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… (Óयवधान) 

माननीय अÅय± : Èलीज । 

… (Óयवधान) 

 माननीय अÅय± : माननीय सदÖयगण, सदन मयाªदा से चलता है, गåरमा स ेचलता है । म§ कुछ िदनŌ 

से देख रहा हó ंिक माननीय सदÖयगण सदन कì गåरमा को तोड़ रहे ह§ और सदन कì िनयम-ÿिøयाओ ं

का पालन नहé कर रहे ह§ । सदन म¤ ÖपĶ ÿिøया है और िनयम सं́ या 349 को आपको पढ़ना चािहए । 

उसम¤ पालनीय िनयम म¤ सदन कì मयाªदा और ÿितķा बनाए रखने के िलए कैसा अनłुप Óयवहार होना 

चािहए, कैसा आचरण होना चािहए, यह ÖपĶ िलखा है । अगर आप टी-शटª पहनकर यहां आएगंे, नार े

लगाकर आएगंे, नारे िलखकर आएगंे तो सदन नहé चलेगा । अगर आप टी-शटª  उतारकर आए ंतो सदन 

चलेगा । अगर आप कहते ह§ िक हम टी-शटª पहनकर आएगंे तो सदन नहé चलेगा । यह ÖपĶ ह ै। सदन 

कì कायªवाही.. 

… (Óयवधान) 

माननीय अÅय± : आप बाहर जाइए ।  

… (Óयवधान) 

माननीय अÅय± : सदन कì कायªवाही आज 12 बजे तक के िलए Öथिगत… 

… (Óयवधान) 

माननीय अÅय± : सदन ऐसे नहé चलेगा । सदन मयाªदा से चलेगा, ÿितķा से चलेगा । कोई भी बड़ा 

नेता हो, चाहे कोई भी लीडर हो, कोई भी सदन कì मयाªदा और परÌपराओ ंका उÐलंघन करेगा तो चेयर 

के नाते सदन कì मयाªदा, परपंरा बनाए रखना मेरी िजÌमेदारी है ।  

… (Óयवधान) 

माननीय अÅय± : म§ आपसे िफर आúह कर रहा हó ंिक आप बाहर जाइए । ³या आप सदन नहé चलाना 

चाहते ह§?  

… (Óयवधान) 
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WRITTEN ANSWERS TO QUESTIONS 
(i) Starred Question Nos. 281 to 300 

 
िवīुत पåरयोजनाओ ंकì रि±त िÖथित 

*281  ®ी गजेÆþ िसहं पटेलः  

 ®ी जशुभाई िभलुभाई राठवाः 

 ³या िवīुत मýंी यह बताने कì कृपा कर¤गे िकः 

(क) िवīतु पåरयोजनाओ ंकì रि±त िÖथित िनधाªåरत करने के िलए अपनाए जाने वाले ÿÖतािवत िविशĶ 

मानदडंŌ का Êयौरा ³या है; 

(ख) िविभÆन ±ेýŌ म¤ ऊजाª द±ता संबंधी पहलŌ के ÿभाव को मापने के िलए कौन-सी ÿणािलयां शुł 

िकए जाने कì संभावना है; 

(ग) राºय सरकारŌ को ऊजाª द±ता 'रůेोिफट' िदशािनद¥शŌ को लागू करने के िलए िकस ÿकार उ°रदायी 

ठहराया जाएगा; और 

(घ) ऊजाª द±ता के संबंध म¤ भारत कì कायªनीित अंतराªÕůीय सवō°म पĦितयŌ कì तलुना म¤ कैसी है? 

आवासन और शहरी कायª  मýंी; तथा िवīुत मýंी (®ी मनोहर लाल): 

(क) : िवīतु िनयम, 2005 के िनयम 3 के अनुसार, एक िवīतु संयंý कैिÈटव उÂपादन संयंý के łप म¤ 

माना जाता है यिद उसके उपयोगकताª सामूिहक łप से संयýं के कम से कम 26% िहÖस ेके मािलक ह§ 

और सालाना उÂपािदत िवīतु का कम स ेकम 51% उपभोग करते ह§। ÓयिĉयŌ के एक संघ के ÖवािमÂव 

वाले िवīतु सयंýं के िलए, ÿÂयेक उपयोगकताª को 10% कì Öवीकायª िभÆनता के साथ अपने ÖवािमÂव 

िहÖसे के अनपुात म¤ िवīतु का उपभोग करना चािहए। यिद संयýं एक पंजीकृत सहकारी सिमित Ĭारा 

Öथािपत िकया गया है, तो ÖवािमÂव और उपभोग के इन मानदडंŌ को इसके सदÖयŌ Ĭारा सामूिहक łप 

से पूरा िकया जाना चािहए। 

(ख) : िविभÆन ±ेýŌ म¤ ऊजाª द±ता पहलŌ के ÿभाव को ऊजाª द±ता Êयूरो (बीईई) Ĭारा मूÐयांिकत 

िविशĶ संकेतकŌ का उपयोग करके मापा जाता है: 
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(1) िवīतु उपकरण: ऊजाª-कुशल उपकरणŌ कì Öथापना होने के कारण िवīतु कì बचत (िकलोवाट 

घंटा) Ĭारा मापी जाती है। 

(2) भवन: भवन आवरण म¤ िनिÕøय िडजाइन उपायŌ म¤ सधुार करके ÿाĮ कूिलंग लोड म¤ कमी के 

माÅयम से मूÐयांकन िकया जाता है। 

(3) उīोग: उÂपादन कì ÿित यूिनट ÿाĮ ऊजाª बचत (तेल समतुÐय टन) के आधार पर मÐूयांकन 

िकया जाता है। 

(4) पåरवहन: ईधंन कì खपत कì ÿित यूिनट याýा कì गई दूरी म¤ विृĦ Ĭारा मापा जाता है। 

ये सकेंतक िविभÆन ±ेýŌ म¤ ऊजाª द±ता उपायŌ कì ÿभावशीलता को मापने म¤ मदद करते ह§। 

(ग) : ऊजाª द±ता Êयूरो ने मौजूदा वािणिºयक और आवासीय दोनŌ भवनŌ म¤ ऊजाª-कुशल रůेोिफट के 

मूÐयांकन, योजना और कायाªÆवयन का मागªदशªन करने के िलए Óयापक मैनअुल/िदशािनद¥श िवकिसत 

िकए ह§। इन मैनअुल कì शुŁआत आम जनता के लाभ के िलए फरवरी, 2025 म¤ कì गयी ह§। 

ये मैनुअल Öवैि¸छक ÿकृित के ह§ और राºय Öतर पर रůेोिफिटंग िवकÐपŌ को लागू करने के 

िलए राºय सरकारŌ को जवाबदहे नहé बनाते ह§। 

(घ) : भारत ऊजाª संर±ण म¤ वैिĵक नेताओ ंम¤ से एक है। अंतराªÕůीय ऊजाª एज¤सी के अनुमानŌ के 

अनसुार, वषª 2010 और 2019 के बीच वैिĵक ऊजाª तीĄता म¤ 2% का सधुार हòआ, जबिक भारत ने 

2.5% का उ¸च सधुार हािसल िकया। वषª 2021 और 2024 के बीच, वैिĵक ऊजाª तीĄता म¤ 1.3% 

का सधुार हòआ, जबिक भारत ने 1.6% का सधुार दजª िकया। ये अनमुान 2015 øय शिĉ समता 

(पीपीपी) पर मेगा जूल ÿित अमरीकì डालर म¤ ऊजाª तीĄता को मापते ह§। 

 

AVIATION INFRASTRUCTURE UNDER UDAN SCHEME 

*282.    SHRI VIJAY KUMAR DUBEY                   

           SHRI JANARDAN MISHRA                     

 Will the Minister of CIVIL AVIATION be pleased to state:- 
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(a) the number of airports, heliports and water aerodromes sanctioned and 

operationalized under the UDAN scheme during the last year; 

(b) the reasons for any shortfall in achieving the targets; 

(c) the specific initiatives undertaken by the Government to enhance cargo 

handling capacity at airports; and 

(d) whether the Government has taken any steps to address the challenges faced 

by airlines in aircraft leasing and financing and if so, the details thereof? 

THE MINISTER OF CIVIL AVIATION (SHRI KINJARAPU RAMMOHAN NAIDU): 

(a) and (b): During the last year (2024), a total of 12 aerodromes, which included 4 

Heliports, have been operationalised. There has been no shortfall in achieving the 

targets.   

(c): The following initiatives have been taken to enhance cargo handling capacity 

at airports:-  

i.  The air cargo handling capacity enhancement is being achieved by the 

establishment of new as well as expansion of the existing air cargo facilities 

by the air cargo terminal operators.  

ii.  Currently, the country has 71 air cargo facilities, of which 49 airports are 

equipped with dedicated air cargo terminals designed to handle high cargo 

volumes efficiently. Additionally, 22 airports manage cargo operations through 

passenger terminals, primarily catering to regions with lower cargo volumes.  
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iii.  India's air cargo sector is witnessing significant expansion, with a dedicated 

cargo infrastructure currently capable of handling 10.3 million metric tonnes 

(MMT) annually.   

iv.  Airports Authority of India Cargo Logistics and Allied Services Company 

Limited (AAICLAS) has established both dedicated domestic and international 

air cargo facilities at airports. Further at airports with low cargo volume in Tier-

II and Tier-III cities movement of domestic air cargo is facilitated through 

domestic passenger terminal.  

v.  AAICLAS has identified air cargo capacity enhancement by the 

establishment of new air cargo terminals at airports namely, Dibrugarh, 

Dimapur, Dehradun, Srinagar, Vijayawada, Patna, Imphal and Jodhpur in the 

FY 2025-26. Further, AAICLAS has commenced a newly constructed 

domestic air cargo facility at Patna airport on 10th March, 2025.   

(d): The Government of India has taken several proactive steps to address the 

challenges faced by airlines in aircraft leasing and financing, especially with the 

objective of promoting India's position in the global aircraft leasing market which is 

done through Internataional Financial Services Centre (IFSC) at GIFT City. The 

incentives available for leasing through IFSCA include:  

i.  Income Tax law provides for exemption on sale of equity shares of IFSC 

entity to a non-resident or a unit engaged in aircraft leasing business in IFSC 

subject to the conditions that the operations in IFSC have commenced on or 

before 1 April 2026; and such capital gains arise within a period of 10 years 
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from the year in which the domestic company in IFSC has commenced 

operations, or AY 2034-35, whichever is later (Finance Act, 2023)  

ii.  Income Tax law provides for exemption in the hands of a unit engaged in 

aircraft leasing business in IFSC in respect of dividend received from any unit 

engaged in aircraft leasing business in IFSC (Finance Act, 2023)  

iii.  Dividends issued by IFSC units to non-resident shareholders is subjected 

to tax at 10% (plus applicable surcharge and cess) (Finance Act, 2023)  

iv.  100% tax holiday for a period of 10 consecutive years out of a block of first 

15 years.  

v.  Tax holiday extended for capital gains on transfer of aircraft during the tax 

holiday (Finance Act, 2021).  

vi.  Interest and royalty payment made by Aircraft leasing entities to non-

residents not taxable. (Finance Act, 2021).  

vii.  Department of Commerce has enabled import, acquisition, supply and 

export of aircraft to and from IFSC from any customs airport, port or landing 

station in India.  

viii.  DGCA has exempted IFSC-based Aircraft leasing units from any 

approval/NOC for import/acquisition of the Aircraft.  

ix.  DGFT has permitted the import of Aircraft by IFSC based Aircraft leasing 

entity under its Import Policy.  

x.  Government of Gujarat has provided waiver of Stamp Duty in relation to 

Aircraft leasing and financing in IFSC.  
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xi.  DGCA has amended its CARs to streamline the procedure for in country 

transfer/re-lease of aircraft including the registration/ de-registration of aircraft 

within India. 

 

 COMMON CENTRAL SECRETARIAT BUILDING 

*283. SHRI A. RAJA:                        

 Will the Minister of Housing and Urban Affairs be pleased to state:  

(a)  the progress of construction of common Central Secretariat Building in Central 

Vista in New Delhi for housing various Offices of the Government; 

(b)  the time by which various Offices would be shifting to the new building; 

(c)  the manner in which these old Bhawans would be used in the future and their 

maintenance would be carried out; and 

(d)  the details of total expenditure budgeted and sanctioned for the whole project, 

year-wise? 

THE MINISTER OF HOUSING AND URBAN AFFAIRS; AND MINISTER OF 

POWER (SHRI MANOHAR LAL): 

(a) to (d): Construction of common Central Secretariat Buildings 1, 2, 3 & 10 

along the Kartavya Path is underway. The schedule for completion is as follows:    

I. Common Central Secretariat Building-3: 30.04.2025 

II. Common Central Secretariat Building-1:    30.06.2025 

III. Common Central Secretariat Building-2: 30.07.2025 

IV. Common Central Secretariat Building-10: 30.04.2026  

After completion of the buildings, statutory clearances for occupancy, including 

fire clearance will be obtained and thereafter these buildings will be put to use 



20.03.2025  12 
 

for locating various ministries/departments.  The future use of the vacated office 

buildings will be notified in due course. 

The sanctioned amount and year-wise expenditure details are as follows: 

I. Common Central Secretariat Buildings- 1, 2 & 3 : 

Sanctioned Amount- Rs. 3690 Cr. 

Year-wise Expenditure-  

FY 2021-22: Rs. 275.37Cr. 

FY 2022-23: Rs. 853.40 Cr. 

FY 2023-24: Rs. 1031.45 Cr. 

FY 2024-25: Rs. 921.47 Cr. 

II. Common Central Secretariat Building-10:  

Sanctioned Amount- Rs. 621 Cr. 

Year-wise Expenditure-  

FY 2023-24: Rs.10.77 Cr. 

FY 2024-25: Rs. 93.01 Cr. 

 

TRANSPARENCY IN PROCESS OF REDUCING TOLL FEES 

*284. SHRI DINESHBHAI MAKWANA: 

SHRI DHARAMBIR SINGH:    

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state: 

(a) the manner in which the Government would ensure transparency in the process 

of reducing toll fees; 
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(b) whether the verification reports be publicly accessible to prevent discrepancies, 

if so, the details thereof; and 

(c) whether the Government would review and rationalise toll fees on highways 

passing through Bhiwani-Mahendargarh Lok Sabha Constituency considering 

public demand and regional connectivity issues, if so, the details thereof?  

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM 

GADKARI): 

(a): The user fee is collected at a fee plaza for the use of any section of National 

Highway as per the user fee notification published in the Gazette of India in 

accordance with the provisions of National Highways Fee Rules and respective 

Concession Agreement. 

During the up-gradation of Highways, i.e. whenever, a 4-lane National 

Highway is upgraded/widened to 6 or more Lanes, the user fee is reduced to 75% 

as per NH Fee Rules, 2008. The rate of fee for use of a section of National Highway, 

having two lane with paved shoulders and above but below four lane on which 

substantial improvement has been made by widening carriageway by three meter 

or more, shall be sixty per cent of the rate of fee specified for four or more lane 

under provisions of NH Fee Rules.  

All toll transactions are monitored in real-time, ensuring accurate and timely 

collection of user fees. National Highway Authority of India (NHAI) publishes 

detailed toll revenue reports, information of user fee rates, and collected revenues, 

making the data accessible to the public and stakeholders in public domain. 
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(b): User Fee Rates are determined as per NH-Fee Rules, 2008 and user fee rates 

are displayed at each fee plaza as well as Toll Information System (TIS) on NHAI’s 

website (https://tis.nhai.gov.in/). Further, changes in User Fee Rates on every 

Financial Year are circulated in News Papers and in public domain for wide publicity 

and to prevent discrepancies (if any). 

(c): Presently, user fee at fee plazas on National Highways are collected for the 

use of section of National Highway as per the provisions of NH Fee Rules 

irrespective of the location of the NH-stretch with the base rates being fixed across 

the country under the Rules. Further, Government is working to address various 

issues pertaining to the levy of user fee and to enhance operational efficiency and 

promote convenience of the road user at Fee Plaza including the introduction of an 

Annual Pass system.   

 

महासमुदं म¤ जल जीवन िमशन 

*285. ®ीमती łपकुमारी चौधरीः  

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः  

(क) महासमुंद लोकसभा िनवाªचन ±ेý के महासमुंद, धमतरी और गåरयाबंद िजलŌ म¤ जल जीवन िमशन 

(जेजएेम) के तहत अब तक िकतने घरलूे नल कने³शन ÿदान िकए गए ह§; और  

(ख) Öवीकृत पåरयोजनाओ ंकì कुल सं´या िकतनी है तथा िकतने कायª पूरे हो चुके ह§ और अभी िकतने 

कायª पूरे होने शेष ह§?  

जल शिĉ मýंी (®ी सी. आर. पािटल):  
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(क): राºय सरकार Ĭारा दी गई सूचना के अनसुार, महासमुंद लोक सभा िनवाªचन ±ेý के महासमुंद, 

धमतरी और गåरयाबंद िजलŌ म¤ जल जीवन िमशन (जेजेएम) के अंतगªत अब तक 429503 पाåरवाåरक 

नल कने³शन ÿदान िकए गए ह§। 

(ख): 7451 पणूª योजना कायŎ सिहत अनमुोिदत पåरयोजनाओ ंकì कुल सं´या 29160 ह ैऔर 21709 

योजना कायª ÿगित पर है। 

 

CLEAN DRINKING WATER TO ALL BY 2025 

*286. SHRI PUSHPENDRA SAROJ: 

  Will the Minister of JAL SHAKTI be pleased to State: 

(a) the measures taken/being taken by the Government to ensure availability of 

clean drinking water for all by 2025; and 

(b) the manner in which the river pollution is being tackled, particularly in the Ganga 

and the Yamuna rivers? 

THE MINISTER OF JAL SHAKTI (SHRI C. R. PATIL): 

(a): The Jal Jeevan Mission (JJM) – Har Ghar Jal, is being implemented since 

August, 2019, in partnership with States, to make provision of potable tap water 

supply in adequate quantity, of prescribed quality and on regular & long-term basis 

to rural households. Under the Jal Jeevan Mission, as per existing guidelines, 

Bureau of Indian Standards’ BIS:10500 standards are adopted as benchmark for 

quality of water being supplied through the piped water supply schemes. Drinking 

Water being a State subject, the responsibility of Planning, Approval, 

Implementation, Operation & Maintenance of drinking water supply schemes, 

including those under the Jal Jeevan Mission, is vested with State/UT 
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Governments. The Government of India supports the States by providing technical 

and financial assistance. 

Significant progress has been made since the launch of Jal Jeevan Mission, 

towards enhancing access to tap water to rural households. At the time of 

announcement of Jal Jeevan Mission in August 2019, 3.23 Crore (16.71%) rural 

households were reported to have tap water connections in the country. So far, as 

reported by States/ UTs as on 18.03.2025, around 12.29 Crore additional rural 

households have been provided with tap water connections under JJM. Thus, as 

on 18.03.2025, out of 19.36 Crore rural households, approximately 15.53 Crore 

(80.20%) households are reported to have tap water supply in their homes. As on 

date, 8 States viz. Goa, Telangana, Gujarat, Haryana, Punjab, Himachal Pradesh, 

Arunachal Pradesh and Mizoram and 3 UTs viz. Puducherry, D&D and D&NH, and 

A&N Islands have become ‘Har Ghar Jal’ States/ UTs i.e. 100% households are 

having tap water supply. 

(b): The river pollution, particularly in the Ganga and the Yamuna rivers, is being 

tackled primarily by CPCB under M/o Environment, Forest and Climate Change 

and National Mission for Clean Ganga and other associated offices of DoWR, RD 

and GR under M/o Jal Shakti. The Central Pollution Control Board (CPCB) in 

association with State Pollution Control Boards (SPCBs) /PCCs has established a 

National Water Quality Monitoring Network (NWMP) for assessment of water 

quality of aquatic bodies including rivers in the country. At present, CPCB has 

Nationwide Water Quality Network comprising 4,736 locations spread in 28 States 
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and 7 Union Territories across the country, which include 2,155 locations on 

various rivers. 

Water quality of river Ganga and Yamuna is assessed by CPCB at 112 

locations (bi-monthly) and 33 locations (monthly) respectively under National Water 

Quality Monitoring Programme (NWMP) in association with concerned SPCBs/ 

PCC. 

River Ganga is monitored under NWMP, by CPCB in association with 5 

SPCBs, namely, Uttarakhand, Uttar Pradesh, Bihar, Jharkhand and West Bengal, 

which carry out manual water quality monitoring of River Ganga at 112 locations 

on bimonthly basis. 

Considering the BOD concentration exceeding 3 mg/L, CPCB has identified 

351 polluted river stretches (PRS) during the year 2018 (based on water quality 

data of year 2016 & 2017) whereas 311 polluted river stretches (PRS) were 

identified in the year 2022 (based on water quality data of year 2109 and 2021).  

The details of the polluted river stretches on river Ganga and Yamuna identified 

during 2022 are given in the enclosed Statement. 

For the purpose of rejuvenation of the Polluted River Stretches identified in 

the year 2018, all State Governments and UT Administrations have formed River 

Rejuvenation Committees (RRCs) of the concerned state/ UTs; the RRC functions 

under the overall supervision and coordination of the Administrative Secretary, 

Environment. 

The RRCs were responsible for developing action plans for the rejuvenation 

of these 351 PRS identified by CPCB during the year 2018 for their respective 
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states/ UTs. Progress of implementation of action plans is reviewed by the RRCs 

at state level and by the Central Monitoring Committee (CMC) constituted under 

the Chairmanship of Secretary, Ministry of Jal Shakti, at Central Level. 

In addition to curb water pollution in river Ganga and Yamuna following 

measures are being taken: 

i.) Annual inspection of grossly polluting industries (GPIs) operating in the Ganga 

main stem states of Uttarakhand, Uttar Pradesh, Bihar, Jharkhand & West 

Bengal has been carried out under the Namami Gange Programme since 2017. 

Year 2020 onwards, GPIs operating in the Yamuna main stem states of 

Uttarakhand, Haryana, Delhi & Uttar Pradesh were also included for annual 

inspection. 

ii.) Industry-specific discharge standards for various types of industrial categories 

have been notified under the Environment (Protection) Rules, 1986. The 

industries are required to provide adequate treatment to the effluent through an 

effluent treatment plant (ETP) so as to meet the notified effluent discharge 

standards. 

iii.) The physical verification, sealing and power disconnection of non-complying 

GPIs which are issued closure directions are enforced through District 

Magistrates. 

iv.) Voluntary Charter of upgradation of process technology and ETP system, were 

implemented in major industrial sectors like pulp & paper, sugar, distillery, 

textile and tannery resulting in reduction in fresh water consumption, waste 

water discharge & pollution load and improvement in compliance. 
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v.) Real-time data transmission from GPIs through an online continuous effluent 

monitoring system (OCEMS) was established for self-monitoring. 

vi.) Monitoring of 716 drains discharging into river Ganga and its Tributaries is 

being carried out on a half-yearly basis. 

vii.) Monitoring of 147 sewage treatment plants (STPs) in river Ganga-front towns 

in the Ganga main stem states. 

viii.) Manual water quality monitoring of river Ganga at 112 locations in five Ganga 

main stem states.  

ix.) CPCB has prepared action plans for rejuvenation/restoration of water quality of 

six tributary rivers. 

x.) Government of India vide Gazette notification dated 9th October, 2018 has 

notified the minimum environmental flow for river Ganga that has to be 

maintained at various locations on the river 

(https://nmcg.nic.in/writereaddata/fileupload/28_190717.pdf ). 

The National Mission for Clean Ganga has launched the Namami Gange 

Programme (NGP) in 2014-15 for the rejuvenation of river Ganga and its tributaries 

for five years, up to March 2021 and has been further extended to March 2026. 

Under the Namami Gange Programme, a diverse and holistic set of interventions 

for cleaning and rejuvenation of river Ganga and its tributaries (including Yamuna) 

have been taken up, that includes wastewater treatment, solid waste management, 

riverfront management (ghats and crematoria), ensuring e- flow, rural sanitation, 

afforestation, biodiversity conservation, public participation, etc. As of January 
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2025, a total of 492 projects have been taken up at an estimated cost of ₹ 40,121.48 

Crore, out of which 307 projects have been completed and made operational. 

The achievements of National Mission for Clean Ganga (NMCG) for 

improving the water quality along the river Ganga and its tributaries are as under: 

i.) A total of 206 number of sewerage infrastructure projects costing ₹ 33,004 

crores have been taken up for remediation of polluted river areas with treatment 

capacity of 6,335 Million Liters per Day (MLD). 127 STP projects with a capacity 

of 3,446 MLD have been completed and made operational;  

ii.) For industrial pollution abatement, 3 nos. of Common Effluent Treatment Plants 

(CETPs) have been sanctioned, i.e., Jajmau CETP (20 MLD), Banther CETP 

(4.5 MLD), and Mathura CETP (6.25 MLD). Two projects, Mathura CETP (6.25 

MLD) and Jajmau CETP (20 MLD) have been completed; 

iii.) At NMCG, an on-line dashboard “PRAYAG” has been operationalized for 

continuous monitoring of river water quality; the performance of Sewage 

Treatment Plants (STPs); etc. on the Ganga and Yamuna River; 

iv.) A total no. of 139 District Ganga Committees (DGC)have been constituted 

which conducts 4M (Monthly, Mandated, Minuted, and Monitored) meetings 

regularly. As of December 2024, more than 3,781 meetings have been 

conducted; 

v.) Biodiversity Conservation: Seven Biodiversity Parks in seven districts 

(Mirzapur, Bulandshahar, Hapur, Budaun, Ayodhya, Bijnore and Pratapgarh) 

of Uttar Pradesh and 4 priority wetlands in Uttar Pradesh (3), and Jharkhand 

(1) have been sanctioned; 
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vi.) NMCG, through the State Forest Department, has implemented a forestry 

intervention project along the main stem of river Ganga. 33,024 hectares area 

have been afforested with an expenditure of about ₹ 398 crores; 

vii.)  A total of 143.8 lakhs of Indian Major Carp (IMC) fingerlings have been ranched 

in the Ganga since 2017 to conserve fish biodiversity and prey base for river 

Dolphins, and ensure the livelihood of fishers in the Ganga basin under the 

special project implemented by Central Inland Fisheries Research Institute 

(CIFRI); 

viii.) Science-based species restoration programme, rescue, and rehabilitation 

programme for aquatic species like Dolphins, Otters, Hilsa, Turtles, and 

Ghariyal in collaboration with Wild Life Institute of India (WII), Dehradun and 

State Forest Department, have shown marked improvements in biodiversity 

with increased sightings of Dolphins, Otters, Hilsa, Turtles, and other riverine 

species; 

ix.) “Ganga Knowledge Portal” is a pioneering initiative developed in-house by the 

National Mission for Clean Ganga, serving as a centralized repository for 

comprehensive resources on water resource management. This platform is 

engineered to facilitate access for students, research scholars, stakeholders, 

and the general public to a vast array of materials (716 documents), including 

journals, publications, books, technical articles, research reports; data sets 

(District River Maps, STP performance and river atlas) and coffee table books. 

By concentrating on the intricacies of water resource challenges, Ganga 
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Knowledge portal aims to enhance awareness and foster informed decision-

making in this critical sector; 

x.) Ganga Task Force (GTF) was raised in the state of Uttar Pradesh to assist 

NMCG in carrying out its mandated tasks, such as (a) Plantation of trees to 

check soil erosion; (b) Management of Public Awareness / Participation 

campaigns; (c) Patrolling of Sensitive Rivers Areas for Biodiversity protection; 

(d) Patrolling of Ghats, etc.; 

xi.) A cadre of Ganga Doots (45,000 nos.), Ganga Praharis (2,900 nos.) and Ganga 

Mitra (700 nos.) are involved in public participatory activities; 

xii.)  Comprehensive public awareness campaigns have been undertaken to instill 

a sense of responsibility and engagement among the public in efforts to clean 

and conserve the Ganga River. These include - Ganga Utsav, Nadi Utsav, 

regular cleanathons and plantation drives, Ghat Par Yoga, Ganga Aartis, etc. 

The efforts are also supported by dedicated cadres of Ganga saviours, such as 

Ganga Praharis, Ganga VicharManch, Ganga Doots, etc. 

STATEMENT 
The details of the polluted river stretches on river Ganga and  

Yamuna identified during 2022 
River Ganga 

State Stretch Identified 
BOD  Value Max 

(mg/l) 
Priority 

Uttar Pradesh 
Farrukabad to Allahabad, 
Mirzapur to Ghazipur 

6.0 V 

Bihar 
Along Buxar, Patna, Fatwah 
and Bhagalpur 

7.9 IV 

West Bengal Behrampur to Haldia 8.0 IV 
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River Yamuna 

State 
Identified polluted river 

stretch 
BOD 
value 

Priority 
Class 

Delhi Palla to Okhla D/s 83.0 I 

Haryana 
Hathnikund to Palla 
& Palwal to Hasanpur 

43.0 I 

Uttar pradesh 
Along Asgarpur, NOIDA, 
 Vrindavan to Hamirpur  

127 I 

 

िवÅंयाचल कì पहािड़यŌ पर ‘Öटॉप डैम’ का िनमाªण 

*287. ®ी दशªन िसहं चौधरी: 

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार कì होशंगाबाद लोक सभा िनवाªचन ±ेý म¤ िवंÅयाचल कì पहािड़यŌ पर छोटे Öटॉप 

डैम बनाने कì कोई योजना है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ग) जल संर±ण के िलए िवशेष²Ō Ĭारा ³या िविशĶ िसफाåरश¤ कì गई ह§? 

जल शिĉ मýंी (®ी सी. आर. पािटल):  

(क) और (ख): मÅयÿदेश सरकार Ĭारा दी गई सूचना के अनुसार होशंगाबाद िजला म¤ ÿधानमंýी कृिष 

िसंचाई योजना- वाटरशेड िवकास 2.0 के अंतगªत दो पåरयोजनाए ं कायाªिÆवत कì जा रही है। इन 

पåरयोजनाओ ंके अंतगªत, डांड़ीवाडा, िसलवानी, चारटेकरा, कलाखर और भारगाड़ा úाम पंचायतŌ म¤ 

कनटूर ů§च, गेबीअन, åरचाजª शेÉट, फॉमª पॉÁड, पॉÁड, व±ृारोपण और अमतृ सरोवर जैसे जल संर±ण 

कायªकलाप आरभं िकए गए है।  

(ग): जल राºय का िवषय होने के कारण, राºय सरकारŌ Ĭारा जल संसाधनŌ से संबिंधत पहलूओ ंका 

अÅययन, आयोजना, िव°पोषण और कायª-िनÕपादन उनके Öवयं के संसाधनŌ और ÿाथिमकताओ ंके 

अनसुार िकया जाता है। भारत सरकार कì भूिमका ÿेरक होने तक सीिमत है, िजसम¤ जल संसाधन, नदी 
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िवकास और गंगा संर±ण िवभाग Ĭारा कायाª िÆवत कì जा रही मौजूदा योजनाओ ंके अंतगªत तकनीकì 

सहायता और कुछ मामलŌ म¤ आंिशक िव°ीय सहायता महुैया कराई जाती है।  

क¤ þीय भूिम जल बोडª Ĭारा होशंगाबाद लोक सभा िनवाªचन ±ेý सिहत समूचे देश म¤ भूजल ÿबंधन 

और िविनयमन योजना के तहत राÕůीय जलभतृ मानिचýण और ÿबंधन कायªøम शłु िकया गया है। 

इस कायªøम Ĭारा राºय सरकारŌ और िजला ÿशासनŌ को जलभतृ मानिचý, ÿबंधन योजनाओ ंऔर 

िवÖतृत åरपोटō का Êलॉक-वार Êयौरा ÿदान िकया जाता है। राÕůीय जलभतृ मानिचýण और ÿबंधन 

कायªøम कì मु́ य िसफाåरशŌ के अंतगªत जल संर±ण कायªकलापŌ म¤ परकोलेशन ट§क, åरचाजª शाÉट, 

चैक डैम, नाला बांध और कंøìट पÐगस जैसी जल पनुभªरण अवसंरचनाओ ंका िविनमाªण कायª शािमल 

है। इस योजना म¤ उपलÊध भूजल संसाधनŌ का उपयोग करते हòए, फसलŌ कì गहनता को बढाने और 

रबी फसलŌ के िलए िűप और िÖÿंकलर ÿणाली जैसे सूàम-िसंचाई ÿौīोिगिकयŌ  Ĭारा िसंचाई िकये 

जाने कì ÿथाओ ंकì भी संÖतुित है। इसके अलावा, होशंगाबाद लोक सभा िनवाªचन ±ेý म¤ भूजल-2020 

संबंधी कृिýम पनुभªरण इस माÖटर योजना म¤ 929 परकोलेशन ट§क, 7923 चैक डैम, 8073 नाला 

बांध/कंøìट पÐगस, और 907 úामीण बांध ÿÖतािवत है। यह माÖटर योजना को िजसम¤ लागत अनुमान 

शािमल है, आयोजना और कायाªÆवयन के िलए राºय सरकार कì ऐज¤िसयŌ के साथ साझा िकया गया 

है।  

इसके अलावा, वषª 2019 म¤ “जल शिĉ अिभयान” को वािषªक अिभयान के łप म¤ सामदुाियक 

भागीदारी के माÅयम स ेजल संर±ण को बढ़ाने के िलए शूł िकया गया था, लेिकन कोिवड-महामारी के 

कारण वषª 2020 म¤ इसे रोक िदया गया था। वषª 2021 म¤, “जल शिĉ अिभयान: कैच द रने” अिभयान 

“कैच द रने-वेयर इट फॉÐस, वेन इट फॉÐस” थीम के साथ शुł िकया गया था और तब से यह एक 

वािषªक कायªøम बन गया है। इस अिभयान को वषª 2024 म¤, भारत के सभी úामीण और शहरी ±ेýŌ म¤ 

वषाª जल संचयन, भूजल पनुभªरण, और पारंपåरक जल िनकायŌ के संर±ण पर क¤ þीत करते हòए, चलाया 

गया। वषª 2019 से 2024 तक 1.7 करोड़ जल संर±ण कायª िकए गए है, िजसम¤ चैक डैमŌ का िविनमाªण, 
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छत पर वषाª जल संचयन और डीिसिÐटंग ट§क शािमल है। इसके अलावा, 705 जल शिĉ क¤ þ Öथािपत 

िकए गए, और िजला िव²ान-संबंधी 620 जल संर±ण योजनाए ंबनायी गयी है। 

इसके अलावा, सामुदाियक ÿितभािगता को मजबूत करने के िलए िसतंबर, 2024 म¤ जल संचय 

जन भागीदारी पहल शłु कì गयी थी। यह पहल łफटॉप वषाªजल संचयन ÿणाली और िनिÕøय बोरवेल 

पनुभªरण जैसे िकफायती कृिýम पनुभªरण अवसंरचनाओ ंके िनमाªण पर क¤ िþत है। इसम¤ सीएसआर और 

सामदुाियक परोपकारी साझेदारी का सिÌमलन करते हòए अिभनव िव°पोषण मॉडल को बढ़ावा िदया 

जाता है। सामूिहक ÿयासŌ के माÅयम से जल संरि±त करने और भूजल Öतर म¤ सुधार करते हòए और 

सतत जल ÿबंधन को बढ़ावा देते हòए मई, 2025 तक एक िमलीयन कृिýम पनुभªरण अवसरंचनाए ंबनाने 

का लàय रखा गया है।   

राÕůीय राजमागª-719 का उÆनयन 

*288. ®ीमती सÅंया रायः 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार का िभंड-इटावा- µवािलयर राÕůीय राजमागª (एनएच) सं́ या-719 को चार / छह लेन 

वाला राजमागª बनाने का िवचार है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या िवÖतृत पåरयोजना åरपोटª  (डीपीआर) के अनुमोदन के बावजूद उĉ राÕůीय राजमागª के िवÖतार 

म¤ देरी हòई है और यिद हां, तो इसके ³या कारण ह§; और 

(ग) सरकार Ĭारा उĉ राÕůीय राजमागª पर हòई दघुªटनाओ ंके पीिड़तŌ के पåरवारŌ को ³या सहायता ÿदान 

कì गई है? 

सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी): 

(क): सरकार ने मÅय ÿदेश राºय म¤ एनएच-719 के µवािलयर-िभंड-एमपी/यूपी सीमा खंड को 4/6 लेन 

म¤ िवकिसत करने के िलए िवÖतृत पåरयोजना åरपोटª (डीपीआर) तैयार करने के िलए परामशê सेवाओ ं

को कायª सŏप िदया है।   
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(ख): जी, नहé। वतªमान म¤, एनएच-719 का µवािलयर-िभडं-एमपी/यूपी सीमा खंड मौजूदा बीओटी (टोल) 

åरयायत कì संचालन और रखरखाव (ओएडंएम) अविध के अधीन है। इसके अलावा, एनएच-719 के 

इस खंड को 4/6 लेन म¤ िवकिसत करने का िवचार डीपीआर के पåरणाम, पारÖपåरक ÿाथिमकता और 

पीएम गित शिĉ राÕůीय माÖटर Èलान के साथ तालमेल के आधार पर Óयवहायªता और Óयावहाåरकता 

पर िनभªर है। 

(ग): सरकार ने 25 फरवरी, 2022 के सा.का.िन. 163 (अ) के माÅ यम से िहट एडं रन मोटर दघुªटनाओ ं

के पीिड़तŌ के िलए मआुवजा योजना अिधसूिचत कì है, तािक िहट एडं रन मोटर दघुªटनाओ ं के 

पåरणामÖवłप ÓयिĉयŌ कì मÂृय ुहोने या उÆह¤ गंभीर चोट लगने के संबंध म¤ मआुवजा ÿदान िकया जा 

सके। यह योजना 1 अÿैल, 2022 से कायाªिÆवत कì जा रही है। योजना के अनसुार, मÂृय ुकì िÖथित म¤ 

2.00 लाख Łपये कì िनिĲत रािश ÿदान कì जाएगी और गंभीर चोट के मामले म¤ 50,000 Łपये कì 

िनिĲत रािश दी जाएगी। 

टोल बूथŌ पर घोटाले 

*289. ®ी वीरÆेþ िसहंः 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार को भारतीय राÕůीय राजमागª ÿािधकरण (एनएचएआई) के अंतगªत राÕůीय राजमागŎ 

(एनएच) पर टोल बूथŌ/पलुŌ पर फजê सॉÉटवेयर के माÅयम से िकए गए घोटाले के बार ेम¤ जानकारी 

ह,ै यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या सरकार का देशभर के सभी टोल बूथŌ/पलुŌ कì जांच कराने का िवचार है, यिद हां, तो तÂसंबंधी 

Êयौरा ³या है; और 

(ग) अब तक सामने आए घोटाले म¤ िकतनी धनरािश अंतúªÖत है और सरकार Ĭारा इस संबंध म¤ ³या 

कारªवाई कì गई है? 

सड़क पåरवहन और राजमागª मýंी (®ी िनितन जयराम गडकरी): 
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(क): उÂ तर ÿदेश िवशेष कायªबल (एसटीएफ) Ĭारा िजला िमजाªपरु, उ°र ÿदेश म¤ एक ÿथम सूचना 

åरपोटª (एफआईआर) के माÅयम स ेदजª एक घटना सरकार के स²ंान म¤ आई है, िजसम¤ अýैला िशव 

गलुाम ÿयो³ ता शÐु क Èलाजा म¤ Öथािपत टोल ÿबंधन ÿणाली (टीएमएस) सॉÉटवेयर के माÅयम स े

सúंिहत नकदी को राउट करने के बजाय अलग-अलग ह§डहेÐड मशीनŌ के माÅयम से गैर-फाÖटैग / 

काली सूची (Êलैक िलÖट) म¤ डाल ेगए फाÖटैग वाहनŌ से आंिशक नकद सúंहण का आरोप लगाया गया 

है। ÿयो³ ता शÐुक सúंहण करने वाली एज¤िसयां, नकद सúंहण कì ÿिøया ÿयो³ ता शुÐक Èलाजा के 

टोल ÿबंधन ÿणाली के माÅयम से करने के िलए बाÅय ह§। हालांिक, इले³ůॉिनक टोल सúंहण (ईटीसी) 

ÿणाली म¤ कोई उÐलंघन नहé हòआ ह,ै िजसके माÅ यम से 98% से अिधक ÿयो³ ता शÐुक सúंहण होता 

है।  

(ख) से (ग): सरकार ने इस मामले कì जांच के िलए तीन सदÖयीय जांच सिमित गिठत कì थी। सिमित 

ने अपनी åरपोटª ÿÖतुत कर दी है। सिमित के ÿारिंभक िनÕकषŎ के अनुसार, जहां तक ईटीसी का संबंध 

ह,ै फाÖटैग का बिुनयादी ढांचा, ईटीसी तंý उिचत ÿतीत होता है। उÐलेखनीय है िक 98% टोल संúहण 

ईटीसी के माÅयम से होता है। हालांिक, इस ÓयवÖथा को बदलने के िलए िनÌनिलिखत तरीकŌ का 

उपयोग िकया गया था:  

   (i) जब गैर-वैध फाÖटैग वाले वाहन शुÐक Èलाजा म¤ ÿवेश करते ह§, तो बूम बåैरयर नहé खुलता ह,ै 

िजससे लेनदेन नकद म¤ बदल जाता है। ÿयो³ ता से उस ®ेणी के वाहनŌ के िलए लागू शÐुक का 

दोगनुा भुगतान करने कì अप±ेा कì जाती है। टोल ऑपरेटर इस लेनदेन को छूट या उÐलंघन ®ेणी 

के łप म¤ घोिषत कर सकता है और अवैध पॉइंट-ऑफ-सेल (पीओएस) मशीनŌ का उपयोग करके 

भगुतान रसीद बना सकता है, िजससे उĉ सúंहण को ईटीसी और टीएमसी ÿाłप म¤ दशाªया नहé 

जा सकता है। 

   (ii) अित भार लद ेवाहनŌ से Öवीकायª शÐुक के अलावा नकद भगुतान वसूलने कì भी संभावना हो 

सकती है, िजसका ईटीसी/टीएमसी ÿणाली म¤ िहसाब नहé हो सकता है। 
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घटना से पहले कì तुलना म¤ घटना के बाद नकद लेनदेन के ÿितशत (%) म¤ वृिĦ दखेी गई है, जो 

यह संकेत देती है िक ऐसी संभावना हो सकती है िक टोल ऑपरेटर उन वाहनŌ से नकद शÐु क वसूल 

रहे ह§ िजनके पास फाÖ टैग नहé है और भारतीय राÕ ůीय राजमागª ÿािधकरण (एनएचएआई) कì टोल 

ÿबंधन ÿणाली म¤ इसका िहसाब नहé है।  

इस घटना म¤, एनएचएआई Ĭारा ÿयो³ ता शÐुक एज¤सी के संिवदा करार को तुरंत समाĮ कर िदया 

गया है, ÿितभूित ब§क गारंटी को भनुाया गया है और ÿयो³ ता शुÐक सúंहण एज¤सी को उ°र ÿदेश िवशेष 

कायª बल Ĭारा आपरािधक कारªवाई के अलावा करार के ÿावधानŌ कì शतŎ के अनुसार एक (01) वषª 

के िलए ÿितबंिधत कर िदया गया है। इसके अितåरĉ, एफआईआर के आधार पर 13 ÿयो³ ता शÐुक 

सúंहण एज¤िसयŌ को भी दो (02) वषŎ कì अविध के िलए ÿितबंिधत कर िदया गया है। 

एनएचएआई अिधक संúहण करने वाले टोल Èलाजा पर ऑिडट कैमरे लगाने पर भी िवचार कर 

रहा है, तािक आिटªिफिशयल इंटेिलज¤स (एआई) का उपयोग करके गजुरने वाले वाहनŌ कì सटीक गणना 

और वगêकरण कì Öवतंý łप से िनगरानी कì जा सके। 

इसके अितåरĉ, एनएचएआई ने घरŏडा, चोयाªसी, िनिमली, शहरी िवÖतार सडक-II और Ĭारका 

ए³सÿेसवे पर ÿायोिगक (पायलट) आधार पर फाÖटैग और ऑटोमेिटक नंबर Èलेट åरकॉिµ नशन 

(एएनपीआर) आधाåरत िनबाªध टोिलंग ÿणाली के कायाªÆवयन के िलए बोिलयां आमंिýत कì ह§। यह 

ÿणाली ÿयो³ ता शुÐक संúहण को िवशेष łप से फाÖटैग के माÅयम से स±म बनाती है, िजससे टोल 

सúंहण ÿिøया से नकद संúहण कì आवÔयकता समाĮ हो जाती है। 

 

OPERATION OF UNMANNED AIRCRAFT SYSTEM 

290. SHRI SACHITHANANTHAM R.:                   

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) the different kinds of aircraft systems that are currently allowed legally in the 

country along with the purposes for which their operations are permitted; 
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(b) whether the Government has framed any rules for the operation of Unmanned 

Aircraft System (UAS); and 

(c) if so, the details thereof? 

THE MINISTER OF CIVIL AVIATION (SHRI KINJARAPU RAMMOHAN NAIDU): 

(a) to (c): Aircraft systems are classified as lighter than air aircraft like airships and 

hot air balloons and heavier than air aircraft such as aeroplane, rotorcraft, glider 

etc. These aircraft system are piloted by flight crew onboard the aircraft.  An aircraft 

which is intended to be operated with no pilot on board shall be further classified 

as unmanned. Aircraft system that are piloted by flight crew onboard the aircraft 

and unmanned aircraft with all up weight above 500kg are regulated as per Aircraft 

Rules, 1937. Unmanned Aircraft weighing below 500 kg are regulated as per the 

Drone Rules, 2021.  Presently, the operation of the Unmanned Aircraft System has 

been restricted to Visual Light of Sight (VLOS) Conditions only and the 

responsibility of safe operation is entrusted to the trained and certified Remote 

Pilots by Remote Pilot Training Organisations (RPTOs).  As per the Drone Rules, 

2021, each drone type has to be type certified as per the certification scheme for 

UAS issued on 26th January, 2022 unless exempted (Nano UAS weighing less 

than 250g and model remotely aircraft and R&D purpose). Further, the type 

certificate is issued to the drones for specific applications/use cases.  As of now, 

drones are type certified for various applications like precision agriculture, survey, 

mapping, surveillance, photography, logistics etc. 
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EDUCATIONAL PROGRAMMES FOR ST 

*291. SHRI SUKHDEO BHAGAT: 

Will the Minister of TRIBAL AFFAIRS be pleased to state: 

(a) whether it is a fact that there has been low literacy rate among Scheduled Tribes 

(STs) despite various initiatives taken by the Government and if so, the details 

thereof; 

(b) the specific measures undertaken by the Government to address the low literacy 

rate among Scheduled Tribes; 

(c) the steps taken to resolve challenges/bottlenecks in the Ashram Schools 

Scheme including the lack of infrastructure and staffing which have left over 

forty percent of sanctioned schools non-operational; 

(d) the manner in which the Government is ensuring timely disbursement of funds 

under the Post-Matric Scholarship Scheme, which supports over twenty-two 

lakh tribal students; and 

(e) whether the Government has implemented concrete measures to rectify these 

failures and ensure efficient implementation of tribal education programmes 

and if so, the details thereof?  

THE MINISTER OF TRIBAL AFFAIRS (SHRI JUAL ORAM): 

(a): The literacy rate of Scheduled Tribes remains lower than that of the overall 

population. However, there has been a significant improvement in ST literacy over 

the years with the gap gradually narrowing, as shown in the table below: 

                                                                                                   (In percent) 
Year ST All 
2001 47.10 64.84 
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2011 59 73 
2017-18 67.7 76.9 
2023-24 73.40 80.90 

Source: Census for 2001 & 2011 and for 2017-18 & 2023-24 - Periodic Labour 

Force Survey, Ministry of Statistics & Programme Implementation  

(b): The Government is implementing various schemes to increase the literacy rate 

among Scheduled Tribes. Department of School Education and Literacy is 

implementing Samagra Shiksha Abhiyan since 2018-19. Bridging gender and 

social category gaps at all levels of school education is one of the major objectives 

of the scheme. The Scheme reaches out to girls, and children belonging to SC, ST, 

Minority communities and transgender. The Scheme also focuses on the identified 

Special Focus Districts (SFDs) on the basis of adverse performance on various 

indicators of enrolment, retention, and gender parity, as well as concentration of 

SC, ST and minority communities. A total of 109 ST SFDs, having population of 

more than 25% and above ST have been identified.  

Department of School Education and Literacy (DoSEL) is also implementing 

PM POSHAN Scheme for providing hot cooked meal to eligible children in 

Government and Government – aided Schools. One of the objectives of the 

scheme is to encourage poor children, belonging to disadvantaged sections, to 

attend school more regularly and help them concentrate on classroom activities.  

The Department of Higher Education (DoHE), Scholarship Division, is 

implementing two scholarship component schemes under the PM-USP Yojana 

namely (i) Central Sector Scheme of Scholarship (CSSS) for College and University 
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Students and (ii) Special Scholarship Scheme for Jammu & Kashmir and Ladakh 

(SSS for J&K and Ladakh) which benefits  all students including STs 

The Government has approved a centrally sponsored innovative scheme 

called Nav Bharat Saksharta Karyakram, popularly known as ULLAS: 

Understanding of Lifelong Learning for All in Society. The scheme aligns with the 

recommendations of the National Education Policy (NEP) 2020 and aims to 

empower those adults aged 15 years and above who could not get due schooling. 

The Scheme ‘National Means-cum-Merit Scholarship Scheme’ is being 

implemented by DoSEL, with the objective to award scholarships to meritorious 

students of economically weaker sections to arrest their drop out at class VIII and 

encourage them to continue their education at secondary stage. 

  Further, the Ministry of Tribal Affairs is implementing the following schemes/ 

programmes/interventions to increase the literacy rates and education level of STs:  

(i). Eklavya Model Residential School (EMRS): To provide free and quality 

education to tribal children, the Government has decided to establish 728 

Eklavya Model Residential School (EMRS) in every block with more than 50% 

ST population and at least 20,000 tribal persons as per 2011 census. 

Accordingly, in addition to the existing 288 schools sanctioned under Grants 

under article 275(1) of Constitution, 440 new schools (cumulatively 728 

EMRSs) are scheduled to be established in the blocks fulfilling the criteria and 

provision of suitable land by the State to enroll around 3.5 lakhs ST students. 

As on date, a total number of 719 locations have been approved out of which 

477 schools have been made functional. To ensure quality education and 
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holistic development for tribal students following facilities are being provided in 

these schools:-  

1. Educational Infrastructure: 

o Well-equipped classrooms with modern teaching aids. 

o Science and computer laboratories. 

o Libraries with diverse learning resources. 

2. Accommodation and Amenities: 

o Residential facilities for students and staff. 

o Separate hostels for boys and girls with essential amenities like 

bedding, furniture, and hygiene facilities. 

3. Sports and Extracurricular Facilities: 

o Playgrounds and sports equipment. 

o Facilities for extracurricular activities like music, art, and sports 

4. Health and Nutrition: 

o Regular health check-ups and medical facilities. 

5. IT and Digital Learning: 

o Smart classrooms for digital education. 

o Computer labs with internet access. 

6. Vocational Training: 

o Skill development and vocational training programs to enhance 

employability.  
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(ii). Scholarship Schemes: The Ministry is implementing five scholarship schemes 

for delivery of better educational opportunities.  

i. Pre-Matric Scholarship for ST students (Class IX and X) 

ii. Post Matric Scholarship for ST students (Class XI and above)          

iii. National Fellowship for Higher Education for ST students. 

iv. National Scholarship for Higher Education for ST students (Top Class) 

v. National Overseas Scholarship for ST students.  

(iii). Grants in Aid to Voluntary Organizations: Under the scheme, fund is provided 

to Voluntary Organizations to run residential, nonresidential schools and 

hostels and also support educational complexes for ST girls in low literacy 

districts (as defined in Census 2011). 

(iv).  Under Pradhan Mantri Janjati Adivasi Nyaya Maha Abhiyan (PM 

JANMAN): The PM JANMAN  launched on 15th November 2023 is  targeted at 

the 75 Particularly Vulnerable Tribal Groups (PVTGs). One of the interventions 

under the Abhiyaan  is construction of 500 hostels in underserved areas under 

Samagra Shiksha which is being implemented by the Ministry of Education.  

(v). Dharti Aaba Janjatiya Gram Utkarsh Abhiyan: Under DAJGUA, one of the 

interventions is construction of 1000 hostels under Samagra Shiksha which is 

being implemented by Ministry of Education. Further, upgradation & improving 

infrastructure of Hostels, Govt./State Tribal Residential schools is also covered 

under the Abhiyan which is to be considered by Ministry of Tribal Affairs based 

on the proposals from State Governments. 
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(vi). State Governments also run their independent programmes. For instance , 

state Tribal Welfare Departments run Ashram schools specifically for 

Scheduled Tribes. 

(c): Ashram schools target remote rural areas which are low on educational 

resources, and where mainstream schools are difficult to be established. They are 

an exclusive initiative for tribal students. Ashram Schools serves to check the 

problems affecting tribal education namely non-enrolment, drop-out and poor 

quality of students. State Governments are responsible for running and overall 

maintenance of these Ashram Schools and undertaking quality checks.  

  Earlier, the Ministry of Tribal Affairs (MoTA) was running a separate scheme 

“Establishment of Ashram Schools in Tribal Sub-Plan Areas” under which funds 

were provided to State Governments for construction of Ashram schools. The 

intervention of construction of Ashram School was subsumed in the scheme of 

‘Special Central Assistance to Tribal Sub-Scheme (SCA to TSS)’ and Grants under 

Article 275(1) of the Constitution of India during 2018-19. The Ministry of Tribal 

Affairs provided construction cost to the State Governments and State Government 

was responsible for running and overall maintenance of these Ashram 

schools.                       

The Government has launched a new Abhiyaan namely the Dharti Aaba 

Janjatiya Gram Utkarsh Abhiyan on 2nd October 2024 for all villages with at least 

50% STs and having a minimum of 500 ST persons along with aspirational blocks 

with at least 50 STs. Keeping in view the need for improvement in the infrastructure 

of Ashram schools, one of the important components under Dharti Aaba Janjatiya 
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Gram Utkarsh Abhiyan is improving infrastructure of Ashram schools, hostels, 

Govt./State Tribal Residential schools. The requirements such as additional 

classrooms, toilet blocks, hostels, furniture, major works in the school, teacher & 

staff hostel are considered for funding under the scheme based on the proposals 

submitted by the State Governments in terms of scheme guidelines. 

The tentative rates for various requirements taken for estimating the funds 

required for improving infrastructure of Ashram Schools is given below:  

Particular Maximum amount to be 
sanctioned 

(in Rs. lakhs) 
Classroom (50 students) 35 

Toilet Block 20 
Hostel (50 students) 275 

(in line with PM JANMAN 
norms) 

Furniture (per additional class room) 2.75 
Major works in the school  75 

Teaches Hostel in residential school (Upto 
12 studio apartment with bathroom and 

common kitchen) 

175 

  

(d): In case of Post Matric Scholarships, the scholarship division (MoTA) conducts 

regular meetings with state governments and follow up is undertaken to ensure that 

the scholarship proposals are obtained on time from the respective state 

governments for timely processing and release of funds.  

Also, the process of release of funds under the Centrally Sponsored Scheme 

of Post-Matric Scholarship for ST students is done as per the Single Nodal Agency 
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Model. The scholarship is disbursed to the eligible beneficiaries under the Post-

Matric Scholarship Scheme in DBT mode from the SNA account. The flow of the 

fund in SNA account and expenditure from it can be monitored through PFMS 

reports. This model ensures that the allocation of funds to States for the CSS is 

made in a timely manner and after meeting various stipulations. Effective 

implementation of this Model has brought about greater efficiency in CSS fund 

utilization, tracking of funds, pragmatic and just-in-time release of funds to the 

States.  

(e): The Government is taking various measures to ensure efficient implementation 

of schemes including tribal education programmes. Some of them are as under:  

i. Meetings/ Conferences are convened at the Central level with State officials 

for ensuring timely submission of proposals, speeding up of implementation 

of the scheme, and reviewing the physical and financial progress.  

ii. Release of funds to States/UTs in the scheme is made through Public 

Financial Management System (PFMS) platform. 

iii. Utilization Certificates are insisted upon as a pre-requisite for further release 

of funds as per the norms of GFR. 

iv. Progress reports regarding the status of implementation of scheme is 

obtained. 

v. Officers while visiting States/UTs also ascertain the progress of 

implementation of the scheme. 

vi. Scheme/programme-wise progress and utilization of funds are also 

monitored through dedicated online portals and performance dashboard. 

vii. Besides, evaluation of the schemes is conducted from time to time. 
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COMMUNITY-BASED GROUNDWATER MANAGEMENT PRACTICES 

*292.  SHRI YADUVEER WADIYAR 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the specific initiatives taken to address the groundwater depletion in Karnataka; 

(b) whether any community-based groundwater management practices have been 

implemented in Mysuru district and if so, the details thereof; and 

(c) whether there are any plans to construct recharge wells and check dams in 

Kodagu's hilly terrain and if so, the details thereof? 

THE MINISTER OF JAL SHAKTI (SHRI C. R. PATIL):  

(a):  Water being a State subject, the responsibility of addressing the ground water 

related issues lies primarily with the concerned State Governments. However, the 

Central Government facilitates the efforts of the State Governments by way of 

technical and financial assistance through its various schemes and projects. In this 

direction, the important steps taken by the Ministry of Jal Shakti and other central 

ministries for improvement of ground water resources of the country, including for 

the state of Karnataka, are given below:- 

 The Government is implementing Jal Shakti Abhiyan (JSA) in the country, 

including Karnataka, since 2019 which is a mission mode and time bound 

programme for harvesting the rainfall and taking up water conservation 

activities. JSA is an umbrella campaign under which various ground water 

recharge and conservation related works are being taken up in convergence 

with various central and state schemes. 
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 Central Ground Water Board (CGWB) has taken up National Aquifer 

Mapping and Management Programme (NAQUIM) with an aim to delineate 

aquifer disposition and their characterization. Entire mappable area of the 

country of around 25 lakh sq. km, including 1.91 lakh sq. km of Karnataka, 

has been mapped under the scheme and district-wise ground water 

management plans, containing both demand and supply side measures, 

have been shared with the respective State/District administrations for 

implementation. 

 Master Plan for Artificial Recharge to Groundwater- 2020 has been prepared 

by the CGWB for the entire country, including Karnataka and shared with 

States/UTs providing a broad outline for construction of around 1.42 crore 

rain water harvesting and artificial recharge structures in the country to 

harness 185 BCM (Billion cubic meter) of water. For Karnataka, the Master 

plan recommends around 61,225 structures. 

 M/o Jal Shakti  is implementing Atal Bhujal Yojana, which is a community led 

scheme for participatory ground water management focusing on demand 

side management of ground water in 80 water stressed districts in 7 States, 

14 districts of Karnataka being among them. 

 Department of Agriculture & Farmers’ Welfare (DA & FW), GoI, is 

implementing Per Drop More Crop Scheme in the country, including 

Karnataka, since 2015-16, which focuses on enhancing water use efficiency 

at farm level through Micro Irrigation and better on-farm water management 
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practices to optimize the use of available water resources. As a result an area 

of 13.30 lakh Hectares in Karnataka has been brought under micro-irrigation 

in the last 5 years, i.e. 2019 to 2024. 

 M/o Jal Shakti has circulated a Model Bill to all the States/UTs to enable them 

to enact suitable ground water legislation for regulation of its development 

which also includes provision of rain water harvesting. So far, 21 States/UTs 

including Karnataka have adopted and implemented the ground water 

legislation. 

 A total of 93 Public Interaction Programmes (PIPs) and 50 Tier-II & Tier -III 

trainings have been organized so far by CGWB in various parts of Karnataka 

to promote awareness on groundwater among public.  

(b):   The central government has taken several important steps to ensure large 

scale community participation for turning ground water management into a truly 

peoples’ movement in the country. Some of the important measures, which also 

cover the state of Karnataka and especially the district of Mysuru, are mentioned 

below : 

 Ground water conservation through awareness generation is a key focus 

area of the JSA campaign. JSA 2024 is being implemented in the entire 

country, including Mysuru. Further, Jal Shakti Kendras (JSKs) have also 

been established in several districts of the country, including Mysuru, which 

act as knowledge centers for interacting with common people. JSKs are 

disseminating information related to water related issues such as water 
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conservation methods, policies on ground water, efficient irrigation 

techniques, water quality etc., thus ensuring large-scale community 

mobilization for the cause of sustainable ground water management. 

 Jal Sanchay Jan Bhagidari: A Community-Driven Path to Water Sustainability 

in India has been launched by the Hon'ble Prime Minister, which marks the 

government’s unwavering resolve to make water conservation a national 

priority. The initiative emphasizes the importance of Jan Bhagidari or 

peoples’ participation in water conservation with the aim to have a special 

focus on the construction of artificial recharge structures/borewell recharge 

shafts, which will increase storage capacity & help to augment groundwater 

recharge. Thus far, a total of 404 ground water recharge structures have 

been constructed in Mysuru district. 

 Mission Amrit Sarovar was launched by the Government of India, 

which aimed at developing and rejuvenating at least 75 water bodies in each 

district of the country for the purpose of increasing water storage and 

boosting ground water recharge. As an outcome nearly 69,000 Amrit 

Sarovars have been constructed/rejuvenated in the country with active 

community participation, with 152 in Mysuru district. 

(c):   As per the Master plan for artificial recharge to ground water prepared by 

CGWB, in Kodagu district, it was recommended to construct 4 sub-surface dykes, 

145 percolation tanks, 815 check dams and 21 filter beds to recharge around 120.5 

million cubic metre (MCM) of water. The Master Plan has been shared with State 
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Govt. agencies for planning and implementation at appropriate level as taking up 

such construction falls under the purview of state government. 

Additionally, as per JSA dashboard, 15,021 number of water conservation 

and rain water harvesting structures, including check dams (221), recharge wells, 

percolation tanks etc. have been constructed/renovated in Kodagu district in the 

past 4 years. 

 

MODIFICATION IN CENTRAL SHARE FOR STATES UNDER JJM 

*293. SHRI RAO RAJENDRA SINGH:  

Will the Minister of JAL SHAKTI be pleased to state:  

(a) whether the Government intends to provide Central Assistance to the States in 

the ratio of 90:10 instead of 50:50 ratio, especially for the desert areas by 

revisiting the current guidelines under the Jal Jeevan Mission (JJM); 

(b) if so, the details thereof along with the time by which it is likely to be done; and 

(c) if not, the reasons therefor? 

THE MINISTER OF JAL SHAKTI (SHRI C. R. PATIL): 

(a) to (c): Since August 2019, Government of India, in partnership with States, is 

implementing Jal Jeevan Mission (JJM) to make provision of potable water to every 

rural household through tap water connection. 

Under JJM, at present, the fund sharing pattern between Centre and States/ 

UTs (Central share: State share) is 100:0 for Union Territories without legislature, 

90:10 for North-Eastern & Himalayan States and UTs with legislature, and 50:50 

for rest of the States. Further, under Support and Water Quality Monitoring System 
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(WQMS) activities, the funding pattern is 100:0 for Union Territories, 90:10 for 

Himalayan, North-Eastern States & UTs with legislature and 60:40 for other States.  

Moreover, 30% weightage is also assigned for difficult terrains which inter 

alia include areas under Desert Development Programme (DDP) and Drought 

Prone Area Programme (DPAP) and 10% weightage is assigned for population 

residing in SC/ ST dominated areas, while allocating the funds under JJM, to 

prioritize the coverage in these areas.  

In addition, provisions for taking up augmentation and strengthening of local 

drinking water sources in convergence with other schemes at village level viz. 

MGNREGS, 15th Finance Commission tied grants to Rural Local Bodies (RLBs), 

Integrated Watershed Management Programme (IWMP), State schemes, District 

Mineral Development Fund, CSR funds, community contribution, etc. have also 

been envisaged under the JJM.   

 

एमएसएमई का सकल घरलूे उÂपाद और िनयाªत म¤ योगदान 

*294. ®ी लुÌबाराम चौधरी: 

 ®ीमती कमलेश जांगड़े:  

³ या सूà म, लघु और मÅ यम उīम मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  देश के कुल सकल घरेलू उÂपाद (जीडीपी) म¤ सूàम, लघु और मÅयम उīम (एमएसएमई) 

उÂपादŌ का िहÖसा िकतना है और वषª 2004 से 2010 कì अविध कì तलुना म¤ िवगत दस वषŎ 

के दौरान इसम¤ िकतनी विृĦ दजª कì गई है;      

(ख) वतªमान म¤ िनयाªत िकए जा रहे एमएसएमई उÂपादŌ कì िवशेषकर छ°ीसगढ़ सिहत राºयवार 

माýा िकतनी है; 
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(ग) ³या क¤ þ सरकार ने भिवÕय म¤ उĉ उÂपादŌ का िनयाªत बढ़ाने के िलए कोई नीित बनाई है और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है; और  

(घ) ³या देश म¤ एमएसएमई म¤ मिहलाओ ंकì भागीदारी बढ़ाने के िलए िकसी योजना पर िवचार िकया 

जा रहा है और यिद हां, तो तÂसंबंधी राºयवार Êयौरा ³या है? 

सूàम, लघु और मÅयम उīम मýंी (®ी जीतन राम माँझी): 

(क): राÕůीय लेखा ÿभाग (एनएडी), राÕůीय सांि´यकì कायाªलय (एनएसओ), सांि´यकì और कायªøम 

कायाªÆवयन मंýालय  से ÿाĮ नवीनतम सूचना के अनुसार, एनएसओ, एमएसएमई ±ेý कì वतªमान 

पåरभाषा के आधार पर एमएसएमई ±ेý के िलए सकल मूÐय वधªन (जीवीए)/सकल मूÐय उÂपाद 

(जीवीओ) का संúहण नहé करता है। तथािप, यह अनुमान इस धारणा पर आधाåरत है िक असंगिठत 

±ेý के अिधकांश उīम एमएसएमई ±ेý के अंतगªत आते ह§। एमएसएमई कì परुानी पåरभाषा के अनुसार, 

आधार वषª िव° वषª 2011-12 के साथ सकल घरलूे उÂपाद कì वतªमान ®ृंखला के िलए एमएसएमई 

±ेý के जीवीए/जीवीओ का अनुमान लगाने के िलए संगिठत जीवीए/जीवीओ पर उपयĉु अनपुात लागू 

िकए गए ह§। िव° वषª 2014-15 से वषª 2023-24 के दौरान अिखल भारतीय जीडीपी म¤ एमएसएमई 

जीवीए का योगदान िनÌनानुसार है:  

वषª  
अिखल भारतीय जीडीपी म¤ एमएसएमई जीवीए का 
योगदान (% म¤)  

2014-15 29.72 
2015-16 29.48 
2016-17 29.25 
2017-18 29.69 
2018-19 30.50 
2019-20 30.48 
2020-21 27.27 
2021-22 29.64 
2022-23 30.25 
2023-24 29.60 
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 जैसािक एनएडी, सांि´यकì और कायªøम कायाªÆवयन मýंालय Ĭारा सूिचत िकया गया है, वषª 

2004-10 के िलए सूचना उपलÊध नहé है।  

(ख): वािणिºयक जानकारी और सांि´यकì महािनदेशालय (डीजीसीआईएस) के डाटा िडÖसेिमनेशन 

पोटªल से ÿाĮ सूचना के अनसुार वषª 2023-24 के दौरान एमएसएमई िविशĶ उÂपादŌ का िनयाªत मूÐय 

199,718.29 िमिलयन अमåेरकì डॉलर है। एमएसएमई Ĭारा िनयाªत के िलए राºय-वार डाटा नहé रखा 

जाता है।   

(ग): एमएसएमई ±ेý से िनयाªत को बढ़ाने के िलए एमएसएमई मंýालय, अंतराªÕůीय सहयोग (आईसी) 

Öकìम का कायाªÆवयन करता ह,ै िजसके तहत िवदेशŌ म¤ आयोिजत अंतराªÕůीय ÿदशªिनयŌ, मेलŌ और 

øेता-िवøेता बैठकŌ म¤ एमएसएमई कì सुिवधा/सहभािगता और ÿौīोिगकì उÆनयन, आधिुनकìकरण, 

संयĉु उपøम आिद के लàय को Åयान म¤ रखते हòए भारत म¤ अंतराªÕůीय सÌमेलनŌ, सेिमनारŌ और 

कायªशालाओ ंके आयोजन के िलए पाý क¤ þीय/राºय सरकार के संगठनŌ और उīोग संघŌ को ÿितपूितª 

आधार पर िव°ीय सहायता ÿदान कì जाती है। इसके अितåरĉ, आईसी Öकìम के ÿथम बार के 

िनयाªतकŌ का ±मता िनमाªण (सीबीएफटीई) संबंधी घटक के तहत, सूàम और लघु उīमŌ (एमएसई) के 

नए िनयाªतकŌ को ईपीसी के साथ पंजीकरण-सह-सदÖयता ÿमाणन (आरसीएमसी), िनयाªत बीमा 

ÿीिमयम और िनयाªत हेतु परी±ण एवं गणुव°ा ÿमाणन पर िकए गए Óयय कì ÿितपूितª ÿदान कì जाती 

है। आईसी Öकìम के तहत इन इंटरव¤शनŌ म¤ एमएसएमई ±ेý के िनयाªतकŌ को अंतराªÕůीय बाजारŌ तक 

पहòंच को बढ़ाने म¤ सहायता ÿदान कì जाती है। एमएसएमई मýंालय ने एमएसएमई को आवÔयक 

सलाहकार सेवाए ंतथा ह§डहोिÐडंग सहायता ÿदान करने के उĥेÔय के साथ पूरे दशे म¤ 65 िनयाªत सिुवधा 

क¤ þŌ (ईएफसी) Öथािपत िकए ह§।  

इसके अितåरĉ, भारतीय िनयाªत को बढ़ावा देने संबंधी ÿमुख पहलŌ म¤ िनयाªत ÿोÂसाहनŌ का 

ÿावधान, Óयापार ÿोÂसाहन समारोह का आयोजन, िडिजटल ÈलेटफॉमŎ के माÅयम से Óयापार ÿिøयाओ ं

को सÓुयविÖथत करना और बाजार तक पहòंच का िवÖतार करने के िलए मĉु बाजार समझौते (एफटीए) 

कì वाताªए ंशािमल ह§। कमोिडटी बोडŎ और ÿािधकरणŌ, िनयाªत संवधªन पåरषदŌ, भारतीय िमशनŌ के 
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वािणिºयक िवंग तथा अÆय ÿासंिगक िनकायŌ के माÅयम से सधुाराÂमक कारªवाइयŌ के कायाªÆवयन के 

साथ िनयाªत के कायªिनÕपादन कì िनरतंर िनगरानी कì जाती है। इसके अलावा, िवदेश Óयापार नीित को 

भारत को वैिĵक बाजार म¤ अिधक ÿभावी ढंग से एकìकृत करन,े Óयापार ÿितÖपधाª म¤ सुधार करने और 

देश को एक भरोसेमंद और िवĵसनीय Óयापार भागीदार के łप म¤ Öथािपत करने के िलए िडज़ाइन िकया 

गया है। 

(घ): सरकार ने देश म¤ एमएसएमई म¤ मिहलाओ ंकì सहभािगता बढ़ाने के िलए कई पहल¤ कì ह§, िजनम¤ 

से कुछ िनÌनानुसार ह§:   

i. मिहलाओ ंके ÖवािमÂव वाले एमएसएमई के पंजीकरण के िलए िवशेष अिभयान।  

ii. मिहला उīिमयŌ को लाभ ÿदान करने के िलए सावªजिनक खरीद नीित को वषª 2018 म¤ 

संशोिधत िकया गया था, जो क¤ þीय मýंालयŌ/िवभागŌ/उपøमŌ को उनकì वािषªक खरीद का 

कम से कम 3% खरीद मिहला उīिमयŌ से खरीदना अिनवायª िकया गया है।  

iii. सूàम और लघु उīमŌ के िलए øेिडट गारटंी Öकìम के तहत मिहला उīिमयŌ को सहायता के 

िलए वािषªक गारंटी शÐुक म¤ 10% कì åरयायत; और 90% तक के िलए 10% कì अितåरĉ 

गारटंी कवरेज ÿदान कì जाती है।  

iv. मिहलाओ ंके बीच उīिमता को ÿोÂसािहत करने के िलए एमएसएमई मýंालय, कॅयर िवकास 

योजना के तहत ‘कौशल उÆनयन और मिहला कॅयर योजना’ का कायाªÆवयन करता है, जो 

कॅयर ±ेý म¤ कायªरत मिहला कारीगरŌ के कौशल उÆनयन के उĥेÔय के िलए एक िविशĶ ÿिश±ण 

कायªøम है।  

v. एमएसएमई मýंालय ÿधान मंýी रोजगार सृजन कायªøम का कायाªÆवयन करता है, जो 

पारपंåरक कारीगरŌ और úामीण/शहरी बेरोजगार युवाओ ंकì सहायता Ĭारा गैर-कृिष ±ेý म¤ 

सूàम उīमŌ कì Öथापना के माÅयम से Öव-रोजगार के अवसर सृिजत करने के उĥेÔय एक 

ÿमुख øेिडट-िल³ंड सिÊसडी कायªøम है। Öकìम के तहत, सामाÆय ®ेणी के लाभािथªयŌ के 

िलए सिÊसडी कì दर, शहरी ±ेýŌ म¤ 15% और úामीण ±ेýŌ म¤ 25% है। अनसुूिचत 
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जाित/अनुसूिचत जनजाित/अÆय िपछड़ा वगª/अÐपसं́ यक, मिहला, भूतपूवª सैिनक, िदÓयांग 

और पूवō°र, पहाड़ी और सीमांत ÿदेशŌ म¤ रहने वाले ÓयिĉयŌ सिहत िवशेष ®ेणी के लाभािथªयŌ 

के िलए शहरी ±ेýŌ म¤ 25% और úामीण ±ेýŌ म¤ 35% सिÊसडी है।  

vi. खरीद और िवपणन सहायता Öकìम के तहत Óयापार मेलŌ म¤ मिहला उīिमयŌ कì सहभािगता 

के संबंध म¤ अÆय उīिमयŌ के िलए 80% सिÊसडी कì तलुना म¤ मिहला उīिमयŌ को 100% 

सिÊसडी ÿदान कì जाती है।  

vii. एमएसएमई मýंालय ने िदनांक 27.06.2024 को ‘यशिÖवनी अिभयान’ कì शŁुआत कì है। 

इस अिभयान का उĥेÔय इन ÖकìमŌ के बार े म¤ जागŁकता सृजन करने के माÅयम से 

औपचाåरकìकरण, िव° तक पहòंच, ±मता िनमाªण और म¤टरशीप पर िविभÆन ÖकìमŌ के माÅयम 

से पूरे भारत म¤ मिहला उīिमयŌ का सशिĉकरण करना है।  

 

EXPANSION OF CGD NETWORK 

*295.  SHRIMATI BIJULI KALITA MEDHI: 

 SHRI HASMUKHBHAI SOMABHAI PATEL: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) the current status of the City Gas Distribution (CGD) network expansion across 

the country, State/UT-wise including Himachal Pradesh and NCT of Delhi; 

(b) whether the Government has introduced any subsidies or incentives for 

consumers switching from LPG to PNG; 

(c) if so, the details thereof; and 

(d) the estimated timeline for PNG availability in Tier-2 and Tier-3 cities? 
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THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI HARDEEP 

SINGH PURI): 

(a) to (d): Providing Piped Natural Gas (PNG) connections and establishment of 

Compressed Natural Gas (CNG) stations are part of development of City Gas 

Distribution (CGD) Networks. This is carried out by entities authorized by the 

Petroleum and Natural Gas Regulatory Board (PNGRB), as per their Minimum 

Work Programme (MWP). 

After the completion of the 12/12A CGD bidding round, PNGRB has 

authorized entities for development of CGD network in 307 Geographical Areas 

(GAs), covering almost 100% of the mainland area (including the state of Himachal 

Pradesh and National Capital Territory (NCT) of Delhi) for the development of CGD 

network across the country. As per MWP targets, authorised entities have to 

provide approximately 12.6 crore PNG domestic (PNG(D)) connections and set up 

18,336 CNG Stations by 2034, including in tier-2 and tier-3 cities. As on 31.1.2025, 

the authorized entities have provided 1.42 crore PNG (D) connections and 

commissioned 7,525 CNG Stations. The GA wise details of CGD network 

expansion in the country, as on 31.1.2025, are given in the enclosed Statement-I. 

 PNGRB has authorized 5 GAs (including 1 GA spread over Chandigarh 

(UT), Haryana, Punjab & Himachal Pradesh and 1 GA spread over Haryana & 

Himachal Pradesh) in the state of Himachal Pradesh and 1 GA in the NCT of Delhi 

for the development of CGD networks. In Himachal Pradesh, as per the MWP 

targets, the authorized entities have committed to provide 13,12,639 PNG (D) 

connections and set up 141 CNG Stations by 2032 against which they have 
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provided 38,255 PNG (D) connections and established 65 CNG Stationsas on 

31.1.2025.In NCT of Delhi, the MWP targets were 2,37,000 PNG (D) connections 

against which they have provided 16,97,473 PNG (D) connections and set up 499 

CNG Stationsas on 31.1.2025. The GA wise details of CGD network expansion in 

the State of Himachal Pradesh and NCT of Delhi, as on 31.1.2025, are given in the 

enclosed Statement-II. 

No subsidy/incentive is currently being provided by Government for 

switching from LPG to PNG. 
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STATEMENT-I 
GA-wise details of City Gas Distribution (CGD) Networks in the Country as on 31.01.2025 

SL 
No. 

Geographical Area/ 
CGD Networks 

State/Union Territory Authorized CGD Entity 
Date of 

Authorization 

Date of 
Target 

Completio
n 

Piped Natural Gas (PNG) 
Connections 

Domestic 
CNG Stations 

MWP Target 
Achievemen

t 
MWP 

Target 
Achieve

ment 
1.  Dewas Madhya Pradesh GAIL Gas Limited 01-Jun-09 30-Jun-14 40000 22350 2 6 
2.  Kota Rajasthan Rajasthan State Gas Limited 01-Jun-09 30-Jun-14 100000 52321 6 12 
3.  Mathura Uttar Pradesh Torrent Gas Private Limited 11-Jun-09 30-Jun-14 65000 17758 5 13 
4.  Kakinada Andhra Pradesh Bhagyanagar Gas Limited 12-Jun-09 30-Jun-14 50000 66309 9 13 
5.  Sonipat Haryana GAIL Gas Limited 12-Jun-09 30-Jun-14 60000 35835 3 28 
6.  Meerut Uttar Pradesh GAIL Gas Limited 12-Jun-09 30-Jun-14 125000 58221 5 22 
7.  Chandigarh Chandigarh (UT), 

Haryana, Punjab & 
Himachal Pradesh 

Indian-Oil Adani Gas Private Limited 08-May-13 30-Jun-18 700000 29379 NA 35 

8.  Allahabad Uttar Pradesh Indian-Oil Adani Gas Private Limited 08-May-13 30-Jun-18 225000 22641 NA 9 
9.  Jhansi Uttar Pradesh Central UP Gas Limited 26-Feb-14 31-Mar-19 23706 26306 NA 10 
10.  Jalandhar* Punjab Adani Total Gas Limited 06-Sep-13 30-Sep-18 187200 0 NA 6 
11.  Bhavnagar Gujarat Gujarat Gas Limited 05-Mar-14 31-Mar-19 490000 75648 NA 41 
12.  Jamnagar Gujarat Gujarat Gas Limited 17-Jan-14 31-Mar-19 368000 56608 NA 30 
13.  Kutch (West) Gujarat Gujarat Gas Limited 19-Dec-14 31-Dec-19 166000 12607 NA 19 
14.  Kutch (East)* Gujarat Jay Madhok Energy Private Limited led 

Consortium 
12-Mar-15 31-Mar-20 142000 0 NA 0 

15.  Ludhiana* Punjab Jay Madhok Energy Private Limited led 
Consortium 

25-Jul-15 30-Jun-20 298000 0 NA 3 

16.  Bengaluru Rural and Urban 
Districts 

Karnataka GAIL Gas Limited 18-Feb-15 31-Mar-20 131156 273706 NA 129 

17.  Panipat District Haryana Indian-Oil Adani Gas Private Limited 01-Apr-15 31-Mar-22 11782 17576 NA 18 
18.  Palghar District & Thane Rural Maharashtra Gujarat Gas Limited 01-Apr-15 31-Mar-22 51452 54171 NA 37 
19.  Raigarh District (EAAA) Maharashtra Mahanagar Gas Limited 01-Apr-15 31-Mar-22 26476 89400 NA 57 
20.  UT of Dadra & Nagar Haveli Dadra & Nagar Haveli 

(UT) 
Gujarat Gas Limited 01-Apr-15 31-Mar-22 3823 13097 NA 6 

21.  UT of Daman Daman & Diu (UT) Indian-Oil Adani Gas Private Limited 01-Apr-15 31-Mar-22 2519 5342 NA 5 
22.  Amritsar  District Punjab Gujarat Gas Limited 05-May-15 30-Jun-22 24445 30368 NA 17 
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23.  Pune District (EAAA) Maharashtra Torrent Gas Pune Limited 18-May-15 30-Jun-22 52810 21373 NA 68 
24.  Ernakulam District Kerala Indian-Oil Adani Gas Private Limited 14-Oct-15 02-May-23 40701 42205 NA 19 
25.  Udham Singh Nagar District Uttrakhand Indian-Oil Adani Gas Private Limited 28-Jul-15 30-Sep-22 15429 17899 NA 12 
26.  Haridwar District Uttarakhand Haridwar Natural Gas Limited 27-Jul-15 30-Sep-22 16905 25300 NA 10 
27.  East Godavari District (EAAA) Andhra Pradesh Godavari Gas Private Limited 14-Aug-15 30-Sep-22 60934 49800 NA 16 
28.  West Godavari District Andhra Pradesh Godavari Gas Private Limited 14-Aug-15 30-Sep-22 54576 51107 NA 16 
29.  Tumkur District Karnataka Megha City Gas Distribution Private 

Limited 
14-Aug-15 30-Sep-22 32004 31996 NA 10 

30.  Krishna District (EAAA) Andhra Pradesh Megha City Gas Distribution Private 
Limited 

14-Sep-15 30-Sep-22 50837 28820 NA 32 

31.  Dharwad  District Karnataka Indian-Oil Adani Gas Private Limited 14-Sep-15 30-Sep-22 19135 20497 NA 10 
32.  Belgaum District Karnataka Megha City Gas Distribution Private 

Limited 
14-Sep-15 30-Sep-22 49193 33368 NA 15 

33.  Bhatinda  District Punjab Gujarat Gas Limited 10-May-16 30-Jun-23 13695 5858 NA 19 
34.  Saharanpur District Uttar Pradesh Bharat Petroleum Corporation Limited 11-May-16 30-Jun-23 29883 29884 NA 16 
35.  Amreli District Gujarat Gujarat Gas Limited 27-May-16 30-Jun-23 14742 17376 NA 15 
36.  Patan District Gujarat Sabarmati Gas Limited 27-May-16 30-Jun-23 13382 23042 NA 25 
37.  DahejVagraTaluka Gujarat Gujarat Gas Limited 06-Jun-16 30-Jun-23 1080 1581 NA 5 
38.  Rupnagar District Punjab Bharat Petroleum Corporation Limited 10-Jun-16 30-Jun-23 6782 9089 NA 19 
39.  North Goa District Goa Goa Natural Gas Private Limited 24-Jun-16 30-Jun-23 9588 11200 NA 7 
40.  Dahod District Gujarat Gujarat Gas Limited 27-Jun-16 30-Jun-23 16714 12837 NA 19 
41.  Banaskantha District Gujarat IRM Energy Private Limited 01-Jul-16 30-Jun-23 28021 58217 NA 45 
42.  Anand District (EAAA) Gujarat Gujarat Gas Limited 04-Jul-16 30-Sep-23 12650 44721 NA 28 
43.  Panchmahal District Gujarat Gujarat Gas Limited 04-Jul-16 30-Sep-23 15191 27463 NA 31 
44.  Fatehgarh Sahib District Punjab IRM Energy Private Limited 05-Jul-16 30-Sep-23 5905 6733 NA 11 
45.  Yamunanagar District Haryana Bharat Petroleum Corporation Limited 22-Jul-16 30-Sep-23 11771 11772 NA 15 
46.  Ratnagiri District Maharashtra Unison Enviro Private Limited 09-Aug-16 30-Sep-23 19856 16742 NA 22 
47.  Rewari District Haryana Indraprastha Gas Limited 19-Aug-16 30-Sep-23 8902 27253 NA 42 
48.  Dhar District Madhya Pradesh Naveriya Gas Private Limited 07-Nov-16 31-Dec-23 1061 1490 NA 4 
49.  Rohtak District Haryana Bharat Petroleum Corporation Limited 09-Apr-18 30-Jun-25 10300 11797 NA 24 
50.  Ahmedabad District (EAAA) Gujarat Gujarat Gas Limited 22-06-2016 

(New start date 
01.04.2022) 

31-Mar-27 13050 19608 NA 29 

51.  Solapur District Maharashtra IMC Limited 06-Mar-17 30-Jun-24 43658 36108 NA 23 
52.  South Goa District Goa Indian-Oil Adani Gas Private Limited 07-Feb-18 31-Mar-25 7592 6516 NA 7 
53.  Karnal District Haryana Indraprastha Gas Limited 08-Feb-18 31-Mar-25 14604 30089 NA 29 
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54.  Ambala&Kurukshetra Districts Haryana HPOIL Gas Private Limited 22-Feb-18 31-Mar-25 20624 19014 NA 29 
55.  Kolhapur District Maharashtra HPOIL Gas Private Limited 06-Mar-18 31-May-25 38760 34229 NA 27 
56.  Bulandshahr (part) District Uttar Pradesh Indian-Oil Adani Gas Private Limited 06-Mar-18 31-Mar-25 16026 13799 NA 20 
57.  Bagpat District Uttar Pradesh Bagpat Green Energy Private Limited 28-Mar-18 31-Mar-25 10496 5409 NA 13 
58.  Srikakulam, Visakhapatnam 

&Vizianagaram Districts 
Andhra Pradesh Indian Oil Corporation Limited 01-03-2019 

(New start date 
01.07.2021) 

31-Mar-30 929842 6203 211 20 

59.  Cachar, Hailakandi&Karimganj 
Districts 

Assam PurbaBharati Gas Private Limited 27-09-2018 
(New start date 

01.01.2022) 

31-Mar-30 95001 2861 21 0 
 
 
  

60.  Kamrup&Kamrup Metropolitan 
Districts 

Assam PurbaBharati Gas Private Limited 26-Sep-18 30-Sep-28 321001 5652 51 4 

61.  Aurangabad, Kaimur&Rohtas 
Districts 

Bihar Indian Oil Corporation Limited 06-Sep-18 04-Feb-29 14271 4366 12 14 

62.  Begusarai District Bihar Think Gas Begusarai Private Limited 20-Sep-18 30-Sep-28 169787 7372 25 10 
63.  Gaya &Nalanda Districts Bihar Indian-Oil Adani Gas Private Limited 20-Sep-18 30-Sep-28 37591 3145 46 22 
64.  Diu &GirSomnath Districts Daman and Diu & 

Gujarat 
IRM Energy Private Limited 25-Sep-18 30-Sep-28 91000 9014 35 16 

65.  Surendranagar District (EAAA) 
&Morbi District (EAAA) 

Gujarat Adani Total Gas Limited 17-Oct-18 31-Dec-28 87005 1643 20 15 

66.  Barwala&RanpurTalukas Gujarat Adani Total Gas Limited 26-Sep-18 30-Sep-28 12098 40 4 5 
67.  Navsari District (EAAA), Surat 

District (EAAA), Tapi District 
(EAAA) & the Dangs District 

Gujarat Adani Total Gas Limited 26-Sep-18 30-Sep-28 90191 3163 25 12 

68.  Junagadh District Gujarat Torrent Gas Private Limited 13-Sep-18 30-Sep-28 77400 12867 45 17 
69.  Kheda District (EAAA) 

&Mahisagar District 
Gujarat Adani Total Gas Limited 28-Sep-18 30-Sep-28 175007 3950 30 26 

70.  Narmada (Rajpipla) District Gujarat Gujarat Gas Limited 06-Sep-18 30-Sep-28 1750 4615 4 9 
71.  Porbandar District Gujarat Adani Total Gas Limited 26-Sep-18 30-Sep-28 60464 101 12 10 
72.  Panchkula District (EAAA), 

Sirmaur, Shimla &Solan 
(EAAA) Districts 

Haryana & Himachal 
Pradesh 

Indian-Oil Adani Gas Private Limited 13-Sep-18 30-Sep-30 32360 56 45 14 

73.  Bhiwani, 
CharkhiDadri&Mahendragarh 

Districts 

Haryana Adani Total Gas Limited 13-Sep-18 30-Sep-28 150464 4241 60 49 
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74.  Hisar District Haryana HCG  (KCE) Private Limited 28-09-2018 
(New start date 

01.01.2022) 

31-Mar-30 251370 207 46 21 

75.  Jhajjar District Haryana Haryana City Gas (KCE) Private Limited 07-03-2019 
(New start date 

01.01.2022) 

31-Mar-30 138815 243 46 24 
 
 
  

76.  Sonipat District (EAAA) &Jind 
District 

Haryana Hindustan Petroleum Corporation Limited 26-Sep-18 30-Sep-28 98000 11375 38 41 

77.  Nuh and PalwalDistircts Haryana Adani Total Gas Limited 13-Sep-18 30-Sep-28 181019 28695 60 41 
78.  Bilaspur, Hamirpur&Una 

Districts 
Himachal Pradesh Bharat Petroleum Corporation Limited 06-Sep-18 30-Sep-30 28170 8820 10 11 

79.  Bokaro, Hazaribagh&Ramgarh 
Districts 

Jharkhand Indian Oil Corporation Limited 06-09-2018  
(New start date 

01.01.2022) 

31-Mar-30 79052 11340 99 24 

80.  Giridih&Dhanbad Districts Jharkhand GAIL Gas Limited 06-09-2018 
(New start date 

01.04.2021) 

31-Mar-30 50000 12305 30 13 

81.  Chitradurga&Davanagere 
Districts 

Karnataka Unison Enviro Private Limited 25-Sep-18 30-Sep-28 101000 8635 42 19 

82.  Udupi District Karnataka Adani Total Gas Limited 13-09-2018 
(New start date 

01.01.2021) 

31-Mar-30 110099 0 11 10 

83.  Ballari&Gadag Districts Karnataka Bharat Petroleum Corporation Limited 24-Sep-18 30-Sep-28 53850 23417 24 35 
84.  Bidar District Karnataka Bharat Petroleum Corporation Limited 10-Aug-18 30-Sep-28 6200 6221 4 17 
85.  Dakshina Kannada District* Karnataka GAIL Gas Limited 28-08-2018 

(New start date 
01.04.2022) 

31-Mar-30 350000 41393 100 36 

86.  Ramanagara District Karnataka Maharashtra Natural Gas Limited 28-Sep-18 30-Sep-28 113115 39872 37 17 
87.  Kozhikode &Wayanad Districts Kerala Indian-Oil Adani Gas Private Limited 14-09-2018 

(New start date 
01.01.2021) 

31-Mar-30 421277 9920 142 32 

88.  Malappuram District Kerala Indian-Oil Adani Gas Private Limited 27-09-2018 
(New start date 

01.01.2021) 

31-Mar-30 338518 10526 130 29 
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89.  Kannur, Kasaragod&Mahe 

Districts 
Kerala &Puducherry Indian-Oil Adani Gas Private Limited 14-09-2018 

(New start date 
01.01.2021) 

31-Mar-30 367176 9634 125 26 

90.  Palakkad &Thrissur Districts Kerala Indian-Oil Adani Gas Private Limited 26-09-2018 
(New start date 

01.01.2021) 

31-Mar-30 600000 18537 200 51 

91.  Bhopal &Rajgarh Districts Madhya Pradesh Think Gas Bhopal Private Limited 24-Sep-18 30-Sep-28 550222 38989 104 39 
92.  Guna District Madhya Pradesh Indian Oil Corporation Limited 06-Sep-18 30-Sep-28 4900 1528 7 5 
93.  Rewa District Madhya Pradesh Indian Oil Corporation Limited 06-Sep-18 30-Sep-28 7861 2652 18 6 
94.  Satna&Shandol Districts Madhya Pradesh Bharat Petroleum Corporation Limited 06-Sep-18 30-Sep-28 15600 8038 8 26 
95.  Ahmednagar& Aurangabad 

Districts 
Maharashtra Bharat Petroleum Corporation Limited 28-Sep-18 30-Sep-28 708100 145777 106 106 

96.  Valsad (EAAA), Dhule&Nashik 
Districts 

Maharashtra & Gujarat Maharashtra Natural Gas Limited 28-Sep-18 30-Sep-28 937965 215722 156 76 

97.  Latur&Osmanabad Districts Maharashtra Unison Enviro Private Limited 25-Sep-18 30-Sep-28 9999 3418 30 26 
98.  Sangli&Satara Districts Maharashtra Bharat Petroleum Corporation Limited 28-Sep-18 30-Nov-28 376700 79175 64 70 
99.  Sindhudurg District Maharashtra Maharashtra Natural Gas Limited 06-Sep-18 30-Sep-28 25779 8664 25 11 
100.  Angul&Dhekanal Districts Odisha Bharat Petroleum Corporation Limited 10-08-2018 

(New start date 
01.01.2022) 

31-Mar-30 22600 4824 21 12 

101.  Sundargarh&Jharsuguda 
Districts 

Odisha GAIL Gas Limited 06-09-2018 
(New start date 

01.01.2022) 

31-Mar-30 100000 12432 20 9 

102.  Balasore, 
Bhadrak&Mayurbhanj Districts 

Odisha Adani Total Gas Limited 28-09-2018 
(New start date 

01.01.2022) 

31-Mar-30 150464 0 20 11 

103.  Bargarh, 
Debagarh&Sambalpur 

Districts 

Odisha Bharat Petroleum Corporation Limited 28-09-2018 
(New start date 

01.01.2022) 

31-Mar-30 13910 7057 11 24 

104.  Ganjam, 
Nayagarh&PuriDistricts 

Odisha GAIL Gas Limited 06-09-2018 
(New start date 

01.01.2022) 

31-Mar-30 51000 6182 15 9 

105.  Jagatsinghpur&Kendrapara 
Districts 

Odisha Bharat Petroleum Corporation Limited 26-09-2018 
(New start date 

01.01.2022) 

31-Mar-30 12550 8264 10 6 
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106.  Jajpur&Kendujhar Districts Odisha Bharat Petroleum Corporation Limited 26-09-2018 
(New start date 

01.01.2022) 

31-Mar-30 18200 9258 19 19 

107.  Karaikal&Nagapattinam 
Districts 

Puducherry& Tamil 
Nadu 

Torrent Gas Private Limited 28-Sep-18 30-Sep-28 166644 467 27 8 

108.  Puducherry District Puducherry East Coast Natural Gas Private Limited 25-09-2018 
(New start date 

01.04.2022) 

31-Mar-30 275000 0 130 2 

109.  SAS Nagar District (EAAA), 
Patiala &Sangrur Districts 

Punjab Torrent Gas Private Limited 26-Sep-18 30-Sep-28 520200 10251 54 32 

110.  Ludhiana District (EAAA), 
Barnala&Moga Districts 

Punjab Think Gas Ludhiana Private Limited 26-Oct-18 31-Dec-28 451317 16385 47 26 

111.  Jalandhar District (EAAA), 
Kapurthala& SBS Nagar 

Districts 

Punjab Think Gas Ludhiana Private Limited 26-Oct-18 31-Dec-28 386147 15275 51 20 

112.  Barmer, Jaisalmer& Jodhpur 
Districts 

Rajasthan AGP CGD India Private Limited 28-Sep-18 30-Sep-30 551111 50994 80 41 

113.  Alwar (Other than Bhiwadi) & 
Jaipur Districts 

Rajasthan Torrent Gas Jaipur Private Limited 27-08-2018 
(New start date 

01.04.2022) 

31-Mar-30 1320000 8864 132 61 

114.  Kota District (EAAA), 
Baran&Chittorgarh (Only 

RawatbhataTaluka) Districts 

Rajasthan Torrent Gas Private Limited 13-Sep-18 30-Sep-28 60300 3717 27 17 

115.  Bhilwara&Bundi Districts Rajasthan Adani Total Gas Limited 14-Sep-18 30-Sep-28 270056 1783 25 19  
116.  Chittorgarh (Other than 

RawatbhataTaluka) & Udaipur 
Districts 

Rajasthan Adani Total Gas Limited 13-Sep-18 30-Sep-28 400583 15039 70 40 

117.  Dholpur District Rajasthan Dholpur CGD Private Limited 28-Sep-18 30-Sep-28 18000 1549 14 8 
118.  Kanchipuram District Tamil Nadu AGP CGD India Private Limited 26-09-2018 

(New start date 
01.04.2022) 

31-Mar-30 1151111 5033 111 46 

119.  Chennai &Tiruvallur Districts Tamil Nadu Torrent Gas Chennai Private Limited 07-09-2018 
(New start date 

01.04.2020) 

31-Mar-30 3300000 537 222 69 

120.  Coimbatore District Tamil Nadu Indian Oil Corporation Limited 12-09-2018 
(New start date 

01.04.2022) 

31-Mar-30 912783 36072 273 37 
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121.  Cuddalore, 
Nagapattinam&Tiruvarur 

Districts 

Tamil Nadu Adani Total Gas Limited 28-09-2018 
(New start date 

01.04.2022) 

31-Mar-30 300089 0 40 23 

122.  Ramanathapuram District Tamil Nadu AGP CGD India Private Limited 26-Sep-18 30-Sep-28 41311 4806 11 7 
123.  Salem District Tamil Nadu Indian Oil Corporation Limited 12-09-2018 

(New start date 
01.04.2022) 

31-Mar-30 337062 3869 158 24 

124.  Tiruppur District Tamil Nadu Adani Total Gas Limited 13-09-2018 
(New start date 

01.04.2022) 

31-Mar-30 375005 496 75 34 

125.  BhadradriKothagudem&Kham
man Districts 

Telangana Megha City Gas Distribution Private 
Limited 

20-Sep-18 30-Sep-28 99999 1780 12 11 

126.  Jagtial, Peddapalli, 
Karimnagar&RajannaSircilla 

Districts 

Telangana Indian Oil Corporation Limited 12-Sep-2018  
(New date 01-

Jan-2020) 

31-Dec-29 5731 818 5 7 

127.  Jangaon, 
JayashankarBhupalpally, 
Mahabubabad, Warangal 
Urban & Warangal Rural 

Districts 

Telangana Megha City Gas Distribution Private 
Limited 

24-Sep-18 30-Sep-28 99999 3806 12 8 

128.  Medak, Siddipet&Sangareddy 
Districts 

Telangana Torrent Gas Private Limited 13-Sep-18 30-Sep-28 310770 2390 54 17 

129.  Medchal-Malkajgiri, Ranga 
Reddy &Vikarabad Districts 

Telangana Megha City Gas Distribution Private 
Limited 

14-Nov-18 31-Dec-28 415000 5748 110 26 

130.  NalgondaSuryapet&YadadriBh
uvanagiri Districts 

Telangana Megha City Gas Distribution Private 
Limited 

13-Sep-18 30-Sep-28 350000 5613 75 20 

131.  Gomati District Tripura Tripura Natural Gas Company Limited 28-Sep-18 30-Sep-28 11514 810 6 8 
132.  West Tripura (EAAA) District Tripura Tripura Natural Gas Company Limited 28-Sep-18 30-Sep-28 15800 16308 6 8 
133.  Bulandshahr District (EAAA), 

Aligarh &Hathras Districts 
Uttar Pradesh Indian-Oil Adani Gas Private Limited 24-Sep-18 30-Sep-28 143404 4631 46 25 

134.  Allahabad District (EAAA), 
Bhadohi&Kaushambi Districts 

Uttar Pradesh Indian-Oil Adani Gas Private Limited 13-Sep-18 30-Sep-28 58658 6511 24 19 

135.  Amethi, Pratapgarh&Raebareli 
Districts 

Uttar Pradesh Bharat Petroleum Corporation Limited 10-Aug-18 30-Sep-28 18169 5866 20 33 

136.  Auraiya, Kanpur 
Dehat&Etawah Districts 

Uttar Pradesh Torrent Gas Private Limited 13-Sep-18 30-Sep-28 118800 10318 27 36 

137.  Faizabad&Sultanpur Districts Uttar Pradesh Green Gas Limited 24-Sep-18 30-Sep-28 4000 2005 4 9 
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138.  Gorakhpur, SantKabir Nagar 
&Kushinagar Districts 

Uttar Pradesh Torrent Gas Private Limited 13-09-2018 
(New start date 

01-10-2019) 

30-Sep-29 178200 10001 36 29 

139.  Meerut District (EAAA), 
Muzaffarnagar&Shamli 

Districts 

Uttar Pradesh Indraprastha Gas Limited 13-Sep-18 30-Sep-28 105543 53949 36 38 

140.  Moradabad (EAAA) District Uttar Pradesh Torrent Gas Private Limited 13-Sep-18 30-Sep-28 154800 13093 27 20 
141.  Unnao (EAAA) District Uttar Pradesh Green Gas Limited 24-Sep-18 30-Sep-28 3000 663 2 2 

 
  

142.  Dehradun District Uttrakhand GAIL Gas Limited 12-09-2018 
(New start date 

01.01.2022) 

31-Mar-30 300001 33435 50 15 

143.  Burdwan District West Bengal Indian-Oil Adani Gas Private Limited 28-09-2018 
(New start date 

01.01.2022) 

31-Mar-30 247852 9591 80 23 

144.  Anantapur and YSR (Kadapa) 
Districts 

Andhra Pradesh AGP City Gas Private Limited 24-Apr-19 30-Jun-29 1001101 11160 134 27 

145.  Sri PottiSriramulu Nellore 
District 

Andhra Pradesh AGP City Gas Private Limited 24-Apr-19 30-Jun-29 852111 6267 81 19 

146.  Chittoor, Kolar and Vellore 
Districts 

Andhra Pradesh, 
Karnataka & Tamil Nadu 

AGP City Gas Private Limited 24-04-2019 
(New start date 

01.04.2022) 

31-Mar-30 2295933 14838 251 47 

147.  Araria, Purnia, Katihar and 
Kishanganj Districts 

Bihar Indian Oil Corporation Limited 29-03-2019 
(New start date 

01.01.2022) 

31-Mar-30 305200 13786 79 5 

148.  Arwal, Jehanabad, Bhojpur 
and Buxar Districts 

Bihar Indian Oil Corporation Limited 29-Mar-19 05-Aug-29 80636 14889 50 13 

149.  Khagaria, Saharsa and 
Madhepura Districts 

Bihar Indian Oil Corporation Limited 29-03-2019 
(New start date 

01.01.2022) 

31-Mar-30 24730 2769 9 3 

150.  Lakhisarai, Munger and 
Bhagalpur Districts 

Bihar Indian Oil Corporation Limited 29-Mar-19 05-Aug-29 54471 11586 16 10 

151.  Muzaffarpur, Vaishali, Saran 
and Samastipur Districts 

Bihar Indian Oil Corporation Limited 29-Mar-19 05-Aug-29 1006975 45207 222 45 
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152.  Nawada and Koderma 
Districts 

Bihar & Jharkhand Indian Oil Corporation Limited 29-03-2019 
(New start date 

01.01.2022) 

31-Mar-30 13632 1576 21 2 

153.  Sheikhpura, Jamui and 
Deoghar Districts 

Bihar & Jharkhand Indian Oil Corporation Limited 29-Mar-19 05-Aug-29 37441 7674 16 5 
  

154.  Kaithal District Haryana Indraprastha Gas Limited 29-Mar-19 31-Mar-29 99144 38268 27 15 
155.  Sirsa, Fatehabad and Mansa 

(Punjab) Districts 
Haryana & Punjab Gujarat Gas Limited 29-03-2019 

(New start date 
01.07.2021) 

31-Mar-30 500001 2315 54 27 

156.  Chatra and Palamu Districts Jharkhand Bharat Petroleum Corporation Limited 29-Mar-19 31-Mar-29 10821 3353 4 10 
157.  Seraikela-Kharsawan District Jharkhand GAIL Gas Limited 29-03-2019 

(New start date 
01.01.2022) 

31-Mar-30 220001 13252 41 14 

158.  West Singhbhum District Jharkhand GAIL Gas Limited 29-03-2019 
(New start date 

01.01.2022) 

31-Mar-30 6028 125 5 2 

159.  Bagalkot, Koppal and Raichur 
Districts 

Karnataka AGP City Gas Private Limited 24-Apr-19 30-Jun-29 586121 4063 114 26 

160.  Chikkamagaluru, Hassan and 
Kodagu Districts 

Karnataka AGP City Gas Private Limited 24-Apr-19 30-Jun-29 928651 335 121 21 

161.  Kalaburagi and Vijayapura 
Districts 

Karnataka AGP City Gas Private Limited 24-Apr-19 30-Jun-29 526551 427 62 21 

162.  Mysuru, Mandya and 
Chamarajanagar Districts 

Karnataka AGP City Gas Private Limited 24-Apr-19 30-Jun-29 1354714 2043 171 29 

163.  Uttara Kannada, Haveri and 
Shivamogga Districts 

Karnataka AGP City Gas Private Limited 24-Apr-19 30-Jun-29 899311 769 126 25 

164.  Alapuzzha, Kollam and 
Thiruvananthapuram Districts 

Kerala AGP City Gas Private Limited 29-Mar-19 31-Mar-29 1851111 39845 291 44 

165.  Ashoknagar District Madhya Pradesh Indian Oil Corporation Limited 29-Mar-19 31-Mar-29 3885 1565 9 3 
166.  Gwalior (EAAA) District and 

Sheopur District 
Madhya Pradesh Rajasthan State Gas Limited 29-Mar-19 31-Mar-29 167756 354 26 4 

167.  Morena District Madhya Pradesh Indian Oil Corporation Limited 29-Mar-19 31-Mar-29 8160 3932 8 6 
168.  Raisen, Shajapur and Sehore 

Districts 
Madhya Pradesh GAIL Gas Limited 29-Mar-19 31-Mar-29 400001 6725 65 30 

169.  Shivpuri District Madhya Pradesh Think Gas Bhopal Private Limited 29-Mar-19 31-Mar-29 27229 3126 11 6 
170.  Sidhi and Singrauli Districts Madhya Pradesh Bharat Petroleum Corporation Limited 29-Mar-19 31-Mar-29 20800 6462 11 8 
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171.  Ujjain (EAAA) District, Dewas 
(EAAA) District and Indore 

(EAAA) District 

Madhya Pradesh Gujarat Gas Limited 29-Mar-19 31-Mar-29 484500 1998 42 24 

172.  Anuppur, Bilaspur and Korba 
Districts 

Madhya Pradesh and 
Chhattisgrah 

Adani Total Gas Limited 29-Mar-19 31-Mar-29 77033 0 20 9 

173.  Jhabua, Banswara, Ratlam 
and Dungarpur Districts 

Madhya Pradesh and 
Rajasthan 

Gujarat Gas Limited 29-Mar-19 31-Mar-29 450000 1150 54 32 

174.  Jhansi (EAAA) District, Bhind, 
Jalaun, Lalitpur and Datia 

Districts 

Madhya Pradesh and 
Uttar Pradesh 

Adani Total Gas Limited 29-Mar-19 31-Mar-29 110099 105 29 20 

175.  Ferozepur, Faridkot and Sri 
Muktsar Sahib Districts 

Punjab Gujarat Gas Limited 29-03-2019 
(New start date 

01.07.2021) 

31-Mar-30 350004 2707 45 28 

176.  Hoshiarpur and Gurdaspur 
Districts 

Punjab Gujarat Gas Limited 29-Mar-19 31-Mar-29 600123 6035 81 40 

177.  Ajmer, Pali and Rajsamand 
Districts 

Rajasthan Indraprastha Gas Limited 29-Mar-19 31-Mar-29 1000944 224806 198 76 

178.  Jalore and Sirohi Districts Rajasthan Gujarat Gas Limited 29-Mar-19 31-Mar-29 400008 8250 30 31 
179.  Azamgarh, Mau and Ballia 

Districts 
Uttar Pradesh Torrent Gas Private Limited 29-Mar-19 30-Sep-29 100800 9726 40 26 

180.  Bareilly (EAAA) District, 
Pilibhit and Rampur Districts 

Uttar Pradesh Hindustan Petroleum Corporation Limited 29-Mar-19 31-Mar-29 145000 14500 140 56 

181.  Basti and Ambedkarnagar 
Districts 

Uttar Pradesh Torrent Gas Private Limited 29-Mar-19 30-Sep-29 35100 5529 18 15 

182.  Farrukhabad, Etah and Hardoi 
Districts 

Uttar Pradesh Hindustan Petroleum Corporation Limited 29-Mar-19 31-Mar-29 98000 14571 75 51 

183.  Gonda and Barabanki Districts Uttar Pradesh Torrent Gas Private Limited 29-Mar-19 31-Mar-29 111600 6344 36 26 
184.  Jaunpur and Ghazipur 

Districts 
Uttar Pradesh Indian-Oil Adani Gas Private Limited 24-Apr-19 30-Jun-29 77033 5328 38 17 

185.  Kanpur (EAAA) District, 
Fatehpur and Hamirpur 

Districts 

Uttar Pradesh Indraprastha Gas Limited 29-Mar-19 31-Mar-29 144000 46472 45 28 

186.  Mainpuri and KannaujDistricts Uttar Pradesh Hindustan Petroleum Corporation Limited 29-Mar-19 31-Mar-29 60000 12258 45 33 
187.  Mirzapur, Chandauli and 

Sonbhadra Districts 
Uttar Pradesh GAIL Gas Limited 29-Mar-19 31-Mar-29 151001 9184 51 24 

188.  Shahjahanpur and Budaun 
Districts 

Uttar Pradesh Hindustan Petroleum Corporation Limited 29-Mar-19 31-Mar-29 125000 15930 75 43 
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189.  Bijnor and Nainital Districts Uttar Pradesh and 
Uttrakhand 

Hindustan Petroleum Corporation Limited 29-Mar-19 31-Mar-31 300000 16412 91 33 

190.  Darjeeling, Jalpaiguri and 
Uttar Dinajpur Districts 

West Bengal Hindustan Petroleum Corporation Limited 29-Mar-19 31-Mar-31 690000 4687 125 11 

191.  Howrah (EAAA) District and 
Hoogly (EAAA) District 

West Bengal Hindustan Petroleum Corporation Limited 29-03-2019 
(New start date 

01.01.2022) 

31-Mar-30 575000 4398 100 20 

192.  Nadia (EAAA) District and 
North 24 Parganas (EAAA) 

District 

West Bengal Hindustan Petroleum Corporation Limited 29-03-2019 
(New start date 

01.01.2022) 

31-Mar-30 625000 8630 110 22 

193.  South 24 Parganas (EAAA) 
District 

West Bengal Hindustan Petroleum Corporation Limited 29-Mar-19 31-Mar-29 300000 138 65 12 

194.  Kurnool, Guntur, and 
Prakasam districts 

Andhra Pradesh Indian Oil Corporation Limited 15-Mar-22 31-Mar-30 4499311 0 301 24 

195.  Nagaon, Morigaon, Hojai, 
KarbiAnglong, West 

KarbiAnglong and DimaHasao 
districts 

Assam Adani Total Gas Limited 23-03-2022 
 (New Start 

date 
01.01.2023) 

31-Dec-30 481962 0 78 4 

196.  Lakhimpur, Dhemaji , Darrang, 
Udalgiri, Sonitpur and 

BiswanathChariali districts 

Assam Consortium of Assam Gas Company 
Limited and Oil India Limited 

23-03-2022 
 (New Start 

date 
01.10.2022) 

31-Mar-30 346000 0 166 0 

197.  Kokrajhar, Dhubri, South 
Salmara-Mankachar and 

Goalpara districts 

Assam Adani Total Gas Limited 23-03-2022 
(New Start date 

01.07.2023) 

30-Jun-31 311962 0 62 3 

198.  Baksa, Barpeta, Bongaigaon, 
Chirang, Nalbari and Bajali 

districts 

Assam Adani Total Gas Limited 23-03-2022 
(New Start date 

01.07.2023) 

30-Jun-31 481962 0 78 7 

199.  Darbhanga, Madhubani, 
Supaul, Sitamarhi and 

Sheohar districts 

Bihar Bharat Petroleum Corporation Limited 15-Mar-22 31-Mar-30 1010999 27755 50 17 

200.  Gopalganj, Siwan, West 
Champaran, East Champaran 

and Deoria districts 

Bihar & Uttar Pradesh Bharat Petroleum Corporation Limited 04-May-22 30-Jun-30 1010999 14675 67 26 

201.  Baloda Bazar, Gariyaband and 
Raipur districts 

Chhattisgarh HCG Raipur Private Limited 18-02-2022 
(New Start date 

01.10.2023) 

30-Sep-31 1506000 0 606 2 
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202.  Kabirdham, Raj Nandgaon 
and Kanker districts 

Chhattisgarh Adani Total Gas Limited 15-03-2022 
(New Start date 

01.04.2023) 

31-Mar-31 311962 0 78 6 

203.  Mungeli, Bemetara, Durg, 
Balod and Dhamtari districts 

Chhattisgarh Adani Total Gas Limited 15-03-2022 
(New Start date 

01.04.2023) 

31-Mar-31 1111962 0 178 12 

204.  Jashpur, Raigarh, Janjgir-
Champa and Mahasamund 

districts 

Chhattisgarh Adani Total Gas Limited 15-03-2022 
(New Start date 

01.07.2023) 

30-Jun-31 881162 0 162 4 

205.  Mandi, Kullu, Kinnaur and 
Lahaul&Spiti districts 

Himachal Pradesh Gasonet Services (HP) Limited 29-Mar-22 31-Mar-32 252000 0 45 3 

206.  Kangra and Chamba districts Himachal Pradesh Consortium of THINK Gas Distribution 
Private Limited, Think Gas Investment 

Pte. Ltd. & Think Gas Investment Pte. II 
Ltd 

15-Mar-22 31-Mar-32 300109 0 41 2 

207.  Jammu, Udhampur, Reasi, 
Samba and Kathua districts 

UT of Jammu and 
Kashmir 

Indian Oil Corporation Limited 15-03-2022 
(New Start date 

01.10.2024) 

30-Sep-34 1452352 0 121 2 

208.  Gumla, Latehar, Lohardaga, 
Simdega, Garhwa and Khunti 

districts 

Jharkhand Adani Total Gas Limited 15-03-2022 
(New Start date 

01.10.2023) 

30-Sep-31 161978 0 62 12 

209.  Chikkaballapur district Karnataka Megha City Gas Distribution Private 
Limited 

15-Mar-22 31-Mar-30 382500 0 81 5 

210.  Idukki, Kottayam and 
Pattanamtitta districts 

Kerala Sholagasco Private Limited 15-Mar-22 31-Mar-30 1080928 0 325 5 

211.  Agar Malwa, Neemuch, 
Mandsaur and Jhalawar 

districts 

Madhya Pradesh and 
Rajasthan 

Megha City Gas Distribution Private 
Limited 

15-Mar-22 31-Mar-30 540000 0 126 5 

212.  Burhanpur, Khandwa, 
Khargone and Harda districts 

Madhya Pradesh Adani Total Gas Limited 09-Mar-22 31-Mar-30 511978 0 119 19 

213.  Tikamgarh, Niwari, Chattarpur 
and Panna districts 

Madhya Pradesh Adani Total Gas Limited 09-Mar-22 31-Mar-30 191978 0 47 11 

214.  Betul, Chhindwara, Seoni and 
Balaghat districts 

Madhya Pradesh Megha City Gas Distribution Private 
Limited 

09-03-2022 
(New Start date 

01.10.2023) 

30-Sep-31 400500 136 171 7 
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215.  Damoh, Jabalpur, Katni, 
Mandla, Umaria and Dindori 

districts 

Madhya Pradesh Megha City Gas Distribution Private 
Limited 

23-03-2022 
(New Start date 

01.07.2023) 

30-Jun-31 1530000 0 171 7 

216.  Hoshangabad, Narsinghpur, 
Sagar and Vidisha districts 

Madhya Pradesh Megha City Gas Distribution Private 
Limited 

09-03-2022 
(New Start date 

01.10.2023) 

30-Sep-31 663300 0 207 6 

217.  Buldana, Nanded and 
Parbhani districts 

Maharashtra Maharashtra Natural Gas Limited 15-03-2022 
(New Start date 

01.10.2023) 

30-Sep-31 2007730 0 325 28 

218.  Beed, Jalgaon and Jalna 
districts 

Maharashtra Indian Oil Corporation Limited 15-03-2022 
(New Start date 

01.10.2023) 

30-Sep-31 2309973 0 151 5 

219.  Akola, Hingoli and Washim 
districts 

Maharashtra Adani Total Gas Limited 09-03-2022 
(New Start date 

01.07.2023) 

30-Jun-31 511962 0 101 15 

220.  Amravati and Yavatmal 
districts 

Maharashtra Adani Total Gas Limited 15-03-2022 
(New Start date 

01.10.2023) 

30-Sep-31 901962 0 162 17 

221.  Chandrapur and Wardha 
districts 

Maharashtra Megha City Gas Distribution Private 
Limited 

15-03-2022 
(New Start date 

01.10.2023) 

30-Sep-31 909000 0 117 6 

222.  Nagpur district Maharashtra HCG Nagpur Private Limited 18-02-2022 
(New Start date 

01.07.2023) 

30-Jun-31 1965000 0 756 11 

223.  Bhandara, Gondiya and 
Garchiroli districts 

Maharashtra Adani Total Gas Limited 09-03-2022 
(New Start date 

01.10.2023) 

30-Sep-31 361962 0 78 12 

224.  Alirajpur, Nandurbar and 
Barwani districts 

Maharashtra and 
Madhya Pradesh 

Adani Total Gas Limited 09-Mar-22 31-Mar-30 221962 0 62 16 

225.  Koraput, Malkangiri, and 
Nabarangpur districts 

Odisha Adani Total Gas Limited 09-03-2022 
(New Start date 

01.01.2023) 

31-Dec-30 151968 0 38 3 

226.  Gajapati, Kandhamal, Boudh 
and Sonepur districts 

Odisha GAIL Gas Limited 28-Feb-22 31-Mar-30 30001 0 30 3 

227.  Rayagada, Kalahandi, 
Bolangir and Nuapada districts 

Odisha Megha City Gas Distribution Private 
Limited 

15-03-2022 
(New Start date 

01.01.2024) 

31-Dec-31 303030 2 63 3 
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228.  Pathankot district Punjab Indian Oil Corporation Limited 29-03-2022 
(New Start date 

01.10.2025) 

30-Sep-33 262740 0 51 3 

229.  Tarn Taran district Punjab Megha City Gas Distribution Private 
Limited 

10-May-22 30-Jun-30 243000 0 72 6 

230.  Fazilka (except area already 
authorized), Ganganagar and 

Hanumangarh districts 

Punjab & Rajasthan Bharat Petroleum Corporation Limited 04-May-22 30-Jun-30 752999 6267 49 25 

231.  Bikaner and Churudistricts Rajasthan Gasonet Services (RJ) Limited 15-Mar-22 31-Mar-30 900000 0 81 10 
 
  

232.  Jhunjhunu, Sikar and Nagaur 
districts 

Rajasthan Indian Oil Corporation Limited 23-03-2022 
(New Start date 

01.04.2023) 

31-Mar-31 2087645 4844 171 24 

233.  Dausa, Karauli, 
SawaiMadhopur and Tonk 

districts 

Rajasthan Hindustan Petroleum Corporation Limited 15-Mar-22 31-Mar-30 707000 2706 124 25 

234.  Dharmapuri and Krishnagiri 
districts 

Tamil Nadu Indian Oil Corporation Limited 23-03-2022 
(New Start date 

01.01.2023) 

31-Dec-30 1619227 1133 201 17 

235.  Tiruvannamalai, Villupuram 
and Kallakkurichi districts 

Tamil Nadu Megha City Gas Distribution Private 
Limited 

09-03-2022 
(New Start date 

01.04.2023) 

31-Mar-31 1323000 0 99 7 

236.  Ariyalur and Perambalur 
districts 

Tamil Nadu Megha City Gas Distribution Private 
Limited 

15-03-2022 
(New Start date 

01.04.2023) 

31-Mar-31 419400 0 63 4 

237.  Namakkal and Tiruchirapalli 
districts 

Tamil Nadu IRM Energy Private Limited 15-03-2022 
(New Start date 

01.04.2024) 

31-Mar-32 1774000 350 290 24 

238.  Pudukottai, Sivaganga and 
Thanjavur districts 

Tamil Nadu Megha City Gas Distribution Private 
Limited 

23-03-2022 
(New Start date 

01.07.2023) 

30-Jun-31 1400004 0 216 4 

239.  Madurai, Theni and 
Virudhnagar districts 

Tamil Nadu Indian Oil Corporation Limited 23-03-2022 
(New Start date 

01.01.2023) 

31-Dec-30 2846696 1681 201 18 
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240.  Kanyakumari, Thoothukudi, 
TiruneveliKattabo and Tenkasi 

districts 

Tamil Nadu Indian Oil Corporation Limited 23-03-2022 
(New Start date 

01.01.2023) 

31-Dec-30 2939842 1683 251 15 

241.  Dindigul and Karur districts Tamil Nadu Megha City Gas Distribution Private 
Limited 

15-03-2022 
(New Start date 

01.01.2023) 

31-Dec-30 1008000 0 135 3 

242.  The Nilgiris and Erode districts Tamil Nadu Bharat Petroleum Corporation Limited 15-Mar-22 31-Mar-30 884777 7255 201 39 
243.  Nizamabad, Adilabad, Nirmal, 

MancherialKumuramBheemAs
ifabad and Kamareddy 

districts 

Telangana Maharashtra Natural Gas Limited 15-03-2022  
(New Start date 

01.07.2023) 

30-Jun-31 1286333 0 351 25 

244.  JogulambaGadwal, 
Nagarkurnool, Mahabubnagar, 
Narayanpet, Wanaparthy and 

Yadgir districts 

Telangana and 
Karnataka 

Megha City Gas Distribution Private 
Limited 

15-Mar-22 31-Mar-30 1299996 126 270 12 

245.  South Tripura and Sepahijala 
district 

Tripura Consortium of Assam Gas Company 
Limited and Oil India Limited 

15-Mar-22 31-Mar-30 96000 0 46 0 

246.  Dhalai, North Tripura, Unakoti 
and Khowai 

Tripura Consortium of Assam Gas Company 
Limited and Oil India Limited 

15-Mar-22 31-Mar-30 116000 0 66 0 

247.  Amroha (except area already 
authorized) &Sambhal (except 

area already authorized) 
districts 

Uttar Pradesh Megha City Gas Distribution Private 
Limited 

04-May-22 30-Jun-30 657000 0 99 7 

248.  Kasganj district Uttar Pradesh Megha City Gas Distribution Private 
Limited 

04-May-22 30-Jun-30 252000 0 45 4 

249.  Purulia and Bankura districts West Bengal Bharat Petroleum Corporation Limited 15-Mar-22 31-Mar-30 555999 15721 27 24 
250.  East Mednipore, West 

Mednipore and Jhargram 
districts 

West Bengal Indian Oil Corporation Limited 23-03-2022 
(New Start date 

01.07.2023) 

30-Jun-31 3734901 0 131 4 

251.  Alipurduar and Koch Bihar West Bengal Bharat Petroleum Corporation Limited 15-03-2022 
(New Start date 

01.10.2022) 

30-Sep-31 251999 14392 19 10 

252.  Banda, Chitrakoot and 
Mahoba 

Uttar Pradesh Indraprastha Gas Limited 13-Apr-22 30-Jun-30 150006 17586 102 19 
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253.  PauriGarhwal, Uttarkashi, 
Rudraprayag and 

TehriGarhwal districts 

Uttarakhand Gasonet Services (UK) Limited 27-May-22 30-Jun-32 351000 1 63 2 

254.  Pithoragarh, Champawat, 
Almora, Chamoli and 
Bageshwar districts 

Uttarakhand Gasonet Services (UK) Limited 11-May-22 30-Jun-32 405000 0 72 1 

255.  Faridabad-2 Haryana Adani Total Gas Limited 25-Apr-23 30-Jun-28 403853 140608 NA 34 
256.  Patna District Bihar GAIL (India) Limited 07-Mar-18 31-Mar-25 50154 74378 NA 30 
257.  East Singhbhum District Jharkand GAIL (India) Limited 07-Mar-18 31-Mar-25 24278 44977 NA 14 
258.  Ranchi District Jharkand GAIL (India) Limited 07-Mar-18 31-Mar-25 29962 62673 NA 19 
259.  Khordha District Odisha GAIL (India) Limited 07-Mar-18 31-Mar-25 26900 65856 NA 17 
260.  Cuttack District Odisha GAIL (India) Limited 07-Mar-18 31-Mar-25 28959 30589 NA 13 
261.  Varanasi District Uttar Pradesh GAIL (India) Limited 07-Mar-18 31-Mar-25 40211 92464 NA 30 
262.  Khurja Uttar Pradesh Adani Total Gas Limited 04-Dec-12 31-Dec-17 25100 14676 NA 10 
263.  Surat, Bharuch, Ankleshwar Gujarat Gujarat Gas Limited 08-Nov-12 31-Dec-15 576000 863603 NA 119 
264.  Moradabad Uttar Pradesh Torrent Gas Private Limited 30-Nov-12 31-Dec-17 127000 34030 NA 8 
265.  Nadiad Gujarat Gujarat Gas Limited 01-Oct-13 31-Dec-18 129737 77823 NA 32 
266.  Navsari Gujarat Gujarat Gas Limited 01-Oct-13 31-Dec-18 115093 125089 NA 27 
267.  Rajkot Gujarat Gujarat Gas Limited 01-Oct-13 31-Dec-18 409105 386896 NA 89 
268.  Surendranagar Gujarat Gujarat Gas Limited 01-Oct-13 31-Dec-18 112728 33004 NA 28 
269.  Ahmedabad City and Daskroi 

Area 
Gujarat Adani Total Gas Limited 28-Nov-13 31-Dec-16 599698 680432 NA 84 

270.  Hazira Gujarat Gujarat Gas Limited 17-Jul-14 30-Sep-17 5481 42184 NA 1 
271.  Valsad Gujarat Gujarat Gas Limited 20-Jan-15 31-Mar-22 115095 142794 NA 27 

  
272.  Anand area including 

Kanjari&Vadtal Villages (in 
Kheda District) 

Gujarat Charotar Gas SahakariMandali Limited 12-May-15 NA NA 51278 NA 16 

273.  Bhiwadi (in Alwar District) Rajasthan Haryana City Gas Distribution (Bhiwadi) 
Limited 

01-Aug-18 30-Sep-25 27207 5830 NA 5 

274.  Gurugram-2 Haryana Haryana City Gas Distribution Limited 25-Apr-23 30-Jun-28 317637 55767 NA 43 
275.  National Capital Territory of 

Delhi 
National Capital Territory 

of Delhi (UT) 
Indraprastha Gas Limited 09-Jan-09 31-Mar-12 237000 1697473 NA 499 

276.  Mumbai & Greater Mumbai Maharashtra Mahanagar Gas Limited 21-Jan-09 31-Mar-12 406000 1354251 NA 150 
277.  Bareilly Uttar Pradesh Central UP Gas Limited 22-Apr-09 30-Jun-14 27500 56319 NA 21 
278.  Kanpur Uttar Pradesh Central UP Gas Limited 22-Apr-09 30-Jun-14 70035 126897 NA 57 
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279.  Pune City including Pimpri - 
Chichwad& adjoining 
contigeneous areas  

Hinjewadi, Chakan, Talegaon 

Maharashtra Maharashtra Natural Gas Limited 01-Jun-09 30-Jun-14 72000 729635 NA 122 

280.  Vijaywada Andhra Pradesh Bhagyanagar Gas Limited 28-Jul-09 30-Sep-14 97267 59136 NA 32 
281.  Thane urban and adjoining 

Municipalities 
Maharashtra Mahanagar Gas Limited 04-Aug-09 31-Mar-14 225000 1277571 NA 159 

282.  Indore (including Ujjain City) Madhya Pradesh Aavantika Gas Limited 31-Aug-09 31-Mar-14 50000 113427 NA 83 
283.  Hyderabad Telangana Bhagyanagar Gas Limited 09-Oct-09 23-Sep-14 266000 203443 NA 88 
284.  Agra Uttar Pradesh Green Gas Limited 12-Nov-09 31-Mar-14 22000 118003 NA 31 
285.  GandhinagarMehsanaSabarka

ntha 
Gujarat Sabarmati Gas Limited 16-Dec-09 31-Mar-14 99000 290406 NA 136 

286.  Gwalior Madhya Pradesh Aavantika Gas Limited 04-Jan-10 11-Dec-14 44000 59235 NA 31 
287.  Firozabad  (Taj Trapezium 

Zone) 
Uttar Pradesh & 

Rajasthan 
GAIL Gas Limited 26-Sep-11 25-Aug-14 24000 24436 NA 48 

288.  Kolkata Muncipal Corporation 
and Parts of Adjoining Districts 

West Bengal Bengal Gas Company Limited 02-02-2016  
(New start date 

01.01.2022) 

31-Dec-26 1417959 5297 NA 24 

289.  Upper Assam Assam Assam Gas Company Limited 06-Feb-15 NA NA 57914 NA 9 
290.  Agartala Tripura Tripura Natural Gas Company Limited 24-Feb-15 NA NA 47805 NA 6 
291.  Lucknow Uttar Pradesh Green Gas Limited 15-Mar-16 31-Mar-23 494186 132464 NA 46 
292.  Vadodara Gujarat Vadodara Gas Limited 27-Oct-16 31-Dec-19 448495 268929 NA 45 
293.  Ghaziabad &Hapur Districts Uttar Pradesh Indraprastha Gas Limited 06-Sep-19 31-Dec-26 324792 378987 NA 79 
294.  Noida (including Greater 

Noida) 
Uttar Pradesh Indraprastha Gas Limited 25-Apr-23 30-Jun-28 499144 398216 NA 73 

295.  LakhimpurKheri, Sitapur, 
Bahraich, Shrawasti, 

Balrampur, Siddharth Nagar 
&Maharajganj districts 

Uttar Pradesh Bharat Petroleum Corporation Limited 08-Jun-22 30-Jun-30 5069648 16918 421 58 

296.  Banka (Bihar), Dumka, Godda, 
Jamtara, Pakur&Sahibganj 

districts 

Bihar & Jharkhand Hindustan Petroleum Corporation Limited 14-Jun-22 30-Jun-30 1476189 606 99 11 

297.  Birbhum, Murshidabad, 
Maldah&DakshinDinajpur 

districts 

West Bengal Hindustan Petroleum Corporation Limited 17-Jun-22 30-Jun-30 6210189 1260 162 8 

298.  Koriya,  Surajpur, Balrampur 
and Surguja districts 

Chhattisgarh Bharat Petroleum Corporation Limited 14-Jun-22 30-Jun-30 259496 9045 54 10 
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299.  Kondagaon, Bastar, Sukma, 
Narayanpur, Bijapur and 

Dantewada districts 

Chhattisgarh GAIL Gas Limited 13-Jun-22 30-Jun-30 70031 0 32 0 

300.   
Yanam 

Puducherry HCG Yanam Private Limited 08-Aug-22 30-Sep-30 51000 0 51 8 

301.  Mizoram State Mizoram Tripura Natural Gas Company Limited 19-Apr-24 30-Jun-32 291562 0 75 0 
302.  Arunachal Pradesh State Arunachal Pradesh Consortium of BPCL & OIL India Ltd 19-Apr-24 30-Jun-32 19000 0 26 0 
303.  Meghalaya State Meghalaya Consortium of HCG (KCE) Private 

Limited & Others 
19-Apr-24 30-Jun-32 356000 0 314 0 

304.  Manipur State Manipur Tripura Natural Gas Company Limited 22-Apr-24 30-Jun-32 100439 0 39 0 
305.  Nagaland State Nagaland HPOIL Gas Private Limited 19-Apr-24 30-Jun-32 356589 0 63 0 
306.  Sikkim State Sikkim Hindustan Petroleum Corporation Limited 19-Apr-24 30-Jun-32 177399 0 45 0 
307.  Anantnag, Bandipora, 

Baramulla, Budgam, Doda, 
Ganderbal, Kargil, Kishtwar, 

Kulgam, Kupwara, Leh, 
Poonch, Pulwama, Rajouri, 

Ramban, Shopian, Shrinagar 

Jammu & Kashmir, 
Ladakh 

Bharat Petroleum Corporation Limited 19-Apr-24 30-Jun-32 30804 0 23 0 

Total - CGD Networks authorized by PNGRB 12,63,55,818 1,42,33,523 18,336 7,525 

(Source – PNGRB)
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STATEMENT-II 
(GA-wise details of Piped Natural Gas (PNG) Connections and CNG Stations in the state of Himachal Pradesh as 

on 31.1.2025) 
 
 
 

SL 
No. 

Geographi
cal Area/ 

CGD 
Networks 

State/Union 
Territory 

Authorized 
CGD Entity 

Date of 
Authorization 

Date of 
Target 

Completio
n 

Piped Natural Gas 
(PNG) Connections 

Domestic 
CNG Stations 

MWP 
Targ

et 

Pro-
Rata 
Targ

et  
 

Achie
veme

nt 

CNG 
MWP 
Targ

et 

Pro-
Rata 

Target 
 

Achievement 

1. Chandigarh Chandigarh 
(UT), 

Haryana, 
Punjab & 
Himachal 
Pradesh 

Indian-Oil 
Adani Gas 

Private Limited 

08-May-13 30-Jun-18 7000
00 

7000
00 

2937
9 

NA NA 35 

2. Panchkula 
District 

(EAAA), 
Sirmaur, 
Shimla 
&Solan 

Haryana & 
Himachal 
Pradesh 

Indian-Oil 
Adani Gas 

Private Limited 

13-Sep-18 30-Sep-30 3236
0 

1078
7 

56 45 15 14 
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(EAAA) 
Districts 

3. Bilaspur, 
Hamirpur&U
na Districts 

Himachal 
Pradesh 

Bharat 
Petroleum 

Corporation 
Limited 

06-Sep-18 30-Sep-30 2817
0 

9390 8820 10 4 11 

4. Mandi, 
Kullu, 

Kinnaur and 
Lahaul&Spit

i districts 

Himachal 
Pradesh 

Gasonet 
Services (HP) 

Limited 

29-Mar-22 31-Mar-32 2520
00 

4620
0 

0 45 9 3 

5. Kangra and 
Chamba 
districts 

Himachal 
Pradesh 

Consortium of 
THINK Gas 
Distribution 

Private Limited, 
Think Gas 

Investment Pte. 
Ltd. & Think Gas 
Investment Pte. 

II Ltd 

15-Mar-22 31-Mar-32 3001
09 

5502
0 

0 41 8 2 

Total - CGD Networks authorized by PNGRB 1312
639 

8213
97 

3825
5 

141 36 65 
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 (GA-wise details of Piped Natural Gas (PNG) Connections and CNG Stations in NCT of Delhi - as on 31.1.2025) 

 
 
 

SL 
No. 

Geograp
hical 
Area/ 
CGD 

Networks 

State/Union 
Territory 

Authorized 
CGD Entity 

Date of 
Authorizatio

n 

Date of 
Target 

Completi
on 

Piped Natural Gas (PNG) 
Connections Domestic 

CNG Stations 

MWP 
Target 

Pro-Rata 
Target  

 
Achievement 

CNG 
MWP 

Target 

Pro-
Rata 
Targ

et 
 

Ach
ieve
men

t 

1. National 
Capital 

Territory of 
Delhi 

National Capital 
Territory 

of Delhi (UT) 

Indraprastha 
Gas Limited 

09-Jan-09 31-Mar-12 237000 237000 1697473 NA NA 499 

Total - CGD Networks authorized by PNGRB 
237000 237000 1697473 NA NA 499 

(Source – PNGRB) 
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SMART CITY PROJECTS IN TAMIL NADU 

*296. SHRI ESWARASAMY K.: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) the number of slums demolished in selected smart cities for developmental 

projects, particularly in Tamil Nadu; 

(b) whether any guidelines have been issued to State Governments to provide 

rehabilitation to the people living in slums before land is acquired for 

developmental purposes under Smart Cities Mission and if so, the details 

thereof; 

(c) the details of the funds sanctioned, released and utilised so far under the said 

mission for rehabilitation of people living in slums; and 

(d) the details of the rehabilitation projects to be started or under implementation 

in the said cities particularly in Tamil Nadu? 

THE MINISTER OF HOUSING AND URBAN AFFAIRS; AND MINISTER OF 

POWER (SHRI MANOHAR LAL): 

(a): ‘Land’ and ‘Colonization’ are State subjects. Further, as per the 12th Schedule 

of Indian Constitution (Article 243W), Urban Planning including Town Planning is 

the responsibility of Urban Local Bodies (ULBs)/ Urban Development Authorities. 

Government of India supplements the efforts of the States/UTs through schematic 

interventions/ advisories. As reported by the State Government of Tamil Nadu, out 

of 11 cities under Smart Cities Mission (SCM) only 5 cities viz. Chennai, 

Coimbatore, Tiruppur, Erode and Vellore have demolished 39 slums for various 

developmental projects particularly for rejuvenation of urban water bodies and 
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carried out rehabilitation works for them, details of which are given in the enclosed 

Statement-I.  

(b): As informed by the State Government of Tamil Nadu, directions have been 

issued to all smart cities to relocate slums within the Area-Based Development 

(ABD) project zones and allocate suitable housing units with the necessary 

infrastructure to the affected dwellers. 

(c): As reported by the State Government of Tamil Nadu, an amount of ₹64.02 crore 

have been released and utilised for rehabilitation of slums dwellers in these 5 cities. 

This amount includes Central as well as State Government, on 50-50% fund share 

basis, paid by respective Special Purpose Vehicles (SPVs), as beneficiary 

contribution, to ‘Tamil Nadu Urban Habitat Development Board’, details of which 

are given in the enclosed Statement-II.  

(d): As informed by the State Government of Tamil Nadu, all rehabilitation projects 

have been successfully completed. 

STATEMENT-I 

Details of slums tenements demolished in 05 cities under SCM in the State of 

Tamil Nadu 

S. 
No.  

Name of the 
Smart City 

No. of 
Slums 

Details of Development Projects  

1 Chennai 1 Renovation of Villivakkam Tank  
2 Coimbatore  23 Lake Rejuvenation Projects  

3 Tiruppur  
 

9 
River front development – Noyal 
River 

4 Erode  5 Perumpallam channel beautification  

5 Vellore  
 

1 
Implementation of Underground 
Sewerage Scheme projects 
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  Total  39  

As per the information provided by the State Government of Tamil Nadu. 
 

STATEMENT-II 
Details of funds released and utilized for rehabilitation of people living in 
slums in cities selected under SCM in the State of Tamil Nadu. 

(Amount in ₹ crore) 

S. No.  
Name of the 
Smart City 

Fund released and utilized under Smart 
Cities Mission (Centre plus State fund on 50-

50 share) 
as Beneficiary Contribution    

1 Chennai 15.22 
2 Coimbatore  30.21 
3 Tiruppur  4.03 
4 Erode  14.19 
5 Vellore  0.37 

  Total  64.02 
As per the information provided by the State Government of Tamil Nadu. 

 

ROLE OF ARGHYAM IN INTEGRATING TECHNOLOGY-BASED SOLUTIONS 
INTO WATER GOVERNANCE 

*297.  MS. BANSURI SWARAJ:  

SHRI MITESH PATEL (BAKABHAI): 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the role of Arghyam in integrating technology-driven solutions into water 

governance and the manner in which this would impact decision-making in the 

Water, Sanitation and Hygiene sector; 
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(b) the manner in which the development of Digital Public Infrastructure under this 

partnership would enhance the implementation of the Jal Jeevan Mission and 

Swachh Bharat Mission; 

(c) the key technological components of the proposed digital ecosystem and the 

manner in which they would contribute to sustainable water management and 

sanitation services; and 

(d) the manner in which State institutions are proposed to be strengthened under this 

initiative to ensure efficient operation and maintenance of water assets? 

THE MINISTER OF JAL SHAKTI (SHRI C. R. PATIL):  

(a) and (b): Arghyam, a Non-Governmental Organization (NGO), has joined Rural 

WASH (Water and Sanitation, Hygiene) Partners Forum (RWPF) as a lead partner 

in the thematic area of Digital Public Infrastructure (DPI) and Artificial Intelligence 

(AI) to lead / support the efforts in creation of DPI to enable the States for efficient, 

sustainable operations of assets created under the Jal Jeevan Mission (JJM). DPI 

is the concept being developed for implementation by the State Governments. 

Thereafter, Dr. Syama Prasad Mookerjee National Institute of Water and Sanitation 

(SPM NIWAS) has entered into a Non-Financial Memorandum of Understanding 

(MoU) with Arghyam. This partnership is meant to evolve the guidelines and 

strategy for adoption of DPI for drinking water sector. The initiative focuses on the 

development of open Application Programming Interfaces (APIs) and interoperable 

solutions, which will enable data-driven decision-making across the sector. 

(c): The Key technological component of DPI mainly includes open APIs, Internet 

of Things (IoT), AI, and cloud computing. 
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(d): The DPI provides open APIs and foundational digital tools that States can 

leverage to monitor, manage, and maintain water supply systems more effectively. 

By building these digital tools, States may develop context-specific solutions and 

ensure that the systems are both interoperable and sustainable.  

 

सूàम, लघु और मÅयम उīमŌ के सम± चुनौितयां 

*298. ®ी छोटेलाल: 

 एडवोकेट चÆþ शेखर:  

³ या सूà म, लघु और मÅ यम उīम मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  ³या यह सच है िक सूàम, लघु और मÅयम उīम (एमएसएमई) औपचाåरकìकरण और 

समावेशन, िव°, बाजार, ÿौīोिगकì और िडिजटलीकरण कì सीिमत सलुभता, बिुनयादी ढांचे 

कì बाधाओ ंऔर कौशल िवकास संबंधी समÖयाओ ंसिहत अÆय चनुौितयŌ का सामना कर रहे 

ह§; और    

(ख) यिद हां, तो सरकार इन बाधाओ ं को दूर करने, एमएसएमई को सŀुढ़ करने और उनकì 

ÿितÖपधाªÂमकता बढ़ाने के िलए ³या पहल/उपाय कर रही है? 

सूàम, लघु और मÅयम उīम मýंी (®ी जीतन राम माँझी): 

(क) : िनवेश और टनªओवर के दो मानदडंŌ के आधार पर सूàम, लघु और मÅयम उīमŌ (एमएसएमई) 

को पåरभािषत करने हेतु िदनांक 01.07.2020 को एक संशोिधत पåरभाषा को अपनाया गया था और 

एमएसएमई के पंजीकरण के िलए उīम पंजीकरण पोटªल कì शŁुआत कì गई थी। अनौपचाåरक सूàम 

उīमŌ (आईएमई) को एमएसएमई के औपचाåरक दायरे म¤ लाने के िलए िदनांक 11.01.2023 को उīम 

अिसÖट Èलेटफॉमª (यूएपी) कì शुŁआत कì गई थी। पंजीकृत एमएसएमई का वषª-वार Êयौरा नीचे िदया 

गया है:-  
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देश म¤ यूआरपी और यूएपी पर पंजीकृत एमएसएमई का वषª-वार िववरण  

िव° वषª  
िदनांक  

31.03.202
1 तक  

िदनांक 
31.03.202

2 तक 

िदनांक 
31.03.2023 

तक 

िदनांक 
31.03.2024 

तक 

िदनांक 
15.03.2025 

तक 

अिखल भारत 28,29,746  79,52,575 
1,64,99,72

7 
4,13,93,25

5 
6,13,37,57

6 
 

िकसी उīम के एक-बार औपचाåरकरण होने के बाद, वह संबंिधत िदशािनद¥शŌ के अनसुार पाýता 

संबंधी मानदडंŌ को पूणª करने के अÅयधीन िविभÆन ÖकìमŌ के लाभ ÿाĮ करने के िलए पाý हो जाता 

है। सरकार कì िविभÆन ÖकìमŌ और उपायŌ के तहत समúता सिुनिĲत करने हेत ुिवशेष ÿोÂसाहनŌ के 

िलए ÿावधान िकए गए ह§। उदाहरणत: सूàम और लघु उīमŌ (एमएसई) के िलए øेिडट गारंटी Öकìम के 

तहत, िविभÆन ®ेिणयŌ के ऋणŌ हेत ु90% तक गारटंी कवरजे के साथ एमएसई को 500 लाख Łपए 

(िदनांक 01.04.2023 से ÿभावी) कì सीमा तक कोलेटरल मĉु ऋण ÿदान िकए जाते ह§। सूàम और 

लघु उīमŌ के िलए ÿदान कì गई गारिंटयŌ कì सं́ या और अनुमोिदत गारिंटयŌ कì रािश नीचे दी गई है:  

अविध  वषª 2000-01 से  
2019-2020 तक  

वषª 2020-2021 से  
2024-2025 तक 

अनुमोिदत गारिंटयŌ कì 
सं́ या   

43,53,591 64,81,482 

अनुमोिदत गारिंटयŌ कì 
रािश (करोड़ Łपए म¤) 

2,28,704 6,55,987 

 

(ख) : एमएसएमई ±ेý को सहायता ÿदान करने और उÆह¤ सŀुढ़ करने हेत,ु सरकार कई उपायŌ का 

कायाªÆवयन करती है, िजसम¤ अÆय के साथ-साथ उīमŌ का औपचाåरकìकरण करने के उपाय, िव°ीय 

सहायता तक पहòंच ÿदान करने के उपाय, िवपणन सहायता, ÿौīोिगकìय सहायता, अवसरंचना, कौशल 

आिद के िलए उपाय शािमल ह§।  
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(i) सीजीएस के अितåरĉ, िव° तक सुगम पहòंच ÿदान करने के िलए ब§क ऋण पर मािजªन मनी सिÊसडी 

ÿदान कर गैर-कृिष ±ेý म¤ सूàम उīमŌ कì Öथापना करने के िलए ÿधान मýंी रोजगार सृजन 

कायªøम (पीएमईजीपी), संयंý और मशीनरी/उपकरण कì खरीद के िलए संÖथागत िव° पर 

अ.जा./अ.ज.जा. के ÖवािमÂव वाले एमएसई को 25% सिÊसडी के ÿावधान के साथ िवशेष øेिडट 

िल³ंड कैिपटल सिÊसडी Öकìम, पीएम िवĵकमाª योजना, ÿधान मंýी मþुा योजना जैसी Öकìम¤ 

कायाªिÆवत कì जा रही ह§। पीएमईजीपी के तहत सहायता ÿदान इकाइयŌ का िववरण नीचे िदया 

गया है:  

िव° वषª 2014-15 से िव° वषª 2023-24 तक पीएमईजीपी के तहत सहायता ÿाĮ इकाइयŌ 
का िववरण  

सहायता ÿाĮ इकाइयŌ 
कì सं́ या  

सÖंवीकृत ऋण 
रािश  

मािजªन मनी (एमएम) 
सिÊसडी  

सृिजत रोजगार के 
अवसर 

6.86 लाख 
(सूàम उīम) 

 53,296 करोड़ 
Łपए  

19,739 करोड़ Łपए 54 लाख  

  

(ii) सूàम और लघ ु उīमŌ के िलए सावªजिनक खरीद नीित आदेश, 2012 सूàम और लघ ुउīमŌ 

(एमएसई) को एक सिुनिĲत माक¥ ट शेयर ÿदान करता है। खरीद और िवपणन सहायता Öकìम 

(पीएमएसएस) Óयापार मेलŌ/ÿदशªिनयŌ म¤ Óयिĉगत एमएसई कì सहभािगता, िवøेता िवकास 

कायªøम, आधुिनक पैकेिजंग तकनीकŌ को अपनाने, ई-कॉमसª Èलेटफॉमª आिद के माÅयम से बाजार 

तक पहòंच हेतु एमएसई के िलए कई लाभ ÿदान करती है। पीएमएसएस के िविभÆन घटकŌ के तहत 

लाभािÆवत उīमŌ कì सं´या इस ÿकार है:  

िव° वषª  लाभािÆवत उīमŌ कì सं́ या  Óयय (करोड़ Łपए म¤) 
2020-21 3,276 12.48 
2021-22 2,332 5.17 
2022-23 22,998 27.49 
2023-24 लगभग 35,000 68.69 
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(iii) देश भर म¤ ÿौīोिगकì क¤ þŌ/टूल łम का नेटवकª  एमएसएमई को ÿितÖपधê बनाने म¤ आधुिनक 

िविनमाªण ÿौīोिगिकयŌ, ÿिश±ण और कौशल तथा Óयावसाियक परामशê सेवाओ ंतक पहòंच ÿदान 

करने म¤ एमएसएमई कì सहायता कर रहा है। ÿमाणन के ÖतरŌ को बेहतर ÿभावकाåरता और 

गणुव°ा तथा ÿितÖपधाªÂमकता को बढ़ाने के िलए जेड 2.0 Öकìम कì शŁुआत कì गई है। एमएसई 

को िडिजटल łप से सशĉ बनाने के िलए, Óयापार स±मता और िवपणन Öकìम कì शुŁआत कì 

गई थी।  

(iv) सरकार मौजूदा ³लÖटरŌ म¤ सामाÆय सिुवधा क¤ þŌ (सीएफसी) कì Öथापना और नए/मौजूदा 

औīौिगक संपदाओ/ं±ेýŌ/Éलैटेड फै³ůी पåरसरŌ म¤ अवसंरचनाÂमक सिुवधाओ ं कì 

Öथापना/उÆनयन हेत ुिव°ीय सहायता ÿदान कर एमएसई कì उÂपादकता और ÿितÖपधाªÂमकता 

को बढ़ाने के िलए सूàम और लघु उīम ³लÖटर िवकास कायªøम का कायाªÆवयन कर रही है।  

(v) उīिमता और कौशल िवकास कायªøम दशे म¤ नए उīमŌ को ÿोÂसािहत, मौजूदा एमएसएमई का 

±मता िनमाªण और उīिमता संÖकृित का संवधªन करता है।      

 

USER DEVELOPMENT FEE 

299.   PROF. VARSHA EKNATH GAIKWAD               

SHRMATI SUPRIYA SULE                        

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) the percentage of the increased User Development Fee and other charges that 

are reinvested into improving airport infrastructure and facilities; 

(b) whether the Government has issued any guidelines to ensure that these 

revenues are directed towards passenger-centric improvements rather than 
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private profit maximization and if so, the details thereof along with the 

mechanism in place to ensure it; 

(c) whether there is transparency in the collection and utilization of passenger fees 

for development of airports and if so, the details thereof; 

(d) whether the Government or the Airports Economic Regulatory Authority 

publishes reports on the manner of spending passenger fees and if so, the 

details thereof; 

(e) the steps taken by the Government to ensure that private airport operators 

maintain financial accountability regarding these revenues; 

(f) whether the passengers have observed noticeable improvements in airport 

infrastructure and services in return for the increased airport charges and if so, 

the details thereof; and 

(g) the key enhancements made across major private and public airports during 

the last three years? 

 THE MINISTER OF CIVIL AVIATION (SHRI KINJARAPU RAMMOHAN NAIDU): 

(a): User Development Fee (UDF) and other charges are part of the overall Airport 

Charges for the aeronautical services rendered at the Major Airports for the 

provision of passenger amenities, services, and facilities as well as for the 

development, management, maintenance, operation, and expansion of the airport.  

As per the provisions of the AERA Act 2008 and Tariff Guidelines, 2011, the 

Airports Economic Regulatory Authority (AERA) determines such tariffs including 

UDF for the aeronautical services provided at the Major Airports. These Airport 
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Charges including UDF are meant to recover the efficient cost of running airport 

operation, as well as to recover a reasonable return on the capex infused for 

aeronautical assets created for expansion/ upgradation/ modernization of airport 

infrastructure and passenger facilities in order to ensure economic and viable 

operations of the airport. In other words, UDF and other aeronautical charges 

enables the airport operator to recover his target revenue required for providing 

airport services and not for creating any surplus funds in the hands of the airport 

operator.   

(b) to (e): The Government of India established the Airports Economic Regulatory 

Authority of India (AERA) in 2009 under an Act of Parliament as an independent 

economic tariff regulator. AERA is responsible for determining tariffs for 

aeronautical services at major airports, including User Development Fees (UDF), 

landing charges, and parking fees considering the following factors:   

(i) Return on Investment (RoI) for aeronautical assets   
(ii) Operating expenditure   
(iii) Depreciation   
(iv) Taxes    

AERA regulates aeronautical tariffs using a ‘cost plus’ mechanism for a 

control period of five years, ensuring a fair balance between the interests of airport 

operators and passengers. UDF and other charges are allowed by AERA to airport 

operators for recovering their investment for upgradation/modernization or new 

infrastructure development at the respective airports to meet both current and 

future passenger demand. Therefore, these charges are in lieu of investment made 
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by the airport operators for development of airport infrastructure/aeronautical 

assets and operation of the airport only.  

Furthermore, to maintain transparency and encourage stakeholder 

participation, AERA conducts extensive consultations while determining airport 

tariffs. It publishes a draft consultation paper on its website, detailing its regulatory 

approach and the financial aspects of the respective airport. This framework 

ensures that passenger fees are utilized effectively for airport development while 

upholding financial accountability and promoting sustainable growth in the aviation 

sector.    

(f) and (g): Airport infrastructure has significantly improved across the country. In 

the past 3 years several new terminal buildings have been inaugurated at major 

airports, including Chennai, Bangalore, Port Blair, Lucknow, Jaipur, Tiruchirappalli, 

Pune etc. and major expansion/upgrades at Delhi, Hyderabad etc., featuring 

enhancements such as additional runways, new taxiways, and increased terminal 

capacities to accommodate growing passenger traffic.    

Further, development and upgradation of airports by way of capital 

investment at Indian airports have received appreciation from the passengers 

globally which is reflected from the improvement in the ranking of both PPP and 

AAI airports in their respective categories in the Airport Service Quality (ASQ) 

ratings published by the Airports Council International and Skytrax Research 

Awards. 
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CONSTITUTION OF TOWN VENDING COMMITTEES IN URBAN LOCAL 
BODIES 

*300.  SHRI RAJA RAM SINGH: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) The number of urban local bodies that have conducted survey of street vendors 

and constituted Town Vending Committees as per the mandate of the Street 

Vendors (Protection of Livelihood and Regulation of Street Vending) Act, 2014, 

State-wise; 

(b) The steps taken by the Government to ensure that the survey of street vendors 

is carried out and the Town Vending Committees are established in every urban 

local body in every State; 

(c) Whether the Government is aware that the Delhi Police registered the first FIR 

under section two hundred eighty-five of the Bharatiya Nyaya Sanhita against 

a street vendor and if so, the details thereof; and  

(d) Whether the Government is planning to clarify that this provision and other such 

provisions do not override the rights of street vendors guaranteed under the 

Constitution and the Street Vendors (Protection of Livelihood and Regulation 

of Street Vending) Act, 2014 and if so, the details thereof ? 

THE MINISTER OF HOUSING AND URBAN AFFAIRS; AND MINISTER OF 

POWER (SHRI MANOHAR LAL): 

(a): Section 3(1) of the Street Vendors (Protection of Livelihood and Regulation 

of Street Vending) Act, 2014 mandates for survey to identify street vendors at least 
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once in every five years. As reported by States / UTs, a total of 3,471 cities have 

conducted survey of street vendors. 

  Also, Section 22 of the Act stipulates that appropriate Government may 

provide for constitution of one or more Town Vending Committees (TVCs) in each 

local authority. As reported by the States/ Union Territories (UTs), a total of 4,342 

TVCs have been constituted under the Act. State/UT-wise details are given in the 

enclosed Statement. 

(b): The Street Vendors (Protection of Livelihood and Regulation of Street 

Vending) Act, 2014 is implemented by respective States/UTs by framing their 

respective Rules, Schemes, Bye-laws and Plan for Street Vending. From time to 

time, Ministry of Housing and Urban Affairs draws attention of the States/UTs on 

implementation of various provisions of the Act including mandated periodical 

conduct of survey, constitution of Town Vending Committees, by way of issuance 

of letters / circulars and discussion in meetings as well as conducting reviews. 

(c) and (d): No such information is available in this Ministry. Although, Street 

Vendors (Protection of Livelihood and Regulation of Street Vending) Act, 2014, has 

given safeguards to the vendors under Section 33 of the Act which is reproduced 

as under “The provisions of this Act shall have effect notwithstanding anything 

inconsistent therein contained in any other law for the time being in force or in any 

instrument having effect by virtue of any law other than this Act”. However, under 

Section 12(2) of the Act, if a street vendor is carrying out vending activities in any 

area or space earmarked as no-vending zone, then this would be a violation of the 

Act and no safeguard would be available to the street vendor under section 33 of 
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the Act. The above safeguard in Section 33 of the Act is given to street vendors 

who carry on the business of street vending activities in accordance with the terms 

and conditions mentioned in the Certificate of Vending. 

STATEMENT 

Sl. 
No. 

States/UTs Number of Cities 
completed 

No. of TVC 
constituted 

1 Andaman & Nicobar Islands 1 1 

2 Andhra Pradesh 110 110 
3 Arunachal Pradesh 34 21 
4 Assam 82 98 
5 Bihar 144 141 
6 Chandigarh 1 1 
7 Chhattisgarh 63 166 

8 Dadra and Nagar & Daman 
and Diu  

3 3 

9 Delhi                 -   27 
10 Goa 13 14 
11 Gujarat 169 163 
12 Haryana 92 89 
13 Himachal Pradesh 57 52 
14 Jammu & Kashmir 70 78 
15 Jharkhand 46 49 
16 Karnataka 286 277 
17 Kerala 93 93 
18 Ladakh 2 2 
19 Madhya Pradesh 378 378 
20 Maharashtra 224 410 
21 Manipur 27 27 
22 Meghalaya 6 1 
23 Mizoram 8 9 
24 Nagaland 12 12 
25 Odisha 114 114 
26 Puducherry 6 5 
27 Punjab 170 163 
28 Rajasthan 196 189 
29 Sikkim 7 7 
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30 Tamil Nadu 665 620 
31 Telangana 144 143 
32 Tripura 20 20 
33 Uttar Pradesh 130 651 
34 Uttarakhand 93 81 
35 West Bengal 5 127 

 Total 3,471 4,342 
 

                                          ----------------- 

 

(ii) Unstarred Question Nos. 3221 to 3450 

 

हåरत गिलयारा 

3221. ®ी उÂकषª वमाª मधुरः  

³या आवासन और शहरी कायª मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या सरकार कì जैव िविवधता कì र±ा करने तथा सामािजक-आिथªक पहलुओ ंको बढ़ावा देने के 

िलए शहरŌ म¤ हåरत गिलयारा Öथािपत करने कì कोई योजना है; और  

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है और राºयवार िकतने शहरŌ म¤ हåरत गिलयार ेह§? 

आवासन और शहरी कायª मýंालय म¤ राºय मýंी आवासन और शहरी कायª मýंालय म¤ राºय मýंी 

(®ी तोखन साहó):: 

(क) और (ख): भारतीय संिवधान कì 12वé अनुसूची के अनुसार, शहरी िनयोजन शहरी Öथानीय 

िनकायŌ (यूएलबी)/शहरी िवकास ÿािधकरणŌ कì िजÌमेदारी है। भारत सरकार योजनाबĦ 

हÖत±ेपŌ/परामिशªकाओ ंके माÅयम से राºयŌ के ÿयासŌ म¤ सहायता ÿदान करती है। 

आवासन और शहरी कायª मýंालय, भारत सरकार ने शहरी और ±ेýीय िवकास योजना िनमाªण 

और कायाªÆवयन (यूआरडीपीएफआई) िदशािनद¥श, 2014 
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(https://mohua.gov.in/upload/uploadfiles/files/URDPFI%20Guidelines%20Vol%20I

(2).pdf ) जारी िकए ह§। यूआरडीपीएफआई िदशािनद¥श 2014 के अÅयाय - 5 "शहरी िनयोजन 

ŀिĶकोण" म¤ úीन मोिबिलटी का ÿावधान है। 

आवासन और शहरी कायª मýंालय अटल नवीकरण और शहरी पåरवतªन िमशन (अमृत) को 

िøयािÆवत कर रहा है। पैदल याýी पथ, गैर-मोटर चािलत और सावªजिनक पåरवहन सिुवधाओ ंका 

िनमाªण िमशन के ÿमुख ±ेýŌ म¤ से एक है। अमतृ के तहत, 330 गैर-मोटर चािलत शहरी पåरवहन 

पåरयोजनाए ंपूरी हो चुकì ह§। इन पåरयोजनाओ ंका राºय-वार Êयौरा संलµन िववरण म¤ िदया गया है। 

Öमाटª िसटीज िमशन के एक उप-घटक, िसटी इÆवेÖटम¤ट टू इनोवेट, इंटीúेट एडं सÖटेन 

(सीआईटीआईआईएस) 1.0 कायªøम के तहत, कनाªटक के हòबली-धारवाड़ म¤ एक úीन मोिबिलटी 

कॉåरडोर िवकिसत िकया गया है। इस पåरयोजना के िलए हòबली धारवाड़ Öमाटª िसटी िलिमटेड को 

115.68 करोड़ Łपए का अनुदान िदया गया है। यह पåरयोजना शहर म¤ 9.25 िकलोमीटर लंबे जल 

िनकासी चैनल, उंकल नाला के पनुŁĦार पर क¤ िþत है, जो िक महज एक तूफानी जल िनकासी नाला 

न रहकर समुदाय के िलए एक िवकिसत, समú Öथान बन गया है। यह कॉåरडोर िवकास úीन कॉåरडोर 

पåरयोजना को शहर म¤ उन ÿमुख सड़कŌ स ेजोड़ता है जो उंकल नाले से होकर गजुरती ह§। 

िववरण 
गैर-मोटर चािलत शहरी पåरवहन पåरयोजनाओ ंकì राºय-वार ÿगित 

ø.स.ं 
राºय/सघं राºय 
±ेý पåरयोजना पूणª 

पåरयोजना ÿगित 
पर कुल 

1 गोवा 7  7 
2 गजुरात 60 1 61 
3 िहमाचल ÿदेश 16 1 17 
4 जÌमू और कÔमीर 16 1 17 
5 कनाªटक 41 2 43 
6 केरल 114 13 127 
7 लĥाख 1 2 3 
8 मÅय ÿदेश 20 1 21 
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9 िमजोरम 3  3 
10 नागाल§ड 5  5 
11 िसि³कम 45  45 
12 पिĲम बंगाल 2  2 

  कुल 330 21 351 
 

WASTE MANAGEMENT UNDER ODF IN ANDHRA PRADESH 

3222. DR. D. PURANDESWARI: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) whether the data has been accumulated on the number of beneficiaries who 

have the State of achieved Open Defecation Free status in the State of Andhra 

Pradesh during 2024 as part of its Untied Grants and if so, the details thereof; 

(b) the details on the management and treatment of household waste, particularly 

human excreta and faecal sludge management; 

(c) whether these funds have initiated new community-level waste management 

programmes and if so, the details thereof; 

(d) the details on the new techniques used for the waste management in 2024; and 

(e) the details of the funds utilized by the State during the last two years and the 

current year,year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND MINISTER 

OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. SOMANNA): 
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(a): 36235 No of Individual Household Latrines (IHHLs) and 1257 no of Community 

Sanitary Complexes (CSCs) were constructed under SBM(G) programme during 

2024-25. 

(b): So far 1751 no of villages were mapped to 8 Urban Faecal Sludge Treatment 

Plants (FSTPs). 52 Mobile Treatment Units (MTUs) @ 2 per districts are planned 

to procure during 2024-25 and procurement is under process.  

(c): Under Solid Waste Management (SWM), 10858 No of Solid Waste Processing 

Centres (SWPCs) constructed so far and transportation vehicles were provided for 

collection & transportation of waste from households to SWPCs. Door to Door 

collection is being done on regular basis. Under Grey Water Management (GWM), 

137 No of Community Soak Pits were constructed under SBM(G). 773 No of 

Community Soak Pits were constructed under MGNREGS. 47,615 No of Individual 

Household Soak Pits were constructed under MGNREGA.  

6 no of GOBARdhan projects are sanctioned in 6 Districts and work is under 

progress. 258 Plastic Waste Management (PWM) units are established and 449 no 

of villages are mapped.  

(d):  Suggestive techniques for effectively managing greywater at both household 

and community levels are given in the enclosed Statement. 

(e): The details of the funds utilized by the State during the last two years and the 

current year, year-wise are as under : 

Scheme / 
Programme 

Rs.in Cr 
2022-23 2023-24 2024-25 

SBM-G: 290.34 290.03 227.51 
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15th FC: 0 468.31 543.46 
MGNREGS 225.61 977.65 43.35 

 515.95 1735.99 814.32 

STATEMENT 

Suggestive techniques for effectively managing greywater at both household 
and community levels 

Household Level Techniques 

a. Soak Pit: A simple structure where greywater is allowed to percolate into the 

ground, promoting natural filtration. 

b. Leach Pit: Similar to soak pits but designed to handle larger volumes of 

greywater, allowing for effective drainage and treatment. 

c. Magic Pit: An innovative approach that combines various materials to 

enhance the treatment of greywater before it is released into the 

environment. 

d. Kitchen Garden: Utilizing treated greywater for irrigation, thus promoting 

water reuse and enhancing food production. 

Community Level Techniques 

a. Community Leach Pit: A shared facility for managing greywater from 

multiple households, designed to reduce individual household burden. 

b. Waste Stabilization Pond: A system that uses natural processes in ponds 

to treat wastewater through sedimentation and biological activity. 

c. Constructed Wetlands: Engineered systems that mimic natural wetlands to 

treat greywater using plants and microorganisms. 
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d. Phytorid Technology: A specific type of constructed wetland that utilizes 

plant roots to filter and treat wastewater effectively. 

e. Decentralized Wastewater Treatment System (DEWATS): A modular 

approach that treats wastewater close to its source, reducing transportation 

needs and associated costs. 

f. Soil Biotechnology (SBT): Techniques that use soil-based processes for 

treating sewage and effluent, leveraging natural biological activity. 

Conveyance Mechanisms 

a. Closed Drains: Systems designed to transport greywater safely without 

exposing it to the environment. 

b. Small-Bore Pipe System: A more efficient method of conveying greywater 

using smaller diameter pipes, minimizing excavation and material use. 

  

INCLUSION OF VALMIKI COMMUNITY IN ST LIST 

3223.  SHRIMATI D. K. ARUNA: 

 DR. BYREDDY SHABARI: 

 SHRI G. LAKSHMINARAYANA: 

Will the Minister of TRIBAL AFFAIRS be pleased to state: 

(a) whether the Government has received any proposals from the State 

Governments of Andhra Pradesh and Telangana to include the Valmiki or Boya 

community in the Scheduled Tribes (ST) list, who are presently categorized 

under Backward Classes (BC) and if so, the details thereof; 
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(b) the reasons for any delay in the evaluation and approval of the said proposals 

along with the action taken thereon; 

(c) whether the Government has set any criteria to assess the said proposals and 

constituted an expert committee to review those and if so, the details thereof; 

(d) whether it is a fact that the Valmiki or Boya community do not have any caste-

based profession, lack a continuous income source and is considered among 

the weaker sections and if so, the details thereof; 

(e) whether the said community has already been granted Scheduled Tribe status 

in Karnataka and in some parts of Andhra Pradesh, especially in Srikakulam 

district and if so, the details thereof; 

(f) whether, based on the recommendations of Chellappa Committee, Telangana 

Legislative Assembly has passed unanimous resolution twice to include the 

community in the ST list and sent the proposal to the Union Government and if 

so, the details thereof along with the action taken thereon; and 

(g) the expected timeline for a final decision on the inclusion of the said community 

in the ST list? 

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 
DURGA DAS UIKEY): 
(a) to (c) and (g): The Ministry has received proposal for inclusion of Valmiki/Boya 

in the Scheduled Tribes list from the State Government of Andhra Pradesh and the 

proposal for inclusion of Valmiki Boyas in the Scheduled Tribes list of Telangana 

from the State Government of Telangana. 
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The Government of India on 15.6.1999 (further amended on 25.6.2002 and 

14.9.2022) has laid down the modalities for deciding the claims for inclusion in, 

exclusion from and other modifications in Orders specifying Scheduled Castes and 

Scheduled Tribes lists. As per the modalities, only those proposals which have 

been recommended and justified by the concerned State Government/UT 

Administration and concurred with by Registrar General of India (RGI) and National 

Commission for Scheduled Tribes (NCST) are to be considered and legislation 

amended. All action on the proposals is taken as per these approved modalities.  

The proposals for inclusion in the list of Scheduled Tribes of a State or Union 

Territory follow certain processes as per the modalities. This is a continuous 

process. Proposals received from the State Government should be accompanied 

by an ethnographic report. The proposals are examined by the Office of the RGI 

and then by the NCST. In case the proposal is not recommended by the RGI, the 

State Governments are communicated the points raised by the RGI, so that 

additional information, if any, maybe furnished by the State Government. Many 

such proposals may, therefore, remain under examination at different levels. 

(d): Valmiki Boya are adept in hunting and collection of honey combs from crevices 

of overhanging rocks. Majority of them are now agriculturists. Having regard to their 

low social status, poverty and educational backwardness, the community is 

considered as a socially and educationally backward. 

(e): Valmiki community is notified as Scheduled Tribe in the Scheduled Tribe list of 

Andhra Pradesh at entry 30 as “Valmiki (Scheduled Areas of Vishakhapatnam, 
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Srikakulam, Vijayanagram, East Godavari and West Godavari districts)” and in the 

Scheduled Tribe list of Karnataka at entry 38 as “Naikda, Nayaka (including 

Parivara and Talawara), Cholivala Nayaka, Kapadia Nayaka, Mota Nayaka, Nana 

Nayaka, Naik, Nayak, Beda, Bedar, and Valmiki.” 

(f): The Telangana State Assembly has passed a resolution for inclusion of Valmiki 

Boya community in ST list of Telangana. Government of Telangana vide their letter 

No. 3646/TW.LTR/2018 TW (LTR) Dept., dated 16.11.2021 submitted a proposal 

to this Ministry.  

   

ÿधानमýंी जनजातीय उÆनत úाम अिभयान के अंतगªत आने वाले गांव  

3224. ®ी राजकुमार रोत: 

³या जनजातीय कायª मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ÿधानमंýी जनजातीय उÆनत úाम अिभयान (पीएमजेयूजीए) के अंतगªत अब तक जनजातीय बहòल 

±ेýŌ म¤ चयिनत गांवŌ कì सं́ या िकतनी है और उĉ से लाभािÆवत हòए तथा लाभािÆवत होने वाले 

गांवŌ कì राºयवार सं́ या िकतनी है; 

(ख) ³या उĉ अिभयान के अंतगªत जनजातीय समुदायŌ को ÖवाÖÃय, िश±ा, कौशल िवकास तथा 

अवसंरचना का िवकास ÿदान िकया जाता है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) उĉ अिभयान के अंतगªत बांसवाड़ा संसदीय िनवाªचन ±ेý के डंूगरपरु-बांसवाड़ा म¤ úाम पंचायत-वार 

िकतने कायª िकए गए ह§; और 

(घ) ³या सरकार का बजट म¤ विृĦ करके उĉ अिभयान के कवरेज का िवÖतार करने का िवचार है और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

जनजातीय कायª मýंालय म¤ राºय मýंी (®ी दुगाª दास उइके):  
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(क) से (ग): ÿधानमंýी जनजातीय उÆनत úाम अिभयान (बजट घोषणा 2024-25 के अनुसार नाम) का 

2 अ³टूबर, 2024 को माननीय ÿधानमंýी Ĭारा धरती आबा जनजातीय úाम उÂकषª अिभयान के łप 

म¤ शभुारभं िकया गया है। अिभयान म¤ 17 लाइन मýंालयŌ Ĭारा कायाªिÆवत 25 उपाय शािमल ह§ और 

इसका उĥेÔय 63,843 गांवŌ म¤ बुिनयादी ढांचे के अंतरŌ को भरना, ÖवाÖÃय, िश±ा, आंगनवाड़ी 

सिुवधाओ ंतक पहòंच म¤ सधुार करना और 5 वषŎ म¤ 30 राºयŌ/क¤ þ शािसत ÿदेशŌ के 549 िजलŌ और 

2,911 ÊलॉकŌ के 5 करोड़ से अिधक जनजातीय लोगŌ को लाभािÆवत करते हòए आजीिवका के अवसर 

ÿदान करना है, िजसम¤ बांसवाड़ा संसदीय ±ेý के 1538 गांव शािमल ह§। इस अिभयान के तहत गांवŌ 

का राºय/क¤ þ शािसत ÿदेश-वार कवरेज िववरण-I म¤ िदया गया है। अिभयान के तहत ÿÂयेक मýंालय 

को बजट और लàय आवंिटत िकए गए ह§ और उÆह¤ सŏपे गए उपाय को लागू करना उनकì िजÌमेदारी 

है। अिभयान का उĥेÔय अिभसरण और पहòंच (आउटरीच) के माÅयम स ेसतंृिĮ ÿाĮ करना है। राजÖथान 

सिहत िकसी िवशेष राºय/संघ राºय±ेý म¤ लाभािथªयŌ कì वाÖतिवक कवरजे संबंिधत उपायŌ के िविशĶ 

िदशािनद¥शŌ के पाýता मानदडंŌ को पूरा करने के अधीन है। अिभयान के तहत राजÖथान राºय सरकार 

के ÿÖतावŌ के आधार पर बांसवाड़ा और डूंगरपरु िजलŌ म¤ जनजातीय कायª मýंालय Ĭारा अनुमोिदत 

गितिविधयŌ का Êयौरा िववरण-II म¤ िदया गया है। इसके अलावा, जल शिĉ मýंालय से िमली जानकारी 

के अनसुार, बांसवाड़ा और डूंगरपरु िजलŌ के कुल 1698 गांवŌ म¤ से 149 गांवŌ को पेयजल आपूितª के 

िलए संतĮृ िकया जा चकुा है। िश±ा मýंालय ने बांसवाड़ा िजले म¤ 3 छाýावास और डूंगरपरु िजले म¤ 4 

छाýावास Öवीकृत िकए ह§। úामीण िवकास मýंालय ने बांसवाड़ा िजले म¤ 27789 आवास और डूंगरपरु 

िजले म¤ 19582 आवास Öवीकृत िकए ह§। मिहला एवं बाल िवकास मýंालय ने बांसवाड़ा िजले म¤ 7 

आंगनवाड़ी केÆþ और डूंगरपरु िजले म¤ 3 आंगनवाड़ी केÆþ Öवीकृत िकए ह§। 

(घ): यह अिभयान 2 अ³टूबर, 2024 को शłु िकया गया है और यह 2024-25 स े2028-29 तक 5 

वषŎ कì अविध के िलए है, िजसका बजटीय पåरÓयय 79,156 करोड़ Łपये (क¤ þीय िहÖसा: 56,333 

करोड़ Łपये और राºय िहÖसा: 22,823 करोड़ Łपये) है। 
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िववरण-I 

धरती आबा जनजातीय úाम उÂकषª अिभयान के तहत गांवŌ का राºय/क¤ þ शािसत ÿदेश-वार 
कवरेज 

ø. स.ं राºय का नाम गांवŌ कì कुल सं́ या 
1 आňं ÿदेश 878 
2 अŁणाचल ÿदेश 329 
3 असम 3161 
4 िबहार 771 
5 छ°ीसगढ़ 6691 
6 गोवा 25 
7 गजुरात 4265 
8 िहमाचल ÿदेश 270 
9 जÌमू और कÔमीर 393 

10 झारखंड 7139 
11 कनाªटक 1089 
12 केरल 89 
13 लĥाख 143 
14 ल±Ĭीप 2 
15 मÅय ÿदेश 11377 
16 महाराÕů 4975 
17 मिणपुर 516 
18 मेघालय 1437 
19 िमजोरम 383 
20 नागाल§ड 608 
21 ओिडशा 7667 
22 राजÖथान 6019 
23 िसि³कम 119 
24 तिमलनाडु 248 
25 तेलंगाना 924 
26 दादरा और नगर हवेली तथा दमन और दीव 76 
27 िýपरुा 392 
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28 उ°र ÿदेश 517 
29 उ°राखंड 128 
30 पिĲम बंगाल 3212 

कुल 63843 
 िववरण-II 

धरती आबा जनजातीय úाम उÂकषª अिभयान के तहत राजÖथान राºय सरकार के ÿÖतावŌ के 
आधार पर बांसवाड़ा और डूंगरपुर िजलŌ म¤ जनजातीय कायª मýंालय Ĭारा अनुमोिदत गितिविधयŌ 
का Êयौरा   

(i) छाýावासŌ का िनमाªण:  

(रािश लाख म¤) 

ø.स.ं जीणª-शीणª आ®म छाýावास का नाम िज़ला Öवीकृत िनिध 

1 राजकìय जनजाित बालक आ®म छाýावास नरवाली, 
पंचायत सिमित घाटोल 

बांसवाड़ा 275.00 

2 राजकìय जनजाित बालक आ®म छाýावास łप जी का 
खेड़ा, पंचायत सिमित घाटोल 

बांसवाड़ा 275.00 

3 राजकìय जनजाित बालक आ®म छाýावास रामगढ़, 
पंचायत सिमित बांसवाड़ा 

बांसवाड़ा 275.00 

4 राजकìय जनजाित बालक आ®म छाýावास तलवाड़ा, 
पंचायत सिमित तलवाड़ा 

बांसवाड़ा 275.00 

5 राजकìय जनजाित बालक आ®म छाýावास बागीदौरा, 
पंचायत सिमित बागीदौरा 

बांसवाड़ा 275.00 

 शौचालय ÊलॉकŌ का िनमाªण 

ø.स.ं आवासीय िवīालय का नाम िज़ला इकाई Öवीकृत िनिध 

1 बािलका आवासीय िवīालय हर¤गजी का खेड़ा, 
घाटोल (±मता 270)   

बांसवाड़ा 1 20.00 

2 बािलका आवासीय िवīालय सागवाड़ा (±मता 270)  डूंगरपरु 1 20.00 

3 बालक मॉडल पिÊलक Öकूल सुरपरु डंूगरपरु (±मता 
350) 

डूंगरपरु 1 20.00 
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 (iii) बांसवाड़ा और डूंगरपरु िजले म¤ िजला Öतरीय एफआरए ÿकोķŌ को भी मंजूरी दी गई है। 

 

NATURAL GAS EXPLORATION IN KERALA – KONKAN OFFSHORE BLOCK  

3225: DR. M. P. ABDUSSAMAD SAMADANI: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state: 

(a) Whether the preliminary examination conducted by Oil India Ltd. (OIL) in 2020 

in the Kerala – Konkan offshore block that lies in the shallow waters off the west 

coast of Kerala region had found any possibilities for natural gas exploration in 

the sea off the Kollam coast and if so, the details thereof; and,  

(b) whether Oil India Ltd. (OIL) has entered into any tie-up with any firm for deep 

gas exploration in the region, if so, the details thereof?  

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL 

GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI 

SURESH GOPI):  

(a): One (1) block, namely, KK-OSHP-2018/1 measuring 3519.69 Square 

Kilometers was awarded to M/s. Oil India Limited during Open Acreage Licensing 

Policy (OALP) Bid Round-III in the Kerala-Konkan Basin. The Revenue Sharing 

Contract (RSC) in this regard was signed on 16.07.2019 and Petroleum Exploration 

License (PEL) for the Block was granted on 30.08.2019 by the Government.  

Against the Committed Work Programme of 1017 Sq. KM in 3D Seismic API 

and 2 wells in the Block, OIL India Ltd., has conducted 1028 Sq. KM of 3D Seismic 

API and has identified one location for commencement of drilling activities. 
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(b):  No. 

INCREASING OF ETHANOL BLENDING BEYOND 20% 

3226. SHRI ANURAG SHARMA: 

 SHRI JASWANTSINH SUMANBHAI BHABHOR: 

 SHRI BHOJRAJ NAG: 

 SHRI JASHUBHAI BHILUBHAI RATHVA: 

 SHRI RAMESH AWASTHI: 

 SHRIMATI ROOPKUMARI CHOUDHARY: 

 SHRI P. C. MOHAN: 

 SHRI LUMBARAM CHOUDHARY: 

 CAPTAIN BRIJESH CHOWTA: 

 SHRI GAJENDRA SINGH PATEL: 

 SHRI ALOK SHARMA: 

 SHRI PRAVEEN PATEL: 

 SHRI JANARDAN MISHRA: 

 SHRI KHAGEN MURMU: 

 DR. HEMANT VISHNU SAVARA: 

 DR. K SUDHAKAR: 

 SHRI SHIVMANGAL SINGH TOMAR: 

 SHRI VINOD LAKHAMSHI CHAVDA: 

 SHRI MANOJ TIWARI:  

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state: 

(a) the specific timeline being considered for increasing ethanol blending beyond 

20 percent; 

(b) the measures taken/being taken to address potential vehicle compatibility 

issues with higher ethanol blends; 
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(c) the manner in which the increased ethanol blending target will impact India’s 

agricultural sector particularly sugarcane and maize production; 

(d) the manner in which farmers and ethanol producers would be incentivized to 

scale up production sustainably; 

(e) the manner in which the Government plans to balance maize and sugarcane 

allocation between ethanol production and food supply chains to ensure food 

security while advancing renewable energy initiatives; and 

(f) the manner in which the farmers of Karnataka have benefited from this 

program so far and the future procurement planned from farmers of 

Karnataka? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL 

GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI 

SURESH GOPI):  

(a): The National Policy on Biofuels – 2018, as amended in 2022, inter-alia 

advanced the target of 20% blending of ethanol in petrol to Ethanol Supply Year 

(ESY) 2025-26 from 2030. Public Sector Oil Marketing Companies (OMCs) 

achieved the target of 10% ethanol blending in petrol in June 2022 i.e. five months 

ahead of the target during ESY 2021-22. Blending of ethanol further increased to 

12.06% in ESY 2022-23, 14.60% in ESY 2023-24 and 17.98% in ESY 2024-25 

upto 28th February 2025. So far, no decision has been taken by the Government 

for increasing ethanol blending beyond 20%. 
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(b): According to the Roadmap for Ethanol Blending in India 2020-25, prepared by 

an inter-ministerial committee, using 20% ethanol-blended petrol (E20) results in 

marginal reduction in fuel efficiency for four-wheelers designed for E10 and 

calibrated for E20. The Society of Indian Automobile Manufacturers (SIAM) had 

informed the committee that with modifications in engine hardware and tuning, the 

efficiency loss due to blended fuel can be reduced. The committee report has also 

highlighted that no major issues were observed in vehicle performance, wear of 

engine components, or engine oil deterioration with E20 fuel.  

(c) to (e): The National Policy on Biofuels permits use of food grains during surplus 

phase as declared by the National Biofuel Coordination Committee. This Policy 

also promotes and encourages use of feedstock such as  corn, cassava, rotten 

potatoes, damaged food grains like broken rice, food grains unfit for human 

consumption, maize, sugarcane juice & molasses, agriculture residues (Rice straw, 

cotton stalk, corn cobs, saw dust, bagasse etc.). The extent of utilization of 

individual feedstock for ethanol production varies annually, influenced by factors 

such as availability, costs, economic feasibility, market demand, and policy 

incentives. Any diversion of sugarcane juice, its by-products, maize etc. for ethanol 

production is carefully calibrated in consultation with relevant stakeholders.    

Further, Government, since 2014, has taken several measures to encourage 

farmers and ethanol producers to scale up production under the EBP Programme 

which include expanding feedstock for ethanol production, implementing an 

administered price mechanism for the procurement of ethanol under the EBP 

Programme, lowering the GST rate to 5% on ethanol for the EBP Programme, 
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amending the Industries (Development and Regulation) Act to facilitate intrastate 

and interstate movement of ethanol, simplifying the ethanol procurement process 

by Public Sector Oil Marketing Companies (OMCs), and advancing the target for 

20% ethanol blending in petrol to the Ethanol Supply Year (ESY) 2025-26 from 

2030. Additionally, during 2018-22, the Government introduced various Ethanol 

Interest Subvention Schemes (EISS) for ethanol production from both molasses 

and grains to establish ethanol plants. Long Term Offtake Agreements (LTOAs) 

were also signed by OMCs with Dedicated Ethanol Plants (DEPs). 

(f): During ESY 2023-24 (November 2023 to October 2024), OMCs procured 679 

crore litres of ethanol, of which 53.8 crore litres were supplied by distilleries based 

in Karnataka. For the ongoing ESY 2024-25, Public Sector OMCs have allocated 

1000 crore litres of ethanol, of which 159.3 crore litres have been allocated to 

distilleries based in Karnataka. Furthermore, under the EBP Programme, since 

2014-15, ethanol blending in petrol by Public Sector OMCs has resulted in 

expeditious payments to farmers of more than Rs. 1,04,000 crore, including those 

in the state of Karnataka, up to January 2025. 

 

CREDIT SUPPORT TO MSMEs 

 3227.  SHRI P. P. CHAUDHARY: 

   SHRI JASWANTSINH SUMANBHAI BHABHOR: 

  SHRI BHOJRAJ NAG: 

  SHRI JASHUBHAI BHILUBHAI RATHVA: 

  SHRI P. C. MOHAN: 
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  SHRIMATI SMITA UDAY WAGH: 

  SHRI DAMODAR AGRAWAL: 

  SHRI BHARTRUHARI MAHTAB: 

  SHRI SHRIRANG APPA CHANDU BARNE: 

  DR. RAJESH MISHRA: 

  SHRI VIJAY KUMAR DUBEY: 

  SHRI DHARAMBIR SINGH: 

  SHRIMATI APARAJITA SARANGI: 

  SHRI KANWAR SINGH TANWAR: 

  SHRI PRAVEEN PATEL: 

  SHRI MANOJ TIWARI:   

  Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  whether the Government has increased the ceiling of investment and turnover 

for categorisation of MSMEs in the country, if so, the details thereof; 

(b)  the specific mechanisms put in place to ensure that MSMEs can effectively 

scale up to meet the revised investment and turnover limits; 

(c)  the steps taken to ensure that banks and financial institutions actually extend 

the enhanced credit guarantee cover guarantee cover to eligible MSMEs and 

startups; 

(d)  the safeguards in place to prevent misuse of credit schemes or fraudulent loan 

applications; 

(e)  whether there is any special provision for rural and women-led micro 

enterprises to access these credit cards easily, if so, the details thereof; 
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(f)  the number of people benefited under the scheme, State/UT-wise, particularly 

in Sidhi Parliamentary Constituency; and 

(g)  whether the Government has any targeted initiatives or financial support 

schemes specifically for MSMEs to promote entrepreneurship and industrial 

growth in the country, if so, the details thereof, State/UT-wise, particularly in the 

Bhiwani- Mahendragarh Lok  Sabha Constituency? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 

ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 

AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) and (b): The revision in the definition of Micro, Small and Medium Enterprises 

(MSMEs) has been announced in Budget 2025. The investment and turnover limits 

have been revised to 2.5 and 2 times, respectively, for classification of MSMEs. 

The details are as given below: 

Classification 

Current 
Investment in 

Plant and 
Machinery  
(In Rs. Cr.) 

Revised 
Investment in 

Plant and 
Machinery  
(In Rs. Cr.) 

Current 
Turnover  

(In Rs. Cr.) 

Revised 
Turnover  

(In Rs. Cr.) 

Micro 1 2.5 5 10 
Small 10 25 50 100 

Medium 50 125 250 500 
By increasing the investment and turnover limits for classification, MSMEs 

can achieve greater efficiencies of scale, technological upgradation and better 

access to capital, while retaining the status and benefits of existing MSME 

schemes.  
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(c) and (d):  The Empowered Committee on MSMEs chaired by Reserve Bank of 

India monitors the loans sanctioned/ disbursed by Member Lending Institutions 

under the Credit Guarantee Scheme. This is also monitored by the State Level 

Bankers Committee. 

Ministry of MSME vide letter no. No. 1(12)/CLCSS/Misc/Fake Loans /2020-

21 dated 18.09.2020 issued advisory to all MSMEs clarifying that all credit schemes 

of the Ministry are implemented through Banks/Financial Institutions only. 

(e):  A new scheme to provide term loans up to Rs.2 crore to Women, Scheduled 

Castes and Scheduled Tribes first-time entrepreneurs has been announced in the 

Union Budget 2025 for promotion and development of MSME. The Union Budget 

2025 has also announced the introduction of customised Credit Card for Micro 

Enterprises registered on Udyam Portal.  

(f) and (g):    The Central Government supplements the efforts of the State/UT 

Governments in supporting MSMEs through its various schemes, programmes and 

policy initiatives, to promote entrepreneurship and industrial growth, including the 

ones for financial support. These initiatives inter-alia include schemes such as 

Prime Minister's Employment Generation Programme for setting up of new micro 

enterprises in the non-farm sector by providing Margin Money subsidy on the Bank 

loan, Special Credit Linked Capital Subsidy Scheme with a provision of 25% 

subsidy to SC/ST MSEs on institutional finance for procurement of Plant & 

Machinery/Equipment, Credit Guarantee Scheme for collateral free loans for Micro 

and Small Enterprises (MSEs), collateral free loans upto Rs 20 Lakh for Informal 

Micro Enterprises, PM Vishwakarma Yojana, Pradhan Mantri Mudra Yojana, etc. 
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The details of Guarantees approved for MSEs under Credit Guarantee 

Scheme for the country are given in the enclosed Statement-I and the data for the 

Sidhi Parliamentary Constituency and Bhiwani-Mahendragarh Lok Sabha 

Constituency is are given in the enclosed Statement-II. 

STATEMENT-I                                                                                                                 

Amount Rs. Crore 

 GUARANTEE APPROVED in Credit Guarantee Scheme for Micro and Small 

Enterprises 

  

  

Cumulative since Inception Till  

Feb 28, 2025 

Sl. No States / UTs No. Amt. 

1 ANDAMAN & NICOBAR ISLANDS 5,466 555 

2 ANDHRA PRADESH 826,239 25,930 

3 ARUNACHAL PRADESH 12,482 1,196 

4 ASSAM 273,729 18,258 

5 BIHAR 535,024 35,215 

6 CHANDIGARH 36,042 4,266 

7 CHHATTISGARH 160,105 12,965 

8 
DADRA & NAGAR HAVELI and DAMAN 

& DIU 
5,322 1,198 

9 DELHI 207,382 36,372 

10 GOA 40,233 3,452 

11 GUJARAT 512,370 73,806 

12 HARYANA 248,325 32,284 

13 HIMACHAL PRADESH 137,576 10,213 

14 JAMMU & KASHMIR 308,457 11,194 

15 JHARKHAND 276,670 24,358 

16 KARNATAKA 801,185 68,641 

17 KERALA 498,411 24,207 
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18 LADAKH 2,115 257 

19 LAKSHADWEEP 583 19 

20 MADHYA PRADESH 530,746 41,270 

21 MAHARASHTRA 876,793 107,417 

22 MANIPUR 17,291 921 

23 MEGHALAYA 18,067 1,367 

24 MIZORAM 10,118 611 

25 NAGALAND 17,617 1,115 

26 ODISHA 401,422 28,875 

27 PUDUCHERRY 17,453 1,050 

28 PUNJAB 351,409 31,053 

29 RAJASTHAN 468,013 37,928 

30 SIKKIM 7,221 497 

31 TAMIL NADU 866,672 67,499 

32 TELANGANA 276,669 27,228 

33 TRIPURA 34,086 1,714 

34 UTTAR PRADESH 1,315,021 90,685 

35 UTTARAKHAND 139,880 9,728 

36 WEST BENGAL 598,879 51,349 

TOTAL 10,835,073 884,691 

Source: Credit Guarantee Fund Trust for Micro and Small Enterprises  

STATEMENT-II 

Amount Rs. Crore 

Guarantee Approved– SIDHI Parliamentary Constituency in Credit Guarantee 
Scheme for Micro and Small Enterprises 

 Cumulative since Inception as on  Feb 28, 
2025 

Sr. 
No.  

DISTRICT No. Amount 

1 SHAHDOL 5,174 290 
2 SIDHI 5,937 312 
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3 SINGRAULI 3,963 329 
Total 15,074 931 

Source: Credit Guarantee Fund Trust for Micro and Small Enterprises                                                                                                                 

Amount Rs. Crore 

Guarantee Approved - Bhiwani- Mahendragarh Lok Sabha Constituency in  Credit 
Guarantee Scheme for Micro and Small Enterprises 

Cumulative since Inception as on  Feb 28, 2025 
Sr. 
No. 

DISTRICT No. Amt. 

1 BHIWANI 8529 894 
2 MAHENDRAGARH 6788 411 

Total 15,317 1,305 
Source: Credit Guarantee Fund Trust for Micro and Small Enterprises    

 

UNDERUTILIZATION OF FUNDS ALLOCATED UNDER PMKSY 

3228.   SHRI KIRTI AZAD:  

Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:  

(a) the reasons for the underutilization of funds allocated under the PMKSY 

Scheme during the current and previous financial years;  

(b) whether the Government has assessed the impact of the reduction in the 

Budget Estimate for 2024-25 on the effective implementation of the scheme, 

if so, the details thereof;  

(c) the steps taken/being taken by the Government to ensure better utilization 

of funds, particularly under the Scheduled Caste Sub Plan (SCSP), Standard 

Temperature and Pressure (STP) and North Eastern Railway (NER) heads;  



20.03.2025  108 
 

 
 

(d) whether the terms and conditions under these heads are being revisited to 

address the lack of response from the intended beneficiaries, if so, the details 

thereof;  

(e) whether the Government has held consultations with stakeholders to identify 

the needs and requirements of the sector to reinvigorate the scheme, if so, 

the details thereof; and  

(f) the timeline for implementing the corrective measures to ensure the effective 

utilization of the allocated funds? 

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH): 

(a): The reasons for underutilization of allocated funds under the PMKSY scheme 

are as under: 

1. Gestation period for submission of documents in respect of sub-schemes of 

PMKSY varies from 18 to 30 months.  Funds are released in reimbursement 

mode on submission of documents by the implementing agencies on 

fulfilment of all the criteria laid down in the guidelines of the concerned sub-

scheme. There are generally delays in submission of required documents by 

applicants for release of subsidy.  

2. Delays in implementation of the projects on account of delay in securing 

statutory clearances from the respective State Agencies (like Revenue 

Authority, Town Planning, Electricity Authority, Water Authority, Pollution 
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Control Board, Licensing Authority, etc.), which often leads to delay in 

release of grants and thus the underutilization.  

3. Mandatory budgetary allocation under the Head SCSP/TSP/NER against 

lower budget demand by the sub-schemes of PMKSY as there are less 

number of projects for which funds have to be released under these heads.  

Therefore, 100% utilization of allocated funds at RE stage could not be 

achieved. 

(b): Budget allocated under BE & RE 2024-25 is after realistic assessment of the 

projects expected to be completed during the Financial year. However, as against 

the RE of Rs. 629.8 crore for 2024-25, as on date (06.03.2025), Rs. 421.96 crore 

(67.19 % of RE) has already been utilized and Rs. 170 crore is also in pipeline and 

may be utilized by the end of March, 2025 

(c): In order to get additional proposals under the SCSP/STP/NER heads, a special 

EOI for SCSP/ST/NER category was floated by the Ministry on 27.07.2023. Ministry 

had received 179 proposals in the said EOI out of which 48 proposals were 

approved. 

(d) to (f): The Ministry has been making incessant efforts to reach out to SC/ST and 

NER category beneficiaries and to utilize the funds by efforts as mentioned below: 

(i)  For SC/ST/NER category applicants special EOI dated 27.07.2023 as 

mentioned above was floated. Further, special concessions like subsidy @50% of 

eligible project cost, concession in net-worth, equity consisting of only 10% in 

comparison to 20% for General category applicants, Term Loan @10% in 
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comparison to 20% for General category applicants etc have been made to attract 

more applicants under these categories. 

(ii) Ministry and the Project Management Agencies (PMAs) engaged under 

component schemes of PMKSY are interacting regularly with the Project 

Implementing Agencies (PIAs) of approved projects and are assisting them in 

timely implementation of the projects. 

(iii) Regular review meetings, virtual verification and physical site inspection of 

projects are conducted by the Ministry and PMAs for smooth and timely completion 

of the projects. 

(iv) Ministry on the request of PIAs, also takes up the matter with the concerned 

State/UTs Government and their agencies for smooth and timely implementation. 

(v) Under the PMKSY scheme project proposals are invited from time to time 

across the country including remote or underdeveloped areas by floating 

Expression of Interests (EoIs) on the Ministry’s website. Wider publicity is given to 

the component schemes under PMKSY by circulation through Press Information 

Bureau (PIB) and publishing in leading national and regional newspapers. 

Individuals including small farmers as well as entity/ organization such as 

FPOs/FPCs/NGOs/PSUs/Firms/Companies, etc. are eligible to avail benefits under 

the scheme. 

Under the scheme of Promotional Activities of MoFPI, Ministry has provided 

financial assistance to various eligible organizations for organizing 60 events such 

as seminar, workshop, conference, exhibitions etc. across the country during the 
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year 2024 to create awareness among stakeholders including small farmers and 

Farmers Producers Organization (FPO) on various schemes of the Ministry. 

 

úामीण जलापूितª योजनाओ ंके सचंालन एवं ÿबंधन संबंधी ÿिश±ण कायªøम 

3229. ®ी िदलीप शइकìयाः  

®ी जसवंतिसहं सुमनभाई भाभोरः  

®ी िदनेशभाई मकवाणाः  

®ी िबīुत बरन महतोः  

®ी योगेÆþ चांदोिलयाः  

®ीमती भारती पारधीः  

®ी खगेन ममुुªः  

®ीमती कमलेश जांगड़ेः  

®ी अŁण गोिवलः  

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या सरकार ने अंडमान एवं िनकोबार Ĭीप समूह म¤ úामीण जलापूितª योजना के संचालन एवं ÿबंधन 

के संबंध म¤ इंजीिनयरŌ के िलए पांच िदवसीय ÿिश±ण कायªøम आयोिजत िकया है;  

(ख) यिद हां, तो इसके मु́ य उĥेÔय ³या ह§;  

(ग) ³या उĉ ÿिश±ण मॉड्यूल को सभी राºयŌ/संघ शािसत ÿदेशŌ म¤ िवÖताåरत िकए जाने कì संभावना 

है और यिद हां, तो इसका Ê यौरा ³या है तथा दशेभर म¤, िवशेषकर मÅय ÿदेश म¤ इसके कायाªÆवयन 

के िलए ³या समय-सीमा िनधाªåरत कì गई है;  

(घ) ³या सरकार छ°ीसगढ़ म¤ भूजल िनÕकषªण के िलए कोई िनयम तैयार करने पर िवचार कर रही ह ै

और यिद हां, तो इसका Êयौरा ³या है;  
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(ङ) ³या सरकार का úामीण जलापूितª म¤ बढ़ती चुनौितयŌ को Åयान म¤ रखते हòए जलापूितª ÿबंधन म¤ 

शािमल सभी इंजीिनयरŌ के िलए अिनवायª ÿिश±ण एवं ÿमाणन कायªøम शुł करने का ÿÖताव है 

और यिद हां, तो इसका Êयौरा ³या है; और  

(च) ³या सरकार जल उपयोग को अनुकूिलत करने के िलए राÕůÓयापी मांग-प± जल ÿबंधन łपरेखा 

पर िवचार कर रही है तथा यिद हां, तो इसका Êयौरा ³या है तथा इस संबंध म¤ कौन से कदम उठाए 

गए ह§/उठाए जाने कì संभावना है? 

जल शिĉ मýंालय म¤ राºय मýंी; तथा रेल मýंालय म¤ राºय मýंी (®ी वी. सोमÆना): 

(क) और (ख): डॉ. Ôयामा ÿसाद मखुजê राÕůीय जल और Öव¸छता सÖंथान (एसपीएम-िनवास) (जल 

शिĉ मýंालय के तहत Öवाय° संÖथान) ने पोटª Êलेयर (अडंमान और िनकोबार Ĭीप समूह) म¤ 24 

फरवरी 2025 से 28 फरवरी 2025 तक "úामीण जल आपूितª योजनाओ ंके संचालन और ÿबंधन" पर 

पांच िदवसीय ÿिश±ण कायªøम का आयोजन िकया। पाठ्यøम ने िसÖटम अ±मताओ,ं गैर-राजÖव जल 

(एनआरडÊÐयू), ऊजाª खपत और अपयाªĮ सामदुाियक जड़ुाव जैसे महÂवपूणª मĥुŌ का समाधान करने 

के िलए आवÔयक कौशल और ²ान के साथ इंजीिनयरŌ को लैस करने पर Åयान क¤ िþत िकया। 

(ग): वतªमान म¤, ऐसा कोई ÿÖताव इस िवभाग के िवचाराधीन नहé है। हालांिक, राºयŌ/संघ राº य±ेýŌ म¤ 

इंजीिनयरŌ सिहत िहतधारकŌ कì ±मता िनमाªण, जल जीवन िमशन के ŀिĶकोण को लागू करने म¤ 

महÂवपूणª भूिमका िनभाता है। यह नेतÂृव िवकास और िहतधारकŌ को नवीनतम तकनीकŌ और नवाचारŌ 

के बारे म¤ ²ान सिहत आवÔयक तकनीकì और पारÖपåरक कौशल से लैस करने म¤ मदद करता है। यह 

िवभाग राºयŌ/संघ राºय ±ýेŌ को िव°ीय सहायता ÿदान करता है िजसम¤ से राºय/संघ राºय ±ेý ±मता 

िनमाªण और आईईसी गितिविधयŌ सिहत सहायक कायªकलापŌ के िलए संसाधनŌ के 5% तक का उपयोग 

कर सकते ह§। राºय/संघ राºय ±ेý अपनी आवÔयकताओ ं के अनसुार ÿिश±ण पाठ्यøमŌ को 

अनकूुिलत और ÓयविÖथत कर सकते ह§। जल जीवन िमशन के तहत िकए गए िवकास को आगे बढ़ाने 

के िलए, फìÐड Öतर के इंजीिनयरŌ के बिुनयादी ÿिश±ण को और बेहतर बनाना आवÔयक है।  
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(घ): वतªमान म¤, केÆþीय भूजल ÿािधकरण (सीजीडÊÐयूए) जल शिĉ मýंालय Ĭारा िदनांक 

24.09.2020 कì अिधसूचना (एसओ 3289) और िदनांक 29.03.2023 के सशंोधनŌ (एसओ 1509) 

के माÅयम से जारी िदशािनद¥शŌ के अनुसार छ°ीसगढ़ राºय सिहत 19 राºयŌ/संघ राº य ±ेýŌ म¤ 

औīोिगक, बिुनयादी ढांचे और खनन पåरयोजनाओ ंĬारा भूजल का िविनयमन कर रहा है। 

(ङ): वतªमान म¤, úामीण जल आपूितª म¤ बढ़ती चुनौितयŌ को देखते हòए जल आपूितª ÿबंधन म¤ लगे सभी 

इंजीिनयरŌ के िलए अिनवायª ÿिश±ण एवं ÿमाणन कायªøम शłु करने का कोई ÿÖताव इस िवभाग के 

िवचाराधीन नहé है। 

(च): जल शिĉ मýंालय ने भूजल िविनयमन के िलए िदशािनद¥श जारी िकए ह§। इन िदशा-िनद¥शŌ म¤ 

भूजल/जल के मांग प± ÿबंधन और इसके इĶतम उपयोग के िलए िनÌनिलिखत ÿावधान ह§। 

 100 केएलडी (1 लाख लीटर ÿितिदन से अिधक) से अिधक भूजल िनकालने वाली औīोिगक 

पåरयोजनाओ ं को अिनवायª łप से िĬवािषªक जल लेखा परी±ा करनी होगी और उÆनत 

ÿौīोिगिकयŌ, पनुचªøण/पुन: उपयोग के माÅयम से पानी के उपयोग को कम करने का ÿयास 

करना होगा। 

 पåरयोजना ÿÖतावकŌ को केÆþीय भूजल ÿािधकरण से अनापि° ÿमाण-पý ÿाĮ करने के िलए 

भूजल िनकासी/पुनŁĦार ÿभारŌ का भगुतान करना होता है। भूजल िनÕकषªण के िलए ÿभार 

लगाने से पåरयोजना ÿÖतावकŌ को कचर ेके पुनचªøण/पुन उपयोग/अपÓयय से जल के उपयोग 

को इĶतम बनाने के िलए ÿोÂसाहन िमलता है। 

 20 केएलडी या उससे अिधक भूजल िनकालने वाली अवसंरचना पåरयोजनाओ ंको एसटीपी 

Öथािपत करने और úीनबÐेट िवकास/कारŌ कì धलुाई आिद के िलए उपचाåरत जल का उपयोग 

करने कì आवÔयकता होती है। 



20.03.2025  114 
 

 
 

 सीजीडÊÐयूए Ĭारा जारी अनापि° ÿमाण-पý कì शतŎ म¤ यह शतª शािमल है िक जहां संभव हो, 

úीनबेÐट (बागवानी) के िलए जल कì आवÔयकता को पनुचªिøत/शोिधत अपिशĶ जल से पूरा 

िकया जाएगा। 

 हालांिक कृिष गितिविधयŌ के िलए भूजल िनÕकषªण को भूजल िविनयमन से छूट दी गई है, 

िदशािनद¥श राºयŌ/संघ राº य ±ेýŌ को सलाह देते ह§ िक वे िकसानŌ के िलए अपनी 

मÉुत/åरयायती िबजली नीित कì समी±ा कर¤, उपयĉु जल मÐूय िनधाªरण नीित लाए ंऔर भूजल 

पर अितिनभªरता को कम करने के िलए फसल चøण/िविवधीकरण/अÆय पहलŌ कì िदशा म¤ 

आगे काम कर¤। 

STATUS OF HOUSING FOR ALL UNDER PMAY-U 

3230.    DR. ANAND KUMAR GOND:     

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) the status of Housing for All under Pradhan Mantri Awas Yojana - Urban 

(PMAY-U); 

(b) the number of beneficiaries registered along with the number of houses 

sanctioned and completed under PMAY-U in Uttar Pradesh, particularly in 

Bahraich Parliamentary Constituency; 

(c) the number of approved houses under PMAY-U where the construction work is 

yet to be completed in Bahraich Parliamentary Constituency since 2020, block-

wise; 

(d) whether the houses are yet to be approved in the said Constituency and if so, 

the reasons therefor; and 
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(e) the details and the time by which the target of Housing for All is likely to be 

achieved? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) to (e): Ministry of Housing and Urban Affairs (MoHUA) is implementing 

Pradhan Mantri Awas Yojana - Urban (PMAY-U) since 25.06.2015 to provide pucca 

house with basic amenities to all eligible urban beneficiaries across the country. 

The scheme is implemented through four verticals i.e., Beneficiary Led 

Construction (BLC), Affordable Housing in Partnership (AHP), In-Situ Slum 

Redevelopment (ISSR) and Credit Linked Subsidy Scheme (CLSS). As on 

03.03.2025, a total of 118.64 lakh houses have been sanctioned under the scheme 

since inception, out of which 112.46 lakh have been grounded, of which 90.60 lakh 

are completed. The remaining houses are at different stages of construction. 

PMAY-U adopts a demand driven approach and there is no fixed target. 

States/Union Territories (UTs) assess the requirement through their Urban Local 

Bodies (ULBs)/Implementing Agencies in their respective jurisdictions, select the 

beneficiaries based on eligibility criteria and implement housing projects. Based on 

the demand survey and selection of beneficiaries, the project proposals are 

prepared and approved by the State Level Sanctioning and Monitoring Committee 

(SLSMC) headed by the Chief Secretary of States/UTs for further consideration of 

release of Central Assistance by Central Sanctioning and Monitoring Committee 

(CSMC). 



20.03.2025  116 
 

 
 

Based on project proposals submitted by the State Governments of Uttar 

Pradesh under PMAY-U, as on 03.03.2025, a total of 17,76,823 houses have been 

sanctioned by the Ministry, out of which 16,82,567 houses have been completed. 

Further, 10,750 houses have been sanctioned in Bahraich Parliamentary 

Constituency of Uttar Pradesh, out of which 10,653 houses have been grounded 

and 9,933 are completed. The remaining houses are at different stages of 

construction. City-wise Construction Progress in Bahraich Parliament Constituency 

of Uttar Pradesh under PMAY-U are given in the enclosed Statement. 

The scheme period, which was earlier up to 31.03.2022, has further been 

extended up to 31.12.2025 to complete sanctioned houses without changing the 

funding pattern and implementation methodology. The Ministry conducts regular 

review meetings with States/UTs to complete the remaining houses within the 

stipulated timeframe. 

Further, based on the learning from the experiences of 9 years 

implementation of PMAY-U, MoHUA has revamped the scheme and launched 

PMAY-U 2.0 ‘Housing for All’ Mission with effect from 01.09.2024 for 

implementation in urban areas across the country to construct, purchase and rent 

a house by 1 crore additional eligible beneficiaries at affordable cost through four 

verticals i.e., Beneficiary Led Construction (BLC), Affordable Housing in 

Partnership (AHP),  Affordable  Rental  Housing (ARH)  and  Interest Subsidy 

Scheme (ISS). Moreover, in-principle approval of 6.77 lakh houses have been 

provided to 30 States/UTs which have signed Memorandum of Agreement (MoA) 

to implement PMAY-U 2.0 for eligible beneficiaries.   
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STATEMENT 

City-wise Construction Progress in Bahraich Parliament Constituency of Uttar 
Pradesh under PMAY-U 

Particulars Bahraich Mihinpurwa Nanpara Risiya Bazar  Rupaideeha Total  

Progress up 
to March 
2020 

Sanctioned 4,449 - 1,784 1,338 - 7,571 

Grounded 3,305 - 1,628 1,191 - 6,124 

Completed 1,565 - 910 561 - 3,036 

Houses remaining to complete 2,884 - 874 777 - 4,535 

After March 
2020 

Sanctioned 752 847 535 172 873 3,179 

Total Houses for 
Completion post March 
2020 

3,636 847 1,409 949 873 7,714 

Progress 
after March 
2020 

Grounded 3,591 812 1,409 949 856 7,617 

Completed 3,221 779 1,286 914 697 6,897 

        

Overall since 
Inception 

Sanctioned 5,201 847 2,319 1,510 873 10,750 

Grounded 5,156 812 2,319 1,510 856 10,653 

Completed 4,786 779 2,196 1,475 697 9,933 

 

 

Öमाटª िसटी िमशन का कायाªÆवयन 

3231.   ®ीमती कलाबेन मोहनभाई देलकरः  

®ी ²ानेĵर पाटीलः  

®ी सिंदपनराव आसाराम भुमरःे  

³या आवासन और शहरी कायª मýंी यह बताने कì कृपा कर¤गे िकः  
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(क) Öमाटª िसटी िमशन (एससीएम) के कायाªÆवयन म¤ िकतनी ÿगित हòई है तथा िकतने नगरŌ ने अपनी 

पåरयोजनाए ंसफलतापूवªक पूरी कì ह§;  

(ख) सरकार िवशेषकर क¤ þ शािसत ÿदेश दादरा एवं नगर हवेली, मÅय ÿदेश के खंडवा संसदीय िनवाªचन 

±ेý और महाराÕů के संभाजीनगर िजले म¤ तेजी से िवकिसत होते नगरŌ म¤ नगरीय अवसरंचना से 

संबंिधत चनुौितयŌ का समाधान िकस ÿकार कर रही है; और  

(ग) सरकार Ĭारा इस संबधं म¤ उठाए गए सुधाराÂमक कदमŌ का Êयौरा ³या है? 

आवासन और शहरी कायª मýंालय म¤ राºय मýंी आवासन और शहरी कायª मýंालय म¤ राºय मýंी 

(®ी तोखन साहó):: 

(क):  Öमाटª िसटीज िमशन (एससीएम) के तहत, 100 शहरŌ ने 1,64,545 करोड़ Ł. कì कुल 8,063 

पåरयोजनाए ंशुł कì ह§। 04.03.2025 तक, 100 Öमाटª िसटीज Ĭारा उपलÊध कराए गए आंकड़Ō के 

अनसुार, 1,50,306 करोड़ łपए कì 7,504 पåरयोजनाए ं(अथाªत् कुल पåरयोजनाओ ंका 93%) पूरी 

कì जा चकुì ह§। 

(ख) और (ग): 'भूिम' और ‘कॉलोनीकरण’ राºय के िवषय ह§। इसके अलावा, भारतीय संिवधान कì 12वé 

अनसुूची (अनु̧ छेद 243ब) के अनुसार, शहरी िनयोजन िजसम¤ नगर िनयोजन भी शािमल है, शहरी 

Öथानीय िनकायŌ (यूएलबी)/शहरी िवकास ÿािधकरणŌ कì िजÌमेदारी है। भारत सरकार योजनाबĦ 

हÖत±ेपŌ/परामािशªकाओ ंके माÅयम से राºयŌ के इन ÿयासŌ म¤ सहायता करती है। 

देश म¤ योजनाबĦ और Óयापक शहरी िवकास सिुनिĲत करने के िलए आवासन और शहरी कायª 

मýंालय का एक बहòआयामी ŀिĶकोण है। सभी 4,915 सांिविधक कÖबŌ और शहरŌ म¤ Öव¸छता, सभी 

के िलए आवास और Öव¸छ पेयजल कì समÖयाओ ंको राÕůीय शहरी िमशनŌ जैसे िक Öव¸छता और 

सफाई के िलए "Öव¸छ भारत िमशन (एसबीएम)", सभी के िलए आवास के िलए "ÿधानमýंी आवास 

योजना (पीएमएवाई)", "ÿधानमंýी Öविनिध योजना" और "अटल नवीकरण और शहरी पåरवतªन िमशन 

(अमृत)" के Ĭारा हल िकया जा रहा है। इसके बाद, बेहतर और तीĄ शहरी ÿबंधन म¤ ÿौīोिगकì का 

उपयोग करने के िलए एससीएम के तहत 100 शहरŌ का चयन िकया गया है। इसके अलावा, शहरी 
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मोिबिलटी कì चुनौितयŌ का समाधान करने के िलए, िविभÆन शहरŌ म¤ मůेो रले ůांिजट िसÖटम 

(एमआरटीएस) भी चालू है।  

 मÅय ÿदेश के खंडवा संसदीय ±ेý म¤ एससीएम के अंतगªत कोई Öमाटª िसटी नहé है। 

 

DAILY CONSUMPTION OF PETROLEUM PRODUCTS 

3232. SHRI KAMAKHYA PRASAD TASA: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state: 

(a) the daily consumption of petroleum oils in India; 

(b) the types of petroleum oils produced and used in the cars across the country; 

(c) whether there are any parameters used to fix the rates of the petroleum products 

in the country, if so, the details thereof; and 

(d) the monitoring system in place for fixing the rates and ensuring qualities of these 

products? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL 

GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI 

SURESH GOPI):  

(a): As per Petroleum Planning & Analysis Cell (PPAC), details of consumption of 

Petroleum Products like MS (Petrol), HSD (Diesel), LPG, Aviation Turbine Fuel 

(ATF) etc., for FY 2024-25 (till February) is as follows: 

FY Annual Consumption 
(MMT) 

Daily Consumption 
(MMT) 

2024-25 (Till Feb-
25) 

218.3 0.654 
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(b): MS, HSD and Auto LPG are major petroleum products which are produced 

and used in the cars across the country.                                

(c) to (d): Prices of Petrol and Diesel are market determined and Public Sector Oil 

Marketing Companies (OMCs) take decisions on their pricing based on various 

factors, which include crude oil prices, international product prices, exchange rates, 

tax structures, inland freight, insurance etc. Further, price of LPG in the country is 

linked to its price in the international market.  

   Government have also issued the Motor Spirit and High Speed Diesel 

(Regulation of Supply, Distribution and Prevention of Malpractices) Order, 2005 

under Essential Commodities Act, 1955 which provides for punitive action against 

malpractices such as adulteration of petroleum products. Further, in June, 2022, 

Government have extended the scope of Universal Service Obligations (USOs) to 

all retail outlets including remote area retail outlets for providing quality and 

uninterrupted fuel supply to the consumers. 

   Public Sector Oil Marketing Companies (OMCs) have formulated and 

implemented Marketing Discipline Guidelines (MDG) for checking irregularities or 

malpractices at Retail Outlet (RO) Dealerships. Action is taken in case of 

established irregularities against erring dealers as per MDG guidelines and the 

Dealership agreement.  

Regular/Surprise inspections are carried out by OMCs’ officials periodically 

at the Retail Outlets to check irregularities/malpractices and action is taken as per 

the Marketing Discipline Guidelines and the Dealership Agreement. The important 

initiatives taken in this regard, inter alia, include:  
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(i) Availability of filter paper, calibrated density equipment 

(hydrometer/thermometer) & 5 liter calibrated measure for quality checks and 

delivery of correct quantity of MS/HSD. 

(ii) Regular/ Surprise inspections at Retail Outlets by OMCs’ Field Officers/ Senior 

Officers/ Quality Reassurance Cell (QRC) teams throughout the country. In case 

of irregularities, action is taken as per the MDG and Dealership Agreement.  

(iii) Surprise inspections by OMC Mobile labs, wherein samples of petrol and diesel 

from Retail Outlets are drawn and tested. 

(iv) Dispensing units are periodically calibrated and sealed by the Weights and 

Measure Department to ensure correct quantity and to avoid the tampering of the 

dispensing units. 

(v) Random sampling from Retail Outlets for testing at authorized laboratories. 

(vi) Installation of GPS to monitor movement of Tank Trucks carrying MS/ HSD. 

(vii) Sealing of Tank Trucks before leaving Company premises to protect against 

pilferage / adulteration enroute. Tamper proof locking system has been introduced 

in tank trucks delivering petrol / diesel at Retail Outlets. A 3-tier sampling system 

is followed to help ascertain the point where adulteration could have taken place. 

(viii) Automation of all active Retail Outlets to capture the data for better monitoring 

of RO operations. OMCs have completed automation at 80471 Retail Outlets out 

of total 84882 Retail Outlets as on 31.12.2024. 

         

AUTHORIZED HALAL CERTIFICATION AGENCIES 

3233. DR. GANAPATHY RAJKUMAR P: 
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          Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state: 

(a) the details of the revenue generated under Halal Certification by the authorized 

Halal Certification Agencies in the country; 

(b) the details of the authorized Halal Certification Agencies and the norms for 

Halal Certification, State-wise; 

(c) whether many of vegetarian products are also under Halal Certification and if 

so, the details thereof along with the products which are certified under Halal 

Certification in the country; and 

(d) whether there is any proposal to review Halal Certification in the country and if 

so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH):  

(a) to (b):   The Quality Council of India (QCI) under the Department for Promotion 

of Industry and Internal Trade (DPIIT), Ministry of Commerce and Industry has laid 

down the India Conformity Assessment Scheme for Halal Products (i-CAS).  As per 

information shared by DPIIT, the National Accreditation Board for Certification 

Bodies (NABCB) is the National Accreditation Body to provide accreditation to 

conformity assessment bodies under India Conformity Assessment Scheme (i-

CAS) for Halal Products.  NABCB’s role is only to assess the technical competence 

of the halal certification agency/body seeking accreditation from NABCB.  

Assessing compliance to requirements of specific standard(s) & scheme(s) and the 
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revenue generated by the Halal Certification agencies is out of the purview of 

NABCB’s assessment. 

NABCB’s accreditation is currently valid for the following Halal Certification 

Agencies: 

1. Jamiat Ulama-I-Hind Halal Trust, New Delhi [Accreditation Certificate No. PC 

034 valid until 07.08.2026]. 

2. JUHF Certification Pvt. Ltd., Mumbai, Maharashtra [Accreditation Certificate No. 

PC 037 valid until 21.11.2026] 

3. Halal India Pvt. Ltd. (HIPL), Chennai, Tamil Nadu [Accreditation Certificate No. 

PC 038 valid until 27.02.2027] 

4. Mastercert LLP, Chennai, Tamil Nadu [Accreditation Certificate No. PC 041 valid 

until 12.08.2027] 

 DPIIT has further confirmed that the scope of accreditation granted to the 

above NABCB accredited halal certification bodies is for Halal Certification of Meat 

and Meat Products as per “India Conformity Assessment Scheme (i-CAS) for Halal 

Products”. 

(c): As per DPIIT, the current valid NABCB accreditation granted to the above 

certification bodies are only for meat & meat products. 

(d): QCI/NABCB under DPIIT is not aware of any proposal to review Halal 

Certification in the country.   

 

मगंलपुर म¤ रेल उपåरपुल 

3234. ®ी सुनील कुमार: 
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³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार को बाÐमीिकनगर संसदीय ±ेý के मंगलपरु म¤ बनाए जा रहे रेल उपåरपलु (आरओबी) 

कì जानकारी है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या उĉ रले उपåरपलु का िनमाªण बहòत धीमी गित से चल रहा है और इसकì गणुव°ा संतोषजनक 

नहé है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ग) ³या सरकार संबंिधत अिधकाåरयŌ को मंगलपरु रले उपåरपलु के िनमाªण कì गणुव°ा सुिनिĲत करने 

और समय पर पूरा करने के िनद¥श देगी और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी): 

(क) से (ग): वाÐमीिकनगर संसदीय ±ेý म¤ एनएच-727 पर मंगलपरु रेलवे øॉिसंग पर रेल उपåर पुल 

(आरओबी) का िनमाªण कायª माचª 2022 म¤ ÿारभं हòआ और कायª पूणª करने कì िनधाªåरत ितिथ माचª 

2024 थी। तथािप, इस आरओबी के िनमाªण कì ÿगित धीमी है और वतªमान वाÖतिवक ÿगित 33.50% 

है। िनमाªण कायª म¤ तेजी लाने के िलए संिवदाकार को करार समझौते के अनुसार िनदान अविध नोिटस 

जारी िकया गया है। 

(राÕůीय राजमागŎ) पर िनमाªण कायª सड़क और पुल िनमाªण कायŎ के िलए िविनद¥शŌ और 

भारतीय सड़क कांúेस (आईआरसी) मानकŌ/िदशािनद¥शŌ म¤ िनिदªĶ गुणव°ा मानकŌ के अनसुार िकए 

जाते ह§। ऐसे िविनद¥शŌ और मानकŌ का पालन करते हòए कायŎ को िनÕपािदत करना 

संिवदाकार/åरयायतúाही कì ÿाथिमक िजÌमेदारी है। यह सुिनिĲत करने के िलए िक संिवदाकार 

/åरयायतúाही Ĭारा िनधाªåरत िविनद¥शŌ और मानकŌ के अनुसार कायª िनÕपािदत िकए जाते ह§, िनÕपादन 

एज¤िसयŌ Ĭारा परामशªदाता (ÿािधकरण के इंजीिनयर/Öवतंý इंजीिनयर) िनयĉु िकए जाते ह§। िनÕपादन 

एज¤िसयŌ के अिधकारी याŀि¸छक आधार पर कायŎ कì गणुव°ा जांच भी करते ह§। कुछ िविशĶ कायŎ 

म¤, िनÕपादन एज¤िसयां तृतीय प± के गणुव°ा लेखा परी±कŌ को भी िनयĉु करती ह§। ऐसी जांच/िनरी±ण 

के दौरान यिद कोई कमी पाई जाती है, तो उसे सुधार/पुनिनªमाªण/ÿितÖथापन के िलए åरयायतúाही/ 

संिवदाकार के Åयान म¤ लाया जाता है। 
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SUPPORT TO MSMEs 

3235.  SHRIMATI KAMALJEET SEHRAWAT: 

       SHRI VISHWESHWAR HEGDE KAGERI: 

       SHRI MITESH PATEL (BAKABHAI): 

       SHRI DUSHYANT SINGH: 

       SHRI YADUVEER WADIYAR: 

       SHRI JUGAL KISHORE: 

       SHRI HASMUKHBHAI SOMABHAI PATEL: 

       SHRI MADHAVANENI RAGHUNANDAN RAO: 

       SHRI JAGDAMBIKA PAL:       

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  the manner in which the increase in investment and turnover limits for MSME 

classification impact small businesses and their ability to expand; 

(b)  the measures in place to ensure that MSMEs can fully utilize the additional 

working capital provided under the revised classification limits; 

(c)  the long-term vision with the Ministry for sustaining growth in the MSME sector 

beyond this budget cycle, particularly in light of global economic challenges; 

and 

(d)  the additional policy measures can MSMEs expect in the coming years to 

further ease access to capital and promote business expansion? 
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THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 

ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 

AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a): The increase in the investment and turnover limits for classification will help 

Micro, Small and Medium Enterprises (MSMEs) achieve greater efficiencies of 

scale by enabling existing businesses to expand operations through technology 

upgrades, innovation, and increased investment in plant, machinery, or equipment, 

while remaining within the MSME classification and retaining the benefits of existing 

MSME schemes.  

(b): The revision in the definition of MSMEs has been announced in the Budget 

announcement 2025, thereby enhancing the ambit of the MSME sector and 

enabling more MSMEs to take the benefits of various initiatives, including Priority 

Sector Lending. Further, in Budget 2025, measures like introduction of customized 

Credit Cards with a Rs. 5 lakh limit for micro enterprises registered on Udyam portal 

and an increase in the credit guarantee cover ceiling under the Credit Guarantee 

Scheme for Micro and Small Enterprises from the existing Rs. 5 crore to Rs. 10 

crore, leading to additional credit of Rs. 1.5 lakh crore in the next 5 years, have 

been announced.  

(c) and (d):  For sustaining growth in the MSME sector and providing support, 

including for business expansion and ease of access to capital, a series of 

measures have been undertaken, which inter-alia include schemes and 

programmes such as Prime Minister's Employment Generation Programme, 

Special Credit Linked Capital Subsidy Scheme, Credit Guarantee Scheme for 
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Micro and Small Enterprises, PM Vishwakarma, Pradhan Mantri Mudra Yojana, 

Stand Up India, Self Reliant India, Fund of Funds for Startups, Micro and Small 

Enterprises-Cluster Development Programme, Entrepreneurship Skill 

Development Programme, Procurement and Marketing Support Scheme, 

International Cooperation scheme, Tool Rooms, Technology Centre System 

Programme, National SC/ST Hub, MSME Champions, Public Procurement Policy 

for MSEs, 2012 Order, etc.  

Some additional policy measures for promotion and development of MSME 

announced in Budget 2025 include the following: 

(i)  For Startups, the guarantee coverage amount increased from Rs.10 crore 

to Rs. 20 crore. 

(ii)  For well-run exporter MSMEs, credit guarantee for term loans up to Rs. 20 

crore. 

(iii)  A new Fund of Funds, with expanded scope and a fresh contribution of 

another Rs. 10,000 crore. 

(iv)  A new scheme for 5 lakh women, Scheduled Castes and Scheduled Tribes 

first-time entrepreneurs for term loans up to Rs.2 crore during the next 5 

years. 

भूजल Öतर म¤ कमी 

3236. ®ी बाÐया मामा सुरशे गोपीनाथ Ìहाýे: 

 ³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) सरकार Ĭारा देश म¤ भूजल Öतर म¤ कमी को रोकने के िलए ³या उपाय िकए गए ह§/िकए जा रहे 

ह§; 
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(ख) भूजल पनुभªरण के िलए िøयािÆवत िकए जा रहे कायªøमŌ कì सफलता दर ³या है; 

(ग) गंभीर जल संकट का सामना कर रहे ±ेýŌ कì ®ेणी म¤ आने वाले उĉ िजलŌ का Êयौरा और नाम 

³या है; और 

(घ) सरकार Ĭारा ऐसे राºयŌ म¤ जल संर±ण के िलए राºयवार ³या कदम उठाए गए ह§/उठाए जा रह े

ह§? 

जल शिĉ मýंालय म¤ राºय मýंी (डॉ. राज भूषण चौधरी ): 

(क) और (ख): जल राºय का िवषय है। भूजल से संबंिधत मĥुŌ के समाधान का दाियÂव मु́ यतः संबंिधत 

राºय सरकारŌ का है। तथािप, केÆþ सरकार Ĭारा अपनी िविभÆन ÖकìमŌ और पåरयोजनाओ ंके माÅयम 

से तकनीकì और िव°ीय सहायता ÿदान कर राºय सरकारŌ के ÿयासŌ का समथªन िकया जाता है। इस 

िदशा म¤, जल शिĉ मýंालय और अÆय क¤ þीय मýंालयŌ Ĭारा देश के भूजल संसाधनŌ म¤ सधुार के िलए 

कई महÂवपूणª कदम उठाए गए ह§, िजसम¤ जल कì कमी वाले ±ेýŌ पर िवशेष Åयान िदया गया है। ऐसी 

िविभÆन योजनाओ/ंपåरयोजनाओ ंका संि±Į िववरण और इनके उÐलेखनीय िनÕकषª िनÌनिलिखत ह§: - 

i. सरकार Ĭारा वषª 2019 स ेदेश म¤ जल शिĉ अिभयान (जेएसए) का कायाªÆवयन िकया जा 

रहा है जो वषाª जल संचयन और जल संर±ण गितिविधयŌ के िलए िमशन मोड पर एक 

समयबĦ कायªøम है। वतªमान म¤, देश के जल कì कमी वाले 151 िजलŌ पर िवशेष बल देते 

हòए जेएसए 2024 का कायाªÆवयन िकया जा रहा है। जेएसए एक Óयापक अिभयान है िजसके 

तहत िविभÆन क¤ þीय और राºय योजनाओ ंके अिभसरण म¤ भूजल पुनभªरण और संर±ण 

संबंधी कायª िकए जा रहे ह§। जेएसए डैशबोडª के अनसुार, िपछले 4 वषŎ म¤ दशे म¤ 1.07 करोड़ 

से अिधक जल संर±ण संरचनाओ ंका िनमाªण िकया गया है। 

ii. जल शिĉ मýंालय Ĭारा अटल भूजल योजना का कायाªÆवयन िकया जा रहा है, जो भूजल 

के मांग प± ÿबंधन पर बल दतेे हòए सहभागी भूजल ÿबंधन के िलए समदुाय आधाåरत योजना 

है। वतªमान म¤ इस Öकìम का कायाªÆवयन 7 राºयŌ के 80 िजलŌ म¤ िकया जा रहा ह,ै इनकì 

पहचान अÆय कारकŌ के साथ-साथ इन ÖथानŌ म¤ जल कì कमी के आधार पर भी कì गई 
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है। इस ÿकार अटल जल ±ेýŌ म¤ कुशल िसंचाई ÿथाओ ंके तहत अब तक कुल 6.7 लाख 

ह³ेटेयर ±ेý को अिभसरण के माÅयम स ेशािमल िकया गया है।  

iii. क¤ þीय भूिम जल बोडª (सीजीडÊÐयूबी) Ĭारा पूरे देश म¤ भूजल के कृिýम पनुभªरण के िलए 

माÖटर Èलान-2020 तैयार िकया गया है और इसे राºयŌ/संघ राºय ±ेýŌ के साथ साझा 

िकया गया है। इस माÖटर Èलान म¤ 185 बीसीएम (िबिलयन घन मीटर) जल के दोहन हेत ु

देश म¤ लगभग 1.42 करोड़ वषाª जल संचयन और कृिýम पनुभªरण संरचनाओ ंके िनमाªण के 

िलए एक Óयापक łपरेखा तैयार कì गई है। 

iv. कृिष और िकसान कÐयाण िवभाग (डीए और एफडÊÐयू), भारत सरकार Ĭारा वषª  2015-

16 से देश म¤ ÿित बंूद अिधक फसल योजना का कायाªÆवयन िकया जा रहा है। यह योजना 

सूàम िसंचाई के माÅयम से खेत Öतर पर जल उपयोग द±ता म¤ विृĦ  और उपलÊध जल 

संसाधनŌ के इĶतम उपयोग के िलए बेहतर ऑन-फामª जल ÿबंधन ÿथाओ ंपर क¤ िþत है। 

यह योजना देश म¤ जल समÖयाúÖत ±ेýŌ के िलए अÂयिधक लाभकारी है; जहां िसंचाई 

उĥेÔयŌ के िलए जल कì सीिमत उपलÊधता है। वषª 2015-16 से िदसंबर 2024 तक 

पीडीएमसी योजना के माÅयम से दशे म¤ सूàम िसंचाई के तहत 94.36 लाख हे³टेयर ±ेý 

को शािमल िकया गया है। 

v. भारत सरकार Ĭारा जल के भडंारण म¤ विृĦ करन ेऔर भूजल पनुभªरण को बढ़ावा देने के 

िलए देश के ÿÂयेक िजले म¤ िमशन अमृत सरोवर शłु िकया गया था, िजसका उĥेÔय कम 

से कम 75 जल िनकायŌ का िवकास और पनुŁĦार करना था। इसके पåरणामÖवłप देश म¤ 

लगभग 69,000 अमतृ सरोवर का िनमाªण/पुनŁĦार िकया गया है। 

vi. जल शिĉ मýंालय Ĭारा सतही जल और भूजल के संयĉु उपयोग को बढ़ावा िदया जा रहा 

है और भूजल पर िनभªरता को कम करने के िलए, राºयŌ/संघ राºय ±ेýŌ के सहयोग से 

पीएमकेएसवाई-एआईबीपी योजना के तहत देश म¤ सतही जल आधाåरत वहृद और मÅयम 

िसंचाई पåरयोजनाए ंशłु कì गई ह§। 
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vii. जल शिĉ मýंालय Ĭारा सभी राºयŌ/संघ राºय ±ýेŌ को एक मॉडल िबल उपलÊध कराया 

गया है तािक व े भूजल के िनÕकषªण के िविनयमन के िलए उपयĉु भूजल कानून का 

अिधिनयमन कर सक¤ । इस मॉडल िबल मे वषाª जल संचयन का ÿावधान भी शािमल है। अब 

तक कनाªटक सिहत 21 राºयŌ/संघ राºय ±ेýŌ Ĭारा भूजल कानून को अपनाकर इसका 

कायाªÆवयन िकया गया है।  

इन सभी उपायŌ के पåरणामÖवłप, दशे म¤ कुल वािषªक भूजल पनुभªरण वषª 2017 म¤ 432 

िबिलयन ³यूिबक मीटर (बीसीएम) से बढ़कर वषª 2024 म¤ 446.9 बीसीएम हो गया है। इसके अितåरĉ, 

भूजल िनÕकषªण का चरण(एसओई) िजसे कुल वािषªक िनÕकषªण योµय भूजल कì तलुना म¤ सभी उपयोगŌ 

के िलए कुल वािषªक भूजल िनÕकषªण के अनुपात के łप म¤ पåरभािषत िकया जाता है, यह इसी अविध 

के दौरान 63% से घटकर 60.47% हो गया है, जो भजूल िÖथित म¤ समú सधुार को दशाªता है। 

(ग): अितदोिहत (ओई) ®ेणी के अंतगªत वगêकृत िजले, जहां िनÕकषªण का चरण 100% से अिधक है, 

का Êयौरा संलµन िववरण म¤ िदया गया ह।ै   

(घ): जैसा िक ऊपर उÐलेख िकया गया है, केÆþ सरकार Ĭारा कायाªिÆवत कì जा रही अिधकांश Öकìम¤ 

और अिभयान देश म¤ जल कì कमी वाले ±ेýŌ को ÿाथिमकता देने के उĥेÔय से तैयार  िकए गए ह§। इन 

कायªøमŌ को आरंभ करने के िलए िजला/Êलॉक कì चयन ÿिøया म¤ भूजल म¤ िगरावट वाले ±ेýŌ को 

ÿाथिमकता दी जाती है। बजटीय आवंटन म¤ भी इसी ÿकार कì ÿाथिमकता दी जाती है। हालांिक जेएसए, 

पीडीएमसी, ने³यूम, अमतृ सरोवर आिद जैसी योजनाए/ंकायªøम पूर ेदेश म¤ कायाªिÆवत िकए जा रहे ह§, 

आंतåरक łप से, उन राºयŌ और ±ेýŌ को अितåरĉ महÂव ÿदान करने के िलए उपयुĉ ÓयवÖथा कì 

गई है, िजÆह¤ उनकì सबसे अिधक आवÔयकता है। 

केÆþ सरकार कì उपयुªĉ ÖकìमŌ के अितåरĉ, कई राºयŌ Ĭारा जल संर±ण/संचयन के ±ेý म¤ 

उÐलेखनीय कायª िकये गए है। इनम¤ से कुछ का उÐलेख राजÖथान म¤ 'मु́ यमýंी जल Öवावलंबन 

अिभयान', महाराÕů म¤ 'जलयĉु िशवर', गुजरात म¤ 'सजुलाम सफुलाम अिभयान', तेलंगाना म¤ 'िमशन 
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काकितया', आňं ÿदेश म¤ नीł चेĘó ', िबहार म¤ जल जीवन हåरयाली, हåरयाणा म¤ 'जल ही जीवन', 

तिमलनाडु म¤ 'कुडीमारमठ' योजना आिद के łप म¤ िकया जा सकता है। 

िववरण 
भूजल ससंाधन आकलन-2024 के अनुसार>100% से अिधक िनÕकषªण कì अवÖथा (अथाªत 

अितदोिहत) वाले िजलŌ का िववरण 

ø.स.ं.राºय 

 >100% से अिधक 
िनÕकषªण के चरण 
वाले िजलŌ कì 
सं́ या  

>100% से अिधक िनÕकषªण के चरण वाले िजलŌ 
के नाम  

1. गजुरात 04 बनासकांठा, गांधीनगर, मेहसाना, पाटन 

2. हåरयाणा  16 

अंबाला, िभवानी, चरखी दादरी, फरीदाबाद, 
फतेहाबाद, गरुगांव, जéद, कैथल, करनाल, कुŁ±ेý, 
मह¤þगढ़, पानीपत, रवेारी, िसरसा, सोनीपत, यमनुा 
नगर 

3. कनाªटक  05 
ब§गलोर (úामीण), ब§गलोर (शहरी), िच³काबÐलापुरा, 
िचýदगुª, कोलार 

4. मÅय ÿदेश 06 इंदौर, मंदसौर, नीमच, रतलाम, शाजापुर, उºजैन 

5. पंजाब 19 

अमतृसर, बरनाला, बिठंडा, फरीदकोट, फतेहगढ़ 
सािहब, िफरोजपरु, गरुदासपरु, होिशयारपरु, जालंधर, 
कपूरथला, लुिधयाना, मलेरकोटला, मानसा, मोगा, 
पिटयाला, एसएएस नगर, एसबीएस नगर, संगłर, 
तरनतारन 

6. राजÖथान 29 

अजमेर, अलवर, बरन, बाड़मेर, भरतपरु, िभिलवाड़ा, 
बीकानेर, बंूदी, िच°ौरगढ़, चłु, दौसा, धौलपरु, 
जयपरु, जैसलमेर, जालोर, झलावर, झुंझनूु, जोधपरु, 
करौली, कोटा, नागौर, पाली, ÿतापगढ़, राजसमंद, 
सवाई माधोपुर, सीकर, िसरोही, टŌक, उदयपुर 

7. तिमलनाडु 09 
चÆेनई, िटंडीगलु, मियलादथुुराई, नम³कल, 
पेरÌबलूर, सलेम, तंजावरु, ितŁप°ूर, वेÐलोर 

8. तेलंगाना 01 हैदराबाद 

9. उ°र ÿदेश 05 
आगरा, िफरोजाबाद, जी.बी.नगर, गािजयाबाद, 
शामली 
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10. 
दादरा और नगर 
हवेली और दमन 
और दीव 

03 दादरा नगर हवेली, दमन, दीव 

11. िदÐली  05 नई िदÐली, उ°र, उ°र पूवª, शाहदरा, दि±ण 
 

ALLOCATION OF FUNDS TO THE FOOD PROCESSING SECTOR  

3237. DR. NISHIKANT DUBEY: 

           Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to 

state: 

(a) the details of the funds allocated, released and utilized for enhancing the food 

processing sector during the Fiscal Years from 2019-20 to 2023-24, State and 

Union Territory-wise; 

(b) the details of credit-linked financial assistance provided to the entrepreneurs 

for setting up of the food processing and preservation industries during the 

said period; and 

(c) the number of beneficiaries and the total amount disbursed so far? 

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH): 

(a): Ministry of Food Processing Industries (MoFPI) has been incentivizing setting 

up/expansion of related infrastructure through its Central Sector Pradhan Mantri 

Kisan SAMPADA Yojana (PMKSY) Scheme, Production Linked Incentive Scheme 

for Food Processing Industry (PLIS-FPI) and Centrally sponsored PM 
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Formalization of Micro Food Processing Enterprises (PMFME) scheme across the 

country. These schemes are not region or state specific but demand driven. 

State/UT-wise allocation of funds are not made under PMKSY and PLIS-FPI. 

Year-wise total allocation & funds utilized under PMKSY & PLISFPI since 2019-20 

and details of Centre share of funds released to states/UTs under PMFME 

schemes since 2020-21 are given in the enclosed Statement-I.  

(b): The details of incentives available under PMKSY, PLISFPI and PMFME 

schemes of MoFPI are given in the enclosed Statement-II.   

(c) : MoFPI has sanctioned 1608 projects including 41 Mega food Parks, 394 Cold 

Chain projects, 75 Agro-processing Clusters projects, 536 Food Processing Units, 

61 Creation of Backward & Forward Linkages and 44 Operation Greens projects 

under corresponding component schemes of PMKSY across the country till 28th 

February, 2025. A total sum of ₹ 6198.76 crore has been disbursed as grants in 

aid/ subsidy since inception of component schemes of PMKSY, as on 28.02.2025.  

A total of 1,27,758 micro food processing enterprises have been approved 

for assistance under PMFME in the country and Central Share of  ₹ 2704.61 crore 

has been released to States/ UTs for implementation of various components of the 

scheme till 28th February, 2025.  

A total of 171 food processing companies have been approved for 

assistance under various categories of the PLISFPI scheme in the country and 

incentives to the tune of ₹1155.296 crore has been disbursed, out of which ₹13.266 

crore has been disbursed to MSMEs in 20 eligible cases as on 28.02.2025.  

STATEMENT-I   
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Details of funds allocated and funds utilized in PMKSY & PLISFPI schemes 
of MoFPI 

 (Rs in Crores) 

  
  

Scheme 
  

2019-20 2020-21 2021-22 2022-23 2023-24 

R.E. A.E. R.E. A.E. R.E. A.E. R.E. A.E R.E. A.E 

PMKSY 889.43 694.81 750.00 667.05 791 713.49 673.00 561.92 745 666.20 

PLISFPI Scheme started in 2021-22 10 9.27 801 489.83 1150 590.50 

R.E.—Revised Estimates, A.E.- Actual Expenditure  

Funds released to State/UT under PMFME Scheme since 2020-21  

(Rs in Crores) 

Sl. No.  State   2020-21  2021-22 2022-23 2023-24 

1 Andaman & Nicobar Islands 1.8167 1.9223 0.3443395 0.382 
2 Andhra Pradesh 34.9839 25.1236019 18.5678035 46.2527129 
3 Arunachal Pradesh 0.1534 7.343582 0.0315 11.0937 
4 Assam 16.7052 15.9552504 18.1232185 43.876 
5 Bihar 9.0452 13.5909 1.6100447 88.6468639 
6 Chandigarh 0.4 1.0635333 0.4387319 0.305 
7 Chhattisgarh 7.0353 8.8811021 1.4381086 7.6869 
8 D&NH and Daman & Diu 0.4 0.8903333 0.1402415 0 
9 Delhi 0.5 0.3182674 1.146245 0.495 
10 Goa 0.41 3.1397534 1.8128615 2.0803 
11 Gujarat 16.5543 8.5287925 1.9823712 7.0151 
12 Haryana 3.2294 3.9843577 5.4616785 11.2543 
13 Himachal Pradesh 5.1881 7.6383101 13.7492661 57.1199 
14 Jammu & Kashmir 8.18638 1.5023337 2.1553652 2.68 
15 Jharkhand 2.6887 1.7394 0 9.7945 
16 Karnataka 32.4675514 21.4756477 31.0661658 27.756 
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17 Kerala 10.1336 3.4605699 3.9854033 29.5236 
18 Ladakh 0.45 0.933 2.3229815 0.3575 
19 Lakshadweep 0.4 0.61 0 0 
20 Madhya Pradesh 20.6226 9.9314872 9.9754218 44.965 
21 Maharashtra 27.5778 26.6019307 76.8663281 120 
22 Manipur 3.1401 9.0926476 0 0 
23 Meghalaya 2.693 3.0418 0.3877631 1 
24 Mizoram 7.7313 2.9383 0 0 
25 Nagaland 6.6436 5.90348 0.4087638 3.9681 
26 Odisha 30.3655 29.9321587 2.9691806 15.458 
27 Puducherry 1.16 0.7919 0.6834633 2.4647192 
28 Punjab 5.7624 9.3578868 16.3136399 30.65 
29 Rajasthan 14.5103 13.4363093 4.7943201 16.9836 
30 Sikkim 5.1247 1.508465 1.7535566 0.9053 
31 Tamil Nadu 12.947 3.2304237 24.0154968 71.9978 
32 Telangana 33.1599 16.8771322 2.3078128 15.4023 
33 Tripura 3.1054 10.3507875 0.1542544 1.125 
34 Uttar Pradesh 36.2885 24.0804098 21.0627429 79.5463 
35 Uttarakhand 6.0296 2.2596526 2.4465795 8.2376 
36 West Bengal 0 0 0 6.2799 

  

STATEMENT-II  
Incentives available under Pradhan Mantri Kisan Sampada Yojana (PMKSY)  
S. 
No. 

 Component Scheme Scheme   Benefits (Grant-in-
aid) for projects in General 
Area 

Scheme   Benefits  
(Grant-in-aid) for projects 
in Difficult Areas as well as 
SC/ST, FPOs, SHGs  

1. Integrated   Cold Chain 
and Value Addition 
Infrastructure 

Grant-in-aid @ 35% of eligible 
project cost [subject 
to   maximum of Rs.10 crores 
per project] 

Grant-in-aid @ 50% of 
eligible project cost [subject 
to maximum of Rs. 10 crores 
per project] 

2. Creation/   Expansion of 
Food Processing 
& Preservation 
Capacities 

Grants-in-Aid @35% of eligible 
project cost [subject to maximum 
of Rs. 5 crores per project] 

Grants-in-Aid @50% of 
eligible project cost [subject 
to maximum of Rs.5 crores 
per project] 
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3. Infrastructure for Agro-
Processing Clusters 

Grants-in-aid @35% of eligible 
project cost in General Area 
[subject to maximum of Rs. 10 
crores per project] 

Grants-in-aid @50% of 
eligible project [subject to 
max. of Rs. 10 crore per 
project] 

4. Operation   Greens Grants-in-Aid @35% of eligible 
project cost for Integrated Value 
Chain Development Projects, 
maximum grants-in-aid would be 
₹15 crore per project; and for 
Standalone Post-Harvest 
Infrastructure Projects, 
maximum grants-in-aid would be 
₹10 crore per project. 

Grants-in-Aid maximum 
@50% of eligible project cost 
for Integrated Value Chain 
Development Projects, 
maximum grants-in-aid would 
be ₹15 crore per project; and 
for Standalone Post-Harvest 
Infrastructure Projects, 
maximum grants-in-aid would 
be ₹10 crore per project. 
  

5. Food Safety and 
Quality   Assurance - 
Food Testing 
Laboratories 
  

100% grants-in-aid for Govt. 
organizations 
  
For Private organizations/ 
entities:  grant-in-aid of @ 50% 
of the eligible cost  

For Private organizations/ 
entities:  grant-in-aid of @ 
70% of the eligible cost 

6.  Human   Resource & 
Institutions- Research & 
Development 

For   Government Organizations 
- Grants @ 100% of equipment 
cost, consumables,    
For private organizations 
/universities/institutions, grant @ 
50 % of equipment   cost.  

For   Government 
Organizations - Grants @ 
100% of equipment cost, 
consumables  
For Private Organizations 
/Universities/ Institutions, 
Grants @ 70% of equipment 
cost.  

  

Incentives available under Production Linked Incentive Scheme for Food 

Processing Industry (PLIS-FPI) 

i. The beneficiary should achieve minimum year on year sales growth of 10% 

for claiming incentive under Category-I, Category-II and Millet-Based 
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Products components of the Scheme. Under Category -I component, the 

companies have to make committed investments to increase their production 

capacities.  If a company does not make the committed investment upto end 

of 2023-24, it is not eligible to receive incentives under the Scheme.  

ii. Under Category-III, i.e., Branding and Marketing component, a company is 

eligible for financial incentives @ 50% of expenditure incurred on Branding 

& Marketing abroad subject to a maximum of 3% of Sales of food products 

or Rs 50 crore per year, whichever is less.  The minimum expenditure should 

be Rs. 5 crore over a period of five years.  

The details of assistance available to Micro Food Processing Enterprises 
under PMFME Scheme 

(i). Support to Individual / Group Category Micro Enterprises: Credit-linked capital 

subsidy @35% of the eligible project cost, maximum ceiling Rs.10 lakh per unit; 

(ii). Support to SHGs for seed capital: Seed capital @ Rs. 40,000/- per member of 

SHG engaged in food processing for working capital and purchase of small tools 

subject to maximum of Rs. 4 lakh per SHG Federation.  

(iii). Support for Common Infrastructure: Credit linked capital subsidy @35% 

subject to maximum of Rs. 3 crore to support FPOs, SHGs, Cooperatives and any 

Government agency for setting up of common infrastructure. The common 

infrastructure will also be available for other units and public to utilize on hiring 

basis for substantial part of the capacity.  
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(iv). Branding and Marketing Support: Grant upto 50% for Branding and Marketing 

to groups of FPOs/ SHGs/ Cooperatives or an SPV of micro food processing 

enterprises.  

(v). Capacity Building: The scheme envisages training for Entrepreneurship 

Development Skilling (EDP+): program modified to meet the requirement of food 

processing industry and product specific skilling. 

 
QUALITY OF DRINKING WATER UNDER JJM IN RURAL HOUSEHOLDS IN 

TAMIL NADU 
3238. SHRI G. SELVAM: 

 SHRI NAVASKANI K.: 

 SHRI C. N. ANNADURAI: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the measures taken/being taken by the Government under the Jal Jeevan 

Mission (JJM) to ensure the quality of drinking water supplied to rural 

households in Tamil Nadu; 

(b) the details of the testing facilities established for monitoring water quality; 

(c) the steps taken/being taken by the Government to address contamination 

issues, particularly in fluoride and arsenic-affected areas; 

(d) the impact of JJM on the health and livelihoods of rural women and children; 

(e) the number of households where women have been relieved of the burden of 

fetching water due to JJM; 
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(f) the steps taken/being taken by the Government to implement JJM in water-

stressed and drought-prone areas along with the percentage of coverage 

achieved in such areas; and 

(g) whether any special assistance is provided/being provided by the Government 

to address the challenges in these regions and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND MINISTER 

OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. SOMANNA): 

(a):  The Jal Jeevan Mission (JJM) – Har Ghar Jal, is being implemented since 

August, 2019, in partnership with States, to make provision of potable tap water 

supply in adequate quantity, of prescribed quality and on regular & long-term basis 

to rural households. The Government of India supports the States including Tamil 

Nadu by providing technical and financial assistance. Under the Jal Jeevan 

Mission, as per existing guidelines, Bureau of Indian Standards’ BIS:10500 

standards are adopted as benchmark for quality of water being supplied through 

the piped water supply schemes. Drinking Water being a State subject, the 

responsibility of Planning, Approval, Implementation, Operation & Maintenance of 

drinking water supply schemes, including those under the Jal Jeevan Mission, is 

vested with State/UT Governments. 

(b): As per the Operational Guidelines, States/ UTs including Tamil Nadu can utilize 

up to 2% of their annual allocation of funds under JJM for Water Quality Monitoring 

& Surveillance (WQM&S) activities, inter-alia, which includes setting up and 

strengthening of water quality testing laboratories, procurement of equipment, 

instruments, chemicals, glassware, consumables, hiring of skilled manpower, 
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surveillance by community using field test kits (FTKs), awareness generation, 

educational programmes on water quality, accreditation/recognition of laboratories, 

etc. To enable States/ UTs to test water samples for water quality, and for sample 

collection, reporting, monitoring and surveillance of drinking water sources, an 

online JJM – Water Quality Management Information System (WQMIS) portal has 

been developed. The State–wise details of water quality test reported through 

WQMIS are available in public domain on JJM Dashboard and can also be 

accessed at: 

https://ejalshakti.gov.in/WQMIS/Main/report  

 In order to empower the communities to monitor the water quality States/ UTs 

have also been advised to identify and train 5 persons, preferably women, in every 

village to conduct water quality testing using Field Testing Kits (FTKs) at village 

level and report the same on the WQMIS portal. So far, as reported by States/UTs 

on WQMIS, as on date, more than 24.81 lakh women (including 62,898 in Tamil 

Nadu) have been trained for testing water using FTKs. 

 As reported by States/UTs, as on date, there are 2,182 drinking water quality 

testing laboratories (including 113 in Tamil Nadu) at different levels viz. State, 

district, sub-division and/ or block level in the country. To encourage water quality 

testing to ensure potable drinking water supply, States/ UTs have opened water 

quality testing laboratories to general public for testing of their water samples at a 

nominal rate. 

(c): As reported by States on JJM-IMIS, since the inception of JJM, 13,706 Arsenic 

affected, and 7,745 fluoride affected habitations have been reported to be covered 
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with piped water supply schemes as on date. Further, there are 314 Arsenic and 

251 Fluoride affected rural habitations in the country where the piped water supply 

schemes compliant to JJM standards are yet to be commissioned. However, all 

these habitations (314 for Arsenic and 251 for Fluoride) have been provided with 

safe drinking water through CWPPs/ IHPs purely as an interim measure. Thus, all 

habitation in rural area of the country are provided safe drinking water free from 

Arsenic and Fluoride contamination.  

(d) and (e): The World Health Organization (WHO) has done study on the potential 

benefits of the JJM, estimating that achieving its goals could save over 5.5 crore 

hours daily in rural areas, which are inter alia spent on collecting water, 

predominantly by women without the intervention of JJM. This time savings 

translates into economic benefits and an improved quality of life for rural families. 

Furthermore, the WHO has projected that providing safely managed drinking water 

to all households could prevent nearly 4,00,000 deaths from diarrheal diseases and 

14 million Disability Adjusted Life Years (DALYs) averted during the mission period. 

Adding to this, Nobel laureate Prof. Michael Kremer's research paper suggests that 

universal access to safe water could lead to a nearly 30% reduction in mortality 

among children under five years old, potentially saving 1,36,000 young lives each 

year. 

(f) and (g): The allocation of JJM Funds has given a weightage of 30% for the stated 

under Desert Development Programme (DDP), Drought Prone Area Programme 

(DPAP), Hill Area Development Plan (HADP) and special category hill states in 

terms of rural areas.  The year-wise details of Central fund allocated, drawn and 
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utilization reported by the State/ UTs under JJM since 2019-20 to 2024-25 (as on 

17.03.2025) for making provision of safe drinking water through household tap 

water connection to rural households including in water stressed and drought-

prone areas are given in the enclosed  Statement.  

STATEMENT 

Jal Jeevan Mission: Central fund allocated, drawn and reported utilization in 
2019-20 to 2024-25 

(Amount in Rs. Crore) 

FY  
Central Share 

State Share 
Expenditure 

Opening 
Balance 

Allocated 
Funds 

Released 
Amount 

Expenditure 

2019-20 2,436.37 11,139.21  9,951.81 5,983.49 4090.79 

2020-21 6,447.36 23,033.02 10,917.86 12,544.51 7,905.45 

2021-22 4,825.92 92,308.77 40,009.77 25,326.67 18,226.18 

2022-23 19,510.05 1,00,789.77 54,742.30 50,667.81 40,147.74 

2023-24 23,584.58 1,32,936.83 69,885.01 82,295.58 69,219.37 

2024-25* 11,180.11 69,926.68# 22,341.74 27,333.70 33,616.09 
*As on 17.03.2025      Source: JJM-IMIS   # restricted to utilization of Rs. 22,694 

Cr. Only  

Apart from this, RLBs/ PRIs have been allocated Rs. 2,36,805 Crore rupees 

under 15th Finance Commission out of which 60% tied grants amounting to Rs. 

1,42,084 Crore is to be spent on 1) Drinking Water Supply and 2) Sanitation.

  

INCLUSION OF VARIOUS CASTES IN ST LIST IN CHHATTISGARH 

3239. SHRI CHINTAMANI MAHARAJ:  
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Will the Minister of TRIBAL AFFAIRS be pleased to state: 

(a) whether the Union Government has received any proposal from the State 

Government of Chhattisgarh to include various castes in the list of Scheduled 

Tribes (ST) and if so, the details thereof; 

(b) the reasons for the pendency of the said proposal received from the said State 

Government; 

(c) whether any time-limit has been fixed to dispose of such proposals and if so, 

the details thereof; and 

(d) the details of the obstacles being faced in the upliftment of the proposed castes 

due to the long pendency of the said proposals along with the factual position 

thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY):  

(a): Statement indicating details of the proposals received from the Government of 

Chhattisgarh is enclosed. 

(b) to (d): The Government of India on 15.6.1999 (further amended on 25.6.2002 

and 14.9.2022) has laid down the modalities for deciding the claims for inclusion 

in, exclusion from and other modifications in Orders specifying Scheduled Castes 

and Scheduled Tribes lists. As per the modalities, only those proposals which have 

been recommended and justified by the concerned State Government / UT 

Administration and concurred with by Registrar General of India (RGI) and National 

Commission for Scheduled Tribes (NCST) are to be considered and legislation 

amended. All action on the proposals is taken as per these approved modalities.  
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The proposals for inclusion in the list of Scheduled Tribes of a State or Union 

Territory follow certain processes as per the modalities. This is a continuous 

process. Proposals received from the State Government should be accompanied 

by an ethnographic report. The proposals are examined by the Office of the RGI 

and then by the NCST. In case the proposal is not recommended by the RGI, the 

State Governments are communicated the points raised by the RGI, so that 

additional information, if any, maybe furnished by the State Government. Many 

such proposals may therefore remain under examination at different levels. 

STATEMENT 

Details of the proposals received from the Government of Chhattisgarh 

Sl 
No. 

Name of community on which proposals are received for 
inclusion/modifications in the Scheduled Tribes list of Chhattisgarh. 

1. Saura, Sahara, Saora, Soura as synonyms of Sawar, Sawara 
2. Bhuyya, Bhiyan communities as synonym of “Bharia Bhumia” 
3. Sabria 
4. Rautia 
5. Parganiha, Pardhan 
6. Dhuri, Dhoori 
7. Banjara, Nayak 
8. Amnit, Amneet as sub-caste of Bhattara 
9. Nagawanshi (change/modification in Hindi version) 
10. Kherwar, Khairwar along with Kharwar 
11. Majhwar (inclusion of variant Devnagari version) 
12. Tanwar Chhatri 

(removal of comma between Tanwar and Chhatri) and replacing तनवर with 
तंवरछýी, तंवर±ýी, तवरछýी, तंवर 

13. Parhia 
14. Dhimar, Kewat, Kahar and Mallah 
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15. Bhuinhar (inclusion of Devanagari variant) 
16. KODA as synonyms of Oraon, Dhanka, Dhangad in ST list 
17. Birjia alongwith Binjhwar 
18. Rajwar 
19. सोनझåरया, सोनझरा and सोनझरी castes along with सोÆझारी, sub-group of Gond 
20. Dhangar 
21. पिबया, पिवया, पवीया (Pabia, Pabiya) with PAO 
22. संसारी उरांव, सÆसारी उरांव, सनसारी  उरांव (Sansari Oraon) with Oraon, Dhanka, 

Dhangad 
23. Proposal for correction in the Hindi version from मांझी to माझी 
  

IMPLEMENTATION OF VAN DHAN VIKAS YOJANA  

3240. SHRI K. SUDHAKARAN: 

Will the Minister of TRIBAL AFFAIRS be pleased to state: 

(a) the total number of Van Dhan Kendras established under the Van Dhan Vikas 

Yojana till the current year i.e. 2025; 

(b) the funds allocated and utilised for promoting tribal entrepreneurship under the 

said yojana during the last year; and 

(c) the impact of the said yojana on tribal livelihoods and income levels, based on 

Government assessments? 

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY): 

(a)  to (c):  The Ministry does not implement any program by the name of Van Dhan 

Vikas Yojana at present, but is implementing the schemes namely Pradhan Mantri 

Janjatiya Vikas Mission (PMJVM) and Pradhan Mantri Janjati Adivasi Nyaya Maha 

Abhiyan (PM-JANMAN) under which funds are provided to the State Governments 
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for establishment of Van Dhan Vikas Kendras (VDVKs) to enhance livelihood 

opportunities and promoting tribal entrepreneurship. Till date, 3959 VDVKs have 

been sanctioned under PMJVM and 506 VDVKs under PM-JANMAN. During last 

financial year, i.e. 2023-24, an amount of Rs. 8155.25 lakhs have been sanctioned 

for establishment of 905 VDVKs. These VDVKs have realized a sale of 

approximately Rs 109 crores till date. 

  

 

PM-VISHWAKARMA SCHEME 

3241. SHRI SANJAY DINA PATIL: 

SHRI BHASKAR MURLIDHAR BHAGARE: 

SHRIMATI SUPRIYA SULE: 

SHRI DHAIRYASHEEL RAJSINH MOHITE-PATIL: 

DR. AMOL RAMSING KOLHE: 

SHRI BAJRANG MANOHAR SONWANE: 

PROF. VARSHA EKNATH GAIKWAD: 

SHRI AMAR SHARADRAO KALE: 

SHRI NILESH DNYANDEV LANKE: 

SHRI SANDIPANRAO ASARAM BHUMARE: 

DR. SHIVAJI BANDAPPA KALGE: 

SHRIMATI KALABEN MOHANBHAI DELKAR: 

SHRI GYANESHWAR PATIL: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  the steps that are being taken to enhance the skills of traditional artisans to 

meet modern market demands under PM-Vishwakarma Scheme; 
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(b)  the measures that have been taken to ensure that artisans trained under the 

said scheme get sustainable employment opportunities; 

(c)  whether the Government has evaluated and improved market access for 

traditional artisans and craftsmen and if so, the details thereof; 

(d)  the number of beneficiaries who have received financial assistance under the 

said scheme State/UT-wise; 

(e)  whether there are any measures to ensure affordable interest rates for loans 

provided to artisans under this scheme and if so, the details thereof; 

(f)  the mechanisms that are in place to monitor the implementation of the said 

scheme and evaluate its impact; and 

(g)  the number of artisans faced difficulties in availing loans due to stringent 

eligibility criteria and the steps taken/proposed to be taken by the Government 

for relaxing these criteria to ensure that more beneficiaries can access financial 

assistance? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 

ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 

AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a): Under the skill component, beneficiaries are given Basic Training of 6 days 

and Advanced Training of 15 days free of cost. During the training period, 

beneficiaries are paid a stipend of Rs.500 per day as wage compensation along 

with travel expenses upto Rs. 1000/-. Since the launch of the Scheme on 

17.09.2023; as of 17.03.2025, basic skill training has been imparted to 19.92 lakh 

PM Vishwakarma beneficiaries. During skill upgradation, beneficiaries’ skills are 
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enhanced, and they are introduced to modern tools, best practices, and innovative 

designs. They also receive training in digital, financial, and soft skills, along with 

marketing and entrepreneurial knowledge & support. 

(b) and (e): The Government is providing help to PM Vishwakarma beneficiaries 

who are self-employed and working in an unorganized sector. Collateral-free 

Enterprise Developmental loans are provided at a concessional fixed interest rate 

of 5%, with a total loan assistance amount of Rs. 3,00,000. Beneficiaries can avail 

of the first loan tranche of up to Rs. 1,00,000 and the second loan tranche of up to 

Rs. 2,00,000 after repaying the first tranche of loan. The Government of India 

contributes an interest subvention of up to 8%. Loan coverage is secured under 

the Credit Guarantee Fund Trust for Micro and Small Enterprises on portfolio basis. 

This assistance aims to help them scale up their operations, modernize and 

upgrade their tools and businesses, and transition into the formal economy as 

entrepreneurs. 

(c): Under the scheme, PM Vishwakarma beneficiaries across the country are 

being provided support for marketing, branding, packaging etc. PM Vishwakarma 

beneficiaries are facilitated to display and sell their handicrafts/products through 

various trade fairs, state level exhibitions etc. Also, online marketing support is 

being provided to PM Vishwakarma beneficiaries through various e-commerce 

platforms to promote sale of their products in the domestic as well as international 

markets.   
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(d): Under PM Vishwakarma, as of 17.03.2025, the State/UT-wise number of 

beneficiaries who have received financial assistance is given in the enclosed 

Statement. 

(f): At the National level, the implementation of the Scheme is monitored through 

regular meetings of the National Steering Committee (NSC), which is co-chaired 

by Secretary, Department of Financial Services (DFS), Secretary, Ministry of Skill 

Development and Entrepreneurship (MSDE), and Secretary, Ministry of Micro, 

Small and Medium Enterprises (MSME). 

(g): The Scheme is widely accessible through Public Sector Banks, Regional Rural 

Banks, Cooperative Banks, and Private Sector Banks, ensuring outreach to urban, 

rural, and remote areas across the country. If any beneficiary faces any difficulty 

for credit access, their complaints are being monitored online on day-to-day basis 

and the matter is sent to Department of Financial Services (DFS) for necessary 

action. In addition, beneficiaries are informed through text messages/SMS for 

availing Credit facilities under the Scheme. 

 

STATEMENT 

State Name 
No. of Loan 
Applications 
Sanctioned 

Sanctioned 
Amount (Rs. 

Cr.) 
Andhra Pradesh 30,450 248.49 
Arunachal Pradesh 47 0.46 
Assam 10,993 103.04 
Bihar 10,365 91.70 
Chhattisgarh 6,660 55.60 
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Goa 559 5.02 
Gujarat 37,788 341.05 
Haryana 5,273 48.64 
Himachal Pradesh 1,271 11.87 
Jharkhand 3,293 23.74 
Karnataka 96,192 765.35 
Kerala 2,855 25.53 
Madhya Pradesh 29,451 267.63 
Maharashtra 31,495 277.47 
Manipur 682 6.42 
Meghalaya 5 0.05 
Mizoram 21 0.21 
Nagaland 143 1.39 
Odisha 9,686 83.25 
Punjab 922 8.51 
Rajasthan 42,375 373.89 
Sikkim 55 0.55 
Telangana 21,110 198.35 
Tripura 3,166 27.95 
Uttar Pradesh 8,569 77.75 
Uttarakhand 603 5.53 
Andaman And Nicobar Islands 42 0.38 
Chandigarh 15 0.13 
Delhi 33 0.28 
Jammu And Kashmir 12,341 114.25 
Ladakh 340 3.38 
Lakshadweep 0 0.00 
Puducherry 54 0.52 
The Dadra and Nagar Haveli 
and Daman and Diu 54 0.41 
Grand Total 366,908 3168.80 
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CLUSTER DEVELOPMENT PROGRAMME 

3242. SHRI BHASKAR MURLIDHAR BHAGARE: 

SHRIMATI SUPRIYA SULE: 

DR. AMOL RAMSING KOLHE: 

PROF. VARSHA EKNATH GAIKWAD: 

SHRI AMAR SHARADRAO KALE: 

SHRI NILESH DNYANDEV LANKE: 

SHRI SANJAY DINA PATIL: 

SHRI DHAIRYASHEEL RAJSINH MOHITE-PATIL: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a) the number of sector-specific Micro, Small, and Medium Enterprises 

(MSMEs) clusters established in Maharashtra under the Cluster Development 

Programme (CDP); 

(b) the types of industries covered under these clusters, such as textiles, 

handicrafts or agro- based industries; 

(c) the number of MSMEs benefiting from these clusters and the steps being 

taken to expand sector-specific clusters in the State; 

(d) whether the CDP in Maharashtra includes provisions for technology 

upgradation of MSMEs; 

(e) if so, the details of such initiatives and the sectors prioritized for technology 

support under the programme; 

(f) the amount of financial assistance provided to MSMEs for technology 

improvement under the programme; 
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(g) the impact of these measures on productivity and competitiveness of MSMEs 

in the State; 

(h) whether the Government provides marketing and export promotion support 

to MSME clusters in Maharashtra, if so, the number of clusters from Maharashtra 

that have benefited from such initiatives; and 

(i) whether the Government has received proposals for new MSME clusters in 

Maharashtra under the CDP and if so, the details of these proposals and their 

current status thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
(a) and (b): Under Micro and Small Enterprises Cluster Development Programme 

(MSE-CDP), Common Facility Centers (CFCs) are set up to enhance the 

productivity and competitiveness of Micro and Small Enterprises (MSEs) across the 

country. Under the scheme, 17 numbers of CFCs in various sectors such as 

automobiles, engineering, food processing, textile etc. are established in 

Maharashtra.  

(c): More than 400 numbers of MSEs are benefited by these CFCs in the state, 

MSE-CDP is a demand driven scheme and proposal from States Government 

received on the basis of their need. 

(d) and (e):  Yes, objective of the scheme is to enhance the sustainability, 

competitiveness and growth of MSEs by addressing common issues such as 

improvement of technology, skill & quality, market access etc, MSE-CDP is a 
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demand driven scheme and proposal from States Government received on the 

basis of their need. 

(f): GoI grant of Rs 188.62 crore have been released for establishing 17 CFCs 

in State of Maharashtra under MSE-CDP. 

(g): There is enhancement in productivity and competitiveness in terms of 

production, export , turn over & quality etc of MSEs in the State; 

(h):    Procurement and Marketing Support (PMS) scheme implemented by 

Ministry of MSME extends benefits for creating market access initiatives to Micro & 

Small Enterprises (MSEs) and around 35000 Numbers of MSMEs benefited under 

the scheme. 

(i)  There is no pending proposal for new MSE Cluster under MSE-CDP in the state 

of Maharashtra. 

नगर गैस िवतरण नेटवकª  का िवÖ तार 

3243. ®ी देवशे शा³ य: 

³या पेůोिलयम और ÿाकृितक गैस मýंी यह बताने कì कृपा कर¤गे िक:  

(क) एटा और कासगंज िजलŌ म¤ नगर गैस िवतरण (सीजीडी) नेटवकª  के िवÖ तार कì वतªमान िÖ थित 

³ या है;  

(ख) ³ या सरकार ने एटा और कासगंज म¤ पाइपकृत ÿाकृितक गैस (पीएनजी) और संपीिड़त ÿाकृितक 

गैस (सीएनजी) कì उपलÊ धता सिुनिÔ चत करने के िलए कोई ठोस योजना बनाई है और यिद हां, 

तो तÂ सबंंधी Ê यौरा ³ या है; 

(ग) इस योजना के अंतगªत अब तक िकतना कायª पूरा हòआ है और इसकì भावी łप-रेखा ³ या है; 
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(घ) एटा और कासगंज म¤ िकतने घरŌ, औīोिगक इकाइयŌ और पåरवहन वाहनŌ को सीजीडी नेटवकª  

से जोड़ने का लà य है; और  

(ड.) ³ या सरकार इस पåरयोजना को शीŅ पूरा करने के िलए कोई िवशेष उपाय कर रही है और यिद 

हां, तो तÂ सबंंधी Ê यौरा ³ या है? 

पेůोिलयम और ÿाकृितक गैस मýंालय म¤ राºय मýंी; तथा पयªटन मýंालय म¤ राºय मýंी (®ी सरुशे 

गोपी): 

(क) से (ङ): पाइÈड ÿाकृितक गैस (पीएनजी) कने³शन ÿदान करना और संपीिड़त ÿाकृितक गैस 

(सीएनजी) ÖटेशनŌ कì Öथापना करना नगर गैस िवतरण (सीजीडी) नेटवकª  के िवकास का भाग है और 

इसे Æयूनतम कायª कायªøम (एमडÊलयूपी) के आधार पर पेůोिलयम और ÿाकृितक गैस िविनयामक बोडª 

(पीएनजीआरबी) Ĭारा ÿािधकृत कंपिनयŌ Ĭारा िकया जाता है। 12/12ए सीजीडी बोली दौर के समािĮ 

के बाद,  पीएनजीआरबी Ĭारा दशे भर म¤ सीजीडी नेटवकª  के िवकास के िलए मु́ य भूिम के लगभग 

100% ±ेý को कवर करते हòए, जीए म¤ शािमल नगरŌ सिहत, 307 भौगोिलक ±ेýŌ (जीएज) म¤ सीजीडी 

नेटवकª  के िवकास के िलए कंपिनयŌ को ÿािधकृत िकया गया है।  

पीएनजीआरबी ने सीजीडी नेटवकª  के िवकास के िलए फłª खाबाद, एटा, हरदोई िजलŌ को कवर 

करने के िलए जीए िहंदÖुतान पेůोिलयम कॉरपोरेशन िल. को और कासगंज जीए को मेघा िसटी गैस 

िडÖůीÊयूशन ÿाइवेट िल. को ÿािधकृत िकया गया है। िदनांक 31.01.2025 कì िÖथित के अनसुार, 

पीएनजी घरलूे कने³शनŌ, सीएनजी ÖटेशनŌ और औīोिगक कने³शनŌ कì जीए-वार ÿगित के साथ-

साथ फłª खाबाद, एटा और हरदोई िजलŌ के जीए और कासगंज िजले के जीए कì पूरा होने कì लि±त 

ितिथ के Êयौर ेसंलµन िववरण म¤ िदए गए ह§।  

सरकार ने सीएनजी (पåरवहन) और पीएनजी (घरलूे) ±ेý को ÿाकृितक गैस कì उपलÊधता 

सिुनिĲत करने के िलए िविभÆन कदम उठाए ह§, िजसम¤ सीएनजी (टी) / पीएनजी (डी) को ÿाथिमकता 

के आधार पर घरलूे गैस आवंिटत करना, सीएनजी (टी) / पीएनजी (डी) ±ेý कì आवÔयकता को पूरा 

करने के िलए गैर ÿाथिमकता वाले ±ेýŌ से घरलूे गैस को िवपिथत करना, नगर गैस िवतरण (सीजीडी) 
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नेटवकª  का िवÖतार, राÕůीय गैस िúड पाइपलाइन का िवÖतार, तरलीकृत ÿाकृितक गैस (एलएनजी) 

टिमªनलŌ कì Öथापना, जैव-सीएनजी को बढ़ावा देने के िलए िकफायती पåरवहन के िलए दीघªकािलक 

िवकÐप (सतत) पहले आिद शािमल ह§। सरकार ने यह भी अिधसूिचत िकया है िक गहर ेपानी, अÂयिधक 

गहरे पानी और उ¸च दबाव-उ¸च तापमान वाले ±ýेŌ म¤ खोजŌ से उÂपािदत गैस, िकसी भी िÖथित 

म¤, िजसम¤ बोली ÿिøया के तहत पेश कì गई गैस के आनुपाितक िवतरण कì आवÔयकता हो सकती 

ह,ै संिवदाकार सीएनजी(टी)/पीएनजी (डी) ±ेý से संबंिधत बोलीदाताओ ंको ÿाथिमकता पर गैस कì 

पेशकश करगेा। 

पåरयोजनाओ ंम¤ तेजी लाने के िलए पीएनजीआरबी और पůेोिलयम एवं ÿाकृितक गैस मýंालय 

Ĭारा संबंिधत कंपिनयŌ के साथ पåरयोजनाओ ंकì ÿगित कì िनयिमत समी±ा कì जाती है। 

 

िववरण 
जीए कì पूरा होने कì लि±त ितिथ का Êयौरा  

ø.
सं. 

भौगोिलक 
±ेý/सीजीडी 
नेटवकª  

राºय/सं
घ 
शािसत 
ÿदेश ±ेý 

ÿािधकृत 
सीजीडी 
कंपनी 

ÿािध
कार 
कì 
ितिथ 

लàय 
पूरा 
होने 
कì 
ितिथ 

  घरेलू पीएनजी  सीएनजी Öटेशन 
एमडÊलयू
पी लàय 

आनुपाित
क दर 
लàय 

उपल
िÊध 

सीएन
जी 
एमड
Êलयू 
लàय 

आनुपा
ितक 
दर 
लàय 

उपल
िÊध 

1.  फłª खाबाद, 
एटा और 
हरदोई िजले 

उ°र 
ÿदेश 

िहंदÖुतान 
पůेोिलयम 
कॉरपोरशे
न िल. 

29 
माचª, 
2019 

31 
माचª, 
202
9 

98000 27767 1457
1 

75 32 51 

2.  कासगंज 
िजला 

उ°र 
ÿदेश 

मेघा िसटी 
गैस 
िडÖůीÊयूश
न ÿाइवेट 
िल. 

04 
मई, 
2022 

30 
जून, 
203
0 

252000 39900 0 45 11 4 

(ąोतः पीएनजीआरबी) 
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PNG CONNECTIONS BY BPCL 

3244.  DR. ALOK KUMAR SUMAN:  

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state: 

(a) whether it is a fact that the Petroleum and Natural Gas Regulatory Board is not 

monitoring the Piped Natural Gas connections being provided by the Bharat 

Petroleum Corporation Limited causing delay in connections; 

(b) if so, the details and the progress made thereof; 

(c) whether it is a fact that Minimum Work Programme target mandated by the 

Petroleum and Natural Gas Regulatory Board (PNGRB) has not been achieved 

in PNG connections in the geographical area in Gopalganj, Siwan, West 

Champaran, East Champaran and Deoria districts;  

(d) if so, the details thereof; and 

(e) the details of the target set for providing the Piped Natural Gas Connection in 

district Gopalganj along with the total number of Piped Natural Gas connections 

installed as on date? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL 

GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI 

SURESH GOPI):  

(a) to (e): Establishment of Compressed Natural Gas (CNG) stations and providing 

Piped Natural Gas (PNG) connections are part of development of City Gas 

Distribution (CGD) network and the same is carried out by the entities authorized 

by the Petroleum and Natural Gas Regulatory Board (PNGRB). PNGRB has 
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authorized Bharat Petroleum Corporation Limited (BPCL) in May, 2022 for 

development of CGD network in Gopalganj, Siwan, West Champaran, East 

Champaran districts of Bihar and Deoria district of Uttar Pradesh. As per Minimum 

Work Programme (MWP) target mandated by PNGRB, BPCL has to establish 67 

CNG stations and 10,10,999 PNG connections in the Geographical Area (GA) by 

2030. As on 31.01.2025, against the pro-rata target of establishing 16 CNG stations 

and providing 1,60,075 PNG connections, BPCL has established 26 CNG stations 

and provided 14,675 PNG connections in Gopalganj, Siwan, West Champaran, 

East Champaran and Deoria districts GA.  

 

The PNGRB monitors the progress of CGD networks based on reports 

submitted by the entities. If there are any delays or shortfalls, the PNGRB advises 

the entity to take corrective action. This includes calling them for progress review 

meetings or statutory hearings under existing regulations to discuss challenges and 

the latest updates on their MWP targets in authorized GAs. 

उ°र-पवूª राºयŌ म¤ राÕůीय राजमागŎ का िनमाªण 

3245. ®ी सजंय हåरभाऊ जाधव: 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक: 

(क) चीन, भूटान, नेपाल और बांµलादेश से लगने वाली सीमाओ ंपर िकतने राÕůीय राजमागŎ का िनमाªण 

िकया गया है; और 

(ख) िपछले पांच वषŎ के दौरान िवकास के िलए ÿÖतािवत राजमागŎ कì सं́ या िकतनी है और िकतने 

राजमागŎ पर िनमाªण कायª शłु हो चकुा है? 
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सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी): 

(क) और (ख) सरकार, सड़क पåरवहन और राजमागª मýंालय (एमओआरटीएडंएच) दशे के राÕůीय 

राजमागŎ (एनएच) के िवकास और रखरखाव के िलए मु́ य łप से उÂ तरदायी है। 

सीमावतê ±ेýŌ म¤ राÕ ůीय राजमागŎ सिहत पूवō°र (एनई) राºयŌ म¤ राÕ ůीय राजमागŎ का िवकास 

एक सतत ÿिøया है, जो िनिध कì उपलÊधता, सड़क कì िÖथित, पारÖ पåरक ÿाथिमकता, यातायात 

सघनता और पीएम गितशिĉ राÕůीय माÖटर Èलान (एनएमपी) के साथ तालमेल के आधार पर कì 

जाती है। 

देश के पूवō°र राºयŌ म¤ चीन, भूटान, नेपाल और बांµलादेश के साथ सीमावतê ±ेýŌ म¤ 16 राÕ ůीय 

राजमागª ह§। 

िपछले पांच वषŎ के दौरान सीमावतê ±ेýŌ म¤ राÕ ůीय राजमागŎ सिहत पूवō°र राºयŌ म¤ राÕ ůीय 

राजमागŎ पर कुल 468 िवकासाÂमक कायª कायाªिÆवत िकए गए, िजनकì कुल लंबाई 9,337 िकलोमीटर 

है और कुल लागत 1,51,246 करोड़ Łपये ह,ै िजनम¤ से 232 कायª पूर ेहो चकेु ह§ और शेष 236 कायŎ 

कì के पूरा होने का िनधाªåरत/संशोिधत िनधाªåरत समय 2028 तक ह§। 

पीवीटीजी को पीएम-जनमन के अंतगªत शािमल करना 

3246.   ®ी इमरान मसूदः  

³या जनजातीय कायª मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ÿधानमंýी जनजाित आिदवासी Æयाय महािभयान (पीएम-जनमन) योजना के अंतगªत पंजीकृत 

लाभािथªयŌ कì राºय-वार सं´या िकतनी है; 

(ख) सरकार Ĭारा कÐयाणकारी योजनाओ ंतक पहòंच बनाने म¤ िवशेष łप से कमजोर जनजातीय समूहŌ 

(पीवीटीजी) के सामने आने वाली चनुौितयŌ का समाधान करने के िलए ³या उपाय िकए जा रहे ह§; और 

(ग) सरकार उĉ योजना के अंतगªत उन पीवीटीजी को िकस ÿकार शािमल करने कì योजना बना रही 

है िजनके पास आधार अथवा मनरगेा जॉब काडª नहé ह§? 
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जनजातीय कायª मýंालय म¤ राºय मýंी (®ी दुगाª दास उइके): 

(क): ÿधानमंýी जनजाित Æयाय महािभयान (पीएम जनमन) के कायाªÆवयन के मĥेनजर, जनजातीय 

कायª मýंालय ने राºय सरकारŌ/संघ राºय±ेý ÿशासन/िवभागŌ के माÅयम से पीएम गित शिĉ मोबाइल 

एिÈलकेशन के माÅयम से आवास Öतर पर डेटा सúंह करने का कायª शुł िकया ह,ै तािक पीएम जनमन 

के तहत गांवŌ और बिÖतयŌ म¤ रहने वाली पीवीटीजी आबादी को कवर करने के िलए पीवीटीजी आबादी 

के आंकड़Ō और बुिनयादी ढांचे के अंतरŌ का अनुमान लगाया जा सके। ÿाĮ िकए गए आंकड़Ō 

(28.02.2025 तक) के आधार पर, राºय/संघ राºय±ेý-वार पीवीटीजी कì सं́ या संलµन िववरण म¤ 

दी गई है। इन अिभयानŌ के तहत कवर िकए जाने वाले लाभािथªयŌ कì वाÖतिवक सं´या अनमुोिदत 

मानदडंŌ के अनसुार संबंिधत उपायŌ के िविशĶ िदशािनद¥शŌ कì पाýता मानदडंŌ के अÅयधीन है। 

(ख) तथा (ग): राºय सरकारŌ के समÆवय से, आईईसी िशिवरŌ का आयोजन िकया गया है, िजसका 

उĥेÔय आधार काडª, जाित ÿमाण पý, जन धन ब§क खाता जैसे बुिनयादी दÖतावेजŌ को तैयार करने म¤ 

सिुवधा ÿदान करना था, जो आयÕुमान काडª, पीएम आवास, मनरगेा आिद सिहत िविभÆन योजनाओ ं

के तहत लाभ ÿाĮ करने के िलए आवÔयक ह§।  

िववरण 

राºय सरकारŌ/सघं राºय±ेý ÿशासनŌ/िवभागŌ Ĭारा मोबाइल एÈलीकेशन आधाåरत आवास 
सव¥±ण के आधार पर पीवीटीजी जनसं́ या का अनुमान (28.02.2025 तक)   

ø.स.ं राºय का नाम कुल पीवीटीजी जनसं́ या 

1 आňं ÿदेश 493932 
2 छ°ीसगढ़ 229743 
3 गजुरात 153516 
4 झारखंड 398260 
5 कनाªटक 57067 
6 केरल 29511 
7 मÅय ÿदेश 1228606 
8 महाराÕů 621046 
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9 ओिडशा 298441 
10 राजÖथान 128456 
11 तिमलनाडु 364846 
12 तेलंगाना 63194 
13 िýपरुा 273240 
14 उ°र ÿदेश 3527 
15 उ°राखंड 92233 
16 पिĲम बंगाल 67431 
17 अंडमान और िनकोबार 191 
18 मिणपुर 44694 
19 िबहार 8839 

कुल योग 4556773 
 

हडको Ĭारा िव°पोिषत योजनाए ं

3247.  ®ी ओमÿकाश भूपालिसहं उफª  पवन राजेिनबंालकरः  

®ी अरिवंद गणपत सावंतः  

³या आवासन और शहरी कायª मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या हाउिसंग एडं अबªन डेवलपम¤ट कॉपōरेशन िलिमटेड (हडको) Ĭारा िविभÆन योजनाओ ं के 

अंतगªत जłरतमंद ÓयिĉयŌ को ऋण ÿदान िकए जाते ह§ और यिद हां, तो तÂसंबंधी ÿावधान और 

मानदडं ³या ह§;  

(ख) िवगत पांच वषŎ और वतªमान वषª के दौरान हडको Ĭारा िव°पोिषत योजनाओ ंकì राºय-वार, 

िवशेषकर महाराÕů के संदभª म¤ िजला-वार सं´या िकतनी है;  

(ग) ³या उĉ अविध के दौरान हडको Ĭारा िव°पोिषत कुछ योजनाओ ंको कुछ राºय सरकारŌ Ĭारा 

अनमुोिदत नहé िकया गया था;  

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और हडको Ĭारा िव°पोिषत योजनाओ ंको राºयŌ के िलए और 

अिधक Óयवहायª बनाने के िलए सरकार Ĭारा ³या कदम उठाए गए ह§;  



20.03.2025  161 
 

 
 

(ङ) ³या बड़ी सं́ या म¤ राºयŌ ने आवास िनमाªण के िलए हडको से सहायता कì मांग कì है और यिद 

हां, तो तÂसंबंधी राºय-वार, िवशेषकर महाराÕů के संदभª म¤ िजला-वार Êयौरा ³या है और हडको 

कì इस पर ³या ÿितिøया है;  

(च) ³या सरकार का आकां±ी िजलŌ के िलए इस पहल के अंतगªत कुछ िवशेष योजनाए ंचलाने का 

ÿÖताव है और यिद हां, तो तÂसंबंधी िजला-वार, िवशेषकर उÖमानाबाद संसदीय िनवाªचन ±ेý के 

संबंध म¤ Êयौरा ³या है; और  

(छ) सरकार Ĭारा वतªमान िव°ीय वषª के दौरान हडको के संसाधन आधार म¤ वृिĦ करने और इसके 

ÿचालनŌ का िवÖतार करने के िलए ³या कदम उठाए गए ह§? 

आवासन और शहरी कायª मýंालय म¤ राºय मýंी आवासन और शहरी कायª मýंालय म¤ राºय मýंी 
(®ी तोखन साहó):: 
 

(क): हडको एक िव°ीय सÖंथान है, जो क¤ þ सरकार और राºय सरकार कì योजनाओ ंके कायाªÆवयन 

के िलए िविभÆन राºय सरकार कì एज¤िसयŌ कì आवास और इÆ ĀाÖ ů³ चर पåरयोजनाओ ंके िलए ऋण 

सहायता ÿदान करती है, जो बदल ेम¤ जłरतमंद ÓयिĉयŌ सिहत िविभÆन सामािजक-आिथªक समूहŌ 

कì आवÔ यकताओ ंकì पूितª करती है। हालािँक, आज कì िÖथित के अनुसार, हडको पåरयोजना ऋणŌ 

के तहत ÓयिĉयŌ को सीधे ऋण सहायता ÿदान नहé करता है। हडको िनवास खुदरा िव° योजना के 

तहत हडको Óयिĉगत आवास ऋण ÿदान िकया करता था, वतªमान म¤ यह योजना चालू नहé है। 

(ख): िपछले पांच वषŎ म¤ हडको Ĭारा Öवीकृत योजनाओ ंकì सं´या संलµन िववरण-I म¤ दी गई है। 

महाराÕů राºय म¤ योजनाओ ंकì सं´या संलµन िववरण-II म¤ दी गई है। 

(ग) और (घ): हडको िविभÆन राºय एज¤िसयŌ/पैराÖटेटल एज¤िसयŌ Ĭारा शłु कì जा रही उन 

पåरयोजनाओ ंके िलए िव°ीय सहायता ÿदान करता है, िजÆह¤ राºय सरकार कì नीितयŌ के अनłुप 

राºय सरकार Ĭारा अनुमोिदत िकया जाता है। 
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(ङ): राºय सरकार कì एज¤िसया ँक¤ þ सरकार के ÿमुख कायªøमŌ म¤ आवÔयक पूरक िव°पोषण और 

आवासŌ के िनमाªण से संबंिधत योजनाओ ंम¤ ऋण सहायता ÿाĮ करने के िलए हडको से िव°ीय सहायता 

ÿाĮ कर रही ह§। िपछले पाँच वषŎ म¤ Öवीकृत आवास योजनाओ ंकì सं´या संलµन िववरण-III म¤ दी गई 

है। िपछले पाचँ वषŎ के दौरान महाराÕů म¤ आवास के िलए िवशेष łप से कोई िविशÕ ट योजना Öवीकृत 

नहé कì गई है। 

(च): हडको कानूनी मंजूरी सिहत पåरयोजनाओ ंके Êयौर ेके साथ ऋण आवेदन ÿाĮ होने, ऋण लेने 

वाली संÖथाओ ंĬारा योजना/ऋण लेने/पåरयोजना शłु करने के िलए राºय सरकार का अनमुोदन आिद 

िमलन ेपर योजनाओ ंको Öवीकृित देता है। 

(छ): 31.12.2024 तक हडको कì शुĦ Ö वािमÂ व िनिध (एनओएफ) 17,965.59 करोड़ Łपये ह§, िजसम¤ 

2001.90 करोड़ Łपये कì इि³वटी शेयर पंूजी शािमल है। 31.12.2024 तक हडको का ऋण इि³वटी 

अनपुात 5.17 गुना था और इसिलए पåरचालन आवÔयकताओ ंके आधार पर, हडको बाजार ÿितÖपधê 

दरŌ पर िविवध ąोतŌ से संसाधन जुटाने कì िÖथित म¤ होगा। 
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िववरण-I 
िपछले पांच वषŎ म¤ हडको Ĭारा Öवीकृत योजनाओ ंकì सं́ या 

राºय / संघ राºय 
±ेý का नाम 

योजना का 
ÿकार 

2020- 2021 2021- 2022 2022- 2023 2023- 2024 2024- 25 
योजनाओ ंकì 
सं́ या 

योजनाओ ंकì सं́ या योजनाओ ंकì 
सं́ या 

योजनाओ ंकì सं́ या योजनाओ ंकì सं́ या 

आंňÿदेश आवास - - - - 1 
इÆ ĀाÖ ů³ चर - - 2 9 9 

अłणाचल ÿदेश आवास - - - - - 
इÆ ĀाÖ ů³ चर - 1 - - - 

असम आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - - 

िबहार आवास - - - - - 
इÆ ĀाÖ ů³ चर - 1 1 - - 

छ°ीसगढ आवास - - 1 - - 
इÆ ĀाÖ ů³ चर - - - - 1 

गोवा आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - - 

गजुरात आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - 2 

हåरयाणा आवास - - - - - 
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इÆ ĀाÖ ů³ चर - - - 1 1 
िहमाचल ÿदेश आवास - - - - - 

इÆ ĀाÖ ů³ चर - - - - - 
झारखंड आवास - - - - - 

इÆ ĀाÖ ů³ चर - - - - - 
कनाªटक आवास - - - 1 - 

इÆ ĀाÖ ů³ चर - - - 5 5 
 

केरल आवास - 2 - 1 - 
इÆ ĀाÖ ů³ चर - 1 1 3 2 

मÅयÿदेश आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - 3 

महाराÕů आवास - - - - - 
इÆ ĀाÖ ů³ चर - 3 3 7 5 

मिणपुर आवास 1 1 - 1 - 
इÆ ĀाÖ ů³ चर 2 2 - 1 - 

मेघालय आवास - - - - - 
इÆ ĀाÖ ů³ चर - 1 - - - 

िमजोरम आवास - - - - 1 
इÆ ĀाÖ ů³ चर - - - - - 
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नागाल§ड आवास 7 5 1 3 - 
इÆ ĀाÖ ů³ चर 7 13 4 6 1 

ओिडशा आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - - 

पंजाब आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - 2 3 

राजÖथान आवास - - - - - 
इÆ ĀाÖ ů³ चर 3 2 3 10 15 

िसि³कम आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - - 

तिमलनाडु आवास - - - - - 
इÆ ĀाÖ ů³ चर 2 - 1 3 4 

तेलंगाना आवास - - 1 4 1 
इÆ ĀाÖ ů³ चर - - - 3 7 

िýपरुा आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - 1 

उ°र ÿदेश आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - 3 3 

उ°राखंड आवास - - - 1 - 
इÆ ĀाÖ ů³ चर - - - 1 1 
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पिĲम बंगाल आवास - - 1 - - 
इÆ ĀाÖ ů³ चर - - 2 2 2 

जÌमू और कÔमीर आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - - 

अंडमान और 
िनकोबार Ĭीप 

समूह 

आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - - 

चंडीगढ़ आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - - 

दादरा और नगर 
हवेली 

आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - - 

दमन और दीव आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - - 

िदÐली आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - 1 1 

ल±Ĭीप आवास - - - - - 
इÆ ĀाÖ ů³ चर - - - - - 

पांिडचेरी आवास - - - - - 
इÆ ĀाÖ ů³ चर - - 1 - - 

कुल  22 32 22 68 69 
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िववरण-II 

महाराÕů राºय म¤ हडको Ĭारा Öवीकृत योजनाओ ंका वषª-वार Êयौरा (िजलावार) 

िव°ीय वषª 2019-20:                                                                      (करोड़ Ł. म¤ )  
ø. स.ं उधारकताª योजना का नाम/योजना कì 

सं́ या 
Öवीकृित कì तारीख Öवीकृत ऋृण 

 
शािमल िकए गए िजले 

1 नागपरु मुंबई सपुर 
कÌयिुनकेशन ए³सÿेसवे 
िलिमटेड  
(एनएमएससीईएल) 

नागपरु के िलए कंसोिटªयम 
 फंिडंग-मुंबई सपुर 
कÌयिुनकेशन ए³सÿेसवे 
[ अनुसूची सं. 21348] 

 
 
 
30.08.2019 

 
 
 
2550.00 

नागपरु 
वधाª  
वािशम 
जलना 
अकोला 
संभाजीनगर 
अहमदनगर 
नािसक 
ठाण े

2 पणुे महानगर ±ेýीय 
िवकास ÿािधकरण 
(पीएमआरडीए) 

मान-Ìहालुंगे रोड, पुण ेम¤ नगर 
िनयोजन योजना सं́ या 1 का 
कायाªÆवयन  
[ अनुसूची सं . 21380] 

 
19.02.2020 

 
527.60 

पणु े

कुल योजनाए ं 3077.60  
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िव°ीय वषª 2020-21:  (Ł.करोड़ म¤ )  
ø. सं. उधारकताª योजना नाम/िववरण Öवीकृत कì तारीख  

 
ऋृण कì रािश  शािमल िकए गए िजले 

1 महाराÕů रेल 
इÆ ĀाÖ ů³ चर िवकास 
िनगम िलिमटेड 
(एमआरआईडीसीएल) 

महाराÕů म¤ रोड ओवर िāज 
(आरओबी) और रोड अडंरपास 
(आरयूपी) का िनमाªण 
[ अनुसूची स.ं 21390] 

21.08.2020 1356.00 महाराÕů के िविभÆन िजलŌ म¤ 60 
पåरयोजनाए ं
योजना बंद थी, इसिलए कोई åरलीज 
नहé कì गई। 

कुल  1356.00  
िव°ीय वषª 2021-22:                                                         (करोड़ Ł. म¤ )  
ø. स.ं उधारकताª योजना नाम/िववरण Öवीकृित कì 

तारीख 
ऋण कì रािश शािमल िकए गए िजले 

1 महाराÕů सरकार - 
लोक ÖवाÖÃय 
िवभाग (महाराÕů 
सरकार- 
 पीएचडी) 

िविभÆन िजलŌ म¤ लोक ÖवाÖÃय 
का सŀुढ़ीकरण (नव िनमाªण) 
[अनसुूची सं. 21443] 

21.10.2021 1948.00 िविभÆन िजलŌ म¤ 45 Öथान  
 
अकोला, अहमदनगर, कोÐहापुर, गढ़िचरौली, 
गŌिदया, चþंपरु, जलगांव, जालना, ठाणे, धुले, 
नागपरु, लातूर, वधाª, सांगली, परभणी, िसंधुदगुª, 
पणुे, सतारा 
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2 महाराÕů सरकार - 
लोक ÖवाÖÃय 
िवभाग (महाराÕů 
सरकार- 
 पीएचडी) 

िविभÆन िजलŌ म¤ लोक ÖवाÖÃय 
का सŀुढ़ीकरण (चल रही 
योजनाए)ं  
[ अनुसूची सं . 21442 ] 

21.10.2021 2000.00 िविभÆन िजलŌ म¤ 96 Öथान  
 
अहमदनगर, अमरावती, बीड, भंडारा, बलुढाणा, 
चþंपरु, धारािशव, धुले, गढ़िचरौली, जलगावँ, 
जालना, कोÐहापुर, लातूर, नागपुर, नांदेड़, नंदरुबार, 
नािसक, पालघर, पुणे, रायगढ़, रÂनािगरी, सांगली, 
संभाजी नगर, सतारा, िसंधुदगुª, सोलापरु, वािशम 

3 महाराÕů 
राºय  सड़क 
िवकास िनगम 
िलिमटेड 
(एमएसआरडीसी) 

पणुे åरंग रोड, महाराÕů के पिĲमी 
खंड के िलए भूिम अिधúहण  
[ अनुसूची सं . 21459] 

27.01.2022 3500.00 पणु े

कुल  7448.00  
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 िव°ीय वषª 2022-23                                                               (करोड़ Ł. म¤)   
ø. 
स.ं 

उधारकताª योजना का नाम/िववरण  Öवीकृित कì 
तारीख 

ऋृण कì रािश शािमल िकए गए िजले 

1 महाराÕů राºय सड़क 
िवकास िनगम 
(एमएसआरडीसी) 

जालना-नांदेड़ ए³सÿेसवे कने³टर के िलए 
भूिम अिधúहण  
[अनूसूची स.ं 21494] 

27.09.2022 2140.00 जलना 
परभनी 
नांदेड़ 

2 महाराÕů सरकार - लोक 
िनमाªण िवभाग  
पीएचडी) (जीओएम - 
पीडÊÐयूडी) 

महाराÕů म¤ एसएच और एमडीआर रोड के 
िलए ÿÂय± उधार  
[अनूसूची स.ं 21495] 

27.09.2022 5000.00 महाराÕů के िविभÆन िजले  

3 महाराÕů  जल 
संर±ण िनगम      
(एमडÊÐयूसीसी) 

महाराÕů म¤ जल संर±ण 
योजनाए ं                    
[अनुसूची स.ं 21502] 

  13.12.2022 3500.00 महाराÕů के िविभÆन िजले 

कुल  10640.00  
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िव°ीय वषª 2023-24                                                                         (करोड़ Ł. म¤)  
ø. 
स.ं 

एज¤सी योजना का नाम/िववरण Öवीकृित कì 
तारीख 

Öवीकृत ऋृण 
 

शािमल िकए गए िजले 

1 मुंबई मůेो रले कॉपōरेशन 
िलिमटेड (एमएमआरसीएल) 

मुंबई मůेो लाइन-3 (कोलाबा-बांþा - सीÈज़) 
कॉåरडोर–िव°ीय सहायता 
[अनसुूची सं. 21527] 

10.11.2023 1000.00 मुंबई 

2 महाराÕů राºय िवīतु िवतरण 
कंपनी िलिमटेड 
(एमएसईडीसीएल) 

िबजली खरीदारी के िलए िबजली िवøेताओ ं
को भगुतान हेत ुिवशेष अविध ऋण [अनसुूची 
सं .21534] 

23.11.2023 1600.00 सÌपूणª महाराÕů 

3 लोक िनमाªण िवभाग- 
महाराÕů सरकार 
(पीडÊÐयूडी- जीओएम) 

महाराÕů के िविभÆन िजलŌ म¤ िनमाªण और 
सड़क कायŎ म¤ सधुार के िलए िव°ीय 
सहायता [अनसुूची सं. 21547] 

18.01.2024 5700.00 महाराÕů के िविभÆन िजले 

4 मुंबई  मůेो रले कॉपōरेशन 
िलिमटेड (एमएमआरसीएल) 

मुंबई मůेो लाइन 3 के िलए अितåरĉ ऋृण  
[ अनसुूची सं. 21558] 

09.02.2024 1000.00 मुंबई 

5 महाराÕů राºय िवīतु िवतरण 
कंपनी िलिमटेड 
(एमएसईडीसीएल) 

िवशेष अविध ऋृण एलपीएस  
[ अनसुूची सं .21557] 

09.02.2024 4668.25 सÌपूणª महाराÕů 

6 महाराÕů राºय सड़क िवकास 
िनगम िलिमटेड 
(एमएसआरडीसी) 

िवरार अलीबाग मÐटीमॉडल कॉåरडोर के िलए 
 भूिम  अिधúहण [ अनुसूची सं 
.21568] 

26.02.2024 22250.00 पालघर ,ठाणे, रायगढ़ 
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7 महाराÕů राºय सड़क िवकास 
िनगम 
िलिमटेड (एमएसआरडीसी) 

पणु ेåरंग रोड ईÖट [ अनसुूची सं. 21567] 26.02.2024 5500.00 पणु े

   कुल 41718.25  
 

िव°ीय वषª 2024-25:                                                                        (करोड़ Ł. म¤)  
ø. स.ं उधारकताª योजना का नाम/िववरण Öवीकृित कì 

तारीख 
Öवीकृत ऋण  शािमल िकए गए िजले 

1 महाराÕů राºय िवīतु िवतरण 
कंपनी िलिमटेड 
(एमएसईडीसीएल) 

पावर व¤डसª / पावर ůेडसª से िबजली खरीदने के िलए 
िवशेष अविध ऋण [अनसुूची सं. 21591] 

29- 04- 
2024 

2700.00 संपूणª महाराÕů 

2 महाराÕů राºय िवīतु 
उÂ पादन कंपनी िलिमटेड 
(महाजनेको) 

महाराÕů के 9 िजलŌ के 85 ÖथानŌ पर पीएम-कुसुम 
के घटक-ग का मु́ य मंýी सौर कृिष वािहनी योजना 
(एमएसकेवीवाई) 2.0 के साथ तालमेल करते हòए 
फìडर Öतरीय सौरीकरण िवīतु पåरयोजनाए ं
[अनसुूची सं. S272024073000342] 

26- 07- 
2024 

4238.68 पणुे, अहमदनगर, अमरावती, 
छýपित संभाजी नगर, नंदरुबार 
, सांगली , नािसक, जलगाँव , 
और सोलापुर 

3 एमएसआईडीसी संभाजी नगर 
±ेý सड़क िवकास 
िनगम  िलिमटेड 
(एमएसएनआरआरडीसीएल) 

महाराÕů के 4 िजलŌ म¤ "सधुाåरत हाइिāड एनुइटी 
मॉडल" के तहत संभाजी नगर ±ेý म¤ 20 सड़क 
पैकेजŌ म¤ 680 िकमी सड़क के उÆनयन और रख-
रखाव के िलए अविध ऋण    
[अनसुूची सं. एस072024080200346] 

26- 07- 
2024 

3423.00 छýपित संभाजी नगर, 
जालना, धारािशव, बीड 
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4 एमएसआईडीसी कŌकण ±ेý 
रोड िवकास  िनगम िलिमटेड  
(एमकेआरआरडीसीएल) 

महाराÕů के 5 िजलŌ म¤ "सधुाåरत हाइिāड एनुइटी 
मॉडल" के तहत कŌकण ±ेý म¤ 15 सड़क पैकेजŌ म¤ 
538 िकमी राºय सड़क के उÆनयन और रख-रखाव 
के िलए अविध ऋण 
[अनसुूची सं. एस072024080200347] 

26- 07- 
2024 

2603.36 पालघर ,ठाणे, 
रायगढ़,रÂनािगरी और िसंधुदगुª  

5 एमएसआईडीसी नागपरु ±ेý 
सड़क िवकास िनगम िलिमटेड 
(एमएनपीआरआरडीसीएल) 

महाराÕů के 6 िजलŌ म¤ "सधुाåरत हाइिāड एनुइटी 
मॉडल" के तहत नागपूर ±ýे म¤ 15 सड़क पैकेजŌ म¤ 
606 िकमी राºय सड़क के उÆनयन और रख-रखाव 
के िलए अविध ऋण  
 [अनसूुची सं. एस27202412100518] 

29- 11- 
2024 

2371.00 नागपूर, भंडारा, 
गŌिदया,चंþपरु, वधाª और 
गढ़िचरोली 

कुल  15336.04  
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िववरण- III  
िपछले पांच वषŎ म¤ हडको Ĭारा Öवीकृत आवास योजनाओ ंकì सं́ या 

राºय/संघ राºय ±ेý का 
नाम 

2020- 2021 2021- 2022 2022- 2023 2023- 2024 2024- 25 
योजनाओ ंकì 
सं́ या 

योजनाओ ंकì 
सं́ या 

योजनाओ ंकì 
सं́ या 

योजनाओ ंकì 
सं́ या 

योजनाओ ंकì 
सं́ या 

आंňÿदेश - - - - 1 
अŁणाचल ÿदेश - - - - - 
असम - - - - - 
िबहार - - - - - 
छ°ीसगढ़ - - 1 - - 
गोवा - - - - - 
गजुरात - - - - - 
हåरयाणा - - - - - 
िहमाचल ÿदेश - - - - - 
झारखंड - - - - - 
कनाªटक - - - 1 - 
केरल - 2 - 1 - 
मÅय ÿदेश - - - - - 
महाराÕů - - - - - 
मिणपुर 1 1 - 1 - 
मेघालय - - - - - 
िमजोरम - - - - 1 
नागाल§ड 7 5 1 3 - 
ओिडशा - - - - - 
पंजाब - - - - - 
राजÖथान - - - - - 
िसि³कम - - - - - 

तेलंगाना - - 1 4 1 
िýपरुा - - - - - 
उ°र ÿदेश - - - - - 
उ°राखंड - - - 1 - 
पिĲम बंगाल - - 1 - - 
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जÌमू और कÔमीर - - - - - 

अंडमान और िनकोबार 
Ĭीप समूह 

- - - - - 

चंडीगढ़ - - - - - 
दादरा और नगर हवेली - - - - - 

दमन और िदन - - - - - 
िदÐली - - - - - 
ल±Ĭीप - - - - - 
पांिडचेरी - - - - - 
कुल 8 8 4 11 3 

 

SELF RELIANT INDIA FUND 

3248.  SHRI PUTTA MAHESH KUMAR: 

           SHRI MAGUNTA SREENIVASULU REDDY: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  whether the Government has undertaken any recent survey/study regarding the 

implementation of the Self-Reliant India Fund (SRI Fund) during the last five 

years; 

(b)  if so, the details of the total number of Micro, Small, and Medium Enterprises 

that have applied, been assessed and deemed viable for equity support during 

the last five years, State- wise, especially Prakasam and Eluru districts of 

Andhra Pradesh; 
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(c)  the total amount of funds allocated, released and utilized under the SRI Fund 

across the country, State-wise and district-wise in Andhra Pradesh particularly 

in the above said districts; 

(d)  whether the Government has considered expanding the scope of the Micro, 

Small, and Medium Enterprises covered under the SRI Fund, if so, the details 

thereof; and 

(e)  whether the Government has conducted any awareness campaign regarding 

the SRI Fund across the country, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 

ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 

AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) and (d):  As a part of Atmanirbhar Bharat package, Rs. 50,000 crore equity 

infusion for Micro Small and Medium Enterprises (MSMEs) through Fund of Funds 

was announced in 2020.  In compliance with the announcement, Self Reliant India 

(SRI) Fund has been set up to infuse Rs. 50,000 crore as equity funding in those 

MSMEs, which have the potential and viability to grow and become large units. 

Under this Fund, there is a provision of Rs. 10,000 crore from the Government of 

India and Rs. 40,000 crore through Private Equity/Venture Capital Funds. No 

survey/study regarding its implementation has been undertaken. 

(b):  The States/UTs-wise details of MSMEs benefitted in the country including 

the State of Andhra Pradesh under SRI Fund are given in the enclosed 

STATEMENT. 
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(c):  This is a Central Sector Scheme, under which funds are not released to the 

State Government. As on 28.02.2025, 60 Daughter Funds have been empanelled 

and by way of investing of Rs. 10,979 crore, 577 MSMEs have been assisted. 

Under SRI Fund, as on 28.02.2025, fund of Rs. 1,722 crore have been allocated 

and released by Government of India to NSIC Venture Capital Fund Limited 

(NVCFL) and an amount of Rs. 1,641.90 crore has been utilized.  

(e):  Ministry of MSME organizes workshops/ interactive sessions for MSEs and 

Industry Associations, in association with MSME- Development and Facilitation 

Office, Member Lending Institutions, etc. for creating awareness. NVCFL also 

creates awareness about the Fund scheme. 

STATEMENT  

States/UTs-wise details of MSMEs benefitted under SRI Fund as on 
28.02.2025 since inception 

Sl. 
No. 

Name of States/UTs No of Investee Companies 

1. Andhra Pradesh 3 
2. Assam  1 
3. Bihar  2 
4. Chandigarh  3 
5. Chhattisgarh  1 
6. Delhi  69 
7. Dadra and Nagar Haveli 1 
8. Goa 2 
9. Gujarat  23 
10. Haryana  49 
11. Himachal Pradesh 1 
12. Jharkhand 1 
13. Kerala 7 
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14. Karnataka  151 
15. Madhya Pradesh  7 
16. Maharashtra  144 
17. Odisha 9 
18. Puducherry 2 
19. Punjab  2 
20. Rajasthan  7 
21. Tamil Nadu  27 
22. Tripura 1 
23. Telangana  39 
24. Uttarakhand 5 
25. Uttar Pradesh  15 
26. West Bengal 5 
 Total  577 

Source: NSIC Venture Capital Fund Limited 

RECESSION OF GLACIERS 

3249.  SHRI ASADUDDIN OWAISI: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the total number of glaciers in the country along with their distribution across 

States and Union Territories; 

(b) whether the Government has conducted studies to monitor the status and rate 

of recession of glaciers in the country and if so, the details thereof; 

(c) whether the Government has measured the extent of glacial retreat for individual 

glaciers and if so, the details thereof indicating the data on the amount of retreat 

recorded for each glacier during the last two decades; 

(d) the key findings of such studies including the impact of glacial retreat on water 

availability, ecosystems and local communities; and 
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(e) the steps taken/being taken by the Government to mitigate the adverse effects 

of glacier recession and to enhance long term monitoring mechanisms? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a):   According to the Inventory of Himalayan Glaciers, Special Publication No. 34, 

2009 published by the Geological Survey of India (GSI), the country has a total of 

9,575 glaciers.  State and Union Territories wise distribution of glaciers across the 

country is given in the enclosed Statement-I.  

(b) and (c):      Government has conducted comprehensive studies to monitor the 

status and recession rates of glaciers across the country. Efforts for regular and 

long-term monitoring of glaciers and snow cover in the Himalaya are undertaken 

under the Himalayan Glaciological Programme, coordinated by the Department of 

Science and Technology, Ministry of Science and Technology, and Ministry of Earth 

Sciences, Government of India. These initiatives involve national institutions such 

as the Wadia Institute of Himalayan Geology (WIHG), Geological Survey of India 

(GSI), National Institute of Hydrology (NIH), Space Application Centre (SAC), 

National Centre for Polar and Ocean Research (NCPOR), Govind Ballabh Pant 

National Institute of Himalayan Environment (NIHE), Indian Institute of Science 

(IISc) as well as numerous state and central universities including Indian Institute 

of Technologies (IITs), Jawahar Lal Nehru University (JNU), Hemvati Nandan 

Bahuguna (HNB) Garhwal University, Delhi University, Jammu University, 

University of Srinagar, and Lucknow University. 
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WIHG actively monitors glaciers through field-based observations in the 

Central Himalaya, Western Himalaya, and Karakoram regions. Currently, WIHG 

monitors ten glaciers: four in the Central Himalaya, six in the Western Himalaya 

and Karakoram. The monitored glaciers in Uttarakhand include Dokriani Glacier 

(since 1991) in the Bhagirathi Basin, Chorabari Glacier (since 2003) in the 

Mandakini Basin, and Dunagiri Glacier (since 2012) in the Alaknanda Basin. In 

Ladakh, WIHG monitors Pensilungpa and Parkachik glaciers (since 2015) in the 

Suru River Basin, and DurungDrung Glacier in the Doda Basin. In the Karakoram 

region, WIHG has been monitoring the Saser La and Changmolung glaciers (since 

2022) in the upper Nubra Valley. 

Long-term ground-based monitoring studies indicate significant recession 

trends: 

 Dokriani Glacier in the Bhagirathi Basin has retreated at a rate of 15-20 meters 

per year since 1995. 

 Chorabari Glacier in the Alaknanda Basin retreated by approximately 9-11 

meters per year between 2003 and 2016. 

 Pensilungpa Glacier in the Western Himalaya retreated around 2,941 meters, 

averaging 5.6 meters per year, from the Little Ice Age (LIA) until 2019. 

 DurungDrung Glacier receded by about 624 meters (average 12 meters/year) 

from 1971 to 2019. 

 Parkachik Glacier retreated 210.5 meters (average 4.21 meters/year) between 

1971 and 2021. 
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Furthermore, WIHG has extensively utilized satellite imagery and Geographic 

Information Systems (GIS) to monitor glaciers and glacial lakes in Uttarakhand, 

Himachal Pradesh, and the Eastern Himalaya. 

Key findings on monitoring of glaciers based on remote-sensing studies 

include: 

 Identification of 220 surge-type glaciers covering approximately 7,733 km² (43% 

of the total area under glacier cover) in the Karakoram, including 100 previously 

unreported surge-type glaciers, significantly enhancing understanding of their 

distribution and behavior. 

 Documentation of 252 glaciers covering 481.32 km² in the Suru Basin, Zanskar, 

Ladakh, with a total reduction of area covered under glacier is 32 km² (~ 6%) 

from 1971 to 2017. 

 Remote sensing studies of about 80 glaciers in the Garhwal Himalaya indicate a 

glacier area decrease from about 600 km² in 1968 to 573 km² in 2006, 

representing a loss of 4.6%. The Alaknanda and upper Bhagirathi basins 

experienced area reductions of 18.5 km² (5.7%) and 9.1 km² (3.3%), 

respectively, between 1968 and 2006. 

            Notable linear recession rates in Tons Valley glaciers between 1962 and 

2010 include Jaundhar Glacier (34.2 m/year), Jhajju Glacier (15.4 m/year), and 

Tilku Glacier (13.5 m/year). 

Further, Geological Survey of India (GSI) has conducted studies to monitor 

the rate of recession of some of the selected glaciers in the country. GSI has 

conducted mass balance studies on nine glaciers and carried out secular 
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movement studies on 83 glaciers to assess the recessional and advancement 

pattern of the glaciers. Majority of Himalayan glaciers are observed to be melting/ 

retreating at varying rates in different regions. The retreat trends of some 

Himalayan glaciers are given in the enclosed Statement-II. 

(d):    The key findings from studies on glacial retreat in the Himalayas, particularly 

in the context of water availability, ecosystems, and local communities, often 

include the following points: 

i. Impact on Water Availability: 

 As glaciers retreat, the long-term reduction in melt-water will likely lead to 

decreased flow in rivers during the dry seasons. The Himalayas serve as a 

critical water source for major river systems like the Ganga, Brahmaputra, and 

Indus. 

 Initially, glacial melt may cause increased water flow, but as glaciers shrink, this 

contribution declines, leading to shortages, especially in the summer months. 

 Reduced melt-water affects hydropower generation, a significant energy source 

for  the country, which rely on glacier-fed rivers for electricity production. 

ii. Impact on Ecosystems: 

 Reduced glacier melt impacts freshwater ecosystems by changing river flow 

patterns, temperature, and sediment load. These changes affect aquatic 

species' habitats and can lead to shifts in biodiversity. 

 Retreating glaciers alter vegetation zones, causing stress on high-altitude flora 

and fauna that depend on cold environments. 
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 Glacial retreat often leads to the formation of glacial lakes, which may threaten 

local ecosystems through the potential for glacial lake outburst floods (GLOFs). 

iii.  Impact on Local Communities: 

 Reduced water availability affects irrigation for agriculture, a critical livelihood 

source in Himalayan communities. Changes in water flow can disrupt planting 

and harvesting cycles. 

 As glaciers retreat, there is an increased risk of GLOFs, which can devastate 

downstream communities, destroy infrastructure, and damage arable land. 

 Communities dependent on glacier melt-water may face economic pressures, 

leading to migration or shifts in livelihoods (e.g., from agriculture to tourism or 

other industries). 

 Many Himalayan communities have deep spiritual connections to glaciers, rivers, 

and mountains, and the retreat of glaciers can have profound cultural and 

religious consequences.  

These findings highlight the increasing threats posed by the climate change 

in the region, emphasizing the need for continued monitoring and mitigation 

strategies to protect both ecosystem and local communities from the cascading 

effect of glacial retreat. 

(e):     In collaboration with WIHG, the Uttarakhand State Disaster Management 

Authority (USDMA) is assessing the risks of 13 glacial lakes across the Pithoragarh, 

Chamoli, Tehri, Uttarkashi, and Bageshwar districts. WIHG specifically monitors 

Vasundhara Tal in the Dhauliganga Basin, Chamoli District. This proglacial lake, 

located at the terminus of the Raykana Glacier, expanded from 0.14 km² in 1968 to 
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0.59 km² in 2021. Several supraglacial lakes in the ablation zones of the Raykana 

and Purvi Kamet glaciers are also combined with Vasundhara Tal. To mitigate 

potential hazards, WIHG continuously monitors these lakes for risk assessment.  

As part of the Integrated Operational Warning System (IOWS) project, 

funded by the Department of Science and Technology (DST), WIHG is to install 

hydro-meteorological and seismic stations in the Dhauliganga Basin. These 

stations are to provide real-time data to analyze various triggering factors and 

downstream hazards, enhancing early warning systems and disaster 

preparedness. Assessment of risks and implementation of effective risk mitigation 

strategies can be done on the basis of the collected data. 

In 2024, WIHG participated in a joint field expedition, conducting a 

bathymetric survey to assess the potentially hazardous Vasundhara Tal in Chamoli 

District.  WIHG has also contributed to research on GLOF-related disasters, 

including the 2013 Kedarnath disaster, the 2021 Chamoli disaster, and the 2023 

South Lhonak glacial lake outburst 

STATEMENT-I 

    Distribution of glaciers of India Across States and Union Territories. 

States of India Number of Glaciers Area (km2) 
Jammu & Kashmir and Ladakh 5262 29163 
Himachal Pradesh 2735 4516 
Uttarakhand 968 2857 
Sikkim 449 706 
Arunachal Pradesh 161 223 
Total 9575 37465 
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STATEMENT-II 

Retreat trends of glacier snouts of the Himalayan Glacier. 

 S.N. Name of glacier Basin Period Average 
annual retreat 
(m/year) 

1.   DurungDrung Indus 1971-2013 13.1 
2.   Hagshu Indus 1975-2015 11.4 
3.   Pensilungpa Indus 1962-2015 7.4 
4.   Shafat Indus 1975-2015 22.0 
5.   Parkhachik Indus 1962-2015 3.2 
6.   ChhotaShigri Chenab 1962-1995 6.8 
7.   Bara Shigri Chenab 1962-2015 32.4 
8.   Hamtah Chenab 2000-2010 12.5 
9.   Triloknath Chenab 1968-1996 17.9 
10.   YocheLungpa Chenab 1963-2006 19.5 
11.   Mulkila Chenab 1963-2006 14.8 

12.   Panchinala – I Chenab 
1963-2007 10.6 
1971-2019 3.95 

13.   Panchinala - II Chenab 
1963-2007 11.9 
1971-2019 2.89 

14.   Tingal Goh Chenab 1963-2008 16.0 

15.   Miyar Chenab 
1961-1996 16.4 
1962-2017 21.90 

16.   Sonapani Chenab 1906-2014 17.6 
17.   Gangstang Chenab 1963-2008 29.7 
18.   Gepang Gath Chenab 2003-2012 45.0 
19.   SamundarTapu Chenab 1962-2013 24.8 
20.   Batal Chenab 1962-2014 7.2 
21.   Man Talai (Gl. No. 115) Beas 1989-2004 23.3 
22.   Beas Kund Beas 1963-2003 18.8 
23.   Gl. No. 30 Beas 1963-2003 13.8 
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24.   Jobri Beas 
1963-2003 2.5 
1971-2019 2.58 

25.   Sara Umga Beas 1963-2004 41.5 
26.   Tal Ravi 1963-2005 39.9 
27.   Manimahesh Ravi 1968-2005 29.1 
28.   Gara-I Satluj 1979-2010 25.6 
29.   ShauneGarang Satluj 1963-1984 31.1 
30.   BilareBange Satluj 1963-2011 65.2 
31.   NaraduGarang Satluj 1963-2011 34.1 
32.   Pin Satluj 1965-2014 12.7 
33.   Nisti Satluj 1965-2014 14.5 
34.   Parang Satluj 1962-2013 11.0 
35.   Padma Satluj 1962-2013 7.0 
36.   NagpoTokpo Satluj 1962-1998 6.4 
37.   Bandarpunch Yamuna 1960-1999 25.5 
38.   JhajjuBamak Yamuna 1960-1999 27.6 
39.   JaundarBamak Yamuna 1960-1999 37.3 
40.   Tilku Yamuna 1960-1999 21.9 
41.   Bhrigupanth Bhagirathi 1962-1995 16.7 
42.   Gangotri Bhagirathi 1935-1996 18.8 
43.   Glacier No. 3 Alaknanda 1932-1956 8.3 
44.   Chorabari Alaknanda 1992-1997 11.0 
45.   Bhagirathi Kharak Alaknanda 1962-2001 14.7 
46.   Dunagiri Alaknanda 1992-1997 3.0 
47.   Pindari Alaknanda 1958-2001 9.4 
48.   Milam Ghaghra 1906-2011 20.6 
49.   Burphu Ghaghra 1963-2011 69.7 
50.   Jhulang Ghaghra 1962-2012 9.4 
51.   Nikarchu Ghaghra 1962-2002 9.1 
52.   Poting Ghaghra 1963-2011 29.0 
53.   Adikailash Ghaghra 1962-2002 13.1 
54.   Sankalpa Ghaghra 1881-1957 6.8 
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55.   Meola Ghaghra 1912-2012 18.6 
56.   Chipa Ghaghra 1961-2012 24.9 
57.   Zemu Tista 1907-2012 9.0 
58.   ChangmeKhangpu Tista 1983-2012 13.4 
59.   East Rathong        Tista 1966-2015 20.0 
60.   Kedar Bamak Bhagirathi 1976-2016 30.8 
61.   Raykana Dhauliganga 1968-2016 7.19 
62.   Mabang Dhauliganga 1962-2017 6.96 
63.   Pyungru Dhauliganga 1962-2017 4.45 
64.   Takdung Chenab 1989-2017 9.64 
65.   Uldhampu Chenab 1989-2017 4.66 
66.   Menthosa Chenab 1965-2018 4.32 
67.   Gumba Chenab 1971-2018 10.38 
68.   Gangpu Chenab 1989-2018 2.79 
69.   Sagtogpa Rongdo 1973-2018 7.4 
70.   Sagtogpa East Rongdo 1973-2018 8.13 

71.   
Thara Kangri 

Rongdo 1973-2018 
+11.13 

(Surged) 
72.   Garam Pani Rongdo 1973-2018 4.96 
73.   Rassa I Rangdo 1973-2019 8.13 
74.   Rassa II Rangdo 1973-2019 2.63 
75.   Arganglas Glacier Rangdo 1973-2019 18.86 
76.   Phunangma Rangdo 1973-2019 11.65 
77.   Panamik-I Shyok, Nubra 1969-2021 1.68 
78.   Panamik-II Shyok, Nubra 1969-2021 4.09 
79.   Saser-I Shyok, Nubra 1980-2021 3.25 
80.   Saser-II Shyok, Nubra 1980-2021 2.85 
81.   Trilokinath Glacier South Chenab 1969-21 18 
82.   Beas Kund Glacier Beas Basin 1964-2021 15 
83.   Glacier no. 20 Beas Basin 1965-21 3.2 
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NTPC'S WATER MANAGEMENT STRATEGY 

3250.  SHRI VISHNU DAYAL RAM: 

SHRIMATI SHOBHANABEN MAHENDRASINH BARAIYA: 

SHRI MANISH JAISWAL: 

SHRI BIBHU PRASAD TARAI: 

 Will the Minister of POWER be pleased to state: 

(a)  the manner in which NTPC’s water management strategy aligns with India’s 

overall sustainability goals in the power sector; 

(b)  whether there are specific regions or plants where NTPC has achieved the most 

significant water savings, if so, the details thereof; and 

(c)  whether there are any new policies or incentives planned to encourage other 

power companies to adopt similar sustainability practices, if so, the details 

thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK):  

(a):  Ministry of Environment Forest and Climate Change (MoEF&CC) has issued 

Environment Protection (Amendment) Rules, 2015 vide notification dated 07th 

December, 2015 which specify limit for specific water consumption by Thermal 

Power Plants (TPPs) and further amended on 28.06.2018.  

Accordingly, NTPC Ltd. has taken various initiatives towards water 

conservation which include Optimization of water consumption through advanced 

technologies and process reengineering, Implementation of robust "Water Policy", 
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"Rainwater Harvesting Policy” and Maintaining "Zero Liquid Discharge (ZLD)" 

status across all the stations.  The various measures/systems adopted by NTPC 

Ltd. for water conservation are as under: - 

i. Implementation of Zero liquid Discharge (ZLD). 

ii. High Concentrated Ash Slurry Disposal (HCSD) Systems. 

iii. Dry Fly Ash Evacuation System. 

iv. Liquid Waste Treatment Plants and Rainwater Harvesting Systems. 

v. Ash Water Recirculation System (AWRS). 

vi. Air cooled condenser (ACC) and Dry Bottom Ash Handling Systems 

(DBAHS) in recently awarded projects.  

(b):  NTPC has installed ‘Air Cooled Condenser (ACC)’ at 02 Units of North 

Karanpura Thermal Power Plant (3x660 MW), Jharkhand commissioned on 

18.01.2023 and 28.02.2024 respectively resulting in 60% reduction in water 

consumption in respect to Cooling Tower system.  Through this, NTPC has 

demonstrated its commitment towards water conservation. 

(c): The sustainability practices for water savings followed by NTPC are also 

adopted by other power generating companies such as Damodar Valley 

Corporation (DVC), Tehri Hydro Development Corporation of India Ltd (THDCIL), 

etc. 

The measures taken by Government of India to encourage power 

generating companies to adopt sustainability practices are as under: 
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 Ministry of Environment Forest and Climate Change (MoEF&CC) while 

issuing Environment Clearances (EC) to the Thermal Power Plants (TPPs) 

specify limit of water consumption which are complied by the respective 

Thermal Power Plants. 

 Govt. of India (GoI) has notified Tariff policy on 28.01.2016 wherein it is 

mandated that the thermal power plants including the existing plants located 

within 50 km radius of sewage treatment plant of Municipality/ local 

bodies/similar organisation shall, in the order of their closeness to sewage 

treatment plant, mandatorily use treated sewage water produced by these 

bodies and the associated cost on this account be allowed as pass through 

in the tariff. 

छ°ीसगढ़ म¤ जेजेएम के अंतगªत úाम पंचायतŌ का शत-ÿितशत कवरजे  

3251. ®ी भोजराज नागः  

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः  

(क) छ°ीसगढ़ के कांकेर, बालोद, कोडागावँ और धमतरी िजलŌ म¤ ऐसी úाम पंचायतŌ कì सं́ या िकतनी 

है जहां शत-ÿितशत घरŌ म¤ जल जीवन िमशन के अंतगªत जलापूितª हो रही है;  

(ख) उन úाम पंचायतŌ कì सं́ या िकतनी है जहां शत-ÿितशत कायª पूरा हो चुका है और सŏप िदया गया 

ह;ै  

(ग) उन úाम पंचायतŌ कì सं́ या िकतनी है जहां कायª अभी भी अधूरा है और इसके ³या कारण ह§;  

(घ) समय पर कायª पूरा न करने पर िजन ठेकेदारŌ और अिधकाåरयŌ/कमªचाåरयŌ के िवŁĦ कारªवाई कì 

गई ह,ै उनका Êयौरा ³या है;  
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(ङ) जेजेएम के आंरभ से अब तक इसके कायª के संबंध म¤ ÿाĮ िशकायतŌ का Êयौरा ³या है और उन पर 

³या कारªवाई कì गई है; और  

(च) ³या सरकार ने जल जीवन िमशन के आंरभ से लेकर अब तक सभी ठेकेदारŌ से िनयमानुसार माल 

और सेवा कर (जीएसटी) और खिनज रॉयÐटी मंजूरी ली है और यिद हां, तो तÂसंबंधी Êयौरा ³या 

ह?ै 

जल शिĉ मýंालय म¤ राºय मýंी; तथा रेल मýंालय म¤ राºय मýंी (®ी वी. सोमÆना): 

(क): राºय Ĭारा जेजेएम आईएमआईएस पर सूिचत िकए गए अनसुार, 64, 87, 30 और 329 úाम 

पंचायतŌ (जीपी) म¤ हर घर जल होने कì सूचना ह ैअथाªत छ°ीसगढ़ के कांकेर, बालोद, कŌडागांव और 

धमतरी िजलŌ म¤ जल जीवन िमशन (जेजेएम) के तहत शत-ÿितशत बसावटŌ को जल आपूितª हो रही है। 

(ख): जेजेएम आईएमआईएस पर राºयŌ/संघ राºय ±ेýŌ Ĭारा दी गई सूचना के अनसुार, देश भर म¤ 

1,20,097 úाम पंचायतŌ (छ°ीसगढ़ म¤ 2,001 úाम पंचायतŌ सिहत) को हर घर जल के łप म¤ सूिचत 

िकया गया है। इसके अलावा, 1,14,366 योजनाए ं(छ°ीसगढ़ म¤ 4,515 योजनाओ ंसिहत) समुदाय को 

सŏप दी गई ह§। 

(ग): जेजेएम आईएमआईएस पर राºयŌ/संघ राºय ±ेýŌ Ĭारा दी गई सूचना के अनसुार, देश भर म¤ 

1,40,580 úाम पंचायतŌ (छ°ीसगढ़ म¤ 9,645 úाम पंचायतŌ सिहत) म¤ नल जल आपूितª उपलÊध करान े

का कायª अभी भी शेष है। राºयŌ ने सूिचत िकया है िक जल कì कमी, सूखा ÿवण और मłभूिम ±ेýŌ म¤ 

भरोसेमंद पेयजल ąोतŌ कì कमी, भूजल म¤ भू-जिनत संदूषकŌ कì मौजूदगी, िवषम भौगोिलक भू-भाग, 

अलग-थलग बसी हòई úामीण बसावट¤, कुछ राºयŌ म¤ समतÐुय राºय अंश जारी करने म¤ िवलंब, 

कायाªÆवयन एज¤िसयŌ, úाम पंचायतŌ और Öथानीय समदुायŌ के पास जल आपूितª योजनाओ ं कì 

आयोजना, ÿबंधन, संचालन और रखरखाव के िलए तकनीकì ±मता कì कमी, क¸चे माल कì बढ़ती 

कìमत, सांिविधक/अÆय मंजूरी ÿाĮ करने म¤ िवलंब आिद िमशन के कायाªÆवयन म¤ आने वाली कुछेक 

समÖयाए ंह§। 
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(घ) से (च): जल राºय का िवषय ह ैऔर इसिलए úामीण पåरवारŌ को नल जल उपलÊध करान ेके िलए 

पाइपगत जल आपूितª ÖकìमŌ कì आयोजना और कायाªÆवयन कì ÿाथिमक िजÌमेदारी संबंिधत 

राºय/संघ राºय ±ेý कì है। भारत सरकार जल जीवन िमशन के अंतगªत तकनीकì और िव°ीय सहायता 

ÿदान करके राºयŌ के ÿयासŌ म¤ सहायता करती है। जब कभी इस संबंध म¤ कोई िशकायत ÿाĮ होती ह,ै 

उस ेउपयĉु सधुाराÂमक उपायŌ के िलए संबंिधत राºय सरकारŌ को भेज िदया जाता है। इसके अितåरĉ, 

िमशन के कायªसंबंधी िदशािनद¥शŌ के माÅयम स ेराºयŌ को संिवदा दÖतावेजŌ म¤ अपेि±त दडं खंड शािमल 

करन ेकì भी सलाह दी गई ह ैतािक िमशन के कायाªÆवयन म¤ िवलंब स ेबचने के िलए एज¤िसयŌ को 

हतोÂसािहत िकया जा सके।  

राजÖथान म¤ राÕůीय राजमागª 

3252. ®ी उÌमेदा राम बनेीवाल: 

   ®ी मरुारी लाल मीनाः 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक: 

(क) वतªमान म¤ राजÖथान म¤ राÕůीय राजमागŎ (एनएच) कì कुल सं´या िकतनी है और उनकì पåरचालन 

िÖथित ³या है तथा यातायात घनÂव, अनरु±ण / मरÌमत कायª कì वतªमान िÖथित ³या है; 

(ख) ³या सरकार को िवगत दस वषŎ के दौरान राजÖथान राºय म¤ िवशेषकर बाड़मेर-जैसलमरे संसदीय 

िनवाªचन ±ेý म¤ नए राÕůीय राजमागŎ के िनमाªण हेत ुÿÖताव ÿाĮ हòए ह§ और उÆह¤ सĦैांितक Öवीकृित 

ÿदान कì गई है; 

(ग) यिद हां, तो इस संबंध म¤ ³या ÿगित हòई है और उĉ कायŎ को ÿारभं और पणूª करने कì समय-सीमा 

³या है;  

(घ) राजÖथान म¤ ÿÖतािवत राÕůीय राजमागŎ कì सं´या िकतनी है, ऐसी ÿÂयेक पåरयोजना कì लंबाई 

और उन पर अनुमािनत Óयय िकतना है तथा Öथानवार उनके ÿमुख मागª कौन-कौन से ह§; 
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(ङ) ³या सरकार का ऐसे ÿÖतावŌ को Öवीकृित ÿदान करने का ÿÖताव है और यह कब तक िकया 

जाएगा; 

(च) ³या सरकार दौसा संसदीय िनवाªचन ±ेý से होकर गुजरने वाले ÿमखु राºय राजमागŎ को राÕůीय 

राजमागª का दजाª देने अथवा राजÖथान म¤ नए राÕůीय राजमागŎ के अंतगªत उनका उÆनयन करने 

कì कोई योजना बना रही है और यिद हां, तो ÿÖतािवत योजना का Êयौरा ³या है और उसकì 

वतªमान िÖथित ³या है; और 

(छ) ³या सरकार राÕůीय राजमागŎ कì वतªमान िÖथित को Åयान म¤ रखते हòए उनके रख-रखाव के िलए 

कोई िविशĶ योजना कायाªिÆवत कर रही है और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी): 

(क) स े(छ): वतªमान म¤ राजÖथान म¤ राÕůीय राजमागŎ (एनएच) कì कुल सं´या 53 है। राजÖथान राºय 

म¤ राÕůीय राजमागŎ कì लंबाई 2014 म¤ लगभग 7,646 िकलोमीटर से बढ़कर वतªमान म¤ 10,733 

िकलोमीटर हो गई है। इन राÕůीय राजमागŎ का यातायात सघनता लगभग 3000 पीसीयू/िदन से लेकर 

लगभग 1,00,000 पीसीयू/िदन तक है। 

 राÕůीय राजमागŎ का िवकास और रखरखाव, िजसम¤ राजÖथान के राÕůीय राजमागª भी शािमल 

ह§, एक सतत ÿिøया है। राÕůीय राजमागŎ पर कायª संपकª ता कì आवÖयकता, पारÖपåरक ÿाथिमकता, 

यातायात सघनता और ÿधानमंýी गित शिĉ कì अवसंरचना के साथ तालमेल के आधार पर िकया 

जाता है तािक राÕůीय राजमागŎ कì यातायात योµय िÖथित म¤ बनाए रखा जा सके। 

 राजÖथान राºय म¤ िवगत िव°ीय वषª और वतªमान िव°ीय वषª के दौरान सŏपी गई और िनिमªत 

राÕůीय राजमागª पåरयोजनाओ ंका Êयौरा िनÌनानुसार है: 

वषª सŏपा गया (िक.मी.) िनिमªत (िकमी म¤) 
2023-24 531 868 
2024-25* 98 761 

*फरवरी 2025 तक 
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 राÕůीय राजमागª के उन खंडो का रखरखाव और मरÌमत (एमएडंआर), जहां िवकास कायª ÿारभं 

हो चुके ह§ या संचालन, रखरखाव और हÖतांतरण (ओएमटी) åरयायत¤ / संचालन और रखरखाव 

(ओएडंएम) अनुबंध सŏपे गए ह§, दोष दयेता अविध (डीएलपी) / åरयायत अविध के अंत तक संबंिधत 

åरयायतúािहयŌ / संिवदाकारŌ कì िजÌमेदारी है। 

 शेष राÕůीय राजमागª खंडŌ के िलए सरकार ने कायª िनÕपादन आधाåरत रखरखाव अनुबंध 

(पीबीएमसी) या अÐपकािलक रखरखाव अनुबंध (एसटीएमसी) के माÅयम से रखरखाव कायª करने का 

नीितगत िनणªय िलया है। 

 सरकार को राजÖथान सरकार सिहत िविभÆन राºय सरकारŌ/संघ राºय ±ेýŌ (यूटी) से राºयीय 

राजमागŎ (एसएच) सिहत राºय कì सड़कŌ को राÕůीय राजमागª घोिषत करने/उÆनत करने के ÿÖताव 

िमलते रहते ह§। सरकार सपंकª ता कì आवÔयकता, परÖपåरक ÿाथिमकता और पीएम गित शिĉ राÕůीय 

माÖटर Èलान के साथ तालमेल के आधार पर समय-समय पर राºयीय राजमागŎ सिहत कुछ राºय 

सड़कŌ को राÕůीय राजमागª घोिषत करने पर िवचार करती है। 

INTERNATIONAL COOPERATION SCHEME 

3253. DR. PRASHANT YADAORAO PADOLE: 

 SUSHRI S. JOTHIMANI: 

 DR. DHARAMVIRA GANDHI: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a) the steps taken by the Government to enhance the global competitiveness 

of MSMEs;  

(b) the progress made under the International Cooperation Scheme; 
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(c) the total financial assistance provided under export promotion schemes 

for MSMEs during the last year; 

(d) the steps taken by the Government to increase MSMEs contribution to GDP; 

(e) the challenges faced by MSMEs in accessing global markets; and 

(f) the manner in which the Government plans to address them?   

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 

ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 

AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a): Ministry of Micro, Small and Medium Enterprises (MSME) has developed a 

support system towards export promotion by setting up 65 Export Facilitation 

Centres (EFCs) in its field offices namely, MSME Development and Facilitation 

Offices, MSME Technology Centres and MSME Testing Centres. These EFCs 

handhold the MSMEs by providing MSMEs with support in documentation, market 

access, financing, technology adoption and training.  

Other initiatives for helping MSMEs to grow their business globally include 

Ministry of Commerce and Industry’s Trade Infrastructure for Export Scheme 

(TIES) and Market Access Initiative (MAI) which facilitates participation of Indian 

Exporters in exhibitions, buyer seller meets, fairs etc. Initiatives like Districts as 

Export hubs identify export potential, address bottlenecks and supports local 

exporters / manufacturers. The Trade Connect e Platform is an information and 

intermediation platform on international trade, which provides comprehensive 

services for both new and existing exporters. 
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(b):  Under the International Cooperation (IC) Scheme  of Ministry of MSME, 

financial assistance is provided on reimbursement basis to the eligible Central / 

State Government organizations and Industry Associations to facilitate participation 

of MSMEs in international exhibitions and fairs held abroad; and for organizing 

international conference in India with the aim of knowledge sharing, good practices 

etc. Under the Capacity Building of First Time Exporters (CBFTE) component of IC 

Scheme, assistance on reimbursement basis is provided to new Micro & Small 

Enterprises (MSE) exporters for Registration-cum-Membership Certification 

(RCMC) with EPCs, Export Insurance Premium and testing & quality certification 

for products.  

(c):  During the Financial year 2023-24, 545 MSMEs were assisted at a cost of 

Rs. 19.22 crore under International Co-operation Scheme of Ministry of MSME. 

(d): Government has taken a number of initiatives to support the MSMEs, some 

of which are: 

(i)   New criteria for classification of MSMEs with higher threshold, based on 

Investment and Turnover to widen the ambit of the MSME sector, notified 

on 26.06.2020. 

(i) No global tenders for procurement up to Rs. 200 crore 

(ii) “Udyam Registration” for MSMEs, for ease of doing Business, launched on 

01.07.2020. 

(iii) Inclusion of Retail and Wholesale traders as MSMEs w.e.f. 02.07.2021 for 

credit purpose. 
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(iv) Non-tax benefits extended for 3 years in case of an upward change in 

status of  MSMEs. 

(v) Launch of Udyam Assist Platform (UAP) to bring the Informal Micro 

Enterprises (IMEs) under the formal ambit for availing the benefit under 

Priority Sector Lending (PSL).  

(vi) Launch of SAMADHAAN Portal for filing of grievances and monitoring of 

outstanding dues to the Micro and Small Enterprises from the buyers of 

goods and services.  

(vii) Launch of an online Portal "Champions" in June, 2020 to cover many 

aspects of e-governance including redressing grievances and handholding 

of MSMEs. 

(e) and (f): To support  the MSMEs in accessing global market, the Government 

has taken following measures:  

(i) Ministry of MSME has set up a dedicated support system for export 

promotion by setting up 65 Export Facilitation Centres (EFCs). These EFCs 

support MSMEs by disseminating information on various Schemes and 

supports available for the MSMEs for enhancing their assisting exports,  in 

linking them with financial institutions such as NBFCs, new fintech start-ups 

etc, to avail credit at competitive rates etc.   

(ii)  “MSME Champions” Scheme with three sub schemes, MSME-Sustainable 

(ZED) Certification Scheme, MSME-Competitive (LEAN) Scheme and 

MSME-Innovative Scheme (Incubation, Design& IPR) is a holistic approach 
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to unify, synergize and converge with various Schemes and interventions 

to enable MSMEs to become globally competitive. 

(iii)  Raising and Accelerating MSME Performance (RAMP) Scheme aims to 

provide support to Micro, Small and Medium enterprises through increased 

access to technological upgradation, market and credit by strengthening of 

Central and State agencies. 

(iv) Other initiatives for helping MSMEs to grow their business globally include 

Ministry of Commerce and Industry’s schemes like the Trade Infrastructure 

for Export Scheme (TIES) and Market Access Initiative (MAI).  Under MAI 

Scheme financial assistance is provided to Export Promotion Councils, 

State Bodies, Commodities’ Boards etc for facilitating participation of Indian 

exporters including MSMEs in exhibitions/fairs abroad for showcasing their 

products and establishing business contacts with foreign buyers. The Trade 

Connect e-Platform is an information and intermediation platform on 

international trade, which provides comprehensive services for both new 

and existing exporters. 

  

EXPANSION OF NH-17 

3254. SHRI PRADYUT BORDOLOI:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state:  

(a) the number of trees felled for the expansion of a section of National Highway 

(NH)-17; and 
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(b) the number of trees that were transplanted and their survival rate? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI):  

(a) A total of 40181 trees (approx.) is planned to be felled for the expansion of 

National Highway (NH)-17.  The tree felling activities are being carried out by the 

Forest Department, Government of Assam and National Highways & Infrastructure 

Development Corporation Ltd. (NHIDCL) has deposited the requisite amount for 

the felling of trees.  

(b) Compensatory afforestation in lieu of trees felled is to be carried out by the 

Forest Department of Government of Assam out of the funds deposited by NHIDCL 

for the purpose.   

POWER CAPACITY EXPANSION 

3255.  DR. SHASHI THAROOR: 

 Will the Minister of POWER be pleased to state: 

(a)  whether there has been any progress on the planned thermal power capacity 

of 80,000 MW by 2031-32, including the current status of the 28,020 MW under 

construction and 19,200 MW awarded in the year 2024-25; 

(b)  if so, the details thereof and if not, the reasons therefor; 

(c)  the details of the key challenges faced in hydropower expansion; 

(d)  the details of the key challenges faced in nuclear power expansion with only 

7,300 MW under construction against a 100 GW target by 2047; 

(e)  whether any measures have been taken to tackle the issues of challenging 

hydropower and nuclear power expansion; 
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(f)  if so, the details thereof and if not, the reasons therefor; 

(g)  the primary hurdles in integrating renewable energy into the grid–including grid 

integration, storage and regulation; and 

(h)  whether any measures are proposed to overcome the same and if so, the 

details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK):  

(a) and (b):  Government of India (GoI) has proposed in November, 2023 for setting 

up of an additional minimum 80,000 MW coal-based thermal capacity by 2031-32. 

Against this target, a total coal-based capacity of 9,350 MW has already been 

commissioned in 2023-24 & 2024-25 and currently, 29,900 MW of thermal capacity 

is under construction (given in the enclosed Statement-I).  In FY 2024-25, contracts 

for 22,640 MW thermal capacity have been awarded (given in the enclosed 

Statement-II), out of which, 5,600 MW thermal capacity is now under construction.  

(c) : The key challenges faced in Hydropower expansion are Land acquisition, 

Environment and Forest clearances, Rehabilitation & Resettlement, Inadequate 

Infrastructural facilities & accessibility, Law & Order/Local issues, Geological 

Surprises, Natural Calamities, Inter-state issues, Unfavorable State policies etc. 

(d) : The key challenges faced in development of new nuclear power projects are 

the availability of suitable site & its acquisition, Rehabilitation & Resettlement, 

Environment and Forest clearances, Law & Order / Local issues, timely supplies of 

equipment, availability of skilled workforce and addressing public apprehensions 
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etc. Further, there are high upfront cost of reactors, regulatory requirements, and 

the dependency on imported nuclear fuel.  

In addition to under construction 7300 MW nuclear power capacity, an 

additional capacity of 7000 MW is also under implementation, at pre-project 

activities stage. 

(e) and (f) :  Central Government has taken following measures  

(I) To promote the development of hydropower projects in the country: 

 Govt. of India on 08.03.2019 approved Large Hydro Power (LHPs) (> 25 MW 

projects) as Renewable Energy source, Hydro Purchase Obligation (HPO) as a 

separate entity within Non-solar Renewable Purchase Obligation (RPO), Tariff 

rationalization measures for bringing down hydro power tariff, Budgetary Support 

for Flood Moderation/Storage Hydro Electric Projects (HEPs), Budgetary 

Support to Cost of Enabling Infrastructure, i.e. roads/bridges.  

 Govt. of India on 11.09.2024 has approved the modified scheme of budgetary 

support towards enabling infrastructure of hydroelectric projects wherein the 

ambit of enabling infrastructure has been widened.  

 The timeline for concurrence of Detailed Project Report (DPR) of Hydro Electric 

Projects (HEPs) has been reduced to 125 days. 

 Waiver of Inter-state Transmission System (ISTS) Charges on the transmission 

of power from new Hydro Power Projects, for which construction work is awarded 

and Power Purchase Agreement (PPA) is signed on or before 30.06.2025. 

Subsequently, part waiver of ISTS charges, in steps of 25% 
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from 01.07.2025 to 01.07.2028, have been extended for Hydro Power Projects 

for which construction work is awarded and PPA is signed up to 30.06.2028. 

 Govt. of India on 08.10.24 has approved the Central Financial Assistance (CFA) 

to the State Governments of NER towards their equity participation for 

development of Hydro Electric Projects in the North Eastern Region (NER) 

through Joint Venture (JV) Collaboration between State entities and Central 

Public Sector Undertakings.  

 Measures to reduce time and cost overrun has been notified by Government of 

India on 8.11.2019. 

 An IT portal, namely Jal Vidyut Amrit has been developed for monitoring the 

progress of under-construction hydroelectric projects. 

 To proactively prevent contractual disputes in hydro projects, a Dispute 

Avoidance Mechanism has been implemented using an 'Independent Engineer' 

(IE) system from the project's outset. The Ministry has curated a panel of domain 

experts renowned for their integrity and track record. CPSEs and contractors 

jointly select an expert from this panel for each works package, designated as 

the 'Independent Engineer' (IE) for the respective contract. Disputes referred to 

the IE are resolved through hearings and site inspections.  

 Government of India has established three Conciliation Committees of 

Independent Experts (CCIE) to address contractual disputes in projects carried 

out by CPSUs and Statutory Bodies under the Ministry of Power. 
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(II) To promote the development of Nuclear Power projects in the country: 

 Nuclear Power Projects are being closely monitored with state governments to 

expedite land acquisition and implementation of Rehabilitation & Resettlement 

(R&R) packages for the Project Affected Persons (PAPs). 

 Taking up pre-project activities in advance and expediting them, close 

monitoring and follow-up with manufacturers to ensure their timely delivery.  

 Implementation of an exhaustive, structured, multi-pronged public awareness 

programme to allay the concerns of the public regarding nuclear power plants.. 

(g) and (h): A robust national grid has been established to facilitate the transfer of 

power from power surplus regions to power deficit regions. The inter-regional 

transmission capacity has been increased from 75,050 MW during 2016-17 to 

1,18,740 MW as on 31.12.2024. The capacity of National Grid is being expanded 

on a continuous basis commensurate with the growth in electricity generation and 

electricity demand.  

The primary challenges in integrating renewable energy into the grid are 

intermittency in RE generation, non-availability of adequate flexible resources, etc. 

The Government has taken various measures to facilitate the integration of 

Renewable Energy (RE) resources into the National Grid to ensure reliability and 

stability as under:  

(i) Construction of Intra-State and Inter-State transmission systems for evacuation 

of Renewable power. 
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(ii) Transmission plan for integration of more than 500 GW RE capacity by 2030 

has been prepared. 

(iii) Setting up of Regional Energy Management Centers (REMCs) for better 

forecasting of renewable power and to assist grid operators to manage 

variability and intermittency of renewable power. 

(iv) Innovative products like Solar-Wind Hybrid Projects, RE projects with energy 

storage systems and supply of RE power balanced with power from non-RE 

sources launched to reduce intermittency. 

(v) Implementation of Green Term Ahead Market (GTAM) and Green Day Ahead 

Market (GDAM) for sale of renewable energy. 

(vi) Flexibility in generation and Scheduling of Thermal/Hydro Power Stations 

through bundling with Renewable Energy and Storage Power.  Flexibilization of 

thermal generation is mandated to address the variability of RE generation. 

(vii) Central Financial Assistance (CFA) is being provided to the States for setting 

up Transmission infrastructure for RE integration within their State under the 

Green Energy Corridor Scheme.  

(viii) CEA (Technical Standards for Connectivity to the Grid) Regulations lay down 

the minimum technical requirements for the RE generating plants to ensure the 

safe, secure and reliable operation of the grid. The compliances to the said 

regulations by RE plants are verified jointly by Central Transmission Utility 

(CTUIL) and Grid-India/ Regional Load Despatch Centres (RLDCs) before 

granting connectivity/interconnection to the national grid. Robust compliances 

verification is done before interconnection of any new plant to the grid. 
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(ix) Indian Electricity Grid Code mandates that RE plants participate in the primary 

and secondary frequency control in case of contingencies. Hybrid RE power 

plants, Energy Storage Systems such as BESS (Battery Energy Storage 

System) and PSP (Pump Storage Project) are being promoted for mitigating 

variability in RE generation and provide adequate frequency support to the grid. 

STATEMENT-I 

Details of Under Construction Thermal Capacity  
(Financial Year Wise)  

(As on 01-03-2025) 
Sl. 
No 

Project Name/ Impl. 
Agency 

Sector State Unit 
No.  

Capacity 
(MW) 

Anticipated 
Trial Run 

Date 
F Y. 2024-25 

1 North Chennai TPP, St-III 
(TANGEDCO)  

STATE Tamil Nadu U-1 800 Mar-25 

2 Yadadri TPS (TSGENCO)  STATE Telangana U-1 800 Mar-25 
3 Obra-C STPP 

(UPRVUNL)  
STATE Uttar Pradesh U-2 660 Mar-25 

4 Patratu STPP (PVUNL) CENTRAL Jharkhand U-1 800 Mar-25 
5 North Karanpura 

STPP(NTPC)  
CENTRAL Jharkhand U-3 660 Mar-25 

6 Barh STPP St-I (NTPC) CENTRAL Bihar U-3 660 Mar-25 
   Sub-Total  4,380   

F Y. 2025-26 
7 Udangudi STPP St-I 

(TANGEDCO) 
STATE Tamil Nadu U-1 660 May-25 

8 Sagardighi TPP St-III 
(WBPDCL) 

STATE West Bengal U-1 660 May-25 

9 Ghatampur TPP (NUPPL)  CENTRAL Uttar Pradesh U-2 660 May-25 
10 Buxar TPP (SJVN)  CENTRAL Bihar U-1 660 May-25 
11 Yadadri TPS (TSGENCO) STATE Telangana U-4 800 Jun-25 
12 Khurja SCTPP (THDC) CENTRAL Uttar Pradesh U-2 660 Jun-25 
13 Yadadri TPS (TSGENCO) STATE Telangana U-3 800 Jul-25 
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14 Udangudi STPP St-I 
(TANGEDCO) 

STATE Tamil Nadu U-2 660 Aug-25 

15 Yadadri TPS (TSGENCO) STATE Telangana U-5 800 Sep-25 
16 Buxar TPP (SJVN) CENTRAL Bihar U-2 660 Sep-25 
17 Ghatampur TPP (NUPPL)  CENTRAL Uttar Pradesh U-3 660 Oct-25 
18 Patratu STPP (PVUNL) CENTRAL Jharkhand U-2 800 Dec-25 
19 Patratu STPP (PVUNL) CENTRAL Jharkhand U-3 800 Mar-26 

  Sub-Total  9,280   
F Y. 2026-27 

20 Ennore SCTPP 
(TANGEDCO) 

STATE Tamil Nadu U-1 660 Sept-26 

21 Ennore SCTPP 
(TANGEDCO) 

STATE Tamil Nadu U-2 660 Nov-26 

22 Mahan STPP,St-II 
(Mahan Energen ) 

PRIVATE M. P. U-3 800 Dec-26 

 Sub-Total  2,120   
F Y. 2027-28 

23 Mahan STPP,St-II 
(Mahan Energen ) 

PRIVATE M. P. U-4 800 May-27 

24 Raigarh USCTPP, St-II/ 
Adani Power 

PRIVATE Chhattisgarh U-3 800 Jun-27 

25 Talcher TPP St-III (NTPC) CENTRAL Odisha U-1 660 Sep-27 
26 Raigarh USCTPP, St-II/ 

Adani Power 
PRIVATE Chhattisgarh U-4 800 Oct-27 

27 Talcher TPP St-III (NTPC) CENTRAL Odisha U-2 660 Dec-27 
28 Lara STPP St-II (NTPC) CENTRAL Chhattisgarh U-1 800 Dec-27 
29 Raipur Ext TPP, Ph-II 

/Adani Power 
PRIVATE Chhattisgarh U-1 800 Jan-28 

 Sub-Total 5,320   
F Y. 2028-29  

30 Lara STPP St-II (NTPC) CENTRAL Chhattisgarh U-2 800 Jun-28 
31 Raipur Ext TPP, Ph-II 

/Adani Power 
PRIVATE Chhattisgarh U-2 800 Jul-28 

32 Koderma TPS, St-II/ DVC CENTRAL Jharkhand U-1 800 Aug-28 
33 Koderma TPS, St-II/ DVC CENTRAL Jharkhand U-2 800 Dec-28 
34 NLC TALABIRA TPP 

(NLC) 
CENTRAL Odisha U-1 800 Mar-29 
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Sub-Total 4,000   
F Y. 2029-30 

35 Singrauli STPP, St-III 
(NTPC) 

CENTRAL UP U-1 800 May-29 

36 NLC TALABIRA TPP 
(NLC) 

CENTRAL Odisha U-2 800 Sep-29 

37 DCR TPP Ext., 
Yamunanagar 

State Haryana U-1 800 Sep-29 

38 Sipat STPP, St-III (NTPC) CENTRAL Chhattisgarh U-1 800 Sep-29 
39 Singrauli STPP, St-III 

(NTPC) 
CENTRAL UP U-2 800 Nov-29 

40 NLC TALABIRA TPP 
(NLC) 

CENTRAL Odisha U-3 800 Mar-30 

 Sub-Total 4,800   
Grand Total 29,900   

  

STATEMENT-II 

Details of Awarded Thermal Capacity during the year 2024-25 
(As on 01-03-2025) 
Sl. 
No 

Project Name/ Impl. 
Agency 

Sector State Capacit
y (MW) 

Remarks 

1 Sipat STPP, St-III 
(NTPC) 

Center Chhattisgarh 800 Under 
Construction 

2 Darlipalli-II (NTPC) Center Odisha 800 - 
3 Raigarh USCTPP, St-II/ 

Adani Power 
Private Chhattisgarh 1,600 Under 

Construction 
4 Mahan STPP,St-III 

(Mahan Energen ) 
Private Madhya 

Pradesh 
1,600 - 

5 KodermaTPS , St-II 
(DVC) 

Center Jharkhand 1,600 Under 
Construction 

6 Raipur Ext TPP, St-II 
/Adani Power 

Private Chhattisgarh 1,600 Under 
Construction 
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7 Mirjapur TPS / Adani 
Power 

Private Uttar 
Pradesh 

1,600 - 

8 Kawai STTP St-II / Adani 
Power 

Private Rajasthan 3,200 - 

9 Telangana Stage II 
(NTPC) 

Center Telangana 2,400 - 

10 New Nabi Nagar- II 
(NTPC) 

Center Bihar 2,400 - 

11 Gadarwara Stage II 
(NTPC) 

Center Madhya 
Pradesh 

1,600 - 

12 Koradi TPP St-V 
(MSPGCL) 

State Maharashtra 1,320 - 

13 Raghunathpur TPS, PH-
II (DVC) 

Center West Bengal 1,320 - 

14 Singareni St-II (SCCL) State Telangana 800 - 
Total 22,640  

 

STATUS OF PMFME SCHEME 

3256.  SHRI MADDILA GURUMOORTHY: 

Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:  

(a) the status of the implementation of the Pradhan Mantri Formalisation of Micro 

Food Processing Enterprises (PMFMEs) scheme in the Tirupati Parliamentary 

Constituency including the number of beneficiaries assisted under the scheme;  

(b) the steps taken/being taken to promote and encourage micro food processing 

enterprises in the Tirupati region particularly among women and marginalized 

communities;  

(c) whether the Government has encountered any challenges in the rollout of the 

scheme in Tirupati, if so, the details thereof along with the measures 
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taken/being taken to address these challenges to ensure better outreach and 

support to micro food processing units;  

(d) the details of the financial assistance, training and infrastructure support 

provided to the beneficiaries under the scheme in Tirupati; and  

(e) whether any future initiatives are being planned to further boost the growth of 

the food processing sector in the region and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH): 

(a) and (b): To promote and encourage micro food processing enterprises in the 

country including Tirupati region of Andhra Pradesh, Ministry of Food Processing 

Industries (MoFPI) is implementing Centrally Sponsored "Pradhan Mantri 

Formalisation of Micro Food Processing Enterprises (PMFME) Scheme" for 

providing financial, technical and business support for setting up / up-gradation of 

micro food processing enterprises. The scheme is operational from 2020-21 to 

2025-26 with an outlay of Rs. 10,000 Crore. The scheme aims to enhance the 

competitiveness of existing individual micro-enterprises in the unorganized 

segment of the food processing industry and promote formalization of the sector. 

The scheme is not region or state specific but demand driven. The status of 

implementation of the scheme in the Tirupati Parliamentary Constituency including 

the number of beneficiaries assisted under the PMFME Scheme are given in the 

enclosed Statement-I.    
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(c): No Sir. However, in order to promote the PMFME Scheme, several promotional 

campaigns and activities are conducted to create awareness in general public 

through National & State level awareness campaigns such as Newspaper 

advertisement, Radio Jingles, Exhibitions & Expos, Millet Fairs, Buyer-Seller 

Meets, district and block level workshops etc. 

(d): The details of financial assistance available to micro food processing 

enterprises in the country including Tirupati under PMFME Scheme are given in the 

enclosed Statement-II. 

(e): In order to promote food processing sector in the country, Ministry of Food 

Processing Industries (MoFPI) has been incentivizing setting up/expansion of food 

processing units and related infrastructure through its Central Sector Scheme 

Pradhan Mantri Kisan SAMPADA Yojana (PMKSY), Production Linked Incentive 

Scheme for Food Processing Industry (PLISFPI) and Centrally Sponsored PM 

Formalization of Micro Food Processing Enterprises (PMFME) Scheme. These 

schemes are not region or state specific but demand driven. These schemes aim 

to create modern infrastructure with efficient supply chain management from farm 

gate to retail outlet and thereby helping in providing better returns to farmers, 

creating employment opportunities, reducing wastage of agricultural produce, 

increasing the processing level and enhancing the export of the processed foods. 

The organizations such as Central & State PSUs/ Joint Ventures/ Farmer 

Producers Organization (FPOs)/ NGOs/ Cooperatives/ SHG’s/ Pvt. Ltd. 

Companies/ Individuals proprietorship firms etc. are eligible for availing financial 

support / incentive under these schemes.  
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Ministry extends financial support to prospective entrepreneurs for setting up 

of different kinds of food processing units as per respective scheme guidelines.  

STATEMENT-I 

Status of implementation of PMFME Scheme in the Tirupati Parliamentary 
Constituency as on 28.02.2025 
S.No. Component Status 
1. Credit Linked subsidy 

sanctioned 
248 loans sanctioned with amount of Rs. 8.09 
Cr. including 38 SC, 7 ST and 193 women 
beneficiaries  

2. Seed Capital sanctioned 1959 SHG members sanctioned with amount 
of Rs. 7.53 Cr. 

3. Incubation Centre 
approved 

1 proposal at Indian Institute of Technology -
Tirupati approved with grant in aid of Rs. 2.60 
Cr. 

4. Capacity Building 190 beneficiaries trained 
 

STATEMENT-II 

The details of financial assistance offered to the enterprises under Pradhan 

Mantri Formalisation of Micro Food Processing Enterprises (PMFME) Scheme 

are as under:  

(i). Support to Individual / Group Category Micro Enterprises: Credit-linked 

capital subsidy @35% of the eligible project cost, maximum ceiling Rs.10 

lakh per unit; 

(ii). Support to SHGs for seed capital: Seed capital @ Rs. 40,000/- per member 

of SHG engaged in food processing for working capital and purchase of small 

tools subject to maximum of Rs. 4 lakh per SHG Federation.  
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(iii). Support for Common Infrastructure: Credit linked capital subsidy @35% 

subject to maximum of Rs. 3 crore to support FPOs, SHGs, Cooperatives 

and any Government agency for setting up of common infrastructure. The 

common infrastructure will also be available for other units and public to 

utilize on hiring basis for substantial part of the capacity.  

(iv). Branding and Marketing Support: Grant upto 50% for Branding and 

Marketing to groups of FPOs/ SHGs/ Cooperatives or an SPV of micro food 

processing enterprises.  

(v). Capacity Building: The scheme envisages training for Food Processing and 

Entrepreneurship Development program modified to meet the requirement 

of food processing industry and product specific skilling. 

FAECAL BACTERIA IN GANGA RIVER 

3257.  SUSHRI SAYANI GHOSH:  

SHRI MURARI LAL MEENA: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the current status of pollution levels in the Ganga river including faecal pollution 

in the stretch from Uttarakhand to West Bengal and Rishikesh to Bihar, location-

wise; 

(b) the details of the health issues occurred due to the high quantum of faecal 

bacteria in Ganga river and the steps taken/being taken in this regard; 
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(c) whether the Government is aware that recent reports highlight the high levels of 

faecal bacteria detected in Ganga river during large spiritual gatherings, if so, 

the details thereof; 

(d) whether the Government is regularly monitoring the level of faecal bacteria in 

Ganga river, if so, the details and outcome thereof along with the number of 

times it is examined; 

(e) the current status of the campaigns being run by the Government to make the 

water of Ganga and other rivers of the country particularly the rivers in 

Rajasthan free from faecal and other bacteria along with the time by which 

these campaigns are likely to be assessed for their effectiveness; 

(f) the total amount of funds allocated and utilised under the Namami Gange Project 

for the cleaning and rejuvenation of Ganga river since inception, State/year-

wise; and 

(g) the specific measures taken/being taken under the said Project to address 

industrial, municipal and agricultural pollution in the river and the effectiveness 

of these measures? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a) and (d): Manual Water quality monitoring of River Ganga is carried out by 

Central Pollution Control Board (CPCB) at 112 stations (Uttarakhand-19; Uttar 

Pradesh-41; Bihar-33; Jharkhand-04 & West Bengal-15) on fortnightly basis 

through concerned State Pollution Control Boards.  
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  The State-wise data range of Physical parameters and Organic parameter, 

included in notified primary water quality criteria by CPCB is given in the enclosed  

Statement-I. 

As per Central Pollution Control Board (CPCB) report, the Polluted River 

Stretches (PRS) on river Ganga, are as under: 

a. Uttarakhand does not fall under polluted stretch  

b. In Uttar Pradesh, Farrukhabad to Allahabad & Mirzapur to Ghazipur in - 

Priority Class V 

c. In Bihar, along Buxar, Patna, Fatwah and Bhagalpur - Priority Class IV  

d. Jharkhand does not fall under polluted stretch  

e. In West Bengal, Behrampur to Haldia - Priority Class IV 

As per Central Pollution Control Board (CPCB) report, Faecal Coliform 

(median) primary water quality criteria for bathing is met in the entire stretch of river 

Ganga in Uttarakhand & Jharkhand and certain stretches of UP, Bihar and West 

Bengal while Faecal Streptococoi (median) the primary water quality criteria for 

bathing is met in the entire stretch of river Ganga in Uttarakhand, Bihar & Jharkhand 

and certain stretches of UP and West Bengal.  

Dissolved Oxygen, which is an indicator of river health, has been found to be 

within acceptable limits of notified primary bathing water quality criteria and 

satisfactory to support the ecosystem of river for almost the entire stretch of the 

river Ganga.  

Central Pollution Control Board (CPCB) has carried out water quality 

monitoring of river Ganga.  As per the CPCB report, the polluted stretches restored 
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in 2023 as compared to 2018, are (a) Haridwar to Sultanpur in Uttarakhand; (b) 

After confluence (A/c) river Pandu, Deomai, Fatehpur to Dalmau, Raebareili in Uttar 

Pradesh (UP) (c) Kadaghat, Kaushambi to Dheemi, Pratapgarh in UP; (d) U/s 

Varanasi to Down-stream D/s Varanasi in UP (f) Buxar to Bhagalpur in Bihar and 

(g) Khagra Behrampore to Serampore in West Bengal. 

(b) and (c):   A comprehensive report dated 28.02.2025 in the matter of OA 

310/2022 was submitted by the Central Pollution Control Board before Hon’ble 

NGT in compliance to order dated 23.12.2024 pertaining to Mahakumbh at 

Prayagraj. As per the referred report, median value of pH, Dissolved Oxygen (DO), 

BOD and Faecal Coliform (FC) for all the monitored locations was within the 

respective criteria/permissible limits for bathing water.   

(e):  National Mission for Clean Ganga (NMCG) has sanctioned, a total of 206 

number of sewerage infrastructure projects costing ₹ 33,004 crores have been 

taken up for remediation of polluted river areas with treatment capacity of 6,335 

Million Litres per Day (MLD). 127 STP projects with a capacity of 3,446 MLD have 

been completed and made operational. The pollution abatement infrastructure 

created under Namami Gange Programme has the provision of tertiary treatment 

(Chlorination, Ozonation etc.) for the treatment of faecal coliform and other bacteria 

as per the CPCB specified discharge standards. In Rajasthan, NMCG has 

sanctioned one project for creation of 36 MLD sewage treatment plant at a cost of 

₹ 258.48 crores. 

(f):  The year-wise details of the amount allocated by the Government of India to 

the National Mission for Clean Ganga (NMCG) and amount disbursed by NMCG to 
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various agencies for implementation of projects/ interventions to abate pollution, as 

well as to rejuvenate river Ganga and its tributaries since inception of the Namami 

Gange Programme (FY 2014-15) to 03 March 2025 is given in the enclosed  

Statement-II.  

No State-wise allocation is made under the Namami Gange programme. 

However, the amount disbursed to various agencies including State Missions for 

Clean Ganga, for implementation of projects/interventions under the Namami 

Gange Programme since its inception (FY 2014-15) till 03 March 2025, compiled 

State-wise, is given in the enclosed Statement-III. 

(g):   For industrial pollution abatement, 3 nos. of Common Effluent Treatment 

Plants (CETPs) have been sanctioned by NMCG i.e., Jajmau CETP (20 MLD), 

Banther CETP (4.5 MLD), and Mathura CETP (6.25 MLD). Out of these, two 

projects, Mathura CETP (6.25 MLD) and Jajmau CETP (20 MLD) have been 

completed. 

Further to monitor the industrial pollution, annual inspection of Grossly 

Polluting Industries) GPIs started in 2017. In seventh round of inspection, 4,246 

Grossly Polluting Industries (GPIs) have been inventoried in the 7th round of 

inspection. All the GPIs have been inspected. So far, out of 4,000 GPIs on which 

action has been completed, 2,685 GPIs are compliant, 514 are non-compliant, 523 

GPIs are temporarily closed, and 278 GPIs are permanently closed. Among the 

non-compliant (514 GPIs), 26 GPIs have been issued notice for closure and 488 

GPIs have been issued show cause notice. These efforts have resulted in reduction 

in BOD load from 26 tons per day (TPD) in 2017 to 13.73 TPD in 2023, and about 
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28.6% reduction in effluent discharge from 349 MLD in 2017 to 249.31 MLD in 

2023.  

For agricultural pollution, NMCG is promoting ‘Zero Budget Natural Farming’ 

in Ganga Basin through various farmer’s workshops. 

STATEMENT-I 

Spatial Variability Across Stations in the State based on the median values 
of the Station for physical and organic parameters 

State Parameters 
2024 (Jan-Nov) 
Min Max 

Uttarakhand 

Physical 
parameters 

pH 7.4 8.1 
Dissolved Oxygen 8.2 11.6 

Organic 
parameters 

Biochemical Oxygen 
Demand 

1 2 

Uttar Pradesh

Physical 
parameters 

pH 7.2 8.4 
Dissolved Oxygen 6.9 10.4 

Organic 
parameters 

Biochemical Oxygen 
Demand 

1.2 4.5 

Bihar 

Physical 
parameters 

pH 7.5 7.8 
Dissolved Oxygen 7.2 8.1 

Organic 
parameters 

Biochemical Oxygen 
Demand 

1.2 2.0 

Jharkhand 

Physical 
parameters 

pH 7.5 7.6 
Dissolved Oxygen 7.2 7.3 

Organic 
parameters 

Biochemical Oxygen 
Demand 

1.2 1.5 

West Bengal 

Physical 
parameters 

pH 7.2 8.0 
Dissolved Oxygen 5.4 7.1 

Organic 
parameters 

Biochemical Oxygen 
Demand 

1.8 2.8 
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STATEMENT-II 

Year-wise details of the budget provisions, amount released by the Government 
of India to NMCG and amount disbursed by NMCG to various implementing/ 
executing agencies under Namami Gange Programme (FY 2014-15 to till 03 March 
2025) Budget Provisions 

Rs. in crores 

 Financial 
Year  

Budget Provision 
(Revise Estimate) 

Funds released by 
Government of India to 
NMCG 

Disbursement/Rele
ase by NMCG 

Namami 
Gange 
Phase-I 

2014-15 2,053.00 326.00 170.99 
2015-16 1,650.00 1,632.00 602.30 
2016-17 1,675.00 1,675.00 1,062.81 
2017-18 3,023.42 1,423.12 1,625.01 
2018-19 2,370.00 2,307.50 2,626.54 
2019-20 1,553.40 1,553.40 2,673.09 
2020-21 1,300.00 1,300.00 1,339.97 
Sub-Total 
(A) 

13,624.82 10,217.02 10,100.71 

Namami 
Gange 
Phase-II 

2021-22 1,900.00 1,900.00 1,892.70 
2022-23  2,500.00 2,220.00 2,258.98 
2023-24 2,400.00 2,400.00 2,396.10 
2024-25 3,000.00 2,801.60 2,051.66* 
Sub-Total 
(B) 

9,800.00 9,321.60 8,599.44 

 Total (A+B) 23,424.82 19,538.62 18,700.15 

* up to 03 March 2025 
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STATEMENT-III 

State-wise details of the funds disbursed to various agencies including State Missions for Clean Ganga, for 
implementation of projects/interventions under the Namami Gange Programme since its inception (FY 2014-15) till 03 

March 2025  
Sl. No. States 2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 

1 Uttarakhand 
       
4.26  

        
37.04  

        
44.03  

      
242.49  

      
328.94  

      
122.28  

      
124.82  

      
147.51  

      
111.72  

      
144.40  

        
82.12  

2 Uttar Pradesh 
        
74.58  

      
153.35  

      
585.15  

      
550.12  

      
823.77  

      
876.68  

      
472.46  

      
450.69  

      
707.44  

      
820.74  

      
999.33  

3 Bihar 
               
-    

      
124.23  

        
88.07  

      
367.18  

      
673.03  

   
1,185.17  

      
193.84  

      
250.70  

      
873.39  

      
878.96  

      
333.98  

4 Jharkhand 
          
0.97  

        
27.83  

        
49.53  

        
21.72  

        
86.73  

         
30.50  

        
28.09  

        
13.61  

          
4.75  

        
32.60  

        
97.23  

5 West Bengal 
        
73.85  

      
185.49  

      
117.25  

      
245.87  

      
227.62  

         
70.60  

      
105.06  

      
134.42  

      
255.52  

      
150.88  

      
229.72  

6 
Madhya 
Pradesh 

               
-    

          
3.39  

          
6.50  

               
-    

               
-    

                
-    

               
-    

               
-    

               
-    

        
12.50  

        
39.67  

7 Delhi 
               
-    

          
4.96  

          
2.17  

        
81.57  

      
310.69  

      
214.47  

      
235.00  

      
405.00  

        
77.33  

      
161.18  

               
-    

8 Haryana 
               
-    

        
30.00  

        
52.73  

          
6.88  

               
-    

                
-    

               
-    

               
-    

               
-    

               
-      

9 Rajasthan 
               
-    

               
-    

        
20.00  

               
-    

          
1.25  

                
-    

               
-    

        
50.00  

               
-    

               
-      
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10 
Himachal 
Pradesh 

              
-    

               
-      

               
-    

               
-    

                
-    

          
1.25  

          
2.50  

               
-    

               
-      

             
Note 1: State-wise disbursements indicated above include funds released to (I) State Missions for Clean Ganga for Sewage Treatment Plants 
(STPs) and associated infrastructure, (ii) State Forest Departments for Afforestation Projects, (iii) STP Projects implemented on Hybrid Annuity 
Mode, (iv) Central Public Sector Enterprises for RFD/Ghat Projects,  (v) D/o Drinking Water & Sanitation and State Rural Sanitation Missions for 
SBM/ODF interventions in Ganga Grams and (vi) Industrial Pollution Abatement Projects. 
Note 2: Out of the above mentioned disbursement/release by the NMCG, unspent grants amounting to Rs. 824.99 crore have been refunded by 
various implementing/executing agencies to the Consolidated Fund of India. 
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MEGA FOOD PARKS IN ODISHA 

3258.   SHRI PRADEEP PUROHIT.   

Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to 

state: 

(a) the number of Mega Food Parks sanctioned for Odisha during the last five 

years and the current year along with their current status; 

(b) the details of the Government's plan to establish cold storage facilities and 

logistics hubs for processed food in Odisha; 

(c) the details of the funds allocated for the development of food processing 

infrastructure in Odisha under the Pradhan Mantri Kisan Sampada Yojana 

(PMKSY); 

(d) whether the Government plans to establish more food processing clusters in 

Odisha's tribal and rural regions, if so, the details thereof; and 

(e) the manner in which the Government is supporting food startups and MSMEs 

in Odisha's food processing sector? 

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH): 

(a): The Ministry of Food Processing Industries has been implementing Mega 

Food Parks Scheme (MFPS), a component scheme of Pradhan Mantra Kisan 

Sampada Yojana (PMSKY) for creating modern infrastructure for the food-

processing sector along the value chain from farm to market. In the last five years 

no Mega Food Park has been sanctioned for Odisha. The scheme has been 
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discontinued by the Government w.e.f. 01.04.2021 with provision for committed 

liabilities during 15th Finance Commission cycle. Two Mega Food Parks have 

already been approved in the state of Odisha. The details of the Mega Food 

Parks approved in the State of Odisha, along with their status are at 

STATEMENT-I.  

(b) to (e): The Ministry of Food Processing Industries has been implementing 

schemes to boost food processing industries through infrastructure creation, 

grant of sales-based incentives, capacity expansion, and other supporting 

measures. These schemes are Pradhan Mantri Kisan Sampada Yojana 

(PMKSY), Prime Minster Formalization of Micro Food Processing Enterprises 

(PMFME) Scheme, and Production Linked Incentive Scheme for Food 

Processing Industry (PLISFPI).  

The Ministry of Food Processing Industries (MoFPI) is implementing various 

component schemes of Pradhan Mantri Kisan SAMPADA Yojana (PMKSY) 

which is a Central sector scheme for the creation of modern infrastructure with 

efficient supply chain management from farm gate to retail outlet. The 

component schemes of Pradhan Mantri Kisan Sampada Yojana (PMKSY) such 

as Creation of Infrastructure for Agro Processing Clusters (APC), Integrated Cold 

Chain and Value Addition Infrastructure (ICC), Creation / Expansion of Food 

Processing & Preservation Capacities (CEFPPC) and Operation Greens (OG) 

under which financial assistance is provided for setting up of Food Processing 

Infrastructure/units in the country. 
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  Further the Ministry of Food Processing Industries (MoFPI) does not set 

up any project under component schemes of PMKSY on its own. Rather MoFPI 

extends financial support by way of grants-in-aid through these schemes, which 

are demand driven in nature. No State wise, Region wise or District wise 

allocation of funds is made under this scheme. The proposals are invited through 

Expression of Interest (EoI) from time to time from interested individuals/ entities. 

Proposals received are evaluated based on eligibility and assessment criteria 

and approvals are given on merit basis amongst proposals found eligible. Under 

various component schemes of PMKSY, concessions and enhanced rate of 

financial assistance as grant-in-aid @ 50% of eligible project cost is provided for 

setting up of Food Processing units in the Northeastern States, Himalayan 

States, ITDP notified areas of the States & Islands. Whereas financial assistance 

for general areas is 35% of eligible project cost. Details of Grants-in-aid approved 

and released for the projects sanctioned under component schemes of PMKSY 

including number of Cold storages/ frozen storage/ CA/ MA created in the State 

of Odisha along are at STATEMENT –II  

STATEMENT -I 

S. 
No. 

SPV/IA Name State/ UT 
Name 

District 
Name 

Date of 
Final 
Approval 

Total 
Project 
Cost 
(INR in 
Cr) 

Grant 
Approv
ed (INR 
in Cr)  

Grant 
Release
d (INR 
in Cr)  

Status 

01 MITS Mega Food 
Park Ltd 

Odisha Rayagada 16-Apr-
2012 

87.88 45.94 44.95 Operational 
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02 Odisha Industrial 
Infrastructure 
Development 
Corporation 
(IDCO) 

Odisha Khordha 6-Nov-
2015 

121.95 50 37.8 Under 
Implementation 

 

STATEMENT -II 

AS ON 28.02.2025  

Total 

number of 

projects 

approved  

Complete

d/Operati

onal 

Project 

Cost  

(in 

Crores

) 

Approve

d Grant 

in Aid 

(GIA)  

(in 

Crores) 

Releas

ed GIA  

(in 

Crores

) 

Proce

ssing 

Capaci

ty 

Create

d 

(LMT/

Annu

m) 

Preserv

ation 

Capacit

y 

Created  

(LMT/A

nnum) 

Employ

ment 

Farmer

s 

Benefit

ed 

No of Cold 

storages/ 

frozen 

storage/ CA/ 

MA 

28 12 748.72 206.85 146.43 6.71 2.32 18855 85841 15 

 

COMPLAINTS AGAINST BOGUS BUILDERS/DEVELOPERS 

3259.    SHRI ANUP SANJAY DHOTRE: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) whether the Government has received any complaints/representations 

regarding bogus builders/developers who have registered and enlisted a 

large number of customers for the allotment of economically weaker 

sections/lower income group houses in the name of the Centrally Sponsored 

Flagship Scheme i.e., Pradhan Mantri Aawas Yojana (PMAY) and if so, the 

details thereof; 
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(b) whether the Government proposes to probe such cases and take punitive 

action accordingly against such builders/developers and if so, the details 

thereof; 

(c) the total number of complaints received by the Government regarding bogus 

builders/developers under PMAY, State-wise; and 

(d) the action taken/being taken by the Government so far to verify the 

authenticity of builders/developers registered under PMAY? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) to (d): ‘Land’ and ‘Colonization’ are State subjects. Therefore, schemes 

related to housing for their citizens are implemented by States/Union Territories 

(UTs). However, Ministry of Housing and Urban Affairs (MoHUA) supplements 

the efforts of States/UTs by providing Central Assistance under Pradhan Mantri 

Awas Yojana - Urban (PMAY-U) since 25.06.2015 with an aim to provide all 

weather pucca houses with basic  civic  amenities  to  eligible  urban  

beneficiaries  across the  country. PMAY-U scheme is being implemented 

through designated Nodal Agencies at State/UT level. For transparent selection 

of beneficiaries, scrutiny of beneficiary list is done at multiple levels in the 

States/UTs for approval. The PMAY-U proposals are approved by the State 

Level Sanctioning and Monitoring Committee (SLSMC) headed by the Chief 

Secretary of States/UTs for further sanctioning of Central Assistance by Central 

Sanctioning and Monitoring Committee (CSMC).  
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The selection of beneficiaries is done by respective State/UT Government 

as per the scheme guidelines. Any complaint regarding the implementation of 

PMAY-U including complaints against bogus builders/developers are addressed 

through suitable grievance redressal system available at both State/UT and City 

level as per existing rules and regulations and also actions are taken as per 

prevalent law. Moreover, a Centralised Public Grievance Redress and 

Monitoring System (CPGRAMS) is also available to the citizens to lodge their 

grievances to the public authorities on any subject related to service delivery 

including PMAY-U for redressal. Further, MoHUA has also developed a Public 

Grievances Redress and Monitoring System for registering any form of 

complaints regarding implementation of PMAY-U and its speedy disposal. 

State/UT-wise complaints regarding bogus builders/developers are not 

maintained by the Ministry.  

TAP WATER CONNECTIONS UNDER JJM IN PALAKKAD 

3260. SHRI V. K. SREEKANDAN: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a)  the total number of Panchayats covered for tap water connections under the 

Jal Jeevan Mission (JJM) in Palakkad district; 

(b)  whether it is a fact that the scheme is being implemented through Central 

and State shares basis; 

(c)  if so, the details thereof; and 

(d)  the allocation of funds made under JJM in the said district, Panchayat-wise? 
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THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND 

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. 

SOMANNA):  

(a) to (c): Since August 2019, Government of India in partnership with States is 

implementing Jal Jeevan Mission (JJM) – Har Ghar Jal to make provision of 

potable water to every rural household of the country, including those in 

Panchayats of Palakkad district, through functional tap water connection. 

At the start of the Mission, only 1.39 lakh (20.90%) rural households were 

reported to have tap water connections in Palakkad district of Kerala. So far, as 

reported by the State as on 18.03.2025, under Jal Jeevan Mission (JJM) – Har 

Ghar Jal around 2.43 lakh additional rural households have been provided with 

tap water connections. Thus, as on 18.03.2025, out of 6.65 lakh rural households 

in the district, around 3.82 lakh (57.41%) households are reported to have tap 

water supply in their homes. 

Under JJM, at present, the fund sharing pattern between Centre and 

States/ UTs (Central share: State share) is 100:0 for Union Territories without 

legislature, 90:10 for North-Eastern & Himalayan States  and  UTs  with  

legislature,  and  50:50  for rest  of the States. Further, for Support and Water 

Quality Monitoring System (WQMS) activities under the Mission, the funding 

pattern is 100:0 for Union Territories, 90:10 for Himalayan, North-Eastern States 

& UTs with legislature and 60:40 for other States. 

(d):  District and panchayat-wise fund allocations under JJM, and details thereof 

are not made and maintained by this Department. However, year-wise details of 
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Central fund allocated, fund drawn and fund utilization reported by the State of 

Kerala is as under: 

(Amount in Rs. Crore) 

 
Central 

 
Expenditure 
under State 

share Year 
Opening 
Balance 

Fund 
allocated 

Fund 
drawn  

Available 
Fund 

Reported 
utilization  

2019-20 2.58 248.76 101.29 103.87 62.69 57.23 
2020-21 41.18 404.24 303.18 344.36 304.29 311.25 
2021-22 40.07 1,804.59 1,353.44 1,393.51 957.44 1,059.57 
2022-23 436.08 2,206.54 2,206.54 2,642.62 1,741.93 1,741.68 
2023-24 900.69 1,342.36 671.18 1,571.87 1,465.41 1,448.53 
2024-25* 106.45 1,949.36 974.68 1,081.13 985.99 973.72 
* As on 18.03.2025       ND: Not Drawn    Source: JJM-IMIS 

 

ůाइफेड और अÆय सÖंथाओ ंके बीच रणनीितक साझेदारी  

3261. ®ी राधेÔयाम रािठयाः 

 ®ीमती मिहमा कुमारी मेवाड़: 

 ®ी दामोदर अúवालः 

 ®ीमती िहमाþी िसहं: 

 डॉ. मÆना लाल रावत: 

 ®ीमती िÖमता उदय वाघ: 

 ®ी नव चरण माझी: 

³या जनजातीय कायª मýंी यह बताने कì कृपा कर¤गे िकः 
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(क) भारतीय जनजातीय सहकारी िवपणन िवकास संघ (ůाइफेड) ने जनजातीय उīिमयŌ को 

ÿोÂसािहत करने के िलए िकन संÖथानŌ के साथ सहयोग िकया है तथा यिद हां, तो तÂसंबंधी 

Êयौरा ³या है; 

(ख) ůाइफेड और łफटॉप के बीच साझेदारी के तहत जनजातीय कारीगरŌ के कौशल िवकास को 

मापने के िलए ³या िविशĶ संकेतक िनधाªåरत िकए गए ह§; 

(ग) ³या इस समझौता ²ापन (एमओयू) के ÿभावी कायाªÆवयन और पåरणामŌ का आकलन सिुनिĲत 

करने के िलए िनयिमत लेखापरी±ा आयोिजत करने का ÿÖताव है और यिद हां, तो तÂसंबंधी 

Êयौरा ³या है; 

(घ) यह सिुनिĲत करने के िलए ³या कदम उठाए गए ह§ िक इस पहल का लाभ िवशेष łप स ेकमजोर 

जनजातीय समूहŌ (पीवीटीजी) सिहत हािशए पर रहने वाले जनजातीय कारीगरŌ तक पहòंच;े 

(ङ) ³या ůाइफेड ने यह िनगरानी करने के िलए कोई उपाय िकए ह§ िक जनजातीय कारीगरŌ को 

जलगांव, महाराÕů सिहत देश म¤ कौशल िवकास, रोजगार सजृन और बाजार िवÖतार के संदभª 

म¤ इस पहल से ठोस आिथªक लाभ िमल रहा है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(च) इस सहयोग से िकतने जनजातीय कारीगरŌ को लाभ िमलने कì संभावना है तथा उनकì आय 

और आजीिवका के अवसरŌ पर इसका अनुमािनत ÿभाव ³या होगा; और 

(छ) ³या सरकार का िवचार जनजातीय उÂपादŌ कì बाजार पहòंच को और बढ़ाने के िलए अÆय 

संगठनŌ के साथ इसी ÿकार कì साझेदारी बढ़ाने का है और यिद हां, तो तÂसंबंधी Êयौरा ³या  

जनजातीय कायª मýंालय म¤ राºय मýंी (®ी दुगाª दास उइके): 

(क): ůाइफेड ने जनजातीय उīिमता को ÿोÂसािहत करने के िलए टी ůंक, राÕůीय आिदवासी छाý 

िश±ा सिमित (एनईएसटीएस), महाÂमा गांधी úामीण औīोिगकìकरण सÖंथान (एमिगåर), मीशो, 

इंिडयन फेडरेशन ऑफ किलनरी एसोिसएशन (आईएफसीए), तोराजामेलो इंडोनेिशया, आňं ÿदेश 

िगåरजन कोऑपरेिटव कॉपōरेशन िलिमटेड (एपीजीसीसी), िहंदÖुतान कÌÈयूटसª िलिमटेड (एचसीएल) 

फाउंडेशन, åरलायंस åरटेल, िहमाचल ÿदेश बागवानी उÂपाद िवपणन और ÿसÖंकरण िनगम िलिमटेड 
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(एचपीएमसी), राÕůीय फैशन ÿौīोिगकì संÖथान (िनÉट), łफटॉप आिद जसैे संगठनŌ के साथ 

सहयोग िकया है। 

(ख) से (च): जनजातीय कारीगरŌ को सहायता दनेे के िलए łफटॉप सिहत अÆय समझौता ²ापनŌ 

पर फरवरी, 2025 म¤ हÖता±र िकए गए ह§, िजनके मु́ य उĥेÔय िनÌनिलिखत ह§: 

i. उÂपाद िडज़ाइन म¤ सधुार करना. 
ii. ÿौīोिगकì का समावेश। 
iii. बाजार पहòंच म¤ विृĦ। 

इन समझौता ²ापनŌ का उĥेÔय जलगांव, महाराÕů सिहत देश के िविभÆन भागŌ म¤ जनजातीय 

उÂपादŌ को सŀुढ़ करना और उनका ÿसार करना तथा उनकì संÖकृित को बढ़ावा दनेा है। इन 

सहयोगŌ का उĥेÔय अपने ऑनलाइन और ऑफलाइन Èलेटफॉमª के माÅयम से Óयापक बाजार पहòंच 

ÿदान करना और पीवीटीजी सिहत सभी वगŎ को Öथायी आजीिवका म¤ सहायता ÿदान करना है। ये 

पहल¤ उīिमता, कौशल िवकास और जनजातीय िशÐप कौशल कì वैिĵक पहचान को बढ़ावा द¤गी। 

(छ): िविशĶ ÿÖताव ÿाĮ होने पर, ůाइफेड जनजातीय उÂपादŌ कì बाजार पहòंच को और बढ़ाने के 

िलए अÆय संगठनŌ के साथ इसी ÿकार कì साझेदारी को बढ़ा सकता है। 

 

सकुª लर इकोनॉमी फोरम 

3262.  ®ी छýपाल िसहं गगंवारः  

®ी रवीÆþ शु³ला उफª  रिव िकशनः  

®ीमती अपरािजता सारगंीः  

³ या आवासन और शहरी कायª मýंी यह बताने कì कृपा कर¤गे िकः  

(क) सरकार िकस ÿकार यह सिुनिĲत करने कì योजना बना रही है िक सकुª लर इकोनॉमी फोरम म¤ 

कì गई ÿितबĦताए ंराÕůीय Öतर पर कायाªिÆवत हŌ; 
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(ख) सरकार Ĭारा भारत को सकुª लर इकोनॉमी म¤ विैĵक अúणी बनाने के िलए ³या कदम उठाए गए 

ह§/उठाए जा रहे ह§; 

(ग) फोरम म¤ चचाª कì गई सकुª लर इकोनॉमी पहलŌ के कायाªÆवयन के िलए िकतनी सावªजिनक 

धनरािश आवंिटत कì गई है; और  

(घ) इन पहलŌ से अपेि±त िव°ीय लाभ का Êयौरा ³या है? 

आवासन और शहरी कायª मýंालय म¤ राºय मýंी (®ी तोखन साहó): 

(क): 12व¤ रीजनल 3आर एडं सकुª लर इकोनॉमी फोरम इन एिशया पेिसिफक का आयोजन भारत 

सरकार के आवासन और शहरी कायª मýंालय Ĭारा पयाªवरण मंýालय, जापान सरकार, द इकनॉिमक 

एÁड सोशल किमशन फॉर एिशया एÁड द पेिसिफक (यूएन ईएससीएपी), संयĉु राÕů ±ेýीय िवकास 

क¤ þ (यूएनसीआरडी), संयĉु राÕů आिथªक और सामािजक कायª िवभाग (यूएनडीईएसए) के सहयोग 

से 3 माचª से 5 माचª, 2025 तक जयपरु , राजÖथान म¤ िकया गया। 

इस सÌमेलन का उĥेÔय सकुª लर इकोनॉमी कì नीितयŌ, ÿथाओ,ं कायªनीितयŌ, ±ेýीय सहयोग पर 

चचाª करना तथा सरकारŌ, ÓयवसायŌ और नागåरक समाज के बीच सहयोग को बढ़ावा देना है, तािक 

एिशया-पेिसिफक ±ेý म¤ पारंपåरक िलिनयर अथªÓयवÖथा को अिधक संसाधन कुशल और सकुª लर 

सोसीईटीज़ से बदलने को गित दी जा सके। इसे बढ़ावा दनेे तथा एक नए Öवैि¸छक और कानूनी łप 

से गैर-बाÅयकारी 3आर (åरड्यूस, रीयूज और रीसाइिकल) और सकुª लर इकोनॉमी घोषणा (2025-

2034) पर आम सहमित बनाने के िलए इस फोरम म¤ अपनाया गया है। 

(ख): भारत सकुª लर इकोनॉमी को बढ़ावा दनेे म¤ अúणी है। कई अÆय पहलŌ के अलावा कुछ ÿमुख 

पहल इस ÿकार ह§: 

1) 11 अपिशĶ ®ेिणयŌ (िलिथयम-आयन बैटरी; ई-अपिशĶ; िवषाĉ और खतरनाक 

औīोिगक अपिशĶ; Öøैप धातु (लौह और अलौह); टायर और रबर; समाĮ वैधता 

वाल ेवाहन; िजÈसम, ÿयĉु तेल, सौर पैनल, कृिष अपिशĶ और नगरपािलका ठोस 
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और तरल अपिशĶ) के िलए सकुª लर इकोनॉमी कायª योजनाओ ंको अंितम łप िदया 

गया है। 

2) ÈलािÖटक पैकेिजंग अपिशĶ, बैटरी अपिशĶ, ई-अपिशĶ, बेकार टायर, ÿयĉु तेल और 

समाĮ वैधता वाल े वाहनŌ के संबंध म¤ बाजार आधाåरत िवÖताåरत उÂपादक 

उ°रदाियÂव (ईपीआर) िसĦांत को शािमल करन ेवाले िविनयमन अिधसूिचत िकए गए 

ह§: 

3)   यूनाइटेड नेशÆस Āेमवकª  कÆव¤शन ऑन ³लाइिमट च¤ज(यूएनएफसीसीसी) और 

इसके पेåरस समझौते के एक प±कार के łप म¤, भारत ने वषª 2015 म¤ अपना पहला 

राÕůीय Öतरीय िनधाªåरत योगदान (एनडीसी) ÿÖतुत िकया, िजसम¤ अÆय बातŌ के 

साथ-साथ िनÌनिलिखत दो गणना िकए जाने योµय लàय शािमल थे: 

(i)  2005 के Öतर स े2030 तक अपने सकल घरेलू उÂपाद कì उÂसजªन तीĄता को 

33 से 35 ÿितशत तक कम करना; तथा 

(ii) 2030 तक गैर-जीवाÔम ईधंन आधाåरत ऊजाª संसाधनŌ से लगभग 40 ÿितशत 

संचयी िवīतु शिĉ सÖंथािपत ±मता का लàय ÿाĮ करना। 

ये दोनŌ लàय समय से काफì पहले हािसल कर िलए गए ह§। अगÖत 2022 म¤, भारत ने अपने 

एनडीसी को अपडेट िकया, िजसके अनुसार अपने सकल घरलूे उÂपाद कì उÂसजªन तीĄता को कम 

करने का लàय 2005 के Öतर से 2030 तक 45 ÿितशत तक बढ़ा िदया गया है, और गैर-जीवाÔम 

ईधंन आधाåरत ऊजाª संसाधनŌ से संचयी िवīतु शिĉ सÖंथािपत ±मता का लàय 2030 तक 50% 

तक बढ़ा िदया गया है। भारत ने 2070 तक नेट-जीरो हािसल करने के िलए अपनी दीघªकािलक िनÌन 

उÂसजªन िवकास कायªनीित भी ÿÖतुत कì ह।ै 24 जलुाई 2023 कì िÖथित के अनसुार, भारत ने 

úीनहाउस गैस उÂसजªन से आिथªक िवकास को अलग रखा है। भारत के सकल घरलूे उÂपाद 

(जीडीपी) कì उÂसजªन तीĄता 2005 और 2016 के बीच 24 ÿितशत तक कम हòई है। गैर-जीवाÔम 
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ąोतŌ पर आधाåरत िवīतु उÂपादन कì संÖथािपत ±मता म¤ भारत कì वतªमान िहÖसेदारी 40% से 

अिधक है।  

(ग): जयपरु घोषणा (2025-2034) - फोरम का एक ÿमुख पåरणाम, एक Öवैि¸छक, गैर-बाÅयकारी 

और गैर-राजनीितक ÿितबĦता ह,ै जो अगल े10 वषŎ म¤ सकुª लर इकोनॉमी कì िदशा आगे बढ़ाने और 

संसाधन द±ता म¤ सधुार के िलए एक Óयापक ĀेÌवकª  ÿदान करती है। इस घोषणा म¤ संसाधन ÿबंधन, 

संसाधन द±ता और लो काबªन सोसाइटी, Öव¸छ पयाªवरण लàय हािसल करना, लचीली 

अथªÓयवÖथा और भागीदारी, ÿौīोिगकì हÖतांतरण, अनसुंधान और िवकास के माÅयम स े

कायाªÆवयन के साधनŌ पर क¤ िþत 13 लàय शािमल ह§। यह घोषणा नीित को िदशा ÿदान करन ेके 

िलए एक ÿितबĦता है। भारत म¤, नीित के साथ-साथ, Öव¸छ भारत िमशन 2.0, अमृत 2.0 आिद 

जैसे िविभÆन राÕůीय कायªøमŌ के तहत िव°ीय ÿोÂसाहन भी ÿदान िकए जाते ह§। 

(घ): पारपंåरक 'टेक, मेक, वैÖट’ उÂपादन और उपभोग मॉडल को Óयापक Öतर पर छोड़कर, सकुª लर 

इकोनॉमी 2030 तक दिुनया भर म¤ अितåरĉ आिथªक उÂपादन म¤ संभािवत $4.5 िůिलयन कì विृĦ 

कर सकती है। िवशेष łप से भारत के संबधं म¤, यह अनुमान लगाया गया है िक, 2050 तक, भारत 

कì सकुª लर इकोनॉमी $2 िůिलयन से अिधक का बाजार मूÐय सिृजत कर सकती है और करीब 10 

िमिलयन नौकåरयां सिृजत कर सकती है। 

 

FORMALIZATION OF MSMEs  

3263.  SHRI VISHALDADA PRAKASHBAPU PATIL: 

 Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  whether the Government is aware of the challenges faced by Micro, Small, 

and Medium Enterprises (MSMEs) in formalizing their operations and 
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accessing formal credit channels as highlighted in the recent Economic 

Survey, if so, the details thereof;  

(b)  whether the Government has assessed the manner in which these 

challenges specifically impact MSMEs in cities and towns like Sangli, if so, 

the details thereof; 

(c)  the key findings regarding the difficulties faced by MSMEs in such regions in 

obtaining formal credit and integrating into the formal economy; and 

(d)  whether any specific measures are being implemented to address these 

challenges and facilitate the formalization of MSMEs, if so, the details 

thereof?  

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (d): For providing support to the Micro, Small and Medium Enterprises 

(MSME) in formalizing their operations and providing access to formal credit 

channels across the country including Sangli, a number of measures have been 

taken. 

(i) Ministry of MSME launched Udyam Registration Portal on 01.07.2020 for 

formalization of enterprises. The process of registration on Udyam is fully 

online, paperless and based on self-declaration. The Ministry of MSME 

through its Development and Facilitation Offices and in coordination with 

the State Governments promotes formalisation/ registration drives across 
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the country to provide easy access for entrepreneurs to formalise their 

operations. 

Also, this Ministry in association with Small Industries Development 

Bank of India  launched Udyam Assist Platform on 11.01.2023, for bringing 

Informal Micro Enterprises (IMEs) into the formal ambit. This has helped the 

registered IMEs to avail the benefits of Priority Sector Lending. Since 

inception, from 01-07-2020 till 17-03-2025, more than 6.14 crore MSMEs 

with an employment of more than 26.11 crore have registered on Udyam 

Registration Portal.  

(ii) Once an enterprise is registered and formalized, it becomes eligible to avail 

the benefits of various schemes and initiatives of the Ministry of MSME, 

subject to meeting the guidelines and the eligibility criteria. A number of 

Schemes to support MSMEs in accessing formal credit have been 

launched, which inter alia include, Prime Minister's Employment Generation 

Programme for setting up of new micro enterprises in the non-farm sector 

by providing Margin Money subsidy on the Bank loan, Special Credit Linked 

Capital Subsidy Scheme with a provision of 25% subsidy to SC/ST MSEs 

on institutional finance for procurement of Plant & Machinery/Equipment, 

Credit Guarantee Scheme for collateral free loans for Micro and Small 

Enterprises, collateral free loans upto Rs 20 Lakh for IMEs, PM 

Vishwakarma Yojana, Mudra Loan, etc. 

(iii) As additional policy measures for credit support to MSMEs, following 

announcements have been made in Budget 2025: 
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a) Increase in the guarantee coverage amount from the present Rs.10 crore 

to Rs. 20 crore for Startups . 

b) For well-run exporter MSMEs, credit guarantee for term loans up to Rs. 

20 crore. 

c) A new scheme for 5 lakh women, Scheduled Castes and Scheduled 

Tribes first-time entrepreneurs for term loans up to Rs. 2 crore during the 

next 5 years. 

 

ACHIEVEMENTS MADE UNDER LIGHT HOUSE PROJECTS 

 3264.  SHRI P. C. MOHAN:     

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 

state: 

(a) the progress achieved under the Light House Projects (LHPs) initiative at the 

national level to promote innovative and sustainable construction 

technologies for affordable housing along with the number of projects 

completed so far; 

(b) whether Karnataka has been selected for any Light House Project under the 

said initiative and if so, the details thereof; 

(c) the specific steps taken to adopt new construction technologies in Bengaluru 

for urban housing needs; and 

(d) the measures adopted to scale up the use of advanced technologies 

introduced under LHPs across the country along with the initiatives 
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undertaken to build capacity and awareness among urban planners and 

builders in Karnataka? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) to (d): Under Pradhan Mantri Awas Yojana - Urban) (PMAY-U), a 

Technology Sub-Mission (TSM) has been set up for promotion and adoption of 

innovative, sustainable, eco-friendly and disaster-resilient technologies and 

building materials by various stakeholders of construction sector for fast, cost 

effective and quality construction of houses across the country including hilly 

States/Union Territories (UTs). 

Global Housing Technology Challenge - India (GHTC-India) was initiated 

to identify and mainstream globally best available proven construction 

technologies including prefabricated technology that are rapid, sustainable, 

green and disaster resilient. Under GHTC-India, 54 innovative proven 

construction technologies shortlisted from across the globe. Out of the identified 

54 technologies under GHTC-India, six Light House Projects (LHPs) of   more 

than 1,000 houses each with allied   infrastructure   facilities using six distinct 

technologies are   constructed   at   Indore (Madhya Pradesh), Rajkot (Gujarat), 

Chennai (Tamil   Nadu), Ranchi (Jharkhand), Agartala (Tripura) and Lucknow 

(Uttar Pradesh). The sites of LHPs were selected through challenge process to 

showcase use of these technologies for further mainstreaming in the country. 

The construction of LHPs at Chennai, Rajkot, Indore, Lucknow and Ranchi has 

been completed and inaugurated by Hon’ble Prime Minister. The LHP at Agartala 
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is in advanced stage of construction. Karnataka has not been selected for any 

Light House Project under the said initiative. 

The LHPs are functional as Live Laboratories to promote widespread 

learning among urban planners, builders and other stakeholders on the use of 

innovative construction technologies/ systems on ground and mainstreaming in 

Indian context. 

In addition, the following activities have been undertaken under TSM for 

promoting modern, innovative and green technology for faster and quality 

construction of houses to build capacity and awareness among urban planners, 

builders faculty/students of technical institutions, technical Professionals of 

private/public sectors, Central/State/Urban Local Body (ULB) officials, start-

ups/innovators/entrepreneurs, and other concerned stakeholders across the 

country including Karnataka meet the urban housing needs: 

i. Identification, Evaluation and Certification of Emerging 

Technologies for adoption by Public/Private agencies. 

ii. 13 Demonstration Housing projects (DHPs) using new technologies 

are built in different parts of the country to showcase innovative and eco-

friendly technology and energy-efficient materials to States/UTs and 

disseminating technical awareness among professionals.  

iii. An online course named NAVARITIH (New, Affordable, Validated, 

Research Innovation Technologies for Indian Housing) has been started 

to enhance the capability of building professionals about the new and 

emerging building materials, technologies and processes for construction.  
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iv. Indian Housing Technology Mela (IHTM) in 2021 was organized to 

showcase the domestic indigenous and innovative technologies, building 

materials and construction processes for low & medium rise houses. 84 

innovative technologies/products/materials were shortlisted under IHTM. 

In addition, under the Indian Urban Housing Conclave 2022, a National 

Exhibition on Innovative construction practices was organized to 

showcase more than 85 innovative construction systems and materials.  

v. MoHUA in association with GIZ and Building Materials and 

Technology Promotion Council (BMTPC) conducted series of 

trainings/workshops on Innovative Construction Technologies and 

Thermal Comfort for Affordable Housing named RACHNA (Resilient, 

Affordable and Comfortable Housing through National Action). More than 

150 training programmes across the country have been successfully 

conducted across India, covering over 11,000 stakeholders. 

vi. Performance Appraisal Certification Scheme (PACS) is being 

operated for Identification, Evaluation and Certification of Emerging 

Technologies suiting to different geo-climatic conditions of the country, 

which are safe, sustainable and environment-friendly and ensure faster 

delivery of quality houses by BMTPC. Under PACS, so far, 77 innovative 

products and systems have been certified.  

vii. A series of offsite Workshops/Webinars, Webcasting, Mentoring on 

Technical know-how/Modules were organised jointly with State 
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Governments for capacity building and handholding support on innovative 

construction technologies.  

viii. Various publications on innovative construction technologies and 

other areas related to faster, eco-friendly, energy-efficient, cost effective, 

environment friendly, disaster-resistant, sustainable construction systems 

have been made. 

Further, based on the learning from the experiences of 9 years 

implementation of PMAY-U, MoHUA has revamped the scheme and launched 

PMAY-U 2.0 ‘Housing for All’ Mission with effect from 01.09.2024 for 

implementation in urban areas across the country including State of Karnataka 

for 1 crore additional eligible beneficiaries.  

In order to promote innovative construction technology, a Technology & 

Innovation Sub-Mission (TISM) has been established under PMAY-U 2.0 to 

support innovative design and construction practices and build capacity & 

awareness among urban planners and builders. TISM promotes adoption of 

layout designs and building plans suitable for various geo-climatic zones through 

coordination with various regulatory and administrative bodies for mainstreaming 

and up scaling the deployment of modern construction technologies and material 

in place of conventional construction materials practices. 

EKLAVYA SCHOOLS 

3265. SHRI ANURAG SINGH THAKUR: 

Will the Minister of TRIBAL AFFAIRS be pleased to state: 
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(a) the increase in budget allocation for Eklavya Schools since 2014; 

(b) the increase in student enrollment since 2014, State/UT-wise; and 

(c) the increase in teacher recruitment since 2014, State/UT-wise?  

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY): 

(a): Ministry of Tribal Affairs (MoTA) is implementing the Central Sector Scheme 

of Eklavya Model Residential School (EMRS) to provide quality education to the 

tribal children (from class VI to XII) in their own environment from the year 2018-

19. Under the new scheme of EMRS, Ministry releases funds to National 

Education Society for Tribal Students (NESTS), the autonomous organization 

under the Ministry to manage and implement the scheme of EMRS, and NESTS 

further releases funds to States/ UTs/ PSUs/ Construction Agencies/ State 

Societies as per their requirements for construction of EMRSs and recurring cost 

for running of the schools. Prior to 2020-21, this scheme was a component under 

Grants under Article 275(1) of the Constitution of India and therefore no separate 

budget allocation was made for the scheme of EMRS. Budget allocation under 

new EMRS scheme from 2020-21 onwards are as under:  

Financial Year  Expenditure (in Crore) 
2020-21 1199.98 
2021-22 1057.74 
2022-23 1999.98 
2023-24 2447.61 
2024-25  4,748.92 
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(b): Prior to 2019-20, the enrollment data was maintained by the respective 

State/UT EMRS Societies. The state-wise enrollment in EMRSs, as reported by 

NESTS, since 2019-20 is as follows:  

Sl. 
No 

State / UTs Enrollment in Academic Year 
2024-
2025 

2023-242022-232021-222020-
21 

2019-
20 

1 Andhra Pradesh 9905 8810 7087 5795 4609 3424 
2 Arunachal Pradesh 734 451 290 220 100 208 
3 Assam NR* NR NR 480 480 480 
4 Chhattisgarh 24464 21943 19123 15581 11519 7961 
5 Dadra & Nagar Haveli and Daman 

& Diu 
346 300 238 179 120 - 

6 Gujarat 11471 11066 10985 10973 10974 10156 
7 Himachal Pradesh 906 794 673 552 422 312 
8 Jammu & Kashmir 806 577 294 - - - 
9 Jharkhand 3289 3202 3201 3051 3084 3558 
10 Karnataka 4525 4236 4185 4027 3638 3053 
11 Kerala 969 862 697 560 520 535 
12 Madhya Pradesh 24842 23084 24281 23393 20657 12946 
13 Maharashtra 10083 9010 8048 7062 6272 5067 
14 Manipur 1441 1435 1440 1431 1439 1440 
15 Mizoram 1901 1197 1250 1061 856 396 
16 Nagaland 744 712 681 671 640 619 
17 Odisha 11519 9625 8495 7317 6711 5821 
18 Rajasthan 9611 8375 8222 7224 5938 4947 
19 Sikkim 1247 1254 1131 1008 987 979 
20 Tamil Nadu 2491 2226 2488 2867 2506 2186 
21 Telangana 9256 8194 7113 6795 5815 3960 
22 Tripura 2086 1994 1984 1899 1824 1740 
23 Uttar Pradesh 898 652 617 480 495 473 
24 Uttarakhand 1105 963 752 765 514 393 
25 West Bengal 3037 2879 NR 2072 400 2737 
Grand Total 137676 123841 113275 105463 90520 73391 
*NR : Not Reported 
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(c):  Till the time, EMRS was a component under Article 275(1), all matters 

regarding management of school, including recruitment of teaching and non-

teaching staff, were solely dealt by the respective State EMRS Society and the 

information was not maintained centrally. Later, a separate central sector 

scheme of EMRS carved out in 2018-19. During 2021-22, Department of 

Expenditure, Ministry of Finance approved creation of 38,480 posts for teaching 

and non-teaching staff for all EMRSs across the country with the advise to make 

the recruitment to fill these posts in a phased manner from 2022-23 to 2026-27. 

Accordingly, NESTS initiated the centralized recruitment in the year 2023 for 

direct recruitment of 10391 posts through ESSE-2023 and staff selected were 

posted during 2024-2025. Accordingly, a total of 9075 posting orders including 

7050 teaching posting orders have been issued. 

COMPUTERIZATION OF PROPERTY RECORDS 

3266.  SHRI ANIL YESHWANT DESAI: 

 Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) whether it is a fact that the Union Government has advised various State 

Governments to computerize land and property records for better 

management and to avoid legal disputes regarding ownership;  

(b) if so, the details thereof along with the progress made in this regard during 

the last five years, State-wise; and  

(c) whether all immovable properties like houses and land registered with 

various revenue authorities, SDMs and Registrar offices in different States 
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are being updated and recorded in electronic form to eliminate any chances 

of forgery and cheating during transfer in future and if so, the details 

thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) and (b): Government of India has been implementing a comprehensive 

programme for digitization and computerization of land records and registration 

processes in the country by the name of Digital India Land Records 

Modernization Programme (DILRMP) with 100% financial assistance from 

Central Government since 2016-17.  The DILRMP has been extended for a 

period of five years from 01.04.2021 to 31.03.2026. As of now, 99.78% 

digitization of the existing land records (Record of Rights) have been completed 

in the country.  Some of the areas of NE States do not have land records like 

other States due to community ownership issue and UT of Ladakh has started 

digitization in last couple of years. So far Rural area has been mainly covered 

under DILRMP. State-wise progress is given in the enclosed Statement.   

 To digitize land records in Urban areas, an initiative named National 

Geospatial Knowledge-based Land Survey of Urban Habitations (NAKSHA) 

programme is being implemented in a phased manner as a PILOT for creating 

land records in urban areas with Survey of India as technical partner for aerial 

survey and feature extraction work followed by ground truthing by State/UT. The 

NAKSHA PILOT phase with a financial outlay of Rs.193.81 crore is being 

implemented in 26 States and 3 UTs across 152 cities/urban local bodies. It is 
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envisaged to implement this program on full scale after the completion and 

outcomes of the PILOT phase, subject to coordination with State Governments 

and technological infrastructure readiness. 

(c): Computerized registration system with provision for online entry of deed, 

online valuation, online payment, online appointment slot booking, online 

admission, document search and certified copy generation is promoted across 

all States under DILRMP.  National Generic Document Registration System 

(NGDRS) software has been developed for this purpose and adopted by 15 

States/Uts (viz. Andaman & Nicobar Island, Assam, Chhattisgarh, Dadra & 

Nagar Haveli, Delhi, Goa, Himachal Pradesh, Jammu & Kashmir, Jharkhand, 

Ladakh, Maharashtra, Manipur, Mizoram, Punjab and Tripura). As of now, 14 

States/Uts (viz. Andhra Pradesh, Chandigarh, Gujrat, Haryana, Puducherry, 

Rajasthan, Telangana, West Bengal, Uttarakhand, Sikkim, Kerala, Madhya 

Pradesh, Uttar Pradesh and Tamil Nadu) have started sharing registration 

related data with national portal of NGDRS- www.ngdrs.gov.in through API /UI. 

STATEMENT 
State wise Progress of Computerization of Land Records 

.No. State/ UT No. of RoR No. of Villages Where CLR 
Completed 

Total Computerized % Total 
Villages 

No. % 

1 
ANDAMAN & 
NICOBAR ISLANDS 

89,747 89,747 100.00 205 205 100.00 

2 
ANDHRA 
PRADESH 

3,31,95,854 3,31,95,854 100.00 16,816 16,816 100.00 

3 
ARUNACHAL 
PRADESH 

46 0 0.0 81 0 0.0 
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4 ASSAM 43,57,936 41,38,417 94.96 22,543 19,868 88.13 
5 BIHAR 4,34,68,047 4,34,68,047 100.00 45,858 45,857 100.00 
6 CHANDIGARH 25 25 100.00 25 25 100.00 
7 CHHATTISGARH 2,38,33,340 2,37,78,896 99.77 20,474 20,067 98.01 

8 

DADRA AND 
NAGAR HAVELI 
AND DAMAN AND 
DIU 

74,061 74,061 100.00 72 72 100.00 

9 DELHI 12,791 11,388 89.03 198 42 21.21 
10 GOA 7,52,798 7,52,798 100.00 421 421 100.00 
11 GUJARAT 1,23,23,917 1,23,23,917 100.00 18,464 18,464 100.00 
12 HARYANA 36,14,314 36,14,314 100.00 7,102 7,102 100.00 

13 
HIMACHAL 
PRADESH 

22,10,677 22,10,677 100.00 21,637 21,637 100.00 

14 JAMMU & KASHMIR 6,850 6,796 99.21 6,850 4,832 70.54 
15 JHARKHAND 27,31,472 26,98,027 98.78 32,860 32,648 99.35 
16 KARNATAKA 1,93,23,831 1,93,23,831 100.00 30,110 30,110 100.00 
17 KERALA 2,72,36,450 2,72,36,450 100.00 1,666 1,666 100.00 
18 LADAKH 249 71 28.51 248 71 28.63 
19 LAKSHADWEEP 72,425 72,425 100.00 10 10 100.00 

20 
MADHYA 
PRADESH 

5,27,75,680 5,27,75,680 100.00 56,952 56,742 99.63 

21 MAHARASHTRA 2,62,74,755 2,62,74,755 100.00 44,534 44,534 100.00 
22 MANIPUR 605 513 84.79 605 513 84.79 
23 MEGHALAYA 0 0 0.0 6,932 0 0.0 
24 MIZORAM 3,31,160 3,31,160 100.00 640 640 100.00 
25 NAGALAND 23,311 0 0.0 937 0 0.0 
26 ODISHA 1,96,34,329 1,95,98,162 99.82 51,796 51,734 99.88 
27 PUDUCHERRY 2,57,939 2,57,939 100.00 129 129 100.00 
28 PUNJAB 5,66,967 5,61,396 99.02 13,005 12,956 99.62 
29 RAJASTHAN 1,24,70,859 1,22,62,533 98.33 49,551 48,310 97.50 
30 SIKKIM 1,85,329 1,71,848 92.73 421 405 96.20 
31 TAMIL NADU 2,31,25,300 2,31,25,300 100.00 17,301 17,301 100.00 
32 TELANGANA 75,24,615 72,96,575 96.97 10,947 8,534 77.96 
33 TRIPURA 13,25,145 13,25,145 100.00 897 897 100.00 
34 UTTARAKHAND 15,25,474 15,25,474 100.00 16,691 16,562 99.23 
35 UTTAR PRADESH 1,10,326 1,10,326 100.00 1,08,910 1,08,899 99.99 
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36 WEST BENGAL 5,70,93,332 5,70,93,332 100.00 42,310 42,183 99.70 
  Grand Total 37,65,29,956 37,57,05,879 99.78 6,48,198 6,30,252 97.23 
 Source: Department of Land Resources 

HOUSES BUILT UNDER PMAY-U 

3267. SHRI RAJESHBHAI NARANBHAI CHUDASAMA:  

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a)  the total number of houses built under Pradhan Mantri Awas Yojana - Urban 

(PMAY-U) since its inception across the country including Gujarat;  

(b)  the details of the proposed projects for the coming financial year in Gujarat; and  

(c)  the name of States that have been the most effective in the implementation of 

PMAY-U along with the specific reasons, if any, for the same? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) to (c): ‘Land’ and ‘Colonization’ are State subjects. Therefore, schemes related 

to housing for their citizens are implemented by States/Union Territories (UTs). 

However, the Ministry of Housing and Urban Affairs supplements the efforts of 

States/Union Territories (UTs), by providing Central Assistance under Pradhan 

Mantri Awas Yojana- Urban (PMAY-U) since 25.06.2015 to provide pucca houses 

to eligible urban beneficiaries across the country including in the State of Gujarat. 

The scheme period, has been extended upto 31.12.2025 to complete sanctioned 

houses without changing the funding pattern and implementation methodology.  

Under PMAY-U, formulation of projects and execution is done by 

States/Union Territories (UTs). It has been noted that States of Arunachal Pradesh, 
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Gujarat, Madhya Pradesh, Nagaland, Tamil Nadu Uttar Pradesh etc. have higher 

completion rates than other States. However, implementing agencies faced major 

challenges including non-availability of encumbrance free land, unwillingness of 

beneficiaries, delay in getting statutory clearances/No Objection Certificates 

(NOCs), provision of infrastructure by State/UT/ULB etc. 

Based on the project proposals submitted by States/UTs, a total of 118.64 

lakh houses, including 10.05 lakh for Gujarat, have been sanctioned by the 

Ministry, of which 90.60 lakh, including 9.40 lakh for Gujarat, are completed/ 

delivered to the beneficiaries as on 13.03.2025. 

Further, based on 9 years of experience and learning from implementing 

PMAY-U, MoHUA has revamped the scheme and launched PMAY-U 2.0 ‘Housing 

for All’ Mission with effect from 01.09.2024 to assist 1 crore additional eligible urban 

beneficiaries through four verticals i.e., Beneficiary Led Construction (BLC), 

Affordable Housing in Partnership (AHP), Affordable Rental Housing (ARH) and 

Interest Subsidy Scheme (ISS). As on date, 30 States/UTs including Gujarat have 

signed Memorandum of Agreement (MoA) to implement PMAY-U 2.0 as per 

scheme guidelines. The operational guidelines of the PMAY-U 2.0 have been 

launched on 17.09.2024. The unified web portal for submitting online application 

and operational guidelines can be accessed at https://pmay-urban.gov.in. ‘In-

principle’ approval for allocation of more than 6.75 lakh houses, including 50,000 

for the State of Gujarat, has been given under PMAY-U 2.0. 
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BUDGETARY ALLLOCATION FOR PM-EBUS SEWA SCHEME 

3268.  SHRI DEEPAK ADHIKARI (DEV): 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a)  the details of the budgetary allocation for the PM-eBus Sewa Scheme for the 

financial year 2025-26; and  

(b)  the details of the total funds sanctioned and released to the State 

Governments till February 2025, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a): The budgetary allocation for the PM-eBus Sewa scheme for the financial year 

2025-26, as per Budget Estimate (BE) 2025-26, is Rs.1310 crore. 

(b): The details of the total funds sanctioned and released to the State 

Governments till February 2025 is given in the enclosed Statement. 

STATEMENT 

Details of the total funds sanctioned and released to the State/UT 
Governments under PM-eBus Sewa Scheme 

Sr. No State Amount Sanctioned Amount Released 
1 Assam 16.65 6.47 
2 Bihar 112.46 87.55 
3 Chandigarh 11.87 11.87 
4 Chhattisgarh 52.75 30.19 
5 Gujarat 74.07 9.06 
6 Haryana 22.13 - 
7 Jammu & Kashmir 42.37 - 
8 Madhya Pradesh 93.33 - 
9 Maharashtra 360.76 200.18 
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10 Meghalaya 12.98 - 
11 Odisha 81.96 47.72 
12 Punjab 43.77 - 
13 Rajasthan 102.11 44.46 
14 Uttarakhand 27.38 - 

 Total 1062.74 437.5 
 (in Rs. Cr.) 

INSTANCES OF FLIGHT DELAYS 

3269. SHRI RAJMOHAN UNNITHAN:                   

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) the measures being taken by the Government to address the issue of flight 

delays and their impact on passengers; 

(b) the manner in which the Government is holding airlines accountable for flight 

delays along with the penalties or incentives in place to ensure timely 

operations; 

(c) the details of any actions taken recently against airlines for repeated instances 

of flight delays; and 

(d) the details of any existing compensation schemes for passengers affected due 

to flight delays? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) to (d): In order to ensure adherence of the flight schedules by the airlines and 

to mitigate flight delay, Directorate General of Civil Aviation (DGCA) has issued Air 

Transport Circular 05 of 2017, titled "Procedure to be followed to mitigate flight 
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delays". Additionally, DGCA conducts meeting for fog preparedness and low 

visibility operations aimed at ensuring smooth flight operations during the winter 

months before commencement of the fog period during winter. Furthermore, DGCA 

issues instructions in the form of Civil Aviation Requirements (CARs), circulars, and 

minutes of meetings, as deemed necessary, to address and resolve anyemerging 

operational challenges on an ongoing basis.   

In order to facilitate and reduce the inconvenience caused to the passengers 

as a result of the delay of the flights, DGCA has issued CAR Section 3, Series M, 

Part IV titled as "Facilities to be provided to passengers by airlines due to denied 

boarding, cancellation of flights and delays in flights". 

As per the provision specified in the aforementioned CAR, following facilities 

shall be offered to the affected passengers: 

(i) Meals and refreshments in relation to waiting time to the passengers, who have 

checked in on time and the airline expects a delay of two hours or more of its 

original announced scheduled time of departure or a revised time of departure. 

 Flight Delay upto 2 hour - Drinking Water 
 Between 2 to 4 hours - Tea / Coffee with snacks / refreshment 
 More than 4 hours - Meals 

(ii) Hotel accommodation, including transfers, in case there is overnight delay. 

(iii) If the excepted delay is more than 6 hours, airlines shall offer an option of either 

an alternate flight or full refund. 

ECONOMY ZONE AT AIRPORTS 

3270. SHRI MATHESWARAN V. S.:                     
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Will the Minister of CIVIL AVIATION be pleased to state: 

(a) whether the Government proposes to set up economy zones in airports to 

minimize the higher costs of food and beverages available at airports; 

 (b) if so, the details thereof along with the timeline fixed for the establishment of 

such economy zones in airports; and 

 (c) whether the Government proposes to incorporate State-run dairy companies 

like Mother Dairy, Aavin, AMUL and Nandini in the said economy zone of 

airports and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) to (c): The concept of 'Udan Yatri Cafe' has been started at Kolkata, Chennai 

and Ahmedabad airports as a new initiative to offer affordable meals to passengers. 

The establishment of 'Udan Yatri Cafe' or similar low-cost outlets at other airports 

is at the discretion of the respective airport operators. Pricing for non-aeronautical 

services, including food and beverage offerings, is determined by airport operators 

and concessionaires based on market dynamics and commercial considerations, 

as these services are not regulated by the Government.; 

With regard to the inclusion of State-run dairy companies, airport operators 

are free to engage with such entities based on operational feasibility and 

commercial assessment. 

ASSISTANCE UNDER PMEGP 

3271.  SHRI K. C. VENUGOPAL: 
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Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  whether the Prime Minister's Employment Generation Programme (PMEGP) 

does not contain any provision for a moratorium period though it promotes 

microenterprises through first-generation entrepreneurs due to which incipient 

sickness is noticed in some cases, if so, the reasons therefor; 

(b)  the number of applications sponsored by the State Government of Kerala 

during the last five years and the number of cases that have been sanctioned 

by the Union Government during the same period; and 

(c)  the time by which the Government plans to sanction the remaining 

applications? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 

ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 

AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (c): Under Prime Minister’s Employment Generation Programme 

(PMEGP), on the basis of applications received from prospective beneficiaries, 

implementing agencies (IAs) i.e. State Offices of Khadi and Village Industries 

Commission (KVIC), State Khadi and Village Industries Boards (KVIBs), District 

Industries Centres and COIR Board (for coir related activities) scrutinize 

applications and recommend to Financing Banks. Banks take their own credit 

decision and sanction the loans on the basis of viability of each project. Repayment 

schedule for the loan may range between 3 to 7 years after an initial moratorium 

as may be prescribed by the concerned Bank/financial institution. 
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In the state of Kerala, 37,272 no. of applications from the prospective 

beneficiaries were forwarded to banks by IAs and 20,698 no. of applications were 

sanctioned by banks during the last five financial years, i.e., 2019-20 to 2023-24. 

  

VIJAYWADA BYPASS ON NH-16 

3272.  SHRI BALASHOWRY VALLABHANENI: 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state:  

(a) the details of time and date of proposal for Vijayawada Bypass on NH-16 

(Package-III) in Krishna district of Andhra Pradesh was proposed and the date 

of Government of work on the same; 

(b) whether this small stretch is part of the corridor or a standalone stretch is 

targeted to be completed by March this year; 

(c) if so, the status of the progress of work; and 

(d) the time by which this small stretch of the bypass is going to be completed?  

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM 

GADKARI):  

(a): Vijayawada Bypass on NH-16 in Krishna District of Andhra Pradesh, has been 

sanctioned by the Ministry on 20.01.2020 and the work commenced on 18.02.2021. 

(b) to (d): The project stretch is a part of Kolkata-Chennai National Corridor (NH-

16). Out of the total 30.0 km length of project, 28.74 km has been completed. As 

regards the balance 1.26 km length, the work is in progress in 0.74 km and 
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scheduled for completion by March 2025. The work in remaining 0.52 km length is 

held up due to delay in shifting of Extra High Tension (EHT) line as matter is sub-

judice with status quo. The project can be completed only after shifting of EHT line. 

WOMEN BENEFICIARIES UNDER PM-SVANIDHI SCHEME 

3273.  SHRI NAVASKANI K.:   

   SHRI G. SELVAM: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) the total number of women street vendors availed benefits under PM-

SVANidhi scheme in Tamil Nadu; 

(b) The measures taken to encourage the participation of women and 

marginalized communities under the said scheme; 

(c) whether the Government has introduced any special incentives or relaxations 

for SC/ST/OBC and differently-abled street vendors under the said scheme 

and if so, the details thereof; 

(d) the details of the interest subsidy provided to beneficiaries under the said 

scheme during the last three years and the current year in Tamil Nadu; 

(e) the number of street vendors benefitted from the cashback incentives for 

digital transactions;  

(f) the steps taken/being taken by the Government to promote digital payment 

adoption among street vendors under the said scheme;  

(g) the impact assessment of the said scheme on street vendors' income levels 

and economic stability; and  
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(h) whether the Government proposes to expand the said scheme to include 

higher loan amounts or additional benefits and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a): As on 12.03.2025, a total of 2,73,576 women street vendors have availed 

benefits under Pradhan Mantri Street Vendors AtmaNirbhar Nidhi (PM SVANidhi) 

scheme in Tamil Nadu as per PMSVANidhi Portal. 

(b) and (c): PM SVANidhi was launched on June 01, 2020 with the objective to 

facilitate collateral free working capital loan to the street vendors across the country 

whose business had been adversely affected due to lockdown. The scheme has 

been designed to support street vendors across all backgrounds, irrespective of 

religion, caste, creed, gender, or social status. 45% (around 30.97 lakhs) of total 

beneficiaries are women street vendors and 69% ( around 43.68 Lakhs) are from 

marginalized communities (OBC, SC and ST).  

(d):  The details of interest subsidy provided for beneficiaries under PM SVANidhi 

Scheme for Tamil Nadu State during last three years are as under:  

Financial Year Beneficiaries Interest subsidy (₹ in Cr) 
2021-22 75,070 2.95 
2022-23 17,633 1.85 
2023-24 2,00,284 5.75 
2024-25 (as on 
12.03.2025)              

19,207 6.21 

 

(e): As on January 2025, a total of 45.47 lakh Street vendors are digitally active 

conducted 444.55 Crore digital transactions, with a total transaction value of 
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₹4,90,801 Crore and amount of ₹ 164.77 crore has been paid as cashback for 

digital transactions. 

(f): The Government has taken several measures to promote digital payment 

adoption among street vendors under the PM SVANidhi scheme. For digital 

onboarding and training of PM SVANidhi beneficiaries, a special campaign “Main 

Bhi Digital” was launched from January 4, to February 15, 2021. To provide 

renewed push to digital transactions, “Main Bhi Digital 2.0” was launched from July 

1, to August 15, 2021. Furthermore, Ministry of Housing & Urban Affairs (MoHUA) 

has partnered with Reserve Bank of India’s Payment Infrastructure Development 

Fund (PIDF) Scheme & Ministry of Electronics & Information Technology (MeitY) 

to digitally onboard and train PM SVANidhi beneficiaries. In order to further amplify 

this initiative, MoHUA&MeitY have jointly launched “Main Bhi Digital 3.0” on a pilot 

basis from September 09 to November 30, 2021 under which 5 DPAs (Paytm, 

PhonePe, BharatPe, Aceware, Mswipe) were engaged to digitally onboard and 

train PM SVANidhi beneficiaries in 223 select ULBs. “Main Bhi Digital 4.0”- To 

expedite the digital on-boarding, one week long campaign, along with SVANidhi se 

Samridhhi -City level camps, are being organized from the first Monday of every 

month starting from February 06, 2023.  As on January, 2025, around 67% of the 

beneficiaries are digitally active.  

(g): Two evaluation studies have been conducted by Indian School of Business 

(ISB) and State Bank of India (SBI) measuring the impact achieved under the PM 

SVANidhi scheme and the key findings are given as below: 

1. Indian Business School 
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i. 95% of vendors received their first bank loan, and 72% received their first 

business loan 

ii. Previously, vendors lacked credit scores and relied on informal credit 

sources 

iii. Initial loans generated an average monthly return of INR 1,955 (INR 

23,460 annually) 

iv. 9% debt-to-income ratio indicates high credit worthiness 

v. 62% experienced improved business regularity with registration cards. 

2. State Bank of India 

 Financial Impact 

i. PM SVANidhi is one of the largest urban micro-credit programs globally. 

ii. Promotes societal harmony and integrates urban micro-entrepreneurs 

from marginalised segments. 

iii. Average debit card spending increased by 50% post-loan disbursement. 

iv. 61% probability of inactive recipients becoming active spenders. 

 Behavioural Impact 

i. PM SVANidhi borrowers increased spending by approximately Rs 1500 

more than non-borrowers 

ii. Borrowers’ spending shifted towards consumeristic avenues, while non-

borrowers focused on basic necessities. 
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(h): The proposal of expansion/restructuring of PMSVANidhi scheme, which 

includes enhanced loans, credit cards with ₹30,000 limit and capacity building of 

street vendors, is under consideration of the Government.  

 

INITIATIVES TAKEN TO MITIGATE GROUNDWATER CONTAMINATION 

3274.  SHRI KRIPANATH MALLAH:   

SHRI VIJAY BAGHEL: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the extent to which the Government’s initiatives have been effective in reducing 

groundwater contamination in the country, particularly in Chhattisgarh; 

(b) whether the Government proposes to assess the community participation and 

private sector partnerships to improve groundwater quality management; and 

(c) if so, the details thereof in regard to Durg Parliamentary Constituency of 

Chhattisgarh, district-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a):   Water is a state subject and the responsibility of ground water management, 

including taking initiatives for improving ground water quality and mitigate the 

contamination issue, lies primarily with the state governments. The Central 

Government complements the efforts of the States by providing technical support 

and financial assistance through its various centrally sponsored schemes.  

However, the Central Government in this direction has taken several steps 

and some of the important ones are regular sharing of ground water quality data 
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available with CGWB through Yearbooks, Half-yearly Bulletins and fortnightly Alerts 

etc.; Taking up special studies in ground water quality affected areas; Taking up 

construction of Arsenic safe wells by CGWB in the affected areas using the 

innovative cement sealing technology; Implementing  comprehensive pollution 

control program by Central Pollution Control Board (CPCB) by setting industry 

specific discharge standards, making Effluent Treatment Plants (ETPs) mandatory 

for Industries, Online continuous monitoring of Discharge etc. 

Moreover, Government of India in partnership with States, is implementing 

Jal Jeevan Mission (JJM) – Har Ghar Jal, since August 2019, to make provision of 

potable tap water supply in adequate quantity, of prescribed quality and on regular 

& long-term basis to every rural household in the country, wherein Bureau of Indian 

Standards’ BIS:10500 standards have been adopted as prescribed norms for 

quality of tap water service delivery.  

As a result of all these cumulative efforts, it is reported that from August 2019 

to March 2025 the number of habitations affected in the country by two major 

contaminants viz. Arsenic & Fluoride, have declined from 14,020 to 314 and from 

7,996 to 251 respectively. These remaining habitations have also been provided 

clean & safe drinking water through Community Water Purifier Plants (CWPPs). 

Further, in Chhattisgarh, reportedly, there were 184 quality affected habitations 

(159 by Fluoride & 25 by Heavy metals) as on 01/04/2022 and as on date all of 

them have been covered under JJM scheme.  
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(b) and (c): The central government has taken several important steps to ensure 

large scale community and private sector participation for turning ground water 

management into a truly peoples’ movement. The notable among them are:  

i. Central Ground Water Board organizes various Public Interaction Programs 

(PIP), Mass Awareness Programs (MAP), Tier II and Tier –III programmes on 

local ground water issues, including educating the public about the impacts of 

water contamination and promoting sustainable practices to maintain water 

quality. Total of 6 PIPs and one Tier-II training programme have been 

conducted in the Durg constituency area so far. 

ii. Under JJM, with a view to involve community at large and to spread awareness 

regarding water quality, five persons, preferably women, are identified and 

trained from every village for testing the water samples through Field Test Kits 

(FTKs). Thus far, more than 24 lakh women have been trained across the 

country, with around 2,400 in Durg district and 3,475 in Bemetara district. 

iii. The Government is implementing Jal Shakti Abhiyan (JSA) in the country since 

2019 with active community involvement. Jal Shakti Kendras (JSKs) have 

been set up under Abhiyan in various districts of the country for interacting 

with local community and dissemination of water related knowledge. 31 JSKs 

have been set up in Chhattisgarh so far, including one each in Durg and 

Bemetara. 

iv. Jal Sanchay Jan Bhagidari: A Community-Driven Path to Water Sustainability 

in India has been launched by the Hon'ble Prime Minister, which marks the 

government’s unwavering resolve to make water conservation a national 
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priority. The initiative emphasizes the importance of Jan Bhagidari or peoples’ 

participation in water conservation with the aim to have a special focus on the 

construction of artificial recharge structures/borewell recharge shafts, which 

will increase storage capacity & help to augment groundwater recharge. Thus 

far, a total of 2.55 lakh ground water recharge structures have been 

constructed in Chhattisgarh, with 4,998 structures in Durg district and 2,510 in 

Bemetara district. 

v. Further, the Ministry of Jal Shakti and its organizations, work with a very large 

number of Non-Governmental Organizations and academic institutions to 

promote public awareness and for enhancing water resource management in 

the country.  

EXPANSION OF INDIA’S STRATEGIC PETROLEUM RESERVES 

3275. ADV. ADOOR PRAKASH: 

 SHRIMATI JYOTSNA CHARANDAS MAHANT: 

 SHRI PARSHOTTAMBHAI RUPALA: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state: 

(a) the current storage capacity of India’s Strategtic Petroleum Reserves (SPR) 

and the volume of crude oil  stored as of 2025; 

(b) whether the Government has initiated any plan to expand SPR capacity to 

enhance energy security,if so, the details thereof; 

(c) the status of the proposed public-private partnerships in the expansion of SPR 

infrastructure; 
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(d) the steps taken/being taken by the Government to improve strategic crude oil 

reserves in the country along with the financial advantages resulting from these 

initiatives; 

(e) the current status of crude oil reserves in the country; and 

(f) whether any action taken/being taken by the Government to set up Strategic 

Petroleum Reserves in Rajkot and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL 

GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI 

SURESH GOPI): 

(a) to (f):   Government, through a Special Purpose Vehicle called Indian Strategic 

Petroleum Reserve Limited (ISPRL), has established Strategic Petroleum 

Reserves (SPR) facilities with total capacity of 5.33 Million Metric Tonnes (MMT) 

of crude oil at 3 locations namely (i) Vishakhapatnam (1.33 MMT), (ii) Mangaluru 

(1.5 MMT) and (iii) Padur (2.5 MMT) capacity. The quantity of the crude available 

in the caverns varies depending on market conditions. However, currently ISPRL 

has around 3.52 MMT of crude stock available in the caverns.  

In July 2021, Government had also approved the establishment of two 

additional commercial-cum-strategic petroleum reserve facilities with total storage 

capacity of 6.5 MMT at Chandikhol (4 MMT) in Odisha and Padur (2.5 MMT) in 

Karnataka, on a Public Private Partnership mode. Government and OMCs 

evaluate, from time to time, the possibility of augmentation of storage capacities 

based on technical and commercial feasibility. Assessment of new sites for 

establishing additional petroleum reserves is a continuous process. 
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Taking advantage of low crude oil prices in April/May 2020, the Strategic 

Petroleum Reserves were filled to full capacity, leading to notional savings of 

approximately INR 5000 crore.  

In addition, Government has also allowed ISPRL to utilize part of the 

petroleum reserves created under Phase-I of Strategic Petroleum Reserves (SPR) 

progamme for commercialisation operations, to undertake leasing/renting of 30% 

of overall oil storage capacity of caverns to Indian or foreign companies as well as 

sale/purchase of 20% of overall oil storage capacity of caverns to Indian 

companies. The proceeds received from the sale of crude oil, which is to be leased 

out, are returned to the Government.  

The current total national capacity for storage of crude oil and petroleum 

products is 74 days cover which includes capacity of storage facilities of the Oil 

Marketing Companies (OMCs) of 64.5 days. 

IMPLEMENTATION OF DAJGUA  

3276.   SHRIMATI POONAMBEN MAADAM: 

            SHRI NAVEEN JINDAL:  

Will the Minister of TRIBAL AFFAIRS be pleased to state:  

(a) the salient features of the Dharti Aaba Janjatiya Gram Utkarsh Abhiyan 

(DAJGUA) along with the details of allocations and implementation schedule;  

(b) the specific interventions of various Ministries and Departments integrated into 

the said abhiyan along with the physical targets and financial allocations for each 

of them;  
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(c) whether the Government has taken steps to identify newly notified tribes into the 

existing tribal welfare framework and if so, the details thereof; and  

(d) whether the Government has taken steps to ensure the smooth rollout and 

success of the expanded DAJGUA and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY):  

(a) and (b): The Abhiyan comprises of 25 interventions implemented by 17 line 

Ministries and aims to saturate infrastructural gaps in 63,843 villages, improve 

access to health, education, Anganwadi facilities and providing livelihood 

opportunities in 549 districts and 2,911 blocks in 30 States/UTs in 5 years. The 

Abhiyan has total budgetary outlay of Rs.79,156 Cr (Central share: ₹56,333 Cr and 

State share: ₹22,823 Cr). Each concerned Ministry has been allocated budget and 

targets under Abhiyan and responsible for implementing the intervention assigned 

to it. The Abhiyan aims at Saturation through convergence and outreach. The 

details of various interventions along with targets and financial allocations, Ministry-

wise, thereof under the Abhiyan are given in the enclosed Statement.    

(c): The newly notified tribal communities are automatically covered under the 

existing welfare schemes for STs in line with the extant norms/criteria of respective 

guidelines.  

(d): Ministry of Tribal Affairs has requested State Governments/District 

Administrations for organizing IEC camps which are aimed at awareness 

generation on the Abhiyan and facilitating in preparation of basic documents like 
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Aadhar Card, Jandhan Bank account etc which are required for availing benefits 

under different schemes. 

STATEMENT 

The details of various interventions along with targets and financial 
allocations, Ministry-wise, thereof under the Dharti Aaba Janjatiya Gram 
Utkarsh Abhiyan  

S. 
No. 

Ministry 
Interventions/ 

(Scheme) 
Targets 

Financials 
(in Rs. Cr) 

1 
Ministry of Rural 
Development 
(MoRD) 

Pucca houses - 
(PMAY - Gramin) 

20 lakhs houses 33800 

Connecting Road – 
(PMGSY) 

25000 Km Road 25000 

2 Ministry of Jal Shakti 
Water Supply – Jal 
Jeevan Mission 
(JJM) 

(i).  Every eligible 
village 
(ii). 5,000 hamlets 

≤ 20HH  

50 

3 Ministry of Power 

House Electrification- 
(Revamped 
Distribution Sector 
Scheme - RDSS) 

Every unelectrified 
HH and 
unconnected public 
institutions  

1528 

4 
Ministry of New and 
Renewable Energy 

Off-grid Solar 
Connection - New 
Solar Power 
Scheme. 

(i). Every 
unelectrified HH 
and public 
institutions not 
covered through 
grid. 

400 
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5 
Ministry of Health 
and family Welfare 

Mobile Medical Units 
- National Health 
Mission  

Up to 1000 MMU 1694 

Ayushman Card - 
Pradhan Mantri Jan 
Arogya Yojana 
(PMJAY) – NHA 

Every eligible HH 
covered under the 
Abhiyan 

50 

6 
Ministry of 
Petroleum & Natural 
Gas 

LPG Connections - 
(PM Ujjwala Yojana) 

25 Lakhs HHs  550 

7 
Ministry of Women 
and Child 
Development 

Establishment of 
Anganwadi Centres 
– Poshan 2.0 

8000 (2000 New 
AWC) & 6000 
upgradation to 
Saksham AWC) 

300 

8 
Ministry of 
Education 

Construction of 
Hostels-Samagra 
Shiksha Abhiyan 
(SSA) 

1000 hostels 2750 

9 Ministry of AYUSH 
Poshan Vatikas - 
National AYUSH 
Mission 

700 Poshan Vatikas 50 

10 
Department of 
Telecommunications 

4G/5G Network - 
Universal Service 
Obligation Fund 
(DoT) 

5000 Villages 500 

11 
Ministry of Skill 
Development and 
Entrepreneurship 

Skill India Mission 
(Existing 
Schemes)/propose  

Skilling Centre in 
tribal districts 

81 

1000 VDVKs, Tribal 
Groups etc 

100 
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12 

Ministry of 
Electronics & 
Information 
Technology 

Digital Initiatives for 
tribals in 
collaboration  

Development and 
integration of 
Mnistry specific 
portals with PM 
Gatishakti portal 

250 

13 
Ministry of 
Agriculture &farmer 
welfare 

Promotion of 
sustainable 
agriculture - multiple 
Schemes of DoAFW  

FRA Patta holders   
(~2 lakhs) 2500 

14 

Department of 
Fisheries  

Fish culture support 
– Pradhan Mantri 
Matsya Sampada 
Yojana (PMMSY) 

10,000 community 
and 1,00,000 
individual 
beneficiaries  

375 

Department of 
Animal Husbandry & 
Dairying  

Livestock rearing – 
National Livestock 
Mission 

8500 
Individual/Group 
beneficiaries  

75 

15 
Ministry of 
Panchayati Raj 

Capacity building on 
FRA – Rashtriya 
Gram Swaraj 
Abhiyan (RGSA) 

All Gram sabhas 
and concerned 
officers at Sub-
division, District and 
State level dealing 
with FRA 

30 

16 Ministry of Tourism 
Tribal Home Stays – 
Swadesh Darshan 

1000 Tribal Home 
Stays with support 
of upto Rs 5 lakh 
per unit (for new 
construction), upto 
Rs 3 lakhs 
(renovation) and Rs 
5 lakh for village 

60 
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community 
requirement. 

17 
Ministry of Tribal 
Affairs 

DAJGUA 

Enhancing the 
scope of SCA to 
Tribal Development 
/ PMAAGY by 
including other 
interventions* 

9013 

*100Tribal Multi-purpose Marketing Centres, improving 
infrastructure of Ashram Schools, Hostels, Govt./State Tribal 
Residential schools, Centre of Competencies for Sickle Cell Disease 
(SCD) and counselling support, Support for FRA & CFR 
Management interventions, setting up of FRA Cells, and project 
management funds with incentives for top performing tribal districts. 

  

        # Schemes under the abhiyan are covered subject to approval of respective 
schemes by the Cabinet. 

 

IRRIGATION PROJECTS UNDER PMKSY IN TAMIL NADU 

3277.  SHRI A. MANI:  

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the details of the current number of irrigation projects initiated in Tamil Nadu 

under the Pradhan Mantri Krishi Sinchayee Yojana (PMKSY), location-wise; 

(b) the details of the funds allocated and released for these projects under PMKSY 

during the last three years and the current year, State and district-wise; and 
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(c) the details of the process followed in selecting these irrigation projects and 

releasing funds under PMKSY, including the criteria and methodology adopted 

to ensure transparency and efficacy?  

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a):  Under Pradhan Mantri Krishi Sinchai Yojana- Accelerated Irrigation Benefit 

Programme (PMKSY-AIBP) component, there is 1 no. major irrigation project in 

Tamil Nadu namely “Formation of Flood Carrier Canal from Kannadian Channel to 

drought prone areas of Sathankulam, Thisayanvilai by interlinking Tamirabarani, 

Karumeniyar and Nambiyar rivers in Tirunelveli and Thoothukudi Districts in Tamil 

Nadu”. 

Under Pradhan Mantri Krishi Sinchai Yojana- Her Khet Ko Pani- Repair, 

Renovation & Restoration of water bodies (PMKSY-HKKP-RRR) component, there 

are 398 no. of water bodies included in Tamil Nadu. 

Under Pradhan Mantri Krishi Sinchai Yojana- Her Khet Ko Pani-Ground 

Water (PMKSY-HKKP-GW) component, there are 166 number of wells constructed 

in 14 districts of Tamil Nadu. 

Under Pradhan Mantri Krishi Sinchai Yojana- Watershed Development 

Component (PMKSY-WDC) 28 nos watershed projects are sanctioned in Tamil 

Nadu. 

Under Pradhan Mantri Krishi Sinchai Yojana- Per Drop More Crop (PMKSY-

PDMC) component, 9,35,176 hectare is brought under micro-irrigation in Tamil 

Nadu during 2015-16 to 2021-22. PDMC focuses on enhancing water use efficiency 
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at farm level through micro-irrigation, namely, Drip and Sprinkler irrigation systems. 

The Government provides financial assistance @ 55% for small and marginal 

farmers and @ 45% for other farmers for installation of Drip and Sprinkler systems. 

(b):   The details of funds released under various components to projects in Tamil 

Nadu in last three years and current year are given in the enclosed Statement. 

(c): Various components of PMKSY are being implemented by concerned 

Ministries/Departments according to prevailing guidelines. The guidelines cover the 

various aspects like the criteria & process for identification of the project and 

process for releasing of the funds under PMKSY. 

STATEMENT 
Funds released to Tamil Nadu under PMKSY 

Sl.No. 
  

PMKSY 
component 

Fund released in last 3 
years 

(Rs in core) 

Fund released in 
current year 2024-

25 
(Rs in core) 

Remark 

2021-22 2022-23 2023-24 
1) AIBP 9.04 25.70 - - - 
2) HKKP-RRR 17.43 27.70 49.60 5.26 - 
3) HKKP-GW 5.48 5.36 - - - 
4) WDC 10.75 42.84 80.54 23.14 - 
5) PDMC 116.00 159.50 314.96 294.00 From Yr. 2022-23, 

PDMC is under 
Pradhan Mantri 

Rashtriya Krishi Vikas 
Yojana (PM-RKVY) 

 

HYDRO POWER PROJECTS 

3278.  SHRI ARUN BHARTI: 
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 Will the Minister of POWER be pleased to state: 

(a)  the initiatives undertaken by the Government to declare large hydropower 

projects as renewable energy sources; 

(b)  the provisions of Hydro Renewable Energy Consumption Obligation for the 

designated consumers; 

(c)  the measures implemented to rationalize tariffs for hydropower projects and 

their impact on electricity prices; 

(d)  the quantum of budgetary support provided for flood moderation and storage 

hydroelectric projects; and 

(e)  the progress made in developing the enabling infrastructure like roads, bridges, 

and transmission lines for harnessing hydro potential? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK):  

(a):  The Government of India vide OM dated 08.03.2019 (given in the enclosed 

Statement-I) issued measures to promote hydropower sector which, inter-alia, 

included declaring Large Hydropower Projects (capacity more than 25 MW) as 

Renewable Energy source.  

(b):  Ministry of Power vide Gazette Notification dated 20.10.2023 (given in the 

enclosed Statement-II) has specified the minimum renewable energy consumption 

targets for different designated consumers viz. electricity distribution licensees, 

open access consumers and captive users to promote consumption of non-fossil 

energy sources. 
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(c):  The Government of India vide OM dated 08.03.2019 (given in the enclosed 

Statement-I) issued measures to promote hydropower sector which, inter-alia, 

included tariff rationalization measures viz. providing flexibility to the developers to 

determine tariff by back loading of tariff after  increasing  project  life  to 40 years, 

increasing debt repayment period to 18 years and introducing escalating tariff of 

2%.  Also, Central Electricity Regulatory Commission vide Tariff Regulations, 2024 

has taken specific measures to rationalise hydropower tariff viz. recovery of 

depreciation extended till first 15 years of the useful life and remaining depreciable  

value  to   be  spread  over  the  balance  useful life  besides  allowing   hydro 

generating stations to charge depreciation lower than rates specified in Tariff 

Regulations, 2024 to enable reduced front loading of tariff, incentives for efficiency, 

optimized Return on Equity (RoE) of 17% for new storage / pondage projects etc. 

The details of these measures are given in the enclosed Statement-III. 

(d):  Cabinet Committee on Economic Affairs (CCEA) on 27.02.2023 has 

sanctioned an amount of ₹6159.40 crore towards flood moderation component of 

Dibang Multi Purpose Project (MPP) to be reimbursed on quarterly basis to NHPC. 

The quantum of budgetary support provided by Ministry of Power for flood 

moderation and storage hydroelectric projects is as under: 

Sl. 
No. 

Name of the project 
&Installed Capacity 

Project 
Developer 

State 
Grant released by 

Ministry of Power till 
date (₹ in crore) 

1. 
Dibang MPP 
(2880 MW) 

NHPC 
Arunachal 
Pradesh 

546.86 
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(e) :   Ministry of Power, vide O.M. dated 28.09.2021 has issued guidelines for 

providing budgetary support towards cost of enabling infrastructure for construction 

of roads / bridges.  The ambit of budgetary support for the cost of enabling 

infrastructure has been widened vide O.M. dated 30.09.2024 by including the cost 

incurred for construction of transmission line from powerhouse to the nearest 

pooling point (including upgradation of pooling sub-stations of State or Central 

Transmission Utility), ropeways, railway sidings and communication infrastructure.   

The budgetary support is in the form of ‘reimbursement’ after achievement 

of 25% financial progress w.r.t. approved/original project cost. The amount 

released by Ministry of Power for construction of roads / bridges for hydroelectric 

projects is given below: 

Sl. 
No. 

Name of the 
project 

&Installed 
Capacity 

Project 
Developer 

State 

Grant released 
by Ministry of 

Power till date (₹ 
in crore) 

1. 
Luhri Stage-I 

HEP (210 MW) 
SJVNL Himachal Pradesh 42.75 

2. 
Dhaulasidh HEP 

(66 MW) 
SJVNL Himachal Pradesh 6.38 

Total 49.13 



20.03.2025  275 
 

 
 

STATEMENT-I 
Ministry of Power, Government of India OM dated 08.03.2019
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STATEMENT-II 

Ministry of Power, Government of India Gazette Notification dated 

08.03.2019
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STATEMENT-III 

Specific measures to rationalise hydropower tariff: 

1. Measures to reduce front loading of Tariff: Until 2019-24 tariff period, 

recovery of Depreciation for the first 12 years of the useful life of hydro generating 

station was based on the Straight-line method (@ 5.28%) and remaining 

depreciable value to be spread over the balance useful life.  

Under the Tariff Regulations, 2024 applicable for 2024-29 tariff period, to 

reduce front loading of tariff, a new provision has been introduced specifically for 

new projects wherein recovery of Depreciation, based on the Straight-line 

method has been extended till first 15 years (@ 4.22%) (considering repayment 

period of 15 years) of the useful life and remaining depreciable value to be 

spread over the balance useful life. There is no change for projects existing as 

on 31.3.2024. 

Further, Hydro Generating stations are allowed option to charge 

depreciation lower than the rates specified in the Tariff Regulations, 2024 so as 

to enable reduced front loading of tariff. Enabling provision introduced in the 

Tariff Regulations, 2024 are as under:   

“Provided further that in the case of an existing hydro generating station, the 

generating company, with the consent of the beneficiaries, may charge 

depreciation at a rate lower than that specified in Appendix I and Appendix II to 

these Regulations to reduce front loading of tariff ” 

2. Incentives for efficiency: Tariff Regulations provides for incentives for 

hydro generating companies whose performance exceeds the normative 
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parameters. This rewards efficient operators and encourages them to 

continuously improve their performance and optimal usage of plants, which may 

result in cost savings to beneficiaries to avoid expensive procurement of power 

from the market. Various incentives provided to hydro generating companies are 

as follows:  

a) Additional Annual Fixed Charges upto 3% of Capacity Charge if primary 

frequency response is provided beyond a threshold level of 30%.  

b) Incentive shall be payable to a ROR Hydro generating station @ 50 paisa/ 

kWh corresponding to the saleable scheduled energy during peak hours of the 

day in excess of average saleable scheduled energy during the day (24 hours).  

c) Secondary energy charge rate increased from ₹ 1.20/unit to ₹ 1.30/unit. 

3. Optimized Return on Equity (RoE): RoE is set at 17% for new 

storage/pondage projects, while existing projects retain previous rates 

(16.50%/15.50%). 

4. Separation of Insurance Costs: Given the rising cost of insurance (due 

to events like flash floods), insurance expenses will now be allowed separately 

based on competitive bidding and prudence check. This ensures that tariff 

calculations are more reflective of actual costs, preventing unnecessary financial 

strain on consumers. 

5. Support for Local Infrastructure: Up to ₹ 10 lakh/MW for development 

of local infrastructure, reducing project delays and cost and time over run. 

6. Sharing of Non-Tariff Income: Hydro generating companies have 

considerable resources in the form of assets such as land banks and other 
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enabling infrastructure that can be utilised to increase non-core revenues, 

ecotourism, etc. Accordingly, in order to encourage Hydro generating companies 

to further strengthen the eco-tourism, provision of sharing of Non-tariff income 

from eco-tourism has been introduced: 

“84. Sharing of Non-Tariff Income: The non-tariff net income in case of 

generating station and transmission system from rent of land or buildings, 

ecotourism, sale of scrap, and advertisements shall be shared between the 

generating company or the transmission licensee and the beneficiaries or the 

long term customers, as the case may be, in the ratio of 1 : 1.” 

7. Further, under the CERC (Sharing of Inter-state Transmission Charges 

and Losses) Regulations 2020 including amendments, the power scheduled 

from hydro generating stations are eligible for waiver of transmission charges as 

per the trajectory specified under the Regulations. 

 

पानी कì खपत 

3279. ®ी अनूप ÿधान वाÐमीिकः 

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार इस बात से अवगत है िक भारत म¤ कृिष ±ेý म¤ जल कì खपत सबसे अिधक है, 

कुल जल का 72 ÿितशत उपयोग कृिष म¤ होता है, उसके बाद नगर पािलका (16 ÿितशत) 

और उīोग (12 ÿितशत) का Öथान आता है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ग) कृिष एवं उīोगŌ म¤ जल कì बबाªदी को कम करने के िलए िűप िसंचाई, पåरशĦु कृिष और 

अपिशĶ जल पनुचªøण जसैी आधुिनक ÿौīोिगिकयŌ को अपनाने हेत ुिकसानŌ को ÿोÂसािहत 
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करने के िलए सरकार Ĭारा ³या कदम उठाए गए ह§/उठाए जाने का ÿÖताव है? 

जल शिĉ मýंालय म¤ राºय मýंी (डॉ. राज भूषण चौधरी ):  

(क) और (ख): जी हा,ँ सरकार जानती है िक भारत म¤ कृिष के िलए जल कì सबसे अिधक खपत 

होती है। सरकार, भारत म¤ जल के कुल उपयोग के बार ेम¤ आंकड़ ेनहé रखती है। हालािँक, राÕůीय 

एकìकृत जल संसाधन िवकास आयोग (1999) Ĭारा िकये गए आंकलन के अनुसार, भारत म¤ जल 

कì कुल मांग- कृिष के िलए (वषª 2025 के िलए) 72.4%, इसके बाद उīोग के िलए 7.9% और 

घरेलू उपयोग के िलए 7.4% है। 

(ग): भारत सरकार, कृिष और िकसान कÐयाण मýंालय के माÅयम से राÕůीय कृिष िवकास योजना 

(आरकेवीवाई) के तहत ÿित बूंद अिधक फसल (पीडीएमसी) घटक का कायाªÆ वयन करती है तािक 

डीबीटी के माÅयम से िकसानŌ Ĭारा िűप और िÖÿंकलर के उपयोग को बढ़ावा िदया जा सके। जल 

शिĉ मýंालय, जल संसाधन, नदी िवकास और गंगा संर±ण िवभाग, Ĭारा कमांड ±ेý िवकास और 

जल ÿबंधन आधुिनकìकरण (एम-सीएडीडÊÐयूएम) योजना शुł कì गई है तािक खेतŌ म¤ ÿेशराइÖड 

नहर का जल उपलÊध कराया जा सके। यह िकसानŌ को खेतŌ म¤ िसंचाई के िलए िűप और िÖÿंकलर 

अपनाने के िलए भी ÿोÂसािहत करगेा। यह योजना सभी जल ąोतŌ के संयोिजत और एकìकृत उपयोग 

को बढ़ावा देना भी ÿÖ तािवत करती है, िजसम¤ नहर का पानी, पानी के ट§कŌ, जल िनकायŌ, भूजल, 

उपचाåरत और पनुःचøण िकया गया अपिशĶ जल शािमल है तािक अÆय योजनाओ ंके समÆवय से 

इसका इÕ टतम उपयोग िकया जा सके। 

 

BENEFICIARIES UNDER PMUY IN WEST BENGAL 

3280.  SHRI RAJU BISTA: 

 Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state:  
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(a) the total number of beneficiaries under the PM Ujjwala Yojana (PMUY) in 

West Bengal, district-wise; 

(b) the details of the number of beneficiaries in Darjeeling and Kalimpong districts 

under the Ujjwala scheme and the total subsidy provided to them; 

(c) whether there have been any recent changes in the cost of LPG refill and if 

so, the details thereof; 

(d) whether the Government is aware of the logistic challenges in delivery of LPG 

refills in hill areas and if so, the details thereof; and 

(e) whether the Government has any plan to provide any concession to the 

distributors in hilly areas of Darjeeling and Kalimpong districts for ensuring 

home delivery, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

(a) to (e): Pradhan Mantri Ujjwala Yojana (PMUY) was launched in May, 2016 

with an objective to provide deposit free LPG connection to adult women from 

poor households across the country. The target to release 8 crore connections 

under PMUY was achieved in September 2019. To cover the remaining poor 

households, Ujjwala 2.0 was launched in August 2021 with a target to release 1 

crore additional PMUY connections, which was achieved in January 2022. 

Subsequently, the Government decided to release 60 lakh more LPG 

connections under Ujjwala 2.0 and the target of 1.60 crore Ujjwala 2.0 

connections was also achieved during December 2022. Further, Government 

approved release of additional 75 lakh connections under PMUY Scheme for the 
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period FY 2023-24 to 2025-26 which has already been achieved during July 

2024. As on 01.03.2025, there are 10.33 crore PMUY connections across the 

country including 1.23 crore connections in the state of West Bengal. District-

wise details of LPG connections released in West Bengal under PMUY are given 

in the enclosed Statement. 

Since the launch of PMUY till financial year 2022-23, Government has 

borne an expenditure of up to Rs. 1,600 per PMUY connection for Security 

Deposit (SD) of Cylinder, Pressure Regulator, Suraksha Hose, DGCC booklet 

and installation charges. From financial year 2023-24, this expenditure has been 

increased to Rs. 2,200 per connection for 14.2 Kg Single Bottle Connection/ 5 

Kg Double Bottle Connection & Rs. 1,300 per connection for 5 Kg Single Bottle 

Connection. 

To make LPG more affordable to PMUY consumers and ensure sustained 

usage of LPG by them, Government started a targeted subsidy of Rs.200/- per 

14.2 kg cylinder for up to 12 refills per annum (and proportionately pro-rated for 

5 Kg connections) to the PMUY consumers in May 2022. In October 2023, 

Government increased the targeted subsidy to Rs.300 per 14.2 kg cylinder for 

up to 12 refills per annum (and proportionately pro-rated for 5 Kg connections). 

After a targeted subsidy of Rs. 300/cylinder to PMUY consumers, Government 

of India is providing 14.2 Kg LPG cylinders at an effective price of Rs.503 per 

cylinder (in Delhi). This is available to more than 10.33 crore Ujjwala 

beneficiaries, across the country.  
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As per Para 9 (e) of LPG Control Order 2000, the State Government may fix 

additional charges for home delivery of LPG cylinders to the consumers, as it 

may deem necessary in view of the geographical terrain and /or the distance in 

the area of distribution. Accordingly, additional delivery charges have been 

determined for Darjeeling and Kalimpong by State Government of West Bengal. 

STATEMENT 
District-wise details of connections released under PMUY Scheme in 

West Bengal – As on 01.03.2025 

District 
Number of 

Connections 
Alipurduar 2,96,085 
Bankura 6,60,691 
Birbhum 8,26,682 

Dakshin Dinajpur 3,40,579 
Darjeeling 1,25,827 
Howrah 2,65,138 
Hooghly 5,22,529 

Jalpaiguri 3,30,026 
Jhargram 2,23,068 
Kalimpong 12,310 

Cooch Behar 5,57,557 
Kolkata 38,046 
Malda 7,06,810 

Murshidabad 13,20,261 
Nadia 7,49,658 

North 24 Parganas 9,35,847 
Paschim Bardhaman 1,95,470 
Paschim Medinipur 7,04,055 
PurbaBardhaman 7,35,092 
Purba Medinipur 7,52,749 
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Source:OCL on industry basis       

 

SUBSIDY ALLOCATION TO LPG CONSUMERS UNDER PMUY 

3281. DR. M. K. VISHNU PRASAD:  

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) the details of the total subsidy allocation for LPG Consumers under the 

Pradhan Mantri Ujjwala Yojana (PMUY) and regular connections during the last 

three years, the current year and for the year 2025-26, year-wise; 

(b) the reasons for unequal distribution of LPG subsidy between regular 

connections and PMUY connections; 

(c) whether there is any plan to increase the frequency or amount of subsidy for 

regular connections; and 

(d) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

(a) to (d): Pradhan Mantri Ujjwala Yojana (PMUY) was launched in May, 2016 

with an objective to provide deposit free LPG connection to adult women from 

poor households across the country. The target to release 8 crore connections 

under PMUY was achieved in September 2019. To cover the remaining poor 

Purulia 4,47,991 
South 24 Parganas 10,97,465 

Uttar Dinajpur 5,31,345 
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households, Ujjwala 2.0 was launched in August 2021 with a target to release 1 

crore additional PMUY connections, which was achieved in January 2022. 

Subsequently, the Government decided to release 60 lakh more LPG 

connections under Ujjwala 2.0 and the target of 1.60 crore Ujjwala 2.0 

connections was also achieved during December 2022. Further, Government 

approved release of additional 75 lakh connections under PMUY Scheme for the 

period FY 2023-24 to 2025-26 which has already been achieved during July 

2024. As on 01.03.2025, there are 10.33 crore PMUY connections across the 

country.  

India imports about 60% of the domestic LPG consumed. Price of LPG in 

the country is linked to its price in the international market. While the average 

Saudi CP (international benchmark for LPG pricing) rose by 63% (from US$ 

385/MT in July 2023 to US$ 629/MT in February 2025), the effective price for 

Pradhan Mantri Ujjwala Yojana (PMUY) consumers for domestic LPG was 

reduced by 44% (from Rs. 903 in August 2023 to Rs. 503 in February 2025, by 

reducing Rs. 200 per 14.2 Kg cylinder on 30th August, 2023 and Rs. 100 per 

14.2 Kg cylinder on 9th March, 2024.).  

To make LPG more affordable to PMUY consumers and ensure sustained 

usage of LPG by them, in May 2022 Government started a targeted subsidy of 

Rs.200/- per 14.2 kg cylinder for up to 12 refills per annum (and proportionately 

pro-rated for 5 Kg connections) to the PMUY consumers. In October 2023, 

Government increased the targeted subsidy to Rs.300 per 14.2 kg cylinder for 

up to 12 refills per annum (and proportionately pro-rated for 5 Kg connections). 
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All LPG consumers receive domestic LPG at Rs. 803 per 14.2 Kg cylinder (Delhi 

price). After a targeted subsidy of Rs. 300/cylinder to PMUY consumers, 

Government of India is providing 14.2 Kg LPG cylinders at an effective price of 

Rs.503 per cylinder (Delhi price). This is available to more than 10.33 crore 

Ujjwala beneficiaries, across the country. There is currently no proposal under 

consideration of Government for increasing the amount of subsidy. 

Globally, PMUY is the biggest program of its kind that provides Domestic 

LPG to more than 100 million poor households at an effective price of just about 

Rs. 35/Kg. Further, the effective price of domestic LPG cylinder in neighbouring 

countries as on 01.01.2025 is as below: 

Country Domestic LPG (Rs./14.2 kg.cyl.)# 
India 503.00* 

Pakistan 1094.83 
Sri Lanka 1231.53 

Nepal 1206.65 
      Source: Petroleum Planning and Analysis Cell (PPAC) 

*Effective cost to PMUY beneficiaries in Delhi, effective price is Rs. 803 for non-PMUY consumers. 

Government launched Direct Benefit Transfer for LPG consumers (DBTL) 

or PAHAL scheme all over India in January 2015. This was aimed at improving 

the subsidy administration of LPG across the country. Under DBTL scheme an 

LPG consumer gets her/his cylinder at full retail selling price (RSP) and the 

applicable subsidy, that is the difference between Retail Selling Price (RSP) and 

subsidized price, is directly transferred to her/his bank account.  

While DBTL scheme subsidy is applicable for all eligible LPG consumers 

enrolled under DBTL, subsidy under PMUY is targeted towards only poor 
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(PMUY) households. The details of funds allocation and utilization for subsidy 

on domestic LPG since 2021-22 are given below: 

(Rs. in Crore) 

Scheme  F.Y. 
Total 

Allocation 
Actuals 

Direct Benefit Transfer for 
LPG (DBTL) 

2021-22 3074 177.06 
2022-23 180 180 
2023-24 1460 1460 
2024-25 500 231.39* 
2025-26 1500 - 

Pradhan Mantri Ujjwala 
Yojana (PMUY) 

2021-22 1618 1568.44 
2022-23 8010 5663.38 
2023-24 8500 8500 
2024-25 12700 9892.22* 
2025-26 9100 - 

Compensation to OMCs 
for under-recoveries on 

Domestic LPG 
2022-23 22000 22000 

*Till 10.03.2025 

2021-22 to 2024-25 – Revised Estimates 

2025-26 – Budget Estimates 

 

CUSTOMISED CREDIT CARD SCHEME 

3282.  DR. KALANIDHI VEERASWAMY: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  the details of the customized credit card scheme for micro enterprises; 
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(b)  whether the Government is planning to ensure the issuance of ten lakh credit 

cards for micro enterprises in the first year, if so, the steps being taken to 

reach out to the eligible businesses, especially those in rural and 

underserved areas; 

(c)  the eligibility criteria for micro enterprises to qualify for these credit cards and 

the manner in which the Government would ensure that this scheme benefits 

micro enterprises across various sectors; 

(d)  the manner in which the interest rates, repayment schedules and other terms 

of the credit cards would be structured to ensure that micro enterprises can 

access affordable financing without overburdening them; and 

(e)  the Government's plan to monitor and evaluate the impact of this credit card 

scheme on the growth and sustainability of micro enterprises in the country? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (e): It was announced in Union Budget 2025-26, that the Government will 

introduce customized Credit Cards with Rs. 5 lakh limit for micro enterprises 

registered on Udyam Portal. As informed by Department of Financial Services, 

in the first year, 10 lakh such cards will be issued and the implementation of the 

Budget announcement has been taken up. 

EV ADOPTION AND CHARGING INFRASTRUCTURE 

3283.   SHRI ABHISHEK BANERJEE:            

       Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased 

to state: 
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(a): whether the Government has the data on the growth of Electric Vehicle (EV) 

adoption across the country during the last three fiscal years, if so, the details 

thereof, with a breakdown by vehicle type, State and user demographics; 

(b): the manner in which these figures compare with the targets set in the 

National Electric Mobility Mission Plan; 

(c): the progress made during the current fiscal year in expanding the national 

network of EV charging stations along with the number of new installations, 

their geographic distribution categorization by public versus private setups 

and charging capacity; and 

(d): the measures being implemented to address challenges in the EV 

ecosystem and the manner in which the Government is incentivizing private 

sector participation to accelerate these efforts? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a): As per information available on centralised VAHAN portal, the details of the 

Electric Vehicles (EVs) are as under: 

Financial 
Year 

Total number of 
vehicles as registered 
in Vahan portal 

Number of Electric 
Vehicles as registered in 
Vahan portal  

Percentage 
of EVs 

2021-22 1,84,44,730 4,60,759 2.50% 
2022-23 2,23,31,363 11,85,645 5.31% 
2023-24 2,46,37,641 16,82,959 6.83% 

(b):     No targets have been provided under National Electric Mobility Mission 

Plan (NEMMP). 
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(c): As on 17th March, 2025, a total of 26,367 Public EV Charging Stations are 

deployed across the country. 10,019 Public EV Charging Stations have been 

deployed during fiscal year 2024-25 across the country. 

(d): Government in Ministry of Power has issued "Guidelines for Installation and 

Operation of Electric Vehicle Charging Infrastructure-2024", dated 17th 

September, 2024, which outlines standards and protocols to create connected & 

interoperable EV charging infrastructure network. The broad suggestions given 

in the guidelines to incentivize private participation in setting up of EV Charging 

Stations are as follows: 

(i) DISCOMs to provide electricity connections up to 150 kW with expedited 

timelines and clear Standard Operating Procedure (SOP) to charging 

stations. 

(ii) Public land offered to Government/Public entity on a revenue- sharing 

model at Rs. 1.0 / kWh for 10 years; and public land allocation to 

private entities via bidding with the same floor price (i.e. Rs. 1.0 / kWh).  

(iii) Public tendering involving government land for setting up of charging 

station shall be technology agnostic. 

(iv) State Governments to ensure necessary permissions for round the clock 

operations. 

(v) Provision of a single-part tariff capped at Average Cost of Supply (ACoS) 

till 31st March, 2028, with a 30% discount during solar hours and a 

30% surcharge during non-solar hours. 
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In addition, Government in Ministry of Heavy Industries has implemented 

the following schemes on pan-India basis to strengthen Electric Vehicle (EV) 

ecosystem and accelerate adoption of electric vehicle in the country. 

i.        PM Electric Drive Revolution in Innovative Vehicle Enhancement (PM 

E-DRIVE) Scheme: This scheme with an outlay of Rs.10,900 crore was 

notified on 29th September 2024. It is a two-year scheme ending on 31st 

March, 2026, which aims to support electric vehicles including e-2W, e-3W, 

e-Trucks, e-buses, e-Ambulances, EV public charging stations and 

upgradation of testing agencies. Further, the PM E-DRIVE Scheme 

envisages support of ₹2,000 Crore for setting up of adequate public 

charging infrastructure for various categories of electric vehicles.   

ii.       Production Linked Incentive (PLI) Scheme for Automobile and Auto 

Component Industry in India (PLI-Auto): The Government approved this 

scheme on 23rd September, 2021 for Automobile and Auto Component 

Industry for enhancing  manufacturing capabilities for Advanced Automotive 

Technology (AAT) products with a budgetary outlay of ₹25,938 Crore. The 

scheme proposes financial incentives to boost domestic manufacturing of 

AAT products with minimum 50% Domestic Value Addition (DVA) and 

attract investments in the automotive manufacturing value chain. 

iii.      PLI Scheme for National Programme on Advanced Chemistry Cell 

(ACC) Battery Storage : The Government on 12th May, 2021 approved PLI 

Scheme for manufacturing of Advanced Chemistry Cell (ACC) in the country 

with a budgetary outlay of Rs.18,100 crore. The scheme aims to establish 
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a competitive domestic manufacturing ecosystem for 50 GWh of ACC 

batteries. 

iv.      PM e-Bus Sewa-Payment Security Mechanism (PSM) Scheme: This 

Scheme notified on 28th October, 2024, has an outlay of Rs.3,435.33 crore 

and aims to support deployment of more than 38,000 electric buses. The 

objective of scheme is to provide payment security to e-bus operators in 

case of default by Public Transport Authorities (PTAs). 

v.       Scheme for Promotion of Manufacturing of Electric Passenger Cars 

in India (SPMEPCI) was notified on 15th March 2024 to promote the 

manufacturing of electric cars in India. This requires applicants to invest a 

minimum of Rs.4150 Crore and to achieve a minimum DVA of 25% at the 

end of the third year and DVA of 50% at the end of the fifth year. 

Further, following initiatives have also been taken up by the Government 

of India to increase the use of electric vehicles in the country:  

i. GST on electric vehicles and chargers/ charging stations for electric 

vehicles has been reduced to 5%. 

ii. Battery-operated vehicles will be given green license plates and be 

exempted from permit requirements. 

iii. Notification has been issued advising States to waive road tax on EVs, 

which in turn will help reduce the initial cost of EVs. 

iv. Besides this,  State Governments are also providing incentive on purchase 

of EVs.   
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SWACHH BHARAT MISSION 2.0 IN MUMBAI 

3284.  SHRI NARESH GANPAT MHASKE: 

DR. SHRIKANT EKNATH SHINDE: 

SHRI RAVINDRA DATTARAM WAIKAR: 

SHRI RAJESH VERMA: 

SHRIMATI SHAMBHAVI: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the total amount of solid waste generated daily in Mumbai, and what 

percentage of it is scientifically processed or recycled under Swachh Bharat 

Mission 2.0; 

(b) whether any specific steps have been taken by the Government to improve 

solid waste collection, segregation and disposal mechanisms, especially in 

high-density urban areas; 

(c) the manner in which the Government plan to reduce the dependency on 

landfill dumping along with the policies in place to convert waste into energy 

or bio-fuel in Maharashtra; 

(d) whether any monitoring mechanisms exist to ensure accountability in 

municipal waste management and the manner in which the Government is 

addressing public grievances regarding waste disposal and if so, the details 

thereof; and 

(e) the Government’s long-term vision for sustainable waste management along 

with the roadmap for introducing circular economy models in urban waste 

recycling? 
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THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND 

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. 

SOMANNA): 

(a):  As reported by State of Maharashtra on Swachhatam Portal, the total 

quantity of municipal solid waste generated in urban areas of Maharashtra is 

23,304 tons per day and 94% of generated waste has been processed. 

(b) to (e): Government of India launched the Swachh Bharat Mission-Urban 

(SBM-U) on October 2, 2014 with the objective of making all cities Open 

Defecation Free (ODF) and for scientific processing of Municipal Solid Waste 

(MSW) generated in the urban areas of all States/UTs. To carry forward the 

progress made, SBM-U 2.0 has been launched on October 1, 2021 with a vision 

of achieving Garbage Free Status for all cities through 100% source segregation, 

door to door collection and scientific management of all fractions of waste, 

including safe disposal in scientific landfills. 

Under SWM component of SBM-U, central assistance of fund are provided 

for setting up all type of waste management projects such as Material Recovery 

Facilities (MRFs), transfer stations, composting plants, bio-methanation plants, 

Refused Derived Fuel (RDF) processing facilities, plastic waste processing 

facilities, waste to electricity plants, Construction and Demolition (C&D) waste 

plants. 

Sanitation being a State subject as per the 7th schedule of Constitution, 

the decision to opt for waste to energy projects or any other method lies with the 

concerned Urban Local Bodies (ULBs) of State Government/Union territories 
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(UTs). States opt for different types of projects based on their resources, 

technology, topography, type of waste involved, climatic conditions etc.  

Central Share of funds are released to the States/UTs on the basis of 

demand made by States/UTs in the form of complete proposals duly approved 

by State Level Technical Committee (SLTC) which are further transmitted to 

ULBs as per their action plan. Under SWM component of SBM-U 2.0, State of 

Maharashtra has been allocated Rs. 1438.10 crores out of which Rs. 273.28 

crore has already been released. ULB-wise project details are available on the 

website i.e. https://sbmurban.org/swachh-bharat-mission-progress . 

 

HYDROCARBON EXPLORATION PROJECTS IN ANDHRA PRADESH  

3285. SHRI MAGUNTA SREENIVASULU REDDY: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) whether the Government has implemented any hydrocarbon exploration 

projects during the last five years and the current year across the country, 

State/UT-wise;  

(b) if so, the details thereof along with the list of schemes / programs / initiatives 

undertaken by the Government to increase the exploration of hydrocarbons 

in the country and the status of their implementation during the last five years 

and the current year, year-wise;  

(c) the details regarding the hydrocarbon reserves at present in the country, 

State/UT-wise especially in Andhra Pradesh along with the reserves that 
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have been discovered during the last five years and the current year, year-

wise;  

(d) the details regarding the total amount of funds allocated, released and utilized 

during the last five years and the current year, year, scheme/program and 

State/UT-wise, especially in Andhra Pradesh; and 

(e) whether the Government has undertaken any steps to increase skilling and 

training of individuals to improve and assist for the exploration of hydrocarbon 

reserves in the country and if so, the details thereof?  

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

(a) to (e): Hydrocarbon Exploration projects are implemented by entities, both 

public and private, as per the contractual agreement with the Government. No 

expenditure is incurred by the Government on exploration projects. These 

projects are undertaken by contractors at their own risk. During the last five years 

(2019 onwards) the Government has awarded 89 blocks under Open Acreages 

Licensing Policy (OALP) bidding rounds and 07 blocks under Special Coal Bed 

Methane Bid Rounds. State-wise list of hydrocarbon exploration projects 

implemented is given in the enclosed Statement-I. The Government has 

undertaken various policy and technological initiatives to enable National Oil 

Companies (NOCs) and other operators to discover new potential sources of 

crude oil and natural gas as well as to reopen closed oil/gas wells. These, inter-

alia, include: 

i. Natural Gas Marketing Reforms, 2020.  
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ii. Hydrocarbon Exploration and Licensing Policy (HELP), 2019 facilitating 

lower Royalty Rates, zero Revenue Share (till Windfall Gain) and no 

drilling commitment in OALP Blocks under Category II and III basins. 

iii. Release of about 1 Million Sq. Km. (SKM) ‘No-Go’ area in offshore in 2022 

which were blocked for exploration. 

iv. Government is also spending about Rs.7500 Cr. for acquisition of seismic 

data and drilling of stratigraphic wells to make quality data of Indian 

Sedimentary Basins available to bidders. Government has also approved 

acquisition of additional 2D Seismic data of 20,000 LKM in onland and 

30,000 LKM in offshore beyond Exclusive Economic Zone (EEZ) of India. 

v. Further, Government has approved 20% premium over Administered 

Price Mechanism (APM) price for gas production obtained from new wells 

or well interventions in Nomination fields which has led to 2280 well 

interventions across the country. 

Over the last five years, Government has completed 4 schemes for data 

acquisition of the sedimentary basins of India and storage on the National Data 

Repository and currently 2 schemes are ongoing schemes. The details of these 

data acquisition schemes, year wise, state wise, status and details of funds is 

given in the enclosed Statement-II. 

The details of hydrocarbon reserves present in India, State / UT-wise 

including in the State of Andhra, are as mentioned below: 
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Country Reserves as on 01.04.2024# 
Location / State 2P Reserves – Oil 

(MMT) 
2P Reserves – Gas 

(BCM) 
Offshore 202.72 365.59 
Eastern Offshore 32.24 136.04 
Western Offshore 170.49 229.55 
Onland 231.59 277.83 
Arunachal Pradesh 2.33 0.00 
Assam 104.07 73.93 
Gujarat 92.58 36.47 
Madhya Pradesh 0.00 23.74 
Rajasthan 23.40 49.46 
West Bengal 0.02 29.62 
Mizoram 0.00 0.00 
Nagaland 0.00 0.00 
Tripura 0.07 16.46 
Tamil Nadu 5.80 23.24 
Andhra Pradesh 3.32 20.82 
Jharkhand 0.00 4.11 
Grand Total 434.31 643.43 

#: as reported annually in the Petroleum Resources Management System (PRMS) Standard. 

The details of year wise reserve accretion of Oil and Gas is as under: 

FY 

Oil  Gas 

2P Reserve Accretion (Oil) 
(MMT) 

2P Reserve  Accretion  
(BCM) 

2018-19 58.01 106.68 
2019-20 33.71 40.31 
2020-21 11.98 30.25 
2021-22 19.75 21.39 
2022-23 27.46 40.63 
2023-24 14.2 35.6 

Source: Directorate General of Hydrocarbons 
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Oil and Natural Gas Corporation Limited (ONGC)  has taken several 

measures to increase skilling and training of individuals to improve and assist in 

the exploration of hydrocarbons reserves in India through its institutes like ONGC 

Academy, Geodata Processing and Interpretation Centre (GEOPIC), Dehradun 

and Keshava Deva Malviya Institute of Petroleum Exploration (KDMIPE) on 

various dynamic topics like ‘Basic concepts of Seismic Data Processing and 

Interpretation’, ‘Application of AI/ML in Exploration’, ‘Well Logging Technique and 

Formation Evaluation’. ‘Role of Geochemistry in Petroleum Exploration’ etc. 

Oil India Limited (OIL) has a dedicated learning institute to impart regular 

trainings on several areas pertaining to exploration and development of 

Hydrocarbon reserves such as Reservoir Management, Drilling Optimization, 

Production Enhancement, Seismic Data Processing and Interpretation and 

various important programs. Moreover, OIL has tie-ups with renowned institutes/ 

organizations for skill enhancement of their employees. 

STATEMENT-I 
State / UT-wise details of OALP and CBM Blocks awarded year-wise 

State OALP CBM 
Block Year of Award Block Year of Award 

Andhra 
Pradesh 

KG-ONHP-
2018/1 

2019 Nil Nil 

KG-ONHP-
2018/2 

2019 

CD-ONHP-
2020/1 

2022 
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State OALP CBM 
Block Year of Award Block Year of Award 

Assam AA-ONHP-
2018/1 

2019 Nil Nil 

AA-ONHP-
2018/3 

2019 

AA-ONHP-
2019/1 

2020 

AA-ONHP-
2019/2 

2020 

AS-ONHP-
2021/1 

2022 

AS-ONHP-
2021/2 

2022 

AS-ONHP-
2021/3 

2022 

AS-ONHP-
2022/1 

2024 

Bihar GV-ONHP-
2021/1 

2022 Nil Nil 

GV-ONHP-
2021/2 

2022 

Chhattisgarh Nil Nil SR(ONHP)
-CBM-
2021/6 

2022 

SR-
ONHP(CB
M)-2022/6 

2024 

Gujarat CB-ONHP-
2018/1 

2019 Nil Nil 

CB-ONHP-
2018/2 

2019 

CB-ONHP-
2018/3 

2019 
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State OALP CBM 
Block Year of Award Block Year of Award 

CB-ONHP-
2018/4 

2019 

CB-ONHP-
2019/1 

2020 

CB-ONHP-
2019/2 

2020 

GK-ONHP-
2019/1 

2020 

Gujarat CB-ONHP-
2020/1 

2022 Nil Nil 

CB-ONHP-
2021/1 

2022 

CB-ONHP-
2021/2 

2022 

GK-ONHP-
2021/1 

2022 

GS-ONHP-
2021/1 

2022 

CB-ONHP-
2022/1 

2024 

Jharkhand Nil Nil BP(ONHP)-
CBM-
2021/2 

2022 

Madhya 
Pradesh 

VN-ONHP-
2019/1 

2020 SR(ONHP)
-CBM-
2021/5 

2022 

VN-ONHP-
2019/2 

2020 SP(ONHP)-
CBM-
2021/1 

2022 

VN-ONHP-
2019/3 

2020 SR-
ONHP(CB
M)-2022/4 

2024 

VN-ONHP-
2019/4 

2020 SR-
ONHP(CB
M)-2022/5 

2024 

VN-ONHP-
2019/5 

2020 
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State OALP CBM 
Block Year of Award Block Year of Award 

SR-ONHP-
2021/1 

2022 

Maharashtra NM-ONHP-
2020/1 

2022 Nil Nil 

Nagaland AA-ONHP-
2018/2 

2019 Nil Nil 

Odisha MN-ONHP-
2018/1 

2019 Nil Nil 

MN-ONHP-
2018/2 

2019 

MN-ONHP-
2018/3 

2019 

MN-ONHP-
2018/4 

2019 

MN-ONHP-
2018/5 

2019 

Rajasthan RJ-ONHP-
2018/1 

2019 Nil Nil 

RJ-ONHP-
2018/2 

2019 

RJ-ONHP-
2019/1 

2020 

RJ-ONHP-
2019/2 

2020 

RJ-ONHP-
2019/3 

2020 

RJ-ONHP-
2021/1 

2022 

Tamil Nadu CY-ONHP-
2018/1 

2019 Nil Nil 

 CY-ONHP-
2018/2 

2019 

Tamil Nadu CY-ONHP-
2018/3 

2019 Nil Nil 

Tripura AA-ONHP-
2018/4 

2019 Nil Nil 
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State OALP CBM 
Block Year of Award Block Year of Award 

AA-ONHP-
2018/5 

2019 

AA-ONHP-
2020/1 

2022 

AA-ONHP-
2020/2 

2022 

AA-ONHP-
2020/3 

2022 

AA-ONHP-
2021/1 

2022 

AA-ONHP-
2021/2 

2022 

West Bengal BP-ONHP-
2018/1 

2019 Nil Nil 

BP-ONHP-
2019/1 

2020 

BP-ONHP-
2019/2 

2020 

BP-ONHP-
2021/1 

2022 

Offshore AN-OSHP-
2018/1 

2019 Nil Nil 

AN-OSHP-
2018/2 

2019 

GK-OSHP-
2018/1 

2019 

GK-OSHP-
2018/2 

2019 

KG-UDWHP-
2018/1 

2019 

MN-OSHP-
2018/1 

2019 

KK-OSHP-
2018/1 

2019 

MB-OSHP-
2018/1 

2019 
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State OALP CBM 
Block Year of Award Block Year of Award 

MB-OSHP-
2018/2 

2019 

MN-DWHP-
2018/1 

2019 

CY-UDWHP-
2019/1 

2020 

GS-OSHP-
2019/1 

2020 

MB-OSHP-
2019/1 

2020 

MB-OSHP-
2020/1 

2022 

MB-OSHP-
2020/2 

2022 

AN-UDWHP-
2020/1 

2022 

Offshore AN-UDWHP-
2020/2 

2022 Nil Nil 

CB-OSHP-
2021/1 

2022 

MB-OSHP-
2021/1 

2022 

CB-OSHP-
2021/2 

2022 

CY-UDWHP-
2021/1 

2022 

CB-OSHP-
2021/3 

2022 

KG-UDWHP-
2022/1 

2024 

MB-OSHP-
2022/1 

2024 

GK-OSHP-
2022/1 

2024 

GS-DWHP-
2022/1 

2024 
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State OALP CBM 
Block Year of Award Block Year of Award 

MN-UDWHP-
2022/1 

2024 

BP-OSHP-
2022/1 

2024 

KK-DWHP-
2022/1 

2024 

KK-OSHP-
2022/1 

2024 

 

STATEMENT-II 
Year wise, state wise, status details and details of funds of data 

acquisition schemes 

Survey/Acti
vity 

Start Period 
Completio
n Period 

Total 
Quantum of 

Data 

Current 
Status/ 

Remarks 

Actual Cost 
Incurred/ 

Sanctioned (in 
Crore INR) 

National 
Seismic 
Programme 
(NSP) 

FY: 2017-
2018 

April, 2022 46,960 LKM Completed 

2052 

Airborne 
Gravity 
Gradiometr
y Survey 
(AGG & 
GM) 

FY:2023-
2024 

May, 2024 
42,944 Flight 
LKM 2D 
Seismic Data 

Completed 

49.55 

Andaman 
Offshore 
Project 

FY:  2021-
2022 

March, 
2023 

22,555 LKM 2D 
Seismic Data 

Completed 
199 

EEZ Survey 
FY: 2022-

2023 
June, 2024 

79,540 LKM 2D 
Seismic Data 

Completed 
863.64 

Mission 
Anveshan 

October 
2024 

FY 2025-
2026 

Acquired 
1833.36 LKM 
till 28.02.2025 

Ongoing 

792 (Sanctioned 
Cost)# 
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Extended 
Continental 
Shelf 

 November 
2024 

 
FY 2025-

2026 

Acquired 
16989.65 LKM 
till 28.02.2025 

Ongoing 

492 (Sanctioned 
Cost)# 

# The released and utilized amount is NIL as on date. 

 

SETTING UP OF FOOD PROCESSING UNITS IN BIHAR  

3286.  DR. MOHAMMAD JAWED:    

Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to 

state:  

(a) whether the Government has plan to set up new food processing units in 

Bihar including Kishanganj and Purnea districts to enhance the local 

economy and create employment opportunities and if so, the details thereof; 

(b) the details of the funds allocated for the development of such units in the 

region and the timeline for their implementation; and 

(c) the initiatives taken/being taken to provide technical and financial support to 

the local farmers and the entrepreneurs in Bihar to ensure the success of 

these new units?  

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH): 

(a) to (c): The Ministry of Food Processing Industries (MoFPI) does not setup 

any food processing Industries on its own. However, it incentivizes setting up of 

such industries through its Central Sector Pradhan Mantri Kisan SAMPADA 
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Yojana (PMKSY) Scheme, and Production Linked Incentive Scheme for Food 

Processing Industry (PLISFPI) and Centrally sponsored Prime Minister 

Formalization of Micro Food Processing Enterprises (PMFME) scheme across 

the country including Kishanganj and Purnia districts of Bihar.  

Under PMKSY, credit linked financial assistance (capital subsidy) is 

provided to entrepreneurs for setting up of food processing industries with total 

outlay of Rs 5520 Cr for 15th Finance Commission Cycle.   

Under PMFME scheme, financial, technical and business support is 

provided for setting up/upgradation of micro food processing enterprises. The 

scheme is operational for a period of upto 2025-26 with an outlay of Rs.10,000 

Crore.   

PLISFPI is, inter alia, intended to support creation of global food 

manufacturing champions and support Indian brands of food products in 

international market. The Scheme is operational for a period from 2021-22 to 

2026-27 with an outlay of Rs. 10,900 crores.  

These schemes aim towards creation of modern infrastructure with 

efficient supply chain management from farm gate to retail outlet which includes 

storage, transportation, etc., thereby help in providing better returns to farmers 

and creating huge employment opportunities, reducing wastage of agricultural 

produce, increasing the processing level and enhancing economy.  

The details of projects approved under these schemes in Kishanganj and 

Purnia districts of Bihar is placed at STATEMENT. 
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STATEMENT 
Details of approved projects in Kishanganj and Purnia districts of Bihar 

under schemes of MoFPI   
A. List of approved projects in Kishanganj and Purnia districts of Bihar 
under Component Scheme of PMKSY  

S. 
No. 

Project Name 
District & 

State 
Date of 

Approval 

Project 
Cost 

(Rs. in 
Cr) 

Approved Grant-in-
aid (Rs. in Cr) 

Component Scheme- Creation / Expansion of Food Processing & Preservation 
Capacities Scheme 

1 
M/s Anmol 
Industries Limited 

Kishanganj 
  

05.01.2023 172.77 5.00 

Component Scheme- Integrated Cold Chain and Value Addition Infrastructure 
Scheme 

2 
M/s ABZ Agro Pvt 
Ltd 

Kishanganj 
  

27.07.2019 43.34 10.00 

  

B. Micro Food Processing Industry based proposals approved in 
Kishanganj and Purnia districts of Bihar under PMFME scheme  

S.No. District 
Number of Micro Food 

Processing Industries 

approved with credit linked 

subsidy 

Number of Self Help Groups 

(SHG) supported for Seed 

Capital 

SHG Members 

approved 

SHG Amount 

Sanctioned 

(Rs. Lakhs) 

1 Kishanganj 309 577 216 

2 Purnia 531 243 91 
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C. List of projects with committed Investments under PLISFPI Scheme in 
Kishanganj and Purnia districts of Bihar  

S. 
No 

Name of the 
Applicant 

Target Segment District 
Committed 

Investment (rs in 
Cr.) 

1 
M/s Anmol 
Industries Limited 

Consumer Products 
(RTC/RTE) 

Kishanganj 
  

182.85 

  

CURRENT STATUS OF JAL JEEVAN MISSION 

3287. SHRI HAMDULLAH SAYEED: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the current status of the Jal Jeevan Mission (JJM); 

(b) the number of rural households provided with Functional Household Tap 

Connections (FHTCs) under the said mission so far; 

(c) the measures taken/being taken by the Government to ensure the quality of 

water supplied under the said mission; and 

(d) the number of water quality tests conducted during the last year and the 

current year? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND 

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. 

SOMANNA):  

(a) and (b): Since August 2019, Government of India in partnership with States 

is implementing Jal Jeevan Mission (JJM) – Har Ghar Jal to make provision of 

potable water to every rural household of the country, through functional tap 
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water connection i.e. at a service level of 55 litre per capita per day (lpcd), of 

prescribed quality (BIS:10500), on regular and long-term basis. 

At the start the Mission, only 3.23 Crore (16.7%) rural households were 

reported to have tap water connections. So far, as reported by States/ UTs as 

on 17.03.2025, under Jal Jeevan Mission (JJM) – Har Ghar Jal around 12.30 

Crore additional rural households have been provided with tap water 

connections. Thus, as on 17.03.2025, out of 19.36 Crore rural households in the 

country, more than 15.53 Crore (80.20%) households are reported to have tap 

water supply in their homes and works for the remaining 3.83 Crore households 

are at various stages of completion as per saturation plan of the respective State/ 

UT. 

The initial estimated outlay of the Mission was Rs. 3.60 lakh Crore, out of 

which Central share was Rs. 2.08 lakh Crore. Almost entire Central share 

approved by the Cabinet has been utilized. Further, Hon'ble Finance Minister 

during her budget speech 2025- 26 has announced extension of Jal Jeevan 

Mission until 2028 with an enhanced total outlay. 

(c): Water being a State subject, the responsibility of planning, approval, 

implementation, operation, and maintenance of drinking water supply schemes, 

lies with State/ UT Governments. States/ UTs have been advised, through 

numerous review meetings, field visits, etc., to ensure functionality of tap water 

connections provided inter alia including quality of water supplied as per JJM 

standards (BIS:10500).  
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 In addition, up to 2% of the allocation to States/ UTs for Water Quality 

Monitoring and Surveillance (WQM&S) activities which inter-alia includes setting 

up of and upgrading existing water quality laboratories at various levels, 

providing chemicals and consumables to laboratories, procurement of 

equipment’s, instruments, chemicals/ reagents, glassware, consumables, 

procurement of Field Test Kits (FTKs)/ H2S vials for chemical (including chloride) 

and bacteriological water quality surveillance at grass root level and NABL 

accreditation/ recognition  of laboratories,  etc. 

 States have been advised to conduct water quality tests using FTKs/ 

bacteriological vials for common parameters along with area specific parameters 

including Arsenic and Fluoride at Schools, anganwadis and Gram Panchayat 

(GP) level for early identification of water borne risks. State to identify and train 

5 women from local community to conduct water quality tests using FTKs/ 

bacteriological vials at Gram Panchayat (GP) level.  

 Moreover, States/ UTs have also been advised to undertake testing of 

water quality on a periodic basis and take remedial action wherever necessary, 

to ensure that the water supplied to households is of prescribed quality. 

(d): Year-wise reported details of drinking water samples tested in labs and using 

FTKs by the States/ UTs in last year and current year (till 17.03.2025) are as 

under: 

Year No. of samples tested  Total no. of Samples 
Tested in labs using FTKs 

2023-24 75,00,041 1,08,54,196 1,83,54,237 
2024-25 77,40,369 90,52,382 1,67,92,751 
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REGULATIONS FOR PLANT-BASED FOOD INNOVATION  

3288.   DR. HEMANT VISHNU SAVARA: 

            SHRI KANWAR SINGH TANWAR: 

            DR. RAJESH MISHRA: 

            SHRI RAVINDRA SHUKLA ALIAS RAVI KISHAN: 

            SHRI BHARTRUHARI MAHTAB: 

            SHRI MANOJ TIWARI:  

            Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to 

state:  

(a) the steps taken/being taken by the Government to create clear and 

supportive regulations for plant-based food innovation; 

(b) the manner in which World Food India (WFI) 2025 is likely to ensure that 

plant-based food startups get access to domestic and international markets; 

(c) the details of the mechanisms to be adopted to measure the contribution of 

this event to sustainable growth and India's net-zero emission target; 

(d) the manner in which the Government proposes to support and promote 

MSMEs to transform or expand into the plant based food sector; and 

(e) the plan to encourage startups in the Sidhi Parliamentary Constituency?  

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH):  

(a): In order to promote and ensure overall development of Food Processing 

Industries including those handling plant based food products, Ministry of Food 

Processing Industries (MoFPI) has been incentivizing setting up/expansion of 
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related infrastructure through its Central Sector schemes namely Pradhan Mantri 

Kisan SAMPADA Yojana (PMKSY) Scheme, Production Linked Incentive 

Scheme for Food Processing Industry (PLISFPI) and Centrally Sponsored – 

Pradhan Mantri Formalization of Micro Food Processing Enterprises (PMFME) 

Scheme across the country. These schemes are not region or state specific but 

demand driven.  

The Food Safety and Standards Authority of India (FSSAI) under the 

administration of the Ministry of Health and Family Welfare, Government of India 

had notified regulations on Food Safety and Standards (Approval of non-

specified food and food ingredients) Regulations, 2017 for such foods for which 

standards have not been specified.   

  Further, FSSAI also notified the Food Safety and Standards (Food or 

Health supplements, Nutraceuticals, Foods for special dietary uses, Foods for 

medical purposes, Functional foods and Novel foods) Regulations, 2016. A 

larger number of products, that would have otherwise required specific approvals 

from Food Authority, got covered. 

(b): World Food India (WFI) has served as a premier platform to highlight 

investment opportunities and advancements in food processing, including plant-

based foods. World Food India (WFI) 2025 scheduled to be held during 25-28 

September 2025, will further strengthen its role as a catalyst for the growth of 

plant-based food industry including startups by facilitating their integration into 

domestic and international markets. 
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WFI 2025 will feature dedicated thematic sessions, exhibitions, and 

knowledge-sharing forums focused on bringing together key stakeholders, 

including global investors, retailers, distributors, policymakers, and research 

institutions. The event will provide B2B matchmaking opportunities, international 

delegations, and industry roundtables to enhance market access, promote 

investments, and facilitate exports of plant-based food products. 

(c): World Food India 2024, held during 19-22 September 2024, emphasized 

sustainable growth and India's net-zero emission target through its key focus 

pillars: "Minimum Waste, Maximum Value" and sustainable packaging in food 

processing industries. These pillars aimed to promote resource efficiency, waste 

reduction, and environmentally friendly packaging solutions across the sector.  

World Food India 2025 will continue to prioritize these sustainability-driven 

initiatives, fostering industry collaboration and innovation to align with India’s 

long-term environmental and economic goals. 

In addition, Ministry supports renewable source of energy viz. Solar, Bio-

mass, Wind, etc. for projects in its schemes to achieve the target of India's net-

zero emission.  

(d):  Ministry extends financial support to prospective entrepreneurs for setting 

up of different kinds of food processing industries including plant based food 

products, as per respective scheme guidelines.  

(e): In order to promote startups in food processing sector, MoFPI support 

startups through its two autonomous Institutions namely, National Institute of 

Food Technology Entrepreneurship & Management, Kundli, Haryana (NIFTEM-
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K) and National Institute of Food Technology Entrepreneurship & Management, 

Thanjavur, Tamil Nadu (NIFTEM-T) across the country including Sidhi 

Parliamentary Constituency. The Institutes also provide handholding support, 

mentorship, training, access to facilities such as Pilot Plant, NABL-accredited 

Food Testing Labs, incubation services, quality testing, R&D support, networking 

opportunities, etc. to these Startups.  

Also, Department for Promotion of Industry and Internal Trade launched 

the Startup India initiative on 16th January 2016 to build a strong ecosystem for 

nurturing innovation, startups and encouraging investments in the Startup 

ecosystem of the country. 

PROBLEMS FACED BY FOOD PROCESSING INDUSTRIES 

3289.    PROF. SOUGATA RAY: 

             Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to 

state: 

(a) whether the Government has taken any steps to address various issues 

faced by the food processing industries of the country and if so, the details 

thereof; 

(b) whether the Government has taken steps to address the issues of 

fragmented supply chain, inadequate cold storage and warehousing 

facilities, poor transportation infrastructure, inconsistent quality and safety 

standards and complex regulatory environment, if so, the details thereof; 
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(c) whether the Government is aware of the problems of lack of post-modern 

mechanization in the sector, if so, the details thereof; 

(d) whether the Government provides assistance to set up post-modern 

machinery in the food processing units of the country, if so, the details 

thereof; and 

(e) the details of the Government assistance provided to procure seasonal 

products and the steps taken to ensure adequate storage facilities to the 

industry? 

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH): 

(a) to (e): In order to promote and ensure overall development of Food 

Processing Industries, Ministry of Food Processing Industries (MoFPI) has been 

incentivizing setting up/expansion of related infrastructure through its Central 

Sector schemes namely Pradhan Mantri Kisan SAMPADA Yojana (PMKSY) 

Scheme, Production Linked Incentive Scheme for Food Processing Industry 

(PLISFPI) and Centrally Sponsored – Pradhan Mantri Formalization of Micro 

Food Processing Enterprises (PMFME) Scheme across the country. These 

schemes are not region or state specific but demand driven. 

Under PMKSY, credit linked financial assistance (capital subsidy) is 

provided to entrepreneurs for setting up of food processing industries with total 

outlay of Rs 5520 Cr for 15th Finance Commission Cycle. So far, MoFPI has 

sanctioned 1608 projects including 41 Mega food Parks, 394 Cold Chain 
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projects, 75 Agro-processing Clusters projects, 536 Food Processing Units, 61 

Creation of Backward & Forward Linkages and 44 Operation Greens projects 

under corresponding component schemes of PMKSY across the country till 28th 

February, 2025. 

Under PMFME scheme, financial, technical and business support is 

provided for setting up / upgradation of micro food processing enterprises. The 

scheme is operational for a period of upto 2025-26 with an outlay of Rs.10,000 

Crore. A total of 1,27,758 micro food processing enterprises have been approved 

for assistance under PMFME in the country till 28th February, 2025. 

PLISFPI is, inter alia, intended to support creation of global food 

manufacturing champions and support Indian brands of food products in 

international market. The Scheme is operational for a period from 2021-22 to 

2026-27 with an outlay of Rs. 10,900 crores. So far, 171 food processing 

companies have been approved for assistance under various categories of the 

PLISFPI scheme in the country till 28th February, 2025. 

These schemes aim towards creation of modern infrastructure with 

efficient supply chain management from farm gate to retail outlet, which includes 

storage, transportation, enhancing product quality and safety standards etc., 

thereby help in providing better returns to farmers and creating huge employment 

opportunities, reducing wastage of agricultural produce and increasing the 

processing level. 

MoFPI, under its schemes, does not provide financial assistance for 

establishment of standalone cold storages facilities. However, it incentivizes 
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creation of cold storage infrastructure as part of food processing projects under 

relevant component schemes of PMKSY. 

Department of Agriculture & Farmers Welfare is implementing Mission for 

Integrated Development of Horticulture (MIDH) under which capital assistance is 

provided for various horticulture activities including 

Construction/Expansion/Modernization of cold storages of capacity up to 5000 

MT in the country on the basis of Annual Action Plan (AAP) received from 

States/UTs. 

 

DATA ON ROAD ACCIDENTS  

3290. SHRI KRISHNA PRASAD TENNETI:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state: 

 (a)   whether the Government maintains data of accidents with details of vehicle 

manufacturing companies; 

(b)   if so, the details of number of accidents where Volvo buses have been 

involved during the last twenty years, State-wise; 

(c)    the number of deaths that occurred in such accidents, year-wise; 

(d)    the number of Volvo bus accidents where the bus caught fire; and 

(e)    whether the Government is aware that Volvo company called back the 

buses after such incidents for detailed inspection? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 
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(a) to (e):   The Government publishes annual report “Road Accidents in India”, 

based on data received from States/UTs. The said report does not include the 

road accident data pertaining to vehicle manufacturing companies. However, as 

per reports for the year 2004 to 2022, States/UTs-wise number of road accidents 

on all roads including roads of the State Government in the country in which 

buses are involved is given in the enclosed Statement.  The number of road 

accident fatalities on all category of roads in the country in which buses are 

involved from calendar year 2004 to 2022 is given below :- 

Year No. of road accident fatalities  
2004 11469 
2005 12182 
2006 12791 
2007 13291 
2008 12495 
2009 12918 
2010 13823 
2011 13156 
2012 13472 
2013 12469 
2014 12185 
2015 12133 
2016 12088 
2017 10651 
2018 10507 
2019 6529 
2020 3040 
2021 3076 
2022 3949 
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STATEMENT 
Number of road accidents in which buses are involved from 2004 to 2010  
S. No. States/UTs  2004 2005 2006 2007 2008 2009 2010 
1 Andhra Pradesh 3047 6431 3114 2898 3052 3166 3762 
2 Arunachal Pradesh 19 14 9 17 18 15 10 
3 Assam 996 1070 917 996 968 740 906 
4 Bihar 744 604 822 908 988 1532 1361 
5 Chhattisgarh 733 791 895 890 864 889 1000 
6 Goa 277 271 249 265 278 228 251 
7 Gujarat 1864 1886 2020 1849 1777 1386 1359 
8 Haryana 665 665 710 790 698 715 668 
9 Himachal Pradesh 404 364 436 299 311 308 277 
10 Jharkhand 613 900 594 680 561 522 488 
11 Karnataka 4632 4635 5084 5173 5056 4825 4562 
12 Kerala 7042 5877 5553 5379 4996 4753 4693 
13 Madhya Pradesh 2898 3368 4284 4489 3663 3580 3916 
14 Maharashtra 3943 3377 4052 3370 3898 3588 5475 
15 Manipur 128 107 103 105 77 74 47 
16 Meghalaya 72 95 75 33 33 48 17 
17 Mizoram 0 6 8 5 36 5 13 
18 Nagaland 20 12 6 42 19 11 4 
19 Odisha 800 884 872 828 861 917 821 
20 Punjab 584 623 596 577 601 666 593 
21 Rajasthan 2315 2172 2213 1998 2154 2161 2023 
22 Sikkim 67 3 2 2 1 0 0 
23 Tamil Nadu 8143 7469 8114 9316 7002 6206 8890 
24 Telangana NA NA NA NA NA NA NA 
25 Tripura 106 27 62 125 74 58 57 
26 Uttarakhand 147 152 193 222 186 189 199 
27 Uttar Pradesh 1789 2012 1894 2051 2150 2324 2300 
28 West Bengal 1587 519 1979 1934 1841 1392 1863 
29 A&N Islands 24 38 33 30 20 35 36 
30 Chandigarh 38 44 48 39 45 27 19 
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31 Dadra & Nagar Haveli 3 4 12 3 7 5 9 
32 Daman & Diu 1 3 3 1 1 2 3 
33 Delhi  1405 1360 1168 1039 865 799 675 
34 Jammu & Kashmir 1494 706 979 892 612 750 707 
35 Ladakh NA NA NA NA NA NA NA 
36 Lakshadweep 0 0 0 0 1 0 0 
37 Puducherry 237 260 244 219 179 269 215 
Total  46837 46749 47343 47464 43893 42185 47219 
 Note:  
1. Data of Daman & Diu is included in Dadra and Nagar Haveli from 2020 Onwards 
2. NA – Not Available 
3. Data of Ladakh is included in Jammu & Kashmir before 2020. 
4. Telangana formed in 2014 
 

Number of road accidents in which buses are involved from 2011 to 2017 

S. No. States/UTs  2011 2012 2013 2014 2015 2016 2017 
1 Andhra Pradesh 3536 3497 3301 1732 1754 1667 1546 
2 Arunachal Pradesh 9 11 13 15 15 19 14 
3 Assam 774 634 796 628 560 778 598 
4 Bihar 1355 1285 1163 961 1250 836 998 
5 Chhattisgarh 1027 747 675 675 679 599 666 
6 Goa 252 204 267 354 535 493 419 
7 Gujarat 1367 1275 1145 1165 910 1047 825 
8 Haryana 661 633 634 644 670 669 503 
9 Himachal Pradesh 256 207 209 409 226 177 175 
10 Jharkhand 570 520 531 592 374 324 223 
11 Karnataka 3922 3932 3590 3849 3661 4044 3239 
12 Kerala 4716 4847 4732 4843 5168 5519 3766 
13 Madhya Pradesh 3820 3939 3959 3361 3447 3314 2908 
14 Maharashtra 4037 3892 3714 4409 4319 1835 1869 
15 Manipur 44 60 30 38 37 25 11 
16 Meghalaya 98 36 46 52 36 35 72 
17 Mizoram 7 3 4 5 1 0 5 



20.03.2025  328 
 

 

18 Nagaland 5 4 5 21 5 3 66 
19 Odisha 909 719 720 766 634 548 431 
20 Punjab 553 556 546 559 497 457 415 
21 Rajasthan 1979 1857 1874 1820 1586 1490 1534 
22 Sikkim 0 0 0 0 0 0 24 
23 Tamil Nadu 6805 7479 7429 6973 7505 7037 6034 
24 Telangana NA NA NA 1457 1417 1207 1209 
25 Tripura 51 49 49 27 36 38 15 
26 Uttarakhand 220 179 166 146 155 101 129 
27 Uttar Pradesh 2344 2526 2655 2328 2789 2853 2577 
28 West Bengal 2010 2119 1578 1262 1317 1350 948 
29 A&N Islands 28 18 21 21 23 25 19 
30 Chandigarh 44 27 20 35 19 26 18 
31 Dadra & Nagar Haveli 7 4 4 5 4 2 2 
32 Daman & Diu 2 3 0 1 1 1 1 
33 Delhi  589 500 493 531 460 369 364 
34 Jammu & Kashmir 830 1235 1242 1590 1583 399 389 
35 Ladakh NA NA NA NA NA NA NA 
36 Lakshadweep 0 0 0 0 0 0 0 
37 Puducherry 207 138 170 91 159 200 133 
Total  43034 43135 41781 41365 41832 37487 32145 
 Note:  
1. Data of Daman & Diu is included in Dadra and Nagar Haveli from 2020 Onwards 
2. NA – Not Available 
3. Data of Ladakh is included in Jammu & Kashmir before 2020. 
4. Telangana formed in 2014 
 

Number of road accidents in which buses are involved from 2018 to 2022 

S. No. States/UTs  2018 2019 2020 2021 2022 
1 Andhra Pradesh 1572 634 251 305 447 
2 Arunachal Pradesh 28 20 9 18 14 
3 Assam 694 462 268 314 343 
4 Bihar 682 216 70 135 130 
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5 Chhattisgarh 540 260 110 68 136 
6 Goa 193 178 66 47 174 
7 Gujarat 853 511 244 248 295 
8 Haryana 489 230 330 142 378 
9 Himachal Pradesh 166 142 26 57 104 

10 Jharkhand 215 206 165 113 92 
11 Karnataka 2883 2107 854 686 1145 
12 Kerala 3581 3534 1157 1391 2936 
13 Madhya Pradesh 2833 2220 1088 1450 1375 
14 Maharashtra 1689 1110 354 348 483 
15 Manipur 11 12 2 2 3 
16 Meghalaya 8 27 3 4 4 
17 Mizoram 2 0 6 0 0 
18 Nagaland 25 23 2 12 8 
19 Odisha 540 573 262 335 371 
20 Punjab 447 249 81 23 31 
21 Rajasthan 1306 1364 593 648 625 
22 Sikkim 0 0 0 0 12 
23 Tamil Nadu 5222 4342 904 767 1188 
24 Telangana 1280 1079 316 345 385 
25 Tripura 28 23 8 5 7 
26 Uttarakhand 96 15 3 5 23 
27 Uttar Pradesh 3116 2691 1935 1900 2124 
28 West Bengal 1368 158 268 328 538 
29 A&N Islands 22 16 3 3 3 
30 Chandigarh 14 2 0 2 5 
31 Dadra & Nagar Haveli 2 2 0 1 3 
32 Daman & Diu 2 0    

33 Delhi  275 128 8 3 16 
34 Jammu & Kashmir 425 344 348 412 357 
35 Ladakh NA NA NA 0 36 
36 Lakshadweep 0 0 0 0 0 
37 Puducherry 139 9 5 9 23 
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Total  30746 22887 9739 10126 13814 
 Note:  
1. Data of Daman & Diu is included in Dadra and Nagar Haveli from 2020 Onwards 
2. NA – Not Available 
3. Data of Ladakh is included in Jammu & Kashmir before 2020. 
4. Telangana formed in 2014 

 

STATUS OF ELECTRIFICATION IN THE TRIBAL HAMLETS OF WEST 
BENGAL 

3291.  SHRI SAUMITRA KHAN: 

 Will the Minister of POWER be pleased to state: 

(a)  the current status of electrification in the tribal hamlets of West Bengal, 

district-wise; 

(b)  the details of the funds allocated and utilized for the electrification of tribal 

areas in the State of West Bengal during the last five years and the current 

year, year-wise; and 

(c)  the measures taken/being taken to expedite the electrification process in the 

tribal regions of West Bengal? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER 

OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK):  

(a) to (c) :  Government of India (GoI) has supplemented the efforts of the 

States through schemes like Deen Dayal Upadhyaya Gram Jyoti Yojana 

(DDUGJY), Integrated Power Development Scheme (IPDS) and Pradhan Mantri 

Sahaj Bijli Har Ghar Yojana (SAUBHAGYA), to help them achieve the objective 

of providing quality and reliable power supply. As reported by the States, all the 
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inhabited un-electrified census villages in the country were electrified by 28th 

April, 2018. A total of 22 villages in the State of West Bengal were electrified 

during DDUGJY.  Moreover, under SAUBHAGYA, electrification of all willing 

households was completed by 31stMarch, 2019. As reported by the State of West 

Bengal, a total of 7,32,290 households were electrified during SAUBHAGYA 

period. Both the schemes stand closed as on 31.03.2022. 

Government of India is further supporting States for grid electrification of 

left-out households during SAUBHAGYA, under the ongoing scheme of 

Revamped Distribution Sector Scheme (RDSS), launched in July, 2021. In 

addition, all households belonging to Particularly Vulnerable Tribal Group 

(PVTG) identified under PM-JANMAN (Pradhan Mantri Janjati Adivasi Nyaya 

Maha Abhiyan) and tribal households under DA-JGUA (Dharti Aaba Janjatiya 

Gram Utkarsh Abhiyan) are being sanctioned for on-grid electricity connection 

under RDSS as per the scheme guidelines. As reported by the State, a total of 

3,372 nos. of tribal households identified under PM-JANMAN have been 

electrified, through the State Plan. 

The funds released to the State of West Bengal for electrification works 

under various GoI Schemes i.e., Restructured Accelerated Power Development 

and Reforms Programme (R-APDRP), IPDS, DDUGJY, SAUBHAGYA, and 

RDSS, during the last 5 years is as below: 

  FY 21 FY 22 FY 23 FY 24 FY 25 Total 
Funds 
released (in 
Rs. Cr.) 

594 631 73 221 601 2,120 
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RIVER-BASED INTER-STATE DISPUTES 

3292.  SHRI CHARANJIT SINGH CHANNI 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) whether the Government has any information about river-based inter-state 

disputes and if so, the details thereof; 

(b) whether the Government has any specific plan to resolve these disputes, if 

so, the details thereof and if not, the reasons therefor; and 

(c) whether the Government has any plan to facilitate coordination among States 

for equitable water distribution, especially in drought-prone areas, if so, the 

details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a):  The Parliament has enacted Inter-State River Water Disputes (ISRWD) Act, 

1956 for adjudication of disputes relating to waters of inter-State rivers and river 

valley thereof. When any request under the said Act is received from any State 

Government in respect of any water dispute on the inter- State rivers and the 

Central Government is of the opinion that the water dispute cannot be settled by 

negotiations, the Central Government constitutes a Water Disputes Tribunal for 

adjudication of the water dispute. 

The Central Government has, so far, set up 09 Tribunals to settle inter-

state river water disputes among the States under the ISRWD Act, 1956. The 

status of various inter-State water disputes Tribunals is given in the enclosed  

Statement. 
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Apart from the above, requests in respect of two disputes, i.e. in the 

Barakar-Dhadhar sub-basins and in the Pennaiyar basin have been received 

from the State of Bihar and State of Tamil Nadu respectively for the constitution 

of the Tribunal. 

(b) to (c):    Request for constitution of the above Water Disputes Tribunals have 

been submitted by the concerned basin States to the Central Government under 

Section 3 and Section 14 (regarding Ravi & Beas Water Tribunal) of ISRWD Act, 

1956. The procedure for adjudication/resolution of water disputes is already 

prescribed in the said Act. Regarding equitable water distribution, especially in 

drought-prone areas, it is to mention that concerned basin States need to include 

such issues in their request under Section 3 of the Act and need to present their 

cases before the Tribunal of water allocation/appropriate relief for such areas. 

STATEMENT 
List of Water Disputes Tribunals till date 

Sl. 
No
. 

Tribunal  Date of 
formation 

Name of 
River 

  

Party States 

Present Status 

1 Godavari Water 
Disputes 
Tribunal (GWDT) 

April 1969 Godavari Maharashtra, 
Andhra Pradesh, 
Karnataka, 
Madhya Pradesh & 
Odisha 

Award given in July, 1980.   

2 Krishna Water 
Disputes 
Tribunal (KWDT-
I) 

April, 1969 Krishna Maharashtra, 
Andhra Pradesh & 
Karnataka 

Award Given in May, 1976.   

.   
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3 Narmada Water 
Disputes 
Tribunal (NWDT) 

October, 
1969 

Narmada Rajasthan, 
Madhya Pradesh, 
Gujarat & 
Maharashtra 

Award given in December, 1979.   

4 Ravi & Beas 
Waters  Tribunal 
(RBWT) 

02.04.1986 Ravi & 
Beas 

Punjab, Haryana & 
Rajasthan 

Report and decision under section 5(2) 
of ISRWD Act, 1956 given in April 1987. 
Clarification/explanation were sought 
from the Tribunal under section 5(3) of 
the said Act by the party States and 
Central Government.  The matter is sub-
judice.  

5 Cauvery Water 
Disputes 
Tribunal (CWDT) 

02.06.1990 Cauvery Kerala, Karnataka, 
Tamil Nadu & 
Puduchery 

Report and decision under section 5(2) 
of ISRWD Act, 1956 given on 
05.02.2007 and published vide 
Notification dated 19.02.2013. 

Pursuant to Supreme Court final verdict 
dated 16.02.2018, the Tribunal was 
dissolved vide Notification dated 
16.07.2018. 

6 Krishna Water 
Disputes 
Tribunal (KWDT-
II) 

02.04.2004 Krishna Maharashtra, 
Karnataka & 
Pesent Andhra 
Pradesh, 
Telangana  

  

  

Report and decision under section 5(2) 
of ISRWD Act, 1956 given on 
30.12.2010. Further report under section 
5(3) given by the Tribunal on 
29.11.2013. However, as per Supreme 
Court Order dated 16.09.2011, till 
further order, report/decision of the 
Tribunal shall not be published in the 
official Gazette.  

  

The Tribunal is currently hearing matters 
as per section 89 of Andhra Pradesh 
Re-organisation Act, 2014.  
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7 Vansadhara 
Water Disputes 
Tribunal (VWDT) 

24.02.2010 

(effective 
date 
17.09.2012
) 

Vansadhar
a 

Andhra Pradesh & 
Odisha 

Report and decision under section 5(2) 
of ISRWD Act, 1956 given on 
13.09.2017. Further report under section 
5(3) given by the Tribunal on 
21.06.2021.  

Tribunal has been dissolved however, 
further report under section 5(3) as final 
Award has not been published. 

8 Mahadayi Water 
Disputes 
Tribunal (MWDT) 

16.11.2010 
(effective 
date 
21.08.2013
) 

Mahadayi Goa, Karnataka & 
Maharashtra  

Pursuant to Hon’ble Supreme Court 
Order dated 20.02.2020, the Central 
Government has published MWDT 
Award dated 14.08.2018 u/s 5(2) vide 
Notification dated 27.02.2020. Further 
references under section 5(3) have 
been filed by the party States and the 
Central Government before the Tribunal. 
The matter is sub-judice.  

9 Mahanadi Water 
Disputes 
Tribunal 

12.03.2018 Mahanadi Odisha & 
Chhattisgarh 

Matter u/s 5(2) of the ISRWD Act, 1956 
is sub-judice in the Tribunal.  

 

WATER SOURCES UNDER JJM 

3293. SHRI G. M. HARISH BALAYOGI: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the details of the water sources utilized for water supply under the Jal Jeevan 

Mission (JJM), source type, State and district-wise in Andhra Pradesh, 

especially in Konaseema district; 

(b) the number of tap connections receiving water supply from the above-

mentioned sources in Konaseema district, water source-wise; 
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(c) the details of the water levels of these sources utilized for JJM in Konaseema 

district during the last five years and the current year, year-wise; 

(d) whether the Government has assessed the seasonal variations in water 

availability from these sources and their impact on supply reliability, if so, the 

details thereof, source-wise; 

(e) the details of the monitoring mechanisms established for tracking water levels 

of JJM sources, including technologies such as remote sensing, GIS 

mapping, and IoT-based monitoring for real-time tracking; and 

(f) the remedial steps undertaken/being undertaken by the Government to 

ensure water level maintenance and replenishment of these sources? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND 

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. 

SOMANNA): 

(a): Since August, 2019, Government of India is implementing Jal Jeevan 

Mission (JJM) in partnership with States to make provision of potable tap water 

supply in adequate quantity, of prescribed quality and on regular & long-term 

basis to every rural household in the country.  

Water being a state subject, the responsibility of planning, approval, 

implementation, operation, and maintenance of drinking water supply schemes/ 

works, including those under the Jal Jeevan Mission, lies with State/UT 

Governments. The Government of India supports the States by providing 

technical and financial assistance.  
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As reported by State Government of Andhra Pradesh, the details of the 

water sources utilized for water supply under the Jal Jeevan Mission (JJM), 

source type, State and district-wise in Andhra Pradesh, including those in 

Konaseema district, are given in the enclosed Statement-I. 

(b): The number of tap connections receiving water supply from the above-

mentioned sources in Konaseema district, water source-wise, are as under: 

Name of 
the District 

No.of Tap connections receiving water 

Ground 
Water Based  

Surface 
Water Based 

Ground Water & 
Surface Water both 

Konaseema 1,28,558 84,856 72,537 

(c): The details of Ground Water levels in meters (Below Ground level) in 

Konaseema district during last 5 years are given in the enclosed Statement-II.  

(d): As reported by Government of Andhra Pradesh, assessment of variation of 

water levels of 1524 Summer Storage tanks in the state and 42 Summer Storage 

tanks in Konaseema District, fed from canals is being carried out through a 

mobile application developed for capturing photo and Geotagging of Summer 

Storage tanks and the supply is planned accordingly. 

Also, assessment of variation in Ground water levels is being done as per 

the data received Ground Water department and the supply is planned 

accordingly. 

(e) and (f): Ministry of Jal Shakti does not monitor water levels for JJM sources. 

However, development of reliable drinking water sources and/ or augmentation 

of existing sources to provide long-term sustainability of water supply system in 
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villages, is an integral part of JJM. To achieve this objective, following provisions 

have been made in operational guidelines for the implementation of JJM: 

i.) Any water supply scheme undertaken under JJM is approved only after 

the recommendation of a Source Finding Committee of the respective 

state government, to the effect that the identified water source through 

which the scheme is planned, has sufficient yield for sustaining water 

supply as per required norm, for the scheme design period. 

ii.) Development/ strengthening/ augmentation of drinking water sources 

and infrastructure for bulk transfer of water, treatment, and distribution 

systems in water deficit drought-prone and desert areas without 

dependable ground water sources apart from creation of in-village water 

supply infrastructure. 

iii.) Strengthening of drinking water sources in convergence with other 

schemes such as MGNREGS, Finance Commission grants to rural local 

bodies/ PRIs, MP & MLA’s Local Area Development Fund, District 

Mineral Development Fund, CSR fund, etc. 

Besides, National Water Mission (NWM) has developed a guidance 

document titled "Simple and Practical Methods of Artificial Recharge of 

Groundwater Augmentation" in the form of FAQs to provide technical support. 

Information, Education, and Communication (IEC) activities have also been 

undertaken to spread awareness about the initiative. A monitoring and evaluation 

framework has also been established through the Jal Sanchay Dashboard, which 

tracks progress with geo-tagged locations of recharge structures. CWC and 
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CGWB also provide technical assistance for the creation and renovation of 

recharge structures to improve groundwater augmentation efforts.  

In so far as Government of Andhra Pradesh is concerned, State has taken 

number of steps towards monitoring of drinking water sources viz. Geo-tagging 

of sources and summer tanks, tracking water levels of summer storage tanks, 

feeding from canals through mobile application for capturing photo.  

Also, State is constructing Ground Water Recharge Structures under 

MGNREGS programme to rejuvenate/improve ground water levels in villages 

near JJM sources. All the summer storage tanks are filled well before the canal 

closure period to ensure uninterrupted water supply to Households during 

summer. 

STATEMENT-I 

List of Sources in the State of Andhra Pradesh 

Sr. 
No. 

Name of the 
District 

No. of Sources 
Ground Water 
based 

Surface Water 
based 

Total 

1 Alluri Sitharama Raju 7356 627 7983 
2 Anakapalli 2958 64 3022 
3 ANANTAPUR 3468 186 3654 
4 Annamayya 7458 353 7811 
5 Bapatla 828 463 1291 
6 Chittoor 7803 45 7848 
7 East Godavari 1356 28 1384 
8 Eluru 3599 1358 4957 
9 Guntur 755 618 1373 
10 Kakinada 1346 259 1605 
11 Konaseema 637 157 794 
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12 Krishna 1320 405 1725 
13 Kurnool 1976 260 2236 
14 Nandyal 2707 121 2828 
15 NELLORE 5426 716 6142 
16 NTR 1522 129 1651 
17 Palnadu 2511 625 3136 

18 
Parvathipuram 
Manyam 

3253 190 3443 

19 Prakasam 3637 334 3971 
20 Sri Sathya Sai 4544 177 4721 
21 Srikakulam 5237 373 5610 
22 Tirupati 6859 247 7106 
23 Visakhapatanam 540 56 596 
24 Vizianagaram 2215 656 2871 
25 West Godavari 679 507 1186 
26 Y.S.R 5598 424 6022 
  Total 85,588 9,378 94,966 
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STATEMENT – II 

Depth To Ground Water Table In Metres (Below Ground Level) In Konaseema District during Last 5 Years 
  

Sr.N
o. 

MANDAL VILLAGE 
May'
20 

Nov'2
0 

May'
21 

Nov'2
1 

May'
22 

Nov'2
2 

May'
23 

Nov'2
3 

May'
24 

Nov'2
4 

1 Ainavilli Ainavilli 6.47 3.59 5.31 1.46 5.88 3.25 5.64 4.44 5.89 3.77 
2 Alamuru Alamuru 8.33 2.56 7.98 3.89 7.50 4.72 8.54 5.80 7.90 5.54 
3 Alamuru Choppella 8.67 3.52 8.65 4.15 8.06 4.85 8.05 6.65 8.85 5.29 
4 Allavaram Allavaram 3.70 2.60 3.55 1.54 3.02 2.19 2.74 2.72 3.08 2.28 
5 Ambajipeta Ambajipeta 3.95 1.88 4.79 0.75 4.81 2.33 4.11 3.29 4.51 1.91 
6 Athreyapuram Athreyapuram 8.29 6.19 9.24 5.28 8.57 2.27 9.12 7.30 9.45 6.36 
7 Athreyapuram Ryali 8.54 5.97 9.42 5.23 9.12 3.85 9.32 7.34 9.30 5.90 
8 Ipolavaram Tkothapalli 4.34 1.52 3.03 0.91 1.90 1.45 1.57 1.55 1.85 1.63 
9 K.Gangavaram Kotipalli 2.14 0.28 0.52 0.17 0.72 0.77 0.10 0.55 0.58 0.57 

10 
Kapileswarapura
m 

Teki 3.89 2.71 3.17 2.96 4.58 3.61 5.11 3.55 5.20 3.13 

11 Katrenikona Katrenikona  1.00 0.62 1.50 0.72 1.03 0.95 1.19 1.14 1.41 0.60 
12 Katrenikona Pallamkurru 2.66 1.09 1.29 0.80 1.22 0.82 1.44 1.32 1.66 1.04 
13 Malkipuram Lakkavaram 2.20 0.89 1.79 0.10 1.30 0.87 0.97 0.57 1.48 0.65 
14 Malkipuram Malkipuram 1.19 0.27 1.07 0.08 0.75 0.25 1.02 0.50 1.30 0.50 
15 Mandapet Mandapet 1.99 2.86 3.91 1.58 3.64 2.75 3.54 3.29 3.79 2.73 
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16 Mummidivaram Mummidivaram 3.01 1.57 2.80 1.02 2.28 1.53 2.08 1.88 2.18 1.48 

17 Pgnnavaram 
Lankala 
Gnnavarm 

6.89 4.61 6.82 5.52 6.46 6.07 6.75 6.55 6.85 6.25 

18 
Ramachandrapu
ram 

Ramachandrapu
ram 

2.94 1.45 3.12 0.50 2.85 1.55 1.66 1.25 2.20 1.47 

19 
Ramachandrapu
ram 

Vekatayapalem 2.89 1.56 2.55 0.71 1.99 1.44 1.43 1.80 2.03 1.38 

20 Ravulapalem Gopalpuram 1 2.82 0.95 1.87 0.79 1.46 1.79 1.15 1.15 1.15 0.95 
21 Ravulapalem Gopalpuram 2 12.05 8.35 10.92 8.53 11.28 9.03 11.33 10.88 11.63 10.18 
22 Ravulapalem Ravulapalem 7.26 3.55 7.52 3.90 7.40 2.83 7.30 6.04 7.22 4.05 
23 Razole Katrenipadu 1.97 0.94 1.87 0.58 1.49 1.14 1.49 1.18 1.66 0.61 
24 Razole Razole 2.53 1.35 2.47 0.10 2.24 1.20 2.05 1.22 2.26 1.20 
25 Uppalaguptam Uppalaguptam 2.41 1.06 1.71 0.86 1.39 1.03 1.66 1.42 1.43 0.88 
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गुजरात म¤ मेगा फूड पाकª                

3294.  ®ीमती गनीबेन नागाजी ठाकोर: 

 ®ी धवल लà मणभाई पटेल:   

 ³ या खाī ÿसÖं करण उīोग मýंी यह बताने कì कृपा कर¤गे िक: 

(क) मेगा फूड पाकª  योजना के अंतगªत Ö थािपत मेगा फूड पाकª  कì राº य-वार और गुजरात म¤ 

िजलावार वतªमान िÖथित ³ या है;  

(ख) ऐसे खाī पाकŎ म¤ संचािलत इकाइयŌ और उपलÊ ध सिुवधाओ ंकì सं´ या का Ê यौरा ³ या है;  

(ग) आपूितª ®ृंखला और बाजार पहòंच के संदभª म¤ वलसाड सिहत पड़ोसी िजलŌ को िमले लाभŌ का 

Ê यौरा ³ या है; और  

(घ) उ³ त योजना के अंतगªत िकन िजलŌ के िकसान लाभािÆवत हòए ह§?   

खाī ÿसÖंकरण उīोग मýंालय म¤ राºय मýंी; तथा रले मýंालय म¤ राºय मýंी (®ी रवनीत 

िसहं): 

(क):   खाī ÿसÖंकरण उīोग मंýालय ÿधानमंýी िकसान संपदा योजना (पीएमकेएसवाई) कì एक 

घटक योजना मेगा फूड पाकª  योजना (एमएफपीएस) को खेत  से लेकर बाजार तक मÐूय ®ृंखला के 

साथ खाī ÿसÖंकरण ±ेý के िलए आधुिनक अवसंरचना के िनमाªण के िलए कायाªिÆवत कर रहा है। 

चूंिक मýंालय Öवयं ऐसी पåरयोजनाए ंÖथािपत नहé करता है, इसिलए यह योजना के िदशा-िनद¥शŌ 

के अनुसार समय-समय पर जारी कì जाने वाली अिभŁिच कì अिभÓयिĉ (ईओआई) के माÅयम से 

इ¸छुक संÖथाओ/ंसंगठनŌ से ÿÖताव आमंिýत करता है।  एमएफपी योजना कì शŁुआत के बाद से 

मýंालय ने दशे म¤ 41 एमएफपी पåरयोजनाओ ंको मंजूरी दी है, इनम¤ से 2 पåरयोजनाए ंगजुरात राºय 

म¤ Öवीकृत कì गई ह§। गजुरात राºय के सूरत िजले म¤ एक पåरयोजना चालू है और मेहसाणा िजले म¤ 

िÖथत एक अÆय एमएफपी पåरयोजना कायाªÆ वयनाधीन   है। एमएफपी योजना के तहत Öवीकृत मेगा 

फूड पाकŎ कì िÖथित का गजुरात राºय सिहत और िजल-ेवार िववरण म¤ िदया गया है ।  
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(ख) से (घ):  सूरत म¤ िÖथत, मेगा फूड पाकª  मेससª गुजरात एúो इĀंाÖů³चर मेगा फूड पाकª  ÿाइवेट 

िलिमटेड Ĭारा कायाªिÆवत िकया जा रहा है और इसे 121.86 करोड़ Łपये कì पåरयोजना लागत से 

70.15 एकड़ ±ेý म¤ Öथािपत िकया गया है। इस पåरयोजना को 22.05.2014 को अंितम मंजूरी दी 

गई और यह चालू हो गया है। सरकार ने पåरयोजना के िलए 50.00 करोड़ Łपये कì अनुदान सहायता 

मंजूर कì ह ैऔर आज तक 45.00 करोड़ Łपये कì रािश जारी कì गई है । इस पåरयोजना म¤ उपलÊध 

सिुवधाओ ंम¤ तीन ÿाथिमक ÿसÖंकरण क¤ þ (पीपीसी) ह§ जो असोज (वडोदरा), वलसाड , नवसारी 

िजलŌ म¤ िÖथत ह§ और क¤ þीय ÿसÖंकरण क¤ þ (सीपीसी ) म¤ सामाÆय सुिवधाए ंऔर स±म बिुनयादी 

ढांचा है। ÿसÖंकरण इकाइयŌ को पĘे पर देने के िलए उपलÊध भूिम म¤ स,े 31 भूखंड खाī ÿसÖंकरण 

इकाइयŌ को आवंिटत िकए गए ह§ और इनम¤ से 15 इकाइयां चालू ह§ । इस पåरयोजना ने 0.4848 

(लाख एमटी म¤) कì ÿसÖं करण और पåरर±ण ±मता का सृजन िकया है और 1000 िकसान लाभांिवत 

हòए ह§ ।  
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िववरण 
41 मेगा फूड पाकª  पåरयोजनाओ ंके कायाªÆवयन कì िÖथित (28.02.2025 तक) 

ø.  
स.ं 

एसपीवी/आईए का नाम राºय/संघ 
राºय ±ेý का 
नाम 

िजले का 
नाम 

अंितम 
अनुमोदन 
कì ितिथ 

कुल पåरयोजना 
लागत (करोड़ 
Łपये म¤) 

Öवीकृत अनुदान 
(करोड़ Łपये म¤) 

जारी अनुदान 
(करोड़ Łपये 
म¤) 

िÖथित 

1 ®ीिन फूड पाकª  ÿाइवेट िलिमटेड आňं ÿदेश िच°ूर 
30-माचª-
2009 

121.1 49.92 49.92 ÿचालनरत 

2 
गोदावरी मेगा ए³वा फूड पाकª  ÿाइवेट 
िलिमटेड 

आňं ÿदेश 
पिĲमी 

गोदावरी 
16-िदसबंर-
2013 

122.6 50 44.53 ÿचालनरत 

3 
आňं ÿदेश औīोिगक अवसंरचना 
िनगम िलिमटेड (एपीआईआईसी) 

आňं ÿदेश कृÕण 
31-िदसबंर-
2015 

112.94 50 37.65 
कायाªÆ वयनाधी
न  

4 रŌगोगे मेगा फूड पाकª  ÿाइवेट िलिमटेड 
अŁणाचल 
ÿदेश 

पापुम पार े
12-
िसतÌबर-
2019 

73.02 43.25 12.02 
कायाªÆ वयनाधी
न  

5 नॉथª ईÖट मगेा फूड पाकª  िलिमटेड असम नलबाड़ी 
30-माचª-
2009 

84.96 48.84 48.84 ÿचालनरत 

6 
िबहार औīोिगक ±ेý िवकास 
ÿािधकरण (बदैा) 

िबहार 
मजुÉफर

परु 
7-अÿैल-
2022 

180.57 45.40 12.25 
कायाªÆ वयनाधी
न  

7 
िÿÖटीन मगेा फूड पाकª  ÿाइवेट 
िलिमटेड 

िबहार खगåरया 
6 अगÖत 
2014 

120.13 41.9 34.80 
कायाªÆ वयनाधी
न  
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8 
इंडस बÖेट मेगा फूड पाकª  ÿाइवेट 
िलिमटेड 

छ°ीसगढ रायपरु 
4-जून-
2014 

96.58 43.96 39.57 ÿचालनरत 

9 
गजुरात एúो इĀंाÖů³चर मेगा फूड 
पाकª  ÿाइवेट िलिमटेड 

गजुरात सूरत 
22-मई-
2014 

121.86 50 45 ÿचालनरत 

10 
फणीधर मेगा फूड पाकª  ÿाइवेट 
िलिमटेड 

गजुरात मेहसाणा 
16-अगÖत-
2017 

151.05 50 37.67 
कायाªÆ वयनाधी
न  

11 
हåरयाणा राºय सहकारी आपूितª एवं 
िवपणन संघ िलिमटेड (हाइफेड) 

हåरयाणा रोहतक 
21-फरवरी-
2018 

179.75 50 28.70 
कायाªÆ वयनाधी
न  

12 
हåरयाणा राºय औīोिगक एवं 
अवसंरचना िवकास िनगम िलिमटेड 
(एचएसआईआईडीसी) 

हåरयाणा सोनीपत 
6-नवंबर-
2015 

155.58 44.94 33.85 ÿचालनरत 

13 øेिमका फूड पाकª  ÿाइवेट िलिमटेड िहमाचल ÿदेश ऊना 
6 अगÖत 
2014 

107.34 50 45 ÿचालनरत 

14 
आरएफके úीÆस फूड पाकª  ÿाइवेट 
िलिमटेड 

जÌमू और 
कÔमीर 

पलुवामा 
19-फरवरी-
2014 

79.43 50 29.03 
कायाªÆ वयनाधी
न  

15 इंटीúेटेड फूड पाकª  िलिमटेड कनाªटक तुमकुर 
29-माचª-
2011 

144.33 48.72 48.72 ÿचालनरत 
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16 फेवोåरच इÆĀा ÿाइवेट िलिमटेड कनाªटक मंड्या 
19-िदसबंर-
2017 

113.83 50 37.57 
कायाªÆ वयनाधी
न  

17 
केरल औīोिगक अवसंरचना िवकास 
िनगम (िकÆĀा) 

केरल पल³कड़ 
27-नवंबर-
2015 

105.39 50 50 ÿचालनरत 

18 
केरल राºय औīोिगक िवकास िनगम 
िलिमटेड (केएसआईडीसी) 

केरल अलपझुा 
27-नवंबर-
2015 

129.15 50 37.80 ÿचालनरत 

19 इंडस मगेा फूड पाकª  ÿाइवेट िलिमटेड मÅय ÿदेश खरगोन 
27 अगÖत 
2012 

131.28 49.37 49.37 ÿचालनरत 

20 अवंती मगेा फूड पाकª  ÿाइवेट िलिमटेड मÅय ÿदेश देवास 
31-िदसबंर-
2015 

146.07 50 40 ÿचालनरत 

21 सतारा मेगा फूड पाकª  ÿाइवेट िलिमटेड महाराÕů सतारा 
6 अगÖत 
2014 

139.33 50 45 ÿचालनरत 

22 पैठन मेगा फूड पाकª  ÿाइवेट िलिमटेड महाराÕů 
औरगंाबा

द 
8-माचª-
2013 

124.52 48.82 43.94 ÿचालनरत 

23 वधाª मेगा फूड पाकª  ÿाइवेट िलिमटेड महाराÕů वधाª  
13-जनवरी-
2016 

92.36 50 15 
कायाªÆ वयनाधी
न  

24 मिणपरु खाī उīोग िनगम िलिमटेड मिणपरु थौबल 
29-जनवरी-
2020 

81.83 43.254 9.49 
कायाªÆ वयनाधी
न  
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25 
मेघालय औīोिगक िवकास िनगम 
िलिमटेड (एमआईडीसी) 

मेघालय 
उ°री 
गारो 

िहÐस 

23-नवंबर-
2021 

65.86 48.30 
 

5.385 

कायाªÆ वयनाधी
न  

26 ज़ोरम मेगा फ़ूड पाकª  ÿाइवेट िलिमटेड िमजोरम 
कोलािस

ब 
10-जून-
2015 

75.2 50 44.62 ÿचालनरत 

27 डॉयसएúी åरसोस¥ज ÿाइवेट िलिमटेड नागाल§ड दीमापरु 
16-अगÖत-
2017 

71.79 50 38.78 
कायाªÆ वयनाधी
न  

28 एमआईटीएस मेगा फूड पाकª  िलिमटेड ओिडशा रायगढ़ 
16-अÿैल-
2012 

87.88 45.94 44.95 ÿचालनरत 

29 
ओिडशा औīोिगक अवसरंचना 
िवकास िनगम (आईडीसीओ) 

ओिडशा खोरधा 
6-नवंबर-
2015 

121.95 50 37.8 
कायाªÆ वयनाधी
न  

30 इंटरनेशनल मेगा फूड पाकª  िलिमटेड पंजाब 
फािज
Ðका 

25-मई-
2011 

130.38 50.00 45.00 ÿचालनरत 

31 
सखुजीत मेगा फूड पाकª  एडं इंĀा 
िलिमटेड 

पंजाब कपूरथला 
6-नवंबर-
2015 

107.83 48.7 38.76 ÿचालनरत 

32 
पंजाब एúो इंडÖůीज कॉपōरशेन 
िलिमटेड (पीएआईसी) 

पंजाब लिुधयाना 
27-नवंबर-
2015 

117.61 50 37.62 
कायाªÆ वयनाधी
न  

33 
úीनटेक मेगा फूड पाकª  ÿाइवेट 
िलिमटेड 

राजÖथान अजमेर 
19-फरवरी-
2014 

110.35 49.88 44.9 ÿचालनरत 
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34 
®ी राम मेगा फूड पाकª  ÿाइवेट 
िलिमटेड 

राजÖथान बीकानेर 
7-अÿैल-
2022 

132.81 50 5.71 
कायाªÆ वयनाधी
न  

35 
तिमलनाडु राºय कृिष िवपणन बोडª  
(टीएनएसएएमबी) 

तिमलनाडु 
ितŁनेलवे

ली 
23-जून-
2021 

77.024 23.64 12.22 
कायाªÆ वयनाधी
न  

36 Öमाटª  एúो फूड पाकª  ÿाइवेट िलिमटेड तेलंगाना 
िनजामाबा

द 
10-जून-
2015 

108.95 50 44.99 ÿचालनरत 

37 
तेलंगाना राºय औīोिगक अवसंरचना 
िनगम िलिमटेड (टीएसआईआईसी) 

तेलंगाना खÌमाम 
5-फरवरी-
2016 

109.59 49.79 28.49 
कायाªÆ वयनाधी
न  

38 िसकåरया मगेा फूड पाकª  (पी) िलिमटेड िýपरुा 
पिĲमी 
िýपरुा 

30-नवंबर-
2011 

77.79 48.39 45 ÿचालनरत 

39 
पतंजिल फूड एडं हबªल पाकª  ÿाइवेट 
िलिमटेड 

उ°राखंड हåरĬार 
30-माचª-
2009 

95.08 50 50 ÿचालनरत 

40 िहमालयन फूड पाकª  ÿाइवेट िलिमटेड उ°राखंड 
उधम 

िसंह नगर 
23-जनवरी-
2014 

98.08 48.12 47.79 ÿचालनरत 

41 जंगीपरु बगंाल मेगा फूड पाकª  िलिमटेड पिĲम बंगाल 
मिुशªदाबा

द 
16-माचª-
2010 

132.7 50 45 ÿचालनरत 

  कुल 4635.874 1971.134 1492.735  
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उÂ तर-पूवª ±ेý और भुवनेÔ वर म¤ हवाई सपंकª   

3295. डॉ. सिंबत पाýा: 

  ³ या नागर िवमानन मýंी यह बताने कì कृपा कर¤गे िक: 

(क) गत पांच वषŎ के दौरान देश के पूवō°र ±ेý को हवाई सÌपकª  के माÅयम से मु́ य भूिम से जोड़ने 

के िलए सरकार Ĭारा आवंिटत और उपयोग कì गई धनरािश का Êयौरा ³या है; 

(ख) ³या सरकार ने बढ़ते याýी यातायात को देखते हòए पूवō°र ±ेý के हवाई अड्डŌ पर नए टिमªनल 

बनाने का कोई िनणªय िलया है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या भवुनĵेर हवाई अड्डा िवÖतार योजना के अंतगªत नए टिमªनल के िनमाªण के िलए तकनीकì-

िव°ीय Óयवहायªता अÅययन कराया गया है और यिद हा,ं तो तÂसंबंधी Êयौरा ³या है; 

(घ) सरकार ने भवुनेĵर हवाई अड्डे स ेिकतने शहरŌ को जोड़ने का िनणªय िलया है तथा उनके नाम 

³या ह§ तथा तÂसंबंधी Êयौरा ³या है; और 

(ङ) ³या सरकार ने भवुनेĵर हवाई अड्डे से अंतराªÕůीय उड़ानŌ कì सं´या बढ़ाने के िलए कोई योजना 

बनाई है और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

सहकाåरता मýंालय म¤ राºय मýंी; तथा नागर िवमानन मýंालय म¤ राºय मýंी (®ी मुरलीधर 

मोहोल): 

(क): उड़ान योजना के अंतगªत देश के पूवō°र ±ेý को हवाई संपकª  के माÅयम से मु́ य ±ेý से जोड़न े

के िलए सरकार Ĭारा आवंिटत और उपयोग कì गई धनरािश का Êयौरा संलµन िववरण-I म¤ िदया गया 

है। 

(ख): जोरहाट हवाईअड्डे पर एक नए टिमªनल भवन कì योजना बनाई गई है। गवुाहाटी हवाईअड्ड,े 

डोनी पोलो हवाईअड्ड,े ईटानगर और इÌफाल हवाईअड्डे पर नए टिमªनल भवन के िलए कायª पहले 

से ही ÿगित पर है। 
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(ग) से (ङ): Öलॉट आवंटन के अनुसार भवुनĵेर हवाईअड्ड ेके िलए वतªमान अनसुूिचत उड़ान संपकª  

का Êयौरा संलµन िववरण-II म¤ िदया गया है। भुवनेĵर हवाईअड्डे से उड़ान पåरचालन के िलए िकसी 

भी एयरलाइन से कोई अÆय अनुरोध िफलहाल लंिबत नहé है। 

इसके अलावा, माचª 1994 म¤ वाय ुिनगम अिधिनयम के िनरसन के साथ ही भारतीय घरेलू 

िवमानन को िनयंýण मĉु कर िदया गया है। इसिलए, इस संबंध म¤ मौजूदा िदशािनद¥शŌ का अनुपालन 

करते हòए यातायात कì मांग और वािणिºयक Óयवहायªता के आधार पर िविशĶ ÖथानŌ पर हवाई 

सेवाए ं ÿदान करना एयरलाइनŌ पर िनभªर करता है। एयरलाइन¤ बाजार कì मांग, वािणिºयक 

Óयवहायªता और अपनी कंपनी कì नीित, िजस पर सरकार का कोई िनयंýण नहé होता के आधार पर, 

िकसी िविशĶ मागª/शहर के संबंध म¤ अपने घरलूे उड़ान शेड्यूल कì योजना बनाती ह§। इसके अलावा, 

एयरलाइन¤ दो देशŌ के बीच िĬप±ीय हवाई सेवा समझौते, बाजार मांग और संबंिधत कंपनी कì नीित 

के अनुसार िकसी िविशĶ मागª पर अपने अंतराªÕůीय उड़ान शेड्यूल कì योजना बनाती ह§। सरकार 

नागर िवमानन ±ेý के िवकास के िलए एक स±मकारी वातावरण ÿदान करती है, लेिकन एयरलाइनŌ 

कì पåरचालन योजनाओ ंम¤ हÖत±ेप नहé करती है। 

िववरण-I 

पुनŁĦार एवं िवकास योजना, चरण-I  
04.02.2025 कì िÖथित के अनुसार हवाईअड्डे/हलेीपोटª/वॉटर एयरोűोम 

øम 
सं́  या 

राºय हवाईअड्डा ए/एच/ 
डÊलूए 

Öवीकृित रािश 31.01.2025 तक 
कुल Óयय 

1 अŁणाचल ÿदेश  पासीघाट ए 0.07 0.07 
2 अŁणाचल ÿदेश  तेज◌ू ए 99.09 91.67 
3 अŁणाचल ÿदेश  दापाåरजो एच 6.78 5.78 
4 अŁणाचल ÿदेश  ईटानगर एच 10.93 10.93 
5 अŁणाचल ÿदेश  िमयाओ एच 13.00 0.06 
6 अŁणाचल ÿदेश  तूितंग एच 6.84 6.84 
7 अŁणाचल ÿदेश  िवजयनगर(एच) एच 13.00 0.06 
8 अŁणाचल ÿदेश  वालŌग एच 4.81 4.81 
9 अŁणाचल ÿदेश  ियंगिहयŌग एच 0.24 0.24 
10 अŁणाचल ÿदेश  ज◌़ि◌रो एच 6.43 6.43 



20.03.2025  352 
 

 

11 असम  जोरहाट ए 0.03 0.03 
12 असम  लीलाबारी ए 9.41 9.41 
13 असम  łपसी ए 92.29 84.88 
14 असम  तेजपरु ए 0.19 0.19 
15 असम  गेलेकì एच 1.07 1.07 
16 असम  नगांव एच 4.48 1.48 
17 असम  गवुाहाटी åरवर Āंट डÊÐयू ए 12.62 12.62 
18 मेघालय  िशलांग ए 60.99 60.16 
19 मेघालय िशलांग (एच) एच 0.12 0.12 
20 मेघालय  तुरा एच 0.06 0.06 
21 मिणपरु  िजरि◌बाम एच 11.75 11.75 
22 मिणपरु  मोरेह एच 4.04 4.04 
23 मिणपरु  परबगं एच 5.47 5.47 
24 मिणपरु  ताम¤गल◌ो◌गं एच 1.07 1.07 
25 मिणपरु  थानलोन एच 8.18 8.18 
26 नगालÁै ड  दीमापरु ए 4.82 4.82 
27 नगालÁै ड कोिहमा एच 13.00 0.06 
28 नगालÁै ड मोकोकचुंग एच 13.00 0.06 
29 नगालÁै ड फ़ेक एच 13.00 0.06 
30 नगालÁै ड तुएनसांग एच 13.00 0.06 
31 नगालÁै ड ज़Æुहेबोटो एच 13.00 0.06 
32 िसि³कम  पाकयŌग ए 176.94 176.94 
33 िसि³कम  गंगटोक, पूवª  एच 13.00 0.00 
34 िसि³कम  नामची, दि±ण एच 13.00 0.00 
35 िसि³कम  पेिलंग, पिĲम एच 13.00 0.00 

िववरण-II 

भुवनĵेर हवाईअड्डे के िलए हवाई सपंकª   

हवाईअड्डा  
एयरलाइन का 

नाम 
जुड़े हòए शहर  

साĮािहक 
आवागमन  
(आगमन + 
ÿÖ थान) 
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भवुनĵेर (घरेलू) 

इंिडगो, एलाइंस 
एअर, एअर 

इंिडया, इंिडया 
वन, एअर 

इंिडया 
ए³सÿेस, 
अकासा 

अहमदाबाद, ब§गलौर, मुंबई, कोलकाता, 
देहरादून, िदÐली, गुवाहाटी, शमशाबाद, 
इंदौर, ÿयागराज, रांची, चेÆनई, पटना, 
दगुाªपरु, रायपरु, वाराणसी, झारसुगुड़ा, 

राउरकेला, जमशेदपरु, जयपोर, उÂकेला, 
कोचीन, जयपरु, लखनऊ, पुण े

838 

भवुनĵेर (अंतराªÕůीय) इंिडगो  ब§कॉक, दबुई, िसंगापरु 14 

 

 

FINANCIAL ASSISTANCE PROGRAMMES      

3296.  THIRU DAYANIDHI MARAN: 

 Will the MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES 

be pleased to state: 

(a)  the specific schemes and financial assistance programmes introduced for 

MSMEs in Tamil Nadu since 2019;  

(b)  the funds disbursed to MSMEs in Tamil Nadu during the last five years;  

(c)  the steps taken by the Government to develop MSME clusters and industrial 

parks in Tamil Nadu during the last five years;  

(d)  the number of new MSME industrial estates or business incubators set up in 

Tamil Nadu during the last five years;  

(e)  whether the Ministry has collaborated with the State Government of Tamil 

Nadu to improve infrastructure for MSMEs, if so, the details thereof;  

(f)  the initiatives undertaken to promote technology adoption and digital 

transformation among MSMEs in Tamil Nadu; and  
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(g)  the number of MSME entrepreneurs in Tamil Nadu who have received skill 

development training under the Ministry's programmes since 2019? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a): The Central Government supplements the efforts of the States/UTs 

through various schemes, programmes and policy initiatives for promotion, 

development of MSMEs in the country.  The Government  implements various 

Central Sector and demand driven schemes, programmes for MSMEs in the 

country including Tamil Nadu. These schemes/ programmes include Prime 

Minister's Employment Generation Programme, Credit Guarantee Scheme for 

Micro and Small Enterprises, PM Vishwakarma, Micro and Small Enterprises - 

Cluster Development Programme, Raising and Accelerating MSME 

Performance, MSME Champions Scheme, etc. 

   6,13,37,576 MSMEs are registered on Udyam Portal including Informal 

Micro Enterprises with an employment of 26,09,22,301 persons till 15.03.2025. 

Out of this, 49,64,549 MSMEs are registered in Tamil Nadu employing more than 

2,59,22,629 persons. 

The performance/achievements of some of the major schemes are as 

under:  

(i) Prime Minister’s Employment Generation Programme (PMEGP) is a credit 

–linked subsidy programme aimed at generating self-employment 

opportunities through establishment of micro-enterprises in the non-farm 



20.03.2025  355 
 

 

sector by helping traditional artisans and rural/urban unemployed youths. 

Margin Money subsidy ranging from 15% to 35% of project cost, for 

Projects upto Rs. 50 Lakh  in  manufacturing sector and Rs. 20 lakhs in 

the service sector, is provided. Under the scheme, Margin Money subsidy 

for general category beneficiaries is 25% in rural areas 15% in urban 

areas. For beneficiaries belonging to special categories, including women, 

Margin money subsidy is 35% in rural areas and 25% in urban areas. 

PMEGP performance in Tamil Nadu in terms of no. of units assisted, 

margin money (MM) subsidy disbursed and estimated employment 

generated during the last 5 years is given below: 

Financial Year 
Number of 

Units Assisted 

Margin Money 
Subsidy 
(Rs. Cr) 

Estimated Employment 
Generated 

2019-20 5,173 124.05 41,384 
2020-21 5,188 138.82 41,504 
2021-22 5,972 164.45 47,776 
2022-23 6,140 178.92 49,120 
2023-24 6,814 198.72 54,512 

 

(ii) Progress of Credit Guarantee Scheme for Micro and Small Enterprises in 

Tamil Nadu: The Ministry of Micro, Small and Medium Enterprises and 

Small Industries Development Bank of India (SIDBI) jointly instituted 

Credit Guarantee Trust Fund for Micro and Small Enterprises (CGTMSE) 

in the year 2000, to provide credit guarantee for the loans extended by 

Member Lending Institutions to Micro and Small Enterprises (MSEs) 
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without collateral security and third-party guarantee. CGTMSE 

implements the Credit Guarantee Scheme (CGS) for MSEs.  

 CGTMSE – Overall Guarantee Approved – Tamil Nadu 
Duration Number Amount  ₹ Crore 

FY 2019-20 89,725 4,353 
FY 2020-21 61,535 3,344 
FY 2021-22 44,897 4,134 
FY 2022-23 61,883 7,114 
FY 2023-24 1,13,815 15,061 
FY 2024-25 

Till Feb 28, 2025 
1,44,805 17,863 

Cumulative since inception 
as on Feb 28, 2025 

8,66,672 67,499 

  

(b):        The Ministry of MSME implements Central Sector Schemes and 

funds are not allocated state-wise. 

(c) to (e):   Ministry of MSME is implementing Micro and Small Enterprises 

Cluster Development Programme (MSE-CDP).  Under MSE-CDP, there are two 

components i.e establishment of Common Facility Centres (CFCs) & 

establishment /up-gradation of infrastructure facilities in Industrial Estate/ Area/ 

Flatted Factory Complex.  Two New Industrial Estates under MSE-CDP have 

been established in the State of Tamil Nadu at: (i) New Industrial Estate at 

Marikundu, Theni and (ii) New industrial estate at Pidaneri, Toothukudi. 

Establishment / up-gradation of Infrastructure facilities in Industrial Estate 

component of MSE-CDP are being implemented in collaboration with State 

Government. 
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Under MSME Innovative Scheme (Incubation Component) of the Ministry 

of MSME, Institutions such as Technical Colleges, Universities, other 

Professional Colleges/Institutes, R&D Institutes, NGOs involved in incubation 

activities, MSME-DFOs/ Technology Centres or any Institute/Organization of 

Central/State Government may apply for registration as an Host Institute (HI) 

and act as a Business Incubator (BI) for nurturing of ideas from the initial stage 

of conceptualization to the commercialization stage through HIs/ BIs. In the state 

of Tamil Nadu, there are a total of 175 approved HIs under this scheme. 

(f) and (g):     The Central Footwear Training Institute (CFTI), Chennai, Tamil 

Nadu, was established in 1996 to cater to the needs of the MSME sector by 

providing skilled manpower and re-skilling of the industry workforce through 

various training programmes.  

The number of MSMEs benefitted through specialised Skill Development 

training programmes conducted by CFTI Chennai in Tamil Nadu since 2019 is 

given below: 

  
Year 

  
2019-
20 

  
2020-
21 

  
2021-
22 

  
2022-
23 

  
2023-
24 

2024-25  
(Till  February 
2025) 

Number of 
MSMEs 
Benefitted through 
Specialised Skill 
Training Program
me 

 
56 

 
68 

 
178 

 
286 

 
521 

 
446 
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  Under the Entrepreneurship and Skill Development Programme (ESDP), 

several programmes have been conducted on various topics related to skilling 

and promoting entrepreneurship including in the state of Tamil Nadu. The details 

of the programmes and beneficiaries in Tamil Nadu are as follows: 

S. 
No. 

Financial Year No. of  Programmes 
Conducted  

No. of Beneficiaries 

1. 2019-20 383 16284 
2. 2020-21 34 1647 
3. 2021-22 31 3002 
4. 2022-23  245 9433 
5. 2023-24 319 16445 
6. 2024-25                

(Till 12.03.2025) 
272 13180 

Total 1284 59991 
 

EV CHARGING STATIONS 

3297. SHRI ANTO ANTONY:   

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state:  

(a) whether the Government has any plans to introduce a single nationwide 

mobile application for locating and accessing Electric Vehicle (EV) charging 

stations;  

(b) whether the Government is working on any policies to incentivize faster-

charging technologies to reduce long charging times, if so, the details thereof; 

(c) the number of public EV charging stations currently operational across the 

country and the percentage that are non-functional at any given time;  



20.03.2025  359 
 

 

(d) the percentage of EV charging stations that have reported power supply 

issues in the past year; and  

(e) the manner in which the Government is addressing the issue of power 

outages affecting EV charging infrastructure? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a): Government in Ministry of Power has launched ‘EV Yatra’ Portal with the 

objective of developing a National online database of Electric Vehicle (EV) 

charging stations deployed for public in the country allowing EV users to track 

nearest charging stations. ‘EV Yatra’ Portal can be accessed 

on www.evyatra.beeindia.gov.in. 

(b): Government under the National Electric Mobility Mission Plan (NEMMP) 

2020 provides a roadmap for the adoption and manufacturing of electric vehicles 

in the country aiming to enhance national fuel security and promote 

environmentally friendly transportation. As part of NEMMP 2020, the 

Government implemented the Faster Adoption and Manufacturing of (Hybrid &) 

Electric Vehicles in India (FAME India) Scheme in 2015 to promote the adoption 

of electric/hybrid vehicles in the following two phases: 

i. Phase-I was implemented up to 31 March 2019 with a budget of ₹895 

crore.  In the 1st phase of the scheme, about 2.8 lakh EVs were supported 

with total demand incentives of Rs.359 Crore (Approx). In addition, 425 

electric and hybrid buses, as sanctioned under first phase of the scheme, 

are deployed across various cities in the country with Government 
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Incentive of about Rs. 280 Crore. The Government had also sanctioned 

about 520 Charging Stations/ Infrastructure for Rs. 43 Crore (approx.) 

under Phase-I of FAME India Scheme. 

ii. Phase-II was implemented for five years from 1 April 2019 till 31st March, 

2024, with an outlay of ₹11,500 crore. A total of 16,71,606 EVs including 

e-2Ws, e-3Ws and e-4Ws have been sold under the scheme. Further, MHI 

sanctioned 6862 electric buses to various cities/State Transport 

Undertakings (STUs)/State Government entities for intra-city operations. 

Out of 6862 e-buses, 5,140 e-buses have been rolled out under the 

Scheme.  Further, 10,985 EV Public Charging Stations (PCSs) are 

envisaged to be set up under the FAME-II Scheme.                               

(c): As per the data available, 26,367 nos. of Public EV Charging Stations are 

deployed across the country as on 18th March, 2025. State-wise details of PCS 

are given in the enclosed Statement-I. Further, along the National Highways and 

Expressways, Government envisions development of Wayside Amenities at 

approximate intervals of 40-60 km having provisions of EV charging stations as 

one of the mandatory facilities. The details of such charging facilities installed 

are given in the enclosed Statement-II.  

Government under FAME II Scheme in the current fiscal year, 534 nos. of 

fast EV EVPCS with capacities of 60/120 KW have been commissioned. These 

EVPCS are spread pan-India.  



20.03.2025  361 
 

 

(d) Government through, MHI has implemented the following schemes on pan-

India basis to strengthen electric vehicle (EV) ecosystem and accelerate 

adoption of electric vehicle in the country. 

i. PM Electric Drive Revolution in Innovative Vehicle Enhancement (PM 

E-DRIVE) Scheme: This scheme with an outlay of Rs.10,900 crore was 

notified on 29th September 2024. It is a two-year scheme ending on 

31/3/2026, aims to support electric vehicles including e-2W, e-3W, e-

Trucks, e-buses, e-Ambulances, EV PCSs and upgradation of testing 

agencies. Further, the PM E-DRIVE Scheme envisages support of ₹2,000 

crore for setting up of adequate public charging infrastructure for various 

categories of electric vehicles.   

ii. Production Linked Incentive (PLI) Scheme for Automobile and Auto 

Component Industry in India (PLI-Auto): The Government approved 

this scheme on 23rd September 2021 for Automobile and Auto Component 

Industry in the country for enhancing India's manufacturing capabilities for 

Advanced Automotive Technology (AAT) products with a budgetary outlay 

of ₹25,938 Crore. The scheme proposes financial incentives to boost 

domestic manufacturing of AAT products with minimum 50% Domestic 

Value Addition (DVA) and attracts investments in the automotive 

manufacturing value chain. 

iii. Production Linked Incentive (PLI) Scheme for National Programme 

on Advanced Chemistry Cell (ACC) Battery Storage : The Government 

on 12th May, 2021 approved PLI Scheme for manufacturing of ACC in the 
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country with a budgetary outlay of Rs.18,100 crore. The scheme aims to 

establish a competitive domestic manufacturing ecosystem for 50 GWh of 

ACC batteries 

iv. PM e-Bus Sewa-Payment Security Mechanism (PSM) Scheme: This 

Scheme notified on 28.10.2024, has an outlay of Rs. 3,435.33 crore and 

aims to support deployment of more than 38,000 electric buses. The 

objective of scheme is to provide payment security to e-bus operators in 

case of default by Public Transport Authorities (PTAs). 

v. Scheme for Promotion of Manufacturing of Electric Passenger Cars 

in India (SPMEPCI) was notified on 15th March 2024 to promote the 

manufacturing of electric cars in India. This requires applicants to invest a 

minimum of Rs.4150 crore and to achieve a minimum DVA of 25% at the 

end of the third year and DVA of 50% at the end of the fifth year. 

Further, following initiatives have also been taken up to increase the use of 

electric vehicles in the country: 

a. GST on electric vehicles and chargers/ charging stations for electric 

vehicles has been reduced to 5%. 

b. Battery-operated vehicles will be given green license plates and be 

exempted from permit requirements. 

c. A notification was issued advising States to waive road tax on EVs, which 

in turn will help reduce the initial cost of EVs. 

d. Besides this, State-Governments are also providing incentive on purchase 

of EVs.   
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(e) No incident has been reported pertaining to the Power Supply issues of EV 

charging stations. The details of All India Power Supply Position of the country 

during the last three years and current year 2024-25 (upto February 2025) are 

given at Statement-III. 

STATEMENT-I 
State-wise details of PCS 

  S
. 
No 

State 
NH 
No. 

Site Description 
Status of EV 
charging facility 

1 Haryana 
Delhi-
Mumbai 

DD2-3L_Package3_63+140 LHS Commissioned 

2 Haryana 
Delhi-
Mumbai 

DD2-4R_Package3_69+900 RHS Commissioned 

3 Rajasthan 
Delhi-
Mumbai 

DD3-5R_Package5_125+600 RHS Commissioned 

4 Rajasthan 
Delhi-
Mumbai 

DD3-5L_Package5_125+600 LHS Commissioned 

5 Haryana 
Trans-
Haryana 

AK1-1L_Package1_21+100 LHS Commissioned 

6 Haryana 
Trans-
Haryana 

AK1-2R_Package1_21+100 RHS Commissioned 

7 Haryana 
Trans-
Haryana 

AK1-3L_Package2_50+650 LHS Commissioned 

8 Haryana 
Trans-
Haryana 

AK1-4R_Package2_50+650 RHS Commissioned 

9 Haryana 
Trans-
Haryana 

AK2-5L_Package4_93+530 LHS Commissioned 

10 Haryana 
Trans-
Haryana 

AK2-6R_Package4_93+530 RHS Commissioned 

11 Haryana 
Trans-
Haryana 

AK2-7L_Package5_120+400 LHS Commissioned 

12 Haryana 
Trans-
Haryana 

AK2-8R_Package5_120+400 RHS Commissioned 
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13 Haryana 
Trans-
Haryana 

AK3-9L_Package6_152+500 LHS Commissioned 

14 Haryana 
Trans-
Haryana 

AK3-10R_Package6_152+500 RHS Commissioned 

15 Haryana 
Trans-
Haryana 

AK3-11L_Package7_191+600 LHS Commissioned 

16 Haryana 
Trans-
Haryana 

AK3-12R_Package7_191+600 RHS Commissioned 

17 
Uttar 
Pradesh 

NE2 
Kundli - Palwal/NE2_39+500_RHS_Milak 
Chakarpur_Ghaziabad 

Commissioned 

18 
Uttar 
Pradesh 

NE3 UP/DME/01 Ghaziabad, UP Commissioned 

19 
Uttar 
Pradesh 

NE3 
UP/DME/02 Ghaziabad, UP_36+250 
RHS 

Commissioned 

20 
Uttar 
Pradesh 

NE2 
Kundli - Palwal/NE2_39+500_LHS_Milak 
Chakarpur_Ghaziabad 

Commissioned 

21 Karnataka 40 
Belgaum-Maharashtra Border 
Section/NH-4/589+731/LHS/Belgaum 
District/KA 

Commissioned 

22 Karnataka 63 
Bellary-Guntakal Section/NH-63/365-
360/LHS/Bellary District/KA 

Commissioned 

23 
Tamil 
Nadu 

45 
Ulundurpet - Tindivanam/NH45/ 
186+400/RHS/Parikkal/Tamil Nadu 

Commissioned 

24 
Tamil 
Nadu 

44 
NH44/TN/245+050/LHS/Salem/Tamil 
Nadu 

Commissioned 

25 Assam 27 AS/L/02/NH-27 Nagaon, Assam Commissioned 

26 Assam 27 
AS/S/02/NH-27/Nagaon - 
Kaziranga/278.663/LHS/Uriagaon (West 
of Rotary)/Nagaon/Assam 

Commissioned 

27 Assam 27 
AS/S/03/NH-27/Nagaon - 
Kaziranga/278.663/RHS/Uriagaon (South 
of Rotary)/Nagaon/Assam 

Commissioned 

28 Gujarat 
Delhi-
Mumbai 

VK1-31L_Package3_306+530 LHS Commissioned 

29 Gujarat 
Delhi-
Mumbai 

VK1-32R_Package3_317+930 RHS Commissioned 
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30 Gujarat 
Delhi-
Mumbai 

VK2-18R_Package2_346+070 
RHS/Saraswami 

Commissioned 

31 Gujarat 
Delhi-
Mumbai 

VK2-17L_Package2_347+410 
LHS/Goriyad 

Commissioned 

32 
Madhya 
Pradesh 

60 
Indore-Khalaghat/NH-
3/63+300/RHS/Dhar District/MP 

Commissioned 

33 
Madhya 
Pradesh 

319 NH-30_358+100_RHS_Madanpura_MP Commissioned 

34 Rajasthan 
Delhi-
Mumbai 

DD4-6L_Package6_172+550 LHS Commissioned 

35 Rajasthan 
Delhi-
Mumbai 

DD4-6R_Package6_172+550 RHS Commissioned 

36 Rajasthan 
Delhi-
Mumbai 

DD4-47L_Package7_195+000 LHS Commissioned 

37 Rajasthan 
Delhi-
Mumbai 

DD4-47R_Package7_195+000 RHS Commissioned 

38 Rajasthan 12 
Tonk - Deoli/NH-
12/157+100/LHS/Tonk_RJ 

Commissioned 

39 Rajasthan 12 Tonk-Deoli/NH-12/81+000/RHS/Tonk/RJ Commissioned 

40 Rajasthan 48 
NH-48/20.057+20.357 
/RHS/Jaipur/Rajasthan/Srigovindpura 

Commissioned 

41 Rajasthan 48 
NH-48/20+432 to 20+732 /LHS/Jaipur 
Bypass/ Rajasthan/Bilouchi 

Commissioned 

42 
Tamil 
Nadu 

45B 
Madurai – 
Tuticorin/NH45B/142+400_RHS/Madurai/
Tamil Nadu 

Commissioned 

43 
Madhya 
Pradesh 

Delhi-
Mumbai 

KJ3/Delhi-
Vadodara/Package21/589+086/RHS 

Commissioned 

44 
Madhya 
Pradesh 

Delhi-
Mumbai 

KJ3/Delhi-
Vadodara/Package21/589+086/LHS 

Commissioned 

45 Karnataka 63 
Bellary-Guntakal Section/NH-
63/292+480/LHS/Bellary District/KA 

Commissioned 

46 
Madhya 
Pradesh 

75 
NH-75/76/CH-126+172 /RHS/Palotha/ 
Chhatarpur/MP 

Commissioned 
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47 Rajasthan 148-C 
NH-148c/Ch. 31+500/between Agra and 
Ajmer road/Ratalya/RJ 

Commissioned 

48 Rajasthan 148-C 
NH-148c/Ch. 12+300/between Agra and 
Ajmer road/Siroli/RJ 

Commissioned 

49 
Uttar 
Pradesh 

NE2 
Kundli - 
Palwal/NE2_95+575_RHS_Aurangpur_ 
Ghaziabad 

Commissioned 

50 
Uttar 
Pradesh 

NE2 
Kundli - Palwal/NE2_95+600_LHS_ 
Aurangpur_Ghaziabad 

Commissioned 

STATEMENT II 

State / UT wise deployed Public EV Charging Stations (PCS) 

 S. No. State Name No. of PCS 
1 Andaman & Nicobar 4 
2 Andhra Pradesh 614 
3 Arunachal Pradesh 44 
4 Assam 311 
5 Bihar 393 
6 Chandigarh 14 
7 Chhattisgarh 290 
8 Delhi 1951 
9 Goa 155 
10 Gujarat 1008 
11 Haryana 808 
12 Himachal Pradesh 114 
13 Jammu & Kashmir 157 
14 Jharkhand 277 
15 Karnataka 5879 
16 Kerala 1288 
17 Ladakh 1 
18 Lakshadweep 1 
19 Madhya Pradesh 942 
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20 Maharashtra 3842 
21 Manipur 50 
22 Meghalaya 43 
23 Mizoram 13 
24 Nagaland 36 
25 Odisha 550 
26 Puducherry 42 
27 Punjab 607 
28 Rajasthan 1285 
29 Sikkim 11 
30 Tamil Nadu 1495 
31 Telangana 976 
32 Tripura 54 
33 UT OF D&NH AND D&D 6 
34 Uttar Pradesh 2113 
35 Uttarakhand 202 
36 West Bengal 791 
Total 26,367 

STATEMENT III 

The details of All India power supply position during the last three years 
and current year (upto February 2025): 

Year ENERGY 
Energy 
Requirement 

Energy 
Supplied 

Energy Not 
Supplied 

(MU) (MU) (MU) % 
2021-22  1,379,812 1,374,024 5,787 0.4 
2022-23 1,513,497 1,505,914 7,583 0.5 
2023-24 1,626,132 1,622,020 4,112 0.3 
2024-25*  (upto February, 
2025) 

1,547,785 1,546,229 1,555 0.1 

 *Data for February, 2025, is Provisional.   
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ÿधानमýंी उº ºवला योजना के अंतगªत रसोई गैस कने³ शन 

3298.  ®ी िवजय बघेल: 

 एडवोकेट गोवाल कागडा पाडवी: 

³या पेůोिलयम और ÿाकृितक गैस मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या सरकार Ĭारा यह सिुनÔ चत करने के िलए कोई उपाय िकए गए ह§ िक सामािजक-आिथªक 

जाित जनगणना सूची और िनिदªÕ ट ®ेिणयां के अंतगªत सभी पाý लाभािथªयŌ को ÿधानमंýी 

उº ºवला योजना (पीएमयू) के बारे म¤ जानकारी हो और यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है;  

(ख) लाभािथªयŌ Ĭारा पारंपåरक ईधंन पर लौटने के बजाय एल.पी.जी. का िनरतंर उपयोग सिुनिÔ चत 

करने के िलए ³ या तंý उपलÊ ध है; 

(ग) ³ या सरकार का गरीब पåरवारŌ Ĭारा एलपीजी के उपयोग म¤ िनरतंरता सुिनिÔ चत करने के िलए 

लागत पर åरिफल के िलए अितåर³ त सिÊ सडी शािमल करने हेतु पीएमयूवाई का िवÖ तार करने 

का िवचार है और यिद हां, तो छÂ तीसगढ़ सिहत तÂ संबधंी Ê यौरा ³ या है; 

(घ) िवगत पांच वषŎ और चालू वषª के दौरान महाराÕ ů और िवशेषकर नंदूरबार संसदीय िनवाªचन ±ेý 

म¤ ÿधानमंýी उº º वला योजना (पीएमयूवाई) के अंतगªत िकतने आवेदन ÿाÈ त हòए और िकतने 

लंिबत ह§ तथा िकतने लाभाथê ह§;  

(ड.) ³ या सरकार का उ³ त योजना के अंतगªत सामािजक-आिथªक जाित आधाåरत जनगणना आंकड़Ō 

के माÅ यम से बीपीएल पåरवारŌ कì पहचान करने का िवचार है और यिद हां, तो तÂ सबंंधी Ê यौरा 

³ या है; और  

(च) यिद नहé, तो इसके ³ या कारण ह§ तथा राजÖ थान म¤ बीपीएल पåरवारŌ कì पहचान के िलए िकस 

आंकड़े का उपयोग िकया गया है? 

पेůोिलयम और ÿाकृितक गैस मýंालय म¤ राºय मýंी; तथा पयªटन मýंालय म¤ राºय मýंी (®ी 

सुरेश गोपी): 
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(क) से (च): ÿधानमंýी उººवला योजना (पीएमयूवाई) मई, 2016 म¤ शुł कì गई थी िजसका उĥेÔय 

देश भर के गरीब पåरवारŌ कì वयÖक मिहलाओ ंको बगैर जमानत रािश के एलपीजी कने³शन उपलÊध 

कराना है।  पीएमयूवाई के तहत एलपीजी कन³ेशन गरीब पåरवारŌ कì वयÖक मिहलाओ ंके नाम पर 

जारी होता है, बशत¥ पåरवार के िकसी भी सदÖय के नाम पर कोई एलपीजी कने³शन न हो और अÆय 

िनयमŌ और शतŎ को पूरी करता हो। सामािजक आिथªक जाित जनगणना से संबंिधत 

पåरवार (एसईसीसी) सूची म¤ शािमल या अÆय सात ®ेिणयŌ जैसे अनसुूिचत जाित (एससी) 

पåरवार, अनसूुिचत जनजाित (एसटी) पåरवार, अित िपछड़ा वगª (एमबीसी), पीएम आवास योजना 

(úामीण) के लाभाथê, अÂंयोदय अÆन योजना (एएवाई) के लाभाथê, वनवासी, Ĭीप/नदी ĬीपŌ के 

िनवासी, चाय बागान/पूवª चाय बागान ®िमक या गरीब पåरवार जो उपरोĉ ®ेिणयŌ के अंतगªत शािमल 

नहé ह§, वे 14 सूýीय घोषणा ÿÖतुत करके पीएमयूवाई कन³ेशन के िलए पाý ह§।उººवला 2.0 के 

अंतगªत ÿवासी पåरवारŌ के िलए एक िवशेष ÿावधान िकया गया है, जो पीएमयूवाई कन³ेशन के िलए 

आवेदन करने हेतु पते के ÿमाण और राशन काडª के Öथान पर Öव-घोषणा का उपयोग कर सकते ह§। 

िदनांक 01.03.2025 कì िÖ थित के अनुसार महाराÕ ů राº य म¤ 88.47 लाख लाभाथê सिहत देश 

भर म¤ 10.33 करोड़ पीएमयूवाई कन³े Ô न ह§। 

सावªजिनक ±ेý कì तेल िवपणन कंपिनयां (ओएमसीज) Ĭारा देश भर म¤ पीएमयूवाई के बार े

म¤ जागłकता लाने और एलपीजी के उपयोग म¤ सुधार करने के उĥेÔ य से िविभÆन कदम उठाए जा 

रहे ह§ िजसम¤ पीएमयूवाई संबंधी जागłकता म¤ सधुार करने के िलए अिभयानŌ का आयोजन करना, 

कने³शन िवतरण और नामांकन हेतु मेला/िशिवरŌ का आयोजन करना, आउट ऑफ होम (ओओएच) 

होिड«µस, रेिडयो िजंगÐस, सूचना, िश±ा और संचार (आईईसी) वैन आिद के माÅयम स े ÿचार 

करना, एलपीजी पंचायतŌ के माÅयम से अÆय पारंपåरक ईधंनŌ कì तलुना म¤ एलपीजी का उपयोग 

करने के लाभŌ और एलपीजी के सरुि±त उपयोग के बारे म¤ जागłकता फैलाना, िवकिसत भारत 

संकÐप याýा के अÆतगªत नामांकन/जागłकता िशिवर, पीएमयूवाई कने³शन ÿाĮ करने के िनिम° 

उपभोĉाओ ंऔर उनके पåरवारŌ के िलए आधार नामांकन करने तथा ब§क खाता खोलने कì सुिवधा 
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ÿदान करने, एलपीजी कने³शन ÿाĮ करने कì ÿिøया का सरलीकरण, िनकटतम एलपीजी 

िवतरक, जन सेवा केÆþ (सीएससी) आिद स ेwww.pmuy.gov.in पर पीएमयूवाई कने³शन के िलए 

ऑनलाइन आवेदन, 5 िकलोúाम के डबल बॉटल कन³ेशन (डीबीसी) का िवकÐप, 14.2 िकलोúाम 

स े5 िकलोúाम के िसिलंडर का Öवैप िवकÐप, ÿवासी पåरवारŌ के िलए पते के ÿमाण और राशन काडª 

के बजाय Öव-घोषणा के आधार पर नया कने³शन ÿाĮ करने का ÿावधान आिद शािमल ह§। इसके 

अलावा, ओएमसीज िवशेषकर úामीण ±ेýŌ म¤  लगातार नई िडÖůीÊयूटरिशÈस शुł कर रही 

ह§। ओएमसीज न े देश भर म¤ पीएमयूवाई योजना कì शŁुआत से 7959  िडÖůीÊयूटरिशÈस (िदनांक 

01.04.2016 से 31.12.2024 के दौरान कमीशन िकए गए) कमीशन कì है िजसम¤ से 7373 (अथाªत 

93%) úामीण ±ेýŌ म¤ ह§।   

िपछले पांच िवÂ त वषª और चालू िवÂ त वषª (अÿैल19-फरवरी25) के दौरान ओएमसीज ने 

महाराÕ ů राº य म¤ पीएमयूवाई योजना के तहत 11.73 लाख एलपीजी कन³े शन जारी िकए ह§ िजसम¤ 

नंदरूबार िजला म¤ 0.64 लाख कन³े शन और धूले िजला (िजसम¤ नंदरूबार संसदीय िनवाªचन ±ेý से 

शािमल है) म¤ 0.46 लाख कने³ शन शािमल है। िदनांक 01.03.2025 कì िÖ थित के 

अनसुार, महाराÕ ů राº य म¤  ओएमसीज के पास 0.66 लाख आवेदन लंिबत है िजसम¤ नदूरबार िजला 

के 3229 आवेदन-पý और धूले िजला के 2722 आवेदन-पý शािमल है । पीएमयूवाई के तहत लंिबत 

आवेदन-पýŌ को ि³लयर करने के िलए कोई समय-सीमा िनधाªåरत नहé कì गई है।    

पीएमयूवाई कì शुŁआत से िव° वषª 2022-23 तक, सरकार 1600 Łपए ÿित पीएमयूवाई 

कने³ शन के िलए िसिलंडर कì जमानत रािश (एसडी), ÿेशर रगेलुटेर, सरु±ा होज, डीजीसीसी 

बकुलेट और इÖंटालेशन ÿभार के संबंध म¤ खचª वहन कर रही है। िव° वषª 2023-24 स,े 14.2 

िक.úा. िसंगल बॉटल कने³शन/5 िक.úा. डबल बॉटल कने³शन के िलए 2200 Łपए ÿित कन³ेशन 

और 5 िक.úा. िसंगल बॉटल कन³ेशन के िलए 1300 Łपए ÿित कन³ेशन के िलए इस खचª को बढ़ा 

िदया है। 
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पीएमयूवाई उपभोĉाओ ंके िलए एलपीजी को और अिधक िकफायती बनाने और उनके Ĭारा 

एलपीजी के सतत उपयोग को सिुनिĲत करने के िलए, सरकार ने मई, 2022 म¤ पीएमयूवाई 

उपभोĉाओ ंके िलए  ÿित वषª 12 åरिफल तक (और 5 िक.úा. कने³शनŌ के िलए आनुपाितक Łप 

से आनुपाितक) 200 Łपए ÿित 14.2 िक.úा. िसिलंडर कì िनधाªåरत राजसहायता शŁु कì। 

अĉूबर, 2023 म¤, सरकार ने ÿित वषª 12 åरिफल तक (और 5 िक.úा. कने³शनŌ के िलए आनुपाितक 

Łप से आनपुाितक) 300 Łपए ÿित 14.2 िक.úा. िसिलंडर कì िनधाªåरत राजसहायता बढ़ा दी 

है। पीएमयूवाई उपभोĉाओ ं को 300 Łपए/िसिलंडर कì िनधाªåरत राजसहायता के बाद, भारत 

सरकार 503 Łपये ÿित िसिलंडर (िदÐली म¤) के ÿभावी मूÐय पर 14.2 िकलोúाम एलपीजी िसिलंडर 

उपलÊध ÿदान करा रही है। यह दशेभर म¤ 10.33 करोड़ से अिधक उºजवला लाभािथªयŌ को उपलÊध 

है। 

पीएमयूवाई रीिफलŌ पर अितåर³ त राजसहायता ÿदान करने का ऐसा कोई ÿÖ ताव वतªमान 

म¤ सरकार के िवचाराधीन नहé है।  

IMPLEMENTATION OF RERA 

3299. SHRI LAVU SRIKRISHNA DEVARAYALU : 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) whether the Government has assessed the effectiveness of Real Estate 

Regulatory Authorities (RERAs) across the country in safeguarding 

homebuyers' interests, particularly in terms of transparency, accountability 

and grievance redressal and if so, the key findings thereof; 

(b) the number of real estate projects, complaints registered and resolved under 

RERA during the last five years and the current year, State-wise, particularly 

for Andhra Pradesh; 
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(c) whether the Government's newly established data collection unit has started 

compiling State-wise information on RERA's implementation and if so, the 

timeline for making this data publicly accessible; 

(d) whether any irregularities have been identified in RERA project registrations, 

including cases where projects were registered without proper document 

verification and if so, the corrective actions taken in this regard; and 

(e) the steps taken/being taken by the Government to enhance the effectiveness 

of RERA websites ensuring mandatory publication of annual reports and 

quarterly progress updates by the builders for better consumer awareness 

and market transparency? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) and (b): ‘Land’ and ‘Colonization’ are State subjects. In order to protect the 

interest of homebuyers and to ensure transparency and accountability in the 

Real Estate Sector, Parliament has enacted the Real Estate (Regulation and 

Development) Act, 2016 [RERA].  

 As per the provisions of RERA, State Governments being the appropriate 

Government are required to establish Real Estate Regulatory Authorities to 

regulate and develop the Real Estate Sector. Further, the Appropriate 

Governments are empowered to take suitable action in case Regulatory 

Authorities are unable to discharge the functions as provided under RERA. 

As on 17th March 2025, in the State of Andhra Pradesh 6075 Real Estate Projects 

and 238 Real Estate Agents have been registered under RERA and 359 
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complaints have been resolved by Andhra Pradesh Real Estate Regulatory 

Authority. Further, State-wise data of RERA implementation is Annexed. 

(c): The Ministry of Housing and Urban Affairs has not established any Data 

Collection Unit for compiling state-wise information on implementation of RERA. 

However, information regarding implementation status of RERA as received from 

States/UTs is published on the website of the Ministry from time to time. 

(d) and (e): State Governments being the Appropriate Governments are 

empowered to take suitable action for ensuring that the Regulatory Authorities 

discharge their duties and functions as provided under RERA. 

Further, RERA empowers the Real Estate Regulatory Authority to impose 

penalties on promoters or revoke the project registration if the promoter violates 

the provision of the Act.  

RERA also mandates the Real Estate Regulatory Authority to 

operationalize the website with certain specific information. Further, the promoter 

is mandated under RERA to update Quarterly Progress Reports on the website 

the Real Estate Regulatory Authority.  

Additionally, the Real Estate Regulatory Authority is mandated to prepare 

its Annual Report providing details of the activities, accounts, programme of 

upcoming year etc.   

 Moreover, Central Government has been constantly holding consultations 

with all the stakeholders and the issues raised are shared with the respective 

State Governments for taking necessary action. 
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STATEMENT 
Real Estate (Regulation & Development) Act, 2016 [RERA] Implementation Progress Report 

(As on 17th March 2025)  

Sl. State 
General 
Rules 

Establishm
ent of 

Regulatory 
Authority 

Establishment of 
Appellate Tribunal 

Web 
site 

Adjudicatin
g Officer 

(A.O.) 

Registration Total no. 
of Cases 
disposed 

by 
Authority/ 

A.O. 
 

Projects 
Agent

s 

1 
Andhra 
Pradesh 

Notified  Permanent  Permanent Setup Appointed 6075 238 359 

2 
Arunachal 
Pradesh 

Notified  Interim Not Established Not Setup 
Not 

Appointed 
 --  --  -- 

3 Assam Notified  Permanent Permanent Setup Appointed 991 80 206 

4 Bihar Notified  Permanent  Permanent Setup 
Not 

Appointed 
1804 623 3915 

5 Chhattisgarh Notified  Permanent  Permanent Setup Appointed 1930 853 2598 

6 Goa Notified  Permanent Permanent Setup Appointed 1366 580 374 

7 Gujarat Notified  Permanent  Permanent Setup Appointed 15112 2897 6730 

8 Haryana* Notified  Permanent  Permanent Setup Appointed 1701 6737 22187 
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9 
Himachal 
Pradesh 

Notified  Permanent Permanent Setup Appointed 223 138 134 

10 Jharkhand Notified  Permanent  Permanent Setup Appointed 1571 18 354 

11 Karnataka Notified  Permanent Permanent Setup Appointed 7460 5516 7944 

12 Kerala Notified  Permanent Permanent Setup Appointed 1613 748 1619 

13 
Madhya 
Pradesh 

Notified  Permanent  Permanent  Setup Appointed 5460 1508 5724 

14 Maharashtra Notified  Permanent  Permanent  Setup Appointed 49061 49451 20581 

15 Manipur Notified  Interim Interim Not Setup 
Not 

Appointed 
 --  --  -- 

16 Meghalaya Notified  
Not 

Established  
Not Established  Not Setup 

Not 
Appointed 

 --  -- -- 

17 Mizoram Notified  Interim Not Established  Setup Appointed  --  --  -- 

18 Nagaland 
Not 

Notified  
Not 

Established  
Not Established  Not Setup 

Not 
Appointed 

 --  -- -- 

19 Odisha Notified  Permanent  Permanent  Setup Appointed 1327 267 3987                                                                                                                         

20 Punjab Notified Permanent  Permanent Setup Appointed 1582 3425 3378 

21 Rajasthan Notified  Permanent Permanent Setup Appointed 3448 10408 3986 

22 Sikkim Notified  
Not 

Established 
Not Established Not Setup 

Not 
Appointed 

 --  -- -- 

23 Tamil Nadu Notified  Permanent Permanent  Setup Appointed 27216 2271 3490 
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24 Telangana Notified  Permanent Interim Setup Appointed 9178 3941 1222 

Sl. State 
General 
Rules 

Establishm
ent of 

Regulatory 
Authority 

Establishment of 
Appellate Tribunal 

Web- site 
Adjudicatin

g Officer 
(A.O.) 

Registration 
Total no. 
of Cases 
disposed 

by 
Authority/ 

A.O 
 

Projects 
Agent

s 

25 Tripura Notified  Permanent Interim Setup Appointed 178 6 0 

26 
Uttar 
Pradesh 

Notified  Permanent  Permanent  Setup Appointed 3828 6715 48515 

27 Uttarakhand Notified  Permanent  Permanent Setup Appointed 566 449 927 

28 
 
West Bengal 

Notified  Permanent Not Established Setup 
Not 

Appointed 
167 118 51 

Union Territories 

1 
Andaman & 
Nicobar 
Island 

Notified  Permanent Permanent  Setup Appointed 3 28 0 

2 Chandigarh Notified  Permanent  Permanent Setup Appointed 4 18 31 

3 
Dadra& 
Nagar Haveli 

Notified  Permanent  Permanent  Setup Appointed 226 4 907 
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and Daman 
& Diu 

4 NCT of Delhi Notified  Permanent  Permanent Setup Appointed 108 844 921 

5 
Jammu & 
Kashmir  

Notified Interim 
Not 

Established 
Setup Not Appointed  0  0 0 

6 Ladakh Notified 
Not 

Established 
Not 

Established 
Not Setup Not Appointed  --  -- -- 

7 
Lakshadwee
p 

Notified  Permanent Permanent Setup Appointed 0 0 0 

8 Puducherry Notified  Interim Permanent  Setup Appointed 222 4 4 

Total 1,42,420 97,885 1,40,144 
*Haryana has two Real Estate Regulatory Authorities i.e. 1 for Gurugram and another at Panchkula for Rest of Haryana. 
Summary:  

 All States/UTs have notified Rules under RERA except Nagaland, which is under process to notify the Rules.  

 32 States/UTs have set up Real Estate Regulatory Authority (Regular - 27, Interim – 05). Ladakh, Meghalaya, Nagaland and Sikkim are yet to establish 
Real Estate Regulatory Authority. 

 28 States/UTs have set up Real Estate Appellate Tribunal (Regular -24, Interim – 04). Arunachal Pradesh, Jammu & Kashmir, Ladakh, Meghalaya, 
Mizoram, Nagaland, Sikkim and West Bengal are yet to establish Appellate Tribunal. 

 Real Estate Regulatory Authorities of 30 States/UTs have operationalized their Websites under the provisions of RERA. Arunachal Pradesh and 
Manipur are yet to operationalize. 

 26 States/UTs have appointed Adjudicating Officer. 10 States/UTs i.e., Arunachal Pradesh, Bihar, Manipur, Meghalaya, Nagaland, Sikkim, Uttarakhand, 
West Bengal, Jammu & Kashmir, Ladakh are yet to appoint Adjudicating Officer. 

 1,42,420 Real Estate Projects and 97,885 Real Estate Agents have registered under RERA across the Country.  

 1,40,144 Complaints have been disposed-off by the Real Estate Regulatory Authorities/ Adjudicating Officer across the Country.
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CONSTRUCTION OF PIPELINES BY IO, BPCL AND HPCL 

3300. SHRI RAVINDRA VASANTRAO CHAVAN: 

          SHRI SUDHEER GUPTA: 

          SHRI DHAIRYASHEEL SAMBHAJIRAO MANE: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) whether India's largest refineries, Indian Oil, Bharat Petroleum Corporation 

Ltd., and Hindustan Petroleum Corporation Ltd., have jointly constructed the 

world's longest 2800 km pipeline from Kandla, Gujarat to Gorakhpur, Uttar 

Pradesh and if so, the details thereof; 

(b) the total expenditure incurred on the construction of the said pipeline; 

(c) whether the said pipeline has been fully operational and commissioned; 

(d) if so, the details thereof and if not, the time by which it is likely to be fully 

operational; and 

(e) the extent to which the said pipeline network would reduce the transportation 

cost of fuel along with the reduction of the burden of fuel cost on the common 

public?  

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

(a) to (e):  Kandla Gorakhpur LPG Pipeline (KGPL) project is being implemented 

by IHB Ltd, a Joint Venture (JV) of Indian Oil Corporation Ltd. (IOCL), Hindustan 

Petroleum Corporation Ltd. (HPCL) and Bharat Petroleum Corporation Ltd. 

(BPCL). The project is progressing and physical progress as of now is 90% and 
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financial progress is 71%. KGPL project consists of a 2805 km long LPG pipeline 

at a total cost of ₹10,088 Crore. Total expenditure incurred so far on construction 

of KGPL is ₹ 7,148 Crore. PNGRB has authorized completion of the said pipeline 

by 31st March 2025. Commissioning of this pipeline will lead to estimated 

reduction in running of bulk Tank Trucks by 185 Million KMs, along with 

estimated reduction in HSD consumption by 59,000 KL.  

 

BREAKDOWN OF HOUSEHOLD WITH AND WITHOUT ELECTRICITY 

3301.  SHRI GURMEET SINGH MEET HAYER: 

 Will the Minister of POWER be pleased to state: 

(a)  the details of the total number of households with and without electricity 

access across the country, district-wise; 

(b)  the details of the number of households have and have not 24x7 ensured 

electricity supply; and 

(c)  the details of the areas with 24x7 electricity assurance, instances of power 

downtime reported during the last three years along with reasons and 

average downtime duration? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER 

OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK):  

(a) and (b):  Electricity being a concurrent subject, supply and distribution of 

electricity to the consumers is within the purview of the respective State 

Government/Power Utility. Government of India has been supporting the States/ 

UTs through schemes like Deen Dayal Upadhyaya Gram Jyoti Yojana 
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(DDUGJY), Integrated Power Development Scheme (IPDS), Pradhan Mantri 

Sahaj Bijli Har Ghar Yojana (SAUBHAGYA) to improve access and quality of 

power supply to all consumers. These schemes stand closed as on 31.03.2022. 

Under DDUGJY, electrification of all census villages was taken up and a 

total of 18,374 villages were electrified (State/UT-wise details are given in the 

enclosed Statement-I). Under SAUBHAGYA, as reported by States, 

electrification of all willing households was completed by 31st March, 2019. A total 

of 2.86 crore households were electrified during SAUBHAGYA period. (State-

wise details are given in the enclosed Statement-II) 

Government of India is further supporting the States for grid electrification 

of households left-out during SAUBHAGYA, under the ongoing scheme of 

Revamped Distribution Sector Scheme (RDSS), launched in July,2021.In 

addition, all households belonging to Particularly Vulnerable Tribal Group 

(PVTG) identified under PM-JANMAN (Pradhan Mantri Janjati Adivasi Nyaya 

Maha Abhiyan) and households belonging to Scheduled Tribes under DA-JGUA 

(Dharti Aaba Janjatiya Gram Utkarsh Abhiyan) are being sanctioned for on-grid 

electricity connection under RDSS as per the scheme guidelines. Till date, works 

amounting to Rs. 4,643 Cr. have been sanctioned for electrification of 10,19,030 

households (State/UT-wise details are given in the enclosed Statement-III). All 

Household electrification works sanctioned under RDSS are to be completed by 

the sunset date of the scheme. 

(c): As per Rule (10) of the Electricity (Rights of Consumers) Rules, 2020, the 

distribution licensee shall supply 24x7 power to all consumers. However, the 
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Commission may specify lower hours of supply for some categories of 

consumers like agriculture. The Rules are applicable for all States and for all 

areas including urban and rural areas. The data related to hours of supply in 

States/ UTs below feeder level i.e. at household level, is not maintained by 

Ministry of Power.  

There is adequate availability of power in the country. Present installed 

generation capacity in the country is 466 GW.  Government of India has 

addressed the critical issue of power deficiency by adding 234 GW of generation 

capacity since April, 2014 transforming the country from power deficit to power 

sufficient. Further, addition of 2,01,088 ckm of Transmission lines, 7,78,017 MVA 

of Transformation capacity and 82,790 MW of Inter-Regional transmission 

capacity has been achieved since 2014 with capability of transferring 1,18,740 

MW from one corner of the country to another. However, there are few States 

that have met with shortages in the last three years. The State/UT-wise power 

supply position for last three years is given in the enclosed Statement-IV. 

Ministry has advised these States to procure power from the surplus 

States/Generating Companies (GENCOs). Further, Government of India has 

taken following measures to ensure uninterrupted and reliable power supply in 

the Country:  

i. Steady supply of coal to all the thermal power plants is being ensured to 

prevent fuel shortages. 

ii. Gas-based power plants of NTPC as well as other generators are being 

scheduled during high power demand period. 
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iii. All the GENCOs including IPPs and Central generating stations have been 

advised to generate and maintain full availability on daily basis excluding 

the period of planned maintenance or forced outage. 

iv. Hydro based generation is being scheduled in a manner so as to conserve 

water for meeting demand during peak period.  

v. Planned maintenance of generating units is being minimized during period 

of high demand. 

vi. New power generation capacity is being monitored closely for timely 

addition. 

vii. Government has facilitated power trading through regulatory framework 

whereby states with surplus generation can sell power to states which are 

in deficit through three (3) power exchanges viz. Indian Energy Exchange 

(IEX), Power Exchange India Ltd (PXIL) and Hindustan Power Exchange 

Ltd.  

viii. Electricity market has been reformed by adding the Real Time Market 

(RTM), Green Day Ahead Market (GDAM), Green Term Ahead Market 

(GTAM), High Price Day Ahead Market (HPDAM) in Power exchange. 

Also, there is DEEP portal (Discovery of Efficiency Electricity Price) for e-

bidding and e-Reverse for procurement of short-term power by DISCOMs. 

STATEMENT-I 

State-wise number of villages electrified under DDUGJY 

Sl. 
No. 

State No. of Villages Electrified under 
DDUGJY 

1 Arunachal Pradesh 1483 
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2 Assam 2732 
3 Bihar 2906 
4 Chhattisgarh 1078 
5 Himachal Pradesh 28 
6 J&K 129 
7 Jharkhand 2583 
8 Karnataka 39 
9 Madhya Pradesh 422 

10 Maharashtra 80 
11 Manipur 366 
12 Meghalaya 1051 
13 Mizoram 54 
14 Nagaland 78 
15 Odisha 3281 
16 Rajasthan 427 
17 Tripura 26 
18 Uttar Pradesh 1498 
19 Uttarakhand 91 
20 West Bengal 22 
 Total 18,374 

STATEMENT-II 

Number of Households electrified since the launch of SAUBHAGYA 
scheme incl. Additional Households under DDUGJY 

Sl. 
No. 

Name of the States No. of Households electrified 

1 Andhra Pradesh* 1,81,930 
2 Arunachal Pradesh 47,089 
3 Assam 23,26,656 
4 Bihar 32,59,041 
5 Chhattisgarh 7,92,368 
6 Gujarat* 41,317 
7 Haryana 54,681 
8 Himachal Pradesh 12,891 
9 Jammu& Kashmir 3,77,045 

10 Jharkhand 17,30,708 
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11 Karnataka 3,83,798 
12 Ladakh 10,456 
13 Madhya Pradesh 19,84,264 
14 Maharashtra 15,17,922 
15 Manipur 1,08,115 
16 Meghalaya 2,00,240 
17 Mizoram 27,970 
18 Nagaland 1,39,516 
19 Odisha 24,52,444 
20 Puducherry* 912 
21 Punjab 3,477 
22 Rajasthan 21,27,728 
23 Sikkim 14,900 
24 Tamil Nadu* 2,170 
25 Telangana 5,15,084 
26 Tripura 1,39,090 
27 Uttar Pradesh 91,80,571 
28 Uttarakhand 2,48,751 
29 West Bengal 7,32,290 

Total 2,86,13,424 
*Not funded under SAUBHAGYA Scheme 

STATEMENT-III 

Household Electrification Works sanctioned under RDSS 
(PVTG + Addl HHs + VVP) 

Sl. 
No. 

Name of State Sanctioned 
Outlay (Rs. 

Crores) 

Sanctioned 
GBS (Rs. 
Crores) 

Total 
Households 
Sanctioned 

A. Addl. HHs Sanctioned under RDSS 
1 Rajasthan 459.18 275.51 1,90,959 
2 Meghalaya 435.7 392.13 50,501 
3 Mizoram 79.9 71.91 15,167 
4 Nagaland 69.55 62.59 10,004 
5 Uttar Pradesh 931.04 558.62 2,51,487 
6 Andhra Pradesh 49.24 29.55 15,475 
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Sl. 
No. 

Name of State Sanctioned 
Outlay (Rs. 

Crores) 

Sanctioned 
GBS (Rs. 
Crores) 

Total 
Households 
Sanctioned 

7 Jharkhand 7.47 4.48 872 
8 Jammu & Kashmir 77.1 69.39 10,730 
9 Bihar 238.86 143.32 35,467 

10 Assam 785.55 706.99 1,27,111 
11 Arunachal Pradesh 47.11 42.4 6,506 
12 Manipur 214.44 193 36,972 
13 Chhattisgarh 316.51 189.9 63,161 
14 Kerala 0.33 0.2 40 

Total (A) 3,711.98 2,739.99 8,14,452 
B. Electrification works sanctioned under RDSS in Vibrant Villages 
1 Himachal Pradesh* 6.08 5.47 0 
2 Arunachal Pradesh 20.18 18.16 1,683 
3 Uttarakhand 13.08 11.77 1,154 

Total (B) 39.34 35.41 2,837 

C. 
Electrification of PVTG Households through Grid Connectivity under 

PM-JANMAN 
C1 Sanctioned under RDSS 
1 Andhra Pradesh 88.71 53.23 25,054 
2 Bihar 0.28 0.17 51 
3 Chhattisgarh 38.17 22.9 7,077 
4 Jharkhand 74.13 44.47 12,442 
5 Madhya Pradesh 143.39 86.02 29,290 
6 Maharashtra 26.61 15.96 8,556 
7 Rajasthan 40.34 24.2 17,633 
8 Karnataka 3.77 2.26 1,615 
9 Kerala 0.86 0.52 345 

10 Tamil Nadu 29.89 17.94 10,673 
11 Telangana 6.79 4.07 3,884 
12 Tripura 61.52 55.37 11,664 
13 Uttarakhand 0.6 0.54 669 
14 Uttar Pradesh 1.1 0.66 316 

Sub Total (C1) 516.15 328.31 1,29,269 
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C2 PVTG HH electrification covered under State Plan** 
1 Gujarat 0 0  

2 Odisha 0 0  

3 West Bengal 0 0  

Sub Total (C2)    

Total (C=C1+C2) 516.15 328.31 1,29,269 
D. Electrification of Tribal Households identified under DA-JGUA 
D1 Sanctioned Households 
1 Andhra Pradesh 19.12 11.47 4,921 
2 Arunachal Pradesh 8.2 7.38 1,938 
3 Bihar 61.4 36.84 7,117 
4 Chhattisgarh 11.98 7.19 2,550 
5 Himachal Pradesh 0.55 0.49 100 
6 Karnataka 32.13 19.28 4,229 
7 Kerala 5.88 3.53 1,097 
8 Madhya Pradesh 39.82 23.89 6,493 
9 Maharashtra 2.07 1.24 480 

10 Telangana 110.73 66.44 26,525 
11 Tripura 40.69 36.62 7,677 
12 Uttar Pradesh 32.21 19.32 6,867 

SubTotal (D1) 364.77 233.69 69,994 
D2 Sanctioned Public Places 
1 Andhra Pradesh 0.7 0.42 182 
2 Arunachal Pradesh 0.04 0.03 9 
3 Madhya Pradesh 1.5 0.9 256 
4 Telangana 2.89 1.74 672 
5 Tripura 2.31 2.08 512 
6 Uttar Pradesh 0.13 0.08 30 

Sub Total (D2) 7.58 5.26 1,661 
Total (D=D1+D2) 372.34 238.95 71,655 

E. Electrification works sanctioned under PM-AJAY 
1 Andhra Pradesh 3.5 2.1 811 
2 Madhya Pradesh 0.002 0.001 6 

Total (E) 3.5 2.1 817 
Grand Total (A+B+C+D+E) 4,643.32 3,344.75 10,19,030 
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STATEMENT-IV 
Power supply position of States/UTs in last three years 

State/U
T 

FY23 FY24 FY25* 
Energy 

Require-
ment 

Energy 
Supplied 

Energy not 
Supplied 

Energy 
Require-

ment 

Energy 
Supplied 

Energy not 
Supplied 

Energy 
Requirement 

Energy 
Supplied 

Energy not 
Supplied 

(MU) (MU) (MU) (%) (MU) (MU) (MU) (%) (MU) (MU) (MU) (%) 
Chandi

garh 
1,788 1,788 0 0.0 1,789 1,789 0 0.0 1,843 1,843 0 0.0 

Delhi 35,143 35,133 10 0.0 35,501 35,496 5 0.0 35,935 35,924 12 0.0 
Haryan

a 
61,451 60,945 506 0.8 63,983 63,636 348 0.0 65,605 65,575 30 0.0 

Himach
al 

Prades
h 

12,649 12,542 107 0.8 12,805 12,767 38 0.0 12,495 12,458 37 0.3 

UT of 
J&K 
and 

Ladakh 

19,639 19,322 317 1.6 20,040 19,763 277 0.0 18,526 18,439 87 0.5 

Punjab 69,522 69,220 302 0.4 69,533 69,528 5 0.0 72,623 72,623 0 0.0 
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State/U
T 

FY23 FY24 FY25* 
Energy 

Require-
ment 

Energy 
Supplied 

Energy not 
Supplied 

Energy 
Require-

ment 

Energy 
Supplied 

Energy not 
Supplied 

Energy 
Requirement 

Energy 
Supplied 

Energy not 
Supplied 

(MU) (MU) (MU) (%) (MU) (MU) (MU) (%) (MU) (MU) (MU) (%) 
Rajasth

an 
101,801 100,057 

1,74
5 

1.7 1,07,422 1,06,806 616 0.0 104,549 104,245 304 0.3 

Uttar 
Prades

h 
144,251 143,050 

1,20
1 

0.8 1,48,791 1,48,287 504 0.0 153,505 153,203 302 0.2 

Uttarak
hand 

15,647 15,386 261 1.7 15,644 15,532 112 0.0 15,563 15,521 42 0.3 

Chhatti
sgarh 

37,446 37,374 72 0.2 39,930 39,872 58 0.1 38,757 38,729 28 0.1 

Gujarat 139,043 138,999 44 0.0 145,768 145,740 28 0.0 138,514 138,514 0 0.0 
Madhy

a 
Prades

h 

92,683 92,325 358 0.4 99,301 99,150 151 0.2 95,286 95,162 124 0.1 

Mahara
shtra 

187,309 187,197 111 0.1 207,108 206,931 176 0.1 183,137 183,078 59 0.0 
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State/U
T 

FY23 FY24 FY25* 
Energy 

Require-
ment 

Energy 
Supplied 

Energy not 
Supplied 

Energy 
Require-

ment 

Energy 
Supplied 

Energy not 
Supplied 

Energy 
Requirement 

Energy 
Supplied 

Energy not 
Supplied 

(MU) (MU) (MU) (%) (MU) (MU) (MU) (%) (MU) (MU) (MU) (%) 
DD & 
DNH 

10,018 10,018 0 0.0 10,164 10,164 0 0.0 9,925 9,925 0 0.0 

Goa 4,669 4,669 0 0.0 5,111 5,111 0 0.0 4,904 4,904 0 0.0 
Andhra 
Prades

h 
72,302 71,893 410 0.6 80,209 80,151 57 0.1 71,471 71,468 3 0.0 

Telang
ana 

77,832 77,799 34 0.0 84,623 84,613 9 0.0 78,531 78,527 4 0.0 

Karnata
ka 

75,688 75,663 26 0.0 94,088 93,934 154 0.2 82,127 82,123 4 0.0 

Kerala 27,747 27,726 21 0.1 30,943 30,938 5 0.0 28,597 28,588 8 0.0 
Tamil 
Nadu 

114,798 114,722 77 0.1 126,163 126,151 12 0.0 118,313 118,308 5 0.0 

Puduch
erry 

3,051 3,050 1 0.0 3,456 3,455 1 0.0 3,244 3,244 0 0.0 

Laksha
dweep 

64 64 0 0.0 64 64 0 0.0 61 61 0 0.0 
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State/U
T 

FY23 FY24 FY25* 
Energy 

Require-
ment 

Energy 
Supplied 

Energy not 
Supplied 

Energy 
Require-

ment 

Energy 
Supplied 

Energy not 
Supplied 

Energy 
Requirement 

Energy 
Supplied 

Energy not 
Supplied 

(MU) (MU) (MU) (%) (MU) (MU) (MU) (%) (MU) (MU) (MU) (%) 
Bihar 39,545 38,762 783 2.0 41,514 40,918 596 1.4 41,259 41,085 174 0.4 

Jharkh
and 

13,278 12,288 990 7.5 14,408 13,858 550 3.8 13,941 13,865 76 0.5 

Odisha 42,631 42,584 47 0.1 41,358 41,333 25 0.1 39,132 39,108 24 0.1 
West 

Bengal 
60,348 60,274 74 0.1 67,576 67,490 86 0.1 65,075 64,984 91 0.1 

Sikkim 587 587 0 0.0 544 543 0 0.0 516 516 0 0.0 
Andam
an and 
Nicobar 

348 348 0 0.1 386 374 12 3.2 386 375 11 2.9 

Arunac
hal 

Prades
h 

915 892 24 2.6 1,014 1,014 0 0.0 956 956 0 0.0 

Assam 11,465 11,465 0 0.0 12,445 12,341 104 0.8 11,897 11,891 6 0.0 
Manipu

r 
1,014 1,014 0 0.0 1,023 1,008 15 1.5 978 974 5 0.5 
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State/U
T 

FY23 FY24 FY25* 
Energy 

Require-
ment 

Energy 
Supplied 

Energy not 
Supplied 

Energy 
Require-

ment 

Energy 
Supplied 

Energy not 
Supplied 

Energy 
Requirement 

Energy 
Supplied 

Energy not 
Supplied 

(MU) (MU) (MU) (%) (MU) (MU) (MU) (%) (MU) (MU) (MU) (%) 
Meghal

aya 
2,237 2,237 0 0.0 2,236 2,066 170 7.6 1,874 1,873 0 0.0 

Mizora
m 

645 645 0 0.0 684 684 0 0.0 647 647 0 0.0 

Nagala
nd 

926 873 54 5.8 921 921 0 0.0 865 865 0 0.0 

Tripura 1,547 1,547 0 0.0 1,691 1,691 0 0.0 1,779 1,779 0 0.0 
All 

India 
1,513,49

7 
1,505,914 

7,58
3 

0.5 1,626,132 1,622,020 
4,11

2 
0.3 1,547,785 

1,546,22
9 

1,55
5 

0.1 

* Provisional 
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URBAN CHALLENGE FUND 

 3302. SHRI T.M. SELVAGANAPATHI: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a)  whether the Government proposes to set up an Urban Challenge Fund of 

Rupees one lakh crore to implement the proposals for cities as growth hubs, 

creative redevelopment of cities and water and sanitation facilities and if so, 

the details thereof; 

(b)  whether the Government also proposes to set up a National Geospatial 

Mission to develop foundational geospatial infrastructure and data and if so, 

the details thereof; 

(c)  whether it is a fact that the said mission would facilitate the modernization of 

land records, urban planning and the design of infrastructure projects; and 

(d)  if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a): To give boost to the Urban Infrastructure sector, in the Budget 2025-26, 

Government has announced setting up of Urban Challenge Fund of ₹1 lakh crore 

to implement the proposals for ‘Cities as Growth Hubs’,‘Creative Redevelopment 

of Cities’ and ‘Water and Sanitation’. 

This fund finances up to 25 per cent of the cost of bankable projects with 

a stipulation that at least 50 per cent of the cost is funded from bonds, bank 

loans, and Public Private Partnerships.  
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(b) to (d): Department of Science & Technology has informed that National 

Geospatial Mission has been announced in Union Budget 2025-26 with an outlay 

of ₹100 Crores to develop foundational geospatial infrastructure and data. Digital 

Elevation Model (DEM) is one of the components for the creation of robust 

geospatial infrastructure. This is in alignment with the National Geospatial Policy, 

2022 which envisages to develop a high-resolution topographical survey & 

mapping system and a high accuracy DEM. 

 

DEPENDENCE ON GLOBAL MARKET CRUDE OIL FOR DOMESTIC USE 

3303. SHRI ADITYA YADAV: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) whether the Government has taken cognizance of the fact that the country is 

the world’s third-biggest oil importer and consumer and is dependent for 

crude oil from various sources in the global market to meet its domestic 

demand; and 

(b)  if so, the details thereof along with the steps proposed to be taken by the 

Government keeping in mind that the country’s demand for petroleum 

products is likely to increase in the coming years? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 



20.03.2025  394 
 

 

(a) and (b): India is the third largest oil importer in the world. Energy consumption 

in the country has been increasing continuously due to sustained economic 

growth over the last few years.  

Government is taking various steps to provide for the country’s  energy 

security, through, inter alia, increasing domestic production of oil and gas, 

diversifying import sources to new countries and regions; and diversifying energy 

sources beyond traditional hydrocarbons’ to emerging fuels like Ethanol, 

Compressed Biogas, Hydrogen etc through schemes such as Ethanol Blending 

Program (EBP), Sustainable Alternative Towards Affordable Transportation 

(SATAT) etc.  

To ensure security of crude supplies and to mitigate the risk of 

dependence on crude oil from single region, Indian Oil Public Sector 

Undertakings (PSUs) have diversified their crude basket and are procuring crude 

from countries located at various geographical locations viz. Middle East, Africa, 

North America, South America etc. 

Further, the Government has adopted a multi-pronged strategy to reduce 

the dependency on crude oil while securing the crude oil supplies for refineries, 

which include following:-  

i. Increasing domestic production of oil and natural gas through various 

policies initiatives, etc. to reduce import dependency. 

ii. Promoting usage of natural gas as fuel/feedstock across the country 

towards increasing the share of natural gas in economy and moving 

towards gas-based economy to reduce dependence on crude oil. 
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iii. Promotion of renewable and alternate fuels like ethanol, second 

generation ethanol, compressed biogas, biodiesel,Green Hydrogen 

and EVs, to reduce import of crude oil while also drive clean energy 

adoption. 

iv. Diversification of crude oil supplies beyond Middle East and OPEC 

countries to secure stable supplies to refineries. 

v. Increasing refining capacity  

vi. Enhancing Strategic Petroleum Reserve capacity to mitigate supply 

risks and cushion against price volatility. 

vii. Refinery process improvements and promotion of energy efficiency 

and conservation to optimise operations. 

viii. Exploring investment opportunities in producing/near producing 

overseas assets in stable economies. 

 

CRIF PROJECTS IN TELANGANA 

3304. SHRI ARVIND DHARMAPURI:  

          Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state: 

(a) the total number of road projects approved under the Central Road and 

Infrastructure Fund (CRIF) in Telangana during the last five years along with 

financial outlays, year-wise;  
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(b) the total length of roads sanctioned/constructed/pending under CRIF in 

Telangana, district-wise;  

(c) the budget allocated/utilized for CRIF road projects in Telangana during the 

last five years along with the details of unspent funds, year-wise;  

(d) whether the Government has conducted any performance audit of CRIF-

funded roads in Telangana to assess their quality, durability and impact on 

regional development, if so, the details thereof; and  

(e) the total number of CRIF-funded road projects in Telangana currently under 

construction including the expected timeline for their completion? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a): Total 90 Works amounting to Rs.2288.63 crore were approved under the 

Central Road and Infrastructure Fund (CRIF) in the state of Telangana during 

the last five years from financial year 2019-2020 to 2023-2024. The Year-wise 

details are as under: 

Year  
No. of 
works 

Length 
(in Km) 

Sanctioned cost  
(Rs. in Cr) 

2019-20 Nil 
2020-21 Nil 
2021-22 48 611.51 878.55 
2022-23 5* - 432.84 

2023-24 
6 62.24 127.24 

31 435.29 850.00 

Total 85 1109.04 2288.63 

 RoB works sanctioned under CRIF (Setu Bandhan) 
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(b): District-wise details of total length of roads under CRIF (State Roads) 

sanctioned, length completed and balance length for construction in the state of 

Telangana are given in the enclosed Statement. In addition to this, 5 RoB works 

amounting to Rs. 432.84 crore were sanctioned under CRIF (Setu Bandhan) 

during 2022-23. 

(c):  Year-wise details of accrual of funds and the funds released for development 

and maintenance of state roads under CRIF scheme in the state of Telangana 

during the last five years from financial year 2019-2020 to 2023-2024 are as 

under: 

Year  Accrual (Rs. in Cr) Release (Rs. in Cr) 

2019-20 276.37 234.06 
2020-21 256.08 253.29 
2021-22 262.01 261.88 
2022-23 304.27 275.89 
2023-24 335.09 366.38* 

 Funds have been released more than the accrual for the Financial Year 
2023-24 from the unspent balance of previous years of the state. 

(d):     As per extant policy of Ministry for CRIF, project monitoring and quality 

control of CRIF works are done at State/UT level at regular intervals. In the State 

of Telangana, a Quality Control Wing, headed by the Chief Engineer, is 

responsible for ensuring the quality control in CRIF works.  

 (e):   Total 66 CRIF works in a length of about 790 km and amounting to 

Rs.1827.14 crore are in various stages in the state of Telangana. These works 

are scheduled for completion in a phased manner by the year 2026. 
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STATEMENT 
District-wise details of total length of roads under CRIF (State Road) 

sanctioned, length completed and balance length for construction in the 
state of Telangana 

Sr 
No. 

Name of District 
Length 

Sanctioned 
(Km) 

Length 
Completed 

(Km) 

Balance 
Length 
(Km) 

Remarks 

1 
 Bhadradri 

Kothagudem 
13.3 13.3 0 - 

2  Karimnagar 327.99 287.74 40.25 - 

3 
 Kumuram 

Bheem Asifabad  
10 10 0 - 

4 Nalgonda 
327.85 271.66 54.19 

1 Work pre-
closed 

5 Adilabad 188.2 165.94 22.26 - 
6 Hanamkonda 17.00 15.30 1.70 - 
7 Jagitial 106.02 86.04 19.98 - 
8 Jangaon 44 41.75 2.25 - 

9 
Jayashankar 
Bhupalapally 

29.525 17.91 11.615 - 

10 Kamareddy 51.2 34.29 16.91 - 
11 Khammam 293.25 260.91 32.34 - 
12 Mahabubabad 30 20.6 9.4 - 
13 Mahabubnagar 224.89 212.89 12 - 
14 Mancherial 13 12 1 - 
15 Medak 262.88 247.76 15.12 - 

16 
Medchal - 
Malkajgiri 

21.4 21.4 0 - 

17 Mulugu 15.2 3.8 11.4 - 
18 NagarKurnool 123.3 71.96 51.34 - 
19 Nirmal 54.7 26.84 27.86 - 
20 Nizamabad 220.495 203.02 17.475 - 
21 Peddapally 69.2 46.71 22.49 - 
22 Rajanna Siricilla 56.05 56.05 0 - 

23 Rangareddy 421.14 393.84 18.9 
3 Works 

Foreclosed/pre
-closed 
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24 Sangareddy 57.7 29.87 27.83 - 
25 Siddipet 87.48 62.6 24.88 - 
26 Suryapet 43.2 36.75 6.45 - 
27 Vikarabad 52.61 23.75 28.86 - 
28 Wanaparthy 25 24 1 - 
29 Warangal 266.24 259.04 7.2 - 

30 
Yadadri 
Bhuvanagiri 

47.2 31.72 15.48 - 

 

FLYOVER AT CWRDM-PANATH THAZHAM ROAD IN KOZHIKODE  

3305. SHRI M. K. RAGHAVAN:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state: 

 (a) whether the Government proposes to take necessary steps to develop New 

Mysore-Kutta-Purakkattiri (Kozhikode) Highway and if so, the details thereof; 

and 

(b) whether the Government has taken any steps for construction of flyover at 

CWRDM-Panath Thazham Road in Kozhikode district under Central Road 

and Infrastructure Fund (CRIF) in view of the proposals from Member of 

Parliament (MP) and the State Government and if so, the details thereof? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a) to (b): No such proposal is under consideration.  The Ministry of Road 

transport and Highways is primarily responsible for the development and 

maintenance of National Highways (NHs) in the country. The CWRDM-Panath 

Thazham road is not a NH. The proposal for construction of flyover at CWRDM-
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Panath Thazham Road in Kozhikode district has not been received from State 

Government under Central Road and Infrastructure Fund (CRIF) scheme. 

 

DHUBRI-PHULBARI BRIDGE PROJECT  

3306.  MD. RAKIBUL HUSSAIN:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state: 

(a) the current status and the projected timeline for the completion of the Dhubri-

Phulbari Bridge project; and 

(b) whether the Government can provide the timeline and roadmap for the 

completion of the three thousand kilometers of new National Highways 

proposed by Assam Public Works Department, if so, the details thereof and if 

not, the reasons therefor? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a):     As on 10.03.2025, the physical progress of the Dhubri-Phulbari Bridge 

Project is 58.57% and scheduled date of completion of the Project is 12.09.2028.  

(b): Works on notified National Highways (NHs), including capacity 

augmentation under various schemes, are undertaken based on traffic density, 

road conditions, inter-se priority and synergy with PM Gati Shakti National Master 

Plan.  A total of 1867 Km of National Highways is under the jurisdiction of Assam 

Public Works Department (NH Works).  Currently, 14 NH projects of Assam PWD 

covering a length of 133 km, with an estimated cost of Rs. 2,129 crore, are in 
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progress in Assam. Of these, 15 km have been completed. The projects are at 

different stages of construction and are expected to be completed in phases by 

the Financial year 2027-28.  

  

उ°र ÿदशे म¤ Öव¸छ भारत िमशन (úामीण) 

3307. ®ी राजीव रायः  

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः  

(क) उ°र ÿदेश म¤ Öव¸छ भारत िमशन (úामीण) के कायाªÆवयन कì वतªमान िÖथित ³या है;  

(ख) ³या सरकार उ°र ÿदेश के मऊ िजले सिहत सभी गांवŌ को खुले म¤ शौच से मĉु (ओडीएफ) 

बनाने के लàय को ÿाĮ करने म¤ सफल रही है;  

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§; और  

(घ) सरकार Ĭारा उ°र ÿदेश म¤ मऊ िजले सिहत सभी गांवŌ को खलेु म¤ शौच से मĉु (ओडीएफ) 

बनाने के लàय को कब तक ÿाĮ िकए जाने कì संभावना है? 

जल शिĉ मýंालय म¤ राºय मýंी; तथा रेल मýंालय म¤ राºय मýंी (®ी वी. सोमÆना): 

(क): सरकार न े2 अ³टूबर, 2014 स ेÖव¸छ भारत िमशन (úामीण) [एसबीएम(जी)] शłु िकया था, 

िजसका मु́ य उĥेÔय सभी úामीण पåरवारŌ को शौचालय ÿदान करके 2 अ³टूबर, 2019 तक देश के 

úामीण ±ेýŌ को खुले म¤ शौच मĉु (ओडीएफ) बनाना था। उ°र ÿदेश सिहत देश के सभी गांवŌ न ेपहले 

ही 2.10.2019 तक Öवयं को ओडीएफ घोिषत कर िदया था। ओडीएफ के पåरणाम ÿाĮ करन ेके बाद, 

एसबीएम (जी) के चरण II को 2020-21 स े2025-26 कì अविध के दौरान ओडीएफ िÖथरता पर 

Åयान क¤ िþत करन ेऔर सभी गांवŌ को ठोस और तरल अपिशĶ ÿबंधन म¤ शािमल करने अथाªत् गांवŌ 

को ओडीएफ Èलस (मॉडल) म¤ पåरवितªत करन ेके िलए लागू िकया जा रहा है। यह Öकìम उ°र ÿदेश 

सिहत देश के úामीण ±ेýŌ म¤ कायाªिÆवत कì जा रही है। उ°र ÿदेश के 96,174 गांवŌ म¤ स ेअब तक 
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94,323 गांवŌ को खुल ेम¤ शौच मĉु (ओडीएफ) Èलस (उदीयमान-7,605, उººवल-530, उÂकृĶ-

86,188) घोिषत िकया गया है।  

(ख) स े(घ): मऊ िजल ेसिहत उ°र ÿदेश के सभी गांवŌ न े2.10.2019 को खुद को खुले म¤ शौच 

मĉु घोिषत कर िदया था।   

राÕůीय राजमागŎ पर पेड़ लगाना 

3308. ®ी अरिवंद गणपत सावंत: 

®ी सजंय उ°मराव देशमुख: 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक: 

(क) िवगत तीन वषŎ और चालू वषª के दौरान देशभर म¤, िवशेषकर महाराÕů म¤, राÕůीय राजमागŎ के 

िकनार ेराÕůीय राजमागªवार और िजलावार िकतने पेड़ लगाए गए ह§; 

(ख) ³या सरकार ने आगामी तीन वषŎ म¤ राÕůीय राजमागŎ के िकनार ेपयाªĮ वनरोपण कì योजना बनाई 

ह,ै यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या सरकार ने लगाए गए पौधŌ कì उ°रजीिवता दर म¤ सधुार लाने के िलए उपाय िकए ह§ और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(घ) ³या सरकार ने इन पौधŌ के रख-रखाव और देखभाल के िलए गैर-सरकारी संगठनŌ (एनजीओ) 

को शािमल करने कì कोई योजना बनाई है, यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ङ) सरकार न ेनीितगत िदशािनद¥शŌ के अनुसार पयाªĮ पौधारोपण करने म¤ िवफल रहने वाली सड़क 

िनमाªण कंपिनयŌ के िवŁĦ िकस ÿकार कारªवाई कì है? 

सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी): 

(क): िवगत तीन वषŎ और वतªमान वषª के दौरान देश भर म¤ राÕůीय राजमागŎ के िकनारे लगाए गए 

पौधŌ कì सं´या िनÌनानुसार है: 

वषª रोिपत पौधŌ कì सं́ या (लाखŌ म¤) 
2021-22 72.34 
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2022-23 71.81 
2023-24 58.64 

2024-25(फरवरी, 
2025 तक) 

68.15 

कुल 271.04 

िवगत तीन वषŎ और वतªमान वषª के दौरान महाराÕů म¤ राÕůीय राजमागŎ के िकनारे लगाए गए पौधŌ 

कì सं́ या राÕůीय राजमागªवार और िजलावार Êयौरा संलµन िववरण-I, II, III, IV और V म¤ िदया 

गया है। 

(ख): सरकार का लàय वािषªक व±ृारोपण कायª योजना के माÅयम से राÕůीय राजमागŎ के िकनारे 

ÿितवषª पयाªĮ सं́ या म¤ व±ृ लगाने का है। वषª 2025-26 के िलए 56.41 लाख पौधे लगाने का लàय 

Öवीकृत िकया गया है। 

(ग): जी, हा।ँ सरकार  ने पौधŌ कì उ°रजीिवता दर म¤ सधुार के िलए कई उपाय लागू िकए ह§, िजनम¤ 

देशी पौधŌ कì ÿजाितयŌ का उपयोग करना, िनयिमत łप से पानी दनेा सुिनिĲत करना और रोपण 

एज¤िसयŌ के माÅयम से पौधŌ का रखरखाव करना शािमल है। इसके अितåरĉ, रोिपत व±ृŌ के 

ÖवाÖÃय कì िनगरानी के िलए िनयिमत मूÐयांकन िकए जाते ह§। 2024 म¤ एक नीित पåरपý जारी 

िकया गया है िजसम¤ बेहतर उ°रजीिवता दर सुिनिĲत करने के िलए लगाए जाने वाले पौधŌ कì 

ऊंचाई और कॉलर कì पåरिध िनिदªĶ कì गई है। 

(घ): सरकार ने राÕůीय राजमागŎ के िकनारे तथा बीच म¤ (मीिडयन) व±ृारोपण करने के िलए िनजी 

एज¤िसयŌ के चयन हेत ुÿिøयाए ंतैयार कì ह§ तथा उÆह¤ िøयािÆवत िकया है। कुल लàय 56.41 लाख 

पौधŌ म¤ से 2 लाख से अिधक पौधे िनजी एज¤िसयŌ कì मदद से लगाए जाने का ÿÖताव है। 

(ङ): सरकार  उन सड़क िनमाªण कंपिनयŌ के िखलाफ कारªवाई करती है जो संिवदा करार के अनłुप 

व±ृारोपण करने म¤ िवफल होती ह§। 
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िववरण-I 

िवगत तीन वषŎ और वतªमान वषª के दौरान महाराÕů म¤ राÕůीय राजमागŎ के िकनारे लगाए 
गए पौधŌ कì सं́ या का Êयौरा 

वषª मागª मीिडयन कुल 
2021-22 322,882 473,707 796,589 
2022-23 269,477 334,076 603,553 
2023-24 270,852 253,700 524,552 
2024-25 172,252 237,007 409,259 

कुल 1,035,463 1,298,490 2,333,953 
 

िववरण-II 

वषª 2021-22 म¤ व±ृारोपण 
øम 
स.ं 

राºय पीआईयू पåरयोजना का नाम 
रोिपत पौधŌ कì सं́ या 

मागª मीिडयन कुल 

1 महाराÕů औरगंाबाद 
एनएच-52 का औरगंाबाद से करोडी 
(पैकेज 1ए) पåरयोजना खंड 

5346 17984 23330 

2 महाराÕů औरगंाबाद 
एनएच-52 का करोडी से तेलवाड़ी 
(पैकेज 1बी) पåरयोजना खंड 

22514 35629 58143 

3 महाराÕů चþंपरु 

ईपीसी मोड पर महाराÕů राºय म¤ 
एनएच-930 के वरोरा वाणी खंड को 
िकमी 313+850 से 332+100 तक 4 
लेन का बनाया जाना 

3456 4373 7829 

4 महाराÕů धुल े

भारतमाला पåरयोजना के तहत ईपीसी 
मोड पर महाराÕů राºय म¤ एनएच-6 के 
फागन-ेमाह/गजु सीमा खंड को 4 लेन 
बनाने का शेष कायª िकमी 510+000 से 
िकमी 650+794 (140.794 िकमी) तक 
िनÕपािदत िकया जाएगा। 

3482 8642 12124 

5 महाराÕů जलगांव 
एनएचडीपी चरण-IV के अतंगªत हाइिāड 
एÆयटुी मोड़ पर महाराÕů राºय म¤ 
एनएच-6 के िचखली से तरसोद (पैकेज-

10240 13113 23353 
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IIए) खंड को िकमी 360.000 से िकमी 
422.700 तक चार लेन िनमाªण कायª। 

6 महाराÕů जलगांव 

एनएचडीपी चरण-IV के अतंगªत हाइिāड 
एÆयूटी मोड पर महाराÕů राºय म¤ 
एनएच-6 के तरसोड़ से फागने (पैकेज-
IIB) खडं को िकमी 422.700 स ेिकमी 
510.000 तक चार लेन िनमाªण कायª। 

789 0 789 

7 महाराÕů जलगांव 

ईपीसी मोड पर महाराÕů राºय म¤ 
जलगांव शहर से गजुरने वाले एनएच-53 
को चार लेन का बनाया जाना तथा 
वीयूपी और पीयूपी का िनमाªण। 

3200 0 3200 

8 महाराÕů नांदेड़ 

एनएचडीपी चरण-IV के अतंगªत हाइिāड 
एÆयइुटी मोड पर महाराÕů राºय म¤ 
एनएच-361 के तलुजापरु औसा 
(तलुजापुर बाईपास सिहत) खंड को 
िकमी 0+00 से िकमी 55+835 तक चार 
लेन का बनाया जाना (मौजूदा चैनेज: 
416.00 से 470.00)। 

18990 16020 35010 

9 महाराÕů वािशम 
महाराÕů म¤ एनएच-161 पर मेदशी 
(िकमी 47.700) से वािशम (िकमी 
92.200) तक 

8000 7131 15131 

10 महाराÕů वािशम 
महाराÕů म¤ एनएच -161 पर वािशम से 
पंगार ेतक 

23012 21000 44012 

11 महाराÕů यवतमाल एनएच 361 का महागांव-यवतमाल खंड 40000 32493 72493 
12 महाराÕů यवतमाल एनएच 361 का यवतमाल वधाª खंड 30562 21293 51855 
13 महाराÕů यवतमाल एनएच 361 का वधाª बटुीबोरी खंड 20617 18533 39150 

14 महाराÕů नागपरु-1 

ईपीसी मोड पर महाराÕů राºय म¤ 
एनएच-44 (परुाना एनएच-7) के 
िहंगणघाट-नंदगांव ज³ंशन के िकमी 
77/750 पर Éलाईओवर का िनमाªण। 

80 300 380 

15 महाराÕů नागपरु-1 
ईपीसी मोड पर महाराÕů राºय म¤ 
एनएच-44 (परुाना एनएच-7) पर 

380 500 880 
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बटुीबोरी एमआईडीसी टी ज³ंशन पर 
Éलाईओवर का िनमाªण। 

16 महाराÕů नागपरु-1 

ईपीसी मोड पर महाराÕů राºय म¤ 
एनएच-353डी पर िकमी 7+300 स े
िकमी 48+400 तक नागपरु- उमरेड खंड 
पर 4 लेन िनमाªण। 

14990 14951 29941 

17 महाराÕů नागपरु-1 

ईपीसी मोड पर महाराÕů राºय म¤ 
एनएच-547 ई के साओनेर-धापेवाड़ा-
कलमĵेर-गŌडखैरी खंड को िकमी 4.700 
से िकमी 33.575 तक 4 लेन का िनमाªण। 

14442 14299 28741 

18 महाराÕů पंढरपरु 

ईपीसी मोड पर महाराÕů राºय म¤ एनएच-
965 के मोहोल-आलंदी खंड (िडजाइन 
लंबाई 44.700 िकमी) पर मोहोल से 
िकमी 0.000 से वाखरी िकमी 44.700 
(पैकेज-I)पर िÖथत मौजूदा 2-लेन वाले 
खंड को 4 लेन का बनाया जाना। 

0 9840 9840 

19 महाराÕů पंढरपरु 

ईपीसी मोड पर महाराÕů राºय म¤ एनएच-
965 के मोहोल-आलंदी खंड (िडजाइन 
लंबाई 33.100 िकमी) पर वाखरी से िकमी 
44.700 पर खुदशु िकमी 77.800 
(पैकेज-2) तक मौजूदा 2-लेन खंड को 4-
लेन करना। 

35 9099 9134 

20 महाराÕů पंढरपरु 

ईपीसी मोड पर महाराÕů राºय म¤ एनएच-
965 के मोहोल-आलंदी खंड (िडजाइन 
लंबाई 33.100 िकमी) खुदसु िकमी 
77.800 से धरमपरुी िकमी 117 (पैकेज-
3) तक मौजूदा 2-लेन वाले खंड को 4-
लेन िकया जाना। 

0 1650 1650 

21 महाराÕů नािसक 
एनएच-3 का धुले - िपंपलगांव खंड िकमी. 
265.00 से िकमी. 380.00 तक 4 लेन। 

1585 100 1685 

22 महाराÕů नािसक 
एनएच-3 का वडपे - गŌडे खंड िकमी 
539.500 से िकमी 440.00 तक 4 लेन। 

2500 2850 5350 

23 महाराÕů सोलापरु एनएच-211 का सोलापरु येदशी खंड 5067 2782 7849 
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24 महाराÕů सोलापरु 
बीओटी आधार पर एनएच-9 के पणेु 
सोलापरु खंड को िकमी 144+400 से 
िकमी 249+000 तक चार लेन िनमाªण। 

17815 14440 32255 

25 महाराÕů सोलापरु 

बीओटी आधार पर एनएच-9 के सोलापुर 
एमएएच/केएनटी सीमा खंड को िकमी 
249+000 से िकमी 348+000 तक चार 
लेन िनमाªण। 

1243 5755 6998 

26 महाराÕů सोलापरु 

बीओटी आधार पर महाराÕů और 
कनाªटक राºय म¤ एनएच-13 के सोलापरु 
िवजयपरु खंड पर िकमी 0+000 से िकमी 
110+542 तक  

26324 43577 69901 

27 महाराÕů सोलापरु 
एचएएम आधार पर एनएच- 166 के 
बोरगांव – वाटंबर े – II खंड िकमी. 
224.000 से िकमी. 276.000 तक  

6805 32814 39619 

28 महाराÕů सोलापरु 
एचएएम आधार पर एनएच- 166 वाटÌबरे 
– मंगलवढेा – III खंड िकमी. 276.000 
से िकमी. 321.600 तक  

10862 30320 41182 

29 महाराÕů सोलापरु 
एचएएम आधार पर एनएच- 166 का 
मंगलवेढ़ा - सोलापरु - IV खंड िकमी. 
321.600 से िकमी. 378.100 तक  

20071 31591 51662 

30 महाराÕů सोलापरु 
एचएएम आधार पर एनएच-150ई का 
अ³कलकोट सोलापरु खंड िकमी 
99.400 से िकमी 138.352 तक  

7150 14057 21207 

31 महाराÕů पणु े

ईपीसी मोड पर महाराÕů राºय म¤ एनएच-
60 (परुाना एनएच 50) के खेड़-िसÆनर 
खंड पर कुल लंबाई - 9.31 िकमी 
खेड़घाट पनुस«रेखण (िकमी 46.981 स े
51.400) और नारायणगांव बाईपास 
(िकमी 76.300 - िकमी 81.200) तक का 
शेष कायª। 

2000 9000 11000 

32 महाराÕů पणु े
एनएच-48 के सतारा-पणु ेखंड को 6 लेन 
िनमाªण। 

0 16503 16503 
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33 महाराÕů पनवेल 

ईपीसी मोड पर जएेनपीटी के ÿÖतािवत 
चौथे टिमªनल से कनेि³टिवटी तथा 
एनएच-4बी के िकमी 3.600 से 6.073 
तक तथा एनएच-348 (पुराना एसएच-
54) के िकमी 5.300 से िकमी 7.422 तक 
करालफाटा इंटरच¤ज का िनमाªण। (पैकेज-
I) 

0 500 500 

34 महाराÕů पनवेल 

ईपीसी मोड पर महाराÕů राºय म¤ गवन 
फाटा इंटरच¤ज (एनएच-4बी के िकमी 
14.740 से िकमी 15.894 तक, एनएच-
348 परुाने एसएच-54 के िकमी 13.160 
से िकमी 14.880 तक) और अमरा मागª 
के िकमी 5.360 से िकमी 6.785 तक) 
और एनएच-4बी (िकमी 6.073 से िकमी 
14.740 तक और िकमी 15.894 से 
िकमी 21.200 तक) का िनमाªण। (पैकेज-
II) 

0 200 200 

35 महाराÕů पनवेल 

ईपीसी मोड पर महाराÕů राºय म¤ एनएच-
348 (परुाना एसएच-54) का िकमी 
7.422 से िकमी 13.160 तक और अमरा 
मागª का िकमी 0.000 से िकमी 5.360 
तक िनमाªण। (पैकेज-III) 

1184 3085 4269 

36 महाराÕů गोवा वणªपरुी से वणाª जं³शन खंड 17बी 0 7200 7200 

37 महाराÕů कोÐहापुर 
सांगली - सोलापरु [सांगली - बोरगांव 
िकमी 182.556 - िकमी 224.00] का 
चार लेन िनमाªण (पैकेज I) 

141 12083 12224 

कुल 322882 473707 796589 
 

िववरण-III 

वषª 2022-23 म¤ व±ृारोपण 
øम 
स.ं 

राºय पीआईयू पåरयोजना का नाम 
रोपे गए पौधŌ कì सं́ या 

मागª मीिडयन कुल 
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1 महाराÕů अमरावती 

एनएच-53 अमरावती िचखली खंड के 
[पैकेज-III के िकमी.270.000 (शÐेदा के 
पास) से िकमी.315.000 (नंदरुा के 
पास) तक] चार लेिनंग का शेष कायª।  

15573 18054 33627 

2 महाराÕů अमरावती 

एनएच-53 के अमरावती िचखली खंड के 
[पैकेज-IV िकमी.315.000 (नंदरुा के 
पास) से िकमी. 360.000 (िचखली के 
पास) तक] चार लेिनंग का शेष कायª। 

11298 13327 24625 

3 महाराÕů चþंपरु 

ईपीसी मोड पर महाराÕů राºय म¤ 
एनएच-930 के वरोरा वाणी खंड को 
िकमी 313+850 से 332+100 तक 4 
लेन का िनमाªण 

16700 8317 25017 

4 महाराÕů धुल े

भारतमाला पåरयोजना के तहत ईपीसी 
मोड पर महाराÕů राºय म¤ एनएच-6 के 
फागन-ेमाह/गजु सीमा खंड िकमी 
510+000 से िकमी 650+794 
(140.794 िकमी) तक को 4 लेन बनाने 
का शेष कायª िनÕपािदत िकया जाएगा। 

18261 22856 41117 

5 महाराÕů जलगांव 

एनएचडीपी चरण-IV के अतंगªत 
हाइिāड एÆयटुी पैटनª पर महाराÕů 
राºय म¤ एनएच-6 के िचखली से तरसोद 
(पैकेज-IIए) खंड को िकमी 360.000 से 
िकमी 422.700 तक चार लेन का 
िनमाªण कायª िनÕपािदत िकया जाएगा। 

5012 4025 9037 

6 महाराÕů जलगांव 

एनएचडीपी चरण-IV के अतंगªत 
हाइिāड एÆयूटी मोड पर महाराÕů राºय 
म¤ एनएच-6 के तरसोड़ से फागने 
(पैकेज-IIB) खडं को िकमी 422.700 
से िकमी 510.000 तक चार लेन का 
िनमाªणकायª। 

0 17000 17000 

7 महाराÕů जलगांव 

ईपीसी मोड पर महाराÕů राºय म¤ वीयूपी 
और पीयूपी का िनमाªण तथा जलगांव 
शहर से गजुरने वाले एनएच-53 को चार 
लेन का िनमाªण कायª। 

1028 0 1028 
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8 महाराÕů नांदेड़ 

महाराÕů राºय म¤ एनएच 361 के  
औसा से चाकूर खंड( चेनेज िकमी. 
55.835 से िकमी. 114.345/114.600 
तक) 

4834 16359 21193 

9 महाराÕů नांदेड़ 

महाराÕů राºय म¤ एनएच 361 के  
चाकूर से लोहा खंड ( चैनेज िकमी. 
114.345/114.600 से िकमी. 
187.800 तक) 

8285 6756 15041 

10 महाराÕů नांदेड़ 

महाराÕů राºय म¤ एनएच 361 का लोहा 
से वारंगा 
फाटा खंड (चैनेज िकमी. 187.800 स े
िकमी. 244.369 तक) 

9255 5922 15177 

11 महाराÕů नांदेड़ 
महाराÕů राºय म¤ एनएच 361 का  
वारगंा - महागांव खंड (चैनेज िकमी. 
253.700 से िकमी. 320.580 तक) 

0 10002 10002 

12 महाराÕů नागपरु I 

एनएच-6 पर 4 लेन वाले Éलाईओवर का 
िनमाªण, िजसम¤ आरओबी और नदी पलु 
शािमल है, िजसम¤ पारदी ऑ³टेरॉय 
नाका स े इतवारी (चौक 544/665 स े
548/065) तक आरसीसी उपयोिगता 
वािहनी पर पहòंच र§प, सिवªस रोड, 
फुटपाथ शािमल है और मानेवाड़ा से 
कलमना (चै. 20/760 से 23/190) और 
रानी ÿजापित Ö³वायर से वैÕणो देवी 
Ö³वायर (चै. 0/000 से 00/596) तक 
आंतåरक åरंग रोड, िजसम¤ िनयýंण रेखा 
सं́ या 71, 72 पर आरयूबी शािमल है 
और आंतåरक åरंग रोड ज³ंशन को 
एपीएमसी कलमना माक¥ ट गेट सं́ या 1 
और 2, नागपरु महाराÕů से जोड़ना 
शािमल है। 

0 680 680 

13 महाराÕů नागपरु I 
ईपीसी मोड पर महाराÕů राºय म¤ 
एनएच-53 (पुराना-6) पर सŏदाद म¤ 
िकमी 441/970 से 443.560 तक 

0 0 0 
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िÖलप रोड मीिडयन आरसीसी űेन 
फोटोआिद सिहत 6.0 मीटर चौड़ाई के 
3+3 लेन आरओबी और पीयूपी का 
िनमाªण। 

14 महाराÕů नागपरु I 

ईपीसी मोड पर महाराÕů राºय म¤ 
एनएच-353डी पर िकमी 7+300 स े
िकमी 48+400 तक नागपरु- उमरेड 
खंड को 4 लेन का बनाया जाना 

15328 6315 21643 

15 महाराÕů नागपरु I 

एमपी/एमएच सीमा-नागपरु के 4 लेन के 
कापसी और जामथा ³लोवरलीफ पर 
िमयावाकì व±ृारोपण, िजसम¤ कैÌपटी-
कÆहान और नागपुर बाईपास शािमल है 
और नागपरु-हैदराबाद का िकमी 
14.585 से िकमी 36.600 तक 
रखरखाव। 

18000 0 18000 

16 महाराÕů वािशम 

ईपीसी मोड पर महाराÕů राºय म¤ पाटुर 
और मेदशी पर बाईपास सिहत एनएच-
161 के िकमी 0.000 स ेिकमी 47.700 
(िडजाइन चै.) तक अकोला से मेदशी 
(पैकेज I) तक 4 लेन का कायª  

8314 6594 14908 

17 महाराÕů वािशम 

ईपीसी मोड पर महाराÕů राºय म¤ 
मालेगांव और वािशम म¤ बाईपास सिहत 
एनएच-161 के िकमी 47.700 से िकमी 
92.200 (िडजाइन चैनेज) तक मेदशी से 
वािशम (पैकेज II) तक 4 लेन का कायª  

6000 7800 13800 

18 महाराÕů वािशम  

ईपीसी मोड पर महाराÕů राºय म¤ 
एनएच-161 पर िक.मी. 134.500 स े
िक.मी. 174.645 (िडजाइन चेनएज) 
तक पंगारे से वारगंफाटा तक लेिनंग, 
िजसम¤ कलमनुरी, अखाड़ा बालापरु म¤ 
बाईपास और वारगंजनं से नांदेड़ 
(एनएच-161) तक 800 मीटर कì 
अितåरĉ लंबाई और वारगं ज³ंशन 
(एनएच-161) से महागांव (एनएच-361) 

12053 8338 20391 



20.03.2025  412 
 

 

तक 700 मीटर कì अितåरĉ सड़क 
शािमल है। 

19 महाराÕů 

अमरावती एनएच-53 के अमरावती िचखली खंड के 
[पैकेज-I िकमी 166.000 (अमरावती) स े
िकमी 220.000 (कुरनखेड़ के पास) 
तक] चार लेिनंग का शेष कायª  

12667 0 12667 

20 महाराÕů 

अमरावती एनएच-53 के अमरावती िचखली खंड के 
[पैकेज-II िकमी.220.000 (कुरनखेड के 
पास) से िकमी 270.000 (शेलाद के 
पास) तक] एनके चार लेिनंग का शेष 
कायª 

11811 16075 27886 

21 महाराÕů नागपरु I 
एनएच-6 (नया एनएच-53) के 
सीएच/एमएच सीमा से वैनगंगा िāज खंड 
पर 4 लेन शमन उपाय संरचनाए ं

100 0 100 

22 महाराÕů नागपरु I 

एनएच-53 (परुाना एनएच-6) के वैनगंगा 
िāज - भंडारा (भंडारा बाईपास सिहत) 
खंड केिकमी 485.000 से िकमी 
499.800 तक का 6 लेन 

500 0 500 

23 महाराÕů नागपरु I 

एनएच-53 के चौराहे पर कापसी 
³लोवरलीफ के थडª लीफ पर 
ऑ³सीजन पाकª  व±ृारोपण, और एनएच-
44 नागपुर-हैदराबाद का िकमी 14.585 
से िकमी 36.600 तक रखरखाव और 
एमपी/एमएच सीमा-नागपरु िजसम¤ 
कैÌपटी-कÆहान और नागपरु बाईपास 
शािमल है,का 4 लेनिनमाªण। 

1600 0 1600 

24 महाराÕů पंढरपरु 
मोहोल से वाखरी तक 4-लेन (पैकेज -
1) 

5130 8800 13930 

25 महाराÕů पंढरपरु 4-वाखरी से खदुसु (पैकेज-2) 4115 5920 10035 
26 महाराÕů पंढरपरु 4-खुदसु से धरमपरुी (पैकेज-3) 3500 6510 10010 

27 महाराÕů पंढरपरु 
एनएच965जी पटास से बारामती 
(पैकेज -1) 

3150 11200 14350 

28 महाराÕů पंढरपरु 
एनएच 965जी बारामती से इंदापुर 
(पैकेज -2) 

4000 8900 12900 
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29 महाराÕů पंढरपरु 
एनएच 965जी  इंदापरु से टŌडेल 
(पैकेज -3) 

3893 1310 5203 

30 महाराÕů नािसक िपंपलगांव नािसक गŌडे ईपीसी II 0 14150 14150 
31 महाराÕů नािसक िपंपलगांव नािसक गŌडे 907 1950 2857 
32 महाराÕů नािसक िसÆनर-िशरडी (िसनार बाईपास सिहत ) 10200 22896 33096 

33 महाराÕů सोलापरु 

एनएच-150 ई के िकमी 99.400 स े
िकमी 138.352 तक अ³कलकोट से 
सोलापरु (7.35 िकमी लंबाई के 
अ³कलकोट बाईपास सिहत) को चार 
लेन िनमाªण। 

2022 3622 5644 

34 महाराÕů सोलापरु सोलापरु येदशी 5000 0 5000 

35 महाराÕů सोलापरु 
एनएच-9 के सोलापरु एमएएच/केएनटी 
सीमा खंड को चार लेन िनमाªण 

3000 4000 7000 

36 महाराÕů सोलापरु एनएच-13 का सोलापुर िवजयपरु खंड 17450 14050 31500 

37 महाराÕů सोलापरु 
एनएच - 166 का बोरगांव – वाटंबर े–II 
खंड 

0 540 540 

38 महाराÕů सोलापरु मंगलवेढ़ा -सोलापरु-IV खडं 0 500 500 

39 महाराÕů सोलापरु 
एनएच-166 का वाटंबर े- मंगलवेधा- III 
खंड 

0 2549 2549 

40 महाराÕů पणु े

एनएचडीपी चरण IV के अंतगªत 
डीबीएफओटी (टोल) आधार पर 
महाराÕů राºय म¤ एनएच-50 के खेड़-
िसÆनर खंड को िकमी 42.000 से िकमी 
177.000 तक चार लेन िनमाªण 

1584 0 1584 

41 महाराÕů पणु े

ईपीसी मोड पर महाराÕů राºय के पुणे 
िजले म¤ एनएच-50 (नया एनएच-60) के 
खेड़ िसÆनर खंड को 4 लेन बनाने के 
िलए चरण-I के अंतगªत शेष कायª, िजसम¤ 
खेड़ बाईपास (िकमी 42.000 से िकमी 
46.981), पेठ (िकमी 56.100 स ेिकमी 
56.780), मंचर बाईपास और एकलहर े
कì रिैखक लंबाई िकमी 60.100 स े
िकमी 68.576 (कुल लंबाई -14.137 
िकमी) शािमल ह§,  

3800 11100 14900 
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42 महाराÕů पणु े

एनएच-50 (नया एनएच-60) के खेड़ 
िसÆनर खंड को 4 लेन बनाने के िलए 
चरण-II के अंतगªत शेष कायª, िजसम¤ 
महाराÕů राºय के पणु े िजले के कलंब 
बाईपास (िकमी 68/576 से िकमी 
72/390 तक), भटकलवाई कì रिैखक 
लंबाई (िकमी 89/550 से िकमी 90/400 
तक) और अलेफाटा बाईपास (िकमी 
92/030 से िकमी 96/000 तक) (कुल 
लंबाई 8.634 िकमी) शािमल ह§। 

1050 4500 5550 

43 महाराÕů पणु े

एनएचडीपी चरण V के अतंगªत 
डीबीएफओटी पैटनª पर बीओटी (टोल) 
के łप म¤ महाराÕů राºय म¤ एनएच 4 के 
पणु-ेसतारा खंड को िकमी 725.000 से 
िकमी 865.350 (लंबाई िकमी 
140.350) तक छह लेन का बनाने का 
िनमाªण कायª  

0 2396 2396 

44 महाराÕů अहमदनगर अहमदनगर - बाईपास 2796 7700 10496 
45 महाराÕů अहमदनगर अहमदनगर करमालापैकेज 1 0 3000 3000 
46 महाराÕů अहमदनगर अहमदनगर करमालापैकेज 2 14861 5713 20574 

47 महाराÕů अहमदनगर 
अहमदनगर शहर म¤ पणु-ेऔरगंाबाद रोड 
पर स³कर चौक से एसबी चौक तक 
4लेन एिलवेटेड सरंचना (Éलाईओवर) 

0 4900 4900 

48 महाराÕů पनवेल पनवेलइंदापरु 0 0 0 

49 महाराÕů कोÐहापुर 
सांगली -सोलापरु को चार लेन का 
बनाना (पैकेज I) 

6400 19450 25850 

कुल 269477 334076 603553 

िववरण-IV 
वषª 2023-24 म¤ व±ृारोपण 

øम 
स.ं 

राºय पीआईयू पåरयोजना का नाम 
रोिपत पौधŌ कì सं́ या 

मागª मीिडयन कुल 

1 महाराÕů अमरावती 
एनएच 53 का अमरावती - िचखली (पैकेज - 
IV)। 

9800 15839 25639 
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2 महाराÕů अमरावती एनएच 53 अमरावती - िचखली ( पैकेज - III)  1904 5521 7425 
3 महाराÕů अमरावती एनएच 53 अमरावती - िचखली ( पैकेज - II)  19941 19120 39061 

4 महाराÕů अमरावती 
एनएच -53 का अमरावती - िचखली (पैकेज - 
I)। 

6811 22500 29311 

5 महाराÕů धुल े
एनएच-211 (नया एनएच-52) का बोधर ेसे 
धुले खंड 

14223 6372 20595 

6 महाराÕů धुल े
एनएच-53 के फागने से महाराÕů/गजुरात 
सीमा तक बालू का िनमाªण कायª 

4492 4635 9127 

7 महाराÕů जलगांव एनएच-6 का तरसोड़ - फाµने खंड 1300 7000 8300 

8 महाराÕů 
नागपरु  

(पीडी-1) 

एनएच-53 (परुाना एनएच-6) का वैनगंगा 
िāज- भंडारा ( भडंारा बाईपास सिहत ) खंड 
का 6 लेन 

882 0 882 

9 महाराÕů 
नागपरु  

(पीडी-1) 
नागपरु शहर के िलए चार लेन वाली एकल 
åरंग रोड/बाईपास - पैकेज -II 

200 500 700 

10 महाराÕů 
नागपरु  

(पीडी-1) 
नागपरु शहर के िलए 4 लेन एकल åरंग रोड / 
बाईपास, पैकेज - I 

2000 19900 21900 

11 महाराÕů 
नागपरु  

(पीडी-1) 

एनएच-6 (नया एनएच-53) के सीएच/एमएच 
सीमा से वैनगंगा िāज खंड पर 4लेन शमन 
उपाय संरचनाए ं

0 0 0 

12 महाराÕů 
नागपरु  

(पीडी-2) 
एनएच-353जे के नागपुर - काटोल खंड का 
4लेन 

5800 7770 13570 

13 महाराÕů नांदेड़ एनएच 361 का वारगंा - महागांव खंड 0 0 0 
14 महाराÕů नांदेड़ एनएच -361 का लोहा-वारगंा खंड 12387 17632 30019 
15 महाराÕů नांदेड़ एनएच-361 का चाकुर लोहा खंड 14300 12644 26944 
16 महाराÕů नांदेड़ एनएच-361 के औसा-चाकुर खंड पर 4 लेन 16655 6268 22923 

17 महाराÕů नांदेड़ 
एनएच-361 का तलुजापरु-औसा खंड (बांस 
रोपण) 

1077 0 1077 

18 महाराÕů वािशम एनएच-161 का पंगारे – वारंगाफाटा खंड 7605 9984 17589 
19 महाराÕů वािशम एनएच-161 पर मेदशी से वािशम तक 8150 7745 15895 

20 महाराÕů वािशम 
एनएच-161 के अकोला- मेदशी खंड पर 4 
लेन 

14509 6890 21399 

21 महाराÕů औरगंाबाद 
गोलेगांव-पारदी और सरमकंुडी म¤ एनएच-52 
के येदशी पर िमयावाकì व±ृारोपण 

30000 0 30000 
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22 महाराÕů औरगंाबाद 
एनएच 211 (नया एनएच 52) औरंगाबाद - 
करोडी पर ितसगांव म¤ िमयावाकì व±ृारोपण 

20000 0 20000 

23 महाराÕů औरगंाबाद 
एनएच 211 (नया एनएच-52) के करोडी - 
तेलवाडी पर अÆधानेर म¤ िमयावाकì 
व±ृारोपण 

20000 0 20000 

24 महाराÕů वािशम 
एनएच-161 के मेदशी से वािशम (पैकेज II) 
पर िमयावाकì व±ृारोपण । 

0 0 0 

25 महाराÕů चþंपरु 
एनएच-930 का वरोरा-वानी खंड (बांस 
बागान) 

6177 0 6177 

26 महाराÕů नागपरु  
जामथा के ÿथम ³लोवरलीफ म¤ ऑ³सीजन 
पाकª  

1600 0 1600 

27 महाराÕů पंढरपरु 
एनएच 965 का मोहोल-वखारी खंड (िकमी 
0.000 से िकमी 44.700) पैकेज I 

150 2000 2150 

28 महाराÕů पंढरपरु 
एनएच 965 का वखारी-खदुसु खंड (िकमी 
44.700 से िकमी 77.800) पैकेज II  

106 110 216 

29 महाराÕů पंढरपरु 
एनएच 965 का खुदसु-धमªपरुी खंड (िकमी 
77.800 से िकमी 117.000) पैकेजIII  

350 2245 2595 

30 महाराÕů पंढरपरु 
एनएच 965जी का पाटस-बारामती खंड 
(िकमी 0.000 से िकमी 41.369) पैकेज I  

2200 9282 11482 

31 महाराÕů पंढरपरु 
एनएच 965जी बारामती-इंदापरु खंड (िकमी 
41.369 से िकमी 83.500) पैकेज II  

780 5850 6630 

32 महाराÕů पंढरपरु 
एनएच 965जी का इंदापरु-टŌडले खंड (िकमी 
83.500 से िकमी 130.202) पैकेज III  

253 5320 5573 

33 महाराÕů कोÐहापुर सांगली -सोलापरु चार लेन का ( पैकेज I) 5100 9150 14250 
34 महाराÕů नािसक िसÆनरिशरडी 5300 3800 9100 
35 महाराÕů नािसक िपंपलगांव नािसक गŌडे 910 0 910 
36 महाराÕů अहमदनगर अहमदनगर - बाईपास 8592 18119 26711 
37 महाराÕů अहमदनगर अहमदनगर करमालापैकेज 1 2010 7500 9510 
38 महाराÕů अहमदनगर अहमदनगर करमालापैकेज 2 5781 9133 14914 

39 महाराÕů सोलापरु 

बीओटी आधार पर एनएच-9 के सोलापरु 
एमएएच/केएनटी सीमा खंड को िकमी 
249+000 से िकमी 348+000 तक चार लेन 
का बनाया जाना । 

17387 4730 22117 
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40 महाराÕů पणु े

इंजीिनयåरंग, ÿापण और िनमाªण (ईपीसी) मोड 
पर महाराÕů राºय म¤ एनएच-965 के मोहोल-
आलंदी खंड (िडजाइन लंबाई 49.400 िकमी) 
पर धमªपरुी से िकमी 117.000 पर लोनंद- 
िकमी 166.400 (पैकेज-IV) तक मौजूदा 2-
लेन वाले खंडका 4-लेन िनमाªण। 

1250 4741 5991 

41 महाराÕů पणु े

ईपीसी मोड परएनएच-50 (नया एनएच-60) 
के खेड़ िसनर खंड को 4 लेन बनाने के िलए 
चरण-I के अंतगªत शेष कायª, िजसम¤ खेड़ 
बाईपास (िकमी 42.000 से िकमी 46.981), 
पेठ (िकमी 56.100 से िकमी 56.780), मंचर 
बाईपास और महाराÕů राºय के पणु ेिजले म¤ 
एकलहरे कì रैिखक लंबाई िकमी 60.100 स े
िकमी 68.576 (कुल लंबाई -14.137 िकमी) 
शािमल ह§,  

870 0 870 

42 महाराÕů पणु े

ईपीसी मोड पर महाराÕů राºय के पणेु िजले म¤ 
कलंब बाईपास (िकमी 68.576 से िकमी 
72.390 तक), भटकलवाड़ी कì रैिखक लंबाई 
(िकमी 89.550 से िकमी 90.400 तक) और 
अलेफाटा बाईपास (िकमी 92.030 से िकमी 
96.000 तक (कुल लंबाई-8.634 िकमी) के 
खंड को शािमल करते हòए खेद िसÆनर खंड 
एनएच -50 (नया एनएच -60) के चार लेन के 
चरण II के तहत शेष कायª। 

0 1400 1400 

43 महाराÕů ठाण े

महाराÕů राºय म¤ हाइिāड एÆयटुी मोड पर 
एनएच-3 (नया एनएच-848) के िकमी 
539.202 से िकमी 563.000 तक मौजूदा 4 
लेन वाले वडपे से थाने तक 8 लेन का 
िनमाªण कायª िकया जाएगा- मुंबई-कोलकाता 
(आिथªक गिलयारा- एस.नं.1) को भारतमाला 
पåरयोजना म¤ शािमल िकया गया है। 

0 0 0 
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44 महाराÕů ठाण े

हाइिāड एÆयूटी मोड पर महाराÕů राºय म¤ 
िनÕपािदत िकए जाने वाले एनएच-3 (नया 
एनएच-848) के िकमी 539.202 से िकमी 
563.000 तक मौजूदा 4 लेन वाले वडपे से 
ठाणे तक 8 लेन का िनमाªण - मुंबई-कोलकाता 
(आिथªक गिलयारा- एस.नं.1) भारतमाला 
पåरयोजना म¤ शािमल है। 

0 0 0 

45 महाराÕů ठाण े

हाइिāड एÆयटुी मोड पर भारतमाला 
पåरयोजना के अंतगªत महाराÕů राºय म¤ िकमी 
50.700 से िकमी 77.000 ( वडोदरा मुंबई 
ए³सÿेसवे के मसवन से गंजड़ खंड) तक आठ 
लेन वाले पहँòच िनयंिýत ए³सÿेसवे का िनमाªण 
(चरण II-पैकेज XII) 

0 0 0 

46 महाराÕů ठाण े

भारतमाला पåरयोजना के अंतगªत हाइिāड 
एÆयटुी मोड पर महाराÕů राºय म¤ मु́ य 
ए³सÿेसवे के िकमी 26.582 से िकमी 
50.700 ( कोिशÌबे से मसवन ) तक और 
एसपीयूआर (वडोदरा मुंबई ए³सÿेसवे के 
िशरसाड से मसवन खंड) के िकमी 0+0 से 
िकमी 3+000 तक आठ लेन वाले पहòचँ 
िनयंिýत ए³सÿेसवे का िनमाªण (चरण II-
पैकेज XIII) 

0 0 0 

कुल 270852 253700 524552 
 

िववरण-V 
वषª 2024-25 म¤ व±ृारोपण 

øम 
स.ं 

राºय पीआईयू पåरयोजना का नाम 
रोपे गए पौधŌ कì सं́ या 

मागª मीिडयन कुल 

1 महाराÕů धुल े

एनएच-53 (6) फागने 
(िकमी. 510.000) से 
महाराÕů/गजुरात सीमा 
(िकमी. 650.794) तक 
शेष कायª 

3880 10534 14414 
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2 महाराÕů धुल े
एनएच -52 (211) के 
बोधरे - धुले खंड का 4 
लेन 

38959 36289 75248 

3 महाराÕů जलगांव 

एनएच-53 के तरसोड़ से 
फागने खंड के िकमी. 
422.7000 से िकमी. 
510.000 तक चार लेन का 
कायª 

5365 11240 16605 

4 महाराÕů नांदेड़ 

एनएच-361 का लोहा-
वारगंा खंड िकमी 
187.800 से िकमी 
244.369 तक 

2000 1500 3500 

5 महाराÕů नांदेड़ 

वारगंा - महागांव को िकमी 
253.700 स े िकमी 
320.580 तक 4 लेन का 
बनाना 

8000 8400 16400 

6 महाराÕů 
नागपरु 

(पीडी 1) 

भारतमाला पåरयोजना के 
अंतगªत ईपीसी मोड पर 
महाराÕů राºय म¤ एनएच-
53 (परुाना एनएच-06) 
खंड िकमी 485.000 से 
499.545 तक भंडारा 
बाईपास पर छह लेन का 
िनमाªण। 

400 4500 4900 

7 महाराÕů 
नागपरु 

(पीडी 1) 

महाराÕů राºय म¤ िकमी 
0+500 से िकमी 34+000 
तक (कुल लंबाई-33+500 
िकमी.) नागपरु शहर के 
िलए चार लेन वाली एकल 
åरंग रोड/बाईपास, पैकेज-I  

14573 2235 16808 

8 महाराÕů 
नागपरु 

(पीडी 1) 

बीओटी (हाइिāड एÆयटुी) 
आधार पर महाराÕů राºय 
म¤ नागपुर शहर के िलए 
िकमी 34.000 से िकमी 

7967 15662 23629 
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62.036 तक (कुल लंबाई-
28.035) चार लेन वाली 
एकल åरंग 
रोड/बाईपास,पैकेज-II 

9 महाराÕů 
नागपरु 

(पीडी 1) 

भारतमाला पåरयोजना के 
तहत ईपीसी मोड पर 
महाराÕů राºय म¤ एनएच-6 
(नया एनएच-53) के 
सीएच/एमएच सीमा से 
वैनगंगा िāज खंड पर शमन 
उपाय संरचनाओ ं का 
िनमाªण 

1600 1000 2600 

10 महाराÕů 
नागपरु 

(पीडी 1) 

एमपी/एमएच सीमा-नागपुर 
के 4 लेन, िजसम¤ कैÌपटी-
कÆहान और नागपुर 
बाईपास शािमल है, तथा 
नागपरु-हैदराबाद का िकमी 
14.585 से िकमी 36.600 
तक रखरखाव (जामथा के 
तीसर े ³लोवरलीफ पर 
िमयावाकì व±ृारोपण) 

9000 0 9000 

11 महाराÕů 
नागपरु 

(पीडी 1) 

एमपी/एमएच सीमा-नागपरु 
का 4एल िजसम¤ कैÌपटी-
कÆहान और नागपुर 
बाईपास शािमल है और 
नागपरु-हैदराबाद का 
िकमी.14.585 से 
िकमी.36.600 तक 
रखरखाव ( कपसी के चौथे 
³लोवरलीफ म¤ ऑ³सीजन 
पाकª  Èलांटेशन ) 

3104 0 3104 

12 महाराÕů 
नागपरु 

(पीडी 1) 

एमपी/एमएच सीमा-नागपुर 
को 4 लेन का बनाना 
िजसम¤ कैÌपटी-कÆहान 

1652 0 1652 
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और नागपरु बाईपास 
शािमल है और नागपरु-
हैदराबाद का िकमी 
14.585 से िकमी 36.600 
तक रखरखाव (जमथा के 
चौथे ³लोवरलीफ म¤ 
बडªपाकª / ऑ³सीजन पाकª ) 

13 महाराÕů 
नागपरु 

(पीडी 2) 

महाराÕů राºय म¤ ईपीसी 
मोड पर एनएच-353जे के 
नागपरु- काटोल खंड 
(िडजाइन िकमी 13+000 
से िकमी 62+900 तक) 
पर चार लेन का िनमाªण । 

8943 16000 24943 

14 महाराÕů चþंपरु 

महाराÕů राºय म¤ एनएच 
(मूल) के तहत हाइिāड 
वािषªकì मोड पर एनएच-
353बी के गोिवंदपुर 
(महाराÕů/तिमलनाडु 
सीमा) (िडजाइन िकमी 
32.910) से राजरुा 
(िडजाइन िकमी 89.090) 
{िडजाइन लंबाई - 56.180 
िकमी} खंड तक मौजूदा 2-
लेन खंड को चार लेन 
िनमाªण। 

7473 14241 21714 

15 महाराÕů चþंपरु 
एनएच 361 पर टोल 
Èलाजा पर पौधारोपण 

6808 9375 16183 

16 महाराÕů चþंपरु 
एनएच 930 का वरोरा - 
वानी खंड 

18050 3885 21935 

17 महाराÕů ठाण े

वडोदरा मुंबई ए³सÿेसवे 
(चरण II - पैकेजXI) 
[िकमी. 77.000 से िक.मी. 
103.400] ( गंजाड - 
तलसारी ) 

0 1333 1333 
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18 महाराÕů ठाण े

वडोदरा मुंबई ए³सÿेसवे 
(चरण II - पैकेजXII) 
[िकमी. 50.700 से िक.मी. 
77.000] (मसवान - 
गंजाद) 

0 25 25 

19 महाराÕů ठाण े

वडोदरा मुंबई ए³सÿेसवे 
(चरण II - पैकेजXIII) 
[िकमी. 26.582 से िक.मी. 
50.700] (िशरसाद - 
मसवन ) 

0 6911 6911 

20 महाराÕů पंढरपरु 
पाटस - वसुंदेपाटस-
बारामती पैकेज - I 

2087 182 2269 

21 महाराÕů पंढरपरु 
बारामती से इंदापरु पैकेज-
II 

808 3174 3982 

22 महाराÕů पंढरपरु इंदापरु से बŌडाले पैकेज-III 6914 6690 13604 

23 महाराÕů कोÐहापुर 

एनएच-48 के कागल-
सतारा खंड िकमी 
592.500 स े िकमी 
658.000 तक पर 6 लेन ( 
पैकेज- I) 

446 962 1408 

24 महाराÕů कोÐहापुर 

एनएच-48 ( पैकेज- II) के 
कागल-सतारा खंड का 
िकमी 658.000 से िकमी 
725.000 तक 6 लेन 

601 859 1460 

25 महाराÕů कोÐहापुर 

एनएच-166 के रÂनािगरी-
कोÐहापुर खंड िकमी 
112.340 स े िकमी 
145.300 तक का 4एल ( 
पैकेज- III) 

807 1124 1931 

26 महाराÕů कोÐहापुर 

एनएच-166 के िकमी 
67.140 से िकमी 
112.340 तक रÂनािगरी-
कोÐहापुर खंड का 4 लने 
(पैकेज - II) 

651 1029 1680 
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27 महाराÕů कोÐहापुर सांगली सोलापरु पैकेज 1 439 560 999 

28 महाराÕů कोÐहापुर 

एनएच-166 के रÂनािगरी-
कोÐहापुर खंड पर िकमी 
0.000 से िकमी 19.769 
तक और िकमी 31.000 से 
िकमी 67.140 तक 4 लेन 
( पैकेज- I) 

1046 1259 2305 

29 महाराÕů पणु े

मोहोल-आलंदी खंड पर 
धमªपरुी से िकमी 117.000 
पर लोनंद- िकमी 
166.400 (पैकेज-IV) तक 
मौजूदा 2-लेन खंड को 4-
लेन का बनाना 

5633 18884 24517 

30 महाराÕů पणु े
सतारा से पुणे तक एनएच 4 
(एनएच 48) 

904 0 904 

31 महाराÕů पणु े
एनएच 5 के खेड़ िसÆनर 
खंड के िलए चरण I का शेष 
कायª 

1678 10611 12289 

32 महाराÕů पणु े
चरण II के तहत एनएच-50 
के खेड़ िसनर खंड 4 लेिनंग 
के िलए शेष कायª 

1746 7214 8960 

33 महाराÕů पणु े

मोहोल-आलंदी खंड के 
लोनंद (िडजाइन िकमी. 
166.400) से िदवे घाट 
(िडजाइन िकमी. 
220.900) {िडजाइन 
लंबाई – 54.500 िकमी} 
तक मौजूदा 2/4 लेन वाले 
खंड को चार लेन का 
बनाना 

4071 22180 26251 

34 महाराÕů पणु े

एनएचडीपी चरण-V के 
अंतगªत महाराÕů राºय म¤ 
ईपीसी मोड पर एनएच-4 के 
खंबाट कì घाट खंड पर नई 

30 0 30 
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6-लेन सरुगं का िनमाªण 
और मौजूदा िकमी 
771.730 से मौजूदा िकमी 
782.000 तक इसके पहòचं 
मागª का िनमाªण। 

35 महाराÕů अहमदनगर 

महाराÕů राºय म¤ एनएच 
561-ए अहमदनगर से 
घोगरगांव िकमी 0/000 से 
िकमी 38/775 पैकेज - I के 
अहमदनगर-करमाला-
ट¤भूणê खंड को 4 लेन का 
बनाया जाना 

1778 0 1778 

36 महाराÕů अहमदनगर 

महाराÕů राºय म¤ एनएच 
561-ए घोगरगांव से 
अहमदनगर-सोलापरु 
िजला सीमा तक िकमी 
38.775 से िकमी 
80.390-पीकेजी II तक 
अहमदनगर-करमाला-
ट¤भूणê खंड का 4 लेन का 
िनमाªण 

1681 0 1681 

37 महाराÕů अहमदनगर 
एनएच 222 अहमदनगर 
बाईपास ,लंबाई 40+60 
िकमी 

2050 0 2050 

38 महाराÕů पनवेल 

एनएच-66 (परुाना एनएच-
17) के 4एल पनवेल से 
इंदापरु खंड का शेष कायª 
िकमी 0.000 ( पनवेल ) से 
िकमी 42.300 ( कास ु ) 
तक -आरसीडÊÐयू 

80 8149 8229 

39 महाराÕů पनवेल 

एनएच¬66 (पुराना 
एनएच¬17) के 4एल 
पनवेल-इंदापरु खंड का 
िकमी 42.300 (कासू) से 

0 9300 9300 
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िकमी 84.600 (इंदापरु)-
आरसीडÊÐयू तक शेष 
कायª 

40 महाराÕů सोलापरु सोलापरु येदशी 1028 1700 2728 

कुल 
17225

2 
23700

7 
40925

9 
 

OIL AND NATURAL GAS DEPOSITS IN MANIPUR 

3309. DR. ANGOMCHA BIMOL AKOIJAM:  

Will the MINISTER OF PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) whether any survey has been conducted by the Government to identify oil and 

natural gas deposits in Manipur by the Directorate General of Hydrocarbons 

(DGH) or any other agency, if so, the details of such findings and the 

Government assessment of these deposits; 

(b) whether there is any plan or if any permission has been granted to explore, 

drill and extract oil and natural gas from Manipur; 

(c) if so, the details thereof, including the locations and the terms of such 

permissions, if any; and 

(d) whether any arrangements have been made to benefit local people or the 

State Government from such endeavours and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 
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(a) to (d): Government had awarded two blocks AA-ONN-2009/1 (admeasuring 

area 2217 Sq. Km.) and AA-ONN-2009/2 (admeasuring area 1740 Sq. Km.) under 

New Exploration Licensing Policy (NELP) falling in the districts of Jiribam, 

Tamenglong & Churachandpur in 2010. Thereafter, Petroleum Exploration 

License (PEL) was granted by Government of Manipur for the blocks AA-ONN-

2009/1 and AA-ONN-2009/2 on 23.09.2010 and 20.09.2010 respectively for a 

period of 04 years. The details of survey carried out in these blocks are as follows: 

S.No. Block AA-ONN-2009/1 AA-ONN-2009/2 

1 2 Dimensional (2D) Seismic  

Acquisition, Processing and 

Interpretation (API) Survey [in 

Line Kilometre (LKM)]  

130.63 63.23 

2 Airborne Gradiometry Survey 

(LKM)  

2954 2319 

3 Geological Mapping Survey 

(LKM)  

312 496 

However, no hydrocarbon discovery was made in both the blocks and the 

operator relinquished both the blocks on 01.10.2018 and the blocks are not active 

as on date. 

Government has conducted Airborne Gravity Gradiometry & Gravity 

Magnetic (AGG&GM) survey in Manipur. A total of 5,451 Flight Line Kilometer 

(FLKM) 2D Seismic data has been acquired in Manipur. The data is available in 

National Data Repository (NDR). 
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Besides above, another Pre-NELP block, namely, AA-ONJ/2 operated by Oil and 

Natural Gas Corporation (ONGC) had part area (220 Sq. Km.) in Manipur, Assam 

and Mizoram. However, the area in Manipur was relinquished on 12.06.2014 by 

the operator. 

वैिÔ वक ऊजाª भागीदारी 

3310.  ®ी मनीष जायसवाल: 

 ®ी िबभु ÿसाद तराई:  

³या पेůोिलयम और ÿाकृितक गैस मýंी यह बताने कì कृपा कर¤गे िक: 

(क) वैिÔ वक ऊजाª भागीदारी भारत कì दीघªकािलक ऊजाª सरु±ा और सøंमण लà यŌ के साथ िकस 

ÿकार अनłुप है; 

(ख) भारत के वैिÔ वक ऊजाª सहयोग म¤ नवीकरणीय ऊजाª और Ö व¸ छ ईधंन कì ³ या भूिमका है; 

(ग) भारत हåरत हाइűोजन, जैव ईधंनŌ और काबªन कैÈ चर ÿौīोिगिकयŌ म¤ िवदेशी िनवेश को िकस 

ÿकार आकिषªत करने कì योजना बना रहा है; और 

(घ) ³ या ऊजाª द±ता और िडिजटल ůांसफॉम¥शन म¤ अनसुंधान और िवकास के संबंध म¤ वैिÔ वक 

ऊजाª फमŎ के साथ कोई सहयोगाÂ मक ÿयास िकए जा रहे ह§ और यिद हां,तो तÂ सबंंधी Ê यौरा 

³ या है?  

पेůोिलयम और ÿाकृितक गैस मýंालय म¤ राºय मýंी; तथा पयªटन मýंालय म¤ राºय मýंी (®ी 

सुरेश गोपी): 

(क) से (घ): वैिĵक जैव ईधंन गठबंधन (जीबीए), अंतरराÕůीय सौर गठबंधन (आईएसए), अंतरराÕůीय 

नवीकरणीय ऊजाª एज¤सी (आईआरईएनए), संपÆनता के िलए भारत-ÿशांत आिथªक ढाचँा 

(आईपीईएफ), जी20 के Öव¸छ ऊजाª िमिनÖटीåरयल, Öव¸छ कुिकंग िमिनÖटीåरयल, ऊजाª पåरवतªन 

कायª- समूह, ³वाड के तहत ऊजाª मंिýयŌ कì वाताª, वैिĵक दि±ण िशखर सÌमेलन कì आवाज और 

शंघाई सहयोग संगठन (एससीओ) जैसे वैिĵक ऊजाª संबधंी साझेदारी म¤ भारत का नेतÂृव और 
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भागीदारी के चलते भारत को ऊजाª सरु±ा, पहòचँ और िÖथरता के सÌबÆध म¤ अपने िवचार रखने और 

पåरणामŌ/िवचार-िवमशª को ÿभािवत करने म¤ स±म बनाती है। 

ऐसी वैिĵक ऊजाª साझेदाåरयŌ म¤ भारत कì सŀुढ़ वकालत सवō°म परपंराओ ं को साझा 

करन,े लचीली मूÐय ®ृंखलाओ ंको बढ़ावा देन,े ÿौīोिगकì िवकास को आगे बढ़ान,े नवीकरणीय ऊजाª 

पåरयोजनाओ ंऔर Öव¸छ ईधंन के उपयोग के िलए कम लागत के िव°पोषण कì खोज के िलए अवसर 

ÿदान करती है।  

सरकार ने हाइűोकाबªन ±ेý को Öवचािलत मागª के अधीन 100% ÿÂय± िवदेशी िनवेश 

(एफडीआई) के िलए खोल िदया है, जो पूवª-अनमुोदन आवÔयकताओ ं को समाĮ करता है। 

वषª 2070 तक िनवल शूÆय का समथªन करने के िनिम° सरकार उÆनत जैव ईधंन उÂपादन संयýंŌ कì 

Öथापना, िवशेष łप से गैर-खाī बायोमास का उपयोग करने और काबªन कैÈचर, उपयोग और भडंारण 

(सीसीयूएस) अवसंरचना म¤ तेजी लाने का भी समथªन कर रही है। नवीन और नवीकरणीय ऊजाª 

मýंालय राÕůीय हåरत हाइűोजन िमशन को िøयािÆवत कर रहा ह,ै िजसका उĥेÔय भारत को हåरत 

हाइűोजन और इसके ÓयÂुपÆन के उÂपादन, उपयोग और िनयाªत का वैिĵक क¤ þ बनाना है। राÕůीय 

हåरत हाइűोजन िमशन को बढ़ावा दनेे के िलए, तेल कÌपिनया ँहाइűोजन उÂपादन, भंडारण, पåरवहन 

और उपयोग सिहत हाइűोजन मूÐय ®ृंखला के िवकास पर सिøय łप से काम कर रही ह§। इन पहलŌ 

से साझेदारी और िवदेशी िनवेशŌ के िलए अवसर खलु गए ह§। 

सावªजिनक ±ेý के तेल और गैस उपøमŌ ने इलेि³ůक वाहनŌ म¤ एिलिमिनयम-एयर बैटरी का 

समेकन, सीओ2 को अÐकोहल म¤ इल³ेůो-बायोकैटेिलिटक łपांतरण के िलए ÿूफ-ऑफ-कॉÆसÈेट 

को अंितम łप दनेा, डीकाबōनाइजेशन और लो- काबªन अवसर, सतत िवकास के िलए संयĉु 

िवशेष²ता का लाभ उठाना, Öव¸छ ईधंन ÿौīोिगिकया,ँ ÿिøया Öवचालन, िवøेता भगुतान ÿणाली 

को सÓुयविÖथत करना, तरंग ऊजाª, अपतटीय अÆवेषण, उÂसजªन िनगरानी और ऊजाª द±ता 

समाधान आिद जैसे अनुसंधान एवं िवकास गितिविधयŌ पर वैिĵक ऊजाª कÌपिनयŌ के साथ समझौता 
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²ापनŌ पर हÖता±र िकए ह§, िजससे ऊजाª द±ता को बढ़ावा और िडिजटल पåरवतªन को बढ़ावा िदया 

जा सके। 

MONETISATION OF HIGHWAYS THROUGH TOT  

3311. SHRI SUDAMA PRASAD:   

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state: 

(a) whether the National Highways Authority of India (NHAI) has raised Rs. 8353 

crore through monetisation of highways through Toll Operate Transfer (ToT) 

and if so, the details thereof; 

(b) whether the Government concede the slowdown in highway construction due 

to static project awarding during the Financial Year (FY) 2025-26 and if so, 

the reasons therefor; 

(c) the total length of highways awarded for construction during the last five fiscal 

years along with a comparison of completion rates, year-wise; 

(d) the details of funds raised by NHAI through highway monetization, particularly 

under the ToT mode during FY 2019-24; 

(e) the manner in which the funds have been utilized and the details of the specific 

projects thereof; and 

(f) whether the Government has conducted any Environmental Impact 

Assessment (EIA) of the awarded highway projects and if so, the details of 

the report thereof? 

 THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI):  
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(a):  National Highways Authority of India (NHAI) has raised the fund of Rs. 

6,661 crore through TOT Mode for the financial year 2024-25 (as on date). In 

addition, the bids for the projects under TOT-15 are under evaluation.   

(b) and (c): The details of National Highways (NHs) awarded and constructed 

during the last five fiscal years are as follows: 

Awards/Construction 2019-20 2020-21 2021-22 2022-23 2023-24 
Awards(km) 8,948 10,964 12,731 12,376 8,581 
Construction(km) 10,237 13,327 10,457 10,331 12,349 

(d):  The revenue earned through Asset Monetization Mode from Financial Year 

2019-2020 to the Financial Year 2023-2024 is as under:  

Mode Revenue (Rs. in Cr.) 
TOT 42334 
InvIT 25900 

Securitization 45800 
Total 114034 

 (e):  The fund raised through TOT mode is transferred into the Consolidated 

Fund of India (CFI), which is received through plougback under budgetary 

support. 

The fund received from InvIT mode is used for repayment of debts. Fund 

through securitization has been raised only in Delhi Mumbai Expressways 

Development Limited (DMEDL) and the raised fund has been utilized for the 

project purpose.   

(f): Preparation of Environmental Impact Assessment (EIA) is an integral part of 

Detailed Project Report (DPR) for all National Highway projects after conducting 
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survey, investigation, primary and secondary data etc including consultation of 

concerned authorities in and around the project corridor. 

 

WORLD FOOD INDIA EVENT  

3312.  SHRI Y. S. AVINASH REDDY: 

          Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to 

state:  

(a) the details of the total amount spent on the proposals received by the 

Government during the World Food India 2023 event held at Bharat 

Mandapam; 

(b) the various steps taken/being taken by the Government to provide boost to 

the food processing industries; 

(c) whether the Government has any plan to introduce any Production Linked 

Incentive (PLI) scheme in the food processing industry sector in the country; 

and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH):  

(a):  Ministry of Food Processing Industries (MoFPI) organized World Food India-

2023 during 3rd to 5th November,2023 at Bharat Mandapam, Pragati Maidan, 

New Delhi. Wide spectrum of domestic and overseas stakeholders participated 

in the Event, which included 1208 exhibitors, 14 international delegations 

including 7 Ministerial delegations, 715 overseas and 218 domestic buyers, 97 



20.03.2025  432 
 

 

corporate leaders, 10 Union Ministries/ Departments, 6 Commodity Boards apart 

from 25 States / UTs. Netherlands was the Partner Country and Japan was the 

Focus Country of the Event. The total amount of expenditure on the World Food 

India 2023 was Rs. 48.18 Crore and total revenue generated during the event 

was Rs. 25.96 Crore.  

(b) to (d):   In order to provide boost to the Food Processing Industries, Ministry 

promotes investment in Food Processing Sector through its schemes (i) Pradhan 

Mantri Kisan SAMPADA Yojana (PMKSY), (ii) Production Linked Incentive 

Scheme for Food Processing Industry (PLISFPI) and (iii) PM Formalization of 

Micro Food Processing Enterprises (PMFME).  

    Under component schemes of PMKSY, the Ministry provides mostly credit 

linked financial assistance (capital subsidy) in the form of grants-in-aid to the 

entrepreneurs including individual entrepreneurs.  

    The Ministry also provides financial, technical and business support for 

setting up/ upgradation of individual micro food processing enterprises through 

credit linked subsidy under PMFME scheme. 

         Ministry is implementing the Central Sector Scheme- “Production Linked 

Incentive Scheme for Food Processing Industry (PLISFPI)” to support creation 

of global food manufacturing champions commensurate with India’s natural 

resource endowment and support Indian brands of food products in the 

international markets with an outlay of ₹ 10,900 crores,  to be implemented from 

2021-22 to 2026-27.  
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CANCELLATIONS OF FLIGHTS 

3313.    SHRI K. RADHAKRISHNAN                     

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) the number of flight cancellations and the total scheduled flights under the 

RCS-UDAN scheme during the last three years, year and State-wise; 

(b) the reasons for flight cancellations since 2022, along with the percentage of 

flights cancelled due to each reason, including operational issues, year and 

State-wise; and 

(c) the different types of aircraft affected by cancellations and the percentage of 

cancellations for each aircraft type, including small carriers? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) to (c): As on date, under the Regional Connectivity Scheme - Ude Desh ka 

Aam Nagrik (RCS-UDAN), 625 routes have been operationalised. 84 RCS routes 

have discontinued before completion of 3 years tenure during the last three years 

(January, 2022 to December, 2024). Eligible routes which were discontinued in 

the past rounds due to various reasons have been re-bid, awarded and 

operationalized in the subsequent rounds.  Several factors may account for the 

unoperated flights/discontinuation of routes. Key reasons for the route 

cancellations include disruptions caused by the COVID-19 pandemic, the 

grounding of numerous aircraft due to global engine issues, which significantly 

reduced the available fleet for all airline operators in the country, the shutdown 
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of certain airlines and low passenger demand on specific routes. Additionally, 

issues such as slot unavailability, low passenger demand, limited aircraft 

availability and various internal challenges prevented the airlines from 

scheduling the awarded weekly frequencies. Poor weather conditions and 

various operational constraints also contributed to the cancellation of flights. 

Such reasons would impact any type of aircraft operations on any route. Under 

the RCS-UDAN, a variety of aircraft such as Tecnam P2010, Twin Otter DHC 

400, Q400, Embraer 175 & 145, ATR-42, ATR-72, A320 & Cessna grand etc. 

are operating by various airlines. Aircraft wise data of cancellation is not being 

maintained. 

COMPLETION OF HALWARA INTERNATIONAL AIRPORT 

3314.  SHRI AMRINDER SINGH RAJA WARRING:         

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether the Government has framed an estimated timeline for the completion 

of the Halwara International Airport project and if so, the details thereof; 

 (b) whether the completion of the Halwara International Airport would take place 

as per the deadline/target set for the same; and 

 (c) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) to (c): At Air Force Station Halwara, a joint venture between the Airports 

Authority of India (AAI) and the State Government of Punjab has been formed to 
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develop a new Civil Enclave. The Government of Punjab (GoP) through the 

Public Works Department (PWD) has undertaken the work of construction of the 

Interim Terminal Building and allied works at Halwara Airport. 

The timeline for completion of the airport projects depends upon many 

factors such as land acquisition, availability of mandatory clearances, financial 

closure etc. 

EXPANSION OF AIR CONNECTIVITY 

3315.  SHRIMATI MAHIMA KUMARI MEWAR:                 

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether it is a fact that air connectivity in the country has improved 

considerably with setting up of new airports and the regional air connectivity 

scheme and if so, the details thereof; 

(b) whether the Government has conducted any impact assessment of enhanced 

air connectivity under UDAN scheme on the economic and tourism and if so, 

the details and the key findings thereof; 

(c) the steps being taken by the Government to further strengthen regional air 

connectivity across the country, particularly in Rajasthan; 

(d) whether the Government proposes to enhance financial incentives and 

infrastructure support for airlines operating under the UDAN scheme; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 
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(a): Under the Regional Connectivity Scheme -Ude Desh Ka Aam Nagrik (RCS-

UDAN), 625 RCS routes (including 53 Tourism RCS routes) connecting 88 

unserved and underserved airports (including 13 heliports & 02 water 

aerodromes) have been operationalised.Total domestic passengers travelled 

through RCS-UDAN are more than 149 lakhs connecting on over 2.97 Lakh RCS 

flights till date. These developments mark significant milestones in enhancing 

regional connectivity.; 

(b): The following studies have been conducted on the RCS-UDAN Scheme that 

also cover air travel affordability:; 

1. The report "The Regional Connectivity Scheme UDAN - Progress and 

Prospects" by the Indian School of Business (ISB), (2021-22) ; 

2. The mid-term appraisal for the Schemes "Evaluation Study of Regional 

Connectivity Scheme" by DMEO NITI Aayog (2023-24) ; 

UDAN has been successful in enhancing regional and remote connectivity. 

UDAN has provided an impetus to economic development of remote regions and 

contributed to a more equitable and inclusive growth in economic activity across 

the country. It has provided a boost to businesses with enhanced connectivity to 

industrial hubs, tourist destinations and made trade more efficient.  

(c): Under the UDAN scheme, Airports in Rajasthan namely, Bikaner, 

Kishangarh and Jaisalmer have been operationalised. In addition, 

Sriganganagar Airport has also been identified for development and to operate 

RCS flights in the state of Rajasthan. 
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(d) and (e): Promoting affordability of regional air connectivity is envisioned under 

UDAN by supporting Selected Airline Operators (SAOs) through concessions by 

the Central Government, State Governments/UTs and airport operators to 

reduce the cost of operations on regional routes and providing financial (Viability 

Gap Funding or VGF) support to meet the gap. The airfare on the RCS seats on 

which VGF is provided to the Selected Airline Operators (SAOs) for a period of 

3-years, is capped at a subsidised rate, and indexed at every quarter. 

PROGRESS OF PMKSY IN TAMIL NADU 

3316.  SHRI MALAIYARASAN D.:  

Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to 

state:  

(a) the details of the Pradhan Mantri Kisan Sampada Yojana (PMKSY) along 

with its progress in Tamil Nadu;  

(b) the details of the funds allocated and utilized under the PMKSY in Tamil 

Nadu during the last three financial years and the current year;  

(c) the number of food processing units, cold storage facilities and other 

related infrastructure set up in Tamil Nadu under this scheme;  

(d) the steps taken by the Government to ensure effective implementation of 

PMKSY in Tamil Nadu, particularly in rural and backward areas; and  

(e) the manner in which the Government plans to monitor and assess the 

impact of the PMKSY in improving the income of farmers and reducing 

post-harvest losses in Tamil Nadu? 
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THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH): 

(a) to (c):  For development of the Food Processing sector in the country 

including Tamil Nadu, the Ministry of Food Processing Industries (MoFPI) is 

implementing the Pradhan Mantri Kisan SAMPADA Yojana (PMKSY), as a 

Central Sector scheme. Under PMKSY financial assistance is provided to 

entrepreneurs for setting up food processing industries with efficient supply chain 

management from farm gate to retail outlet thereby giving a big boost to the 

growth of food processing sector in the country with total outlay of Rs. 5520 Crore 

for 15th Finance Commission Cycle. PMKSY is demand driven in nature and 

applications from interested entrepreneurs are invited through Expression of 

Interest (EoI) from all over India including Tamil Nadu. Funds are not 

allocated/sanctioned/released state-wise under any of the component schemes 

of PMKSY.  

 As on 28.02.2025 under different component schemes of PMKSY, 145 

projects have been approved in the State of Tamil Nadu with the project cost of 

₹ 1922.75 crore and approved grants in aid/subsidy of ₹497.69 crore. So far, 

₹313.3 crore has been released to these 145 projects. The details of number of 

projects approved and completed in Tamil Nadu under PMKSY during the last 

three financial years and current year are given in the enclosed Statement-I and 

the details of number of food processing units, cold storage facilities and other 

related infrastructure under PMKSY are given in the enclosed Statement-II. 
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(d) and (e): Under the PMKSY scheme project proposals are invited from time to 

time across the country including remote or underdeveloped areas by floating 

Expression of Interests (EoIs) on the Ministry’s website. The proposals received 

are scrutinized for their eligibility and evaluated based on the criteria fixed as per 

the extant scheme guidelines. Merit based approvals are given to the eligible 

proposals based on availability of funds. Wider publicity is given to the 

component schemes under PMKSY by circulation through Press Information 

Bureau (PIB) and publishing in leading national and regional newspapers. 

Individuals including small farmers are eligible to avail benefits under the 

scheme. 

Government monitors and evaluates the progress of sanctioned projects 

under PMKSY by conducting regular review meetings and site visits to ensure 

that the physical progress of the projects is in consonance with the financial 

progress of the project. Government also constitutes panel of experts 

/consultants for undertaking inspection of projects sanctioned under the 

schemes as and when required.  

STATEMENT-I 
Projects approved in the state of Tamil Nadu during last three Financial years 

and current year under PMKSY 
Year Approved Completed/Operational 

Number Project 
Cost (₹ 

in 
crore) 

Approved 
GIA             
(₹ in 

crore) 

GIA 
released      

(₹ in 
crore) 

Farmers 
benefitted 

Employment 
generated 

2021-22 2 23 335.5 83.63 79.74 44412 7676 
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2022-23 32 15 152.89 57.86 56.45 38458 4326 

2023-24 34 25 171.73 55.07 46.66 37104 5452 

2024-25 0 7 55.66 23.73 20.55 2600 3330 

 

STATEMENT-II 

Details of Approved Projects under different sub-schemes of PMKSY 
S
N 

Schem
e 

Appr
oved 
Proje
cts 

Com
plete

d/ 
Oper

ational 

Project 
Cost 
 (in 

Crores) 

Approve
d GIA  

(in 
Crores) 

Capacit
y 

(MT/Ann
um) 

Employ
ment 

Farmers 
Benefited 

No of Cold 
storages/ 

frozen 
storage/ 
CA/ MA 

TAMIL NADU 

1 APC 12 2 332 81 5 10953 48000 12 

2 BFL 9 8 75 20 1 2300 206998 21 

3 CC 23 13 770 159 21 13800 219696 40 

4 CEFPP
C 

32 20 482 117 6 14989 14879 0 

5 FTL 23 19 103 52 0 851 0 0 

6 MFP 1 0 77 24 1 0 0 3 

7 OG 4 1 69 31 0 2250 2100 5 

8 R&D 41 41 16 15 0 0 0 0 

9 Skill 0 0 0 0 0 0 0 0 
 

Total 145 104 1922.75 497.69 34 45143 491673 81 

 

INCREASE IN BUDGET ALLOCATION  

3317.   SHRI JANARDAN SINGH SIGRIWAL: 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased 

to state: 
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(a) whether the Ministry has been provided an increase in its budgetary allocation 

for the year 2025-26, if so, the details thereof; 

(b) whether the Government has earmarked any specific portion of the budget 

for the development of road infrastructure in the country, if so, the details 

thereof, State-wise; 

(c) whether the Government has planned any new projects for road safety in the 

coming fiscal year, if so, the details thereof; 

(d) whether the Government has provided in the budget for maintenance and 

upgrading of existing roads in the country, if so, the details thereof, State-

wise; and 

(e) whether a specific share of the budgetary allocation has been provided for 

promoting electric vehicle infrastructure in the country, if so, the details 

thereof? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a):     The proposed Budgetary outlay of the Ministry of Road Transport and 

Highways  for the Financial Year (FY) 2025-26 is Rs.2,87,333 Crore.  

(b):     The Government in Ministry of Road Transport & Highways is primarily 

responsible for development and maintenance of National Highways (NHs). 

Majority portion of the budgetary outlay is generally earmarked for development 

and maintenance of NHs, including development and maintenance of State 

Roads under Central Road Infrastructure Fund (CRIF). 
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          State/Union Territory (UT) - wise details of funds allocated and expenditure 

incurred towards development and maintenance of NHs during the last year and 

the current year are given in the eclosed Statement-I.  

In addition, State/UT-wise details of accrual/ allocation of funds and the 

funds released/expenditure incurred under CRIF towards development and 

maintenance of State roads during the last year and the current year are given 

in the eclosed Statement-II. 

(c):     Road safety engineering measures / works on NHs, including rectification 

of blackspots, are undertaken mainly as part of scope of development / 

maintenance works on NHs or as standalone projects in certain cases. Out of 

total 13,795 black spots identified on the NHs upto 2021-22, short-term 

rectification measures have been completed on 11,515 black spots and 

permanent rectification measures have been completed on 5,036 black spots. 

During FY 2025-26, 1,000 black spots have been planned for permanent 

rectification. 

(d)     Development and maintenance of NHs is a continuous process. State/ 

Union Territory (UT)- wise details of funds allocated and expenditure incurred 

towards development and maintenance of NHs during the last year and the 

current year are given in the eclosed Statement-I as provided in reply of part (b).  

(e)     There is no budgetary allocation specific to the promotion of Electric 

Vehicle (EV) infrastructure in the Budget. 

However, Government, inter-alia, envisions development of Wayside 

Amenities (WSAs) at approximate intervals of 40-60 km along NHs. EV Charging 
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Stations (EVCS) have been provisioned as mandatory facility on these WSAs. 

Total 393 WSAs have been awarded so far, out of which 94 are operational. Out 

of the 94 operational WSAs, 50 are equipped with Electric Vehicle (EV) Charging 

Stations. 

STATEMENT-I 
State / UT - wise details of funds allocated and expenditure incurred 
towards development and maintenance of NHs during the last year and the 
current year:- 

Amount in ₹ Crore 

Sr. No. State/UT 
2023-24  

2024-25 (Till 
31.01.2025) 

Alloc. Expd. Alloc. Expd. 
1 Andhra Pradesh 11,440 11,440 9,847 8,904 
2 Arunachal Pradesh 2,649 2,649 3,488 2,064 
3 Assam 9,137 9,137 5,239 5,029 
4 Bihar 10,749 10,749 6,503 6,261 
5 Chhattisgarh 4,255 4,255 1,544 1,188 
6 Goa 620 620 838 431 
7 Gujarat 10,900 10,900 6,262 5,923 
8 Haryana 6,062 6,062 3,369 3,263 
9 Himachal Pradesh 5,175 5,175 3,310 3,106 

10 Jharkhand 4,599 4,599 4,414 4,096 
11 Karnataka 12,695 12,695 8,943 7,607 
12 Kerala 10,419 10,419 2,756 2,690 
13 Madhya Pradesh 7,447 7,447 6,012 5,578 
14 Maharashtra 19,867 19,867 16,503 14,224 
15 Manipur 2,598 2,598 1,508 1,495 
16 Meghalaya 1,803 1,803 1,394 1,012 
17 Mizoram 2,189 2,189 1,467 1,411 
18 Nagaland 1,414 1,414 1,227 1,062 
19 Odisha 5,948 5,948 4,905 4,298 
20 Punjab 12,419 12,419 6,910 6,545 
21 Rajasthan 8,874 8,874 5,251 4,928 
22 Sikkim 684 684 357 320 
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Amount in ₹ Crore 

Sr. No. State/UT 
2023-24  

2024-25 (Till 
31.01.2025) 

Alloc. Expd. Alloc. Expd. 
23 Tamil Nadu 9,925 9,925 7,076 6,735 
24 Telangana 6,117 6,117 6,644 5,869 
25 Tripura 1,546 1,546 514 499 
26 Uttar Pradesh 28,114 28,114 16,957 15,255 
27 Uttarakhand 4,545 4,545 3,333 2,897 
28 West Bengal 3,543 3,543 2,028 1,750 
29 Andaman & Nicobar Islands 96 96 139 139 
30 Dadra & Nagar Haveli 

2 2 100 3 
31 Daman & Diu 
32 Delhi / Headquarters 3,223 3,223 2,403 2,398 
33 Jammu & Kashmir 10,528 10,528 7,858 7,329 
34 Ladakh 658 658 704 653 
35 Puducherry 35 35 28 20 

Alloc. – Allocation; Expd. – Expenditure 

STATEMENT-II 
State / UT - wise details of accrual/ allocation of funds and the funds 
released / expenditure incurred under CRIF towards development and 
maintenance of State roads during the last year and the current year:- 

Amount in  ₹ Crore 
Sr. 
No. 

State/UT 
2023-24  2024-25 (till 28.02.2025) 

Accrual# Release# Accrual# Release# 
1 Andhra Pradesh 420.10 485.48 420.00 213.25 
2 Arunachal Pradesh 167.75 238.00 168.04 165.10 
3 Assam 194.65 223.24 193.55 163.54 
4 Bihar 258.43 258.43 255.17 222.18 
5 Chhattisgarh 320.19 353.60 322.62 85.34 
6 Goa 18.47 48.16 17.79 15.03 
7 Gujarat 586.35 73.79 585.01 472.85 
8 Haryana 205.63 108.60 203.31 105.03 
9 Himachal Pradesh 136.32 136.32 130.95 110.65 
10 Jharkhand 207.57 192.64 208.51 167.74 
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Amount in  ₹ Crore 
Sr. 
No. 

State/UT 
2023-24  2024-25 (till 28.02.2025) 

Accrual# Release# Accrual# Release# 
11 Karnataka 608.06 660.91 608.81 0.00 
12 Kerala 171.14 186.37 166.06 140.31 
13 Madhya Pradesh 719.10 778.13 721.61 682.14 
14 Maharashtra 886.63 886.63 891.52 891.52 
15 Manipur 48.37 146.98 46.87 15.19 
16 Meghalaya 54.83 78.42 55.37 46.79 
17 Mizoram 43.62 35.60 43.86 0.00 
18 Nagaland 35.54 46.09 35.79 30.24 
19 Odisha 387.41 423.41 392.13 331.33 
20 Punjab 195.33 72.04 195.97 64.04 
21 Rajasthan 812.41 745.90 816.17 689.63 
22 Sikkim 16.27 28.04 16.18 13.67 
23 Tamil Nadu 457.11 486.15 457.75 425.76 
24 Telangana 335.09 366.38 335.58 330.00 
25 Tripura 23.94 25.92 24.01 15.96 
26 Uttar Pradesh 777.40 821.07 777.88 657.28 
27 Uttarakhand 129.83 140.46 129.95 55.07 
28 West Bengal 275.67 298.08 272.75 230.46 

29 
Andaman & Nicobar 
Islands 

19.75 16.68 19.75 11.12 

30 Chandigarh 7.39 0.00  7.40 0.00 
31 Dadra & Nagar Haveli 

6.50 0.00 6.49 0.00 
32 Daman & Diu 
33 Delhi 36.31 0.00  36.31 0.00 
34 Jammu & Kashmir 128.67 206.67 128.67 108.72 
35 Ladakh 326.41 68.10 326.41 95.56 
36 Puducherry 11.76 9.94 11.76 9.94 

Funds to some States/UTs have been released more than the accrual of a State from the unspent 

balance of previous years of that State/UT. 

#Including funds allocated/released for construction of ROBs/ RUBs/ Bridges on State Roads under 

SETU BANDHAN under CRIF Scheme  
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IMPACT OF IGST ON MRO 

3318.    DR. BHOLA SINGH:                         

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether the Government has implemented a uniform 5% IGST rate on aircraft 

and aircraft engine parts to boost the Maintenance, Repair and Overhaul 

(MRO) industry in the country and if so, the details thereof; 

(b) the expected reduction in operational costs for domestic airlines and its 

anticipated impact on the growth of the MRO sector in the country; 

(c) the projected increase in employment opportunities and Foreign Direct 

Investment (FDI) in the MRO sector as per this policy change; 

(d) the estimated growth of MRO industry of the country by 2030, including 

Government incentives to attract global companies; and 

(e) the other policy measures being implemented by the Government to establish 

India as a global aviation hub for aircraft maintenance and repair? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a): Yes. In a major boost to the domestic Maintenance, Repair and Overhaul 

(MRO) industry and to the aviation sector, the Government has announced that 

a uniform rate of 5% IGST will apply to imports of Parts components, testing 

equipment, tools and tool-kits of aircraft, irrespective of their Harmonized System 

of Nomenclature (HSN) classification subject to specified conditions.  
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(b) to (e): This policy change is a crucial step towards enhancing the 

competitiveness of the Indian MRO sector, fostering innovation and efficiency 

and creating a robust and efficient aviation sector. The reduction of IGST on 

imports of aircraft components and parts to 5% will have a cascading effect 

benefiting the MRO industry, create new job opportunities, attract new MRO 

players and contribute to the sector's growth.; 

The Government has taken various measures to create a conducive 

environment for the development of aircraft maintenance and repair which 

include: 

i. As part of the announcements made in Union Budget 2024-25, the period 

for export of goods imported for repairs has been extended from six months 

to one year. Also, the time-limit for re-import of goods for repairs under 

warranty has been extended from three to five years. 

ii. New MRO Guidelines announced on 1st September, 2021 inter alia 

abolish royalties and build in transparency and certainty in land allotments 

for MROs in AAI airports. 

iii. GST on MRO has been reduced from 18% to 5% with full Input Tax Credit 

from 1st April, 2020. 

iv. Transactions sub-contracted by foreign original equipment 

manufacturers (OEMs)/ MRO to domestic MRO are treated as 'exports' with 

zero-rated GST from 1st April, 2020 

v. Exempted Customs Duty on tools and tool kits 

vi. Simplified clearance processing of parts 
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vii. 100% Foreign Direct Investment permitted via automatic route for MRO. 

 

HOUSING/SHELTERS FOR COLD WEATHER 

3319. SHRI GURJEET SINGH AUJLA:  

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 

state:- 

(a) whether the Government is aware that approximately 6,55,400 deaths occur 

annually in India due to exposure to extreme cold;  

(b) if so, the steps taken by the Government to provide adequate housing and 

shelter for vulnerable populations during the financial years 2019 to 2024; 

(c) the details of the studies conducted to identify the regions most affected by 

cold-related fatalities, if any; 

(d) whether region-specific housing or shelter initiatives have been developed, if 

so, the details thereof; 

(e) whether the Union Government has taken any measures in coordination with 

the State Governments or NGOs to provide winter clothing, blankets and 

heating facilities to individuals living in poverty or make shift shelters;  

(f) if so, the progress and outcomes of these initiatives to mitigate the impact of 

cold weather on the vulnerable population; and  

(g) whether the Government has proposed any special package for Amritsar and 

if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 
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(a): The Government is aware of the challenges of extreme cold conditions, 

including their impact on vulnerable populations. The data on deaths due to cold 

weather and cold waves is not maintained by the Ministry of Housing and Urban 

Affairs.  

(b):  It is the primary responsibility of Government of the States/ Union Territories 

to provide shelters for the urban homeless. However, in order to supplement their 

efforts, Ministry of Housing & Urban Affairs administered Scheme for Shelter for 

Urban Homeless (SUH) under Deendayal Antyodaya Yojana- National Urban 

Livelihoods Mission (DAY-NULM), through respective States/UTs. It focused on 

providing permanent shelters equipped with basic facilities to the urban 

homeless. The mission was in existence till September 2024. Also, MoHUA 

issues advisories to select States/UTs to prepare winter action plans and run 

temporary Shelters for Urban Homeless with necessary facilities to 

accommodate urban homeless during the winter.  

(c): No such study has been conducted by MoHUA. 

(d): As per the SUH guidelines, systematic third-party surveys are to be 

undertaken in cities/towns by the local/municipal bodies to assess accurately the 

need for shelters at suitable locations. Shelters may cater to the most vulnerable 

groups within the homeless populations such as (a) single women and their 

dependent minor children, (b) aged, (c) infirm, (d) disabled, (e) mentally 

challenged, etc. An actual break-up would depend on local particularities, and 

size of the city, and the total number of shelters. States/ULBs may consider 

setting up separate shelters to cater the special needs such as Shelter for Men, 
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Women, Families, and Special Shelter (for old persons without care, mentally or 

physically challenged etc). 

SUH guidelines prescribe establishing permanent shelters of concrete or 

durable and weather-proof alternate structures, with environmentally friendly 

designs, rain water harvesting, solar heating/ lighting facilities etc.  

(e) to (g): Under DAY-NULM, this Ministry issues advisory to select States/ 

UTs regarding winter action plan to accommodate urban homeless before harsh 

conditions of winter set in. It includes arrangement of temporary shelters, 

conduct of mobilization drives to mobilize homeless persons to the shelters etc. 

 No specific package has been announced for Amritsar for extreme cold 

under DAY-NULM.  

STATUS OF BHARATMALA ROAD PROJECT IN KERALA 

3320. SHRI KODIKUNNIL SURESH: 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state:  

(a) the current status of the Bharatmala Pariyojana projects in the State of Kerala 

including the details of completed ongoing and pending projects; 

(b) the total budget allocated for Bharatmala Pariyojana projects in the State of 

Kerala along with a break-up of funding for each project; 

(c) the key objectives and expected outcomes of these projects particularly in 

terms of improving connectivity, reducing traffic congestion and boosting 

economic development in the State of Kerala; 
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(d) the timeline for the completion of major Bharatmala Pariyojana projects in the 

State of Kerala including the Palakkad-Kozhikode Greenfield Highway and 

Thiruvananthapuram outer ring road; 

(e) whether any specific challenges have been identified in the implementation of 

the Bharatmala Pariyojana in the State of Kerala and if so, the measures being 

taken by the Government to overcome them; and 

(f) whether the Kayakulam-Adoor-Punalur road is included in the Bharatmala 

Pariyojana projects in the State of Kerala, if so, the details thereof? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI):   

(a) and (b): The details are given in the enclosed Statement. 

(c): Bharatmala Pariyojana envisaged improvement in logistics efficiency and 

connectivity in the country including connectivity to tribal, aspirational and LWE 

affected districts. Development of high-speed corridors will also reduce the travel 

time between key economic centers. Various Industrial Hubs, National Master 

Plan (NMP) nodes, Multi Model Logistics Parks (MMLPs), Ports and Airports are 

also being provided connectivity through these corridors.  

(d): The timelines for the completion of ongoing projects are also given in the 

enclosed Statement. The DPR is under progress for Palakkad-Kozhikode 

Greenfield Highway and Thiruvananthapuram outer ring road. The Government 

keeps on receiving/assessing proposals for declaration/ upgradation/ 

development of National Highways (NHs). Decisions are taken based on the 
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fulfillment of the criteria, requirement of connectivity, inter-se priority, outcome of 

DPR and synergy with PM Gati Shakti National Master Plan. 

(e):  The major challenge is limited Right of Way (ROW) acquired in consultation 

with Government of Kerala. However, the Government is making every effort to 

expedite the projects within the available ROW by conducting regular review 

meetings at various levels with all stakeholders including State Governments. 

(f):   No such proposal has been included in Bharatmala Pariyojana.  

STATEMENT 

Details of Bharatmala Pariyojana projects in Kerala 

Sr. 
No. 

Name of Project Length 
(Km) 

Total 
project 
Cost 
(in Rs. 
crore) 

Physical 
progress 
(%) 

Revised 
Schedule 
date of 
Completion  

1 
6-laning of Thalappady to 
Chengala on NH-66 (Old NH-
17) on HAM Mode 

39 2467.680 86% 31.11.2025 

2 
6-laning of Chengala to 
Neeleshwaram on NH-66 (Old 
NH-17) on HAM Mode 

37.27 2377.88 75% 30.11.2025 

3 
6-laning of Neeleshwaram to 
Thalipparamba on NH-66 (Old 
NH-17) on HAM Mode 

40.11 3799.76 75% 31.12.2025 

4 
6-laning of Thalipparamba to 
Muzhapilangad on NH-66 (Old 
NH-17) on HAM Mode 

29.95 3319.41 68% 31.12.2025 

5 

4-laning of Thalassery - Mahe 
Bypass from Muzhipilangadu 
(Km. 170.600) to Azhiyur (Km. 
188.000) 

28.60 1573.18 100% Completed 



20.03.2025  453 
 

 

6 
Construction of six lane minor 
bridge at km 203.160 and major 
bridge at km 204.895 

2.1 216.94 100% Completed 

7 
6-laning of Azhiyur to Vengalam 
on NH-66 (Old NH-17) on HAM 
Mode 

40.8 3713.14 54% 31.12.2025 

8 

Six laning of Existing Kozhikode 
Bypass (i.e. Vengalam Jn. to 
Ramanattukara Jn.) from km 
230.400 to km 258.800 (Design 
Chainage) of NH-66 

28.4 1862.77 84% 31.12.2025 

9 

Widening of 4 nos existing 2 
Lane major Bridge of Six-laning 
of Kozhikode Bypass (Calicut 
Bypass) (i.e. Vengalam Jn. to 
Ramanattukara Jn.) on EPC 
Mode 

1.90 106.75 11% 05.03.2026 

10 
6-laning of Ramanattukara to 
Valanchery on NH-66 (Old NH-
17) on HAM Mode 

39.68 4728.40 93% 31.06.2025 

11 
6-laning of Valanchery to 
Kappirikkad on NH-66 (Old NH-
17) on HAM Mode 

37.35 3824.07 93% 31.06.2025 

12 
4/6-laning of Kappirikkad-
Thalikulam of NH-17 (New NH-
66) on HAM Mode 

33.17 3946.56 65% 30.11.2025 

13 
4/6-laning of Thalikulam-
Kodungallur of NH-17 (New NH-
66) on HAM Mode 

28.84 4009.57 58% 31.12.2025 

14 
6-laning of Kodungallur- 
Edapally of NH-66 (Old NH-17) 
on HAM mode 

26.03 3119.94 55% 31.03.2026 

15 

6-lane elevated highway 
between Aroor–Thuravoor 
section of NH-66 on EPC Mode 

12.75 2382.66 47% 30.03.2026 
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16 
6 Laning of Thuravoor Thekku – 
Paravoor section of NH-66(Old 
NH-47) on EPC Mode 

37.39 2638.67 37% 31.03.2026 

17 
Six Laning of Paravoor to 
Kottukulangara section of NH-
66(Old NH-47) on EPC mode 

37.5 3175.85 55% 05.03.2026 

18 
6 Laning of Kottukulangara – 
Start of Kollam Bypass of NH-
66(Old NH-47) on HAM Mode 

31.5 3351.23 65% 25.12.2025 

19 

Six Laning of Start of Kollam 
Bypass to Kadambattukonam of 
NH-66 (Old NH-47) on HAM 
Mode 

31.25 3082.32 68% 31.12.2025 

20 

Six Laning of 
Kadambattukonam to 
Kazhakuttom of NH-66 (Old NH-
47) on EPC Mode 

29.83 3463.78 37% 31.05.2026 

  Total 593.42 57160.56   

 

LAND EROSION ALONG RIVER GANGA'S BANKS IN WEST BENGAL 

3321.  SHRIMATI RACHNA BANERJEE: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) whether the Government is aware about the land erosion along the river 

Ganga's banks in Malda, Murshidabad and Hooghly districts including the 

stretch of Balagarh-Guptipara in West Bengal and if so, the details thereof; 

(b) whether the Government has received any representation from local bodies 

and public representative for formulation of a comprehensive Master Plan to 

restrain/check the erosion on the river Ganga's banks in Balagarh and 

adjacent areas and if so, the details thereof; 
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(c) whether it is true that a large number of villages have been wiped out from 

the map and the people have become homeless due to land erosion at the 

said stretch and if so, the details thereof; and 

(d) the action taken/proposed to be taken by the Government to formulate a 

comprehensive Master Plan to restrain/check land erosion on the river 

Ganga's banks in Hooghly including Balagarh-Guptipara stretch? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a)  to (d):  Erosion, movement and deposition of sediment in river are natural 

regulating functions of a river. Rivers tend to maintain a balance between the silt 

load carried & silt load deposited, maintaining a river regime. Different stretches 

along Ganga river in Malda, Murshidabad and Hooghly including the stretch of 

Balagarh-Guptipara in West Bengal face land erosion in varying degrees.   

Flood management and anti-erosion schemes are formulated and 

implemented by concerned State Governments as per their priority. The Union 

Government supplements the efforts of the States by providing technical 

guidance and also promotional financial assistance for management of floods in 

critical areas. 

Ganga Flood Control Commission (GFCC) had prepared the 

Comprehensive Plan of the Main Ganga Stem in 1986 which was further updated 

in 2004 including Balagarh and allied Areas of district Hooghly, West 

Bengal,  and communicated to the States, along with recommendations for the 
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entire stretches, to be used in the preparation of the Detailed Project Reports for 

flood protection and anti-erosion works in the related areas.  

After receiving a representation from Hon’ble Member of Parliament (Lok 

Sabha) Shrimati Rachna Banerjee, Hooghly Parliamentary Constituency, a team 

from the GFCC and Government of West Bengal Officials visited Guptipara-

Balagarah area on 16.01.2025 eroded by the Hooghly River in the presence of 

Hon’ble M.P. and District Administration officials to guide Government of West 

Bengal for the preparation of a Detailed Project Report.  

भवन उपिनयमŌ और भूिम उपयोग (ल§ड यूज) का उÐलंघन 

3322. ®ी रामवीर िसहं िबधूड़ीः 

³या आवासन और शहरी कायª मýंी यह बताने कì ³या कर¤गे िकः 

(क) िनगरानी सिमित के िनद¥शŌ के अनुसार भवन उपिनयमŌ और भूिम उपयोग (ल§ड यूज) के 

उÐलंघन के संबंध म¤ िदÐली म¤ सील कì गई दुकानŌ कì कुल सं́ या का ±ेýवार Êयौरा ³या है; 

(ख) ³या सरकार का उĉ दकुानŌ कì सील खोलने का िवचार ह;ै और 

(ग) यिद हां, तो इस संबधं म¤ िदÐली िवकास ÿािधकरण (डीडीए) Ĭारा तैयार कì गई योजना का 

Êयौरा ³या है? 

आवासन और शहरी कायª मýंालय म¤ राºय मýंी (®ी तोखन साहó):  

(क): Öथानीय िनकायŌ अथाªत िदÐली नगर िनगम (एमसीडी), नई िदÐली नगर पािलका पåरषद 

(एनडीएमसी) और िदÐली िवकास ÿािधकरण (डीडीए) Ĭारा दी गई जानकारी के अनुसार भवन उप-

िनयमŌ और भूिम उपयोग के उÐलंघन के िलए िदÐली म¤ सील कì गई दकुानŌ कì कुल सं́ या का 

Êयौरा िनÌनानुसार है: 
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ø. स.ं ±ेý का नाम 
सील कì गई 

सपंि°यŌ/इकाइयŌ/दुकानŌ कì 
सं́ या 

1. 

िदÐली नगर िनगम 
(एमसीडी) 

रोिहणी ±ेý 460 
2. नरलेा ±ेý 15 
3. केशव पुरम ±ेý 164 
4. िसिवल लाइन ±ेý 332 
5. शहर – एसपी ±ेý 215 
6. करोल बाग ±ेý 1054 
7. पिĲम ±ेý 119 
8. नजफगढ़ ±ेý 309 
9. दि±ण ±ेý 658 

10. मÅय ±ेý 677 
11। शाहदरा (दि±ण) ±ेý 665 
12. शाहदरा (उ°र) ±ेý 274 

13. 
नई िदÐली नगर 
पािलका पåरषद 
(एनडीएमसी) 

एनडीएमसी ±ेý 161 

14. िदÐली िवकास 
ÿािधकरण (डीडीए) 

संजय नगर माक¥ ट, 
मंगोलपरु कलां, िदÐली 

145 

15. कड़कड़डूमा मůेो Öटेशन 10 
कुल 5258 

 

(ख) और (ग): संबंिधत Öथानीय िनकायŌ अथाªत एमसीडी, एनडीएमसी और डीडीए Ĭारा दी गई 

सूचना के अनसुार, भारत के माननीय उ¸चतम Æयायालय ने [एमसी मेहता बनाम भारत संघ कì 

डÊÐयूपी(सी) 4677/1985 के मामले म¤] िनगरानी सिमित को उन पåरसरŌ कì सील हटाने का 

अिधकार िदया है िजÆह¤ उस िनगरानी सिमित के िनद¥शŌ पर सील िकया गया था। साथ ही, माननीय 

उ¸चतम Æयायालय ने िनगरानी सिमित के आदेशŌ, िनणªयŌ और िसफाåरशŌ को चुनौती कì सनुवाई 

के िलए एक Æयाियक सिमित िनयĉु कì है। 
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TOLL PLAZAS 

3323. SHRI P. V MIDHUN REDDY:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state: 

(a) the number of toll plazas in the country, State-wise; 

(b) the details of toll plazas constructed in the last five years, State- wise; 

(c) the number of toll plazas operated by contractors and concessionaires in 

Andhra Pradesh; and 

(d) the details of amount collected in each toll Plazas in the last five years, State-

wise? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI):  

(a):  The details of state-wise user fee plazas on National Highways are given in 

the enclosed Statement-I. 

(b):  Details of user fee plazas constructed in last five (05) Financial Years (Year-

wise, State-wise) are given in the enclosed Statement-II. 

(c): As on 28.02.2025, there are total of 72 User Fee Plazas functional on 

National Highways in Andhra Pradesh, out of which, 53 public funded Fee 

Plazas are being operated by National Highways Authority of India (NHAI) 

through toll-collection contractors (user Fee collecting Agency) and remaining 

19 Concessionaire Fee Plazas are being operated by the Concessionaires who 

have constructed the National Highway in the state of Andhra Pradesh. 
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(d): User fee collection (State-wise and Fee plaza-wise) for the last five (05) 

Financial Years is given in the enclosed Statement-III. 

STATEMENT-I 

The details of state-wise user fee plazas on National Highways: 

Name of the State  
Total No. of user fee 

plazas as on 28.02.2025 

Andhra Pradesh (RO Vijayawada) 72 

Bihar (RO Patna) 39 

Chhattisgarh (RO Raipur) 22 

Delhi & EPE (RO Delhi) 60 
Gujarat (RO Gandhinagar) 55 
Haryana (RO Chandigarh) 44 
Punjab (RO Chandigarh) 39 

Jammu & Kashmir (RO Jammu) 6 
Jharkhand (RO Ranchi) 19 

Karnataka (RO Bangalore) 58 
Kerala (RO Thiruvanantpuram) 9 

Madhya Pradesh (RO Jabalpur & RO Bhopal) 90 
Maharashtra (RO Mumbai & RO Nagpur) 89 

North-East (RO Guwahati) 14 
Odisha (RO Bhubaneswar) 31 

Rajasthan (RO Jaipur) 156 
Tamil Nadu (RO Chennai & RO Madurai) 78 

Telangana (RO Hyderabad) 36 
Uttar Pradesh (RO UP East-Varanasi & RO UP 

West-Lucknow) 
97 

West Bengal (RO Kolkata) 32 
Uttrakhand (RO Dehradoon) 12 

Himachal Pradesh (RO Shimla) 5 
Total 1,063 
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STATEMENT-II 

Details of user fee plazas constructed in last five (05) Financial Years 
(Year-wise, State-wise): 

Name of the 
State 

2019-20 2020-21 2021-22 2022-23 2023-24 Total 

Andhra Pradesh 5 7 8 5 4 29 
Bihar 2 3 1 1 5 12 

Chhattisgarh 3 3 1 6 1 14 
Delhi-NCR - 1 3 31 2 37 

Gujarat - 5 3 1 1 10 
Haryana 4 3 6 1 1 15 
Himachal 
Pradesh 

1 - 1 - 3 5 

Jammu & 
Kashmir 

1 - 1 - - 2 

Jharkhand 3 1 1 4 1 10 
Karnataka 10 1 2 1 3 17 

Kerala -  2 1 1 4 
Madhya Pradesh 21 5 12 6 13 57 

Maharashtra 5 6 5 9 16 41 

North-East 1 4 2 - - 7 

Odisha 1 1 7 3 4 16 
Punjab 1 5 5 3 3 17 

Rajasthan 9 13 6 9 21 58 
Tamil Nadu 2  1 10 2 15 
Telangana 2 5 5 5 1 18 

Uttar Pradesh 15 6 8 10 13 52 

Uttrakhand - 7 2 - - 9 

West Bengal 2 7 2 1 - 12 
Total 88 83 84 107 95 457 
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STATEMENT-III 

User fee collection (State-wise and Fee plaza-wise) for last five (05) 
Financial Years: 

Name of the 
Fee plaza 

State 
Total (ETC + Cash) collection (Rs in Crore)  
2019-

20 
2020-

21 
2021-

22 
2022-23 2023-24 

Madapam 
Andhra 
Pradesh 

22.88 24.10 31.39 57.86 95.62 

Chilakapalem 
(merged with 

Madapam 
andNathavals

a) 

Andhra 
Pradesh 

40.92 44.41 55.58 54.47 0.00 

Nathavalasa 
Andhra 
Pradesh 

43.26 51.27 66.13 89.10 130.02 

Agnampadi 
Andhra 
Pradesh 

55.49 49.77 68.89 71.66 75.41 

Dukkavanipal
em 

Andhra 
Pradesh 

0.00 0.00 5.46 19.23 37.72 

Marripalem 
Andhra 
Pradesh 

0.00 0.00 5.32 16.29 37.84 

Laxmipuram 

Andhra 
Pradesh 

0.00 0.00 0.00 100.93 110.83 

Andhra 
Pradesh 

82.29 85.33 88.68 101.12 0.00 

VPRCL (Main 
Plaza) 

Panchvati 
Colony(Visha

kapatnam 
Port 

Connectivity) 

Andhra 
Pradesh 

29.70 30.71 34.57 43.99 53.88 



20.03.2025  462 
 

 

VPRCL 
(Secondary 

Plaza) 
Goshtani 
Gate of 

Navy(Vishaka
patnam Port 
Connectivity) 

1.17 

Ungutur 
Andhra 
Pradesh 

76.63 98.49 55.99 47.26 46.38 

Eethakota  
Andhra 
Pradesh 

82.93 107.21 63.25 54.70 54.74 

Krishnavaram 
Andhra 
Pradesh 

102.52 106.72 113.15 137.54 155.66 

Vempadu 
Andhra 
Pradesh 

145.76 148.89 162.11 196.90 219.98 

Gollaprolu 
Andhra 
Pradesh 

4.29 10.14 11.86 18.13 19.76 

Veeravalli 
Andhra 
Pradesh 

0.00 0.00 66.20 166.68 170.90 

Annampalli 
Andhra 
Pradesh 

-  -   - 0.75 11.44 

Pottipadu 
Andhra 
Pradesh 

57.51 49.36 63.99 94.58 97.76 

Kalaparru 
Andhra 
Pradesh 

53.75 45.52 55.16 87.70 105.32 

Keesara 
Andhra 
Pradesh 

59.68 49.67 63.06 80.18 76.24 

Badava 
Andhra 
Pradesh 

5.64 5.41 8.71 11.43 13.14 

Davaluru 
Andhra 
Pradesh 

29.60 30.75 39.65 56.18 58.94 

Kaza 
Andhra 
Pradesh 

149.97 149.96 164.14 189.07 210.32 
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Millampali 
Andhra 
Pradesh 

1.09 1.50 1.61 1.83 2.09 

Mekalavaripal
li 

Andhra 
Pradesh 

2.14 2.38 2.85 3.23 3.52 

Raviguntapalli 
Andhra 
Pradesh 

2.01 2.16 2.14 4.94 3.34 

Medapi 
Andhra 
Pradesh 

0.00 1.36 12.37 13.04 14.69 

Pandillapalli  
Andhra 
Pradesh 

0.00 0.71 7.52 10.34 11.59 

Chinthalapale
m toll plaza 

Andhra 
Pradesh 

2.86 2.17 2.88 3.75 6.08 

Rapur 
Andhra 
Pradesh 

0.20 0.25 0.40 1.12 3.58 

Durgamvaripa
lli 

Andhra 
Pradesh 

9.04 8.58 8.63 10.66 12.00 

Mahasamudr
am 

Andhra 
Pradesh 

0.00 30.50 57.41 75.90 86.20 

Gadanki 
Andhra 
Pradesh 

0.00 0.00 45.97 92.44 115.72 

Thenepalli 
Andhra 
Pradesh 

0.00 0.00 0.38 7.83 8.68 

Danamaiahgaa
ripalli Toll 

Plaza 

Andhra 
Pradesh 

0.00 0.00 0.00 13.68 14.55 

Bandlapalli 
Andhra 
Pradesh 

0.00 0.00 0.00 9.83 11.76 

 
Dumpalagattu 
Paatimeeda 

Palli  

Andhra 
Pradesh 

22.50 21.21 26.58 28.49 30.63 

Chagalmarri 
Toll Plaza 

Andhra 
Pradesh 

39.04 35.01 40.53 45.69 49.37 
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Chapirevula 
Andhra 
Pradesh 

30.99 32.59 35.45 41.35 44.42 

Nannur 
Andhra 
Pradesh 

43.55 39.63 46.75 54.24 58.92 

Basapuram 
Andhra 
Pradesh 

9.32 8.11 9.53 12.08 13.84 

Bandapalli 
Andhra 
Pradesh 

0.00 4.43 14.34 19.22 22.65 

Chittimitti 
Chinthala 

Andhra 
Pradesh 

0.00 0.35 1.21 1.26 1.46 

Amakthadu 
toll plaza 

Andhra 
Pradesh 

60.36 62.70 88.71 110.08 121.56 

Kasepalli  
Andhra 
Pradesh 

74.65 61.80 84.65 111.18 115.21 

Marur 
Andhra 
Pradesh 

72.39 61.22 88.21 121.39 130.05 

Halaharvi 
Andhra 
Pradesh 

4.22 4.79 4.74 7.28 8.73 

Jellipalli 
Andhra 
Pradesh 

0.00 4.13 8.55 10.14 10.92 

Yerradoddi 
Andhra 
Pradesh 

0.00 5.39 10.82 10.54 10.15 

Jodi 
Dharmapura

m 

Andhra 
Pradesh 

0.00 0.00 12.01 16.46 18.12 

Bathalapalli 
Andhra 
Pradesh 

0.00 0.00 8.83 12.79 12.26 

Vaddupalli 
Andhra 
Pradesh 

0.00 0.00 3.43 8.23 9.08 

Cholasamund
ram  

Andhra 
Pradesh 

0.00 0.00 0.00 1.65 3.16 

Bollapalli  
Andhra 
Pradesh 

125.13 127.27 140.49 168.63 182.57 
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Tangatur Toll 
Plaza 

Andhra 
Pradesh 

123.10 122.61 138.09 169.95 179.38 

Musunur Toll 
Plaza 

Andhra 
Pradesh 

73.45 72.29 81.31 96.94 106.39 

Venkatachala
m/Nellore 

Plaza 

Andhra 
Pradesh 

52.47 50.80 67.19 78.94 69.33 

Budhanam 
Plaza 

Andhra 
Pradesh 

65.88 57.63 73.15 88.95 87.83 

Sullurpet 
Plaza 

Andhra 
Pradesh 

48.86 46.32 56.03 78.83 85.38 

Buchireddypa
lem 

Andhra 
Pradesh 

8.59 6.88 8.91 11.72 12.51 

D C Palli 
Andhra 
Pradesh 

9.04 9.06 9.89 10.69 11.66 

Bhramanapall
i  

Andhra 
Pradesh 

2.47 3.03 3.81 4.99 5.39 

Chinaganjam 
Andhra 
Pradesh 

1.31 4.51 5.76 7.82 8.95 

Mudiveedu 
Toll Plaza 

Andhra 
Pradesh 

- - - - 7.65 

Mopidevi Toll 
Plaza 

Andhra 
Pradesh 

- - - - 3.63 

Seetharampu
ram Toll 

Plaza 

Andhra 
Pradesh 

- - - - 2.41 

Reddypalem 
Toll Plaza 

Andhra 
Pradesh 

- - - - 1.77 

Patgaon  Assam 2.87 32.47 48.25 61.01 68.65 
Dahalapara Assam 4.68 40.40 51.77 63.11 68.27 

Galia Assam 0.00 0.00 11.55 36.61 35.98 
Madanpur  Assam 0.00 50.78 87.46 120.27 118.64 
Nazirakhet  Assam 0.00 30.85 59.23 93.18 94.43 

Raha Assam 4.00 25.55 24.95 58.88 61.37 
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Mikirati 
Hawgaon 

Assam 0.00 14.31 12.43 30.08 32.48 

Manderdisa Assam 0.00 0.30 3.48 2.28 5.48 
Balachera Assam - - 0.36 0.47 1.18 
Didarganj Bihar 83.19 95.63 101.01 110.88 133.82 
Mahant 
Maniyari 

Bihar 27.06 16.71 15.07 17.20 14.57 

Murlitol 
(Govindpur) 

Bihar 42.20 25.91 23.33 26.16 21.35 

Runni Bihar 12.58 10.69 12.19 20.93 21.77 
Kharik Bihar 29.79 21.16 25.45 25.13 22.73 

Maranga Bihar 14.29 14.29 19.28 23.24 24.42 
Bishunpura Bihar N/A 1.29 2.58 3.29 3.33 

Maithi Bihar 91.42 93.77 93.55 110.99 119.05 
Raje Bihar 68.27 73.80 77.57 89.23 94.24 

Asanpur Bihar 51.09 54.81 55.54 63.60 68.70 
Hariabara Bihar 53.57 57.20 60.47 70.90 79.98 

Parsoni Khem Bihar 82.62 86.99 90.44 103.10 109.27 
Barsoni Bihar 24.41 21.82 30.64 33.68 41.90 
Khaikhat 
(shifted to 

Jeerangach 
w.e.f. 

03.06.2024) 

Bihar - 7.43 6.80 11.89 17.56 

Balgudar Bihar 12.86 5.98 5.21 5.55 4.80 
Bhagalpur Bihar N/A 22.40 27.50 25.27 12.73 

Saidpur 
Patedha 

Bihar 19.03 22.26 34.78 51.69 49.54 

Sonho Bihar 10.57 10.51 16.45 29.08 12.34 
Pokhraira Bihar 8.15 9.12 7.80 15.96 7.98 

Chainwa/Cha
praitha 

Bihar 1.26 4.75 5.32 8.96 5.54 

Thawe/Brinda
wan 

Bihar 0.47 1.64 2.76 4.21 4.31 
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Daffi  Bihar 140.34 175.22 166.03 208.10 204.38 
Mohania  Bihar 84.37 101.80 92.16 124.27 122.92 
Sasaram  Bihar 187.86 224.95 182.98 237.95 237.62 
Saukala Bihar 108.41 87.49 114.49 141.48 116.31 

Toda Bihar - - 2.14 3.32 4.07 
Shahpur Toll 

Plaza 
Bihar - - - - 44.49 

Kulhariya fee 
plaza 

Bihar - - - - 48.34 

Dalsagar Toll 
Plaza 

Bihar - - - - 41.30 

Karigawan 
fee 

Bihar - - - - 29.95 

Bhadesar Toll 
Plaza 

Bihar - - - - 1.49 

Dhank 
Chhattisga

rh 
68.02 69.99 78.62 103.13 118.81 

Chhuhipali 
Chhattisga

rh 
49.81 51.68 58.07 77.01 88.13 

Jagtara 
Chhattisga

rh 
6.50 9.81 12.86 17.76 20.88 

Mashora 
Chhattisga

rh 
6.19 8.72 13.55 19.16 23.37 

Badaiyiguda 
Chhattisga

rh 
4.07 7.30 10.54 13.94 16.61 

Durg Bypass 
Chhattisga

rh 
57.28 62.29 54.18 93.52 107.11 

Kumhari 
Chhattisga

rh 

Was 
looked 
after 

by NH 
PWD, 
hande
d over 

11.90 18.58 26.39 29.59 
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to 
NHAI 

on 
18.08.
2020 

Thakurtolla 
Chhattisga

rh 
78.90 80.75 66.85 112.97 133.82 

Mandir 
Hasaud 

Chhattisga
rh 

- 8.86 41.00 71.81 75.72 

Lakholi 
(merged with 

Mandir 
Hasaud) 

Chhattisga
rh 

14.98 13.93 - 0.00 0.00 

Tarapoungi 
Chhattisga

rh 
- - 3.46 73.35 92.24 

Mudiyapara 
Chhattisga

rh 
- -   7.39 10.83 

Mudhipar 
Chhattisga

rh 
1.46 3.50 8.36 8.43 11.82 

Bhojpuri 
Chhattisga

rh 
7.67 45.12 86.11 69.26 92.11 

Paraghat 
Chhattisga

rh 
- - 12.08 25.09 27.58 

Limha 
Chhattisga

rh 
- - - 47.31 74.69 

Chotia 
Chhattisga

rh 
- 9.38 14.98 17.95 21.15 

Pachira 
Chhattisga

rh 
- 1.24 2.65 4.78 4.34 

Maharajpur 
Chhattisga

rh 
- - - 0.75 5.49 

Lodam 
Chhattisga

rh 
- - - 1.05 6.73 
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Jhalmala 
Chhattisga

rh 
- - - 5.83 35.14 

 Madanpur 
Toll Plaza C  

Chhattisga
rh 

- - - - 13.58 

Vantada Gujarat 28.10 17.52 19.85 24.28 30.72 
Kathpur Gujarat 32.93 22.28 39.39 52.95 68.35 
Pithai Gujarat 12.80 20.52 24.42 37.91 43.65 

Vavadi Khurd Gujarat 20.00 35.82 47.80 61.77 66.59 
Kheda Gujarat 90.22 85.12 93.77 104.32 108.35 
Vasad Gujarat 129.26 124.51 172.59 239.98 264.73 
Anand Gujarat 19.26 19.85 21.06 22.45 22.51 

Ring Road Gujarat 55.13 64.98 71.74 79.94 58.97 
Ahmedabadb

ad CTM 
Gujarat 31.74 26.05 36.55 46.14 29.72 

Nadiad Gujarat 8.75 7.55 10.86 13.72 15.29 
Vadodara Gujarat 97.57 102.00 118.77 138.42 150.94 
Bhatwada 

Plaza 
Gujarat 92.67 105.75 117.55 143.33 160.27 

Limdi Toll 
Plaza 

Gujarat 11.07 9.84 14.24 25.49 17.97 

Dari  Gujarat 24.79 17.30 21.35 32.47 36.19 
Gadoi Gujarat 17.87 18.51 21.17 27.16 36.65 
Gorsar  Gujarat 0.00 1.95 9.02 12.62 13.94 
Mokha Gujarat 105.67 108.08 151.83 175.12 212.86 

Samakhiyali Gujarat 165.03 169.82 200.36 231.94 260.77 
Surajbari  Gujarat 71.91 136.66 166.18 195.63 218.01 
Makhel Gujarat 51.74 99.12 108.55 178.37 171.77 
Varahi  Gujarat 73.27 78.09 83.12 62.28 66.14 

Bhalgam Gujarat 51.72 55.76 63.07 74.26 78.10 
Bhiladi  Gujarat 50.86 57.18 69.85 112.32 112.33 

Khemana Gujarat 53.24 66.10 80.55 102.53 98.53 
Bhordu & 

Panthewada 
Gujarat 0.00 0.00 0.63 3.09 1.98 
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Kobadi Gujarat 0.00 0.30 11.30 18.08 20.27 
Bhadbhid Gujarat 0.00 0.00 0.00 27.24 47.65 
Nageshri Gujarat 0.00 0.96 4.06 7.04 8.23 

Bharthana Gujarat 357.91 338.57 418.73 455.94 472.65 
Mandva Gujarat 88.14 89.07 104.61 121.69 137.65 
Choryasi Gujarat 230.08 69.20 298.08 320.27 354.94 
Boriach Gujarat 195.66 143.56 172.34 233.34 233.97 

Bhagwada Gujarat 186.89 137.13 164.62 222.89 223.49 
Charoti Gujarat 166.47 122.15 146.63 198.53 199.07 

Khaniwade Gujarat 171.84 126.09 151.37 204.94 205.50 
Bhatia Gujarat 54.50 19.86 68.04 81.38 97.48 
Mandal 
(Vyara) 

Gujarat 96.86 35.31 120.94 144.65 173.26 

Bharudi & 
Pithadiya 

Gujarat 34.54 53.86 60.40 95.75 113.68 

Kuchadi Gujarat - 8.79 11.94 12.35 14.64 
Okhamadi Gujarat - 10.03 13.78 14.53 19.25 

Vanana Gujarat 10.21 9.60 11.32 14.01 14.03 
Dhumiyani  Gujarat 18.86 18.65 20.86 24.92 31.16 
Vaghasiya Gujarat 40.15 41.11 45.83 53.47 62.70 

Tarana Gujarat         6.61 
NH 152D 

Pabanawa 
Haryana 

0.00 0.00 0.00 113.24 

56.29 

Chandlana Haryana 4.34 
Mohna Haryana 3.91 

Kheri Sharaf 
Ali Toll Plaza 

Haryana 3.79 

Bahri Haryana 10.30 
Amrawali 
Khera Toll 

Plaza 
Haryana 5.30 

Kilazafargarh 
Toll Plaza 

Haryana 14.07 
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Bainsi Haryana 6.12 
Kharkhara Haryana 9.37 

Kherari Haryana 18.91 
Dadri Toll 

Plaza 
Haryana 15.13 

Buchawas Haryana 5.77 
Jat Guwana Haryana 74.40 
Main Plaza 

Village 
Jakhauli 

Haryana 70.24 59.28 89.19 109.49 112.00 

Srinagar Fee 
Plaza (Plaza 
closed and 

length 
merged with 

Gadpuri, 
Karman) 

Haryana 168.27 132.27 188.23 57.66 0.00 

Chhajju 
Nagar 

Haryana 45.46 50.69 65.20 81.29 104.50 

Karman Toll 
Plaza 

Haryana/ 
UP 

 -  -  - 137.32 199.43 

Gadpuri Toll 
Plaza 

Haryana  -  -  - 117.86 156.13 

Badarpur 
Faridabad  
Toll plaza 

Haryana/ 
Delhi 

39.95 21.59 32.87 41.86 68.93 

Kiranj Toll 
Plaza 

Haryana -  -  -  0.65 20.34 

Sirohi Bahali Haryana -  2.19 16.85 47.50 75.06 
Ghamroj Haryana -  -  -  54.00 106.61 

Kherki Daula 
Toll Plaza 

Haryana 133.67 111.96 215.93 200.67 181.20 

HILALPUR Haryana  -  -  - 5.98 65.74 



20.03.2025  472 
 

 

Khalilpur Fee 
Plaza (KMP) 

Haryana  -  -  - 5.53 92.40 

Kalinger Fee 
Plaza 

Haryana  -  -  - 7.91 9.93 

Ghata 
Samsabad 

Haryana  -  -  - 1.83 29.36 

Chandimandir Haryana 31.10 9.52 14.04 38.45 47.03 
MilkMajra Haryana 33.87 21.02 14.73 45.87 70.02 

Jaloli Haryana 0.00 13.83 24.73 27.99 48.42 
L&T 

PANIPAT 
Haryana 77.95 41.80 28.01 103.77 107.42 

Gharonda Haryana 297.60 163.78 100.38 352.35 400.26 
Sambhu Toll 

Plaza 
Haryana 130.48 79.82 43.08 178.04 191.70 

Saini Majra Haryana 4.90 11.14 7.42 39.44 56.50 
Thana Haryana 5.37 13.31 7.42 24.50 21.81 
Rohad Haryana 41.03 24.95 13.73 62.61 104.53 

Makrauli Haryana 42.31 28.00 11.10 45.11 21.99 
Dahar Haryana 44.54 30.04 10.77 40.13 26.06 

Ludana Haryana 0.00 0.00 0.89 8.18 7.97 
Bamla Haryana 0.00 0.00 0.00 9.94 18.49 
Kitlana Haryana 0.00 5.19 2.99 10.23 9.07 
Bhagan Haryana 156.54 76.50 52.60 60.74 347.82 

Jat 
Gangaicha 
Toll Plaza 

Haryana 44.34 36.66 30.81 2.03 38.68 

Dighal Haryana 30.99 22.95 9.92 0.97 33.31 
Jharoti Haryana 0.00 0.00 1.15 23.48 26.32 
Chhara Haryana 0.00 5.25 3.68 16.67 16.89 
Madina Haryana 24.74 16.61 9.37 33.32 47.91 

Ramayana/M
ayar 

Haryana 46.57 32.36 12.39 63.94 69.88 

Landhari Haryana 30.32 21.68 13.32 56.19 55.62 
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Bhavdeen Haryana 20.93 17.25 7.32 32.84 37.16 
Khuian 
Malkna 

Haryana 9.60 6.62 3.35 13.61 14.79 

Khatkar Haryana 2.64 20.66 9.15 36.49 43.23 
Narwana Haryana 26.45 19.68 9.72 43.93 43.78 
Bado patti Haryana 41.05 28.86 15.36 63.99 55.67 

Chaudhariwa
s 

Haryana 27.43 20.01 10.99 41.96 38.65 

Bass Haryana 0.00 0.00 3.28 4.84 33.90 
Peont Haryana 0.00 1.12 2.74 9.32 12.77 

Morwala Haryana 0.00 0.00 10.40 25.75 22.49 
Bisalwas Haryana 0.00 0.00 0.78 2.04 2.23 

Sanwara 
Himachal 
Pradesh 

0.00 0.00 30.70 41.92 32.86 

Dolhu Nallah 
Fee Plaza 

Himachal 
Pradesh 

1.84 5.80 6.41 13.72 8.10 

 Takoli toll 
plaza  

Himachal 
Pradesh 

 -  -  -  - 3.52 

 Moura Fee 
Plaza  

Himachal 
Pradesh 

 -  -  -  - 57.91 

 Baloh fee 
plaza  

Himachal 
Pradesh 

 -  -  -  - 11.59 

Lakhanpur J&K 19.78 76.50   35 82.00 79.58 
Thandikhui 
Toll Plaza 

J&K -  45.77  72.82 55.52 38.27 

MADA - 
NASHRI FEE 

PLAZA 
J&K 24.80 18.42 33.42 43.24 60.63 

Bann Toll 
Plaza 

J&K 67.21 45.12 72.39 95.52 108.29 

Lamber & 
Ujroo Toll Pla

za 
J&K - - 35.49 66.35 75.11 

Kachkoot J&K 38.06 45.21 53.51 67.33 74.99 
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Rasoiya 
Dhamna 

Jharkahn
d 

105.80 94.01 130.87 148.08 163.13 

Hazaribagh 
Jharkahn

d 
- 2.70 36.54 43.41 106.13 

HAZARIBAG
H-RANCHI 

EXPRESSW
AY (Pundag) 

Jharkhan
d 

87.66 59.58 58.38 90.43 106.13 

 Murma Toll 
Plaza (hesmi 

mandar)  

Jharkhan
d 

- - 0.63 23.36 23.27 

Edalhatu 
Jharkhan

d 
- - 16.16 67.07 75.08 

Ghanghri Toll 
Plaza 

Jharkahn
d 

79.09 80.34 98.44 125.86 135.66 

Tand Balidih 
Jharkahn

d 
12.86 11.72 13.63 15.41 19.73 

Sosokhurd 
Jharkahn

d 
10.73 10.77 13.87 17.06 20.75 

Navasari 
Jharkahn

d 
0.69 1.41 1.78 1.68 2.00 

Pupunki Toll 
Plaza 

Jharkahn
d 

- - - 13.49 23.74 

Kothiya 
Jharkahn

d 
- 3.26 3.30 3.59 2.90 

Kokpara Toll  
Jharkhan

d 
35.35 40.90 48.59 46.30 69.14 

Pata Toll 
Plaza 

Jharkhan
d 

- - - 7.05 22.49 

Putru Fee 
Plaza 

Jharkhan
d 

- - - 4.53 44.99 

Patrachauli 
Toll Plaza 

Jharkhan
d 

 -  -  -  - 3.09 
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Banglaore-
Nelamangala 

Plaza 

Karnatak
a 

60.85 50.31 71.76 87.69 103.41 

Bagepalli 
Karnatak

a 
76.25 53.73 134.03 243.96 125.63 

 Devanahalli 
(sadahalli)  

Karnatak
a 

166.37 100.39 83.06 108.65 308.01 

Hoskote 
Karnatak

a 
74.71 67.98 36.17 39.34 43.82 

Mulbagal 
Karnatak

a 
0.00 0.00 46.02 60.84 73.51 

 Gadduru 
(Nangli) Toll 

Plaza  

Karnatak
a 

13.88 12.62 14.99 20.67 23.33 

Kulumapalya 
toll plaza 

Karnatak
a 

77.99 75.98 45.61 55.57 66.44 

Chokkenahalli 
Karnatak

a 
0.00 0.00 37.82 46.08 56.14 

Karjeevanhall
y Toll Plaza 

Karnatak
a 

159.98 154.63 172.46 217.98 230.71 

Guilalu 
Karnatak

a 
109.43 108.01 123.67 156.68 173.47 

Hebbalu 
Karnatak

a 
47.43 42.28 50.31 68.59 128.94 

Chalageri 
Karnatak

a 
57.34 45.01 64.91 85.58 138.92 

Thimmalapur
a 

Karnatak
a 

3.47 48.00 57.59 76.89 89.15 

Kananakatte 
Karnatak

a 
3.11 43.63 59.84 74.32 85.72 

Hirehalli 
Karnatak

a 
0.00 1.75 23.32 27.49 31.61 

Bankapur 
Karnatak

a 
54.36 45.46 56.36 64.79 74.06 
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Hirebgewadi 
toll plaza 

Karnatak
a 

36.42 42.79 74.72 131.33 137.83 

Hattargi 
Karnatak

a 
31.18 21.23 77.61 80.85 33.61 

Kognoli 
Karnatak

a 
79.47 50.34 102.84 109.51 78.45 

Halligudi 
Karnatak

a 
 -  -  - 32.69 37.13 

Nalavadi 
Karnatak

a 
 -  -  - 48.17 55.21 

Mangalgi 
Karnatak

a 
57.89 61.72 16.86 94.58 99.83 

Kamkole 
Karnatak

a 
83.02 86.55 14.88 122.99 135.16 

Kannole 
Karnatak

a 
6.25 12.20 41.83 33.19 21.99 

Harwal 
Karnatak

a 
5.28 10.97 35.16 27.15 20.25 

Kasaba 
(Bijapur) 

Karnatak
a 

50.60 49.82 30.06 67.57 77.65 

Nagarhalla 
Toll Plaza 

Karnatak
a 

68.01 66.49 23.88 91.04 103.40 

Doddakarena
halli/Nelaman

gala 

Karnatak
a 

40.24 38.93 50.80 62.51 55.01 

Karabylu 
Karnatak

a 
32.52 32.50 46.15 26.00 47.29 

 Kadabhalli 
(Kirasave) 
Toll Plaza  

Karnatak
a 

40.59 27.47 54.89 40.02 42.69 

SHANTIGRA
MA 

Karnatak
a 

23.97 22.32 34.92 27.75 33.91 

Vanagiri 
Karnatak

a 
46.07 44.87 11.50 60.57 69.92 
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Shahapur 
Karnatak

a 
36.05 40.01 30.51 65.69 75.93 

Hitnal 
Karnatak

a 
48.02 47.26 34.39 66.86 77.68 

Jajirakallu 
Karnatak

a 
-  -  -  27.22 28.56 

Brahamarakot
lu 

Karnatak
a 

6.22 8.03 22.88 38.89 41.01 

Surathkal 
(merged with 

Hejamadi) 

Karnatak
a 

25.95 23.81 17.38 31.01 0.00 

Sasthan 
Karnatak

a 
29.12 26.00 31.86 71.51 45.46 

Hejamadi Toll 
Plaza 

Karnatak
a 

32.94 27.84 35.45 87.81 53.17 

Talapady 
Karnatak

a 
35.53 20.15 45.71 25.28 33.59 

Belekeri 
Karnatak

a 
1.69 13.05 81.13 22.27 44.94 

Holgegadde 
Karnatak

a 
3.64 26.96 2.79 44.81 108.20 

Shirur 
Karnatak

a 
3.89 29.78 2.60 46.61 101.12 

ELECTRONI
C  CITY 
Phase 1 

Karnatak
a 

156.09 107.19 19.07 121.06 92.43 

Attibele 
Karnatak

a 
0.00 0.00 41.13 104.08 117.33 

K N Huindy 
Karnatak

a 
2.32 9.62 97.52 75.07 32.90 

Kannegala 
Karnatak

a 
0.24 1.11 38.16 36.66 4.86 

Yeddore 
Karnatak

a 
0.33 1.32 74.60 31.11 4.49 
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Kaniminike 
Toll Plaza 

Karnatak
a 

 -  -  - 7.05 91.17 

Sheshagirihall
i Toll Plaza 

Karnatak
a 

 -  -  - 5.21 77.94 

Rajatadripura 
Toll Plaza 

Karnatak
a 

 -  -  - 0.84 12.33 

Gananguru 
Toll Plaza 

Karnatak
a 

 -  -  -  - 89.59 

Ganebail Toll 
Plaza 

Karnatak
a 

 -  -  -  - 4.33 

Nalluru 
Devanahalli 
Toll Plaza 

Karnatak
a 

 -  -  -  - 20.30 

Hubli -
Dharwad Toll 

Plaza 

Karnatak
a 

67.70 66.28 82.01 116.73 126.66 

Kumbalam 
Toll Plaza 

Kerala 5.70 6.00 7.05 7.74 52.73 

Poonarimang
alam 

Kerala 10.54 15.37 15.87 22.23 24.46 

Kollam Toll 
Plaza/Kuripuz

hu 
Kerala  -  -  - 10.36 4.39 

Thiruvallam Kerala  -  - 1.11 12.53 23.74 
Paniyankara 

Toll Plaza 
Kerala  -  - 7.52 146.02 163.13 

Paliyekkara 
Toll Plaza 

Kerala 120.20 103.53 116.36 162.95 186.34 

Pampampalla
m Toll Plaza 

Kerala 64.82 55.69 67.75 98.88 106.58 

Thiruvangad Kerala  -  -  -  - 1.33 
Chapra New 

Delhi 
Madhya 
Pradesh 

99.57 105.04 80.41 85.90 98.72 
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Rojwas 
Madhya 
Pradesh 

68.06 71.63 121.46 132.74 144.74 

Jamli Toll 
Pllaza 

Madhya 
Pradesh 

110.71 106.46 112.99 130.95 170.51 

Methwada 
Madhya 
Pradesh 

20.00 25.13 33.02 29.34 42.22 

Dattigaon 
Madhya 
Pradesh 

43.63 50.12 56.54 65.16 78.11 

IDTL Toll 
Plaza-A 

Madhya 
Pradesh 

55.38 66.36 78.41 89.71 103.99 

IDTL Toll 
Plaza-B 

Madhya 
Pradesh 

87.49 94.61 10.87 14.32 12.74 

Khalghat 
Madhya 
Pradesh 

80.66 78.86 85.45 91.69 133.69 

SONWAY 
Toll Plaza 

Madhya 
Pradesh 

39.42 42.41 47.05 59.07 67.90 

Mandwara 
Madhya 
Pradesh 

0.00 0.00 0.82 7.30 1.76 

Sehatganj 
Madhya 
Pradesh 

0.69 5.95 6.98 15.77 9.38 

Sonkacch 
Madhya 
Pradesh 

0.00 3.51 24.21 39.00 35.58 

Kachnaria 
Madhya 
Pradesh 

0.00 2.36 16.53 29.93 22.02 

Patariya 
Goyal 

Madhya 
Pradesh 

0.00 0.00 1.29 5.01 2.25 

Vishankheda 
Madhya 
Pradesh 

0.00 0.00 12.03 30.08 32.60 

Bhagwada 
Madhya 
Pradesh 

0.00 0.00 6.28 30.40 223.49 

Harshili 
Madhya 
Pradesh 

0.00 0.00 3.97 33.80 42.72 

Khiriya Fee 
Plaza 

Madhya 
Pradesh 

0.00 0.00 2.29 26.87 22.91 
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Newli 
Madhya 
Pradesh 

0.00 0.00 0.10 7.45 3.78 

Mirzapur 
Madhya 
Pradesh 

0.00 0.00 0.00 1.05 1.25 

Palkhanda 
(Dewas 

Ujjain) Toll 
Plaza 

Madhya 
Pradesh 

 -  -  -  - 9.90 

NeemthurToll 
Plaza 

Madhya 
Pradesh 

 -  -  -  - 4.19 

GarothToll 
Plaza 

Madhya 
Pradesh 

 -  -  -  - 1.00 

DalavadaToll 
Plaza 

Madhya 
Pradesh 

 -  -  -  - 0.74 

DVE Bhuteda 
Plaza 

Madhya 
Pradesh 

 -  -  -  - 1.88 

NayapuraToll 
Plaza 

Madhya 
Pradesh 

 -  -  -  - 1.83 

DhamnodToll 
Plaza 

Madhya 
Pradesh 

 -  -  -  - 1.38 

TimarwaniToll 
Plaza 

Madhya 
Pradesh 

 -  -  -  - 5.36 

Baharagaon 
Toll Plaza 

Madhya 
Pradesh 

 -  -  -  - 1.93 

Semalkhedi 
Fee Plaza 

Madhya 
Pradesh 

 -  -  -  - 1.47 

Nipaniya Toll 
Plaza 

Madhya 
Pradesh 

 -  -  -  - 2.47 

Mengaon Toll 
Plaza 

Madhya 
Pradesh 

 -  -  -  - 1.40 

Odaki Pipkhar 
Madhya 
Pradesh 

35.95 41.79 46.70 59.66 64.61 

Kherwasani 
Madhya 
Pradesh 

46.25 50.82 55.06 68.15 81.62 
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Mohtara Toll 
Plaza 

Madhya 
Pradesh 

50.14 52.49 59.90 72.79 85.11 

Bahoripar 
Fee Plaza 

Madhya 
Pradesh 

35.09 43.53 49.52 60.08 71.37 

Khadda 
Madhya 
Pradesh 

1.65 2.31 2.14 4.52 13.28 

Sonvarsha 
Madhya 
Pradesh 

3.58 3.82 4.64 7.11 14.39 

Majhgawan 
Madhya 
Pradesh 

4.19 7.93 7.53 9.63 13.33 

Pathoroundi 
Madhya 
Pradesh 

2.07 1.75 2.41 3.97 4.65 

Shadol/Dhuw
ar 

Madhya 
Pradesh 

6.30 8.73 7.31 9.35 10.59 

Pandutala 
Madhya 
Pradesh 

9.71 15.28 16.42 21.49 23.66 

Saliwada 
Madhya 
Pradesh 

2.53 5.60 7.49 10.52 11.42 

Shahpura 
Madhya 
Pradesh 

- -  0.57 24.95 31.94 

Sarasdol Toll 
Plaza 

Madhya 
Pradesh 

- - - 10.87 19.10 

Palhan Toll 
Plaza 

Madhya 
Pradesh 

- - - 0.39 1.58 

Jaitpur Toll 
Madhya 
Pradesh 

8.52 0.52 4.31 4.09 25.30 

Jungawani 
Madhya 
Pradesh 

9.45 13.64 6.83 6.13 6.81 

Khawasa 
Madhya 
Pradesh 

0.00 5.62 53.79 86.53 100.04 

Fulara 
Madhya 
Pradesh 

5.81 5.51 7.55 9.70 9.78 

Chikhalikala 
Madhya 
Pradesh 

1.85 1.14 1.81 1.69 2.14 
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Madai Fee 
Plaza 

Madhya 
Pradesh 

7.65 21.37 55.60 98.76 111.49 

Kelwad 
Madhya 
Pradesh 

11.18 18.65 8.08 10.21 12.06 

Devgaon 
Plaza 

Madhya 
Pradesh 

0.00 0.00 4.54 10.58 24.50 

Pachwara 
Madhya 
Pradesh 

0.00 0.00 7.07 12.84 27.43 

Mahauri 
Madhya 
Pradesh 

0.00 0.00 4.39 7.43 16.05 

Ujara 
Madhya 
Pradesh 

1.56 5.80 6.19 7.27 15.81 

Mungwari 
Madhya 
Pradesh 

2.88 7.94 8.73 10.30 21.09 

Baretha or 
Jajau 

Madhya 
Pradesh 

81.00 95.20 97.10 136.82 146.37 

Choundh 
Madhya 
Pradesh 

73.96 88.88 101.45 134.35 152.59 

Mehra 
Madhya 
Pradesh 

93.46 97.53 105.54 172.80 130.87 

Dagrai 
Madhya 
Pradesh 

- 35.54 59.25 89.54 104.29 

Panihar 
Madhya 
Pradesh 

15.96 41.30 54.46 67.85 76.58 

Mud Kheda 
Madhya 
Pradesh 

11.62 32.00 57.86 67.68 72.78 

Purankhedi 
Madhya 
Pradesh 

105.96 112.93 120.92 142.39 155.14 

Guna toll 
plaza 

Madhya 
Pradesh 

25.10 25.70 - 0.00 0.00 

Pagara 
Madhya 
Pradesh 

57.31 68.35 73.14 83.82 90.61 

Jogipur Toll 
Plaza 

Madhya 
Pradesh 

57.31 68.35 59.37 67.44 72.83 
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Mundiyar 
Madhya 
Pradesh 

8.82 10.18 11.80 14.05 16.41 

Ramnagar 
Madhya 
Pradesh 

9.16 8.84 10.36 12.67 14.90 

Raksha 
Madhya 
Pradesh 

47.11 56.36 61.23 68.54 79.43 

Malthone 
Madhya 
Pradesh 

50.91 57.12 69.23 72.20 79.59 

Chitora 
Madhya 
Pradesh 

68.36 76.31 89.23 93.46 109.44 

Titarpani 
Madhya 
Pradesh 

55.45 61.42 70.95 74.18 88.07 

Bakori 
Madhya 
Pradesh 

47.90 66.86 78.22 83.33 93.90 

Joharia 
Sheikh Toll 

Plaza 

Madhya 
Pradesh 

9.36 17.65 13.14 18.63 19.84 

Rati Rampura 
Plaza 

Madhya 
Pradesh 

 - -  -  -  1.58 

Phoop Fee 
Plaza 

Madhya 
Pradesh 

26.82 28.93 24.88 20.79 10.93 

Baretha Fee 
Plaza 

Madhya 
Pradesh 

19.86 19.93 20.39 19.51 19.69 

Joginihai Fee 
Plaza 

Madhya 
Pradesh 

46.14 45.72 49.78 58.39 60.13 

Masuriha Fee 
Plaza 

Madhya 
Pradesh 

15.98 14.05 16.27 23.58 25.70 

Hiran Khedi 
Fee Plaza 

Madhya 
Pradesh 

5.04 6.42 6.96 6.43 9.05 

Jhiriya Fee 
Plaza 

Madhya 
Pradesh 

24.72 27.28 34.38 34.47 32.84 

Pahammawlei
n  

Meghala
ya 

40.84 26.05 42.97 46.17 55.09 
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Diengpasoh  
Meghala

ya 
17.81 16.28 18.69 20.56 22.65 

Lomshinong 
Meghala

ya 
9.56 13.65 14.09 16.08 6.52 

Pasyih 
Meghala

ya 
6.65 6.93 12.72 10.80 11.56 

Kharbi  
Maharashtr

a 
NA 0.40 3.78 4.69 5.87 

Varwade 
Maharashtr

a 
71.97 66.26 74.16 90.53 100.14 

Sawaleshwar 
Maharashtr

a 
68.31 61.81 79.95 97.37 117.93 

Tamalwadi 
Maharashtr

a 
38.85 35.78 43.66 66.64 70.94 

Yedashi 
Maharashtr

a 
28.48 33.54 40.19 58.13 55.85 

Phulwadi 
Maharashtr

a 
13.89 24.56 30.64 34.69 38.93 

Talmod 
Maharashtr

a 
25.60 31.88 37.86 46.15 49.06 

Nandani 
Maharashtr

a 
- - 0.25 61.40 66.02 

Tidagundi 
Maharashtr

a 
- - 0.46 88.98 94.33 

Valsang 
Maharashtr

a 
-   - 6.04 14.92 30.00 

Anakadhal 
Maharashtr

a 
- - - 15.67 36.73 

Ichgaon 
Maharashtr

a 
- - - 16.70 30.20 

Dumbarwadi 
Maharashtr

a 
3.51 4.11 5.76 5.49 6.23 

Dhoki 
Maharashtr

a 
3.91 3.34 5.76 5.49 5.63 
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Badewadi 
Maharashtr

a 
0.00 1.40 3.60 3.98 4.75 

Kini  
Maharashtr

a 
92.10 67.85 101.74 130.08 107.56 

Tasawade 
Maharashtr

a 
103.10 73.74 113.91 152.35 137.46 

Borgaon 
Maharashtr

a 
0.00 0.00 0.00 16.07 43.10 

Arjunalli 
Maharashtr

a 
91.80 85.52 108.22 136.62 148.58 

Ghoti 
Maharashtr

a 
91.55 76.76 97.29 124.40 145.80 

Pimplegaon 
(B) 

Maharashtr
a 

103.92 94.02 137.49 190.24 192.79 

Chandwad 
Maharashtr

a 
62.87 65.05 78.35 95.25 98.26 

Laling 
Maharashtr

a 
148.31 159.19 164.96 183.70 210.59 

Chachadgaon 
Maharashtr

a 
0.00 0.00 0.00 17.98 27.43 

Anewadi 
Maharashtr

a 
107.73 89.41 112.94 143.88 158.22 

Khed-
shivapur 

Maharashtr
a 

175.45 140.97 185.18 248.82 275.71 

Patas 
Maharashtr

a 
88.93 83.06 104.11 122.10 137.48 

Sardewadi 
Maharashtr

a 
82.15 68.40 90.34 112.44 124.04 

Chalakwadi 
Maharashtr

a 
0.00 7.45 22.54 46.67 73.87 

Hiwargaon 
Pavasa 

Maharashtr
a 

43.78 50.28 56.31 74.21 89.81 

Pimparwadi 
Toll Plaza 

Maharashtr
a 

 -  -  -  - 19.59 
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Dongrale Toll 
Plaza 

Maharashtr
a 

 -  -  -  - 3.01 

Penur Toll 
Plaza 

Maharashtr
a 

 -  -  -  - 8.31 

Pimparkhed 
User Fee 

Plaza 

Maharashtr
a 

 -  -  -  - 0.68 

Undewadi 
Toll Plaza 

Maharashtr
a 

 -  -  -  - 1.57 

Fekari (Now 
Merged with 
Nashirabad) 

Maharashtr
a 

7.93 7.49 9.59 4.73 0.00 

Nashirabad 
Maharashtr

a 
 -  - 29.89 62.79 73.34 

Borkhedi  
Maharashtr

a 
78.50 76.14 86.30 107.23 120.58 

NAGPUR 
BYPAS 
(Panjari) 

Maharashtr
a 

109.31 88.59 117.26 151.86 185.05 

Mansar Toll 
Plaza 

(Kumhari 

Maharashtr
a 

45.46 27.32 59.63 71.12 87.91 

Kamptee 
Kanhan 
Bypass 

Check Toll 
Plaza  

Maharashtr
a 

48.44 27.01 55.03 68.21 80.51 

Mathni 
Maharashtr

a 
58.25 62.35 67.29 80.70 88.44 

Sendurwafa 
Toll Plaza 

Maharashtr
a 

70.45 65.91 79.63 98.23 115.18 

Daroada 
Maharashtr

a 
37.14 42.43 62.05 64.99 100.04 
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Selu FP 
Maharashtr

a 
0.00 0.00 2.12 8.96 13.94 

Champa Toll 
Plaza 

Maharashtr
a 

0.00 0.00 0.00 11.66 27.85 

Dhumka 
Tondgaon 
Toll Plaza 

Maharashtr
a 

- - - 12.07 39.25 

Kelapur 

Maharashtr
a 

31.40 46.49 46.08 82.69 94.00 
Haladgao Toll 

Plaza 
7.80 34.52 40.49 62.75 55.48 

Husnapur 8.22 19.30 22.62 27.79 30.50 
Bhamb Raja 0.00 10.77 23.81 31.04 33.65 
Patanswangi 

Toll Plaza 
Maharashtr

a 
19.69 19.77 26.00 38.41 32.93 

Khambara 
Maharashtr

a 
18.69 16.41 26.49 37.79 33.08 

Milanpur 
Maharashtr

a 
22.43 19.01 32.62 44.81 38.76 

Shirpur 
Maharashtr

a 
103.37 98.09 109.64 138.77 148.58 

Songir 
Maharashtr

a 
89.19 87.09 102.52 122.60 133.96 

Gondkhairi 
Plaza 

Maharashtr
a 

25.31 27.84 42.54 49.33 54.13 

Karanja Toll 
Plaza 

Maharashtr
a 

39.95 37.05 43.52 42.79 42.01 

Nandgaon 
Toll Plaza 

Maharashtr
a 

72.02 72.49 85.99 92.27 83.41 

Undri Toll 
Plaza 

Maharashtr
a 

- - 0.72 7.95 7.05 

Pargaon 
Maharashtr

a 
2.92 33.56 41.04 63.55 59.33 

Padalshingi 
TP 

Maharashtr
a 

62.07 54.50 70.50 105.26 105.02 
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Maliwadi TP 
Maharashtr

a 
46.94 41.59 48.76 84.09 84.86 

Karodi 
Maharashtr

a 
0.00 0.00 9.59 46.22 45.30 

Hatnoor  
Maharashtr

a 
0.00 1.94 40.68 75.85 40.05 

Vaidyakinhi 
Toll Plaza 

Maharashtr
a 

0.00 0.00 0.00 1.42 3.16 

Ashiv  
Maharashtr

a 
3.94 14.29 17.56 29.03 35.18 

Selu Amba 
Maharashtr

a 
0.00 2.19 6.65 9.83 9.75 

Taroda-
Kasba Toll 

Plaza 

Maharashtr
a 

 -  -  -  - 79.76 

Salava 
Jharoda Toll 

Plaza 

Maharashtr
a 

 -  -  -  - 26.76 

Shembal Toll 
Plaza 

Maharashtr
a 

 -  -  -  - 8.06 

Urmed 
Maharashtr

a 
 -  -  -  - 0.79 

Wadgaon 
Maharashtr

a 
 -  -  -  - 1.96 

Dasarkhed 
Toll Plaza 

Maharashtr
a 

 -  -  -  - 33.63 

Kurankhed 
Toll Plaza 

Maharashtr
a 

 -  -  -  - 21.20 

Hirapur Toll 
Plaza 

Maharashtr
a 

 -  -  -  - 1.18 

Tuptakli Toll 
Plaza 

Maharashtr
a 

 -  -  -  - 0.31 

Ashta Toll 
Plaza 

Maharashtr
a 

 -  -  -  - 3.76 
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Malegaon Toll 
Plaza 

Maharashtr
a 

 -  -  -  - 2.56 

Sub Gavhan 
Kh Toll Plaza 

Maharashtr
a 

 -  -  -  - 4.20 

Shilphata 
Maharashtr

a 

197.30 172.88 200.06 229.12 267.25 
Shedung 

Maharashtr
a 

Kusgaon 
(Varsoli) 

Maharashtr
a 

Dehu Road 
(Somatane) 

Maharashtr
a 

Shinde 
Maharashtr

a 30.82 28.17 39.20 50.15 63.95 
Kardha 

(Bhandara) 
Maharashtr

a 29.81 30.89 34.85 38.51 18.43 
Hasanpur Odisha 31.51 34.01 20.48 29.09 56.75 

 Kantaghar  Odisha 20.45 23.87 10.99 16.76 33.75 
Banajodi Odisha 52.99 54.18 41.26 56.06 87.44 

Khireitangiri Odisha  -  - 5.50 44.43 63.64 
Janasanpur Odisha  -  - 4.65 33.78 39.74 

Bideibadkuda
r Toll Plaza 

Odisha  -  - 47.11 79.18 91.98 

Barahaguda 
Sambalpur 
Baragarh 
Tollways 

Odisha 67.39 67.67 76.26 98.41 117.73 

Brajrajnagar 
(Now 

Govindpur) 
Odisha 5.94 16.59 21.50 25.41 27.80 

Bolangir Odisha 0.00 0.00 2.45 3.29 4.14 
Rangamatia Odisha 0.00 0.00 3.39 10.57 11.17 

Kandra Odisha 0.00 0.00 0.00 40.30 63.41 
Darjing  Odisha 0.00 0.00 0.00 14.09 57.68 
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Panikoili (now 
toll plaza local 

transfer to 
Bagda 

Narayanpur) 

Odisha 97.31 97.78 94.02 134.06 212.69 

Sergarh  Odisha 53.93 44.08 59.40 65.94 72.84 
Padmanavap
ur Toll Plaza 

Odisha 0.00 0.00 14.57 20.44 28.67 

Sukhuapada  Odisha 0.00 0.00 9.85 17.02 24.97 
Khamara Odisha  - 9.04 20.91 25.96 32.59 

Bandalo (old 
Manguli) 

Odisha  175.00 179.05 174.95 195.68 222.54 

Pipili Odisha  27.20 20.24 33.37 48.04 58.01 
Srirampur  Odisha  62.21 72.63 45.00 63.17 84.96 
Gudipada  Odisha   - 25.31 64.34 75.07 121.79 
Gurapali Odisha  29.32 40.30 71.19 85.19 103.77 

Karapadu Odisha  66.00 63.15 72.66 83.55 92.35 
Pudapada 

Nildungri Toll 
Plaza 

Odisha   -  -  - 9.00 34.65 

Laxamannath 
Plaza 

Odisha 36.52 36.31 39.71 44.14 47.24 

Dappar/Amba
la Chandigarh 

Punjab 59.56 22.26 19.60 43.37 80.94 

Behrampur Punjab 48.13 48.95 18.66 59.30 86.39 
Bhagomajra Punjab 0.00 2.55 27.21 22.17 36.16 

Ghulal Punjab 0.00 1.86 10.86 14.05 21.67 
Ladowal Punjab 205.41 74.07 55.35 247.47 296.37 
Chollang  Punjab 60.59 22.76 18.68 74.62 82.27 

Harsa Mansar Punjab 56.02 22.09 17.53 71.58 84.56 
Behram Punjab 0.00 4.98 5.41 69.84 86.39 

Bachhwan Punjab 0.00 5.20 6.65 30.09 37.58 
Chak 

Bamniya 
Punjab 9.92 15.64 6.38 21.16 23.98 
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Dhilwan Punjab 20.95 7.10 5.54 38.73 55.06 
JATL 

Nijjerpura 
Punjab 16.32 5.88 3.42 31.64 38.76 

chiddan Punjab 2.51 0.08 0.41 2.58 3.20 
Waryam 
Nangal 

Punjab 42.95 6.28 14.57 59.73 63.72 

Ladpalwan Punjab 66.83 9.92 20.71 76.29 80.02 
Usma Punjab 38.86 6.66 12.79 46.98 50.48 
Manan Punjab 0.00 0.00 0.00 1.21 1.65 

Bhagupur Punjab 0.00 0.00 0.00 0.61 3.73 
Karahewala Punjab 0.00 0.00 0.00 0.82 4.68 

Chaukiman/G
urhe 

Punjab 0.00 0.00 4.35 19.92 23.18 

Chahar Punjab 0.00 0.00 1.55 6.34 7.70 
Ferozeshah  Punjab 0.00 0.00 0.41 3.07 3.39 

Balluana  Punjab 0.00 0.00 0.83 12.63 13.99 
Zidda Punjab 26.43 11.40 7.04 22.47 33.82 

Lehra Begga Punjab 23.08 9.65 6.05 28.58 30.81 
Kot Karor Punjab 12.49 4.81 2.54 8.16 11.66 

Kala 
Tibba Toll 

Plaza 
Punjab 0.00 0.00 0.70 2.81 3.22 

Shekhpura To
ll Plaza 

Punjab 0.00 0.00 0.00 1.17 2.80 

Azizpur Punjab 0.00 0.00 6.77 28.90 36.33 
Dhareri Jattan Punjab 0.00 0.00 6.39 32.03 35.62 

Kalajhar Punjab 0.00 0.00 0.00 43.15 48.44 
Badbar Punjab 0.00 0.00 6.42 37.02 46.28 
Paind Punjab 0.00 0.00 6.65 29.68 30.18 

Darapur Toll 
Plaza 

Punjab  -  -  -  - 6.46 

Khuian 
Sarvar Plaza 

Punjab  -  -  -  - 19.03 
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Abul Khurana Punjab  -  -  -  - 1.15 
Chottian User 

fee Plaza 
Punjab  -  -  -  - 0.29 

Undvariya  
Rajastha

n 
36.20 46.20 53.27 69.46 69.45 

Kathuwas 
Rajastha

n 
 -  - 2.41 19.34 36.86 

Sheetal 
Rajastha

n 
 -  -  - 1.38 17.63 

Pinan 
Rajastha

n 
 -  -  - 1.17 9.72 

Bhandaraj  
Rajastha

n 
 -  -  - 4.92 59.66 

Dungarpur 
Rajastha

n 
 -  -  - 1.59 12.72 

Badkapara 
Fee Plaza 

Rajastha
n 

 -  -  - 2.70 51.40 

Nimbaniya Ki 
Dhani 

(Bayatu) 

Rajastha
n 

5.28 5.76 6.48 7.82 8.58 

Kair Fakir ki 
Dhani 

Rajastha
n 

3.40 2.92 4.65 4.19 4.12 

Nimbasar 
Rajastha

n 
4.83 4.68 6.45 6.34 6.84 

Hathitala 
Rajastha

n 
4.94 6.40 8.18 7.91 8.01 

Bor Charnan 
Rajastha

n 
4.48 3.97 5.98 6.27 6.90 

Narsana 
Rajastha

n 
- 0.04 2.79 3.60 3.97 

Gardiya 
Rajastha

n 
- 0.06 0.17 0.24 0.08 

Sinhaniya 
Rajastha

n 
- 0.06 0.18 0.27 0.19 
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Doongri 
Rajastha

n 
- 0.06 0.17 0.49 0.38 

Sundra 
Rajastha

n 
- 0.03 0.06 

0.07 

0.00 

Gunjangarh 
Rajastha

n 
- 

- - 
0.00 

Khuiyala 
Rajastha

n 
- 

- - 
0.08 

Balana 
Rajastha

n 
- - 0.67 2.02 2.48 

Chhoti Villor 
Rajastha

n 
- - - 4.56 6.10 

Gangajali Toll 
Plaza 

Rajastha
n 

0.00 0.00 0.00 1.92 2.07 

Barsalpur Toll 
Plaza 

Rajastha
n 

0.00 0.00 0.00 2.85 2.42 

Seora Toll 
Plaza 

Rajastha
n 

0.00 0.00 0.00 2.77 2.59 

 
Raisinghnaga

r toll plaza  

Rajastha
n 

0.00 0.00 0.74 1.05 3.08 

Patroda 
Rajastha

n 
0.00 0.01 3.46 9.15 11.47 

Salasar 
Rajastha

n 
21.55 21.27 23.40 26.34 22.96 

Nokhra 
Rajastha

n 
15.87 14.61 14.43 15.26 11.65 

Kheerwa Toll 
Plaza 

Rajastha
n 

7.70 7.15 9.31 1.02 6.76 

Bassi 
Rajastha

n 
24.06 22.04 23.91 30.99 33.90 

Aroli 
Rajastha

n 
25.23 23.65 23.34 29.80 31.50 
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Dhaneshwar 
Rajastha

n 
25.92 24.46 24.54 32.02 32.31 

Lambiya 
Kalan 

Rajastha
n 

99.55 70.91 111.90 165.64 165.26 

Jojro Ka 
Kheda 

Rajastha
n 

87.89 70.54 115.46 173.47 188.40 

Rupakheda  
Rajastha

n 
27.85 19.14 16.99 20.81 21.14 

Mujras  
Rajastha

n 
26.77 18.78 16.83 20.43 21.81 

Khachrol 
Rajastha

n 
6.93 6.74 7.75 10.54 10.80 

Chilla chond 
Rajastha

n 
2.10 2.89 6.71 4.57 4.58 

Kondar 
Rajastha

n 
1.70 2.02 4.43 3.44 3.20 

Rajora 
Rajastha

n 
3.52 3.31 7.26 8.89 9.87 

Titoli 
Rajastha

n 
0.98 14.27 31.01 21.09 10.80 

Rabawata 
Rajastha

n 
0.32 5.42 12.75 9.05 17.92 

Sikandra 
Rajastha

n 
79.14 80.56 95.96 92.04 113.34 

Rajadhok 
Rajastha

n 
64.40 62.91 75.39 89.12 119.27 

Amoli 
Rajastha

n 
38.74 29.34 25.18 29.19 68.24 

Ludhwai 
Rajastha

n 
49.11 43.03 44.48 14.45 34.04 

Korai 
Rajastha
n & UP 

46.46 36.97 41.39 37.47 50.55 

Bahala  
Rajastha

n 
0.00 0.00 0.00 7.38 14.50 
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6ML/Hanuma
ngarh 

Rajastha
n 

17.98 11.62 8.27 24.36 28.20 

Daulatpura 
Rajastha

n 
118.63 108.70 115.41 145.22 156.91 

Manoharpur 
Rajastha

n 
174.28 146.31 143.11 199.59 210.50 

Shahjahanpur 
Rajastha

n 
392.92 300.48 320.42 440.99 429.65 

Thikariya/ 
Jaipur Plaza 

Rajastha
n 

200.52 187.28 216.95 275.77 280.67 

Kishangarh 
Rajastha

n 
131.55 123.03 137.83 172.00 182.38 

Barkheda  
Rajastha

n 
64.20 60.68 60.75 90.80 94.30 

Sonwa 
Rajastha

n 
56.66 41.77 46.69 59.88 78.28 

Nekawala 
Rajastha

n 
8.87 9.03 11.40 13.99 17.43 

Hingonia 
Rajastha

n 
0.00 9.64 32.99 32.92 46.03 

Sitarampura 
Rajastha

n 
0.00 10.23 35.16 41.28 54.30 

Raipur 
Rajastha

n 
87.95 79.78 80.95 98.24 109.27 

INDRANAGA
R 

Rajastha
n 

89.91 74.49 88.94 93.77 103.32 

BIRAMI 
Rajastha

n 
127.05 107.94 125.72 149.27 160.92 

UTHMAN 
Rajastha

n 
147.89 139.74 160.84 191.60 198.69 

Jasnathnagar 
Rajastha

n 
7.22 6.98 10.07 11.85 14.95 

Motisar / 
Khanori 

Rajastha
n 

5.19 4.61 6.51 7.00 8.40 
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Morani 
Rajastha

n 
0.18 0.18 0.23 0.37 0.43 

Doli 
Rajastha

n 
19.37 19.42 27.52 28.75 27.37 

Tankala 
Rajastha

n 
22.23 16.96 10.17 28.32 24.83 

Netra 
Rajastha

n 
26.64 27.90 26.55 40.25 35.71 

Biratiya Toll 
Plaza 

Rajastha
n 

0.00 0.00 0.00 27.43 37.81 

Binaswas Toll 
Plaza 

Rajastha
n 

0.00 0.00 0.00 27.91 34.67 

Kishorepura 
Toll Plaza 

Rajastha
n 

24.19 44.71 62.41 71.72 94.40 

Methoon 
Rajastha

n 
4.85 4.71 6.15 9.40 11.30 

Kota Bypass 
Toll Plaza 

Rajastha
n 

40.29 31.69 33.44 41.89 61.77 

Simliya & 
Fatehpur 

Rajastha
n 

30.71 26.26 39.66 48.58 56.83 

Mandana 
Rajastha

n 
9.03 25.18 29.41 27.69 40.40 

Beer Mandi 
Toll Plaza 

Rajastha
n 

- - - 19.47 35.89 

Gumanpura 
Rajastha

n 
5.74 8.29 6.76 8.54 10.46 

Kadisahena 
Rajastha

n 
- 7.30 19.50 14.52 25.99 

Lal ka Khera 
Rajastha

n 
- 0.87 2.89 3.98 4.58 

Pallai 
Rajastha

n 
- 4.35 5.08 5.85 8.48 

Daulatpura 
(SWM) 

Rajastha
n 

- - - 
0.36 1.64 
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Lathi 
Rajastha

n 
3.76 3.28 3.53 5.33 5.86 

Ramdevara 
Rajastha

n 
4.51 3.23 3.19 4.79 5.02 

Tatiawas Toll 
Plaza 

Rajastha
n 

52.81 46.88 61.17 63.81 77.02 

Akhepura 
Rajastha

n 
29.53 27.53 11.08 45.28 53.84 

Lasedi 
Rajastha

n 
23.28 20.73 27.09 33.77 31.45 

Dhadhar 
Rajastha

n 
20.07 23.32 30.37 30.43 28.07 

Sobhasar 
Rajastha

n 
11.41 10.69 13.15 16.93 16.41 

Nimbi Jodha 
Rajastha

n 
9.31 9.11 7.03 18.06 16.80 

Harimma 
Rajastha

n 
12.25 11.25 7.33 22.32 20.88 

Thirpali Badi 
Rajastha

n 
- - 0.88 2.47 3.27 

Gegal 
Rajastha

n 
109.74 111.23 117.65 127.86 136.89 

Pipalaz 
Rajastha

n 
90.40 99.67 102.59 108.78 116.58 

Khedi 
Rajastha

n 
111.56 93.44 105.03 202.43 228.83 

Para 
Rajastha

n 
1.04 1.12 1.79 1.79 3.31 

Leelamba 
Plaza 

Rajastha
n 

0.78 0.98 1.71 1.86 1.82 

Tamdoli 
Rajastha

n 
4.25 5.09 3.68 6.43 2.67 

Banthri 
Rajastha

n 
3.24 3.70 1.69 5.02 3.63 
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Bagaliya 
Rajastha

n 
2.08 30.16 31.77 32.11 

13.79 

Baggar 
Rajastha

n 
13.60 

Badi Ghati 
Toll Plaza 

Rajastha
n 

0.00 11.29 7.74 19.77 
10.55 

Butati/Kucher
a 

Rajastha
n 

15.42 

Malera 
Rajastha

n 
25.87 27.35 28.47 39.76 45.20 

Jaswantgarh 
(Gogunda) 

Rajastha
n 

20.18 22.09 21.71 28.48 34.16 

Mandawara 
Toll Plaza 

Rajastha
n 

22.32 23.07 23.00 19.06 20.17 

Negadiya 
Rajastha

n 
105.18 89.98 91.31 92.71 98.67 

Narayanpura 
Rajastha

n 
61.36 63.46 131.87 178.15 207.56 

Khandi Obri 
Rajastha

n 
132.77 117.55 200.32 252.75 279.33 

Gogelao Toll 
Plaza 

Rajastha
n 

 -  -  -  - 11.46 

Parwa Toll 
Plaza 

Rajastha
n 

 -  -  -  - 12.37 

Jaitpur Toll 
Plaza 

Rajastha
n 

 -  -  -  - 25.30 

Deogarh Toll 
Plaza 

Rajastha
n 

 -  -  -  - 2.53 

Ashirway Toll 
Plaza 

Rajastha
n 

 -  -  -  - 0.33 

Malkisar Toll 
Plaza 

Rajastha
n 

 -  -  -  - 6.60 

Uchharangde
sar Toll Plaza 

Rajastha
n 

 -  -  -  - 3.28 
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Norangdesar 
Toll Plaza 

Rajastha
n 

 -  -  -  - 5.96 

Deshnok Toll 
Plaza 

Rajastha
n 

 -  -  -  - 7.90 

Panchu Toll 
Plaza 

Rajastha
n 

 -  -  -  - 1.01 

Bungri Toll 
Plaza 

Rajastha
n 

 -  -  -  - 0.16 

Sirmandi Toll 
Plaza 

Rajastha
n 

 -  -  -  - 4.63 

Khudiyala Toll 
Plaza 

Rajastha
n 

 -  -  -  - 0.33 

Moothli Toll 
Plaza 

Rajastha
n 

 -  -  -  - 10.60 

Lamnannagar 
Toll Plaza 

Rajastha
n 

 -  -  -  - 1.03 

Jathon ki 
Dhani 

Hanumansag
ar Toll Plaza 

Rajastha
n 

 -  -  -  - 0.26 

Patau Toll 
Plaza 

Rajastha
n 

 -  -  -  - 4.49 

Sangana Toll 
Plaza 

Rajastha
n 

 -  -  -  - 13.93 

Dakan Kotra 
Rajastha

n 
 -  -  -  - 9.00 

Dhulepura 
Toll Plaza 

Rajastha
n 

 -  -  -  - 0.36 

Jaswantpura 
Toll Plaza 

Rajastha
n 

 -  -  -  - 0.23 

Ochari Toll 
Plaza 

Rajastha
n 

70.18 66.79 74.65 93.00 98.95 
Nimbabhera 
Toll Plaza 

Rajastha
n 
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Narsinghgarh 
Toll Plaza 

Rajastha
n 

Sidhpura Toll 
Plaza 

Rajastha
n 

Rasheedpura 
Rajastha

n 
24.53 20.30 10.32 35.22 36.82 

Tidiyasar 
Rajastha

n 
11.18 11.69 14.18 17.14 21.06 

Lakhasar 
Rajastha

n 
12.18 11.90 14.49 18.05 20.98 

Udayaramasa
r (Bikaner 
Bypass) 

Rajastha
n 

4.35 4.65 5.66 6.56 5.58 

Nimbali 
Rajastha

n 
27.49 26.50 30.56 35.98 36.91 

Gajangarh 
Rajastha

n 
23.00 23.13 26.97 30.99 32.30 

Khara 
Rajastha

n 
24.81 26.88 32.31 36.93 28.35 

Bhadera 
Rajastha

n 
20.83 21.86 27.64 33.28 26.12 

Hindore 
Rajastha

n 
14.50 16.72 23.79 28.03 28.50 

 Kozhinjiipatti 
Plaza (Kodai 

Road)  

Tamil 
Nadu 

72.36 65.13 72.65 90.13 98.36 

 Sengurichi 
Tamil 
Nadu 

78.41 64.12 58.42 103.08 116.93 

 
Thirumandura

i 

Tamil 
Nadu 

64.56 55.65 45.84 81.62 92.89 

 
Samayapura

m 

Tamil 
Nadu 

51.37 45.14 37.57 62.22 67.59 
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Ponnambalap
atti 

Tamil 
Nadu 

34.28 27.83 25.58 42.12 48.26 

Velanchettiyu
r 

Tamil 
Nadu 

49.50 42.79 57.30 71.16 79.77 

Valavanthank
ottai 

Tamil 
Nadu 

40.52 33.54 48.22 50.88 54.34 

Thiruparaithur
ai 

Tamil 
Nadu 

12.94 11.99 10.44 16.67 17.20 

Manavasi 
Tamil 
Nadu 

31.71 30.90 25.23 38.14 41.76 

Elliyarpathy 
Tamil 
Nadu 

41.51 42.11 38.81 59.18 67.90 

Pudurpandiya
puram 

Tamil 
Nadu 

46.36 40.51 33.69 59.00 67.96 

Kappalur 
Tamil 
Nadu 

57.81 54.72 75.54 97.47 106.47 

Etturvattam 
Tamil 
Nadu 

42.19 34.36 43.64 55.73 63.88 

Salaipudur 
Tamil 
Nadu 

44.64 33.44 45.69 62.07 67.27 

Nanguneri 
Tamil 
Nadu 

53.31 35.96 45.79 59.68 64.18 

Boothakudi 
Tamil 
Nadu 

51.48 40.37 37.14 69.54 77.30 

Chittampatti 
Tamil 
Nadu 

50.67 39.11 41.01 72.99 75.19 

Lechchumana
patti 

Tamil 
Nadu 

10.41 8.29 7.10 14.11 15.84 

Lembalakudi 
Tamil 
Nadu 

8.27 7.78 5.46 11.02 12.61 

Palaya 
gandharvakot

tai 

Tamil 
Nadu 

4.45 3.86 4.07 5.97 7.05 
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Shenbagamp
ettai 

Tamil 
Nadu 

4.90 4.63 3.47 6.97 8.75 

Tirupachethi 
Tamil 
Nadu 

8.17 10.45 10.13 21.01 23.09 

Bogalur 
Tamil 
Nadu 

4.89 6.76 6.22 15.17 17.62 

Vagaikulam 
Tamil 
Nadu 

18.39 16.81 21.08 24.52 28.93 

Upparpatti 
Tamil 
Nadu 

- - - 8.38 14.74 

Kodikottai                   
Tamil 
Nadu 

- - - 3.09 4.58 

Vennathur       
Tamil 
Nadu 

- - - 1.99 2.81 

Thirupathisar
am 

Tamil 
Nadu 

- - - 4.13 10.30 

Chatrapatti 
Toll Plaza 

Tamil 
Nadu 

 -  -  -  - 9.20 

Pudur Toll 
Plaza 

Tamil 
Nadu 

 -  -  -  - 3.30 

SriPerumbad
ur 

Tamil 
Nadu 

72.84 44.60 61.79 95.32 96.90 

Chennasama
duram 

Tamil 
Nadu 

54.16 27.19 49.11 74.11 75.73 

L&T 
Krishnagiri 
Thopur Toll 

Plaza 
(Palayam) 

Tamil 
Nadu 

195.96 184.15 213.18 261.18 269.71 

Omalur Toll 
Plaza 

Tamil 
Nadu 

101.25 96.33 118.90 155.12 163.80 

Vaiguntham 
Toll Plaza 

Tamil 
Nadu 

69.79 64.47 81.81 109.79 124.82 
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Vijayamangal
am Toll Plaza 

Tamil 
Nadu 

76.56 71.28 91.10 114.65 123.49 

Rasampalaya
m  

Tamil 
Nadu 

36.63 33.18 37.77 46.62 51.83 

Keezhkuppa
m Toll Plaza 

Tamil 
Nadu 

0.00 0.00 0.40 8.59 8.72 

Ponnalagara
m 

Tamil 
Nadu 

0.00 0.00 0.00 5.56 8.03 

Krishnagiri 
Tamil 
Nadu 

162.02 147.82 179.87 234.72 257.13 

Vaniyambadi 
Tamil 
Nadu 

94.76 85.41 90.50 117.59 117.11 

Pallikonda 
Tamil 
Nadu 

106.33 93.22 99.64 130.29 147.49 

Mettupatti  
Tamil 
Nadu 

42.20 38.50 45.37 57.60 65.11 

Nathakkarai 
Plaza 

Tamil 
Nadu 

39.51 34.69 41.23 49.59 54.01 

Veeracholapu
ram  

Tamil 
Nadu 

26.58 23.42 28.82 36.37 40.94 

Vikkravandi 
Toll Plaza 

Tamil 
Nadu 

127.07 109.00 128.71 164.01 182.94 

Kallakudi  
Tamil 
Nadu 

0.00 0.00 0.00 14.46 22.32 

Managethi 
Tamil 
Nadu 

0.00 0.00 0.00 6.90 11.60 

Vallam  
Tamil 
Nadu 

0.00 0.00 0.00 6.32 10.20 

Enamkariyan
dal  

Tamil 
Nadu 

0.00 0.00 0.00 4.71 7.97 

Thennamade
vi  

Tamil 
Nadu 

0.00 0.00 0.00 2.32 3.54 

Kaniyur/IVRC
L 

Tamil 
Nadu 

108.30 93.34 113.91 151.89 167.98 
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Chengapally 
Tollways 
Limited 

Morattandi/Po
ndicherry 

Tindivanam 

Tamil 
Nadu 

1.59 1.23 1.50 21.59 25.20 

Paranur 
Tamil 
Nadu 

96.98 84.42 89.28 144.27 164.87 

Athur 
Tamil 
Nadu 

58.49 58.31 82.76 123.47 133.55 

Vanagaram  
Tamil 
Nadu 

38.67 43.28 49.93 68.67 72.29 

Surapattu  
Tamil 
Nadu 

49.95 78.01 77.88 95.01 100.77 

Nallur  
Tamil 
Nadu 

45.59 57.52 83.71 132.77 153.32 

Pattarai Toll 
Plaza 

Tamil 
Nadu 

7.02 9.63 11.71 15.30 16.82 

S.V Puram 
Toll Plaza 

Tamil 
Nadu 

39.71 32.67 36.66 52.28 57.92 

Mathur  
Tamil 
Nadu 

27.04 20.21 33.72 49.12 55.78 

Neelambur Tamil 
Nadu 

48.32 44.67 46.41 59.25 63.54 

Chinthamanipu
dur 

Tamil 
Nadu 

Chinthamanipu
dur 

Tamil 
Nadu 

Eachanari Tamil 
Nadu 

Eachanari Tamil 
Nadu 

Madukarai Tamil 
Nadu 
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Pantangi 
Telangan

a 
130.48 122.00 147.31 187.93 206.08 

Koralaphad 
Telangan

a 
118.67 113.83 135.44 167.53 183.34 

Chillakallu 
Telangan

a 
65.66 69.10 81.79 102.43 96.90 

Kadthal 
Telangan

a 
8.13 9.06 7.41 12.75 14.68 

Konetipuram 
Telangan

a 
1.06 1.58 2.99 2.95 3.17 

Chitlapalli Toll 
Plaza 

Telangan
a 

- - 2.63 13.75 14.26 

Gummadidala 
Telangan

a 
- - 2.50 11.90 13.67 

Munnanur 
Telangan

a 
- - 1.24 6.13 7.75 

Pippalwada 
Telangan

a 
37.70 42.56 54.36 76.25 86.15 

Rolmamda 
Telangan

a 
45.89 44.96 70.13 92.83 101.61 

Gamjal 
Telangan

a 
35.42 35.67 49.61 58.63 67.26 

Indalwai 
Telangan

a 
67.39 72.54 87.29 104.30 113.48 

Bhiknoor 
Telangan

a 
58.09 57.78 79.81 98.95 109.24 

Manoharabad 
Telangan

a 
51.67 54.97 91.43 111.25 109.26 

Dilawarpur 
fee plaza 

Telangan
a 

0.97 4.04 7.24 8.83 9.51 

Guduru Toll 
Plaza 

Telangan
a 

80.12 80.36 102.97 122.86 127.98 

Komalla 
Telangan

a 
 - 30.41 70.09 81.74 84.16 
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Komatipalli 
Telangan

a 
 - 10.51 24.66 27.28 28.19 

Jawahar 
Nagar 

Telangan
a 

 -   - 3.85 10.01 9.55 

Muthojipet 
Telangan

a 
1.17 1.57 1.46 1.53 2.10 

Chinthapally 
Telangan

a 
0.32 0.60 1.72 3.30 3.03 

Gowraram 
Telangan

a 
0.00 4.63 8.26 13.90 7.50 

Singarajupally
  

Plaza 

Telangan
a 

0.00 0.37 4.53 4.95 5.02 

Yerkaram 
Telangan

a 
0.00 0.56 0.54 5.24 4.86 

Kothagudem  
Telangan

a 
0.00 0.00 0.74 3.89 3.61 

Singarenipalli 
Toll Plaza 

Telangan
a 

0.00 0.00 0.00 2.27 67.30 

Dharmaram 
Telangan

a 
- - 3.69 19.78 29.81 

Kollapalle 
Telangan

a 
- - - 12.51 0.00 

Taddanpally 
Toll Plaza 

Telangan
a 

      6.60 44.25 

Mandamarri 
Telangan

a 
- - - 5.05 33.41 

Raikal 
Telangan

a 
112.64 110.23 121.63 162.45 179.36 

Sakapur Toll 
plaza 

Telangan
a 

84.17 80.67 86.96 116.32 130.58 

Pullur 
Telangan

a 
100.00 104.47 127.75 170.20 192.89 



20.03.2025  507 
 

 

sarandi 
Telangan

a 
        7.63 

Dakhina 
Shekpur 

Uttar 
Pradesh 

54.08 57.70 51.40 64.79 63.00 

Itaunja  
Uttar 

Pradesh 
25.49 31.54 27.75 54.28 67.55 

Khairabad 
Uttar 

Pradesh 
20.98 27.77 24.70 46.46 58.33 

Bara  
Uttar 

Pradesh 
30.86 39.07 36.50 64.85 65.08 

Asroga  
Uttar 

Pradesh 
16.79 22.00 19.50 51.84 56.95 

Sahahbpur  
Uttar 

Pradesh 
19.41 12.34 10.88 20.74 24.06 

Aaini 
Uttar 

Pradesh 
7.59 6.62 5.73 9.84 11.65 

Gulalpurva 
Uttar 

Pradesh 
8.94 7.18 6.25 11.39 13.49 

Dularpur 
Uttar 

Pradesh 
- 2.08 1.98 7.57 10.39 

Badagaon 
Uttar 

Pradesh 
- 2.03 1.76 2.64 3.05 

Nawabganj 
Uttar 

Pradesh 

280.95 273.60 240.05 

160.16 142.15 

Ahmadpur 
Uttar 

Pradesh 
128.70 128.12 

Ronahi 
Uttar 

Pradesh 
184.02 165.34 

Aaspur 
Uttar 

Pradesh 
- - 20.31 40.54 51.39 

Tarwa Deva 
Uttar 

Pradesh 
- - 15.90 40.71 53.36 

Luharli Toll 
Plaza 

Uttar 
Pradesh 

101.45 100.63 119.34 133.77 158.63 



20.03.2025  508 
 

 

Somna/Gabh
ana Toll 
Plaza 

Uttar 
Pradesh 

109.04 101.69 110.31 121.37 139.29 

Jiwana 
Uttar 

Pradesh 
- 16.35 14.61 26.39 31.90 

Baleni 
Uttar 

Pradesh 
-   -  - 2.16 9.10 

Sabli Toll 
Plaza 

Uttar 
Pradesh 

0.29 1.78 2.06 2.18 2.88 

Sarai 
Sundarpur 

Uttar 
Pradesh 

- - - 6.32 8.74 

Hitouta 
Uttar 

Pradesh 
- - - 7.02 8.54 

Babina 
Uttar 

Pradesh 
35.63 51.31 67.43 81.96 90.01 

Vighakhet 
Uttar 

Pradesh 
30.74 35.46 47.49 57.54 62.84 

Semri 
Uttar 

Pradesh 
92.23 110.52 107.31 120.63 138.39 

Ait 
Uttar 

Pradesh 
105.34 119.21 113.91 127.92 146.43 

Barajore 
Uttar 

Pradesh 
232.44 251.88 298.68 333.06 364.69 

Anantram 
Uttar 

Pradesh 
108.85 121.31 127.10 147.23 155.16 

Aliyapur 
Uttar 

Pradesh 
49.59 59.44 66.56 49.12 53.86 

Khanna 
Uttar 

Pradesh 
26.52 32.58 33.14 35.84 38.31 

Ukasa 
(Chamari) 

Uttar 
Pradesh 

85.85 56.64 86.12 112.70 116.58 

Katoghan 
Uttar 

Pradesh 
52.94 47.95 53.55 57.78 63.80 
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Badauri 
Uttar 

Pradesh 
64.54 68.49 81.06 86.13 92.20 

Sivaya Toll 
Plaza  

Uttar 
Pradesh 

85.41 68.32 109.96 143.30 172.04 

Kurana 
Uttar 

Pradesh 
- 24.65 33.40 39.63 49.06 

Brijghat Toll 
Uttar 

Pradesh 
79.07 82.49 91.23 145.72 185.34 

Joya Toll 
Uttar 

Pradesh 
46.34 43.87 46.64 78.47 94.80 

Niyamatpur 
Ekrotiya Toll 

Plaza 

Uttar 
Pradesh 

125.71 141.28 153.14 185.44 189.62 

Thiriya Khetal  
Uttar 

Pradesh 
104.27 121.21 123.55 149.27 148.14 

Belon 
Uttar 

Pradesh 
5.83 10.11 11.00 13.68 13.63 

Mohammad 
Ibrahimpur 

Uttar 
Pradesh 

7.93 14.23 13.98 14.06 15.74 

Tundla 
Uttar 

Pradesh 
62.70 66.95 82.23 116.39 131.50 

Gurau 
Uttar 

Pradesh 
34.84 56.11 90.36 103.03 106.67 

Baros 
Uttar 

Pradesh 
16.03 16.90 17.90 19.65 18.62 

Madrak 
Uttar 

Pradesh 
14.78 15.85 16.02 17.24 16.93 

Raibha 
Uttar 

Pradesh 
49.51 50.25 73.29 90.49 102.68 

Tamsabad 
Uttar 

Pradesh 
 -  -  -  - 24.00 

Faridpur Toll 
Plaza 

Uttar 
Pradesh 

 -  -  -  - 121.60 
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Kiratpur fee 
plaza 

Uttar 
Pradesh 

 -  -  -  - 50.38 

Lebhera Toll 
Plaza 

Uttar 
Pradesh 

 -  -  -  - 12.65 

Newada Toll 
Plaza 

Uttar 
Pradesh 

 -  -  -  - 20.22 

Maigalganj 
Toll Plaza 

Uttar 
Pradesh 

 -  -  -  - 44.92 

Patnipratapur 
Uttar 

Pradesh 
 -  -  -  - 13.56 

Bhuni Toll 
Plaza 

Uttar 
Pradesh 

 -  -  -  - 14.89 

Jagaheri fee 
plaza 

Uttar 
Pradesh 

 -  -  -  - 5.97 

Akwabad Toll 
Plaza 

Uttar 
Pradesh 

 -  -  -  - 1.12 

Bhagwanpur 
Uttarakha

nd 
- 4.68 10.02 25.42 29.86 

Sayyad 
Mazra 

Uttar 
Pradesh 

- 10.97 20.69 32.92 30.91 

Sarsawa 
Uttar 

Pradesh 
- 32.28 73.57 79.95 84.70 

Chhapar 
Uttar 

Pradesh 
- 9.82 41.89 57.73 65.64 

Chhajarsi 
Uttar 

Pradesh 
58.05 118.73 172.87 229.76 293.73 

Kashi Plaza 
DME KM 

5823 

Uttar 
Pradesh 

 -  -  - 76.96 87.84 

Rasoolpur 
Uttar 

Pradesh 
 -  -  - 16.98 18.59 

Bhojpur 
Uttar 

Pradesh 
 -  -  - 19.24 92.11 
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Mavikala 
Uttar 

Pradesh 
7.04 7.63 19.98 26.13 18.72 

Duhai 
Uttar 

Pradesh 
22.48 26.99 28.48 36.48 24.99 

Dasana 
Uttar 

Pradesh 
25.40 25.45 49.00 61.95 60.88 

Bilakbarpur 
Uttar 

Pradesh 
23.01 22.05 32.51 41.36 47.06 

Fatehpur 
Rampur 

Uttar 
Pradesh 

17.68 20.18 26.11 33.02 43.60 

Maujpur 
Uttar 

Pradesh 
10.09 10.90 15.85 20.14 17.14 

Mahuvan Toll 
Plaza 

Uttar 
Pradesh 

113.61 172.58 212.41 210.18 216.32 

Chaukadi 
Uttar 

Pradesh 
135.31 138.31 164.25 

126.64 116.73 

Mandawnaga
r Toll Plaza 

Uttar 
Pradesh 

92.48 90.54 

Tendua 
Uttar 

Pradesh 
54.83 59.60 

62.18 

87.53 96.57 

Muzaina 
Hetim 

Uttar 
Pradesh 

 -  - 61.46 65.95 

Salemgarh 
Uttar 

Pradesh 
 -  - 49.94 55.89 

Sherpur 
Chamraha 

Uttar 
Pradesh 

0.00 3.32 5.09 11.30 8.06 

Akshda 
Uttar 

Pradesh 
3.82 5.23 8.65 6.31 6.43 

Nainsar 
Uttar 

Pradesh 
4.20 7.79 7.90 7.99 8.83 

Chapwa 
Uttar 

Pradesh 
3.98 3.89 5.15 5.84 6.36 

Hadwa 
Uttar 

Pradesh 
0.65 0.85 1.29 1.38 1.54 
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Gulhaura 
Uttar 

Pradesh 
0.00 0.00 1.01 1.83 2.02 

Semra 
Uttar 

Pradesh 
0.00 0.00 1.27 3.07 3.52 

Belgada 
Uttar 

Pradesh 
0.00 0.00 0.00 7.05 8.38 

 Itora Buzurg  
Uttar 

Pradesh 
- - 2.66 8.02 7.73 

Andiyari  
Uttar 

Pradesh 
5.48 25.42 32.24 24.85 19.91 

Nuruddinpur 
toll plaza 

Uttar 
Pradesh 

8.74 9.49 12.09 10.84 10.50 

Kunwarpur 
Uttar 

Pradesh 
17.91 23.05 27.72 21.16 19.14 

Aihar Toll 
Plaza 

Uttar 
Pradesh 

16.45 13.40 10.92 7.88 13.73 

Jindpur Toll 
Plaza 

Uttar 
Pradesh 

31.65 25.51 13.77 25.39 19.67 

Aindhi Toll 
Plaza 

Uttar 
Pradesh 

2.81 12.19 18.58 9.32 13.64 

Pidhi Toll 
Plaza 

Uttar 
Pradesh 

2.42 8.49 11.13 9.21 7.13 

Bharatkund 
Uttar 

Pradesh 
- 7.11 9.56 13.36 12.78 

Shrishikalan 
Uttar 

Pradesh 
- - 6.16 22.68 15.55 

Jorwara 
Uttar 

Pradesh 
   - -  1.58 4.20 

Kaithi 
Uttar 

Pradesh 
- - 26.78 68.24 99.33 

Hauj Fee 
Plaza 

Uttar 
Pradesh 

- - - 22.36 99.75 

Amdi 
Uttar 

Pradesh 
5.97 11.93 13.96 9.17 8.43 
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Allahabad 
Bypass 

Uttar 
Pradesh 

180.07 185.67 202.91 211.21 263.46 

Lalanagar 
Toll Plaza 

Uttar 
Pradesh 

120.06 125.03 237.74 205.54 243.22 

Naini Toll 
Plaza 

Uttar 
Pradesh 

36.17 41.50 57.96 65.52 55.28 

Ramnagar 
Gansiyari 

Uttar 
Pradesh 

- 9.72 21.01 24.63 19.28 

Atraila Shiv 
Gulam Toll 

Plaza 

Uttar 
Pradesh 

- - 10.49 41.87 43.83 

Pratappur Toll 
Plaza 

Uttar 
Pradesh 

- - - 25.89 76.93 

Gopalpur 
Uttar 

Pradesh 
 -  -  - 0.40 7.43 

Mirzapur / 
Kyampur Toll 

Plaza 

Uttar 
Pradesh 

 -  -  -  - 42.10 

Baiti Kala 
Plaza 

Uttar 
Pradesh 

 -  -  -  - 41.15 

Mithegaon 
Toll Plaza 

Uttar 
Pradesh 

 -  -  -  - 8.53 

Derhi Toll 
Plaza 

Uttar 
Pradesh 

 -  -  -  - 0.00 

Amora 
Moiddinpur T

oll Plaza 

Uttar 
Pradesh 

 -  -  -  - 1.55 

Lohari Toll 
Plaza 

Uttar 
Pradesh 

0.00 0.00 3.38 25.08 54.58 

Bhadarabad 
Uttarakha

nd 
- 4.97 67.94 76.21 90.02 

Lacchiwala 
Uttarakha

nd 
- 4.20 35.00 56.96 68.72 
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Banushi 
Uttarakha

nd 
5.14 1.99 5.14 6.81 7.84 

Deoria 
Uttarakha

nd 
33.16 32.30 38.10 50.03 67.99 

Koyla 
Uttarakha

nd 
0.00 0.87 7.59 14.22 19.71 

Puraini  
Uttar 

Pradesh 
- - 14.97 22.61 25.21 

Jagtapur 
Patti Toll 

Plaza 

Uttarakha
nd 

- - 9.32 35.41 43.00 

Surjapur 
West 

Bengal 
71.58 57.09 47.63 80.30 91.24 

Paschim 
Madati 

West 
Bengal 

52.55 50.83 54.68 83.95 94.53 

 Satphaya  
West 

Bengal 
 - 3.37 5.60 17.12 17.84 

Barai 
West 

Bengal 
 -  - 

 -  11.20 66.53 

Panikauri 
West 

Bengal 
 -  - 

29.22 87.91 100.23 

Husludanga 
West 

Bengal 
 -  - 

18.75 87.60 62.08 

Shibpur  
West 

Bengal 
105.61 112.33 63.22 56.33 73.55 

Chandermore  
West 

Bengal 
53.05 55.47 65.49 79.04 81.64 

18th Mile Toll 
Plaza 

West 
Bengal 

85.94 88.47 140.19 155.89 159.87 

Gazole Toll 
Plaza 

(Bagsarai) 

West 
Bengal 

80.99 79.10 63.21 68.58 70.00 

Sali 
Bamandanga 

West 
Bengal 

 - 54.61 56.55 79.95 92.01 
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Palsit 
West 

Bengal 
134.24 127.63 167.59 183.21 171.00 

Banskopa 
West 

Bengal 
106.17 132.89 132.65 156.95 160.49 

Beliyad 
West 

Bengal 
73.02 79.62 94.51 98.55 100.41 

Mejia 
West 

Bengal 
 - 

0.67 9.45 6.90 8.02 

Kalapathar 
West 

Bengal 
 - 

3.63 9.00 9.08 9.10 

Rampura 
West 

Bengal 
55.14 56.82 62.15 69.35 68.61 

Balibhasa 
West 

Bengal 
  - 37.59 64.12 91.25 91.79 

Jaladhulagori  
West 

Bengal 
260.11 257.72 291.85 365.00 364.23 

Debra  
West 

Bengal 
100.39 100.11 108.11 128.23 143.64 

 
Rajchandrapu

r  

West 
Bengal 

138.95 125.83 157.89 219.00 222.24 

Sonapetya 
West 

Bengal 
72.25 79.66 105.92 114.36 122.21 

Dankuni 
West 

Bengal 
153.07 159.43 163.30 219.00 174.22 

Namkhana 
West 

Bengal 
0.80 0.14 0.22 0.29 0.31 

Guabari 
West 

Bengal 
24.46 21.45 23.06 37.23 38.36 

Sulkhapara 
West 

Bengal 
 - 1.41 2.70 2.22 2.40 

Rangalibazna 
West 

Bengal 
 - 19.39 51.76 58.40 63.34 
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Ghogarkuthi 
West 

Bengal 
 - 3.32 2.50 7.67 9.31 

Jharpokharia 
Toll Plaza 

West 
Bengal 

 -  -  -  - 43.18 

Jamudihi Toll 
Plaza 

West 
Bengal 

 -  -  -  - 43.42 

Nunmath Toll 
Plaza 

West 
Bengal 

 -  -  -  - 1.21 

Kadaligarh 
Toll Plaza 

West 
Bengal 

 -  -  -  - 1.07 

 

राजÖथान म¤ िवमानप°न, हलेीपोटª और हवाई पåĘयां 

3324. ®ी दामोदर अúवालः 

³या नागर िवमानन मýंी यह बताने कì कृपा कर¤गे िकः 

(क) राजÖथान म¤ गत तीन वषŎ के दौरान उड़ान योजना के अंतगªत िकतने िवमानप°न, हेलीपोटª 

और जल ऐरोűोÌस संचािलत िकए गए ह§; 

(ख) उĉ अविध के दौरान राजÖथान म¤ संचािलत िवमानप°न, हेलीपोटª और हवाई पåĘयŌ के 

िवकास, संचालन और रखरखाव पर Óयय कì गई कुल धनरािश का वषªवार और Öथानवार Êयौरा 

³या है; 

(ग) ³या सरकार ने राजÖथान म¤ िवमानप°न, हवाई पåĘयŌ और हेलीपोटª पर याýी और कागō ह§डिलंग 

±मता बढ़ान ेके िलए कोई िवशेष ÿयास िकए ह§; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

सहकाåरता मýंालय म¤ राºय मýंी; तथा नागर िवमानन मýंालय म¤ राºय मýंी (®ी मुरलीधर 

मोहोल): 

(क) से (घ): ±ेýीय संपकª  योजना - उड़े देश का आम नागåरक (आरसीएस-‘उड़ान’) के तहत, 

राजÖथान म¤ बीकानेर, िकशनगढ़ और जैसलमेर हवाईअड्डŌ को ÿचालनरत िकया गया है। 
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इसके अितåरĉ, भारतीय िवमानप°न ÿािधकरण (एएआई) ने राजÖथान राºय म¤ जोधपुर 

और उदयपुर हवाईअड्डŌ पर नई टिमªनल िबिÐडंग के िनमाªण के िलए कायª शुł िकया है। 

िपछले 3 वषŎ के दौरान राजÖथान म¤ ‘उड़ान’ के तहत िवकिसत एएआई-ÿचािलत 

हवाईअड्डŌ के ÿचालन और रखरखाव पर कुल Óयय कì गई धनरािश का हवाई अड्डेवार Êयौरा 

संलµन िववरण म¤ िदया गया है। 

हवाई अड्डŌ पर अवसंरचना का िवÖतार और िवकास एक सतत ÿिøया है और यह समय-

समय पर याýी मागँ के पूवाªनुमान, िवमान पåरचालन कì संर±ा के िलए पåरचालन आवÔयकताओ ं

और एयरलाइनŌ कì माँग के आधार पर कì जाती है, जो भूिम कì उपलÊधता, िव°ीय Óयवहायªता के 

साथ-साथ इि¸छत िवमान पåरचालन से संबंिधत अÆय सिुवधाओ ंपर िनभªर करता है। 

िववरण 
राजÖथान म¤ ‘उड़ान’ योजना के तहत िवकिसत एएआई ÿचािलत हवाईअड्डŌ सबंधंी Óयय  

(करोड़ Łपए म¤) 
मद िव° वषª बीकानेर जैसलमेर िकशनगढ़ 

पåरचालन एव ं

रखरखाव Óयय 

2021-22 10.45 2.79 23.48 

2022-23 11.06 3.32 22.22 

2023-24 11.65 4.71 27.51 

कुल 33.16 10.82 73.21 

 

IMPLEMENTATION OF FOREST RIGHTS ACT, 2006   

3325. SHRIMATI KANIMOZHI KARUNANIDHI:  

          SHRI RAHUL GANDHI:  

          SHRI RAJA RAM SINGH:  

Will the Minister of TRIBAL AFFAIRS be pleased to state:   
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(a) whether the Government is aware of the status of implementation of the 

Scheduled Tribes and Other Traditional Forest Dwellers (Recognition of 

Forest Rights) Act, 2006 and if so, the details thereof, State/UT-wise;  

(b) the details of the number of Individual Forest Rights (IFRs) and Community 

Forest Rights (CFRs) titles provided to people belonging to the ST 

community and Other Traditional Forest Dwellers (OTFDs) since the 

implementation of the Forest Rights Act, 2006, State/UT-wise;   

(c) whether the Government is also aware that many eligible beneficiaries have 

been denied titles in several States and if so, the remedial mechanisms in 

place for such beneficiaries to claim their IFR;   

(d) the details of IFR claims filed and rejected along with the details of rejected 

claims sent for review and re-rejected, State/UT-wise;  

(e) the number of applications—individual and collective—received by the 

Government for grant of pattas under FRA and the number of applications 

accepted, rejected and are pending during the last five years, year and 

State/UT-wise;   

(f) the action taken by the Government on the forest and other departments 

officials who are evicting Adivasis and other traditional forest dwellers in the 

name of illegality; and   

(g) whether tribals and Other Forest Dwellers (OFDs) have been evicted due to 

rejection of claims under the Forest Rights Act and if so, the details of tribals 

and OFDs evicted since 2019 , State/UT-wise? 
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THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY):  

(a), (b), (d) and (e): As per the Scheduled Tribes and Other Traditional Forest 

Dwellers (Recognition of Forest Rights) Act, 2006 and Rules made thereunder, 

State Governments are responsible for implementation of various provisions of 

the Act while the Ministry of Tribal Affairs seeks Monthly Progress Report from the 

States/UTs. FRA is being implemented in 20 States and 1 UT. The Act provides 

for an institutional framework for the claims process, where claims are first called 

and reviewed by the Gram Sabha and then forwarded to the Sub-Divisional Level 

Committee. Afterward, the District Level Committee decides the claims. These 

committees are constituted by the State Governments / UT administrations. 

As reported by States/UTs, cumulatively till 28th February, 2025, a total of 

25,03,453 titles have been distributed comprising 23,85,334 individual and 

1,18,119 community titles. Similarly,  a total of 48,99,903 individual claims filed at 

Gram Sabha Level and a total of  18,03,183 claims have been rejected. A 

statement showing state wise details of titles distributed (Individual and 

Community), claims filed and claims rejected and also pending is given in the 

enclosed Statement. The segregated details of titles provided to ST community 

and Other Traditional Forest Dwellers (OTFDs) are not centrally maintained. 

Further as implementation is prerogative of state therefore detail of claims sent for 

review and re- rejected is also not centrally maintained. The details of number of 

claims (individual and community) received for grant of pattas/titles under FRA, 

the number of claims accepted (Title distributed) & rejected during the last five 
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years, year and State/UT-wise are available at this Ministry’s website- on FRA- 

MPR-  https://tribal.nic.in/FRA.aspx.  

(c) and (f): The Act provides provisions of safeguard against eviction and also 

provision of petition by the aggrieved to SDLC and DLC (Section 6(2) and 6(4)). 

Further, the State Level Monitoring Committee under the Chair of Chief Secretary 

is to meet at least once in three months to monitor the process of recognition, 

verification and vesting of forest rights, consider and address the field level 

problems.  

The Ministry has been exhorting all State Governments to abide by the 

provisions contained in FRA and ensure that all eligible claimants are provided 

the rights which are due to them. For comprehensive implementation, the Ministry 

is also urging states to prepare FRA Atlas to map the potential forest areas which 

can be considered under FRA and undertake capacity building of all stakeholders. 

Regular meetings are conducted with the State Governments on the matter. 

Grievances/representations received in the Ministry regarding violation of FRA are 

forwarded to the States/ UTs concerned, to ensure that legitimate claimants are 

not denied their forest rights. The data related to action taken by the State 

Government is not centrally maintained. Further, to resolve field level coordination 

issues, this Ministry and Ministry of Environment, Forest & Climate Change have 

issued joint advisories to Chief secretaries of all the states. 

(g): This data is not centrally maintained. However, the matter related to eviction 

is currently subjudice in Hon'ble Supreme Court vide WP 109/2008. 
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STATEMENT 

State wise details of claims filed, titles distributed and Rejected claims, as per information received from States/UTs 
upto 28.02.2025:( cumulative numbers) 

S. 
No. 

States 
No. of Claims filed No. of Titles Distributed  No. of Rejected Claims  Total No. of 

Pending 
Claims  Individual Community Total Individual Community Total Individual Community Total 

1 
Andhra 
Pradesh 

285,087 3,294 288,381 226,651 1,822 228,473 56,940 1,470 58,410 1,498 

2 Assam 148,965 6,046 155,011 57,325 1,477 58,802 NA/NR NA/NR NA/NR NA/NR 
3 Bihar 4,696 0 4,696 191 0 191 4496 0 4496 9 
4 Chhattisgarh 888,028 53,949 941,977 478,563 49,270 527,833 397,419 3,230 400,649 13,495 
5 Goa 9,757 379 10,136 856 15 871 170 8 178 9,087 
6 Gujarat 182,869 7,187 190,056 98,289 4,791 103,080 0 2,332 2,332 84,644 

7 
Himachal 
Pradesh 

4,880 539 5,419 513 146 659 54 0 54 4,706 

8 Jharkhand 107,032 3,724 110,756 59,866 2,104 61,970 26,370 1,737 28,107 20,679 
9 Karnataka 288,549 5,940 294,489 14,981 1,345 16,326 249,060 4,209 253,269 24,894 
10 Kerala 44,455 991 45,446 29,139 261 29,400 12,681 296 12,977 3,069 

11 
Madhya 
Pradesh 

585,326 42,187 627,513 266,901 27,976 294,877 310,216 12,191 322,407 10,229 

12 Maharashtra 397,897 11,259 409,156 199,667 8,668 208,335 170,487 2,144 172,631 28,190 
13 Odisha 691,948 31,893 723,841 461,475 8,634 470,109 144,104 532 144,636 109,096 
14 Rajasthan 113,162 5,213 118,375 49,215 2,551 51,766 63,466 2,455 65,921 688 
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15 Tamil Nadu 33,119 1,548 34,667 15,442 1,066 16,508 12,293 418 12,711 5,448 
16 Telangana 651,822 3,427 655,249 230,735 721 231,456 92,744 1682 94,426 329,367 
17 Tripura 200,557 164 200,721 127,931 101 128,032 68,785 63 68,848 3,841 
18 Uttar Pradesh 92,972 1,194 94,166 22,537 893 23,430 70,435 301 70,736 0 
19 Uttarakhand 3,587 3,091 6,678 184 1 185 3403 3090 6493 0 
20 West Bengal 131,962 10,119 142,081 44,444 686 45,130 87,333 9254 96,587 364 

21 
Jammu & 
Kashmir 

33,233 12,857 46,090 429 5,591 6,020 32727 7,197 39,924 146 

TOTAL 4,899,903 205,001 5,104,904 2,385,334 118,119 2,503,453 1,803,183 52,609 1,855,792 745,659 
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EMERGENCY CREDIT LINE GUARANTEE SCHEME 

3326. SUSHRI S. JOTHIMANI: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  whether the Government has set any targets or introduced special initiatives 

to enhance credit flow to Micro, Small, and Medium Enterprises (MSMEs) 

under the Emergency Credit Line Guarantee Scheme (ECLGS), if so, the 

details thereof; and 

(b)  the number of MSMEs in the Karur Parliamentary Constituency that have 

availed benefits/assistance under ECLGS during the last three years and the 

total amount disbursed to them under this scheme, sector-wise breakup 

thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) and (b):  The Emergency Credit Line Guarantee Scheme (ECLGS) was 

launched in May, 2020 as part of Aatmanirbhar Bharat Abhiyaan to support 

eligible MSMEs and business enterprises in meeting their operational liabilities 

in view of disruption caused by COVID-19 pandemic. The Scheme was 

operational till 31.03.2023.  

As informed by National Credit Guarantee Trustee Company Limited, the 

details of guarantees and the amount for Karur Parliamentary Constituency 

under ECLGS are as given below: 

 



20.03.2025  524 
 

 

FY  Micro Small Medium Total 
No of 
Guara
ntee 
Issued 

Loan 
Amount 
Guarante
ed (Rs. In 
Cr) 

No of 
Guara
ntee 
Issued 

Loan 
Amount 
Guarante
ed (Rs. 
In Cr) 

No of 
Guarant
ee 
Issued 

Loan 
Amount 
Guarant
eed (Rs. 
In Cr) 

No of 
Guara
ntee 
Issued 

Loan 
Amount 
Guarant
eed (Rs. 
In Cr) 

2020-21 5,308 101.91 505 106.37 101 35.80 5914 244.08 
2021-22 460 52.26 195 53.30 9 17.17 664 122.73 
2022-23 62 7.01 20 20.13 1 8.51 83 35.65 
Total 5,830 161.19 720 179.79 111 61.48 6661 402.46 

 

ÿसÖं कृत खाī पदाथŎ के बारे म¤ Ăामक दावे                   

3327. ®ी िदलÔे वर कामैत:  

 सु®ी बाँसुरी Ö वराज:  

 ®ी िबभु ÿसाद तराई:  

 ®ी िबÈ लब कुमार देब:  

 ®ी देवुिसहं चौहान:  

 ®ी जगदिÌबका पाल:  

³ या खाī ÿसÖं करण उīोग मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या सरकार ने ÿसÖं कृत खाī पदाथŎ के बारे म¤ Ăामक ÿचार का मुकाबला करने के िलए कोई 

सिमित गिठत कì है;  

(ख) यिद हां, तो सिमित के कायª±ेý सिहत तÂ सबंंधी Ê यौरा ³ या है;  

(ग) ³ या सरकार ने उ³ त सिमित के गठन और िनबंधन शतŎ को अिधसूिचत िकया है और यिद हां, 

तो तÂ सबंंधी Ê यौरा ³ या है;  

(घ) उ³ त सिमित Ĭारा सरकार को अपनी åरपोटª कब तक ÿÖ तुत िकए जाने कì संभावना है और 

³ या िसफाåरश¤ जनता को उपलÊ ध कराई जाएगंी और यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है;  
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(ङ)  ÿसÖं कृत खाī पदाथŎ के बार ेम¤ Ăामक ÿचार को रोकने के िलए सरकार Ĭारा उठाए गए/उठाए 

जा रहे अÆ य कदमŌ का Ê यौरा ³ या है;  

(च)  सरकार िकस ÿकार से यह सिुनिĲत करती है िक खाī िव²ापन और लेबिलंग ÿथाओ ंको 

िविनयिमत करने म¤ उपभो³ ता िहतŌ को ÿाथिमकता दी जाए; और  

(छ)  सरकार ÿसÖं कृत खाī पदाथŎ के बारे म¤ Ăामक दावŌ को बढ़ावा देने वाले िडिजटल और 

सोशल मीिडया िव²ापनŌ कì िनयामक िनगरानी को िकस ÿकार से मजबूत करने कì योजना 

बना रही है?  

खाī ÿसÖंकरण उīोग मýंालय म¤ राºय मýंी; तथा रले मýंालय म¤ राºय मýंी (®ी रवनीत 

िसहं): 

(क) से (घ): खाī ÿसÖंकरण उīोग मýंालय ने िदनांक 12.12.2024 के पåरपý के माÅयम स े

ÿसÖंकृत खाī के Ăामक ÿचार को दरू करने के िलए माननीय खाī ÿसÖंकरण उīोग मýंी कì 

अÅय±ता म¤ एक सिमित गिठत कì है। सिमित का उĥेÔय ÿसÖंकृत खाī पदाथŎ के Ăामक ÿचार को 

दूर करना, उपभोĉाओ ंके िलए सटीक जानकारी सिुनिĲत करना और ÿसंÖकृत खाī उīोग म¤ 

नैितक िव²ापन ÿथाओ ं को बढ़ावा देना है। सिमित के िवचाराथª िवषयŌ म¤ वतªमान ÿथाओ ं का 

मूÐयांकन, िनयामक और कानूनी ढांचे कì जांच करना और ÿसÖंकृत खाī िव²ापन के िलए 

िदशािनद¥श िवकिसत करना शािमल है। सिमित सलाहकार ÿकृित कì है और यह सभी संबंिधत 

ÿािधकाåरयŌ Ĭारा उिचत कारªवाई के िलए समय-समय पर अपनी िसफाåरश¤ ÿदान करगेी।  

(ङ) से (छ):  खाī सुर±ा और मानक अिधिनयम, 2006 कì धारा 24(1) म¤ िनिदªĶ िकया गया है 

िक 'िकसी ऐसे खाī का कोई ऐसा िव²ापन नहé िदया जाएगा जो Ăामक या ÿवंचनापूणª हो या इस 

अिधिनयम और उसके अधीन बनाए गए िनयमŌ और िविनयमŌ के उपबधंŌ का उÐलंघन करने वाला 

हो।‘  भारतीय खाī सुर±ा और मानक ÿािधकरण (एफ़एसएसएआई) ने पूवª-पैक खाī पदाथŎ कì 

लेबिलंग के िलए िनिदªĶ आवÔयकताओ ंसे संबंिधत खाī सरु±ा और मानक (लेबिलंग और ÿदशªन) 

िविनयम, 2020 को अिधसूिचत िकया है। िविनयमन सभी खाī उÂपादŌ के लेबल पर ÿदिशªत कì 
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जाने वाली िविभÆन लेबिलंग आवÔयकताओ ंको िनिदªĶ करता है। सभी खाī Óयवसाय संचालकŌ को 

इन िविनयमŌ के तहत िनिदªĶ उपबंधŌ का पालन करना होगा।  

एफएसएसएआई ने खाī सरु±ा एवं मानक (िव²ापन एवं दावे) िविनयम, 2018 को भी 

अिधसूिचत िकया है, जो खाī कारोबार संचालकŌ Ĭारा उनके खाī उÂपादŌ के संबधं म¤ िकए जाने 

वाले दावŌ एवं िव²ापनŌ से संबंिधत है। इन िविनयमŌ का उĥेÔय खाī उÂपादŌ के दावŌ एवं िव²ापनŌ 

म¤ िनÕप±ता Öथािपत करना तथा खाī ÓयवसायŌ को ऐसे दावŌ/िव²ापनŌ के िलए उ°रदायी बनाना 

ह,ै तािक उपभोĉा िहतŌ कì र±ा कì जा सके। इन िविनयमŌ के िकसी भी उÐलंघन पर खाī सरु±ा 

और मानक अिधिनयम, 2006 के उपबधंŌ और इसके अधीन उसके बाद बनाए गए िविनयमŌ के 

अनसुार उिचत कारªवाई कì जा सकती है। 

 

CONSTRUCTION OF BED DAM AT GODDAR AND PALAR RIVERS 

3328.  SHRI D. M. KATHIR ANAND 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) whether the Government has sanctioned any funds for the protection and 

preservation of River Palar, if so, the details thereof and if not, the reasons 

therefor; 

(b) whether the Government has contributed any funds for the construction of 

the first bed dam at the confluence of the Goddar and Palar rivers at 

Erayangadu village in Vellore for the benefit of farmers in Anaicut and K.V. 

Kuppam regions in Vellore Parliamentary Constituency and if so, the details 

thereof; and 
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(c) whether the Government has any plans to support the construction of more 

bed dams to restore lost river sand and discharge excess rainwater to dry 

portions of the river and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a):     The Government of Tamil Nadu has sanctioned the fund to preserve the 

river Palar for the following works in the year 2021-2022, 2022-2023 and 2023-

2024. 

S.No. Name of work 
Estimate 
Rs.in lakhs. 

1. 
Construction of a Subsurface Dyke across Palar River near 
Thiruparkadal – Valavanur Village in Arcot and Walajah Taluks of 
Ranipet District. 

4786.42 

2. 
Construction of Sub Surface Dyke across Palar river near Shenbakkam 
Village in Vellore Taluk of Vellore District. 

1831.00 

3. 
Construction of Sub surface dyke across palar river near Arumparuthi 
Village in Katpadi Taluk of Vellore District 

2482.00 

4. 
Construction of a Check dam across the Palar river near Poigai Village 
in Anicut Taluk of Vellore District. 

1832.00 

5. 
Construction of Bed Dam across Palar River near Eraiyakadu Village in 
Anicut Taluk of Vellore District. 

5248.00 

 

(b):   The Government of Tamil Nadu has contributed the fund to the construction 

of bed dam across Palar River near Eraiyangadu Village in Anicut and K. V. 

Kuppam Taluks of Vellore District for Rs. 52.48 Crores. This scheme envisage 

bifurcation of the river water proportionately towards Palar and Goddar rivers. 

This scheme also envisage to enrich the ground water in surrounding 12 villages 
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in both sides of the Palar river and Goddar river, to recharge 12 infiltration wells 

and to benefit 1379.49 hectares of agricultural lands through  626 irrigation wells. 

It envisage to benefit 7642 farmers directly and  75000 persons indirectly.   

(c): The Water Resources Department of Government of Tamil Nadu 

has  planned to construct following check dams, Anicut and barrages across 

Palar river. 

S. No. Name of work 

1. 
Construction of Anicut across Palar River between Ambalur-Ramanaikenpettai 
villages in Vaniyambadi Taluk of Tirupathur District. 

2. 
Construciton of Check dam across Palar River near Melpatti Village in Pernambut 
Taluk of Vellore District 

3. 
Construction of Checkdam across Palar River in between Kilachur and Pasumathur 
Villages in Anicut Taluk and K.V.Kuppam Taluk of Vellore District. 

4. 
Construction of Check dam across Palar River near Sankarampadi Village in Nemili 
Taluk of Ranipet District. 

5. 
Construction of Check dam across Palar River near Vengalathur Village in 
Kanchipuram Taluk of Kanchipuram District. 

6. 
Construction of Check dam across Palar River near Venkatapuram Village in 
Kanchipuram Taluk of Kanchipuram District. 

7. 
Construction of Check dam across Palar River near Vengudi Village in Walajabad 
Taluk of Kanchipuram District. 

8. 
Construction of Barrage across Palar River near Udhayampakkam Village in 
Tirukazhukundram Taluk of Chengalpattu District. 

9. 
Construction of Check Dam across Palar River near Nallathur Village in 
Tirukazhukundram Taluk of Chengalpattu District. 

  

पेůोिलयम और ÿाकृितक गैस के िवतरण, आपूितª और मÐू य िनधाªरण म¤ अिनयिमतताए ं

3329.  ®ी बृजमोहन अúवाल:  

³या पेůोिलयम और ÿाकृितक गैस मýंी यह बताने कì कृपा कर¤गे िक: 
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(क) ³ या सरकार को जानकारी है िक छÂ तीसगढ़ म¤ पůेोिलयम एवं ÿाकृितक गैस के िवतरण, आपूितª 

एवं मूÐ य िनधाªरण म¤ अिनयिमतताए ंहो रही ह§ और यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है; 

(ख) ³ या सरकार को पůेोल पंपŌ, गैस एज¤िसयŌ एवं डीलरŌ Ĭारा कम माप/तौल, कालाबाजारी एवं 

अवैध आपूितª के संबंध म¤ कोई िशकायत ÿाÈ त हòई है और यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है; 

(ग) ³ या कई औīोिगक इकाइयां एवं वािणिº यक ÿितÕ ठान अवैध łप स ेघरलूे एलपीजी िसल¤डरŌ 

का उपयोग कर रहे ह§, िजसस ेआम जनता को नुकसान हो रहा है और यिद हां, तो तÂ सबंंधी 

Ê यौरा ³ या है; और  

(घ) ³ या सरकार इन अिनयिमतताओ ंकì गहन जांच के िलए केÆ þीय एज¤सी भेजने तथा दोिषयŌ के 

िवŁĦ स´ त कारªवाई करने पर िवचार कर रही है और यिद हां,तो तÂ सबंंधी Ê यौरा ³ या है?  

पेůोिलयम और ÿाकृितक गैस मýंालय म¤ राºय मýंी; तथा पयªटन मýंालय म¤ राºय मýंी (®ी 

सुरेश गोपी): 

(क) स े(घ): सरकार और सावªजिनक ±ेý कì तेल िवपणन कंपिनयŌ (ओएमसीज) को समय-समय 

पर छ°ीसगढ़ राºय सिहत पूर ेभारत से िविभÆन िवषयŌ से जुड़ी िशकायत¤ ÿाĮ होती ह§, िजनम¤ कम 

माप/तौल, कालाबाजारी, खुदरा िबøì क¤ þŌ (आरओज) व एलपीजी िवतरकŌ Ĭारा अवैध आपूितª 

शािमल ह§। 

छ°ीसगढ़ सिहत राºयŌ/संघ शािसत ±ेýŌ म¤ ओएमसीज के आरओ और एलपीजी गोदामŌ 

और एलपीजी िवतरकŌ के शोłम म¤ ÿाĮ/अिभ²ात अिनयिमतताओ/ंकदाचारŌ कì िशकायतŌ कì 

जाचँ कì जाती है और øमशः िवपणन अनुशासन िदशािनद¥श (एमडीजी) और 

डीलरिशप/िडÖ ůीÊ यूटरिशप समझौते के अनसुार सािबत मामलŌ म¤ दडंाÂमक कारªवाई कì जाती है। 

घरेलू एलपीजी िसल¤डरŌ कì कालाबाजारी (अिधक मूÐय कì वसूली और िवपथन) को रोकने 

के िलए, सरकार ने "तरलीकृत पůेोिलयम गैस (आपूितª और िवतरण का िविनयमन) आदशे, 2000" 

लागू िकया है और "िवपणन अनुशासन िदशािनद¥श" तैयार िकए ह§, जो एलपीजी के िवपणन म¤ िविभÆन 

अिनयिमतताओ ंम¤ िलĮ एलपीजी िवतरकŌ के िवŁĦ दडंाÂमक कारªवाई का ÿावधान करते ह§। क¤ þ 
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सरकार ने समय-समय पर पůेोिलयम उÂपादŌ म¤ िमलावट और अÆय कदाचार को रोकने के ÿयोजन 

से आवÔयक वÖतु अिधिनयम के अÆतगªत मोटर िÖÿट (एमएस)/हाई Öपीड डीजल (एचएसडी) 

िनयंýण आदशे, िमĘीतेल िनयýंण आदशे, नÉेथा िनयंýण आदशे, सॉÐव¤ट, रैिफनेट और Öलोप 

िनयंýण आदेश आिद जैसे िविभÆन िनयंýण आदेश भी िनगªत िकए ह§। 

इसके अलावा, अिनयिमतताओ/ंकदाचारŌ का पता लगाने के िलए छ°ीसगढ़ राºय सिहत 

पूरे दशे म¤ आरओज़ पर ओएमसीज के ±ेýािधकारी/वåरķ अिधकारी/मोबाइल ÿयोगशाला 

अिधकारी/गणुव°ा आĵासन ÿकोķ Ĭारा िनयिमत/औचक िनरी±ण िकए जाते ह§। एलपीजी गोदामŌ 

और एलपीजी िवतरकŌ के शोłम म¤ ओएमसीज के ±ýेािधकारी, िमलावट-रोधी ÿकोķ और सतकª ता 

िवभाग Ĭारा िनयिमत/औचक िनरी±ण भी िकए जाते ह§। 

ओएमसीज ने िपछले 3 वषŎ और चालू वषª (अÿैल से िदसंबर 2024) के दौरान छÂ तीसगढ़ 

राºय म¤ 1426 सािबत मामलŌ म¤ आरओज के िवŁĦ कारªवाई कì है। ओएमसी ने िपछले 3 वषŎ और 

चालू वषª (अÿैल से िदसंबर 2024) के दौरान छ°ीसगढ़ राºय म¤ एलपीजी åरिफल का िवपथन (घरलूे 

एलपीजी िसल¤डरŌ कì बेिहसाब िबøì), åरिफल/नए एलपीजी कने³शन पर अिधक शÐुक 

लेना, úाहकŌ को कैश-एडं-कैरी छूट का अनुपालन न करना, कम वजन वाले िसल¤डरŌ कì आपूितª 

जैसे एलपीजी (åरिफल िवतरण, आपूितª और मूÐय िनधाªरण) के िवपणन म¤ अिनयिमतताओ ंके 189 

सािबत मामलŌ म¤ दÁडाÂमक कारªवाई कì है। 

इसके अलावा, सरकार Ĭारा िविभÆन पहल कì गई ह§ जैसे राजसहायता ÿाĮ िसल¤डरŌ कì 

आपूितª पर सीमा लगाना, डी-डुÈलीकेशन, उपभोĉा को राजसहायता के सीधे अंतरण के 

िलए 'पहल' िजसस े'फजê' खातŌ, कई खातŌ और िनिÕøय खातŌ कì पहचान करने म¤ मदद िमली। 

इससे राजसहायता वाले एलपीजी को वािणिºयक उĥेÔयŌ के िनिम° िवपिथत करने पर भी अंकुश 

लगाने और केवाईसी अËयास आिद सहायता िमली है, िजससे राजसहायता वाले एलपीजी िसल¤डरŌ 

का दŁुपयोग और िवपथन कम हòआ है। 
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ओएमसीज के पास पůेोिलयम उÂपादŌ म¤ िमलावट कì पहचान करने और जाँच करने के िलए 

पयाªĮ िनगरानी तंý ह§। यह एक सतत ÿिøया है और तेल िवपणन कंपिनया ँ िमलावट और अÆय 

गड़बिड़यŌ पर अंकुश लगाने के िलए कई कदम उठा रही ह§। 

  

 ROAD PROJECTS  

3330. DR. KIRSAN NAMDEO:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state:  

(a) the details and the number of ongoing National Highways (NHs) projects in 

the country, State and location-wise, particularly in Gadchiroli in 

Maharashtra; 

(b) whether the Government has set any time limit for the construction of the said 

projects, if so, the details thereof, State and location-wise; 

(c) the quantum of funds sanctioned, disbursed and utilized for the said projects, 

State and project-wise; and 

(d) the number of new NHs (in kilometers) proposed to be constructed by the 

Government in the country, State and NH-wise?  

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI):  

(a): The State/UT-wise details of National Highways (NHs) projects, including 

those in Gadchiroli district of Maharashtra, that have commenced and currently 

under construction, excluding those which are provisionally or physically 
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completed and those which are under consideration for termination/foreclosure, 

are given in the enclosed Statement-I. 

(b): A time period of 2 to 3 years is generally considered for completion of a 

NH project from its commencement(appointed) date. 

(c):  Allocation of funds for development of NHs are made State/Agency wise 

and not project wise. The State / UT - wise details of funds allocated and 

expenditure incurred towards development and maintenance of NHs during the 

current financial year 2024-25 are given in the enclosed Statement-II. 

(d): The State/UT-wise details of targets fixed for construction of NHs and 

achievement made during the current financial year 2024-25 (till February, 2025) 

are given in the enclosed Statement-III. 

STATEMENT-I 

The State/UT-wise details of under construction (appointed/commenced) 
National Highways (NHs) projects, including in Gadchiroli district of 
Maharashtra, without attaining any of the various stages of project 
completion and excluding projects under consideration for termination/ 
foreclosure 

(Status as of January,2025) 

Sl. 
No. 

State/UT 
No. of 

Projects 

Total 
Length  
in km) 

TPC / TCC  
(in Rs. Cr.) 

1 Andaman and Nicobar 6 179 1314 
2 Andhra Pradesh 97 2378 55661 
3 Arunachal Pradesh 18 356 4227 
4 Assam 59 1054 36093 
5 Bihar 67 2143 64766 
6 Chhattisgarh 41 1384 15181 

7 
Dadra and Nagar Haveli And Daman 
and Diu 3 37 338 
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8 Delhi 3 37 4780 
9 Goa 20 37 1549 
10 Gujarat 40 1205 36132 
11 Haryana 20 549 20015 
12 Himachal Pradesh 31 586 17987 
13 Jammu and Kashmir 47 810 41735 
14 Jharkhand 29 838 19439 
15 Karnataka 72 1831 36178 
16 Kerala 20 708 50495 
17 Ladakh 6 159 2076 
18 Madhya Pradesh 58 2036 29030 
19 Maharashtra 135 2944 72437 
20 Manipur 32 703 10514 
21 Meghalaya 14 286 5344 
22 Mizoram 15 452 8030 
23 Nagaland 25 523 7436 
24 Odisha 62 1174 21525 
25 Punjab 36 1143 38133 
26 Rajasthan 41 1170 17047 
27 Sikkim 13 197 4019 
28 Tamil Nadu 56 984 36490 
29 Telangana 52 1423 25323 
30 Tripura 14 293 7215 
31 Uttar Pradesh 92 2470 89103 
32 Uttarakhand 56 720 19067 
33 West Bengal 30 379 12413 
34 Chandigarh 0 0 0 
35 Puducherry 0 0 0 

 
STATEMENT-II 

The State/UT-wise details of funds allocated and expenditure incurred 
towards development and maintenance of NHs during the current financial 
year 2024-25 

(Amount in Rs. Crore)   
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Sr. No. State/UT 
2024-25 (Till 31.01.2025) 
Allocation  Expenditure  

1 Andhra Pradesh 9,847 8,904 
2 Arunachal Pradesh 3,488 2,064 
3 Assam 5,239 5,029 
4 Bihar 6,503 6,261 
5 Chhattisgarh 1,544 1,188 
6 Goa 838 431 
7 Gujarat 6,262 5,923 
8 Haryana 3,369 3,263 
9 Himachal Pradesh 3,310 3,106 
10 Jharkhand 4,414 4,096 
11 Karnataka 8,943 7,607 
12 Kerala 2,756 2,690 
13 Madhya Pradesh 6,012 5,578 
14 Maharashtra 16,503 14,224 
15 Manipur 1,508 1,495 
16 Meghalaya 1,394 1,012 
17 Mizoram 1,467 1,411 
18 Nagaland 1,227 1,062 
19 Odisha 4,905 4,298 
20 Punjab 6,910 6,545 
21 Rajasthan 5,251 4,928 
22 Sikkim 357 320 
23 Tamil Nadu 7,076 6,735 
24 Telangana 6,644 5,869 
25 Tripura 514 499 
26 Uttar Pradesh 16,957 15,255 
27 Uttarakhand 3,333 2,897 
28 West Bengal 2,028 1,750 
29 Andaman & Nicobar Islands 139 139 
30 Chandigarh 0 0 
31 Dadra and Nagar Haveli And Daman and Diu 100 3 
32 Delhi / Headquarters 2,403 2,398 
33 Jammu & Kashmir 7,858 7,329 
34 Ladakh 704 653 
35 Puducherry 28 20 
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STATEMENT-III 
The State/UT-wise details of targets fixed for construction of NHs and 
achievement made during the current financial year 2024-25 (till February, 
2025) 

Sl. 
No. 

State/UT Target (km)  
Achievement 

(km)  
1 Andaman & Nicobar Islands 22 1 
2 Andhra Pradesh 793 652 
3 Arunachal Pradesh 145 120 
4 Assam 362 225 
5 Bihar 535 343 
6 Chhattisgarh 336 282 

7 
Dadra and Nagar Haveli And Daman 
and Diu 

6 0 

8 Delhi 13 7 
9 Goa 29 20 
10 Gujarat 440 393 
11 Haryana 212 193 
12 Himachal Pradesh 181 137 
13 Jammu & Kashmir 242 181 
14 Jharkhand 232 165 
15 Karnataka 656 435 
16 Kerala 310 107 
17 Ladakh 40 50 
18 Madhya Pradesh 749 654 
19 Maharashtra 1071 982 
20 Manipur 160 136 
21 Meghalaya 110 89 
22 Mizoram 114 88 
23 Nagaland 227 169 
24 Odisha 251 274 
25 Punjab 319 171 
26 Rajasthan 549 761 
27 Sikkim 67 33 
28 Tamil Nadu 417 399 
29 Telangana 503 316 
30 Tripura 60 26 



20.03.2025  536 
 

 

31 Uttar Pradesh 954 703 
32 Uttarakhand 199 116 
33 West Bengal 117 102 
34 Chandigarh 0 0 
35 Puducherry 0 0 

 

 

निदयŌ को परÖपर जोड़न ेकì योजना 

3331. ®ी अमरा रामः 

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार का देश म¤ निदयŌ को आपस म¤ जोड़ने कì योजना लागू करने का िवचार ह;ै 

(ख) यिद हां, तो तÂ सबंंधी Êयौरा ³या है तथा इसके कायाªÆवयन कì समय-सीमा ³या है और यिद 

नहé, तो इसके ³या कारण ह§; 

(ग) ³या दशे का आधा िहÖसा मानसून के मौसम म¤ बाढ़ का सामना करता ह,ै जबिक दसूरा आधा 

िहÖसा सूखे से úÖत रहता है; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है तथा उĉ मĥेु के समाधान के िलए ³या योजनाए ं

िøयािÆवत कì गई ह§/िøयािÆवत कì जा रही ह§? 

जल शिĉ मýंालय म¤ राºय मýंी (डॉ. राज भूषण चौधरी ):  

(क) से (घ): भारत सरकार ने वषª 1980 म¤ एक राÕůीय पåरÿेàय योजना (एनपीपी) तैयार कì और 

राÕůीय जल िवकास एज¤सी (एनडÊÐयूडीए) को एनपीपी के तहत निदयŌ को जोड़ने (आईएलआर) 

का काम सŏपा गया है। एनपीपी को सूखे स ेहोने वाली परशेािनयŌ को कम करने और सालाना आने 

वाली बाढ़ के कहर को कम करने के िलए जल-अिधशेष बेिसनŌ से जल-कमी वाले बेिसनŌ/±ेýŌ म¤ 

पानी का भंडारण और हÖ तांतरण के िलए तैयार िकया गया है। ये िलंक पåरयोजनाए ंसमþु म¤ जाने 

वाले पानी कì अÿय³ु त माýा को कम करने के िलए तैयार कì गई ह§। बाढ़ ÿवण/जल अिधशेष नदी 

बेिसनŌ से बाढ़ के जल को जल कì कमी वाले ±ेýŌ म¤ मोड़ िदया जाएगा और कमांड ±ेýŌ म¤ भूजल 
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तािलकाओ,ं ट§कŌ और नहरŌ को भी åरचाजª िकया जाएगा। एनपीपी के तहत, 30 िलंक पåरयोजनाओ ं

कì पहचान कì गई है ÿायĬीपीय घटक के अंतगªत 16 घटक और िहमालयी घटक के अंतगªत 14 

िलंक पåरयोजना। 11 िलंक पåरयोजनाओ ंकì िवÖतृत पåरयोजना åरपोटª (डीपीआर), 26 िलंकŌ कì 

Óयवहायªता åरपोटª (एफआर) और सभी 30 िलंकŌ कì पूवª-Óयवहायªता åरपोटª (पीएफआर) पूरी कर 

ली गई ह§। 

एनपीपी के अंतगªत ÿथम िलंक पåरयोजना, केन-बेतवा िलंक पåरयोजना (केबीएलपी) का 

कायाªÆवयन शłु हो गया है। इस पåरयोजना को माचª, 2030 तक पूरा िकया जाना है। एनपीपी के 

तहत अÆय िलंक पåरयोजनाओ ंके िलए, पूरा िकए जाने कì समयाविध प±कार राºयŌ Ĭारा आवÔयक 

आम सहमित पर पहòंचने और संबंिधत िलंक पåरयोजनाओ ं के कायाªÆवयन के िलए िलंक िविशĶ 

समझौता ²ापन पर हÖता±र करने पर िनभªर करगेा। 

“भारत म¤ बाढ़ के कारण ÿभािवत ±ेý का आकलन” पर क¤ þीय जल आयोग कì åरपोटª  के 

अनसुार, भारत म¤ कुल बाढ़ ÿभािवत ±ेý 21.213 िमिलयन हे³टेयर (एमएचए) आंका गया है और 

क¤ þ/राºय सरकारŌ Ĭारा बाढ़ ÿबंधन के िलए उठाए गए िविभÆन कदमŌ के माÅयम स ेसंरि±त ±ेý 

20.538 िमिलयन हे³टेयर आंका गया है । 

कटाव िनयंýण सिहत बाढ़ ÿबंधन राºयŌ के अिधकार ±ेý म¤ आता है। बाढ़ ÿबंधन और 

कटाव रोधी योजनाए ं संबंिधत राºय सरकारŌ Ĭारा उनकì ÿाथिमकता के अनुसार बनाई और 

कायाªिÆवत कì जाती ह§। भारत सरकार महÂवपूणª ±ेýŌ म¤ बाढ़ ÿबंधन के िलए और ÿोÂसाहनाÂमक 

िव°ीय सहायता तकनीकì मागªदशªन ÿदान करके राºयŌ के ÿयासŌ को संपूåरत करती है। नदी ÿबंधन, 

बाढ़ िनयंýण, कटाव रोधी, जल िनकासी िवकास, समþुी कटाव रोधी आिद से संबंिधत कायŎ के िलए 

राºयŌ को क¤ þीय सहायता ÿदान करने हेतु  भारत सरकार Ĭारा 11वé और 12वé पंचवषêय योजना 

के दौरान बाढ़ ÿबंधन कायªøम (एफएमपी) योजना लागू कì गई थी, जो बाद म¤ वषª 2017-18 से वषª 

2020-21 कì अविध के िलए बाढ़ ÿबंधन और सीमा ±ेý कायªøम (एफएमबीएपी) योजना के एक 

घटक के łप म¤ जारी रखा और इसे िसतंबर, 2022 तक आगे बढ़ाया गया। इसके बाद, फरवरी 2024 
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म¤ क¤ þीय मंिýमंडल ने वषª 2021-22 से वषª 2025-26 तक 5 वषŎ कì अविध के िलए 4,100 करोड़ 

Łपये के पåरÓयय के साथ एफएमबीएपी योजना को मंजूरी दी है। 

VAN DHAN VIKAS KENDRAS IN ANDHRA PRADESH 

 3332. SHRI PRABHAKAR REDDY VEMIREDDY: 

Will the Minister of TRIBAL AFFAIRS be pleased to state: 

(a) the number of Van Dhan Vikas Kendras (VDVKs) set up for value addition 

activities out of the 4,000 sanctioned VDVKs in Andhra Pradesh, district-

wise; 

(b) the extent to which TRIFED is providing backward and forward linkages to 

tribal artisans for marketing tribal products; 

(c)  whether any assistance/help has been extended to tribals to sell their 

products online; 

(d) if so, the details thereof along with the time-period since when such 

assistance/help has been provided; and 

(e)  the total worth (in rupees) of products sold online from Andhra Pradesh 

during the last two years and the current year, year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY):  

(a): The district-wise status of VDVKs in Andhra Pradesh is given below:  

S.No. District No. of Sanctioned VDVKs 
1 ASR 16 
2 Eluru 4 
3 East Godavari 166 
4 West Godavari 15 
5 Parvathipuram Manyam 37 
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6 Srikakulam 106 
7 Kurnool 2 
8 Nandyal 10 
9 Nellore 1 
10 Prakasam 1 
11 Vizianagaram 32 
12 Vishakhapatnam 98 
  Total 488 
  

(b): Under the scheme of Pradhan Mantri Janjatiye Vikas Mission (PMJVM), 

TRIFED undertakes empanelment of tribal artisans, procurement of various tribal 

products from them and provides toolkits, machinery and training to facilitate 

primary and secondary-level processing, thereby strengthening the backward 

linkages. It undertakes retail marketing of tribal products through its TRIBES 

India Outlets, E-Commerce platforms & Exhibitions like Aadi Mahotsav, Aadi 

Bazaar etc., thereby providing forward linkages to the open market. 

(c) and (d): TRIFED facilitates the onboarding of tribal producers and 

entrepreneurs onto the Open Network for Digital Commerce (ONDC) and their 

tribal products on e-commerce platforms.  

(e): Products worth Rs. 16.64 lakhs from Andhra Pradesh were sold online during 

last two years and current year (till 31.01.2025). 

 

FREE LPG CONNECTIONS TO WOMEN FROM BPL UNDER PMUY 

3333.  SHRI VISHNU DATT SHARMA: 

 Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state:  
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(a) whether the Government is implementing the Pradhan Mantri Ujjwala Yojana 

(PMUY) to provide free LPG connections to women from Below Poverty Line 

(BPL) households, especially in the State of Madhya Pradesh and if so, the 

details thereof; 

(b) whether the Government has identified and provided LPG connections to all 

eligible beneficiaries in the districts of Katni, Panna and the town of 

Khajuraho in the Khajuraho Lok Sabha constituency; 

(c) if so, the details thereof along with the measures taken by the Government to 

ensure the success of the scheme; and 

(d) if not, the reasons therefor and the steps taken/being taken to address the 

issue? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

(a) to (d): Pradhan Mantri Ujjwala Yojana (PMUY) was launched in May, 2016 

with an objective to provide deposit free LPG connection to adult women from 

poor households across the country including in the State of Madhya Pradesh. 

LPG connection under PMUY is released in the name of adult women of the poor 

households, provided no LPG connection exists in the name of any family 

member of the household and fulfilling other terms and conditions. Households 

belonging to Socio Economic Caste Census (SECC) list or from seven other 

categories such as Scheduled Caste(SC) Households, Scheduled Tribe(ST) 

Households, Most Backward Classes (MBC), Beneficiaries of PM Awas Yojana 

(Gramin), Beneficiaries of Antyodaya Anna Yojana (AAY), Forest Dwellers, 
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Resident of islands/ river islands, Tea garden / ex-tea garden workers  or poor 

households not covered under the above categories by submitting 14 point 

declaration are eligible for a PMUY connection. Under Ujjwala 2.0, a special 

provision has been made for migrant families who can use a self-declaration 

instead of Proof of Address and Ration Card to apply for a PMUY connection. 

As on 01.03.2025, there are 10.33 crore PMUY connections across the 

country. Details of LPG connections, as on 01.03.2025, under PMUY Scheme in 

Katni, Panna and the town of Khajuraho in the Khajuraho Lok Sabha 

constituency (which covers Katni, Panna and Chhatarpur district) are given in 

the enclosed Statement. 

In order to improve access to LPG across the country including in the state 

of Madhya Pradesh, various steps have been taken inter alia, including 

organizing campaigns for improving awareness about PMUY, organizing 

melas/camps to enroll and distribute connections, promotion through Out of 

Home (OOH) hoardings, radio jingles, Information, Education and 

Communication (IEC) Vans etc., spreading awareness about advantages of 

using LPG over other conventional fuels and safe usage of LPG through LPG 

Panchayats, enrolment/awareness camps under Viksit Bharat Sankalp Yatra, 

facilitation of consumers and their families for Aadhar enrolment and opening of 

bank accounts for getting PMUY connections, simplification of process of getting 

LPG connection, online application for PMUY connection at www.pmuy.gov.in, 

nearest LPG distributors, Common Service Centres (CSC) etc., option of 5 Kg 

Double Bottle Connection (DBC), swap option from 14.2 Kg to 5 Kg, provision 
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for Migrant Families to avail new connection on Self-Declaration instead of Proof 

of Address  and Ration Card. Further, OMCs are continuously commissioning 

new LPG Distributorships, especially in rural areas. Since the launch of PMUY 

scheme, OMCs have commissioned 7959 Distributorships (commissioned 

during 01.04.2016 to 31.12.2024) across the country, out of which 7373 (i.e. 93 

%) are catering to rural areas.  As a result of these efforts, LPG coverage in the 

country has improved from 62% in April 2016 to near saturation now. 

Since the launch of PMUY till financial year 2022-23, Government has 

borne an expenditure of up to Rs. 1,600 per PMUY connection for Security 

Deposit (SD) of Cylinder, Pressure Regulator, Suraksha Hose, DGCC booklet 

and installation charges. From financial year 2023-24, this expenditure has 

increased to Rs. 2,200 per connection for 14.2 Kg Single Bottle Connection/ 5 

Kg Double Bottle Connection & Rs. 1,300 per connection for 5 Kg Single Bottle 

Connection. 

To make LPG more affordable to PMUY consumers and ensure sustained 

usage of LPG by them, Government started a targeted subsidy of Rs.200/- per 

14.2 kg cylinder for up to 12 refills per annum (and proportionately pro-rated for 

5 Kg connections) to the PMUY consumers in May 2022. In October 2023, 

Government increased the targeted subsidy to Rs.300 per 14.2 kg cylinder for 

up to 12 refills per annum (and proportionately pro-rated for 5 Kg connections). 

After a targeted subsidy of Rs. 300/cylinder to PMUY consumers, Government 

of India is providing 14.2 Kg LPG cylinders at an effective price of Rs.503 per 
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cylinder (in Delhi). This is available to more than 10.33 crore Ujjwala 

beneficiaries, across the country.  

Various independent studies and reports have shown that PMUY scheme 

has had a significant positive impact on the lives of rural households, especially 

women and families in rural and remote areas. Some key benefits are briefly 

explained below:  

(i) PMUY had resulted in a shift from traditional cooking methods that involve 

burning solid fuels like wood, dung and crop residues. The use of cleaner fuel 

lowers indoor air pollution, leading to improved respiratory health, particularly 

among women and children who are traditionally more exposed to household 

smoke. 

(ii) Households in rural areas, especially those in remote locations, often spend 

a significant portion of their time and energy in collecting traditional cooking fuels. 

LPG has reduced drudgery and the time spent on cooking by women of poor 

households. The free time, thus, available with them can be utilized in multiple 

spheres for enhanced economic productivity.   

(iii) Transition from biomass and traditional fuels to LPG reduces the dependency 

on wood and other biomass for cooking purposes, leading to a decrease in 

deforestation and environmental degradation. This benefits not only the 

households but also contributes to broader environmental conservation efforts. 

(iv) With improved cooking facilities, there is a potential positive impact on 

nutrition. Families may find it easier to cook a variety of nutritious meals, 

contributing to better overall health. 
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Further, as a result of various steps taken by Government to improve 

access and affordability of domestic LPG for PMUY consumers, per capita 

consumption of PMUY beneficiaries (in terms of no. of 14.2 kg LPG cylinders 

taken per year) has increased from 3.68 (FY 2021-22) to 3.95 in FY 2023-24, 

and 4.43 in FY 2024-25 (as on 01.03. 2025).  

STATEMENT 

Details of LPG connections under PMUY Scheme in Katni, Panna and the 
town of Khajuraho in the Khajuraho Lok Sabha constituency 

District Number of PMUY 
Connections (In 

lakh) 

Number of total Domestic LPG 
Connections (In lakh) (including 

PMUY) 
Katni 2.00  3.45 

Panna 1.60 2.17 
Chhatarpur 2.91 4.23 

                               Source: IOCL on industry basis 

SOLARIZATION OF LIFT IRRIGATION SYSTEMS IN ODISHA 

3334.  SHRIMATI SANGEETA KUMARI SINGH DEO: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) whether the Government has undertaken any projects to solarize lift irrigation 

systems in water-scarce regions of Odisha, particularly in Balangir and Sonepur; 

(b) if so, the details thereof along with the number of lift irrigation points being 

solarized and the financial allocation for the same; 

(c) whether any measures are being taken by the Government to ensure timely 

implementation and maintenance of solar-powered irrigation systems in Odisha, 

if so, the details thereof; and 
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(d) whether the Government has any plan to provide special incentives or 

subsidies for farmer cooperatives and SHGs adopting solar-powered irrigation 

system, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a) and (b):  There is no project to solarize lift irrigation systems in Odisha under 

any scheme of Ministry of Jal Shakti. However, under Pradhan Mantri Kisan Urja 

Suraksha evam Utthan Mahabhiyan (PM-KUSUM) Scheme of Ministry of New 

and Renewable Energy (MNRE), Odisha has been allocated 16,441 solar 

agriculture pumps, out of which 5,666 pumps have been installed including 1,549 

in Balangir district and 26 in Subarnapur (Sonepur) districts. For this, total 

amount of Rs. 8.29 crore has been released to Odisha under Individual Pump 

Solarisation (IPS) component of scheme. 

(c):  The PM-KUSUM Scheme is being implemented in all States/ UTs, including 

Odisha. In the scheme, the responsibility of implementation is of the State 

Implementing Agency (SIA). The funds under the scheme are released based 

on the progress of installation reported by the SIAs and as per provisions of the 

scheme guidelines. 

(d):   Under PM-KUSUM scheme, MNRE is providing eligible Central Financial 

Assistance (CFA)/subsidy for adopting solar- powered irrigation system under 

Individual Pump Solarisation component of scheme to individual farmers, cluster 

irrigation systems, Water User Associations (WUA), Farmer Producer 
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Organizations (FPO), Primary Agriculture Credit Societies (PACS) etc. Details of 

Central Financial Assistance /subsidy available is as below; 

i.CFA of 30% of the benchmark cost issued by MNRE or the prices of the 

systems discovered in the tender, whichever is lower is provided. 

ii.However, in North Eastern States including Sikkim, Jammu & Kashmir, 

Ladakh, Himachal Pradesh and Uttarakhand, Lakshadweep and A&N Islands, 

CFA of 50% of the benchmark cost issued by MNRE or the prices of the 

systems discovered in the tender, whichever is lower, is provided. 

iii.In addition, the respective state/UT has to provide at least 30% financial 

support. Balance cost is to be contributed by beneficiary. 

 

एनएचएआई कì सड़कŌ पर कैमर े

3335. ®ी तनुज पुिनया: 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक:  

(क) देश म¤ भारतीय राÕůीय राजमागª ÿािधकरण (एनएचएआई) के अंतगªत राºय-वार कुल िकतनी 

सड़क¤  ह§ और उनकì लंबाई िकतनी है; 

(ख) एनएचएआई कì िकतनी सड़कŌ पर कैमर ेलगे ह§ तथा राºयवार िकतनी सड़कŌ पर कैमर ेलगान े

का ÿÖताव है;  

(ग) ³या कैमर ेलगाने से इन सड़कŌ पर दघुªटनाओ ंम¤ कमी आई है और यिद हां, तो तÂसंबंधी Êयौरा 

³या है; और  

(घ) देश म¤ सभी सड़कŌ पर कैमर ेलगाने कì ³या łपरेखा है? 

सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी): 

(क): एनएचएआई के अंतगªत सड़कŌ का Êयौरा संलµन िववरण-I म¤ िदया गया है । 
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(ख): एनएचएआई Ĭारा कैमर ेसे ससुिºजत सड़कŌ का Êयौरा संलµन िववरण-II म¤ िदया गया है। 

एनएचएआई Ĭारा उÆनत यातायात ÿबंधन ÿणाली (एटीएमएस) लगाए जाने का ÿÖताव वाली सड़कŌ 

का Êयौरा संलµन िववरण-III म¤ िदया गया है । 

(ग): सड़क दघुªटनाए ँ िविवध-कारण वाली घटनाए ँ ह§ और िविभÆन कारकŌ के परÖपर ÿभाव का 

पåरणाम ह§। इÆह¤ मोटे तौर पर (i) मानवीय भूल (ii) सड़क कì िÖथित/पयाªवरण और (iii) वाहनŌ कì 

िÖथित म¤ वगêकृत िकया जा सकता है। एटीएमएस के िहÖसे के łप म¤ कैमरे लगाने से यातायात 

िनयमŌ के ÿवतªन के कारण मानवीय भूल को कम करने म¤ िनिĲत łप से मदद िमलती है। हालािँक, 

इसके बारे म¤ सटीक डेटा उपलÊध नहé है। 

(घ): सड़क पåरवहन और राजमागª मýंालय सभी राÕůीय राजमागŎ पर चरणबĦ तरीके स ेकैमर ेलगाने 

कì योजना बना रहा है। 

िववरण- I 
एनएचएआई के अंतगªत सड़कŌ का Êयौरा 

øं.स. राºय/ ±ेýीय कायाªलय (आरओ) कुल (िकमी.) 
1 आरओ-जयपरु 8466 
2 आरओ-भवुनĵेर 3791 
3 आरओ-कोलकाता 1935 
4 आरओ-हैदराबाद 2661 
5 आरओ-िदÐली 2234 
6 आरओ-गांधीनगर 3539 
7 आरओ-चंडीगढ़ (हåरयाणा) 3447 
8 आरओ-जÌमू 488 
9 आरओ-मुंबई 3512 
10 आरओ-ब¤गलŁु 3722 
11 आरओ-चÆेनई 2396 
12 आरओ-ितŁवनंतपुरम 1537 
13 आरओ-पटना 3816 
14 आरओ-यूपी पिĲम 4625 
15 आरओ-देहरादून 1021 
16 आरओ-भोपाल 1917 
17 आरओ-गवुाहाटी 849 
18 आरओ-रांची 1686 
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19 आरओ-नागपरु 3262 
20 आरओ-िवजयवाड़ा 6762 
21 आरओ-िशमला 793 
22 आरओ-रायपरु 1663 
23 आरओ-यूपी पूवª  3682 
24 आरओ-मदरुै 2601 
25 आरओ-चंडीगढ़ (पीबी) 3448 
26 आरओ-जबलपुर 3509 
  कुल 77362 

 

िववरण- II 

राÕůीय राजमागŎ पर कैमर ेवाली पåरयोजना का िववरण 

1. पåरयोजना का िववरण Öथािपत कैमरा के साथ 

  पåरयोजना िववरण 
ø.
स.ं 

राºय/ ±ेýीय 
कायाªलय(आरओ) 

पीआईय ू पåरयोजना का नाम 
एनएच स.ं 

(पुराना/नया) 
कुल 

लंबाई 

1 
छ°ीसगढ़/  
आरओ रायपुर 

रायपरु 
एनएच-30 के रायपुर-
िसमगा खंड का 4/6 

लेनीकरण। 
200/30 48.58 

2 
छ°ीसगढ़/  
आरओ रायपुर 

कोरबा 

हाइिāड एÆयुइटी मोड 
पर भारतमाला के 

अंतगªत छ°ीसगढ़ राºय 
म¤ एनएच-111 (नया 

एनएच-130) के 
पथरापाली-कटघोरा खंड 

पर िकमी 53+300 
(िडजाइन चेनेज) से 

िकमी 92+600 
(िडजाइन चेनेज) तक 

पÓेड शोÐडरवाली 4-लेन 
पåरयोजना 

एनएच-130 (नया) 48.58 

3 
छ°ीसगढ़/  
आरओ रायपुर 

िबलासपरु 
एचएएम मोड के तहत 

एनएच-111 (नया एनएच 
130) पर िकमी 0.00 से 

130 53.3 
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िकमी 53.300 तक 
िबलासपरु-पथरापाली 

खंड को 4 लेन का 
बनाया जाना 

4 
छ°ीसगढ़/  
आरओ रायपुर 

अभनपरु 

रायपरु से कोडेबोड़ तक 
िकमी.10.200 से 

िकमी.43.400 तक 4 
लेन का िनमाªण 

एनएच-30 (परुाना-43) 33.2 

5 
छ°ीसगढ़/  
आरओ रायपुर 

अभनपरु 

कोड़ेबोड़-धमतरी 
िकमी.43.400 से 

िकमी.82.209 तक 4-
लेन 

एनएच-30 (परुाना-43) 38.809 

6 जÌमू/ आरओ जÌमू रामबन 
काजीगुंड-बिनहाल खंड 
को 4 लेन का बनाया 

जाएगा 
एनएच-44/एनएच-1ए 16.25 

7 जÌमू/ आरओ जÌमू रामबन ³यूईपीएल एनएच-44/एनएच-1ए 16.25 

8 
महाराÕů /  
आरओ मुंबई 

अिहÐयानग
र 

एनएच-561ए के 
अिहÐयानगर से 

घोगरगांव, पैकेज-I 
(अिहÐयानगर से 

िमराजगांव ट¤भरुनी) खंड 
को चार लेन का बनाना 

एनएच-561ए 38.775 

9 
महाराÕů /  
आरओ मुंबई 

अिहÐयानग
र 

एनएच-561ए के 
घोगरगांव से 

अिहÐयानगर-सोलापरु 
िजला सीमा, पैकेज-II 

(अिहÐयानगर से 
िमरजगांव ट¤भरुनी) को 
चार लेन का बनाना 

एनएच-561ए 41.615 

10 
महाराÕů /  
आरओ मुंबई 

पणेु 
पणेु-सतारा खंड का 6 

लेन का िनमाªण (Öवीकृत 
लंबाई 140/350 िकमी) 

एनएच-4 /  
एनएच-48 

140.35 

11 
मÅय ÿदेश/ आरओ 
भोपाल 

छतरपरु झांसी खजुराहो पैकेज-1 39 76.61 

12 
मÅय ÿदेश/ आरओ 
भोपाल 

छतरपरु झांसी खजुराहो पैकेज-2 39 8.919 
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13 
मÅय ÿदेश/ आरओ 
भोपाल 

िछंदवाड़ा 

मÅय ÿदेश राºय म¤ 
ईपीसी मोड पर 

एनएचडीपी चरण II के 
अंतगªत एनएच-7 के 
िसवनी-एमपी/एमएच 

सीमा के अलग िकए गए 
खंड (लंबाई 28.70 

िकमी) को िकमी 
624.480 से िकमी 

653.225 तक चार लेन 
का बनाया जाना 

परुाना एनएच 7  
नया एनएच 44 

28.745 

14 
मÅय ÿदेश/ आरओ 
भोपाल 

कटनी 
रीवा-कटनी-जबलपुर 

पैकेज-1 
07/30 63.3 

15 
मÅय ÿदेश/ आरओ 
भोपाल 

कटनी 
रीवा-कटनी-जबलपुर 

पैकेज-2 
07/30 0 

16 
मÅय ÿदेश/ आरओ 
भोपाल 

कटनी 

रीवा िसरमौर खंड िकमी. 
0.000 से िकमी 

36.710 तक एनएच- 
135 बी 

135 बी 36.71 

17 
मÅय ÿदेश/ आरओ 
भोपाल 

कटनी 

िकमी 2.800 से िकमी 
33.200 और िकमी 
55.400 से 83.400 

(एनएच-39)  
(रीवा सीधी से³शन) 2 
लेन+पीएस सड़क और 
रीवा-सीधी से³शन पर 
िकमी 33/200 से िकमी 

55/400 तक सुरगं 
सिहत चुरहट बाईपास, 

िडजाइन लंबाई 15.350 
िकमी। 

75 ई/39 52.8 

18 
मÅय ÿदेश/ आरओ 
भोपाल 

कटनी 

2 लेन+पीएस सड़क 
शहडोल-अनूपपरु मÅय 
ÿदेश/छ°ीसगढ़ सीमा 
खंड पर िडजाइन चेनेज 

िकमी 142.200 से 
िकमी 234.000 तक 

78  
(नया 43) 

75.15 
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19 
मÅय ÿदेश/ आरओ 
भोपाल 

कटनी 

िकमी 0.000 से िकमी 
68.400 (िडजाइन 

लंबाई 68.400 िकमी) 
एनएच -43 कटनी-

उमåरया 2 लेन+पीएस 
सड़क 

78  
(नया 43) 

68.4 

20 
मÅय ÿदेश/ आरओ 
भोपाल 

कटनी 

सतना-मैहर खंड िकमी 
85.250 से िकमी 

119.600 एनएच -135 
बीजी तक 

135 बीजी 34.35 

21 
मÅय ÿदेश/ आरओ 
भोपाल 

भोपाल 

मÅय ÿदेश राºय म¤ 
एनएच-46 पर लालघाटी 
चौराहा िकमी 315.725 
से मबुारकपुर (भोपाल 

बाईपास) िकमी 
324.000 (पैकेज-1) 

तक भोपाल-Êयावरा खंड 
पर पÓेड शोÐडर सिहत 
चार लेन का संचालन 

और रखरखाव 

एनएच सं.  
(12/46) 

8.275 

22 
मÅय ÿदेश/ आरओ 
भोपाल 

भोपाल 

मÅय ÿदेश राºय म¤ 
ईपीसी मोड पर एनएच-
12 के भोपाल-Êयावरा 

खंड पर िकमी 
324+000 से िकमी 
423+400 तक चार 
लेिनंग का शेष कायª 

(पैकेज-II)  

एनएच-12/46 97.325 

23 
मÅय ÿदेश/ आरओ 
भोपाल 

जबलपुर 

एनएचडीपी चरण IV के 
अंतगªत मÅय ÿदेश राºय 
म¤ एनएच-7 के जबलपरु-

लखनादौन खंड को 
िकमी 465.600 से 

िकमी 546.425 तक 
चार लेन का बनाया 
जाना (पैकेज-जेएल) 

एनएच7/एनएच30 और 
एनएच34 

80.825 



20.03.2025  552 
 

 

24 
मÅय ÿदेश/ आरओ 
भोपाल 

जबलपुर 

मÅय ÿदेश राºय म¤ 
ईपीसी मोड पर 

एनएचडीपी चरण-II के 
अंतगªत एनएच-12 के 

िकमी. 78.00 से िकमी. 
130.00 तक िहरन नदी 
से िसंदूर नदी तक चार 

लेन का कायª  

12/45 52 

25 
मÅय ÿदेश/ आरओ 
भोपाल 

जबलपुर 

एनएचडीपी चरण IV के 
अंतगªत मÅय ÿदेश राºय 

म¤ एनएच-7 के रीवा-
कटनी-जबलपरु खंड को 

िकमी 399.657 से 
िकमी 467.916 तक 
चार लेन का बनाया 
जाना (पैकेज-IV) 

एनएच7/एनएच30 और 
एनएच34 

80.825 

26 
मÅय ÿदेश/ आरओ 
भोपाल 

उºजैन 

एनएच-752डी के 
उºजैन-गरोठ (पैकेज- II) 
úीनफìÐड अलाइनम¤ट 

खंड का 4-लेिनंग 

752डी 46.8 

27 
मÅय ÿदेश/ आरओ 
भोपाल 

उºजैन 

एनएच-752डी के 
उºजैन-गरोठ (पैकेज-III) 
úीनफìÐड अलाइनम¤ट 

खंड का 4-लेिनंग 

752डी 46.151 

28 
ओिडशा/आरओ 
ओिडशा 

ढ¤कनाल 

एनएचडीपी-III के तहत 
ईपीसी मोड (पैकेज-1) 
पर एनएचडीपी-III के 
तहत एनएच-23 (नया 

एनएच-149) के तालचेर 
से एडं कामा´यानगर 

बाईपास खंड 
(िकमी.8.844-

िकमी.15.725) और 
एनएच-200 (नया 

एनएच-53) के 
िकमी.301.875-

िकमी.335.946) तक 
मौजूदा 2-लेन से चार 

(एनएच-23/एनएच-
149)&(एनएच-
200/एनएच-53) 

40.952 
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लेन के मानकŌ का 
पनुवाªस और उÆनयन 

29 
ओिडशा/आरओ 
ओिडशा 

भवुनĵेर 
एनएच-16 के भुवनĵेर-
जगतपरु-चंडीखोल खंड 

का 6एल 

परुाना एनएच नं.-5  
नया एनएच नं.-16 

67 

30 
ओिडशा/आरओ 
ओिडशा 

चंडीखोल े
एनएच-16 के चंडीखोल-े
भþक खंड को छह लेन 

का बनाना 
मई-16 74.5 

31 आरओ चंडीगढ़ चंडीगढ़ 

एनएचडीपी- चरण-III के 
अंतगªत डीबीएफओटी 
आधार पर पंजाब राºय 

म¤ एनएच-21 (नया 
एनएच-205) के कुराली-
कìरतपरु खंड पर िकमी 

28.600 से िकमी 
71.500 तक 4 लेन का 

कायª 

21/205 42.9 

32 आरओ चंडीगढ़ चंडीगढ़ 

परुाने एनएच 73 (पकेैज 
- 3) के यमुनानगर - 

पंचकूला खंड को िकमी 
160.357 से िकमी 

179.248 तक चार लेन 
का बनाना। 

73/07 18.891 

33 आरओ चंडीगढ़ चंडीगढ़ 

परुाने एनएच 73 के 
यमनुानगर-पंचकूला खंड 

को िकमी 70.830 से 
िकमी 115.400 तक 
चार लेन का बनाना 

(पैकेज-I) 

73/344 44.57 

34 आरओ चंडीगढ़ चंडीगढ़ 
एनएच-5 के जीरकपरु-

परवाणू खंड को 4/6 लेन 
का बनाना 

22-05 27.59 

35 आरओ चंडीगढ़ चंडीगढ़ 
अंबाला - चंडीगढ़ परुाने 

एनएच-22 के िकमी. 
5.735 से िकमी. 

21/152 34.225 
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39.960 तक तथा परुाने 
एनएच-21 के िकमी. 

0.000 से िकमी. 0.870 
तक 

36 आरओ चंडीगढ़ चंडीगढ़ 

खरड़ िकमी. 10.185 
(िडज़ाइन चैनेज) से 

समराला चौक, 
लिुधयाना िकमी 86.199 
(िडज़ाइन चेनेज) पंजाब 

राºय म¤ 

95/05 76.014 

37 आरओ चंडीगढ़ चंडीगढ़ 

एनएच-64 (नया एनएच-
07) का जीरकपरु से 
राजपरुा खंड िकमी 
0.000 से िकमी 
28.110 तक 

64/07 28.11 

38 आरओ चंडीगढ़ चंडीगढ़ 

4 लेन राजपरुा से 
पिटयाला तक चैनेज 
िकमी.28.110 से 
िकमी.50.00 तक 

64/07 21.89 

39 आरओ चंडीगढ़ चंडीगढ़ 

एनएच-64 (नया एनएच-
07) पर पिटयाला 
बाईपास के अंत से 

संगłर बाईपास खंड के 
आरभं तक िकमी 
69.870 से िकमी 

110.720 तक 4एल 

64/07 40.85 

40 आरओ चंडीगढ़ चंडीगढ़ 

एनएच-71 (नया एनएच-
52) के िकमी 211.390 
से िकमी 238.695 तक 

डोगल कलां से 
पंजाब/हåरयाणा सीमा 
खंड के 4एल पीएस 

71/52 27.305 

41 आरओ चंडीगढ़ लिुधयाना 

लाडोवाल बाईपास िकमी 
0.000 से िकमी 

17.041 तक एनएच-95 
को एनएच-1 से जोड़ना 

परुाना (एनएच-95 को 
एनएच-1 से 

जोड़ना)/नया (एनएच-5 
को एनएच-44 से 

जोड़ना) 

17.041 
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42 आरओ चंडीगढ़ अंबाला 

हåरयाणा राºय म¤ 
एनएच-65 के अंबाला 
कैथल खंड को िकमी 

0.000 से िकमी 
50.860 तक ईपीसी 
आधार पर 4 लेन का 

बनाया जाना (पैकेज-I) 

65/152 50.86 

43 आरओ चंडीगढ़ अंबाला 

हåरयाणा राºय म¤ 
एनएच-65 के अंबाला 
कैथल खंड को िकमी 

50.860 से िकमी 
95.360 तक ईपीसी 
आधार पर 4 लेन का 

बनाया जाना (पैकेज-II) 

65/152 44.5 

44 आरओ चंडीगढ़ अंबाला 

हåरयाणा राºय म¤ 
एनएच-44 (िकमी 

96.000 से 272.000) 
के पानीपत-खÆना खंड 
को छह लेन का बनाया 

जाना। 

01\44 176 

45 आरओ चंडीगढ़ अंबाला 

हåरयाणा म¤ एनएच-1 पर 
पानीपत शहर को कवर 
करते हòए िकमी 86 से 

िकमी 96 तक मौजूदा 4 
लेन वाले िहÖसे को 
चौड़ा करना, गोहाना 

रोड, सनौली रोड, असंध 
रोड øॉिसंग, िसटी बस 
Öट§ड और Öकाईलाकª  
टूåरÖट कॉÌÈले³स को 
कवर करते हòए 6 लेन 
कì एिलवेटेड संरचना 

बनाना और पåरधीय लेन 
को चौड़ा करना और 

िनमाªण करना 

01\44 10 

46 आरओ चंडीगढ़ सोनीपत 
िदÐली और हåरयाणा 

राºयŌ म¤ बीओटी (टोल) 
आधार पर एनएच-1 

परुाना-एनएच-01  
नया-एनएच-44 

70.861 
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(नया एनएच-44) के 
मकुरबा चौक से िकमी 

15.500 पर पानीपत से 
िकमी 86.000 पर खंड 
को 8 लेन का बनाया 

जाना 

47 आरओ चंडीगढ़ सोनीपत 

हåरयाणा राºय म¤ 
एनएच-334बी (पैकेज-
II) के रोहना-हसनगढ़-
झºजर खंड को िकमी 

44.80 से िकमी 
80.250 तक (कुल 

लंबाई 35.450 िकमी) 4 
लेन का बनाया जाना 

एनएच-334बी 35.45 

48 आरओ चंडीगढ़ सोनीपत 

हåरयाणा राºय म¤ 
एनएच-334बी पर िकमी 

0+000 से िकमी 
44+800 (कुल िकमी 

40.500) तक 
यूपी/हåरयाणा सीमा स े
रोहाना खंड को एचएएम 
मोड (पैकेज-01) पर 4 
लेन का बनाया जाना 

एनएच-334बी 44.8 

49 आरओ चंडीगढ़ सोनीपत 

हåरयाणा राºय म¤ 
भारतमाला पåरयोजना 

के अंतगªत हाइिāड 
एÆयुटी मोड (पैकेज-1) 
पर केएमपी ए³सÿेसवे 

पर जÖसूर खेड़ी से 
लेकर Łखी पानी गांव के 
पास रोहतक-पानीपत 
रोड (एनएच-709) के 

साथ ज³ंशन तक (िकमी 
0+000 से िकमी 

34+000 तक) 4-लेन 
úीनफìÐड िदÐली-
अमतृसर-कटर◌ा 

ए³सÿेसवे का िनमाªण 

एनई-05 34 
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50 आरओ चंडीगढ़ िहसार 
पीबी/घंटा बॉडªर से जéद 

स³ेशन 
71(52/352) 68.305 

51 आरओ चंडीगढ़ जालंधर 

राºय म¤ ओएमटी आधार 
पर एनएच-1ए के चार 
लेन वाले जालंधर-

पंजाब/जÌमू एवं कÔमीर 
सीमा (िकमी 4.230 से 
िकमी 117.750/िकमी 

4.000 और िकमी 
4.000 से िकमी 

16.350) का संचालन 
एवं रखरखाव, लंबाई 

125.87 िकमी। 
ओएमटी-21(ए)– 

1ए/44 125.87 

52 आरओ चंडीगढ़ जालंधर 

पंजाब राºय म¤ एनएच-
344ए के फगवाड़ा-

łपनगर खंड को िकमी 
0.00 (िडजाइन चेनेज) 

से िकमी 80.820 
(िडजाइन चेनेज) तक 

हाइिāड एÆयुटी मोड पर 
4 लेन का बनाया जाना 

344ए 80.82 

53 आरओ चंडीगढ़ जालंधर 

पंजाब राºय म¤ नकोदर 
और शाहकोट बाईपास 

के िनमाªण सिहत एनएच-
71 (नया एनएच-703) 

के लांबड़ा-शाहकोट खंड 
पर मौजूदा िकमी 

12.000 से 44.600 
और 44.600 से 77.00 
तक प³कì सड़कŌ के 

साथ चार लेन का 
िनमाªण। 

71/703 65 

54 आरओ चंडीगढ़ अमतृसर 

िकलोमीटर 445.250 
(एनएच-1) से 

िकलोमीटर 166.925 
(एनएच-15) तक 

अमतृसर-हåरके का 4एल 

54 55.825 
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55 आरओ चंडीगढ़ अमतृसर 

खेमकरन से अमृतसर 
तक िकमी 22.673 से 
िकमी 71.496 तक 
2एल (एनएच-354) 

354 48.823 

56 आरओ चंडीगढ़ अमतृसर 

मोगा से म³खू तक िकमी 
0.000 से िकमी 

33.611 तक 2एल और 
हåरके से खालरा तक 

िकमी 44.680 से िकमी 
86.236 तक (एनएच-

354) 

703बी 86.236 

57 आरओ चंडीगढ़ अमतृसर 

अमतृसर - वाघा बॉडªर 
एनएच-1 का खंड िकमी 

456.100 से िकमी 
492.030 तक 

3 35.93 

58 आरओ चंडीगढ़ अमतृसर 

एनएच-1 के जालंधर-
अमतृसर खंड को 
िकमी.387.100 से 
िकमी.407.100 

(िबिधपुर िढलवां) तक 
छह लेन का बनाना तथा 
एनएच 1 के जालंधर-

अमतृसर खंड को 
िकमी.407.100 से 

िकमी.456.100 तक 
चार लेन का बनाना 

3 69 

59 आरओ चंडीगढ़ अमतृसर 
पठानकोट-अमतृसर का 

4L िकमी 6.082 से 
िकमी 108.502 तक 

54 102.42 

60 आरओ चंडीगढ़ बिठंडा 

एनएच-07 और एनएच-
62 के मलौट अबोहर 

दादूवाली खंड को 4 लेन 
का बनाया जाना 

07 और 62 65 

61 आरओ चंडीगढ़ बिठंडा 
एनएच-07 के बिठंडा 
मलौट खंड को 4 लेन 

का बनाया जाएगा 
7 38.648 



20.03.2025  559 
 

 

62 आरओ चंडीगढ़ बिठंडा 
एनएच-09 के मलौट से 
मंडी डबवाली खंड को 4 
लेन का बनाया जाएगा 

9 22.5 

63 आरओ चंडीगढ़ बिठंडा 
एनएच-07 के बिठंडा-

तापा खंड को 4 लेन का 
बनाया जाएगा 

64/07 41.35 

64 आरओ चंडीगढ़ बिठंडा 
एनएच-54 के हåरके-
फरीदकोट खंड को 4 
लेन का बनाया जाएगा 

15/54 56.7 

65 आरओ चंडीगढ़ बिठंडा 

एनएच-54 के 
फरीदकोट-बिठंडा खंड 
को 4 लेन का बनाया 

जाएगा 

15/54 62.115 

66 आरओ चंडीगढ़ बिठंडा 
एनएच-07 के टापा से 
संगłर खंड को 4 लेन 

का बनाया जाएगा 
64/07 51.1 

67 
झारखंड/  
आरओ रांची 

हजारीबाग 
बरही हजारीबाग एनएच-

33 
एनएच-33/ एनएच-20 41.5 

68 
झारखंड/  
आरओ रांची 

धनबाद 
गोरहर-खैराटंुडा 

पåरयोजना 
एनएच-02/एनएच-19 39.49 

69 
झारखंड/  
आरओ रांची 

डाÐटनगंज 

झारखंड राºय म¤ 
एचएएम पर एनएच-98 
पर िकमी. 23+284 

(हåरहरगंज) से िकमी. 
57+049 (परवा मोड़ के 

पास) तक 4 लेिनंग 

एनएच 98 33.765 

70 
झारखंड/  
आरओ रांची 

रांची 

झारखंड राºय म¤ एनएच-
33 पर साहरबेड़ा से 
महòिलया तक िकमी 
233.350 से िकमी 

277.568 तक शेष कायª 

एनएच-33/एनएच-18 44.218 

71 
कोलकाता/ आरओ 
कोलकाता 

कृÕणानगर 

पिĲम बंगाल राºय के 
नािदया िजले म¤ ईपीसी 
मोड पर एनएच-34 के 
बारासात-कृÕणानगर 

खंड के िकमी+48+553 
से िकमी+115+272 

(लंबाई 66+72 िकमी) 

(34/12) 66.719 
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तक 4-लेिनंग के िनमाªण 
के िलए शेष कायª 

72 
कोलकाता/ आरओ 
कोलकाता 

मालदा 

रायगंज दालकोला 
स³ेशन के िलए िकमी 
398+00 से िकमी 

452+700 तक शेष 
कायª (डालकोला 

बाईपास को छोड़कर) 

12(परुाना एनएच-34) 54.7 

73 
कोलकाता/ आरओ 
कोलकाता 

पŁुिलया 

एनएचडीपी IV-बी के 
तहत पिĲम बंगाल और 
झारखंड राºय म¤ ईपीसी 

मोड पर पŁुिलया 
(जेएचआर सीमा) - 

एनएच-32 के चांिडल 
(एनएच-33 के साथ 
ज³ंशन) खंड म¤ पÓेड 

शोÐडरवाली 2-लेन कì 
मौजूदा सड़क का 

पनुवाªस और उÆनयन 
[िकमी 70.524 

(जेएच/डÊÐयूबी सीमा) 
से िकमी 84.400 

(सैिनक Öकूल पŁुिलया 
के पास) और िकमी 
94.300 (िसमिुलया 
ज³ंशन, पŁुिलया के 

पास) से िकमी 
153.705 (झारखंड 

राºय म¤ एनएच-33 के 
साथ चांिडल ज³ंशन के 

पास) 

परुाना एनएच-32 (नया 
एनएच-18) 

83.181 

74 
िहमाचल 
ÿदेश/आरओ 
िहमाचल ÿदेश 

मंडी 

एनएच-21 के कìरतपरु 
से नेरचौक से³शन 

राजमागª (िकमी 
12+750 से िकमी 
26+500, िकमी 

एनएच-154/205 47.75 



20.03.2025  561 
 

 

126+500 से िकमी 
158+500 तक िकमी 

0+000 से िकमी 2.003 
तक एसीसी िलंक रोड 

सिहत) के चार लेिनंग के 
िलए शेष कायª, हाइिāड 
वािषªकì मोड (एचएएम) 
पर िहमाचल ÿदेश राºय 
म¤ úीनफìÐड स◌ंरखेण 
(सुंदर नगर बाईपास को 
छोड़कर) (पैकेज -2) 

75 
िहमाचल 
ÿदेश/आरओ 
िहमाचल ÿदेश 

मंडी 

पंजाब और िहमाचल 
ÿदेश राºयŌ म¤ ईपीसी 

आधार पर एनएच-21 के 
कìरतपरु से नेरचौक खंड 
(िकमी 0+000 से िकमी 

12+750 और िकमी 
158+500 से िकमी 
182+215 तक सुंदर 

नगर बाईपास को 
छोड़कर) (पैकेज-1) को 
चार लेन करने के िलए 

शेष कायª। 

परुाना- एनएच-21 / 
नया एनएच-154, 

एनएच-205 
12.75 

76 
िहमाचल 
ÿदेश/आरओ 
िहमाचल ÿदेश 

मंडी 

एनएचडीपी-आईवीबी-
पैकेज-II के अंतगªत 

िहमाचल ÿदेश राºय म¤ 
हाइिāड एÆयुटी मोड पर 

एनएच-21 (िकमी 
221.305 से िकमी 

242.000) (िडजाइन 
लंबाई 18.908 िकमी) 

के पंडोह बाईपास के अंत 
से टकोली खंड तक चार 

लेन का कायª 

परुाना एनएच-21, नया 
एनएच-3 

18.131 

77 
िबहार/ आरओ 
पटना 

दरभगंा 
कोटवा-मेहसी-
मजुÉफरपरु 

27 (28) 80 

78 
िबहार/ आरओ 
पटना 

बेगूसराय 
िसमåरया-खगिड़या, 

एनएच-31 
31 60.232 
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79 
िबहार/ आरओ 
पटना 

मुंगेर 

एनएच-333बी पर मुंगेर 
के िनकट मुंगेर घाट पर 
गंगा नदी पर रले-सह-

सड़क पलु का पहòंच मागª 

एनएच-333बी 14.52 

80 
िबहार/ आरओ 
पटना 

गया रजौली- बि´तयारपुर 
एनएच-20 (परुाना 

एनएच-31) 
47.225 

81 
िबहार/ आरओ 
पटना 

गया 
िबहारशरीफ - बरबीघा - 
मोकामा (2 लेन+पीएस) 

एनएच-82 (नया 
एनएच-33) 

54.575 

82 
िबहार/ आरओ 
पटना 

सासाराम 
एनएच-319 के आरा-

मोहिनया पैकेज-I 
30/319 50.08 

83 
िबहार/ आरओ 
पटना 

पटना कोइलवर-भोजपरु 922 43.85 

84 
िबहार/ आरओ 
पटना 

पटना भोजपरु-ब³सर 922 47.9 

85 
िबहार/ आरओ 
पटना 

पटना कÆहौली-रामनगर 131जी 39.16 

86 
िबहार/ आरओ 
पटना 

पूिणªया 

एनएच-131ए के 
नरनेपुर-पूिणªया खंड पर 

िकमी. 34.600 से 
िकमी. 79.970 तक 

4एल और िकमी. 
79.970 से िकमी. 

82.000 तक 2एलपीएस 

131ए (नया) 49 

87 
िबहार/ आरओ 
पटना 

पूिणªया 

एनएच327ई के िकमी 
0.000 से िकमी 

49.000 (पैकेज-I) तक 
गलगिलया-बहादरुगंज 

खंड का 4एल 

327ई (नया) 49 

88 
िबहार/ आरओ 
पटना 

पूिणªया 

एनएच-327ई के 
बहादरुगंज अरåरया 
स³ेशन पर िकमी 
49.000 से िकमी 
94.000 तक 4एल 

(पैकेज-II) 

327ई (नया) 44.983 

89 
राजÖथान/ आरओ 
जयपुर 

अजमेर 

एनएच-448 और 58 के 
िकशनगढ़-अजमेर-

Êयावर खंड को छह लेन 
का बनाना 

एनएच-8/एनएच-448 
और 58 

92.25 
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90 
राजÖथान/ आरओ 
जयपुर 

अजमेर 
एनएच-48 के िकशनगढ़-
गलुाबपरुा खंड को छह 

लेन का बनाना 

एनएच-79 और 79ए/ 
एनएच-48 

90 

91 
राजÖथान/ आरओ 
जयपुर 

बीकानेर 
बीकानेर-फलोदी 

राजमागª पåरयोजना 
15/11' 159.17 

92 
राजÖथान/ आरओ 
जयपुर 

हनुमानगढ़ 

भारतमाला पåरयोजना - 
चरण-I (एजे/एसआर-
पैकेज-1) के अंतगªत 
राजÖथान राºय म¤ 
अमतृसर-जामनगर 

आिथªक गिलयारे के एक 
भाग के łप म¤ एनएच-

754के के संगåरया 
(चौटाला के िनकट)-
रासीसर (बीकानेर के 

िनकट) खंड के िकमी (-) 
00+300 से िकमी 

28+700 तक 6-लेन 
ÿवेश िनयंिýत 

ú◌ीनफìÐड राजमागª 
का िनमाªण 

परुाना: 754के  
नया: 754अ 

29 

93 
राजÖथान/ आरओ 
जयपुर 

हनुमानगढ़ 

भारतमाला पåरयोजना - 
चरण-I (एजे/एसआर-
पैकेज-2) के अंतगªत 
राजÖथान राºय म¤ 
अमतृसर-जामनगर 

आिथªक गिलयारे के एक 
भाग के łप म¤ एनएच-

754के के संगåरया 
(चौटाला के िनकट)-
रासीसर (बीकानेर के 
िनकट) खंड के िकमी 

28+70 से िकमी 53+0 
तक 6-लेन ÿवेश 

िनयंिýत úीनफìÐड 
राजमागª का िनमाªण 

परुाना: 754के  
नया: 754अ 

24.3 
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94 
राजÖथान/ आरओ 
जयपुर 

हनुमानगढ़ 

भारतमाला पåरयोजना-
चरण-I (एजे/एसआर-
पैकेज-3) के अंतगªत 
राजÖथान राºय म¤ 
अमतृसर-जामनगर 

आिथªक गिलयारे के एक 
भाग के łप म¤ एनएच-

754के के संगåरया 
(चौटाला के िनकट)-
रासीसर (बीकानेर के 
िनकट) खंड के िकमी 
53+000 से िकमी 

88+000 तक 6-लेन 
ÿवेश िनयंिýत 

úीनफìल्ड राजमागª का 
िनमाªण 

परुाना: 754के  
नया: 754अ 

35 

95 
राजÖथान/ आरओ 
जयपुर 

हनुमानगढ़ 

भारतमाला पåरयोजना - 
चरण-I (एजे/एसआर-
पैकेज-4) के अंतगªत 
राजÖथान राºय म¤ 
अमतृसर-जामनगर 

आिथªक गिलयारे के एक 
भाग के łप म¤ एनएच-

754के के संगåरया 
(चौटाला के िनकट)-
रासीसर (बीकानेर के 
िनकट) खंड के िकमी 
88+000 से िकमी 

115+000 तक 6-लेन 
ÿवेश िनयंिýत 

úीनफ◌ीÐड राजमागª 
का िनमाªण 

परुाना: 754के  
नया: 754अ 

27 

96 
राजÖथान/ आरओ 
जयपुर 

हनुमानगढ़ 

भारतमाला पåरयोजना - 
चरण-I (एजे/एसआर-
पैकेज-5) के अंतगªत 
राजÖथान राºय म¤ 
अमतृसर-जामनगर 

आिथªक गिलयारे के एक 

परुाना: 754के नया: 
754अ 

25 



20.03.2025  565 
 

 

भाग के łप म¤ एनएच-
754के के संगåरया 

(चौटाला के िनकट)-
रासीसर (बीकानेर के 
िनकट) खंड के िकमी 
115+000 से िकमी 

140+000 तक 6-लेन 
ÿवेश िनयंिýत 

úीनफìÐड राजमागª का 
िनमाªण 

97 
राजÖथान/ आरओ 
जयपुर 

हनुमानगढ़ 

भारतमाला पåरयोजना - 
चरण-I (एजे/एसआर-
पैकेज-6) के अंतगªत 
राजÖथान राºय म¤ 
अमतृसर-जामनगर 

आिथªक गिलयारे के एक 
भाग के łप म¤ एनएच-

754के के संगåरया 
(चौटाला के िनकट)-
रासीसर (बीकानेर के 
िनकट) खंड के िकमी 
140+000 से िकमी 

170+000 तक 6-लेन 
ÿवेश िनयंिýत 

úीनफìÐड राजमागª का 
िनमाªण 

परुाना: 754के  
नया: 754अ 

30 

98 
राजÖथान/ आरओ 
जयपुर 

हनुमानगढ़ 

भारतमाला पåरयोजना - 
चरण-I (एजे/एसआर-
पैकेज-7) के अंतगªत 
राजÖथान राºय म¤ 
अमतृसर-जामनगर 

आिथªक गिलयारे के एक 
भाग के łप म¤ एनएच-

754के के संगåरया 
(चौटाला के िनकट)-
रासीसर (बीकानेर के 
िनकट) खंड के िकमी 

170+0 से िकमी 

परुाना: 754के  
नया: 754अ 

30 
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200+0 तक 6-लेन 
ÿवेश िनयंिýत 

úीनफìल्ड राजमागª का 
िनमाªण 

99 
राजÖथान/ आरओ 
जयपुर 

हनुमानगढ़ 

भारतमाला पåरयोजना - 
चरण-I (एजे/एसआर-
पैकेज-8) के अंतगªत 
राजÖथान राºय म¤ 
अमतृसर-जामनगर 

आिथªक गिलयारे के एक 
भाग के łप म¤ एनएच-

754के के संगåरया 
(चौटाला के िनकट)-
रासीसर (बीकानेर के 
िनकट) खंड के िकमी 

200+0 से िकमी 
225+0 तक 6-लेन 

ÿवेश िनयंिýत 
úीनफìल्ड राजमागª का 

िनमाªण 

परुाना: 754के  
नया: 754अ 

25 

100 
राजÖथान/ आरओ 
जयपुर 

हनुमानगढ़ 

भारतमाला पåरयोजना - 
चरण-I (एजे/एसआर-
पैकेज-9) के अंतगªत 
राजÖथान राºय म¤ 
अमतृसर-जामनगर 

आिथªक गिलयारे के एक 
भाग के łप म¤ एनएच-

754के के संगåरया 
(चौटाला के िनकट)-
रासीसर (बीकानेर के 
िनकट) खंड के िकमी 

225+0 से िकमी 
252+500 तक 6-लेन 

ÿवेश िनयंिýत 
úीनफìÐड राजमागª का 

िनमाªण 

परुाना: 754के  
नया: 754अ 

27.5 
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101 
राजÖथान/ आरओ 
जयपुर 

जयपरु जयपरु åरगं रोड एनएच 148 सी 46.4 

102 
राजÖथान/ आरओ 
जयपुर 

जैसलमेर 
एनएच 70 का मुनाबाव 

तनोट खंड 
70 

310.46
7 

103 
राजÖथान/ आरओ 
जयपुर 

जैसलमेर 

एनएच 925 का गगåरया 
बखासर खंड और एनएच 

925ए का सता गंधव 
खंड 

925 136.52 

104 
राजÖथान/ आरओ 
जयपुर 

जैसलमेर 
एनएच 925ए का साता 

गंधव खंड 
925ए 60.45 

105 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

Êयावर-पाली-िपंडवाड़ा 
(परुाना एनएच-14) 

एनएच 25, 162 और 
62 

(परुाना एनएच-14) 
एनएच 25, 162 और 

62 
244.12 

106 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

राजÖथान राºय म¤ 
एनएच-112/25 पर बर-
िबलाड़ा-जोधपुर (िकमी 

0.000 से िकमी 
111.000 तक) 

(परुाना एनएच-112) 
एनएच 25 

109.65
5 

107 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 
जोधपरु åरगं रोड 

स³ेशन-I 
एनएच-125ए 74.619 

108 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

रासीसर (बीकानेर के 
पास)-देवगढ़ 

(धनधािनया के पास) 
1+900 से िकमी 

30+000 तक (चरण-I) 
(एज/ेआरडी-पैकेज-1) 

754ए 28.1 

109 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

रासीसर (बीकानेर के 
पास)-देवगढ़ 

(धनधािनया के पास) 
30+000 से िकमी 

60+000 तक (चरण-I) 
(एज/ेआरडी-पैकेज-2) 

754ए 30 

110 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

रासीसर (बीकानेर के 
पास)-देवगढ़ 

(धनधािनया के पास) 
60+000 से िकमी 

754ए 30 



20.03.2025  568 
 

 

90+000 तक (चरण-I) 
(एज/ेआरडी-पैकेज-3) 

111 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

रासीसर (बीकानेर के 
पास)-देवगढ़ 

(धनधािनया के पास) 
90+000 से िकमी 

120+000 तक (चरण-I) 
(एज/ेआरडी-पैकेज-4) 

754ए 30 

112 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

रासीसर (बीकानेर के 
पास)-देवगढ़ 

(धनधािनया के पास) 
120+000 से िकमी 

148+000 तक (चरण-I) 
(एज/ेआरडी-पैकेज-5) 

754ए 28 

113 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

रासीसर (बीकानेर के 
पास)-देवगढ़ (धंधिनया 

के पास) (चरण-I) 
148+000 से िकमी 

177+658 तक 
(एज/ेआरडी-पैकेज-6) 

754ए 29.658 

114 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

देवगढ़ (धनधािनया के 
पास)-राजÖथान/गजुरात 
सीमा (चरण-I) िकमी (-) 

1+142 से िकमी 
21+000 तक 

(एज/ेडीआरजीबी-पैकेज-
1) 

754ए 22.142 

115 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

देवगढ़ (धनधािनया के 
पास)-राजÖथान/गजुरात 
सीमा (चरण-I) 21+000 

से िकमी 48+000 
(एज/ेडीआरजीबी-पैकेज-

2) 

754ए 27 

116 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

देवगढ़ (धनधािनया के 
पास)-राजÖथान/गजुरात 
सीमा (चरण-I) 48+000 
से िकमी 72+000 तक 

754ए 24 
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(एज/ेडीआरजीबी-पैकेज-
3) 

117 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

देवगढ़ (धनधािनया के 
पास)-राजÖथान/गजुरात 
सीमा (चरण-I) 72+000 
से िकमी 97+000 तक 

(एज/ेडीआरजीबी-पैकेज-
4) 

754ए 25 

118 
राजÖथान/ आरओ 
जयपुर 

जोधपरु 

देवगढ़ (धनधािनया के 
पास)-राजÖथान/गजुरात 
सीमा (चरण-I) 97+000 

से 125+000 िकमी 
(एज/ेडीआरजीबी-पैकेज-

5) 

754ए 28 

119 
राजÖथान/ आरओ 
जयपुर 

कोटा 

िदÐली वडोदरा 
ए³सÿेसवे पैकेज11 

(319+400 से 
331+030) 

एनई-4 11.63 

120 
राजÖथान/ आरओ 
जयपुर 

उदयपुर 

राजÖथान राºय म¤ 
एनएच-76 (पैकेज-III) 
का िच°ौड़गढ़-उदयपुर 
खंड िकमी 214.870 से 

िकमी 308.370 तक 

परुाना एनएच-76  
नया एनएच-48 

93.5 

121 
राजÖथान/ आरओ 
जयपुर 

उदयपुर 

राजÖथान राºय म¤ 
ÿÖतािवत छह लेन 
úीनफìÐड उदयपरु 
बाईपास (पैकेज-IV) 

[एनएच-76 पर मौजूदा 
िकमी 118.500 (देबारी) 

से एनएच-8 पर िकमी 
287.400 (काया गांव) 

के बीच कने³शन] 

एनएच-48 23.883 

122 
राजÖथान/ आरओ 
जयपुर 

उदयपुर 

राजÖथान राºय म¤ 
एनएच-8 (पैकेजV) के 

उदयपुर-रतनपरु-
शामलाजी खंड पर िकमी 

287.400 से िकमी 
401.200 तक 

परुाना एनएच-08  
नया एनएच-48 

113.8 
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123 
राजÖथान/ आरओ 
जयपुर 

उदयपुर 

राजÖथान राºय म¤ 
एनएच-8 (नया एनएच-
58) का गोमती चौराहा-

उदयपुर खंड िकमी 
177.000 से िकमी 

260.100 तक 

परुाना एनएच-08  
नया एनएच-58 

83.1 

124 
राजÖथान/ आरओ 
जयपुर 

उदयपुर 

राजÖथान राºय म¤ 
एनएच-48 का 

गलुाबपरुा-िच°ौड़गढ़ 
खंड (िकमी. 90.000 से 
िकमी. 214.870 तक) 

परुाना एनएच-79  
नया एनएच-48 

124.87 

125 
राजÖथान/ आरओ 
जयपुर 

उदयपुर 

राजÖथान राºय म¤ 
एनएच-758 का 

राजसमंद-भीलवाड़ा खंड 
(िकमी 0.000 से िकमी 

87.250 तक) 

एनएच-758 87.25 

126 
उ°राखंड/आरओ 
उ°राखंड 

Łþपरु 

हाइिāड एÆयुइटी मोड 
पर एनएचडीपी चरण-III 
के अंतगªत उ°राखंड 
राºय म¤ एनएच-87 के 
रामपुर-काठगोदाम खंड 
को िकमी 43.446 से 

िकमी 93.226 तक चार 
लेन का बनाया जाना 

(पैकेज- II)। 

ओ87/ 09, 109 49.78 

127 
उ°राखंड/आरओ 
उ°राखंड 

नजीबाबाद 
नगीना-काशीपुर खंड 
एनएच-74 का 4L 

74/734 98.45 

128 
उ°राखंड/आरओ 
उ°राखंड 

Łड़कì 

एनएच-72अ का 
छुटमलपरु गणशेपुर खंड 

और एनएच-73 का 
łड़कì छुटमलपरु 
गागलहेड़ी खंड 

73/344 और 
72ए/307 

35.4 

129 
उ°राखंड/आरओ 
उ°राखंड 

Łड़कì 

एनएच-73 का 
गागलहेड़ी-सहारनपरु-

यमनुानगर 
(यूपी/हåरयाणा सीमा) 

खंड 

73/344 51.45 
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130 
उ°राखंड/आरओ 
उ°राखंड 

Łड़कì 
मज़ुÉफरनगर-हåरĬार 

पैकेज01 
334/58 35.44 

131 
उ°राखंड/आरओ 
उ°राखंड 

Łड़कì 
मज़ुÉफरनगर-हåरĬार 

पैकेज02&03 
334/58 42.62 

132 
उ°राखंड/आरओ 
उ°राखंड 

वसंत 
िवहार, 

देहरादून 

एनएच-72 पैकेज-2 के 
हåरĬार-देहरादून खंड के 
4-लेिनंग का शेष कायª 
लालतÈपड़ िडजाइन 
चÌैबर 181+100 से 
मोहकमपरु िडजाइन 

चÌैबर 158+900 तक 

72/7 22.2 

133 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

बरलेी 
एनएच-24 का बरलेी-

सीतापुर खंड 
परुाना एनएच-24 

(नया-30) 
157.59 

134 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

अलीगढ़ 
एनएच-34 का अलीगढ़-
कानपरु खंड (पैकेज-I) 

(परुाना-एनएच-91) 
(नया-एनएच-34) 

45.833 

135 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

अलीगढ़ 
एनएच-34 का अलीगढ़-
कानपरु खंड (पैकेज-II) 

(परुाना-एनएच-91) 
(नया-एनएच-34) 

45.164 

136 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

अलीगढ़ 
एनएच-34 का अलीगढ़-
कानपरु खंड (पैकेज-III) 

(परुाना-एनएच-91) 
(नया-एनएच-34) 

61.211 

137 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

अलीगढ़ 
एनएच-34 का 

गािजयाबाद-अलीगढ़ 
खंड 

(परुाना-एनएच-91) 
(नया-एनएच-34) 

126.3 

138 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

लखनऊ लखनऊ-रायबरेली खंड एनएच-24बी/एनएच-30 70 

139 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

आगरा 
एनएच-2 के आगरा से 

इटावा बाईपास खंड को 
6 लेन का बनाया जाएगा 

एनएच-2 (पुराना) 
एनएच-19 (नया) 

123.86
5 

140 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

आगरा 

02 एनएच-93 के आगरा 
से अलीगढ़ खंड पर 

प³कì सड़क के साथ 
लेिनंग 

एनएच-93 (परुाना) / 
एनएच-509 (नया) 

81.2 

141 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

मरुादाबाद 
हापड़ु बाईपास - 

मरुादाबाद 
परुाना-24 / नया-09 99.867 

142 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

कानपरु चकेरी से ÿयागराज खंड 
2 

145.48
3 

143 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

कानपरु 
उÆनाव से लालगंज खंड 31 70 
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144 
यूपी (पिĲम)/आरओ 
यूपी (पिĲम) 

कानपरु इटावा-चकेरी खंड 
19 

160.21
2 

145 
तिमलनाडु/ आरओ 
मदुर ै

मदरुै मदरु-ैचĘेीकुलम खंड का 
4एल 

785 7.3 

146 
तिमलनाडु/ आरओ 
मदुर ै

मदरुै चĘेीकुलम-नाथम खंड 
का 4एल 

785 29.39 

147 
तिमलनाडु/ आरओ 
मदुर ै

मदरुै िडंडीगलु-समयनÐलूर 
खंड का 4एल 

7/44 53.049 

148 
तिमलनाडु/ आरओ 
मदुर ै

मदरुै मदरु-ैकायथार खंड का 
4एल 

7/44 52.3 

149 
तिमलनाडु/ आरओ 
मदुर ै

मदरुै एनएच-44 के िकमी 
52+300 से िकमी 

116+500 तक मदरु-ै
कायथार खंड का 4एल 

7/44 64.2 

150 
तिमलनाडु/ आरओ 
मदुर ै

नागरकोइल िकमी 116.500 से 
िकमी 180.000 तक 

कायथार से कÆयाकुमारी 
खंड का 4एल 

7/44 63.5 

151 
तिमलनाडु/ आरओ 
मदुर ै

नागरकोइल िकमी 180.000 से 
िकमी 243.470 तक 

कायथार से कÆयाकुमारी 
खंड का 4एल 

7/44 63.47 

152 
तिमलनाडु/ आरओ 
मदुर ै

िडंडीगलु कłर से िडंडीगुल खंड 
का 4एल 

7/44 77.725 

153 
तिमलनाडु/ आरओ 
मदुर ै

िडंडीगलु िडंडीगलु-थेनी-कुिमली 
खंड का 2एल+पीएस 

220/183 
133.79

3 

154 
तिमलनाडु/ आरओ 
मदुर ै

िडंडीगलु ओड्डनचýम-
मदाथुकुलम खंड का 

4एल 
209/83 45.38 

155 
तिमलनाडु/ आरओ 
मदुर ै

िडंडीगलु नाथम से थुवरनकुåरची 
खंड का 4एल 

785ई 24.425 

156 
आरओ गुजरात/ 
आरओ गुजरात 

गांधीधाम 

गजुरात राºय म¤ एनएच-
8ए के समािखयाली-

गांधीधाम खंड को िकमी 
306.000 से 362.160 
तक छह लेन का बनाने 
का कायª एनएचडीपी 
चरण-V के अंतगªत 

एनएच-8ए/41 56.5 
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िडजाइन, िनमाªण, िव°, 
संचालन और हÖतांतरण 

(डीबीएफओटी) पर 
बीओटी (टोल) के łप म¤ 
िनÕपािदत िकया जाएगा। 

157 
आरओ गुजरात/ 
आरओ गुजरात 

गांधीधाम 

गजुरात राºय म¤ एनएच-
8ए के बामनबोर से 
गरामोरे खंड (िकमी 

182+600 से 
254+357 तक) पर 

टोल, संचालन, 
Öथानांतरण मोड पर 9 
राÕůीय राजमागª खंडŌ 
(बंडल-1) को शािमल 

करने वाली पåरयोजनाए।ं 

एनएच-8ए/27 71.937 

158 
आरओ गुजरात/ 
आरओ गुजरात 

गांधीधाम 

गजुरात राºय म¤ एनएच-
8ए के गरामोरे से 
समािखयाली खंड 

(िकमी.254+357 से 
िकमी.306+000 तक) 

टोल, संचालन, 
Öथानांतरण मोड पर 9 
राÕůीय राजमागª खंडŌ 
(बंडल-1) को शािमल 

करने वाली पåरयोजनाए।ं 

एनएच-8ए/27 51.463 

159 
आरओ गुजरात/ 
आरओ गुजरात 

एकता नगर 

गजुरात राºय म¤ एनएच-
48 पर छह लेन वाला 
वडोदरा-भłच खंड 
(िकमी 108.700 से 

िकमी 192.000 तक) 

एनएच-48 83.3 

160 
आरओ गुजरात/ 
आरओ गुजरात 

एकता नगर 

गजुरात राºय म¤ एनएच-
48 पर छह लेन वाला 
वडोदरा-भłच खंड 
(िकमी 192.000 से 

िकमी 198.745 तक) 

एनएच-48 6.745 

161 
आरओ गुजरात/ 
आरओ गुजरात 

अहमदाबाद 
अहमदाबाद वडोदरा 
ए³सÿेसवे (एनई-1) 

बीओटी टोल पर 
एनई-1 93.3 
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162 
आरओ गुजरात/ 
आरओ गुजरात 

अहमदाबाद 
एनएच-48 का 

अहमदाबाद वडोदरा खंड 
एनएच-48 (एनएच-8) 101.8 

163 
आरओ गुजरात/ 
आरओ गुजरात 

सूरत 

गजुरात राºय म¤ 
एनएचडीपी चरण-VI के 
अंतगªत एचएएम मोड 
(चरण Iअ- पैकेज IV) 
पर िकमी 279.00 से 
िकमी 292.00 तक 

(वडोदरा मुंबई 
ए³सÿेसवे के अंकलĵेर 
से मनुबार खंड) आठ 

लेन वाले वडोदरा िकम 
ए³सÿेसवे का िनमाªण 

एनई-4 13 

164 
आरओ गुजरात/ 
आरओ गुजरात 

सूरत 

एनएचडीपी चरण III के 
अंतगªत डीबीएफओटी 
आधार पर पीपीपी के 

माÅयम से गुजरात राºय 
म¤ एनएच-6 के 

गजुरात/महाराÕů सीमा-
सूरत-हजीरा बंदरगाह 
खंड (लगभग लंबाई 
131.500 िकमी) को 

चार/छह लेन का बनाया 
जाना 

एनएच 53 131.5 

165 
आरओ गुजरात/ 
आरओ गुजरात 

गोधरा 

एनएचडीपी चरण-VI के 
अंतगªत हाइिāड एÆयुटी 
मोड (चरण-Iअ पैकेज-I) 

पर गुजरात राºय म¤ 
िकमी 355.00 से िकमी 
378.740 तक (वडोदरा 

मुंबई ए³सÿेसवे के 
पादरा से वडोदरा खंड) 
आठ लेन वाले वडोदरा-

िकम ए³सÿेसवे का 
िनमाªण ; 

एनई-4 23.7 
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166 
आरओ गुजरात/ 
आरओ गुजरात 

गोधरा 

एनएचडीपी चरण-VI के 
अंतगªत हाइिāड एÆयुटी 

मोड (चरण-Iअ पैकेज-II) 
पर गुजरात राºय म¤ 

िकमी 323.00 से िकमी 
355.000 तक (वडोदरा 

मुंबई ए³सÿेसवे के 
सानपा से पादरा खंड) 

आठ लेन वाले वडोदरा-
िकम ए³सÿेसवे का 

िनमाªण; 

एनई-4 32 

167 
आरओ गुजरात/ 
आरओ गुजरात 

गोधरा 

हाइिāड वािषªकì मोड 
(चरण-आईए पैकेज-III) 
पर एनएचडीपी चरण-VI 
के तहत गजुरात राºय म¤ 
िकमी 292.00 से िकमी 
323.000 (वडोदरा मुंबई 
ए³सÿेसवे के मनुबार से 
सानपा खंड) तक आठ 

लेन वडोदरा-िकम 
ए³सÿेसवे का िनमाªण; 

एनई-4 31 

168 
आरओ गुजरात/ 
आरओ गुजरात 

राजकोट 

गजुरात राºय म¤ एनएच-
8B के पोरबंदर-जेतपुर 
खंड (िकमी 001+960 
से िकमी 117+600 

तक) से टोल-संचािलत-
Öथानांतरण मोड पर 9 
राÕůीय राजमागª खंडŌ 
(बंडल-1) को शािमल 
करने वाली पåरयोजना 

पैकेज-9गजुरात राºय म¤ 
एनएच-8B के पोरबदंर-

जेतपरु खंड (िकमी 
001+960 से िकमी 
117+600 तक) से 

टोल-संचािलत-
Öथानांतरण मोड पर 9 
राÕůीय राजमागª खंडŌ 

एनएच 27 115.64 
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(बंडल-1) को शािमल 
करने वाली पåरयोजना 

पैकेज-9 

169 
आरओ गुजरात/ 
आरओ गुजरात 

राजकोट 

गजुरात राºय म¤ 
सावªजिनक िनजी 

भागीदारी (पीपीपी) के 
माÅयम से एनएच-8ई 
(िवÖतार) के पोरबंदर-
Ĭारका खंड को िकमी 
356.766 (िडजाइन 

®ृंखला िकमी 
379+100) से िकमी 
473+000 (िडजाइन 

®ृंखला िकमी 
496+848) तक प³कì 
सड़क सिहत चार लेन 

का बनाया जाना: 

एनएच-51 
117.74

8 

170 
आरओ गुजरात/ 
आरओ गुजरात 

भावनगर 

गजुरात राºय म¤ हाइिāड 
एÆयुटी मोड के माÅयम 

से एनएच-51 के 
भावनगर-तलाजा खंड 
पर िकमी 07.090 से 
िकमी 53.585 तक 

(िडजाइन øमांक िकमी 
6.945 से िकमी 

54.990 तक) (पैकेज-1) 
चार लेन का िनमाªण 

कायª। 

8ई/51 48.045 

171 
आरओ गुजरात/ 
आरओ गुजरात 

भावनगर 

िपपली - भावनगर खंड 
पैकेज 01 का चौड़ीकरण 

िकमी 136+025 से 
169+328 तक 

(िडजाइन ®ृंखला िकमी 
136+000 से 

169+308 तक) 
अधेलाई गांव के पास 

नारी जं³शन तक  
हाइिāड वािषªकì मोड पर 

751 33.3 
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गजुरात राºय म¤ मौजूदा 
10 मीटर चौड़ाई से चार 

लेन का। 

172 
आरओ गुजरात/ 
आरओ गुजरात 

पालनपुर 

भारतमाला पåरयोजना 
(चरण-I) के अंतगªत 

ईपीसी मोड पर गजुरात 
राºय म¤ अमतृसर-
जामनगर आिथªक 

गिलयारे के एक भाग के 
łप म¤ एनएच-754ए के 
राजÖथान/गजुरात सीमा 

से संतालपुर खंड के 
िकमी 4+888 स ेिकमी 
35 +000 तक 6-लेन 

ÿवेश िनयंिýत 
úीनफìÐड राजमागª का 

िनमाªण 
[एजे/आरजीबीएस-

पैकेज-1]। 

754ए 30.112 

173 
आरओ गुजरात/ 
आरओ गुजरात 

पालनपुर 

िकमी 35+000 स ेिकमी 
67 +000 तक 6-लेन 

ÿवेश िनयंिýत 
úीनफìÐड राजमागª का 

िनमाªण 
[एजे/आरजीबीएस-

पैकेज-2]। 

754ए 32 

174 
आरओ गुजरात/ 
आरओ गुजरात 

पालनपुर 

गजुरात राºय म¤ 
53.600 िकलोमीटर 

लंबाई वाले एनएच-27 के 
पालनपुर-राधनपरु-
सामािखयाली खंड 
(िकमी 589.600 से 
िकमी 536.000) का 
टोल, संचालन और 

हÖतांतरण 

14/27 53.6 
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175 
यूपी(पूवª)/ आरओ 
वाराणसी 

आजमगढ़ 

एनएचडीपी चरण-IV के 
अंतगªत ईपीसी मोड पर 

उ°र ÿदेश राºय म¤ 
बÖती कì ओर घाघरा 

िāज एबटम¤ट से बुधनपरु 
शहरी खंड तक एनएच-
233 के घाघरा िāज से 
वाराणसी खंड को िकमी 

121+800 से िकमी 
180+420 तक 4 लेन 

का बनाया जाना (पैकेज-
1)। 

एनएच-28, पैकेज-1  
(परुाना एनएच-233) 

58.62 

176 
यूपी(पूवª)/ आरओ 
वाराणसी 

ÿयागराज 
एनएच-7 (पैकेजI) का 

वाराणसी-डगमगपुर खंड 
एनएच-07 34 

177 
यूपी(पूवª)/ आरओ 
वाराणसी 

ÿयागराज 

एनएच-7 का डगमगपुर-
लालगंज खंड और 

िडज़ाइन ®ृंखला िकमी 
49.100 से िकमी 

96.800 लंबाई-47.7 
िकमी (पैकेज-2) 

एनएच-07 47.7 

178 
यूपी(पूवª)/ आरओ 
वाराणसी 

ÿयागराज 

लालगंज-हनमुना खंड 
(पैकेज-3) [िकमी 
96.800 से िकमी 

140.200] 

एनएच-07 43.4 

179 
यूपी(पूवª)/ आरओ 
वाराणसी 

ÿयागराज 

घाघरा पलु से वाराणसी 
तक चार लेन (एनएच-

233, पैकेज-II) [बधुनपरु 
शहरी खंड (िकमी 

180.420) से गोसाई कì 
बाजार तक बाईपास से 

वाराणसी (िकमी 
240.340)] 

एनएच-233 II  
(नया एनएच-28) 

59.92 

180 
यूपी(पूवª)/ आरओ 
वाराणसी 

ÿयागराज 

सÐुतानपरु से वाराणसी 
एनएच-56 (पैकेज-I) को 

चार लेन का बनाना 
[सÐुतानपरु (िकमी 

134.700) से जौनपरु 
(िकमी 209.230) तक] 

एनएच-56 I  
(नया एनएच-731) 

74.53 
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181 
यूपी(पूवª)/ आरओ 
वाराणसी 

ÿयागराज 

सÐुतानपरु से वाराणसी 
तक चार लेन का िनमाªण 
(एनएच-56 पैकेज-II) 

[जौनपरु (िकमी 
209.230) से वाराणसी 
(िकमी 272.590) तक] 

एनएच-56 II  
(नया एनएच-31) 

63.36 

182 
िदÐली/ आरओ 
िदÐली 

रवेाड़ी 

हाइिāड एÆयुटी मोड पर 
एनएचडीपी चरण IV के 
तहत हåरयाणा राºय म¤ 

गड़ुगांव सोहना के 
मौजूदा िकमी 11+682 

से िकमी 24+400 
(िडजाइन चेनेज िकमी 
9+282 से 22+000) 
खंड पर नए एनएच-

248ए को छह लेन का 
बनाना और मजबूत 
करना (पैकेज-2) 

एनएच248ए 12.854 

183 
िदÐली/ आरओ 
िदÐली 

रवेाड़ी रवेाड़ी बाईपास पैकेज- 4 एनएच_11 14.3 

184 
िदÐली/ आरओ 
िदÐली 

रवेाड़ी 
अटेली नारनौल हाईवे 

ÿाइवेट िलिमटेड पैकेज-
2 

11 14.05 

185 
िदÐली/ आरओ 
िदÐली 

रवेाड़ी 
अटेली नारनौल हाईवे 

ÿाइवेट िलिमटेड पैकेज-
3 

148बी 23.46 

186 
िदÐली/ आरओ 
िदÐली 

रवेाड़ी 
अटेली नारनौल हाईवे 

ÿाइवेट िलिमटेड पैकेज-
4 

आईएलएमएच 3.3 

187 
िदÐली/ आरओ 
िदÐली 

रवेाड़ी 

भारतमाला पåरयोजना 
के अंतगªत हाइिāड 

एÆयुटी मोड (एचएएम) 
पर हåरयाणा राºय म¤ 

नारनौल बाईपास 
øॉिसंग से पिनयाला 
मोड़ (एनएच-148बी) 

(एनएच-48 ज³ंशन पर) 
तक 4/6 लेन का कायª = 

एनएच-148बी/एनएच-
11/ िलंक रोड 

45.3 
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31.24 िकमी, िनजामपुर 
िलंक रोड = 2.76 िकमी 
और नारनौल बाईपास 

øॉिसंग से पचेरी कलां = 
11.30 िकमी (एनएच-

11) 

188 
िदÐली/ आरओ 
िदÐली 

रवेाड़ी 
रवेाडी अटेली हाईवे 

ÿाइवेट िलिमटेड पैकेज 
3 

11 30.45 

189 
िदÐली/ आरओ 
िदÐली 

सोहना 
िदÐली-वडोदरा 

ए³सÿेसवे (पैकेज-1 से 
5) 

एनई4 151.84 

190 
िदÐली/ आरओ 
िदÐली 

मथुरा 

भारतमाला पåरयोजना 
के तहत हाइिāड एÆयुटी 
मोड (एचएएम) पैकेज-II 
पर हåरयाणा राºय म¤ 
बदरपरु सीमा के पास 
एनएच-19 के साथ 

फरीदाबाद-बÐलभगढ़ 
बाईपास के जं³शन तक 

िडजाइन अÅयाय 
13+200 से Öपर सिहत 

एनएच-148एनए 
(िडजाइन अÅयाय 

9+000 से 33+000) के 
फरीदाबाद-बÐलभगढ़ 
ब◌ाईपास खंड पर 

ज³ंशन जैतपरु-पÔुता 
रोड से स³ेटर-62/65 

िवभाजन सड़क के साथ 
ज³ंशन तक छह लेन का 
ÿवेश िनयंिýत राजमागª 

का िनमाªण। 

148 एन/ए 24 
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191 
िदÐली/ आरओ 
िदÐली 

मथुरा 

भारतमाला पåरयोजना 
पैकेज-III के अंतगªत 

हाइिāड वािषªकì मोड पर 
हåरयाणा राºय म¤ 

फरीदाबाद-बÐलभगढ़ 
बाईपास पर से³टर-

62/65 िवभाजन सड़क 
के ज³ंशन से एनएच-
148एनए (िडजाइन 
अÅयाय 33+000 स े
59+063) के एनएच-

148एन (िदÐली-वडोदरा 
ए³सÿेसवे) खंड के साथ 
केएमपी एक्सÿेसवे के 
िनकट ज³ंशन तक छह 
लेन का ÿवेश िनयंिýत 
राजमागª का िनमाªण 

148 एन/ए 26 

192 
िदÐली/ आरओ 
िदÐली 

बागपत 

ईपीई øॉिसंग से शामली 
बाईपास के आरंभ तक 
709बी को चार लेन का 

बनाया जाएगा 

709बी 61.409 

193 
िदÐली/ आरओ 
िदÐली 

बागपत 
शामली-मुजÉफरनगर 

(एनएच-709अडी 
पैकेजII) 

709ई. 42.87 

194 
िदÐली/ आरओ 
िदÐली 

बागपत 
पानीपत से शामली 
(एनएच-709अडी 

पैकेजI) 
709ई. 35.58 

195 
िदÐली/ आरओ 
िदÐली 

गािजयाबाद डीएमई पैकेज-02 एनएच-09 19.3 

196 
िदÐली/ आरओ 
िदÐली 

गािजयाबाद 

भारतमाला पåरयोजना 
के अंतगªत िदÐली-
सहारनपरु-देहरादून 
आिथªक कॉåरडोर के 

िलए छह लेन का ए³सेस 
कंůोल úीन फìÐड 

हाईवे, िडजाइन चेनेज 
0+000 (अ±रधाम 

एनएच-9 (पुराना एनएच-

एनएच-9 (पुराना 
एनएच-24) 

14.75 
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24)) िडजाइन चेनेज 
14+750 (िदÐली/यूपी 
बॉडªर) से िदÐली राºय 

म¤ (पैकेज-1) ईपीसी मोड 
पर 

197 
िदÐली/ आरओ 
िदÐली 

गािजयाबाद 

उ°र ÿदेश राºय म¤ 
िदÐली/यूपी सीमा से 
ईपीई ज³ंशन (चौक 
14.750 से चौक 

31.600) तक िदÐली-
सहारनपरु राजमागª के 
उ°र ÿदेश िहÖसे म¤ 
िनयंिýत छह लेन कì 

पहòंच का िवकास 

  16.85 

198 
िदÐली/ आरओ 
िदÐली गािजयाबाद 

डीएमई पैकेज-01 एनएच-09 8.716 

199 
िदÐली/ आरओ 
िदÐली 

गािजयाबाद 
िदÐली मरेठ ए³सÿेसवे, 

पैकेज III 
24 / 09 21.846 

200 
िदÐली/ आरओ 
िदÐली 

गािजयाबाद 

डासना से मेरठ तक 
िदÐली मरेठ ए³सÿेसवे 

का िडजाइन और िनमाªण 
एनएच-24 के िकमी 

27.740 से एनएच-58 
के िकमी 51.975 तक 

(िडजाइन पåरवतªन 
28+000 से 59+777) 

एनई-3 31.777 

201 
िदÐली/ आरओ 
िदÐली गािजयाबाद पूवê पåरधीय ए³सÿेसवे 

एनएच एनई-2 135 

202 
िदÐली/ आरओ 
िदÐली 

मेरठ 
मेरठ- नजीबाबाद (खंड-

I) 
एनएच-119 (परुाना)  

एनएच-34 (नया) 
27.75 

203 
िदÐली/ आरओ 
िदÐली 

मेरठ 
मेरठ- नजीबाबाद (खंड-

III) 
एनएच-119 (परुाना)  

एनएच-34 (नया) 
26.2 

204 
िदÐली/ आरओ 
िदÐली 

मेरठ मेरठ-बलंुदशहर खंड 
एनएच-235 (परुाना)  
एनएच-334 (नया) 

64.712 

205 
िदÐली/ आरओ 
िदÐली 

मेरठ मेरठ-मजुÉफरनगर खंड 
एनएच-58 (परुाना)  
एनएच-334 (नया) 

78.5 
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206 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

अमरावती 
(आňं 
ÿदेश) 

एनएच-16 के 
िचलकलåुरपेट-

िवजयवाड़ा खंड को 6-
लेन का बनाना 

5 / 16 79.15 

207 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

अमरावती 
(आňं 
ÿदेश) 

एनएच-544डी के 
िगĥलूर से िवनुकŌडा 

खंड तक प³के राÖतŌ के 
साथ 2 लेन का िनमाªण 

544डी 109.84 

208 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

अमरावती 
(आňं 
ÿदेश) 

एनएच-16 के 
िचलकलåुरपेट बाईपास 
को 6-लेन का बनाना 

5/16 16.384 

209 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

कडपा 

एनएच-40 (परुाना 
एनएच-18) के कडÈपा-
कुरनूल खंड को 4 लेन 

का बनाया जाना 

एनएच-18/ एनएच-40 
188.75

2 

210 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

िवशाखाप°
नम 

इ¸छापरुम - नरसÆनापेटा 
(िकमी 484.000 से 
िकमी 580.700) 

टीओटी बडंल - 1 के 
अंतगªत 

एनएच-5/एनएच-16 132.7 

211 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

िवशाखाप°
नम 

नरसÆनपेटा - 
रानाÖतलम के 6 एल 

एनएच-5/एनएच-17 53.3 

212 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

िवशाखाप°
नम 

आňं ÿदेश राºय म¤ 
एनएच-16 पर 

रणÖथलम 
(िकमी.634.000) से 

आनंदपरुम 
(िकमी.681.000) तक 

एनएच-5/एनएच-18 47 

213 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

िवशाखाप°
नम 

आनंदपरुम प¤डुथê 
अनाकापÐली खंड का 

6एल िकमी से। 
681.000 से िकमी. 

एनएच-16 का 731.780 

एनएच-5/एनएच-19 50.78 

214 
आňं ÿदेश/आरओ 
िवजयवाड़ा ितŁपित िच°ूर - मÐलावरम 

एनएच-140 61.128 
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215 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

िवजयनगरम 

हाइिāड एÆयुइटी मोड 
पर आňं ÿदेश राºय म¤ 
रायपरु - िवशाखाप°नम 
इकोनॉिम³स कॉåरडोर 

के अंतगªत िकमी 
421+100 से िकमी 

445+100 तक एनएच-
130सीडी रोड के 

कोरलाम - कंटाकापÐले 
खंड का छह लेन का 
िवकास [पैकेज - 3 

(एपी)] 

एनएच-130सीडी 24 

216 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

राजमहेÆþव
रम 

हाइिāड एÆयुटी मोड पर 
भारतमाला पåरयोजना 
के अंतगªत आňं ÿदेश 
राºय म¤ एनएच-16 के 

गुंडुगोलान ु- देवरापÐली 
- कोÓवłु खंड को िकमी 
15.320 (मौजूदा िकमी 

15.700) से िकमी 
85.204 (मौजूदा िकमी 

81.400) (िडजाइन 
लंबाई = 69.884 िकमी) 
तक चार लेन का बनाना 

एनएच-16 69.884 

217 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

राजमहेÆþव
रम 

अंकापÐली - अÆनवरम 
(तुनी) िकमी से। 

741.255 से िक.मी. 
टीओटी बडंल के तहत 
830.525 - 1-ओ एडं 

एम 

एनएच-16 89.3 

218 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

राजमहेÆþव
रम 

टीओटी बडंल के तहत 
अÆनवरम - दीवानचेŁवु 

(िकमी 830.525 से 
िकमी 901.500) - 1-

ओ एडं एम 

16 70.975 

219 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

राजमहेÆþव
रम 

दीवानचŁेवु - िसĦांतम 
िकमी से। 901.500 से 
िकमी. टीओटी बंडल के 

216ए 49.042 
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तहत 950.542 - 1- ओ 
एडं एम 

220 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

राजमहेÆþव
रम 

िसĦांतम - गुंडुगोलान ु
िकमी स े950.542 से 

िकमी. टीओटी बंडल के 
तहत 1022.494 - 1-

ओ एडं एम 

216ए 51.952 

221 
आňं ÿदेश/आरओ 
िवजयवाड़ा 

ओगंोल 

एनएच-16 के 
िचलकालåुरपेट-नÐेलोर 

खंड को 6 लेन का 
बनाया जाएगा 

5-16 
183.74

5 

222 
कनाªटक / आरओ-
ब§गलोर 

ब§गलोर 

एनएच -648 (परुाना 
एनएच -207) के 

डोबाÖपेट से 
डोड्डाबÐलापरु बाईपास 
खंड के िकमी 0.000 से 

िकमी 42.000 तक 
लेिनंग 

परुाना एनएच- 207/  
नया एनएच-648 

42 

223 
कनाªटक / आरओ-
ब§गलोर 

ब§गलोर 

एनएच-648 (परुाना 
एनएच-207) पैकेज - II 

के डोडाबÐलापरुा 
बाईपास से होकोटे खंड 

के िकमी 42.00 से 
80.00 तक 4 लेिनंग  

परुाना एनएच- 207/  
नया एनएच-648 

38 

224 
कनाªटक / आरओ-
ब§गलोर 

ब§गलोर  
(ए³सÿेसवे) 

िसÐक बोडª जं³शन से 
इल³ेůॉिनक िसटी 

ज³ंशन (िकमी 8.765 से 
िकमी 18.750) खंड 

तक एिलवेटेड राजमागª 
पåरयोजना का संचालन 

और रखरखाव तथा 
शुÐक संúह और िनमाªण, 
संचालन और हÖतांतरण 
(बीओटी) पर एनएच -7 
के इल³ेůॉिनक िसटी से 
अĘीबेले (िकमी 18.750 
से िकमी 33.130) तक 
6 लेिनंग का रखरखाव 

एनएच-44 (परुाना नंबर 
एनएच-7) 

9.985 
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225 
कनाªटक / आरओ-
ब§गलोर 

िचýदगुª 

कनाªटक राºय म¤ एनएच 
48 (परुाना एनएच 4) के 
िकमी 75.000 से िकमी 
189.000 तक तुमकुर - 

िचýदगुª (तुमकुर और 
िचýदगुª बाईपास को 

छोड़कर) खंड को छह 
लेन का बनाया जाना, 
एनएचडीपी चरण-V के 
तहत डीबीएफओटी 

पैटनª पर बीओटी (टोल) 
पåरयोजना के łप म¤ 

िनÕपािदत िकया जाएगा। 

48 (परुाना एनएच-4) 114 

226 
कनाªटक / आरओ-
ब§गलोर 

िचýदगुª 

कनाªटक राºय म¤ एनएच-
48 (परुाना एनएच-4) पर 

िचýदगुª बाईपास 
(िकमी.189+000 से 
िकमी.260+000) 
(िडजाइन ®ृंखला 
िकमी.0+000 स े

िकमी.20+700 और 
िकमी.208+000 से 

िकमी.260+000) सिहत 
िचýदगुª-दावणगेरे को छह 

लेन का बनाया जाना, 
एनएचडीपी चरण-V के 
अंतगªत डीबीएफओटी 

पैटनª पर हाइिāड 
वािषªकì पåरयोजना के 

łप म¤ िøयािÆवत िकया 
जाएगा। 

एनएच-48 (परुाना 
एनएच-4) 

71 

227 
कनाªटक / आरओ-
ब§गलोर 

िचýदगुª 

कनाªटक राºय म¤ एनएच-
48 (परुाना एनएच-4) पर 

िकमी 260.000 से 
िकमी 338.923 तक 

दावणगेर-ेहावेरी को छह 
लेन का बनाना 

48 (परुाना एनएच-4) 78.923 
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228 
कनाªटक / आरओ-
ब§गलोर 

िचýदगुª 

राÕůीय राजमागª िवकास 
पåरयोजना (एनएचडीपी) 

चरण III के अंतगªत 
कनाªटक राºय म¤ 

डीबीएफओटी (टोल) 
आधार पर एनएच-13 
(नया एनएच 50) के 

होÖपेट-िचýदगुª खंड को 
िकमी 299+000 से 

िकमी 418+750 तक 
चार लेन का बनाया 

जाना – 

एनएच-13/एनएच-50 12.018 

229 
कनाªटक / आरओ- 
ब§गलोर 

िचýदगुª 

कनाªटक राºय म¤ 
भारतमाला पåरयोजना 
के अंतगªत एचएएम मोड 
पर एनएच-150 ए के 
िकमी.308.550 से 

िकमी.358.500 तक 
बायरापरुा से चÐलकेरे 
खंड को चार लेन का 

बनाया जाएगा। 

150ए 49.95 

230 
कनाªटक / आरओ-
ब§गलोर 

धारवाड़ 
बेलगाम धारवाड़ एनएच-

48 
एनएच-48 (परुाना 

एनएच-04) 
82 

231 
कनाªटक / आरओ-
ब§गलोर 

धारवाड़ हòबली-होÖपेट एनएच67 
एनएच-67 (परुाना- 

एनएच 63) 
71.85 

232 
कनाªटक / आरओ-
ब§गलोर 

धारवाड़ 

कनाªटक राºय म¤ एनएच-
48 (परुाना एनएच-4) के 

हòबली-हावेरी खंड के 
िकमी 340+000 से 

िकमी 403+400 तक 
छह लेन का िनमाªण और 

सŀुढ़ीकरण कायª  
एनएचडीपी चरण-V के 
अंतगªत हाइिāड वािषªकì 
मोड पर िकया जाएगा। 

एनएच-48 (परुाना 
एनएच-04) 

63.4 

233 
कनाªटक / आरओ-
ब§गलोर 

धारवाड़ 
बेलगाम खानपरु एनएच-

748 
एनएच-748 21 
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234 
कनाªटक / आरओ-
ब§गलोर 

गलुबगाª 
एनएच-50 का बीजापुर-
गलुबगाª-हòमनाबाद खंड 

एनएच-50 (परुाना 
एनएच-218) 

220.01 

235 
कनाªटक / आरओ-
ब§गलोर 

मैसूर 
ब§गलोर िनदागĘा 

पåरयोजना 
एनएच-275 56.2 

236 
कनाªटक / आरओ-
ब§गलोर 

मैसूर 
िनदागĘा-मैसूŁ 

पåरयोजना 
एनएच-275 61.104 

237 
कनाªटक / आरओ-
ब§गलोर 

तुमकुर 
एनएच-206 के बनावारा 
से बĘेादहÐली खंड को 

चार लेन का बनाना 

एनएच-73 (परुाना-
एनएच-206) 

48.515 

238 
कनाªटक / आरओ-
ब§गलोर 

होसपेट 

एनएच-150ए के बÐेलारी 
से बयारपरुा से³शन 
िकमी 266.820 से 

िकमी 308.550 तक 
चार लेन का िनमाªण 

एनएच-150ए 41.73 

239 
तिमलनाडु / आरओ 
चÆेनई 

चÆेनई-1 चÆेनई-टाडा खंड को 6 
लेन का बनाया जाएगा 

एनएच-5/  
एनएच-16 

33 

240 
तिमलनाडु / आरओ 
चÆेनई 

कोयंबटूर च¤गापÐली से वालयार 
खंड कì 6L/4L लेिनंग 

एनएच- 47 /  
एनएच- 544 

42.645 

241 
तिमलनाडु / आरओ 
चÆेनई 

कृÕणािगरी होसरु से कृÕणिगåर तक 
छह लेन का राजमागª 

एनएच-7/  
एनएच44 

59.87 

242 
तिमलनाडु / आरओ 
चÆेनई 

कृÕणािगरी कृÕणिगåर-वालाजाफेट 
को छह लेन का बनाया 

जाएगा 

एनएच-46/  
एनएच-48 

148.3 

243 
तिमलनाडु / आरओ 
चÆेनई 

िवलÈुपरुम िýची से कÐलगाम खंड 
को 4 लेन का बनाया 

जाएगा 

एनएच-227  
एनएच-81 

38.7 

244 

तिमलनाडु / आरओ 
चÆेनई 

िवलÈुपरुम कÐलगाम से कŁÈपरु 
तक 4-लेन और कŁÈपरु 
से मीनसłुĘी खंड तक 

2एल + पीएस 

एनएच-227  
एनएच-81 

11.682 

245 
तिमलनाडु / आरओ 
चÆेनई 

िवलÈुपरुम मीनसŁुĘी से िचदंबरम 
खंड तक पीएस के साथ 

2-लेन 

एनएच-227  
एनएच-81 

31.532 

246 

तिमलनाडु / आरओ 
चÆेनई 

िवलÈुपरुम एनएच 234 के वेÐलोर 
खंड के िकमी.81+000 
से िवलÈुपरुम खंड के 
िकमी.202+600 तक 

एनएच -234/  
एनएच-38 

121.6 
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247 
तिमलनाडु / आरओ 
चÆेनई 

पदुचेुरी 4- िवÐलपुरुम - पडुुचेरी 
खंड 

एनएच-45ए/ एनएच-
332 

29 

248 
तिमलनाडु / आरओ 
चÆेनई 

पदुचेुरी 4- पंूिडयनकुÈपम - 
स°नाथपरुम खंड 

एनएच-45ए/  
एनएच-32 

56.8 

249 
तेलंगाना / आरओ 
हैदराबाद 

खÌमाम-I 

हाइिāड एÆयुटी मोड पर 
भारतमाला पåरयोजना 
के अंतगªत तेलंगाना 

राºय म¤ कोडाद 
(िडजाइन िकमी 

0.000/एनएच-65 का 
मौजूदा िकमी 185.00) 

से खÌमम (िडजाइन 
िकमी 31.800/मौजूदा 
िकमी 29.400) तक 
एनएच-365ए को चार 
लेन का बनाया जाना 
(िडजाइन लंबाई = 
31.800 िकमी) 

एनएच-365ए 31.8 

250 
तेलंगाना / आरओ 
हैदराबाद 

खÌमम-II एसकेआरपीएल एनएच365बीबी 58.626 

251 
तेलंगाना / आरओ 
हैदराबाद 

गजवेल 

हाइिāड एÆयुटी मोड 
(पैकेज-II) पर 

भारतमाला पåरयोजना 
के अंतगªत तेलंगाना 

राºय म¤ रामसनपÐली 
(िडजाइन िकमी 

39.980/मौजूदा िकमी 
44.757) से मंगलूर 

(िडजाइन िकमी 
86.788/मौजूदा िकमी 
91.350) (िडजाइन 

लंबाई 46.808 िकमी) 
तक एनएच-161 को चार 

लेन का बनाना 

161 46.808 
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252 
तेलंगाना / आरओ 
हैदराबाद 

गजवेल 

हाइिāड एÆयुटी मोड 
(पैकेज-III) पर 

भारतमाला पåरयोजना 
के अंतगªत तेलंगाना 

राºय म¤ मगंलूर 
(िडजाइन िकमी 

86.788/मौजूदा िकमी 
91.350) से 

तेलंगाना/महाराÕů सीमा 
(िडजाइन िकमी 

135.751/मौजूदा िकमी 
140.873) तक एनएच-
161 को चार लेन का 

बनाया जाना 

161 48.963 

253 
तेलंगाना / आरओ 
हैदराबाद 

महबूबनगर 

तेलंगाना राºय म¤ 
एनएच-44 पर 55.740 
िकलोमीटर को कवर 

करते हòए िकमी 80.050 
(जादचेरला) से िकमी 
135.469 (ÿÖतािवत 

कोथाकोटा बाईपास का 
अंत) तक का िडजाइन, 
िनमाªण, िवकास, िव°, 
संचालन और रखरखाव 
– एनएस2/बीओटी/एपी-

4 

44 55.406 

254 
तेलंगाना / आरओ 
हैदराबाद 

महबूबनगर 

एनएच-44 के हैदराबाद-
ब¤गलŁु खंड पर िकमी 
135+469 (ÿÖतािवत 
कोथाकोटा बाईपास का 
अंत) से िकमी 211.000 

(कुरनूल) तक का 
िडजाइन, िनमाªण, 

िवकास, िव°, संचालन 
और रखरखाव (कुल 
लंबाई 75.531 िकमी, 
तेलंगाना म¤ 65.531 

44 74.651 
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िकमी) - 
एनएस2/बीओटी/एपी-5 

255 
तेलंगाना / आरओ 
हैदराबाद 

कामारड्ेडी 

उ°र-दि±ण कॉåरडोर 
(एनएचडीपी चरण-II) के 
अंतगªत आňं ÿदेश राºय 

म¤ एनएच-7 के 
िकमी.175.000 

(एपी/महाराÕů सीमा) से 
िकमी.230.000 

(इÖलाम नगर) तक का 
िडजाइन, िनमाªण, 

िवकास, िव°, संचालन 
और रखरखाव बीओटी 
(वािषªकì) आधार पर 

(7/44) 54.6 

256 
तेलंगाना / आरओ 
हैदराबाद 

कामारड्ेडी 

उ°र-दि±ण कॉåरडोर 
(एनएचडीपी चरण-II) के 
अंतगªत आňं ÿदेश राºय 

म¤ एनएच-7 के 
िकमी.230.000 
(इÖलाम नगर) से 
िकमी.278.000 

(कड़थल) तक का 
िडजाइन, िनमाªण, 

िवकास, िव°, संचालन 
और रखरखाव बीओटी 

(वािषªक) आधार पर 

(7/44) 53.017 

257 
तेलंगाना / आरओ 
हैदराबाद 

कामारड्ेडी 

उ°र-दि±ण कॉåरडोर 
(एनएचडीपी चरण-II) के 
अंतगªत आňं ÿदेश राºय 

म¤ एनएच-7 के िकमी. 
278.000 (कड़थल) से 

िकमी. 380.000 
(आमōर) तक का 
िडजाइन, िनमाªण, 

िवकास, िव°, संचालन 

(7/44) 30.89 
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और रखरखाव बीओटी 
(वािषªक) आधार पर 

258 
तेलंगाना / आरओ 
हैदराबाद 

कामारड्ेडी 

, िनमाªण िव° संचालन 
और हÖतांतरण 

(डीबीएफओटी) आधार 
पर आňं ÿदेश राºय म¤ 
एनएच 7 के नागपुर - 

हैदराबाद खंड पर िकमी 
308.000 से िकमी 

367.000 तक आमुªर - 
अदलूर येलारेड्डी खंड 

के 4 लेिनंग कì िडजाइन, 
इंजीिनयåरगं , िव°, 

िनमाªण, संचालन और 
रखरखाव 

(7/44) 60.255 

259 
तेलंगाना / आरओ 
हैदराबाद 

कामारड्ेडी 

आňं ÿदेश राºय म¤ 
एनएच 7 के नागपुर - 

हैदराबाद खंड के िकमी 
367.000 (अदलूर 

यÐेलारड्ेडी) से िकमी 
447.000 तक का 
िडजाइन, िनमाªण, 

िवकास, िव°, संचालन 
और रखरखाव तथा 
िकमी 447.000 से 

िकमी 464.000 (गुंडला 
पोचनपÐली) तक का 
सधुार, संचालन और 

रखरखाव 

(7/44) 85.238 
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260 
तेलंगाना / आरओ 
हैदराबाद 

हैदराबाद 

उ°र-दि±ण कॉåरडोर 
(एनएचडीपी चरण II) के 
अंतगªत तेलंगाना राºय 
(पूवª म¤ आňं ÿदेश) म¤ 
हैदराबाद-ब§गलोर खंड 

एनएच-44 (परुाना 
एनएच-7) पर िकमी 

34+140 (कोथुर) से 
िकमी 80+306 
(जादचेरला) तक 
िडजाइन, िनमाªण, 

िवकास, िव°, संचालन 
और रखरखाव तथा 

िकमी 22+300 
(थŌडापÐली) से िकमी 
34+140 (कोथुर) तक 

सधुार, ओ एडं एम 
िनमाªण, संचालन और 
हÖतांतरण (बीओटी) 

आधार पर - 
एनएस2/बीओटी/एपी-3 

- 

एनएच.7 (परुाना)/ 
एनएच.44 (नया) 

46.166 

261 
तेलंगाना / आरओ 
हैदराबाद 

मंचेåरयल 
मंचेåरयल से रेपÐलेवाड़ा 

खंड 
एनएच-363 78.61 

262 
तेलंगाना / आरओ 
हैदराबाद 

मंचेåरयल 
रपेÐलेवाड़ा से 

टीएस/एमएच सीमा खंड 
एनएच-363 52.602 

263 
महाराÕů / आरओ 
नागपुर 

नांदेड़ एनएच-361 का 
तुलजापुर औसा खंड 

361 55.835 

264 
महाराÕů / आरओ 
नागपुर 

नांदेड़ एनएच-361 का औसा 
चाकूर खंड 

361 58.53 

265 
महाराÕů / आरओ 
नागपुर 

नांदेड़ एनएच-361 का चाकू 
लोहा खंड 

361 73.435 

266 
महाराÕů / आरओ 
नागपुर 

नांदेड़ एनएच-361 का महागांव 
यवतमाल खंड 

361 80.015 

267 
महाराÕů / आरओ 
नागपुर 

नांदेड़ एनएच-161 का पगंारे 
वारगंा फाटा खंड 

161 40.145 

268 
महाराÕů / आरओ 
नागपुर 

धुले एनएच-211 (नया 
एनएच-52) के बोधरे से 

एनएच-52 (परुाना 
एनएच-211) 

67.231 
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धुले खंड को 4/6 लेन 
का बनाया जाना 

269 
महाराÕů / आरओ 
नागपुर 

नागपरु एनएच-353डी के 
नागपरु-उमरडे खंड को 
4 लेन का बनाया जाएगा 

353डी 41.1 

270 

महाराÕů / आरओ 
नागपुर 

नागपरु एनएच-7 के िकमी 
652.000 से िकमी 

723.000 तक 4 लेिनंग, 
िजसम¤ एनएच-44 के 
एमपी/एमएच सीमा-

नागपरु खंड का कैÌपटी-
कÆहान और नागपुर 
बाईपास शािमल है। 

एनएच44 (परुाना 
एनएच-7) 

117.07
8 

271 

महाराÕů / आरओ 
नागपुर 

नागपरु एनएच-547ई के 
सावनेर-धापवेाड़ा-

कलमĵेर-गŌडखैरी खंड 
को 4-लेन का बनाना 

एनएच-547 ई 28.875 

272 
महाराÕů / आरओ 
नागपुर 

चþंपुर एनएच-361 का 
यवतमाल-वधाª खंड 

एनएच-361 64.925 

273 
महाराÕů / आरओ 
नागपुर 

चþंपुर एनएच-361 का वधाª-
बटुीबोरी खंड 

एनएच-361 59.19 

274 
महाराÕů / आरओ 
नागपुर 

चþंपुर एनएच-930 का वरोरा-
वानी खंड 

एनएच-930 18.31 

275 

महाराÕů / आरओ 
नागपुर 

अमरावती 4एल अमरावती - 
िचखली (पैकेज - I) 

[अमरावती - कुरांखेड़ 
िकमी. 166.00 से 

िकमी. 220.00 तक] का 
शेष कायª 

एनएच-6/एनएच-53 54 

276 

महाराÕů / आरओ 
नागपुर 

अमरावती 4एल अमरावती - 
िचखली (पैकेज - III) 
[शेलाद - नांदरुा िकमी. 

270.00 से िकमी. 
315.00 तक] का शेष 

कायª 

एनएच-6/एनएच-53 45 

277 
महाराÕů / आरओ 
नागपुर 

अमरावती 4एल अमरावती - 
िचखली (पैकेज - IV) का 

शेष कायª [नांदरुा - 
एनएच-6/एनएच-53 45 
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िचखली िकमी से। 
315.00 से िकमी. 

360.00] 

278 

महाराÕů / आरओ 
नागपुर 

अमरावती एनएच-161 के अकोला-
मेदशी िकमी 0.00 से 

िकमी 47.70 तक 4एल, 
िजसम¤ पातुर और मेदशी 
पर बाईपास शािमल ह§ 

161 47.7 

279 

महाराÕů / आरओ 
नागपुर 

अमरावती महाराÕů म¤ एनएच-161 
पर मेदशी (िकमी 

47.700) से वािशम 
(िकमी 92.200) तक 

161 44.5 

280 

महाराÕů / आरओ 
नागपुर 

अमरावती महाराÕů म¤ एनएच-161 
पर वािशम (िकमी 
92.200) से पंगार े
(134.500) तक 

161 42.3 
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िववरण- III 

पåरयोजना का िववरण जहां राÕůीय राजमागŎ पर एटीएम कì Öथापना ÿÖतािवत 
है/Öथापना के अधीन ह ै

Öवीकृत या िनमाªणाधीन पåरयोजना का िववरण जहां एटीएमएस कायª के दायरे म¤ है 

  पåरयोजना िववरण 

ø.स.ं 
±ेýीय 

कायाªलय 
(आरओ) 

पीआईय ू

Öवीकृत या िनमाªणाधीन 
पåरयोजना का नाम जहां 

एटीएमएस कायª के दायर ेम¤ 
है 

एनएच स.ं 
(पुराना/नया) 

कुल 
पåरयोजना 

लंबाई  
(िकमी म¤) 

1 गांधीनगर पालनपुर 

भारतमाला पåरयोजना 
(चरण-I) के अंतगªत ईपीसी 
मोड पर गजुरात राºय म¤ 

अमतृसर-जामनगर आिथªक 
गिलयारे के एक भाग के łप 

म¤ एनएच-754ए के 
राजÖथान/गजुरात सीमा से 

संतालपरु खंड के िकमी 
67+000 से िकमी 99+000 
तक 6-लेन ÿवेश िनयंिýत 
úीनफìÐड राजमागª का 

िनमाªण [एजे/आरजीबीएस-
पैकेज-3]। 

एनएच-754ए 32 

2 गांधीनगर पालनपुर 

भारतमाला पåरयोजना 
(चरण-I) के अंतगªत ईपीसी 
मोड पर गजुरात राºय म¤ 

अमतृसर-जामनगर आिथªक 
गिलयारे के एक भाग के łप 

म¤ एनएच-754ए के 
राजÖथान/गजुरात सीमा से 

संतालपरु खंड के िकमी 
99+000 से िकमी 130 
+073 तक 6-लेन ÿवेश 

िनयंिýत úीनफìÐड राजमागª 

एनएच-754ए 31.073 
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का िनमाªण 
[एजे/आरजीबीएस-पैकेज-4]। 

3 गांधीनगर पालनपुर 

पाटन (राजपुर के पास) से 
गोजाåरया तक 4एल पीएस 
िवभािजत कैåरजवे, एनएच-
68 पर िकमी 52.000 से 

िकमी 128.940 तक 

एनएच-68 76.94 

4 गांधीनगर सूरत 

गजुरात राºय म¤ एनएचडीपी 
चरण-VI के अंतगªत एचएएम 

मोड  
(चरण IA - पैकेज V) पर 
िकमी 254.430 से िकमी 
279.000 (वडोदरा मुंबई 

ए³सÿेसवे के िकम से 
अंकलेĵर खंड) तक आठ 
लेन वाले वडोदरा िकम 
ए³सÿेसवे का िनमाªण 

एनई-4 24.57 

5 गांधीनगर सूरत 

भारतमाला पåरयोजना 
(चरण IB-पैकेज VI) के 
अंतगªत एचएएम मोड पर 
गजुरात राºय म¤ वडोदरा 
मुंबई ए³सÿेसवे (एना से 
िकम से³शन) के िकमी 

217.500 से िकमी 
254.430 तक आठ लेन 

वाले ए³सेस-िनयंिýत 
ए³सÿेसवे का िनमाªण 

एनई-4 36.93 

6 गांधीनगर सूरत 

भारतमाला पåरयोजना 
(चरण IB-पैकेज VII) के 
अंतगªत एचएएम मोड पर 
गजुरात राºय म¤ वडोदरा 
मुंबई ए³सÿेसवे (गंडेवा से 

एना खंड) के िकमी 
190.000 से िकमी 

217.500 तक आठ लेन 

एनई-4 27.5 
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वाले ÿवेश-िनयंिýत 
ए³सÿेसवे का िनमाªण 

7 गांधीनगर सूरत 

भारतमाला पåरयोजना 
(चरण IB-पैकेज VIII) के 
अंतगªत ईपीसी मोड पर 
गजुरात राºय म¤ वडोदरा 

मुंबई ए³सÿेसवे (जजुवुा से 
गंडेवा) के िकमी 154.600 
से िकमी 190.000 तक 
आठ लेन वाले ÿवेश-

िनयंिýत ए³सÿेसवे का 
िनमाªण 

एनई-4 35.4 

8 गांधीनगर सूरत 

भारतमाला पåरयोजना 
(चरण IB-पैकेज IX) के 
अंतगªत ईपीसी मोड पर 
गजुरात राºय म¤ वडोदरा 

मुंबई ए³सÿेसवे (करवाड़ से 
जजुवुा खंड) के िकमी 
128.000 से िकमी 

154.600 तक आठ लेन 
वाले ÿवेश-िनयंिýत 

ए³सÿेसवे का िनमाªण 

एनई-4 26.6 

9 गांधीनगर सूरत 

भारतमाला पåरयोजना 
(चरण IB-पैकेज X) के 

अंतगªत एचएएम मोड पर 
गजुरात राºय म¤ वडोदरा 

मुंबई ए³सÿेसवे (तलासरी 
से करवाड़ खंड) के िकमी 

103.400 से िकमी 
128.000 तक आठ लेन 

वाले ÿवेश-िनयंिýत 
ए³सÿेसवे का िनमाªण 

एनई-4 24.6 
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10 गांधीनगर गोधरा 

िदÐली-वडोदरा úीनफìÐड 
संरखेण (एनएच-148एन) 

(पैकेज-26) 
(चैनेज696+890 से 
चैनेज726+390) 

एनई-4 32.8 

11 गांधीनगर गोधरा 

िदÐली-वडोदरा úीनफìÐड 
संरखेण (एनएच-148एन) 

(पैकेज-27) 
(चैनेज729.700 से 
चैनेज756.052) 

एनई-4 26.4 

12 गांधीनगर गोधरा 

िदÐली-वडोदरा úीनफìÐड 
संरखेण (एनएच-148एन) 

(पैकेज-28) 
(चैनेज756+052 से 
चैनेज781+282) 

एनई-4 25.2 

13 गांधीनगर गोधरा 

िदÐली-वडोदरा úीनफìÐड 
संरखेण (एनएच-148एन) 

(पैकेज-30) (चैनेज 
803+420 से 

चैनेज824+920) [बलेिटया 
गांव - ÿताप नगर गांव के 

पास ज³ंशन] 

एनई-4 21.5 

14 गांधीनगर गोधरा 

िदÐली-वडोदरा úीनफìÐड 
संरखेण (एनएच-148एन) 

(पैकेज-31) 
(चैनेज824+920 से 

चैनेज844+382) [ÿताप 
नगर गांव के पास जं³शन - 

डोडका गांव के पास 
ज³ंशन] 

एनई-4 19.5 

15 गांधीनगर गांधीधाम 

गजुरात राºय म¤ एनएच-41 
के भीमासर ज³ंशन से 
अंजार भुज तक िकमी 

0.000 से एनएच-341 के 
िकमी 65.478 तक एयरपोटª  
ज³ंशन तक प³कì सड़क 
सिहत 4 लेन का उÆनयन 

एनएच-341 59.57 



20.03.2025  600 
 

 

कायª हाइिāड वािषªकì मोड 
पर िकया जाएगा। 

16 गांधीनगर गांधीधाम 

गजुरात राºय म¤ एनएच-27 
के सामािखयाली-संतालपरु 
खंड (िकमी 339+200 स े
िकमी 430+100 तक) को 

प³कì सड़क सिहत छह लेन 
म¤ अपúेड करना। 

एनएच 27 90.4 

17 गांधीनगर भावनगर 
एनएच-751 के िपपली-

भावनगर खंड का चौड़ीकरण 
एनएच-751 34.8 

18 गांधीनगर भावनगर 
एनएच-8ई के भावनगर-

तलाजा खंड को चार लेन 
का बनाना (पैकेज-I) 

एनएच-8ई / नया 
एनएच -51 

48.045 

19 गांधीनगर भावनगर 
एनएच-8ई के तलाजा-महòवा 
खंड को चार लेन का बनाना 

(पैकेज-II) 

एनएच-8ई / नया 
एनएच -51 

45.46 

20 गांधीनगर भावनगर 
एनएच-8ई के महòवा-

कागवादर खंड को चार लेन 
का बनाना (पैकेज-III) 

एनएच-8ई / नया 
एनएच -51 

40.02 

21 गांधीनगर भावनगर 
एनएच 8ई के कागवादर से 
ऊना खंड को चार लेन का 

बनाना (पैकेज-IV) 

एनएच-8ई / नया 
एनएच -51 

40.98 

22 गांधीनगर भावनगर 

एनएच-8ई (नया एनएच-51) 
के ऊना-कोिडनार खंड को 
चार लेन का बनाना (पैकेज 

V) 

एनएच-8ई / नया 
एनएच -51 

40.95 
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23 गांधीनगर भावनगर 

िकमी.222.400 से 
िकमी.230.000 तक 
अÂयावÔयक कायª का 
िनÕपादन (कोिडनार 

बाईपास)(पैकेज-VI (ए)) 

एनएच-8ई / नया 
एनएच -51 

7.6 

24 गांधीनगर भावनगर 
एनएच-8ई के कोिडनार-
वेरावल खंड को चार लेन 

का बनाना (पैकेज-VI (बी)) 

एनएच-8ई / नया 
एनएच -51 

33.18 

25 गांधीनगर अहमदाबाद 

अहमदाबाद - धोलेरा (पैकेज 
I) िकमी 0.00 से िकमी 

22.00 तक) [सरदार पटेल 
åरगं रोड - िसंधरेज गांव] 

एनई-8 22 

26 गांधीनगर अहमदाबाद 

अहमदाबाद - धोलेरा (पैकेज 
II) िकमी. 22.00 से िकमी. 

48.52 तक) [िसंधरजे गांव - 
वेजलका गांव] 

एनई-8 26.52 

27 गांधीनगर अहमदाबाद 

अहमदाबाद - धोलेरा (पैकेज 
III) िकमी. 48.52 से िकमी. 
71.06 तक) [वेजलका गांव 
- डीएसआईआर जोन का 

ÿारभं] 

एनई-8 22.54 

28 गांधीनगर अहमदाबाद 

अहमदाबाद - धोलेरा (पैकेज 
IV) िकमी. 71.06 से िकमी. 

109.019 तक) 
[डीएसआईआर जोन का 
ÿारभं - अधेलाई गांव] 

एनई-8 37.959 

29 गांधीनगर अहमदाबाद 

शामला जी से मोटािचलोधा 
तक 6एल, िकमी.401.200 
से िकमी.494.410 तक, 

परुाना एनएच-8 (पैकेज-VI) 

एनएच-48 93.21 

30 गांधीनगर एकता नगर 

गजुरात राºय म¤ हाइिāड 
एÆयुइटी मोड (पैकेज-III) पर 

एनएच-56 के बोडेली 
तालकुा के जाबगुाम गांव म¤ 
मौजूदा एनएच-56 (िकमी 

एनएच 56 38.29 



20.03.2025  602 
 

 

414.646) के साथ ज³ंशन, 
च.ै 94+030 स ेनसवाड़ी 

तालकुा के धमािसया गांव म¤ 
च.ै 132+320 (मौजूदा 

िकमी 454.500) (लंबाई 
38.290 िकमी) तक मौजूदा 

दो-लेन वाले कैåरजवे को 
चार लेन वाले िवभािजत 

कैåरजवे म¤ अपúेड करना। 

31 गांधीनगर एकता नगर 

गजुरात राºय म¤ एनएच-56 
के नेýंग तालकुा के 

िबटाडा/मोवी गांव म¤ चै. 
179+780 (मौजूदा िकमी. 
506.660) से उमरपाड़ा 

तालकुा के नासरपोरा गांव म¤ 
च.ै 208+900 (मौजूदा 
िकमी. 535.930) तक 
(लंबाई 29.120 िकमी) 

मौजूदा दो-लेन कैåरजवे को 
चार लेन वाले िवभािजत 

कैåरजवे म¤ हाइिāड एÆयुइटी 
मोड (पैकेज-V) पर अपúेड 

करना। 

एनएच 56 29.12 

32 गांधीनगर राजकोट 

गजुरात राºय म¤ एनएच-
151ए के ňोल-भþा-पिटया 
खंड को एसएच-25 के िकमी 
5+700 से 13+600 तक 

तथा एनएच-151ए के भþा-
पिटया खंड को सीएचएस-6 
के िकमी 73+000 स ेिकमी 

4+800 तथा ए³स. 
38+250 से 24+000 तक 
हाइिāड एÆयुटी मोड पर 4 

लेन का बनाना। 

एनएच-151ए 50.416 

33 केरल कÆनूर 
एनएच-66 के थलापडी-

च¤गाला खंड को छह लेन का 
बनाया जाएगा 

एनएच-17/एनएच-66 39 
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34 केरल कÆनूर 
एनएच-66 के च¤गाला-

नीलĵेरम खंड को छह लेन 
का बनाया जाएगा 

एनएच-17/एनएच-66 37.268 

35 केरल कÆनूर 
एनएच-66 के नीलेĵरम-

थालीपरभंा खंड को छह लेन 
का बनाना 

एनएच-17/एनएच-66 40.11 

36 केरल कÆनूर 
एनएच-66 के थलीपरÌभा-
मजुिपलंगड खंड को छह 
लेन का बनाया जाएगा 

एनएच-17/एनएच-66 29.948 

37 केरल कोिझकोड 

एनएच-66 के मौजूदा 
कोिझकोड बाईपास (अथाªत 

व¤गलम ज³ंशन से 
रामनĘòकारा ज³ंशन) को 

छह लेन का बनाना 

एनएच-17/एनएच-66 28.4 

38 केरल कोिझकोड 
एनएच-66 पर अिझयूर से 

व¤गलम खंड को छह लेन का 
बनाया जाएगा 

एनएच-17/एनएच-66 40.8 

39 केरल कोचीन-I 

रामनĘòकारा ज³ंशन को छह 
लेन का बनाने से एनएच-66 
के वलंचेरी बाईपास खंड का 

काम शłु होगा 

एनएच-17/एनएच-66 39.682 

40 केरल कोचीन-I 

वलंचेरी बाईपास के आरंभ 
से एनएच-66 के 

किÈपåर³कड़ खंड तक छह 
लेन का कायª 

एनएच-17/एनएच-66 37.95 

41 केरल कोचीन-I 
एनएच-66 के किपåर³कड़ 
से थिलकुलम खंड को छह 

लेन का बनाया जाएगा 
एनएच-17/एनएच-66 33.165 
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42 केरल कोचीन-I 
एनएच-66 के थािलकुलम से 

कोडुंगÐलूर खंड तक छह 
लेन 

एनएच-17/एनएच-66 28.735 

43 केरल कोचीन-II 
एनएच-66 के कोडुंगÐलूर-
एडापÐली को छह लेन का 

बनाना 
एनएच-17/एनएच-66 26.03 

44 केरल कोचीन-II 
एनएच-66 के थुरावूर थे³कू-
परवूर खंड को छह लेन का 

बनाना 
एनएच-47/एनएच-66 38.39 

45 केरल कोÐलम 
एनएच 66 के परवूर से 

कोĘòकुलंगरा खंड को छह 
लेन का बनाना 

एनएच-47/एनएच-66 37.5 

46 केरल कोÐलम 

कोĘòकुलंगरा को छह लेन का 
बनाने से एनएच 66 के 

कोÐलम बाईपास खंड कì 
शुŁआत होगी 

एनएच-47/एनएच-66 31.5 

47 केरल ितŁवनंतपुरम 
एनएच-66 के कोÐलम 

बाईपास से कदÌबĘòकोणम 
तक छह लेन का कायª ÿारंभ 

एनएच-47/एनएच-66 31.25 

48 केरल ितŁवनंतपुरम 
एनएच-66 के कदंब°ुकोणम 
से कज़ाकुĘम तक छह लेन 

का िनमाªण 
एनएच-47/एनएच-66 29.83 

49 जÌमू जÌमू जÌमू åरगं रोड एनएच-244ए 58.26 
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50 जÌमू जÌमू 
िदÐली-अमतृसर-कटरा 
ए³सÿेसवे पैकेज-14 

एनई-5 44.6 

51 जÌमू जÌमू 
िदÐली-अमतृसर-कटरा 
ए³सÿेसवे पैकेज-15 

एनई-5 35.15 

52 जÌमू जÌमू 
िदÐली-अमतृसर-कटरा 
ए³सÿेसवे पैकेज-16 

एनई-5 20.385 

53 जÌमू जÌमू 

क¤ þ शािसत ÿदेश जÌमू-
कÔमीर म¤ लखनपरु से सांबा 
तक मौजूदा चार लेन वाले 
राÕůीय राजमागª-44 (परुाने 

एनएच-1ए) के चयिनत 
िहÖसŌ म¤ Êलैक Öपॉट्स को 

हटाने सिहत कॉåरडोर 
द±ता म¤ सधुार 

एनएच 44 28.485 

54 जÌमू उधमपरु 
िदÐली-अमतृसर-कटरा 
ए³सÿेसवे पैकेज-17 

एनई-5 28.92 

55 जÌमू उधमपरु 
िदÐली-अमतृसर-कटरा 
ए³सÿेसवे पैकेज-18 

एनई-5 15.3 

56 जÌमू उधमपरु 

परुाने एनएच-1ए के चेनानी-
पटनीटॉप-बटोटे-नाशरी खंड 

पर 2 लेन/पÓेह शोÐडरके 
साथ 2 लेन के मानक पर 

ºयािमतीय सुधार 

एनएच-244 39.1 



20.03.2025  606 
 

 

57 जÌमू ®ीनगर 

®ीनगर शहर के चारŌ ओर 
एकल अधª åरगं रोड, चरण-I 

िकमी 0.000 से िकमी 
42.100 तक 

एनएच अभी तक 
अिधसूिचत नहé 

42.1 

58 जÌमू ®ीनगर 

®ीनगर åरगं रोड फेज-II 
[िडजाइन अÅयाय 41+907 
से अÅयाय 66+6091] के 

िहÖसे के łप म¤ िकमी 
8.660 से िकमी 33.775 
(सÌुबल से वेउल) तक 

मौजूदा 2 लेन एनएच-I का 4 
लेन दोहर ेकैåरजवे एनएच 

मानक तक िवकास 

एनएच अभी तक 
अिधसूिचत नहé 

24.7 

59 रायपरु कोरबा 
उरगा-पÂथलगांव के 4एल 
िक.मी. 70.200 से िकमी. 

एनएच-130ए का 157.745 
एनएच-130ए 87.545 

60 रायपरु अभनपरु 

रायपरु-िवशाखाप°नम 
(सीजी-I) के अंतगªत 

िकमी.0.000 से 
िकमी.42.800 तक 130 
सीडी का 6-लेन झांकì-

सरगी खंड 

एनएच-130सीडी 42.8 

61 रायपरु अभनपरु 

रायपरु-िवशाखापĘनम 
(सीजी-II) के अंतगªत 130 

सीडी का 6 लेन सरगी-
बसनवाही खंड 

िकमी.42.800 से 
िकमी.99.500 तक 

एनएच-130सीडी 56.7 

62 रायपरु अभनपरु 

रायपरु-िवशाखापĘनम 
(सीजी-III) के अंतगªत 130 

सीडी का 6 लेन वाला 
बसनवाही-मरगंपरुी खंड 

िकमी.99.500 से 
िकमी.124.661 तक 

एनएच-130सीडी 25.161 
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63 रायपरु िबलासपरु 

एनएच-130ए के िकमी 
0.000 से िकमी 70.200 
तक िबलासपरु-उरगा खंड 

का 4 लेन का िनमाªण 

एनएच-130ए 70.2 

64 रायपरु रायपरु 

एनएच – 53 मुंबई-
कोलकाता कॉåरडोर (पैकेज- 
I) (भटमाªला िडवीजन) के 
िकमी 0.000 से 44 +500 
तक दगुª-रायपरु बाईपास का 

6-लेन का िनमाªण 

एनएच-6 (नया 
एनएच-53) 

44.5 

65 रायपरु रायपरु 

एनएच-53 मुंबई-कोलकाता 
कॉåरडोर (पैकेज-II) 

(भतरमाला िडवीजन) के 
िकमी 44+500 स ेिकमी 
92+230 तक दगुª-रायपरु 
बाईपास का 6 लेन का 

िनमाªण 

एनएच-6 (नया 
एनएच-53) 

47.73 

66 वाराणसी ÿयागराज 

भारतमाला पåरयोजना के 
चरण-1 के अंतगªत महòअरी 
(िमजाªपरु रोड) से नबाबा 

उफª  िनिबकला उपरहार तक 
4 लेन ÿयागराज दि±णी 
बाईपास (पैकेज-2) का 

िनमाªण 

इनर åरगं रोड 7.66 

67 वाराणसी ÿयागराज 

ÿयागराज दि±णी बाईपास 
(पैकेज-3) नबाबा उफª  

िनबीकला उपरहार से सहसŌ 
एनएच-19 जं³शन तक 

चरण-I के अंतगªत 

इनर åरगं रोड 14.98 

68 वाराणसी ÿयागराज 

उ°र ÿदेश राºय म¤ एनएच - 
2 (नया एनएच -19) के चार 

लेन इलाहाबाद बाईपास 
खंड (िकमी 628.753 से 
िकमी 713.215 तक) का 
टोल, संचालन, रखरखाव 
और Öथानांतरण (टीओटी 

बंडल 11) 

एनएच- 2/19 84.462 
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69 वाराणसी ÿयागराज 

पåरयोजना म¤ हंिडया - 
राजातालाब राÕůीय राजमागª 
19 खंड (बंडल -9) को टोल 
संचालन हÖतांतरण मोड पर 
छह लेन का बनाना शािमल 

है 

एनएच- 2/19 72.644 

70 वाराणसी गोरखपरु 

राºय म¤ ईपीसी मोड के 
तहत एनएच-29ई (चेनेज 
83+308) से शłु होकर 

एनएच-28 (चेनेज 
285+100) पर समाĮ होने 
वाले 4 लेन वाले úीन फìÐड 
उ°री-पूवê साइड गोरखपरु 
बाईपास (26.616 िकमी) 

का िनमाªण। 

पूणª बाईपास खंड, 
एनएच सं́ या अभी 
तक नािमत नहé कì 

गई है 

26.616 

71 वाराणसी गोरखपरु 

उ°र ÿदेश राºय म¤ हाइिāड 
एÆयुटी मोड पर एनएच-29ई 

(नया एनएच-24) के 
सोनौली-गोरखपरु खंड को 
िडजाइन चैनल 0+000 स े
िडजाइन चैनल 79+540 
(मौजूदा चैनल 0+000 से 
मौजूदा चैनल 80+295 

तक) तक 4 लेन का बनाना 

29ई (नया एनएच-
24) 

79.54 

72 वाराणसी रायबरेली 

उ°र ÿदेश राºय म¤ एनएच-
330ए के रायबरलेी से 
जगदीशपुर खंड (िकमी 

0.000 से िकमी 47.800) 
के पीएस के साथ 2/4 

लेिनंग। 

330ए 46.02 

73 वाराणसी रायबरेली 

उ°र ÿदेश राºय म¤ 
एनएचडीपी चरण-VII के 

अंतगªत एचएएम आधार पर 
4/6 लेन दि±णी अयोÅया 

बाईपास का िनमाªण 

úीनफìÐड बाईपास 
(एनएच सं´या अभी 
तक आवंिटत नहé) 

32.172 
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74 वाराणसी रायबरेली 

उ°र ÿदेश राºय म¤ 
एनएचडीपी चरण-VII के 

अंतगªत एचएएम आधार पर 
4/6 ल◌ेन उ°री अयोÅया 

बाईपास का िनमाªण 

úीनफìÐड बाईपास 
(एनएच सं´या अभी 
तक आवंिटत नहé) 

35.4 

75 वाराणसी आजमगढ़ 

एनएच-31 के गाजीपुर - 
बिलया - यूपी/िबहार राºय 
सीमा (úीनफìÐड) खंड स े

चार लेन राजमागª का 
िनमाªण: पैकेज- I [Ńदयपुर 
(िकमी 0.000) से शाहपुर 

(िकमी 42.500)]। 

एनएच-31 
(úीनफाइÆड) 

42.5 

76 वाराणसी आजमगढ़ 

उ°र ÿदेश राºय म¤ ईपीसी 
मोड पर एनएच-31 के 
गाजीपरु - बिलया - 

यूपी/िबहार राºय सीमा 
(úीनफìÐड) खंड स ेचार 
लेन राजमागª का िनमाªण: 
पैकेज-II [शाहपुर (िकमी 

42.500) से िपंडारी (िकमी 
78.150) तक]। 

एनएच-31 
(úीनफाइÆड) 

35.65 

77 वाराणसी आजमगढ़ 

एनएच-31 के गाजीपुर - 
बिलया - यूपी/िबहार राºय 
सीमा (úीनफìÐड) खंड स े

चार लेन राजमागª का 
िनमाªण: पैकेज- III [िपंडारी 

(िकमी 78.150) से 
रावलगंज बाईपास (िकमी 

117.120) तक] उ°र ÿदेश 
और िबहार राºय म¤ ईपीसी 

मोड पर 

एनएच-31 
(úीनफाइÆड) 

38.97 

78 वाराणसी आजमगढ़ 

एनएच-31 के गाजीपुर - 
बिलया - यूपी/िबहार राºय 
सीमा (úीनफìÐड) खंड स े

चार लेन राजमागª का 
िनमाªण: पैकेज-IV [17.270 

िकमी लंबाई का ब³सर 

एनएच-31 
(úीनफाइÆड) 

17.27 
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Öपर] उ°र ÿदेश राºय म¤ 
ईपीसी मोड पर 

79 लखनऊ अलीगढ़ 
एनएच-334डी का अलीगढ़-
पलवल खंड (पैकेज-1 और 

2) 
334डी 69.11 

80 लखनऊ बदायूं 

एनएच-530बी (पैकेज-II) 
का 4एल, देवीनगर बाईपास 

अंत ( मौजूदा िकमी. 
208.000 / िडजाइन िकमी. 

66.000) से कासगंज 
बाईपास अंत (मौजूदा िकमी. 
150.100 / िडजाइन िकमी. 

123.100) तक। 

एनएच 530बी 57.97 

81 लखनऊ बदायूं 

एनएच-530बी (पैकेज-III) 
के 4-एल कासगंज बाईपास 

(मौजूदा िकमी. 
150.100/िडजाइन िकमी. 
123.100) से चंदन नगर 

(मौजूदा िकमी. 
96.200/िडजाइन िकमी. 

179.500) तक। 

एनएच 530बी 56.4 

82 लखनऊ झांसी 

टीओटी पåरयोजनाए ं(बंडल 
बंडल -3) एनएच-26 पर 
झांसी-लिलतपरु खंड के 
िकमी 0.000 से िकमी 

99.005 तक कुल िकमी 
99.005, एटीएमएस 

Öथािपत। 

एनएच- 44 (परुाना 
26) 

99.005 

83 लखनऊ कानपरु 

ईपीसी मोड पर िकमी 000 
से िकमी 23.325 तक 

बाईपास/åरगं रोड कानपुर 
का िनमाªण (चच¤डी सच¤डी I 
से महाराजपरु) (पैकेज-I) 

कानपरु åरगं रोड 23.325 
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84 लखनऊ कानपरु 

ईपीसी मोड पर चैÌबर 
32.090 से चैÌबर 51.200 

(ůांसगनागा से सथरा) 
(पैकेज-IIबी) तक 

बाईपास/åरगं रोड कानप◌ुर 
का िनमाªण 

कानपरु åरगं रोड 19.11 

85 लखनऊ कानपरु 

चै.51.200 से चै.68.650 
तक बाईपास/åरगं रोड 

कानपरु का िनमाªण (बदरका 
से हरबंश-उचटी) (पैकेज-III) 

ईपीसी मोड पर 

कानपरु åरगं रोड 17.45 

86 लखनऊ कानपरु 

ईपीसी मोड पर 
िकमी.68.650 से 

िकमी.93.209 तक 
बाईपास/åरगं रोड कानपुर 
का िनमाªण (जरकला से 

पकरी) (पैकेज-IV) 

कानपरु åरगं रोड 24.559 

87 लखनऊ लखनऊ 

कानपरु लखनऊ ए³सÿेसवे 
पैकेज-1  

भारतमाला पåरयोजना के 
अंतगªत एचएएम मोड पर 

उ°र ÿदेश राºय म¤ िकमी 
10.980 से िकमी 28.500 
तक Öपर सिहत कानपरु 

लखनऊ ए³सÿेसवे (एनई-
6) के 6 लेन से आठ लेन 

का िनमाªण। 

एनई-06 17.52 

88 लखनऊ लखनऊ 

कानपरु लखनऊ ए³सÿेसवे 
पैकेज-2  

भारतमाला पåरयोजना के 
अंतगªत एचएएम मोड पर 
उ°र ÿदेश राºय म¤ बनी 
िकमी 28.500 से िकमी 
73.744 तक Öपर सिहत 

कानपरु लखनऊ ए³सÿेसवे 
(एनई-6) के 6 लेन से आठ 

लेन तक उÆनयन योµय 
िनमाªण। 

एनई-06 45.244 
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89 लखनऊ मरुादाबाद 

मरुादाबाद - ठाकुरĬारा - 
काशीपुर एनएच-734 खंड 
का सुधार और उÆनयन: 

"पैकेज-I: मरुादाबाद 
बाईपास" (लंबाई = 33.724 

िकमी), ईपीसी मोड पर 
चैनल 0+00 (एनएच-24 का 
िकमी 144+381) से शłु 

होकर चैनल 33+724 
(एनएच-24 का िकमी 

167+790) पर समाĮ होगा। 

एनएच-734 33.724 

90 लखनऊ मरुादाबाद 

उ°र ÿदेश और उ°राखंड 
राºय म¤ ईपीसी आधार पर 
मरुादाबाद और काशीपुर 

बाईपास सिहत मरुादाबाद - 
ठाकुरĬारा - काशीपरु के 

एनएच-734 खंड का सधुार 
और उÆनयन: पैकेज-II: 
मरुादाबाद - ठाकुरĬारा 

चैनेज0+000 (िबजना म¤ 
मौजूदा िकमी 389+000) से 
शुł होकर चैनेज38+770 
(यूपी/यूके सीमा) पर समाĮ 

होगा। 

एनएच-734 38.77 

91 लखनऊ आगरा 

उ°र ÿदेश राºय म¤ राÕůीय 
राजमागª-2 के 176.00 भाग 
को राÕůीय राजमागª-3 के 

13.30 भाग से जोड़ने वाले 
आगरा बाईपास खंड कì 

चार लेन। 

आगरा बाईपास 32.8 

92 लखनऊ आगरा 

उ°र ÿदेश राºय म¤ एचएएम 
मोड (पैकेज 1सी) पर गजू 

गांव (िडजाइन िकमी 
32.982) से देवीनगर 

बाईपास (अंत) (एसएच 33 
का मौजूदा िकमी 

208.000/िडजाइन िकमी 
66.000) (िडजाइन लंबाई 

एनएच-530बी 33.018 
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33.018 िकमी) तक एनएच-
530बी को चार लेन का 

बनाया जाना। 

93 लखनऊ बरलेी 

उ°र ÿदेश राºय म¤ एनएच-
24 के बरेली-सीतापरु खंड 
पर िकमी 262+000 से 

419+590 तक चार लेिनंग 
का शेष कायª। 

एनएच-24 58.75 

94 लखनऊ बरलेी 

उ°र ÿदेश राºय म¤ एचएएम 
आधार पर एनएच-731 के 

िकमी 88.750 से 123.650 
तक, शाहजहांपरु बाईपास के 
आरभं से शाहाबाद बाईपास 
के आरभं तक प³के कंधे 

सिहत 4 लेन तक िवīमान 
सड़क का सुधार और 

उÆनयन (पैकेज-2ए) हां नहé 

एनएच-731 34.9 

95 लखनऊ बरलेी 

उ°र ÿदेश राºय म¤ एचएएम 
आधार पर एनएच-731 के 
शाहाबाद बाईपास के ÿारभं 
से हरदोई बाईपास के अंत 
तक िकमी 123.650 से 

175.080 तक प³कì कंधे 
के साथ 4-लेन के मौजूदा 

सड़क का सुधार और 
उÆनयन (पैकेज-2बी) 

एनएच-731 51.43 

96 लखनऊ बरलेी 

उ°र ÿदेश राºय म¤ एचएएम 
आधार पर बरलेी-पीलीभीत 
पैकेज-I पर िकमी 0+00 से 
िकमी 32+500 तक एनएच-
74 (नया एनएच-30) बरेली-
पीलीभीत-िसतारगंज एनएच-

74 (नया -30) का सुधार 
और उÆनयन 

एनएच-74 (नया-30) 32.5 

97 लखनऊ बरलेी 

एनएच-74 (नया एनएच-30) 
बरलेी-पीलीभीत-िसतारगंज 
एनएच-74 (नया-30) का 

सधुार और उÆनयन, िकमी. 

एनएच-74 (नया-30) 38.3 
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तक पीलीभीत-िसतारगंज के 
पैकेज-II पर। 32+500 स े
िक.मी. 64+800 एवं चौ. 

उ°र ÿदेश और उ°राखंड 
राºय म¤ एचएएम आधार पर 
0+00 से 6+00 (िसतारगंज 

बाईपास) 

98 चÆेनई चÆेनई-1 

चÆेनई बंदरगाह से 
मदरुावोयाल तक नया डबल 

िटयर 4-लेन एिलवेटेड 
कॉåरडोर (पैकेज-I) 

एनएच-4/ एनएच-48 4.946 

99 चÆेनई चÆेनई-1 

चÆेनई बंदरगाह से 
मदरुावोयाल तक नया डबल 

िटयर 4-लेन एिलवेटेड 
कॉåरडोर (पैकेज-II) 

एनएच-4/ एनएच-48 5.096 

100 चÆेनई चÆेनई-1 

चÆेनई बंदरगाह से 
मदरुावोयाल तक नया डबल 

िटयर 4-लेन एिलवेटेड 
कॉåरडोर (पैकेज-III) 

एनएच-4/ एनएच-48 4.485 

101 चÆेनई चÆेनई-1 

चÆेनई बंदरगाह से 
मदरुावोयाल तक नया डबल 

िटयर 4-लेन एिलवेटेड 
कॉåरडोर (पैकेज-IV) 

एनएच-4/ एनएच-48 6.408 

102 चÆेनई चÆेनई-2 

ितŁवÐलूर से 
तिमलनाडु/आňं ÿदेश सीमा 
तक 4 लेन का मागª (चÆेनई-

ितŁपित पैकेज-I) 

एनएच-205/एनएच-
716 

43.95 

103 चÆेनई चÆेनई-2 

टीएन/एपी बॉडªर से प°ूुर 
तक 4-लेन और मÐलावरम 

से रेिनगुंटा तक 6-लेन 
(चÆेनई-ितŁपित पैकेज-2) 

एनएच-205/  
एनएच-716 और 

एनएच-71 
37.43 

104 चÆेनई कांचीपरुम 
®ीपेरंबदूर से कराइपेĘई 

खंड को 6-लेन का बनाना 
एनएच-4/एनएच-48 34.015 

105 चÆेनई कांचीपरुम 
कराइपेĘई से वालाजापेट 
खंड को 6-लेन का बनाना 

एनएच-4/एनएच-48 36.076 
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106 चÆेनई कांचीपरुम 
4-लेन ब§गलोर से चेÆनई 
ए³सÿेसवे (गडुीपाला से 
वालजाहपेट) पैकेज-I 

एनई-7 24 

107 चÆेनई कांचीपरुम 
4-लेन ब§गलोर से चेÆनई 
ए³सÿेसवे (वलजहपेट से 

अराकोनम) पैकेज-II 
एनई-7 24.5 

108 चÆेनई कांचीपरुम 
4-लेन ब¤गलुŁ से चेÆनई 

ए³सÿेसवे (अराकोणम से 
कांचीपरुम) पैकेज-III 

एनई-7 25.5 

109 चÆेनई कांचीपरुम 
4-लेन ब§गलोर से चेÆनई 
ए³सÿेसवे (कांचेपरुम से 
®ीपेरंबदूर) पैकेज-IV 

एनई-7 31.705 

110 चÆेनई कृÕणािगरी 
नेरलŁु-थोरापÐली अúहारम 
खंड को 4 लेन का बनाना 

(पैकेज-I) 
एनएच-844 23.35 

111 चÆेनई पदुचेुरी 
स°ानाथपरुम से नागपåĘनम 
खंड को 4-लेन का बनाना 

एनएच-32/एनएच-
45ए 

55.755 

112 चÆेनई सलेम 
थोÈपरु घाट खंड के संरखेण 

म¤ सधुार 
एनएच-7/एनएच-44 6.6 

113 चÆेनई कृÕणािगरी 
वालजापेट/रानीपेट को 

तिमलनाडु/आňं ÿदेश सीमा 
तक 6 लेन का बनाया जाना 

एनएच-4/एनएच-40 28.021 

114 िशमला िशमला 

िहमाचल ÿदेश राºय म¤ 
हाइिāड एÆयुटी मोड पर 

कैथलीघाट से शकराल गांव 
तक एनएच-5 को चार लेन 
का बनाया जाना (िशमला 
बाईपास पैकेज-I, िकमी 

128+835 से िकमी 
146+300 तक, िडजाइन 
लंबाई - 17.465 िकमी)। 

परुाना एनएच - 22/ 
नया एनएच -05 

17.465 

115 िशमला िशमला 

हाइिāड एÆयुइटी मोड पर 
िहमाचल ÿदेश राºय म¤ 

शकराल गांव से ढली खंड 
(िशमला बाईपास-पैकेज-II 
िकमी 146+300 से िकमी 

156+560 तक और 

परुाना एनएच - 22/ 
नया एनएच -05 

10.985 
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िशमला कनेि³टिवटी िकमी 
0+000 से िकमी 0+725 

तक िडजाइन लंबाई - 
10.985 िकमी) तक एनएच-
5 को चार लेन का बनाया 

जाना। 

116 िशमला िशमला 

भारतमाला पåरयोजना के 
अंतगªत हåरयाणा और 

िहमाचल ÿदेश राºयŌ म¤ 
एनएच-105 पर िपंजौर 

(िपंजौर बाईपास का अंत)-
नालागढ़ खंड को िकमी 

4+200 से िकमी 35.395 
तक चार लेन का बनाया 

जाना। 

परुाना एनएच - 21ए / 
नया एनएच - 105 

31.195 

117 िशमला हमीरपरु 

िहमाचल ÿदेश राºय म¤ 
एनएच (ओ) के तहत 

एचएएम मोड (पैकेज-वीबी) 
पर एनएच-88 (नया एनएच-

303,503) के भांगबार 
(रानीताल के पास) से 

कांगड़ा बाईपास स³ेशन तक 
एनएच-154 के साथ चौराहे 
तक मौजूदा 2 लेन को 4 
लेन म¤ पुनłĦार और 

उÆनत करना (िडजाइन 
®◌ृंखला-िकमी 175+270 

से िकमी 193+400, 
िडजाइन लंबाई-18.130 

िकमी) 

परुाना एनएच-88 
(नया एनएच 
303,503) 

18.13 

118 िशमला हमीरपरु 

िहमाचल ÿदेश राºय म¤ 
एनएच (ओ) के तहत 

एचएएम आधार पैकेज IV 
पर एनएच-88 (नया एनएच-

03 और एनएच-303) 
(िडजाइन ®ृंखला िकमी 

138+295 से िकमी 
175+270, िडजाइन लंबाई 

परुाना एनएच-88 
(नया एनएच-

03,303) 
36.975 
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36.975 िकमी) के हमीरपरु 
बाईपास (िचलबहाल) के 
अंत से ºवालामखुी के 

माÅयम से भांगवार खंड तक 
प³कì कंध◌े के साथ 2 
लेन कì मौजूदा सड़क का 

पनुवाªस और उÆनयन 

119 िशमला हमीरपरु 

िहमाचल ÿदेश राºय म¤ 
एनएच (ओ) के तहत 

हाइिāड एÆयुटी मोड पर 
एनएच-103 और एनएच-3 

(िडजाइन चैनल िकमी 
121+175 से िकमी 

138+295, िडजाइन लंबाई-
17.120 िकमी) के हमीरपरु 
बाईपास के प³के कंधे के 

साथ नए 2 लेन का िनमाªण 

परुाना एनएच-88 
(एनएच-103 और 

एनएच-3) 
17.12 

120 िशमला हमीरपरु 

एनएच 205 के कलर बाला 
गांव से नौनी चौक तक 

मौजूदा सड़क का पुनवाªस 
और उÆनयन, प³के कंधे के 

साथ 4 लेन के िलए 
(िडजाइन चेनेज - िकमी 

41+000 से िकमी 
58+450, िडजाइन लंबाई - 

17.450 िकमी) पैकेज-
आईआईसी 

परुाना एनएच-205 17.45 

121 िशमला पालमपरु 

िहमाचल ÿदेश राºय म¤ 
एनएच (ओ) (पैकेज-आईए) 
के अंतगªत हाइिāड एÆयुटी 
मोड पर पठानकोट-मंडी 

स³ेशन के एनएच-20 (नए 
एनएच-154) के िकमी 

11.000 से िकमी 42.000 
तक पजंाब/िहमाचल ÿदेश 
सीमा से मो तक चार लेन 
का पुनवाªस और उÆनयन 

एवं सŀुढ़ीकरण 

परुाना एनएच-
20/(नया एनएच-

154) 
28.7 
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122 िशमला पालमपरु 

िहमाचल ÿदेश राºय म¤ 
एनएच (0) के तहत हाइिāड 
एÆयुटी मोड (एचएएम) पर 

एनएच -154 के पठानकोट-
मंडी खंड (पैकेज- IIA) के 
िकमी 51.000 से िकमी 
72.000 तक िसहòनी से 

राजोल (मौजूदा चेनेज) तक 
चार लेन कì संरचना म¤ 

पनुवाªस और उÆनयन और 
सŀुढ़ीकरण 

परुाना एनएच-
20/(नया एनएच-

154) 
18.45 

123 िशमला पालमपरु 

िहमाचल ÿदेश राºय म¤ 
एनएच (ओ) के अंतगªत 

ईपीसी मोड पर पठानकोट-
मंडी से³शन के एनएच-20 
(नया एनएच-154) के िकमी 

85+135 से िकमी 
100+840 तक थानपुरी से 
परोर स³ेशन का 4 लेन का 
पनुवाªस और उÆनयन तथा 

सŀुढ़ीकरण (पैकेज-
आईआईसी) 

परुाना एनएच-
20/(नया एनएच-

154) 
16.275 

124 िशमला मंडी 

एनएच ( ओ) के तहत 
पठानकोट-मंडी के एनएच-

154 (िडजाइन लंबाई-
19.050 िकमी) पर िकमी 

180.000 से िकमी 
202.815 तक पधार से 

िबजनी खंड का प³कì कंधे 
िवÆयास के साथ 2 लेन म¤ 
पनुवाªस और उÆनयन और 
सŀुढ़ीकरण। (पैकेज-वीए)। 

परुाना एनएच-
20/नया एनएच-154 

19.05 

125 िशमला मंडी 

िहमाचल ÿदेश म¤ एनएच 
(ओ) के अंतगªत पठानकोट-
मंडी कì 3.500 िकलोमीटर 
लंबाई के िलए ट्िवन ट्यूब 
सरुगं के िनमाªण सिहत 
एनएच-20 (नया एनएच-

परुाना एनएच-
20/नया एनएच-154 

5.357 
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154) (िडजाइन लंबाई 
5.357 िकमी) के मौजूदा 
िकमी 202.815 से िकमी 
208.000 तक िबजनी से 
मंडी खंड के प³के कंधे के 
साथ 4-लेन का नि◌माªण 
हाइिāड वािषªकì मोड के 
आधार पर (पैकेज-वीबी) 

126 उ°राखंड वसंत िवहार 

उ°र ÿदेश राºय म¤ 
िडजाइन चेनेज िकमी 

0.000 (गणशेपरु यूपी) से 
चेनेज िकमी 16.380 (मोहंद 
के पास) तक एनएच-307 
(परुाना एनएच-72ए) के 

गणेशपरु-देहरादून खंड पर 
छह लेन कì िनयंिýत पहòंच 
राजमागª का िवकास तथा 
उ°राखंड राºय म¤ िकमी 
16+380 से 19+785 

(िडजाइन चेन◌ेज) तक का 
िवकास। (पैकेज-I, II और 

III) 

307 (परुाना एनएच-
72ए) 

19.785 

127 उ°राखंड वसंत िवहार 

िहमाचल ÿदेश और 
उ°राखंड राºय म¤ एनएच 

(ओ) के तहत एनएच -72 के 
पŌटा साहेब-बÐलूपरु खंड के 
उÆनयन और चार लेिनंग का 

िनमाªण, हाइिāड वािषªकì 
मोड पर िडजाइन 

चैनेज0.000 से चैनेज 
44.800 (पैकेज-I और II) 

तक। 

07 (परुाना एनएच-
72) 

44.8 

128 उ°राखंड वसंत िवहार 

उ°राखंड राºय म¤ ईपीसी 
मोड पर एनएच 307 पर 
देहरादून के िलए 4 लेन 

ÿवेश िनयंिýत बाईपास का 
िनमाªण, िडजाइन चै. िकमी. 

0+050 (एनएच-07 पर 

07 (úीनफìÐड 
बाईपास) 

12.17 
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झाझरा) से िडजाइन चै. 
िकमी. 12+220 (आशरोड़ी) 

तक। 

129 उ°राखंड वसंत िवहार 

उ°राखंड राºय म¤ एनएच 
(ओ) के अंतगªत हाइिāड 

एÆयुटी मोड पर एनएच-07 
के भािनयावाला-जौलीúांट-
ऋिषकेश Öपर स³ेशन को 

िकमी 0.000 से िकमी 
19.780 तक चार/छह लेन 

का बनाया जाना। 

07 (परुाना एसएच-
24) 

19.78 

130 उ°राखंड Łड़कì 

भारतमाला पåरयोजना चरण-
I (पैकेज-1) के अंतगªत 
ईपीसी मोड पर उ°र ÿदेश 
और उ°राखंड राºयŌ म¤ 
िदÐली-देहरादून आिथªक 
गिलयारे के सहारनपरु 
बाईपास से गणशेपरु खंड 
तक पूणª पहòंच िनयंýण 
ÿावधानŌ के साथ छह लेन 
का कायª। 

एनएच-73 / नया 
एनएच-344 

13.89 

131 उ°राखंड Łड़कì 

भारतमाला पåरयोजना चरण-
I (पैकेज-2) के अंतगªत 
ईपीसी मोड पर उ°र ÿदेश 
और उ°राखंड राºयŌ म¤ 
िदÐली-देहरादून आिथªक 
गिलयारे के सहारनपरु 
बाईपास से गणशेपरु खंड 
तक पूणª पहòंच िनयंýण 
ÿावधानŌ के साथ छह लेन 
का कायª। 

एनएच-73 / नया 
एनएच-344  

एनएच-72A / नया 
एनएच-307 

27.93 

132 उ°राखंड Łड़कì 

भारतमाला पåरयोजना के 
अंतगªत हाइिāड एÆयुटी मोड 
पर उ°र ÿदेश और 
उ°राखंड राºय म¤ िदÐली-
सहारनपरु-देहरादून आिथªक 
गिलयारे से हåरĬार तक 6-
लेन ÿवेश िनयंिýत Öपर का 

एनएच- 334बीजी 50.7 
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िवकास (चैनेज0+000 से 
चैनेज 50+700 तक) 

133 उ°राखंड Łड़कì 

उ°राखंड राºय म¤ हाइिāड 
एÆयुइटी मोड पर हåरĬार 
बाईपास पैकेज-1 का 
उÆनयन और चैÌबर 0+000 
(एनएच-58 के िकमी 
188+100) से चÌैबर 
15+100 (एनएच-74 के 
िकमी 5+100) तक 4 लेन 
का िनमाªण। 

टीबीडी 15.1 

134 उ°राखंड नजीबाबाद 

एनएच 74 पर हåरĬार-नगीना 
खंड (िडजाइन चैनल 
एलएमई िकमी 13.829 से 
िकमी 17.110 और िकमी 
26.077 से िकमी 27.508 
तक और िडजाइन चैनल 
आरएमई िकमी 13.839 से 
िकमी 17.120 और िकमी 
26.078 से िकमी 27.509 
तक) के ईयूपी शमन उपायŌ 
का 4एल 

74/34 4.7 

135 उ°राखंड Łþपरु 

एनएचडीपी चरण-III के 
अंतगªत हाइिāड एÆयुटी मोड 

पर उ°र ÿदेश राºय म¤ 
एनएच-87 के रामपुर-

काठगोदाम खंड को िकमी 
0.000 से िकमी 43.446 
तक चार लेन का बनाना 

(पैकेज-I):- 

एनएच 87 (नया 
एनएच 09) 

43.446 

137 मदरुै िडंडीगलु 
कमलापरुम से ओड्डनचýम 

खंड का 4एल 
209/83 36.505 

138 मदरुै िडंडीगलु 
मदाथुकुलम से पोलाची खंड 

का 4एल 
209/83 50.078 

139 मदरुै मदरुै 
वाडीपĘी - थमराईपĘी खंड 
(मदरुै åरगं रोड) का 4एल 

744ए 29.96 
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140 मदरुै मदरुै 
मेलूर-कराइकुडी खंड का 

4एल 
36,338 और 383 45.855 

141 मदरुै मदरुै 
िथŁमंगलम - वडुगपĘी खंड 

का 4एल 
208/744 36 

142 मदरुै मदरुै 
वडुगापĘी से थेरकुव¤गनÐलूर 
(राजपालयम) खंड का 4एल 

208/744 35.6 

143 मदरुै नागरकोइल 

केरल/तिमलनाडु सीमा से 
कÆयाकुमारी खंड तक 

अितåरĉ संरचनाओ ंसिहत 
4 लाख का बचा हòआ कायª 

47/66 53.714 

144 भोपाल िछंदवाड़ा 

मÅय ÿदेश और महाराÕů 
राºय म¤ भारतमाला 
पåरयोजना के अंतगªत एनएच 
543 पर िकमी 0+000 से 
िकमी 41+210 (बालाघाट-
गŌिदया खंड) तक प³कì 
सड़क सिहत 4 लेन वाले 
िवभािजत कैåरजवे का 
िनमाªण। 

एनएच-543 41.21 

145 भोपाल हरदा 

मÅय ÿदेश राºय म¤ ईपीसी 
मोड (सीओएस के तहत) पर 
एनएच-46 परुाने एनएच-69 
के इटारसी से बतूैल खंड को 
63.000 से िकमी 137.000 
तक (िडजाइन लंबाई 
73.955 िकमी / संशोिधत 
लंबाई 53.045 िकमी) 4 लेन 
बनाने के िलए शेष कायª। 

एनएच-46 73.955 

146 भोपाल कटनी 

एनएच-39 (रीवा बाईपास) के 
िमिसंग िलंक से³शन के 4 
लेन िवभािजत कैåरजवे का 
शेष कायª, बेला के पास 
एनएच-30 के साथ ज³ंशन 
से एसएच-9 पर िसलपरा के 
पास एमपीआरडीसी åरगं रोड 
के साथ जं³शन तक 
(िडजाइन लंबाई 13.100 
िकमी) 

39 13.1 
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147 भोपाल खंडवा 
बोरेगांव बजुगुª-शाहपुर खंड 
को 4 लेन का बनाना 

753L नया/ SH-27 
परुाना 

47 

148 भोपाल खंडवा 
4-शाहपरु बाईपास-
मĉुाईनगर खंड को लेन 
करना 

753L नया/ SH-27 
परुाना 

30.278 

149 भोपाल रतलाम 

मÅय ÿदेश राºय म¤ 
एमपी/राजÖथान सीमा से 
एमपी/गजुरात सीमा तक 
िकमी 452.420 से 
696.720 तक िदÐली-मुंबई 
8 लेन ए³सÿेसवे 

एनई-4 244.5 

150 भोपाल उºजैन 

मÅय ÿदेश राºय म¤ एनएच-
752डी के उºजैन-गरोठ 
úीनफìÐड अलाइनम¤ट 
(पैकेज-I) खंड का एचएएम 
मोड पर 4-लेनि◌◌ंग 

752डी (परुाना 
एनएच-148एनजी) 

42.15 

151 भोपाल िविदशा 

मÅय ÿदेश राºय म¤ एनएच 
(ओ) के अंतगªत एनएच-146 
के µयारसपरु राहतगढ़ खंड 
को िडजाइन चेनेज िकमी 
88+361 (मौजूदा चेनेज 
िकमी 110+315) से 
िडजाइन चेनेज िकमी 
124+470 (मौजूदा चेनेज 
िकमी 148+180) तक चार 
लेन का बनाया जाना 
(पåरयोजना कì लंबाई- 
36.109 िकमी)। 

86(ए³सट◌े◌ंशन)/  
146 

36.109 

152 भोपाल सागर 

उ°र ÿदेश और मÅय ÿदेश 
राºयŌ म¤ एनएच-44 पर 
िकमी. 99.005 से िकमी. 
415.089 तक चार लेन वाले 
लिलतपरु-सागर-लखनऊ 
खंड का टोल, संचालन, 
रखरखाव और हÖतांतरण। 
(टीओटी बडंल -12)। 

26/44 316.084 

153 भोपाल µवािलयर 
मÅय ÿदेश और उ°र ÿदेश 
राºय म¤ µवािलयर झांसी 

44 (परुाना-75) 82.455 
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(िडजाइन िकमी. 16+000 
से िकमी. 98+455) से 
एनएच-44 के प³के कंधे के 
साथ चार लेन का टोल 
संचालन रखरखाव और 
Öथानांतरण। 

154 भोपाल µवािलयर 

मÅय ÿदेश और उ°र ÿदेश 
राºय म¤ एनएच-27 के िकमी 
1305.087 से िकमी 
1380.387 तक िशवपरुी-
झांसी खंड का टोल संचालन 
रखरखाव और Öथानांतरण ( 
टोल) आधार पर इनिवट के 
माÅयम से। 

27 (परुाना-25) 75.300 

155 भोपाल जबलपुर जबलपुर åरगं रोड नया 113.925 

156 भवुनĵेर बेरहामपरु 
एनएच-5 (नया एनएच-16) 
के टांगी से भवुनेĵर (िकमी 
355.0 से िकमी 414.0) 

एनएच5 / एनएच16 56.778 

157 भवुनĵेर बेरहामपरु 
एनएच-5 (नया एनएच-16) 
पर पइुंटोला से टांगी (िकमी 
284.00 से िकमी 355.00) 

एनएच5 / एनएच16 75.358 

158 भवुनĵेर बेरहामपरु 

पइुंटोला - इ¸छापुरम िकमी 
419.60 - िकमी 484.00 
टीओटी बंडल के तहत - 1-
ओ एडं एम 

एनएच5 / एनएच16 64.4 

159 भवुनĵेर चंडीखोल े

ओिडशा राºय म¤ एनएच-5 
(नया एनएच-16) के 
चंडीखोल-ेभþक खंड को 
िकमी 62.000 से िकमी 
136.500 तक छह लेन का 
बनाने के िलए पुनवाªस और 
उÆनयन का कायª एनएचडीपी 
चरण-V के तहत हाइिāड 
वािषªकì मोड पर िकया 
जाएगा। 

एनएच05/एनएच16 62.641 

160 भवुनĵेर चंडीखोल े
ओिडशा राºय म¤ एचएएम 
मोड पर एनएच-53 (परुाना 
एनएच-5ए) के चंडीखोले-

एनएच05ए/एनएच53 76.646 
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पारादीप खंड का िकमी.0.00 
से िकमी.76.646 तक 4 से 
8 लेन का पनुवाªस और 
उÆनयन 

161 भवुनĵेर ढ¤कनाल 

एनएचडीपी-III के तहत 
ईपीसी मोड पर ओिडशा 
राºय म¤ पैकेज-I के तहत 
एनएच-42 (नया एनएच-55) 
के कटक-अंगलु खंड का 4 
लेन (िकमी 0.400 से िकमी 
60.200) तक पनुवाªस और 
उÆनयन 

एनएच55 59.8 

162 भवुनĵेर ढ¤कनाल 

ईपीसी मोड पर एनएचडीपी-
III के तहत ओिडशा राºय म¤ 
एनएच-42 (नया एनएच-55) 
के कटक-अंगलु खंड का 
िकमी.60.200 से 
िकमी.112.000 तक 4-लेन 
म¤ पुनवाªस और उÆनयन 
(पैकेज-II) 

एनएच55 51.8 

163 भवुनĵेर ढ¤कनाल 

ओिडशा राºय म¤ ईपीसी मोड 
पर एनएचडीपी चरण III के 
तहत एनएच-200 (नया 
एनएच-53) के डुबरुी से 
चंडीखोले खंड 
(िकमी.388.382 से 
428.074) को 4 लेन म¤ 
बदलने का कायª (पैकेज-III) 

एनएच53 39.4 

164 भवुनĵेर ³यŌझर åरमलुी-कोइदा खंड 520 (परुाना-215) 43.2 

165 भवुनĵेर ³यŌझर कोइदा-राजामुंडा खंड 520 (परुाना-215) 53.162 

166 भवुनĵेर नवरगंपरु 

एनएच-130सीडी रोड का 
6एल úीनफìÐड धनारा से 
हतीबेना खंड (िकमी. 
124+661 से 
िकमी.146+500 तक) 
पैकेज-ओडी-01 

एनएच 130सीडी 
(नया) 

21.839 
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167 भवुनĵेर नवरगंपरु 

6एल úीनफìÐड हतीबेना से 
एनएच-130सीडी रोड का 
बड़ाकुमारी खंड (िकमी. 
146+500 से 
िकमी.179+000 तक) 
पैकेज-ओडी-02 

एनएच 130सीडी 
(नया) 

32.5 

168 भवुनĵेर नवरगंपरु 

6एल úीनफìÐड बादाकुमारी 
से एनएच-130सीडी रोड का 
काकê खंड (िकमी. 
179+000 से 
िकमी.226+500 तक) 
पैकेज-ओडी-03 

एनएच 130सीडी 
(नया) 

47.5 

169 भवुनĵेर नवरगंपरु 

6एल úीनफìÐड काकê से 
एनएच-130सीडी रोड का 
कालीगुरा खंड (िकमी. 
226+500 से 
िकमी.249+000 तक) 
पैकेज-ओडी-04 

एनएच 130सीडी 
(नया) 

22.5 

170 भवुनĵेर कोरापटु 

ओिडशा राºय म¤ रायपरु-
िवशाखाप°नम आिथªक 
गिलयारे के अंतगªत 
िकमी.249+000 से 
िकमी.293+000 तक 
एनएच-130स◌ीडी रोड के 
6एल úीनफìÐड किलयागरुा 
से बŏसागुरा खंड का िवकास, 
हाइिāड वािषªकì मोड पर 
(पैकेज ओडी-5) 

एनएच-130 सीडी 
(नया) 

44 

171 भवुनĵेर कोरापटु 

ओिडशा राºय म¤ रायपरु-
िवशाखाप°नम आिथªक 
गिलयारे के अंतगªत 
िकमी.293+000 से 
िकमी.338+500 तक 
एनएच-130सीडी रोड के 
6एल úीनफìÐड बŏसागुरा से 
बाराजा खंड का िवकास, 
हाइिāड वािषªकì मोड पर 
(पैकेज ओडी-6) 

एनएच-130 सीडी 
(नया) 

45.5 
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172 भवुनĵेर कोरापटु 

ओिडशा राºय म¤ रायपरु-
िवशाखाप°नम आिथªक 
गिलयारे के अंतगªत 
िकमी.338+500 से 
िकमी.342+500 तक 
एनएच-130सीडी रोड के 
6एल úीनफìÐड बाराजा से 
कंिडली खंड का िवकास , 
हाइिāड वािषªकì मोड पर 
(पैकेज ओडी-7) 

एनएच-130 सीडी 
(नया) 

4 

173 भवुनĵेर कोरापटु 

ओिडशा राºय म¤ रायपरु-
िवशाखाप°नम आिथªक 
गिलयारे के अंतगªत एनएच-
130सीडी रोड के िकमी 
342+500 स े िकमी 
365+033 तक 6एल 
úीनफìÐड कंिडली से 
तÌुबीगुरा खंड का िवकास, 
हाइिāड एÆयुटी मोड पर 
(पैकेज ओडी-8) 

एनएच-130 सीडी 
(नया) 

22.533 

174 कोलकाता कोलकाता 

भारतमाला पåरयोजना के 
अंतगªत पिĲम बगंाल राºय म¤ 
बीओटी ( टोल) आधार पर 
एनएच-19 (पुराना-एनएच-2) 
के पलिसत से दानकुनी खंड 
पर िकमी 588.870 से िकमी 
652.700 (एनएच-2 
कन³ेटर तक) तक 6 लेन का 
िनमाªण। 

परुाना - एनएच-2  
नया - एनएच-19 

63.83 

175 कोलकाता दगुाªपरु 

भारतमाला पåरयोजना के 
अंतगªत पिĲम बगंाल राºय म¤ 
बीओटी ( टोल) आधार पर 
एनएच-19 (पुराना-एनएच-2) 
के पानागढ़ से पलिसत खंड 
पर िकमी 521.120 से िकमी 
588.870 तक 6 लेन का 
िनमाªण। 

परुाना - एनएच-2  
नया - एनएच-19 

67.75 
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176 कोलकाता खड़गपरु 

पिĲम बगंाल राºय म¤ 
एचएएम मोड के तहत 
खड़गपरु स े चंþकोना घाटल 
रोड øॉिसंग खंड िकमी 0 से 
िकमी 41 तक एनएच 116 ए 
(पैकेज-I) के 4 लेन आिथªक 
गिलयारे का िवकास। 

परुाना - शूÆय  
नया - एनएच-116A 

41 

177 कोलकाता खड़गपरु 

पिĲम बगंाल राºय म¤ 
एचएएम मोड के तहत 
चþंकोना घाटल रोड øॉिसंग 
से बोवाईचंडी खंड िकमी 41 
से िकमी 89.814 तक एनएच 
116 ए (पैकेज-II) के 4 लेन 
आिथªक गिलयारे का िवकास। 

परुाना - शूÆय  
नया - एनएच-116A 

48.814 

178 कोलकाता बदªवान 

पिĲम बगंाल राºय म¤ 
एचएएम मोड के तहत 
बोवाईचंडी से गसुकारा-
कटवा सड़क खंड िकमी 
89.814 से िकमी 133 तक 
एनएच 116ए (पैकेज-III) का 
4 लेन आिथªक कॉåरडोर का 
िवकास। 

परुाना - शूÆय नया - 
एनएच-116A 

43.19 

179 कोलकाता कृÕणानगर 

पिĲम बगंाल राºय म¤ 
एचएएम मोड के तहत एनएच 
116ए (पैकेज-वी) के 
मयूरा±ी िāज से मोरúाम 
खंड िकमी 180 से िकमी 
230.957 तक 4 लेन 
आिथªक गिलयारे का िवकास। 

परुाना - शूÆय  
नया - एनएच-116A 

50.96 

180 कोलकाता कृÕणानगर 

पिĲम बगंाल राºय म¤ 
एचएएम मोड के तहत एनएच 
116ए (पैकेज-IV) के 
गÖुकरा-कटवा रोड से 
मयूरा±ी िāज स³ेशन िकमी 
133 से िकमी 180 तक 4 
लेन आिथªक गिलयारे का 
िवकास। 

परुाना - शूÆय  
नया - एनएच-116A 

47 
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181 जयपरु दौसा 

राजÖथान राºय म¤ 
भारतमाला पåरयोजना के 
ÿथम चरण म¤ हाइिāड 
एÆयुटी मोड पर बांदीकुई के 
िनकट िदÐली-वडोदरा 
úीनफìÐड ए³सÿेसवे से 
जयपरु तक 4-लेन 
úीनफìÐड ए³सÿेसवे Öपर 
का िनमाªण - (एनई-4सी) 

एनई-4सी 66.916 

182 जयपरु दौसा 

राजÖथान राºय म¤ 
एनएचडीपी चरण-आईवीए के 
तहत एचएएम पर एनएच-
11ए ए³सट¤शन के दौसा-
लालसोट-कोथून खंड के 
िकमी 0.000 से 83.453 
तक प³कì सड़क सिहत चार 
लेन/दो लेन का कायª। 

एनएच-23 और 148 
(एनएच - 11ए 
ए³सट¤शन) 

83.453 

183 जयपरु दौसा 

राजÖथान राºय म¤ 
भारतमाला पåरयोजना के 
अंतगªत ईपीसी पर िदÐली-
वडोदरा úीनफìÐड 
अलाइनम¤ट (एनएच-
148एन) के केशोपुरा रोड के 
ज³ंशन से एनएच-11 (िकमी 
151.840 से िकमी 
183.00) (पैकेज-6) खंड के 
ज³ंशन तक आठ लेन वाले 
कैåरजवे का िनमाªण। 

एनई-4 31.16 

184 जयपरु दौसा 

राजÖथान राºय म¤ 
भारतमाला पåरयोजना के 
अंतगªत ईपीसी मोड पर 
िदÐली-वडोदरा úीन फìÐड 
एलाइनम¤ट के एनएच-11 के 
साथ ज³ंशन के िनकट से 
एनएच-11ए (चौक 
183.000 से चौक 
214.260) (पैकेज-7) खंड 
के साथ ज³ंशन के िनकट 

एनई-4 31.26 
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आरओबी के ÿारभं तक आठ 
लेन का ÿवेश िनयंिýत 
ए³सÿेसवे का िनमाªण। 

185 जयपरु दौसा 

राजÖथान राºय म¤ 
भारतमाला पåरयोजना के 
अंतगªत ईपीसी मोड पर 
िदÐली-वडोदरा úीन फìÐड 
एलाइनम¤ट (एनएच-148एन) 
के एनएच-11ए ज³ंशन के 
िनकट आरओबी के ÿारभं से 
एमडीआर-1 (बांवली-झलाई 
रोड) (चौक 214.260 से 
247.310 पैकेज-8) खंड के 
ज³ंशन तक आठ लेन का 
िनयंिýत पर्वेश ए³सÿेसवे 
का िनमाªण। 

एनई-4 33.05 

186 जयपरु दौसा 

भारतमाला पåरयोजना के 
अंतगªत राजÖथान राºय म¤ 
ईपीसी मोड पर आठ लेन 
वाला ÿवेश िनयंिýत 
úीनफìÐड िदÐली-वडोदरा 
ए³सÿेसवे एनएच-148-एन 
का िनमाªण कायª एमडीआर-1 
(बांवली-झलाई रोड) के साथ 
ज³ंशन से शłु होकर मेज 
नदी पर ÿमखु पलु (चौक 
247+310 से 292+500) 
तक िकया जाएगा। 

एनई-4 45.64 

187 जयपरु दौसा 

आठ लेन वाले कैåरजवे का 
िनमाªण कायª राजÖथान राºय 
म¤ भारतमाला पåरयोजना के 
अंतगªत ईपीसी मोड पर 
एनएच-116 पर मईु गांव म¤ 
इंटरच¤ज के अंितम पहòंच मागª 
से शłु होकर िदÐली-
वडोदरा ÿवेश िनयंिýत úीन 

एनई-4 26.45 
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फìÐड अलाइनम¤ट (एनएच-
148एन) के हरदेवगंज गांव 
इþंगढ़ (चौ. 292.950-
319.400) (पैकेज-10) खंड 
पर समाĮ होगा। 

188 जयपरु जयपरु 

गड़ुगांव-कोटपतुली-जयपुर 
खंड को छह लेन का बनाया 
जाना।  
(िववरण समझौते म¤ सीिमत 
दायरा है, हालांिक, िनिदªĶ 
ÖथानŌ पर 
एटीएमएस/आईटीएमएस 
कायª राºय सरकार के 
माÅयम से िनÕपािदत िकया 
जाना ÿÖतािवत है, िजसके 
िलए एनएचएआई Ĭारा 
एनओसी ÿदान कì गई है) 

(8/48) 161.2 

189 जयपरु जयपरु 

जयपरु-िकशनगढ़ खंड को 
छह लेन का बनाया जाना  
(िनधाªåरत ÖथानŌ पर 
एटीएमएस/आईटीएमएस 
कायª राºय सरकार के 
माÅयम से िनÕपािदत िकया 
जाना ÿÖतािवत है, िजसके 
िलए एनएचएआई Ĭारा 
एनओसी ÿदान कì गई है) 

(8/48) 90.385 

190 जयपरु जैसलमेर 

ईपीसी मोड पर भारतमाला 
पåरयोजना के चरण-1 के 
तहत तनोट रामगढ़-भदासर-
जैसलमेर और भादासर 
(मोकल)-सरकारीतला से 
पािकÖतान सीमा तक 
एनएच-68 के प³के कंधे के 
साथ दो लेन का उÆनयन। 

68 191.5 

191 जयपरु जोधपरु 
देवगढ़ (धनधािनया के पास)-
राजÖथान/गजुरात सीमा 
(चरण-I) 125+000 से 

एनएच-754ए 25 
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150+000 िकमी 
(एज/ेडीआरजीबी-पैकेज-6)  

192 जयपरु जोधपरु 

देवगढ़ (धनधािनया के पास)-
राजÖथान/गजुरात सीमा 
(चरण-I) 150+000 से 
180+000 िकमी 
(एज/ेडीआरजीबी-पैकेज-7)  

एनएच-754ए 30 

193 जयपरु जोधपरु 

जोधपरु åरगं रोड पैकेज-II 
(कारवार कì 4 लेन, एनएच-
62 नागौर रोड का िकमी 
281.980) से डांिगयावास 
(ईपीसी) 

125ए 30.093 

194 जयपरु कोटा 
एनएच-529 पर दारा 
झालावाड़ तीनधार खंड 

(12/52) 48.88 

195 जयपरु कोटा एनE-4 पर DVE पैकेज-11 (148डी/एनई-4) 11.63 
196 जयपरु कोटा एनE-4 पर DVE पैकेज-12 (148डी/एनई-4) 28.14 
197 जयपरु कोटा एनE-4 पर DVE पैकेज-13 (148डी/एनई-4) 29.25 
198 जयपरु कोटा एनE-4 पर DVE पैकेज-14 (148डी/एनई-4) 30.58 
199 जयपरु कोटा एनE-4 पर DVE पैकेज-15 (148डी/एनई-4) 8.3 
200 जयपरु कोटा एनE-4 पर DVE पैकेज-16 (148डी/एनई-4) 25.125 

201 ब§गलोर बागलकोट 

एनएच 748ए के बलेगाम – 
हòंगुंड – रायचूर खंड से पÓेह 
शोÐडरके साथ 4 लेन के 
ÿवेश िनयंिýत राजमागª 
(पैकेज -1) 

एनएच नं.748ए 43.8 

202 ब§गलोर बागलकोट 

एनएच 748ए के बलेगाम – 
हòंगुंड – रायचूर खंड से पÓेह 
शोÐडरके साथ 4 लेन के 
ÿवेश िनयंिýत राजमागª 
(पैकेज-2) 

एनएच नं.748ए 46.1 

203 ब§गलोर बागलकोट 

एनएच 748ए के बलेगाम – 
हòंगुंड – रायचूर खंड से पÓेह 
शोÐडरके साथ 4 लेन के 
ÿवेश िनयंिýत राजमागª 
(पैकेज-3) 

एनएच नं.748ए 46.2 

204 ब§गलोर बागलकोट 
एनएच 748 ए के बेलगाम – 
हòंगुंड – रायचूर खंड से पÓेह 

एनएच नं.748ए 46.2 
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शोÐडरके साथ 4 लेन के 
ÿवेश िनयंिýत राजमागª 
(पैकेज -4) 

205 ब§गलोर ब§गलोर 

टीएन/केए सीमा से होसकोटे 
खंड तक परुाने एनएच 207 
(नए एनएच 648) के 4 लेन 
पनुस«रखेण का िनमाªण 

एनएच सं. 
(207/648) 

20.9 

206 ब§गलोर िचýदगुª 
एनएच-150 ए (पैकेज III) के 
चÐलकेरे से िहåरयूर खंड को 
चार लेन का बनाना 

एनएच सं. 150ए 55.705 

207 ब§गलोर धारवाड़ 

एनएच-4 (नया एनएच-48) 
के धारवाड़-हòबली को जोड़ने 
वाले बाईपास के ब§गलोर-पणेु 
खंड के 4/6एल का िनमाªण 

एनएच सं. (4/48) 30.35 

208 ब§गलोर धारवाड़ 
एनएच-48 के बेलगाम से 
संकेĵर बाईपास तक 6 लेन 
का िनमाªण (पैकेज-I) 

एनएच सं. (4/48) 40.017 

209 ब§गलोर धारवाड़ 

संकेĵर बाईपास से एनएच-
48 के एमएच-केएनटी सीमा 
तक 6 लेन का िनमाªण 
(पैकेज-II) 

एनएच सं. (4/48) 37.836 

210 ब§गलोर गलुबगाª 

एनएच-161ए के औराद-
बीदर खंड को प³के फुटपाथ 
सिहत दो लेन का बनाया 
जाएगा 

एनएच सं. 161ए 45.535 

211 ब§गलोर गलुबगाª 
अ³कलकोट का पैकेज-II – 
एनएच-150C का 
कनाªटक/तिमलनाडूबॉडªर) 

एनएच नं.150सी 71 

212 ब§गलोर हसन 
एनएच-75 के हसन से 
मरनहÐली खंड को चार लेन 
का बनाया जाएगा 

एनएच सं. (48/75) 45.14 

213 ब§गलोर होÆनावर 
हावेरी-येकांबी खंड से 2/4 
लेन एनएच कनेि³टिवटी का 
उÆनयन 

एनएच-766ई 74.98 

214 ब§गलोर होसपेट 

एनएच-63 (नया-67) के 
होÖपेट-बÐेलारी-
कनाªटक/आňं ÿदेश सीमा 
पर 4एल का बचा हòआ कायª 

एनएच सं. (63/67) 95.37 
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215 ब§गलोर मंगलौर 
करकला-म§गलोर के सÆनूर 
से िबकरनाकĘे खंड का 4एल 
(पैकेज-III) 

एनएच सं. (13/169) 45.012 

216 ब§गलोर मंगलौर 

एनएच-75 (पुराना एनएच-
48) के अडाहोल (गुंड्या के 
पास) से बंटवाल øॉस 
स³ेशन (पैकेज-02) तक 
4एल 

एनएच सं. (48/75) 48.485 

217 ब§गलोर मंगलौर 

एनएच-75 (पुराना एनएच-
48) के अडाहोल (गुंड्या के 
पास) से बंटवाल øॉस 
स³ेशन (पैकेज-01) तक 
4एल 

एनएच सं. (48/75) 15.13 

218 ब§गलोर मैसूर 
एनएच-275 का मैसूŁ से 
कुशालनगरा खंड (पैकेज-2) 

एनएच सं. 275 22.7 

219 ब§गलोर मैसूर 
एनएच-275 का मैसूŁ से 
कुशालनगरा खंड (पैकेज-3) 

एनएच सं. 275 24.1 

220 ब§गलोर मैसूर 
 
एनएच-275 का मैसूŁ से 
कुशालनगरा खंड (पैकेज-4) 

एनएच सं. 275 26.55 

221 ब§गलोर मैसूर 
 
एनएच-275 का मैसूŁ से 
कुशालनगरा खंड (पैकेज-5) 

एनएच सं. 275 18.985 

222 ब§गलोर रायचूर 
अ³कलकोट का पैकेज-III – 
एनएच-150C का 
कनाªटक/तिमलनाडूबॉडªर 

एनएच नं.150सी 65.5 

223 ब§गलोर रायचूर 
अ³कलकोट का पैकेज-IV – 
एनएच-150C का 
कनाªटक/तिमलनाडूबॉडªर 

एनएच नं.150सी 40.6 

224 ब§गलोर रायचूर 

एनएच-748ए के बेलगाम-
हòंगुंड-रायचूर खंड म¤ प³कì 
सड़क सिहत 4 लेन का 
िनमाªण (पैकेज-5) 

एनएच सं. 748ए 46.2 

225 ब§गलोर रायचूर 

एनएच-748ए के बेलगाम-
हòंगुंड-रायचूर खंड म¤ प³कì 
सड़क सिहत 4 लेन का 
िनमाªण (पैकेज-6) 

एनएच सं. 748ए 44.9 
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226 ब§गलोर तुमकुर 
तुमकुर-िशवमोµगा खंड को 
चार लेन का बनाना (पैकेज-
IV) 

एनएच सं. (206/69) 50.975 

227 ब§गलोर तुमकुर 

एनएच-48 (पुराना एनएच-
04) के तुमकुर बाईपास खंड 
सिहत नेलमंगला से तुमकुर 
तक पहòंच िनयंýण के साथ 
छह लेन का िनमाªण 

एनएच सं. (4/48) 44.733 

228 िवजयवाड़ा अनंतपुर 

4 आňं ÿदेश राºय म¤ एनएच 
(ओ) के अंतगªत हाइिāड 
एÆयुटी मोड पर एनएच 44 के 
मौजूदा िकमी 346.300 
(िडजाइन चेनेज िकमी 
0.000) से अनंतपरु-
मचुुकोटा खंड के िकमी 
39.380 (िडजाइन चेनेज 
िकमी 37.000) तक एनएच 
544डी को लेन बनाना 

एनएच 544डी 37 

229 िवजयवाड़ा अनंतपुर 

आňं ÿदेश राºय म¤ राÕůीय 
राजमागª (ओ) के अंतगªत 
हाइिāड एÆयुटी मोड पर 
एनएच 544डी के मुचुकोटा-
बµुगा खंड के मौजूदा िकमी 
39.380 (िडजाइन अÅयाय 
37.000) से िकमी 74.450 
(िडजाइन अÅयाय 69.000) 
तक 4 लेन का िनमाªण 

एनएच 544डी 32 

230 िवजयवाड़ा राजमहेÆþवरम 

आňं ÿदेश राºय म¤ हाइिāड 
एÆयुटी मोड पर भारतमाला 
पåरयोजना के अंतगªत इंटर 
कॉåरडोर łट के अंतगªत 
रचेलाª  गांव से गरुवयगडेुम 
गांव (िडजाइन ®ृंखला 
105+236 से 132+664) 
तक एनएच-365बीजी 
(खÌमम-देवरापÐले) के 4 
लेन वाले ÿवेश िनयंिýत नए 

एनएच365बीजी 27.428 
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úीनफìÐड राजमागª खंड का 
िनमाªण (पैकेज - IV) 

231 िवजयवाड़ा राजमहेÆþवरम 

आňं ÿदेश राºय म¤ हाइिāड 
वािषªकì मोड पर भारतमाला 
पåरयोजना के तहत इंटर 
कॉåरडोर łट के तहत 
गरुवायगडेुम गांव से 
देवरापÐली (िडजाइन चेनेज 
132+664 से 162+126) 
तक एनएच-365BG 
(खÌमम-देवरापÐले) के 4 
लेन ए³सेस िनयंिýत नए 
úीनफìÐड राजमागª खंड का 
िनमाªण (पैकेज - V) 

एनएच365बीजी 29.462 

232 िवजयवाड़ा राजमहेÆþवरम 

भारतमाला पåरयोजना के 
अंतगªत ईपीसी मोड पर आंň 
ÿदेश राºय म¤ अछामपेटा 
ज³ंशन (एनएच-216) से 
वकलपडुी लाइट हाउस (चौ. 
0.000 से चौ. 13.198 तक) 
को जोड़ने वाले काकìनाडा 
एकंरेज पोटª तक मौजूदा 2 
लेन से 4 लेन तक पोटª  
कनेि³टिवटी का उÆनयन। 

एनएच516एफ 13.198 

233 िवजयवाड़ा राजमहेÆþवरम 

भारतमाला पåरयोजना के 
अंतगªत ईपीसी के तहत आňं 
ÿदेश राºय म¤ काकìनाडा 
बंदरगाह से एनएच-16 
कनेि³टिवटी के एक िहÖसे के 
łप म¤ समरलाकोटा से 
अचÌपेटा जं³शन (िकमी 
0.000 से िकमी 12.250 
तक) तक 4-लेन ए³सेस 
कंůोल हाईवे का िनमाªण 

एनएच516एफ 12.25 
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234 िवजयवाड़ा नÐेलोर 

आňं ÿदेश राºय म¤ ईपीसी 
मोड पर िक.मी.0+000 से 
िक.मी.18+000 तक 
कृÕणापĘनम (पैकेज-I) तक 
समिपªत बदंरगाह सड़क के 
छह लेन का िनमाªण 

एनएच-67 18.975 

235 िवजयवाड़ा नÐेलोर 

भारतमाला पåरयोजना के 
ÿथम चरण के अंतगªत 
एचएएम मोड पर आंň ÿदेश 
राºय म¤ एनएच-516डÊÐयू 
पर िचÐलाकुŁ øॉस रोड से 
तुरप ु कानपरु (पैकेज-II का 
भाग-I) िकमी 0+000 
(एनएच-16 का 131+500) 
से िकमी 23+770 तक 4-
लेन का िनयंिýत ÿवेश 
राजमागª का िनमाªण, 
िजसम◌ें एनएच-16 पर 6-
लेन का Éलाईओवर और 
पहòंच मागª (लंबाई िकमी 
1.050) तथा तुरप ु कनुपłु 
से पोटª साउथ गेट (पैकेज-II 
का भाग-II) तक िकमी 
23+770 से िकमी 35+015 
तक 6-लेन का िनयंिýत 
ÿवेश मागª शािमल है। 

एनएच-516डÊलू 36.06 

236 िवजयवाड़ा नÐेलोर 

ईपीसी मोड (पैकेज-III) पर 
भारतमाला पåरयोजना चरण-
I के अंतगªत आňं ÿदेश राºय 
म¤ थिÌमनपĘनम म¤ 
कृÕणापĘनम बंदरगाह के 
िनकट खंडलłे øìक के 
उ°र और दि±ण औīोिगक 
³लÖटर को नाåरकेलपÐले 
(भाग-I िकमी 0+000 से 
िकमी 14+650 तक) से 
जोड़ने वाली úीन फìल◌्ड 
सड़क कì चार लेिनंग का 

एनएच-516डÊलू 15.95 
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िनमाªण और एनएच-67 पर 
समिपªत बदंरगाह सड़क के 
िवÖतार को छह लेिनंग का 
बनाना (भाग-II िकमी 
18+000 से िकमी 19+300 
तक)। 

237 िवजयवाड़ा नÐेलोर 

भारतमाला पåरयोजना चरण-
1 (पैकेज-IV) के अंतगªत 
एचएएम मोड पर आंň ÿदेश 
राºय म¤ िकमी.57+046 से 
िकमी.91+927 तक 
नायडूपेटा ज³ंशन-
तŁुपुकनपरु खंड के छह लेन 
का िनमाªण 

एनएच-71 34.881 

238 िवजयवाड़ा िवजयनगरम 

हाइिāड एÆयुइटी मोड पर 
आňं ÿदेश राºय म¤ रायपरु-
िवशाखाप°नम आिथªक 
गिलयारे के अंतगªत िकमी 
365.033 से िकमी 
396.800 तक एनएच-
130सीडी रोड के अलŁु-
ज³कुवा खंड का छह लेन का 
िवकास [पैकेज-1(एपी)] 

एनएच - 130सीडी 31.767 

239 िवजयवाड़ा िवशाखाप°नम 

कॉÆव¤ट ज³ंशन से शीलानगर 
ज³ंशन तक बंदरगाह संपकª  
सड़क के िलए 4एल सड़क 
का सधुार कर उसे 6एल 
सड़क म¤ बदला जाएगा तथा 
4एल समिपªत बदंरगाह 
सड़कŌ का िनमाªण िकया 
जाएगा। 

एनएच -516 सी 9.58 

240 िवजयवाड़ा कुरनूल 

कुरनूल से 4एल पीएस 

(एनएच- 40 के मौजूदा 
िकमी. 5.400/िडजाइन 

िकमी.0.000) एनएच- 
340सी के मंडलेम (मौजूदा 
िकमी. 38.000/िडजाइन 

एनएच - 340सी 30.6 
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िकमी. 30.600) तक 
(पैकेज-1) 

241 िवजयवाड़ा कुरनूल 

एनएच-340सी पर मडंलेम 
(मौजूदा िकमी. 
38.000/िडजाइन 
िकमी.30.600) से आÂमकुर 
(मौजूदा िकमी. 
73.000/िडजाइन िकमी. 
66.115) तक 4एल पीएस 

(पैकेज-2) 

एनएच - 340सी 35.515 

242 िवजयवाड़ा िच°ूर 

वरदराजलुा से कुमारजापेट 
तक 6एल, एनएच-716बी 
(पैकेज-I) के िकमी 0.000 से 
िकमी 43.800 तक 

एनएच-716बी 43.8 

243 िवजयवाड़ा िच°ूर 

िच°ूर से थÂचूर तक 6एल, 
कुमारजापेट से वीरा कावेरी 
राजा पुरम तक िकमी 
43.800 से िकमी 61.380 
तक एनएच-716बी (पैकेज-
II) 

एनएच-716बी 17.58 

244 िवजयवाड़ा िच°ूर 

एनएच 716बी के िकमी 
61.380 से िकमी 96.040 
तक वीरा कावेरी राजा पुरम 
से पŌडाव³कम तक 6एल 
(पैकेज-III) 

एनएच-716बी 34.66 

245 िवजयवाड़ा िच°ूर 

एनएच 716बी (पैकेज-IV) के 
िकमी 96.040 से िकमी 
116.100 तक पŌडाव³कम 
से किÆनगाइपेयर तक 6एल 

एनएच-716बी 20.06 

246 िवजयवाड़ा िच°ूर 

ब§गलोर चÆेनई ए³सÿेसवे 
िकमी.71.000 से 
िकमी.96.000 तक 
(कनाªटक राºय म¤ बेथमगंला 
से बायरड्ेडीपÐली तक) 
(चरण-II पैकेज-I) 

एनई-7 25 

247 िवजयवाड़ा िच°ूर 
ब§गलोर चÆेनई ए³सÿेसवे) 
िकमी 96.000 से 127.000 

एनई-7 31 
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तक (बायरड्ेडीपÐली से 
बंगाŁपलेम) (चरण-II पैकेज-
II) 

248 िवजयवाड़ा िच°ूर 

ब§गलोर चÆेनई ए³सÿेसवे 
िकमी.127.000 से 
िकमी.156.000 तक 
(बंगाŁपलेम से गडुीपाला 
खंड) (चरण-II पैकेज-III) 

एनई-7 29 

249 िवजयवाड़ा ितŁपित 

एनएच-4 के एपी/टीएन बॉडªर 
से नालागामपÐली खंड पर 
िकमी 133.360 से िकमी 
171.590 तक 

एनएच 4 37.11 

250 िवजयवाड़ा ितŁपित 

एनएच-71 का रिेनगुंटा-
नायडुपेटा खंड िकमी 
00.000 से िकमी 57.046 
तक 

एनएच-71 57.046 

251 िवजयवाड़ा ितŁपित 

राÕůीय राजमागª-71 का 
मदनपÐली-िपलłे खंड 
िकमी 00.000 से िकमी 
55.900 तक 

एनएच-71 55.9 

252 िवजयवाड़ा ितŁपित 
एनएच-71 का िपलेł-कलूर 
खंड िकमी 55.900 से िकमी 
95.717 तक 

एनएच-71 18.1 

253 िवजयवाड़ा ितŁपित 
एनएच-716 के कडपा-िचÆना 
ओरमपाडु खंड को 4 लेन का 
बनाना 

एनएच-716 64.2 

254 िवजयवाड़ा ितŁपित 
एनएच-716 के िचÆना 
ओरमपाडु-रिेनगुंटा खंड को 
4 लेन का बनाना 

एनएच-716 57.73 

255 िवजयवाड़ा कडपा 

हाइिāड एÆयुइटी मोड पर 
आňं ÿदेश राºय म¤ 
भारतमाला पåरयोजना के 
अंतगªत एनएच-67 के 
Ìयदकुुर बडवेल खंड के 
िकमी.585.930 (िडजाइन 
चेनेज 585.820) से 
िकमी.628.505 (िडजाइन 

एनएच-67 45.14 
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चेनेज 630.960) तक चार 
लेन का िनमाªण 

256 िवजयवाड़ा अमरावती(एपी) 

हाइिāड वािषªकì मोड 
(पैकेज.IV) पर भारतमाला 
पåरयोजना के तहत आňं 
ÿदेश राºय म¤ एनएच-16 के 
िवजयवाड़ा-गुंडागोलान ु खंड 
म¤ कृÕणा नदी पर ÿमखु पलु 
सिहत गोलापडुी 
(िकमी.30+000) से 
िचÆनाकाकानी 
(िकमी.47+881) तक 
िवजयवाड़ा बाईपास कì 6-
लेिनंग। 

एनएच-16 17.881 

257 चंडीगढ़ चंडीगढ़ 
एनएच-72 का 4एल अंबाला-
काला अंब खंड 

72 33.815 

258 चंडीगढ़ चंडीगढ़ 
एनएच-907 के जगाधरी-
ताजेवाला खंड का 4L 

907 32.512 

259 चंडीगढ़ चंडीगढ़ 
एनएच-205ए के आईटी 
िसटी खरड़-कुराली रोड 
स³ेशन कì 6एल 

205ए 31.23 

260 चंडीगढ़ चंडीगढ़ 

úीनफìÐड अंबाला-चंडीगढ़ 
कì 6एल, िजसम¤ एनएच-
205ए के लालł खंड तक 
Öपर भी शािमल है 

205ए 30.828 

261 चंडीगढ़ चंडीगढ़ 
लिुधयाना-łपनगर पैकेज-3 
का 4/6L 

205के 43.26 

262 चंडीगढ़ चंडीगढ़ सरिहंद-मोहाली का 4एल 205एजी 27.37 

263 चंडीगढ़ चंडीगढ़ 
4/6 लेन लिुधयाना łपनगर 
पैकेज-2 

205के 47.24 

264 चंडीगढ़ अंबाला 

शामली-अंबाला खंड (पैकेज-
I) के गोगवान जलालपरु 
(शामली) से रानीपरु बरसी 
(सहारनपरु) तक 6एल पहòंच 
िनयंिýत úीनफìÐड राजमागª 

344 जीएम 46.1 
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(िडजाइन सीएच फॉमª िकमी 
00.600 से िकमी 45.500) 

265 चंडीगढ़ अंबाला 

रानीपरु बरसी से अधोया 
मसुलमाना खंड, शामली-
अंबाला तक 6एल ए³सेस 
िनयंिýत úीनफìÐड राजमागª 
(पैकेज-II) (िडजाइन अÅयाय 
फॉमª िकमी 45.500 से िकमी 
84.400 तक) 

344 जीएम 38.9 

266 चंडीगढ़ अंबाला 

अधोया मुसलमाना से 
शामली-अंबाला के सादोपुर 
खंड तक 6एल ए³सेस 
िनयंिýत úीनफìÐड राजमागª 
(पैकेज-III) (िडजाइन चौ. 
फॉमª िकमी 84.400 से िकमी 
121.786 तक) 

344 जीएम 37.386 

267 चंडीगढ़ अंबाला 

हाइिāड एÆयुटी मोड पर 
हåरयाणा राºय म¤ भारतमाला 
पåरयोजना के अंतगªत 
शामगढ़ गांव के पास एनएच-
44 से शłु होकर (िडजाइन 
िकमी 0+000) और 
समालखा गांव के पास 
करनाल-मुनक रोड 
(एमडीआर-115) पर समाĮ 
होने वाली 6-लेन úीनफìÐड 
करनाल åरगं रोड का िनमाªण 

सŏपा नहé गया है 34.5 

268 चंडीगढ़ अंबाला 

हåरयाणा राºय म¤ भारतमाला 
पåरयोजना के अंतगªत 
हाइिāड वािषªकì मोड पर 
कपूरी गांव के पास एनएच-
344जीएम के शामली-
अंबाला खंड के साथ ज³ंशन 
से शłु होकर भारी गांव के 
पास एनएच-152 के 
इÖमाइलाबाद-अंबाला खंड 
पर समाĮ होने वाली 

सŏपा नहé गया है 22.524 
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(िडजाइन िकमी 40+750) 
6-लेन úीनफìÐड अंबाला 
åरगं रोड का िनमाªण (कुल 
लंबाई 22.524 िकलोमीटर)। 

269 चंडीगढ़ सोनीपत 

हåरयाणा राºय म¤ एनएच-
352A (पैकेज-I) का 4-लेन 
जéद-गोहाना खंड िकमी. 
0.000 से िकमी. 40.601 
तक 

352ए 40.601 

270 चंडीगढ़ सोनीपत 

हåरयाणा राºय म¤ एनएच-
352A (पैकेज-II) का 4-लेन 
गोहाना-सोनीपत खंड िकमी. 
40.601 से िकमी. 78.837 
तक 

352ए 38.236 

271 चंडीगढ़ िभवानी 

हåरयाणा राºय म¤ भारतमाला 
पåरयोजना के अंतगªत 
हाइिāड एÆयुटी मॉडल पर 
खरक पांडवा गांव के पास 
अंबाला-कैथल-िहसार रोड 
(एनएच-152) के जं³शन से 
घµगा गांव के पास पिटयाला-
समाना-पटरान रोड (एसएच-
10) के ज³ंशन तक (िकमी 
120+250 स े िकमी 
157+920) िदÐली-
अमतृसर-कटरा ए³सÿेसवे 
(चरण-I पैकेज-V) कì चार 
लेन वाली úीनफìÐड 
पåरयोजना का िनमाªण 

एनई-5 37.67 

272 चंडीगढ़ िभवानी 

राºय म¤ भारतमाला 
पåरयोजना के अंतगªत 
हाइिāड एÆयुटी मोड पर 
एनएच 148बी (िडजाइन 
लंबाई 42.934 िकमी) के 
िभवानी हांसी सड़क खंड का 
4-लेन का िनमाªण 

एनएच-148बी 42.934 
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273 चंडीगढ़ िभवानी 

भारतमाला पåरयोजना चरण-
I के अंतगªत हाइिāड एÆयुटी 
मोड पर हåरयाणा राºय म¤ 
एनएच -152जी के िकमी 
0+000 से िकमी 22+850 
(शाहबाद - थोल फìडर łट 
का िहÖसा) तक 4-लेन 
úीनफìÐड जलबेहरा - 
शाहबाद खंड का िनमाªण 

एनएच-152जी 22.85 

274 चंडीगढ़ अमतृसर 

िदÐली-अमतृसर-कटरा 
ए³सÿेसवे (चरण-I Öपर-I) 
ज³ंशन से। कपूरथला - 
सÐुतानपरु लोधी रोड 
(एनएच-703A) के साथ 
ईशरवाल गांव के पास 
ज³ंशन तक। गोइनवाल 
सािहब के पास कपूरथला - 
तरनतारन रोड (एनएच-
703AA) के साथ [अमृतसर 
कनेि³टिवटी के िकमी 
24+000 से िकम◌ी 
41+000] 

एनई5ए 16.9 

275 चंडीगढ़ अमतृसर 

िदÐली-अमतृसर-कटरा 
ए³सÿेसवे (चरण-I Öपर-III) 
भीशÌबरपरुा के िनकट 
अमतृसर-जालंधर रोड 
(एनएच-3) के ज³ंशन से 
अमतृसर हवाई अड्डे के 
िनकट अमृतसर-अंजला रोड 
(एनएच-354) के ज³ंशन 
तक [अमृतसर संपकª ता के 
िकमी 71+000 से िकमी 
99+000 तक] 

एनई5ए 28.07 

276 चंडीगढ़ अमतृसर 
अमतृसर बाईपास (पैकेज 
III) िकमी. 71.496 से िकमी. 
105.158 तक 

354 49.944 

277 चंडीगढ़ अमतृसर 
अमतृसर (एयरपोटª  ज³ंशन) 
- रामदास िकमी 100.835 

354 38.978 
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से िकमी 139.813 तक 
(पैकेज - IV) 

278 चंडीगढ़ अमतृसर 

Êयास के िनकट जालंधर-
अमतृसर राजमागª (एनएच-
3) के साथ चौराहे से लेकर 
गांव अ¸छल के िनकट 
बटाला बाईपास के आरंभ 
तक Êयास-मेहता-बटाला-
डेरा बाबा नानक के 4एल 
(िकमी. 0.000 से िकमी. 
31.300 तक) (पैकेज-1) 

503डी 31.3 

279 चंडीगढ़ अमतृसर 

बटाला बाईपास के शłु होने 
से लेकर डेरा बाबा नानक के 
पास अजनाला गुरदासपरु 
राजमागª (एनएच 354) के 
साथ चौराहे तक मौजूदा 
Êयास - बाबा बकाला - डेरा 
बाबा नानक स³ेशन का 4एल 
(िकमी. 31.300 से िकमी. 
69.100 तक) अितåरĉ 
बटाला बाईपास (पैकेज-II) 
के साथ 

503डी 37.8 

280 चंडीगढ़ अमतृसर 

एनएच-503ए (पैकेज-I) के 
िकमी 8.270 से िकमी 
54.000 तक अमृतसर-
घोमन - टांडा - ऊना खंड का 
4एल 

503ए 45.73 

281 चंडीगढ़ अमतृसर 
िदÐली-अमतृसर-कटरा 
ए³सÿेसवे (चरण-I Öपर-II) 
[अमृतसर कनेि³टिवटी] 

एनई5ए 30.05 

282 चंडीगढ़ अमतृसर घोमन टांडा (पैकेज-2) 503ए 31.5 
283 चंडीगढ़ जालंधर अमतृसर बिठंडा (पैकेज-1) 754ए 39 
284 चंडीगढ़ जालंधर अमतृसर बिठंडा (पैकेज-2) 754ए 54 
285 चंडीगढ़ जालंधर जालंधर बाईपास - 46.5 
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286 चंडीगढ़ लिुधयाना 

हाइिāड एÆयुटी मोड पर 
पंजाब राºय म¤ भारतमाला 
पåरयोजना के अंतगªत 
लिुधयाना बाईपास के साथ 
खरड़ तक Öपर सिहत 
मानेवाल (लुिधयाना) के 
िनकट एनई-5 गांव के 
ज³ंशन से िभओरा गांव 
(łपनगर) के िनकट एनएच-
205 के ज³ंशन तक चार/छह 
लेन वाले úीनफìÐड 
लिुधयाना-łपनगर राÕůीय 
राजमागª सं´या एनएच-
205के का िनमाªण, पैकेज-1 
(िडजाइन अÅयाय 0.000 से 
िडजाइन अÅयाय 37.700 
तक) 

205के 37.7 

287 चंडीगढ़ लिुधयाना 

6एल ए³सेस िनयंिýत 
लिुधयाना-बिठंडा úीनफìÐड 
राजमागª, रामपुरा फूल के 
पास अमतृसर-बिठंडा 
úीनफìÐड रोड (एनएच-
754ए) के साथ ज³ंशन से 
एनएच-754एडी के िकमी 
0.0 से िकमी 30.3 तक, 
टÐलेवाल गांव के पास मोगा-
बरनाला रोड (एनएच-703) 
के साथ ज³ंशन तक (पैकेज-
1) 

754ई. 30.3 

288 चंडीगढ़ लिुधयाना 

6एल ए³सेस िनयंिýत 
लिुधयाना-बिठंडा úीनफìÐड 
हाईवे, मोगा-बरनाला रोड 
(एनएच-703) के साथ 
ज³ंशन से गांव टÐलेवाल के 
पास, िदÐली-कटरा 
ए³सÿेसवे (एनई-5) के साथ 
ज³ंशन तक, लिुधयाना के 
गांव बÐलोवाल के पास, 

754ई. 45.243 
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एनएच-754एडी पर िकमी 
30.300 से िकमी 75.543 
तक (पैकेज-2) 

289 चंडीगढ़ लिुधयाना 

पंजाब राºय म¤ एनएच (ओ) 
के तहत हाइिāड वािषªकì 
मोड पर (लिुधयाना) राजगढ़ 
गांव के पास (एनएच-44) के 
साथ चौराहे से लुिधयाना के 
बÐलोवाल गांव के पास 
िदÐली कटरा ए³सÿेसवे, 
एनई 5 के साथ चौराहे तक 
(िकमी 00+000 से िकमी 
25+240) छह लेन वाले 
úीनफìÐड दि±णी 
ल◌ुिधयाना बाईपास का 
िनमाªण। 

44, एनई-5 25.24 

290 चंडीगढ़ लिुधयाना 

सिहत फगवाड़ा से 
होिशयारपरु रोड (एनएच 
344बी) को चार लेन का 
बनाना (एनएच-344बी के 
चÈैटर-0.600 से चैÈटर 
46.902 तक और एनएच-
344ए के चैÈटर 7.780 से 
चÈैटर 8.900 तक, कुल 
िडजाइन लंबाई: 48.622 
िकमी)  
हाइिāड एÆयुटी मोड पर 
पंजाब राºय म¤  

344बी 48.622 

291 चंडीगढ़ 
लिुधयाना 
ए³सÿेसवे 

िदÐली-अमतृसर-कटरा 
ए³सÿेसवे (चरण-I पैकेज-
VI) का िनमाªण, घµगा गांव के 
िनकट पिटयाला-समाना-
पटरान रोड (एसएच-10) के 
ज³ंशन से लेकर भवानीगढ़ 
के िनकट पिटयाला-बिठंडा 
रोड (एनएच-7) के ज³ंशन 
तक (िकमी 157+920 से 

एनई-05 30.91 
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िकमी 188+830 तक) 
पंजाब राºय म¤ भारतमाला 
पåरयोजना के अंतगªत ईपीसी 
मोड पर िकया जाएगा। 

292 चंडीगढ़ 
लिुधयाना 
ए³सÿेसवे 

िदÐली-अमतृसर-कटरा 
ए³सÿेसवे (चरण-I पैकेज-
VII) भवानीगढ़ के िनकट 
पिटयाला-बिठंडा रोड 
(एनएच-7) के ज³ंशन से 
भोगीवाल गांव के िनकट 
लिुधयाना-मलेरकोटला 
(एसएच-11) के जं³शन तक 
(िकमी 188+830 से िकमी 
225+770) पंजाब राºय म¤ 
भारतमाला पåरयोजना के 
अंतगªत ईपीसी मोड पर। 

एनई-05 36.94 

293 चंडीगढ़ 
लिुधयाना 
ए³सÿेसवे 

िदÐली-अमतृसर-कटरा 
ए³सÿेसवे (चरण-I पैकेज-
VIII) लिुधयाना-
मलेरकोटला (एसएच-11) के 
ज³ंशन से भोगीवाल गांव के 
पास से मÐुलांपरु दाखा के 
पास लिुधयाना-मोगा रोड 
(एनएच-5) के ज³ंशन तक 
(िकमी 225+770 से िकमी 
260+860) पंजाब राºय म¤ 
भारतमाला पåरयोजना के 
तहत ईपीसी मोड पर। 

एनई-05 35.09 

294 चंडीगढ़ 
लिुधयाना 
ए³सÿेसवे 

िदÐली-अमतृसर-कटरा 
ए³सÿेसवे (चरण-1-पैकेज-
IX) मÐुलांपुर दाखा के िनकट 
लिुधयाना-मोगा रोड (एनएच-
5) के ज³ंशन से कंग सािहबू 
गांव के िनकट जालंधर-मोगा 
रोड (एनएच-703) के 
ज³ंशन तक (िकमी 
260+860 स े िकमी 

एनई-05 43.04 
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303+900) पंजाब राºय म¤ 
भारतमाला पåरयोजना के 
अंतगªत ईपीसी मोड पर। 

295 चंडीगढ़ 
लिुधयाना 
ए³सÿेसवे 

िदÐली-अमतृसर-कटरा 
ए³सÿेसवे (चरण-1-पैकेज-
ए³स) कांग सािहबू गांव के 
िनकट जालंधर-मोगा रोड 
(एनएच-703) के जं³शन से 
खोजेवाल गांव के िनकट 
जालंधर-कपूरथला रोड 
(एनएच-703ए) के ज³ंशन 
तक (िकमी 303+900 से 
िकमी 319+400) और कांग 
सािहबू गांव के िनकट 
जालंधर-मोगा रोड (एनएच-
703) के ज³ंशन से ईशरवाल 
गांव के िनकट कपूरथला-
सÐुतानपरु लोधी रोड 
(एनएच-703ए) के ज³ंशन 
तक (िकमी 0+000 से िकमी 
24+000 अमृतसर 
कनेि³टिवटी)। 

एनई-05 39.5 

296 चंडीगढ़ 
लिुधयाना 
ए³सÿेसवे 

िदÐली-अमतृसर-कटरा 
ए³सÿेसवे (चरण-I पैकेज-
XI) खोजेवाल गांव के िनकट 
जालंधर-कपूरथला रोड 
(एनएच-703ए) के ज³ंशन से 
®ीहरगोिबंदपरु के िनकट 
अमतृसर-मेहता-
®ीहरगोिबंदपरु-टांडा रोड 
(एनएच-503ए) के ज³ंशन 
तक (िकमी 319+400 से 
िकमी 362+420) पंजाब 
राºय म¤ भारतमाल◌ा 
पåरयोजना के अंतगªत ईपीसी 
मोड पर। 

एनई-05 43.02 
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297 चंडीगढ़ 
लिुधयाना 
ए³सÿेसवे 

िदÐली-अमतृसर-कटरा 
ए³सÿेसवे (चरण-I पैकेज-
XII) ®ीहरगोिबंदपुर के 
िनकट अमतृसर-मेहता-
®ीहरगोिबंदपरु-टांडा रोड 
(एनएच-503ए) के ज³ंशन से 
गरुदासपरु के िनकट 
पठानकोट-गरुदासपरु रोड 
(एनएच-54) के जं³शन तक 
(िकमी 362+420 से िकमी 
397+700) पंजाब राºय म¤ 
भारतमाला पåरयोजना के 
अंतगªत ईपीसी मोड पर। 

एनई-05 35.28 

298 चंडीगढ़ बिठंडा 

एनएच-07 और एनएच-09 
के मलौट और डबवाली 
बाईपास खंड को 4 लेन का 
बनाया जाएगा 

07 और 09 24.934 

299 चंडीगढ़ बिठंडा 
एनएच-105बी के माओगा 
बाजाखाना खंड को 4 लेन 
का बनाया जाएगा 

105बी 43.319 

300 चंडीगढ़ बिठंडा 
एनएच-07 के अबोहर 
फािजÐका खंड को 4 लेन का 
बनाना 

7 44.96 

301 चंडीगढ़ बिठंडा 
एनएच-54 के जोधपरु 
रोमाना बिठंडा-डबवाली खंड 
को 6 लेन का बनाया जाएगा 

54 27.4 

302 चंडीगढ़ बिठंडा 
एनएच-754 ए के अमृतसर 
बिठंडा खंड को 6 लेन का 
बनाया जाना (पैकेज-3) 

754 ए 61.866 

303 मुंबई थाइन 

वडोदरा मुंबई ए³सÿेसवे 
(चरण II - पैकेज XI) [िकमी. 
77.000 से िक.मी. 
103.400] (गंजड - 
तलसारी) 

एनई-4 (नया) 26.4 

304 मुंबई थाइन 

वडोदरा मुंबई ए³सÿेसवे 
(चरण II - पैकेज XII) [िकमी. 
50.700 से िक.मी. 77.000] 
(मसवान - गंजड) 

एनई-4 (नया) 26.3 
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305 मुंबई थाइन 

वडोदरा मुंबई ए³सÿेसवे 
(चरण II - पैकेज XIII) 
[िकमी. 26.582 से िक.मी. 
50.700] (िशरसाद - 
मसवन) 

एनई-4 (नया) 27.11 

306 मुंबई थाइन 

वडोदरा मुंबई ए³सÿेसवे 
(चरण II - पैकेज XIV) 
[िकमी. 3.000 से िक.मी. 
Öपर के 20.200] (िशरसाद - 
अकलोली) 

एनई-4 (नया) 17.2 

307 मुंबई थाइन 

वडोदरा मुंबई ए³सÿेसवे 
(चरण II - पैकेज XV) 
[िकमी. 20.200 से िक.मी. 
38.200 Öपर] (अकलोली - 
अÌन)े 

एनई-4 (नया) 18 

308 मुंबई थाइन 

वडोदरा मुंबई ए³सÿेसवे 
(चरण II - पैकेज XVI) 
[िकमी. 43.000 से िक.मी. 
Öपर के 69.800] (अमने - 
भोज) 

एनई-4 (नया) 24.6 

309 मुंबई थाइन 

वडोदरा मुंबई ए³सÿेसवे 
(चरण II - पैकेज XVII) 
[िकमी. 69.800 से िक.मी. 
Öपर का 79.783] (भोज - 
मोरब)े 

एनई-4 (नया) 9.98 

310 मुंबई थाइन 

वडप े से ठाणे तक एनएच-3 
के नए एनएच-848 का िकमी 
539.202 से िकमी 
563.000 तक खंड 

एनएच-3 (पुराना)  
एनएच-848 (नया) 

20.715 

311 मुंबई अिहÐयानगर 

एनएच-561-ए के 
अिहÐयानगर-िमरजगांव-
करमाला-ट¤भूणê खंड को 
िकमी 0.000 से िकमी 
38.775 तक चार लेन का 
बनाना, पैकेज-I. 

एनएच-516-
ए/एनएच-561-ए 

38.775 

312 मुंबई अिहÐयानगर 
एनएच-561-ए के 
अिहÐयानगर-िमरजगांव-
करमाला-ट¤भूणê खंड को 

एनएच-516-
ए/एनएच-561-ए 

41.615 
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िकमी 38.775 से िकमी 
80.390 तक चार लेन का 
बनाना, पैकेज-II। 

313 मुंबई कोÐहापुर 

महाराÕů राºय म¤ हाइिāड 
एÆयुटी मोड पर एनएच-166 
के सांगली-सोलापुर (पैकेज-
I: सांगली से बोरगांव) खंड 
को मौजूदा चैनल िकमी 
182.195 से चैनल 
219.956 (िडजाइन चैनल 
िकमी 182.556 से 
िकलोमीटर 224.000) तक 
41.444 िकमी लंबाई म¤ चार 
लेन का बनाया जाना 

166 41.444 

314 मुंबई कोÐहापुर 

एनएच-166 के रÂनािगरी-
कोÐहापुर खंड पर िकमी 
0.000 से िकमी 19.769 
तक और िकमी 31.000 से 
िकमी 67.140 तक 4एल 
(पैकेज-I) 

166 55.909 

315 मुंबई कोÐहापुर 

एनएच-166 के िकमी 
67.140 से िकमी 112.340 
तक रÂनािगरी-कोÐहापरु 
खंड का 4एल (पैकेज-II) 

166 45.2 

316 मुंबई कोÐहापुर 

एनएच-48 (पैकेज-I) पर 
िकमी 592.500 से िकमी 
658.000 तक कागल-
सतारा स³ेशन का 6एल 

परुाना एनएच-04  
नया एनएच-48 

61.685 

317 मुंबई कोÐहापुर 

एनएच-48 (पैकेज-II) के 
िकमी 658.000 से िकमी 
725.000 तक कागल-
सतारा खंड का 6एल 

परुाना एनएच-04  
नया एनएच-48 

67 

318 मुंबई पनवेल 

जेएनपीटी पैकेज IV के तहत 
एनएच-4बी पर िकमी 
21.200 से िकमी 27.270 
(डी से ई स³ेशन) और िकमी 
0.000 से िकमी 4.492 (डी 
से जी से³शन) तक ईपीसी 

एनएच 4बी 10.562 
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मोड पर मरÌमत एवं 
रखरखाव (ओ एडं एम) 

319 मुंबई पनवेल 

कलंबोली ज³ंशन का 
िवकास:  
क) सायन पनवेल हाईवे से 
एयरपोटª/एनएच-4बी डीजी 
स³ेशन तक संपकª  िलंक।ख) 
मुंबई पणेु ई-वे से 
एयरपोटª/एनएच-4बी डीजी 
स³ेशन तक संपकª  िलंक 

एनएच-548 15.531 

320 मुंबई पनवेल 

1. एनएच-548 (पुराना 
एनएच-4सी) डीजी स³ेशन 
पर करनाला Öपोट्ªस ज³ंशन 
पर पूवª कì ओर नवी मुंबई 
अंतराªÕůीय हवाई अड्डा 
इंटरच¤ज, चौ. 2.370 
(लगभग)।  
 
2. नवी मुंबई अंतराªÕůीय 
हवाई अड्डे के ÿवेश िबंदओु ं
पर पिĲमी इंटरच¤ज के 
ज³ंशन का िवकास, अमरा 
मारग् पर एनएमआईए के 
पिĲम कì ओर इंटरच¤ज के 
ÖथानŌ पर िकमी 2-860, 
अमरा मागª पर एनएमआईए 
के पिĲम कì ओर वाहन 
अंडरपास, दि±ण बंड रोड 
को जोड़ने वाले उÐवे åरसोसª 
चैनल पर ÿमखु पलु और 
िकले ज³ंशन का सधुार 

एनएच-548 10.317 

321 मुंबई पणेु 

महाराÕů राºय म¤ एनएच 
(ओ) के तहत एचएएम पर 
एनएच-965 के मोहोल-
आलंदी खंड (पैकेज - VI) के 
िदवे घाट (िडजाइन िकमी. 
220.900) से हडपसर 

965 13.25 
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(िडजाइन िकमी. 234.100) 
{िडजाइन लंबाई - 13.25 
िकमी} तक मौजूदा 2/4 लेन 
वाले िहÖसे को चार लेन का 
बनाना। 

322 मुंबई नािसक 

महाराÕů राºय म¤ हाइिāड 
एÆयुटी मोड पर 3.375 
िकलोमीटर लंबे िसÆनर 
बाईपास सिहत एनएच 160 
के िसÆनर से िशरडी खंड को 
िडजाइन Ch:0/000 से 
50/943 तक चार लेन का 
बनाया जाना 

160 50.943 

323 मुंबई सोलापरु 

एचएएम आधार पर एनएच-
166 (पैकेज-II) के िकमी 
224.000 से िकमी 
276.000 तक बोरगांव-
वतंबरे खंड को चार लेन का 
बनाना। 

166 52 

324 मुंबई सोलापरु 

एचएएम आधार पर एनएच-
166 (पैकेज-III) के िकमी 
276.000 से िकमी 
321.600 तक वाटÌबर-े
मंगलवेधा को चार लेन का 
बनाना 

166 45.5 

325 मुंबई सोलापरु 

एनएच-166 (पकेैज-IV) के 
िकमी 321.600 से िकमी 
378.100 तक मंगलवेढ़ा-
सोलापरु को चार लेन का 
बनाना, एचएएम आधार पर। 

166 55.8 

326 मुंबई सोलापरु 

एनएच-150ई के 
अ³कलकोट सोलापरु खंड 
को िकमी 99.400 से िकमी 
138.352 तक चार लेन का 
बनाया जाना एचएएम आधार 
पर। 

150ई 38.952 
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327 रांची डाÐटनगंज 
खजूरी से िवÆधमगनज िकमी 
219.600 से िकमी 
260.483 तक 

75 (नया 39) 41.06 

328 रांची डाÐटनगंज 
भोगू से संखा िकमी 
147.450 से िकमी 
196.870 तक 

75 (नया 39) 49.33 

329 रांची डाÐटनगंज 
उदयपुरा से भोगू िकमी 
95.400 से िकमी 147.450 
तक 

75 (नया 39) 49.94 

330 रांची डाÐटनगंज 
कुł से उदयपरुा िकमी 
55.00 से िकमी 95.400 
तक 

75 (नया 39) 38.6 

331 रांची देवघर 

झारखंड राºय म¤ एनएच-
133 के मेहगामा-हंसडीहा 
खंड को मौजूदा िकमी 
41+900 से मौजूदा िकमी 
93+000 तक हाइिāड 
एÆयुटी मोड पर चार लेन का 
बनाया जाना 

एनएच 133 51.825 

332 रांची देवघर 

झारखंड राºय म¤ एनएच 
114ए के बासुकìनाथ से 
देवघर खंड को िडजाइन 
िकमी 85.081 से िडजाइन 
िकमी 130.240 (िडजाइन 
लंबाई - 45.159 िकमी) तक 
हाइिāड एÆयूटी मोड पर चार 
लेन का बनाया जाना। 

एनएच 114 ए 45.159 

333 रांची धनबाद 

6एल úीनफìÐड वाराणसी- 
रांची- कोलकाता राजमागª, 
बŌगाबार गांव म¤ एनएच-20 के 
ज³ंशन से लेपो गांव म¤ 
एनएच-30 के ज³ंशन तक 
िकमी 325.500 से िकमी 
358.500 तक (पैकेज-12) 

नया एनएच नं. 319बी 33 

334 रांची धनबाद 

6एल úीनफìÐड वाराणसी- 
रांची- कोलकाता राजमागª, 
लेपो गांव म¤ एनएच-320 के 
साथ ज³ंशन से कमलापुर 

नया एनएच नं. 319बी 28.7 
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गांव (झारखंड/पिĲम बंगाल 
सीमा) तक िकमी 358.500 
से िकमी 387.200 तक 
(पैकेज-13) 

335 रांची धनबाद 

गोला-बोकारो (जैना मोड़) 
स³ेशन का 4एल िकमी 
53.600 से िकमी 21.110 
तक 

23/320 32.49 

336 रांची सािहबगंज 

झारखंड म¤ िकमी 0.200 
(सािहबगंज बाईपास का 
िकमी 200.700) से िकमी 
15.885 (एनएच-131ए का 
िकमी 25.240) तक गंगा पलु 
सिहत नए िलंक एनएच-
133बीएफ का िनमाªण और 
िकमी 0.000 (एनएच-131ए 
का िकमी 25.240) से िकमी 
5.500 (एनएच-131ए का 
िकमी 34.100 नरनेपरु के 
पास) तक मिनहारी 
ब◌ाईपास का िनमाªण और 
िबहार राºय म¤ िकमी 5.500 
(एनएच-131ए का िकमी 
34.100) से िकमी 6.000 
(एनएच-131ए का िकमी 
34.600) तक एनएच-131ए 
का चौड़ीकरण ईपीसी मोड 
पर 4 लेन मानकŌ के अनुसार 

133बी और 131ए 21.685 

337 रांची गमुला 

झारखंड राºय म¤ एनएच-23 
के पाÐमा-गमुला खंड पर 
िकमी 26.000 से िकमी 
89.170 तक 4 लेन का 
िनमाªण  

एनएच-23 (नया 
एनएच-43) 

63.17 

338 रांची गमुला 
सीजी/जेएच सीमा से एनएच-
43 का गमुला भरदा खंड 

एनएच 43 32.37 

339 रांची हजारीबाग 
एनएच-2 के चोरदाहा-गोरहार 
खंड को िकमी.249.525 से 

एनएच-2/19 59.66 
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िकमी.320.810 तक 6 लेन 
का बनाना। 

340 रांची हजारीबाग 
6-लेन वाराणसी-रांची 
कोलकाता राजमागª पैकेज-8 

नया एनएच नं. 319बी 37.3 

341 रांची हजारीबाग 
6-लेन वाराणसी-रांची 
कोलकाता राजमागª पैकेज-9 

नया एनएच नं. 319बी 31 

342 रांची हजारीबाग 
6-लेन वाराणसी-रांची 
कोलकाता राजमागª पैकेज-
10 

नया एनएच नं. 319बी 35.6 

343 रांची हजारीबाग 
6-लेन वाराणसी-रांची 
कोलकाता राजमागª पैकेज-
11 

नया एनएच नं. 319बी 36.9 

344 रांची रांची 

हाइिāड एÆयुटी मोड पर 
झारखंड राºय म¤ िकमी 
53.600 (एनएच-320 पर 
गोला) से िकमी 81.446 
(एनएच-320बी पर 
ओरमांझी) तक प³कì सड़क 
के साथ चार लेन का िनमाªण 

320बी 27.846 

345 पटना औरगंाबाद 

6एल úीनफìÐड वाराणसी-
रांची-कोलकाता राजमागª 
अनारबांसिलया गांव से 
सागरमपुर गांव तक (िकमी. 
151+200 से िकमी. 
184+700 तक)(पैकेज-7) 

319बी 33.5 

346 पटना औरगंाबाद 

6एल úीनफìÐड वाराणसी-
रांची-कोलकाता राजमागª 
पचमोन गांव से 
अनारबांसिलया गांव तक 
(िकमी. 116+000 से िकमी. 
151+200 तक) (पैकेज-6) 

319बी 35.2 

347 पटना औरगंाबाद 

औरगंाबाद से िबहार-
झारखंड सीमा (चोरदाहा) 
खंड पर 6एल, एनएच-2 
(पैकेज-01) के िकमी 
180.000 से िकमी 
209.827 तक 

19 29.827 
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348 पटना औरगंाबाद 

एनएच 119 डी (पैकेज-I) के 
0.000 िकमी से 55.002 
िकमी तक अमास से 
िशवरामपरु तक 4एल 
úीनफìÐड संरखेण 

119डी 55.002 

349 पटना औरगंाबाद 

औरगंाबाद से िबहार-
झारखंड सीमा (चोरदाहा) 
खंड पर 6एल, एनएच-19 
(पैकेज-02) के िकमी 
209.827 से िकमी 
249.525 तक 

19 39.698 

350 पटना बेगूसराय 
गंगा पुल समेत औटंा-
िसमåरया 

31 8.15 

351 पटना बेगूसराय 

महेशकंुट-सहरसा-पूिणªया 
(पैकेज I) िकमी 0.00 से 
िकमी. एनएच-107 का 
90.00 

231 90 

352 पटना छपरा 

एनएच-227ए के िकमी 
230.385 से िकमी 
281.391 तक राम जानकì 
मागª के सीवान-मसरख खंड 
का 4एल 

227ए 50.12 

353 पटना छपरा 

एनएच-19 के छपरा बाईपास 
स³ेशन पर िकमी 143.200 
से िकमी 159.255 तक 
अितåरĉ 3एल के साथ 
चौड़ीकरण (पैकेज-1) 

राÕůीय राजमागª 31 16.05 

354 पटना छपरा 

पटना åरगं रोड (एनएच-
131जी) के िहÖसे के łप म¤ 
गंगा नदी पर 6एल पलु और 
उसके पहòंच मागª, शेरपरु के 
पास िकमी 8.480 से शłु 
होकर िदघवारा के पास िकमी 
23.000 तक 

131जी 14.52 

355 पटना दरभगंा 
िडजाइन िकमी.16.500 से 
िकमी.21.500 तक पहòंच 
पथ सिहत बागमती और 

527सी 5 
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लखनदेई नदी पर ÿमखु पलु 
का िनमाªण 

356 पटना दरभगंा 

िकलोमीटर से úीनफìÐड 
संरखेण का 4L. 47.000 से 
िक.मी. एनएच-119D के 
बलभदरपरु से बेला नवादा 
खंड का 89.210 

119डी 42.21 

357 पटना गया 
बि´तयारपुर-रजौली पैकेज-I 
िकमी से। 47.723 से िक.मी. 
54.405 

20 6.682 

358 पटना गया 

4एल úीनफìÐड, 
सåरÖताबाद (पटना) के पास 
एनएच-30 स े शुł होकर 
नाथूपरु तक (एनएच-83 के 
पटना-गया-डोभी खंड का 
पåरयोजना अंितम िबंद)ु 

83 3.914 

359 पटना गया 

परुाने एनएच-83 के िकमी 
39.00 से िकमी 83.00 तक 
पटना-गया-डोभी (पैकेज-II) 
के बीच 4एल सड़क का 
िनमाªण कायª। 

22 44 

360 पटना गया 

परुाने एनएच-83 के िकमी 
83.00 से िकमी 127.217 
तक पटना-गया-डोभी 
(पैकेज-III) के बीच 4एल 
सड़क का िनमाªण कायª 

22 44.217 

361 पटना गया 

एनएच 119 डी (पैकेज-II) 
पर िशवरामपुर से रामनगर 
तक िकमी 55.002 से िकमी 
109.300 तक 4एल 
úीनफìÐड संरखेण 

119डी 54.322 
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362 पटना मोितहारी 

एनएच-28 के पीपराकोठी-
मोितहारी-र³सौल खंड पर 
छतौनी चौक और अवधेश 
चौक पर 4-लेन के 2 
Éलाईओवर का िनमाªण, 
एनएच-28 और एनएच-28ए 
पर महाÂमा गांधी कì ÿितमा 
के साथ 3 ग§ůी गडªर गेटŌ का 
पनुिनªमाªण और एनएच 27 
(परुाना-एनएच 28) 
क◌ोटवा-मेहसी-
मजुÉफरपरु खंड पर 
पीपराकोठी के पास िकमी 
440.00 से िकमी 520.00 
तक सिवªस रोड और नाले 
का िनमाªण (टीओटी के 
तहत) 

527डी,27 3.335 

363 पटना मोितहारी 

राÕůीय राजमागª सं́ या 
227एफ के øोमा - बैरगिनया 
खंड का िडजाइन 
चैनेज0.000 से चैनेज 
34.566 तक पÓेह शोÐडरके 
साथ 2 लेन म¤ पनुवाªस और 
उÆनयन 

227 एफ 34.566 

364 पटना मोितहारी 

उ°र ÿदेश सीमा के 
पåरयोजना राजमागª एनएच-
27 - देवापुर - कोटवा खंड म¤ 
एनएच-27 के 
िकमी.360.915 से 
िकमी.440.000 तक (कुल 
लंबाई 79.085 िकमी) 3 
Êलैक Öपॉट का Öथायी सुधार 
और कोटवा - मेहसी - 
मजुÉफरपरु खंड के 
पåरयोजना राजमागª एनएच-
27 के िकमी.440.000 से 
िकमी.520.000 तक (कुल 

27 13.604 
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लंबाई 80.00 िकमी) 5 Êलैक 
Öपॉट का Öथायी सधुार 

365 पटना मुंगेर 

मुंगेर-िमजाªचौकì से³शन का 
4एल मुंगेर से खाåरया गांव 
ज³ंशन तक िकमी 69+520 
से िकमी 95+580 तक 
(पैकेज-1) 

80 26.06 

366 पटना मुंगेर 

मुंगेर-िमजाªचौकì खंड का 
4एल िकमी 95+580 से 
िकमी 125+000 तक 
(पैकेज-2) 

80 29.42 

367 पटना मुंगेर 

मुंगेर-िमजाªचौकì खंड पर 
मौजूदा भागलपरु बाईपास के 
ÿारभं से रसूलपुर तक िकमी 
125+000 स े िकमी 
157+350 तक 4एल 
(पैकेज-3) 

80 32.35 

368 पटना मुंगेर 

मुंगेर-िमजाªचौकì खंड का 
4एल िकमी 157+350 से 
िकमी 193+931 तक 
(पैकेज-4) 

80 36.58 

369 पटना पटना 

हाइिāड एÆयुटी मोड पर 
उ°र ÿदेश और िबहार राºय 
म¤ एनएच-922 पर ब³सर 
और भरौली के बीच संपकª  के 
िलए गंगा नदी पर अितåरĉ 
3-लेन पुल का िनमाªण 

31 3.3 

370 पटना पटना 

भारतमाला पåरयोजना के 
अंतगªत िच°रसेनपरु गांव 
(िकमी 0+000) से शुł 
होकर एनएच-139डÊÐयू पर 
मािनकपरु (38+814) के 
पास एसएच-74 पर समाĮ 
होने वाले बाकरपरु-

139डÊÐयू 38.81 
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मािनकपरु सड़क खंड के चार 
लेन का िनमाªण 

371 पटना पटना 

दानापरु-िबहटा से³शन के 
िडजाइन Ch:0+000 से 
िडजाइन Ch:19+870 तक 
4L एिलवेटेड कॉåरडोर और 
úेड सधुार, िडजाइन 
Ch:0+000 से िडजाइन 
Ch:0+231 तक दानापरु 
Öटेशन के पास मौजूदा 
आरओबी को जोड़ना, 
दानापरु कì तरफ 4-लेन 
स³ेशन म¤ 1.35 िकमी र§प 
और úेड सुधार और िबहटा -
क◌ोइलवर स³ेशन के 
िडजाइन Ch:19+870 से 
िडजाइन Ch:23+500 तक 
मौजूदा दो लेन के कैåरजवे 
को चार लेन के कैåरजवे म¤ 
अपúेड करना 

922 25.081 

372 पटना पटना 

एनएच-119डी के 
कÐयाणपरु से ताल दशहरा 
तक 4एल úीनफìÐड संरेखण 
(पैकेज-III) 

119डी 47 

373 पटना पटना 
बि´तयारपुर (िकमी 
153.300) से मोकामा 
(िकमी 197.900) 

31 44.6 

374 पटना सासाराम 

6एल úीनफìÐड वाराणसी-
रांची-कोलकाता राजमागª, 
भैरोपरु गांव म¤ भभआु-अधौरा 
सड़क के ज³ंशन से कोनकì 
गांव तक (िकमी 54.000 से 
िकमी 90.000 तक)(पैकेज-
3) 

अभी िनणªय होना 
बाकì 

36 
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375 पटना सासाराम 

6एल úीनफìÐड वाराणसी-
रांची-कोलकाता राजमागª, 
ख§टी गांव के पास चंदौली-
चैनपरु रोड के ज³ंशन से 
पलका गांव के पास भभआु-
अधौरा रोड के ज³ंशन तक 
(िकमी. 27.000 से िकमी. 
54.000 तक) (पैकेज-2) 

टीबीडी 27 

376 पटना सासाराम आरा - मोहिनया (पैकेज-II) 319 60.8 

377 पटना सासाराम 

परुाने एनएच-2 पर वाराणसी 
से औरगंाबाद तक िकमी 
786.00 से िकमी 978.40 
तक छह लेन का िनमाªण 

19 192.4 

378 पटना सपुौल 

उमागांव-सहरसा पैकेज - I 
(संयĉु) एनएच227L का 
उमागांव-कलआुही (0.000 
िकमी से 21.609 िकमी); 
एनएच227J का साहरघाट-
रिहका (0.000 िकमी से 
26.130 िकमी); रिहका-
रामपĘी (0.00 िकमी से 
15.00 िकमी) एनएच527A; 
िबदĵेरÖथान-भेजा 
(0.000KM से 
25.915KM) एनएच527A 
का। 

227एल 88.655 

379 पटना सपुौल 
उमागांव-सहरसा (पैकेज-V) 
बकौर-परसरमा-बनगांव-
बåरयाही और Öपर से मिहषी 

327ई 39.183 

380 पटना सपुौल 
उमागांव-सहरसा (पैकेज-IV) 
कोशी पलु और एÿोच रोड - 
(भेजा-बकौर) 

527 ए 13.3 

381 िदÐली बागपत 
शामली बाईपास-सहारनुपर 
िकमी 92.2 से िकमी 
155.025 तक 

709बी 62.772 

382 िदÐली बागपत 
6एल ए³सेस कंůोल 
úीनफìÐड हाईवे, úाम-
´यावरी से úाम-लतीफपुर, 

344 úा 27 
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सहारनपरु बाईपास पर 
िकमी. 82.000 से िकमी. 
119.790 तक (पैकेज-4) 

383 िदÐली बागपत 

6एल ए³सेस कंůोल 
úीनफìÐड हाईवे úाम-
लोहड्डा से úाम-करŏदा 
महाजन तक िकमी. 27.000 
से िकमी. 56.500 तक 
(पैकेज-2) 

344 úा 29.5 

384 िदÐली बागपत 

6एल ए³सेस कंůोल 
úीनफìÐड हाईवे úाम-करŏदा 
महाजन से úाम-´यावरी तक 
िकमी. 56.500 से िकमी. 
82.000 तक (पैकेज-3) 

344 úा 25.5 

385 िदÐली बागपत 

ईपीई (úाम-मवीकलां) 
ज³ंशन से úाम-लोहड्डा 
तक िकमी 0.000 से िकमी 
27.000 तक 6एल ÿवेश 
िनयंिýत úीनफìल्ड राजमागª 
(पैकेज-1) 

344 úा 39.79 

386 िदÐली िभवानी 

इÖमाइलाबाद - नारनौल 
(पैकेज- 01) (चौ. 0+000 से 
चौ. 23+000) 
[इÖमाइलाबाद से ढांड के 
पास करनाल-पेहोवा रोड 
(एसएच-9) के साथ ज³ंशन] 

एनएच152डी 23 

387 िदÐली िभवानी 

इÖमाइलाबाद - नारनौल 
(पैकेज- 02) (चौ. 23+000 
से 56+000) [ढांड गांव के 
पास करनाल-पेहोवा रोड 
(एसएच-9) के साथ ज³ंशन 
से राजŏद के पास कैथल-
सफìदŌ (एसएच-11) रोड के 
साथ ज³ंशन तक] 

एनएच152डी 33 

388 िदÐली िभवानी 

इÖमाइलाबाद - नारनौल 
(पैकेज- 03) (चौ. 56+000 
से 80+000) [राजŏद के पास 
कैथल-सफìदŌ रोड (एसएच-

एनएच152डी 24 
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11) के साथ ज³ंशन से खेरी 
गांव के पास जéद-सफìदŌ 
रोड (एसएच-14) के साथ 
ज³ंशन तक] 

389 िदÐली िभवानी 

इÖमाइलाबाद - नारनौल 
(पैकेज- 04) (चौ. 80+000 
से 108+000) [खेरी गांव के 
पास जéद-सफìदŌ रोड 
(एसएच-14) के साथ ज³ंशन 
से जुलाना के पास एनएच-
352 (जéद-गोहाना खंड) के 
साथ ज³ंशन तक] 

एनएच152डी 28 

390 िदÐली िभवानी 

इÖमाइलाबाद - नारनौल 
(पैकेज- 05) (अÅयाय 
108+000 से 131+000) 
[जलुाना के पास एनएच-352 
(जéद-गोहाना) के साथ 
ज³ंशन से खरकड़ा के पास 
एनएच-9 (रोहतक-जéद 
खंड) के साथ जं³शन] 

एनएच152डी 23 

391 िदÐली िभवानी 

इÖमाइलाबाद - नारनौल 
(पैकेज- 06) (अÅयाय 
131+000 से 165+000) 
[खरकड़ा के पास एनएच-9 
(रोहतक-जéद खंड) के साथ 
ज³ंशन से चरखी दादरी के 
पास एनएच-334बी (चरखी 
दादरी-झºजर खंड) के साथ 
ज³ंशन] 

एनएच152डी 34 

392 िदÐली िभवानी 

इÖमाइलाबाद - नारनौल 
(पैकेज- 07) (अÅयाय 
165+0 से 200+0) [चरखी 
दादरी के पास एनएच-334बी 
(चरखी दादरी-झºजर खंड) 
के साथ ज³ंशन से कनीना के 
पास रेवाड़ी-कनीना रोड 
(एसएच-24) के साथ 
ज³ंशन] 

एनएच152डी 35 
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393 िदÐली िभवानी 

इÖमाइलाबाद - नारनौल 
(पैकेज- 08) (चौ. 
200+000 से 227+020) 
[कनीना से नारनौल के पास 
रवेाड़ी-कनीना रोड (एसएच-
24) के साथ ज³ंशन] 

एनएच152डी 27.02 

394 िदÐली गािजयाबाद 

एनएच-709बी, पैकेज-I: 
भारतमाला पåरयोजना के 
ÿथम चरण म¤ आिथªक 
गिलयारे के अंतगªत ईपीसी 
मोड पर िदÐली राºय म¤ 
आ±रधाम से िदÐली/यूपी 
सीमा (चौक 0+000 स ेचौक 
14+750) तक िदÐली 
सहारनपरु राजमागª के 
िदÐली िहÖसे म¤ छह लेन का 
िनयंिýत ÿवेश 

709बी 14.75 

395 िदÐली गािजयाबाद 

एनएच-709बी, पैकेज-II: 
भारतमाला पåरयोजना के 
चरण-I म¤ आिथªक गिलयारे 
के अंतगªत ईपीसी मोड पर 
उ°र ÿदेश राºय म¤ 
िदÐली/यूपी सीमा से ईपीई 
ज³ंशन (चौक 14.750 से 
चौक 31.600) तक िदÐली 
सहारनपरु राजमागª के उ°र 
ÿदेश िहÖसे म¤ छह लेन कì 
िनयंिýत पहòंच 

709बी 16.85 

396 िदÐली गािजयाबाद 

डीएमई, पैकेज-V: िदÐली-
मेरठ ए³सÿेसवे से उ°र 
ÿदेश राºय म¤ एनएच-235 के 
िकमी 8.520 तक 4 लेन 
कन³ेटर ईपीसी आधार पर 
(úीनफìÐड संरखेण) 

नया úीनफìÐड 
संरखेण 

14.6 

397 िदÐली रवेाड़ी 

हåरयाणा राºय म¤ हाइिāड 
एÆयुटी मोड पर फìडर łट के 
łप म¤ एनएच-352डÊÐयू के 
गड़ुगांव-पटौदी-रवेाड़ी खंड 

352 डÊÐयू 46.11 
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(िडजाइन लंबाई 46.11 
िकमी) का िनमाªण। 

398 िदÐली सोहना 

पिनयाला-बरोडामेओ (पैकेज 
1) के िकमी 0+000 से िकमी 
40+080 (पिनयाला से 
मटोर खंड) तक 6एल 
अिभगम िनयंिýत राजमागª 

एनएच-148बी 40.08 

399 िदÐली सोहना 

6एल ÿवेश िनयंिýत राजमागª 
िकमी 40+080 से िकमी 
86+513 तक (माटोर से 
बरोदामेओ खंड) (पैकेज 2) 

एनएच-148बी 46.433 

400 िदÐली मेरठ 

उ°र ÿदेश राºय म¤ एनएच-
709AD पैकेज - iii का 
मजुÉफरनगर - मीरानपरु 
खंड 

एनएच-709एडी 
(पैकेज-III) 

26 

401 िदÐली मेरठ 
उ°र ÿदेश राºय म¤ एनएच-
709AD (पैकेज-iv) का 
िबजनौर-कोतवाली खंड। 

एनएच-709एडी 
(पैकेज-IV) 

21.62 

402 िदÐली सीएमयू-मथुरा 

डीएनडी महारानी बाग-
ज³ंशन से 6एल ए³सेस 
कंůोÐड हाईव,े एनएच-
148एनए के जैतपरु-पÔुता 
रोड के साथ िकमी 0.00 से 
िकमी 9.00 तक एनसीआर 
म¤ 

एनएच-148 एनए 9 

403 िदÐली सीएमयू-मथुरा 

6एल ÿवेश िनयंिýत राजमागª 
जैतपरु-पÕुता रोड से ज³ंशन 
तक से³टर 62/65 िवभाजन 
सड़क के साथ फरीदाबाद-
बÐलभगढ़ बाईपास पर 
एनएच-148एनए िकमी 9.00 
से िकमी 33.00 तक बदरपरु 
बॉडªर तक Öपर सिहत 

एनएच-148 एनए 
24.000 + 
1.360 
(Öपर) 
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404 िदÐली सीएमयू-मथुरा 

6एल ÿवेश िनयंिýत राजमागª 
फरीदाबाद-बÐलभगढ़ 
बाईपास पर स³ेटर 62/65 
िवभाजन सड़क के साथ 
ज³ंशन से एनएच-148एनए 
के साथ केएमपी ए³सÿेसवे 
के साथ जं³शन तक िकमी 
33.00 से िकमी 59.063 
तक 

एनएच-148 एनए 26.063 

405 िदÐली सीएमयू-मथुरा 

डीएनडी-फरीदाबाद-
बÐलभगढ़ बाईपास केएमपी 
िलंक - िदÐली मुंबई 
ए³सÿेसवे से जेवर 
अंतराªÕůीय हवाई अड्डे तक 
úीनफìÐड कनेि³टिवटी का 
िनमाªण 

एनएच-148 एनए 31.425 

 

CHARGING TIME FOR ELECTRIC VEHICLES 

3336.  SHRI ZIA UR REHMAN: 

 Will the Minister of POWER be pleased to state: 

(a)  whether the Government is cognizant of the fact that the average charging 

time for Electric Vehicles (EVs) in India is 1.5 to 2 hours, far exceeding global 

benchmarks of 30 minutes to one hour for fast chargers; and 

(b)  if so, the details of the steps taken/proposed to be taken by the Government 

to reduce the charging time for EVs keeping in mind that these delays further 

erode consumer confidence in transitioning to EVs? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER 

OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK):  
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(a) and (b): Charging time for electric vehicles depends on several factors such 

as charger type (or capacity), vehicle battery capacity, efficiency of chargers etc. 

Therefore, it may vary depending upon change in any of these parameters. The 

charging durations of some of the electric vehicles, as compiled by Bureau of 

Energy Efficiency, are given in the enclosed Statement. 

Under FAME-II scheme, Ministry of Heavy Industries, Government 

of India is establishing fast public charging infrastructure on major highways as 

well as in cities at fueling stations. 

STATEMENT 

The charging durations of different electric vehicles, available in public 
domain are as follows: - 

Sl. 
No. 

Vehicle 
type 

Vehicle Model 
Range 
(km) 

Charging protocol Charging time 

1 e-2W 
Ola S1 (E2W-AC-04) –  
2.98 kWh 

141 km 
Ola charger  
(IS17017-2-6) 

~ 1 hr. 

2 e-2W 
TVS iQUBE ELECTRIC 
SMART XONNECT – 3.40 
kWh 

115 km 
LEV AC  
(IS 60309) 

~ 1.2 hr. 

3 e-2W Ather 450X – 3.7 kWh 161 km 
Ather Grid 
(IS17017-2-7) 

~ 1 to 1.5 hr. 

4 e-2W AtherRizta – 3.7 kWh 159 km 
Ather Grid 
(IS17017-2-7) 

~ 1 to 1.5 hr. 

5 e-2W 
Ultraviolette F77 Mach 2 
Recon – 10.3 kWh 

323 km 
UV Supernova 
(IS17017-2-6) 

~ 1 hr. 

6 e-3W 
Piaggio Ape E- City FX Max 
– 8 kWh 

145 km 
LEV AC  
(IS 60309) 

~ 3 hr 45 mins 

7 e-3W 
Mahindra Treo HRT – 7.37 
kWh 

171 km 
LEV AC  
(IS 60309) 

~ 3 hr 50 mins 

8 e-3W Bajaj RE E-TEC – 8.9 kWh 178 km 
LEV AC  
(IS 60309) 

~ 4 hr 50 mins 

9 e-3W 
Mahindra Treo Zor - 7.37 
kWh 

80 km 
LEV AC  
(IS 60309) 

~ 3 hr 50 mins 
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Sl. 
No. 

Vehicle 
type 

Vehicle Model 
Range 
(km) 

Charging protocol Charging time 

10 e-4W 
TATA PUNCH.EV ADV LR 
ACFC – 35 kWh 

365 km 
Type-II AC (7 kW) 
CCS-II DC (50 kW) 

AC ~ 5 hr. 
DC ~ 56 mins 

11 e-4W 
TATA NEXON.EV –  
45 kWh 

489 km 
Type-II AC (7 kW) 
CCS-II DC (60 kW) 

AC ~ 6hr 36 
mins 
DC ~ 40 mins 

12 e-4W 
HYUNDAI KONA 
ELECTRIC – 39.2 kWh 

452 km 
Type-II AC (7 KW) 
CCS-II DC (50 kW) 

AC ~ 6 hr 10 
mins 
DC ~ 57 mins 

13 e-4W MG ZS EV – 50.3 kWh 461 km 
Type-II AC (7 KW) 
CCS-II DC (50 kW) 

AC ~ 8.5 to 9 hr 
DC ~ 1 hr 

14 e-4W 
MG Windsor EV Excite –  
38 kWh 

332 km 
Type-II AC (7 KW) 
CCS-II DC (50 kW) 

AC ~ 7.5 hr 
DC ~ 55 mins 

15 e-4W 
KIA EV 6 GT Line AWD –  
84 kWh 

650+ km CCS-II DC (50 kW) DC ~ 73 mins 

  

PROMOTION OF MSMEs IN MAHESANA 

3337.  SHRI HARIBHAI PATEL: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pl

eased to state: 

(a) whether the Government is implementing any scheme for the promotion of 

MSMEs in Mahesana including providing financial support for infrastructure 

and common facilities, if so, the details of the scheme’s objectives and scope;  

(b) the total number of projects approved under the scheme in 2024 and the total 

cost of project and grants provided for these projects;  

(c) the key areas supported by the scheme, such as manufacturing, testing, 

packaging, R&D, product innovation, and skilling activities;  
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(d) the manner in which the scheme has contributed to the development of 

MSMEs in the NER, Mahesana and Sikkim and the expected outcomes from 

these approved projects; and  

(e) the total amount of grant released for the scheme in 2024, including the 

amount allocated for the current financial year and plans for future funding 

thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a): Ministry of MSME is implementing “Micro and Small Enterprises Cluster 

Development Programme (MSE-CDP)” The objective of the MSE-CDP scheme 

is to enhance the sustainability, competitiveness and growth of Micro and Small 

Enterprises (MSEs) by addressing common issues such as improvement of 

technology, skill& quality etc.for their holistic development adopting cluster 

development approach by extending financial assistance as GoI grant to 

establish Common Facility Centers (CFCs) in the existing clusters and 

establish/up-grade infrastructural facilities in new/existing industrial 

estates/areas/flatted factory complexes.  

(b): It is a demand-driven scheme. The proposals are received from State 

Governments/UTs as per their need. No project was received from the 

Government of Gujarat in 2024 under the scheme for Mahesana, however, one 

project for setting up of Common Facility Center in Packaging Cluster, Kadi in 

Mahesana District was approved at a project cost of Rs.937.60 lakh comprising 

approved GoI grant of Rs.750.08 lakh under the scheme during the FY 2019-20. 
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(c): The Key area supported by scheme is establishing Common Facility 

Centres (CFCs) in the industrial area/ existing clusters by creating facilities such 

as testing& quality upgradation facilities, additive manufacturing facilities, 

Packaging facilities, R&D centre, training centre/skill upgradation facilities, 

Design/incubation centre etc. 

(d) and (e):  Apart from the MSE-CDP scheme, Ministry of MSME is 

implementing a dedicated scheme namely “Promotion of MSMEs in NER and 

Sikkim”. The scheme provides financial support to create or upgrade 

infrastructure and common facilities for MSMEs in the NER to supplement 

manufacturing, testing, packaging, R&D, product & process innovations and 

training for natural resources such as fruits, spices, agri, forestry, sericulture and 

bamboo etc. Development of Industrial Estates & Flatted Factory Complexes & 

common facilities for MSMEs engaged in tourism sector. Scheme supports 

development of infrastructure for continuous and sustainable growth of MSMEs. 

12 numbers of projects are approved under this scheme in 2024. Both schemes 

are demand driven and proposals are received from State Government. There is 

no State-wise allocation under the schemes. The total amount of grant released 

under the schemes in 2024 and Jan 2025 to 18.03.2025 is as under: 

Name of the scheme Fund released in 

2024  

Fund released 

from Jan 2025 

to 18.03.2025 

Promotion of MSMEs in NER & Sikkim Rs.69.415 crore Rs.10.46 crore 
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Micro and Small Enterprises Cluster 

Development Programme (MSE-CDP) 

Rs.7.365 crore Rs.1.80 crore 

 

PM VISHWAKARMA SCHEME IN KERALA 

3338.  ADV. DEAN KURIAKOSE: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  the total number of beneficiaries registered under the PM Vishwakarma 

Scheme and the funds sanctioned to the above beneficiaries during the last 

two years from the State of Kerala, district-wise; and 

(b)  the breakup of the institutional trades that have been approved under the 

scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a):  The PM Vishwakarma Scheme which was launched on 17.09.2023 to 

provide end-to-end support to artisans and craftspeople of 18 trades who work 

with their hands and tools, has been rolled out across the country, including 

Kerala. Since its inception, as of 17.03.2025, 22,087 applicants have been 

successfully registered from the State of Kerala. As PM Vishwakarma is a 

Central Sector Scheme, State wise funds are not allocated. The district-wise total 

number of beneficiaries registered under PM Vishwakarma Scheme is given in 

the enclosed Statement. 
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(b):  The Scheme covers artisans and craftspeople engaged in 18 trades, viz. 

(i) Carpenter (Suthar/Badhai); (ii) Boat Maker; (iii) Armourer; (iv) 

Metalsmith/Metal Caster; (v) Hammer and Tool Kit Maker; (vi) Locksmith; (vii) 

Goldsmith (Sonar); (viii) Potter (Kumhaar); (ix) Sculptor (Moortikar, stone carver), 

Stone breaker; (x) Cobbler (Charmakar)/ Shoesmith/Footwear artisan; (xi) 

Mason (Rajmistri); (xii) Basket/Mat/Broom Maker/Coir Weaver; (xiii) Doll & Toy 

Maker (Traditional); (xiv) Barber (Naai); (xv) Garland maker (Malakaar); (xvi) 

Washerman (Dhobi); (xvii) Tailor (Darzi); and (xviii) Fishing Net Maker. 

STATEMENT 

The district-wise total number of beneficiaries registered under PM 
Vishwakarma Scheme 

Districts (Kerala) Total Successful Registration 

Alappuzha 1,237  

Ernakulam 507  

Idukki 711  

Kannur 1,047  

Kasaragod 868  

Kollam 1,994  

Kottayam 345  

Kozhikode 1,938  

Malappuram 2,567  

Palakkad 6,071  

Pathanamthitta 384  

Thiruvananthapuram 3,308  

Thrissur 949  

Wayanad 161  

Kerala (All Districts) 22,087  
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JANASHREE BIMA YOJANA 

3339.  SHRI THARANIVENTHAN M. S.: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  the details of the Janashree Bima Yojana (JBY) for Khadi Artisans and the 

total number of Khadi artisans benefited from this scheme in Tamil Nadu so 

far; 

(b)  the number of financial assistance provided to Khadi artisans under the said 

yojana in Tamil Nadu and the manner in which the scheme specifically 

address their socio-economic welfare; 

(c)  the steps taken to raise awareness and ensure the registration of Khadi 

artisans under the said yojana in Tamil Nadu, particularly in rural areas; 

(d)  the manner in which the said yojana contribute to the economic security and 

welfare of Khadi artisans in Tamil Nadu, especially in case of accidents, 

natural calamities or untimely deaths; and 

(e)  whether there is any plans to expand or improve the benefits of the said 

yojana for Khadi artisans in Tamil Nadu and if so, the proposed changes 

thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (e):  KVIC launched a group Insurance Scheme for Khadi artisans 

named Khadi Karigar Janashree Beema Yojana on 15th August 2003 in 

collaboration with Life Insurance Corporation (LIC) of India for the age group of 
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artisans between 18 to 59 years. The Annual premium of the scheme was Rs. 

100/- per beneficiary. The financial assistance covered under the scheme 

against death and disabilities caused naturally as well as accidently was as 

under:  

1. Death (Accidental) Rs. 75,000/-  
2. Death (Natural)  Rs. 30,000/-  
3. Disability(Permanent)  Rs. 75,000/- 
4. Disability (Partial)  Rs. 37,500/-  
5. Educational benefits  

(ShikshaSahayogYojana)  
The two children of Khadi Artisan those 
who are studying IX Std. to XII Std. 
including ITI are eligible for scholarship 
of Rs. 300/- per quarter.  

 

Government of India merged the social security schemes of Aam Admi 

Bima Yojana (AABY) and Janashree Bima Yojana (JBY) and renamed the 

merged scheme as Aam Admi Bima Yojana with effect from 01/01/2013. Hence 

the JBY got discontinued in 2013. On cumulative basis, 99815 number of 

artisans had been benefitted under Janashree Bima Yojana in Tamil Nadu State 

from the year 2003-2004 to 2013-14. 

 

कमान ±ेý िवकास और जल ÿबंधन कायªøम 

3340. ®ी अŁण कुमार सागरः 

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या देश म¤, िवशेषकर उ°र ÿदेश के शाहजहांपरु संसदीय ±ेý म¤ कमान ±ेý िवकास एवं जल 

ÿबंधन (सीएडीडÊÐयूएम) कायªøम के अंतगªत कायª िकया जा रहा है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है और वतªमान िÖथित ³या है; और 
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(ग) गत तीन वषŎ और चालू वषª के दौरान वषªवार और राºयवार अब तक आवंिटत और उपयोग 

कì गई क¤ þीय िनिधयŌ का Êयौरा ³या है और लाभािथªयŌ कì सं´या िकतनी है? 

जल शिĉ मýंालय म¤ राºय मýंी (डॉ. राज भूषण चौधरी ):  

(क): देश म¤ उ°र ÿदेश राºय सिहत कमांड ±ेý िवकास और जल ÿबंधन (सीएडीडÊ Ð यूएम) 

कायªøम के अंतगªत कायª िकए जा रहे ह§। उ°र ÿदेश का शाहजहापँरु संसदीय िनवाªचन ±ेý भारत 

सरकार Ĭारा कायाªिÆवत मौजूदा सीएडीडÊ Ð यूएम कायªøम के तहत लाभाथê िजलŌ म¤ शािमल नहé 

है। 

(ख): सीएडीडÊ Ð यूएम कायŎ का उĥेÔय, जल कì बबाªदी को कम करने और जबिक खेत म¤ जल 

उपयोग द±ता म¤ सुधार करते हòए खेत तक िसंचाई जल कì कनेि³टिवटी ÿदान करना है। 

सीएडीडÊ Ð यूएम कायªøम को वषª 1973-74 से लागू िकया गया है, इसे वषª 2016-17 म¤ ÿधान मýंी 

कृिष िसंचाई योजना (पीएमकेएसवाई) के अंतगªत शािमल िकया गया है।  

(ग): िवगत तीन वषŎ और वतªमान िव°ीय वषª के दौरान पीएमकेएसवाई-सीएडीडÊÐयूएम के तहत 

ÿदान कì गई क¤ þीय सहायता (सीए) का Êयौरा िनÌ नानुसार है।  

ø.स.ं राº य 
जारी कì गई केÆ þीय सहायता (करोड़ łपए म¤) 

 
2021-22 

 
2022-23

 
2023-24

 
2024-25 (15 फरवरी, 2025 तक) 

1 छ°ीसगढ़ 0.00 0.00 6.87 8.52* 
2 कनाªटका 0.00 2.97 0.00 0.00 
3 मÅय ÿदेश 15.76 5.57 12.82 10.94* 
4 महाराÕů 28.88 60.75 69.84 18.34+28.54* 
5 मिणपुर 2.09 0.00 7.74 0.00 
6 पंजाब 0.00 9.00 55.00 20.00 
7 राजÖथान 61.26 20.78 22.12 13.66* 
 कुल 107.99 99.07 174.39 38.34+61.66* 
      

 * िव°ीय वषª 2024-25 के िलए क¤ þीय सहायता हेतु मदर स¤³ शन जारी कì गई। 
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पीएमकेएसवाई-एआईबीपी और पीएमकेएसवाई-सीएडीडÊÐयूएम पåरयोजनाओ ं के तहत 

लि±त लाभािथªयŌ कì अनुमािनत सं́ या 1,86,19,121 है। हालांिक, इस िवभाग Ĭारा 

सीएडीडÊÐयूएम पåरयोजनाओ ंके िलए लाभाथê का अलग से िववरण नहé रखा जाता है।  

STRENGTHENING OF FOOD PROCESSING EQUIPMENT 
MANUFACTURING SECTOR 

 
3341.  SHRI BAIJAYANT PANDA:  

Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to 

state: 

(a) whether the Government has any plans to expand and strengthen the food 

processing equipment manufacturing sector, if so, the details thereof, 

including proposed initiatives and incentives in this regard; 

(b) if not, the reasons for not prioritizing the expansion of this sector; and 

(c) the details of the steps taken/being taken by the Government to attract 

investments for the local manufacturing of food processing equipments in the 

country? 

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH): 

(a) and (b): In order to promote and ensure overall development of Food 

Processing Industries, Ministry of Food Processing Industries (MoFPI) has been 

incentivizing setting up/expansion of related infrastructure through its Central 

Sector schemes namely Pradhan Mantri Kisan SAMPADA Yojana (PMKSY) 

Scheme, Production Linked Incentive Scheme for Food Processing Industry 
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(PLISFPI) and Centrally Sponsored – Pradhan Mantri Formalization of Micro 

Food Processing Enterprises (PMFME) Scheme across the country. These 

schemes are not region or state specific but demand driven.  

Under Research and Development (R&D) component of the PMKSY 

Scheme, MoFPI extends financial assistance as grant-in-aid to Private 

organizations/ universities/institutions, Public funded organizations and 

recognized R&D laboratories both in public and private sector to promote and 

undertake demand driven R&D work in food processing sector for product & 

process development, design and development of equipment, improved 

storage, shelf-life, packaging etc.  

Under the PMFME Scheme, financial assistance is being provided to 

micro food processing enterprises for acquiring new technologies and upgrading 

equipment. In addition, handholding support is provided to eligible beneficiaries 

for project formulation, execution, access to credit, linkages to 

machine/equipment manufacturers, maintenance of hygiene & quality control 

etc.  

(c): MoFPI is incentivizing establishment of such facilities through its schemes of 

PMKSY, PMFME and PLIS, which are demand driven in nature and implemented 

across the country Apart from this, with the objective to boost investments and 

sourcing of Indian food products, MoFPI organized 3rd edition of a Mega Event, 

called “World Food India” during 19th to 22nd September 2024 at Bharat 

Mandapam, New Delhi to showcase domestic Industry and provide it with 

collaborative opportunities with international stakeholders. The event brought 
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global food processing companies, innovators, supply chain stakeholders, 

equipment manufacturers, etc. on a collaborative platform and provide foreign 

companies with tie-up/ business opportunities with its Indian counterparts.  

 

ENTREPRENEURSHIP AND SKILL DEVELOPMENT PROGRAMMES 

3342.  SHRI KESINENI SIVANATH: 

           SHRI DAGGUMALLA PRASADA RAO: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  the number of entrepreneurs trained under various schemes and 

programmes, State-wise and district-wise for Andhra Pradesh; 

(b)  the number of women beneficiaries trained and placed under the 

Entrepreneurship Skill Development Programme (ESDP) scheme till date, 

State-wise and district-wise for Andhra Pradesh; 

(c)  the financial assistance offered under the scheme during the last five years, 

classified State-wise and component-wise; and 

(d)  the number of new enterprises supported under the Entrepreneurship cum 

Skill Development Programme (E-SDP) component of the scheme during 

the last five years, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):  

(a) and (b):  The Total number of aspiring and existing entrepreneurs trained 

under the Entrepreneurship and Skill Development Programme (ESDP) scheme 
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in Andhra Pradesh in the last 5 years, are 17,883, out of which total number of 

Women Beneficiaries are 10003. The district-wise data of Total Beneficiaries & 

Women Beneficiaries trained under the scheme is given in the enclosed 

Statement. 

(c) and (d):  The Entrepreneurship and Skill Development Programme (ESDP) 

is a Central Sector Scheme with no State-wise fund allocation, and its primary 

objective is to motivate and equip individuals, including aspiring entrepreneurs 

from different sections of society such as SC/ST, women, persons with 

disabilities, ex-servicemen, and those from economically weaker backgrounds, 

to consider self-employment or entrepreneurship as a viable career option, while 

aiming to promote new enterprises, strengthen existing MSMEs, and foster an 

entrepreneurial culture across the country; however, no direct financial 

assistance is provided to new enterprises under the ESDP scheme. 

STATEMENT 
State wise and District wise Progress of ESDP Scheme in Andhra 
Pradesh from  2020-21 to 2024-25 (5 years) till date  

S. No. 
Name 
of the 
State 

Name of Districts 

2020-21 to 2024-25(5 Years) 

No. of 
Beneficiaries 

No. of Women 
Beneficiaries 

1 

An
dh

ra
 P

ra
de

sh
 

Alluri Sitharama Raju 208 174 
2 Anakapalli 1334 638 
3 Anantapur 133 106 
4 Annamayya 596 367 
5 Bapatla 897 469 
6 Chittoor 220 113 
7 East Godavari 546 220 
8 Eluru 371 287 
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9 Guntur 909 618 
10 Kakinada 525 373 
11 Konaseema 79 23 
12 Krishna 2193 1002 
13 Kurnool 819 536 
14 Nandyal 336 241 
15 Ntr 1292 887 
16 Palnadu 185 121 

17 
Parvathipuram 
Manyam 

192 
142 

18 Prakasam 290 194 
19 Spsr Nellore 81 5 
20 Sri Sathya Sai 0 0 
21 Srikakulam 1580 1005 
22 Tirupati 433 284 
23 Visakhapatnam 2651 1118 
24 Vizianagaram 573 264 
25 West Godavari 741 391 
26 Y.S.R. 699 425 
Total 17883 10003 

 

यमनुा नदी कì सफाई और सŏदयêकरण 

3343. ®ी सतपाल āĺचारी: 

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िक: 

(क)  ³या सरकार यमनुा नदी कì सफाई और सŏदयêकरण करने कì योजना बना रही है और यिद 

हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) हåरयाणा के सोनीपत लोक सभा िनवाªचन ±ेý म¤ यमनुा नदी का टोटल िडजॉÐवड सॉिलड्स 

(टीडीएस) Öतर िकतना है/पाया गया है और सरकार Ĭारा नदी म¤ ÿदूषण को िनयंिýत करने 

के िलए ³या कदम उठाए गए ह§/उठाए जा रहे ह§; और 
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(ग)  यमनुा नदी कì गणुव°ा और पाåरिÖथितकìय ÿवाह कì वाÖतिवक समय पर िनगरानी के िलए 

शłु कì गई पयाªवरण ÿवाह (ई-Éलो) िनगरानी ÿणाली कì वतªमान िÖथित ³या है? 

जल शिĉ मýंालय म¤ राºय मýंी (डॉ. राज भूषण चौधरी ): 

(क): भारत सरकार ने गंगा और उसकì सहायक निदयŌ (यमनुा सिहत) के पुनŁĦार के िलए वषª 

2014-15 म¤ नमािम गंगे कायªøम (एनजीपी) शुł िकया था। यह कायªøम माचª 2021 तक पांच वषª 

के िलए चलेगा और इसे आगे बढ़ाकर माचª 2026 तक कर िदया गया है। एनजीपी के तहत 5,911 

करोड़ Łपये कì लागत से 2,130 िमिलयन लीटर ÿितिदन (एमएलडी) सीवरजे उपचार ±मता के 

िनमाªण के िलए 33 पåरयोजनाओ ंको मंजूरी दी गई है। पåरयोजनाओ ंकì सूची िववरण म¤ संलµन है। 

इसके अलावा, क¤ þीय ÿदूषण िनयंýण बोडª (सीपीसीबी) िनयिमत łप से नदी जल गुणव°ा 

मापदडंŌ कì िनगरानी करता है और सीवेज उपचार संयंýŌ (एसटीपी) का िनरी±ण करता है और 

िदÐली म¤ Öथािपत सीवेज उपचार संयंýŌ (एसटीपी) कì गैर-अनपुालन िÖथित के संबंध म¤ जल 

(ÿदूषण कì रोकथाम और िनयýंण) अिधिनयम, 1974 कì धारा 18 (1) (ख) के तहत िदÐली ÿदूषण 

िनयंýण सिमित को िदनांक 12.11.2024 को िनद¥श भी जारी िकए। 

िदÐली राÕůीय राजधानी ±ेý सरकार िनÌनिलिखत सीवेज अवसंरचना संवधªन 

पåरयोजनाओ ंपर काम कर रही है: - 

क. कŌडली फेज II, åरठाला फेज I और यमनुा िवहार फेज II म¤ मौजूदा 3 एसटीपी का पुनवाªस; 

ख. मौजूदा एसटीपी का उÆनयन और ±मता म¤ विृĦ; 

ग. सोिनया िवहार म¤ नए एसटीपी का िनमाªण; 

घ. िविभÆन इंटरसेÈटर सीवर पåरयोजनाए।ँ 

िदÐली जल बोडª (डीजबेी) के सभी ÿचालनरत एसटीपी कì िनगरानी ÿÂयेक महीने 

डीपीसीसी Ĭारा कì जा रही है और िवĴेषण åरपोटª िदÐली ÿदूषण िनयंýण सिमित (डीपीसीसी) कì 

वेबसाइट पर उपलÊध है। डीपीसीसी िनधाªåरत मानकŌ को पूरा करने के िलए िनयिमत आधार पर 

डीजेबी के साथ संपकª  Öथािपत करती है। 
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िदÐली जल बोडª ने सूिचत िकया है िक ÿÂयेक संिवदा म¤ उपचाåरत अपिशĶ आिद के 

गारटंीकृत मापदडंŌ को पूरा न करने कì िÖथित म¤ दडं का ÿावधान है और गैर-अनपुालन के िलए 

समय-समय पर भगुतान रोक िदया जाता है/वसूली कì जाती है। यिद एज¤िसयां बार-बार पýाचार के 

बाद भी उिचत ÿितिøया नहé देती ह§ तो डीजेबी िनिवदा से ÊलैकिलÖट/िनषेध करने का ÿावधान है। 

डीजेबी ने िविभÆन Ö थलŌ पर चूक करने वाली फमŎ पर कारªवाई कì है।  

(ख): सीपीसीबी Ĭारा िनधाªåरत ÿोटोकॉल के अनुसार, पीएच, घुिलत ऑ³सीजन (डीओ), जैिवक 

ऑ³सीजन मांग (बीओडी) और फेकल कोलीफॉमª (एफसी) के िलए नदी कì गणुव°ा कì िनगरानी 

कì जाती है।  

यमनुा नदी कì Öव¸छता सिुनिĲत करने के िलए हåरयाणा सरकार Ĭारा उठाए गए कदम 

िनÌनानुसार ह§: 

i. 1,486 एमएलडी उपचार ±मता वाले 85 एसटीपी ÿचालनरत ह§; 

ii. 184.5 एमएलडी उपचार ±मता वाले 17 सीईटीपी ÿचालनरत ह§; 

iii. राºय म¤ यमनुा नदी के जलúहण ±ेý म¤ आने वाली सभी नगर पािलकाओ ंĬारा सेÈटेज ÿबंधन 

नीित अिधसूिचत कì गई है तथा मौजूदा एसटीपी तक उपचार हेत ुसेÈटेज के पåरवहन के 

िलए नगर पािलकाओ ंम¤ 159 ट§कर पंजीकृत/तैनात िकए गए ह§।  

इसके अलावा, नमािम गंगे कायªøम के तहत हåरयाणा के सोनीपत और पानीपत म¤ यमुना नदी म¤ 

ÿदूषण को िनयंिýत करने के िलए 217.87 करोड़ Łपये कì Öवीकृत लागत पर कुल 145 एमएलडी 

उपचार ±मता के 6 एसटीपी के साथ दो (2) सीवरेज पåरयोजनाए ंपूरी कì गई ह§। 

(ग): वषª 1994 म¤ ऊपरी यमनुा बेिसन के बेिसन राºयŌ के बीच िकए गए समझौता ²ापन (एमओयू) 

के अनुसार, पाåरिÖथितकìय कारणŌ से पूर ेवषª ताजवेाला/हथनीकंुड के डाउनÖůीम और ओखला 

हेडव³सª के डाउनÖůीम म¤ Æयूनतम ÿवाह बनाए रखना होगा। ऊपरी यमुना नदी बोडª (यूवाईआरबी) 

Ĭारा दी गई जानकारी के अनुसार, राºयŌ Ĭारा पूर ेवषª हथनीकंुड बैराज और ओखला बैराज के 

डाउनÖůीम म¤ 10 ³यूम³ेस पानी छोड़ा जा रहा है। 
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िववरण 
नमािम गगें के अंतगªत यमनुा नदी पर पåरयोजनाओ ंकì सूची  

ø. 
स.ं 

पåरयोजना का नाम 
उपचार 
±मता 

(एमएलडी) 

Öवीकृत 
लागत 
(करोड़ 
Łपए म¤) 

िÖथित 

उÂ तर ÿदेश 

1 
वृंदावन म¤ सीवरेज अवसंरचना का पनुłĦार और एसटीपी (4 

एमएलडी) का िवÖतार/उÆनयन 
4 42.82 पूणª 

2 मसानी म¤ मथुरा सीवरेज योजना का पनुłĦार /नवीनीकरण 67.8 460.45 पूणª 

3 आगरा म¤ पनुłĦार कायª के साथ इंटरसेÈ शन एवं डायवजªन 177.6 842.25 
ÿगित के 
अधीन 

4 बागपत म¤ इंटरसेÈशन एवं डायवसªन तथा एसटीपी कायª  14 77.36 पूणª 
5 िफरोजाबाद म¤ इंटरसेÈशन और डायवजªन कायª 0 51.08 पूणª 
6 इटावा म¤ इंटरसेÈशन और डायवजªन कायª 44.94 140.6 पूणª 

7 मजुÉफरनगर म¤ इंटरसेÈशन और डायवजªन कायª 54.50 234.03 
ÿगित के 
अधीन 

8 बढ़ुाना म¤ इंटरसेÈशन एवं डायवजªन कायª 10 48.76 पूणª 

9 
मथुरा औīोिगक ±ेý, मथुरा म¤ वľ मþुण इकाइयŌ के िलए 

मौजूदा सीईटीपी के बिुनयादी अवसंरचना का उÆनयन (6.25 
एमएलडी) 

6.25 13.87 पूणª 

10 
मथुरा म¤ शेष नालŌ के िलए आई एडं डी तथा  

एसटीपी  कायª 
60 292.56 

ÿगित के 
अधीन 

11 कैराना म¤ इंटरसÈेशन और डायवजªन कायª 15 78.42 पूणª 

12 छाता म¤ आई एडं डी तथा एसटीपी कायª 6 56.15 
ÿगित के 
अधीन 

13 कोसी म¤ आई एडं डी तथा एसटीपी कायª 12 66.59 
ÿगित के 
अधीन 

14 वृंदावन म¤ आई एडं डी तथा एसटीपी कायª 13 77.7 
ÿगित के 
अधीन 

15 हाथरस म¤ आई एडं डी तथा एसटीपी कायª 24 128.91 
ÿगित के 
अधीन 

16 सहारनपरु म¤ आई एडं डी तथा एसटीपी कायª 135 577.23 
ÿगित के 
अधीन 

17 बनत म¤ आई एडं डी तथा एसटीपी कायª 5 48.71 
ÿगित के 
अधीन 
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18 बंतीखेड़ा और बाबरी म¤ आई एडं डी तथा एसटीपी कायª 5 55.47 
ÿगित के 
अधीन 

19 थानाभवन म¤ आई एडं डी तथा एसटीपी कायª 10 97.19 
ÿगित के 
अधीन 

20 शामली म¤ आई एडं डी तथा एसटीपी कायª 40 206.02 
ÿगित के 
अधीन 

21 देवबंद म¤ आई एडं डी तथा एसटीपी कायª 20 134.71 
िनिवदा के 
अंतगªत 

िदÐली 
1 ůंक सीवर नंबर 4 का पनुłĦार 0 87.43 पूणª 
2 ůंक सीवर नंबर 5 का पनुłĦार 0 83.4 पूणª 

3 
कŌडली चरण-I एसटीपी (45 एमएलडी), चरण-II एसटीपी (114 
एमएलडी) और चरण-III एसटीपी (45 एमएलडी) का पनुłĦार 

और उÆनयन 
204 239.11 पूणª 

4 राइिजंग मÆे स का पुनłĦार 0 59.13 पूणª 
5 ůंक सीवर का पुनłĦार 0 43.92 पूणª 
6 राइिजंग मेन का पनुłĦार 0 45.4 पूणª 
7 चरण-। एसटीपी (182 एमएलडी) का पुनłĦार और उÆनयन  182 211.79 पूणª 

8 
564 एमएलडी (124 एमजीडी) अपिशĶ जल उपचार संयंý 

(डÊÐयूडÊÐयूटीपी) का िनमाªण 
564 665.78 

ÿगित के 
अधीन 

9 
िदÐली के कोरोनेशन िपलर पर 318 एमएलडी (70 एमजीडी) 

का िनमाªण 
318 515.07 पूणª 

िहमाचल ÿदेश 
1 पांवटा सािहब के जोन II और III के िलए सीवरेज योजना 3.16 11.57 पूणª 

हåरयाणा 
1 पानीपत म¤ सीवरेज और सीवेज उपचार संयंý (एसटीपी) 90 129.51 पूणª 
2 सोनीपत म¤ सीवरेज और सीवेज उपचार संयंý (एसटीपी) 55 88.36 पूणª 

  

घरलूे मागŎ पर िवदेशी एयरलाइनŌ का ÿचालन 

3344. ®ी राहòल कÖवांः 

³या नागर िवमानन मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या यह सच है िक सरकार देश म¤ घरलूे मागŎ पर िवदेशी िवमान कंपिनयŌ को ÿचालन कì 

अनमुित देने पर िवचार कर रही है; 
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(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) िकन िवदेशी िवमान कंपिनयŌ ने इस संबंध म¤ अब तक ÿÖताव ÿÖतुत िकए ह§; 

(घ) सरकार को अनमुानतः िकतना लाभ िमलेगा और इसके पåरणामÖवłप घरेलू िवमान कंपिनयŌ 

को संभािवत घाटा िकतना होगा; और 

(ङ) ³या सरकार का देश म¤ घरेलू मागŎ पर िकफायती और पयाªĮ तरीके से िवमानन सेवाए ंसंचािलत 

करने के िलए कोई योजना बनाने का िवचार है और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

सहकाåरता मýंालय म¤ राºय मýंी; तथा नागर िवमानन मýंालय म¤ राºय मýंी (®ी मुरलीधर 

मोहोल): 

(क): जी नहé। 

(ख) से (घ): ÿĳ नहé उठता। 

(ङ): राÕůीय नागर िवमानन नीित (एनसीएपी) 2016 म¤ पåरकिÐपत उड़े देश का आम नागåरक 

(उड़ान) योजना मौजूदा हवाईपåĘयŌ और हवाईअड्डŌ के पनुŁĦार के माÅयम से दशे के असेिवत 

और अÐपसेिवत हवाईअड्डŌ को कनेि³टिवटी ÿदान करती है। इस नीित के अनसुरण म¤, सरकार 

हवाई याýा को िकफायती और सिुवधाजनक बनाकर इसे आम जनता तक पहòचँाने के िलए ठोस 

कदम उठा रही है। इस योजना के तहत, अब तक 13 हेलीपोटŎ और 2 वाटर एयरोűोमŌ सिहत 88 

असेिवत और अÐपसेिवत हवाईअड्डŌ को जोड़ने वाले 625 आरसीएस मागŎ को ÿचालनरत िकया 

जा चकुा है। 2.97 लाख आरसीएस ‘उड़ान’ ÉलाइटŌ के माÅयम से 149 लाख से अिधक घरेलू 

यािýयŌ ने याýा कì है। 

िबहार म¤ úीनफìÐड िवमानप°न 

3345. ®ीमती िवजयलàमी देवीः 

³या नागर िवमानन मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार को िबहार म¤ नए úीनफìÐड िवमानप°नŌ कì Öथापना हेतु कोई ÿÖताव ÿाĮ हòए ह§ 

और यिद हां, तो तÂसंबंधी Êयौरा ³या है और उĉ ÿÖतावŌ पर ³या ÿगित हòई ह;ै 
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(ख) नए úीनफìÐड िवमानप°नŌ के िनमाªण के िलए अब तक िकतनी िनिध आबंिटत और उपयोग 

कì गई है; 

(ग) úीनफìÐड िवमानप°नŌ के िलए ÿाĮ िजलेवार भूिम उपलÊधता सबंधंी ÿÖतावŌ के संबंध म¤ 

सरकार का ³या Łख है; और 

(घ) ³या सरकार ने उपयĉु भूिम के चयन को अंितम łप दे िदया है और यिद हां, तो तÂसंबंधी Êयौरा 

³या है? 

सहकाåरता मýंालय म¤ राºय मýंी; तथा नागर िवमानन मýंालय म¤ राºय मýंी (®ी मुरलीधर 

मोहोल): 

(क) से (घ): भारत सरकार (जीओआई) ने úीनफìÐड हवाईअड्डा (जीएफए) नीित, 2008 तैयार 

कì है, जो दशे म¤ नए úीनफìÐड हवाईअड्डŌ कì Öथापना के िलए िदशा-िनद¥श, ÿिøया और शत¦ 

ÿदान करती है। इस नीित के अनुसार, यिद राºय सरकार सिहत कोई भी हवाईअड्डा िवकासकताª 

हवाईअड्डा िवकिसत करना चाहता है, तो उÆह¤ उपयĉु Öथल कì पहचान करना और हवाईअड्डे 

के िनमाªण के िलए Óयवहायªता पूवª अÅययन करवाना आवÔयक है तथा 'साइट ³लीयर¤स' के िलए क¤ þ 

सरकार को ÿÖताव ÿÖतुत करना होगा, िजसके पĲात 'सĦैांितक' मंजूरी ÿाĮ करनी होगी। 

जीएफए नीित के अनुसार, भूिम अिधúहण, आरएडंआर, िव° पोषण आिद सिहत úीनफìÐड 

हवाईअड्डा पåरयोजना के कायाªÆवयन कì िजÌमेदारी संबिंधत हवाईअड्डा िवकासकताª अथवा राºय 

सरकार, जैसा भी मामला हो, कì है। 

िबहार सरकार (जीओबी) ने िदनांक 24.01.2025 के अपने पý के माÅयम से िबहार के 

राजगीर म¤ úीनफìÐड हवाईअड्डे कì Öथापना के िलए 'साइट ³लीयर¤स' ÿदान करने हेतु नागर 

िवमानन मýंालय (एमओसीए) को एक ÿÖताव ÿÖतुत िकया था। तथािप, नागर िवमानन मýंालय न े

िदनांक 31.01.2025 के पý के माÅयम से कुछ िटÈपिणयŌ के साथ ÿÖताव को वापस कर िदया है, 

िजसम¤ िबहार सरकार से आवÔयक दÖतावेजŌ के साथ िविधवत भरा हòआ साइट ³लीयर¤स आवेदन 

ÿÖतुत करने का अनुरोध िकया गया है। 
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इसके अितåरĉ, िबहार सरकार के अनरुोध पर, एएआई अिधकाåरयŌ के एक दल ने भागलपरु 

म¤ úीनफìÐड हवाईअड्डे के िवकास के संबंध म¤ Óयवहायªता पूवª अÅययन के िलए 17 से 19 फरवरी, 

2025 तक साइट का दौरा िकया है।  

पåरयोजना ÿÖतावक होने के नाते, िबहार सरकार को जीएफए नीित के अनुसार िबहार म¤ 

úीनफìÐड हवाईअड्डŌ के िवकास के िलए ‘साइट ³लीयर¤स’ ÿाĮ करने हेत ु िविधवत भरा हòआ 

आवेदन ÿÖतुत करना आवÔयक है। 

DEPARTMENT OF WATER RESOURCES, RIVER DEVELOPMENT & GANGA 
REJUVENATION AND MANAGEMENT PROGRAMME 

3346.  DR. BYREDDY SHABARI:   

SHRI KRISHNA PRASAD TENNETI: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the total area covered under the National Aquifer Mapping and Management 

(NAQUIM) programme, State and year-wise and the extent to which it has 

been mapped till today, particularly in Andhra Pradesh; 

(b) the details of the aquifer mapping in Andhra Pradesh including groundwater 

availability, recharge potential and contamination risks, district-wise; 

(c) the details of the funds allocated, sanctioned and utilized for NAQUIM during 

the last five years and the current year in Andhra Pradesh, year-wise; 

(d) the number of aquifer management plans shared with State and district 

authorities, their implementation status and the interventions taken based on 

the recommendations, especially in Nandyal; 

(e) the total number of Digital Water Level Recorders installed in Andhra Pradesh 

under the programme to monitor groundwater levels; 
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(f) the details concerning the extent of chemical contamination in groundwater 

identified in the areas already mapped in Andhra Pradesh under the 

programme; and 

(g) the corrective steps taken/being taken by the Government to utilize the 

contaminated water for various purposes, including drinking and irrigation? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a):  NAQUIM studies were taken up by the central Ground Water Board (CGWB) 

for delineation and characterization of aquifers and development of plans for 

ground water management. Out of ~33 lakh sq. km of the entire geographical 

area of the country, the mappable area of ~25 lakh sq. km was covered under 

the NAQUIM programme by 31st March 2023. Further, district-wise ground water 

management plans have been prepared and shared with all concerned 

State/District authorities for taking up further suitable field interventions. State 

wise areas covered under the NAQUIM are given in the enclosed Statement-

I. In the state of Andhra Pradesh, out of the total 1.64 lakh sq. km of geographical 

area of the State, the total mappable area of 1.41 lakh sq. km has been covered.  

(b):  The district-wise details of ground water recharge and availability (annual 

extractable groundwater resources) for Andhra Pradesh, as per the Dynamic 

Ground Water Resource Assessment (GWRA), 2024 conducted by CGWB, are 

given in the enclosed Statement–II. As per GWRA-2024, the total annual 

groundwater recharge in Andhra Pradesh is 278 MCM, with an annual 
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extractable groundwater resource of 264.1 MCM. The current annual ground 

water extraction is 78.8 MCM with stage of ground water extraction is 29.8%.  

Information regarding AP groundwater quality on certain major parameters 

is given in the enclosed Statement-III. 

(c):  NAQUIM programme is a component of Ground Water Management and 

Regulation (GWM &R) Scheme, which is being implemented in the entire country 

for the purpose of regular ground water monitoring, resource assessment, 

regulation, quality analysis etc. Funds under the scheme are not allocated to the 

States and the activities are implemented by CGWB. A total of Rs. 997 cr was 

allocated for GWM&R scheme for the period 2021-22 to 2025-26 and the total 

expenditure till date is Rs. 747.3 cr. 

(d):  NAQUIM reports of all the 26 districts of Andhra Pradesh including the report 

of Nandyal district have been shared with the State Government through the 

State Ground Water Coordination Committee (SGWCC) chaired by Principal 

Secretary, Govt of Andhra Pradesh. All these 26 reports have also been shared 

with the respective District Administration. However, it may be noted that these 

reports are only advisory in nature and the extent to which they should be taken 

up for implementation is decided by the State/district agencies based on 

administrative and budgetary factors. 

(e):  Digital Water Level Recorders (DWLRs) have not been installed under the 

NAQUIM programme. However, under the National Hydrology Project (NHP) 

being implemented by this Ministry, 783 DWLRs (state govt. and CGWB put 
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together) with telemetry systems (groundwater sensors) have been installed in 

Andhra Pradesh. 

(f):  Like other ground water parameters, quality of ground water is dynamic in 

nature and varies between place and time. For that purpose, every year, CGWB 

generates ground water quality data of the country on a regional scale as part of 

its ground water quality monitoring program and various scientific studies. These 

studies indicate the occurrence of contaminants such as Flouride, Nitrate and 

elevated EC etc. beyond permissible limits (as per BIS) for human consumption 

in certain isolated pockets in some States/UTs, including Andhra 

Pradesh. Details of such reported contamination for the year 2023 for the state 

of Andhra Pradesh are given in the enclosed Statement–III.  

(g):  Water is a state subject and the responsibility of ground water management, 

including taking initiatives for improving ground water quality and mitigate the 

contamination issue, lies primarily with the state governments. However, several 

steps have been taken by the Central Government in this direction. In general, 

the government’s approach is to identify and segregate the contaminated 

sources through testing and make provision from alternative safer sources. 

Community Water Purifier Plants (CWWPs) have been set up in those quality 

affected habitations where water from alternative sources cannot be readily 

provided. 

Some of the important measures taken by the government for ensuring 

safe water to the citizenry for drinking and irrigation purposes are mentioned 

below:- 
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i.Government of India in partnership with States, is implementing Jal Jeevan 

Mission (JJM) – Har Ghar Jal, since August 2019, to make provision of potable 

tap water supply in adequate quantity, of prescribed quality and on regular & 

long-term basis to every rural household in the country. Under the JJM, Bureau 

of Indian Standards’ BIS:10500 standards have been adopted as prescribed 

norms for quality of tap water service delivery. Water safety has been one of the 

key priorities under the JJM since its inception. Further, under JJM, while 

allocating the funds to States/ UTs, 10% weightage is given to the population 

residing in habitations affected by chemical contaminants. 

ii.States/ UTs have been advised to plan and implement piped water supply 

schemes of bulk water transfer based on safe water sources such as surface 

water sources or alternative safe ground water sources for the villages with water 

quality issues. 

iii.Data on ground water quality available with CGWB are made available in public 

domain through reports as well as through the web site (http://www.cgwb.gov.in) 

for use by various stakeholders. The data is also shared with concerned State 

Governments for taking necessary remedial measures. The practice of issuing 

Half-yearly Bulletins and Fortnightly Alerts for quick action by the stakeholders 

has also been started. 

iv.CGWB is successfully constructing Arsenic free wells in arsenic affected areas 

using the innovative cement sealing technology for tapping contamination free 

aquifers and also providing technical assistance to state departments in 
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construction of Fluoride safe wells. Such safe wells can be used for both drinking 

and irrigation purposes. 

v.Central Pollution Control Board (CPCB) in association with State Pollution 

Control Boards/Pollution Control Committees (SPCBs/PCCs) is implementing 

the provisions of the Water (Prevention & Control) Act, 1974 and the 

Environment (Protection) Act, 1986 to prevent and control pollution in water. 

CPCB has made a comprehensive programme on water pollution for controlling 

point sources by developing industry specific standards and general standards 

for discharge of effluents notified under the Environment (Protection) Act, 1986 

for enforcement by SPCBs/PCCs. 

vi.Further, the quality of groundwater can be improved to some extent if concerted 

efforts are made to improve the groundwater resources through appropriate 

groundwater recharge/rainwater harvesting. Government of India in this regard 

has taken up a number of initiatives/schemes like Jal Shakti Abiyan, PMKSY-

Watershed development, MGNREGA, Atal Bhujal Yojana etc. 

STATEMENT-I 
State wise areas covered under the NAQUIM studies 

 Sl. No.  State/UT    Total area covered under  
NAQUIM programme (Sq.km) 

1 Andaman & Nicobar UT 1,774 
2 Andhra Pradesh 1,41,784 
3 Arunachal Pradesh 4,703 
4 Assam 61,826 
5 Bihar 90,567 
6 Chandigarh UT 115 
7 Chhattisgarh 96,000 
8 Dadra & Nagar Haveli, Daman & Diu UT 602 
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9 Delhi 1,483 
10 Goa 3,702 
11 Gujarat 1,60,978 
12 Haryana 44,179 
13 Himachal Pradesh 8,020 
14 Jammu & Kashmir UT 9,506 
15 Jharkhand 76,705 
16 Karnataka 1,91,719 
17 Kerala 28,088 
18 Lakshadweep UT 32 
19 Ladakh UT 963 
20 Madhya Pradesh 2,69,349 
21 Maharashtra 2,59,914 
22 Manipur 2,559 
23 Meghalaya 10,645 
24 Mizoram 700 
25 Nagaland 910 
26 Odisha 1,19,636 
27 Pudducherry UT 454 
28 Punjab 50,368 
29 Rajasthan 3,34,152 
30 Sikkim 1,496 
31 Tamil Nadu 1,05,829 
32 Telangana 1,04,824 
33 Tripura 6,757 
34 Uttar Pradesh 2,40,649 
35 Uttarakhand 11,430 
36 West Bengal 71,947 

   Total   2514437  

   

STATEMENT-II 
 District-wise Ground Water Recharge & Availability in Andhra Pradesh 

as per GWRA 2024  
S.NO Name of District Total Annual 

Ground Water 
Annual 
Extractable 

Current Annual 
Ground Water 

Stage of Ground 
Water Extraction 
(%) 
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Recharge 
(MCM) 

Ground Water 
Resource (MCM) 

Extraction 
(MCM) 

1 Alluri Sitharama Raju 15.82 15.03 0.22 1.5 
2 Anakapalli 8.20 7.79 2.10 26.9 
3 Ananthapuramu 12.20 11.59 4.09 35.3 
4 Annamayya 8.66 8.22 3.55 43.1 
5 Bapatla 7.03 6.68 1.83 27.3 
6 Chittoor 9.04 8.59 5.09 59.3 
7 East Godavari 10.73 10.19 3.42 33.5 
8 Eluru 18.28 17.37 4.77 27.5 
9 Guntur 5.45 5.18 1.06 20.5 

10 Kakinada 11.26 10.72 1.71 16.0 
11 Konaseema 11.22 10.66 1.06 9.9 
12 Krishna 16.67 15.84 4.70 29.7 
13 Kurnool 6.75 6.41 1.96 30.6 
14 NTR 6.43 6.10 2.39 39.1 
15 Nandyal 8.22 7.81 1.29 16.5 
16 Palnadu 10.15 9.64 2.92 30.3 
17 Parvathipuram 

Manyam 
9.14 8.69 2.18 25.1 

18 Prakasam 9.83 9.34 4.67 50.0 
19 Sri Potti Sriramulu 

Nellore 
19.70 18.71 4.39 23.5 

20 Sri Sathya Sai 11.99 11.39 6.91 60.7 
21 Srikakulam 13.22 12.56 4.44 35.3 
22 Tirupati 16.15 15.35 5.36 34.9 
23 Visakhapatnam 1.26 1.20 0.54 44.9 
24 Vizianagaram 14.27 13.56 3.58 26.4 
25 West Godavari 5.59 5.31 0.44 8.4 
26 Y.S.R Kadapa 10.72 10.19 4.14 40.7  

Total  (MCM) 277.99 264.11 78.80 29.8 

STATEMENT-III 
Details of samples showing high Electrical Conductivity (EC), Fluoride 

and Nitrate in Andhra Pradesh 
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Andhra Pradesh 
 % of samples with  EC 

>3000µS/cm. 
 % of samples with 
Fluoride>1.5mg/L 

% Samples with 
Nitrate>45mg/L 

Total 9.70% 11.30% 23.40% 
 

PRICE RISE OF HOUSES 

3347.  SHRI SRIBHARAT MATHUKUMILLI:  

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) the key drivers behind the trend of steady rise in house prices across major 

cities along with the manner in which the Government is planning to 

address affordability concerns for middle-income and first-time buyers; 

(b) whether the Government has any data on new housing development 

projects and if so, the details thereof; 

(c) whether it is true that developers are focusing more on premium and high-

end segments rather than middle-income and affordable housing 

segments and if so, the details thereof along with the reasons therefor; 

(d) whether the rent prices are rising faster than house prices and if so, the 

details thereof along with the measures taken/being taken by the 

Government to protect the tenants from excessive rent increases; 

(e) whether it is true that the house prices in some Indian cities are on par 

with those in developed countries like the U.S. and parts of Europe and if 

so, the details thereof along with the underlying factors contributing to such 

price rise; and 
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(f) the details of specific financial or policy interventions being explored to 

improve housing affordability and encourage the construction of budget-

friendly houses? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) to (f): ‘Land’ and ‘Colonization’ are State subjects. The prices of housing 

units and rent are determined by market forces like demand, supply, input prices 

and various other factors. The data on prices of housing units and rent is not 

centrally maintained by the Ministry.  

To support the affordable housing sector, Central Government has taken 

various steps such as- reduction in Goods and Services Tax (GST) on under-

construction Affordable Housing project from 8% to 1% without Input Tax Credit 

(ITC) and Infrastructure status to Affordable Housing by including it in 

Harmonised List of Infrastructure.  

Further, the Central Government has launched Pradhan Mantri Awas 

Yojana- Urban (PMAY-U) since 25.06.2015 to provide affordable pucca houses 

with basic amenities to all eligible urban beneficiaries of Economically Weaker 

Section (EWS), Low Income Group (LIG) and Middle Income Group (MIG) 

categories by providing central assistance for construction, purchase and renting 

of houses at affordable cost.  

Additionally, based on 9 years of experience and learning from 

implementing PMAY-U, MoHUA has revamped the scheme and launched 

PMAY-U 2.0 ‘Housing for All’ Mission with effect from 01.09.2024 to assist 1 
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crore additional eligible urban beneficiaries. PMAY-U 2.0 guidelines require 

States/UTs to formulate 'Affordable Housing Policy' along with key reforms to 

attract private investment and create an enabling eco-system for augmenting the 

affordable housing stock in the country including the metro cities. List of major 

reforms are as under: 

i. Nominal (less than 1%) Stamp duty/Registration Charges for houses (up to 

60 sqm) registered under PMAY-U 2.0. 

ii. 50% additional FAR with TDR facility free of cost and built-up area used for 

EWS/LIG, not to be counted in overall FAR of the project. 

iii. Reservation of Land/Area for Affordable Housing in relevant 

Scheme/Policy/ Building Byelaws. 

iv. Inclusion of Affordable Housing Zones in the Master Plans/Town Planning 

Schemes. 

v. Exemption of charges in Land Conversion/Land Use changes for affordable 

housing projects. 

vi. Mandatory reservation of 5% of built-up area for EWS/LIG housing in all 

housing projects beyond 10,000 sqm built-up area or 5,000 sqm plot area. 

vii. Creation of land bank(s) for construction of houses under AHP by mapping 

the land available in their jurisdiction along with the ownership details. 

Moreover, to balance the rights and interests of both landlord and tenant, 

Model Tenancy Act (MTA) was formulated by the Central Government, which 

has been circulated to all the States/UTs for adoption by way of either enacting 

a fresh legislation or amending existing rental laws suitably. 
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मेरठ म¤ पेयजल आपूितª और जल िनकासी कì समÖया 

3348. ®ी अŁण गोिवलः  

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार को इस बात कì जानकारी है िक मेरठ म¤ बढ़ती जनसं́ या और औīोिगकìकरण 

के कारण पेयजल आपूितª और जल िनकासी से संबिंधत गंभीर समÖयाए ंउÂपÆन हो रही ह§ िजसके 

कारण नागåरकŌ को Öव¸छ पेयजल उपलÊध नहé हो पा रहा है और यिद हां, तो तÂसंबंधी Êयौरा 

³या है;  

(ख) ³या सरकार का मेरठ के िलए नई जल आपूितª योजना शłु करने अथवा गंगा जल पåरयोजना 

का िवÖतार करने का िवचार है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; और  

(ग) ³या सरकार का मेरठ म¤ जल िनकासी ÿणाली के आधुिनकìकरण और मल-िनकास ÿणाली म¤ 

सधुार के िलए कोई िवशेष सहायता ÿदान करने का िवचार है और यिद हां, तो तÂसंबंधी Êयौरा 

³या है?  

जल शिĉ मýंालय म¤ राºय मýंी; तथा रेल मýंालय म¤ राºय मýंी (®ी वी. सोमÆना): 

(क) से (ग): जल राºय का िवषय है, जल का ÿबंधन राºय सरकार कì िजÌमेदारी है। हालांिक, 

आवासन और शहरी कायª मýंालय ने िविभÆन िदशािनद¥शŌ को जारी करने और राÕůीय िमशनŌ अथाªत् 

अटल नवीकरण और शहरी पåरवतªन िमशन (अमतृ) और अमृत 2.0 के कायाªÆवयन के माÅयम से 

शहरी ±ेýŌ म¤ पानी के सतत ÿबंधन और संर±ण कì िदशा म¤ कई कदम उठाए ह§। 

आवासन और शहरी कायª मýंालय (एमओएचयूए) नवीकरण और शहरी पåरवतªन (अमतृ) के 

िलए अटल िमशन को लागू कर रहा है, िजसे 25 जून 2015 को चयिनत 500 शहरŌ (अब 15 िवलय 

शहरŌ सिहत 485 शहरŌ) और देश भर के कÖबŌ म¤ शłु िकया गया था।  

नवीकरण और शहरी पåरवतªन के िलए अटल िमशन (अमतृ) 2.0 को 01 अ³टूबर 2021 को 

पåरयोजनाओ ंके िलए 66,750 करोड़ Łपये कì क¤ þीय सहायता (सीए) के साथ शभुारंभ िकया गया 

था। 
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Öकìम के अंतगªत, राºयŌ/संघ राºय ±ेýŌ को िमशन िदशा-िनद¥शŌ के Óयापक ढांचे के भीतर 

पåरयोजनाओ ंका िडजाइन, अनुमोदन, ÿाथिमकता तथा कायाªÆवयन करने कì शिĉयां ÿदान कì 

गई ह§। आवासन और शहरी कायª मýंालय (एमओएचयूए) ने राºयŌ/संघ राºय ±ेýŌ के मु́ य सिचव 

कì अÅय±ता वाली राºय उ¸चािधकार ÿाĮ संचालन सिमित (एसएचपीएससी) कì िसफाåरश के 

अनसुार अमतृ 2.0 और राºय वािषªक कायª योजनाओ ं(एसएएपी) के तहत राºय जल कायª योजनाओ ं

(एसडÊÐयूएपी) को मंजूरी दी। 

जल शिĉ मýंालय के पेयजल एवं Öव¸छता िवभाग ने सभी úामीण पåरवारŌ को सुरि±त और 

पयाªĮ पेयजल उपलÊध कराने के ÿाथिमक उĥेÔय के साथ 2019 म¤ जल जीवन िमशन शłु िकया। 

जल जीवन िमशन (जेएम) के तहत, जल आपूितª योजनाओ ंको 30 साल कì अनमुािनत जनसं´या 

के साथ िनयोिजत िकया गया है। इस भावी योजना का उĥेÔय जल ÿणािलयŌ और बुिनयादी ढांचे कì 

दीघªकािलक िÖथरता सिुनिĲत करना है। पाइप जलापूितª योजनाओ ंके माÅयम से सरुि±त और पयाªĮ 

पेयजल उपलÊध कराने के िलए िजला मेरठ के सभी गांवŌ को जल जीवन िमशन के तहत शािमल 

िकया गया है। 

अमतृ के तहत, मेरठ शहर म¤ 257.32 करोड़ Łपये कì लागत वाली 18 पåरयोजनाए ंशłु 

कì गई ह§, िजनम¤ से 255.42 करोड़ Łपये के कायª वाÖतिवक łप से पूर ेहो चकेु ह§। इन पåरयोजनाओ ं

म¤ 3 जल आपूितª पåरयोजनाए,ं 4 सीवरजे / सÈेटेज ÿबंधन पåरयोजनाए ंऔर 11 हåरत ±ेý और 

उīान पåरयोजनाए ं शािमल ह§। 31,479 नल जल कने³शन और 63,052 सीवर कने³शन 

(एफएसएसएम के माÅयम से शािमल िकए गए घरŌ सिहत) अमृत और समÆवय के माÅयम से उपलÊध 

कराए गए ह§। 

अमतृ 2.0 के तहत, अब तक, मेरठ शहर म¤ आवासन और शहरी कायª मýंालय Ĭारा 7 

पåरयोजनाओ ं को मंजूरी दी गई है। इन पåरयोजनाओ ं म¤ 2 जल आपूितª पåरयोजनाए,ं एक 

सीवरजे/सÈेटेज ÿबंधन पåरयोजना और 4 जल िनकाय नवीकरण पåरयोजनाए ंशािमल ह§। अनुमोिदत 

पåरयोजनाओ ंम¤ 1.55 लाख नए/सिवªस नल कने³शन शािमल ह§।  
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DIGI YATRA BIOMETRIC BOARDING POLICY 

3349. DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN:           

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether it is true that the Digi Yatra Biometric Boarding Policy allows 

passengers to avail Digi Yatra without providing facial biometric information, 

if so, the details thereof and the reasons for not 

advertising/suggesting/providing this option to passengers at airports; 

(b) whether it is also true that the Digi Yatra Central Ecosystem has undergone 

a CERT-In audit between 01.01.2022 and 01.03.2025 and if so, the details 

thereof along with the findings of such audit; 

(c) whether the Government proposes to scale up Digi Yatra to hotels, trains and 

transport services using its facial recognition architecture and if so, the details 

thereof along with the measures being taken to ensure that the prevalent 

issues with Digi Yatra in airports do not get replicated in these services; 

(d) whether any stakeholder/public consultation has taken place or would take 

place before scaling up the Digi Yatra service to various other domains and 

if so, the details thereof along with the status of availability of consultation 

documents in public domain; 

(e) the details of total funds allocated for the expansion of Digi Yatra across more 

airports in the country in 2024; and 

(f) the details of total funds allocated for the expansion of Digi Yatra into hotels, 

trains and transport services till 01.03.2025? 
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THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a): Digi Yatra is used for biometric-based travel by providing seamless and 

hassle-free experience for passengers at airports and is based on Facial 

Authentication Technology. Facial biometric information are required for creating 

verifiable credential of the passenger. However, the passengers who do not want 

to avail the Digi Yatra services, may use existing manual process at airports 

without providing any facial biometric information. 

(b): Yes, comprehensive CERT-In Audit of Digi Yatra Central Ecosystem has 

been conducted. It was established in the audit that Digi Yatra ensures 

compliance to all the industry best practices for data privacy, security and 

governance. 

(c): No such proposal is under consideration with the Government.; 

(d): Does not arise.; 

(e): No fund is sanctioned/released by the Government for this initiative. The said 

expenditure is borne by airport operators.; 

(f): Does not arise. 

FLIGHT FACILITY FROM HINDON AIRPORT 

3350.  SHRI MANOJ TIWARI:                        

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether the Government proposes to start direct flight services from Hindon 

Airport (Ghaziabad) to Gorakhpur Airport; 
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(b) if so, the details thereof, including the timeline fixed for commencement of 

such services, considering that a majority of residents in the area are from 

this region; 

(c) whether any airlines have expressed interest in operating on this route under 

the UDAN/any other scheme and if so, the details thereof; and 

(d) the steps taken by the Government to enhance regional air connectivity from 

Hindon Airport? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) to (d): With the repeal of Air Corporations Act in March 1994, the Indian 

domestic aviation has been deregulated. It is therefore up to the airlines to 

provide air services to specific places depending upon the traffic demand and 

commercial viability subject to compliance with the extant guidelines in this 

regard. Airlines plan their domestic flight schedule on a specific route/city based 

on market demand, commercial feasibility and their company policy. 

Hindon Airport is currently connected to Bangalore, Mumbai, Kolkata, 

Goa, Adampur, Kishangarh, Nanded, Bhatinda and Ludhiana. 

Regional Connectivity Scheme (RCS)-UDAN seeks to provide 

connectivity to unserved and under-served airports in the country. Under the 

current provision of the UDAN scheme, Hindon Airport is a Served Airport.  
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POINT OF CALL STATUS TO TIRUCHIRAPPALLI AIRPORT 

3351.  SHRI DURAI VAIKO:                         

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether the Government considers declaring Tiruchirappalli as a Point of Call 

(PoC) airport in the Bilateral Air Service Agreement (BASA) between India 

and Gulf countries; and 

(b) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) and (b): Grant of point of call (PoC) to the designated carriers of foreign 

countries is a continuous process and is done through bilateral agreements on 

air services signed between India and foreign countries from time to time. At 

present, the Government of India promotes more international operations by 

Indian carriers from non-metro points either directly or through their own 

operations. Accordingly, non-metro points, including Tiruchirappalli, are not 

granted as new PoC in the ASAs to any foreign carrier. 

POWER DEMAND SURGE IN ASSAM 

3352. SHRI GAURAV GOGOI: 

 Will the Minister of POWER be pleased to state: 

(a)  whether the Government is aware that Assam’s power demand is expected 

to increase to seven thousand megawatts by 2041 according to Assam 

Power Distribution Company Limited and if so, the details thereof; 
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(b)  the current installed power generation capacity in Assam and the projected 

capacity additions planned to meet future demand; 

(c)  the key challenges identified by Assam Power Distribution Company Limited 

in managing this rising demand, including infrastructure, transmission losses 

and financial constraints; 

(d)  the measures taken/being taken to enhance power generation, upgrade 

transmission and distribution infrastructure and ensure affordable electricity 

supply to consumers in the State; and 

(e)  whether the Government is considering renewable energy projects and inter-

State power purchase agreements to supplement Assam’s energy needs, if 

so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER 

OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK):  

(a):  As per 20th Electric Power Survey (EPS) report, published by Central 

Electricity Authority (CEA), energy requirement and peak demand for the State 

of Assam for the year 2041-42 is estimated to be 33,430 MU and 7,006 MW 

respectively. 

(b):  The current installed generation capacity (allocation based) for Assam is 

2,367 MW. The source-wise details are given in the enclosed Statement. As per 

the Resource Adequacy (RA) study for Assam, conducted by power utilities of 

Assam with support from CEA, the projected contracted capacity required by 

state of Assam in 2034-35 is likely to be 8,292 MW, which consists of 2,499 MW 
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from Coal, 771 MW from Gas, 1,168 MW from Hydro, 3,304 MW from Solar, 550 

MW from Wind. In addition, 915 MW of storage contracts, 1,495 MW from 

Distributed Renewable Energy (DRE) sources and 1,139 MW from Short 

term/medium term/ banking arrangement may also be required.  

(c) to (e): According to Assam Power Distribution Company Limited’s (APDCLs), 

there is no challenge in arranging power supply in Assam. Adequate power 

supply arrangement has been made by APDCL through Power Purchase 

Agreements for 2,500 MW. In addition, APDCL will procure 120 MW from Assam 

Power Generation Company Limited (APGCL) Lower Kopili Hydro Project, 208 

MW from the NHPC Lower Suwansiri Hydro Project, 495 MW thermal power from 

the Neyveli Uttar Pradesh Power Ltd (NUPPL) Ghatampur, 154 MW from NTPC 

Talcher and 173 MW from Bhutan's Punatsangchhu Hydro Plant in coming 

years. Also 500 MW thermal power has been arranged through Tariff Based 

Competitive Bidding (TBCB) using coal allocation under SHAKTI B (iv) Policy.  

Further, in order to enhance power generation, upgrade transmission and 

distribution infrastructure and to ensure affordable electricity supply to the 

consumers in Assam, following measures have been taken: 

(i) Power generation through New and Renewable Energy: 

A. Implementation of 1000 MWp (750 MWAC) Solar Power Plant in the 

State under “Mukhya Mantri Sauro Shakti Prokolpo” through Asian 

Development Bank (ADB) funding. 

B. Development of 1,000 MW Renewable Power Projects by formation of 

JV between APDCL and SJVN Green Energy Ltd. 
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C. Development of 1,000 MW Renewable Power Projects by formation of 

JV between APDCL and NLC India Ltd. 

D. Setting up of 250 MW Battery Energy Storage System (BESS) by 

formation of JV between APDCL and ONGC Tripura Power Company 

Ltd. 

E. Installation of Rooftop Solar Plants in residential consumers under PM 

Surya Ghar Muft Bijli Yojana. Number of beneficiaries as on 13.03.2025 

is 9,098 and total installed capacity is 28 MW. 

F. Procurement of 70 MW Solar power from Grid Connected Ground 

Mounted Solar PV Project to be developed under Build-Own-Operate 

(BOO) mode. 

G. Procurement of 50 MW Solar power from Grid Connected Ground 

Mounted Solar PV Project to be developed under Build-Own-Operate 

(BOO) mode. 

H. Procurement of 200 MW Solar power from Grid Connected Ground 

Mounted Solar PV Project to be developed under Build-Own-Operate 

(BOO) mode. 

I. Procurement of 15 MW Solar power from Grid Connected Ground 

Mounted Solar PV Project to be developed under Build-Own-Operate 

(BOO) mode. 

(ii)  To upgrade distribution infrastructure, Govt. of Assam has taken up the 

“Assam Distribution System Enhancement and Loss Reduction” project in the 

Assam under Externally Aided Project (EAP) scheme which is being funded by 
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“Asian Infrastructure Investment Bank (AIIB)” for a total project cost of Rs 

3,284.04 Crore.  

Under this project, 196 nos of new 33/11 kV Sub-stations are under 

construction along with 2,415 Km of new 33 kV line and 2,272 Km of new 11 kV 

line in different areas of Assam. High Voltage Distribution System (HVDS) with 

3,673 nos. of new Distribution Transformer (DTRs) and associated 1,683 Km of 

new 11 kV lines are also in progress. 

(iii)  In addition, Government of India has launched Revamped Distribution Sector 

Scheme (RDSS) in July 2021 with the objective of improving the quality and 

reliability of power supply to consumers through a financially sustainable and 

operationally efficient Distribution Sector. The Scheme has an outlay of Rs. 

3,03,758 crore and a Gross Budgetary Support of Rs. 97,631 crores from 

Government of India over a period of five years from FY 2021-22 to FY 2025-26. 

Under the scheme, Smart Metering and Distribution Infrastructure works 

amounting to Rs. 7,444 Cr. have been sanctioned for the State of Assam. These 

works, inter-alia, include Smart Metering of 63.64 lakh consumers, 77,547 no. of 

distribution transformers and 2,782 feeders in the State. Further, the Distribution 

Infrastructure works include re-conductoring of Low Tension (LT) bare 

conductors, Implementation of High Voltage Distribution System, Bifurcation of 

11KV feeders, Replacement of old 11kV and 33KV conductors and addition of 

new 33kV feeders. As per information available, the Assam Power Distribution 

Company Ltd. (APDCL) has achieved physical progress of ~41% under the 

scheme.  
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STATEMENT 
The current installed generation capacity (allocation based) in MW for 

Assam as on February, 2025 

Owners
hip/ 

Sector 

 Mode wise breakup 
Grand 
Total 

Thermal 
Nuclea

r 

Renewable 

Coal 
Lignit

e 
Gas 

Dies
el 

Total 
Hydr

o  
RES Total 

State 0.00 0.00 
306.3

6 0.00 306.36 0.00 
100.0

0 5.01 
105.0

1 411.37 

Private 0.00 0.00 0.00 0.00 0.00 0.00 0.00 198.44 
198.4

4 198.44 

Central 
874.5

2 0.00 
435.5

6 0.00 
1,310.0

8 0.00 
422.0

8 25.00 
447.0

8 
1,757.1

6 
Sub-
Total 

874.5
2 0.00 

741.9
2 0.00 

1,616.4
4 0.00 

522.0
8 228.45 

750.5
3 

23,66.9
7 

Note:  In addition, 302 MW from unallocated pool of Central Generating Station 
has been allocated to Assam. 
 

PACS PLAN FOR SALE OF PETROLEUM PRODUCTS  

3353. SHRI JAI PRAKASH: 

 Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) the details of the measures taken/being taken to expedite the processing of 

Primary Agricultural Credit Society (PACS) applications for petrol/diesel 

outlets and LPG distributorships; and  

(b) whether there are any provisions to relax the criterion for PACS, especially in 

rural areas to encourage better participation and if so, the details thereof?  
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THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI):  

(a) Subsequent to dismantling of Administered Pricing Mechanism (APM) w.e.f. 

1.4.2002, the selection of Retail Outlet (RO) dealers and LPG distributorships is 

done by Public Sector Oil Marketing Companies (OMCs) themselves.  

A provision of 1% reservation for Primary Agricultural Credit Society 

(PACS),along with Outstanding Sports Person (OSP) and Freedom Fighters (FF) 

under CC2 (Combined Category 2) for allotment of Retail Outlet has been made 

in PSU OMCs Dealership Selection Guidelines, 2023 for Retail Outlets. In 

August 2023, similar provision has also been made in Unified Guidelines for 

selection of LPG Distributorships under Combined Category (CC) for allotment 

of LPG Distributorship to PACS. Further, PACS have also been given one-time 

option to convert their wholesale consumer pumps into Retail Outlet.  

The selection of RO dealerships and LPG distributorships to all applicants 

including PACS is done by PSU OMCs through public advertisementfollowed by 

online process of draw of lots from eligible applicants as per extant laid down 

procedures. The online process simplifies the application process. Procedure / 

Norms / Criteria /Reservation Policy for allotment of RO Dealerships are 

available at www.petrolpumpdealerchayan.in and the detailed guidelines 

regarding selection of LPG distributorships are available on the website 

www.lpgvitarakchayan.in.  
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(b) Dealership Selection Guidelines, 2023 for Retail Outlets (ROs) and extant 

Unified Guidelines for selection of LPG distributorshipsdo not contain any 

provision to relax criterion for grant of RO and LPG distributorships to PACS. 

 

MODERNIZATION OF AIR NAVIGATION INFRASTRUCTURE 

3354.  SHRI KOTA SRINIVASA POOJARY:              

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) the steps taken by the Government to modernize air navigation infrastructure 

and upgrade air traffic management systems to meet the growing demands 

of air travel; 

 (b) the key initiatives being considered by the Government to adopt advanced 

technologies, such as AI and satellite-based navigation, to optimize 

airspace utilization; 

 (c) the steps taken to address delays and inefficiencies in the current air traffic 

management, framework to ensure smoother operations and minimize 

disruptions; and 

 (d) the measures taken to ensure that failures in Air Traffic Management, during 

the provision of Air Traffic Services, do not compromise the safe operation 

of aircraft? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 
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(a) to (c): The Airports Authority of India (AAI), as the sole Air Navigation Service 

Provider (ANSP) in India, continuously modernizes air navigation infrastructure 

and upgrades air traffic management systems to meet the growing demands of 

air travel. This is an ongoing process driven by traffic demand, technological 

advancements, commercial viability, and operational requirements. Key 

initiatives include: 

1. New IP-based Voice Communication Control Systems (VCCS) and IP-based 

VHF radios have been deployed at multiple locations to improve VHF coverage 

and air-ground communication performance. 

2. AAI has initiated the installation of a new pan-India Aeronautical Message 

Handling System (AMHS) to replace the existing AMHS and AMSS systems, 

improving the performance of aeronautical, flight, and meteorological message 

exchanges. 

3. Automatic Dependent Surveillance-Broadcast (ADS-B) ground stations, which 

utilize GPS and satellites for determining aircraft positions, have been 

commissioned at 21 airports. Installation at 15 additional locations has been 

completed. ADS-B enhances surveillance capabilities, reduces delays, and 

improves flight safety. 

4. Performance-Based Navigation (PBN) procedures have been implemented at 

62 airports, reducing reliance on sensor-specific routes and procedures, thereby 

optimizing operations and lowering costs. Many of these procedures utilize the 

indigenous GPS Aided Geo Augmented Navigation (GAGAN), a regional 

satellite-based augmentation system (SBAS). 
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5. 22 RNP-Z (LPV) procedures based on GAGAN have been implemented at 14 

airports to enhance navigation precision. 

6. A Central Air Traffic Flow Management (C-ATFM) system has been 

established to manage demand and capacity imbalances at airports, optimizing 

the utilization of airspace and airport resources as per ICAO guidelines. 

7. Airport Collaborative Decision Making (A-CDM) has been implemented at 9 

airports namely, Mumbai, Delhi, Kolkata, Hyderabad, Jaipur, Trivandrum, 

Hyderabad (Shamshabad), Guwahati, and Ahmedabad, to reduce ground 

delays. 

8. Arrival Manager (AMAN), a software tool for optimizing the sequencing and 

spacing of arriving aircraft, has been deployed at high-traffic airports such as 

Delhi, Mumbai, Chennai, Kolkata, Bengaluru, and Hyderabad to enhance 

operational efficiency. 

(d): The accountability measures are in place to ensure that failures in Air Traffic 

Management, during the provision of Air Traffic Services do not compromise the 

safe operation of aircraft. Incidents like separation minima infringements, runway 

incursions/excursions, and aircraft accidents are thoroughly investigated by the 

Directorate General of Civil Aviation (DGCA) and/or the Aircraft Accident 

Investigation Bureau (AAIB). Based on the investigation findings, corrective 

actions are taken to prevent recurrence and enhance operational safety. 
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MONETIZATION OF NHs  

3355. SHRI NAVEEN JINDAL:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state:  

(a) the total length of the National Highways (NHs) in the country;  

(b) the length of NHs monetized thus far along with the revenue earned; and  

(c) the steps taken by the Government to ensure proper maintenance, timely and 

effective assistance in case of any exigencies and emergencies on the NHs 

monetized so far?  

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI):  

(a): The total length of National Highways (NHs) in the country is 1,46,204 Kms.  

(b): The length that has been monetized and the revenue earned through Asset 

Monetization Mode from Financial Year 2019-20 to Financial Year 2024-25 

(15.3.2025) are as under:  

Mode Length (km) Revenue 
(Rs. in Cr.) 

Toll-Operate-Transfer (TOT) 2565 48995 
Infrastructure Investiment Tust 

(InvIT) 
1523 25900 

Toll Securitization 1277 50125 
TOTAL 5365 125020 

(c):     As per the relevant clauses of the Model Concessionaire Agreement 

(MCA), the Concessionaire is to ensure proper maintenance, timely and effective 

assistance on the NHs. Clause 15 of the MCA of TOT model provides for 
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“Operation and Maintenance” of NHs by National Highways Authority of India 

(NHAI), Clause 16 of the MCA of TOT model provides for “Monitoring of 

Operation and Maintenance” of NHs and Clause 18 of the MCA of TOT model 

provides for “Safety Requirements” of NHs. Regional Offices of NHAI monitor 

the adherence to contractual clauses.  

DIRECT FLIGHTS FROM KOLKATA TO JEDDAH 

3356. SHRI YUSUF PATHAN:                     

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether it is a fact that there is no direct flight from Kolkata to Jeddah in Saudi 

Arabia and if so, the details thereof; 

(b) whether the Government is aware that a huge number of people travel from 

Kolkata to Jeddah for pilgrimage and if so, the details thereof; 

(c) whether the Government proposes to start a direct flight from Kolkata to 

Jeddah; and 

(d) if so, the details thereof along with the time by which it is likely to be started 

and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) to (d): At present, there are no direct flight operations between Kolkata and 

Jeddah (Saudi Arabia). 

The international operations of airlines are governed by the bilateral Air 

Services Agreement (ASA) between India and the respective country. In 
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accordance with the ASA, Indian designated carriers are free to mount 

operations to/from any point including Kolkata to foreign destinations as per 

mutually agreed capacity limits, while any designated foreign airline can operate 

to/from a point in India if it is designated as a point of call in the ASA. The start 

of direct international flights from any point in India is purely a commercial 

decision of scheduled airlines on the basis of passenger demand, availability of 

slots,economic viability of the route and other associated factors. 

PM VISHWAKARMA SCHEME IN ANDHRA PRADESH 

3357. DR. C. M. RAMESH: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  whether it is true that there are nearly one lakh enrolments under PM 

Vishwakarma Yojana from the district of Anakapalli, Andhra Pradesh; 

(b)  if so, the total number of successful registrations at the final stage and the 

number of e-vouchers issued for toolkits to artisans from Anakapalli district; 

and 

(c)  the details of loans sanctioned out of nearly one lakh enrolments from the 

said district?  

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a):  As of 17.03.2025, there are 95,837 enrolments under PM Vishwakarma 

Yojana from the district of Anakapalli, Andhra Pradesh. 
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(b) and (c): As of 17.03.2025, the details of total number of successful 

registrations at the final stage, number of e-vouchers issued for toolkits and loans 

sanctioned to PM Vishwakarma beneficiaries from Anakapalli district are as 

follows: - 

Total Successful 
registration 

E-Vouchers 
Issued 

No. of Loan 
Applications 
Sanctioned 

Sanctioned 
Loan amount  

(Rs. in Cr.) 

94 3,004 494 3.35 

 

महाराÕů म¤ पीएमएवाई-य ूके अंतगªत लाभाथê 

3358. ®ी नारायण तातू राणेः 

³या आवासन और शहरी कायª मýंी यह बताने कì कृपा कर¤गे िकः 

(क) महाराÕů म¤ ÿधान मýंी आवास योजना-शहरी (पीएमएवाई-यू) के अंतगªत कुल िकतने लाभािथªयŌ 

को आवास आबंिटत िकए गए ह§ः 

(ख) िवगत पांच िव° वषŎ के दौरान पीएमएवाई-यू के अंतगªत महाराÕů को िकतनी धनरािश आबंिटत 

कì गई है: 

(ग) उĉ अविध के दौरान पीएमएवाई-यू योजना के अंतगªत लाभािथªयŌ को िकतने आवास आबंिटत 

िकए गए; और 

(घ) महाराÕů म¤ शेष पाý लाभािथªयŌ कì सं´या िकतनी है िजÆह¤ उĉ योजना के अंतगªत आवास के 

िलए धनरािश उपलÊध नहé कराई गई है और इसके ³या कारण है? 

आवासन और शहरी कायª मýंालय म¤ राºय मýंी (®ी तोखन साहó):  

(क) स े(घ): 'भूिम' और 'कॉलोनीकरण' राºय के िवषय ह§। इसिलए, राºयŌ/ सघं राºय ±ेýŌ (यूटी) 

Ĭारा अपने नागåरकŌ के िलए आवास से संबंिधत योजनाओ ंको कायाªिÆवत िकया जाता है। हालांिक, 

आवासन और शहरी  कायª मýंालय, 'सभी के िलए आवास' के िवजन के तहत, महाराÕů राºय सिहत 
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देश भर म¤ पाý शहरी लाभािथªयŌ को बुिनयादी नागåरक सिुवधाओ ंके साथ प³के आवास उपलÊध 

कराने के िलए 25.06.2015 से ÿधान मýंी आवास योजना- शहरी (पीएमएवाई-यू) के तहत क¤ þीय 

सहायता ÿदान करके राºयŌ/ संघ राºय ±ेýŌ (यूटी) के ÿयासŌ म¤ सहायता करता है। इस योजना को 

िव° पोषण पैटनª और कायाªÆवयन पĦित म¤ बदलाव िकए िबना Öवीकृत आवासŌ को पूरा करने के 

िलए 31.12.2025 तक बढ़ा िदया गया है। पीएमएवाई-यू एक मांग आधाåरत योजना है। इस योजना 

के िदशा-िनद¥शŌ के अनुसार वाÖतिवक और िव°ीय ÿगित तथा अनपुालनŌ के आधार पर Öवीकृत 

आवासŌ के िलए राºयŌ/ संघ राºय ±ेýŌ को िनिधयां जारी कì जाती है। 

िपछले पांच वषŎ म¤ महाराÕů म¤ लगभग 6.80 लाख आवास बनकर तैयार हो चकेु ह§ और 

महाराÕů म¤ पीएमएवाई-यू के िलए राºय सरकार और क¤ þीय नोडल एज¤िसयŌ को 14,656 करोड़ 

Łपये जारी िकए गए ह§। योजना कì शŁुआत से लेकर िपछले पांच वषŎ के दौरान महाराÕů म¤ 

पीएमएवाई-यू के तहत Öवीकृत, िनमाªणाधीन और पूणª िकए गए आवासŌ के साथ-साथ Öवीकृत और 

जारी कì गई क¤ þीय सहायता का Êयौरा संलµन िववरण म¤ िदया गया है। 

इसके अलावा, पीएमएवाई-यू के कायाªÆवयन के 9 वषŎ के अनभुव और सीख के आधार पर, 

आवासन और शहरी कायª मýंालय ने इस योजना को नया łप िदया है और 01.09.2024 स े

पीएमएवाई-यू 2.0 'सभी के िलए आवास' िमशन का शभुारभं िकया है तािक चार घटकŌ यानी लाभाथê 

आधाåरत िनमाªण (बीएलसी), साझेदारी म¤ िकफायती आवास (एएचपी), िकफायती िकराया आवास 

(एआरएच) और Êयाज सिÊसडी योजना (आईएसएस) के माÅयम से 1 करोड़ अितåरĉ पाý शहरी 

लाभािथªयŌ कì सहायता कì जा सके। अभी तक, महाराÕů सिहत 30 राºयŌ/ संघ राºय ±ेýŌ ने 

योजना के िदशािनद¥शŌ के अनसुार पीएमएवाई-यू 2.0 को कायाªिÆवत करने के िलए सहमित ²ापन 

(एमओए) पर हÖता±र िकए ह§। पीएमएवाई-यू 2.0 एक मांग आधाåरत योजना है िजसका कोई िनिĲत 

लàय नहé है। पीएमएवाई-यू 2.0 के संचालन िदशािनद¥श 17.09.2024 को जारी कर िदए गए ह§। 

ऑनलाइन आवेदन ÿÖतुत करने और संचालन िदशा िनद¥श के िलए एकìकृत वेब पोटªल 

https://pmay-urban.gov.in. पर दखे सकते ह§। पीएमएवाई-यू 2.0 के अंतगªत महाराÕů राºय के 
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िलए 92,000 आवासŌ सिहत 6.77 लाख आवासŌ के आवंटन के िलए 'सैĦांितक' अनमुोदन ÿदान 

कर िदया गया है। 

िववरण 
महाराÕů राºय म¤ पीएमएवाई-यू के अंतगªत वाÖतिवक और िव°ीय ÿगित 

ø. 
स.ं 

िववरण शुłआत से अब तक 
िपछले पांच वषŎ के दौरान 

(िव° वषª 2019-24) 
1 Öवीकृत आवास (सं´या) 13,64,923 7,87,148 
2 िनमाªणाधीन आवास (सं́ या) 10,90,921 7,81,708 
3 पूणª आवास (सं´या) 8,85,892 6,80,691 
4 सŏपे गए आवास(सं´या) 8,08,693 6,05,555 

5 
Öवीकृत केÆþीय सहायता  
(करोड़ Łपए म¤) 

25,548.21 15,895.64 

6 
जारी कì गई केÆþीय सहायता  
(करोड़ Łपए म¤) 

19,323.38 14,656.31 

 

महाराÕů म¤ जनजातीय अनुसधंान सÖंथान  

3359. ®ी Ôयामकुमार दौलत बव¥:   

³या जनजातीय कायª मýंी यह बताने कì कृपा कर¤गे िकः  

(क) महाराÕů म¤ वषª 2014 से क¤ þ ÿायोिजत योजना ‘जनजातीय अनुसंधान सÖंथान (टीआरआई)’ 

के अंतगªत वषªवार कुल िकतनी िनिध धनरािश आबंिटत कì गई है; 

(ख) देशभर म¤, िवशेषकर महाराÕů के िलए, जनजाितयŌ के सामािजक-सांÖकृितक और शै±िणक 

कायªकलापŌ के िलए सरकार Ĭारा अनुमोिदत पåरयोजनाओ ंका राºयवार Êयौरा ³या है; और 

(ग) िवगत दस वषŎ के दौरान नागपरु सिहत महाराÕů म¤ अवसंरचना, अनसुंधान, ÿलेखन 

कायªकलापŌ, ÿिश±ण और ±मता-िनमाªण कायªøमŌ, जनजातीय उÂसवŌ के आयोजन, अिĬतीय 

सांÖकृितक िवरासत और पयªटन को बढ़ावा देने के िलए िजलावार कुल िकतनी िनिध आबंिटत 

कì गई और आयोिजत कायªøमŌ का Êयौरा ³या है? 
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जनजातीय कायª मýंालय म¤ राºय मýंी (®ी दुगाª दास उइके):  

(क): जनजातीय कायª मýंालय, जनजातीय अनसुंधान सÖंथान पणु,े महाराÕů सिहत 29 राºय/संघ 

राºय±ेý जनजातीय अनसुंधान संÖथानŌ को उनकì अवसंरचनाÂमक आवÔयकताओ ं को सŀुढ़ 

करन,े अनसुंधान और दÖतावेजीकरण गितिविधयŌ और ÿिश±ण एवं ±मता िनमाªण 

कायªøमŌ, अिĬतीय सांÖकृितक िवरासत को बढ़ावा देन,े जनजातीय ÂयोहारŌ और याýाओ ं का 

आयोजन करने और पयªटन को बढ़ावा देने तथा जनजाितयŌ Ĭारा आदान-ÿदान याýाओ ं का 

आयोजन करने म¤ भी सहायता दने,े  जनजातीय संÖकृित, ÿथाओ,ं भाषाओ ं और अनķुानŌ को 

संरि±त और ÿसाåरत करने के िलए िव°ीय सहायता ÿदान करता है,  जो क¤ þ ÿायोिजत योजना 

"जनजातीय अनुसंधान संÖथानŌ (टीआरआई) को सहायता" के अंतगªत राºय/संघ राºय±ेý सरकारŌ 

के ÿशासिनक िनयंýण म¤ ह§। योजना के अंतगªत जनजातीय अनसुंधान संÖथान पुण,े महाराÕů को 

Öवीकृत कुल िनिधयŌ का Êयौरा संलµन िववरण-I म¤ िदया गया है। 

(ख): “जनजातीय अनुसधंान सÖंथान को सहायता” योजना के अंतगªत, देश भर म¤ जनजाितयŌ कì 

सामािजक-सांÖकृितक और शैि±क गितिविधयŌ के िलए मýंालय Ĭारा अनुमोिदत पåरयोजनाओ ंका 

राºय-वार िववरण मंýालय कì वेबसाइट यूआरएल अथाªत 

https://tribal.nic.in/Display_Apex_Minutes.aspx पर उपलÊध है। 

एकलÓय आदशª आवासीय िवīालय (ईएमआरएस) कì केÆþीय ±ेý योजना के अंतगªत 

सरकार न े50% से अिधक अनसूुिचत जनजाित जनसं́ या और कम से कम 20,000 जनजातीय 

ÓयिĉयŌ (2011 कì जनगणना के अनसुार) वाल ेÿÂयेक Êलॉक म¤ एक ईएमआरएस होगा। तदनुसार, 

मýंालय ने देश भर म¤ लगभग 3.5 लाख अजजा छाýŌ को लाभािÆवत करने के िलए कुल 728 

ईएमआरएस Öथािपत करने का लàय रखा है। ईएमआरएस के िनमाªण के िलए 15 एकड़ भूिम कì 

आवÔयकता होगी और इसम¤ क±ा VI स ेXII तक पढ़ने वाले लड़के और लड़िकयŌ कì समान सं´या 

सिहत 480 छाýŌ को समायोिजत करने कì ±मता होगी। आज तक 721 ÖकूलŌ को Öवीकृित दी गई 

ह,ै िजनम¤ से देश भर म¤ 477 ईएमआरएस कायªरत ह§। Öवीकृत िवīालयŌ का राºय-वार सारांश तथा 
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उनकì कायाªÂमक िÖथित संलµन िववरण-II तथा III म¤ दी गई है। जनजातीय कायª मýंालय के तहत 

एक Öवाय° िनकाय, राÕůीय आिदवासी छाý िश±ा सिमित (एनईएसटीएस) ईएमआरएस योजना का 

ÿबंधन और कायाªÆवयन करती है।  

इसके अलावा, जनजातीय कायª मýंालय ने जनजातीय लोगŌ के सबसे कमजोर वगŎ के समú 

सामािजक-आिथªक िवकास और कÐयाण के उĥेÔय से “िवशेष łप से कमजोर जनजातीय समूहŌ 

(पीवीटीजी) का िवकास” योजना िøयािÆवत (लागू) कì है। जनजातीय उप-योजना िनिध से राºयŌ 

Ĭारा िकए गए उपायŌ के अलावा, संबंिधत राºय सरकार/संघ राºय±ेý को िविभÆन ±ेýŌ जैसे िश±ा, 

आवास, भूिम िवकास, कृिष िवकास, पशुपालन, संपकª  सड़कŌ का िनमाªण, ÿकाश के उĥेÔय के िलए 

ऊजाª के गैर-परंपरागत ąोतŌ कì Öथापना, सÖंकृित और पारंपåरक पĦितयŌ (ÿथाओ)ं का संर±ण 

या इन पहचाने गए 75 पीवीटीजी समुदायŌ के संबधं म¤ अंतरŌ को भरने कì ÿकृित के उपाय के łप 

म¤ कोई अÆय अिभनव गितिविध म¤ उनके ÿÖतावŌ के आधार पर िनिधयां ÿदान कì जाती ह§। 2014-

15 से 2023-24 तक जारी कì गई िनिधयŌ कì सूची संलµन िववरण-IV म¤ दी गई है। 

इसके अलावा, िव°ीय वषª 2023-24 के दौरान, 18 राºयŌ और एक संघ राºय±ेý म¤ रहन े

वाल े75 पीवीटीजी समदुायŌ के सामािजक-आिथªक िवकास के िलए ÿधानमýंी जनजाित आिदवासी 

Æयाय महा अिभयान (पीएम जनमन) शłु िकया गया था। िमशन का उĥेÔय तीन वषŎ म¤ सरुि±त 

आवास, Öव¸छ पेयजल, िश±ा, ÖवाÖÃय और पोषण तक बेहतर पहòंच, सड़क और दूरसंचार संपकª , 

अिवīतुीकृत आवासŌ का िवīतुीकरण और Öथायी आजीिवका के अवसर जैसी अवसंरचनाÂमक 

सिुवधाए ंÿदान करना है। इन उĥेÔयŌ को 9 संबंिधत मýंालयŌ Ĭारा कायाªिÆवत 11 उपायŌ के माÅयम 

से पूरा िकया जाता है। अिभयान के तहत मýंालय-वार और राºय-वार िव°ीय ÿगित का Êयौरा संलµन 

िववरण-V म¤ िदया गया है।   

इसके अलावा, जनजातीय कायª मýंालय संिवधान के अनु̧ छेद 275(1) के ÿावधान के 

अंतगªत अनुदान के तहत उनके ÿÖतावŌ के आधार पर महाराÕů सिहत अिधसूिचत अनुसूिचत 

जनजाितयŌ वाली राºय सरकारŌ को िव°ीय सहायता ÿदान करता है। यह भारत सरकार कì ओर 
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स े100% अनदुान है। इस कायªøम के तहत िव° पोषण का उĥेÔय राºय को अनुसूिचत जनजाितयŌ 

के कÐयाण को बढ़ावा दनेे के उĥेÔय से राºय Ĭारा शुł कì जाने वाली िवकास योजनाओ ंकì लागत 

को पूरा करने म¤ स±म बनाना है। सरकार ने देश भर म¤ जनजातीय लोगŌ के समú िवकास के िलए 

एक बहòआयामी कायªनीित अपनाई ह,ै िजसम¤ िविभÆन ±ेý जैसे (i) िश±ा (ii) ÖवाÖÃय (iii) कृिष, 

बागवानी, पशुपालन (एएच), मÂÖय पालन, डेयरी और ÿाथिमक ±ेý म¤ अÆय (iv) जनजातीय घरलूे 

अथªÓयवÖथा को बढ़ाने के िलए अÆय आय सजृन योजनाए ंऔर (v) ÿशासिनक संरचना / संÖथागत 

ढांचा और अनुसंधान अÅययन शािमल ह§। संिवधान के अनु̧ छेद 275(1) के ÿावधान के अंतगªत 

िपछले दस वषŎ के दौरान सभी राºयŌ को जारी िनिधयŌ का Êयौरा संलµन िववरण-VI म¤ िदया गया 

है। 

(ग):  जैसा िक सूिचत िकया गया है, महाराÕů म¤ बिुनयादी ढांचे, अनसुंधान, दÖतावेजीकरण 

गितिविधयŌ, ÿिश±ण और ±मता िनमाªण कायªøमŌ, जनजातीय ÂयोहारŌ के आयोजन, अिĬतीय 

सांÖकृितक िवरासत और पयªटन को बढ़ावा देने के िलए आवंिटत कुल िनिधयŌ और आयोिजत 

कायªøमŌ का Êयौरा संलµन िववरण-VII म¤ िदया गया है।                                        

िववरण - I 

महाराÕů म¤ 2014 स ेक¤ þ ÿायोिजत योजना “जनजातीय अनुसंधान सÖंथान को सहायता” 
के अंतगªत Öवीकृत कुल िनिधयŌ का िववरण 

िव°ीय वषª Öवीकृत रािश (लाख Łपए म¤) 
2014-15 58.10 
2015-16 0.00 
2016-17 0.00 
2017-18 0.00 
2018-19 485.01 
2019-20 300.00 
2020-21 464.12 
2021-22 100.00 
2022-23 50.00 
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2023-24 130.00 
2024-25 190.00 

  

िववरण-II 
देश भर म¤ Öवीकृत और कायाªÂमक ईएमआरएस कì राºय-वार िÖथित 

ø.स.ं राºय/सघं राºय±ेý 
Öवीकृत 

ईएमआरएस कायाªÂमक ईएमआरएस 
1 आňं ÿदेश 28 28 
2 अŁणाचल ÿदेश 10 5 
3 असम 17 1 
4 िबहार 3 2 
5 छ°ीसगढ़ 75 75 

6 
दादरा और नगर हवेली 

एवं दमन और दीव 1 1 
7 गजुरात 47 38 
8 िहमाचल ÿदेश 4 4 
9 जÌमू एवं कÔमीर 6 6 

10 झारखंड 90 51 
11 कनाªटक 12 12 
12 केरल 4 4 
13 लĥाख 3  0 
14 मÅय ÿदेश 71 63 
15 महाराÕů 39 37 
16 मिणपुर 21 3 
17 मेघालय 37  0 
18 िमजोरम 17 11 
19 नागाल§ड 22 3 
20 ओिडशा 111 47 
21 राजÖथान 31 30 
22 िसि³कम 4 4 
23 तिमलनाडु 8 8 
24 तेलंगाना 23 23 
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25 िýपरुा 21 6 
26 उ°र ÿदेश 4 3 
27 उ°राखंड 4 4 
28 पिĲम बंगाल 8 8 

 कुल 721 477 
  

िववरण-III 
महाराÕů राºय म¤ ईएमआरएस कì िÖथित 

ø.स.ं  िज़ला  Êलॉक/ तालुका Öकूल का नाम कायाªÂमक िÖथित 
1  अहमदनगर अकोले ईएमआरएस मावेशी कायाªÂमक 
2  अमरावती िचखलदारा ईएमआरएस िचखलदरा कायाªÂमक 
3  अमरावती धरनी ईएमआरएस धरनी कायाªÂमक 
4  चþंपरु राजरुा ईएमआरएस देवदा कायाªÂमक 
5  धुल े सकरी ईएमआरएस भदाणे कायाªÂमक 
6  धुल े एगी ईएमआरएस िपंपलनेर कायाªÂमक 
7  गडिचरोली अहेरी ईएमआरएस अहेरी कायाªÂमक 
8  गडिचरोली भामरागड ईएमआरएस भामरागड कायाªÂमक 
9  गडिचरोली चामोशê ईएमआरएस चामोशê कायाªÂमक 

10 
 गडिचरोली धनोरा ईएमआरएस धनोरा 

(एमएच) 
कायाªÂमक 

11  गडिचरोली एटापÐली ईएमआरएस एटापÐली कायाªÂमक 
12  गडिचरोली कोरची ईएमआरएस कोरची कायाªÂमक 
13  गडिचरोली कुरखेडा ईएमआरएस गेवधाª  कायाªÂमक 
14  गŌिदया देवरी ईएमआरएस बोरगांव कायाªÂमक 
15  नागपरु रामटेक ईएमआरएस खैरी परसोदा कायाªÂमक 
16  नांदेड़ िकनवट ईएमआरएस शहľकंुड कायाªÂमक 
17  नंदरुबार अ³कलकुवा ईएमआरएस अ³कलकुवा कायाªÂमक 
18  नंदरुबार अøानी ईएमआरएस धडगांव कायाªÂमक 
19  नंदरुबार नंदरुबार ईएमआरएस नंदरुबार कायाªÂमक 
20  नंदरुबार नवापुर ईएमआरएस डŌगसांगली कायाªÂमक 
21  नंदरुबार शहादे ईएमआरएस शहादे कायाªÂमक 
22  नंदरुबार तालोद ईएमआरएस तलोदे कायाªÂमक 
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23 
 नािसक बगलान ईएमआरएस अजमेर 

सौदान 
कायाªÂमक 

24  नािसक िडंडोरी (महाराÕů) ईएमआरएस िटटावे कायाªÂमक 

25 
 नािसक इगतपुरी ईएमआरएस 

िपिÌÿसाűोिडन 
कायाªÂमक 

26  नािसक कालवान ईएमआरएस चनकापुर कायाªÂमक 
27  नािसक नािसक ईएमआरएस पेठ रोड कायाªÂमक 
28  नािसक प¤ट ईएमआरएस देवगांव कायाªÂमक 
29  नािसक सरुगना ईएमआरएस िशंद ेदीगर कायाªÂमक 

30 
 नािसक Þयंबकेĵर ईएमआरएस नािसक 

(बोरीपाड़ा) 
कायाªÂमक 

31  पालघर दहानु ईएमआरएस दहानु कायाªÂमक 
32  पालघर जवाहर ईएमआरएस जवाहर कायाªÂमक 
33  पालघर मोखाडा ईएमआरएस करगेांव कायाªÂमक 
34  पालघर पालघर ईएमआरएस कंबलगांव कायाªÂमक 
35  पालघर तलासरी ईएमआरएस सवाने कायाªÂमक 
36  पालघर वड़ा ईएमआरएस वडा गैर-कायाªÂमक 
37  पालघर िवøमगढ़ ईएमआरएस िवøमगढ़ गैर-कायाªÂमक 
38  थाने शाहपरु ईएमआरएस श¤डेगांव कायाªÂमक 
39  यवतमाल मारेगांव ईएमआरएस बोटोनी कायाªÂमक 
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िववरण-IV 
पीवीटीजी के िवकास कì योजना के सबंंध म¤ जारी िनिधयŌ और लिंबत उपयोिगता ÿमाण पý का राºय-वार एवं वषª-वार (20.02.2025 तक) 
Êयौरा  
    (लाख łपये म¤) 

ø.स.ं राºय का नाम 

2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 
िनमुªĉ 
िनिध  

िनमुªĉ 
िनिध 

िनमुªĉ 
िनिध 

िनमुªĉ 
िनिध 

िनमुªĉ 
िनिध 

िनमुªĉ 
िनिध 

िनमुªĉ 
िनिध 

िनमुªĉ 
िनिध 

िनमुªĉ 
िनिध 

िनमुªĉ 
िनिध 

1 आňं ÿदेश 2000.00 3240.00 5105.00 2076.00 1837.00 3713.43 1245.51 1829.60 1645.50 0.00 

2 अंडमान एवं िनकोबार 
Ĭीप समूह 

0.00 0.00 
100.00 200.00 0.00 0.00 0.00 252.11 0.00 0.00 

3 िबहार 0.00 0.00 342.86 295.91 0.00 0.00 0.00 0.00 0.00 0.00 
4 छ°ीसगढ़ 2223.75 1809.63 1230.00 1089.50 1051.50 1311.35 989.32 996.90 1500.00 0.00 
5 गजुरात 1091.00 898.10 779.12 390.67 604.00 429.05 552.20 761.80 1731.20 0.00 
6 झारखंड 301.326 1627.379 3120.00 2047.03 3295.79 847.00 1777.29 1696.93 0.00 0.00 
7 कनाªटक 8.584 836.303 136.00 467.00 460.00 1933.01 438.46 661.17 1439.42 0.00 
8 केरल 600.00 0.00 100.00 62.00 0.00 0.00 88.00 0.00 0.00 0.00 
9 मÅय ÿदेश 4272.94 4491.92 10460.40 8232.46 7998.09 8064.89 2188.11 2888.69 0.00 0.00 

10 महाराÕů 1900.00 0.00 2077.00 1226.25 1230.26 2510.00 1411.66 0.00 0.00 0.00 
11 मिणपुर 47.50 100.00 329.00 195.00 1157.55 0.00 0.00 0.00 0.00 0.00 
12 ओिडशा 2500.00 3373.92 1164.00 1297.00 3626.00 976.38 1202.00 1197.00 1796.75 0.00 
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13 राजÖथान 1500.00 1076.09 1331.00 1038.00 1008.00 968.10 968.00 706.17 1120.63 0.00 
14 तिमलनाडु 128.349 1118.893 3055.00 1770.75 0.00 819.48 551.08 1967.81 907.70 0.00 
15 तेलंगाना 600.00 1439.035 1139.00 778.00 533.00 538.50 1460.50 1193.04 1508.13 0.00 
16 िýपरुा 826.54 895.56 2250.00 2305.00 789.53 1960.82 231.43 1481.71 1402.65 0.00 
17 उ°र ÿदेश 0.00 0.00 0.00 17.96 0.00 0.00 82.04 0.00 0.00 0.00 
18 उ°राखंड 0.00 0.00 292.48 130.00 565.86 489.53 295.00 367.07 0.00 0.00 
19 पिĲम बंगाल 0.00 447.60 895.00 330.75 843.42 437.47 519.40 0.00 665.95 0.00 
 

िववरण-V 

  अिभयान के अंतगªत मýंालय-वार एवं राºय-वार िव°ीय ÿगित का िववरण 

ø.स.ं 
राºय का  
नाम 

úामीण 
िवकास  
मýंालय 
(पीएमएवाई-
जी) 

úामीण  
िवकास मýंालय 
(पीएमजीएसवाई) 

ÖवाÖÃय एवं 
पåरवार 
कÐयाण 
मýंालय 
(एनआरएचएम) 

मिहला 
एवं बाल 
िवकास 
मýंालय 
(पोषण 
2.0) 

िश±ा  
मýंालय 
(एसएसए) 

िवīुत मýंालय 
(आरडीएसएस) 

नवीन एवं 
नवीकरणीय 
उजाª 
मýंालय 

सचंार 
मýंालय 
(डीओटी-
यूएसओएफ) 

जनजातीय कायª 
मýंालय 
  

एमपीसी वीडीवीके 

िव°ीय 
Öवीकृित 
(करोड़ Łपए 
म¤) 

िव°ीय Öवीकृित 
(करोड़ Łपए म¤) 

िव°ीय 
Öवीकृित 
(करोड़ Łपए 
म¤) 

िव°ीय 
Öवीकृित 
(करोड़ 
Łपए म¤) 

िव°ीय 
Öवीकृित 
(करोड़ 
Łपए म¤) 

िव°ीय 
Öवीकृित 
(करोड़ Łपए 
म¤) 

सांकेितक 
िव°ीय 
Öवीकृित 

िव°ीय 
Öवीकृित 
(करोड़ Łपए 
म¤) 

िव°ीय 
Öवीकृित 
(करोड़ 
Łपए म¤) 

िव°ीय 
Öवीकृित 
(करोड़ 
Łपए म¤) 
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(करोड़ 
Łपए म¤) 

1 
आňं  
ÿदेश 

44.33 280.53 40.31 43.44 18.85 88.71 8.38 94.5 19.97 3.105 

2 छ°ीसगढ़ 200.63 1698.92 19.65 32.28 68.3 38.17 6.42 21.6 8.52 1.1976 
3 गजुरात 94.46 1.24 5.76 8.04 13.75 0 0 12.6 6.03 0.525 
4 झारखंड 54.54 113.86 7.45 13.32 27.5 74.13 11.71 4.5 2.12 1.438 
5 कनाªटक 6.24 55.62 1.69 2.88 2.3 3.77 0.9 9 13.59 0.892 
6 केरल 1.36 0.00 7.45 0.84 10.1 0.86 0 6.3 2.29 0.2166 

7 
मÅय 
ÿदेश 

1575.11 836.21 25.07 111.24 117.3 143.39 10.3 18.9 25.99 2.5755 

8 महाराÕů 100.54 0.00 26.42 26.4 35.75 26.61 0 8.1 17.47 1.812 
9 ओिडशा 263.72 149.75 16.94 14.64 82.5 0 0 13.5 24.64 1.7765 
10 राजÖथान 167.68 68.86 2.03 10.8 9.2 40.34 0 0.9 6.76 4.3296 
11 तिमलनाडु 31.14 0.00 35.57 5.04 14.91 29.89 0 0.9 20.44 1.2015 
12 तेलंगाना 0 66.85 4.74 10.2 19.75 6.79 1.63 4.5 16.16 0.7305 
13 िýपरुा 153.97 114.32 2.03 20.04 37.6 61.52 8.52 9 12.07 1.27 

14 
उ°र  
ÿदेश 

2.04 0.00 0.68 0.12 5.5 1.1 0 0 0.83 0.1595 

15 उ°राखंड 26.38 0.00 8.13 0.96 7.35 0.6 0 0 5.40 0.157 
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16 
पिĲम 
बंगाल 

0 0.00 4.74 0 0 0 0 0 0.00 0 

17 

अंडमान 
और 
िनकोबार 

0 0.00 0 0 0 0 0 0 0.00 0.028 

18 मिणपुर 0 0.00 0 5.04 5.5 0 0 0 0.00 0 
19 िबहार 0 0.00 0 5.88 0 0.28 0 0 0.00 0 
  

िववरण-VI  

सिंवधान के अनु¸छेद 275(1) के तहत जारी कì गई िनिध को दशाªने वाला िववरण (17.03.2025 तक) 
(लाख Łपये म¤) 

ø.स.ं राºय 2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 

    
कुल 
िनमुªिĉ 

कुल 
िनमुªिĉ 

कुल 
िनमुªिĉ 

कुल 
िनमुªिĉ 

कुल 
िनमुªिĉ 

कुल 
िनमुªिĉ 

कुल िनमुªिĉ कुल िनमुªिĉ कुल िनमुªिĉ कुल िनमुªिĉ 

1 आňं ÿदेश 2139.00 5500.00 2869.43 4591.11 6390.77 8942.43 2055.55 2638.65 0.00 0.00 

2 
अŁणाचल 
ÿदेश 

1880.40 3000.80 6580.53 8378.82 12170.52 13202.25 6014.00 9830.00 7265.30 6740.00 

3 असम 0.00 0.00 844.12 0.00 3916.32 10802.85 4592.37 2570.000 2300.00 3294.12 
4 िबहार 0.00 0.00 1467.58 991.89 0.00 0.00 0.00 642.08 1001.01 871.24 
5 छ°ीसगढ़ 10778.00 11904.31 10488.52 10964.49 11352.92 22500.77 9976.24 11604.02 13578.43 15676.77 
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6 गोवा 0.00 400.00 450.00 103.00 345.66 0.00 0.00 600.41 667.79 150.00 
7 गजुरात 8592.45 11680.00 9739.02 11384.08 11648.20 16833.88 5940.04 6923.79 7549.12 4584.77 

8 
िहमाचल  
ÿदेश 

190.99 523.20 1595.87 2074.70 3378.16 5314.70 1161.00 1500.00 1655.00 1696.45 

9 
जÌमू एवं 
कÔमीर 

0.00 2000.00 3539.66 3049.06 2051.79 5410.00 
As it becomes UT, funds were not released 
to JandK 

10 झारखंड 9873.00 12202.96 9489.38 12386.93 7354.30 11166.77 10278.00 12264.19 6677.87 14299.82 
11 कनाªटक 4880.40 6300.00 4664.00 5881.74 5220.61 10435.46 3305.68 3210.00 4297.57 4070.00 
12 केरल 748.94 1085.44 695.58 803.17 472.28 633.29 0.00 0.00 817.67 1910.44 
13 मÅय ÿदेश 17321.42 14845.15 14971.43 22399.48 24635.30 44938.92 4279.78 5319.10 8438.75 15741.70 
14 महाराÕů 11701.29 13374.00 11536.53 13862.24 17015.91 23136.70 4573.16 0.00 0.00 0.00 
15 मिणपुर 1600.01 1216.00 1694.40 2308.80 5367.645 6151.91 0.00 0.00 1067.36 2456.35 
16 मेघालय 2334.03 1507.68 1576.21 3603.40 5129.79 4799.53 492.71 1595.25 2904.84 3127.29 
17 िमजोरम 1877.78 3617.37 1927.49 2504.41 3507.71 6598.83 1909.71 2971.54 1654.05 2897.97 
18 नागाल§ड 2067.15 5469.34 6368.00 4434.11 9194.485 6802.11 1717.38 3202.39 5863.47 5020.11 
19 ओिडशा 12728.22 15200.00 11954.96 15995.30 21449.15 15110.66 6304.62 11382.05 10150.55 6870.56 
20 राजÖथान 9755.92 11000.00 10341.39 10240.58 13769.23 15586.19 9166.00 10435.21 11002.53 8940.07 
21 िसि³कम 370.30 1250.30 1147.00 405.30 355.34 3175.35 516.00 2045.00 720.38 1754.38 
22 तिमलनाडु 639.60 852.80 798.24 378.00 773.57 6356.07 0.00 0.00 0.00 650.49 
23 तेलंगाना 3894.40 6090.00 3608.05 5015.32 3248.89 9973.28 2517.00 2050.00 3114.46 5169.00 
24 िýपरुा 1218.99 1600.68 1280.99 2040.89 2006.73 2952.63 201.74 607.53 1294.71 4226.39 
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25 उ°र ÿदेश 743.49 1514.74 1138.62 189.00 252.43 2760.71 927.426 832.71 1135.82 1353.63 
26 उ°राखंड 1530.36 92.02 0.00 1577.56 1255.265 428.37 0.00 100.65 306.02 964.05 

27 
पिĲम  
बंगाल 

5747.00 7000.00 5814.37 5376.51 9235.725 12127.17 4041.14 0.00 4186.50 4744.40 
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िववरण-VII 

1. बुिनयादी ढांचा  

ø.स.ं वषª 
योजना का नाम 

पåरयोजना का नाम 
अनुमोिदत रािश 
(लाख Łपए म¤) 

1 
2018-19 टीआरआई को 

सहायता 
टीआरटीआई पåरसर म¤ डोम का 
िनमाªण 

98.53 

2 2014-15 से 
2015-16 

अनु̧ छेद 275 
(1) 

नागपरु के सुरबदê म¤ गŌडवाना 
सúंहालय एवं सांÖकृितक क¤ þ का 
िनमाªण 

2100.00 

3 2019-20 अनु̧ छेद 275 
(1) 

जनजातीय ÿिश±ण संÖथान 
1500.00 

  

2. अनुसधंान, दÖतावेज़ीकरण गितिविधयाँ  

ø.स.ं वषª 
योजना का नाम 

पåरयोजना का नाम 
अनुमोिदत रािश 
(लाख Łपए म¤) 

1 2014-
15 

अनु̧ छेद 275 
(1) 

45 जनजाित नवृंशिव²ान अनुसंधान 
अÅययन (पणेु िवĵिवīालय) 

275.00 

2 2014-
15  

टीएसएस को 
एससीए  

आ®म िवīालय एवं छाýावासŌ म¤ िसकल 
सेल एनीिमया कì िÖथित का सव¥±ण कराना। 

100.00 

3 
2018-

19 

संर±ण-सह-
िवकास 

(सीसीडी) 

महाराÕů नृिव²ान संघ (अिववािहत मा)ँ 
25.00 

4 
2019-

20 

संर±ण-सह-
िवकास 

(सीसीडी) 

नृिव²ान िवभाग वधाª - पीवीटीजी कì मातृ एवं 
िशशु ÖवाÖÃय िÖथित 15.00 

5 
2019-

20 

संर±ण-सह-
िवकास 

(सीसीडी) 

मिणपाल उ¸चतर िश±ा अकादमी - 
पीवीटीजी समूहŌ के बीच जनसं´या म¤ 
िगरावट को िनयंिýत कर¤   

29.98 

6 
2018-

19 
टीआरआई को 

सहायता 

समुदायŌ के बीच पारपंåरक िचिकÂसा ÿणाली 
और उपचार ÿथाओ ंपर अनसुंधान और 
दÖतावेज़ीकरण 

70.00 

3. ÿिश±ण एवं ±मता िनमाªण कायªøम  
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ø.स.ं वषª 
योजना का 

नाम 
पåरयोजना का नाम 

अनुमोिदत रािश 
(लाख Łपए म¤) 

1 
2018-

19 
अनु̧ छेद 
275 (1) 

िश±ण संसाधन क¤ þ के साथ अúेंजी माÅयम के 
ÖकूलŌ म¤ पढ़ाने के िलए िश±कŌ को ÿिश±ण एवं 
±मता िनमाªण / िāिटश काउंिसल 

250.00 

2 
2019-

20  
अनु̧ छेद 
275 (1) 

िश±ण संसाधन क¤ þ के साथ अúेंजी माÅयम के 
ÖकूलŌ म¤ पढ़ाने के िलए िश±कŌ को ÿिश±ण एवं 
±मता िनमाªण / िāिटश काउंिसल 

250.00 

   

4. जनजातीय उÂसवŌ का आयोजन 

 ø.स.ं वषª 
योजना का 
नाम 

िववरण 
अनुमोिदत रािश 
(लाख Łपए म¤) 

1 2018-
19 

टीआरआई को 
सहायता 

पीओ वार जनजातीय नÂृय एवं सांÖकृितक 
महोÂसव का आयोजन 

134.00 

2 
2024-

25 

टीआरआई को 
सहायता 

महाराÕů राºय के महानगरŌ म¤ राºय Öतरीय 
आिदवासी जनजाित गौरव िदवस कायªøम और 
जनजातीय सांÖकृितक महोÂसव का आयोजन 
कर¤। 

50.00 

    5. अिĬतीय सांÖकृितक िवरासत और पयªटन को बढ़ावा देना   

ø.स.ं वषª 
योजना का नाम 

िववरण 
अनुमोिदत रािश 
(लाख Łपए म¤) 

1 2018-
19 

टीआरआई को 
सहायता 

टीआरटीआई, पणुे म¤ वचुªअल सúंहालय 80.40 

2 2018-
19 

टीआरआई को 
सहायता 

पणुे हवाई अड्ड ेपर जनजातीय कला 
गैलरी 

17.08 

3 2019-
20 

टीआरआई को 
सहायता 

नागपरु (िचखली) म¤ जनजातीय अनुसंधान 
एवं ÿिश±ण उप-केÆþ कì Öथापना 

300.00 
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DEVELOPMENT OF AIRPORTS IN BIHAR UNDER UDAN SCHEME 

3360. DR. SANJAY JAISWAL:                      

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether the Government has received proposals to operationalize new air 

routes under the UDAN scheme in Bihar, particularly to connect West 

Champaran and if so, the details thereof along with the status of the said 

proposals; 

(b) whether the Government has conducted any feasibility study for the 

development of Bettiah Airport in West Champaran and if so, the details 

thereof along with the findings of these studies; and 

(c) the steps taken by the Government to expedite air connectivity in the region? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) to (c): Bids have been received for routes connecting Purnea, Birpur, 

Saharsa, Bhagalpur, Munger, Muzaffarpur, Valmiki Nagar, Motihari, Raxaul, 

Madhubani and Chhapra airports in Bihar under the UDAN Scheme.  

The State Government has given consent for the development of the 

airports namely Birpur, Saharsa, Munger, Muzaffarpur, Valmiki Nagar, 

Madhubani and  Purnea under the Revival and Upgradation of unserved airstrips 

scheme to facilitate RCS flight operations. Raxaul airport is being developed by 

the State Government separately under an agreement with AAI. 



20.03.2025  736 
 

 

The State Government of Bihar who owns Bettiah Airport has not 

submitted any request for a pre-feasibility study. Additionally, no airline bidder 

has submitted a proposal for the operation of RCS flights from Bettiah Airport 

during five rounds of bidding under the Scheme. 

AVAILABILITY OF RAVI-BEAS RIVER WATER 

3361.  SHRIMATI HARSIMRAT KAUR BADAL: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the steps taken/being taken by the Government to reassess the availability of 

Ravi-Beas rivers waters based on international norms, as requested by 

Punjab; 

(b) the manner in which the Government is planning to address the alarming rate 

of groundwater depletion in the Punjab given that 76.5% of State’s blocks are 

over-exploited; 

(c) whether there are any centrally sponsored schemes specifically aimed at 

groundwater conservation in Punjab and if so, the details thereof; 

(d) the stance of the Government on Punjab’s claim to Yamuna waters under the 

successor state principle as the said State argues while Haryana benefits 

from Ravi-Beas waters and the reasons for exclusion of Yamuna from 

apportionment; 

(e) whether the Government is providing any technical or financial assistance to 

Punjab to further enhance its irrigation infrastructure and reduce groundwater 

dependence, considering the State has increased canal water utilization from 

21% to 84% for irrigation, if so, the details thereof; and 
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(f) the expected timeline for the Ravi-Beas Tribunal’s decision? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a):  The allocation of surplus Ravi-Beas waters was done amongst the States of 

Punjab, Haryana and Rajasthan as per the 1981 Agreement on the basis of flow 

series of 1921-1960 (17.17 MAF). The Agreement also provides that in case of 

any variation in the figure of 17.17 MAF in any year, the shares shall be changed 

pro-rata, without changing the allocations made to Jammu and Kashmir and 

Delhi water supply.   

(b):  The Dynamic Ground Water Resources of the country are being assessed 

annually from 2022 jointly by Central Ground Water Board (CGWB) and State 

Governments. As per Ground Water Resource Assessment-2024, the total 

annual ground water extraction in Punjab has been assessed as 27.66 Billion 

Cubic Metre (BCM) of which 26.24 BCM is for irrigation use. 

   Out of 153 assessment units, 115 assessment units (75.16%)  have been 

categorized as ‘Over-exploited’, 4 blocks (2.61%) as ‘Critical’, 12 blocks (7.84%) 

as ‘Semi Critical’ and 22 blocks (14.38%) as ‘Safe’.  

  Water being a State subject, the aspects related to water resources 

development are studied, planned, funded and executed by the State 

Governments themselves as per their own resources and priorities. Role of 

Government of India is limited to being catalytic, providing technical support and, 

in some cases partial financial assistance in terms with the existing schemes 

being implemented by the Department of Water Resources, River Development 
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and Ganga Rejuvenation. However, various steps have been taken to encourage 

water harvesting in country: 

 National Aquifer Mapping Studies have been carried out in State of Punjab 

for an area of 50369 Sq. km. Based on NAQUIM studies, groundwater 

management plans have been prepared and reports have been shared 

with State and District Authorities. 

 NAQUIM 2.0 studies were taken up in priority areas of Ludhiana and 

Sangrur districts under poor quality and over-exploited area category 

respectively in Punjab to obtain information in higher granularity to provide 

issue based scientific inputs for groundwater management. 

 Master plan for artificial recharge for 23 water stressed districts of Punjab 

on a scale of 1:50000 covering an area of 48537 sq. km has been prepared 

and shared with state government. 485366 nos. of farm ponds and 689761 

nos. of rooftop rain water harvesting structures have been proposed. 

 GIS based Recharge plan has been prepared for 20 districts. 

 A total of 34 nos. of Public interaction programs have been organized in 

various parts of Punjab in which 3148 people participated. Tier - II and Tier 

- III level trainings are being conducted since 2012 to promote awareness 

on the importance of participatory groundwater management and to 

spread awareness among the masses to reduce the dependence on 

groundwater and restore the water table. Total 06 nos. of Tier II and 15 

nos. of Tier III trainings have been organized so far. 



20.03.2025  739 
 

 

 National Water Policy (2012) has been formulated by Department of Water 

Resources, RD and GR, which advocates rainwater harvesting and 

conservation of water. In urban areas, rainwater harvesting wherever 

techno-economically feasible, should be encouraged to increase 

availability of utilizable water. Implementation of rainwater harvesting 

should include scientific monitoring of parameters like hydrogeology, 

groundwater contamination, pollution and spring discharges. 

 Besides, Ministry has circulated a Model Bill to all the States/UTs to enable 

them to enact suitable ground water legislation for regulation of its 

development, which also includes provision of rain water harvesting. So 

far, 21 States/UTs have adopted and implemented the ground water 

legislation. The Model Bill envisages that in urban areas, rain water 

available from roof tops of buildings and other open areas can be utilized 

gainfully for ground water recharge. Rain water harvesting structures 

feasible in urban areas include recharge pits, trench, existing tube wells or 

open wells etc. 

 Ministry of Housing and Urban Affairs has released Model Building Bye-

laws, 2016 which recommends Rainwater Harvesting for all types of 

Building with plot size 100 sq. m or more.  So far, 35 States have 

incorporated the provisions in their respective building bye laws.  

(c): Ground Water Management and Regulation (GWMR) Scheme is a 

continuing Central Sector Scheme implemented in the country including Punjab. 

The scheme has been approved for continuation for the period 2021-26. Under 
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the GWMR scheme, activities related to exploration, monitoring, assessment and 

management of ground water resources are carried out across the country, 

including Punjab with an aim to provide scientific inputs for sustainable 

development and management of ground water resources.   

(d):  For the allocation of the utilisable surface water resources of river Yamuna 

upto Okhla, a MoU was signed between five co-basin states viz. Haryana, Uttar 

Pradesh (including Uttarakhand), Rajasthan, Himachal Pradesh and Delhi in 

1994. As per the MoU the water in the said basin was being utilised by these co-

basin States at ex-Tajewala and ex-Okhla for meeting their irrigation and drinking 

water needs. Accordingly, the utilizable water resources of the river Yamuna 

(upto Okhla) are allocated to the above co-basin States.   

(e):  In Punjab State, there is one major multipurpose project (Shahpurkandi Dam 

Project), two Extension, Renovation and Modernization (ERM) projects (Relining 

of Sirhind Feeder Canal and Relining of Rajasthan Feeder Canal) and one 

Command Area Development and Water Management (CADandWM) project 

(Kotla Branch Part-II) which are being partially funded by Department of Water 

Resources, River Development and Ganga Rejuvenation, Ministry of Jal Shakti. 

For these ongoing projects, a total Central Assistance of Rs. 1,330.38 Crore has 

been released. Further, two projects namely Kandi Canal Extension Phase II and 

Rehabilitation of 1st Patiala Feeder and Kotla Branch Project in Punjab have 

been completed under PMKSY-AIBP. 
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  Through these projects, new irrigation potential is being created, lost 

irrigation potential is restored, gap between irrigation potential created and 

utilized is being bridged to enhance contribution of surface water in irrigation.  

(f):  Ravi Beas Waters Tribunal (RBWT) was constituted under Inter State River 

Water Disputes Act, 1956 on 02.04.1986. The Tribunal has forwarded its report 

under Section 5(2) of the ISRWD Act on 30.01.1987. Further, the Tribunal is in 

receipt of references under Section 5(3) of the ISRWD Act from the concerned 

State Governments and the Central Government for giving such explanation or 

guidance as it deems fit. Since, the further report under Section 5(3) of the 

ISRWD Act is still to be submitted by the Tribunal, the time to submit the further 

report by Tribunal has been extended from time to time. It was last extended vide 

Gazette Notification No. S.O. 3114 (E) dated 02.08.2024 till 05.08.2025.   

 

GROWTH OF MSMEs 

3362. SHRI BASAVARAJ BOMMAI: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

  the status of the growth of MSMEs in the country during the last five years, 

State-wise particularly for the State of Karnataka? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
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Udyam Registration Portal was launched on 01.07.2020. As on 

15.03.2025, the total number of MSMEs registered in the country and in the state 

of Karnataka on the Udyam Registration Portal and Udyam Assist Platform was 

6.13 Crore and 40.94 Lakh respectively. State-wise and Year-wise details are 

given in the enclosed Statement. 

STATEMENT 

State-wise total enterprises registered under Udyam Registration and Udyam 
Assist Portal since 01.07.2020 to 15.03.2025 

Sl. 
No. 

State Name 
01/07/2020 

- 
31/03/2021 

FY 
2021-22 

FY 
2022-23 

FY 
2023-24 

FY 2024-25 
(01/04/2024 - 
15/03/2025) 

1 
ANDAMAN AND 

NICOBAR ISLANDS 
1,794 2,911 3,846 5,398 4,195 

2 ANDHRA PRADESH 64,744 146,408 244,253 1,315,893 1,369,552 

3 
ARUNACHAL 

PRADESH 
724 2,256 6,950 11,027 14,034 

4 ASSAM 17,178 72,295 133,434 403,404 455,689 
5 BIHAR 89,607 220,092 321,999 1,632,193 1,091,175 
6 CHANDIGARH 5,751 9,515 10,100 22,414 16,587 
7 CHHATTISGARH 32,817 68,410 108,174 474,722 379,663 
8 DELHI 89,376 134,552 178,735 419,247 303,102 
9 GOA 6,001 8,579 15,448 46,142 30,719 

10 GUJARAT 244,350 395,147 519,909 1,389,298 947,212 
11 HARYANA 102,788 179,405 236,685 518,539 521,086 

12 
HIMACHAL 
PRADESH 

12,729 26,770 47,037 88,252 97,300 

13 
JAMMU AND 

KASHMIR 
26,323 74,151 103,601 292,195 214,853 

14 JHARKHAND 42,802 82,665 141,811 614,095 364,222 
15 KARNATAKA 151,323 313,286 421,479 1,537,846 1,673,239 
16 KERALA 71,390 117,190 179,791 622,569 489,688 
17 LADAKH 728 2,291 3,200 7,184 4,060 
18 LAKSHADWEEP 39 207 332 395 1,115 
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19 MADHYA PRADESH 111,082 244,747 842,831 1,372,227 1,337,234 
20 MAHARASHTRA 642,351 967,499 1,210,797 2,731,222 2,472,775 
21 MANIPUR 10,325 13,652 21,121 46,940 44,153 
22 MEGHALAYA 697 2,226 6,671 15,792 19,736 
23 MIZORAM 1,113 3,533 7,841 16,459 13,810 
24 NAGALAND 712 3,316 7,293 25,899 17,652 
25 ODISHA 49,164 105,577 171,315 1,043,615 565,445 
26 PUDUCHERRY 3,832 8,171 11,494 35,698 30,297 
27 PUNJAB 100,871 182,869 269,854 594,653 559,154 
28 RAJASTHAN 234,233 391,154 516,868 1,133,157 1,208,274 
29 SIKKIM 346 1,779 3,150 8,085 12,722 
30 TAMIL NADU 310,261 538,622 728,467 1,771,979 1,615,220 
31 TELANGANA 97,019 160,641 230,268 1,022,717 860,603 

32 
THE DADRA AND 

NAGAR HAVELI AND 
DAMAN AND DIU 

3,034 4,141 5,065 9,501 7,202 

33 TRIPURA 1,675 6,702 16,580 168,615 66,077 
34 UTTAR PRADESH 217,266 413,221 1,469,903 2,519,835 1,925,371 
35 UTTARAKHAND 22,506 49,489 72,885 210,161 148,821 
36 WEST BENGAL 62,795 169,360 277,965 2,766,160 1,062,284 

Total:- 2,829,746 5,122,829 8,547,152 24,893,528 19,944,321 
* Udyam Assist Portal launched on 11.01.2023 

टोल सúंह म¤ िवसगंितयां 

3363. ®ी मुरारी लाल मीना: 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक:  

(क) ³या वषª 2024 म¤ कì गई गलत टोल कटौितयŌ के चार लाख से अिधक मामलŌ म¤ åरफंड िकया 

गया है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या उĉ गलत टोल कटौितयŌ के मामलŌ म¤ िजÌमेदार फाÖटैग कंपिनयŌ और संबंिधत ब§कŌ के 

िखलाफ कोई कारªवाई कì गई है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या सरकार ने ऐसी िवसंगितयŌ को रोकने के िलए कोई दडंाÂमक ÿावधान लागू िकया है और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है; 
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(घ) ³या सरकार ने टोल कटौती म¤ अिनयिमतताओ ंऔर बढ़ती िशकायतŌ को देखते हòए फाÖटैग 

कंपिनयŌ और ब§कŌ कì िनगरानी सुिनिĲत करने के िलए कोई कदम उठाए ह§ और यिद हां, तो 

तÂसंबंधी Êयौरा ³या है; और 

(ङ) ³या वाहनŌ से कभी-कभी राÕůीय राजमागª/ए³सÿेसवे पर याýा िकए िबना भी टोल शÐुक िलया 

जाता है या उÆह¤ दोगनुा शुÐक दनेा पड़ता है और यिद हां, तो सरकार इस मĥेु का समाधान करने के 

िलए ³या तकनीकì सधुार लागू करने कì योजना बना रही है? 

सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी): 

(क): नेशनल पेम¤ट कॉरपोरशेन ऑफ इंिडया (एनपीसीआई), जो राÕůीय इले³ůॉिनक टोल सúंह 

(एनईटीसी) कायªøम कì स¤ůल ि³लयåरंग हाउस (सीसीएच) सेवाए ंÿदान करता है, ने वषª 2024 म¤ 

कुल 410 करोड़ फाÖटैग लेनदने म¤ से 12.55 लाख लेनदेन कì सूचना दी है, िजसम¤ गलत 

उपयोगकताª शÐुक (टोल) कटौती के कारण åरफंड िकए गए थे, जो सभी फाÖटैग लेनदेन का 0.03% 

है। िववरण इस ÿकार ह§: 

शुÐक वापस देने का कारण कोड शुÐक वापस देने कì सं́ या 
टोल िकराया गणना ýुिट 5,00,800 
एनईटीसी टोल सेवाओ ंका लाभ नहé उठाया गया/टैग धारक लेनदेन 
को नहé पहचानता 

4,45,145 

टोल Èलाजा पर डुिÈलकेट लेनदेन िकया गया 1,36,728 
वापसी याýा कì सुिवधा उपलÊध नहé है 1,25,733 
अÆय माÅयमŌ से भगुतान 46,871 
कुल 12,55,277 
(ख): फाÖटैग लेनदेन ÿयोĉा शÐुक Èलाजा पर तैनात ÿयोĉा शÐुक सúंह एज¤िसयŌ Ĭारा बनाए जाते 

ह§ और गलत टोल कटौती के मामले म¤ एज¤िसयŌ को िववरण समझौते और नीित िदशािनद¥शŌ के 

ÿावधान के अनुसार दिंडत िकया जाता है। 

गलत ÿयोĉा शÐुक कटौती के मामलŌ म¤ टोल संúह एज¤िसयŌ पर अब तक 2 करोड़ Łपये 

से अिधक का जुमाªना लगाया गया है। 
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(ग): जी, हां। मैनअुल ůांजे³शन नीित के अनुसार, यिद िकसी वाहन से ÿयोĉा शुÐक ली जाती है, 

जो ÿयोĉा शुÐक Èलाजा से आगे नहé गया है (गलत कटौती), तो ÿयोĉा शÐुक वसूलने वाली 

एज¤िसयŌ पर ÿित मामले 1 लाख Łपए का जमुाªना लगाया जाता है। 

यिद टोल एज¤िसयां गलत ÿयोĉा शÐुक कटौती के िलए िजÌमेदार पाई जाती ह§, तो िववरण 

समझौते के खंड-15 के अनसुार, ÿयोĉा शुÐक एकý करने वाली एज¤सी पर अितåरĉ ÿयोĉा शुÐक 

x 30x50 कì रािश का जुमाªना लगाया जाएगा। 

अितåरĉ शÐुक के िलए जुमाªना लगाए जाने कì ऐसी तीन घटनाओ ंके बाद, आंवटन पý म¤ 

िनधाªåरत कì गई रािश के अनसुार 15 िदनŌ के सहमत ÿेषण रािश के बराबर कì आंिशक िनÕ पादन 

ÿितभूित को ऐसी वसूली के अितåरĉ जÊत कर िलया जाएगा।  ठेकेदार को जÊत कì गई िनÕ पादन 

गारटंी को उसी तरीके से िफर से जमा करना होगा, िजस तरह से इसे पहले जमा िकया गया था, 

तािक संúहण कायª जारी रखा जा सके, ऐसा न करने पर करार समाĮ कर िदया जाएगा और शेष 

िनÕ पादन गारंटी भी जÊत कर ली जाएगी यिद आंिशक ÿदशªन गारंटी जÊत होने के बाद अिधक शुÐक 

लेने कì घटना िफर से देखी जाती है और/या ÿािधकरण कì संतिुĶ के िलए Öथािपत कì जाती है, तो 

िववरण समाĮ कर िदया जाएगा और पूरी ÿदशªन गारटंी जÊत कर ली जाएगी। 

(घ): जी, हाँ। भारतीय राÕůीय राजमागª ÿािधकरण (एनएचएआई) 1033 स ेगलत कटौती के मामलŌ 

का मािसक िववरण लेता है और ÿÂयेक मामले कì जाचँ करता है। ÿÂयेक वाÖतिवक मामले के िलए 

ÿयोĉा शÐुक सúंह करने वाली एज¤िसयŌ पर 1 लाख Łपये का जुमाªना लगाया जाता है । इसके 

अितåरĉ, 1033 के अलावा, एनएचएआई ने जनता के िलए एक समिपªत ईमेल आईडी बनाई है: 

falsededuction@ihmcl.com , तािक वे िकसी भी गलत/झूठी टोल कटौती कì åरपोटª कर सक¤ । 

(ङ): वाहनŌ से कभी-कभी राÕůीय राजमागª/ए³सÿेसवे पर याýा िकए िबना भी टोल शुÐक वसूला 

जाता है, जब ÿयोĉा शुÐक सúंह करने वाली एज¤िसयां मÆैयअुल łप स ेवीआरएन आधाåरत लेनदेन 

बनाते समय िसÖटम म¤ गलत वाहन पंजीकरण सं´या (वीआरएन) दजª करती ह§। कभी-कभी फाÖटैग 

रीडर Ĭारा कई बार पढ़ने के कारण दोगनुा शÐुक िलया जाता है। 
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 मैनअुल वीआरएन आधाåरत लेनदेन को हतोÂसािहत करने के िलए ÿयोĉा शुÐक सúंह 

एज¤िसयŌ पर ÿित मामले 1 लाख Łपये का जुमाªना लगाया जाता है, िजसके पåरणामÖवłप कभी-

कभी गलत कटौती के मामले सामने आते ह§। इसके अितåरĉ, वाहन पंजीकरण सं́ या (वीआरएन) 

आधाåरत लेनदेन के िनमाªण म¤ मानवीय हÖत±ेप को समाĮ करने के िलए िदशािनद¥श भी तैयार िकए 

जा रहे ह§। 

 इसके अितåरĉ, फाÖटैग रीडसª Ĭारा एक से अिधक बार पढ़ने कì संभावना को समाĮ करने 

के िलए, सॉÉटवेयर म¤ ऐसे िनद¥श िदए गए ह§, जो 15 िमनट के भीतर एक ही फाÖटैग Ĭारा दूसर े

लेनदने को अÖवीकार कर देते ह§। 

FINANCIAL CHALLENGES FACED BY MSMEs 

 3364. SHRI VIJAYAKUMAR Alias VIJAY VASANTH: 

  SHRI B. MANICKAM TAGORE:    

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a)  the steps taken to address the ongoing credit challenges faced by MSMEs, 

particularly with respect to the issues of collateral requirements, lengthy 

paperwork and concerns over loan repayment capabilities; 

(b)  the details on the specific measures implemented to address these 

challenges; 

(c)  whether reports indicate that small businesses are still finding it difficult to 

access financial assistance and if so, the details thereof; 

(d)  the reasons  that MSMEs continue to face challenges in getting access to 

financial assistance despite the allocation of Rs. 15,700 crore in the budget 

and if so, the details thereof; 
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(e)  whether the Government has taken steps to address the issue of MSMEs 

lacking collateral, which remains a significant barrier to securing credit; and 

(f)   whether with a growing need for financial support, the Government plans to 

expand or introduce new schemes, such as the CGTMSE, to facilitate 

collateral-free loans and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) and (b): A number of steps have been taken to address the financial 

requirement of MSMEs. For providing ease of access to finance, a number of 

schemes such as Prime Minister's Employment Generation Programme, Special 

Credit Linked Capital Subsidy Scheme, Credit Guarantee Scheme (CGS) for 

Micro and Small Enterprises, PM Vishwakarma Yojana, Pradhan Mantri Mudra 

Yojana, etc. are implemented. The enhancement of credit guarantee ceiling 

under CGS from Rs. 5 crore to Rs. 10 crore has been announced in the Budget 

2025-26. 

(c) to (f): As informed by Reserve Bank of India (RBI), RBI vide Master Direction 

on Lending to Micro, Small and Medium Enterprises (MSMEs) Sector, dated July 

24,2017 (updated as on June 11, 2024), has mandated banks not to accept 

collateral security in the case of loans upto Rs. 10 lakh extended to units in the 

Micro and Small Enterprises sector. Further, the Empowered Committee on 

MSME chaired by Reserve Bank of India monitors the loans sanctioned/ 

disbursed by MLIs under the Credit Guarantee Scheme. This is also one of the 

Agenda Items in the State Level Bankers Committee. 
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As informed by National Credit Guarantee Trustee Company, to resolve 

the challenge of MSMEs relating to collateral requirements, the Government of 

India has launched other credit guarantee schemes like Credit Guarantee Fund 

for Micro Units and Mutual Credit Guarantee Scheme for MSMEs (MCGS-

MSME), where collateral is not necessary. Under MCGS-MSME collateral free 

loans upto Rs. 100 crore are provided. 

Further, Union Budget 2025-26 have made following announcements for 

MSMEs:  

i. Credit cards for Micro Enterprises registered on Udyam Portal,  

ii. A new scheme to provide term loans up to Rs.2 crore to Women, 

Scheduled Castes and Scheduled Tribes first-time entrepreneurs.  

 

िबजली कì कमी  

3365.  ®ीमती मंज ूशमाª:   

³या िवīुत मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या देश म¤ िबजली कì भारी कमी है;  

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है और सरकार Ĭारा िबजली कì मांग और आपूितª को 

सामाÆय बनाने के िलए ³या कदम उठाए गए ह§; और  

(ग) सरकार Ĭारा िबजली आपूितª कì इकाई लागत और मूÐय/राजÖव ÿािĮ के बीच के अंतर को 

समाĮ करने के िलए ³या रणनीित अपनाई गई है? 

िवīुत मýंालय म¤ राºय मýंी; तथा नवीन और नवीकरणीय ऊजाª मýंालय म¤ राºय मýंी  (®ी 

®ीपाद येसो नाईक): 
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(क) और (ख): देश म¤ िवīतु कì पयाªĮ उपलÊधता है। दशे कì वतªमान सÖंथािपत उÂपादन ±मता 

470 गीगावाट है। भारत सरकार ने अÿैल, 2014 से 238 गीगावाट उÂपादन ±मता जोड़कर िवīतु 

कì कमी के गंभीर मĥेु का समाधान िकया है, िजससे देश िवīतु कì कमी से िवīतु पयाªĮता कì 

िÖथित म¤ पहòंच गया है। इसके अितåरĉ, वषª 2014 से अब तक 2,01,088 सिकª ट िकलोमीटर 

(सीकेएम) पारेषण लाइनŌ, 7,78,017 एमवीए पåरवतªन ±मता और 82,790 मेगावाट अंतर-±ेýीय 

±मता कì विृĦ कì गई है, िजससे दशे के एक कोने से दसूर ेकोने तक 1,18,740 मेगावाट अंतåरत 

करने कì ±मता ÿाĮ हòई है।  

िपछले तीन वषŎ और वतªमान वषª 2024-25 (फरवरी, 2025 तक) के दौरान देश कì अिखल 

भारतीय िवīतु आपूितª िÖथित का िववरण िववरण पर है। इससे पता चलता है िक वतªमान वषª 2024-

25 (फरवरी, 2025 तक) के दौरान ऊजाª आवÔयकता और ऊजाª आपूितª के बीच का अंतर घटकर 

0.1% के मामूली Öतर पर आ गया है। ऊजाª आवÔयकता और ऊजाª आपूितª के बीच यह मामूली 

अंतर भी आम तौर पर राºय पारेषण/िवतरण नेटवकª  म¤ बाधाओ ंके कारण होता है। 

इसके अितåरĉ, भारत सरकार ने देश म¤ िवīतु कì पयाªĮ उपलÊधता सिुनिĲत करने के िलए 

िनÌनिलिखत कदम उठाए ह§:  

(i) िवīतु उÂपादन ±मता को बढ़ाने के िलए भारत सरकार ने िनÌनिलिखत ±मता संवधªन 

कायªøम शłु िकए ह§:  

(क)  भारत सरकार ने नवंबर 2023 म¤ वषª 2031-32 तक अितåरĉ Æयूनतम 80,000 

मेगावाट कोयला आधाåरत ±मता Öथािपत करने का ÿÖताव िदया है। इस लàय के िनिम° 

वषª 2023-24 और वषª 2024-25 म¤ 9,350 मेगावाट कì कोयला आधाåरत ±मता शłु कì 

जा चकुì है। 29,900 मेगावाट ताप ±मता िनमाªणाधीन है और िव° वषª 2024-25 म¤ 22,640 

मेगावाट ताप ±मता के िलए िववरण िदए जा चुके ह§। इसके अितåरĉ, देश म¤ 33,580 मेगावाट 

कोयला और िलµनाइट आधाåरत संभािवत ±मता अिभिचिÆहत कì गई है जो योजना के 

िविभÆन चरणŌ म¤ है। 
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(ख) 13,997.5 मेगावाट कì जल िवīतु पåरयोजनाए ं िनमाªणाधीन ह§। इसके अितåरĉ, 

24,225.5 मेगावाट कì जल िवīतु पåरयोजनाए ंयोजना के िविभÆन चरणŌ म¤ ह§ और इÆह¤ 

वषª 2031-32 तक पूरा करने का लàय रखा गया है।  

(ग) 7,300 मेगावाट कì परमाण ु±मता िनमाªणाधीन है और इसे वषª 2029-30 तक पूरा 

करने का लàय है। 7,000 मेगावाट कì परमाण ु±मता योजना और अनमुोदन के िविभÆन 

चरणŌ म¤ है। 

(घ)  84,310 मेगावाट सौर, 28,280 मेगावाट पवन और 40,890 मेगावाट हाइिāड 

िवīतु सिहत 1,53,920 मेगावाट नवीकरणीय ±मता िनमाªणाधीन है, जबिक 46,670 

मेगावाट सौर, 600 मेगावाट पवन और 22,940 मगेावाट हाइिāड िवīतु सिहत 70,210 

मेगावाट नवीकरणीय ±मता योजना के िविभÆन चरणŌ म¤ है और इसे वषª 2029-30 तक पूरा 

करने का लàय रखा गया है।   

(ङ)   ऊजाª भंडारण ÿणािलयŌ म¤, 13,050 मेगावाट/78,300 मेगावाट घंटा पÌप भंडारण 

पåरयोजनाए ं(पीएसपी) िनमाªणाधीन/सहमित ली जा चुकì है तथा 14,970 मेगावाट/54,803 

मेगावाट घंटा बैटरी ऊजाª भंडारण ÿणाली (बीईएसएस) वतªमान म¤ िनमाªण/बोली के िविभÆन 

चरणŌ म¤ ह§। 

(ii) िवīतु अिधशेष ±ेýŌ से िवīतु कì कमी वाले ±ेýŌ म¤ िवīतु के Öथानांतरण को सगुम बनाने 

के िलए एक मजबूत राÕůीय िúड कì Öथापना कì गई है। वषª 2014 से अब तक 2,01,088 

सिकª ट िकलोमीटर (सीकेएम) पारेषण लाइनŌ, 7,78,017 एमवीए ůांसफॉम¥शन ±मता और 

82,790 मेगावाट अंतर-±ýेीय ±मता म¤ वृिĦ कì गई है, िजससे देश के एक कोने से दूसर े

कोने तक 1,18,740 मेगावाट िवīतु अंतåरत करने कì ±मता ÿाĮ हòई है। िवīतु उÂपादन 

और िवīतु कì मांग म¤ विृĦ के अनłुप राÕůीय िúड कì ±मता का िनरतंर िवÖतार िकया जा 

रहा है। 



20.03.2025  751 
 

 

(iii) िवīतु अिधिनयम कì धारा 11 के अंतगªत आयाितत कोयला आधाåरत संयýंŌ को अपनी पूणª 

±मता से ÿचालन एवं िवīतु उÂपादन करने के िनद¥श जारी िकए गए ह§।  

(iv) ईधंन कì कमी से बचने के िलए सभी ताप िवīतु संयंýŌ को कोयले कì िनरंतर आपूितª 

सिुनिĲत कì जा रही है।  

(v) एनटीपीसी के गैस आधाåरत िवīतु संयýंŌ के साथ-साथ अÆय उÂपादकŌ को उ¸च िवīतु 

मांग अविध के दौरान शेड्यूल िकया जा रहा है। 

(vi) आईपीपी और क¤ þीय उÂपादन ÖटेशनŌ सिहत सभी िवīतु उÂपादन कÌपिनयŌ को सलाह दी 

गई है िक वे िनयोिजत रखरखाव या मजबूरन कटौती कì अविध को छोड़कर दैिनक आधार 

पर उÂपादन कर¤ और पूणª उपलÊधता बनाए रख¤। 

(vii) जल िवīतु आधाåरत उÂपादन को इस ÿकार से िनधाªåरत िकया जा रहा ह,ै िजसस ेउ¸चतम 

अविध के दौरान मांग को पूरा करने के िलए जल संर±ण िकया जा सके।  

(viii) उ¸च मांग कì अविध के दौरान उÂपादन यूिनट के िनयोिजत रखरखाव को Æयूनतम िकया जा 

रहा है। 

(ix) नई िवīतु उÂपादन ±मता को समय पर बढ़ाने के िलए बारीकì से िनगरानी कì जा रही है।  

(x) सरकार ने िविनयामक Āेमवकª  के माÅयम से िवīतु Óयापार कì सिुवधा ÿदान कì है, िजसके 

तहत अिधशेष उÂपादन वाले राºय तीन (3) िवīतु ए³सच¤जŌ अथाªत भारतीय ऊजाª 

ए³सच¤ज (आईईए³स), पावर ए³सच¤ज इंिडया िलिमटेड (पीए³सआईएल) और िहंदÖुतान 

पावर ए³सच¤ज िलिमटेड के माÅयम से घाटे वाले राºयŌ को िवīतु बेच सकते ह§। 

(xi) िवīतु ए³सच¤ज म¤ åरयल टाइम माक¥ ट (आरटीएम), úीन डे अहेड माक¥ ट (जीडीएएम), úीन 

टमª अहेड माक¥ ट (जीटीएएम), हाई ÿाइस डे अहेड माक¥ ट (एचपीडीएएम) को जोड़कर िवīतु 

बाजार म¤ सधुार िकया गया है। इसके अलावा, ई-बोली के िलए डीईईपी पोटªल और िडÖकॉम 

Ĭारा अÐपकािलक िवīतु कì खरीद के िलए ई-åरवसª पोटªल भी है। 
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(ग):  आपूितª कì यूिनट लागत और ÿािĮ कì यूिनट दर के बीच अंतर को कम करने के िलए भारत 

सरकार ने िनÌनिलिखत सिहत कई उपाय/पहल कì ह§: 

(i) िव°ीय łप से िÖथर और ÿचालनातमक łप से कुशल िवतरण ±ेý के माÅयम से िवīतु कì 

गणुव°ा और िवĵसनीयता म¤ सुधार लाने के उĥेÔय से सशंोिधत िवतरण ±ेý Öकìम 

(आरडीएसएस) शłु कì गई है। Öकìम के अंतगªत िनिध जारी करना राºयŌ/िवतरण 

यूिटिलिटयŌ से जड़ुा ह,ै जो अपने िव°ीय िनÕपादन म¤ सधुार के िलए आवÔयक कदम उठाएगं,े 

िजसम¤ समú तकनीकì और वािणिºयक (एटीएडंसी) हािनयŌ के मापदडंŌ म¤ सुधार और 

आपूितª कì औसत लागत (एसीओएस) और औसत ÿाĮ राजÖव (एआरआर) के बीच अंतर 

शािमल है। 

(ii) िनयिमत अनवुतê कारªवाई के माÅयम से टैåरफ और ůñ -अप ऑडªर का समय पर जारी करना। 

(iii) िवलंब भगुतान अिधभार (एलपीएस) िनयमŌ के माÅयम से जनेको बकाया का समय पर 

भगुतान सिुनिĲत िकया गया है। 

(iv) राºय िवīतु यूिटिलिटयŌ को ऋण ÿदान करने के िलए अितåरĉ िववेकपूणª मानदडं अिनवायª 

कर िदए गए ह§। 

(v) सकल राºय घरलूे उÂपाद (जीएसडीपी) के 0.5% के अितåरĉ उधार Öथान कì अनुमित 

देने कì Öकìम, जो अपनाए गए सधुारŌ और िविभÆन मापदडंŌ के िनिमत ÿाĮ कायªिनÕपादन 

से जड़ुी है। 

(vi) राºय सरकारŌ Ĭारा घोिषत सिÊसडी के समय पर भुगतान के िलए िनयम और मानक ÿचालन 

ÿिøया तैयार कì गई है। 

(vii) ईधंन एवं िवīतु øय लागत समायोजन (एफपीपीसीए) तथा लागत ÿितिबंिबत टैåरफ के 

कायाªÆवयन के िलए भी िनयम बनाए गए ह§, तािक यह सुिनिĲत िकया जा सके िक िवīतु 

आपूितª के िलए सभी िववेकपूणª लागत¤ पाåरत कì जाए।ं 
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क¤ þ और राºय/संघ राºय ±ेýŌ के सामूिहक ÿयासŌ स,े िव° वषª 21 से िव° वषª 24 कì अविध 

म¤ आपूितª कì औसत लागत (एसीएस) और औसत ÿाĮ राजÖव (एआरआर) के बीच का अंतर 0.71 

Łपये/िकलोवाट घंटा से घटकर 0.19 Łपये/िकलोवाट घंटा रह गया है।  

िववरण 

िपछले तीन वषŎ और वतªमान वषª (फरवरी 2025 तक) के दौरान अिखल भारतीय िवīुत आपूितª 
िÖथित का Êयौरा: 

वषª ऊजाª 
ऊजाª आवÔयकता ऊजाª आपूितª अनापूितªत ऊजाª 

(एमयू) (एमयू) (एमयू) % 
2021-22  1,379,812 1,374,024 5,787 0.4 
2022-23 1,513,497 1,505,914 7,583 0.5 
2023-24 1,626,132 1,622,020 4,112 0.3 

2024-25*  (फरवरी 2025 
तक) 

1,547,785 1,546,229 1,555 0.1 

*फरवरी, 2025 का डेटा अनिंतम है। 

 

POINT OF CALL STATUS TO AIRPORTS 

3366. SHRI MANISH TEWARI:                       

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) the criteria set for designating an airport as a Point of Call (PoC) for 

international airlines under the Bilateral Air Services Agreements (BASA); 

(b) the details of all airports currently designated as PoCs under the Bilateral 

Offer List for foreign airlines in the country; 

(c) whether the Government is aware that the Shaheed-e-Azam Bhagat Singh 

International Airport, Chandigarh, serves a large population of Punjab, 
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Haryana, and Himachal Pradesh, facilitating international travel for both 

work and tourism and if so, the details thereof; 

(d) the reasons for not designating the said airport as a PoC despite its strategic 

importance; 

(e) whether the Government has received any proposal to include the Shaheed-

e-Azam Bhagat Singh International Airport, Chandigarh, as a PoC; and 

(f) if so, the details thereof along with the time by which it is likely to be 

designated as PoC? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) and (b): Grant of point of call (PoC) to the designated carriers of foreign 

countries is a continuous process and is done through bilateral agreements on 

air services signed between India and foreign countries from time to time. The 

grant of PoC to the designated carriers of foreign countries depends on factors 

which include benefits to the Indian aviation sector, presence of Indian diaspora 

in that country, plans of Indian carriers, elements of reciprocity, balance of 

benefits and other relevant factors between two countries. In the Air Services 

Agreements, Ahmedabad, Amritsar, Aurangabad, Bagdogra, Bangalore, 

Bhubaneshwar, Calicut, Chennai, Cochin, Coimbatore, Dehradun, Delhi, Gaya, 

Goa, Gorakhpur, Guwahati, Hyderabad, Jaipur, Khajuraho, Kolkata, Lucknow, 

Madurai, Mumbai, Nagpur, Patna, Port Blair, Pune, Thiruvananthapuram, 
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Tiruchirappalli, Varanasi, and Vishakhapatnam have been specified as point of 

calls. 

(c): No specific study has been conducted by the Ministry of Civil Aviation in this 

regard. However, every airport including Chandigarh airport caters to the 

population of nearby regions. 

(d) to (f): Representations have been received for designation of Chandigarh as 

a PoC. However, at present, the Government of India promotes more 

international operations by Indian carriers from non-metro points either directly 

or through their own domestic operations. Accordingly, new non-metro points 

including Chandigarh are not being granted as PoC in the ASA to any foreign 

carrier. 

DRINKING WATER PROJECTS UNDER JJM 

3367. SHRI B. MANICKAM TAGORE: 

  Will the Minister of JAL SHAKTI be pleased to state: 

(a) the progress made towards the Government’s target of providing drinking 

water to all households by 2030; 

(b) the details of the steps taken/being taken by the Government to ensure that 

drinking water projects under the Jal Jeevan Mission (JJM) are completed 

on time, given the significant delays and lack of infrastructure in many 

regions; 

(c) the manner in which the Government is planning to ensure the sustainability 

of drinking water sources in the long term given that several States are 

facing acute water scarcity, especially in rural and drought-prone areas; 
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(d) the measures taken/being taken by the Government to address water quality 

issues, particularly contamination by fluoride, arsenic and other pollutants 

in rural and urban areas; and 

(e) the way in which the Government is addressing the issue of water wastage 

in urban areas where inefficient distribution systems and leaking pipes 

contribute to significant losses? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND 
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. 
SOMANNA): 
(a): Since August, 2019, Government of India is implementing Jal Jeevan 

Mission (JJM) in partnership with States to make provision of potable tap water 

supply in adequate quantity, of prescribed quality and on regular and long-term 

basis to every rural household in the country.  

At the launch of Jal Jeevan Mission in August 2019, only 3.23 Crore 

(16.8%) rural households in the country were reported to have tap water 

connections. Since then, as reported by States/ UTs, around 12.29 Crore 

additional rural households have been provided with tap water connections 

under JJM, as on 16.03.2025. Thus, as on 16.03.2025, out of total 19.37 Crore 

rural households in the country, more than 15.52 Crore (80.19%) households 

have been provided tap water connections.  

(b): Water is a state subject. The responsibility of planning, approval, 

implementation, operation, and maintenance (OandM) of drinking water supply 

schemes lies with State/UT Governments. The Government of India supports the 

States by providing technical and financial assistance. 
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To address the challenges in JJM implementation holistically and 

overcome these, Government of India has taken a number of steps, inter alia 

including implementation of Special Assistance to States for Capital Expenditure 

through M/o Finance for financial assistance as 50-year interest free loan for 

capital investment projects; nomination of a nodal officer in the Department for 

coordinating with Central nodal Ministries/ Departments/ agencies to facilitate 

the States in obtaining Statutory/ other clearances, etc. so as to avoid any 

unnecessary delays in project implementation.  

(c): Development of reliable drinking water sources and/ or augmentation of 

existing sources to provide long-term sustainability of water supply system in 

villages, is an integral part of JJM. To achieve this objective, following provisions 

have been made in operational guidelines for the implementation of JJM: 

i.) Any water supply scheme undertaken under JJM is approved only after the 

recommendation of a Source Finding Committee of the respective state 

government, to the effect that the identified water source through which the 

scheme is planned, has sufficient yield for sustaining water supply as per 

required norm, for the scheme design period. 

ii.) Development/ strengthening/ augmentation of drinking water sources and 

infrastructure for bulk transfer of water, treatment, and distribution systems in 

water deficit drought-prone and desert areas without dependable ground water 

sources apart from creation of in-village water supply infrastructure. 

iii.) Strengthening of drinking water sources in convergence with other schemes 

such as MGNREGS, Finance Commission grants to rural local bodies/ PRIs, MP 
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and MLA’s Local Area Development Fund, District Mineral Development Fund, 

CSR fund, etc. 

A special initiative Jal Sanchay Jan Bhagidari (JSJB) under Jal Shakti 

Abhiyan (JSA): Catch the rain (CTR) campaign has been launched on 

September 6, 2024, which aims to promote collaborative community-driven 

water conservation efforts and focuses on enhancing water management 

through low-cost, scientifically designed artificial recharge structures, ensuring 

active participation from local communities, industries, and other stakeholders.  

(d) and (e): Under the JJM, as per existing guidelines, Bureau of Indian 

Standards’ BIS:10500 standards are adopted as benchmark for quality of water 

being supplied through the piped water supply schemes.  

As reported by States on JJM-IMIS, as on date, there are 314 Arsenic and 

251 Fluoride affected rural habitations in the country and all these habitations 

have been provided with safe drinking water through CWPPs/ IHPs. Thus, all 

habitation in rural area of the country are provided safe drinking water free from 

Arsenic and Fluoride contamination. Since the inception of JJM, 13,706 Arsenic 

affected and 7,745 fluoride affected habitations have been reported to be 

covered with pipe water supply. 

A Handbook on Drinking Water Treatment Technologies was released in 

March 2023 to disseminate information regarding new technologies available 

amongst all stakeholders to improve the performance and implementation of 

drinking water treatment plants using technologies that address local issues and 

challenges faced in water-quality affected villages.  The States may take up 
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appropriate water treatment system depending upon techno-economic 

feasibility. 

In consultation with various stakeholders, "Concise Handbook for 

Monitoring Water Quality of Piped Drinking Water Supply to Rural Households" 

has been issued for guidance to States/ UT in December 2024. The Handbook 

recommends water quality testing methodology such as identifying sample 

collection points, testing parameters, testing frequency and number of samples, 

sample turnaround time, and remedial action for contamination. 

In respect of urban areas, under Atal Mission for Rejuvenation and Urban 

Transformation (AMRUT) of M/o Housing and Urban Affairs (MoHUA), 4,734 

MLD Water Treatment capacity have been created. Similarly, projects covering 

10,674 water treatment capacity, have been approved under AMRUT 2.0, so far.  

SILT ACCUMULATION IN RIVERS AND DAMS 

3368.  SHRI SHRIRANG APPA CHANDU BARNE: 

SHRI BAJRANG MANOHAR SONWANE: 

SHRIMATI BHARTI PARDHI: 

SHRI KANWAR SINGH TANWAR: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) whether a huge quantum of silt is accumulated in the rivers and dams across 

the country including Madhya Pradesh which contributes to increase flood 

risks in the rivers and decreasing the water-holding capacity of the 

dams/reservoirs; 
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(b) if so, the extent to which the huge amount of silt deposited in rivers increases 

the risk of floods; 

(c) whether the Government has conducted any study to find out the contribution 

and impact of excess silt on various rivers of the country, particularly on 

Ganga river, if so, the details thereof, river-wise; 

(d) the steps taken/being taken by the Government for removing the 

accumulated silt from the rivers and dams/reservoirs along with the manner 

in which these steps have been effective in removing silt; 

(e) the details of the economic consequences of silt buildup in navigable 

waterways; and 

(f) the action taken/being taken by the Government for the effective 

implementation of regulations and policies in controlling silt pollution? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a) to (f):  Erosion, movement and deposition of sediment in a river are natural 

regulating functions of a river. Rivers tend to maintain a balance between the silt 

load carried and silt load deposited, maintaining a river regime. 

Dredging/desilting of rivers is not considered a technically viable solution for 

flood control as it can marginally minimize the magnitude of floods and is 

effective only for a short period. Selective dredging in specific reaches such as 

tidal rivers, confluence points with narrow constrictions, etc. sometimes may 

have to be undertaken based upon local site conditions; however, the same 

should be backed by proper scientific study. 
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Sedimentation is a natural phenomenon which causes accumulation of Silt 

in Reservoirs and reduces the storage capacity of the reservoirs. Central Water 

Commission (CWC) has prepared Compendium on Sedimentation of Reservoirs 

in 2024 on the basis of data of 548 reservoirs. The compendium with 2 volumes 

is available on CWC website at https://cwc.gov.in/sites/default/files/vol-i-

compendium-2024.pdf and https://cwc.gov.in/sites/default/files/vol-ii-

compendium-2024.pdf.  Of these 548 reservoirs, data of sedimentation studies 

of 21 reservoirs of Madhya Pradesh and 35 reservoirs of Indo-Gangetic plains is 

available in Volume II of the compendium. 

National Mission for Clean Ganga under the Department of Water 

Resources, River Development and Ganga Rejuvenation, Ministry of Jal Shakti 

has prepared guidelines in 2017 for de-siltation of works on river Ganga from 

Bhimgauda (Uttarakhand) to Farakka (West Bengal). 

Government of India has implemented the World Bank funded Dam 

Rehabilitation and Improvement Project (DRIP), Phase-I, during 2012-2021. The 

scheme was having need-based provisions of de-silting of reservoirs of few 

selected reservoirs. The sedimentation management were studied for Kundah 

Palam dam, Papanasam Weir, Pillur dam (Tamil Nadu) and Maneri Bhali Stage-

I (Uttarakhand). Also, catchment area treatment for Kundah Palam Catchment 

was carried out. The Government of Uttarakhand has carried out small scale de-

siltation of Asan Barrage, wherein quantity of silt removed was 78,000 cubic 

meters. 
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The DRIP Phase II and Phase III also have need based provision for 

sediment management interventions including de-siltation of reservoirs, 

catchment area treatment, among others. This Scheme has 19 States on board, 

budget outlay of Rs. 10,211 Crore and rehabilitation provision for 736 dams. The 

new Scheme envisages Catchment Area Treatment of four reservoirs of Tamil 

Nadu namely Vaigai, Nanganjiyar, Parappalaru, Kodaganar dam; 2 reservoirs of 

Bhakra Beas Management Board (BBMB) namely Bhakra Dam and Pong Dam, 

and de-silitation of two dams of Tamil Nadu Generation and Distribution 

Corporation Limited namely Papanasam and Kundah Palam. 

CWC has also published “Handbook for Assessing and Managing 

Reservoir Sedimentation” in year 2019. Also, other Guidelines titled “Operational 

Procedures for Assessing and Managing Environmental Impacts in Existing Dam 

Projects” has been published by CWC in year 2020.  These Guidelines cover 

various rehabilitation activities, including de-silting of reservoirs and give the way 

forward to address the environment and social safeguards in order to facilitate 

dam owners. 

Under National Hydrology Project (NHP), comprehensive bathymetric 

surveys have been conducted to address the critical issue of sedimentation in 

reservoirs, which threatens water security, hydropower generation, and flood 

management. The project analyzed 462 reservoirs across 22 states, accounting 

for a gross storage capacity of 156.815 BCM. As of June 2024, surveys for 334 

reservoirs (72% of the total) have been completed, with findings revealing 

significant sedimentation impacts.  
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A National Framework for Sediment Management (NFSM) has been 

notified in January, 2023 by Department of Water Resources, River 

Development and Ganga Rejuvenation, Ministry of Jal Shakti. It emphasis 

on reducing silt generation rather than silt removal and promotes technological 

innovations and best practices. Further, it will provide overall guidance to 

States/UTs on various aspects of sediment management, handling issues of 

sediment management in integrated and scientific manner and use of different 

approaches of sediment management in a river basin.  The same is available at 

https://jalshakti-dowr.gov.in/document/policy-on-sediment-management/ 

Siltation affects navigability of the channel. Inland Waterways Authority of 

India (IWAI) under Ministry of Ports, Shipping and Waterways is mandated with 

development and maintenance of national waterways for the purposes of 

shipping and navigation. IWAI carries out river training and maintenance 

dredging in the national waterways for maintaining a depth of 2 to 3 m with a 

bottom width of 35 to 45 m for safe shipping and navigation. The silt deposits in 

navigation channels affects the cost of river training and maintenance dredging 

in the navigation channels.  

The Ministry of Environment, Forest and Climate Change has issued 

Sustainable Sand Mining Management Guidelines 2016. The main objective of 

the Guidelines is to ensure sustainable sand mining and environment friendly 

management practices in order to restore and maintain ecology of river and other 

sand sources. 
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इल³ेůॉिनक कािमªक लाइस¤स 

3369. डॉ. राजकुमार सागंवानः  

³या नागर िवमानन मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने हाल ही म¤ दशे म¤ पायलटŌ के िलए इल³ेůॉिनक कािमªक लाइस¤स (ईपीएल) शłु 

िकया है;  

(ख) यिद हां, तो इसके उĥेÔयŌ, कायाªÆवयन कì िÖथित और लाभŌ सिहत तÂसंबंधी Êयौरा ³या है;  

(ग) उन अÆय देशŌ के नाम ³या ह§ िजÆहŌने अपने पायलटŌ के िलए ईपीएल ÿणाली को पहले ही 

अपना िलया है;  

(घ) ³या सरकार का इस िडिजटल ÿणाली को अÆय िवमानन पेशेवरŌ, जैसे एयर ůैिफक कंůोल 

किमªयŌ और इंजीिनयरŌ तक िवÖताåरत करने का िवचार है और यिद हां, तो तÂसंबंधी Óयौरा 

³या है; और  

(ङ) सरकार Ĭारा देश म¤ नागर िवमानन कì सुर±ा, संर±ा और द±ता को आधुिनक बनाने और बढ़ाने 

के िलए अÆय ³या उपाय िकए गए ह§/ िकए जा रहे ह§? 

सहकाåरता मýंालय म¤ राºय मýंी; तथा नागर िवमानन मýंालय म¤ राºय मýंी (®ी मुरलीधर 

मोहोल): 

(क) और (ख): उड़ान कमêदल के िलए इले³ůॉिनक कािमªक लाइस¤िसंग (ईपीएल) कायाªÆवयन का 

पहला चरण िदनांक 20 फरवरी, 2025 को अंतराªÕůीय नागर िवमानन संगठन (आईसीएओ) एन³ेस 

I म¤ 178व¤ संशोधन के अनसुार शłु िकया गया था। 

नागर िवमानन लाइस¤िसंग ÿणाली कì सुर±ा, संर±ा और द±ता बढ़ाने के उĥेÔय से ईपीएल 

को लागू िकया गया है। ईपीएल ÿणाली वैिĵक Öतर पर अंतर-संचालनीय और िवĵसनीय होनी चािहए, 

³यŌिक यह िविभÆन जारीकताª ÿािधकरणŌ को आपस म¤ जोड़ेगी। 

ईपीएल कायाªÆवयन कुछ लाभ ÿदान करता है जैस-े 

(i) िनबाªध, कुशल और वैिĵक łप से Öवीकृत उड़ान कमêदल लाइस¤िसंग तंý; 

(ii) वाÖतिवक समय आधार पर अपडेट  
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(iii) पयाªवरण और लागत संबंधी लाभ 

(iv) सÓुयविÖथत सÂयापन से वैिĵक Öतर पर भारतीय पायलटŌ को सशĉ बनाना 

(v) ईजीसीए मोबाइल एिÈलकेशन के माÅयम से मोबाइल ह§डहेÐड िडवाइस के माÅयम से 

कहé भी, कभी भी पायलट लाइस¤स तक पहòंच; 

(ग): आईसीएओ के अनसुार, चीन ने अपने पायलटŌ के िलए ईपीएल ÿणाली को अपनाया है। 

(घ): वाय ुयातायात िनयंýक के िलए, एटीसी कािमªकŌ हेत ुइल³ेůॉिनक कािमªक लाइस¤स (ईपीएल) 

ÓयवÖथा अ³टूबर 2024 से ही लागू कì जा चुकì है और िवमान अनुर±ण इंजीिनयरŌ (एएमई) के 

िलए, नागर िवमानन महािनदशेालय (डीजीसीए) वतªमान म¤ Öमाटª काडª ÿाłप म¤ ³यूआर-आधाåरत 

एएमई लाइस¤स जारी करता है। डीजीसीए, एएमई के िलए मौजूदा Öमाटª काडª लाइस¤स को भिवÕय म¤ 

इल³ेůॉिनक कािमªक लाइस¤स से बदलने कì ÿिøया म¤ है। 

(ङ): िनयमावली और नागर िवमानन अपे±ाओ ं(सीएआर) के अनुपालन को मॉनीटर करने के िलए 

ÓयविÖथत सरु±ा िनरी±ण ÿिøया, ऑिडट के िनÕकषŎ पर अनवुतê कारªवाई, पयाªĮ िविनयामक 

सहायता के माÅयम से अनुपालन के िलए संबंिधत ÿचालक के साथ िनगरानी और Öपॉट जांच, सरु±ा 

संबंधी जानकारी का ÿसार और दघुªटना/ घटना जांच åरपोटŎ से ÿाĮ िविभÆन िसफाåरशŌ का 

कायाªÆवयन सिहत िविभÆन उपाय िनयिमत आधार पर िकए जा रहे ह§। 

ऑिडट/ िनगरानी के दौरान िनयमŌ के उÐलंघन/ गैर-अनपुालन का पता चलने पर, डीजीसीए 

Ĭारा िव°ीय दडं सिहत ÿवतªन कारªवाई कì जाती है। 

बोिड«ग पास के िलए िनयम 

3370. डॉ. मÆना लाल रावतः  

³या नागर िवमानन मýंी यह बताने कì कृपा कर¤गे िकः  

(क) हवाई याýा के िलए बोिड«ग पास जारी करने के संबंध म¤ ³या िनयम ह§;  

(ख) इस संबंध म¤ िनजी और सरकारी एयरलाइन, दोनŌ के िलए घरलूे और अंतराªÕůीय उड़ानŌ पर 

ÿयोºय िविभÆन ÿावधान ³या ह§;  
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(ग) ³या जारी िकए गए बोिड«ग पासŌ पर िव²ापन ÿाकिशत करने के िलए कोई ÿावधान है और यिद 

हां, तो तÂसंबंधी Êयौरा ³या है;  

(घ) घरलूे और अंतराªÕůीय उड़ानŌ म¤ चेक-इन बैगेज और ह§ड बैगेज म¤ ÿितबिंधत वÖतुओ ंकì सूची 

का Êयौरा ³या है;  

(ङ) गत तीन वषŎ के दौरान ÿितबंिधत वÖतुओ ंसे संबंिधत उÐलंघनŌ के संबंध म¤ åरपोटª िकए गए 

मामलŌ कì सं´या िकतनी है और उĉ उÐलंघनकताªओ ं के िवŁĦ कì गई कारªवाई का 

िवमानप°नवार Êयौरा ³या है; और  

(च) इस संबंध म¤ महराणा ÿताप िवमानप°न, उदयपुर म¤ कì गई कारªवाई का Êयौरा ³या है?  

सहकाåरता मýंालय म¤ राºय मýंी; तथा नागर िवमानन मýंालय म¤ राºय मýंी (®ी मुरलीधर 

मोहोल): 

(क) से (ग): नागर िवमानन मýंालय ने हवाई याýा के िलए बोिड«ग पास जारी करने के संबंध म¤ कोई 

िविनयमन/ पåरपý/ िदशािनद¥श जारी नहé िकए ह§। तथािप, एयरलाइन¤ बोिड«ग पास के संबंध म¤ 

अंतरराÕůीय वाय ुपåरवहन संघ (आईएटीए) Ĭारा िनधाªåरत िदशािनद¥शŌ का पालन करती ह§। 

(घ) से (च): घरलूे और अतंरराÕůीय उड़ानŌ के दौरान चेक-इन बैगेज और ह§ड बैगेज म¤ ल ेजाने से 

ÿितबंिधत वÖतुओ ंकì सूची िववरण I के łप म¤ संलµन है। िपछले तीन वषŎ के दौरान ÿितबंिधत 

वÖतुओ ंस ेसंबंिधत उÐलंघनŌ के मामलŌ का हवाईअड्डा-वार Êयौरा िववरण II के łप म¤ संलµन है। 

िपछले तीन वषŎ म¤ सरु±ा जांच के दौरान ऐसी कोई घटना सामने नहé आई है िजसके िलए िकसी 

याýी के िवŁĦ कारªवाई कì आवÔयकता पड़ी हो। 

िववरण-I 
िदनांक 30.10.2024 के एओ 11/2024 के अनुसार िनिषĦ वÖतुओ ंकì सांकेितक सूची 

 
øं. स.ं 

वÖतु का नाम Óयिĉ के 
पास/ केिबन 

बैग म¤ 

होÐड 
बैगेज 

हिथयार और ÿितकृितयां   

1 . बी बी गन नहé हा ँ
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2. 

बंदूक 
(*होÐड बैगेज म¤ - लाइस¤स वाले वाÖतिवक याýी, लाइस¤स और 
डीजीसीए कì अनमुित वाले िखलाड़ी, आईडी काडª और संचलन 
आदेश/ ÿािधकार पचê धारक र±ा, सीएपीएफ और पुिलस कमê) 

 
नहé 

 
हा*ँ 

3. चतुराई से  छुपाई गई बंदुक¤  नहé नहé 
4. Éलेयर गन  नहé नहé 
5. माशªल आट्ªस हिथयार नहé हा ँ
6. मांस ³लीवर नहé हा ँ
7. ननचाकु नहé हा ँ
8. बंदूक¤  और आµनेयाľŌ के कलपुज़¥  नहé हा ँ
9. गोली बंदूक¤  नहé हा ँ
10. आµनेयाľŌ कì असली जैसी यथाथªवादी ÿितकृितयां नहé हा ँ
11. सेबर नहé हा ँ

 
12. 

तलवार औ र  Ňो िवं ग  Öटा र  
िटÈपणी: इ न - हो Ðड  बैगेज म¤ रखी नुकìली वÖतुओ ंको Ìयान म¤ 
बंद करना या सुरि±त तरीके से लपेट िदया जाना चािहए, तािक 
बैगेज ह§डलर और िनरी±कŌ को चोट न पहòंचे। 

 
नहé 

 
हा ँ

13. िखलौने हिथयार (यिद असली जैसी ÿितकृितयां न हो) नहé हा ँ
 
 

14. 

वीवीआईपी/ एसपीजी संरि±त Óयिĉ / िवशेष संर±ण योजना के 
अंतगªत संरि±त Óयिĉ के पीएसओ के हिथयार जब वह उĉ ÓयिĉयŌ 
के साथ हो। 
(*समय-समय पर संशोिधत एओ 3/2022 म¤ उिÐलिखत शतŎ के 
अÅयधीन) 

 
 

हा*ँ 

 
 

हा ँ

िवÖफोटक   

 
 
 

15. 

िहमÖखलन बचाव बैग, ÿित Óयिĉ एक (1), िजसम¤ िडव. 2.2 म¤ 
संपीिड़त गैस के कारतूस होते ह§। िडव. 1.4एस के कुल 200 िमलीúाम 
तक सीिमत पायरोटेि³नक िůगर तंý से भी सुसिºजत हो सकते ह§। बैग 
को इस तरह से पैक िकया जाना चािहए िक यह गलती से एि³टवेट न 
हो सके। बैग के अंदर एयरबैग को दबाव राहत वाÐव के साथ िफट िकया 
जाना चािहए। 

 
 
 

नहé 

 
 
 

हा ँ

1 6 . ÊलािÖटंग कैप नहé नहé 
17. बाłद नहé नहé 
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øं. स.ं 

वÖतु का नाम Óयिĉ के 
पास/ केिबन 

बैग म¤ 

होÐड 
बैगेज 

18. आितशबाजी / आग पटाख े / पाटê पॉपर / ब§ग ÖनैÈस / 
पायरोटेि³नक 

नहé नहé 

19. ईधंन (खाना पकाने के िलए उपयोग होने वाले ईधंन और कोई भी 
ºवलनशील तरल ईधंन सिहत) 

नहé नहé 

20. गन पाउडर नहé नहé 
 

 

माइन, úेनेड और अÆय िवÖफोटक सैÆय भंडार नहé नहé 

22. ÈलािÖटक िवÖफोटक नहé नहé 
खतरनाक सामúी   

23. कृिýम कंकाल हड्िडयां (िचिकÂसा िवशेष²Ō Ĭारा अनुसंधान के 
िलए ÿािधकार पý के साथ) 

नहé हा ँ

24. कुÐहािड़या ँऔर हथौड़े नहé हा ँ
25. संपीिड़त वाय ुगन/ वायु गन नहé हा ँ
26. Éलेयसª (िकसी भी łप म¤) नहé हो 
 
27. 

कृपाण 
(*केवल भारत म¤ भारतीय िवमानŌ म¤ याýा करते समय िसख यािýयŌ के 

िलए अनुमित है) 

 
हा*ँ 

 
हा ँ

28. चाकू (िकसी भी लÌबाई और ÿकार के चाकू, गोल Êलेड वाले, 
म³खन वाले, तथा िबना तेज धार वाले ÈलािÖटक के कटलरी को 

छोड़कर) 

नहé हा ँ

29. नकÐस (िकसी भी सामúी से बने) नहé हा ँ
 
30 

दवा और िवशेष आवÔयकता वाले उपकरण: āेल नोट-टेकर, Öलेट 
और Öटाइलस, वृिĦ उपकरण। (केिबन बैग म¤ रखने कì अनुमित 
तब दी जाती है जब यह सुिनिĲत करने के िलए उनका िनरी±ण 

िकया जाता है िक िनिषĦ वÖतएु ंिछपाई नहé गई ह§) 

 
हा ँ

 
हा ँ

3 1. िÿंटर काटª åरज नहé हा ँ
 
32. 

कृिýम यंý औज़ार और उपकरण िजसम¤ एलन कì/र¤च, कृिýम यंý 
लगाने या उतारने के िलए उपयोग कì जाने वाली पुल ÖलीÓस 

शािमल ह§, यिद कृिýम यंý Óयिĉ या उसके साथी के साथ िलया जा 
रहा हो। 

 
 

हा ँ

 
हा ँ

33. िवÖफोटकŌ और आग लगाने वाले पदाथŎ कì असली जैसी 
ÿितकृितयां 

नहé नहé 
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34. 

सरु±ा परी±ण के उĥेÔय के िलए िवÖफोटक और आग लगाने वाले 
पदाथŎ, बंदूक¤ , åरवाÐवर, चाकुओ ंकì असली जैसी ÿितकृितयां, 

आरडी, बीसीएएस से िविशĶ ÿािधकार के तहत ले जाई जाती ह§ - 
संदभª एओ 3/2023 - समय-समय पर संशोिधत। 

 
हा ँ

 
हा ँ

35. सरीसृपŌ और कìड़Ō कì असली जैसी ÿािधकार (जैसे साँप, िब¸छू, 
िछपकली, म¤ढक, मकड़ी, आिद) 

नहé हा ँ

36. आरी (ताररिहत पोट¥बल पावर आरी सिहत) नहé हा ँ
37. अचेत बंदूक¤  / चŏकाने वाला उपकरण नहé नहé 

38. िखलौन े बंदूक और Öÿे गन का िभÆन रंग और आकार टॉप गन 
और Öÿे गन 

नहé हा ँ

 
øं. स.ं 

वÖतु का नाम Óयिĉ के 
पास/ केिबन 

बैग म¤ 

होÐड 
बैगेज 

खतरनाक पदाथª   
39. एरोसोल (Óयिĉगत देखभाल या ÿसाधन सामúी को छोड़कर, सीिमत 

माýा म¤) 
 
 

नहé 

 
 
40 

खुदरा पैकेिजंग म¤ अÐकोहल यĉु पेय पदाथª, िजसम¤ माýा के िहसाब 
से 24% से अिधक लेिकन 70% से अिधक अÐकोहल न हो, 5 लीटर 

से अिधक न हो, ÿित Óयिĉ कुल िनवल माýा 5 लीटर हो। * 
अंतराªÕůीय यािýयŌ के िलए एलएजी नीित के अनुसार अनुमित दी गई 

है। 

 
 

हाँ* 

 
 

हा ँ

41. कपूर नहé नहé 
42 रासायिनक हिथयार िनषेध संगठन के कमªचाåरयŌ Ĭारा आिधकाåरक 

याýा पर ले जाए जाने पर रासायिनक एज¤ट िनगरानी उपकरण 
 

नहé 
 

हा ँ

43. पूल और Öपा के िलए ³लोरीन नहé नहé 
44. संपीिड़त गैस 

िसल¤डर 
(अिµनशामक यंý 

सिहत) 

     
नहé 

नहé 

 
 
 
45. 

मधुमेह से संबिंधत आपूितª/ उपकरण, (यह सिुनिĲत करने के िलए एक बार 
िनरी±ण िकया जाना चािहए िक िनिषĦ वÖतुए ंिछपाई नहé गई ह§) िजसम¤ 
शािमल ह§: इंसिुलन और इंसिुलन लोडेड िडÖप¤िसंग उÂपाद; शीिशयां या 

Óयिĉगत शीिशयŌ का बॉ³स; जेट इंजे³टर; पेन; इÆÉयूज़र; और ÿीलोडेड 
िसåरजं; और असीिमत सं´या म¤ अÿयĉु िसåरंज, जब इंसुिलन के साथ 

हŌ; ल§सेट; रĉ µलूकोज मीटर; रĉ µलूकोज मीटर परी±ण िÖůÈस; 

 
 
 

हा ँ

 
 
 

हा ँ

नही ं
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इंसिुलन पंप; और इंसिुलन पंप आपूितª। 

 
 
 
46. 

गैस कािůªज, छोटे, कम-ºवलनशील िजनम¤ काबªन डाइऑ³साइड या 
िडवीजन 2.2 म¤ अÆय उपयĉु गैस होती है। दो (2) छोटे कािůªज तक एक 

Öवय-ंफुलाने वाले Óयिĉगत सरु±ा उपकरण म¤ िफट िकए जाते ह§, 
िजसका उĥेÔय िकसी Óयिĉ Ĭारा पहना जाना है, जैसे िक लाइफ जैकेट 
या वेÖट। ÿित याýी दो (2) से अिधक उपकरण नहé और ÿित उपकरण 
दो (2) अितåरĉ छोटे कािůªज तक, अÆय उपकरणŌ के िलए 50 एमएल 

पानी कì ±मता तक के चार (4) कािůªज से अिधक नहé 

 
 
 

नहé 

 
 
 

हा ँ

47. गैस टॉचª नहé नहé 
48. पेůोल नहé नहé 
49. बंदूक लाइटर नहé नहé 
50. हाइűोकाबªन गैस युĉ हैयर कलªर नहé नहé 
51. लाइटर Éलूड नहé नहé 
52. तरल Êलीच नहé नहé 
53. िलिथयम धातु बैटरी (वाट-घंटे रिेटंग 100 डबÐयूएच से अिधक नहé और 

िलिथयम धातु सामúी 2 úाम से अिधक नहé) ÿित Óयिĉ 2 Öपेयर/ बैटरी, 
उनके इले³ůॉिनक यýं से खाली कì गई बैटरी के अितåरĉ। 

 
हा ँ

नहé 

 
øं. स.ं 

वÖतु का नाम Óयिĉ के 
पास/ केिबन 

बैग म¤ 

होÐड 
बैगेज 

 
54 

िचिकÂसा उपयोग के िलए नाइůो-िµलसरीन कì गोिलयां या Öÿे (यिद 
दवा या िविनमाªता के नाम या फामाªÖयुिटकल लेबल कì पहचान करने 
वाले पेशेवर łप से मिुþत लेबल के साथ ठीक से िचिĹत िकया गया 

हो) 

 
हा ँ

 
हा ँ

 
55. 

एयरोसोल यĉु Óयिĉगत देखभाल या ÿसाधन सामúी (जैसे हेयरÖÿे, 
िडओडोर¤ट), सीिमत माýा म¤ 
*एलएजी नीित के अनुसार 

 
हा ँ

 
हा ँ

56. धुआँ उÂपÆन करने वाले कनÖतर या कारतूस नहé नहé 
57. नमूने, गैर-संøामक, ºवलनशील तरल कì छोटी माýा के साथ पैक 

िकए गए (ए 180 को पूरा करना होगा) 
नहé हा ँ

58. िÖपलेबल बैटåरया ँ नहé नहé 
59. Öÿे प¤ट नहé नहé 
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60. टैलकम पाउडर नहé हा ँ
61. टीअर गैस नहé नहé 
62. िखलौने ůांसफामªर रो बॉट हा ँ हा ँ

( बैटरी के 
िबना) 

63. तारपीन और प¤ट िथनर  नहé नहé 
64. मþुण वै³स के अलावा मोम नहé हा ँ

औजार   
65. उपकरण के साथ एलन कì नहé हा ँ
66. िबली ³लब नहé हा ँ
67. िűल (ताररिहत पोट¥बल िűल सिहत) नहé हा ँ
68. िबना µलू के µलू गन नहé हा ँ

69. हथौड़ा नहé हा ँ
70. प¤चकस नहé हा ँ
71 उपकरण (र¤च और Èलायसª सिहत परतंु इÆहé तक सीिमत नहé) नहé हा ँ

72. ट्वीज़र हाँ हा ँ
73. रÆेच और Èलायसª नहé हा ँ

इले³ůॉिनक सामान   
74. कैमकोडªर हा ँ हा ँ

(िबना 
बैटरी) 

75. कैमरा उपकरण /  अिवकिसत  िफÐम हा ँ हा ँ
76. कैटल ÿोड्स नहé हा ँ
77. सभी आकार के űोन / यूएवीएस / आरपीएएस (बंद िÖथित म¤ और उिचत 

łप से पैक िकए गए) 
हा ँ (नैनो, 
माइøो 
űोन) 

हा ँ

 
øं. स.ं 

वÖतु का नाम 
Óयिĉ के 

पास/ केिबन 
बैग म¤ 

होÐड 
बैगेज 

 
78. 

ई-िसगरेट (ई-िसगार, ई-पाइप, अÆय Óयिĉगत वेपोराइज़र, सभी ÿकार 
के इले³ůॉिनक िनकोटीन िडलीवरी िसÖटम (ईएनडीएस), हीट नॉट बनª 

उÂपाद, ई-हò³का और इसी ÿकार के उपकरण) 

 
नहé 

 
नहé 

79. गमê पदैा करने वाली वÖतुए ंजैसे पानी के नीचे जलाई जाने वाली टॉचª 
(डाइिवंग ल§प) और सोÐडåरगं आयरन। 

नहé हा ँ
(बैटरी के 

िबना) 
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80. मोबाइल फ़ोन (िÖवच ऑफ िÖथित म¤) हा ँ हा ँ
81 . पेजर हा ँ हा ँ
82. िनजी डेटा सहायक (पीडीए) हा ँ नहé 

 
83. 

बीएसएनएल Ĭारा उपलÊध कराए गए सैटेलाइट ह§डसेट 
(आईएनएमएआरएसएटी) िÖवच ऑफ िÖथित म¤ (बीएसएनएल से 
ÿािधकार के साथ – अनेक ह§डसेट के िलए अनेक ÿािधकार कì 

आवÔयकता होती है) 

 
हा ँ

 
हा ँ

 
84. 

आईएनएमएआरएसएटी और जीपीएस उपकरणŌ के अलावा अÆय 
सैटेलाइट ह§डसेट - िÖवच-ऑफ िÖथित म¤ 

*दूरसंचार िवभाग/ गृह मंýालय से अनमुित के साथ - याýी दूरसंचार 
िवभाग के सरल संचार पोटªल के माÅयम से अनुमित के िलए अनुरोध 

कर सकते ह§। 

 
हा*ँ 

 
हा*ँ 

घरेलू सामान   
85. अंतिनªिमªत पंप के साथ एयर मैटरेस नहé हा ँ

86. सभी मसाले भौितक łप म¤ (िमचª को छोड़कर) 
*Öøìनर कì संतुिĶ के अÅयधीन 

हाँ हा ँ

87. िसगार कटर नहé हा ँ
88. नाåरयल (हाडª  शेल) नहé हा ँ
89. तोड़ा हòआ नाåरयल (सूखा नाåरयल) नहé नहé 
90. तोड़ा हòआ नाåरयल (úीन िटशू) हा ँ हा ँ
91 . खोपरा (सूखा नाåरयल) नहé नहé 
92. कॉकª Öøू नहé हा ँ
93. दाह सÖंकार कलश हा ँ हा ँ
94. øोबासª नहé हा ँ

95. ³यूिटकल कटर (नाखून कटर / चाकू के िबना ि³लपसª, 
नाखून फ़ाइलर, बॉटल ओपनर) 

हाँ हा ँ

96. चÔमा मरÌमत उपकरण हा ँ हा ँ
97. आईलैश कलªर (केवल मैनुअल) हा ँ हा ँ

 
98. 

घी (म³खन) / खाना बनाने का तेल 
(*एलएजी ÿितबंधŌ के अनुसार 

िवमान (खतरनाक सामान का वहन ) िनयम, 2003 समय समय पर यथा 
संशोधन के  अ नु सा र ) 

 
हा*ँ 

 
हा*ँ* 

99. आइस ए³स / आइस िप³स नहé हा ँ

100. िनटिटंग और øोशै सुइयŌ नहé हा ँ
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101. नाइट िÖट³स नहé हा ँ

102. अचार 
हा ँ(िमचª 

अचार को छोड़कर) हा ँ

103. 
रज़ेर- Êलेड का ÿकार जै से  िक    िडÊबा  कटर , उपयोिगता चाकू, 

रेजर Êलेड, सेफिट रेज़र को छोड़ कर नहé 
 

हाँ 

104. रिÖसयŌ / लगेज चैन, से लो टे प / मे ज åरं ग / मािÖकंग टेप नहé हा ँ

105. सेÜटी रेजर (िडÖपोजेबल रेज़र सिहत) हा ँ हा ँ
106. क§ ची नहé हा ँ
107. िबना नोकìले कोनो वाले इÖपात/ धातु कì कटलरी हा ँ हा ँ

108 छाते — फोÐडेबल 
*Öøìनर के अनłुप 

हा'ँ हा ँ

109. पैने छोरŌ वाले छाते नहé हा ँ

110 वॉिकंग केन 
* Öøìनर के अनłुप 

हा'ँ हा ँ

1 11 . धािमªक गŁुओ ंĬारा धाåरत लकड़ी कì छड़ एस 
* Öøìनर के अनłुप 

हा*ँ हा ँ

खेल वÖतु   
112. स´त ग¤द (गोÐफ़ ग¤द¤, िøकेट ग¤दŌ आिद) नहé हा ँ
113. होवर बोडª / सेगवे नहé नहé 

114. फुलाने वाली ग¤द¤ (केवल िबना फूली अवÖथा म¤ फुटबॉल, बा Öके ट  
बॉ ल ,  आ िद ) 

हा ँ हा ँ

115. कुबाटÆस नहé हा ँ
116. सॉÉट बॉल (टेबल टैिनस बॉल) हा ँ हा ँ

117. 
खेल के सामान जैस ेबेस बॉल बैट , धनुष और तीर, िøकेट बै ट , गोÐफ़ 
³लब, हॉकì िÖट³स, लøैोस िÖट क , पूल ³यू, Öकì पोल, Öपेयर 

गन 

नहé हा ँ

1 18. Öपोट्ªस   रकेैट /  रकेैट  (बैडिमंटन,  टेिनस, Ö³वाश — ठीक स े पैक 
िकया गया) 

हा ँ हा ँ
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                                                     िववरण- II 

िनिषĦ वÖतुओ ंसे सबंंिधत उÐलंघनŌ  के मामले 
øम.स ं हवाईअड्डे का नाम िपछले तीन वषŎ म¤ मामलŌ कì सं´या 

2022 2023 2024 कुल 
1. अगरतला 04 03 02 09 
2. आगरा 00 02 03 05 
3. अहमदाबाद 02 04 08 14 
4. अमृतसर 02 05 19 26 
5. औरगंाबाद 00 00 02 02 
6. अयोÅया 00 00 03 03 
7. बागडोगरा 00 02 07 09 
8. ब§गलोर 43 79 147 269 
9. भोपाल 01 00 01 02 

10. भवुनेĵर 05 08 02 15 
11 कालीकट 00 01 03 04 
12. चंडीगढ़ 03 03 00 06 
13. चÆेनई 07 08 11 26 
14. कोचीन 02 02 01 05 
15. कोयंबटूर 00 02 04 06 
16. देहरादून 01 01 04 06 
17. िडāूगढ़ 00 01 02 03 
18. दीमापुर 02 05 03 10 
19. गोवा 00 05 09 14 
20. गवुाहाटी 03 05 07 15 
21. µवािलयर 00 01 00 01 
22. हैदराबाद 17 35 11 63 
23. आईजीआई िदÐली 41 120 220 381 
24. इंफाल 19 45 53 117 
25. इंदौर 06 06 08 20 
26. जबलपरु 00 00 01 01 
27. जयपुर 01 02 07 10 
28. जÌमू 00 03 02 05 

119. Öटाटªर िपÖतौल नहé हा ँ
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29. जोधपुर 01 05 10 16 
30. कÆनूर 01 00 00 01 
31. कोलकाता 02 28 23 53 
32. लेह 00 01 04 05 
33. लखनऊ 23 25 16 64 
34. मदरु ै 01 00 00 01 
35. मंगलौर 00 01 00 01 
36. एमओपीए 00 03 20 23 
37. मुंबई 67 30 47 144 
38. नागपरु 00 05 02 07 
39. पटना 05 13 12 30 
40. पोटª  Êलेयर 00 01 02 03 
41. पणेु 06 10 18 34 
42. रायपुर 07 05 09 21 
43. राजकोट 00 02 03 05 
44. रांची 01 04 02 07 
45. ®ीनगर 00 00 01 01 
46. सूरत 01 00 00 01 
47. िýची 00 71 03 04 
48. ितŁवनंतपुरम 00 01 02 03 
49. वडोदरा 00 00 02 02 
50. वाराणसी 12 04 05 21 
51. िवजाग 00 00 01 01 

कुल 286 487 722 1495 
 

झारखंड म¤ एसबीएम-यू 2.0 के अंतगªत योजनाए ं

3371. ®ी चÆþ ÿकाश चौधरीः 

³या आवासन और शहरी कायª मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या Öव¸छ भारत िमशन-शहरी (एसबीएम-यू) 2.0 के अंतगªत सभी अपिशĶ घटकŌ के सरुि±त, 

Öव¸छ और वै²ािनक ÿबंधन के िलए झारखंड म¤ कोई िविशĶ योजनाए ंकायाªिÆवत कì गई ह§ 

और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 
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(ख) झारखंड म¤ Öव¸छ भारत िमशन-शहरी 2.0 के अंतगªत अब तक िकतने डंप ÖथलŌ का 

नवीनीकरण िकया गया है और उĉ पåरयोजनाओ ंकì िजला-वार वतªमान िÖथित ³या है; 

(ग) ³या झारखंड म¤ Öव¸छ भारत िमशन-शहरी 2.0 के लàयŌ को ÿाĮ करने के िलए पयाªĮ िव°ीय 

और तकनीकì सहायता ÿदान कì जा रही है; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

आवासन और शहरी कायª मýंालय म¤ राºय मýंी (®ी तोखन साहó): 

(क): Öव¸छ भारत िमशन-शहरी 2.0 को झारखंड सिहत दशे के शहरी ±ेýŌ म¤ सुरि±त Öव¸छता, 

अपिशĶ के सभी अंशŌ का वै²ािनक ÿबंधन और परुाने डंपसाइटŌ का सधुार करने के िवजन से 1 

अ³टूबर, 2021 को पांच साल कì अविध के िलए शुł िकया गया है। 

(ख): परुाने डंपसाइट दशकŌ से बन गए ह§ और बहòत बड़ी चनुौती ÿÖतुत करते ह§। पहली बार, Öव¸छ 

भारत िमशन के तहत राÕůीय Öतर पर इन डंपसाइटŌ को समाĮ करने का काम शłु िकया गया है। 

Öव¸छतम पोटªल पर झारखंड राºय Ĭारा दी गई सूचना के अनसुार, सधुार के िलए कुल 38 डंपसाइट 

(1000 टन से अिधक कचर ेके साथ) िजनम¤ 31 लाख मीिůक टन कचरा पाया गया है जो सामूिहक 

łप स े141.44 एकड़ म¤ फैले ह§ इनम¤ स े3 डंपसाइटŌ का पूरी तरह से सधुार िकया जा चकुा है और 

16 साइटŌ पर पूणª सुधार का काम चल रहा है। कुल 1 लाख मीिůक टन (4%) अपिशÕ ट का सुधार 

िकया जा चुका है और 8.25 एकड़ (6%) भूिम को पनुः ÿाÈ त कर िलया गया है। डंप साइटŌ का 

िजलेवार Êयौरा वेबसाइट https://sbmurban.org/swachh-bharat-mission-progess पर 

उपलÊध है। 

परुाने अपिशĶ पåरयोजनाओ ंके समय पर और पयाªवरण कì ŀिĶ से उिचत तरीके से िनपटान 

म¤ सहायता करने के िलए, परुाने अपिशĶ के िनपटान के िलए िदशािनद¥श और ल§डिफल åर³लेमेशन 

संबंधी परामिशªका राºयŌ/संघ राºय ±ेýŌ के साथ साझा कì गई है। आवासन और शहरी कायª मýंालय 

Ĭारा मॉडल खरीदी दÖतावेज भी तैयार िकए गए ह§ और बोली ÿिøया म¤ तेजी लाने के िलए सभी 

राºयŌ के साथ साझा िकए गए ह§। 
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(ग) और (घ): Öव¸छ भारत िमशन-शहरी 1.0 के अंतगªत झारखंड राºय को 258.71 करोड़ Łपये 

आवंिटत िकए गए थे, िजसे Öव¸छ भारत िमशन-शहरी 2.0 के अंतगªत बढ़ाकर 519 करोड़ Łपये (~ 

2 गनुा) कर िदया गया है।इसम¤ से राºय ने योजना तैयार कर ली है और 358.78 करोड़ Łपये का 

अनमुोदन ÿाÈ त कर िलया है। िव°ीय सहायता ÿदान करने के अलावा, आवासन और शहरी कायª 

मýंालय नीित िनद¥श, तकनीकì सहायता, ±मता िनमाªण और ऐड्वकसी ĀैÌवकª  ÿदान करके Öव¸छ 

भारत िमशन-शहरी के माÅयम से झारखंड सिहत सभी राºयŌ/संघ राºय ±ेýŌ के ÿयासŌ म¤ सहायता 

करता है। 

RING ROAD PROJECTS IN WARANGAL 

3372. DR. KADIYAM KAVYA: 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state:  

(a) the current status of the outer ring road project in Warangal city, which is 

expected to divert highway traffic and reduce travel time and the timeline for 

its completion; 

(b) whether the Government has approved the proposed bypass road project for 

Warangal city and if so, the details of the project including its estimated cost 

and completion timeline; 

(c) the status of the inner ring road project in Warangal city for which Eighty crore 

rupees had been allocated and the timeline for its completion; and 

(d) the measures being taken by the Government to ensure that these road 

projects are completed in a timely manner and meet the growing traffic needs 

of Warangal city? 



20.03.2025  778 
 

 
 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI):  

(a) and (b): No such proposal for the development of the Outer Ring Road project 

of Warangal City is under consideration.  However, as part of four laning of NH-

163 from Yadgiri to Warangal section, a bypass on the Northern side of Warangal 

city was constructed  and opened to traffic on 01.10.2020. 

(c) and (d): The project of the inner ring road of Warangal City is with Kakatiya 

Urban Development Authority (KUDA), Government of Telangana which falls 

under the purview of the State Government. 

छ°ीसगढ़ म¤ जल जीवन िमशन कì मौजूदा िÖथित 

3373. ®ी सतंोष पांडेयः  

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः  

(क) छ°ीसगढ़ म¤ जल जीवन िमशन कì िजला-वार वतªमान िÖथित ³या है;  

(ख) जल जीवन िमशन के अंतगªत छ°ीसगढ़ को इसकì शŁुआत से लेकर अब तक कुल िकतनी 

धनरािश आवंिटत कì गई है;  

(ग) उĉ िमशन के अतंगªत छ°ीसगढ़ के राजनंदगावँ संसदीय ±ेý के सभी िजलŌ म¤ नल से जल 

मुहैया कराने वाले घरŌ कì कुल सं́ या का Êलॉक-वार Êयौरा ³या है; और  

(घ) ³या उĉ िमशन के अंतगªत शत-ÿितशत घरŌ म¤ नल से जल उपलÊध कराने के िलए कोई समय-

सीमा िनधाªåरत कì गई है तथा अितåरĉ धनरािश आवंिटत कì गई है और यिद हां, तो तÂसंबंधी 

Óयौरा ³या है? 

जल शिĉ मýंालय म¤ राºय मýंी; तथा रेल मýंालय म¤ राºय मýंी (®ी वी. सोमÆना): 

(क): राºय सरकार Ĭारा दी गई सूचना के अनसुार, छ°ीसगढ़ म¤ नल जल आपूितª कì िजला-वार 

िÖथित संलµन िववरण-I म¤ दी गई है। 
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(ख): िदनांक 17.03.2025 तक, जेजेएम कì शłुआत के बाद स ेछ°ीसगढ़ को कुल 10,549.37 

करोड़ Łपये आवंिटत िकए गए ह§ और िजसम¤ स ेराºय न ेकेवल 6,178.33 करोड़ Łपये ही आहåरत 

िकए ह§। 

(ग): राºय सरकार Ĭारा दी गई सूचना के अनसुार, छ°ीसगढ़ के राजनंदगगावँ संसदीय िनवाªचन ±ेý 

के सभी िजलŌ म¤ नल जल उपलÊध कराए गए पåरवारŌ कì कुल सं´या का Êलॉक-वार Êयौरा िववरण-

II म¤ िदया गया है। 

(घ): माननीय िव° मýंी न ेअपने बजट भाषण 2025-26 के दौरान जल जीवन िमशन को 2028 तक 

बढ़ान ेकì घोषणा कì है। 

िववरण-I 
छ°ीसगढ़ म¤ नल जल आपूितª के ÿावधान वाल े úामीण पåरवारŌ का िववरण (िदनांक 
17.03.2025 तक) 

(सं́ या लाख म¤) 

ø.स.ं िजला  कुल पåरवार नल जल आपूितª 
वाले पåरवार 

नल जल आपूितª वाले 
पåरवार (%) 

1 धमतरी 1.55 1.53 98.97 
2 रायपुर 1.90 1.80 94.76 
3 जांजगीर-चंपा 2.07 1.86 89.8 
4 दगुª 1.55 1.38 89.08 
5 राजनदंगावँ 1.57 1.40 89.08 
6 मुंगेली 1.68 1.49 88.56 
7 सिĉ 1.56 1.37 87.49 
8 गåरयाबंद 1.55 1.35 87.46 
9 बालोद 1.76 1.53 86.68 

10 बेमेतरा 1.78 1.52 85.34 
11 खैरागढ़-छुईखदान-गंदई 0.74 0.63 84.55 
12 बÖतर 1.72 1.44 83.39 
13 कबीरधाम 1.99 1.66 83.32 
14 रायगढ़ 2.43 2.02 83.09 
15 महासमुंद 2.41 1.98 82.31 
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16 कŌडागांव 1.27 1.02 80.62 
17 गौरलेा-प¤űा-मरवाही 0.85 0.68 80.46 
18 बलौदाबाजार-भाटापारा 2.29 1.83 80.14 
19 दि±ण बÖतर दतेंवाड़ा 0.51 0.40 79.11 
20 सारगंढ़-िबलाईगढ़ 1.63 1.27 77.85 
21 उ°र बÖतर कांकेर 1.51 1.13 75.03 
22 मोहला-मानपरु-अंबागढ़ 

चौकì 
0.65 0.48 73.74 

23 िबलासपरु 2.46 1.82 73.66 
24 कोåरया 0.52 0.38 72.92 
25 मन¤þगढ़-िचरिमरी-

भरतपरु 
0.83 0.60 72.45 

26 बलरामपरु-रामानुजगंज 1.97 1.43 72.28 
27 सकुमा 0.66 0.47 70.34 
28 सूरजपरु 1.65 1.15 70.02 
29 कोरबा 2.07 1.45 70.01 
30 सरगुजा 1.86 1.30 70 
31 जशपुर 2.14 1.44 67.26 
32 नारायणपरु 0.33 0.22 66.27 
33 बीजापरु 0.56 0.33 57.84 

कुल 50.02 40.34 80.65 
 

िववरण-II 
छ°ीसगढ़ म¤ राजनदंगाँव संसदीय ±ेý म¤ नल जल उपलÊध कराए गए पåरवारŌ का Êलॉक-वार 
िववरण (िदनांक 17.03.2025 तक) 
ø.स.ं िजले का नाम Êलॉक का 

नाम 
कुल 

पåरवार 
नल जल 

आपूितª वाले 
पåरवार 

नल जल 
आपूितª वाले 
पåरवार (%) 

1 कबीरधाम पंडåरया 58,169 48,920  84.10 
2 कबीरधाम कवधाª 51,214 43,462  84.86 
3 खैरागढ़-छुईखदान-

गंदई 
खैरागढ़ 38,222 31,049  81.23 
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4 राजनदंगावँ डŌगरगांव 30,127 25,872  85.88 
5 राजनदंगावँ राजनदंगावँ 45,214 41,685  92.20 
6 राजनदंगावँ डŌगरगढ़ 39,149 35,440  90.53 
7 मोहला-मानपरु-

अंबागढ़ चौकì 
मोहला 19,643 14,803  75.36 

8 मोहला-मानपरु-
अंबागढ़ चौकì 

मानपरु 19,755 10,861 54.98 

 

GPS INTERFERENCE AND LOW NAVIGATION ACCURACY 

3374. SHRI S. JAGATHRATCHAKAN                   

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether the Government is aware of reports by OPSGROUP and GPSjam 

portal/website highlighting India’s borders with Pakistan and Myanmar as 

among the top five global regions for GPS interference, including spoofing 

and low navigation accuracy and if so, the details thereof; 

(b) the number of incidents of GPS interference affecting passenger aircraft in 

Indian airspace, particularly near border regions, reported during the last 

three years; 

(c) the measures being taken to address the security risks posed by such 

interference, including the implementation of advanced anti-jamming and 

anti-spoofing technologies; 

(d) whether the Government is coordinating with international aviation safety 

agencies to address GPS interference and ensure flight safety and if so, the 

details thereof; and 
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(e) the corrective steps being taken by the Government to protect passenger and 

cargo aircraft operating near sensitive border regions from navigation 

disruptions? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) to (e): Several airlines have reported that aircraft operating in and around 

Amritsar have experienced GPS/GNSS interference. 

In accordance with DGCA circular ANSS AC 01 of 2023 dated 24.11.2023 

on "GNSS interference in Airspace", the GPS interference/spoofing incidents are 

reported w.e.f. Nov 2023. Around 465 incidents in the border region between 

November 2023 and February 2025 have been reported, mostly in 

Amritsar/Jammu region. 

In places where there are consistent reports of GPS interference, Notice 

to Airman (NOTAM) is issued to the aviators. 

Further, Various SOPs are issued by respective airlines to deal with 

incidents of GPS/Spoofing interference. 

The best practices of International Civil Aviation Organisation (ICAO) and 

European Union Safety Agency (EASA) are being promulgated as DGCA 

circular/guidelines to the industry. 

Additionally, in accordance with the global best practices, the ground-

based navigation infrastructure is retained so that the aviators can resume 

normal navigation, in case of experiencing GPS interference. 
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DEPLOYMENT OF ELECTRIC BUSES 

3375. SHRI G. LAKSMINARAYANA: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) the details of the total number of e-buses deployed during the last five years 

including the funds allocated, released and utilized along with their 

operational status, State-wise; 

(b) the number of Internal Combustion Engine (ICE) buses currently in operation 

and phased out during the last five years separately after e-bus deployment, 

State-wise; 

(c) the number of e-buses added in Andhra Pradesh during the last five years 

including their operational status, district-wise; 

(d) whether it is true that Andhra Pradesh is eligible for the deployment of 650 

electric buses across eleven cities under the PM-eBus Sewa Scheme;   

(e) if so, the details of buses deployed along with the funds allocated, released 

and utilized in Andhra Pradesh, city-wise; and  

(f) the Central Assistance provided to Andhra Pradesh for behind-the-meter 

power and civil depot infrastructure along with its utilization status?  

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) and (b): The data management system of this Ministry do not maintain the 

information in the manner asked for. However, this Ministry has launched “PM-

eBus Sewa Scheme” on 16th August 2023, a Centrally Sponsored Scheme 
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which aims to augment city bus operations in urban areas with Central 

Assistance (CA) of Rs. 20,000 crore for deploying 10,000 electric buses under 

the PPP model. So far, Ministry has sanctioned 7,293 e-buses for 14 States and 

4 UTs (State wise sanctioned buses are given in the enclosed Statement -I). 

(c): As informed by the government of Andhra Pradesh, a total 100 nos of 9Mtr 

electric buses were inducted in Andhra Pradesh State Road Transport 

Corporation (APSRTC) at Alipiri Depot of Tirupati District during the years 2021-

22, 2022-23 under Phase-II of Faster Adoption and Manufacturing of Electric 

Vehicles (FAME) India Scheme. Out of these 100 e-buses, 50 e-buses are 

operating on Tirupati-Tirumala Ghat route and balance 50 e-buses are operating 

on intercity routes (kadapa-Tirupati, Madanapalli-Tirupati, Nellore-Tirupati). 

(d): Under the PM-eBus Sewa Scheme, the State of Andhra Pradesh is eligible 

for deployment of 750 e-buses across 11 cities. The City wise details are given 

in the enclosed Statement-II. 

(e) and (f): A total of 750 e-buses has been sanctioned to the State of Andhra 

Pradesh under the PM-eBus Sewa scheme. APSRTC is at the stage of issuing 

Letter of Award to the successful bidder (Operator). Proposals from the State of 

Andhra Pradesh for development of behind-the-meter power and civil depot 

infrastructure are yet to be received and therefore no funds have been 

released. 
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STATEMENT-I 
State-Wise e-buses 
sanctioned under the 
PM-eBus Sewa 
SchemeState / UT 

No. of Buses Sanctioned 

Assam   100 
Andhra Pradesh 750 
Bihar  400 
Chhattisgarh 240 
Gujarat  450 
Haryana  450 
Karnataka 750 
Madhya Pradesh  582 
Maharashtra  1559 
Meghalaya  50 
Odisha  400 
Punjab  347 
Rajasthan  675 
Uttarakhand  150 
Chandigarh  100 
Jammu and Kashmir 200 
Ladakh  15 
Puducherry  75 
Total  7293 

STATEMENT-II 
Details of E-buses sanctioned to State of Andhra Pradesh under the PM-

eBus Sewa Scheme 
S. No City e-Buses Sanctioned 

1 Visakhapatnam 100 

2 Vijayawada 100 
3 Guntur 100 
4 Nellore 100 
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5 Kurnool 50 
6 Kakinada 50 
7 Rajahmundry 50 
8 Kadapa 50 
9 Amaravati 50 

10 Tirupati 50 
11 Anantapur 50 

Total 750 
 

DISCONTINUATION OF UJJWALA YOJANA CONNECTIONS 

3376.  SHRIMATI MALA ROY: 

 Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state:  

the details of number of "Ujjwala Yojana" connections discontinued during the 

last five years and the current year, year and State-wise?  

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

Pradhan Mantri Ujjwala Yojana (PMUY) was launched in May, 2016 with an 

objective to provide deposit free LPG connection to adult women from poor 

households across the country. The target to release 8 crore connections under 

PMUY was achieved in September 2019. To cover the remaining poor 

households, Ujjwala 2.0 was launched in August 2021 with a target to release 1 

crore additional PMUY connections, which was achieved in January 2022. 

Subsequently, the Government decided to release 60 lakh more LPG 
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connections under Ujjwala 2.0 and the target of 1.60 crore Ujjwala 2.0 

connections was also achieved during December 2022. Further, Government 

approved release of additional 75 lakh connections under PMUY Scheme for the 

period FY 2023-24 to 2025-26 which has already been achieved during July 

2024. As on 01.03.2025, there are 10.33 crore PMUY connections across the 

country.  

PMUY connections once released can be discontinued for reasons such 

as voluntary surrender, termination during subsequent de-duplication, detection 

of wrong declaration about ineligibility, exclusion due to subsequent ineligibility 

etc.  

Year and State-wise, details of number of “Ujjwala Yojana” connections 

discontinued/terminated  during the last five years and current year are given in 

the enclosed Statement. 

STATEMENT 
State/UT-wise and year-wise number of connections 

Discontinued/terminated under PMUY Scheme 

State/UT FY 2019-20 FY 2020-21 
FY 2021-

22 
FY 2022-

23 
FY 

2023-24 

FY 
2024-25 

(Apr-
Feb’25) 

Andaman and Nicobar Islands 3 16 3 1 17 11 
Andhra Pradesh 318 123 55 66 33 126 
Arunachal Pradesh 1 29 40 2 2 4 
Assam 2283 831 681 708 937 539 
Bihar 11819 11340 2888 2608 1242 3223 
Chandigarh 0 1 0 0 0 0 
Chhattisgarh 1215 791 281 503 133 576 
Dadra and  Nagar Haveli and 
Daman and Diu 0 0 0 0 0 0 
Delhi 894 499 75 779 175 90 
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Goa 0 1 0 0 1 0 
Gujarat 2055 1779 975 1186 839 745 
Haryana 4344 3911 1626 739 332 293 
Himachal Pradesh 54 32 52 73 82 151 
Jammu and Kashmir 299 947 164 1121 287 330 
Jharkhand 2186 1826 473 2115 403 704 
Karnataka 6306 3568 487 824 1367 1182 
Kerala 591 137 100 25 22 77 
Ladakh 0 10 1 6 0 0 
Lakshadweep 0 0 0 0 0 0 
Madhya Pradesh 9926 10032 1614 1670 666 767 
Maharashtra 7368 8346 2786 2963 1702 2051 
Manipur 174 78 4 6 0 225 
Meghalaya 84 4 13 4 79 3 
Mizoram 0 1 1 0 0 1 
Nagaland 7 4 1 1 1 8 
Odisha 1517 3622 1037 965 579 886 
Puducherry 5 6 2 1 2 1 
Punjab 2924 2820 772 434 344 282 
Rajasthan 9341 8487 1899 2059 1671 2408 
Sikkim 0 0 2 0 0 77 
Tamil Nadu 1547 3913 783 918 608 886 
Telangana 1885 910 122 206 131 134 
Tripura 0 81 3 0 0 45 
Uttar Pradesh 44235 18092 11905 9817 2386 2192 
Uttarakhand 2281 1284 229 209 120 227 
West Bengal 17764 4814 1392 2864 852 777 

Source: IOCL on industry basis 

 

Öव¸छ भारत िमशन के अंतगªत हािसल िकए गए लàय 

3377. ®ी भाऊसाहबे राजाराम वाकचौरःे  

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः  

(क) Öव¸छ भारत िमशन (एसबीएम) के अंतगªत लàयŌ और उĥेÔयŌ को िकतना ÿाĮ कर िलया गया 

ह;ै  
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(ख) उĉ िमशन कì मु́ य िवशेषताए ं³या ह§ तथा इसके कायाªÆवयन के िलए मुहैया कराई गई िनिध 

का Êयौरा ³या है;  

(ग) उĉ िमशन के आरभं से क¤ þ सरकार और राºय सरकारŌ के बीच िनिध के िहÖसेदारी पैटनª का 

Êयौरा ³या है; और  

(घ) उĉ िमशन के अंतगªत अब तक िकए गए कायŎ का Êयौरा ³या है? 

जल शिĉ मýंालय म¤ राºय मýंी; तथा रेल मýंालय म¤ राºय मýंी (®ी वी. सोमÆना): 

(क): Öव¸छ भारत िमशन (úामीण) [एसबीएम(जी)] 2 अ³टूबर, 2014 को शłु िकया गया था िजसका 

उĥेÔय सभी úामीण पåरवारŌ को शौचालयŌ तक पहòंच ÿदान करके 2 अ³टूबर, 2019 तक úामीण 

±ेýŌ म¤ खुले म¤ शौच मĉु (ओडीएफ) का दजाª ÿाĮ करना है। एसबीएम (जी) के तहत, Öव¸छता 

कवरेज 2014 म¤ 39% स ेबढ़ाकर 2019 म¤ 100% कर िदया गया था, िजसम¤ एसबीएम (जी) के 

चरण- I के तहत िनिमªत 10 करोड़ स ेअिधक Óयिĉगत पाåरवाåरक शौचालय (आईएचएचएल) और 

देश के सभी गांवŌ न े2 अ³टूबर, 2019 तक Öवयं को ओडीएफ घोिषत कर िदया था। 

ओडीएफ िÖथित हािसल करन ेके बाद, एसबीएम (जी) का चरण- II 1 अÿैल, 2020 स ेगांवŌ 

म¤ ओडीएफ िÖथरता और ठोस और तरल अपिशĶ ÿबंधन (एसएलडÊÐयूएम) पर Åयान क¤ िþत करने 

के साथ शłु िकया गया ह,ै अथाªत् 2025-26 तक गांवŌ को ओडीएफ Èलस (मॉडल) म¤ बदलने के 

िलए। ओडीएफ Èलस ÿगित को तीन ®ेिणयŌ म¤ दजª िकया गया ह ैअथाªत उदीयमान और उººवल 

(मÅयवतê ®ेिणयां) और उÂकृĶ (अंितम ®ेणी)। राºयŌ/संघ राºय ±ेýŌ Ĭारा एसबीएम (जी) कì 

ऑनलाइन एकìकृत ÿबंधन सूचना ÿणाली (आईएमआईएस) पर िदए गए आंकड़Ō के अनसुार, देश 

के 5,86,788 गांवŌ म¤ स े5,64,096 गांवŌ न ेखुद को खुले म¤ शौच मĉु (ओडीएफ) Èलस (1,12,115 

उदीयमान, 7,337 उººवल और 4,44,644 उÂकृĶ) और 5,03,585 गांवŌ को ठोस अपिशĶ ÿबंधन 

(एसडÊÐयूएम) के साथ कवर िकया गया ह ैऔर 5,22,462 गांवŌ को 17-03-2025 तक देश म¤ तरल 

अपिशĶ ÿबंधन (एलडÊÐयूएम) म¤ शािमल िकया गया है।  

(ख): एसबीएम (जी) कì मु́ य िवशेषताए ंिनÌनानुसार ह§ :- 
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 चूंिक Öव¸छता राºय का िवषय ह,ै इसिलए राºय सरकारŌ को लचीलापन ÿदान करना तािक 

वे राºय िविशĶ आवÔयकताओ ंको Åयान म¤ रखते हòए अपनी कायाªÆवयन नीित, िनिधयŌ 

और तंýŌ के उपयोग पर िनणªय ले सक¤ ।  

 कायªøम को समयबĦ तरीके स े शłु करन े और सामूिहक पåरणामŌ को मापन े के िलए 

कायाªÆवयन एज¤िसयŌ कì ±मताओ ंको सŀुढ़ करना। 

एसबीएम (जी) के तहत िवगत 10 वषŎ और वतªमान वषª के दौरान जारी कì गई िनिधयां िनÌनानुसार 

ह§: 

 करोड़ Łपए म¤ 
वषª जारी 

2014-15 2849.95 
2015-16 6524.53 
2016-17 10496.04 
2017-18 16941.96 
2018-19 21629.79 
2019-20 11845.71 
2020-21 4947.92 
2021-22 3111.37 
2022-23 4925.14 
2023-24 6802.58 
2024-25 3014.06 

 

(ग): केÆþ और राºयŌ के बीच एसबीएम (जी) के अंतगªत िनिधयŌ कì िहÖसेदारी सामाÆय राºयŌ के 

िलए सभी घटकŌ के िलए 60:40 के अनपुात म¤ ह;ै वहé 8 पूवō°र राºयŌ (िसि³कम सिहत) और 

िहमाचल ÿदेश, उ°राखंड और जÌमू और कÔमीर संघ राºय ±ेý के मामल ेम¤ 90:10 के अनपुात 

म¤। अÆय संघ राºय ±ेýŌ के मामल ेम¤ 100% िहÖसा केÆþ Ĭारा वहन िकया जाता है।   

(घ): राºयŌ/संघ राºय ±ýेŌ Ĭारा एसबीएम (जी) कì ऑनलाइन समेिकत ÿबंधन सूचना ÿणाली 

(आईएमआईएस) पर सूिचत आंकड़Ō के अनसुार, एसबीएम (जी) के अंतगªत 11.83 करोड़ वयैिĉक 
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पाåरवाåरक शौचालयŌ (आईएचएचएल) और 2.53 लाख सामदुाियक Öव¸छता पåरसरŌ (सीएससी) 

का िनमाªण िकया गया है। इसके अलावा देश के 5,86,788 गांवŌ म¤ स े5,64,096 गांवŌ न ेखुद को 

खुले म¤ शौच मĉु (ओडीएफ) Èलस (1,12,115 उदीयमान, 7,337 उººवल और 4,44,644 

उÂकृĶ) घोिषत िकया ह ैऔर 5,03,585 गांवŌ को ठोस अपिशĶ ÿबंधन (एसडÊÐयूएम) म¤ शािमल 

िकया गया ह ैऔर 5,22,462 गांवŌ को तरल अपिशĶ ÿबंधन (एलडÊÐयूएम) म¤ शािमल िकया गया 

है।   

SIX-LANE ELEVATED CORRIDOR ALONG AROOR-EDAPPALLY BYPASS 

3378.  SHRI HIBI EDEN: 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state:  

 (a) whether the proposed six-lane elevated highway along the Aroor-Edappally 

bypass has been included in the National Highways Authority of India’s 

(NHAI) priority infrastructure development agenda, if so, the details thereof 

and if not, the reasons therefor;  

(b) whether the alignment study report for the project has been finalized, if so, 

the details thereof and if not, the reasons therefor;  

(c) whether the process of preparing the Detailed Project Report (DPR) can be 

expedited once the alignment is approved, if so, the details thereof and if 

not, the reasons therefor;  

(d) whether any alternative solutions have been considered by NHAI to address 

the growing traffic congestion if this project is delayed or not approved, if 

so, the details thereof and if not, the reasons therefor; and  
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(e) whether there is a tentative timeline for the approval, DPR preparation and 

execution of the project to ensure its timely completion, if so, the details 

thereof and if not, the reasons therefor? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a) to (e):  The Government sanctions and approves proposals of ring roads, 

bypasses and elevated corridors for development in major cities/ urban centers 

and State capitals in consultation with State Governments to decongest traffic 

and alleviate choke points on National Highways. As far as the proposed stretch 

is concerned, the work for preparing the Detailed Project Report (DPR), including 

alignment study has been awarded. Decision will be taken based on outcome of 

DPR, traffic density, speed drop, number of road entering/exiting the city, 

condition of roads, inter-se priority and synergy with PM Gati Shakti National 

Master Plan. 

 

MSMEs IN KERALA 

3379.  SHRI SHAFI PARAMBIL: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a) the number of Micro, Small and Medium Enterprises (MSMEs) registered in 

the country during the last ten years, State-wise particularly in Kerala, district-

wise; 

(b) the criteria for MSMEs to be registered in the Udyam Portal; 
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(c) whether the Government has changed the criteria for MSMEs to attract more 

entrepreneurs in trade and business; 

(d) if so, the details of new criteria or definition of MSMEs to be registered in the 

portal; and 

(e) the percentage increase of MSMEs in the country after changing the 

definition of MSMEs? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a):  Udyam Registration Portal was launched on 01.07.2020. As on 

15.03.2025, the total number of MSMEs registered in the country and in the State 

of Kerala on the Udyam Registration (UR) Portal and Udyam Assist Platform was 

6.13 Crore and 14.80 Lakh respectively. State-wise and Kerala State district-

wise details are given in the enclosed STATEMENT-I and STATEMENT-II 

respectively.  

(b) to (d): The Government, vide notification No. S.O. 2119(E) dated 26.06.2020, 

notified composite criteria of classification of MSMEs based on investment in 

plant and machinery or equipment and turnover of the enterprise. The new 

criteria is effective from 01.07.2020. Further, traders can also register on UR 

portal. However, the benefits to retail and wholesale trade MSMEs are to be 

restricted to Priority Sector Lending only.  

(e): As per Udyog Aadhaar Portal (since inception October 2015 to June 2020), 

the number of Micro, Small and Medium Enterprises (MSMEs) registered in All 
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India was 1.02 Crore. As on 15.03.2025, the total number of MSMEs registered 

in the country on the Udyam Registration Portal and Udyam Assist Platform is 

6.13 Crore. 

STATEMENT-I 

State-wise total enterprises registered under Udyam Registration and Udyam Assist Portal 
since 01.07.2020 to 15.03.2025 

Sl. 
No. 

State Name 

01/07/202
0 to 

31/03/202
1 

FY  
2021-22 

FY  
2022-23 

FY  
2023-24 

FY 2024-25 
(01/04/202

4 - 
15/03/2025

) 

1 
ANDAMAN AND NICOBAR 
ISLANDS 

1,794 2,911 3,846 5,398 4,195 

2 ANDHRA PRADESH 64,744 146,408 244,253 1,315,893 1,369,552 
3 ARUNACHAL PRADESH 724 2,256 6,950 11,027 14,034 
4 ASSAM 17,178 72,295 133,434 403,404 455,689 
5 BIHAR 89,607 220,092 321,999 1,632,193 1,091,175 
6 CHANDIGARH 5,751 9,515 10,100 22,414 16,587 
7 CHHATTISGARH 32,817 68,410 108,174 474,722 379,663 
8 DELHI 89,376 134,552 178,735 419,247 303,102 
9 GOA 6,001 8,579 15,448 46,142 30,719 
10 GUJARAT 244,350 395,147 519,909 1,389,298 947,212 
11 HARYANA 102,788 179,405 236,685 518,539 521,086 
12 HIMACHAL PRADESH 12,729 26,770 47,037 88,252 97,300 
13 JAMMU AND KASHMIR 26,323 74,151 103,601 292,195 214,853 
14 JHARKHAND 42,802 82,665 141,811 614,095 364,222 
15 KARNATAKA 151,323 313,286 421,479 1,537,846 1,673,239 
16 KERALA 71,390 117,190 179,791 622,569 489,688 
17 LADAKH 728 2,291 3,200 7,184 4,060 
18 LAKSHADWEEP 39 207 332 395 1,115 
19 MADHYA PRADESH 111,082 244,747 842,831 1,372,227 1,337,234 

20 MAHARASHTRA 
642,351 967,499 1,210,79

7 
2,731,222 2,472,775 

21 MANIPUR 10,325 13,652 21,121 46,940 44,153 
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22 MEGHALAYA 697 2,226 6,671 15,792 19,736 
23 MIZORAM 1,113 3,533 7,841 16,459 13,810 
24 NAGALAND 712 3,316 7,293 25,899 17,652 
25 ODISHA 49,164 105,577 171,315 1,043,615 565,445 
26 PUDUCHERRY 3,832 8,171 11,494 35,698 30,297 
27 PUNJAB 100,871 182,869 269,854 594,653 559,154 
28 RAJASTHAN 234,233 391,154 516,868 1,133,157 1,208,274 
29 SIKKIM 346 1,779 3,150 8,085 12,722 
30 TAMIL NADU 310,261 538,622 728,467 1,771,979 1,615,220 
31 TELANGANA 97,019 160,641 230,268 1,022,717 860,603 

32 
THE DADRA AND NAGAR 
HAVELI AND DAMAN AND 
DIU 

3,034 4,141 5,065 9,501 7,202 

33 TRIPURA 1,675 6,702 16,580 168,615 66,077 

34 UTTAR PRADESH 
217,266 413,221 1,469,90

3 
2,519,835 1,925,371 

35 UTTARAKHAND 22,506 49,489 72,885 210,161 148,821 
36 WEST BENGAL 62,795 169,360 277,965 2,766,160 1,062,284 

Total:- 
2,829,746 5,122,82

9 
8,547,15

2 
24,893,52

8 
19,944,321 

        * Udyam Assist Portal launched on 11.01.2023 

STATEMENT-II 

District Wise Total Enterprises Registered Under Udyam and UAP Since 
01/07/2020 to 15/03/2025 for Kerala State 
Sl. No. District Micro Small Medium Total 
1 ALAPPUZHA 109,365 933 48 110,346 
2 ERNAKULAM 177,190 4,958 463 182,611 
3 IDUKKI 41,287 597 24 41,908 
4 KANNUR 86,409 1,090 77 87,576 
5 KASARAGOD 40,820 492 25 41,337 
6 KOLLAM 114,920 1,358 75 116,353 
7 KOTTAYAM 81,002 1,226 84 82,312 
8 KOZHIKODE 120,465 1,589 151 122,205 
9 MALAPPURAM 109,292 1,562 100 110,954 
10 PALAKKAD 146,804 1,230 110 148,144 
11 PATHANAMTHIPTA 49,625 460 28 50,113 
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12 THIRUVANANTHAPURAM 201,759 1,639 109 203,507 
13 THRISSUR 150,148 1,853 160 152,161 
14 WAYANAD 30,709 367 25 31,101 
  Total:- 1,459,795 19,354 1,479 1,480,628 

* Udyam Assist Portal launched on 11.01.2023 

 

ROAD PROJECTS UNDER PM-GATI SHAKTI  

3380.   SHRI RAMASAHAYAM RAGHURAM REDDY: 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state: 

(a) the total length of expressways built under the PM-Gati Shakti in the country, 

State-wise; 

(b) the current implementation status of expressways under the scheme in 

Telangana; and 

(c) the steps taken by the Government to expedite the projects under the PM-

Gati Shakti scheme in Telangana? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a): The Government in Ministry of Road Transport and Highways (MoRTH) is 

primarily responsible for development and maintenance of National Highways 

(NHs), including National Expressways. All the NHs development projects, 

including development of access-controlled High Speed Corridors (HSC) / 

Expressways are planned in line with PM GatiShakti National Master Plan (NMP) 

Principles. 
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          National HSCs / Expressways in about 2,474 km length have been 

operationalized, State / Union Territory (UT) – wise details of which are as 

under:-  

Sl. No. State Operationalized Length (km) 
1 Delhi 9 
2 Gujarat 310 
3 Haryana 583 
4 Karnataka 151 
5 Madhya Pradesh 244 
6 Rajasthan 887 
7 Telangana 59 
8 Uttar Pradesh 231 

 (b): Four National HSCs / Expressways  (Hyderabad – Vishakhapatnam, 

Solapur - Kurnool – Chennai, Indore - Hyderabad and Nagpur – Vijayawada 

Corridors) in about 779 km length in the State of Telangana are under 

development, out of which 415 km length has been constructed. 

(c): The Government has taken number of steps to expedite the completion of 

projects in the country, including for the State of Telangana. These include:- 

a. Project planning including preparation of Detailed Project Report (DPR) 

mandated on PM GatiShakti National Master Plan (NMP) Portal 

b. Awarding projects after adequate preparation in terms of Land Acquisition 

(LA) and preconstruction activities 

c. Streamlining LA process and environment clearances 

d. Simplified procedure for approval of GAD (General Arrangement Drawing) 

by Railways 
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e. Promoting Contractor’s Ecosystem by rationalising the projects and 

contract documents 

f. Revamping dispute resolution mechanism  

g. Relaxations in contract provisions under "Atmanirbhar Bharat" to improve 

liquidity of funds 

h. Periodic reviews of projects at various levels 

राजमागª नेटवकª  का िवÖतार 

3381. ®ीमती भारती पारधी: 

  ®ी ®ीरगं आÈपा चंदू बारणे: 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक:  

(क) ³या राजमागª नेटवकª  का िवÖतार आिथªक विृĦ और िवकास म¤ योगदान देता है और यिद हां, 

तो तÂसंबंधी Êयौरा ³या है; 

(ख) सरकार दशे के िविभÆन ±ेýŌ और िवशेषकर मÅय ÿदेश के बालाघाट िजले म¤ राजमागª िनमाªण 

को िकस ÿकार ÿाथिमकता देती है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) संपूणª देश म¤ राÕůीय राजमागŎ के िवशाल नेटवकª  का संर±ण करने म¤ ³या चनुौितयां ह§; 

(घ) िनमाªण चरण के पĲात् राजमागŎ का उिचत अनरु±ण सिुनिĲत करने के िलए ³या ÿणािलयां 

Öथािपत कì गई ह§; 

(ङ) सड़क सरु±ा म¤ सधुार लाने और राजमागŎ पर दघुªटनाओ ंको कम करने के िलए ³या उपाय िकए 

जा रहे ह§; और 

(च) राजमागª पर िव®ाम ÖथलŌ और अÆय सिुवधाओ ंके िवकास कì भावी योजनाए ं³या ह§ और उनके 

कायाªÆवयन कì िÖथित ³या है? 

सड़क पåरवहन और राजमागª मýंी (®ी िनितन जयराम गडकरी): 
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(क) अवसंरचना ±ेý जो अथªÓयवÖथा का ÿमुख चालक ह,ै तेजी से आिथªक िवकास और वृिĦ म¤ 

योगदान देता है। देश म¤ राÕůीय राजमागª नेटवकª  कì लंबाई माचª, 2014 म¤ 91,287 िकलोमीटर से 

बढ़कर वतªमान म¤ 1,46,204 िकलोमीटर हो गई है। िवगत कुछ वषŎ म¤ बजटीय आवंटन म¤ विृĦ के 

साथ, सड़कŌ कì गणुव°ा म¤ काफì सुधार हòआ है। 4 और उससे अिधक लेन वाले एनएच नेटवकª  कì 

लंबाई 2014 म¤ 18,371 िकमी से 2.5 गनुा बढ़कर लगभग 48,430 िकमी हो गई है। साथ ही, 2 लेन 

से कम एनएच का अनपुात 2019 म¤ 30% से घटकर कुल एनएच नेटवकª  का 9% हो गया है। लगभग 

2,474 िकलोमीटर लंबाई म¤ राÕůीय हाई Öपीड कॉåरडोर (एचएससी) / ए³सÿेसवे पहले ही चालू हो 

चुके ह§। 

 उपयुªĉ िवकासŌ से देश भर म¤ राÕůीय राजमागŎ तक ±ेýीय संपकª ता और पहòंच म¤ विृĦ हòई 

ह,ै िजसम¤ लॉिजिÖटक द±ता भी शािमल है। 

(ख): राÕůीय राजमागŎ का िवकास और रखरखाव एक सतत ÿिøया है। तदनुसार, राÕůीय राजमागŎ 

पर िनमाªण कायª यातायात सघनता, सड़क कì िÖथित, पारÖपåरक ÿाथिमकता और पीएम गितशिĉ 

राÕůीय माÖटर Èलान (एनएमपी) के साथ तालमेल के आधार पर िकए जाते ह§। वतªमान म¤ देश म¤ 

8.11 लाख करोड़ Łपये कì लागत से 31,187 िकलोमीटर लंबाई म¤ 1,310 राÕůीय राजमागª 

पåरयोजनाए ं िनमाªणाधीन ह§। मÅय ÿदेश राºय (बालाघाट िजले सिहत) सिहत ऐसे कायŎ का 

राºय/संघ राºय ±ेý (यूटी)-वार Êयौरा संलµन िववरण-I म¤ िदया गया है। 

(ग) और (घ): सरकार ने मौजूदा राÕůीय राजमागª नेटवकª  के रखरखाव को ÿाथिमकता दी है और 

अÆय बातŌ के साथ-साथ उ°रदायी रखरखाव एज¤सी के माÅयम से सभी राÕůीय राजमागª खंडŌ के 

रखरखाव और मरÌमत (एमएडंआर) को सिुनिĲत करने के िलए एक तंý िवकिसत िकया है। 

 राÕůीय राजमागŎ के उन खंडो का एमएडंआर, जहां िवकास कायª शुł हो चकेु ह§ या संचालन, 

रखरखाव और हÖतांतरण (ओएमटी) åरयायत¤/ संचालन और रखरखाव (ओएडंएम) िववरण सŏप ेजा 

चुके ह§, दोष दयेता अविध (डीएलपी)/åरयायत अविध के अंत तक संबंिधत åरयायतúाही/संिवदाकारŌ 

कì िजÌमेदारी है। इसी तरह, टीओटी (टोल ऑपरेट एडं ůांसफर) और इनिवट (इĀंाÖů³चर 
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इÆवेÖटम¤ट ůÖट) के तहत िकए गए राÕůीय राजमागŎ के खंडो के िलए, एमएडंआर िजÌमेदारी åरयायत 

अविध के अंत तक संबंिधत åरयायतúाही कì है। 

 राÕůीय राजमागŎ के शेष सभी खंडŌ के िलए, सरकार ने कायª िनÕपादन आधाåरत रखरखाव 

करार (पीबीएमसी) या अÐपकािलक रखरखाव करार (एसटीएमसी) के माÅयम से रखरखाव कायª 

करने का नीितगत िनणªय िलया है। 

(ङ) सरकार ने िश±ा, इंजीिनयåरंग (सड़क और वाहन दोनŌ), ÿवतªन और आपातकालीन दखेभाल 

के आधार पर सड़क सरु±ा के मĥेु को हल करने के िलए एक बहòआयामी रणनीित तैयार कì है। सड़क 

सरु±ा मĥुŌ को हल करने के िलए कì गई िविभÆन पहलŌ का Êयौरा संलµन िववरण-II म¤ िदया गया है। 

(च) सरकार ने राÕůीय राजमागŎ के िकनारे लगभग 40-60 िकलोमीटर के अंतराल पर मागªÖथ 

सिुवधाओ ं(डÊÐयूएसए) के िवकास कì पåरकÐपना कì है। सड़क पåरवहन और राजमागª मýंालय ने 

लगभग 700+ डÊÐयूएसए सŏपे जाने कì योजना बनाई है। अब तक कुल 393 डÊÐयूएसए िदए जा 

चकेु ह§, िजनम¤ से 94 चालू ह§। चालू 94 डÊÐयूएसए म¤ से 59 ůकर सुिवधाओ ंसे लैस ह§ और 50 

इलेि³ůक वाहन (ईवी) चािज«ग Öटेशन से लैस ह§। इसके अितåरĉ, ůकर सुिवधाओ ंके िवकास के 

िलए तेल िवपणन कंपिनयŌ (ओएमसी) को 100 Öथल (साइट्स) आवंिटत िकए गए ह§। 

िववरण- I 
मÅय ÿदेश राºय (बालाघाट िजले सिहत) सिहत िनमाªणाधीन राÕůीय राजमागª कायŎ का 
राºय/सघं राºय ±ेý-वार Êयौरा:- 

øम स.ं राºय कायŎ कì सं́ या 
लंबाई (िकमी 

म¤) 
लागत ( करोड़ 

Ł. म¤) 
1 आňं ÿदेश 97 2,378 55,661 
2 अŁणाचल ÿदेश 18 356 4,227 
3 असम 59 1,054 36,093 
4 िबहार 67 2,143 64,766 
5 छ°ीसगढ 41 1,384 15,181 
6 गोवा 20 37 1,549 
7 गजुरात 40 1,205 36,132 
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8 हåरयाणा 20 549 20,015 
9 िहमाचल ÿदेश 31 586 17,987 

10 झारखंड 29 838 19,439 
11 कनाªटक 72 1,831 36,178 
12 केरल 20 708 50,495 
13 मÅय ÿदेश 58 2,036 29,030 
14 महाराÕů 135 2,944 72,437 
15 मिणपुर 32 703 10,514 
16 मेघालय 14 286 5,344 
17 िमजोरम 15 452 8,030 
18 नागाल§ड 25 523 7,436 
19 ओिडशा 62 1,174 21,525 
20 पंजाब 36 1,143 38,133 
21 राजÖथान 41 1,170 17,047 
22 िसि³कम 13 197 4,019 
23 तिमलनाडु 56 984 36,490 
24 तेलंगाना 52 1,423 25,323 
25 िýपरुा 14 293 7,215 
26 उ°र ÿदेश 92 2,470 89,103 
27 उ°राखंड 56 720 19,067 
28 पिĲम बंगाल 30 379 12,413 

29 
अंडमान व नोकोबार Ĭीप 
समूह 

6 179 1,314 

30 
दादरा और नगर हवेली 
तथा दमन और दीव 

3 37 338 

31 िदÐली 3 37 4,780 
32 जÌमू और कÔमीर 47 810 41,735 
33 लĥाख 6 159 2,076 
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िववरण-II 
सड़क सुर±ा के िलए सडक पåरवहन और राजमागª मýंालय म¤ क¤ þ सरकार Ĭारा कì गई िविभÆन 
पहलŌ का Êयौरा:- 

(क)  िश±ा: 

i. सड़क सुर±ा को बढ़ावा दनेे के िलए िविभÆन एज¤िसयŌ को िव°ीय सहायता ÿदान करने के 

िलए एक सड़क सुर±ा ÿचार Ó यवÖ था योजना लागू कì गई है। 

ii. जागłकता फैलाने और सड़क सरु±ा सŀुढ़ीकरण के िलए ÿित वषª राÕ ůीय सड़क सुर±ा 

माह/ सĮाह मनाना। 

iii. पूरे देश म¤ राº य/िजला Öतर पर űाइिवंग ÿिश±ण और अनुसंधान संÖथान (आईडीटीआर), 

±ेýीय űाइिवंग ÿिश±ण क¤ þ (आरडीटीसी) और űाइिवंग ÿिश±ण क¤ þ (डीटीसी) कì 

Öथापना हेत ुएक योजना लागू करना।  

(ख)  इंजीिनयåरगं:  

ख.1 सड़क इंजीिनयåरगं 

i. सभी राजमागŎ (एनएच) का तृतीय प± के लेखा परी±क/िवशेष²Ō के माÅ यम से सड़क 

सरु±ा ऑिडट (आरएसए) सभी चरणŌ अथाªत् िडजाइन, िनमाªण, संचालन और रखरखाव 

म¤ कराना अिनवायª कर िदया गया है।   

ii. राÕůीय राजमागŎ पर Êलकै Öपॉट्स/दघुªटना संभािवत ÖथानŌ को िचिĹत और सधुार 

करने को उ¸च ÿाथिमकता। 

iii. मýंालय के अधीन आने वाली सड़क ÖवािमÂव एज¤िसयŌ के ÿÂयेक ±ेýीय कायाªलय म¤ 

सड़क सरु±ा अिधकारी (आरएसओ) को आरएसए और अÆय सड़क सरु±ा सबंधंी कायŎ 

कì देखरखे करने के िलए नािमत िकया गया है। 



20.03.2025  803 
 

 
 

iv. पूरे भारत म¤ सड़क दघुªटनाओ ंके आंकड़Ō को दजª करने, उनका ÿबंधन और िवĴेषण 

के िलए एक क¤ þीय भंडार Öथािपत करने के िलए इल³ेůॉिनक िवÖतृत दघुªटना åरपोटª 

(ई-डीएआर) पåरयोजना शłु कì गई है। 

v. ए³सÿेसवे और राÕůीय राजमागŎ पर साइनेज के ÿावधान के िलए िदशा-िनद¥श जारी 

िकए गए ह§, तािक वाहन चालकŌ को बेहतर ŀÔयता और सहज मागªदशªन िमल सके। 

vi. सड़क िडजाइन, िनमाªण और रखरखाव के िलए समय-समय पर क¤ þ सरकार Ĭारा 

िनधाªåरत मानकŌ का अनुपालन करने म¤ िवफल रहने पर मोटर यान अिधिनयम, 1988 

म¤ ÿावधान िकए गए ह§।  

            ख.2 वाहन इंजीिनयåरगं: 

 वाहनŌ को सरुि±त बनाने के िलए पहल कì गई,ं िजनम¤ िनÌनिलिखत शािमल ह§:- 

i. वाहन कì अगली सीट पर चालक के बगल म¤ बैठे याýी के िलए एयरबैग का अिनवायª 

ÿावधान। 

ii. मोटर साइिकल पर सवारी करने या उस पर ले जाए जाने वाले चार वषª से कम आय ुके 

ब¸चŌ के िलए सुर±ा उपायŌ से संबिंधत िनधाªåरत मानदडं। इसम¤ सरु±ा हान¥स, øैश हेलमेट 

के उपयोग को भी िनिदªĶ िकया गया है और गित को 40 िकमी ÿित घंटे तक सीिमत रखा 

गया है। 

  iii. िनÌनिलिखत सूचीबĦ सरु±ा ÿौīोिगिकयŌ के िफटम¤ट के िलए अिनवायª ÿावधान: - 

एम1 ®ेणी के वाहनŌ के िलए: 

 űाइवर और सह-चालक के िलए सीट बेÐट åरमाइंडर (एसबीआर) 

 स¤ůल लॉिकंग िसÖटम के िलए मैनुअल ओवरराइड 

 अित रÉतार चेतावनी ÿणाली 

सभी एम और एन ®ेणी के वाहनŌ के िलए: 
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 åरवसª पािक« ग चेतावनी ÿणाली 

iv. एल [चार पिहयŌ से कम वाले मोटर वाहन और ³वािűसाइिकल शािमल है] एम [यािýयŌ को 

पåरवहन के िलए उपयोग िकए जाने वाले कम से कम चार पिहयŌ वाले मोटर वाहन] और एन 

[माल के पåरवहन के िलए उपयोग िकए जाने वाले कम से कम चार पिहयŌ वाले मोटर वाहन, जो 

बीआईएस मानकŌ म¤ िनधाªåरत शतŎ के अधीन माल के अलावा ÓयिĉयŌ को भी ले जा सकते ह§] 

®ेिणयŌ के कुछ वगŎ के िलए एटंी-लॉक āेिकंग िसÖटम (एबीएस)। 

v. दो पिहया, ितपिहया, ³वािűसाइिकल, दमकल, एबंुल¤स और पिुलस वाहनŌ को छोड़कर सभी 

पåरवहन वाहनŌ म¤ गित सीिमत करने वाली िविशÕ टता/गित सीिमत करने वाला उपकरण 

अिनवायª िकया गया। 

vi. Öवचािलत परी±ण ÖटेशनŌ कì माÆयता, िविनयमन और िनयंýण के िलए िनयम ÿकािशत िकए 

गए, जो Öवचािलत उपकरणŌ के माÅयम से वाहनŌ कì िफटनेस जांच कì ÿिøया और एटीएस 

Ĭारा िफटनेस ÿमाण पý देने कì ÿिøया को पåरभािषत करते ह§। िनयमŌ म¤ 31.10.2022 और 

14.03.2024 को और संशोधन िकया गया है। 

vii. ÿोÂसाहन/हतोÂ साहन के आधार पर वाहन Öøैिपंग नीित तैयार कì गई और परुाने, अनपुयĉु 

और ÿदूषणकारी वाहनŌ को चरणबĦ तरीके से हटाने के िलए एक पाåरिÖथितकì तंý बनाया 

गया। 

viii. Öवचािलत ÿणाली के माÅयम से वाहनŌ कì िफटनेस जांचने के िलए क¤ þीय सहायता से ÿÂयेक 

राºय/संघ राº य ±ेý म¤ एक आदशª िनरी±ण और ÿमाणन क¤ þ Öथािपत करने कì एक योजना 

तैयार कì गई। 

ix. याýी कारŌ कì सरु±ा रिेटंग कì अवधारणा को शłु करने और उपभोĉाओ ंको सूिचत िनणªय 

लेने के िलए सशĉ बनाने के िलए भारत Æ यू कार एसेसम¤ट ÿोúाम (बीएनसीएपी) के संबंध म¤ 

िनयम ÿकािशत िकए गए। 
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x. मूल उपकरण िनमाªताओ ं(ओईएम) और बस बॉडी िबÐडरŌ Ĭारा बसŌ के िविनमाªण के ±ेý म¤ 

िनधाªåरत समान अवसर के संबधं म¤ िनयम ÿकािशत िकए गए। 

xi. 1 अ³टूबर, 2025 को या उसके बाद िनिमªत एन2 (3.5 टन से अिधक लेिकन 12.0 टन से 

अिधक नहé सकल वाहन भार वाला माल वाहन) और एन3 (12.0 टन से अिधक सकल वाहन 

भार वाला माल वाहन) ®ेणी के वाहनŌ के केिबन के िलए एयर कंडीशिनंग ÿणाली लगाना 

अिनवायª। 

xii. िदनांक 1 अÿैल 2025 से एम, एन और एल7 ®ेणी के मोटर वाहनŌ म¤ सरु±ा बÐेट 

अस¤बिलयŌ, सरु±ा बÐेट एकंरजे और सुर±ा बÐेट और िनयंýण ÿणाली संÖ थापन के िलए 

संशोिधत मानकŌ कì ÿयोºयता के ÿावधान करने के िलए सरु±ा बÐेट, िनयंýण ÿणाली और 

सरु±ा बÐेट åरमांइडर के मानकŌ के संशोधन के िलए िनयम ÿकािशत िकए गए। इसके अलावा, 

1 अÿैल 2025 को और उसके बाद िनिमªत ®ेणी एम1 के वाहनŌ को एआईएस-145-2018 के 

अनसुार आगे कì ओर वाली सभी िपछली सीटŌ के िलए सरु±ा बÐेट åरमाइंडर कì आवÔयकता 

को पूरा करना होगा।  

    (ग) ÿवतªन 

i. मोटर यान (संशोधन) अिधिनयम, 2019 स´त अनपुालन सिुनिĲत करने और यातायात 

िनयमŌ के उÐलंघन के ÿितवारण बढ़ाने और ÿौīोिगकì के उपयोग के माÅयम से स´त 

ÿवतªन के िलए कठोर शािÖतयŌ का ÿावधान करता है। 

ii. सरकार ने सड़क सुर±ा कì इल³ेůॉिनक िनगरानी और ÿवतªन के िलए िनयम जारी िकए ह§। 

ये िनयम भारत के दस लाख से अिधक आबादी वाले शहरŌ और राÕůीय Öव¸छ वाय ुकायªøम 

(एनसीएपी) के अंतगªत आने वाले शहरŌ म¤ राÕůीय राजमागŎ, राºयीय राजमागŎ और 

महÂवपूणª ज³ंशनŌ पर उ¸च जोिखम और उ¸च सघनता वाले गिलयारŌ पर इल³ेůॉिनक 

ÿवतªन उपकरण लगाने के िलए िवÖतृत ÿावधान िनिदªĶ करते ह§। 
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iii. 10 जून, 2024 को सरकार ने मोटर यान अिधिनयम, 1988 के अनपुालन को सिुनिĲत 

करने के िलए तकनीकì हÖत±ेप पर सभी राºयŌ और संघ राº य ±ेýŌ को परामशê जारी कì 

है।  

(घ) आपातकालीन देखभाल: 

i. ऐसे नेक Óयिĉ (गडु समाåरटन) कì सुर±ा के िलए िनयम ÿकािशत िकए गए ह§, जो सĩावनापूवªक, 

Öवे¸छा से और िकसी परुÖकार या मुआवजे कì अप±ेा के िबना दघुªटना Öथल पर पीिड़त को 

आपातकालीन िचिकÂसा या गैर-िचिकÂसा देखभाल या सहायता ÿदान करता है या ऐसे पीिड़त 

को अÖपताल पहòंचाता है। 

ii. िहट एडं रन मोटर दघुªटनाओ ंके पीिड़तŌ के िलए मआुवजा बढ़ाया गया (गंभीर चोट के िलए 

12,500 Łपये से 50,000 Łपये और मÂृय ुहो जाने पर 25,000 Łपये से 2,00,000 Łपये 

तक)। 

iii. भारतीय राÕůीय राजमागª ÿािधकरण ने राÕůीय राजमागŎ के पूरे हो चुके कॉåरडोर पर टोल 

Èलाजा पर पैरामेिडकल Öटाफ/आपातकालीन िचिकÂसा तकनीिशयन/नसª के साथ एÌबलु¤स का 

ÿावधान िकया है। 

iv. सरकार ने राÕůीय ÖवाÖÃय ÿािधकरण (एनएचए) के साथ िमलकर चंडीगढ़, हåरयाणा, पंजाब, 

उ°राखंड, पडुुचेरी और असम म¤ सड़क दघुªटनाओ ंके पीिड़तŌ को नगदीरिहत  उपचार ÿदान 

करने के िलए एक पायलट कायªøम लागू िकया है। 

 

िनजी ±ेý कì सÖंथाओ ंĬारा लघु और मÅयम उīोगŌ कì Öथापना 

3382. ®ी अशोक कुमार रावत:  

³ या सूà म, लघु और मÅ यम उīम मýंी यह बताने कì कृपा कर¤गे िक:  
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(क)  ³या उ°र ÿदेश म¤ कुछ िनजी ±ेý कì सÖंथाओ ंने लघु और मÅयम उīम (एसएमई) Öथािपत 

करने के िलए सरकार को अपने ÿÖताव ÿÖतुत िकए ह§;     

(ख) यिद हां, तो ³या सरकार का ऐसे ÿÖतावŌ को Öवीकार करने का ÿÖताव ह§; 

(ग) यिद हां, तो िकस ÿकार कì औīोिगक इकाइयां Öथािपत करने का ÿÖताव है; और 

(घ) इस संबंध म¤ एकý िकया जा रहा िजलेवार Êयौरा ³या है? 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय 

मýंी (कुमारी शोभा काराÆ दलाजे): 

(क) से (घ) : एमएसएमई ±ेý म¤ िनजी उīम शािमल ह§ और इस ±ेý म¤ िनवेश Öवयं उīिमयŌ Ĭारा 

िकया जाता है। उīोगŌ का संवधªन और िवकास राºय का िवषय है। केÆþ सरकार, उ°र ÿदेश 

सिहत पूर ेदेश म¤ एमएसएमई के समú िवकास और संवधªन के िलए िविभÆन योजनाओ,ं कायªøमŌ 

और नीितगत पहलŌ के माÅयम से राºय/संघ राºय सरकारŌ के ÿयासŌ म¤ सहायता ÿदान करती 

है। इन पहलŌ म¤ अÆय के साथ-साथ उīम पंजीकरण पोटªल, उīम सहायता Èलेटफॉमª, ÿधानमंýी 

रोजगार सजृन कायªøम, सूàम और लघु उīमŌ के िलए ऋण गारंटी योजना, सूàम और लघु उīम- 

³लÖटर िवकास कायªøम, एमएसएमई के कायªिनÕपादन को बढ़ाना और गित देना, आÂमिनभªर 

भारत कोष, पीएम िवĵकमाª और एमएसएमई च§िपयंस योजना आिद शािमल ह§। इसके अलावा, टूल 

łम और तकनीकì सÖंथानŌ के तहत, एमएसएमई मýंालय ने ÿासंिगक ÿौīोिगिकयŌ से संबĦ 

एमएसएमई को सहायता ÿदान करने के िलए ÿौīोिगकì क¤ þŌ के łप म¤ 18 टूल łम और तकनीकì 

सÖंथान Öथािपत िकए ह§। इन योजनाओ ंके अंतगªत ÿाĮ होने वाले लाभ देश के सभी पाý एमएसएमई 

को उपलÊध ह§, बशत¥ वे िदशािनद¥शŌ और पाýता मानदडंŌ को पूरा कर¤। 

 उ°र ÿदेश म¤ 01-07-2020 को Öथापना से 17-03-2025 तक 65,50,130 एमएसएमई 

को यूआरपी पर पंजीकृत िकया गया है। 
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अÂयिधक टोल वसूली 

3383. ®ी हनुमान बेनीवाल: 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक:  

(क) ³या िदÐली-जयपरु राÕůीय राजमागª (एनएच)-8 पर सúंिहत टोल टै³स िनमाªण लागत कì तुलना 

म¤ काफì अिधक है; 

(ख) यिद हां, तो संúिहत टोल टै³स तथा उĉ राजमागª कì िनमाªण लागत संबंधी Êयौरा ³या है; 

(ग) ³या महाराÕů और उ°र ÿदेश म¤ राजÖथान कì तुलना म¤ अिधक राÕůीय राजमागª होने के 

बावजूद राजÖथान म¤ टोल टै³स वसूली इन दोनŌ राºयŌ कì तलुना म¤ अिधक है तथा यिद हां, 

तो इसके ³या कारण ह§; और 

(घ) ³या सरकार को पता है िक राजÖथान म¤ टोल टै³स वसूली के बावजूद कई राÕůीय राजमागŎ 

कì हालत खराब है तथा यिद हां, तो ऐसी सड़कŌ पर टोल टै³स वसूली का औिचÂय ³या है? 

सड़क पåरवहन और राजमागª मýंी (®ी िनितन जयराम गडकरी): 

(क): राÕůीय राजमागŎ (एनएच) पर शÐुक Èलाजाओ ंपर ÿयोĉा शÐुक का संúहण राÕůीय राजमागª 

शÐुक िनयमावली के ÿावधानŌ के अनुसार िकया जाता है, जो थोक मÐूय सूचकांक से अनøुिमत 

एनएच लंबाई के ÿित िकलोमीटर आधार दर िनिदªĶ करता है। 

इसके अलावा, िकसी भी राजमागª पर ÿयोĉा शÐुक सúंहण कì रािश उस मागª पर यातायात 

कì सं´या, वाहन कì ®ेणी (मÐटी-ए³सल आिद), गिलयार ेके ÿकार (औīोिगक क¤ þ आिद), राजमागª 

कì महÂवपूणª शहरŌ से संपकª ता आिद के आधार पर िनधाªåरत होती है। 

(ख): एनएच-48 (परुाना एनएच-08) के िदÐली-जयपुर खंड पर सúंहण ÿयोĉा शÐुक और रखरखाव 

लागत सिहत िनमाªण लागत, उĉ खंड पर Óययीत अÆय दीघªकालीन लागत का Êयौरा िनÌनानुसार 

ह:ै 

ø 
.स. 

एनएच-48 का खंड  
(पुराना एनएच-08) 

पåरयोजना कì िनयत 
ितिथ 

ÿयोĉा शÐुक सúंहण  
( करोड़ Łपए म¤) 

Óयय कì गई लागत 
(करोड़ Łपए म¤ ) 
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1 
गड़ुगांव- कोटपतुली -

जयपरु 
03.04.2009 

9,218.30 6,430.00 

2 िदÐली-गड़ुगांव 12.01.2003 2,727.50 2,489.45 
कुल 11,945.80 8,919.45 

सúंहण के ÿारभं से समयाविध के दौरान संúिहत ÿयोĉा शÐुक म¤ छूट नहé दी जाती है, इसिलए 

इसकì िनमाªण लागत से तलुना नहé कì जा सकती। 

(ग): राजÖथान, उ°र ÿदेश और महाराÕů राºय म¤ िव°ीय वषª 2023-24 के िलए ÿयोĉा शÐुक 

सúंह िनÌनानुसार है: 

राºय का नाम ÿयोĉा शुÐक सúंह ( करोड़ Łपए म¤) 
राजÖथान 5,885.03 
उ°र ÿदेश 6,695.40 
महाराÕů 5,352.53 

इसके अलावा, शÐुक Èलाजा पर ÿयोĉा शÐुक राÕůीय राजमागª के खंड के उपयोग के िलए 

राÕůीय राजमागª शÐुक िनयमŌ के ÿावधानŌ के अनुसार एकý िकया जाता ह ैजो देश भर म¤ समान 

łप स ेसंबंिधत ®ेणी के वाहनŌ के िलए लागू होते ह§। ÿयोĉा शÐुक सúंहण राजमागª कì लंबाई के 

अलावा राÕůीय राजमागª पर चलने वाले वाहनŌ कì ®ेणी और यातायात पर िनभªर करता है। 

(घ): राÕůीय राजमागª शÐुक Èलाजाओ ंपर ÿयोĉा शÐुक दर¤ मौजूदा राÕůीय राजमागª शÐुक िनयमŌ 

के अनसुार लगाई जाती ह§। 

पलुŌ, संरचनाओ ंआिद सिहत राÕůीय राजमागŎ (एनएच) कì मरÌमत और रख-रखाव िविभÆन 

तरीकŌ से िकया जाता है। इंजीिनयåरंग, ÿापण और िनमाªण (ईपीसी) अनुबंधŌ म¤, संिवदाकार िनमाªण 

अविध के दौरान और उसके बाद दोष देयता अविध-सह-रखरखाव अविध के दौरान सड़क का 

रखरखाव करते ह§। िडजाइन, िनमाªण, िव°, संचालन और हÖतांतरण (डीबीएफओटी)/हाइिāड 

एÆयइुटी मोड (एचएएम) अनबुधंŌ म¤, åरयायतकताª िनमाªण अविध के दौरान और उसके बाद åरयायत 

अविध के अंत तक सड़क का रखरखाव करते ह§। टोल ऑपरटे एडं ůांसफर (टीओटी)/इनिवट 

समझौतŌ के िवशेष ÿयोजन वाहन (एसपीवी) के åरयायतकताª åरयायत अविध के दौरान सड़क का 
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रखरखाव करते ह§। राÕůीय राजमागª के बाकì खंडो का रखरखाव आम तौर पर कायª िनÕपादन 

आधाåरत रखरखाव िववरण (पीबीएमसी) और अÐपकािलक रखरखाव िववरण (एसटीएमसी) के 

संिवदाकारŌ Ĭारा िकया जाता है। 

DEVELOPMENT OF TRIBAL MUSEUMS  

3384. SHRI SUKANTA KUMAR PANIGRAHI:   

Will the Minister of TRIBAL AFFAIRS be pleased to state:  

(a) the number of district-level tribal museums is currently operational in Odisha, 

district-wise; 

(b) the details of the funds allocated and disbursed for these museums during 

the last five years, district-wise; 

(c) whether the State Government is collaborating with the Ministry for the 

establishment and management of these museums and if so, the details 

thereof; and 

(d) whether the Government proposes to integrate Artificial Intelligence (AI) and 

Machine Learning (ML)-based tools for digitalization, interactive exhibits and 

enhanced visitor experiences in these museums and if so, the details 

thereof?   

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY):  

(a) and (b): As informed by State Government of Odisha, no district-level tribal 

museum is currently operational in Odisha so no funds have been allocated and 

disbursed. However, the allocation of funds for Odisha State Tribal Museum is 

as under:  
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(c) and (d): Odisha State Tribal Museum (OSTM) is functioning in collaboration 

with Ministry of Tribal affairs (MoTA) under the Centrally Sponsored Scheme 

“Support to Tribal Research Institute”. Further, Odisha State Tribal Museum 

(OSTM) has taken steps for interactive exhibits and enhanced visitor 

experiences like Visual Reality (VR) Display, Projection Mapping, Digital Boards, 

talking artefacts etc.  

POTABLE WATER CONNECTIONS TO SC HOUSEHOLDS UNDER NRDWP 

3385. DR. D RAVI KUMAR: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a)  the number of Scheduled Caste (SC) households in the country currently 

who have access to potable water through tap connections under the 

National Rural Drinking Water Programme (NRDWP), State-wise; 

(b)  the total funds earmarked for SC habitations to ensure the provision of 

potable water connections and the manner in which the guidelines 

implemented in the States; 

(c)  the manner in which SC households provided with tap water connections that 

meet the service level of 55 litres per capita per day; and 

Year Amount allocated (in Rs.) 
2019-20 3,67,25000 
2020-21 1,65,00000 
2021-22 1,81,50000 
2022-23 3,49,65000 
2023-24 2,19,61500 
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(d)  whether any significant disparities among the States in providing tap water 

connections to SC households and if so, the details thereof along with the 

specific measures taken by the Government to ensure equitable access to 

potable water for SC habitations across all States? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND 

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. 

SOMANNA):  

(a) to (d): Since August 2019, the Government of India, in partnership with 

States, is implementing the Jal Jeevan Mission (JJM), after subsuming erstwhile 

National Rural Drinking Water Programme (NRDWP), for making provision of 

potable water supply through functional tap water connection i.e. at a service 

level of 55 litre per capita per day (lpcd), of prescribed quality (BIS:10500), on 

regular and long-term basis to every rural household of the country inter alia 

including Scheduled Caste (SC). 

JJM follows a universal approach for coverage of rural households. 

Further, while allocating the fund under JJM, 10% weightage is assigned for rural 

SC/ ST population, so as to prioritize their coverage. Also, States/ UTs have 

been advised to prioritize the coverage of SC/ST concentrated villages. As 

reported by States, out of 215.75 lakh rural households in SC dominated 

habitations, as on 17.03.2025, more than 172.86 lakh (80.12%) households have 

been provided with tap water connection. State/ UT-wise details of tap water 

connections in SCs concentrated areas as on 17.03.2025 are given in the 
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enclosed Statement. Details of Scheduled Castes (SCs) households provided 

with tap water connection is not maintained at Government of India level.  

Further, 22% of annual allocation of fund under JJM is mandatorily 

earmarked for Scheduled Caste Sub Plan (SCSP). The detail of funds allocated 

under JJM and fund drawn by the States under Scheduled Caste Sub Plan is as 

follows: 

(Amount in Rs. Crore) 

Year 
Allocation 
as per RE 

Actual 
Utilization 

Fund drawn by 
States under SCSP 

2019-20 10,000.66 10,000.44 2,200.15 
2020-21 11,000 10,999.94 2,508.90 
2021-22 45,011 40,125.64 8,826.30 
2022-23 55,000 54,839.79 12,100 
2023-24 70,000 69,992.34 15,400 
2024-25* 22,694 22,485.88 4,967.68 

*As on 17.03.2025 

Water being a State subject, the responsibility of planning, approval, 

implementation, operation, and maintenance of drinking water supply schemes, 

lies with State/ UT Governments. States/ UTs have been advised, through 

numerous review meetings, field visits, etc., to ensure functionality of tap water 

connections provided inter alia including quantity, quality and regularity of water 

supplied to all the rural households. Further, no such information with regard to 

disparity among the States in providing tap water connections to SC households 

has so far been received in this Department. 
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STATEMENT 
State/ UT-wise status of tap water connections in rural households in SC 

dominated areas (as on 17.03.2025) 
(Number in lakhs) 

S. 

No. 
State/ UT Total rural HHs 

in SC dominated 

HHs with tap 

water 

% of HHs with 

tap water 
1. Andhra Pradesh 10,76,109 8,66,799 80.55 
2. Arunachal 537 537 100 
3. Assam 4,00,142 3,25,656 81.39 
4. Bihar 10,43,246 10,17,893 97.57 
5. Chhattisgarh 4,13,876 3,35,423 81.04 
6. Gujarat 68,154 68,154 100 
7. Haryana 2,71,423 2,71,423 100 
8. Himachal Pradesh 3,98,942 3,98,942 100 
9. Jammu and 1,35,923 99,965 73.55 

10. Jharkhand 5,12,392 2,89,827 56.56 
11. Karnataka 10,98,150 8,88,010 80.86 
12. Kerala 75,740 38,674 51.06 
13. Ladakh 46 46 100 
14. Madhya Pradesh 6,99,215 4,47,931 64.06 
15. Maharashtra 4,11,045 3,61,997 88.07 
16. Manipur 10,141 6,935 68.39 
17. Meghalaya 2,283 1,925 84.32 
18. Nagaland 33 33 100 
19. Odisha 7,78,478 6,01,604 77.28 
20. Puducherry 19,581 19,581 100 
21. Punjab 14,45,338 14,45,338 100 
22. Rajasthan 8,52,522 5,38,440 63.16 
23. Sikkim 3,363 3,186 94.74 
24. Tamil Nadu 29,11,232 26,14,667 89.81 
25. Telangana 3,22,071 3,22,071 100 
26. Tripura 1,41,563 1,26,483 89.35 
27. Uttar Pradesh 37,32,330 32,69,624 87.6 
28. Uttarakhand 2,20,447 2,12,791 96.53 
29. West Bengal 45,30,321 27,12,474 59.87 
 Total 2,15,74,643 1,72,86,429 80.12 

Source: JJM – IMIS   HH: Household 
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उÂ तर ÿदेश म¤ ÿधानमýंी उº º वला योजना  

3386. ®ी धम¥Æ þ यादव: 

³या पेůोिलयम और ÿाकृितक गैस मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ÿधानमंýी उº º वला योजना (पीएमयूवाई) के अंतगªत िपछले पांच वषŎ और वतªमान वषª के दौरान 

जारी िकए गए एलपीजी कने³ शनŌ कì राº यवार/संघ राº य±ेýवार और िवशेषकर उÂ तर ÿदेश 

म¤ कुल सं́  या िकतनी है;   

(ख) उÂ तर ÿदेश म¤ अनुसूिचत जाितयŌ, अनसुूिचत जनजाितयŌ, अÆ य िपछड़े वगŎ और अÐ पसं́  यकŌ 

को जारी िकए गए एलपीजी कन³े शनŌ कì कुल सं´ या िकतनी ह;ै 

(ग) ³ या पीएमयूवाई के अिधकतम लाभाथê दूसरी बार या बाद म¤ िसल¤डर भराई के िलए वापस नहé 

आए ह§; 

(घ) यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है और राº यवार िवशेषकर उÂ तर ÿदेश म¤ ऐसे लाभािथªयŌ का 

ÿितशत िकतना है तथा इसके ³ या कारण ह§; और 

(ङ) इस पर सरकार कì ³ या ÿितिøया है? 

पेůोिलयम और ÿाकृितक गैस मýंालय म¤ राºय मýंी; तथा पयªटन मýंालय म¤ राºय मýंी (®ी 

सुरेश गोपी): 

(क) से (ङ): पूर े देश म¤ गरीब पåरवारŌ कì मिहला सदÖयŌ को बगैर जमानत रािश के एलपीजी 

कने³शन उपलÊध करवाने के उĥेÔय से मई 2016 म¤ ÿधानमंýी उººवला योजना (पीएमयूवाई) शुł 

कì गई थी। पीएमयूवाई के तहत 8 करोड़ कन³ेशन जारी करने का लàय िसतंबर, 2019 म¤ हािसल 

कर िलया गया था। शेष गरीब पåरवारŌ को शािमल करने के िलए 1 करोड़ अितåरĉ पीएमयूवाई 

कने³शन जारी करने के लàय के साथ अगÖत, 2021 म¤ उººवला 2.0 कì शłुआत कì गई 

थी, िजस ेजनवरी, 2022 म¤ हािसल कर िलया गया था। इसके साथ ही सरकार ने उººवला 2.0 के 

तहत 60 लाख अितåर³ त एलपीजी कन³ेशन जारी करने का िनणªय िलया तथा िदसंबर 2022 के 

दौरान उººवला 2.0 के तहत 1.60 करोड़ कने³शन के लàय को हािसल कर िलया गया है।  इसके 
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अितåरĉ, सरकार ने पीएमयूवाई योजना के तहत िव° वषª 2023-24 से 2025-26 तक कì अविध 

के िलए अितåरĉ 75 लाख कने³शन जारी करने को अनुमोिदत कर िदया था िजसे पहले ही 

जलुाई, 2024 के दौरान हािसल िकया जा चकुा है। िदनांक 01.03.2025 कì िÖथित के 

अनसुार, उÂ तर ÿदेश राº य म¤ 1.85 करोड़ कने³ शन सिहत देश भर म¤ 10.33 करोड़ पीएमयूवाई 

कने³ शन ह§। 

िपछले पांच िवÂ तीय वषŎ  के दौरान पीएमयूवाई के तहत एलपीजी कने³ शनŌ के  राº य/संघ 

राº य ±ेý-वार Ê यŏर ेिववरण-I म¤ िदए गए ह§। 

िदनांक 01.03.2025 कì िÖ थित के अनसुार अनसुूिचत जाित, अनसुूिचत जनजाित और 

अÂ यिधक िपछड़े वगŎ के िलए पीएमयूवाई के तहत जारी िकए गए उÂ तर ÿदेश मे 48.85 लाख 

(लगभग) एलपीजी कने³ शन ह§। 

पीएमयूवाई लाभािथªयŌ कì एलपीजी खपत कì िनगरानी िनयिमत आधार पर कì जाती है। 

पåरवारŌ Ĭारा घरेलू एलपीजी कì खपत िविभÆ न कारकŌ जैसे खान-पान कì आदत¤, पåरवारŌ का 

आकार, खाना पकाने कì आदत¤, परंपरा, आÖ वाद, Ö वाद, वरीयता मूÐ य, वकैिÐ पक ईधंनŌ कì 

उपलÊ धता आिद पर िनभªर करती है। पीमयूवाई योजना के तहत 10.33 करोड़ एलपीजी कने³ शनŌ 

म¤ से, रीिफल सÖं थापना के बाद रीिफल लेने के िलए केवल 18.81 लाख उपभो³ ता दोबारा रीिफल 

लेने आए। रीिफल सÖं थापना के बाद िजन पीएमयूवाई उपभो³ ताओ ंने एक भी रीिफल नहé िलया 

उन पीएमयूवाई उपभो³ ताओ ंके Ê यŏर ेिववरण-II म¤ िदए गए ह§। 
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िववरण-I 
िपछले पांच वषŎ के दौरान राºयवार पीएमयवूाई úाहक 

राºय/संघ राºय ±ेý 01.04.2020 तक 01.04.2021 तक 01.04.2022 तक 01.04.2023 तक 01.04.2024 तक 01.03.2025 तक 
अंडमान और िनकोबार 12,436 12,602 13,403 13,447 13,827 13,824 
आňं ÿदेश 3,91,860 3,91,625 4,16,861 5,12,437 9,68,332 9,73,250 
अŁणाचल ÿदेश 44,699 44,670 47,818 49,247 53,789 53,795 
असम 34,84,901 34,74,326 39,79,854 44,14,806 50,92,071 50,97,581 
िबहार 85,37,893 85,23,573 1,00,94,557 1,07,33,364 1,16,19,851 1,16,28,783 
चंडीगढ़ 88 87 92 659 2,025 2,027 
छ°ीसगढ 29,89,440 29,88,523 33,51,181 34,92,221 37,85,197 38,01,474 
दादरा नगर-
हवेली दमन और दीव 15,174 15,166 15,050 15,033 17,812 17,792 
िदÐली 76,855 76,190 98,756 1,42,164 2,56,931 2,59,674 
गोवा 1,082 1,081 1,081 1,265 1,956 1,955 
गजुरात 29,01,059 28,99,233 34,38,252 38,43,237 43,04,694 43,08,665 
हåरयाणा 7,30,928 7,26,751 7,38,980 7,67,322 11,12,992 11,15,235 
िहमाचल ÿदेश 1,35,966 1,35,960 1,38,382 1,40,822 1,50,837 1,50,742 
जÌमू और कÔमीर 12,30,997 12,30,134 12,38,847 12,45,438 12,69,743 12,69,741 
झारखंड 32,61,556 32,58,502 34,74,963 36,46,220 38,95,366 38,95,189 
कनाªटक 31,46,300 31,43,099 34,66,468 37,57,704 41,48,108 41,46,904 
केरल 2,56,302 2,56,136 3,00,498 3,41,187 3,87,761 3,87,787 
लĥाख 11,083 11,072 11,099 11,090 11,089 11,086 
ल±Ĭीप 290 292 302 309 365 370 
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मÅय ÿदेश 71,54,600 71,43,875 79,38,596 82,27,427 88,32,154 88,47,087 
महाराÕů 44,28,682 44,19,772 46,98,339 48,90,055 52,15,785 52,17,601 
मिणपरु 1,56,598 1,56,398 1,78,392 2,02,029 2,24,999 2,24,926 
मेघालय 1,50,744 1,50,526 1,73,142 2,14,928 3,16,624 3,17,155 
िमजोरम 28,118 28,122 29,645 33,595 36,031 36,006 
नगाल§ड 55,140 54,096 77,111 91,807 1,22,199 1,22,147 
ओिडशा 47,40,385 47,36,666 51,88,279 53,19,685 55,47,343 55,49,512 
पांिडचेरी 13,577 13,568 14,218 14,833 19,322 19,383 
पंजाब 12,24,218 12,19,883 12,35,939 12,83,976 13,59,705 13,59,442 
राजÖथान 63,68,525 63,59,564 66,20,356 69,27,163 73,77,084 73,81,514 
िसि³कम 8,752 8,752 12,457 13,795 19,911 19,872 
तिमलनाडु 32,42,217 32,37,695 34,50,256 37,04,058 41,01,978 41,00,025 
तेलंगाना 10,72,321 10,71,393 11,11,322 11,52,850 11,85,624 11,84,203 
िýपरुा 2,71,888 2,71,530 2,71,904 2,83,503 3,15,462 3,16,420 
उ°र ÿदेश 1,47,56,494 1,47,33,034 1,67,18,454 1,75,03,067 1,85,92,478 1,85,94,200 
उ°राखंड 4,04,566 4,03,234 4,49,877 4,96,450 5,30,167 5,30,161 
पिĲम बंगाल 88,56,695 88,39,050 1,09,08,400 1,23,72,225 1,23,76,395 1,23,75,281 

 ąोत: उīोग आधार पर आईओसीएल 
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िववरण-II 
राºय/सघं राºय ±ेýवार पीएमयूवाई úाहकŌ कì सं́ या और Öथापना के बाद कोई åरिफल 
नहé लेन ेवाल ेúाहकŌ कì सं́ या – 01.03.2025 तक 

राºय/संघ राºय ±ेý 
पीएमयूवाई úाहकŌ 

कì सं́ या 
Öथापना के बाद åरिफल न लेन ेवाल ेúा

हकŌ कì सं́ या 
अंडमान एवं िनकोबार Ĭीप 13,824 68 

आňं ÿदेश 9,73,250 22,681 
अŁणाचल ÿदेश 53,795 1,562 

असम 50,97,581 3,15,815 
िबहार 1,16,28,783 2,67,392 

चंडीगढ़ 2,027 17 
छ°ीसगढ़ 38,01,474 1,45,524 

दादरा नगर हवेली और दम
न और दीव 17,792 148 

िदÐली 2,59,674 3,332 
गोवा 1,955 18 

गजुरात 43,08,665 50,931 
हåरयाणा 11,15,235 8,233 

िहमाचल ÿदेश 1,50,742 444 
जÌमू और कÔमीर 12,69,741 5,927 

झारखंड 38,95,189 84,270 
कनाªटक 41,46,904 38,895 
केरल 3,87,787 4,163 
लĥाख 11,086 23 
ल±Ĭीप 370 5 

मÅय ÿदेश 88,47,087 2,17,508 
महाराÕů 52,17,601 36,113 
मिणपरु 2,24,926 5,444 
मेघालय 3,17,155 53,183 
िमजोरम 36,006 886 
नगाल§ड 1,22,147 7,607 
ओिडशा 55,49,512 80,220 
पदुचेुरी 19,383 214 
पंजाब 13,59,442 4,475 

राजÖथान 73,81,514 56,002 
िसि³कम 19,872 440 
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तिमलनाडु 41,00,025 30,454 
तेलंगाना 11,84,203 5,004 
िýपरुा 3,16,420 20,108 

उ°र ÿदेश 1,85,94,200 1,89,065 
उ°राखंड 5,30,161 4,384 

पिĲम बंगाल 1,23,75,281 2,19,957 

ąोत: उīोग आधार पर आईओसीएल 

 

ELECTRICITY CONSUMPTION 

3387.  SHRI SUNIL DATTATREY TATKARE: 

  Will the Minister of POWER be pleased to state: 

(a)  whether India's electricity consumption is expected to triple by the year 2050 

according to an annual World Energy Outlook report from the International 

Energy Agency which projects that India would become the third-largest 

electricity consumer globally by mid-century driven by annual demand growth 

of over four percent, if so, the details thereof; and 

(b)  the steps taken/proposed to be taken by the Government to achieve the 

anticipated target reported by the International Energy Agency? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER 

OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK):  

(a):  As per the World Energy Outlook 2024 published by International Energy 

Agency, India would become third largest electricity consumer in the world by 

the year 2050 on the back of growth in demand of over 4% a year in all scenarios. 

The report mentions that India is poised to experience more energy demand 
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growth than any other country over the next decade.  Report also indicates that 

India will have world’s third-largest installed battery storage capacity in place by 

2030 to accommodate the rising share of variable renewables.  

(b):   Central Electricity Authority (CEA) conducts Electric Power Survey (EPS) 

in every five years for estimating the power demand of each State/UT (including 

Mega City) of the Country. The last EPS report i.e, 20th EPS report was published 

in November, 2022 which covers the electricity demand projections for the year 

2021-22 to 2031-32 as well as perspective electricity demand projection for the 

year 2036-37 and 2041-42 for the country.  The details of projected demand in 

terms of Peak and energy requirement are given in the enclosed Statement. 

 Subsequently, National Electricity Plan (NEP) is prepared by CEA every 

five year for Generation and Transmission. NEP Generation covers the 

incremental capacity requirement to meet the projected load and energy 

requirement. The last NEP Generation Report 2022-32, published in May 2023, 

includes detailed capacity addition requirement during the years 2022-27 and 

Perspective Plan projections for the years 2027-32. 

In accordance with NEP, the Government of India has proactively 

undertaken several measures along with existing initiatives to ensure the 

adequacy of generation and transmission resources. These, inter-alia, include 

the following: 

1. Generation Planning: 

(i) Present installed generation capacity of the country is 470 GW. Installed 

generation capacity in 2031-32 is likely to be 874 GW. This includes 
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capacity from conventional sources- Coal, Lignite etc., renewable 

sources- Solar, Wind and Hydro etc. 

(ii) With a view to ensure generation capacity remains ahead of projected 

peak demand, all the States, in consultation with CEA, have prepared their 

“Resource Adequacy Plans (RAPs)”, which are dynamic 10 year rolling 

plans and includes power generation as well as power procurement 

planning. 

(iii)  All the States were advised to initiate process for creation of generation 

capacities; from all generation sources, as per their Resource Adequacy 

Plans. 

(iv)  In order to augment the power generation capacity, the Government of 

India has initiated following capacity addition programme: 

A. Government of India has proposed in November 2023 for setting up of 

an additional minimum 80,000 MW coal-based capacity by 2031-32.  

Against this target, coal-based capacity of 9,350 MW has already been 

commissioned in 2023-24 and 2024-25. 29,900 MW Thermal Capacity 

is under construction and contracts for 22,640 MW thermal capacity 

have been awarded in FY 2024-25. Further, 33,580 MW of coal and 

lignite-based candidate capacity has been identified which is at various 

stages of planning in the country. 

B. 13,997.5 MW of Hydro Electric Projects are under construction. 

Further, 24,225.5 MW of Hydro Electric Projects are under various 

stage of planning.  
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C.  7,300 MW of Nuclear Capacity is under construction and targeted to 

be completed by 2029-30. 7,000 MW of Nuclear Capacity is under 

various stages of planning and approval. 

D. 1,53,920 MW Renewable Capacity including 84,310 MW of Solar, 

28,280 MW of Wind and 40,890 MW Hybrid power is under 

construction while 70,210 MW of Renewable Capacity including 

46,670 MW of Solar, 600 MW of Wind and 22,940 MW Hybrid Power 

is at various stages of planning and targeted to be completed by 2029-

30.  

E. In energy storage systems, 13,050 MW/78,300 MWh Pumped Storage 

Projects are under construction/concurred and 14,970 MW/54,803 

MWh Battery Energy Storage System are currently under various 

stages of construction/bidding.    

2. Transmission Planning:      

Inter and Intra-State Transmission System has been planned and 

implementation of the same is taken up in matching time frame of generation 

capacity addition. As per the National Electricity Plan, about 1,91,474 ckm of 

transmission lines and 1274 GVA of transformation capacity is planned to be 

added (at 220 kV and above voltage level) during the ten-year period from 2022-

23 to 2031-32. 

3.  Promotion of Renewable Energy Generation:  
(i) Ministry of New and Renewable Energy (MNRE) has issued Bidding 

Trajectory for issuance of RE power procurement bids of 50 GW/annum 
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by Renewable Energy Implementing Agencies from FY 2023-24 to FY 

2027-28.  

(ii) Foreign Direct Investment (FDI) has been permitted up to 100 percent 

under the automatic route. 

(iii) Inter State Transmission System (ISTS) charges have been waived for 

inter-state sale of solar and wind power for projects to be commissioned 

by 30th June 2025, for Green Hydrogen Projects till December, 2030 and 

for offshore wind projects till December, 2032. 

(iv) To boost RE consumption, Renewable Purchase Obligation (RPO) 

followed by Renewable Consumption Obligation (RCO) trajectory has 

been notified till 2029-30. The RCO which is applicable to all designated 

consumers under the Energy Conservation Act, 2001 will attract penalties 

for non-compliance.  

(v) Standard Bidding Guidelines for tariff based competitive bidding process 

for procurement of Power from Grid Connected Solar, Wind, Wind-Solar 

Hybrid and Firm and Dispatchable RE (FDRE) projects have been issued. 

(vi) Schemes such as Pradhan Mantri Kisan Urja Suraksha evam Utthaan 

Mahabhiyan (PM-KUSUM), PM Surya Ghar Muft Bijli Yojana, National 

Programme on High Efficiency Solar PV Modules, National Green 

Hydrogen Mission, Viability Gap Funding (VGF) Scheme for Offshore 

Wind Energy Projects have been launched. 
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(vii) Scheme for setting up of Ultra Mega Renewable Energy Parks is being 

implemented to provide land and transmission to RE developers for 

installation of RE projects at large scale. 

(viii) Laying of new transmission lines and creating new sub-station capacity 

has been funded under the Green Energy Corridor Scheme for evacuation 

of renewable power. 

(ix) “Strategy for Establishment of Offshore Wind Energy Projects” has been 

issued indicating a bidding trajectory of 37 GW by 2030 and various 

business models for project development. 

(x) The Offshore Wind Energy Lease Rules, 2023 have been notified vide 

Ministry of External Affairs notification dated 19th December 2023, to 

regulate the grant of lease of offshore areas for development of offshore 

wind energy projects. 

(xi) To achieve the objective of increased domestic production of Solar PV 

Modules, the Govt. of India is implementing the Production Linked 

Incentive (PLI) scheme for High Efficiency Solar PV Modules. This will 

enable manufacturing capacity of Giga Watt (GW) scale in High Efficiency 

Solar PV Module 

STATEMENT 
The detail of projected demand as per 20th EPS survey: 

FY Energy Requirement (BU) Peak Electricity 
Demand (GW) 

2031-32* 2474  366  
2036-37  3095 466 
2041-42 3776 575 



20.03.2025  826 
 

 
 

* As per mid-term review of 20th EPS, the projected peak demand and energy 
requirement on FY 2031-32 will be 388 MW and 2703 BU respectively. 

 
URBAN WATER SHORTAGE AND WATER CONSERVATION 

3388. SHRI RAVINDRA DATTARAM WAIKAR:  

DR. SHRIKANT EKNATH SHINDE:  

SHRI NARESH GANPAT MHASKE:  

SHRIMATI SHAMBHAVI:  

SHRI RAJESH VERMA: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) the details of most water-stressed cities in the country along with the 

measures taken to address urban water shortages and improve water 

conservation; 

(b) the percentage of the cities currently receiving 24/7 piped water supply in the 

country and the manner in which the Government is working to expand this 

coverage, particularly in Maharashtra and other urban centres; 

(c) the steps taken to rejuvenate and conserve water bodies, including lakes and 

reservoirs in highly urbanized regions to improve groundwater recharge; 

(d) the status of desalination projects, waste water recycling, and rainwater 

harvesting policies and the manner in which they are being implemented to 

meet future water demands; and 

(e) whether the Government proposes to address climate change-related water 

scarcity and if so, the details thereof along with the details of the policies 
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which are in place to prevent acute water crises in major metropolitan cities 

of the country? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) to (e): Water is a state subject; hence management of water is State 

Government responsibility. However, Ministry of Housing and Urban Affairs 

(MoHUA) has taken several steps towards sustainable management of water in 

urban areas through issuance of various guidelines and implementation of 

National Missions such as Atal Mission for Rejuvenation and Urban 

Transformation (AMRUT) and AMRUT 2.0. 

AMRUT was launched on 25 June 2015 in selected 500 cities (485 cities 

including 15 merged cities) and towns across the country with a focus on core 

infrastructure sectors like water, sewerage, drainage, urban transport and parks 

in 500 cities. To carry forward the objective of universal coverage of water supply 

to all the statutory towns/ ULBs in the country, AMRUT 2.0 has been launched 

on 1st Oct 2021. AMRUT 2.0 focuses on making the cities ‘self-reliant’ and ‘water 

secure’. Rejuvenation of water bodies and development of green spaces and 

parks are other components of the Mission.  

Under AMRUT Mission, in Water Supply sector, State may take up 

projects related to new/ augmentation/rehabilitation of water supply system; 

rejuvenation of water bodies for water supply and recharge of ground water etc. 

So far, 1,405 projects worth ₹43,430 crore have been grounded. Under AMRUT 

Mission and in convergence with the States 189 lakh water tap connections (new/ 
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serviced) have been provided and 4,734 MLD Water treatment capacity has 

been created. Further, under AMRUT, States/UTs have taken up 7 rainwater 

harvesting projects worth ₹79.19 crore and 9 Water body rejuvenation projects 

worth ₹71.19 crore. 

Under AMRUT Mission in Maharashtra, 43 water supply projects worth 

₹4,446.06 crore have been grounded. Under AMRUT Mission and in 

convergence with the State 11.73 lakh water tap connections (new/ serviced) 

have been provided and 445.7 MLD Water treatment capacity has been created 

in the State. 

Under AMRUT 2.0 so far, 3,568 water supply projects worth ₹1,14,220.62 

crore and 3,032 water body rejuvenation projects worth ₹6,209.53 crore have 

been approved by MoHUA. 

Under AMRUT 2.0, in the State of Maharashtra, 117 water supply projects 

worth ₹15,776.44 crore have been approved by MoHUA so far. Approved 

projects cover 41.33 lakh new/service tap connections and 1,829.02 MLD water 

treatment plant capacity. 

Under AMRUT 2.0, 96 water body rejuvenation projects worth ₹1,535.86 

crore have been approved so far by MoHUA in Maharashtra State. 

Under AMRUT and in convergence one desalination plant worth 985 crore 

(including Operation and Maintenance) has been commissioned/ completed in 

Tamil Nadu. For waste water treatment and recycling, 890 sewerage/septage 

management projects worth ₹34,505 crore have been taken up under AMRUT. 
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4,447 MLD sewage treatment plant capacity has been created and 1,437 MLD 

sewage treatment plant capacity has been developed for recycle/reuse. 

Under AMRUT 2.0. State Water Action Plans submitted by States/UTs 

have been approved for 592 sewerage/septage management projects worth 

₹67,607.67 crore covering total Sewage treatment capacity of 6,739 MLD and 

2089 MLD sewage treatment capacity for recycle/reuse. 

Besides, MoHUA has issued Urban and Regional Development Plan 

Formulation and Implementation (URDPFI) Guidelines, 2014 

(https://mohua.gov.in/upload/uploadfiles/files/URDPFI%20Guidelines% 

20Vol%20I(2).pdf). The Chapter - 6 “Sustainability Guidelines” of URDPFI 

guidelines 2014 deals with various aspects of rain water harvesting. 

Ministry has also issued Model Building Bye-laws (MBBL) – 2016 

(https://mohua.gov.in/upload/uploadfiles/files/MBBL.pdf), in which Chapter-9 

deals with provisions of rainwater harvesting for adoption by the States.  

 

दादरा और नगर हवेली म¤ पåरवारŌ का पुनवाªस  

3389. ®ी उमेषभाई बाबभूाई पटेल:  

³या जनजातीय कायª मýंी यह बतान ेकì कृपा कर¤गे िक:  

(क) ³या दादरा और नगर हवेली के मधबुन बांध ±ेý म¤ रहने वाल ेजनजातीय पåरवार उĉ बांध के 

िवÖतार कायª के कारण िवÖथािपत हòए ह§; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या ह ैतथा ऐसे िवÖथािपत पåरवारŌ कì सं́ या िकतनी ह ैसाथ ही 

इन पåरवारŌ म¤ संबंिधत सदÖयŌ कì कुल सं́ या िकतनी ह;ै 
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(ग) ³या इन सभी पåरवारŌ का सफलतापूवªक पनुवाªस िकया जा चुका ह ैतथा यिद हां, तो तÂसंबंधी 

Êयौरा ³या ह;ै 

(घ) इन पåरवारŌ के नए ÖथानŌ का Êयौरा ³या ह ैसाथ ही सरकार Ĭारा उÆह¤ ³या सिुवधाए ंÿदान कì 

गई ह§; 

(ड.) पनुवाªस िकए जान ेके िलए शेष पåरवारŌ का Êयौरा ³या ह;ै 

(च) ³या संघ राºय±ेý ÿशासन Ĭारा ऐसे पåरवारŌ को कोई िव°ीय सहायता ÿदान कì गई ह ैतथा 

यिद हां, तो तÂसंबंधी Êयौरा ³या ह;ै और 

(छ) यिद नहé, तो उनके पुनवाªस म¤ िवलंब के ³या कारण ह§ और ऐसे पåरवारŌ का पनुवाªस कब तक 

होने कì संभावना ह?ै 

जनजातीय कायª मýंालय म¤ राºय मýंी (®ी दुगाª दास उइके):  

(क) स े(छ): भारत के संिवधान [सातवé अनसुूची – सूची ii (राºय सूची) – ÿिविĶ सं́ या (18)] के 

तहत भूिम और उसका ÿबंधन राºयŌ के िवशेष िवधायी और ÿशासिनक ±ेýािधकार के अंतगªत आता 

है। भूिम अिधúहण, पनुवाªसन और पनुÖथाªपन संबंिधत राºय सरकारŌ/संघ राºय±ेý ÿशासन Ĭारा 

िकया जाता है।     

दादरा एवं नगर हवेली म¤ मधबुन बांध के िवÖतार कायª के कारण जनजातीय पåरवारŌ के 

िवÖथापन स े संबंिधत जानकारी जनजातीय कायª मýंालय Ĭारा केÆþीय łप स े नहé रखी गई 

है।  दादरा एवं नगर हवेली तथा दमन एवं दीव संघ राºय±ेý के ÿशासन न ेइस मýंालय को सूिचत 

िकया ह ैिक दादरा एवं नगर हवेली के मधबुन बांध ±ेý म¤ रहने वाल ेपåरवारŌ, जो मधबुन बांध के 

िवÖतार कायª के कारण िवÖथािपत हòए थ,े के संबंध म¤ भूिम अिधúहण, पनुवाªसन और मुआवज ेका 

मामला वषª 1978-1980 का मामला है। इस पåरयोजना स ेसंबंिधत अिभलेखŌ का सÂयापन दादरा 

एवं नगर हवेली के भूिम अिधúहण िवभाग Ĭारा िकया जाता ह ैतथा िवभाग को ÿĳ म¤ उठाए गए िविशĶ 

िबंदओु ंपर उ°र देने के िलए Æयूनतम दस िदन कì आवÔयकता है। 
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 िकसानŌ कì आय बढ़ाने के िलए योजना                    

3390. डॉ. लता वानखेड़:े  

³ या खाī ÿसÖं करण उīोग मýंी यह बताने कì कृपा कर¤गे िक: 

(क) सरकार Ĭारा िकसानŌ कì आय बढ़ाने और कृिष उÂ पादŌ के िनयाªत को बढ़ावा देने के िलए 

सफलतापूवªक कायाª िÆवत कì गई महÂ वपूणª योजनाए,ं िजनसे िकसानŌ को काफì लाभ हòआ है, 

³ या ह§;  

(ख) सरकार Ĭारा खाī ÿसÖं करण उīोग को सŀुढ़ करने के िलए मेगा फूड पाकª  योजना तथा 

शीतागार ®ृंखला अवसंरचना के िवकास म¤ अब तक ³ या ÿमुख कदम उठाए गए ह§;  

(ग) खाī ÿसÖं करण उīोग के िवÖ तार से कृिष उÂ पादकता, úामीण िवकास तथा रोजगार सजृन 

म¤ िकस ÿकार सकाराÂ मक पåरवतªन आए ह§, िजससे úामीण अथªÓ यवÖ था को नई गित िमली 

ह;ै और  

(घ)  इस ±ेý म¤ ÿगित को और आगे बढ़ाने के िलए भावी योजनाए ं³ या ह§?  

खाī ÿसÖंकरण उīोग मýंालय म¤ राºय मýंी; तथा रले मýंालय म¤ राºय मýंी (®ी रवनीत 

िसहं): 

(क):  खाī ÿसÖंकरण उīोग मýंालय (एमओएफपीआई) देश भर म¤ अपनी क¤ þीय ±ेý कì ÿधान 

मýंी िकसान सÌपदा योजना (पीएमकेएसवाई) Öकìम, खाī ÿसÖंकरण उīोग के िलए उÂपादन से 

जड़ुी ÿोÂसाहन योजना (पीएलआईएसएफपीआई) और क¤ þ ÿायोिजत ÿधान मंýी सूàम खाī 

ÿसÖंकरण उīम उÆनयन (पीएमएफएमई) योजना के माÅयम से खाī ÿसÖंकरण उīोग के बिुनयादी 

ढांचे कì Öथापना/ िवÖतार को ÿोÂसािहत कर रहा है िजससे िकसानŌ कì आय म¤ वृिĦ होगी और 

ÿसÖंकृत खाī पदाथŎ के िनयाªत म¤ विृĦ होगी। ये योजनाए ं±ेý िवशेष नहé ह§ बिÐक मांग आधाåरत 

ह§। 

देश भर म¤ पीएमकेएसवाई कì संबिंधत योजनाओ ं के अंतगªत कुल 1141 बुिनयादी ढांचा 

पåरयोजनाए ंÖवीकृत कì गई ह§, िजनसे लगभग 5.04 लाख िकसानŌ को लाभ िमलने का अनुमान है। 
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पीएमकेएसवाई के तहत 15व¤ िव° आयोग चø के िलए 5520 करोड़ Łपये के कुल पåरÓयय 

के साथ खाī ÿसÖंकरण उīोग Öथािपत करने के िलए उīिमयŌ को ऋण से जड़ुी िव°ीय सहायता 

(पूंजी सिÊसडी) ÿदान कì जाती है। अब तक, खाī ÿसÖंकरण उīोग मंýालय ने 28 फरवरी, 2025 

तक देश भर म¤ पीएमकेएसवाई कì संबंिधत घटक योजनाओ ंके अंतगªत 41 मेगा फूड पाकª , 394 

शीत शृंखला पåरयोजनाए,ं 75 कृिष ÿसÖंकरण ³लÖटर पåरयोजनाए,ं 536 खाī ÿसÖंकरण 

इकाइयां, 61 बैकवडª और फॉरवडª िलंकेज सजृन और 44 ऑपरशेन úीÆस पåरयोजनाओ ंसिहत 

1608 पåरयोजनाओ ंको मंजूरी दी है।  

पीएमएफएमई के अंतगªत सूàम खाī ÿसÖंकरण उīमŌ कì Öथापना/उÆनयन के िलए िव°ीय, 

तकनीकì और Óयावसाियक सहायता ÿदान कì जाती है । यह योजना 10,000 करोड़ Łपये के 

पåरÓयय के साथ 2025-26 तक कì अविध के िलए चालू है। देश म¤ पीएमएफएमई के अंतगªत सहायता 

के िलए कुल 1,27,758 सàूम खाī ÿसÖंकरण उīमŌ को मंजूरी दी गई ह ै 

पीएलआईएसएफपीआई का उĥेÔय अÆय बातŌ के अलावा वैिĵक खाī िविनमाªण च§िपयनŌ 

के िनमाªण म¤ सहायता करना तथा अंतराªÕůीय बाजार म¤ खाī उÂपादŌ के भारतीय āांडŌ का समथªन 

करना है। यह योजना 10,900 करोड़ Łपये के पåरÓयय के साथ 2021-22 से 2026-27 कì अविध 

के िलए चालू है। देश म¤ पीएलआईएसएफपीआई योजना कì िविभÆन ®ेिणयŌ के अंतगªत सहायता के 

िलए कुल 171 खाī ÿसÖंकरण कंपिनयŌ को मंजूरी दी गई है। 

(ख):  खाī ÿसÖंकरण उīोग मंýालय, कृिष ÿसÖंकरण ³लÖटरŌ (िमनी फूड पाकª ), एकìकृत शीत 

शृंखला और मूÐय संवधªन अवसंरचना सिहत खाī ÿसÖंकरण/पåरर±ण उīोगŌ कì Öथापना के िलए 

पीएमकेएसवाई कì अपनी घटक योजनाओ ंके अंतगªत पाý पåरयोजना ÿÖतावŌ को पंूजी सिÊसडी के 

łप म¤ अनदुान ÿदान करता है । 

मýंालय ने िदनांक 01.04.2021 से मेगा फूड पाकª  योजना को बंद कर िदया है । तथािप, 

मýंालय पीएमकेएसवाई के अंतगªत एक उप-घटक योजना लागू कर रहा ह,ै िजसका नाम कृिष 
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ÿसÖंकरण ³लÖटरŌ (एपीसी)के िलए बिुनयादी ढांचे का िनमाªण है, जो मेगा फूड पाकª  योजना के 

समान है, लेिकन छोटे पैमाने पर ह,ै िजसम¤ केवल 10 एकड़ भूिम कì आवÔयकता होती है। 

अब तक, खाī ÿसÖंकरण उīोग मýंालय ने 28 फरवरी, 2025 तक दशे भर म¤ 

पीएमकेएसवाई कì संबंिधत घटक योजनाओ ंके अंतगªत 1958.53 करोड़ Łपये कì सहायता अनुदान 

के साथ 4660.33 करोड़ Łपये कì पåरयोजना लागत वाले 41 मेगा फूड पाकŎ और 2970.89 करोड़ 

Łपये कì सहायता अनुदान के साथ 11466.38 करोड़ Łपये कì पåरयोजना लागत वाली 394 शीत 

शृंखला पåरयोजनाओ ंको मंजूरी दी है ।  

(ग) और (घ):  खाī ÿसÖंकरण उīोग मýंालय कì योजनाओ ं का उĥेÔय खेत से लेकर खदुरा 

दकुानŌ तक कुशल आपूितª ®ृंखला ÿबंधन के साथ आधुिनक बिुनयादी ढांचे का िनमाªण करना है, 

िजसम¤ भंडारण, पåरवहन आिद शािमल ह§, िजससे िकसानŌ को बेहतर लाभ िमल सके और रोजगार 

के बड़े अवसर पैदा हो सके, कृिष उÂपाद कì बबाªदी कम हो, उÂपादकता बढ़े, ÿसÖंकरण Öतर बढ़े, 

िजससे úामीण अथªÓयवÖथा को बढ़ावा िमले और समावेशी िवकास म¤ योगदान िमले। 

मýंालय देश भर म¤ ऐसे उīोग Öथािपत करने के िलए उīिमयŌ को अनदुान सहायता/सिÊसडी 

के łप म¤ िव°ीय सहायता ÿदान करता है। सहायता के पåरयोजनाओ ंका चयन समय-समय पर जारी 

कì गई अिभŁिच कì अिभÓयिĉ (ईओआई) के आधार पर िकया जाता है। 

SHEGAON-PANDHARPUR ROAD PROJECT  

3391. SHRI BAJRANG MANOHAR SONWANE: 

Will the MINISTER OF ROAD TRANSPORT AND HIGHWAYS be 

pleased to state: 

(a) whether the Government is aware that the Shegaon-Pandharpur road project 

(passing through Majalgaon, Dharur, Kaij, Kallamb, Yermala, Kuslamb) and 

the Ahemadpur-Ambajogai-Kaij-Patoda road project undertaken by 
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Maharashtra State Road Development Corporation (MSRDC) are of 

substandard quality which is leading to hazardous driving conditions, if so, 

the details thereof; 

(b) the steps taken to investigate the responsibility of the contractors and 

Supervising Officers considering the fact that hundred of accidents and 

fatalities occur on these roads due to poor construction and maintenance; 

(c) whether the Government plans to give compensation to the families of 

commuters died in accidents due to substandard works, if so, the details 

thereof; 

(d) whether the Government takes immediate action by fixing accountability of 

the concerned Officers, terminating the contracts and blacklisting/penalizing 

the agencies responsible for the poor quality of work, if so, the details thereof; 

and 

(e) the measures that are being taken to ensure strict monitoring, transparency 

and timely completion of such projects with high-quality standards to prevent 

further loss of lives? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a): The construction of Shegaon-Pandharpur section of National Highway (NH) 

– 548C having 448 km length and Ahemadpur-Ambajogai-Kaij-Patoda section of 

NH-548D having 168 km length has been implemented in phased manner as per 

Indian Roads Congress (IRC) guidelines and Standards and Specifications for 

Road and Bridge works. The NH stretches have been developed to two-lanes 
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with paved shoulders carriageway except in forest stretches wherein the road is 

overlaid with bituminous layers without any widening of the existing carriageway. 

As on date, widening work could not be completed in 7 km length on NH-548C 

and 1 km length on NH-548D due to delays in land acquisition and other pre-

construction activities. Maharashtra State Road Development Corporation 

(MSRDC) has been directed to take action against agencies responsible for any 

sub standard work.    

(b) to (c): Accidents have been reported on these NH stretches for the reasons 

attributed to over-speeding, rash driving, non-wearing of helmets, drinking and 

driving, etc. Government vide G.S.R. 163(E) dated the 25th February, 2022 has 

notified the Compensation to Victims of Hit and Run Motor Accidents Scheme, 

2022 to provide compensation in respect of the death of, or grievous hurt to, 

persons resulting from hit and run motor accidents. The scheme is being 

implemented with effect from 1st of April, 2022. As per the scheme, a fixed sum 

of Rs.2.00 lakh is to be provided in case of death, and a fixed sum of Rs. 50,000 

is to be provided in case of grievous hurt.   

(d) to (e): In case of any defaults such as for substandard work or delays in 

project completion, action against Contractors/ Concessionaires is taken as per 

the provisions of the Contract/ Concession agreement, such as termination of 

contract agreement, levying of penalties/ liquidated damages, debarment, 

blacklisting, declaring as non-performance etc.  Further, regular reviews and 

inspections are undertaken for monitoring and timely completion of works. 
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राम जानकì मागª पåरयोजना 

3392. ®ी रमाशंकर राजभर: 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक:  

(क) राम जानकì मागª पåरयोजना के िनमाªण कायª का वतªमान चरण ³या है और इसके पूरा होने कì 

अनमुािनत तारीख ³या है; 

(ख) उन िजलŌ के नाम ³या ह§ जहां भूिम अिधúहण कì ÿिøया पूरी कì जा चुकì है और जहां यह 

कायª अभी भी लंिबत पड़े ह§; 

(ग) ³या उĉ सड़क को राÕůीय राजमागª घोिषत िकए जाने का ÿÖताव है और यिद हां, तो तÂसंबंधी 

Êयौरा ³या है; 

(घ) इसके िनमाªण म¤ आने वाली बाधाओ ंको दूर करने के िलए ³या कदम उठाए गए ह§; 

(ङ) ³या इस पåरयोजना से उ°र ÿदेश, िबहार और नेपाल के बीच पयªटन तथा Óयापार को बढ़ावा 

िमलेगा; और 

(च) ÿभािवत िकसानŌ तथा Öथानीय िनवािसयŌ को मआुवजा ÿदान करने कì ÿिøया ³या है?   

सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी): 

(क) से (च): राम जानकì मागª पåरयोजना सरकार कì एक महÂवपूणª पहल है जो उ°र ÿदेश के 

अयोÅया को नेपाल सीमा के पास िबहार के सीतामढ़ी िजले म¤ भीठामोर से जोड़ती है। 

राम जानकì मागª पåरयोजना का उĥेÔय ±ेýीय संपकª ता म¤ सुधार, तीथªयािýयŌ के िलए 

सगुमता ÿदान करना, धािमªक पयªटन को बढ़ावा देना, सामािजक-आिथªक िवकास, Öथानीय 

Óयापार/कृिष/Óयापार और पåरवहन म¤ सुधार, िनवेश के अवसरŌ म¤ विृĦ, उ°र ÿदेश, िबहार और 

नेपाल म¤ भारत-नेपाल सांÖकृितक संबंधŌ को सŀुढ़ करना है। 

 राम जानकì मागª को पहले ही राÕůीय राजमागª घोिषत िकया जा चुका है, िजसका िववरण 

नीचे िदया गया है: 

  (i) एनएच-27: अयोÅया स ेउ°र ÿदेश के छावनी तक। 
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  (ii) एनएच-227ए: उ°र ÿदेश के छावनी से िबहार के चिकया तक 

  (iii) एनएच-227: िबहार के चिकया से भीठामोर (नेपाल सीमा) 

 उ°र ÿदेश और िबहार राºय म¤ पåरयोजना के िवकास कì िÖथित इस ÿकार है: - 

उ°र ÿदेश राºय - अयोÅया को छावनी से जोड़ने वाले राÕůीय राजमागª एनएच-27 के लगभग 25 

िकलोमीटर के खंड को चार लेन वाले एनएच िवÆयास म¤ िवकिसत िकया गया है। एनएच-227ए के 

छावनी से छिपया (55 िकमी लंबाई) को पÓेड शोÐडर वाले एनएच मानकŌ के साथ 2 लेन म¤ िवकिसत 

िकया गया है। छिपया को मेहरौना घाट से जोड़ने वाले एनएच 227ए के 131 िकमी खंड को पÓेड 

शोÐडर वाले 2 लेन/4 लेन वाले एनएच मानकŌ के साथ तीन पैकेजŌ के तहत िवकिसत करने का 

कायª शłु िकया गया है, िजसके मई, 2027 तक चरणŌ म¤ पूरा होने कì उÌमीद है।  

िबहार राºय - िबहार राºय म¤ एनएच-227ए के मेहरौना घाट से िसवान तक (41 िकमी) को 4 लेन 

वाले एनएच मानकŌ म¤ उÆनयन का कायª सŏप िदया गया है। यह कायª िदसंबर, 2027 तक पूणª होन े

कì उÌमीद है। एनएच-227ए के सीवान और मसरख (50.12 िकमी) के बीच 4 लेन एनएच मानकŌ 

के उÆनयन के िलए कायª शुł हो गया है और नवंबर, 2026 तक पूणª होने का लàय है। एनएच-

227ए/एनएच-227 के मसरख से िभठमोर वाया चिकया (150 िकमी) के बीच का कायª िवÖतृत 

पåरयोजना åरपोटª (डीपीआर) कì तैयारी के चरण म¤ है। 

भूिम अिधúहण के िलए मुआवजे को राÕůीय राजमागª अिधिनयम 1956 कì धारा 3(ए) के 

तहत अिधसूिचत भूिम अिधúहण के िलए स±म ÿािधकारी (सीएएलए) Ĭारा अंितम łप िदया जाता 

है और मुआवजे का िनधाªरण राÕůीय राजमागª (एनएच) अिधिनयम 1956 और भूिम अजªन, पनुवाªस 

और पनुÓयªवÖथापन म¤ उिचत ÿितकर और पारदिशªता अिधकार (आरएफसीटीएलएआरआर) 

अिधिनयम, 2013 के ÿावधानŌ के अनुसार िकया जाता है। 

उ°र ÿदेश राºय के सभी िजलŌ म¤ राÕůीय राजमागª अिधिनयम, 1956 कì धारा 3जी के 

अंतगªत भूिम अिधúहण कì ÿिøया पूरी हो चकुì है।  
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िबहार म¤ मेहरौना घाट से मसरख तक के खंड के िलए भूिम अिधúहण का कायª पूरा हो चुका 

है।  

सधुाराÂमक कारªवाई सिुनिĲत करने और राÕůीय राजमागª कायŎ कì ÿगित म¤ तेजी लाने के 

िलए राÕůीय राजमागŎ कì कायªकारी एज¤िसयŌ और åरयायतकताªओ/ंठेकेदारŌ सिहत सभी िहतधारकŌ 

के साथ िविभÆन ÖतरŌ पर िनयिमत समी±ा बैठक¤  आयोिजत कì जाती ह§। अÆय पहलŌ म¤ भूिम 

अिधúहण म¤ तेजी लाना, अिधúिहत भूिम म¤ बाधाओ ंको दरू करना, सभी संबंिधत प±Ō कì सिøय 

भागीदारी के साथ िविभÆन मंजूåरयां (जैसे िसंचाई िवभाग, रेलवे से) ÿाĮ करना शािमल है। 

राÕůीय राजमागŎ का अनुर±ण 

3393. ®ी सदंीपनराव आसाराम भुमर:े 

  डॉ. िशवाजी बंडाÈपा कालगे: 

  ®ीमती कलाबेन मोहनभाई देलकर: 

®ी ²ानेĵर पाटील: 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक:  

(क) ³या सरकार ने संबंिधत अिभकरणŌ और ऑपरटेरŌ Ĭारा राÕůीय राजमागŎ के घिटया अनरु±ण 

का सं²ान िलया है, यिद हां, तो सरकार Ĭारा उनके िवŁĦ ³या कारªवाई कì गई है;  

(ख) राÕůीय राजमागŎ के अनरु±ण के िलए राºयवार/संघ राºय±ेýवार और िवशेषकर दादरा और 

नगर हवेली म¤ मानक या मानदडं ³या ह§ और िकतनी बार समी±ा कì गई है; और  

(ग) ³या सरकार का राÕůीय राजमागŎ के अनुर±ण कायª म¤ सधुार के िलए कोई नई िनगरानी ÿणाली 

शłु करने का िवचार है और यिद हां, तो राºयवार/सघं राºय±ेýवार तथा िवशेषकर दादरा और 

नगर हवेली एवं मÅय ÿदेश के खंडवा संसदीय िनवाªचन ±ेý के साथ-साथ महाराÕů के छýपित 

संभाजीनगर िजले के संदभª म¤ तÂसंबंधी Êयौरा ³या है? 

सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी):  
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(क) और (ख): सरकार ने मौजूदा राÕůीय राजमागª (एनएच) नेटवकª  के रखरखाव को ÿाथिमकता दी 

है और अÆय बातŌ के साथ-साथ उ°रदायी रखरखाव एज¤सी के माÅयम से सभी एनएच खंडŌ के 

रखरखाव और मरÌमत (एमएडंआर) को सिुनिĲत करने के िलए एक कायª तंý िवकिसत िकया है। 

एनएच पåरयोजनाए ंमु́ य łप से तीन िविधयŌ से िøयािÆवत कì जाती ह§, अथाªत (i) िनमाªण, 

ÿचालन और हÖतांतरण (बीओटी), (ii) हाइिāड एÆयटुी मॉडल (एचएएम) और (iii) इंजीिनयåरंग 

ÿो³यमु¦ट और िववरण (ईपीसी)। िनमाªण, ÿचालन और हÖतांतरण (बीओटी) पåरयोजनाओ ंके िलए 

åरयायत अविध 15 से 20 वषª है और हाइिāड एÆयटुी मॉडल (एचएएम) पर यह सामाÆय तौर पर 15 

वषª है। åरयायतúाही पåरयोजना कì åरयायत अविध के भीतर संबंिधत एनएच खंडŌ के रख-रखाव के 

िलए िजÌमेदार है। केवल ईपीसी पåरयोजनाओ ंके मामले म¤, िबटुिमनस फुटपाथ कायŎ के िलए दोष 

देयता अविध (डीएलपी) 5 वषª और कंøìट फुटपाथ कायŎ के िलए 10 वषª है। टीओटी और इनिवट 

पåरयोजनाओ ंके िलए, रखरखाव सिहत åरयायत अविध 20 स े30 वषª है। संचालन, रखरखाव और 

हÖतांतरण (ओएमटी) पर पåरयोजनाओ ंके िलए åरयायत अविध आम तौर पर 9 वषª है। 

 ठेकेदार/ åरयायतúाही पåरयोजना कì डीएलपी/åरयायत अविध के भीतर संबंिधत राÕůीय 

राजमागª खंडŌ के रखरखाव के िलए िजÌमेदार ह§। 

राÕůीय राजमागŎ के शेष सभी खंडŌ के िलए, िनÕपादन आधाåरत रखरखाव िववरण 

(पीबीएमसी) या अÐपकािलक रखरखाव िववरण (एसटीएमसी) के माÅयम से रखरखाव कायª करन े

का नीितगत िनणªय सरकार ने िलया है। जबिक एसटीएमसी कायª आम तौर पर 1-2 वषª कì िववरण 

अविध के िलए िकए जाते ह§, पीबीएमसी कायª लगभग 5-7 वषŎ कì िववरण अविध के िलए िकए जाते 

ह।ै िव° वषª 2024-25 के दौरान Öवीकृत ऐसे रखरखाव कायŎ का राºय/संघ राºय ±ेý वार Êयौरा 

संलµन िववरण म¤ िदया गया है। 

सड़क कì िÖथित म¤ िचिÆहत िकए गए दोषŌ/समÖयाओ ं कì मरÌमत के साथ-साथ अÆय 

रखरखाव/मरÌमत कायª ठेकेदार/åरयायतúाही Ĭारा िववरण के ÿावधानŌ के अनुसार िनधाªåरत समय-

सीमा के भीतर पूरे िकए जाते ह§। पåरयोजनाओ ं कì दखेरेख के िलए तैनात ÿािधकरण 
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इंजीिनयर/Öवतंý इंजीिनयर सिहत ±ेý अिधकाåरयŌ Ĭारा िनयिमत िनरी±ण के माÅयम स ेअनुपालन 

सिुनिĲत िकया जाता है। डीएलपी/åरयायत अविध के दौरान गैर-अनपुालन के िलए, िववरण कì शतŎ 

के अनसुार जमुाªना लगाया जाता है या डीएलपी अविध बढ़ा दी जाती है। जुमाªने के ÿावधानŌ म¤ देय 

भगुतान कटौती, ±ित वसूली, िनषेध/ÊलैकिलिÖटंग आिद शािमल ह§। 

(ग) भारतीय राÕůीय राजमागª ÿािधकरण (एनएचएआई) वन/तÂपर ऐप के माÅयम से ऐप आधाåरत 

िनगरानी से आंतåरक िहतधारकŌ (±ेý अिधकारी/इंजीिनयर/ठेकेदार/åरयायतúाही) Ĭारा सीधे साइट 

से ही राजमागª पåरयोजना का कुशल ÿबंधन संभव हो पाता है। इसके िलए दिैनक और मािसक दोषŌ 

कì िडिजटल åरपोिट«ग, िनरी±ण के िलए िजयो-टैग और टाइम-ÖटैÌÈड फोटो ÿÖतुत करना और 

परी±ण पåरणामŌ को िडिजटल तरीके से अपलोड करना शािमल है। 

िववरण 

िव° वषª 2024-25 के दौरान Öवीकृत रखरखाव कायŎ का राºय/सघं राºय ±ेýवार िववरण:- 

लंबाई िकलोमीटर म¤ / लागत करोड़ łपये म¤ 

ø. स.ं 
राºय/सघं राºय 

±ेý 
एसटीएमसी कायª पीबीएमसी कायª 
लंबाई लागत लंबाई लागत 

1 आňं ÿदेश 1,624 176 378 491 
2 अŁणाचल ÿदेश 311 44 0 0 
3 असम 845 120 145 221 
4 िबहार 653 48 420 508 
5 छ°ीसगढ 211 22 0 0 
6 गोवा 119 18 6 22 
7 गजुरात 1,296 287 256 361 
8 हåरयाणा 697 98 243 321 
9 िहमाचल ÿदेश 452 57 0 0 

10 झारखंड 223 21 104 69 
11 कनाªटक 1,028 104 172 242 
12 केरल 17 1 0 0 
13 मÅय ÿदेश 1,574 229 456 468 
14 महाराÕů 1,937 323 1,449 1,345 
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15 मिणपुर 177 28 0 0 
16 मेघालय 45 6 8 3 
17 िमजोरम 273 69 0 0 
18 नागाल§ड 182 79 0 0 
19 ओिडशा 979 67 210 229 
20 पंजाब 705 78 233 288 
21 राजÖथान 517 144 736 679 
22 िसि³कम 47 45 64 67 
23 तिमलनाडु 1,380 169 97 105 
24 तेलंगाना 370 24 406 352 
25 िýपरुा 113 54 122 195 
26 उ°र ÿदेश 1,222 126 490 621 
27 उ°राखंड 237 77 0 0 
28 पिĲम बंगाल 546 283 94 131 
29 जÌमू और कÔमीर 96 34 28 37 
30 लĥाख 6 10 0 0 
31 पदुचुेरी 903 442 130 198 

  कुल 17,884 2,842 6,118 6,757 

 

SATELLITE BASED HIGHWAY TOLL COLLECTION SYSTEM  

3394. SHRI SUDHEER GUPTA: 

SHRI CHAVAN RAVINDRA VASANTRAO: 

SHRI DHAIRYASHEEL SAMBHAJIRAO MANE:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased 

to state: 

(a) whether the Government has decided to put on hold the rollout of its ambitious 

plan of a satellite-based highway toll collection system, if so, the details 

thereof and the reasons therefor; 
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(b) whether Navigation with Indian Constellation (NavIC), also known as Indian 

Regional Navigation Satellite System (IRNSS), an Indian alternative to the 

American Global Positioning System (GPS), that was proposed to ensure 

non-stop travel on the National Highways and Expressways and to replace 

toll plazas, is fully operational, if so, the details thereof and if not, the reasons 

therefor; 

(c) the time by which it is likely to be fully operational; and  

(d) whether the Government has identified any stretch on which a barrier-free toll 

system will be implemented as a pilot programme and if so, the details 

thereof? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a): The Apex Committee and High-Level Empowered Committee consisting of 

Experts from Industry and Academia, in view of security and privacy 

considerations, and overall operational control, have recommended further 

deliberations for the Satellite based Tolling. 

Series of meetings have been conducted by the Expert committee and as 

per deliberations, it is proposed to proceed with Corridor/Stretch-based projects 

for ANPR FASTag System (AFS)-based Barrier Less Free Flow tolling. 

(b) to (c): With the existing features of Navigation with Indian Constellation 

(NavIC), the Satellite based Tolling requires additional Satellite Constellations to 

achieve desired level of positional accuracy as well as development of 
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appropriate receivers for receiving satellite signals. It requires further 

deliberations to move towards Satellite based tolling. 

(d): Request for Proposal (RFP) to implement barrier-free tolling system on the 

fee plazas of “Gharonda, Choryasi, Nemili, UER-II and Dwarka Expressway” has 

been invited/floated, with the possibility of implementing it on other fee plazas in 

a phased manner depending upon the outcomes and efficacy of the 

implementation on these projects. 

 

EXTENSION OF DELHI METRO YELLOW LINE CORRIDOR 

3395. SHRI YOGENDER CHANDOLIA: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) whether there is a proposal for extension of Delhi Metro Yellow line corridor 

from Samaypur Badli Metro Station to Narela; 

(b) if so, the details of the proposal, including the estimated cost, timeline for 

completion and the benefits expected to accrue to the residents of Narela 

and surrounding areas; 

(c) whether the Delhi Metro Rail Corporation (DMRC) has conducted any 

feasibility study or survey for the proposed extension;  

(d) if so, the details of the study/survey, including the findings and 

recommendations; and 

(e) the steps taken/being taken by the Government to expedite the 

implementation of the proposed extension?   
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THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) to (e): ‘Urban planning’ is a State subject. Therefore, the respective State 

Governments/UT Administrations are responsible for planning, initiating and 

developing urban transport infrastructure including integration amongst various 

modes of public transport.  

Central Government has formulated National Urban Transport Policy 

(NUTP), 2006, Metro Rail Policy, 2017 and Transit Oriented Development Policy, 

2017, which act as a guide to State Governments/UT Administrations for 

integrated planning and implementation of urban transport systems. Central 

Government provides financial assistance to urban rail based system based on 

feasibility of the proposal and availability of resources, as and when posed by 

the concerned State Governments/UT Administrations.  

Further, MoHUA has already accorded in-principle approval to DMRC for 

taking up preparation of DPR for extension of Yellow Line from Samaypur Badli 

to Sonipat via Nathupur. 

 

दरभंगा िवमानप°न का िवकास 

3396. ®ी गोपाल जी ठाकुरः  

³या नागर िवमानन मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या िबहार म¤ दरभगंा िवमानप°न को अंतराªÕůीय िवमानप°न के łप म¤ िवकिसत करने का 

िवचार है और यिद हां, तो तÂसंबंधी Êयौरा ³या है;  
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(ख) दरभगंा म¤ अंतराªÕůीय िवमानप°न के िनमाªण के िलए भूिम अिधúहण का कायª कब तक पूरा 

होने कì संभावना है;  

(ग) दरभगंा िवमानप°न पर रािý ल§िडंग कì सिुवधा कब तक उपलÊध हो जाएगी; और  

(घ) इसके िलए आवंिटत िनिध का Êयौरा ³या है? 

सहकाåरता मýंालय म¤ राºय मýंी; तथा नागर िवमानन मýंालय म¤ राºय मýंी (®ी मुरलीधर 

मोहोल): 

(क) से (घ): दरभंगा हवाईअड्डा, भारतीय वाय ुसेना (आईएएफ) का है और भारतीय िवमानप°न 

ÿािधकरण (एएआई) इस हवाईअड्डे पर अंतåरम िसिवल एÆ³लेव का रखरखाव करता है। ±ेý म¤ 

याýी यातायात कì विृĦ को Åयान म¤ रखते हòए, एएआई ने 911.66 करोड़ Łपए कì लागत से दरभगंा 

हवाईअड्डे पर नए िसिवल एÆ³लेव के िवकास का कायª शłु िकया है। इस उĥेÔय के िलए, िबहार 

राºय सरकार ने एएआई को 52.65 एकड़ भूिम सŏपी है।  

भारतीय वायसुेना का हवाईअड्डा होने के नाते, रेिडयो िद³चालन सिुवधाए ं(जैसे इÆÖůðम¤ट 

ल§िडंग िसÖटम (आईएलएस), डॉपलर वेरी हाइ िĀ³वेÆसी ओमनी-डाइर³ैशनल रिेडयो र¤ज/ दरूी 

मापन उपकरण (डीवीओआर/ डीएमई), आिद) का ÿावधान, जो इस हवाईअड्डे पर रािý ल§िडंग 

कायŎ को सिुवधाजनक बना सकता है, भारतीय वायसुेना के अिधकार ±ेý म¤ आता है। 

िकसी हवाईअड्डे को अंतरराÕůीय हवाईअड्डे के łप म¤ घोिषत करना यातायात ±मता, 

अंतरराÕůीय उड़ानŌ के पåरचालन के िलए एयरलाइनŌ कì मांग और िĬप±ीय हवाई सेवा समझौते के 

अलावा úाउंड लाइिटंग सुिवधाओ,ं उपकरण अवतरण ÿणाली, रनवे कì लंबाई, आÿवासन, ÖवाÖÃय 

और पश ुएव ंपौधŌ के िलए संगरोध सेवाओ ंआिद के ÿावधान पर िनभªर करता है। वतªमान म¤, दरभंगा 

हवाईअड्डे को अंतरराÕůीय हवाईअड्डे के łप म¤ घोिषत करने का कोई ÿÖताव नागर िवमानन 

मýंालय म¤ िवचाराधीन नहé है। 
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पांच वषª तक के ब¸चŌ के िलए िनःशÐुक याýा 

3397. ®ी िगåरधारी यादवः 

³या नागर िवमानन मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार का उड़ान योजना के अंतगªत ÿित वषª एक करोड़ नागåरकŌ को वहनीय दर पर 

हवाई िटकट उपलÊध कराने का िवचार है और यिद हां, तो तÂसंबंधी Êयौरा ³या है;   

(ख) ³या हवाई कंपिनयां दो वषª या उससे अिधक आय ुके ब¸चŌ का पूरी सीट का िकराया लेती ह§, 

जबिक तीन वषª से कम आयु के ब¸चे सीट पर बैठने म¤ स±म नहé होते ह§ और यिद हां, तो 

तÂसंबंधी Êयौरा ³या है; 

(ग) ³या यह उड़ान योजना के िसĦांतŌ के िवŁĦ है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(घ) ³या सरकार का सभी हवाई कंपिनयŌ को पांच वषª तक कì आय ुके ब¸चŌ को िनःशुÐक हवाई 

याýा कì अनमुित देने का िनदशे देने का ÿÖताव है; और 

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और ऐसा कब तक िकए जाने कì संभावना है और यिद नहé, 

तो इसके ³या कारण ह§? 

सहकाåरता मýंालय म¤ राºय मýंी; तथा नागर िवमानन मýंालय म¤ राºय मýंी (®ी मुरलीधर 

मोहोल): 

(क) से (ग): नागर िवमानन मýंालय Ĭारा िदनांक 21-10-2016 को ±ेýीय सपंकª  योजना - उड़ान 

(उड़े देश का आम नागåरक) शłु कì गई ह,ै िजसका उĥेÔय देश के छोटे शहरŌ और दरूदराज के ±ेýŌ 

म¤ हवाई सेवाओ ंके िवÖतार के िलए असेिवत और अÐ पसेिवत हवाईअड्डŌ से ±ेýीय हवाई संपकª  को 

बढ़ावा दनेा है, तािक हवाई याýा को आम जनता के िलए िकफायती बनाया जा सके। यह योजना 

±ेýीय मागŎ पर एयरलाइन ऑपरटेरŌ को िव°ीय ÿोÂसाहन ÿदान करती ह,ै िजसम¤ िनÌनिलिखत 

शािमल  ह§: एयरलाइन सचंालन लागत को कम करने के िलए क¤ þ सरकार, राºय सरकारŌ/केÆ þीय 

शािसत ÿदेशŌ और हवाईअड्डा ऑपरेटरŌ Ĭारा åरयायत¤ और ऐस ेमागŎ पर पåरचालन लागत और 
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अपेि±त राजÖव के बीच अंतर को पाटने के िलए Óयवहायªता अंतर िनिध (वीजीएफ) ÿदान करना 

तािक योजना के तहत हवाई याýा को िकफायती बनाया जा सके। 

सरकार ने दो वषª या उससे अिधक आयु के ब¸चŌ के िलए पूरी सीट के िकराए के संबंध म¤ 

कोई िविनयमन/पåरपý/िदशािनद¥श जारी नहé िकए ह§। एयरलाइन Öथािपत अंतरराÕ ůीय पåरपािटयŌ 

का पालन करती ह§। 

 (घ) और (ङ): ऐसा कोई ÿÖताव नहé है। 

 

एमएसएसई ±ेý म¤ िवकास 

3398. डॉ. राजीव भारĬाज: 

 सु®ी सयानी घोष: 

 ®ी शफì परिÌबल:  

³ या सूà म, लघु और मÅ यम उīम मýंी यह बताने कì कृपा कर¤गे िक:  

(क) सकल घरलूे उÂपाद और िनयाªत म¤ िपछले दस वषŎ के दौरान एमएसएमई ±ेý के योगदान कì 

विृĦ का ÿितशत राºयवार और वषªवार िकतना है;     

(ख) ³या सरकार Ĭारा आगामी वषŎ के िलए सकर घरलूे उÂपाद म¤ एमएसएमई के योगदान के िलए 

कोई लàय िनधाªåरत िकया गया है, यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) देश म¤ úामीण ±ेýŌ म¤ Öथािपत कुल एमएसएमई इकाइयŌ का ÿितशत िकतना है; 

(घ) िपछले तीन वषŎ के दौरान केरल म¤ पंजीकृत एमएसएमई कì िजलेवार सं´या िकतनी है; 

(ङ) एमएसएमई म¤ िपछले दस वषŎ के दौरान िनयोिजत लोगŌ कì वषªवार आकिलत सं´या िकतनी 

ह;ै 

(च) पंजीकृत एमएसएमई सिहत उīम पोटªल म¤ िपछले दस वषŎ के दौरान, वषªवार, बंद िकए जा चकेु 

या बंद हो चुके एमएसएमई कौन से ह§; और 
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(छ) सरकार Ĭारा एमएसएमई ±ेý, जो अथªÓयवÖथा का तीस ÿितशत और रोजगार का लगभग 

चालीस ÿितशत भाग है, को सबसे अिधक िचंताजनक और गंभीर समÖयाओ ं से उबरने म¤ 

सहायता करने के िलए ³या उपाए िकए गए ह§? 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय 

मýंी (कुमारी शोभा काराÆ दलाजे): 

(क) और (ख) : सांि´यकì एवं कायªøम कायाªÆवयन मýंालय (एमओएसपीआई) से ÿाĮ जानकारी 

के अनसुार, सकल घरेलू उÂपाद म¤ एमएसएमई ±ेý का राºय-वार योगदान एमओएसपीआई Ĭारा 

संकिलत नहé िकया जाता है। हालांिक, 2014-15 से 2023-24 के दौरान अिखल भारतीय सकल 

घरेलू उÂपाद म¤ एमएसएमई सकल मÐूय वधªन (जीवीए) का भाग इस ÿकार है: 

   वषª  अिखल भारतीय सकल घरलूे उÂपाद 
म¤ एमएसएमई जीवीए का िहÖसा (% 
म¤) 

2014-15 29.72 
2015-16 29.48 
2016-17 29.25 
2017-18 29.69 
2018-19 30.5 
2019-20 30.48 
2020-21 27.27 
2021-22 29.64 
2022-23 30.25 
2023-24 29.60 

 

      एमएसएमई Ĭारा िनयाªत का राºय-वार डेटा नहé रखा जाता ह।ै वािणिºयक जानकारी और 

सांि´यकì महािनदेशालय (डीजीसीआईएस) के डेटा ÿसार पोटªल से ÿाĮ जानकारी के अनुसार, 

अिखल भारतीय िनयाªत म¤ एमएसएमई िनिदªĶ उÂपादŌ के िनयाªत का भाग इस ÿकार है: 
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वषª 

अिखल भारतीय िनयाªत म¤ 
एमएसएमई िविनिदªĶ उÂपादŌ के 
िनयाªत का िहÖसा (% म¤) 

2021-22  45.03% 
2022-23  43.59% 
2023-24  45.73% 

(ग): उīम पंजीकरण पोटªल और उīम अिसÖट Èलटेफामª पर पंजीकरण ÿिøया, शहरी और úामीण 

उīमŌ के बीच अंतर नहé करती है।  

(घ) और (ङ): िदनांक 01.07.2020 को उīम पंजीकरण पोटªल को लॉÆच िकया गया था। िदनांक 

15.03.2025 तक, उīम पजंीकरण पोटªल और उīम अिसÖट Èलेटफॉमª (यूएपी) पर केरल राºय 

म¤ पंजीकृत एमएसएमई कì िजलेवार कुल सं´या का Êयौरा संलµन िववरण-I म¤ है। दशे म¤ 

15.03.2025 तक उīम पंजीकरण पोटªल और उīम सहायता Èलेटफ़ॉमª पर पंजीकृत एमएसएमई 

म¤ रोजगाररत ÓयिĉयŌ कì सं´या 26.09 करोड़ है। 

   वषª         रोजगार  
   2020-21* 2,73,18,171 

2021-22 3,48,85,063 
2022-23 4,55,88,702 
2023-24 7,39,75,638 

 2024-25# 7,91,54,727 
Total 26,09,22,301 

* 01.07.2020 स े   

# 15.03.2025 तक  

(च): िदनांक 01.07.2020 से 15.03.2025 तक उदयम पंजीकरण पोटªल के तहत बंद िकए गए 

एमएसएमई कì कुल सं́ या का वषª-वार Êयौरा संलµन िववरण-II म¤ िदया गया है।  

(छ): सूàम, लघु और मÅयम उīम (एमएसएमई) मýंालय, देश म¤ एमएसएमई ±ेý के संवधªन और 

िवकास के उĥेÔय से िविभÆन योजनाओ ं और कायªøमŌ का कायाªÆवयन करता है। इन 
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योजनाओ/ंकायªøमŌ म¤ ÿधान मýंी रोजगार सजृन कायªøम, सूàम और लघु उīमŌ के िलए øेिडट 

गारटंी योजना, सूàम और लघु उīम-³लÖटर िवकास कायªøम, उīिमता कौशल िवकास कायªøम, 

खरीद और िवपणन सहायता योजना, एमएसएमई के कायªिनÕपादन म¤ संवधªन और गितवधªन, 

अंतराªÕůीय सहयोग योजना, टूल łम, ÿौīोिगकì क¤ þ ÿणाली कायªøम, राÕůीय अ.जा./अ.ज.जा. 

हब, एमएसएमई च§िपयंस, पीएम िवĵकमाª आिद शािमल ह§। 

 इसके अितåरĉ, सरकार ने एमएसएमई ±ेý को सहायता ÿदान करने के िलए हाल ही म¤ कई 

पहल¤ शłु कì ह§। इनम¤ से कुछ पहलŌ म¤ िनÌन शािमल ह§:   

i. øेिडट गारटंी Öकìम के तहत सूàम और लघु उīमŌ के िलए øेिडट गारटंी फंड ůÖट के माÅयम 

से िविभÆन ®ेिणयŌ के ऋणŌ के िलए 90% तक कì गारटंी कवरेज के साथ सूàम और लघ ु

उīमŌ को 500 लाख łपए (िदनांक 01.04.2023 से ÿभावी) कì सीमा तक कोलेटरल मĉु 

ऋण।  

ii. आÂम-िनभªर भारत कोष के माÅयम से 50,000 करोड़ Łपए का इि³वटी समावेशन। इस Öकìम 

म¤ भारत सरकार से 10,000 करोड़ Łपए के कॉपªस का ÿावधान है।  

iii. Óयवसाय कì सगुमता के िलए “उīम पंजीकरण” के माÅयम से एमएसएमई का पंजीकरण।  

iv. 200 करोड़ Łपए तक कì खरीद के िलए कोई वैिĵक िनिवदा नहé होगी।  

v.  एमएसएमई के Öतर म¤ उÆनयन कì िÖथित म¤ गैर-कर का लाभ 3 वषŎ के िलए बढ़ा िदया गया 

है।      

vi. िववाद से िवĵास-I के तहत, एमएसएमई के िलए कायªिनÕपादन िस³योåरटी म¤ कì गई कटौती, 

िनिवदा िस³योåरटी और िलि³वडेटेड ±ित का 95% वािपस करके राहत ÿदान कì गई है।  

vii. ÿाथिमकता ÿाĮ ±ेýŌ (पीएसएल) को िदए जाने वाले ऋण के तहत लाभ ÿाĮ करने के िलए 

अनौपचाåरक सूàम उīमŌ को औपचाåरक दायर ेम¤ लाने के िलए उīम अिसÖट Èलेटफॉमª 

(यूएपी) कì शŁुआत कì गई है।  
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िववरण-I 

उīम पंजीकरण पोटªल और उīम सहायता Èलेटफॉमª के तहत केरल राºय म¤ पंजीकृत कुल 
उīम िजलेवार 

ø.स.ं िजला  2021-22 2022-23 2023-24 2024-25# 

1 अलÈपुझा           6,993      10,134      56,841        31,641 
2 एनाªकुलम        17,725      23,317      74,690        51,778 
3 इडु³कì           2,809         6,243      15,542        15,104 
4 कÆनूर           8,371      13,929      30,496        31,197 
5 कासरगोड           3,997         6,738      15,161        13,858 
6 कोÐलम           7,357      13,182      50,503        40,692 
7 कोĘायम           6,688         9,525      33,926        27,642 
8 कोिझकोड        10,987      17,646      41,007        47,648 
9 मलÈपरुम           9,217      13,928      37,341        46,086 
10 पल³कड़           9,139      15,861      73,509        45,083 
11 पथानामिथÈटा           3,655         6,383      21,145        16,589 
12 ितŁवनंतपुरम        15,298      20,735      94,338        63,076 
13 िýशूर        12,327      17,250      68,845        46,439 
14 वायनाड           2,627         4,920         9,225        12,855 

  कुल:-      117,190    179,791    622,569      489,688 
* उīम अिसÖट Èलेटफॉमª 11.01.2023 को लॉÆच िकया गया 

#15.03.2025 तक 

िववरण-II 
उīम पंजीकरण पोटªल के अंतगªत  बंद हòए कुल 

एमएसएमई  
ø.स.ं कुल  

 2020-21* 175 
 2021-22  6,222 
 2022-23  13,290 
 2023-24  19,828 
 2024-25#  37,467 

* 01.07.2020 स े
# 15.03.2025 तक 
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अमरावती के गांवŌ म¤ पेयजल कì आपूितª 

3399. ®ी बलवंत बसवतं वानखडेः 

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः  

(क) महाराÕů के अमरावती संसदीय िनवाªचन ±ेý म¤ जल जीवन िमशन (जेजेएम) के अंतगªत Öव¸छ 

पेयजल आपूितª ÿाĮ करने वाले गांवŌ कì तहसीलवार सं´या िकतनी है;  

(ख) उĉ िनवाªचन ±ेý म¤ िपछले पांच वषŎ और वतªमान वषª के दौरान जेजेएम के अंतगªत Öवीकृत 

ÿÖतावŌ कì सं´या िकतनी है;  

(ग) उĉ ÿÖतावŌ के िलए आवंिटत और उपयोग कì गई िनिध का योजना-वार और Öथान-वार Êयौरा 

³या है;  

(घ) उĉ िनवाªचन ±ेý म¤ जेजेएम के अंतगªत चल रह ेकायŎ कì वतªमान िÖथित ³या है; और  

(ङ) सरकार Ĭारा उĉ कायŎ को पूरा करने और आवÔयक िनिध उपलÊध कराने के िलए ³या कदम 

उठाए गए ह§/उठाए जा रहे ह§? 

जल शिĉ मýंालय म¤ राºय मýंी; तथा रेल मýंालय म¤ राºय मýंी (®ी वी. सोमÆना): 

(क): भारत सरकार देश के सभी úामीण पåरवारŌ को पयाªĮ माýा म¤ िनधाªåरत गुणव°ा वाली और 

िनयिमत तथा दीघªकािलक आधार पर सरुि±त और पीने योµय नल जल कì आपूितª का ÿावधान 

करने हेत ु ÿितबĦ है। इस िदशा म¤, भारत सरकार, महाराÕů सिहत राºयŌ/संघ राº य ±ेýŌ कì 

भागीदारी स ेअगÖत 2019 स ेजल जीवन िमशन कायाªिÆ वत कर रही है, तािक देश के ÿÂयेक úामीण 

पåरवार हेतु नल जल आपूितª का ÿावधान िकया जा सके। अमरावती िजले म¤ नल जल आपूितª ÿाĮ 

करने वाले गांवŌ कì Êलॉक-वार सं´या संलµन िववरण म¤ दी गई है। 

(ख): पेयजल राºय का िवषय है। पेयजल आपूितª ÖकìमŌ/पåरयोजनाओ ंकì आयोजना, िडजाइन, 

अनमुोदन एवं कायाªÆवयन का अिधकार राºय सरकार के पास है। भारत सरकार तकनीकì और 

िव°ीय सहायता ÿदान करके राºयŌ के ÿयासŌ म¤ सहायता करती है। अत: úामीण जल आपूितª के 

िलए अलग-अलग पåरयोजनाए/ंयोजनाए ंभारत सरकार Öतर पर अनुमोिदत नहé कì जाती ह§। 
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(ग): िपछले पांच वषŎ के दौरान जल जीवन िमशन (जेजेएम) के तहत आवंिटत, जारी कì गई और 

महाराÕů Ĭारा उपयोग कì गई िनिधयŌ का वषª-वार िववरण िनÌनानुसार है: 

  (रािश करोड़ Łपए म¤)  

वषª  

क¤ þीय अंश  
राº य िहÖ स ेके 

तहत Ó यय  अथ शेष  
बजट 

आवंटन  

राº य Ĭारा 
आहåरत 

िनिध  

कुल 
उपलÊ ध 

िनिध  

संसूिचत 
उपयोग  

2019-20 248.12 847.97 345.28 593.40 308.04 431.79 
2020-21 285.35 1828.92 457.23 742.58 473.59 324.16 
2021-22 268.99 7,064.41 1,666.64 1,935.63 377.98 477.98 
2022-23 1,557.65 7,831.25 3,915.62 5,473.27 3,109.53 2,972.21 
2023-24 2,363.74 21,465.88 7,444.26 9,808.00 8,208.53 8,371.34 
2024-25 1,599.47 5,352.93 1,605.88 3,205.35 2,072.04 2,415.78 

आबंिटत, जारी कì गई और उपयोग कì गई िनिधयŌ से संबिंधत िजला-वार सूचना केÆþीय 

Öतर पर नहé रखी जाती है। 

(घ): जेजेएम के कायªसंबंधी िदशािनद¥शŌ के अनुसार, राºय जल और Öव¸छता िमशन 

(एसडÊÐयूएसएम) तथा िजला जल और Öव¸छता िमशन (डीडÊÐयूएसएम) øमशः राºय तथा िजला 

Öतर पर जल जीवन िमशन के समú कायाªÆवयन के िलए िजÌमेदार ह§। 

अगÖत 2019 म¤ जल जीवन िमशन कì शुŁआत म¤, अमरावती िजले म¤ 2.14 लाख 

(49.48%) úामीण पåरवारŌ के पास नल जल कने³शन होने कì सूचना थी। अब तक, राºय Ĭारा 

सूिचत िकए गए अनुसार, 18.03.2025 तक, लगभग 2.13 लाख और úामीण पåरवारŌ को नल जल 

कने³शन ÿदान िकए गए ह§। इस ÿकार, 18.03.2025 तक, अमरावती िजले के 4.33 लाख úामीण 

पåरवारŌ म¤ से 4.27 लाख (98.59%) से अिधक पåरवारŌ के पास उनके घरŌ म¤ नल जल आपूितª 

होने कì सूचना है। 

(ङ): महाराÕů सिहत राºयŌ/संघ राºय ±ेýŌ कì आयोजना और कायाªÆवयन म¤ तेजी लाने तथा 

िनगरानी करने और उनकì सहायता के िलए भारत सरकार ने पूर ेदेश म¤ जल जीवन िमशन कì 
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योजना बनाने और उसे कायाªिÆवत करने के िलए अनेक कदम उठाए ह§ िजनम¤ अÆय बातŌ के साथ-

साथ राºयŌ/संघ राºय ±ýेŌ के परामशª से वािषªक कायª योजना (एएपी) पर चचाª करना और उसे 

अंितम łप देना, योजना और कायाªÆवयन कì िनयिमत समी±ा करना, ±मता िनमाªण और ²ान के 

आदान-ÿदान के िलए कायªशालाए/ंसÌमेलन/वेिबनार, तकनीकì सहायता ÿदान करने के िलए बहò-

िवषयक दल Ĭारा ±ेý दौरे आिद शािमल ह§।  

िववरण 

ø.स.ं  
अमरावती िजले म¤ 

Êलॉक 
गांवŌ कì कुल 

सं́ या   
(100% एफएचटीसी) वाले 

गांवŌ कì सं́ या 
गांवŌ कì सं́ या के साथ  
< 100% एफएचटीसी 

1 अचलापुर  150 142 8 
2 अमरावती  107 103 4 
3 अंजनगांव एस  105 96 9 
4 भटकुली  107 107 0 
5 चांदरु बीजेड 140 138 2 
6 चांदरु åरल  80 79 1 
7 िचखलदरा  152 114 38 
8 दरयापरु  133 133 0 
9 धमगांव åरली  85 85 0 

10 धरनी  148 127 21 
11 मोरशी  89 89 0 
12 नंदगांव केएच  126 126 0 
13 ितवसा  68 68 0 
14 वłद  98 98 0 

कुल  1588 1505 83 

ąोत: जेजेएम-आईएमआईएस  

DAPST/STCP 

3400. SHRI G. KUMAR NAIK:  

Will the Minister of TRIBAL AFFAIRS be pleased to state: 
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(a) the guidelines for fund allocation and monitoring under the Development 

Action Plan for Scheduled Tribes (DAPST)/Scheduled Tribes Component Plan 

(STCP); 

(b) the details of adherence to these guidelines by implementing agencies; 

(c) whether compliance assessments have been conducted and if so, the results 

thereof; 

(d) whether the Government is considering to introduce any legislation to 

improve fund allocation and utilization under DAPST/STCP; and 

(e) if not, the reasons for not introducing such measures? 

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY):  

(a): NITI Aayog issues guidelines for earmarking of funds for welfare of 

Scheduled Tribes by the obligated central Ministries/Departments.The last 

guidelines regarding Development Action Plan for STs (erstwhile TSP) were 

issued by NITI Aayog in 2017.As per the guidelines, 2017 and earlier guidelines: 

 Ministries/Departments have been mandated to allocate certain percentage 

of total allocation of schemes.  

 Percentage of earmarking should not be less than 50 % of the population 

proportion or as decided by the task force or actuals whichever is higher.   

 Ministries/Departments are required to place the funds earmarked for SCSP 

under a separate Minor Head ‘789’ and for DAPST under Minor Head ‘796’ 

below the functional major Head/Sub-Major Heads  
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 Ministries concerned and States/UTs must ensure mainstreaming of the 

most vulnerable community groups in major flagship programmes  

 Ministries / Departments may estimate gaps, prioritize development needs of 

STs and orient the schemes to bridge the gaps. 

 State-wise distribution of allocation under various Centrally Sponsored 

Schemes by Central Ministries/ Departments, especially under beneficiary 

oriented schemes should be done in proportion to population for SCs and 

STs in the respective States/UTs 

 Institutional mechanism for monitoring to be strengthened. 

The Ministry implements circular dated 18.06.2014 issued by Planning 

Commission (now NITI Aayog) on the subject ‘Revised Guidelines for 

implementation of Tribal Sub-Plan (TSP) by the States/UTs’. As per the said 

Guidelines, the States/UTs shall establish, inter alia, the following institutional 

structures for monitoring of TSP like an Apex Level Committee or a Tribal 

Advisory council at the State Level with the Chief Minister as Chairperson and 

the Minister of Nodal Department as Vice Chairman; and an Executive 

Committee headed by the Chief Secretary to monitor implementation of Annual 

TSP. The funds under TSP are earmarked from the total plan outlays not less 

than the population proportion of STs in State.  

(b) to (c): Ministry of Tribal Affairs (MoTA) convene meetings with obligated 

Ministries/Departments from time to time to review the implementation of 

guidelines, allocation and expenditure of DAPST funds. An online monitoring 

system has been put in place by the Ministry with web address: 
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https://stcmis.gov.in for monitoring of DAPST funds. Also, the Ministry has 

undertaken two missions for development of STs through convergence of funds 

available with different Ministries/Departments under DAPST namely-Pradhan 

Mantri Janjati Adivasi Nyay Maha Abhiyan (PM JANMAN) and Dharti Aaba 

Janjatiya Gram Utkarsh Abhiyaan. 

Ministries/Departments and NITI Aayog undertakes evaluation of CS and 

CSS schemes through third party. NITI Aayog has conducted an Evaluation 

Study for the EFC cycle which ended in 2020-21 which covered the schemes 

namely Post Matric Scholarship, Pre-Matric Scholarship, Support to TRI, MSP 

for Minor Forest Produce, SCA to TSS, Development of PVTGs, Tribal Festival, 

Infrastructure, Mass Education.  

Scheme-wise and Ministry/Department-wise allocation for welfare of 

Scheduled Tribes is given separately in Statement 10B of Expenditure Profile of 

Union Budget every year. Further, allocation under PMJANMAN and DAJGUA 

by concerned Ministries/Departments is given in Statement 10BB and 10BBB of 

Expenditure Profile of Union Budget respectively. Ministry/Department-wise 

DAPST allocation and expenditure during last three years is given in the 

enclosed Statement.   

(d) and (e): At present, Ministry is not considering to introduce any legislation at 

Central level to improve fund allocation and utilization due to following reasons:  

 In the Union Budget 2025-26, an amount of Rs. 1,27,434.20 crore (excluding 

UT allocation) has been allocated as DAPST funds out of the total scheme 

budgetary allocation of obligated Ministries/Departments which is more than 
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five time increase in DAPST funds allocation than that of FY 2013-14 (Rs. 

24594.45 Crore). 

 DAPST fund utilization has been more than 92 % of RE during last five years. 

 For proper accounting and monitoring and to ensure their non-divertibility to 

any other scheme, funds allocated under DAPST are shown by all the 

obligated Ministries/Depts under the minor head ‘796’ below the functional 

major Head/Sub- Major Heads in their ‘Detailed Demands for Grants’.  

 NITI Aayog regularly reviews existing guidelines, and issues updated or new 

guidelines as needed. 

 The Ministry has undertaken two missions for development of STs through 

convergence of funds available with different Ministries/Departments under 

DAPST namely-PM JANMAN and DAJGUA. Enacting the bill, may limit the 

scope of DAPST and restrict the Ministry to launch new initiatives like these 

for development of ST and tribal areas in saturation mode.  

Further, Andhra Pradesh, Karnataka, Telangana, Uttarakhand, Rajasthan and 

Tamil Nadu have enacted legislation to ensure adequate allocation and effective 

expenditure in respect of State Tribal Sub Plan.  
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STATEMENT 
Ministry/Department-wise DAPST allocation and expenditure during last three 
years                                                                                                                                               

(Rs. in crores) 
Sr.No Ministries / Departments 2021-22 2022-23 2023-24 

BE Exp BE Exp BE Exp 
1 Department of Agricultural Research and 

Education 
115.50 98.46 85.82 96.01 104.21 106.83 

2 Department of Agriculture, Cooperation 
and Farmers' Welfare 

10,528.73 10,073.20 10,606.04 8,516.43 9,811.05 9,228.71 

3 Department of Animal Husbandry and 
Dairying 

265.29 222.82 327.20 166.48 376.92 209.17 

4 Department of Commerce 25.00 15.53 25.51 24.51 25.37 25.51 
5 Department of Consumer Affairs 1.92 1.92 1.08 0.75 0.80 1.09 
6 Department of Drinking Water and 

Sanitation 
5,897.18 4,310.62 6,615.80 6,109.97 7,615.90 7,479.76 

7 Department of Empowerment of Persons 
with Disabilities 

61.04 46.69 60.66 43.50 58.48 48.29 

8 Department of Fertilizers 3,592.57 6,782.83 4,395.03 10,956.32 7,699.72 8,403.08 
9 Department of Fisheries 91.52 109.38 172.71 100.47 182.59 133.39 
10 Department of Food and Public 

Distribution 
10,814.48 12,389.97 9,152.54 12,756.53 9,359.15 9,598.62 

11 Department of Health and Family Welfare 4,260.20 4,262.70 5,400.57 4,741.23 4,830.41 4,134.09 
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12 Department of Higher Education 1,963.45 1,459.86 1,986.00 1,841.56 2,061.00 1,983.06 
13 Department of Land Resources 215.01 223.76 228.32 23.92 239.58 201.77 
14 Department of Pharmaceuticals 17.00 -- 18.17 23.35 26.45 15.88 
15 Department of Rural Development 15,127.24 18,652.60 18,296.61 17,701.14 20,400.56 18,799.47 
16 Department of School Education and 

Literacy 
5,297.40 4,199.99 6,093.66 5,288.89 6,824.04 5,642.10 

17 Department of Science and Technology 125.45 93.63 124.37 71.18 119.40 38.50 
18 Department of Telecommunications 401.01 411.73 408.50 188.20 453.65 539.05 
19 Department of Water Resources, River 

Development and Ganga Rejuvenation 
197.17 354.52 791.50 220.49 358.00 298.01 

20 Ministry of Ayurveda, Yoga and 
Naturopathy, Unani, Siddha and 
Homoeopathy (AYUSH) 

35.80 34.71 72.00 43.42 71.00 54.91 

21 Ministry of Coal 36.11 72.59 27.05 41.62 48.46 51.12 
22 Ministry of Cooperation -- -- 62.79 -- 4.74 -- 
23 Ministry of Culture 19.57 32.66 22.90 35.81 27.98 35.58 
24 Ministry of Development of North Eastern 

Region 
716.87 715.09 754.95 239.54 1,690.00 754.30 

25 Ministry of Electronics and Information 
Technology 

456.03 347.52 715.30 254.56 833.50 535.22 

26 Ministry of Environment, Forests and 
Climate Change 

152.00 123.54 165.20 106.80 159.00 158.19 

27 Ministry of Food Processing Industries 47.30 28.61 77.40 13.28 67.26 40.62 
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28 Ministry of Housing and Urban Affairs 174.50 565.99 790.66 953.43 1,204.01 1,063.61 
29 Ministry of Labour and Employment 1,084.12 1,960.57 1,389.69 1,188.34 1,069.42 913.39 
30 Ministry of Micro, Small and Medium 

Enterprises 
350.50 1,468.58 1,678.87 2,469.77 1,883.09 2,222.75 

31 Ministry of Mines 15.03 17.48 20.70 20.64 18.40 18.37 
32 Ministry of New and Renewable Energy 486.00 235.91 384.00 349.48 572.00 381.28 
33 Ministry of Panchayati Raj 78.86 125.08 72.00 76.50 83.51 83.51 
34 Ministry of Petroleum and Natural Gas 555.99 92.23 241.00 286.15 77.96 498.49 
35 Ministry of Power 765.60 ... 584.08 -- 957.23 763.36 
36 Ministry of Road Transport and Highways 4,125.00 4,501.10 4,545.00 6,287.30 23,375.00 18,495.36 
37 Ministry of Skill Development and 

Entrepreneurship 
191.83 146.16 203.33 84.46 251.29 157.73 

38 Ministry of Textiles 202.79 157.61 176.73 169.03 187.00 170.34 
39 Ministry of Tourism 82.00 ... 97.85 18.32 98.50 ... 
40 Ministry of Tribal Affairs 7,484.07 6,125.51 8,406.92 7,225.29 12,386.00 7,473.32 
41 Ministry of Women and Child 

Development 
2,077.93 1,967.27 2,145.00 2,111.40 2,166.00 2,571.91 

42 Ministry of Youth Affairs and Sports 121.25 102.16 161.15 126.69 165.10 123.03 
    78,256.31 82,530.58 87,584.66 90,972.76 1,17,943.73 1,03,452.77 

Source: Statement 10B of Union Budget 
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नए जल शोधन सयंंýŌ को Öथािपत करना 

3401. ®ीमती लवली आनंदः  

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या सरकार कì Öव¸छ पेयजल उपलÊध कराने के िलए नए जल शोधन संयंýŌ को Öथािपत 

करने कì योजना है; और  

(ख) यिद हां, तो तÂसंबंधी राºय-वार Êयौरा ³या है? 

जल शिĉ मýंालय म¤ राºय मýंी; तथा रेल मýंालय म¤ राºय मýंी (®ी वी. सोमÆना): 

(क) और (ख): जल जीवन िमशन (जेजेएम) – हर घर जल, अगÖत 2019 से राºयŌ कì भागीदारी 

से िøयािÆवत िकया जा रहा है, तािक úामीण पåरवारŌ हेतु पयाªĮ माýा म¤ िनधाªåरत गुणव°ा वाली 

और िनयिमत तथा दीघªकािलक आधार पर पीने योµय नल जल कì आपूितª का ÿावधान िकया जा 

सके। भारत सरकार तकनीकì और िव°ीय सहायता ÿदान करके राºयŌ कì सहायता करती है। जल 

जीवन िमशन के तहत, मौजूदा िदशािनद¥शŌ के अनसुार, पाइपगत जलापूितª योजनाओ ंके माÅयम से 

आपूितª िकए जा रहे जल कì गणुव°ा के िलए भारतीय मानक Êयूरो के बीआईएस:10500 मानकŌ 

को ब¤चमाकª  के łप म¤ अपनाया जाता है। पेयजल राºय का िवषय होने के कारण, जल जीवन िमशन 

के अंतगªत आने वाली योजनाओ ं सिहत पेयजल आपिूतª ÖकìमŌ कì आयोजना, अनुमोदन, 

कायाªÆवयन, सचंालन एवं रखरखाव का उ°रदाियÂव राºय/संघ राºय ±ेý सरकारŌ का है। पåरवारŌ 

को पेयजल आपिूतª का ÿावधान करने के िलए राºय/संघ राºय ±ेý के संदभª म¤ सवाªिधक उपयĉु 

ÿौīोिगकì के चयन का िनणªय संबंिधत राºय/संघ राºय ±ेý सरकारŌ Ĭारा िलया जाना होता है। 

 माचª 2023 म¤ पेयजल शोधन ÿौīोिगिकयŌ पर एक पुिÖतका जारी कì गई थी तािक सभी 

िहतधारकŌ के बीच उपलÊध नई ÿौīोिगिकयŌ के बार ेम¤ जानकारी का ÿसार िकया जा सके और 

Öथानीय मĥुŌ और जल गुणव°ा ÿभािवत गांवŌ म¤ सामने आने वाली चुनौितयŌ का समाधान करने 

वाली तकनीकŌ का उपयोग करके पेयजल शोधन संयंýŌ के कायª-िनÕ पादन और कायाªÆवयन म¤ सुधार 

लाया जा सके। राºय तकनीकì-आिथªक Óयवहायªता के आधार पर उपयĉु जल शोधन ÿणाली शुł 
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कर सकते ह§। आज कì तारीख तक, राºयŌ/संघ राºय ±ेýŌ Ĭारा दी गई सूचना के अनुसार, िविभÆन 

®ेिणयŌ कì ÖकìमŌ के िलए जल जीवन िमशन के अंतगªत कुल 35,578 जल शोधन संयंý िजयो-टैग 

िकए गए ह§। इसका Êयौरा Êयौरा संलµन िववरण म¤ िदया गया है। 

िववरण 
जल शोधन सयंंýŌ का राºय और संघ राºय ±ेý-वार Êयौरा िजÆह¤ िजयो-टैग िकया गया है 

और जेजेएम-आईएमआईएस पर सूिचत िकया गया है 
ø.स.ं  राº य का नाम  जल शोधन सयंýं 

(डÊ Ð यूटीपी)  
1 अंडमान एवं िनकोबार Ĭीप समूह 0 
2 आňं ÿदेश 277 
3 अŁणाचल ÿदेश 3,311 
4 असम 17,762 
5 िबहार 0 
6 छ°ीसगढ़ 63 
7 दादरा एवं नगर हवेली और दमण एवं 

दीव 
0 

8 गोवा 12 
9 गजुरात 209 

10 हåरयाणा 1,059 
11 िहमाचल ÿदेश 662 
12 जÌमू और कÔमीर 1,315 
13 झारखंड 351 
14 कनाªटक 1,871 
15 केरल 522 
16 लĥाख 0 
17 ल±Ĭीप 2 
18 मÅय ÿदेश 416 
19 महाराÕů 919 
20 मिणपुर 444 
21 मेघालय 1,471 
22 िमजोरम 295 
23 नागाल§ड 643 
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24 ओिडशा 104 
25 पडुुचेरी 0 
26 पंजाब 763 
27 राजÖथान 547 
28 िसि³कम 136 
29 तिमलनाडु 254 
30 तेलंगाना 0 
31 िýपरुा 445 
32 उ°र ÿदेश 650 
33 उ°राखंड 532 
34 पिĲम बंगाल 543 

कुल 35,578 
 

भोगनीपुर नहर से गाद िनकालना 

3402. ®ी िजत¤þ दोहर:े 

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िक: 

(क)  इटावा संसदीय िनवाªचन ±ेý म¤ भोगनीपुर नहर से गाद िनकालने आिद का कायª िजन 

एज¤िसयŌ को सŏपा गया है, उनका Êयौरा ³या है और िनिवदा ÿिøया म¤ भाग लेने वाली एज¤िसयŌ 

का Êयौरा ³या है; 

(ख)  ³या उĉ कायª िनधाªåरत समय-सीमा म¤ पूरा कर िलया गया ह ैऔर यिद हां, तो तÂसंबंधी 

Êयौरा ³या है; 

(ग)  ³या सरकार इस बात से अवगत है िक अिधकाåरयŌ के साथ ठेकेदारŌ कì िमलीभगत से उनको 

नहर से गाद िनकाले िबना भगुतान कर िदया गया है और िकसान सिमितयŌ कì िशकायतŌ/िवरोध 

के बावजूद अिधकाåरयŌ Ĭारा कोई आवÔयक कारªवाई नहé कì गई है और यिद हां, तो तÂसंबंधी 

Êयौरा ³या है; और 
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(घ)  ³या सरकार का उĉ कायª कì उ¸च Öतरीय जांच करने का िवचार है और यिद हा,ं तो तÂसंबंधी 

Êयौरा ³या है? 

जल शिĉ मýंालय म¤ राºय मýंी (डॉ. राज भूषण चौधरी ): 

(क): उ°र ÿदेश सरकार Ĭारा सूिचत िकया गया है िक इटावा लोक सभा िनवाªचन ±ेý के अंतगªत 

“भोगनीपरु नहर के 60 िक.मी स े 171 िक.मी. तक पुनłĦार कायŎ के िलए” िनÌनिलिखत छः 

बोलीकताªओ ंन¤ भाग िलया:  

1. मैससª िसंह आयरन इंडिÖůज, इटावा। 

2. मैससª ®ी अवनतीका कॉनůे³टर, हैदराबाद। 

3. मैससª िशव शिĉ कंÖů³शन, úेटर नोयडा, गौतमबĦुा नगर। 

4. मैससª एस.एफ. असोिसएट, अलीगढ़। 

5. मैससª कैसर कंÖů³शन इंजीिनयरस एÁड कॉनůे³टर, एटा। 

6. ®ी भवंर िसंह, आलमपरु फतेहपरु, िजला अलीगढ़। 

मूÐयांकन के बाद, ®ी भवंर िसंह कì बोली सबसे कम पायी गयी और इस ऐज¤सी को कायª दे 

िदया गया। 

(ख) से (घ): जैसा िक उ°र ÿदेश सरकार Ĭारा सूिचत िकया गया है, इस कायª कì आरिंभक ितिथ 

22.10.2024 थी और कायª पूरा करने कì िनयत ितिथ 21.10.2025 है। इस नहर से गाद िनकाले 

िबना िकसी भी अिधकाåरयŌ के समÆवय से िकसी भी ठेकेदारŌ को िकसी भी ÿकार का भगुतान नहé 

िकया गया है।  

उ°र ÿदेश सरकार Ĭारा सूिचत िकया गया है िक इस पåरयोजना के संबधं म¤ िकसान 

सिमितयŌ Ĭारा िकसी भी ÿकार कì िशकायत/िवरोध ÿदशªन नहé िकया गया है। अतः िकसी ÿकार 

कì भी जांच अपेि±त नहé है। 
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PILOT TRAINING FEES CHARGED BY AIRLINES 

3403.   SHRI KULDEEP INDORA:                      

            SHRI GAURAV GOGOI:                        

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether the Government has received any complaint from the Airlines Pilots' 

Association of India regarding concerns over exorbitant training fees, leading 

to the economic exploitation of aspiring pilots and if so, the details thereof; 

(b) whether it is true that this has contributed to the continuing shortage of trained 

pilots in the aviation sector and if so, the details thereof; 

(c) whether the Government has assessed the projected demand for commercial 

pilots in the country over the next ten years and if so, the details thereof; 

(d) whether the Government proposes to take any steps to regulate training costs 

and ensure fair and transparent fee structures for pilot training programmes 

in the country and if so, the details thereof; and 

(e) whether the Government is considering financial assistance, subsidies and 

loan schemes to support pilot trainees, particularly those from economically 

weaker sections and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a): The Government has received a representation from the Airlines Pilots' 

Association of India (ALPA) regarding regulation of training cost charged by 
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Airlines from aspiring trainee pilots, wherein high cost of Type Rating charged by 

the Airlines has been highlighted.; 

(b) and (c): There is no shortage of trained pilots in airlines. The airline-wise 

details of pilots along with the projected demand for commercial pilots in India 

over the next ten years is given in the enclosed Statement. 

(d): Presently, there is no proposal to regulate training costs for Pilot training 

programmes.; 

Pilot training programmes are highly technical/super specialised. The cost of 

training is determined by the following factors among others:- 

(i) High cost of fuel (AvGas 100LL) used in aircraft. 

(ii) Most of the aircraft used in the country for training are manufactured abroad 

and hence, expensive. 

(iii) High cost of aircraft spare parts. 

(iv) Imported flight simulators for training.; 

(v) Type of aircraft and number of aircrafts for training. 

(e) No such proposal is currently under consideration in this Ministry. 

STATEMENT 
AIRLINE TOTAL PILOTS EMPLOYED (AS 

ON DATE) 
DEMAND FOR NEXT 10 

YEARS 
Alliance Air 137 No immediate demand 
Air India 3280 5870 
SpiceJet Ltd. 369 Inducting 1630 pilots 
Akasa Air 787 No immediate demand 
Air India Express 2169 2196 by FY 2028 
Indigo 5463 11778 

Source:- Directorate General of Civil Aviation (DGCA) on the basis information from    
Airlines 
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METRO RAIL CONNECTIVITY IN TAMIL NADU 

3404.  SHRI C. N. ANNADURAI: 

   SHRI NAVASKANI K.: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 

(a) the current status of metro rail connectivity in Tamil Nadu in terms of 

operational and under-construction lines; 

(b) the manner in which Tamil Nadu’s metro rail network compare with the 

national figures; 

(c) the details of the steps taken/being taken in the light of significant 

technological advancements witnessed in various metro rail systems 

across the country during the last nine years to integrate similar innovation 

into Tamil Nadu’s metro projects; 

(d) the measures implemented/being implemented to ensure that metro rail 

connectivity in major urban centres like Chennai aligns with growing urban 

mobility needs and supports sustainable transport solutions in the State; 

(e) the details of the funding patterns, project monitoring mechanisms and 

accountability measures in place for metro rail projects in Tamil Nadu to 

prevent delays and ensure timely completion; and 

(f) the details of the future plans and timelines proposed by the Government 

for expanding and modernizing the metro rail network in Tamil Nadu? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 
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(a) to (c), (e) and (f): Urban transport, which is an integral part of urban 

development, is a state subject. Hence, respective State Government/Union 

Territory (UT) is responsible for initiating and developing urban transport 

infrastructure including metro rail projects. The Central Government considers 

financial assistance for such projects in cities or urban agglomerates, based on 

feasibility of the proposal and availability of resources, as and when posed by 

the concerned State Government/Union Territory (UT). 

At present, about 1,011 kms of Metro Rail Projects are operational and 

979.462 Kms of metro rail projects (including Delhi-Meerut RRTS) are under 

construction across the country. Presently, 54 km of Metro Network covered 

under phase-I and phase-I extension is already operational in Chennai and on 

118.9 km of metro network under Chennai Metro Rail Phase II project, the 

construction work is underway. 

Chennai Metro corridors provides connectivity to major city centre viz. 

airport, railway stations, CMBT, Mylapore, Adyar, Perambur etc. aligning with 

city’s growing urban mobility needs and providing sustainable transport system.  

Funding to the project is in the form of equity, subordinate debt and Pass 

Through Assistance.The progress of project is regularly monitored by a High 

Powered Committee headed by Chief Secretary Government of Tamil Nadu, 

Board of Directors of Chennai Metro Rail Limited and also at different levels in 

Central and State Government for its expeditious completion.  
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(d): A number of advancements and technological innovations have taken place 

during the recent years in various Metro Rail operational in the country. Some 

of the noteworthy technological advancements are: 

(i) Introduction of Namo Bharat Train- India’s first State of Art Namo Bharat 

train with design speed of 180 kmph and operational speed of 160 kmph 

has been introduced on priority section between New Ashok Nagar to 

Meerut South Depot on Delhi- Meerut RRTS corridor; 

(ii) European Train Control System(ETCS) – World’s first State of Art ETCS 

level II with Hybrid level-III radio based train signalingsystem on Long Term 

Evolution (LTE) backbone  has been introduced on Namo Bharat trains 

running between New Ashok Nagar to Meerut South Depot on Delhi- 

Meerut RRTS corridor  enhancing passenger safety to a new level. 

(iii) Platform Screen Door(PSD) - For improved safety and to reduce the risk 

of accidents, PSD has been jointly developed by Bharat Electronics Limited 

(BEL) with National Capital Region Transport Corporation (NCRTC); 

(iv) National Common Mobility Card(NCMC) – One Nation-One card i.e. 

NCMC work on all NCMC enabled transport systems in the country; 

(v) QR based Ticketing – QR based ticketing system has facilitated booking 

of tickets from Mobile based apps; 

(vi) Unmanned Train Operations (UTO) – For improved efficiency and quality 

of service including better utilization of resources, UTO is functional on 

Delhi Metro Rail Corporation; 
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(vii) Indigenous Automatic Train Supervision system (i-ATS) – India’s first 

Indigenously built Automatic Train Supervision System developed by the 

combined efforts of DMRC and Bharat Electronics Limited (BEL) has been 

implemented on Red Line of Delhi Metro.  

Out of above technology improvements, National Common Mobility Card, QR 

based ticketing, platform screen doors etc. have been provided in Chennai Metro 

project. In addition, Chennai Metro Phase-2 has been planned for UTO 

operations.  

झारखंड म¤ सुवणªरखेा पåरयोजना हतेु केÆþीय अनुदान 

3405. ®ी िबīुत बरन महतो: 

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िक: 

(क)  ³या केÆþीय जल आयोग ने पीएमकेएसवाई-एआईबीपी योजना के अंतगªत शािमल सुवणªरखेा 

पåरयोजना के िलए एफटीपीसी के अंतगªत वषª 2019 म¤ 14,959.74 करोड़ Łपए कì तकनीकì 

Öवीकृित ÿदान कì थी और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख)  ³या पीएमकेएसवाई-एआईबीपी के अंतगªत झारखंड कì जीवन रेखा समझी जाने वाली 

सवुणªरेखा बहòउĥेशीय पåरयोजना के िलए वषª 2021-22 हेतु केÆþीय अनुदान के łप म¤ 616.95 

करोड़ Łपए जारी िकए जाने थे और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग)  ³या वषª 2021-22 के िलए केÆþीय अनुदान जारी करने हेतु िनधाªåरत शतŎ को पूरा करने के 

बावजूद 616.95 करोड़ Łपए कì रािश आज तक जारी नहé कì गई है और यिद हां, तो तÂसंबंधी 

Êयौरा ³या है; और 
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(घ)  ³या सरकार का सवुणªरखेा पåरयोजना के अंतगªत वषª 2021-22 के िलए िनधाªåरत 616.95 

करोड़ Łपए कì केÆþीय अनुदान रािश जारी करने का िवचार है और यिद हां, तो तÂसंबंधी Êयौरा 

³या है? 

जल शिĉ मýंालय म¤ राºय मýंी (डॉ. राज भूषण चौधरी ): 

(क): क¤ þीय जल आयोग Ĭारा वषª 2019 म¤ 9,579.58 करोड़ Łपये कì झारखंड िविशĶ एआईबीपी 

लागत के साथ 13,106.24 करोड़ Łपये (वषª 2017 का मÐूय Öतर) सुवणªरेखा पåरयोजना को फाÖट 

ůैक ÿोफामाª ि³लयर¤स (एफ़टीपीसी) के तहत अनुमोदन ÿदान िकया गया था। 

(ख) और (ग): पीएमकेएसवाई-एआईबीपी के अंतगªत िदनांक 01.04.2016 कì िÖथितनुसार 

सवुणªरेखा पåरयोजना के िलए 1,373.69 करोड़ Łपये कì क¤ þीय सहायता अनúुाĻ थी और िव°ीय 

वषª 2018-19 तक 756.73 करोड़ Łपये कì क¤ þीय सहायता जारी कì गई अतः इस पåरयोजना के 

िलए अभी 616.96 करोड़ Łपये कì क¤ þीय सहायता रािश दी जानी शेष है। िव°ीय वषª 2021-22 म¤ 

क¤ þीय जल आयोग को ÿाĮ ÿÖताव जनवरी 2022 म¤, झारखंड सरकार को इस िटÈपणी के साथ 

लौटा िदया गया िक जारी कì गई केÆþीय सहायता रािश के तħुŁप िकया गया Óयय कम था और 

इसिलए आगे कì केÆþीय सहायता िदए जाने कì ŀिĶ से यह पåरयोजना अपाý हो गई थी। 

(घ): झारखंड Ĭारा तħłुपी Óयय िकए जाने के बाद आने वाले समय म¤ सवुणªरखेा पåरयोजना के िलए 

राºय को क¤ þीय सहायता जारी कì जा सकती है। 

  

FUNDS FOR STs IN JAMMU AND KASHMIR  

3406. SHRI MIAN ALTAF AHMAD:  

Will the Minister of TRIBAL AFFAIRS be pleased to state: 

(a) the details of the total funds released for Scheduled Tribes (STs) of Jammu 

and Kashmir during the last four years; and 
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(b) the manner in which the funds have been utilized? 

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY):   

(a): The fund release details of Central Government programme/schemes in 

Jammu and Kashmir are available year-wise at https://stcmis.gov.in.  

(b): As per information received from Jammu and Kashmir, the manner in which 

the funds have been utilized are as under: 

 The funds under the scheme SCA to TSS/PMAAGY have been utilized 

after receiving the plan proposals from all the districts, and their approvals 

from Ministry of Tribal Affairs (MoTA). 

 Under the support to TRI, funds are utilized for MoTA approved activities. 

 Under the EMRSs (construction/upgradation/recurring cost) funds are 

being utilized as per the components of the proposals/DPRs approved by 

MoTA. 

 Scholarship are being disbursed to the eligible students of STs in the UT 

of JandK through NSP Portal. 

Öमाटª िसटी िमशन कì िÖथित 

3407. डॉ. िशवाजी बंडाÈपा कालगेः 

³या आवासन और शहरी कायª मýंी यह बताने कì कृपा कर¤गे िकः 

(क) Öमाटª िसटी िमशन (एससीएम) के कायाªÆवयन म¤ िकतनी ÿगित हòई है और उĉ पåरयोजनाओ ं

को िकतने शहरŌ म¤ सफलतापूवªक पूरा िकया गया है; 
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(ख) सरकार िवशेषकर महाराÕů के तेजी स े िवकास कर रहे शहरŌ म¤ शहरी अवसंरचना संबंधी 

चुनौितयŌ का समाधान िकस ÿकार कर रही है; और 

(ग) इस संबंध म¤ सरकार Ĭारा उठाए गए/उठाए जा रहे सकाराÂमक कदमŌ का Êयौरा ³या है? 

आवासन और शहरी कायª मýंालय म¤ राºय मýंी (®ी तोखन साहó):  

(क): Öमाटª िसटीज िमशन (एससीएम) के तहत, 100 शहरŌ ने 1,64,545 करोड़ Ł. कì कुल 8,063 

पåरयोजनाए ंशłु कर दी ह§। 04.03.2025 तक, 100 Öमाटª िसटीज Ĭारा उपलÊध कराए गए आंकड़Ō 

के अनुसार, 1,50,306 करोड़ कì 7,504 पåरयोजनाए ं(अथाªत् कुल पåरयोजनाओ ंका 93%) परूी 

कì जा चकुì ह§।  

Öमाटª िसटीज िमशन के तहत 100 शहरŌ के िलए क¤ þ सरकार का कुल पåरÓयय 48,000 

करोड़ Ł. है। 04.03.2025 तक, शहर उनके Ĭारा उपलÊध कराई गई िनिध के उपयोग के अनसुार 

47,538 करोड़ Ł. (अथाªत् कुल क¤ þीय िहÖसे के आवंटन का 99%) कì क¤ þीय िव°ीय सहायता का 

दावा करने म¤ स±म ह§। राºयŌ/संघ राºय ±ेýŌ को सूिचत िकया है िक उÆ हŌने 45,772 करोड़ Ł. 

(अथाªत् कुल क¤ þीय िहÖसे का 96%) का उपयोग कर िलया है। 

(ख) और (ग): 'भूिम' और ‘कॉलोनीकरण’ राºय के िवषय ह§। इसके अलावा, भारतीय संिवधान कì 

12वé अनसुूची (अनु̧ छेद 243डÊ Ð यू) के अनुसार, शहरी िनयोजन िजसम¤ नगर िनयोजन भी शािमल 

ह,ै शहरी Öथानीय िनकायŌ (यूएलबी)/शहरी िवकास ÿािधकरणŌ कì िजÌमेदारी है। भारत सरकार 

योजनाबĦ हÖत±ेपŌ/परामिशªकाओ ंके माÅयम से राºयŌ के इन ÿयासŌ म¤ सहायता करती है। 

देश म¤ योजनाबĦ और Óयापक शहरी िवकास सुिनिĲत करने के िलए आवासन और शहरी 

कायª मýंालय के पास एक बहòआयामी ŀिĶकोण है। सभी 4,915 सांिविधक कÖबŌ और शहरŌ म¤ 

Öव¸छता, सभी के िलए आवास और Öव¸छ पेयजल कì समÖयाओ ंको राÕůीय शहरी िमशनŌ जैसे 

िक Öव¸छता और सफाई के िलए "Öव¸छ भारत िमशन (एसबीएम)", सभी के िलए आवास के िलए 

"ÿधानमंýी आवास योजना (पीएमएवाई)", "ÿधानमंýी Öविनिध योजना" और "अटल नवीकरण और 

शहरी पåरवतªन िमशन (अमृत)" के Ĭारा हल िकया जा रहा है। इसके बाद, बेहतर और तेज़ शहरी 
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ÿबंधन म¤ ÿौīोिगकì का उपयोग करने के िलए एससीएम के तहत 100 शहरŌ का चयन िकया गया 

है। इसके अलावा, शहरी मोिबिलटी कì चुनौितयŌ का समाधान करने के िलए, िविभÆन शहरŌ म¤ मůेो 

रेल ůांिजट िसÖटम (एमआरटीएस) भी चालू है। 

 

UPGRADATION OF NH-765 TO FOUR-LANE ELEVATED CORRIDOR 

3408. SHRI CHAMALA KIRAN KUMAR REDDY:  

          SHRI SURESH KUMAR SHETKAR: 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state: 

(a) whether the State Government of Telangana has requested for upgrading the 

Hyderabad (ORR) - Kalwakurthy (NH-765) highway to a four-lane elevated 

corridor and if so, the details thereof along with the action taken thereon;  

(b) whether it is proposed to construct a four-lane elevated corridor in the Annual 

Plan 2024- 25 and if so, the details thereof; and   

(c) whether it is a fact that out of the total length of one hundred eighty-seven 

kilometers of the Hyderabad-Srisailam section of NH-65, one hundred 

twenty-five kilometers has been improved to NH standards while the 

remaining sixty-two kilometers falling within Amrabad Tiger Reserve could 

not be improved, if so, the details thereof and the action taken/proposed to 

be taken thereon?  

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 
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(a) to (c): Out of 187 km of Hyderabad-Srisailam section of NH-765, the stretch 

from Hyderabad to Brahmanpally of about 125km has already been developed 

to two-lane with paved shoulders/four-lane, and remaining 62 km falls within 

Amrabad Tiger Reserve. 

State Government of Telangana submitted a proposal for finalizing 

alignment of a four-lane elevated corridor over 62 kms from Brahmanpally to 

Telangana/Andhra Pradesh Border falling in Amrabad Tiger Reserve. 

Government of Telangana has been requested to study alternative alignments 

with Origin-Destination(O-D) survey of the traffic to avoid human-animal 

interaction in wildlife area as possible. 

PARAGLIDING EVENTS UNDER AERO CLUB OF INDIA 

3409.  SHRI RAJIV PRATAP RUDY:                   

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether it is true that national paragliding events are being organized under the 

auspices of the Aero Club of India across the country and if so, the details 

thereof; 

(b) whether it is also true that the States of Uttarakhand, Himachal Pradesh and 

Maharashtra are promoting paragliding under the National Aero Sports Policy 

and if so, the details of the locations thereof; and 

(c) the number of participants and the specific support provided by the Aero Club 

of India in promoting paragliding in the said States? 
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 THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a): Aero Club of India-National Airsports Control (NAC) India provides 

governance over all aspects of air sports, including but not limited to regulation, 

certification, competition, awards and penalties. It shall conduct promotional 

events and competitions across the country through the different national air 

sports Commissions including paragliding. 

(b): At present paragliding activities, including commercial activities, are 

undertaken in the States of Uttarakhand, Himachal Pradesh and Maharashtra 

with the permission of State Government/Local Authorities of respective states. 

(c): Indian Air Sports personnel has been participating in International FAI 

Championships/ Events as Indian team under the aegis of ACI for which ACI has 

been providing support by granting necessary permissions as well 

issuing/renewing the necessary FAI Sporting License.  Few examples of such 

paragliding events conducted in India with the permission of ACI-NAC India and 

recognition of FAI are - 

FAI Category 2 Cross Country Paragliding Pre-World Cup 2023, Bir Billing, 

Himachal Pradesh, Paragliding Pre-World Cup Panchgani, Maharashtra, 

Paragliding Event - Paragliding World Cup Bir Billing, Himachal Pradesh,  

Paragliding Event, Kasba Narwana, Dharmasila, Kangra, Himachal 

Pradesh, Paragliding Accuracy event, Serchhip, Mizoram, and Paragliding 

Cross Country Event, Panchgani, Maharashtra. 
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AGGREGATE TECHNICAL AND COMMERCIAL LOSSES 

3410. DR. INDRA HANG SUBBA: 

 Will the Minister of POWER be pleased to state: 

(a)  the details of percentage of the total outlay utilised under the Revamped 

Distribution Sector Scheme (RDSS); 

(b)  whether the scheme's aim to reduce the Aggregate Technical and 

Commercial losses to pan-India levels of 12-15% has been achieved; and 

(c)  if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER 

OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK):  

(a) : Government of India, in July 2021, launched the Revamped Distribution 

Sector Scheme (RDSS) so as to supplement efforts of States/UTs to improve 

the quality and reliability of power supply to consumers through a financially 

sustainable and operationally efficient Distribution Sector. The scheme aims to 

reduce the Aggregate Technical and Commercial (ATandC) losses to pan-India 

levels of 12-15% and the Average Cost of Supply and Average Revenue 

Realized (ACS-ARR) Gap to zero.  

The Scheme has an outlay of Rs. 3,03,758 crore and a Gross Budgetary 

Support (GBS) of Rs. 97,631 crores from Government of India over a period of 

five years from FY 2021-22 to FY 2025-26. Till now, Projects worth Rs. 2.79 lakh 

crore (~92%) have been sanctioned and GBS of Rs. 26,312 crore (27%) has 

been released under the scheme. 
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(b) and (c): As a result of collective effort of the Central and State/UT 

Governments, the Aggregate Technical and Commercial (ATandC) losses at the 

pan-India level have come down from 21.9% in FY 21 to 16.28% in FY 24. The 

State/UT wise details are given in the enclosed Statement. 

This reduction in losses is a result of a number of reforms and measures, 

including the RDSS, which are as under:   

i. Additional borrowing space of 0.5% of Gross State Domestic Product 

(GSDP) is allowed to the State if the distribution utility implements 

performance improvement measures.  

ii. Additional Prudential Norms for sanctioning of loans to State owned Power 

Utilities contingent on the evaluation of performance of Power Distribution 

Utilities against prescribed parameters. 

iii. Rules for implementation of Fuel and Power Purchase Cost Adjustment 

(FPPCA) and cost reflective tariff have been notified for ensuring that all 

prudent costs for supply of electricity are passed through. 

iv. Rules and Standard Operating Procedure issued for proper Subsidy 

Accounting and their timely payment. 

v. Mandating automatic Energy Accounting and Audit. 

STATEMENT 

State-wise ATandC Loss (%) 

States/ UTs 
FY 2020-

21 
FY 2021-

22 
FY 2022-

23 
FY 2023-

24 
Andaman and Nicobar 
Islands 

8.89 19.80 19.77 20.76 
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Andhra Pradesh 20.42 10.56 7.74 12.05 
Arunachal Pradesh 51.82 47.83 51.70 50.42 
Assam 18.73 16.95 16.22 14.03 
Bihar 34.40 33.94 23.45 20.32 
Chandigarh 13.81 NA NA NA 
Chhattisgarh 18.05 18.13 16.14 15.88 
Delhi (NDMC) 24.83 8.33 10.67 23.34 
Goa 12.89 12.79 17.09 8.30 
Gujarat 11.56 9.70 10.67 9.12 
Haryana 17.46 14.06 12.01 11.30 
Himachal Pradesh 14.02 12.90 10.57 10.98 
Jammu and Kashmir 59.28 NA NA NA 
Jharkhand 43.09 30.85 27.46 31.17 
Karnataka  15.97 11.51 14.19 12.01 
Kerala 7.83 8.08 6.87 8.82 
Ladakh  48.29 38.61 42.46 
Lakshadweep 11.63 NA NA NA 
Madhya Pradesh 41.72 21.36 20.45 23.28 
Maharashtra 27.68 15.21 16.97 23.85 
Manipur 24.56 24.28 13.82 13.41 
Meghalaya 23.37 29.75 17.75 17.51 
Mizoram 29.05 36.45 26.53 39.19 
Nagaland 47.08 43.26 47.28 47.11 
Puducherry 20.12 14.20 21.83 17.75 
Punjab 18.54 11.67 11.26 10.96 
Rajasthan 26.18 17.49 15.44 22.08 
Sikkim 98.35 30.77 36.10 54.60 
Tamil Nadu 11.78 11.44 10.31 12.92 
Telangana 13.33 10.65 18.65 19.17 
Tripura 37.36 24.97 24.91 24.22 
Uttar Pradesh 27.11 31.10 22.18 16.39 
Uttarakhand 15.39 14.15 15.34 14.65 
West Bengal 21.34 16.67 17.32 17.11 
Private Sector 13.86 13.51 10.76 12.12 
Grand Total 21.90 16.18 15.07 16.28 
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OPERATIONAL CHALLENGES AT BOKARO AIRPORT 

3411. SHRI DULU MAHATO:                         

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether it is a fact that the operations at Bokaro Airport are currently in 

abeyance due to administrative issues among stakeholders and if so, the 

details thereof; 

(b) the manner in which the said situation is impacting the passengers and the 

implementation of Regional Connectivity Scheme (RCS); 

(c) whether the Government has received any representations regarding the 

resolution of administrative issues causing the delay in the operations of 

Bokaro Airport and if so, the details thereof; 

(d) the action taken by the Government to resolve the operational challenges at 

the said Airport and commence regular flights; and 

(e) the manner in which the delay in Bokaro Airport's operations is affecting the 

broader objectives of the RCS and the measures being considered to 

mitigate the impact? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) to (e): Bokaro airport belongs to Steel Authority of India Limited (SAIL) and is 

listed in the category of unserved airports/airstrips under the Regional 

Connectivity Scheme (RCS) - UDAN. The development work at Bokaro airport 

has been completed under the Regional Connectivity Scheme and licensing of 
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the airport is currently underway. To ensure safe operations, the State 

Government of Jharkhand has to install obstruction light on the Hill top, which is 

to be provided by SAIL. As of 31.01.2025, an expenditure of Rs.72.32 crore has 

been incurred for the development of Bokaro airport under the scheme. 

Commencement of flights by Selected Airline Operator (SAO) connecting Bokaro 

to Kolkata and Patna is subject to readiness of the airport for operations. 

NEW OIL AND GAS EXPLORATION PROJECTS IN GULF OF MANNAR 
REGION 

3412: KUMARI SUDHA R: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) the details of environmental clearances given to oil and gas exploration 

projects since 2014, State-wise; 

(b) whether the environmental clearances, financial allocations and award of 

contract completed in case of new oil and gas exploration blocks in the 

ecologically fragile Gulf of Mannar region, if so, the details thereof; 

(c) the details of the companies both Government and Private given contracts 

since 2014 to conduct such explorations with site details; 

(d) Whether any new oil and gas exploration projects given in the Cauvery 

Delta districts including Mayiladuthurai Parliamentary Constituency which 

covers three assembly constituencies in Thanjavur districts as well since 

2024; and 
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     (e)  if so, the details of such explorations cancelled since 2014 and the reasons 

therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

(a): The State-wise details of environmental clearances given to oil and gas 

exploration projects since 2014 is given in the enclosed Statement. 

(b) and (c): Since 2014, No contract has been awarded to any operator in respect 

of exploration of any block falling in Gulf of Mannar. 

(d): No new oil and gas exploration projects have been undertaken in the 

Cauvery Delta Districts including Mayiladuthurai Parliamentary Constituency 

which covers three assembly constituencies in Thanjavur districts as well since 

2024.  

(e):  Two exploration blocks, namely CY-ONHP-2017/1 (Onland) and CY-ONHP-

2018/2 (Onland) awarded to M/s Oil and Natural Gas Corporation Limited 

(ONGC) have been relinquished by the Operator due to non grant of Petroleum 

Exploration License (PEL) by the State Government of Tamil Nadu. 

STATEMENT 

Sl. No. Proposal Number Company State 
1.  IA/AP/IND2/102271/2013 M/S VEDANTA LIMITED(DIVISION 

CAIRN OIL AND GAS) 
Andhra 
Pradesh 

2.  IA/AR/IND2/123232/2018 OIL INDIA LIMITED Arunachal 
Pradesh 

3.  IA/AS/IND2/83554/2014 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Assam 

4.  IA/AS/IND2/63434/2017 OIL INDIA LIMITED Assam 
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Sl. No. Proposal Number Company State 
5.  IA/AS/IND2/61229/2016 OIL AND NATURAL GAS 

CORPORATION LIMITED 
Assam 

6.  IA/AS/IND2/92824/2007 OIL INDIA LIMITED Assam 
7.  IA/AS/IND2/72322/2018 OIL INDIA LIMITED Assam 
8.  IA/AS/IND3/185398/2008 OIL INDIA LIMITED Assam 
9.  IA/AS/IND2/414841/2023 M/S VEDANTA LIMITED(DIVISION 

CAIRN OIL AND GAS) 
Assam 

10.  IA/AS/IND2/71746/2017 OILMAX ENERGY PRIVATE 
LIMITED 

Assam 

11.  IA/AS/IND2/187643/2007 OIL INDIA LIMITED Assam 
12.  IA/AS/IND2/212735/2007 OIL INDIA LIMITED Assam 
13.  IA/AS/IND2/99149/2019 OIL AND NATURAL GAS 

CORPORATION LIMITED 
Assam 

14.  IA/AS/IND2/71708/2017 OILMAX ENERGY PRIVATE 
LIMITED 

Assam 

15.  IA/AS/IND2/56473/2016 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Assam 

16.  IA/AS/IND2/246799/2018 OIL INDIA LIMITED Assam 
17.  IA/AS/IND2/75479/2018 OIL AND NATURAL GAS 

CORPORATION LIMITED 
Assam 

18.  IA/AS/IND2/252318/2020 M/S INDIAN OIL CORPORATION 
LIMITED 

Assam 

19.  IA/AS/IND2/75296/2018 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Assam 

20.  IA/AS/IND2/226998/2017 OIL INDIA LIMITED Assam 
21.  IA/AS/IND2/31891/2014 HINDUSTAN OIL EXPLORATION 

COMPANY LTD 
Assam 

22.  IA/AS/IND2/248260/2016 OIL INDIA LIMITED Assam 
23.  IA/AS/IND2/423980/2023 OIL AND NATURAL GAS 

CORPORATION LIMITED 
Assam 

24.  IA/GJ/IND2/75954/2018 BHARAT PETRORESOURCES LTD. Gujarat 
25.  IA/GJ/IND2/64683/2017 OIL AND NATURAL GAS 

CORPORATION LIMITED 
Gujarat 

26.  IA/GJ/IND2/83890/2018 M/S VEDANTA LIMITED(DIVISION 
CAIRN OIL AND GAS) 

Gujarat 
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Sl. No. Proposal Number Company State 
27.  IA/GJ/IND2/197194/2017 GUJARAT STATE PETROLEUM 

CORPORATION LTD. 
Gujarat 

28.  IA/GJ/IND2/414546/2023 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Gujarat 

29.  IA/GJ/IND2/73049/2018 GUJARAT STATE PETROLEUM 
CORPORATION LTD. 

Gujarat 

30.  IA/GJ/IND2/71624/2017 MERCATOR PETROLEUM LIMITED Gujarat 
31.  IA/GJ/IND2/238854/2007 OILEX LTD Gujarat 
32.  IA/GJ/IND2/74678/2018 OIL AND NATURAL GAS 

CORPORATION LIMITED 
Gujarat 

33.  IA/GJ/IND2/81450/2010 SUN PETROCHEMICALS PRIVATE 
LIMITED 

Gujarat 

34.  IA/GJ/IND2/60507/2016 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Gujarat 

35.  IA/GJ/IND2/221473/2019 GAIL INDIA LIMITED Gujarat 
36.  IA/GJ/IND2/151758/2011 OIL AND NATURAL GAS 

CORPORATION LIMITED 
Gujarat 

37.  IA/GJ/IND2/69699/2017 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Gujarat 

38.  IA/GJ/IND2/81587/2009 SUN PETROCHEMICALS PRIVATE 
LIMITED 

Gujarat 

39.  IA/GJ/IND2/150670/2020 JOSHI TECHNOLOGIES 
INTERNATIONAL INC - INDIA 

PROJECT 

Gujarat 

40.  IA/HP/IND2/72539/2018 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Himachal 
Pradesh 

41.  IA/MP/IND2/110504/2017 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Madhya 
Pradesh 

42.  IA/MH/IND2/73142/2018 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Maharashtra 

43.  IA/MZ/IND2/79938/2014 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Mizoram 

44.  IA/RJ/IND2/67524/2017 OIL INDIA LTD RAJASTHAN 
PROJECT 

Rajasthan 

45.  IA/RJ/IND2/99919/2019 M/S VEDANTA LIMITED(DIVISION 
CAIRN OIL AND GAS) 

Rajasthan 
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Sl. No. Proposal Number Company State 
46.  IA/TR/IND/3403/2008 OIL AND NATURAL GAS 

CORPORATION LIMITED 
Tripura 

47.  IA/TR/IND2/210752/2007 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Tripura 

48.  IA/TR/IND2/134348/2019 OIL AND NATURAL GAS 
CORPORATION LIMITED 

Tripura 

49.  IA/WB/IND2/407038/2022 OIL AND NATURAL GAS 
CORPORATION LIMITED 

West Bengal 

Source: Ministry of Environment, Forests and Climate Change 

  

PRESERVATION OF TRIBAL CULTURE IN VALSAD 

3413. SHRI DHAVAL LAXMANBHAI PATEL:   

Will the Minister of TRIBAL AFFAIRS be pleased to state:  

(a) the steps taken by the Government to document and preserve the cultural 

heritage of tribal communities under the ‘Tribal Research Institutes (TRIs)’ 

initiative in Valsad; 

(b) the research studies conducted on the traditional knowledge and practices of 

tribal communities in Valsad; 

(c) the initiatives undertaken to promote tribal arts, crafts and folklore through 

cultural festivals and exhibitions; and 

(d) the role of digital platforms in preserving and disseminating tribal cultural 

heritage from Valsad to a wider audience? 

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY):   

(a): Ministry of Tribal Affairs extends financial support to the 29 State/UT Tribal 

Research Institute(s) including Tribal Research Institute Gandhinagar, Gujarat 
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that are under administrative control of State/UT Governments under centrally 

sponsored Scheme "Support to Tribal Research Institutes (TRIs)" to  strengthen 

their infrastructural needs, research and documentation activities and training 

and capacity building programmes, organization of tribal festivals yatras for 

promotion of unique cultural heritage and for promoting tourism and organisation 

of exchange visits by tribals, so that the tribal culture practices, languages and 

ritual are preserved and disseminated. As informed, Tribal Research Institute 

Gujarat has taken various steps to document and preserve the cultural heritage 

of Valsad's tribal communities. Traditional dances such as Tur, Dobru and Pawri 

have been documented and documentary films have been systematically 

preserved and primers in the Dhodia dialect have been prepared. A documentary 

film has been filmed to showcase and highlight Vaghbarasi festival, which 

venerate Vagh Dev (Tiger God). 

(b) to (c):  As informed, the research studies conducted on the traditional 

knowledge and practices of tribal communities by Tribal Research Institute 

Gujarat are given in the enclosed Statement. Further, the initiatives undertaken 

to promote tribal arts, crafts and folklore through cultural festivals and exhibitions 

by TRI Gujarat is as follows: 

i. Tribal Craft Trade Fair - November 2024, Ahmedabad (Vastrapur): It provided 

a platform for tribal artisans from across the state to showcase and sell their 

traditional handicrafts.  

ii. Valsad Artisans at the Janjatiya Gaurav Diwas Annual Fair - November 2024: 

A variety of traditional crafts were showcased by artisans from Valsad. 
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(d): Tribal Research Institute (TRI) Gujarat has effectively utilized digital 

platforms to preserve and share the cultural heritage of Valsad's tribal 

communities. Various details, literature, videos, and photography have been 

uploaded to the Adi Prasaran portal/Digital Repository of Ministry of Tribal 

Affairs. This initiative has facilitated the wider dissemination of tribal heritage, 

making it accessible to a national audience and ensuring its preservation for 

future generations.                       

STATEMENT 
Details of Research Studies conducted on the traditional knowledge and 

practices of tribal communities  
Sl. 
No. 

Name of Research Studies on the 
traditional knowledge and practices 

Publication 
Number 

Publication 
year 

Language

1. Tribal Fair in Gujarat 108 1982 Gujarati 
2. Tribal Folk Music 131 1983 Gujarati 
3. Folk songs of Dublas 59 1979 Gujarati 
4. Study of Tribals Folklore 40 1977 Gujarati 
5. Folk Literature of Dublas 139 1984 Gujarati 
6. Marriage songs of Dhodias 254 1988 Gujarati 
7. Socio Religious Movements Among 

Tribals of South Gujarat 
48 1977 English 

8. Traditional laws of Dhodias of Gujarat 191 1986 Gujarati 
9. Traditional laws of Kokna of Gujarat 192 1986 Gujarati 
10. Traditional laws of Chaudhary of Gujarat 193 1986 Gujarati 
11. Uses of traditional medicines (herbals) 

among tribal Valsad district 
253 1988 Gujarati 

12. Development of Dungri warlis 268 1989 Gujarati 
13. Traditional Haat market in tribals 420 2006 Gujarati 
14. Dublas of Gujarat 4 1966 Gujarati 
15. Warlis of Gujarat 107 1982 Gujarati 
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TEN LANNING OF NH FROM CHENNAI-BANGALORE-TRICHY-TIRUPATI-
KOLKATA 

3414.   SHRI T. R. BAALU:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:   

(a) whether the Government is planning to develop the National Highways from 

Chennai to Bangalore, Trichy, Tirupati and Kolkata as ten-lane highways for 

a distance of sixty kilometers in view of the quantum jump in traffic; 

(b) if so, the details thereof; and 

(c) if not, the reasons for not upgrading the above NH stretches? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI):   

(a) to (c): Development and maintenance of National Highways is a continuous 

process.  The Government keeps on receiving/assessing proposals for 

declaration/ upgradation/ development of National Highways (NHs). Decisions 

are taken based on the fulfillment of the criteria, requirement of connectivity, 

inter-se priority and synergy with PM Gati Shakti National Master Plan. At 

present, there is no such specific proposal.  

 

गोरखपुर म¤ Öमाटª िसटी िमशन के अंतगªत पåरयोजनाओ ंका कायाªÆवयन 

3415. ®ी रवीÆþ शु³ला उफª  रिव िकशनः 

³या आवासन और शहरी कायª मýंी यह बताने कì कृपा कर¤गे िकः 

(क) वतªमान म¤ Öमाटª िसटी िमशन (एससीएम) के अंतगªत गोरखपरु म¤ िकतनी पåरयोजनाए ंकायाªिÆवत 

कì जा रही ह§; 
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(ख) Öमाटª सड़कŌ, ÿकाश ÓयवÖथा और अपिशĶ ÿबंधन जैमी Öमाटª अवसंरचना के िवकास हेतु 

आवंिटत और उपयोग कì गई िनिध का Êयौरा ³या है; 

(ग) सरकार Ĭारा एससीएम के अंतगªत गोरखपरु म¤ िडिजटल अवसंरचना के संवधªन और शहरी 

गितशीलता कì विृĦ हेतु ³या कदम उठाए गए ह§/उठाए जा रहे ह§; 

(घ) एससीएम के अंतगªत उĉ पåरयोजनाओ ंकì आयोजना और कायाªÆवयन म¤ Öथानीय समदुायŌ 

कì िकतनी भागीदारी ह;ै और 

(ङ) गोरखपरु कì रहने योµय िÖथित और आिथªक ÿितÖपधाªÂमकता को बढ़ाने म¤ उĉ पåरयोजनाओ ं

के संभािवत लाभ ³या ह§? 

आवासन और शहरी कायª मýंालय म¤ राºय मýंी (®ी तोखन साहó): 

(क) से (ङ): Öमाटª िसटी िमशन के तहत चयन के िलए उ°र ÿदेश सरकार Ĭारा अनुशंिसत शहरŌ 

म¤ गोरखपुर को शािमल नहé िकया गया थाl 

CONNECTIVITY ON NH-66  

3416. SHRI N. K. PREMACHANDRAN:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state:  

(a) whether the Government proposes to ensure the connectivity of National 

Highways (NHs) in such a manner as to provide easy logistics and if so, the 

action taken thereon; 

(b) whether the proposal for extending or amending National Highway-183A (NH-

183A) from Bharanikavu to Titanium Junction in National Highway-66 (NH-

66) is pending and if so, the details of the action taken thereon; 
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(c) whether the Government considers exploring the commercial viability of the 

extension in terms of transportation from Indian Rare Earths Limited (IREL), 

Kerala Minerals and Metals Limited (KMML), Neendakara Harbour etc. and 

if so, the details thereof; and 

(d) whether the Government has received a request from the Member of 

Parliament (MP) of Kollam Lok Sabha Constituency to extend National 

Highway-183A (NH-183A) from Bharanikavu to Titanium Junction in National 

Highway-66 (NH-66) and if so, the action taken thereon? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI): 

(a) to (d): Development  and Maintenance of National Highways (NHs) is a 

continuous process. The works on NHs are accordingly taken up to keep the 

NHs in traffic worthy conditions depending upon inter-se priority, traffic density 

and synergy with PM Gati Shakti National Master Plan.   

The Government has received proposal from Honourable Member of 

Parliament of Kollam Lok Sabha Constituency to extend NH-183A from 

Bharanikavu to Titanium Junction on NH-66 which is presently not a National 

Highway. 

The Government  keeps on receiving proposals for declaration/ 

upgradation of State Roads as NHs including proposals for extension of NHs 

from various State Governments/ Union Territories (UTs) including from the 

State of Kerala. The Government considers declaration/ upgradation/ extension 

of some State Roads as NHs based on requirement of connectivity, inter-se 
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priority, traffic density, reduction in logistic costs and travel distances, achieving 

the goal of sustainable economic growth, strategic requirements and synergy 

with PM Gati Shakti National Master Plan. 

 

िशमला म¤ Öमाटª िसटी िमशन कì िÖथित 

3417. ®ी सुरेश कुमार कÔयपः 

³या आवासन और शहरी कायª मýंी यह बताने कì कृपा कर¤गे िकः 

(क) िशमला Öमाटª िसटी पåरयोजना के अंतगªत अब तक िकए गए कायŎ का Êयौरा और िÖथित ³या 

ह;ै 

(ख) उĉ पåरयोजना के अंतगªत पूणª िकए गए, कायाªिÆवत िकए जा रहे और अभी तक पूणª नहé िकए 

गए कायŎ का Êयौरा ³या है और ÿÂयेक कायª के िलए िकतनी रािश Óयय कì गई है; 

(ग) ³या इस संबधं म¤ कोई नई योजना बनाई गई है अथवा कोई अितåरĉ िनिध ÿदान कì गई है; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

आवासन और शहरी कायª मýंालय म¤ राºय मýंी (®ी तोखन साहó):  

(क)  और (ख): 04.03.2025 को िशमला Öमाटª िसटी Ĭारा दी गई åरपोटª के अनुसार, Öमाटª िसटी 

िमशन  के अंतगªत 840 करोड़ Ł. कì लागत वाली 208 पåरयोजनाए ँपूरी हो चुकì ह§ और 56 करोड़ 

Ł. कì लागत वाली 3 पåरयोजनाए ँचल रही ह§। िशमला Öमाटª िसटी म¤ िनिध के उपयोग के साथ-साथ 

पåरयोजनाओ ंका Êयौरा संलµन िववरण म¤ िदया गया है।  

(ग) और (घ): राºयŌ/सघं राºय ±ेýŌ से ÿाĮ अनुरोधŌ पर, भारत सरकार ने अपनी चल रही 

पåरयोजनाओ ंको पूरा करने के िलए एससीएम को 31.03.2025 तक बढ़ा िदया है। 

िववरण 
िशमला Öमाटª िसटी म¤ िकए गए कायŎ का िववरण 

(रािश करोड़ Łपय ेम¤) 
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ø. 
स.ं 

पåरयोजना का नाम रािश िÖथित 

1 यातायात पिुलस के िलए एलईडी ůैिफक लाइट, हाई 
माÖट लाइट साइनेज के िलए बूथ 

3.55 कायª पूणª 

2 िवकासनगर बस Öटॉप पर रेन शेÐटर का िनमाªण तथा 
िवकासनगर से कसÌुपटी मागª पर आरडी 0/145 से 
0/190 के बीच पैदल पथ का िनमाªण 

0.22 कायª पूणª 

3 िवधान के पास केनेडी चौक पर Öमाटª बस Öटॉप सभा 0.37 कायª पूणª 
4 ढली सरुगं के समानांतर सरुगं का िनमाªण 53.88 कायª पूणª 
5 नेट मीटåरंग सिहत सौर पैनल कì Öथापना 12.95 कायª पूणª 
6 नाभा एÖटेट िशमला म¤ बीटीसी Êलॉक म¤ पािक« ग का 

िनमाªण और टेिनस कोटª का िवÖतार 
2.72 कायª पूणª 

7 संजौली -आईजीएमसी सड़क के िकनार ेकवडª फुटपाथ 
का िनमाªण 

23.33 कायª पूणª 

8 15 महÂवपूणª सावªजिनक ÖथानŌ पर ई-शौचालय कì 
Öथापना 

1.04 कायª पूणª 

9 महÂवपूणª सावªजिनक ÖथानŌ पर ई-शौचालय 0.66 कायª पूणª 
10 मौजूदा दुकानŌ के पास पुराने बåैरयर के ±ेý म¤ 

सधुार/चौड़ीकरण (चरण I)। 
2.88 कायª पूणª 

11 Öमाटª शहरी बिुनयादी ढांचे और क¤ þीय कमान और 
िनयंýण क¤ þ कì Öथापना के िलए माÖटर िसÖटम इंटीúेटर 

41.01 कायª पूणª 

12 इको-टूåरºम िवकास पाकª  - रानी झांसी पाकª  का नया 
Öवłप 

0.55 कायª पूणª 

13 इको-पयªटन िवकास पाकª  - गोल पहाड़ी पाकª  1.1 कायª पूणª 
14 भूिम कì उपलÊधता के अनसुार वाडŎ म¤ Öमाटª पािक« ग का 

िवकास 
5.45 कायª पूणª 

15 िजवाणू कॉलोनी म¤ पािक« ग का िवकास 0.47 कायª पूणª 
16 ऑल इंिडया रेिडयो से लकेर ®म Êयूरो कायाªलय तक 

घाटी कì ओर फुटपाथ उपलÊध कराना 
3.8 कायª पूणª 

17 िनजी ±ेý का िवकास - सÊज़ी मंडी पॉकेट 1 2.07 कायª पूणª 
18 िवकास नगर म¤ व¤िडंग जोन 0.4 कायª पूणª 
19 जाखू मंिदर म¤ एÖकेलेटर कì Öथापना 7.33 कायª पूणª 
20 मůेोपोल पािक« ग भवन म¤ िलÉट कì Öथापना 1.07 कायª पूणª 
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ø. 
स.ं 

पåरयोजना का नाम रािश िÖथित 

21 एमसी ओÐड बेकरी िबिÐडंग म¤ िलÉट कì Öथापना 2.17 कायª पूणª 
22 आिशयाना के नीचे ( दौलत िसंह पाकª ) मौजूदा पाकŎ का 

नया Öवłप ÿदान करना । 
0.26 कायª पूणª 

23 छोटा िशमला म¤ बकु कैफे का िवकास िशमला 0.65 कायª पूणª 
24 चौरा मैदान म¤ बकु कैफे का िवकास मैदान 0.78 कायª पूणª 
25 åरज पर बैठने का Ö थल बनाना 0.25 कायª पूणª 
26 टाल§ड से खिलनी सड़क पर पैदल पथ का पुनिनªमाªण और 

सधुार 
0.5 कायª पूणª 

27 ढांक Öथान के बीच पैदल पथ का पनुिनªमाªण 1.21 कायª पूणª 
28 नवभार , स¤ट बेडस कॉलेज म¤ फुटपाथ का िनमाªण 0.47 कायª पूणª 
29 िशमला शहर म¤ सकुª लर रोड पर िनमाªण सधुार- 75 

आरएमटी 
1.14 कायª पूणª 

30 िशमला शहर म¤ सकुª लर रोड पर िनमाªण सधुार- 101 
आरएमटी 

1.01 कायª पूणª 

31 छोटा से एिलवेटेड Öमाटª वॉकवे िशमला से छोटा पर 
आयुव¥िदक अÖपताल िशमला - कसÌुपटी रोड 

12.78 कायª पूणª 

32 ढली सरुगं से मशोबरा ज³ंशन तक फुटपाथ सिहत यू-
आकार कवडª űेन का िनमाªण - आरडी 153 180 से 153 
765 

2.04 कायª पूणª 

33 सीसीटीवी िनगरानी म¤ िशमला शहर कì कवरेज 0.5 कायª पूणª 
34 ढली म¤ व¤िडंग जोन का िनमाªण एचपीपीडÊÐयूडी कायाªलय 

के पास चौक (घाटी कì ओर) (एसएच सी/ओ 15 यूिनट 
व¤िडंग ज़ोन आकार 2.4x1.8 मीटर) 

0.42 कायª पूणª 

35 टाल§ड से सीपीआरआई कॉलोनी तक सकुª लर रोड का 
सधुार/चौड़ाई तथा घाटी कì ओर फुटपाथ उपलÊध 
कराना 

1.38 कायª पूणª 

36 ढÐली टनल सी ओ åरटेिनंग वॉल पर वाई-ज³ंशन का 
सधुार 

1.58 कायª पूणª 

37 मशोबरा ज³ंशन तक ढली सरुगं का सधुार । (िविभÆन 
ÖथानŌ म¤ Öटील फुटपाथ।)-153/180 से 155/00 

1.93 कायª पूणª 

38 ढली टनल से मशोबरा जं³शन तक सड़क सुधार 2.09 कायª पूणª 
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ø. 
स.ं 

पåरयोजना का नाम रािश िÖथित 

39 कसÌुपटी म¤ वािणिºयक पåरसर का िनमाªण 1.68 कायª पूणª 
40 Öमाटª बस Öटॉप का िवकास - टाल§ड घाटी कì ओर 0.99 कायª पूणª 
41 Öमाटª बस Öटॉप का िवकास - िनगम िवहार , टाल§ड -िहल 

साइड, बेमलोई , 103 टनल के पास , सीएमपी चेक पोÖट 
के पास 

2.07 कायª पूणª 

42 सÊजी मंडी म¤ दकुानŌ के पुनवाªस के िलए अÖथायी शेड का 
िनमाªण मंडी पॉकेट 1 

0.57 कायª पूणª 

43 रेिडयो के अिúम अÅययन कì शŁुआत से घाटी कì ओर 
फुटपाथ उपलÊध कराना 

3 कायª पूणª 

44 राम बाजार िशमला म¤ दकुानŌ का पुनिनªमाªण और 
नवीनीकरण 

2.02 कायª पूणª 

45 लोअर बाजार िशमला म¤ 39 दकुानŌ और 15 बेसम¤ट का 
पनुिनªमाªण और नवीनीकरण 

3.64 कायª पूणª 

46 3.3 कम हॉपर ±मता वाली सड़क सफाई मशीन 2.55 कायª पूणª 
47 6.2 सीयूएम हॉपर ±मता वाली सड़क सफाई मशीन 3.35 कायª पूणª 
48 सÊजी मंडी पॉकेट 2, िशमला म¤ 28 दकुानŌ और 3 Öटोसª 

का पनुिनªमाªण और नवीनीकरण  
1.1 कायª पूणª 

49 घोड़ा लाइन कृÕणा नगर िशमला म¤ पािक« ग सिहत सीओ 
आवासीय Êलॉक नं.1, 2, 3 4 36 Éलैट  

4.94 कायª पूणª 

50 िशमला शहर म¤ सकुª लर रोड पर सी/आई.-90 आरएमटी . 
(Öथान - नॉल वडु टनª के पास) 

1.74 कायª पूणª 

51 सकुª लर रोड िशमला शहर पर, Öथान सी.आई. - मेहली 
कसÌुपटी रोड आईएएस कॉलोनी 

0.12 कायª पूणª 

52 ढली म¤ जं³शन का सुधार िशमला मंडी रोड पर चौक- 6 
00 से 6 06 

1.34 कायª पूणª 

53 एसआर से आÌसªडल िबिÐडंग- सीओ पैदल याýी पथ 
मॉल रोड साइड से एचपी सिचवालय िशमला तक सड़क 
तक 

0.24 कायª पूणª 

54 पदम देव कॉÌÈले³स नवीनीकरण के पास åरज पर जगह 
बनाने का िवकास करना 

0.56 कायª पूणª 
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55 रोड पर केएससी एमआरआर 148 300 -151 125 -
काली ढांक , िवशाल मेगा माटª संजौली पर व°ृाकार शहर 
पर सीआई पैदल याýी पथ।  

2.12 कायª पूणª 

56 िशमला शहर म¤ सकुª लर रोड पर िटÌबर हाउस के पास 
सीआई Öथान- िटÌबर हाउस केएनएच िवभाजन के पास 

2.18 कायª पूणª 

57 पåरपý शहर पर बी दीवार और संर±ण का िनमाªण आरएस 
150 940 से 150 980 वन कायाªलय के नीचे सीआई 
पैदल याýी पथ 

2.69 कायª पूणª 

58 सीआई सकुª लर रोड आरडी 148 300 -148 400 97 
आरएमटी - ईदगाह 

1.1 कायª पूणª 

59 िशमला शहर म¤ सकुª लर रोड पर सीआई पैदल याýी पथ-
Öथान -4 Öपॉट, स¤ट एडवडª Öकूल, लीलाधर शॉप के 
बगल म¤ , नॉÐस वडु, मेहता पůेोल पंप के पास ढली सुरगं 
का पिĲमी Ĭार 

1.98 कायª पूणª 

60 िशमला शहर म¤ सकुª लर रोड पर सी.आई., िविभÆन ÖथानŌ 
पर एम.टी. और वी आकार कì नाली 

1.38 कायª पूणª 

61 बोइÐयूगंज ज³ंशन पर शॉिपंग कॉÌÈले³स का पुनिनªमाªण, 
भवन के िहÖसे म¤ एएस एसआई Öथापना, वषाª जल 
संचयन ट§क और साइट िवकास कायª - बोइÐयूगंज चौक 
फेज़ II 

2.38 कायª पूणª 

62 बोइÐयूगंज पर ज³ंशन Èवाइंट का चौड़ीकरण एमएलए 
øॉिसंग पर चौक से तवी मोड तक- 0 00 से 1 63 

0.93 कायª पूणª 

63 िवकासनगर म¤ फुट ओवर िāज 3 कायª पूणª 
64 ऑकल§ड सुरगं के पीछे व°ृाकार सड़क से ऑकल§ड 

Öकूल, बॉयज तक सीढ़ी का िनमाªण 
0.15 कायª पूणª 

65 åरज िशमला पर फÓवारा और झरने का नवीनीकरण 
िनमाªण 

0.48 कायª पूणª 

66 होटल मरीना के सामने ÿाकृितक झरने के फÓवार ेका 
नवीनीकरण िनमाªण 

0.48 कायª पूणª 

67 लोअर बाजार राम बाजार कì दुकानŌ के पनुवाªस हेतु 
सीओ 34 अÖथायी दकुान¤ 

0.81 कायª पूणª 
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68 िशमला टाउन म¤ सकुª लर रोड का सी.आई. सेिसल होटल 
के नीचे 146 695 से 146 735.80 

0.94 कायª पूणª 

69 िशमला शहर म¤ सकुª लर रोड का िनमाªण/सधुार (एसएच:-
सी/ओ-आर/दीवार रोड 154/060 से 154/110, 
148/067 से 148/097 और 142/045 से 152/075 
तक- आरकेएमवी के पास, ÖनोÓ यू ( केलÖेटन ) आिद)। 

3.83 कायª पूणª 

70 एनएच-22 (नया एनएच 05) पर िकमी 11/40 से 11/610 
पर िशमला बाईपास रोड पर सी/ओ Öटील फुटपाथ 
(एसएच:- सी/ओ Öटील फुटपाथ और बमª पर इंटरलॉिकंग 
पेवर Êलॉक ÿदान करना और लगाना 

1.85 कायª पूणª 

71 संजौली म¤ बकु कैफे का िवकास । 0.45 कायª पूणª 
72 छोटा िशमला से पंथाघाटी मागª का सधुार और चौड़ीकरण 

िशमला से पंथाघाटी सड़क (एसएच: छोटा म¤ सड़क 
िकनार ेúेिटंग लगाना) रोड 0/145 स े0/875 तक) 

0.3 कायª पूणª 

73 कसÌुपटी से आगे सड़क का चौड़ीकरण बाज़ार 0.83 कायª पूणª 
74 सÊजी के पास व°ृाकार सड़क का चौड़ीकरण मंडी 

(एसएच: रोड 148/935 से 148/975 के बीच बी/दीवार 
और संर±ण कायª, कांúेस भवन के पास पश ुिचिकÂसालय 
के सामने, कुल लंबाई = 40 मीटर ।) 

0.91 कायª पूणª 

75 एनएच 22 (नया एनएच 05) पर िकमी 1/505 से 1/660 
पर िशमला बाईपास पर Öटील फुटपाथ का िनमाªण 
(एसएच:- Öटील फुटपाथ का िनमाªण और िशमला बाईपास 
पर रोड 1/670 स े700 पर बमª पर इंटरलॉिकंग पेवर 
Êलॉक लगाना और बी/वॉल का िनमाªण (Öमाटª िसटी के 
मुकाबले) 

1.15 कायª पूणª 

76 एनएच-22 (नया एनएच 05) पर िकमी 11/40 से 11/610 
पर िशमला बाईपास रोड पर Öटील फुटपाथ का िनमाªण 
कायª:- Öटील फुटपाथ का िनमाªण कायª और बमª आिद पर 
इंटरलॉिकंग पेवर Êलॉक लगाना व उपलÊध कराना 

1.72 कायª पूणª 
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77 बÌेलो से शłु होकर घाटी कì ओर पैदल पथ उपलÊध 
कराना िशमला Öमाटª िसटी के अंतगªत चौक से बाई पास 
रोड 

4.3 कायª पूणª 

78 बोइÐयूगंज चौक (ÿथम चरण)- कामना देवी मंिदर से 
सड़क (सीपीडÊÐयूडी) खंड 

4.94 कायª पूणª 

79 बÌेलो के िनकट िशमला सकुª लर रोड का चौड़ीकरण एवं 
सधुार िशमला । एसएच :- सीपीडÊÐयूडी पाकª  एचपी राºय 
औīोिगक भवन के सामने पेडेÖटल पथ का ÿावधान। 

2.19 कायª पूणª 

80 िडफ¤ स पूल बंगलो पाकª -5, पाकª -6 के पास िशमला 
सकुª लर रोड का चौड़ीकरण और सुधार 

1.54 कायª पूणª 

81 सड़क चौड़ीकरण/ज³ंशनŌ/úेड िवभाजकŌ का सधुार, घाटी 
कì ओर पथ को चौड़ा करने के िलए नॉÐसवडु मोड़ पर 
बस Öटॉप, फुटपाथ िनमाªण åरटेिनंग/ āेÖट वॉल का 
बिुनयादी कायª 

1.23 कायª पूणª 

82 āेÖट वाल का ÿावधान और अÆय सरु±ा कायª वन 
कायाªलय। 

2.09 कायª पूणª 

83 छोटा का सी/आई िशमला चौक, िजसम¤ साधवना से लेकर 
िविभÆन मागª शािमल ह§ चौक से कसÌुपटी तक । 

2.44 कायª पूणª 

84 राजभवन िशमला के पास पािक« ग का िनमाªण 1.14 कायª पूणª 
85 आरटीओ कायाªलय के पास काटª रोड से सिकª ट हाउस 

िवली पाकª  तक पहòंच मागª सिहत पािक« ग का कायª, िकमी 
0/0 से 0/130 तक। 

0.59 कायª पूणª 

86 छोटा के माÅयम से एमआरआर का चौड़ीकरण और सधुार 
िशमला िकमी. 140/00 से 156/640, (एसएच: आरडी 
149/520 से 149/570 के बीच āेÖट वॉल और संर±ण 
कायª, एचएचएच के नीचे, 

0.96 कायª पूणª 

87 छोटा िशमला के सामने दीवार पर िभि° िचý लगाना 
िशमला 

0.24 कायª पूणª 

88 एमसी िशमला के सभी 34 वाडŎ म¤ हाई माÖट लाइट और 
Öमाटª Öůीट लाइट •ÿÖतािवत Öमाटª Öůीट लाइट: लगभग 
1000 •ÿÖतािवत हाई माÖट लाइट: लगभग 10 

4.8 कायª पूणª 



20.03.2025  899 
 

 
 

ø. 
स.ं 

पåरयोजना का नाम रािश िÖथित 

89 िशमला Öमाटª िसटी िमशन के अंतगªत नगर िनगम िशमला 
म¤ नए शौचालयŌ कì Öथापना। 

0.47 कायª पूणª 

90 मिजयाथ के पास मैदान/खुले Öथान के िनमाªण के िलए शेष 
कायª (एसएच: - किटंग कायª, सीसी कायª और Öटील कायª 
आिद) 

0.18 कायª पूणª 

91 िशमला Öमाटª िसटी िमशन चरण III के अंतगªत पािक« ग का 
िनमाªण। 

2.5 कायª पूणª 

92 िलÉट िशमला के िनकट व¤िडंग कॉÌÈले³स के सामने खुले 
Öथान का िवकास, फूड कोटª का िनमाªण 

0.38 कायª पूणª 

93 भंडारण ट§कŌ का िवकास, नालŌ का तटीकरण और 
अिµनशमन ÿणाली - नाले का तटीकरण नाले का 
तटीकरण : • कॉÌबेरमेर े• कृÕणा नगर। 

9.96 कायª पूणª 

94 िशमला शहर म¤ सकुª लर रोड पर िनमाªण/सधुार (रोड 
154/060 से 152/075 कुल लंबाई = 110 आरएमटी ।) , 
सÆैय अÖपताल। 

0.73 कायª पूणª 

95 छोटा िशमला के माÅयम से एमआरआर का चौड़ीकरण/ 
सधुार िशमला िकमी. 149/00 से 156/640 (एसएच: 
सी/ओ āेÖट वॉल, पेडेÖटल पथ। आरडी 152/330 से 
152/380 के बीच एचपी सेरटेेåरया के पास अलग बस लेन 
Öथान ÿदान करने के िलए किटंग कायª) 

0.35 कायª पूणª 

96 डÊÐयू. बीम रिेलंग का पनुिनªमाªण। (आरडी 145/100 से 
149/000। कुल लंबाई = 2446 आरएमटी ।) Öथान: 
टूटीकंडी से िलÉट तक। 

1.54 कायª पूणª 

97 Öमाटª पैदल पथ का िनमाªण। Öथान :- मůेोपोल िशमला से 
सटे काटª रोड से मॉल रोड तक। 

0.33 कायª पूणª 

98 िशमला मंडी रोड भाग आरडी 6/0 से 11/0 का सुधार। 
Öथान- ढली से मशोबरा । 

3 कायª पूणª 

99 िशमला शहर म¤ āॉक हÖटª से िवकासनगर तक सड़क का 
िनमाªण/सधुार । (आरडी 0/00 से 0/615 तक।) 

0.74 कायª पूणª 
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100 िशमला शहर म¤ सकुª लर रोड पर िनमाªण/सधुार (रंजन 
होटल के पास ) Öथान -रंजन होटल, परुाने आईएसबीटी 
के पास। 

1.27 कायª पूणª 

101 एमआरआर वाया छोटा पर िहमल§ड होटल म¤ सबवे का 
िनमाªण िशमला म¤ आरडी 150/675 से 150/690 के बीच। 

0.45 कायª पूणª 

102 सÊजी मंडी के पास सड़क िवøेताओ ंके िलए व¤िडंग जोन 
कॉÌÈले³स का िनमाªण मंडी úाउंड (बेकरी िबिÐडंग) 
िशमला म¤ साइट िवकास, सी/ओ वषाª जल संचयन ट§क, 
आंतåरक डÊÐयूएस एÆ ड एसआई और िवīतु Öथापना 
शािमल है। 

6 कायª पूणª 

103 िनÌनिलिखत ÖथानŌ पर नगर िनगम िशमला के 
असुरि±त/जीणª-शीणª भवनŌ को ÅवÖत कर उनका 
पनुिनªमाªण िकया जाएगा: ितÊबती Öकूल के पास, छोटा 
िशमला . 

1.02 कायª पूणª 

104 बÌेलो ज³ंशन का सधुार िशमला Öमाटª िसटी िमशन के 
अंतगªत सकुª लर रोड पर चौक का िनमाªण तथा बÌेलो , 
पाकª  ±ेý और खलीनी म¤ सड़क िकनारे कì दीवारŌ कì 
मरÌमत । 

1.22 कायª पूणª 

105 चलŏथी म¤ फुट ओवर िāज चौक . 5.04 कायª पूणª 
106 िशमला Öमाटª िसटी के अंतगªत काटª रोड पर बी-4 बगंलो 

बÌेलो के आरÌभ से Êलॉक-4 सव¦ट ³वाटªसª िबिÐडंग बÌेलो 
के अंत तक सकुª लर रोड के घाटी कì ओर फुटपाथ 
उपलÊध कराना। 

1.31 कायª पूणª 

107 िशमला Öमाटª िसटी के अंतगªत काटª रोड पर बी-4 बगंलो 
बÌेलो के आरÌभ से Êलॉक-4 सव¦ट ³वाटªर िबिÐडंग बÌेलो 
के अंत तक व°ृाकार सड़क का सधुार/चौड़ीकरण। 

3.06 कायª पूणª 

108 पटवार के पास Óयावसाियक पåरसर भाग-II का िनमाªण 
खाना ( ®ी : कसÌुपटी म¤ पािक« ग Êलॉक िशमला .) 

0.35 कायª पूणª 

109 घटक: स³ेटर III, Æयू िशमला म¤ बकु कैफे का िनमाªण। 0.87 कायª पूणª 
110 िवकासनगर म¤ फुट ओवर िāज का िनमाªण - चरण II और 

III। 
7.61 कायª पूणª 
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111 ई-बसŌ कì खरीद, चािज«ग इंĀाÖů³चर का िवकास, 
एचआरटीसी टैि³सयां 'गवª के साथ सवारी कर¤। और ई-
िटकिटंग मशीनŌ सिहत Öमाटª एÈलीकेशन 

34 कायª पूणª 

112 िशमला úीन/सोलर िसटी के अंतगªत िशमला शहर म¤ 
सरकारी आवासŌ म¤ िúड से जड़ेु łफटॉप सोलर Èलांट कì 
Öथापना के संबंध म¤ 

2.9 कायª पूणª 

113 संजौली बाज़ार चौक का चौड़ीकरण और सुधार 4.71 कायª पूणª 
114 850 नंबर सौर लाइटŌ का नवीनीकरण। 2.11 कायª पूणª 
115 िशमला शहर म¤ Öमाटª मीटåरंग का कायाªÆवयन 10 कायª पूणª 
116 चौक के पास िवधान को जोड़ने वाला फुट िāज सभा 

िशमला . 
0.36 कायª पूणª 

117 िविभÆन ÖथानŌ पर दीवार पर चढ़ने वाले पौधे, दीवार पर 
प¤िटंग, विटªकल गाडªन। घटक: िशमला Öमाटª िसटी 
पåरयोजना के अंतगªत िविभÆन सड़कŌ पर åरटेिनंग दीवारŌ 
का सŏदयêकरण 

0.92 कायª पूणª 

118 नगर िनगम सीमा के भीतर 11 सरकारी सीिनयर सेक¤ डरी 
ÖकूलŌ का Öमाटª Öकूल के łप म¤ िवकास 

1.76 कायª पूणª 

119 ढके हòए कचरा वाहन (5 घन ±मता) 4.59 कायª पूणª 
120 ढली (14 घन मीटर ±मता) के माÅयम से 4 कॉÌप³ैटर कì 

खरीद । 
1.33 कायª पूणª 

121 िविभÆन ÿवेश ĬारŌ पर ऊÅवाªधर उīान के साथ 
सिचवालय भवन का सŏदयêकरण। 

0.14 कायª पूणª 

122 िशमला शहर म¤ िविभÆन ÖथानŌ पर परुाने अिµन हाइű¤टŌ 
को ÿितÖथािपत िकया जाएगा। 

0.34 कायª पूणª 

123 संकटमोचन के पास ऑफ Öůीट पािक« ग का िनमाªण 4.5 कायª पूणª 
124 िशमला Öमाटª िसटी पåरयोजना के अंतगªत टुटीकंडी म¤ 

पािक« ग का कायª (एसएच: भवन भाग का िनमाªण) 
0.46 कायª पूणª 

125 िविभÆन वाडŎ म¤ पाकŎ एवं खलेु ÖथानŌ का िवकास। 2.09 कायª पूणª 
126 कैथू म¤ Öमाटª ओपन िजम उपकरण कì Öथापना । 0.05 कायª पूणª 
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127 ढली सरुगं से मशोबरा ज³ंशन तक नाली आिद उपलÊध 
कराना- 153/765 से 154/500 तक। Öथान- ढली, 
डाकघर/पिुलस Öटेशन के सामने, पहाड़ी कì ओर। 

3.05 कायª पूणª 

128 पीटरहॉफ तक पहòंच मागª का सधुार िशमला िकमी 0/00 से 
0/340 तक। (एसएच:- āेÖट वॉल, नाली का िनमाªण और 
िकमी 0/00 से 0/340 तक िबटुिमनस कंøìट उपलÊध 
कराना और िबछाना आिद) 

1.86 कायª पूणª 

129 ल³कड़ बाज़ार से एमआरआर म¤ सधुार का िवÖतार 
िव³ůी टनल से संजौली तक िकमी. 147/825 से 
153/075 (एसएच: सी/ओ पीसीसी, आर/वॉल आर डी 
148/720 से 148/775 तक और टो वॉल आर डी 
148/780 से 148/870 तक) 

0.81 कायª पूणª 

130 नवभार भूिमया रोड िकमी 0/0 से 2/150 िकमी तक सधुार 
और चौड़ीकरण (एसएच: संरचना किटंग, पािसंग Öथान, 
आर/दीवार¤, सीडी कायª, जीएसबी, डÊÐयूबीएम-II, 
डÊÐयूबीएम-III, तारकोल कायª, साइड űेन पैरापेट और 
सीसी फुटपाथ)। 

1.96 कायª पूणª 

131 छोटा िशमला का चौड़ीकरण/सधुार िशमला कसÌुपटी रोड 
(मंिदर का आंिशक łप से िवघटन/पनुिनªमाªण तथा छोटा 
िशमल म¤ दकुानŌ का िवघटन/पनुिनªमाªण) िशमला 

0.9 कायª पूणª 

132 छोटा िशमला  म¤ काटª रोड के मोड़ का चौड़ीकरण िशमला 
(एसएच: - सीसी āेÖट वॉल/ůांसफामªर/åरटेिनंग वॉल 0/0 
10.5 से 0/0 24.70 आिद का िनमाªण सिहत किटंग कायª 
। 

0.46 कायª पूणª 

133 एनएच-22 (नया एनएच 05) पर िकमी 9/440 से 9/985 
पर िशमला बाईपास रोड पर सी/ओ Öटील फुटपाथ 
(एसएच:-सी/ओ Öटील फुटपाथ और बमª आिद पर 
इंटरलॉिकंग पेवर Êलॉक ÿदान करना और लगाना (िशमला 
शहर के मुकाबले) 

2.12 कायª पूणª 

134 एनएच-22 (नया एनएच 05) पर िकमी 9/985 से 10/39 
पर िशमला बाईपास रोड पर Öटील फुटपाथ का िनमाªण 

1.28 कायª पूणª 
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(एसएच:- Öटील फुटपाथ का िनमाªण और बमª आिद पर 
इंटरलॉिकंग पेवर Êलॉक लगाना व उपलÊध कराना (Öमाटª 
िसटी के िवŁĦ) 

135 एसएसबी ÿिश±ण क¤ þ के सामने टनल 103 से टुटीकंडी 
बाईपास तक घाटी कì ओर सधुार/चौड़ीकरण एवं फुटपाथ 
का िनमाªण। 

7.95 कायª पूणª 

136 िलÉट मॉल रोड के पास शौचालय का िनमाªण (एसएच: 
िसिवल कायª और जलापूितª और स¤ůी Öथापना कायª आिद 
के साथ भवन भाग का िनमाªण) 

0.17 कायª पूणª 

137 िशमला शहर म¤ िविभÆन ÖथानŌ पर यू आकार, एल आकार 
गैÆůी, आई आकार साइनेज बोडª और साइन बोडª 
उपलÊध कराना और Öथािपत करना। 

0.73 कायª पूणª 

138 नवबहार से होली लॉज रोड तक आरडी 1/990 से 2/085 
तक चौड़ीकरण । 

2.91 कायª पूणª 

139 िशमला Öमाटª िसटी पåरयोजना के तहत िहमाचल ÿदेश 
उ¸च Æयायालय से शैलेट डे चौक तक सड़क का 
चौड़ीकरण 

0.7 कायª पूणª 

140 िशमला Öमाटª िसटी पåरयोजनाओ ंके अंतगªत एनएच के 
साथ पसê िवला से िāरोर िवला तक पैदल मागª िनमाªण 
सिहत सड़क का चौड़ीकरण । 

1.85 कायª पूणª 

141 सी-30 म¤ डायरटन³नालॉग के आसपास ओपन एयर िजम 
वॉिकंग ůेक/साइिकल ůेक, योगा ůेक, इंटर िलंक चेन 
आिद के िनमाªण के संबंध म¤। 

0.8 कायª पूणª 

142 Öमाटª िसटी पåरयोजनाओ ंके तहत िशमला शहर म¤ 
सीसीटीवी कैमरे और यातायात उपकरणŌ कì Öथापना 

0.6 कायª पूणª 

143 िशमला म¤ एनएच-88 (नया एनएच-205) पर ÿवेश Ĭार का 
िनमाªण छाराबड़ा के पास वांगटू रोड िकमी 154/980 से 
155/300 तक, तारादेवी और टोटू (Öमाटª िसटी के 
िखलाफ) 

1.33 कायª पूणª 
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144 िशमला Öमाटª िसटी िमशन के अंतगªत सकुª लर रोड िशमला 
िकमी 152/500 से 154/375 पर राजभवन से 
नवबहारचौक तक फुटपाथ का िनमाªण। 

1.89 कायª पूणª 

145 एनएच-22 (नया एनएच 05) पर िकमी 11/965 से 
12/500 और 12/500 से 13/000 पर िशमला बाईपास 
रोड पर Öटील फुटपाथ का सी/ओ (एसएच:- Öटील 
फुटपाथ का सी/ओ और बमª आिद पर इंटरलॉिकंग पेवर 
Êलॉक उपलÊध कराना और लगाना। (Öमाटª िसटी के 
िवŁĦ) 

3.49 कायª पूणª 

146 िशमला Öमाटª िसटी िमशन चरण V के अंतगªत पािक« ग का 
िनमाªण (24 नई पािक« ग ÿÖतािवत) 

6.99 कायª पूणª 

147 िशमला Öमाटª िसटी िमशन चरण IV के अंतगªत पािक« ग का 
िनमाªण (4 नई पािक« ग ÿÖतािवत तथा 8 पािक« ग के िलए 
अितåरĉ रािश) 

4.3 कायª पूणª 

148 बÌेलो से सकुª लर रोड का सधुार/चौड़ीकरण िशमला Öमाटª 
िसटी के अंतगªत चौक से बाई पास रोड तक का िनमाªण 
कायª िकया जाएगा। 

4.27 कायª पूणª 

149 िशमला Öमाटª िसटी के अंतगªत िससेल होटल से एनएएए ( 
कोटशेरा कॉलेज) तक घाटी कì ओर सधुार/चौड़ीकरण 
और फुटपाथ उपलÊध कराना । 

3.69 कायª पूणª 

150 केएनएच अÖपताल रोड पर िमिडल ल§ड बंगलो के पास 
पाकª  का िवकास । 

0.55 कायª पूणª 

151 Öमाटª िसटी िमशन के तहत मेůोपोल के पास पािक« ग का 
िनमाªण 

1.01 कायª पूणª 

152 िशमला Öमाटª िसटी के अंतगªत एसपीएम Öकूल के िनकट 
संजौली म¤ खुले Öटेिडयम का िनमाªण (एसएच: मैदान, 
बाड़बंदी, Öटेज, रेिलंग और बैठने कì जगह के िलए िवकास 
कायª)। 

1.78 कायª पूणª 

153 ल³कड़ बाज़ार  से एमआरआर का चौड़ीकरण/सधुार 
बाजार िकमी 147/825 स े153/075 (एसएच: आरडी 
149/500 से 149/560 तक सड़क चौड़ीकरण, िकमी 

1.75 कायª पूणª 
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147/900 से 150/10 के बीच वी-आकार कì नाली और 
िकमी 149/420 से 149/600 के बीच उठाए गए फुटपाथ 
का िनमाªण) 

154 ल³कड़ बाज़ार चौड़ीकरण/सधुार बाजार रोड िव³ůी टनल 
से संजौली तक आरडी 147/825 से 153/075 तक 
(एसएच: पीसीसी åरटेिनंग वॉल आरडी 149/210 से 
149/270 तक) िशमला Öमाटª िसटी के तहत पीएनटी 
कॉलोनी के नीचे। 

0.58 कायª पूणª 

155 ल³कड़ बाज़ार से एमआरआर का चौड़ीकरण/सधुार 
बाज़ार 

1.54 कायª पूणª 

156 जाखू मंिदर वाडª नं. 16 तक कवडª पथ का िनमाªण 2.03 कायª पूणª 
157 पािक« ग चरण VI ( कालीबाड़ी , िहिमिगरी कॉलोनी, 

जसवाल हाउस और कॉनªर हाउस) िनमाªण 
2 कायª पूणª 

158 कसÌुपटी से मेहली (जीएडी कॉलोनी) िकमी 0/00 से 
0/550 तक चौड़ीकरण/सधुार (एसएच: रोड 0/196 से 
0/485 तक पैदल याýी पथ को चौड़ा करना और सी/ओ 
करना)। 

2 कायª पूणª 

159 वाडª सं´या म¤ संजौली से िढंगूधार तक सड़क के िकनार े
पािक« ग । 22 शांित िवहार, फेस-2 .. 

0.36 कायª पूणª 

160 राÕůीय राजमागª से लालपानी तक सड़क का जीणōĦार, 
लालपानी म¤ åरटेिनंग वॉल का िनमाªण एवं मरÌमत, पािक« ग 
सिुवधा उपलÊध कराना और संबĦ िसिवल कायª िशमला . 

1.91 कायª पूणª 

161 िनÌनिलिखत Öथान पर नगर िनगम िशमला के 
असुरि±त/जीणª-शीणª भवन को ÅवÖत कर पनुः िनिमªत 
िकया जाएगा: घोड़ा अÖपताल, काटª रोड िशमला 

1.25 कायª पूणª 

162 ल³कड़ बाज़ार से िलÉट और एÖकेलेटर कì Öथापना 
बाजार बस Öट§ड से åरज 

13.5 कायª आदशे 
जारी 

163 आईजीएमसी के नए Êलॉक के पास पािक« ग पåरसर का 
िवकास, िजसम¤ आईजीएमसी से सकुª लर रोड तक सड़क 
भी शािमल है 

31.81 कायª आदशे 
जारी 
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164 िवकास नगर म¤ बहòमंिजला पािक« ग पåरसर का िनमाªण। 10.26 कायª आदशे 
जारी 

  कुल 529.6   
िशमला शहर एसपीवी Ĭारा 04.03.2025 तक दी गई जानकारी के अनसुार। 

 

SURVEY ON UNDERGROUND WATER QUALITY 

3418. SHRI APPALANAIDU KALISETTI: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) whether the Government has conducted any recent nationwide survey on 

underground water quality, including assessment parameters and findings 

and if so, the details thereof, State and district-wise; 

(b) the number of groundwater sources tested and found contaminated with 

fluoride, arsenic, nitrate, iron, heavy metals and salinity during the last five 

years and the current year, State and district-wise; 

(c) the number of people affected by poor quality of groundwater, including those 

suffering from waterborne diseases and chronic illnesses, State and district-

wise; 

(d) the number of rural and urban households relying on contaminated 

groundwater along with the measures taken/being taken to provide safe 

alternatives, State and district-wise; 

(e) the budgetary allocation released and utilized for groundwater quality 

improvement projects during the said period, State and district-wise; and  
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(f) the number of water treatment and decontamination projects undertaken, their 

implementation status and the number of fluoride and arsenic affected 

habitations, State and district-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a) and (b): The Annual Groundwater Quality Report 2024 has been released by 

the Central Ground Water Board (CGWB) based on the ground water sampling 

and analysis data from 15,259 monitoring locations spread across the country. 

The major objective of the report is to study various water quality parameters like 

Electrical Conductivity (EC), Fluoride, Arsenic, heavy metals, Nitrate etc. in 

groundwater. The report has found the presence of some contaminants beyond 

the prescribed limits for human consumption in isolated pockets of some 

States/UTs. Apart from that, the report indicates that ground water in the country 

is largely suitable for drinking and agricultural purposes. State-wise data on 

contamination reported during 2023 and 2019 for some of the important 

parameters are given in the enclosed Statement–I and II respectively.  

(c): Consumption of drinking water having contaminants like Arsenic, Fluoride, 

heavy metals etc. beyond permissible limits over a prolonged period of time is 

known to cause several adverse effects on human health like Arsenicosis, 

Fluorosis, organ damage, developmental issues in children etc. However, data 

on number of people affected by poor ground water quality is not maintained by 

this Ministry.  
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(d): As such, there is no information on rural or urban households relying on 

contaminated ground water. Though both water and provision of drinking water 

are state subjects, the Union government is making continuous efforts to ensure 

safe drinking water is provided to the citizens. Jal Jeevan Mission (JJM) – Har 

Ghar Jal, being implemented by this Ministry in partnership with states, marks an 

important milestone for providing contamination free potable tap water to every 

rural household of the country in adequate quantity, of prescribed quality and on 

regular and long-term basis. Following measures have been taken under JJM to 

facilitate action on water quality aspects at state level :- 

i. While allocating the funds to States/ UTs, 10% weightage is given to the 

population residing in habitations affected by chemical contaminants. 

ii. To facilitate implementation of the Scheme, more than 2000 water quality testing 

laboratories have been set up in the country and an online JJM – Water Quality 

Management Information System (WQMIS) portal has been developed. Besides 

this, five persons, preferably women are identified and trained from every village 

for testing the water samples through Field Test Kits (FTKs). 

iii. Under JJM, while planning for potable water supply to household through tap 

water connection, priority is given to quality-affected habitations. Further, with a 

view to provide immediate solution, States/ UTs have been advised to install 

community water purification plants (CWPPs) especially in Arsenic and Fluoride 

affected habitations to provide potable water to every household as an interim 

measure. 
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In addition to the above, CGWB is successfully constructing Arsenic free 

wells in arsenic affected areas using the innovative cement sealing technology 

for tapping contamination free aquifers and also providing technical assistance 

to state departments in construction of Fluoride safe wells. 

(e): The government’s efforts towards handling ground water quality issues are 

mainly channeled through the Jal Jeevan Mission. However, under JJM funds 

are not separately allocated for dealing with ground water quality improvement. 

Out of the allocated amount, up to 2% can be utilized by the states for Water 

Quality Monitoring and Surveillance. As per the available information, from 2019-

20 to 2024-25 (till date), an amount of Rs.4.30 lakh Cr has been allocated to 

states under JJM and out of this, total amount released is Rs. 3.95 lakh Cr and 

expenditure is Rs. 3.77 lakh Cr.  

Details of State-wise and year-wise allocation are available in public 

domain and can be accessed from the following web link : 

https://ejalshakti.gov.in/JJM/JJMReports/Financial/JJMRep_StatewiseAllocatio

nReleaseExpenditure.aspx 

(f): D/o Drinking Water and Sanitation has released ‘A Handbook on Drinking 

Water Treatment Technologies’ in March 2023 to disseminate information 

regarding new technologies available amongst all stakeholders to understand 

and implement the new technologies that address local issues and challenges 

faced in water-quality affected villages. The States may take up appropriate 

numbers of water treatment system of one or a combination of technologies 

depending upon techno-economic feasibility. The State-wise details of water 
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treatment plants geotagged under JJM for various categories of schemes are 

given in the enclosed Statement -III.  Further, it is to state that due to cumulative 

efforts of all stakeholders, it is reported that from August 2019 to March 2025 the 

number of Arsenic and Fluoride affected habitations in the country have declined 

from 14,020 to 314 and from 7,996 to 251 respectively. These remaining 

habitations have been provided clean and safe drinking water through 

Community Water Purifier Plants (CWPPs). 

State-wise details of affected habitations can be accessed from the 

following web link : 

https://ejalshakti.gov.in/JJM/JJMReports/qaualityissue/JJMRep_NoOfQualityAff

Habitations_S.aspx 
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STATEMENT-I 
State-wise details of EC, Nitrate, Fluoride, Arsenic and Uranium Contamination in Ground Water for Year 2023 

S
N
o. 

State 

EC Nitrate Fluoride 

No. of 
samples 
analysed 

% of 
samples 
with EC 
> 3000 
µS/cm 

No. of 
districts 
having EC > 
3000 µS/cm 
in isolated 
pockets 

No. of 
sampl
es 
analys
ed 

% of 
sampl
es 
with 
NO3> 
45 
mg/L 

No. of 
districts 
having 
Nitrate > 
45 mg/L 
in 
isolated 
pockets 

No. of 
samples 
analyse
d 

% of 
sample
s with F 
>1.5 
mg/L 

No of 
districts 
having F > 
1.5 mg/L in 
isolated 
pockets 

1 
Andaman and 
Nicobar 
Islands 

113 0 0 113 0 0 113 0 0 

2 
Andhra 
Pradesh 

1149 9.7 23 1149 23.5 26 1149 11.31 17 

3 
Arunachal 
Pradesh 

12 0 0 12 0 0 12 0 0 

4 Assam 155 0.6 1 155 0 0 155 0 0 
5 Bihar 808 0.9 5 808 2.35 15 808 4.58 6 
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6 
Chandigarh 
UT 

8 0 0 8 0 0 8 0 0 

7 Chhattisgarh 783 0.3 2 783 11.49 20 783 1.79 8 

8 

Dadra And 
Nagar Haveli 
and Daman 
and Diu 

17 5.9 1 17 0 0 17 0 0 

9 Delhi 103 23.3 5 103 20.39 7 103 16.5 6 
10 Goa 10 0 0 10 0 0 10 0 0 
11 Gujarat 632 19.6 24 632 18.04 23 632 13.92 25 
12 Haryana 879 21 19 879 14.56 21 879 23.66 17 

13 
Himachal 
Pradesh 

171 0 0 171 9.36 6 171 1.17 2 

14 
Jammu and 
Kashmir 

250 0 0 250 9.2 6 250 0 0 

15 Jharkhand 397 0 0 397 5.79 9 397 2.77 8 
16 Karnataka 345 14.5 15 345 48.99 27 345 17.68 19 
17 Kerala 342 0 0 342 6.73 10 342 0.29 1 

18 
Madhya 
Pradesh 

589 1.2 5 589 22.58 39 589 1.02 6 

19 Maharashtra 1567 3.6 21 1567 35.74 32 1567 1.91 10 
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20 Meghalaya 39 0 0 39 0 0 39 0 0 
21 Mizoram 3 0 0 3 0 0 3 0 0 
22 Nagaland 6 0 0 6 0 0 6 0 0 
23 Odisha 625 1.1 4 625 14.4 15 625 4.48 10 
24 Pondicherry 4 0 0 4 25 1 4 0 0 
25 Punjab 922 6.7 9 922 12.58 20 922 13.77 17 
26 Rajasthan 630 48.6 26 630 49.52 30 630 43.17 31 
27 Tamil Nadu 916 9.2 24 916 37.77 31 916 9.72 21 
28 Telangana 1150 3 16 1150 27.48 32 1150 14.87 28 
29 Tripura 81 0 0 81 2.47 2 81 0 0 
30 Uttar Pradesh 1387 2.7 13 1387 9.37 48 1387 5.7 27 
31 Uttarakhand 207 0 0 207 17.39 5 207 0.48 1 
32 West Bengal 959 0.8 5 959 8.65 18 959 0.73 3 
Grand Total 15259 7.3 218 15259 19.8 443 15259 9.04 263 

 Parts of 218 districts in 18 
States/UTs 

Parts of 443 districts in 23 
States/UTs 

Parts of 263 districts in 20 
States/UTs 

  

*Data from the States/UTs of Manipur,  Lakshadweep, Ladakh and Sikkim is not available.
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STATEMENT-II 
State-wise details of EC, Nitrate, Fluoride, Iron, Arsenic and Uranium Contamination in Ground Water for Year 2019 

S.No. State 

EC Nitrate Fluoride 

No. of 
samples 
analysed 

% of 
samples 
with EC > 
3000 
µS/cm 

No. of  districts 
having EC > 
3000 µS/cm in 
isolated 
pockets 

No. of 
samples 
analysed 

% of 
samples 
with 
NO3> 45 
mg/L 

No. of 
districts 
having 
Nitrate > 45 
mg/L in 
isolated 
pockets 

No. of 
samples 
analysed 

% of 
samples 
with F 
>1.5 mg/L 

No of 
districts 
having F > 
1.5 mg/L in 
isolated 
pockets 

1 Andaman and 
Nicobar Islands 95 1.05 1 95 0.00 0 95 0.00 0 

2 Andhra 
Pradesh 594 14.65 13 594 32.66 13 594 8.25 11 

3 Arunachal 
Pradesh 3 0.00 0 3 0.00 0 3 0.00 0 

4 Assam 265 0.00 0 265 0.00 0 265 3.02 6 
5 Bihar 640 0.16 1 640 8.28 22 640 0.31 2 
6 Chandigarh UT 10 0.00 0 10 10.00 1 10 0.00 0 
7 Chhattisgarh 914 0.00 0 913 12.71 21 914 5.14 12 

8 

Dadra And 
Nagar Haveli 
and Daman 
and Diu 

12 0.00 0 

12 0.00 0 

12 0.00 0 

9 Delhi 63 31.75 5 63 15.87 6 63 7.94 2 
10 Goa 71 0.00 0 71 5.63 2 71 0.00 0 
11 Gujarat 544 21.14 20 544 36.58 26 544 12.50 18 
12 Haryana 447 23.04 16 447 14.54 10 447 15.21 11 

13 Himachal 
Pradesh 120 0.00 0 120 10.83 6 120 0.83 0 

14 Jammu and 
Kashmir 314 0.00 0 314 0.00 0 314 0.00 0 

15 Jharkhand 392 0.00 0 392 21.43 19 392 6.38 10 
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16 Karnataka 818 5.13 15 818 19.19 26 818 12.84 21 
17 Kerala 351 0.00 0 351 9.12 9 351 0.28 1 

18 Madhya 
Pradesh 1194 1.01 8 1194 30.82 50 1194 3.18 10 

19 Maharashtra 1049 2.48 17 1049 4.10 10 1049 1.53 9 
20 Meghalaya 51 0.00 0 51 0.00 0 51 5.88 2 
21 Nagaland 2 0.00 0 2 0.00 0 2 0.00 0 
22 Odisha 1240 0.73 5 1240 0.00 0 1240 2.90 14 
23 Pondicherry 6 0.00 0 6 16.67 1 6 0.00 0 
24 Punjab 302 7.95 7 302 23.18 21 302 10.26 11 
25 Rajasthan 650 31.69 28 650 37.38 32 650 30.62 27 
26 Tamil Nadu 1202 14.23 27 1202 46.92 31 1202 8.32 23 
27 Telangana 343 7.58 7 343 43.15 10 343 17.78 9 
28 Tripura 135 0.00 0 135 0.00 0 135 2.22 3 
29 Uttar Pradesh 817 2.33 8 817 6.73 36 817 2.57 14 
30 Uttarakhand 186 0.00 0 186 3.76 3 186 1.08 1 
31 West Bengal 718 1.67 4 718 6.41 6 718 4.74 7 
 13548 6.45 182 13547 18.25 361 13548 6.81 224 

   Parts of 182 districts in 16 States/Uts 
Parts of 361 districts in 22 
States/Uts 

Parts of 224 districts in 22 
States/Uts 

 

*Data from the States/UTs of Manipur,  Lakshadweep, Ladakh, Mizoram and Sikkim is not available. 
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STATEMENT-III 
Status of Geo-tagged water treatment plants 

S. 
No. 

State/ UT No. of Water treatment plant 
geotagged 

1. Andaman and Nicobar Islands - 
2. Andhra Pradesh 277 
3. Arunachal Pradesh 3,311 
4. Assam 17,762 
5. Bihar - 
6. Chhattisgarh 63 

7. 
Dadra And Nagar Haveli and Daman 
and Diu - 

8. Goa 12 
9. Gujarat 209 

10. Haryana 1,059 
11. Himachal Pradesh 662 
12. Jammu and Kashmir 1,315 
13. Jharkhand 351 
14. Karnataka 1,871 
15. Kerala 522 
16. Ladakh - 
17. Lakshadweep 2 
18. Madhya Pradesh 416 
19. Maharashtra 919 
20. Manipur 444 
21. Meghalaya 1,471 
22. Mizoram 295 
23. Nagaland 643 
24. Odisha 104 
25. Puducherry - 
26. Punjab 763 
27. Rajasthan 547 
28. Sikkim 136 
29. Tamil Nadu 254 
30. Telangana - 
31. Tripura 445 
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32. UttarPradesh 650 
33. Uttarakhand 532 
34. West Bengal 543 

Total 35,578 
 Source: JJM-IMIS 

 

पाइपलाइन के माÅ यम से घरेल ूएलपीजी कì आपूितª  

3419. ®ी अजय भĘ : 

 ®ी चÆ þ ÿकाश जोशी: 

³या पेůोिलयम और ÿाकृितक गैस मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या सरकार का उÂ तराखंड और राजÖ थान के उन गांवŌ और शहरŌ म¤, जहां अभी भी िसल¤डरŌ 

के माÅ यम से गैस कì आपूितª कì जाती है, पाइपलाइन के माÅ यम से एलपीजी गैस उपलÊ ध 

कराने का ÿÖ ताव है;   

(ख) यिद हां,तो तÂ सबंंधी Ê यौरा ³ या है; 

(ग) सरकार Ĭारा इस संबंध म¤ उठाए गए/उठाए जा रहे कदमŌ का Ê यौरा ³ या है; और 

(घ) उ³ त योजना के अंतगªत उदयपुर और िचतौड़गढ़ िजले सिहत राजÖ थान के कौन-कौन से शहर 

शािमल िकए गए ह§? 

पेůोिलयम और ÿाकृितक गैस मýंालय म¤ राºय मýंी; तथा पयªटन मýंालय म¤ राºय मýंी (®ी 

सुरेश गोपी): 

(क) से (घ): जी, नहé। पाइपलाइन के माÅयम से एलपीजी आपूितª करने का ऐसा कोई ÿÖताव वतªमान 

म¤ िवचाराधीन नहé है। 

 पाइÈड ÿाकृितक गैस (पीएनजी) को पेůोिलयम और ÿाकृितक गैस िविनयामक बोडª 

(पीएनजीआरबी) Ĭारा संबिंधत ÿािधकृत कंपिनयŌ Ĭारा घरŌ म¤ आपूितª कì जाती है। पीएनजी 

कने³शन ÿदान करना नगर गैस िवतरण (सीजीडी) नेटवकª  के िवकास का एक िहÖसा है और इसे 

पीएनजीआरबी Ĭारा ÿािधकृत कंपिनयŌ Ĭारा उनके Æयूनतम कायª कायªøम (एमडÊÐयूपी) के अनुसार 
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िकया जाता है। पीएनजीआरबी ने उ°राखंड और राजÖथान राºयŌ के गांवŌ और कÖबŌ सिहत 307 

भौगोिलक ±ेýŌ (जीए) म¤ सीजीडी नेटवकª  के िवकास के िलए कंपिनयŌ को ÿािधकृत िकया है, जो देश 

भर म¤ सीजीडी नेटवकª  के िवकास के िलए मु́ य भूिम ±ेý के लगभग 100% िहÖसे को कवर करता 

है। उ°राखंड और राजÖथान राºय म¤ पीएनजी कने³शनŌ के Êयौर¤ संलµन िववरण म¤ िदए गए ह§। 
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िववरण 
िदनांक 31.01.2025 कì िÖथित के अनुसार, उ°राखÁड राºय म¤ पाइÈड ÿाकृितक गैस (पीएनजी) कने³शनŌ के Êयौर¤ 

ø.सं. 
िवशेष जीए 
आईडी 

भौगोिलक 
±ेý/सीजीडी 
नेटवकª  

राºय/संघ 
शािसत ±ेý 

ÿािधकृत सीजीडी 
कंपनी  

ÿािधकरण कì 
ितिथ 

लàय पूरा होने 
के ितिथ 

एमडÊलयू
पी लàय 

आनुपाित
क लàय   

उपलिÊध  

1.  5.01 
उधम िसंह नगर 
िजला  

उ°राखंड इंिडयन-ऑयल 
अडानी गैस ÿाइवेट 
िलिमटेड 

28-जलुाई-15 30-िसतंबर-22 15429 15429 17899 

2.  5.02 
हåरĬार िजला उ°राखंड हåरĬार नेचरुल गैस 

िलिमटेड 
27-जलुाई-15 30-िसतंबर-22 16905 16905 25300 

3.  9.85 

देहरादून िजला उ°राखंड गेल गैस िलिमटेड 12-09-2018 
(नई ÿारÌभ कì 
ितिथ 
01.01.2022) 

31-माचª-30 300001 55001 33435 

4.  10.46 
िबजनोर और 
नैनीताल िजले 

उ°र ÿदेश 
और 
उ°राखंड 

िहंदÖुतान पेůोिलयम 
कॉपōरशेन िलिमटेड 29-माचª-19 31-माचª-31 300000 85000 16412 

5.  11.64 

पौडी गढ़वाल, 
उ°रकाशी, 
łþÿयाग और 
टेहरी गढ़वाल िजले 

उ°राखंड गैसोनेट सिवªसेज 
(यूके) िलिमटेड 

27-मई-22 30-जून-32 351000 38025 1 

6.  11.65 
िपथौरागढ, चंपावत, 
अÐमोडा, चमोली 
और बागĵेर िजले 

उ°राखंड गैसोनेट सिवªसेज 
(यूके) िलिमटेड 11-मई-22 30-जून-32 405000 43875 0 
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कुल: 1388335 254235 93047 
ąोत: पीएनजीआरबी 

िदनांक 31.1.2025 कì िÖथित के अनुसार, राजÖथान राºय म¤ पाइÈड ÿाकृितक गैस (पीएनजी) कने³शनŌ के Êयŏरे  

ø
.
सं
. 

िवशेष 
जीए 

आईडी 

भौगोिलक ±ेý/ 
सीजीडी 
नेटवकª  

राºय/संघ 
शािसत ±ेý 

ÿािधकृत 
सीजीडी कंपनी  

ÿािधकरण 
कì ितिथ 

लàय 
पूरा 
होने 
कì 

ितिथ 

एमडÊल
यूपी 
लàय 

आनुपाित
क लàय   

उपलिÊध  

1.  1.02 
कोटा  राजÖथान राजÖथान Öटेट 

गैस िलिमटेड 
01-जून-09 

30-
जून-14 

100000 100000 52321 

2.  9.55 
बाड़मरे, 
जैसलमेर और 
जोधपरु िजले 

राजÖथान एजीपी सीजीडी 
इंिडया ÿाइवेट 
िलिमटेड 

28-िसतंबर-
18 

30-
िसतंबर

-30 
551111 183704 50994 

3.  9.56 

अलवर (िभवाड़ी 
के अलावा) और 
जयपरु िजले 

राजÖथान टोर¤ट गैस 
जयपरु ÿाइवेट 
िलिमटेड 

27-08-
2018 

(नई ÿारÌभ 
कì ितिथ 

01.04.202
2) 

31-
माचª-
30 

132000
0 

242000 8864 
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4.  9.57 

कोटा िजला 
(ईएएए), बारां 
और िच°ौड़गढ़ 
(केवल 
रावतभाटा 
तालकुा) िजले 

राजÖथान टोर¤ट गैस 
ÿाइवेट िलिमटेड 

13-िसतंबर-
18 

30-
िसतंबर

-28 
60300 20100 3717 

5.  9.58 
भीलवाड़ा एवं 
बंूदी िजले 

राजÖथान अडानी टोटल 
गैस िलिमटेड 

14-िसतंबर-
18 

30-
िसतंबर

-28 
270056 90019 1783 

6.  9.59 

िच°ौड़गढ़ 
(रावतभाटा 
तालकुा के 
अलावा) और 
उदयपुर िजले 

राजÖथान अडानी टोटल 
गैस िलिमटेड 

13-िसतंबर-
18 

30-
िसतंबर

-28 
400583 133528 15039 

7.  9.60 
धौलपरु िजला राजÖथान धौलपरु सीजीडी 

ÿाइवेट िलिमटेड 
28-िसतंबर-

18 

30-
िसतंबर

-28 
18000 6000 1549 

8.  10.30 

झाबुआ, 
बांसवाड़ा, 
रतलाम और 
डूंगरपरु िजले 

मÅय ÿदेश 
और 
राजÖथान 

गजुरात गैस 
िलिमटेड 

29-माचª-19 
31-
माचª-
29 

450000 127500 1150 

9.  10.34 
अजमेर, पाली 
और राजसमंद 
िजले 

राजÖथान इþंÿÖथ गैस 
िलिमटेड 29-माचª-19 

31-
माचª-
29 

100094
4 

283601 224806 
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10.  10.35 
जालौर और 
िसरोही िजले 

राजÖथान गजुरात गैस 
िलिमटेड 29-माचª-19 

31-
माचª-
29 

400008 113336 8250 

11.  11.22 

आगर मालवा, 
नीमच, मंदसौर 
और झालावाड़ 
िजले 

मÅय ÿदेश 
और 
राजÖथान 

मेघा िसटी गैस 
िडÖůीÊयूशन 
ÿाइवेट िलिमटेड 

15-माचª-22 
31-
माचª-
30 

540000 99000 0 

12.  11.41 

फािजÐका 
(पहले से 
अिधकृत ±ेý को 
छोड़कर), 
गंगानगर और 
हनुमानगढ़ िजले 

पंजाब और 
राजÖथान 

भारत पůेोिलयम 
कॉपōरशेन 
िलिमटेड 

04-मई-22 
30-

जून-30 
752999 119225 6267 

13.  11.42 

बीकानेर एवं चूł 
िजले 

राजÖथान गैसोनेट 
सिवªसेज 
(आरजे) 
िलिमटेड 

15-माचª-22 
31-
माचª-
30 

900000 165000 0 

14.  11.43 

झुंझुनू, सीकर 
और नागौर 
िजले 

राजÖथान इंिडयन ऑयल 
कॉपōरशेन 
िलिमटेड 

23-03-
2022 

(नई ÿारÌभ 
कì ितिथ 

01.04.202
3) 

31-
माचª-
31 

208764
5 

173971 4844 
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15.  11.44 

दौसा, करौली, 
सवाई माधोपरु 
और टŌक िजले 

राजÖथान िहंदÖुतान 
पůेोिलयम 
कॉपōरशेन 
िलिमटेड 

15-माचª-22 
31-
माचª-
30 

707000 129617 2706 

16.  98.12 

िभवाड़ी (अलवर 
िजले म¤) 

राजÖथान हåरयाणा िसटी 
गैस 
िडÖůीÊयूशन 
(िभवाड़ी) 
िलिमटेड 

01-अगÖत-
18 

30-
िसतंबर

-25 
27207 23469 5830 

17.  99.13 
िफरोजाबाद 
(ताज ůेपिेजयम 
जोन) 

उ°र ÿदेश 
और 
राजÖथान 

गेल गैस 
िलिमटेड 

26-िसतंबर-
11 

25-
अगÖत-

14 
24000 24000 24436 

कुल: 
960985

3 
2034070 412556 

ąोत: पीएनजीआरबी  

िदनांक 31.1.2025 कì िÖथित के अनुसार, राजÖथान के िवशेष łप से िच°ौड़गढ़ और उदयपुर िजलŌ म¤ पाइÈड ÿाकृितक गैस (पीएनजी) 
कने³शनŌ के Êयौर¤ 
ø
.
सं
. 

िवशेष 
जीए 

आईडी 

भौगोिलक ±ेý/ सीजीडी 
नेटवकª  

राºय/सं
घ 

शािसत 
±ेý 

ÿािधकृत 
सीजीडी 
कंपनी  

ÿािध
करण 
कì 

ितिथ 

लàय पूरा 
होने कì 
ितिथ 

एमड
Êलयू
पी 

लàय 

आनुपा
ितक 
लàय   

उपल
िÊध  
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18
. 

9.59 
िच°ौड़गढ़ (रावतभाटा 
तालुका के अलावा) और 
उदयपुर िजल े 

राजÖथान 
अडानी 
टोटल 

गैस िल. 

13-
िसतंब
र-18 

30-िसतंबर-
28 

4005
83 

13352
8 

1503
9 

ąोतः पीएनजीआरबी 
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मिहलाओ ंके ÖवािमÂव वाले सूàम, लघु और मÅयम उīम 

3420. ®ी हरीश चंþ मीना:   

³ या सूà म, लघु और मÅ यम उīम मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  िवगत पांच वषŎ के दौरान देश, िवशेषकर राजÖथान के टŌक और सवाई माधोपरु िजलŌ म¤, 

मिहलाओ ंके ÖवािमÂव वाले सूàम, लघु और मÅयम उīमŌ (एमएसएमई) का ÿितशत ³या है 

और उनकì सं´या िकतनी है;     

(ख) वषª 2019 कì तुलना म¤ वषª 2024 म¤ देश, िवशेषकर िबहार म¤ मिहलाओ ंके ÖवािमÂव वाल े

एमएसएमई कì सं´या िकतनी है; और  

(ग) सरकार Ĭारा देश, िवशेषकर राÕůीय राजधानी ±ेý और राजÖथान म¤ सूàम, लघु और मÅयम 

उīमŌ म¤ मिहलाओ ंकì भागीदारी बढ़ाने हेतु ³या कदम उठाए गए ह§? 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय 

मýंी (कुमारी शोभा काराÆ दलाजे): 

(क) : एमएसएमई कì संशोिधत पåरभाषा को िदनांक 01.07.2020 को अंगीकृत िकया गया था। 

एमएसएमई के पंजीकरण म¤ सिुवधा ÿदान करने के िलए, उīम पंजीकरण पोटªल (यूआरपी) को 

िदनांक 01.07.2020 को शłु िकया गया था। िपछले पांच वषŎ के दौरान राजÖथान के टŌक और 

सवाई माधोपुर िजलŌ सिहत, देश म¤ उīम अिसÖट Èलेटफामª (यूएपी) पर पंजीकृत अनौपचाåरक 

सूàम उīमŌ (आईएमई) सिहत यूआरपी पर पंजीकृत मिहला ÖवािमÂव वाले सूàम, लघु और मÅयम 

उīमŌ (एमएसएमई) का ÿितशत और सं́ या नीचे दी गई है: 

देश म¤ तथा राजÖथान राºय के टŌक और सवाई माधोपुर िजलŌ म¤ मिहला ÖवािमÂव वाले एमएसएमई 
कì Öथापना से लेकर िदनांक 15.03.2025 तक कì िÖथित 

  पंजीकृत एमएसएमई कì 
सं́ या  

मिहला ÖवािमÂव वाले 
पंजीकृत एमएसएमई कì 

कुल सं́ या  

मिहला ÖवािमÂव वाले 
पंजीकृत एमएसएमई 

का ÿितशत  
अिखल भारत  6,13,37,576 2,46,42,171 40.17% 
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टŌक और 
सवाई माधोपरु 
िजले 

1,11,812 27,776 24.84% 

 

(ख) : देश एवं िबहार राºय म¤ िव° वषª 2020-21 (यूआरपी कì शुŁआत के बाद से) और िव° वषª 

2024-25 (िदनांक 15.03.2025 तक) मिहला ÖवािमÂव वाले पंजीकृत एमएसएमई कì सं́ या इस 

ÿकार है:  

मिहला ÖवािमÂव वाले एमएसएमई कì तलुना 
िव°ीय वषª 2020-21 

(िदनांक 01.07.2020 स े
31.03.2021 तक) 

संचयी 
 (िदनांक 15.03.2025 तक) 

अिखल भारत 4,86,781 2,46,42,171 

िबहार 14,473 16,36,406 

(ग) : सरकार ने राÕůीय राजधानी ±ेý और राजÖथान सिहत देश म¤ एमएसएमई म¤ मिहलाओ ंकì 

सहभािगता को बढ़ाने के िलए कई पहल कì ह§, जैस:े  

i. मिहला ÖवािमÂव वाले एमएसएमई के पंजीकरण के िलए िवशेष अिभयान। 

ii. मिहला ÖवािमÂव वाले सूàम और लघु उīिमयŌ को लाभ पहòंचाने के िलए वषª 2018 म¤ 

सावªजिनक खरीद नीित म¤ संशोधन िकया गया, िजसम¤ क¤ þीय मýंालयŌ/िवभागŌ/उपøमŌ को 

अपनी वािषªक खरीद का कम से कम 3%  मिहला उīिमयŌ से खरीद अिनवायª कर िदया 

गया है।  

iii. सूàम और लघु उīमŌ के िलए øेिडट गारंटी योजना के तहत मिहला उīिमयŌ को समथªन 

देने के िलए वािषªक गारंटी शÐुक म¤ 10% कì छूट दी जाती है; और 90% कì गारटंी कवरजे 

दी जाती है। 
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iv. मिहलाओ ं म¤ उīिमता को ÿोÂसािहत करने के िलए, एमएसएमई मýंालय कयर िवकास 

योजना के तहत 'कौशल उÆनयन और मिहला कयर योजना' लागू करता है, जो कयर ±ेý कì 

मिहला कारीगरŌ के कौशल िवकास के िलए एक िवशेष ÿिश±ण कायªøम है। 

v. एमएसएमई मýंालय ÿधानमंýी रोजगार सृजन कायªøम का िøयाÆवयन करता है, जो एक 

ÿमुख ऋण-िल³ंड सिÊसडी कायªøम ह,ै िजसका उĥेÔय पारंपåरक कारीगरŌ और 

úामीण/शहरी बेरोजगार युवाओ ंकì मदद करके गैर-कृिष ±ेý म¤ सूàम उīमŌ कì Öथापना के 

माÅयम से Öवरोजगार के अवसर पैदा करना है। इस योजना के तहत सामाÆय ®ेणी के 

लाभािथªयŌ के िलए सिÊसडी दर शहरी ±ेýŌ म¤ 15% और úामीण ±ेýŌ म¤ 25% है। अनुसूिचत 

जाित/अनुसूिचत जनजाित/अÆय िपछड़ा वगª/अÐपसं́ यक, मिहलाए,ं भूतपूवª सैिनक, 

शारीåरक łप से िवकलांग तथा पूवō°र, पहाड़ी और सीमावतê ±ेýŌ के िवशेष ®ेणी के 

लाभािथªयŌ के िलए सिÊसडी, शहरी ±ेýŌ म¤ 25% और úामीण ±ेýŌ म¤ 35% है। 

vi. खरीद और िवपणन सहायता योजना के तहत Óयापार मेलŌ म¤ मिहला उīिमयŌ कì सहभािगता 

पर अÆय उīिमयŌ के िलए 80% कì तुलना म¤ मिहला उīिमयŌ को 100% कì सिÊसडी दी 

जाती है।  

vii. एमएसएमई मýंालय ने िदनांक 27.06.2024 को ‘यशिÖवनी अिभयान’ कì शुŁआत कì। इस 

अिभयान का उĥेÔय औपचाåरकता, ऋण ±मता िनमाªण और इन योजनाओ ं के बार े म¤ 

जागłकता पैदा करके मागªदशªन पर िविभÆन योजनाओ ं के माÅयम से भारत म¤ मिहला 

उīिमयŌ को सशĉ बनाना है। 

 

WATER CONSERVATION PROJECTS IN MAHARASHTRA 

3421.  ADV. GOWAAL KAGADA PADAVI: 

Will the Minister of JAL SHAKTI be pleased to state: 
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(a) the details of quantum of water from the Sardar Sarovar Dam allocated to 

Maharashtra as per the Narmada Water Tribunal Award, as determined by the 

Hon’ble Supreme Court of India in 1979; 

(b) whether the Government is taking any steps to implement Minor Irrigation 

projects in the tehsils of Dhadgaon and Akkalkuwa; 

(c) if so, the details thereof and if not, the reasons therefor; and 

(d) whether the Government has initiated water conservation projects using the 

water of the river Narmada in Maharashtra and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a):   As per the Narmada Water Dispute Tribunal (NWDT) Award, 0.25 million 

acre feet (308.37 million cubic meter) of water was allocated to the Government 

of Maharashtra from the 28 million acre feet of water assessed at Sardar Sarovar 

Dam site based on 75% dependable year. 

(b) and (c):  The details of the minor irrigation work in the tehsils of Dhadgoan 

and Akkalkuwa are as under: 

Taluka Dhadgaon: 

Minor Irrigation Tank 
Department No. Storage Capacity 

(MCM) 
Irrigation potential 
(Ha) 

WRD 1 0.88 105 
Percolation Tank 
Department No. Storage Capacity 

(MCM) 
Irrigation potential 
(Ha) 

WCD 6 0.87 70.35 
ZP 3 1.029 218.00 
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WRD 115 21.398 4490.00 
Total 124 23.297 4778.35 
  

Taluka Akkalkuwa: 

Medium Project 
Department No. Storage Capacity 

(MCM) 
Irrigation potential 
(Ha) 

WRD 1 19.08 3481 
Minor Irrigation Tank 
Department No. Storage Capacity 

(MCM) 
Irrigation potential 
(Ha) 

WRD 1 2.79 362 
1 2.996 516 

Total 2 5.786 878 
Percolation Tank 
Department No. Storage Capacity 

(MCM) 
Irrigation potential 
(Ha) 

WCD 7 1.39 338 
ZP 5 0.52 110 
WRD 29 7.1657 1494.30 
Total 41 9.0757 1942.30 
 WCD:-   Water Conservation Department 

ZP:-        Zilha Parishad 

WRD:-   Water Resources Department  

(d):     The Sardar Sarovar Project is an interstate, multipurpose project involving 

Gujarat, Maharashtra, Madhya Pradesh and Rajasthan. According to the NWDT 

Award, Maharashtra’s share is 10.89 TMC. 

The Government of Maharashtra signed a Memorandum of Understanding 

(MoU) with the Government of Gujarat on 7.1.2015. According to MoU: 
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 5 TMC of water will be made available to Government of Maharashtra from the 

Ukai Project in Tapi district, Gujarat by Government of Gujarat. 

 5 TMC of water will be used by the Government of Gujarat from the Narmada 

Basin from Maharashtra’s share. 

            Accordingly, the proposed use of Maharashtra’s 10.89 TMC share is 

detailed as follows: 

 5 TMC (141.46 MCM) will be used by Maharashtra through Lift Irrigation 

schemes from Ukai Project to be used in Nandurbar district, Maharashtra. 

 5.59 TMC (158.29 MCM) of water will be utilized through the Narmada-Tapi 

Diversion scheme in the Tapi Basin of Nandurbar district. 

 The remaining 0.30 TMC (8.49 MCM) will be used for Lift Irrigation schemes and 

Drinking Water schemes in the Narmada Basin of Maharashtra. 

 

PROGRESS OF INTERCEPTION AND DIVERSION TREATMENT WORKS 
AT ADI GANGA 

3422.  SHRI JAGANNATH SARKAR: 

Will the Minister of JAL SHAKTI be pleased to state:  

(a) the current status of the Interception and Diversion Treatment Works at Adi 

Ganga (Tolly’s Nullah) including the percentage of physical progress 

achieved so far; 
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(b) the reasons for the cost escalation from the original estimate of Rs. 307.12 

crore to the revised estimate of Rs. 653.67 crore along with the measures 

taken/being taken by the Government to control further cost overruns; 

(c) whether the project, originally approved in August 2017, has faced delays and 

if so, the details thereof along with the key factors contributing to the revised 

completion timeline of December 2026; 

(d) the cumulative expenditure incurred so far and the reasons for reported 

financial underutilization, given the project's significance for pollution control 

and water management in Kolkata; and 

(e) the steps taken/being taken by the Government to ensure timely completion 

and efficient execution of the project to restore the ecological health of Adi 

Ganga?  

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a) to (e):  The Tolly Nullah project was initially sanctioned  with an estimated 

cost of Rs. 307.12 crores on HAM Model. The bidding process was prolonged 

on account of multiple extensions due to various site-specific challenges. Further 

despite best efforts, the bidding process was unsuccessful. 

Subsequently, at the request of the Government of West Bengal, the 

bidding model for the Tolly Nullah project was shifted from the HAM model to the 

DBOT model. The bidding process was prolonged on account of multiple 

extensions due to poor response. Further the bid process was cancelled due to 
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various factors including high quoted costs, limited response and the advice of 

the World Bank.  

The revised DPR for the Pollution Abatement Work for the Rejuvenation 

of River Adi Ganga (Tolly Nullah), Kolkata Project was approved in the 46th EC 

meeting held on 23rd December 2022, with a total project cost of Rs. 653.67 

crores under the externally aided project (EAP) component (World Bank funded). 

The project is currently in the tendering stage.  

  

िबहार म¤ Öमाटª िसटी पåरयोजनाओ ंम¤ तेजी 

3423. ®ी अभय कुमार िसÆहाः 

³या आवासन और शहरी कायª मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार िबहार के शहरी ±ेýŌ म¤ Öमाटª िसटी पåरयोजनाओ ंम¤ तेजी लाने के िलए कोई िवशेष 

रणनीित अपना रही है और यिद हां, तो पटना और अÆय शहरŌ म¤ इन पåरयोजनाओ ंकì वतªमान 

िÖथित ³या है; 

(ख) िपछले पांच वषŎ के दौरान िबहार म¤ मÐटी-लेवल पािक« ग और माक¥ ट कॉÌÈले³स जैसी िकतनी 

नई शहरी िवकास पåरयोजनाए ंशłु कì गई ह§ और भिवÕय के िलए, िवशेष łप से औरगंाबाद 

िजले म¤ िकतनी पåरयोजनाए ंÿÖतािवत ह§; 

(ग) ³या सरकार िबहार के औरंगाबाद िजले के यवुाओ ंके िलए आवास और शहरी िवकास ±ेýŌ म¤ 

रोजगार के अवसर ÿदान करने के िलए कोई ÿिश±ण या योजना चला रही है और यिद हां, तो 

तÂसंबंधी Êयौरा ³या है; और 

(घ) िबहार के बाढ़ ÿभािवत शहरी ±ेýŌ म¤ जलभराव और घरŌ को होने वाली ±ित को रोकने के िलए 

सरकार Ĭारा ÿÖतािवत योजनाओ ंका Êयौरा ³या है और उĉ योजनाओ ंके कब तक िøयािÆवत 

होने कì संभावना है? 
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आवासन और शहरी कायª मýंालय म¤ राºय मýंी (®ी तोखन साहó):  

(क) और (ख): िबहार राºय के चार (04) शहरŌ अथाªत भागलपरु, िबहारशरीफ, मुजÉफरपरु और 

पटना को Öमाटª िसटीज िमशन (एससीएम) के तहत चुना गया है। 04.03.2025 को िबहार राºय 

सरकार Ĭारा दीगई सचुना के अनसुार, 4,210 करोड़ Ł. कì लागत वाली 126 एससीएम पåरयोजनाए ँ

पूरी कì जा चकुì ह§ और 1,138 करोड़ Ł. कì लागत वाली 26 पåरयोजनाए ँकायाªÆवयन के चरण म¤ 

ह§। पटना सिहत इन 4 शहरŌ म¤ एससीएम के तहत पåरयोजनाओ ंकì भौितक ÿगित कì शहरवार 

िÖथित संलµन िववरण-I म¤ दी गई है। 

िबहार का औरगंाबाद िजला एससीएम के तहत चयिनत 100 शहरŌ म¤ शािमल नहé है।  

(ग): आवासन और शहरी कायª मýंालय िबहार के औरगंाबाद िजले म¤ यवुाओ ंको रोजगार के अवसर 

ÿदान करने के िलए कोई ÿिश±ण या योजना नहé चला रहा है। 

(घ): शहरी ±ेýŌ म¤ आपदा ÿबंधन, िजसम¤ शहरी बाढ़ भी शािमल है, राºय का िवषय है और सबंिंधत 

राºय/संघ राºय ±ेý सरकारŌ और शहरी Öथानीय िनकायŌ/शहरी िवकास ÿािधकरणŌ के अिधकार 

±ेý म¤ आता है। अमृत िमशन के तहत, वषाª जल िनकासी एक Öवीकायª घटक है िजसम¤ बाढ़ कì 

समÖया को कम करने और समाĮ करने के िलए नािलयŌ/वषाª जल नािलयŌ का िनमाªण और सधुार 

शािमल है। अमतृ के तहत, िबहार म¤  237.99 करोड़ Ł. कì लागत से 03 जल िनकासी पåरयोजनाए ँ

शłु कì गई ह§। जल िनकासी पåरयोजनाओ ंका Êयौरा संलµन िववरण-II म¤ िदया गया है। शहरी बाढ़ 

का ÿबंधन राºय सरकारŌ और शहरी Öथानीय िनकायŌ/शहरी िवकास ÿािधकरणŌ के अिधकार ±ेý 

म¤ आता है, जो जल िनकासी और सीवरजे ÿणाली को बनाए रखने के िलए िजÌमेदार ह§। हालािँक, 

आवासन और शहरी कायª मýंालय ने 2017 म¤ शहरी बाढ़ पर मानक संचालन ÿिøयाए ंजारी कì है 

और वषाª जल िनकासी ÿणािलयŌ, 2019 पर मैनअुल ÿकािशत िकया है, तािक राºयŌ/ संघ राºय 

±ेýŌ और शहरी Öथानीय िनकायŌ और अÆय िहतधारकŌ को वषाª जल िनकासी ÿणािलयŌ कì 

आयोजना, िडजाइन, संचालन और रखरखाव म¤ सहायता िमल सके और शहरी बाढ़ कì िÖथित म¤ 

तैयारी के Öतर को बढ़ाने और बचाव और सवेाओ ंको पुन: शłु करने सिहत आपातकालीन कायŎ 
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के िलए सभी राºयŌ/ संघ राºय ±ेýŌ कì सहायता कì जा सके।  अमतृ 2.0 के तहत जलाशयŌ और 

कुओ ंका पनुŁĦार मु́ य घटकŌ म¤ स ेएक है। इसके तहत Öवीकायª तÂवŌ म¤ वषाª जल को जलाशयŌ 

(िजसम¤ सीवेज/अपिशĶ नहé आ रहा ह)ै म¤ वषाª जल का संचयन करना और जलाशयŌ के आसपास 

वषाª जल नािलयŌ का िनमाªण/सŀुढ़ीकरण करना पåरयोजना घटकŌ म¤ स ेएक है। 

िववरण-l 
िबहार राºय से एससीएम के अंतगªत चयिनत 4 शहरŌ म¤ पåरयोजनाओ ंकì शहर-वार िÖथित 

                                                            (रािश करोड़ Łपये म¤) 

शहर 
कुल पूणª पåरयोजनाए ं चल रही पåरयोजनाए ं
पåरयोजनाए ं रािश पåरयोजनाए ं रािश पåरयोजनाए ं रािश 

भागलपरु 27 1,504 25 1,395 2 109 
िबहारशरीफ 61 1,449 52 1,143 9 306 
मुजÉफरपरु 30 966 22 626 8 340 
पटना 34 1,430 27 1,046 7 383 
कुल 152 5,349 126 4,210 26 1,138 
4 माचª 2025 को एससीएम के अंतगªत राºयŌ/संघ राºय ±ेýŌ/शहरŌ Ĭारा उपलÊध कराई गई 
जानकारी के अनसुार। 

िववरण-II 

िबहार राºय म¤ अमतृ के अंतगªत जल िनकासी पåरयोजनाओ ंका िववरण   (करोड़. Ł. म¤) 

ø. 
स.ं 

राºय शहर नाम ±ेý उपलिÊधयां पåरयोजना 
लागत 
(करोड़ 
Łपए म¤) 

पåरयोजना 
पूणªता 
िÖथित 

कुल  
सचंयी 
Óयय 

1 िबहार भागलपरु Öमाटª  िसटी 
भागलपरु के 
अंतगªत 
चयिनत ±ेý 
म¤  
जलिनकासी 
पåरयोजना 

जलिनकास कायª पूणª 32.66 100 25.95 

2 िबहार पटना जल िनकासी 
पåरयोजना 

जलिनकास कायª पूणª 46.55 100 43.14 
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(मीठापुर स े
बेउर) 

3 िबहार मजुÉफरपरु वषाª जल 
िनकासी 
पåरयोजना 
(चरण-1), 
मजुÉफरपरु 

जलिनकास ठेका िदया 
गया  

158.78 77  

 

ELECTRONIC MONITORING OF NATIONAL HIGHWAYS  

3424. SHRI RAJKUMAR CHAHAR:  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to 

state:  

(a) the number of National Highways that have electronic monitoring devices 

installed and their locations, National Highway-wise;  

(b) whether the Government is aware that electronic monitoring on most National 

Highways is inadequate, leaving large stretches unmonitored, if so, the 

details thereof;  

(c) the policies and strategies the Government have to reduce accidents on 

National Highways, given the inadequate electronic monitoring and high 

accident rates;  

(d) whether the Government maintains data on accidents, deaths and injuries on 

National Highways;  

(e) if so, the total number of accidents, deaths and injuries on National Highways 

during the last five years, National Highway-wise; and  
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(f) if not, the manner in which the Government plans to identify high-risk 

segments and effectively reduce accidents without National Highway-wise 

data on accidents? 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN 

JAIRAM GADKARI):  

(a): Advanced Traffic Management System (ATMS) has been installed across 

325 National Highway projects with total length of around 20,000 km. Details are 

given in the enclosed Statement-I. 

(b): National Highways with configuration of 4 lanes or more are being covered 

with ATMS in a phased manner. 

(c): The Government has already introduced various engineering measures for 

reducing road accidents, one of these being, the Road Safety Audit, which has 

been made mandatory and is to be conducted at three different stages of 

projects:  

(i) Design Stage  

(ii) Construction Stage  

(iii) Operation Stage  

In accordance with above, the Road Safety Audits are being conducted in 

the stretches based on the stage of development and the recommendations of 

the audits are invariably incorporated during execution and OandM stage in the 

projects.  
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The accident-prone areas, which are potential black spots are attempted 

to be identified through the above audits and the engineering measures are 

taken to rectify them accordingly.  

Safety appurtenances such as hazard markers, chevron boards, 

cautionary boards, information boards, road markings, studs etc., are provided 

as per IRC and Government guidelines. 

(d) and (e): The number of accidents along with fatalities has been maintained 

on eDAR (e-Detailed Accident Report). It is designed to collect, manage, and 

analyze road accident data in a real time to identify accident-prone areas, trends 

in road safety violations, and the reasons behind crashes. The list of State-wise 

total number of road accidents, fatalities, and persons injured on National 

Highways is given in the enclosed Statement-II, III and IV respectively. 

(f): The data from e-DAR is used to identify black spots on National Highways to 

improve road safety. 

STATEMENT-I 
Details of Advanced Traffic management System installed 

S.No. 
State/ ROs Project Name 

NH No. 
(Old/New) 

Total 
length 

 1 Chhattisgarh/ 
RO Raipur 

4/6 laning of Raipur-Simga 
Section of NH-30. 

200/30 48.58 

 2 

Chhattisgarh/ 
RO Raipur 

4-Lane with paved shoulder 
configuration of Pathrapali-
Katghora section of NH-111 (New 
NH-130) from Km 53+300 
(Design Chainage) to Km 92+600 
(Design Chainage) in the State of 

NH-130 (New) 48.58 
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Chhattisgarh under Bharatmala 
on Hybrid Annuity Mode  

 3 
Chhattisgarh/ 
RO Raipur 

4-Laning of Bilaspur-Pathrapali 
section from Km 0.00 to Km. 
53.300 of NH-111 (New NH 130) 
under HAM Mode 

130 53.3 

 4 Chhattisgarh/ 
RO Raipur 

4-laning of Raipur to kodebod 
from Km.10.200 to Km.43.400 

NH-30  (Old-
43) 

33.2 

 5 Chhattisgarh/ 
RO Raipur 

4-laning of Kodebod-Dhamtari 
from Km.43.400 to Km.82.209  

NH-30  (Old-
43) 

38.809 

 6 Jammu/ RO 
Jammu 

4-laning of Qazigund- Banihal 
section 

NH-44/NH-1A 16.25 

 7 Jammu/ RO 
Jammu 

QEPL NH-44/NH-1A 16.25 

 8 
Maharashtra /  
RO Mumbai 

Four laning of Ahilyanagar to 
Ghogargaon, Pkg-I (Ahilyanagar 
to Mirajgaon Tembhurni) section 
of NH-561A  

NH-561A 38.775 

 9 

Maharashtra /  
RO Mumbai 

Four laning of Ghogargaon to 
Ahilyanagar- Solapur District 
Border, Pkg-II (Ahilyanagar to 
Mirajgaon Tembhurni) of NH-
561A  

NH-561A 41.615 

 10 Maharashtra /  
RO Mumbai 

6 Laning of Pune - Satara section 
(Approved length 140/350 km) 

NH-4 /  
NH-48 

140.35 

 11 
Maharashtra /  
RO Mumbai 

Four laning of Borgaon – 
Watambare from Km. 224.000 to 
Km.276.000 Section of NH- 166 
(Package - II) On HAM Basis. 

NH-166 52 

 12 
Maharashtra /  
RO Mumbai 

Four laning of Watambare – 
Mangalwedha from Km. 276.000 
to Km.321.600 Section of NH-166 
(Package – III) On HAM Basis 

NH-166 45.6 

 13 Maharashtra /  
RO Mumbai 

Four laning of Mangalwedha – 
Solapur from Km. 321.600 to Km. 

NH-166 56.5 
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378.100 Section of NH- 166 
(Package – IV) On HAM Basis. 

 14 
Maharashtra /  
RO Mumbai 

Four laning of Akkalkot Solapur 
section of NH-150E from Km 
99.400 to Km 138.352. on HAM 
Basis 

NH-150E 38.952 

 15 
Maharashtra /  
RO Mumbai 

Four Lanning of Sangli Borgaon 
from Chainage Km 182.556 to 
224.00 Section of NH-166 
(Package I) on HAM Basis  

NH-166 41.444 

 16 Maharashtra /  
RO Mumbai 

Four laning of Sinnar-Shirdi 
section  

NH-160 50.943 

 17 Madhya 
Pradesh/ RO 
Bhopal  

8-Lane Delhi Mumbai 
Expressway  

NE-4  244.5 

 18 Madhya 
Pradesh/ RO 
Bhopal  

Agra - Gwalior Section 44 (New) 103 

 19 Madhya 
Pradesh/ RO 
Bhopal  

Gwalior - Shivpuri Section 46 (New) 125.43 

 20 Madhya 
Pradesh/ RO 
Bhopal  

Gwalior Bypass Section 44 (New) 42.033 

 21 Madhya 
Pradesh/ RO 
Bhopal  

Shivpuri - Guna Section  46 (New) 97.7 

 22 Madhya 
Pradesh/ RO 
Bhopal  

Gwalior - Jhansi Section 44 (New) 82.455 

 23 Madhya 
Pradesh/ RO 
Bhopal  

 Shivpuri - Jhansi Section 27 (New) 75.3 

 24 Madhya 
Pradesh/ RO 
Bhopal  

Jhansi Khajuraho PKG-1 39 76.61 
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 25 Madhya 
Pradesh/ RO 
Bhopal  

Jhansi Khajuraho PKG-2 39 8.919 

 26 

Madhya 
Pradesh/ RO 
Bhopal  

Four laning of delinked stretch of 
Seoni-MP/MH Border of NH-7 
(length 28.70 km) from km 
624.480 to km 653.225 under 
NHDP Phase II on EPC Mode in 
the state of Madhya Pradesh  

Old NH 7 
New NH 44 

28.745 

 27 Madhya 
Pradesh/ RO 
Bhopal  

Rewa-Katni-Jabalpur Pkg-1 07/30 63.3 

 28 Madhya 
Pradesh/ RO 
Bhopal  

Rewa-Katni-Jabalpur Pkg-2 07/30 0 

 29 Madhya 
Pradesh/ RO 
Bhopal  

Rewa Sirmour Section Km. 0.000 
to km 36.710 of NH- 135 B  

135 B 36.71 

 30 

Madhya 
Pradesh/ RO 
Bhopal  

km 2.800 to km 33.200 and km 
55.400 to 83.400  (NH-39) 
 (Rewa Sidhi Section) 2 lane+PS 
road and Churhat Bypass 
including Tunnel on Rewa-Sidhi 
section from Km 33/200 to Km 
55/400, Design Length 15.350 
km. 

75 E/39 52.8 

 31 
Madhya 
Pradesh/ RO 
Bhopal  

2 lane+PS road Shahdol- 
Anuppur at Madhya  Pradesh/ 
Chhatisgarh Border Section from 
design chainage km 142.200 to 
km 234.000  

78 
(New 43) 

75.15 

 32 Madhya 
Pradesh/ RO 
Bhopal  

Km 0.000 to Km 68.400 (Design 
length 68.400 km) NH -43 Katni-
Umaria 2 lane+PS road  

78 
(New 43) 

68.4 

 33 Madhya 
Pradesh/ RO 
Bhopal  

Satna-Maihar Section form km 
85.250 to km 119.600  NH -135 
BG  

135 BG 34.35 
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 34 

Madhya 
Pradesh/ RO 
Bhopal  

Operation and Maintenance of 
four lane with paved shoulder 
Bhopal– Biaora section from 
Lalghati Square km. 315.725 to 
Mubarakpur (Bhopal bypass) km. 
324.000 (Package-1) of NH-46 in 
the state of Madhya Pradesh 

NH No. 
(12/46) 

8.275 

 35 
Madhya 
Pradesh/ RO 
Bhopal  

Balance Works of Four Laning of 
Bhopal – Biaora Section of NH-12 
from km 324+000 to Km 423+400 
in the State of Madhya Pradesh 
(Package – II) on EPC Mode 

NH-12/46 97.325 

 36 
Madhya 
Pradesh/ RO 
Bhopal  

Four Laning of Jabalpur - 
Lakhnadon Section of NH-7 from 
Km 465.600 to km 546.425 
(Package-JL) in State of Madhya 
Pradesh under NHDP Phase IV 

NH7/NH30 
and NH34 

80.825 

 37 

Madhya 
Pradesh/ RO 
Bhopal  

Four Lanning work from Hiran 
River to Sindoor River from Km. 
78.00 to Km. 130.00 section of 
NH-12 under NHDP Phase-II in 
the State of Madhya Pradesh on 
EPC mode 

12/45 52 

 38 
Madhya 
Pradesh/ RO 
Bhopal  

Four Laning of Rewa-Katni-
JabalpurSection of NH-7 from Km 
399.657 to km 467.916 (Package 
-IV) in State of Madhya Pradesh 
under NHDP Phase IV 

NH7/NH30 
and NH34 

80.825 

 39 Madhya 
Pradesh/ RO 
Bhopal  

4-Lanning of Ujjain-Garoth 
(Package-I) Greenfield Alignment 
section of NH-752D 

752D 42.4 

 40 Madhya 
Pradesh/ RO 
Bhopal  

4-Lanning of Ujjain-Garoth 
(Package- II) Greenfield 
Alignment section of NH-752D 

752D 46.8 

 41 Madhya 
Pradesh/ RO 
Bhopal  

4-Lanning of Ujjain-Garoth 
(Package-III) Greenfield 
Alignment section of NH-752D 

752D 46.151 
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 42 
Odisha/ RO 
Odisha 

Puintola - Icchapuram km 419.60 
- km 484.00 under TOT Bundle - 
1-OandM 

NH5/NH16 64.4 

 43 Odisha/ RO 
Odisha 

Puintola to Tangi (km 284.00 to 
km 355.00) of NH-5 (New NH-16) 

NH5/NH16 71 

 44 
Odisha/ RO 
Odisha 

Tangi to Bhubaneswar (km 355.0 
to km 414.0) of NH-5 (New NH-
16) 

NH5/NH16 59 

 45 

Odisha/ RO 
Odisha 

Rehabilitation and up-gradation 
of existing 2-lane to four lane 
standards from Talcher to 
End  Kamakhyanagar Bypass 
section (Km.8.844-Km.15.725) of 
NH-23 (New NH-149) and 
Km.301.875-Km.335.946) of NH-
200 (New NH-53) under NHDP-
III  on EPC Mode (Pkg-1)  

(NH-23/NH-
149)and(NH-
200/NH-53) 

40.952 

 46 
Odisha/ RO 
Odisha 

6L of Bhubaneswar - Jagatpur - 
Chandikhole Section of NH-16 

Old NH No.-5 
New NH No.-
16 

67 

 47 Odisha/ RO 
Odisha 

Rimuli-Koida 215 (520) 43.2 

 48 Odisha/ RO 
Odisha 

Koida-Rajamunda 215 (520) 53.253 

 49 Odisha/ RO 
Odisha 

Six-laning of Chandikhole-
Bhadrak section of NH-16 

May-16 74.5 

 50 

RO 
Chandigarh 

4 Laning of Kurali-Kiratpur 
Section of NH-21 (New NH-205) 
from Km 28.600 to Km 71.500 in 
the state of Punjab on DBFOT 
Basis under NHDP- Phase-III 

21/205 42.9 

 51 
RO 
Chandigarh 

Four Laning of Yamunanagar - 
Panchkula Section of Old NH 73 
(Pkg - 3) from km. 160.357 to km. 
179.248 

73/07 18.891 

 52 RO 
Chandigarh 

Four Laning of Yamunanagar-
Panchkula section of Old NH 73 

73/344 44.57 
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from Km 70.830 to Km 115.400 
(Pkg-I) 

 53 
RO 
Chandigarh 

4/6 LANING OF ZIRAKPUR - 
PARWANOO SECTION OF NH-
5 

22-05 27.59 

 54 
RO 
Chandigarh 

Ambala - Chandigarh from km. 
5.735 to km. 39.960 of Old NH-22 
and km. 0.000 to km. 0.870 of Old 
NH-21 

21/152 34.225 

 55 
RO 
Chandigarh 

Kharar Km. 10.185 (Design 
Chainage) to Samrala Chowk, 
Ludhiana Km 86.199 (Design 
Chainage) In the State Of Punjab 

95/05 76.014 

 56 
RO 
Chandigarh 

Zirakpur to Rajpura Section of 
NH-64 (New NH-07) from Km. 
0.000 to Km. 28.110 

64/07 28.11 

 57 
RO 
Chandigarh 

 4-lane Rajpura to Patiala from 
Chainage Km.28.110 to 
Km.50.00 

64/07 21.89 

 58 
RO 
Chandigarh 

4L of End of Patiala Bypass to 
start of Sangrur Bypass section 
from km 69.870 to km 110.720 of 
NH-64 (New NH-07) 

64/07 40.85 

 59 
RO 
Chandigarh 

4L PS of Dogal Kalan to 
Punjab/Haryana border section 
from km 211.390 to km 238.695 
of NH-71 (new NH-52) 

71/52 27.305 

 60 

RO 
Chandigarh 

Laddowal Bypass from km. 0.000 
to km. 17.041 of Linking NH-95 
with NH-1 

Old (Linking 
NH-95 with 
NH-1)/New 
(Linking NH-5 
with NH-44) 

17.041 

 61 
RO 
Chandigarh 

4-laning of Ambala Kaithal 
section of NH-65 from km 0.000 
to km 50.860 in the State of 
Haryana on EPC basis (Pkg-I) 

65/152 50.86 
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 62 
RO 
Chandigarh 

4-laning of Ambala Kaithal 
section of NH-65 from km 50.860 
to km 95.360 in the State of 
Haryana on EPC basis (Pkg-II) 

65/152 44.5 

 63 
RO 
Chandigarh 

Six-laning of Panipat-Khanna 
Section of NH-44(Km 96.000 to 
272.000) in the State of Punjab 
and Haryana . 

01\44 176 

 64 

RO 
Chandigarh 

Widening of existing 4 lane 
portion from km 86 to km 96, 
covering Panipat City on NH-1 in 
Haryana to 6lanes elevated 
structure covering Gohana Road, 
Sanauli Road, Assandh Road 
crossing, City Bus Stand and 
Skylark Tourist Complex and 
widening and construction of 
peripheral Lanes 

01\44 10 

 65 

RO 
Chandigarh 

8-Laning of Section of NH-1 (New 
NH-44) From Mukarba Chowk at 
km 15.500 to Panipat at km 
86.000 on BOT (Toll) basis in the 
States of Delhi and Haryana 

OLD-NH-01 
NEW-NH-44 

70.861 

 66 

RO 
Chandigarh 

4-laning of Rohna-Hassangarh-
Jhajjar section of NH-334B (Pkg-
II) from Km 44.80 to Km 80.250 
(Total length 35.450 km) in the 
State of Haryana 

NH-334B 35.45 

 67 

RO 
Chandigarh 

4-laning of UP/Haryana Border to 
Rohana Section from Km 0+000 
to Km 44+800 (Total km. 40.500) 
of NH-334B in the State of 
Haryana on HAM Mode (Pkg-01) 

NH-334B 44.8 

 68 

RO 
Chandigarh 

Construction of 4-lane Greenfield 
Delhi-Amritsar-Katra Expressway 
from Jussur Kheri on KMP 
Expressway to junction with 

NE-05 34 
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Rohtak-Panipat road (NH-709) 
near Rukhi Paani village (km. 
0+000 to km. 34+000) under 
Bharatmala Pariyojana in the 
State of Haryana on on Hybrid 
Annuity Mode (Package-1) 

 69 RO 
Chandigarh 

Pb/Hr Border to Jind section 71(52/352) 68.305 

 70 

RO 
Chandigarh 

Operation and Maintenance of 
Four laned Jalandhar-Punjab/ 
JandK Border (Km. 4.230 to Km. 
117.750/Km 4.000 and Km 4.000 
to Km. 16.350) of NH-1A, on OMT 
basis in the state of Punjab, 
Length 125.87 Km. OMT-21(A)– 

1A/44 125.87 

 71 

RO 
Chandigarh 

4 laning of Phagwara- Rupnagar 
section of NH-344A from Km 0.00 
(Design Chainage) to Km 80.820 
(Design Chainage) in the state of 
Punjab on Hybrid Annuity Mode 

344A 80.82 

 72 

RO 
Chandigarh 

Four lanes with paved shoulders 
of Lambra-Shahkot section of 
NH-71 (New NH-703) from 
existing    km. 12.000 to 44.600 
and 44.600 to 77.00 including 
construction of Nakodar and 
Shahkot Bypasses in the State of 
Punjab 

71/703 65 

 73 
RO 
Chandigarh 

4L of Amritsar-Harike from Km 
445.250 (NH-1) to Km 166.925 
(NH-15) 

54 55.825 

 74 
RO 
Chandigarh 

2L of KhemKaran to 
Amritsar  from Km 22.673 to Km 
71.496 (NH-354) 

354 48.823 

 75 RO 
Chandigarh 

2L of Moga to Makhu from Km 
0.000 to Km 33.611 and Harike to 

703B 86.236 
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Khalra from Km 44.680 to Km 
86.236 (NH-354) 

 76 
RO 
Chandigarh 

Amritsar - Wagah Border section 
of NH-1 from km 456.100 - km 
492.030 

3 35.93 

 77 

RO 
Chandigarh 

Six Laning of Jalandhar - Amritsar 
Section of NH-1 from Km.387.100 
to Km.407.100 (Bidhipur Dhilwan) 
and Four Laning of Jalandhar-
Amritsar of NH 1 from 407.100 to 
km 456.100 

3 69 

 78 RO 
Chandigarh 

4L of Pathankot-Amritsar from km 
6.082 to km 108.502  

54 102.42 

 79 
RO 
Chandigarh 

4 laning of Malout Abohar 
Dadhuwali section of NH-07 and 
NH-62 

07 and 62 65 

 80 RO 
Chandigarh 

4 laning of Bathinda Malout 
section of NH-07 

7 38.648 

 81 RO 
Chandigarh 

4 laning of Malout to Mandi 
Dabwali section of NH-09 

9 22.5 

 82 RO 
Chandigarh 

4 laning of Bathinda-Tapa section 
of NH-07 

64/07 41.35 

 83 RO 
Chandigarh 

4 laning of Harike-Faridkot 
section of NH-54 

15/54 56.7 

 84 RO 
Chandigarh 

4 laning of Faridkot-Bathinda 
section of NH-54 

15/54 62.115 

 85 RO 
Chandigarh 

4 laning of Tapa to Sangrur 
section of NH-07 

64/07 51.1 

 86 Jharkhand/  
RO Ranchi 

Barhi Hazaribagh NH-33 
 NH-33/ NH-
20 

41.5 

 87 Jharkhand/  
RO Ranchi 

Gorhar-Khairatunda Project NH-02/NH-19 39.49 

 88 
Jharkhand/  
RO Ranchi 

4 Laning from Km. 23+284 
(Hariharganj) to Km. 57+049 
(Near Parwa More) of NH-98 in 
the state of Jharkhand on HAM 

NH 98 33.765 
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 89 
Jharkhand/  
RO Ranchi 

Balance work of Saharbeda to 
Mahulia from km 233.350 to km 
277.568 on NH-33 in the state of 
Jharkhand  

NH-33/NH-18 44.218 

 90 

Kolkata/ RO 
Kolkattta 

Balance Work for Construction of 
4-laning of Barasat-Krishnagar 
section of NH-34 from          Km+ 
48+553 to Km+ 115+272 (length 
66+72 Km) on EPC mode in 
Nadia district in the state of West 
Bengal on EPC Mode  

(34/12) 66.719 

 91 
Kolkata/ RO 
Kolkattta 

Balance Work for Raiganj Dalkola 
section from km 398+00 to km 
452+700 (excl+ Dalkola Bypass) 

12(old NH-34) 54.7 

 92 

Kolkata/ RO 
Kolkattta 

Rehabilitation and upgradation of 
existing road to 2-lane with paved 
shoulders configuration in Purulia 
(JHR Border) – Chandil (Junction 
with NH-33) section of NH-32 [ 
from Km. 70.524 (JH/WB Border) 
to KM. 84.400 (near Sainik 
School Purulia) and from KM. 
94.300 (near Simulia Junction, 
Purulia) to KM. 153.705 (near 
Chandil Junction with NH-33 in 
the state of Jharkhand) in the 
state of West Bengal and 
Jharkhand under NHDP IV-B on 
EPC Mode 

Old NH-
32(New NH-
18) 

83.181 

 93 Kolkata/ RO 
Kolkattta 

Panagarh - Palsit Road Private 
Ltd (PPRPL) 

NH02/NH 19 68.75 

 94 

Himachal 
Pradesh/ RO 
Himachal 
Pradesh 

Balance work for four laning of 
Kiratpur to Nerchowk Section 
Highway of NH-21 (from Km 
12+750 to Km 26+500, Km 
126+500 to Km 158+500 
including ACC link road from Km 
0+000 to Km 2.003) Greenfield 

NH-154/205 47.75 



20.03.2025  948 
 

 
 

Alignment (excluding Sunder 
Nagar Bypass) (Package -2) in 
the state of Himachal Pradesh on 
Hybrid Annuity Mode (HAM) 

 95 

Himachal 
Pradesh/ RO 
Himachal 
Pradesh 

Balance work for Four laning of 
Kiratpur to Nerchowk section of 
NH-21 (from Km 0+000 to Km 
12+750 and Km 158+500 to Km 
182+215 excluding Sunder Nagar 
Bypass) (Pkg-1) in the State of 
Punjab and Himachal Pradesh on 
EPC basis. 

Old- NH-21 / 
New NH-154 
,NH-205 

12.75 

 96 

Himachal 
Pradesh/ RO 
Himachal 
Pradesh 

Four Laning of End of Pandoh 
bypass to Takoli Section of NH-
21 (Km 221.305 to Km 242.000) 
(Design Length18.908 Km) on 
Hybrid Annuity Mode in the state 
of Himachal Pradesh under 
NHDP-IVB-Package-II 

Old NH-21, 
New NH-3 

18.131 

 97 Bihar/ RO 
Patna 

Kotwa-Mehasi-Muzaffarpur 27 (28) 80 

 98 Bihar/ RO 
Patna 

Simaria-Khagaria, NH-31 31 60.232 

 99 
Bihar/ RO 
Patna 

Approaches to Rail-Cum-Road 
Bridge across River Ganga at 
Munger Ghat near Munger of NH-
333B 

NH-333B 14.52 

 100 Bihar/ RO 
Patna 

Rajauli- Bakhtiyarpur  
NH-20 (Old 
NH-31) 

47.225 

 101 Bihar/ RO 
Patna 

Bihar Sharif - Barbigha - Mokama 
(2 Lane+PS) 

NH-82 (new 
NH-33) 

54.575 

 102 Bihar/ RO 
Patna 

Ara-Mohania PKG-I of NH-319 30/319 50.08 

 103 Bihar/ RO 
Patna 

Koilwar-bhojpur  922 43.85 
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 104 Bihar/ RO 
Patna 

Bhojpur-Buxar 922 47.9 

 105 Bihar/ RO 
Patna 

Kanhauli-Ramnagar 131G 39.16 

 106 
Bihar/ RO 
Patna 

4L from km. 34.600 to km. 79.970 
and 2LPS from km. 79.970 to km. 
82.000 of Narenpur - Purnea 
Section of NH-131A 

131A (New) 49 

 107 
Bihar/ RO 
Patna 

4L of Galgalia - Bahadurganj 
section from Km 0.000 to Km 
49.000 (Package-I) of NH327E 

327E (New) 49 

 108 
Bihar/ RO 
Patna 

4L of Bahadurganj Araria section 
from Km 49.000 to Km 94.000 
(Package-II) of NH-327E 

327E (New) 44.983 

 109 
Rajasthan/ RO 
Jaipur 

Six Laning of Kishangarh-Ajmer-
Beawar Section of NH-448 and 
58 

NH-8/NH-448 
and 58 

92.25 

 110 Rajasthan/ RO 
Jaipur 

Six Laning of Kishangarh-
Gulabpura Section of NH-48 

NH-79 and 
79A/ NH-48 

90 

 111 Rajasthan/ RO 
Jaipur 

Bikaner-Phalodi Highway project 15/11' 159.17 

 112 
Rajasthan/ RO 
Jaipur 

Delhi-Vadodara Expressway 
Pkg-06 (Ch. 151+840 to 
183+000) 

NE-4 31.16 

 113 Rajasthan/ RO 
Jaipur 

Delhi-Vadodara Expressway 
Pkg-07(Ch.183+000 to 214+260) 

NE-4 31.26 

 114 Rajasthan/ RO 
Jaipur 

Delhi-Vadodara Expressway 
Pkg-08(Ch 214+260 to 247+310) 

NE-4 33.05 

 115 Rajasthan/ RO 
Jaipur 

Delhi-Vadodara Expressway 
Pkg-09(Ch 247+310 to 292+950) 

NE-4 45.64 

 116 

Rajasthan/ RO 
Jaipur 

Construction of 6-lane access 
controlled Greenfield highway 
from km (-) 00+300 to Km. 
28+700 of Sangariya (near 
Chautala)-Rasisar (near Bikaner) 
section of NH-754K as a part of 
Amritsar-Jamnagar Economic 

OLD: 754K 
New: 754A 

29 
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Corridor in the State of Rajasthan 
under Bharatmala Pariyojana -
Phase-I (AJ/SR-Package-1) 

 117 

Rajasthan/ RO 
Jaipur 

Construction of 6-lane access 
controlled Greenfield highway 
from km 28+70 to Km. 53+0 of 
Sangariya (near Chautala)-
Rasisar (near Bikaner) section of 
NH-754K as a part of Amritsar-
Jamnagar Economic Corridor in 
the State of Rajasthan under 
Bharatmala Pariyojana -Phase-I 
(AJ/SR-Package-2) 

OLD: 754K 
New: 754A 

24.3 

 118 

Rajasthan/ RO 
Jaipur 

Construction of 6-lane access 
controlled Greenfield highway 
from km 53+000 to Km. 88+000 
of Sangariya (near Chautala)-
Rasisar (near Bikaner) section of 
NH-754K as a part of Amritsar-
Jamnagar Economic Corridor in 
the State of Rajasthan under 
Bharatmala Pariyojana-Phase-I 
(AJ/SR-Package-3) 

OLD: 754K 
New: 754A 

35 

 119 

Rajasthan/ RO 
Jaipur 

Construction of 6-lane access 
controlled Greenfield highway 
from km 88+000 to Km. 115+000 
of Sangariya (near Chautala)-
Rasisar (near Bikaner) section of 
NH-754K as a part of Amritsar-
Jamnagar Economic Corridor in 
the State of Rajasthan under 
Bharatmala Pariyojana -Phase-I 
(AJ/SR-Package-4) 

OLD: 754K 
New: 754A 

27 
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 120 

Rajasthan/ RO 
Jaipur 

Construction of 6-lane access 
controlled Greenfield highway 
from km 115+000 to Km. 
140+000 of Sangariya (near 
Chautala)-Rasisar (near Bikaner) 
section of NH-754K as a part of 
Amritsar-Jamnagar Economic 
Corridor in the State of Rajasthan 
under Bharatmala Pariyojana -
Phase-I (AJ/SR-Package-5) 

OLD: 754K 
New: 754A 

25 

 121 

Rajasthan/ RO 
Jaipur 

Construction of 6-lane access 
controlled Greenfield highway 
from km 140+000 to Km. 
170+000 of Sangariya (near 
Chautala)-Rasisar (near Bikaner) 
section of NH-754K as a part of 
Amritsar-Jamnagar Economic 
Corridor in the State of Rajasthan 
under Bharatmala Pariyojana -
Phase-I (AJ/SR-Package-6) 

OLD: 754K 
New: 754A 

30 

 122 

Rajasthan/ RO 
Jaipur 

Construction of 6-lane access 
controlled Greenfield highway 
from km 170+0 to Km. 200+0 of 
Sangariya (near Chautala)-
Rasisar (near Bikaner) section of 
NH-754K as a part of Amritsar-
Jamnagar Economic Corridor in 
the State of Rajasthan under 
Bharatmala Pariyojana -Phase-I 
(AJ/SR-Package-7) 

OLD: 754K 
New: 754A 

30 

 123 

Rajasthan/ RO 
Jaipur 

Construction of 6-lane access 
controlled Greenfield highway 
from km 200+0 to Km. 225+0 of 
Sangariya (near Chautala)-
Rasisar (near Bikaner) section of 
NH-754K as a part of Amritsar-
Jamnagar Economic Corridor in 
the State of Rajasthan under 

OLD: 754K 
New: 754A 

25 
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Bharatmala Pariyojana -Phase-I 
(AJ/SR-Package-8) 

 124 

Rajasthan/ RO 
Jaipur 

Construction of 6-lane access 
controlled Greenfield highway 
from km 225+0 to Km. 252+500 
of Sangariya (near Chautala)-
Rasisar (near Bikaner) section of 
NH-754K as a part of Amritsar-
Jamnagar Economic Corridor in 
the State of Rajasthan under 
Bharatmala Pariyojana -Phase-I 
(AJ/SR-Package-9) 

OLD: 754K 
New: 754A 

27.5 

 125 Rajasthan/ RO 
Jaipur 

Jaipur Ring road NH 148 C 46.4 

 126 Rajasthan/ RO 
Jaipur 

Munabao Tanot section of NH 70 70 310.467 

 127 
Rajasthan/ RO 
Jaipur 

Gagariya Bakhasar section of NH 
925 and Sata Gandhav section of 
NH 925A 

925 136.52 

 128 Rajasthan/ RO 
Jaipur 

Sata Gandhav section of NH 
925A 

925A 60.45 

 129 
Rajasthan/ RO 
Jaipur 

Beawar-Pali-Pindwara (Old NH-
14) NH 25, 162 and 62 

(Old NH-14) 
NH 25, 162 
and 62 

244.12 

 130 
Rajasthan/ RO 
Jaipur 

Bar-Bilara-Jodhpur (Km 0.000 to 
Km 111.000) of NH-112/25 in the 
State of Rajasthan 

(Old NH-112) 
NH 25 

109.655 

 131 Rajasthan/ RO 
Jaipur 

Jodhpur Ring Road Section-I NH-125A 74.619 

 132 
Rajasthan/ RO 
Jaipur 

Rasisar (near Bikaner)-Deogarh 
(near Dhandhaniya) from 1+900 
to km 30+000 (Phase-I) (AJ/RD-
Package-1) 

754A 28.1 
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 133 
Rajasthan/ RO 
Jaipur 

Rasisar (near Bikaner)-Deogarh 
(near Dhandhaniya) from 30+000 
to km 60+000 (Phase-I) (AJ/RD-
Package-2) 

754A 30 

 134 
Rajasthan/ RO 
Jaipur 

Rasisar (near Bikaner)-Deogarh 
(near Dhandhaniya) from 60+000 
to km 90+000 (Phase-I) (AJ/RD-
Package-3) 

754A 30 

 135 
Rajasthan/ RO 
Jaipur 

Rasisar (near Bikaner)-Deogarh 
(near Dhandhaniya) from 90+000 
to km 120+000 (Phase-I) (AJ/RD-
Package-4) 

754A 30 

 136 
Rajasthan/ RO 
Jaipur 

Rasisar (near Bikaner)-Deogarh 
(near Dhandhaniya) from 
120+000 to km 148+000 (Phase-
I) (AJ/RD-Package-5) 

754A 28 

 137 
Rajasthan/ RO 
Jaipur 

Rasisar (near Bikaner)-Deogarh 
(near Dhandhaniya) (Phase-I) 
from 148+000 to km 177+658 
(AJ/RD-Package-6) 

754A 29.658 

 138 
Rajasthan/ RO 
Jaipur 

Deogarh (near Dhandhaniya)-
Rajasthan/Gujarat Border 
(Phase-I) from km (-) 1+142 to km 
21+000 (AJ/DRGB-Package-1) 

754A 22.142 

 139 
Rajasthan/ RO 
Jaipur 

Deogarh (near Dhandhaniya)-
Rajasthan/Gujarat Border 
(Phase-I) from 21+000 to km 
48+000 (AJ/DRGB-Package-2) 

754A 27 

 140 
Rajasthan/ RO 
Jaipur 

Deogarh (near Dhandhaniya)-
Rajasthan/Gujarat Border 
(Phase-I) from 48+000 to km 
72+000 (AJ/DRGB-Package-3) 

754A 24 

 141 
Rajasthan/ RO 
Jaipur 

Deogarh (near Dhandhaniya)-
Rajasthan/Gujarat Border 
(Phase-I) from 72+000 to km 
97+000 (AJ/DRGB-Package-4) 

754A 25 
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 142 
Rajasthan/ RO 
Jaipur 

Deogarh (near Dhandhaniya)-
Rajasthan/Gujarat Border 
(Phase-I) from 97+000 to km 
125+000 (AJ/DRGB-Package-5) 

754A 28 

 143 Rajasthan/ RO 
Jaipur 

Dara Jhalawar Teendhar Section NH-52 48.88 

 144 Rajasthan/ RO 
Jaipur 

Delhi Vadodara Expressway Pkg-
11 (319+400 to 331+030 ) 

NE-4 11.63 

 145 Rajasthan/ RO 
Jaipur 

DVE PKG 12 NH-148N 28.14 

 146 Rajasthan/ RO 
Jaipur 

DVE PKG 13 NH-148N 29.25 

 147 Rajasthan/ RO 
Jaipur 

DVE PKG 14 NH-148N 30.58 

 148 Rajasthan/ RO 
Jaipur 

DVE PKG-16 NH-148N 25.125 

 149 
Rajasthan/ RO 
Jaipur 

Chittorgarh-Udaipur Section of 
NH-76 (Pkg-III) from Km. 214.870 
to Km. 308.370, in the state of 
Rajasthan 

Old NH-76 
New NH-48 

93.5 

 150 

Rajasthan/ RO 
Jaipur 

Six Lane Greenfield proposed 
Udaipur Bypass (Pkg-IV) 
[Connection between NH-76 at 
Existing Km. 118.500 (Debari) to 
NH-8 at Km. 287.400 (Kaya 
Village)] in the state of Rajasthan 

NH-48 23.883 

 151 
Rajasthan/ RO 
Jaipur 

Udaipur-Ratanpur-Shamlaji 
section of NH-8 (Pkg-V) from Km. 
287.400 to Km. 401.200 in the 
state of Rajasthan 

Old NH-08 
New NH-48 

113.8 

 152 
Rajasthan/ RO 
Jaipur 

Gomati Chouraha-Udaipur 
section of NH-8 (New NH-58) 
from Km 177.000 to Km 260.100, 
in the state of Rajasthan 

Old NH-08 
New NH-58 

83.1 

 153 
Rajasthan/ RO 
Jaipur 

Gulabpura-Chittorgarh section of 
NH-48 (from Km. 90.000 to Km. 
214.870) in the state of Rajasthan 

Old NH-79 
New NH-48 

124.87 
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 154 
Rajasthan/ RO 
Jaipur 

Rajsamand-Bhilwara section of 
NH-758 (from Km. 0.000 to Km. 
87.250) in the state of Rajasthan 

NH-758 87.25 

 155 

Uttarakhand/ 
RO 
Uttarkhand 

Four Laning of Rampur-
Kathgodam section of NH-87 
from km 43.446 to km 93.226 
(Package-II) in the State of 
Uttarakhand under NHDP Phase-
III on Hybrid Annuity Mode. 

O87/ 09, 109 49.78 

 156 Uttarakhand/ 
RO 
Uttarkhand 

4L of Nagina-Kashipur section 
NH-74 

74/734 98.45 

 157 
Uttarakhand/ 
RO 
Uttarkhand 

Chutmalpur Ganeshpur section of 
NH-72A and Roorkee 
Chutmalpur Gagalheri section of 
NH-73 

73/344 and 
72A/307 

35.4 

 158 Uttarakhand/ 
RO 
Uttarkhand 

Gagalheri-Saharanpur- 
Yamunanagar (UP/ Haryana 
Border) Section of NH-73 

73/344  51.45 

 159 Uttarakhand/ 
RO 
Uttarkhand 

Muzaffarnagar- Haridwar Pkg-01 334/58 35.44 

 160 Uttarakhand/ 
RO 
Uttarkhand 

Muzaffarnagar- Haridwar Pkg-
02and03 

334/58 42.62 

 161 
Uttarakhand/ 
RO 
Uttarkhand 

Balance work of 4-laning of 
Haridwar – Dehradun Section  of 
NH-72  Package –2 From 
Laltappar design Ch. 181+100 to 
Mohkampur design Ch. 158+900  

72/7 22.2 

 162 UP (West)/ RO 
UP (West) 

Bareilly-Sitapur section of NH-24  
Old NH-24 
(New-30) 

157.59 

 163 UP (West)/ RO 
UP (West) 

Aligarh-Kanpur section of NH-34 
(PKG-I) 

(Old-NH-91) 
(New-NH-34) 

45.833 

 164 UP (West)/ RO 
UP (West) 

Aligarh-Kanpur section of NH-34 
(PKG-II) 

(Old-NH-91) 
(New-NH-34) 

45.164 
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 165 UP (West)/ RO 
UP (West) 

Aligarh-Kanpur section of NH-34 
(PKG-III) 

(Old-NH-91) 
(New-NH-34) 

61.211 

 166 UP (West)/ RO 
UP (West) 

Ghaziabad-Aligarh Section of 
NH-34 

(Old-NH-91) 
(New-NH-34) 

126.3 

 167 UP (West)/ RO 
UP (West) 

LUCKNOW-REABARELI 
SECTION 

NH-24B/NH-
30 

70 

 168 UP (West)/ RO 
UP (West) 

6 Laning of Agra to Etawah 
Bypass Section of NH-2 

NH-2 (Old) 
NH-19 (New) 

123.865 

 169 
UP (West)/ RO 
UP (West) 

02 Laning with Paved Shoulders 
of Agra to Aligarh Section of NH-
93 

NH-93 (Old) / 
NH-509 (New) 

81.2 

 170 UP (West)/ RO 
UP (West) 

Jhansi Lalitpur section  
NH-44 (Old-
NH-26) 

49.7 

 171 UP (West)/ RO 
UP (West) 

Jhansi Vigakhet Tollway Pvt. Ltd. 
NH-44 (Old-
NH-26) 

49.305 

 172 UP (West)/ RO 
UP (West) 

Jhansi-Orai Section  27 135.413 

 173 UP (West)/ RO 
UP (West) 

Orai -Bhognipur Section  27 62.8 

 174 UP (West)/ RO 
UP (West) 

Hapur Bypass o Moradabad  
Old-24 / New-
09 

99.867 

 175 UP (West)/ RO 
UP (West) 

Aligarh-Kanpur section (Pkg- IV 
and V) 

91 131.62 

 176 UP (West)/ RO 
UP (West) 

Chakeri to Prayagraj section 
2 145.483 

 177 UP (West)/ RO 
UP (West) 

Kanpur-Kabari section  34 123.863 

 178 UP (West)/ RO 
UP (West) 

Unnao to Lalganj section  31 70 

 179 UP (West)/ RO 
UP (West) 

Etawah-Chakeri section  
19 160.212 

 180 Tamil Nadu/ 
RO Madurai 

4L of Madurai - Chettikulam 
section  

785 7.3 

 181 Tamil Nadu/ 
RO Madurai 

4L of Chettikulam - Natham 
section 

785 29.39 
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 182 Tamil Nadu/ 
RO Madurai 

4L of Dindigul - Samayanallur 
section 7/44 53.049 

 183 Tamil Nadu/ 
RO Madurai 

4L of Madurai - Kayathar section 
7/44 52.3 

 184 
Tamil Nadu/ 
RO Madurai 

4L of Madurai - Kayathar section 
from km 52+300 to km 116+500 
of NH-44 

7/44 64.2 

 185 
Tamil Nadu/ 
RO Madurai 

4L of Kayathar to Kanyakumari 
section  from  Km 116.500 to Km 
180.000 

7/44 63.5 

 186 
Tamil Nadu/ 
RO Madurai 

4L of Kayathar to Kanyakumari 
section  from Km 180.000 to 
Km 243.470 

7/44 63.47 

 187 Tamil Nadu/ 
RO Madurai 

4L of Karur to Dindigul section  
7/44 77.725 

 188 Tamil Nadu/ 
RO Madurai 

2L+PS of Dindigul-Theni- Kumili 
section 

220/183 133.793 

 189 Tamil Nadu/ 
RO Madurai 

4L of Oddanchatram-
Madathukulam section  

209/83 45.38 

 190 Tamil Nadu/ 
RO Madurai 

4L of Natham to Thuvarankurichi 
section  

785E 24.425 

 191 

RO Gujarat/ 
RO Gujarat 

Six Laning of Samakhiyali- 
Gandhidham Section of NH-8A 
from Km 306.000 to 362.160 in 
the State of Gujarat to be 
executed as BOT (Toll) on 
Design, Build, Finance, Operate 
and Transfer (DBFOT) under 
NHDP Phase-V. 

NH-8A/41 56.5 

 192 

RO Gujarat/ 
RO Gujarat 

Projects comprising of 9 national 
Highway stretches (Bundle-1) on 
Toll, Operate, Transfer mode-
Bamanbore to Garamore section 
(From Km. 182+600 to 254+357) 
of NH-8A in the state of Gujarat.  

NH-8A/27 71.937 
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 193 

RO Gujarat/ 
RO Gujarat 

Projects comprising of 9 national 
Highway stretches (Bundle-1) on 
Toll, Operate, Transfer mode-
Garamore to Samakhiyali section 
(From Km.254+357 to Km. 
306+000) of NH-8A in the state of 
Gujarat.  

NH-8A/27 51.463 

 194 
RO Gujarat/ 
RO Gujarat 

Six Lane Vadodara-Bharuch 
Section (from Km. 108.700 to Km. 
192.000) of NH-48 in the State of 
Gujarat 

NH-48 83.3 

 195 
RO Gujarat/ 
RO Gujarat 

Six Lane Vadodara-Bharuch 
Section (from Km. 192.000 to Km. 
198.745) of NH-48 in the State of 
Gujarat 

NH-48 6.745 

 196 RO Gujarat/ 
RO Gujarat 

Ahmedabad Vadodara 
Expressway( NE-1) on BOT Toll  

NE-1 93.3 

 197 RO Gujarat/ 
RO Gujarat 

Ahmedabad Vadodara Section of 
NH-48 

NH-48( NH-8)  101.8 

 198 

RO Gujarat/ 
RO Gujarat 

Construction of Eight lane 
Vadodara Kim Expressway from 
Km 279.00 to Km 292.00 
(Ankleshwar to Manubar Section 
of Vadodara Mumbai 
Expressway) in the State of 
Gujarat under NHDP Phase - VI 
on HAM mode (Phase IA-
Package IV) 

NE-4 13 

 199 

RO Gujarat/ 
RO Gujarat 

Four/Six Laning of Gujarat/ 
Maharashtra Border – Surat – 
Hazira Port Section of NH-6 
(approx. Length 131.500 Km) in 
the State of Gujarat under NHDP 
Phase III through PPP on DBFOT 
Basis 

NH-53 131.5 
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 200 

RO Gujarat/ 
RO Gujarat 

Construction of Eight lane 
Vadodara-Kim Expressway from 
Km 355.00 to Km 378.740 (Padra 
to Vadodara Section of Vadodara 
Mumbai Expressway) in the State 
of Gujarat under NHDP Phase-VI 
on Hybrid Annuity Mode (Phase-
IA Package-I); 

NE-4 23.7 

 201 

RO Gujarat/ 
RO Gujarat 

Construction of Eight lane 
Vadodara-Kim Expressway from 
Km 323.00 to Km 355.000 
(Sanpa to Padra Section of 
Vadodara Mumbai Expressway) 
in the State o Gujarat under 
NHDP Phase-VI on Hybrid 
Annuity Mode (Phase-IA 
Package-II); 

NE-4 32 

 202 

RO Gujarat/ 
RO Gujarat 

Construction of Eight lane 
Vadodara-Kim Expressway from 
Km 292.00 to Km 323.000 
(Manubar to Sanpa Section of 
Vadodara Mumbai Expressway) 
in the State of Gujarat under 
NHDP Phase-VI on Hybrid 
Annuity Mode (Phase-IA 
Package-III); 

NE-4 31 

 203 

RO Gujarat/ 
RO Gujarat 

Project comprising of 9 National 
Highway Stretches (Bundle-1) on 
Toll – Operate – Transfer Mode 
from Porbandar – Jetpur section 
(from Km. 001+960 to Km. 
117+600) of NH-8B in the State of 
Gujarat Package-9Project 
comprising of 9 National Highway 
Stretches (Bundle-1) on Toll – 
Operate – Transfer Mode from 
Porbandar – Jetpur section (from 
Km. 001+960 to Km. 117+600) of 

NH-27 115.64 
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NH-8B in the State of Gujarat 
Package-9 

 204 

RO Gujarat/ 
RO Gujarat 

Four laning with paved shoulder 
of Porbandar – Dwarka section of 
NH-8E (Extn.) from Km. 356.766 
(Design chainage Km. 379+100) 
to Km. 473+000 (Design 
chainage Km. 496+848) in the 
State of Gujarat through Public 
Private Partnership (PPP):  

NH-51 117.748 

 205 

RO Gujarat/ 
RO Gujarat 

4-laning of Dhrol-Bhadra-Patiya 
section of NH-151A from km. 
5+700 to 13+600 of SH-25 and 
Bhadra-Patiya-section of NH-
151A from Km 73+000 to Km 
4+800 and Ex. from 38+250 to 
24+000 of CHS-6 in the state of 
Gujarat on Hybrid Annuity Mode  

NH-151A 56.716 

 206 

RO Gujarat/ 
RO Gujarat 

Construction work for four laning 
of Bhavnagar-Talaja section of 
NH-51 from km. 07.090 to km 
53.585 (design ch. from km 6.945 
to km 54.990) (Pkg-1) through 
Hybrid Annuity Mode in the State 
of Gujarat. 

8E/51 48.045 

 207 

RO Gujarat/ 
RO Gujarat 

Widening of Pipli - Bhavnagar 
section Package 01 From Km 
136+025  to 169+328 (Design 
Chainage Km 136+000 To 
169+308) Near Adhelai village To 
Nari Junction to Four lanning 
  from Existing 10 meter wide in 

751 33.3 
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the state of Gujarat on Hybrid 
Annuity mode. 

 208 

RO Gujarat/ 
RO Gujarat 

Construction of 6-lane access 
controlled Greenfield highway 
from km 4+888 to km 35 +000 of 
Rajasthan/Gujarat Border to 
Santalpur section of NH-754A as 
a part of Amritsar-Jamnagar 
Economic Corridor in the state of 
Gujarat on EPC mode under 
Bharatmala Pariyojana (Phase-l) 
[AJ/RGBS-Package-1]. 

754A 30.112 

 209 

RO Gujarat/ 
RO Gujarat 

Construction of 6-lane access 
controlled Greenfield highway 
from km 35+000 to km  67 +000 
of Rajasthan/Gujarat Border to 
Santalpur section of NH-754A as 
a part of Amritsar-Jamnagar 
Economic Corridor in the state of 
Gujarat on EPC mode under 
Bharatmala Pariyojana (Phase-l) 
[AJ/RGBS-Package-2]. 

754A 32 

 210 

RO Gujarat/ 
RO Gujarat 

Construction of 6-lane access 
controlled Greenfield highway 
from km 67+000 to km 99 +000 of 
Rajasthan/Gujarat Border to 
Santalpur section of NH-754A as 
a part of Amritsar-Jamnagar 
Economic Corridor in the state of 
Gujarat on EPC mode under 
Bharatmala Pariyojana (Phase-l) 
[AJ/RGBS-Package-3]. 

754A 32 
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 211 

RO Gujarat/ 
RO Gujarat 

Construction of 6-lane access 
controlled Greenfield highway 
from km 99+000 to km 130 +073 
of Rajasthan/Gujarat Border to 
Santalpur section of NH-754A as 
a part of Amritsar-Jamnagar 
Economic Corridor in the state of 
Gujarat on EPC mode under 
Bharatmala Pariyojana (Phase-l) 
[AJ/RGBS-Package-4]. 

754A 31.073 

 212 

RO Gujarat/ 
RO Gujarat 

Toll, Operate and Transfer of 
Palanpur-Radhanpur-
Samakhiyali Section (Km. 
589.600 to Km. 536.000) of NH-
27 Length of 53.600 Km. in the 
state of Gujarat 

14/27  53.6 

 213 

RO Gujarat/ 
RO Gujarat 

Tolling operation, Maintenance 
and Transfer of 
Palanpur/Khemana to Abu Road 
Section (From 601+000 to Km 
646+000) of NH-27 in the state of 
Gujarat, Rajasthan and Tolling 
operation, Maintenance and 
Transfer of Abu Road to 
Swaroopganj Section (From 
646+000 to Km 677+000) of NH-
27 in the state of Rajasthan. 

14/27 76 

 214 

RO Gujarat/ 
RO Gujarat 

Toll, Operate and Transfer of 
Palanpur-Radhanpur-
Samakhiyali Section (from Km. 
536.000 to Km. 430.100) of NH-
27 Length of 105.900 Km. in the 
state of Gujarat. Under ToT 5A-2 

14-15/27 105.9 

 215 

UP(East)/ RO 
Varanasi 

4-laning of Ghaghra Bridge to 
Varanasi section of NH-233 from 
Km. 121+800 to Km. 180+420 
(Package-1) from Ghaghra 
Bridge Abutment on Basti side to 

NH-28, PKG-1 
(old NH-233) 

58.62 
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Budhanpur Urban section in the 
State of Uttar Pradesh under 
NHDP Phase-IV on EPC mode. 

 216 

UP(East)/ RO 
Varanasi 

  6 Lanning of Handia – Varanasi 
Section of NH2 Km. 712.900 to 
Km 785.544 in the state of Uttar 
Pradesh under NHDP phase- V 
Aon Hybrid Annuity mode 

Old-02        
New NH-19 

72.644 

 217 UP(East)/ RO 
Varanasi 

Varanasi-Dagmagpur section of 
NH-7 (PKG-I) 

NH-07 34 

 218 
UP(East)/ RO 
Varanasi 

Dagamagpur-Lalganj Section of 
NH-7 and Design Chainage Km 
49.100 to Km 96.800 Length-47.7 
Km (Package-2) 

NH-07 47.7 

 219 UP(East)/ RO 
Varanasi 

Lalganj-Hanumana section (Pkg-
3) [Km 96.800 to Km 140.200] 

NH-07 43.4 

 220 

UP(East)/ RO 
Varanasi 

Four Laning of Ghaghra Bridge to 
Varanasi (NH-233,Pkg-II) 
[Budhanpur Urban section (Km 
180.420) to Gossai ki bazaar 
bypass to Varanasi(Km 240.340)] 

NH-233 II 
(New NH-28) 

59.92 

 221 
UP(East)/ RO 
Varanasi 

Four Laning of Sultanpur to 
Varanasi NH-56 (PKG-I) [from 
Sultanpur (Km 134.700) to 
Jaunpur (Km 209.230) 

NH-56 I 
(New NH-731) 

74.53 

 222 
UP(East)/ RO 
Varanasi 

Four Laning of Sultanpur to 
Varanasi (NH-56 PKG-II) [from 
Jaunpur (Km 209.230) to 
Varanasi (Km 272.590)] 

NH-56 II  
(New NH-31) 

63.36 

 223 Delhi/ RO 
Delhi 

NH 152D NH 152D 227.02 

 224 

Delhi/ RO 
Delhi 

Six-laning and strengthening of 
new NH-248A from existing Km 
11+682 t Km 24+400 (Design 
Chainage Km 9+282 to 22+000) 
section of Gurgaon Sohna in the 

NH248A 12.854 
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state of Haryana (Package-2) 
under NHDP Phase IV on Hybrid 
Annuity Mode 

 225 Delhi/ RO 
Delhi 

Rewari Bypass pkg- 4 NH_11 14.3 

 226 Delhi/ RO 
Delhi 

Ateli Narnaul Highway Private 
Limitted PKG-2 

11 14.05 

 227 Delhi/ RO 
Delhi 

Ateli Narnaul Highway Private 
Limitted PKG-3 

148B 23.46 

 228 Delhi/ RO 
Delhi 

Ateli Narnaul Highway Private 
Limitted PKG-4 

ILMH 3.3 

 229 

Delhi/ RO 
Delhi 

4/6 laning of Narnaul Bypass 
Crossing to Paniyala Mor (NH-
148B) (at NH-48 Junction) = 
31.24 Km, Nizampur Link 
Road=2.76 Km and Narnaul 
Bypass Crossing to Pacheri 
Kalan=11.30 Km (NH-11) in the 
State of Haryana under 
Bharatmala Pariyojana on Hybrid 
Annuity Mode (HAM)  

NH-148B/NH-
11/ Link Road 

45.3 

 230 Delhi/ RO 
Delhi 

Rewari ateli Highway private 
lImited PKG 3 

11 30.45 

 231 Delhi/ RO 
Delhi 

Delhi-Vadodara Expressway 
(Pkg-1 to 5) 

NE4 151.84 

 232 

Delhi/ RO 
Delhi 

Construction of Six Lane access-
controlled Highway from Junction 
Jaitpur-Pushta Road to Junction 
with Sector-62/65 dividing road 
on Faridabad-Ballabhgarh 
Bypass section of NH-148NA 
(Design Ch. 9+000 to 33+000) 
Including spur from Design Ch. 
13+200 to Junction of Faridabad-
Ballabhgarh Bypass with NH-19 
near Badarpur Border in the state 

148 N/A 24 
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of Haryana under Bharatmala 
Pariyojana on Hybrid Annuity 
Mode (HAM) Pkg-II 

 233 

Delhi/ RO 
Delhi 

Construction of Six Lane access-
controlled Highway from Junction 
with Sector-62/65 dividing road 
on Faridabad –Ballabhgarh 
Bypass to Junction near KMP 
Expressway with NH-148N 
(Delhi-Vadodara Expressway) 
Section of NH-148NA (Design 
Ch. 33+000 to 59+063) in state of 
Haryana on Hybrid Annuity Mode 
under BharatmalaPariyojana 
Pkg-III 

148 N/A 26 

 234 
Delhi/ RO 
Delhi 

Four laning of 709B from EPE 
Crossing to start of Shamli 
Bypass 

709B 61.409 

 235 Delhi/ RO 
Delhi 

Shamli-Muzaffarnagar (NH-
709AD Pkg-II) 

709AD 42.87 

 236 Delhi/ RO 
Delhi 

Panipat to Shamli (NH-709AD 
Pkg-I) 

709AD 35.58 

 237 Delhi/ RO 
Delhi 

DME PKG-02 NH-09 19.3 

 238 

Delhi/ RO 
Delhi 

Six Lane access control green 
field highway of Delhi-
Saharanpur-Dehradun economic 
corridor under Bharatmala 
Pariyojna  from Design Chainage 
0+000 (Aksardham NH-9 (old 
NH-24)) Design Chainage 
14+750 (Delhi/UP Border) in the 
state of Delhi (Package-1) on 
EPC mode  

 NH-9 (old 
NH-24) 

14.75 
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 239 

Delhi/ RO 
Delhi 

Development of six – lane access 
controlled in Uttar Pradesh 
portion of Delhi – Saharanpur 
Highway from Delhi/UP Border to 
EPE Junction (Ch.14.750 to Ch. 
31.600) in the State of Uttar 
Pradesh  

  16.85 

 240 Delhi/ RO 
Delhi 

DME PKG-01 NH-09 8.716 

 241 Delhi/ RO 
Delhi 

Delhi Meerut Expressway, Pkg III 24 / 09 21.846 

 242 

Delhi/ RO 
Delhi 

Design and Construction of Delhi 
Meerut Expressway from Dasna 
to Meerut Km 27.740 of NH-24 to 
KM 51.975 of NH-58 
(DesignChanage28+000 to 
59+777) 

NE-3 31.777 

 243 Delhi/ RO 
Delhi Eastern Peripheral Expressway 

NH NE-2 135 

 244 Delhi/ RO 
Delhi 

Meerut- Nazibabad (Section-I) 
NH-119 (Old) 
NH-34 (New) 

27.75 

 245 Delhi/ RO 
Delhi 

Meerut- Nazibabad (Section-III) 
NH-119 (Old) 
NH-34 (New) 

26.2 

 246 Delhi/ RO 
Delhi 

Meerut-Bulandsahar section 
NH-235 (Old) 
NH-334 (New) 

64.712 

 247 Delhi/ RO 
Delhi 

Meerut-Muzaffarnagar section 
NH-58 (Old) 
NH-334 (New) 

78.5 

 248 Andhra 
Pradesh / RO 
Vijayawada 

6-laning of Chilakaluripet - 
Vijayawada section of NH-16 

5 / 16 79.15 

 249 Andhra 
Pradesh / RO 
Vijayawada 

2-laning with paved shoulders 
from Giddalur to Vinukonda 
section of NH-544D 

544D 109.84 

 250 Andhra 
Pradesh / RO 
Vijayawada 

6-laning of Chilakaluripet Bypass 
of NH-16 

5/ 16 16.384 
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 251 Andhra 
Pradesh / RO 
Vijayawada 

4 laning of Kadapa - Kurnool 
section of NH-40 (Old NH-18) 

NH-18/ NH-40 188.752 

 252 Andhra 
Pradesh / RO 
Vijayawada 

Icchapuram - Narsannapeta (km 
484.000 to km 580.700) under 
TOT Bundle - 1  

NH-5/NH-16 132.7 

 253 Andhra 
Pradesh / RO 
Vijayawada 

6 L of Narasannapeta - 
Ranastalam  

NH-5/NH-17 53.3 

 254 
Andhra 
Pradesh / RO 
Vijayawada 

Ranasthalam (Km.634.000) to 
Anandapuram (Km.681.000) of 
NH-16 in the State of Andhra 
Pradesh 

NH-5/NH-18 47 

 255 Andhra 
Pradesh / RO 
Vijayawada 

6L of Anandapuram Pendurthi 
Anakapalli Section from km. 
681.000 to km. 731.780 of NH-16 

NH-5/NH-19 50.78 

 256 Andhra 
Pradesh / RO 
Vijayawada Chittoor - Mallavarm 

NH-140 61.128 

 257 

Andhra 
Pradesh / RO 
Vijayawada 

Development of Six lane Korlam - 
Kantakapalle Section of NH-
130CD Road from Km. 421+100 
to Km. 445+100 under Raipur - 
Visakhapatnam Economics 
Corridor in the State of Andhra 
Pradesh on Hybrid Annuity Mode 
[Package- 3(AP)] 

NH-130CD 24 

 258 

Andhra 
Pradesh / RO 
Vijayawada 

Four Laning of Gundugolanu - 
Devarapalli - Kovvuru section of 
NH-16 from km 15.320 (existing 
Km 15.700) to km 85.204 
(existing Km 81.400) (Design 
Length = 69.884 Km) in the State 
of Andhra Pradesh under 
Bharatmala Pariyojana on Hybrid 
Annuity Mode 

NH-16 69.884 
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 259 Andhra 
Pradesh / RO 
Vijayawada 

Ankapalli - Annavaram (Tuni) 
from km. 741.255 to km. 830.525 
under TOT Bundle - 1-OandM 

NH-16 89.3 

 260 Andhra 
Pradesh / RO 
Vijayawada 

Annavaram - Diwancheruvu (km 
830.525 to km 901.500) under 
TOT Bundle - 1-OandM 

16 70.975 

 261 Andhra 
Pradesh / RO 
Vijayawada 

Diwancheruvu - Siddhantham 
from km. 901.500 to km. 950.542 
under TOT Bundle - 1- OandM 

216A 49.042 

 262 
Andhra 
Pradesh / RO 
Vijayawada 

Siddhantham - Gundugolanu 
from km. 950.542 to km. 
1022.494 under TOT Bundle - 1-
OandM 

216A 51.952 

 263 Andhra 
Pradesh / RO 
Vijayawada 

6-laning of Chilakaluripet - 
Nellore Section of NH-16 

5-16 183.745 

 264 
Karnataka / 
RO-Bangalore 

Laning km 0.000 to km. 42.000 of 
Dobaspet to Doddaballapur 
Bypass section of NH -648 (Old 
NH-207) 

Old NH- 207/  
 New NH-648 

42 

 265 

Karnataka / 
RO-Bangalore 

4 Laning from Km. 42.00 to 80.00 
of  
Dodaballapura Bypass to Hokote 
section of 
 NH-648 (Old NH-207) Package - 
II 

Old NH- 207/  
 New NH-648 

38 

 266 

Karnataka / 
RO-Bangalore 

Operation and Maintenance and 
fee collection of Elevated 
Highway Project from Silk Board 
Junction to Electronic City 
Junction (KM 8.765 to K M 
18.750) section and maintaining 6 
lanning from Electronic City to 
Attibele (KM 18.750 to KM 
33.130) of NH-7 on Build, 
Operate and Transfer (BOT)  

NH-44(Old 
No.NH-7) 

9.985 
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 267 

Karnataka / 
RO-Bangalore 

Six laning of Tumkur – 
Chitradurga (excluding Tumkur 
and Chitradurga Bypasses) 
section from Km. 75.000 to Km 
189.000 of NH 48(Old NH 4)in the 
State of Karnataka to be 
executed as BOT (Toll) Project on 
DBFOT pattern under NHDP 
Phase –V. 

48 (Old NH-4) 114 

 268 

Karnataka / 
RO-Bangalore 

Six Laning of Chitradurga-
Davanagere including 
Chitradurga bypass 
(KM.189+000 to Km.260+000) 
(Design Chainage Km.0+000 to 
Km.20+700 and Km.208+000 to 
Km.260+000) of NH-48 (Old NH-
4) in the state of Karnataka to be 
executed as Hybrid Annuity 
Project on DBFOT pattern under 
NHDP Phase –V 

NH-48 (Old 
NH-4) 

71 

 269 
Karnataka / 
RO-Bangalore 

Six laning of Davanagere –Haveri 
from km 260.000 to km 338.923 
of NH-48 (old NH-4) in the State 
of Karnataka 

48 (Old NH-4) 78.923 

 270 

Karnataka / 
RO-Bangalore 

Four laning of Hospet–
Chitradurga Section of NH-13 
(New NH 50) from Km 299+000 to 
Km 418+750 in the State of 
Karnataka under National 
Highways Development Project 
(NHDP) Phase III on DBFOT 
(Toll) Basis – 

NH-13/NH-50 12.018 

 271 

Karnataka / 
RO-Bangalore 

Four laning of Challakere–Hiriyur 
Section of NH-150A from Km 
358+500 to Km 414+205 in the 
State of Karnataka executed on 
Hybrid Annuity Mode under 
Bharatmala pariyojna 

NH-150 A 55.705 
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 272 

Karnataka / 
RO-Bangalore 

Four laningByrapura to 
Challakere section of NH-150 A 
from Km.308.550 to Km.358.500 
on HAM Mode under 
BharatamalaPariyojana in the 
State of Karnataka 

150A 49.95 

 273 Karnataka / 
RO-Bangalore 

Belgaum Dharwad NH-48 
NH-48 (old 
NH-04) 

82 

 274 Karnataka / 
RO-Bangalore 

Hubbali-Hospet NH67 
NH-67 (OLD- 
NH63) 

71.85 

  

Karnataka / 
RO-Bangalore 

Six Laning and Strengthening of 
Km 340+000 to Km 403+400 of 
Hubli - Haveri Section of NH-48 ( 
Old NH-4) in the state of 
Karnataka under to be executed 
on 
Hybrid Annuity mode under 
NHDP Phase-V 

NH-48 (old 
NH-04) 

63.4 

 275 Karnataka / 
RO-Bangalore 

Belgaum khanapur NH-748 NH-748 21 

 276 Karnataka / 
RO-Bangalore 

Bijapur-Gulbarga-Humnabad 
section of NH-50 

NH-50 (Old 
NH-218) 

220.01 

 277 Karnataka / 
RO-Bangalore 

Bangalore Nidagatta Project   NH-275 56.2 

 278 Karnataka / 
RO-Bangalore 

Nidagatta-Mysuru Project NH-275  61.104 

 279 

Karnataka / 
RO-Bangalore 

Four Lanning of Tumkur-
Shivamogga section from Km 
12+300 (Design Km 12+300) 
(Mallasandra) to Km 65+190 
(Design Km 65+195) (Karadi) of 
NH-206 

NH-73(Old-
NH-206) 

52.895 

 280 Karnataka / 
RO-Bangalore 

Four laning of Banavara to 
Bettadahalli Section of NH-206 

NH-73(Old-
NH-206) 

48.515 

 281 
Karnataka / 
RO-Bangalore 

Four laning of Bellary to Byrapura 
Section km 266.820 to km 
308.550 of NH-150A 

NH-150A 41.73 
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 282 Tamil Nadu / 
RO Chennai 

6-laning of  Chennai-Tada 
section 

NH-5/ 
NH-16 

33 

 283 Tamil Nadu / 
RO Chennai 

6L/4L laning of Chengapalli to 
Walayar section 

NH- 47 /  
NH- 544 

42.645 

 284 Tamil Nadu / 
RO Chennai 

Six laning of Hosur to Krishnagiri  NH-7/ 
NH44 

59.87 

 285 Tamil Nadu / 
RO Chennai 

Six laning of  Krishnagiri-
Walajaphet 

NH-46/ 
NH-48 

148.3 

 286 Tamil Nadu / 
RO Chennai 

4-laning of Trichy to Kallagam 
section 

NH-227 
NH-81 

38.7 

 287 Tamil Nadu / 
RO Chennai 

4-Laning of Kallagam to Karuppur 
and 2L + PS -from Karuppur to 
Meensurutti section 

NH-227 
NH-81 

11.682 

 288 Tamil Nadu / 
RO Chennai 

2-lane with PS of Meensurutti to 
Chidambarm section 

NH-227 
NH-81 

31.532 

 289 Tamil Nadu / 
RO Chennai 

From Km.81+000 Vellore to Km. 
202+600 Viluppuram section of 
NH234 

NH -234/ 
NH-38 

121.6 

 290 Tamil Nadu / 
RO Chennai 

4- Villupuram - Puducherry 
section  

NH-45A/  
NH-332 

29 

 291 Tamil Nadu / 
RO Chennai 

4- Poondiyankuppam - 
Sattanathapuram section  

NH-45A/ 
NH-32 

56.8 

 292 

Telangana / 
RO 
Hyderabad 

Four laning of NH-365A from 
Kodad (Design Km. 
0.000/Existing Km 185.00 of NH-
65) to Khammam (Design Km 
31.800/Existing Km 29.400) 
(Design length = 31.800 km) in 
the State of Telangana under 
Bharatmala Pariyojana on Hybrid 
Annuity Mode 

NH-365A 31.8 

 293 Telangana / 
RO 
Hyderabad 

SKRPL NH365BB 58.626 
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 294 

Telangana / 
RO 
Hyderabad 

Four Laning of NH-161 from 
Ramsanpally (Design Km 
39.980/Existing Km.44.757) to 
Mangloor (Design Km. 
86.788/Existing Km.91.350) 
(Design Length 46.808kms) in the 
State Telangana under 
Bharatmala Pariyojana on Hybrid 
Annuity Mode (Package-II)  

161 46.808 

 295 

Telangana / 
RO 
Hyderabad 

Four Laning of NH-161 from 
Mangloor (Design Km 86.788 
/existing Km 91.350 to 
Telangana/Maharashtra Border 
(Design Km 135.751/ Existing Km 
140.873) in the state of 
Telangana under Bharatmala 
Pariyojana on Hybrid Annuity 
Mode (Package-III) 

161 48.963 

 296 

Telangana / 
RO 
Hyderabad 

Design, Construction, 
Development, Finance, 
Operation and Maintenance of 
Km. 80.050 (Jadcherla) to Km 
135.469 (End of Proposed 
Kothakota Bypass) covering 
55.740 Kms on NH-44 in the state 
of Telangana – NS2/BOT/AP-4 

44 55.406 

 297 

Telangana / 
RO 
Hyderabad 

Design, Construction, 
Development, Finance, 
Operation and Maintenance of 
Km. 135+469 (End of proposed 
Kothakota Bypass) to Km 
211.000 (Kurnool) on Hyderabad 
– Bangalore section of NH-44 
(Total Length 75.531 Kms, in 
Telangana 65.531 Kms) - 
NS2/BOT/AP-5 

44 74.651 
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 298 

Telangana / 
RO 
Hyderabad 

Design, Construction, 
Development, Finance, 
Operation and Maintenance of 
Km.175.000 (AP/Mah Border) to 
Km. 230.000 (Islam Nagar) of 
NH-7 in the State of Andhra 
Pradesh under North – South 
Corridor (NHDP Phase – II) on 
BOT (Annuity) Basis 

(7/44) 54.6 

 299 

Telangana / 
RO 
Hyderabad 

Design, Construction, 
Development, Finance, 
Operation and Maintenance of 
Km.230.000 (Islam Nagar) to Km. 
278.000 (Kadthal) of NH-7 in the 
State of Andhra Pradesh under 
North – South Corridor (NHDP 
Phase – II) on BOT (Annuity) 
Basis 

(7/44) 53.017 

 300 

Telangana / 
RO 
Hyderabad 

Design, Construction, 
Development, Finance, 
Operation and Maintenance of 
Km. 278.000 (Kadthal) TO 
Km.380.000 (Armoor)  of NH-7 in 
the State of Andhra Pradesh 
under North – South Corridor 
(NHDP Phase – II) on BOT 
(Annuity) Basis 

(7/44) 30.89 

 301 

Telangana / 
RO 
Hyderabad 

Design, Engineering, Finance, 
Construction, Operation and 
Maintenance of 4 laning of Armur 
– Adloor Yellareddy section on 
Nagpur – Hyderabad section of 
NH 7 from Km 308.000 to Km 
367.000 in the State of Andhra 
Pradesh under NHDP Phase – II 
on Design, Build Finance Operate 
and Transfer (DBFOT) Basis 

(7/44) 60.255 
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 302 

Telangana / 
RO 
Hyderabad 

Design, Construction, 
Development, Finance, 
Operation and Maintenance of 
Km 367.000 (Adloor Yellareddy) 
to Km 447.000 And Improvement, 
Operation and Maintenance of 
Km 447.000 to Km 464.000 
(Gundla Pochanpalli) of Nagpur – 
Hyderabad section of NH 7 in the 
State of Andhra Pradesh  

(7/44) 85.238 

 303 

Telangana / 
RO 
Hyderabad 

Operation and Maintenance of 2- 
Lane with paved shoulders of 
Stretch from Km. 615+000 to 
Km.668+600 for a length of 53.60 
Kms of Kalyan to Nirmal Section 
of NH-222 (New NH-61) in the 
State of Telangana on 
Performance based Maintenance 
Contract (PBMC) 

(222/61) 53.6 

 304 

Telangana / 
RO 
Hyderabad 

Design, Construction, 
Development, Finance, 
Operation and Maintenance from 
Km 34+140 (Kothur) to Km 
80+306 (Jadcherla) and 
improvement, OandM from Km 
22+300 (Thondapalli) to Km 
34+140 (Kothur) on Hyderabad-
Bangalore Section NH-44 (Old 
NH-7) in the State of Telangana 
(Formerly Andhra Pradesh) under 
North-South Corridor (NHDP 
Phase II) on Build, Operate and 
Transfer (BOT) basis - NS2/BOT 
/ AP-3 -  

NH.7 (Old)/ 
NH.44 (New) 

46.166 

 305 Telangana / 
RO 
Hyderabad 

Mancherial to Repallewada 
section 

NH-363 78.61 
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 306 Telangana / 
RO 
Hyderabad 

Repallewada to TS/MH Border 
section 

NH-363 52.602 

 307 Maharashtra / 
RO Nagpur 

Tuljapur Ausa section of NH-361  
361 55.835 

 308 Maharashtra / 
RO Nagpur 

Ausa Chakur section of NH-361  
361 58.53 

 309 Maharashtra / 
RO Nagpur 

Chakur Loha section of NH-361  
361 73.435 

 310 Maharashtra / 
RO Nagpur 

Mahagaon Yavatmal section of 
NH-361  

361 80.015 

 311 Maharashtra / 
RO Nagpur 

Pangare Waranga Phata section 
of NH-161 

161 40.145 

 312 Maharashtra / 
RO Nagpur 

4/6 laning of Bodhre to Dhule 
sectioN of NH- 211 (New NH-52)  

NH-52 (Old 
NH-211) 

67.231 

 313 Maharashtra / 
RO Nagpur 

4 Laning of Nagpur-Umred 
section of NH-353D  

353D 41.1 

 314 Maharashtra / 
RO Nagpur 

4 - laning from Km 652.000 Km 
723.000 of NH-7 including 
Kamptee - Kanhan and Nagpur 
Bypass of MP/MH Border - 
Nagpur section of NH-44 

NH44 (old NH-
7) 

117.078 

 315 Maharashtra / 
RO Nagpur 

4-laning of Saoner-Dhapewada-
Kalmeshwar-Gondkhairi section 
of NH-547E 

NH-547 E 28.875 

 316 Maharashtra / 
RO Nagpur 

Yavatmal-Wardha section of NH-
361 

NH-361 64.925 

 317 Maharashtra / 
RO Nagpur 

Wardha-Butibori section of NH-
361 

NH-361 59.19 

 318 Maharashtra / 
RO Nagpur 

Warora-wani section of NH-930 
NH-930 18.31 

 319 Maharashtra / 
RO Nagpur 

Balance Works of 4L Amravati - 
Chikhli (Pkg - I) [Amravati - 
Kurankhed from km. 166.00 to 
km. 220.00] 

NH-6/NH-53 54 

 320 Maharashtra / 
RO Nagpur 

Balance Works of 4L Amravati - 
Chikhli (Pkg - III) [Shelad - 

NH-6/NH-53 45 
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Nandura from km. 270.00 to km. 
315.00] 

 321 Maharashtra / 
RO Nagpur 

Balance Works of 4L Amravati - 
Chikhli (Pkg - IV) [Nandura - 
Chikhli from km. 315.00 to km. 
360.00] 

NH-6/NH-53 45 

 322 Maharashtra / 
RO Nagpur 

4L of Akola - Medshi from km. 
0.00 to km. 47.70 of NH-161 
including bypasses at Patur and 
Medshi 

161 47.7 

 323 Maharashtra / 
RO Nagpur 

Medshi (km 47.700) to Washim 
(km 92.200) of NH-161 in 
Maharashtra 

161 44.5 

 324 Maharashtra / 
RO Nagpur 

Washim(km 92.200) to 
Pangare(134.500) of NH-161 in 
Maharashtra 

161 42.3 

  

STATEMENT II 
State-wise number of Road Accidents on NH in India from 2018 to 2022 

S. 
No. 

State/UTs  2018 2019 2020 2021 2022 

1 Andhra Pradesh 8122 7682 7167 8241 8650 
2 Arunachal Pradesh 89 95 67 147 131 
3 Assam 3963 3988 2963 3408 3244 
4 Bihar 4016 4526 4101 4349 4601 
5 Chhattisgarh 3995 3811 3463 3610 4115 
6 Goa 1425 1244 787 1116 1259 
7 Gujarat 3997 3511 3234 3406 3536 
8 Haryana 4358 3442 3039 3174 3727 
9 Himachal Pradesh 1455 1396 1045 1179 1258 
10 Jharkhand 1616 2074 1772 1890 2125 
11 Karnataka 13638 13363 11230 11462 13384 
12 Kerala 9161 9459 6594 8048 17627 
13 Madhya Pradesh 9967 10440 9866 11030 13860 
14 Maharashtra 9355 8360 6501 7501 9417 



20.03.2025  977 
 

 
 

15 Manipur 329 395 273 236 313 
16 Meghalaya 118 325 128 153 157 
17 Mizoram 23 21 25 29 77 
18 Nagaland 244 235 309 488 304 
19 Odisha 4207 4148 3673 4087 4317 
20 Punjab 2821 2423 2032 2288 2293 
21 Rajasthan 6726 6883 5764 6424 7093 
22 Sikkim 64 59 37 73 74 
23 Tamil Nadu 22961 21489 18372 16869 18972 
24 Telangana 6487 7352 6820 7214 7505 
25 Tripura 188 248 184 199 241 
26 Uttarakhand 816 662 524 711 827 
27 Uttar Pradesh 16198 16181 13695 14540 14990 
28 West Bengal 4071 3547 3354 3821 3993 

29 
Andaman and Nicobar 
Islands 

93 71 42 41 
43 

30 Chandigarh 46 36 15 29 29 
31 Dadra and Nagar Haveli 0 0 0 0 14 
32 Daman and Diu 0 0       
33 Delhi 783 857 460 457 799 
34 Jammu and Kashmir 2118 2081 1512 1899 2378 
35 Ladakh NA NA  NA  119 196 
36 Lakshadweep 0 0 0 0 0 
37 Puducherry 771 653 567 587 448 
Total 144221 141057 119615 128825 151997 
  

STATEMENT III 
State-wise number of Fatalities on NH in India from 2018 to 2022 

S. No. State/UTs  2018 2019 2020 2021 2022 
1 Andhra Pradesh 2929 3114 2858 3602 3793 
2 Arunachal Pradesh 56 54 32 87 73 
3 Assam 1541 1690 1322 1574 1428 
4 Bihar 3051 3436 3285 3517 3953 
5 Chhattisgarh 1384 1421 1390 1663 1885 
6 Goa 104 107 61 83 127 
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7 Gujarat 2171 1898 1797 2077 2109 
8 Haryana 2088 1901 1663 1766 2038 
9 Himachal Pradesh 470 487 314 425 443 
10 Jharkhand 1122 1554 1241 1496 1699 
11 Karnataka 3986 3842 3330 3487 4164 
12 Kerala 1248 1259 887 975 1197 
13 Madhya Pradesh 2601 2904 3022 3389 4025 
14 Maharashtra 4088 3799 3528 4080 4923 
15 Manipur 88 111 90 77 74 
16 Meghalaya 73 89 81 112 98 
17 Mizoram 15 19 20 23 72 
18 Nagaland 12 18 29 25 55 
19 Odisha 1999 2000 1781 1933 2043 
20 Punjab 2085 1693 1492 1950 1881 
21 Rajasthan 3874 3870 3320 3829 4156 
22 Sikkim 31 29 14 23 27 
23 Tamil Nadu 6756 6661 5454 5263 5978 
24 Telangana 2064 2491 2620 2735 3010 
25 Tripura 77 106 78 94 105 
26 Uttarakhand 631 428 365 430 545 
27 Uttar Pradesh 8818 8830 7859 8506 8479 
28 West Bengal 2150 2012 1826 2177 2017 
29 Andaman and Nicobar Islands 8 7 8 5 11 
30 Chandigarh 16 13 6 21 9 
31 Dadra and Nagar Haveli 0 0 0 0 9 
32 Daman and Diu 0 0       
33 Delhi 263 278 149 201 252 
34 Jammu and Kashmir 400 384 258 268 259 
35 Ladakh NA NA NA 27 30 
36 Lakshadweep 0 0 0 0 0 
37 Puducherry 111 82 71 87 71 
Total 56310 56587 50251 56007 61038 
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STATEMENT-IV 
State-wise number of Person Injured on NH in India from 2018 to 2022 

S. 
No. 

State/UTs  2018 2019 2020 2021 2022 

1 Andhra Pradesh 8251 8651 7215 8323 8890 
2 Arunachal Pradesh 105 138 83 150 106 
3 Assam 3389 3625 2369 2631 2541 
4 Bihar 2771 3296 3540 3534 3063 
5 Chhattisgarh 3592 3541 3075 2906 3400 
6 Goa 541 374 262 228 327 
7 Gujarat 3677 3112 2760 2781 3228 
8 Haryana 3337 2837 2387 2514 3197 
9 Himachal Pradesh 2559 2328 1592 1645 1983 
10 Jharkhand 1223 1483 1230 1138 1410 
11 Karnataka 16503 16835 13131 13229 16337 
12 Kerala 10461 10710 7354 8984 17799 
13 Madhya Pradesh 10055 10362 9714 10468 13911 
14 Maharashtra 8457 7263 5253 5901 8174 
15 Manipur 585 602 401 320 466 
16 Meghalaya 36 134 160 175 204 
17 Mizoram 32 25 26 27 59 
18 Nagaland 180 150 168 240 192 
19 Odisha 4494 4359 3421 3520 3746 
20 Punjab 1582 1454 974 1100 1172 
21 Rajasthan 7023 7002 5096 6065 6924 
22 Sikkim 116 95 61 110 166 
23 Tamil Nadu 23527 21821 17635 17596 21138 
24 Telangana 7049 7591 6649 6916 6949 
25 Tripura 227 297 182 207 224 
26 Uttarakhand 759 705 402 546 908 
27 Uttar Pradesh 10912 10900 8986 9512 10195 
28 West Bengal 4203 3714 3259 3570 3927 

29 
Andaman and Nicobar 
Islands 

99 74 55 44 39 

30 Chandigarh 35 27 12 21 21 
31 Dadra and Nagar Haveli 0 0 0 0 13 
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32 Daman and Diu 0 0       
33 Delhi 704 742 386 427 717 
34 Jammu and Kashmir 2762 2620 1740 2175 2319 
35 Ladakh       119 179 
36 Lakshadweep 0 0 0 0 0 
37 Puducherry 887 733 509 643 428 
Total 140133 137600 110087 117765 144352 
  

TAP WATER CONNECTIONS IN BIHAR UNDER JJM 

3425. SHRI SUDHAKAR SINGH: 

  Will the Minister of JAL SHAKTI be pleased to state: 

(a) the number of tap water connections provided to rural households under the 

Jal Jeevan Mission (JJM) along with the progress made in this regard in 

Bihar, district-wise, particularly in Buxar district;  

(b) the total funds allocated and utilized so far under JJM to improve rural 

drinking water supply in Bihar;  

(c) the current status of tap water installation and drinking water supply in the 

rural areas of Bihar and the time by which the Government proposes to 

ensure hundred per cent coverage in districts like Buxar and Kaimur;  

(d) whether there are any delays or challenges in the implementation of JJM in 

Bihar and if so, the details thereof along with the corrective measures 

taken/being taken by the Government to ensure timely completion of 

projects; and 
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(e) the steps taken/being taken by the Government to ensure water quality and 

long-term sustainability of drinking water supply in Bihar, particularly in the 

regions facing groundwater depletion and contamination issues? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND 

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. 

SOMANNA): 

(a) Since August, 2019, Government of India is implementing Jal Jeevan 

Mission (JJM), in partnership with States/ UTs, to make provision of tap water 

supply to every rural household of the country. Drinking water is a state subject, 

and hence, the responsibility of planning, approval, implementation, operation, 

and maintenance of drinking water supply schemes, including those under the 

JJM, lies with State/UT Governments. The Government of India supports the 

states by providing technical and financial assistance.  As reported by the State 

Government of Bihar on JJM-IMIS, as on 15.08.2019, only 3.16 lakh (1.89%) 

rural households were reported to have tap water connections. Since then, 1.57 

crore additional rural households have been provided with tap water 

connections. Thus, as on 17.03.2025, out of 1.68 crore rural households, 1.60 

crore (95.71%) households are reported to have tap water supply in their homes. 

The district-wise details of tap water connections including Buxar district are 

given in the enclosed Statement. 

(b) Under JJM, the central grant was released to state during 2019-20 and 

2020-21. Thereafter, the state vide their letter dated 28.08.2021 had informed 

that there was no need of fund under JJM. In addition, the then Hon'ble Minister 



20.03.2025  982 
 

 
 

of PHE, Government of Bihar vide his letter dated 18.10.2021 also informed that 

no scheme is proposed under JJM in the State.  The details of fund allocation, 

fund drawn and reported fund utilization during the last five years (2019-20, 

2020-21, 2021-22, 2022-23 and 2023-24) and current financial year 2024-25 (as 

on 17.03.2025) by Bihar are as under: 

(Amount in Rs. Crore) 

Year 

Central 
Expenditu
re under 

State 
share 

Openi
ng 

Balan
ce 

Allocati
on 

Fund 
Drawn 

Availab
le Fund 

Report
ed 

utilizati
on 

2019-20 
313.1

6 
787.31 417.35 730.51 473.33 150.34 

2020-21 
257.1

8 
1,839.16 353.60 610.78 551.82 374.42 

2021-22 58.95 6,608.25 0.00 58.95 4.00 336.79 
2022-23 54.95 4,766.90 0.00 54.95 0.00 66.19 
2023-24 54.95 0.00 0.00 54.95 0.00 0.00 

2024-
25* 

54.95 0.00 0.00 54.95 0.00 0.00 

Source: JJM-IMIS                                                                         *as on 17.03.2025     

(c) As on 17.03.2025, the State of Bihar has reported 95.71% households 

with tap water connection on JJM-IMIS. Furthermore, as the State Government 

has informed that all rural households will be provided with tap water 

connections, including those in Buxar and Kaimur, by December, 2025. 

(d) The state government of Bihar has reported litigation-challenges in 

execution of drinking water supply projects has led to delay in implementation of 

the water supply projects in the State. To address this issue, the State 
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Government is regularly monitoring the scheme to ensure timely completion of 

the project. 

(e) The State Government has informed that various measures are being 

undertaken to long term sustainability of water source in convergence with other 

departments. Some of these measures include rejuvenation of water storage 

structures like ponds, Ahar-pyne, renovation of wells, construction of soak pits, 

etc., construction of check dams, other water storage structures in small rivers/ 

streams and water storage areas of hilly areas, construction of roof-top rainwater 

harvesting structures in buildings, creation of new water sources,  intensive tree 

planting, and demand side measures such as use of alternative farming methods 

like organic farming, sprinkler, drip irrigation etc. to minimize consumption of 

groundwater. 

The monitoring of water quality of drinking water sources is being done, 

through 01-state laboratory, 38-district level laboratories and 75-sub-divisional 

laboratories, by testing the water samples from all drinking water sources at 

regular intervals and taking remedial action in case contamination is reported. 

STATEMENT 

Sr. 
No
. 

District 
Total 

rural HHs 

Rural HHs with 
tap water 

connections as 
on 15.08.2019 

Rural HHs with tap 
water connections 
as on 17.03.2025 

No. (#) % No. (#) % 

1.  Araria 5,66,348 34,583 6.16 5,59,731 
98.8

3 

2.  Arwal 1,23,056 3,356 2.53 1,22,064 
99.1

9 
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3.  Aurangabad 3,93,965 1,014 0.21 3,81,571 
96.8

5 

4.  Banka 3,25,875 6,654 1.70 3,25,310 
99.8

3 

5.  Begusarai 4,95,953 1,666 0.26 4,79,158 
96.6

1 

6.  Bhagalpur 4,36,737 7,272 1.45 4,20,824 
96.3

6 

7.  Bhojpur 3,91,365 4,345 1.24 3,84,358 
98.2

1 

8.  Buxar 2,56,587 1,927 0.80 2,52,354 
98.3

5 

9.  Darbhanga 7,37,499 13,212 1.61 6,29,774 
85.3

9 

10.  Gaya 5,94,001 10,239 1.59 5,76,659 
97.0

8 

11.  Gopalganj 3,85,187 6,230 1.60 3,80,294 
98.7

3 

12.  Jamui 2,38,038 4,522 1.20 2,34,818 
98.6

5 

13.  Jehanabad 1,75,299 7,317 4.38 1,73,347 
98.8

9 

14.  Kaimur (bhabua) 2,84,185 6,529 2.71 2,80,996 
98.8

8 

15.  Katihar 5,28,501 42,190 7.80 5,22,302 
98.8

3 
16.  Khagaria 2,62,675 1,950 0.61 2,62,675 100 

17.  Kishanganj 2,79,161 8,333 2.84 2,70,981 
97.0

7 

18.  Lakhisarai 1,70,075 3,784 2.36 1,65,157 
97.1

1 
19.  Madhepura 3,81,245 4,037 0.91 3,81,245 100 

20.  Madhubani 8,73,925 5,848 0.59 6,99,473 
80.0

4 

21.  Munger 1,80,345 6,729 3.28 1,72,603 
95.7

1 
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22.  Muzaffarpur 7,70,017 2,585 0.29 7,36,719 
95.6

8 

23.  Nalanda 5,15,952 50,506 
12.5

3 
5,08,427 

98.5
4 

24.  Nawada 3,07,851 6,434 1.83 3,04,535 
98.9

2 

25.  Pashchim 
Champaran 

5,44,364 6,499 0.94 5,35,619 
98.3

9 

26.  Patna 6,62,233 4,721 0.77 6,39,764 
96.6

1 

27.  
Purbi 
Champaran 

9,04,131 3,321 0.35 8,34,706 
92.3

2 

28.  Purnia 5,29,037 13,321 2.19 5,11,430 
96.6

7 

29.  Rohtas 4,32,866 3,117 0.83 4,22,582 
97.6

2 

30.  Samastipur 8,17,325 2,101 0.33 8,04,420 
98.4

2 

31.  Saran 5,68,566 14,741 2.42 5,58,368 
98.2

1 

32.  Saharsa 3,31,874 1,366 0.41 2,55,123 
76.8

7 
33.  Sheikhpura 1,06,129 22 0.03 1,06,129 100 

34.  Sheohar 1,45,443 6,080 3.60 1,37,161 
94.3

1 

35.  Sitamarhi 5,23,375 13,687 1.61 5,03,216 
96.1

5 

36.  Siwan 4,76,365 3,678 0.69 4,63,184 
97.2

3 

37.  Supaul 4,10,868 1,726 0.37 4,10,529 
99.9

2 

38.  Vaishali 6,28,623 749 0.12 6,28,111 
99.9

2 

Total 
1,67,55,0

41 
3,16,39

1 
1.89 

1,60,35,7
17 

95.7
1 
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NATIONAL CIVIL AVIATION POLICY 

3426.  SHRI MUKESHKUMAR CHANDRAKAANT DALAL:      

Will the Minister of CIVIL AVIATION be pleased to state:- 

(a) whether the National Civil Aviation Policy (NCAP) was launched in 2016 to 

promote the aviation sector and enhance regional air connectivity and if so, 

the details thereof; 

(b) the key objectives and provisions of NCAP, including its focus on passenger 

traffic growth, infrastructure development and cost reduction; 

(c) the steps taken by the Government to establish India as a global aviation hub 

and promote the National Air Cargo Policy till March 2025 under NCAP; 

(d) the achievements and challenges faced in implementing NCAP since its 

inception in 2016; and 

(e) the future initiatives proposed under NCAP to further strengthen aviation 

sector and regional connectivity in the country? 

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND 

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI 

MURLIDHAR MOHOL): 

(a) and (b): The National Civil Aviation Policy (NCAP-2016) was launched to 

create an ecosystem, make flying affordable to masses,  increase passenger 

traffic growth and to provide safe, secure, affordable and sustainable air travel. 

The NCAP-16, inter alia seeks to enhance regional connectivity through fiscal 

support and infrastructure development. 
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(c):   During the implementation phase of NCAP-2016, India's aviation sector has 

experienced significant growth. The share of Indian carriers in international flight 

operations has increased from 36% in 2019 to 47% in 2024. Prior to 

implementation of NCAP-16 Indian carriers had direct routes to 25 countries in 

2014 which has expanded to 35 countries. Additionally, the total number of 

aircraft for scheduled operations has risen from 400 in 2014 to 834 as of 

December 31, 2024, with major airline orders indicating further expansion. By 

maintaining supportive policies for Indian carriers, India has paved the way to 

secure strategic international routes essential for the development of  Global 

aviation hubs.  

(d) and (e): The UDAN Scheme envisaged in National Civil Aviation Policy 

(NCAP) 2016 provides connectivity to un-served and underserved airports of the 

country through revival of existing air strips and airports. Under the Scheme, 625 

RCS routes connecting 88 unserved and underserved airports, including 13 

heliports and 2 water aerodromes have been operationalized so far. Total 

domestic passengers travelled through RCS-UDAN are more than 149 lakhs 

connecting 2.97 Lakh RCS flights. Helicopters operations have been promoted 

under the UDAN Scheme. Further, to create an enabling ecosystem for safe, 

efficient and sustainable Seaplane Operations across the country, revised 

Guidelines have also been issued. 

The NCAP-2016 eventually seeks to promote regional connectivity, 

infrastructure development, cost efficient functionality without compromising on 

safety, and efficiency. Further future tariff at all airports to be on Hybrid Till basis. 
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NCAP-2016, MoCA, seeks to explore the ways to unlock the potential of land 

allocated for commercial use at Airport by liberalizing end use restrictions for 

existing and future Greenfield and Brownfield airports. NCAP-2016 provides for 

future concessions/development of airports to ensure a minimum level and 

standard of cargo facility at airport. In addition to this under NCAP-2016, 

provision for adequate land for MRO service providers is required in all future 

airport/heliport project depending on potential for such MRO service. 

The government has recently modified UDAN Scheme to increase 

regional connectivity to 120 new destinations and to cater to 4 crore passengers 

in the next 10 years will be launched. The Scheme will also support helipads and 

smaller airports in hilly, aspirational and north-east region districts. 

 

MOU SIGNED BETWEEN TRIFED AND TEA TRUNK  

3427. SHRI BIPLAB KUMAR DEB: 

Will the Minister of TRIBAL AFFAIRS be pleased to state: 

(a) the manner in which TRIFED-Tea Trunk Memorandum of Understanding 

(MoU) specifically contributes to expanding the market outreach of tribal 

products, especially in Tripura; 

(b) the expected economic benefits from the MoU for tribal artisans; 

(c) whether TRIFED and Tea Trunk are exploring digital and e-commerce 

platforms to maximize the reach of tribal products from Tripura; and 

(d) if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY):  

(a) to (d) The MoU between TRIFED and Tea Trunk signed in February, 2025 

with the objective to expand market access across the country including Tripura 

for tribal artisans and to improve their income by integrating tribal products into 

Tea Trunk’s retail and online platform. The collaborations aim to enhance 

product visibility of tribal products in premium markets, attracting a wider 

customer base, while improving branding, packaging and quality standards. The 

partnership may also streamline supply chains, reducing costs and maximizing 

economic benefits for artisans.   

 

जल जीवन िमशन (जेजएेम) के अंतगªत सव¥±ण  

3428. ®ीमती सजंना जाटवः  

³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या सरकार इस बात से अवगत है िक जल जीवन िमशन (जेजेएम) के अंतगªत घर-घर जाकर 

सव¥±ण करने के Öथान पर गूगल इमेज का उपयोग करके सव¥±ण िकए गए ह§ और यिद हां, तो 

तÂसंबंधी Êयौरा ³या है;  

(ख) ³या इन सव¥±णŌ के पåरणामÖवłप बड़ी सं́ या म¤ घरŌ को छोड़ िदया गया है, गलत आंकडे 

िदए जा रहे ह§ और जलापूितª कì िचंता िकए िबना पानी के कने³शन ÿदान िकए जा रहे ह§ और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है; और  

(ग) ³या यह सच है िक िवīालयŌ और आंगनवािड़यŌ म¤ कागजŌ पर लगभग 85 ÿितशत कवरेज कì 

सूचना िमली है, जबिक वाÖतिवकता इससे अलग है और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

जल शिĉ मýंालय म¤ राºय मýंी; तथा रेल मýंालय म¤ राºय मýंी (®ी वी. सोमÆना): 
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(क) से (ग): भारत सरकार, अगÖत 2019 स ेराºयŌ कì भागीदारी स ेजल जीवन िमशन (जेजेएम) 

को िøयािÆवत कर रही है तािक देश के ÿÂयेक úामीण पåरवार हेतु पयाªĮ माýा म¤ िनधाªåरत गणुव°ा 

वाली और िनयिमत तथा दीघªकािलक आधार पर पीने योµय नल जल कì आपूितª का ÿावधान िकया 

जा सके। जल राºय का िवषय होने के कारण जल जीवन िमशन के अंतगªत आने वाली ÖकìमŌ/कायŎ 

सिहत पेयजल आपूितª ÖकìमŌ/कायŎ कì आयोजना, अनमुोदन, कायाªÆवयन, सचंालन और रखरखाव 

का उ°रदाियÂव राºय/संघ राºय ±ेý सरकारŌ का है। भारत सरकार तकनीकì और िव°ीय सहायता 

ÿदान करके राºयŌ कì सहायता करती है। राºय/संघ राºय ±ेý नल कन³ेशन ÿदान िकए गए पåरवारŌ 

और शेष पåरवारŌ के बारे म¤ फìÐड सव¥±ण के माÅयम से या इस संबंध म¤ राºयŌ/संघ राºय ±ेýŌ Ĭारा 

अपनाई गई पĦित के अनुसार डेटा (नल कने³शन कì कवरेज और िमशन कì ÿगित से संबंिधत) 

सूिचत करते ह§। ऐसे सव¥±णŌ का Êयौरा जल शिĉ मýंालय Ĭारा नहé रखा जाता है।  

राºयŌ/संघ राºय ±ेýŌ म¤ नल कने³शनŌ के कवरजे को कैÈचर करने के िलए, जल शिĉ 

मýंालय ने एक सŀुढ़ ऑनलाइन जेजेएम डैशबोडª िवकिसत िकया है जो िमशन कì राºय/संघ राºय 

±ेý, िजला और गांव-वार ÿगित ÿदान करता है। जेजेएम डैशबोडª पर राºयŌ/संघ राºय ±ेýŌ Ĭारा 

जेजेएम कì ÿगित के बार ेम¤ डेटा सूिचत करने के बाद, यह डेटा åरकॉडª हो जाता है और जेजेएम 

डैशबोडª पर ÿितिबंिबत होना शłु हो जाता है जो पिÊलक डोमेन म¤ उपलÊध है और इसे िनÌन िलंक 

पर देखा जा सकता है: https://ejalshakti.gov.in/jjmreport/JJMIndia.aspx 

जेजेएम डैशबोडª पर राºयŌ/संघ राºय ±ेýŌ Ĭारा दी गई जानकारी के अनुसार, देश म¤ 

लगभग 89% िवīालयŌ और 85% आंगनवािड़यŌ को नल जल कì आपूितª स ेकवर िकए जाने कì 

सूचना है।  

 

FARAKKA BARRAGE PROJECT 

3429.  SHRI ISHA KHAN CHOUDHURY: 

Will the Minister of JAL SHAKTI be pleased to state: 
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(a) the current status of the 0.4 acre land in Ballalpur Mouza of Farakka Block, 

Murshidabad district under Maldaha Dakshin Parliamentary Constituency of 

West Bengal; 

(b) whether the said land has been transferred from Farakka Barrage Project 

under the Union Government to West Bengal State Electricity Distribution 

Company Limited, State Government of West Bengal for the construction of 

a new 33/11 KV sub-station to cater to need of the increasing electricity load; 

and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a): The aforesaid land located in Ballalpur Mouza of Farakka Block, 

Murshidabad District, West Bengal belongs to Farakka Barrage Project (FBP), a 

‘Subordinate Office’ under Department of Water Resources, RD and GR. 

(b) and (c): West Bengal Government has requested for transfer of FBP land 

measuring 0.4038 acres at Ballalpur to West Bengal State Electricity Distribution 

Company Limited (WBSEDCL) for establishment of 33/11 KV Sub station to 

meet up the growing need of electricity in Farakka area. Such kind of land 

transfers are regulated by extant Government orders on transfer of public land. 

 

REUSE AND RECYCLING OF WASTE 

3430.  DR. AMAR SINGH: 

Will the Minister for HOUSING AND URBAN AFFAIRS be pleased to state: 
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(a) whether the Government is cognizant of the fact that Reuse and Recycling 

reduce the demand for energy-intensive and environmentally damaging raw 

material extraction, enable waste to be valued as a resource and prevent 

pollution from waste leaking into the environment; and 

(b) if so, the details of the initiatives proposed to be taken by the Government in 

this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) and (b): The Ministry of Environment, Forest and Climate Change has 

notified regulations for Extended Producer Responsibility (EPR) for five waste 

streams viz. plastic packaging, E-waste, battery waste, waste tyre and used oil, 

in order to ensure environmentally sound management of waste and 

operationalization of circular economy.  

The EPR regulations prescribe mandatory targets for recycling of wastes 

and also focus on reuse and use of recycled content depending on the type of 

waste stream. Mandatory targets have been prescribed for reuse of rigid plastic 

packaging as per EPR Guidelines on plastic packaging.  The EPR regulations 

on E-waste, battery waste and tyre waste also promote refurbishment for further 

use. The implementation of extend producer responsibility regulations will lead 

to further development of waste management infrastructure and recycling 

industry, reduction in pollution caused by littered and unmanaged waste and 

recovery of valuable material through recycling. Thus, leading to environmental 

protection and resource conservation.  
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सावªजिनक-िनजी भागीदारी (पीपीपी) पĦित के अंतगªत िवमानप°न 

3431. ®ी चÆþ ÿकाश जोशीः  

³या नागर िवमानन मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या दशेभर म¤ िवमानप°नŌ का ÿचालन सावªजिनक-िनजी भागीदारी (पीपीपी) पĦित के अंतगªत 

िकया जा रहा है;  

(ख) यिद हां, तो तÂसंबंधी राºयवार Êयौरा ³या है;  

(ग) राजÖथान म¤ सावªजिनक-िनजी भागीदारी पĦित के अंतगªत िकन-िकन िवमानप°नŌ को संचािलत 

िकए जाने का ÿÖताव है; और  

(घ) उĉ िवमानप°नŌ को सावªजिनक-िनजी भागीदारी पĦित के अंतगªत संचािलत िकए जाने के बाद 

राजÖव सजृन पर ³या ÿभाव पड़ा है? 

सहकाåरता मýंालय म¤ राºय मýंी; तथा नागर िवमानन मýंालय म¤ राºय मýंी (®ी मुरलीधर 

मोहोल): 

(क) और (ख): वतªमान म¤, देश म¤ चौदह (14) हवाई अड्ड ेसावªजिनक िनजी भागीदारी (पीपीपी) के 

तहत संचािलत िकए जाते ह§। इनम¤ से, भारतीय िवमानप°न ÿािधकरण (एएआई) के आठ (8) 

āाउनफìÐड हवाई अड्डे अथाªत् िदÐली, महाराÕů म¤ मुंबई, गजुरात म¤ अहमदाबाद, राजÖथान म¤ 

जयपरु, उ°र ÿदेश म¤ लखनऊ, असम म¤ गवुाहाटी, केरल म¤ ितŁवनंतपरुम और कनाªटक म¤ मंगलŁु 

को पीपीपी के तहत संचालन, ÿबंधन और िवकास के िलए पĘे पर िदया गया है। शेष छह (6) हवाई 

अड्डे अथाªत कनाªटक म¤ ब¤गलŁु, तेलंगाना म¤ हैदराबाद, केरल म¤ कोचीन और कÆनूर, पिĲम बंगाल 

म¤ दगुाªपरु और गोवा म¤ मोपा संबिंधत राºय सरकारŌ Ĭारा पीपीपी के तहत िवकिसत úीनफìÐड हवाई 

अड्डे ह§। 

(ग): वतªमान म¤, राजÖथान म¤ जयपुर हवाई अड्डे का संचालन पीपीपी मोड के तहत िकया जाता है। 

इसके अलावा, राÕůीय मþुीकरण पाइपलाइन (एनएमपी) के अनुसार, राजÖथान म¤ जोधपुर और 
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उदयपुर सिहत एएआई के 25 हवाई अड्डŌ को वषª 2022 स े2025 तक पĘे पर दनेे के िलए िचिĹत 

िकया गया है। 

(घ): एएआई के पीपीपी हवाईअड्डŌ पर राजÖव िहÖसेदारी/ÿित याýी शुÐक (पीपीएफ) ÓयवÖथा ने 

एएआई के राजÖव म¤ महÂवपूणª योगदान िदया ह,ै साथ ही एएआई को इन हवाईअड्डŌ पर कोई भी 

Óयय करने कì आवÔयकता को भी समाĮ कर िदया ह,ै िजसके पåरणामÖवłप ÿािधकरण म¤ िव°ीय 

िÖथरता आई है और देश म¤ हवाईअड्डŌ के िवकास/उÆनयन पर Åयान क¤ िþत िकया गया है। एएआई 

को िव° वषª 2023-24 तक िदÐली और मुंबई हवाईअड्डŌ के åरयायतúाही से राजÖव िहÖसेदारी के 

łप म¤ लगभग 37797 करोड़ Łपये ÿाĮ हòए ह§। इसके अलावा, शेष छह एएआई हवाईअड्डŌ के िनजी 

साझेदारŌ ने जनवरी, 2024 तक ÿित याýी शुÐक (पीपीएफ) के łप म¤ एएआई को लगभग 2560 

करोड़ Łपये का भगुतान िकया है। एएआई को पीपीपी से पहले इन हवाईअड्डŌ पर एएआई Ĭारा िकए 

गए पूंजीगत Óयय के िलए अिúम शÐुक के łप म¤ इन छह एएआई हवाईअड्डŌ के िनजी साझेदारŌ से 

लगभग 5260 करोड़ Łपये कì रािश भी ÿाĮ हòई है। 

 

राÕůीय राजमागª-55 को चार लेन का बनाया जाना 

3432. ®ी Łþ नारायण पाणी: 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक:  

(क) ³या ओिडशा के मंगुली (कटक) से सबंलपरु तक राÕůीय राजमागª-55 को चार लेन का बनाए 

जाने म¤ अÂयिधक िवलंब हòआ है;  

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है और इसके ³या कारण ह§;  

(ग) इस िवलंब को दूर करने के िलए सरकार Ĭारा ³या उपाय िकए जा रहे ह§; और  

(घ) उĉ कायª को कब तक पूरा िकए जाने कì संभावना है? 

सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी): 
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(क) और (ख): जी, हां। पåरयोजना को वषª 2017-18 के दौरान 2.5 वषª म¤ पूरा करने कì अविध के 

साथ सŏप िदया गया था। तथािप, कायª िविभÆ न कारणŌ जैसे भूिम अिधúहण म¤ िवलंब, वन िवभागसे 

अनापिÂ त, कोिवड-19 महामारी और बाद म¤ ठेकेदार के िवÂ तीय संकट से धीमी ÿगित के कारण कायª 

म¤ िवलंब हòआ था।  

(ग): िवÂ तीय पहलू सिहत कायª म¤ तेजी लान,े समय से पूरा करना सुिनिÔ चत करने और आम जनता 

कì असिुवधा को कम करने के िलए सभी पåरयोजना पैकेजŌ कì मॉनीटåरंग कì जा रही है। इस ÿिøया 

म¤ राº य सरकार के सिहत सभी िहतधारकŌ के साथ िविभÆ न Ö तरŌ पर लगातार समी±ा बैठक¤  शािमल 

ह§। 

(घ): रारा-55 का कटक – अंगुल – संबलपरु खंड का कायाªÆ वयन तीन पैकेजŌ म¤ िकया जा रहा है। 

पैकेज-1 (कटक से ढ¤कानाल, 59.80 िकमी) और पकेैज-2 (ढ¤कानाल से अंगलु, 51.80 िकमी) पूरा 

करने कì संशोिधत ितिथ øमश: 31.05.2025 और 30.04.2025 के साथ ÿगित म¤ ह§। तीसरा 

पैकेज (अंगुल – संबलपरु( 150.68 िकमी) पहले ही पूरा हो गया है और यातायात के िलए खोल िदया 

गया है। 

 

WATER AVAILABLE AT VARIOUS RESERVOIRS IN KARNATAKA 

3433.  DR. K. SUDHAKAR: 

Will the Minister of JAL SHAKTI be pleased to state: 

(a) the details of total cusecs of water available at various reservoirs in 

Karnataka; 

(b) whether the available quantum of water is sufficient to meet the impending 

summer in Karnataka and if so, the details thereof along with the action 

taken/being taken by the Government to ensure the water availability in the 

State; and 
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(c) the steps taken/being taken by the Government to regulate commercial 

extraction of groundwater and unrestricted usage of water from reservoirs for 

industrial purposes? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a):   The details of water storage available at the four designated reservoirs in 

the Cauvery basin in the State of Karnataka (as on 13.03.2025) are given as 

below: 

Reservoir Live Storage at FRL (in 
TMC*) 

Live storage (as on 13.03.2025) 
(in TMC) 

Karnataka 
Krishnaraja 
Sagar 

45.051 28.275 

Kabini 15.667 8.825 
Harangi 8.073 3.198 
Hemavathy 35.76 18.966 
Total 104.551 59.264 (56.68%) 
(* TMC: Thousand Million Cubic Feet) 

(b):     As per the final Award of the Cauvery Water Disputes Tribunal (CWDT), 

as modified by the Hon’ble Supreme Court, the ‘Irrigation Season’ has ended on 

31.01.2025 for the current water year 2024-25 (water year runs from 1st June to 

31st May). 

            The available quantum of water in the four designated reservoirs in the 

Cauvery basin in the State of Karnataka is sufficient to meet its requirement 

towards drinking water, industrial and environmental needs during the impending 

summer period of 2025. 
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(c):    Water being a state subject, the regulation and management of ground 

water is primarily the responsibility of State Governments. In Karnataka State, 

the State Government has put in place their own regulatory mechanism for 

regulating ground water abstraction cum usage in their respective jurisdiction.  

State Ground Water Directorate, Government of Karnataka has informed that the 

Karnataka State has enacted a groundwater regulation framework, namely the 

Karnataka Groundwater (Regulation and Control of Development and 

Management) Act, 2011 and Rules 2012. There is a restriction to drill a new bore 

well in the notified taluks. 

i. As per section 11 of the Act 2011, prior permission from the appropriate 

authority should be taken to drill a new bore well in the notified area. 

ii. The registration of Existing Bore wells in notified area is made compulsory 

with the Authority. 

iii. Registration of drilling rigs is made compulsory to drill bore wells in any part 

of the state. The registration certificate is issued in form- 7A by the 

Karnataka Groundwater Authority. 

iv. Permission /No Objection Certificate should be obtained from the Karnataka 

Groundwater Authority for commercial exploration of Groundwater in the 

state. 

v. To create awareness among public about the judicious usage of 

Groundwater, awareness programs are being conducted for Public and 

students in Schools/ Colleges. 
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vi. The awareness about small children falling into abandoned and failed bore 

wells and to avoid such fatal accidents, hoardings and flex boards are 

installed at places where public often visit and by distributing groundwater 

pamphlets. 

vii. Any violator of the provisions of act and Rules are liable for punishment with 

fine up to 5000/- and /or six months imprisonment. 

viii. Government of Karnataka has passed the amendment Bill called “The 

Karnataka Groundwater (Regulation, Control of Development and 

Management) (Amendment) Act 2024” to enact a law to prevent bore well 

accidents and deaths.  

SBM-U IN HYDERABAD 

3434. SHRI EATALA RAJENDER: 

Will the Minister for HOUSING AND URBAN AFFAIRS be pleased to 

state: 

(a) whether the Government has any proposal for allocation of sufficient funds 

under the Swachh Bharat Mission-Urban (SBM-U) for the construction of 

sewage treatment facilities and subterranean drainage system in Hyderabad 

and Telangana; and  

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI TOKHAN SAHU): 

(a) and (b) : Under Swachh Bharat Mission – Urban (SBM-U) 2.0 launched on 

1st October, 2021 across all the states including Telangana, a new component 
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Used Water Management (UWM) is included for waste water management for 

Urban Local Bodies (ULBs) with population less than 1 lakh, hence Hyderabad 

is not covered under the UWM component of SBM-U 2.0. ULBs having 

population above one lakh are covered under Atal Mission for Rejuvenation and 

Urban Transformation (AMRUT). 

Under AMRUT, 66 projects worth ₹1,663.08 crores having capacity of  

18.25 MLD including 4 sewerage/septage management projects worth ₹203.3 

crore have been completed in Telangana State. Further, under AMRUT 2.0, 252 

projects worth ₹9,584.26 crore having capacity of 1,132 MLD has been approved 

by MoHUA in Telangana State. 12 sewerage/septage management projects 

worth ₹5,775.11 crore have also been approved.  

Under AMRUT 2.0, 03 sewerage/septage management projects of 

capacity 972 MLD worth ₹3,849.1 crore have been approved by MoHUA for 

Hyderabad.  

Under SBM-U 2.0, funds to the tune of ₹463.10 crores have been allocated 

under UWM component to the State of Telangana and proposals worth Rs. 

934.60 crores having central share of Rs. 463.10 have been approved. Out of 

the approved central share Rs. 185.24 crores have been released till date. 

 

DISCOVERY OF NEW POTENTIAL SOURCES OF CRUDE OIL AND 

NATURAL GAS 

3435: SHRI PARSHOTTAM BHAI RUPALA: 
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Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) the actions taken by the Government to discover new potential sources of 

crude oil and natural gas as well as to reopen closed oil wells till date; 

(b) whether the Government has implemented any new technologies to locate 

these potential resources; if so, details thereof;, and,  

(c) whether the Government has identified any new sources of crude oil and 

natural gas during the last three years and the current year, if so, the details 

thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

(a) and (b):   The Government has undertaken various policy and technological 

initiatives to enable National Oil Companies (NOC) and other operators to 

discover new potential sources of crude oil and natural gas as well as to reopen 

closed oil/gas wells. These, inter-alia, include: 

i. Policy for Relaxations, Extensions and Clarifications under PSC regime for 

early monetization of hydrocarbon discoveries, 2014.  

ii. Discovered Small Field Policy, 2015.  

iii. Hydrocarbon Exploration and Licensing Policy (HELP), 2016.  

iv. Policy for Extension of PSCs, 2016 and 2017.  

v. Policy for early monetization of Coal Bed Methane, 2017.  

vi. Setting up of National Data Repository, 2017.  
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vii. Appraisal of Un-appraised areas in Sedimentary Basins under National 

Seismic Programme, 2017.  

viii. Policy to Promote and Incentivize Enhanced Recovery Methods for Oil and 

Gas, 2018.  

ix. Policy Framework for exploration and exploitation of Unconventional 

Hydrocarbons under Existing Production Sharing Contracts (PSCs), Coal 

Bed Methane (CBM) Contracts and Nomination Fields, 2018. 

x. Natural Gas Marketing Reforms, 2020.  

xi. Hydrocarbon Exploration and Licensing Policy (HELP), 2019 facilitating 

lower Royalty Rates, zero Revenue Share (till Windfall Gain) and no 

drilling commitment in OALP Blocks under Category II and III basins to 

attract bidders. 

xii. Release of about 1 Million Sq. Km. (SKM) ‘No-Go’ area in offshore which 

were blocked for exploration for decades in 2022. 

xiii. Government is also spending about Rs.7500 Cr. for acquisition of seismic 

data in onland and offshore areas and drilling of stratigraphic wells to make 

quality data of Indian Sedimentary Basins available to bidders. 

Government has approved acquisition of additional 2D Seismic data of 

20,000 LKM in onland and 30,000 LKM in offshore beyond Exclusive 

Economic Zone (EEZ) of India. 

xiv. New technologies like Airborne Gravity Gradiometry and Gravity Magnetic 

Survey, Passive Seismic Tomography (PST), Low- Frequency Passive 
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Seismic (LFPS) Surveys have been implemented to acquire high quality 

data for processing and interpretation. 

The Government has also awarded 144 blocks under eight rounds of Open 

Acreages Licensing Policy (OALP) biddings resulting in 13 hydrocarbon 

discoveries. Further, Government has approved 20% premium over 

Administered Price Mechanism (APM) price for gas production obtained from 

new wells or well interventions in Nomination fields which has led to 2280 well 

interventions across the country. 

(c): During the period 2021-22 to 2024-25 (up to 01.03.2025), total 15 oil and gas 

discoveries in the blocks awarded in the production or revenue sharing contract 

regime and 24 oil and gas prospects in blocks under nomination regime have 

been made by Exploration and Production (EandP) operators. 

 

PROJECTS UNDER NATIONAL GAS GRID IN ANDHRA PRADESH 

3436.  SHRI B. K. PARTHASARATHI: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) the number of projects that are passing through Andhra Pradesh taken up 

under the National Gas Grid;  

(b) the progress of these projects during the last five years and the current year, 

year-wise;  
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(c) the details of the funds disbursed for these projects during the last five years 

and the current year, year-wise and project-wise; and  

(d) whether the Government has set any timeline to complete these projects, if 

so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

(a) to (d): Laying of natural gas pipelines is carried out by the entities authorized 

by Petroleum and Natural Gas Regulatory Board (PNGRB). As of 30.09.2024, 

approximately 24,945 km of Natural Gas Pipeline (NGPL) network - including 

common carrier, spur line, tie-in connectivity, and dedicated pipeline - across the 

country is operational and 10,805 km of pipeline is under construction.  

The details of the NGPL passing through the state of Andhra Pradesh 

taken under National Gas Grid, and the timeline for completion of these projects 

are given in the enclosed Statement. The funds required for development of 

these projects are infused by authorized entities.  

STATEMENT 
A. Full Operational Natural Gas Pipelines 

S
. 
N
o
. 

Name of Natural 
Gas Pipelines 

Auth
orize

d 
Entit

y 

Date of 
Authorizatio

n 

Auth. 
Length (KM) 

Operating 
Length 

(KM) 

States from 
which 

Pipeline 
passes 

1 

Kakinada-
Hyderabad-Uran-
Ahmedabad (East 
West Pipeline) 

PIL 21.06.2019 1,459 1483 

Andhra 
Pradesh, 
Gujarat, 
Maharashtra
, Telangana 



20.03.2025  1004 
 

 
 

 

B. Partially Commissioned Natural Gas Pipelines 

S.N. 
Name of 
Natural Gas 
Pipelines 

Aut
hori
zed 
Enti
ty 

Date 
of 
Autho
rizatio
n 

Aut
h. 
Len
gth 
(KM
) 

Operati
ng 
Length 
(KM) 

Target 
Date of 
Completi
on 

States from 
which Pipeline 
passes 

Remarks 

1 Mallavaram - 
Bhopal - 
Bhilwara - 
Vijaipur  
(MBBVPL) 

GIT
L 

07.07.
2011 

1,88
1 

365 March 
2020 
(The 
project 
has been 
partially 
commissi
oned)  

Andhra Pradesh, 
Telangana, 
Maharashtra, MP, 
Rajasthan, Gujarat 

GITL had laid 365 Km pipeline from 
Kunchanpalle, Dist West Godawari 
(Andhra Pradesh) to connect 
Fertilizer plant of RFCL in 
Ramagundam (Telangana). About 
68 km of the laid pipeline passes 
through Andhra Pradesh. 

2 Ennore-
Thiruvallur-
Bengaluru-
Puducherry  
(ETBPL) 

IOC
L 

10.12.
2015 

1,43
1 

1080 March, 
2025  

Tamil Nadu, 
Karnataka, Andhra 
Pradesh, UT of 
Puducherry 

115.2 km of ETBPL falls in Andhra 
Pradesh passing through two 
districts -Chittoor and Tirupati. This 
section was commissioned and 
dedicated to Nation on 26.05.2022. 

 

C. Under Construction Common Carrier Natural Gas Pipelines 

S
. 
N
o
. 

Name of Natural 
Gas Pipelines 

Auth
orize

d 
Entit

y 

Date of 
Authori
zation 

Auth
orize

d 
Leng

th 
(KM) 

Target date of Completion 

States from 
which 

Pipeline 
passes 

1 Ennore- Nellore GTIL 
02.12.2

014 
220 

April 2020 
(The Authorization was 

cancelled vide order dated 

Andhra 
Pradesh, 

Tamil Nadu 

and 
Karnataka 

2 KG Basin Network GAIL 12.05.2010 878 865 Andhra 
Pradesh 
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20.10.2022 which has been 
set aside by APTEL vide 

judgement dated 04.10.2023) 

2 
Kakinada-

Vijayawada-Nellore 
IMC 

19.02.2
018 

667 

March 2024 
(There is no progress and 
matter is under Board’s 

examination) 

Andhra 
Pradesh 

3 Srikakulam-Angul GAIL 23.07.2
019 

690 June, 2025  Andhra 
Pradesh, 
Odisha 

 (Source: PNGRB) 

PUBLIC CHARGING STATIONS FOR EVs 

3437.  DR. KAKOLI GHOSH DASTIDAR: 

 Will the Minister of POWER be pleased to state: 

(a)  whether the Government has issued any guidelines for establishing the 

ceiling cost for supply of electricity from public charging stations to the electric 

vehicles; 

(b)  if so, the details thereof; and 

(c)  the key highlights of any monitoring or evaluation of such guidelines and the 

follow-up by the Government to further promote their adoption by the States? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER 

OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK):   

(a) and (b): Ministry of Power has issued Guidelines for Installation and 

Operation of Electric Vehicle Charging Infrastructure-2024” in September, 2024 

which include following suggestions regarding the ceiling cost for supply of 

electricity from public charging station: 
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i. Total fee charged by any individual/entity operating the Electric Vehicle 

(EV) Charging Station would comprise the electricity supply tariff, 

service charge, land cost and applicable GST.  

ii. The tariff for supply of electricity to EV Charging Stations to be single-

part tariff and not to exceed “Average Cost of Supply (ACoS)” till 31st 

March 2028. The Distribution Licensee may charge 0.7 times the 

ACoS during solar hours (9 am to 4 pm) and 1.3 times ACoS during 

non-solar hours (remaining hours of the day).  As per the data available 

with Bureau of Energy Efficiency (BEE), the list of States and UTs 

where tariff for supply of electricity to Public EV Charging Stations is 

single part not exceeding Average Cost of Supply is given in the 

enclosed Statement. 

iii. For AC charging a maximum service fee of Rs 3.0 per unit of electricity 

during solar hours and Rs 4.0 per unit of electricity during non-solar 

hours would be applicable for charging at public and community 

charging stations. Similarly, for DC charging a maximum service fee of 

Rs 11.0 per unit of electricity during solar hours and Rs 13.0 per unit 

of electricity during non-solar hours would be applicable for charging 

at public and community charging station. 

(c):  As per the aforementioned guidelines, BEE has been entrusted to act as 

the Central Nodal Agency to monitor the implementation of these guidelines.  

Further, States have been advised to designate a State Nodal Agency to 

coordinate with DISCOMs and respective State Electricity Regulatory 
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Commission for facilitating electricity connection for public, community, 

workplace and e-bus depot charging stations. States have also been advised to 

constitute a State Level Steering Committee headed by Secretary in-charge of 

Energy, comprising of secretaries of Transport, Municipal Administration and 

Urban Development, such other members as required to plan and monitor the 

implementation of EV Charging Infrastructure at the state level.  

STATEMENT 

States/ UTs where tariff for supply of electricity to Public EV Charging 
Stations is single part not exceeding Average Cost of Supply 

Sl. 
No. 

State Name 
Electricity Supply tariff (EV) to PCS 

(₹/unit) 
LT HT 

1 Andaman and Nicobar 12.0 12.0 
2 Andhra Pradesh 6.7 6.7 

3 Arunachal Pradesh 
5.0 11 KV: 4.2, 33KV: 

4.0 
4 Bihar 8.72 7.85 
5 Chandigarh 3.8 3.6 
6 Chhattisgarh 6.92 6.92 
7 Delhi 4.5 4.0 
8 Goa 4.75 4.75 
9 Haryana 6.48 6.12 

10 Lakshwadeep 7.8 7.8 
11 Madhya Pradesh 6.9 6.9 
12 Meghalaya 8.5 8.5 
13 Odisha 5.0 5.0 
14 Puducherry 5.75 5.75 
15 Punjab 6.28 6.28 
16 Telangana 6.0 6.0 

17 
UT OF DandNH AND 

DandD 
5.1 4.9 

18 Uttarakhand 7.0 7.0 
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19 West Bengal 6.0 6.0 
 

 

अटल भूजल योजना का कायाªÆ वयन  

3438. ®ीमती हमेा मािलनी: 

 ³या जल शिĉ मýंी यह बताने कì कृपा कर¤गे िक: 

(ङ) ³ या सरकार Ĭारा अटल भूजल योजना का कायाªÆ वयन िकया जा रहा है और यिद हां, तो 

तÂ सबंंधी Ê यौरा ³ या है;  

(च) ³ या उ³ त योजना के अंतगªत राº यŌ Ĭारा कई पहल कì गई ह§ और यिद हां, तो तÂ सबंंधी Ê यौरा 

³ या है; और  

(छ) ³ या अब तक कì ÿगित के आधार पर उ³ त योजना के समú ÿभाव का कोई आकलन िकया 

गया है और यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है और इसके ³ या पåरणाम रहे ?  

जल शिĉ मýंालय म¤ राºय मýंी (डॉ. राज भूषण चौधरी ): 

(क): भारत सरकार Ĭारा 7 राºयŌ नामतः हåरयाणा, गजुरात, कनाªटक, मÅय ÿदेश, महाराÕů, 

राजÖथान और उ°र ÿदेश के 80 िजलŌ के 229 जल कì कमी वाले 8,203 úाम पंचायतŌ (जीपी) 

म¤ 6000 करोड़ Łपये के कुल पåरÓयय से Öथायी भूजल ÿबंधन के उĥेÔय से सामुदाियक भागीदारी 

ŀिĶकोण के माÅयम से भजूल Öतर म¤ िगरावट को रोकने के िलए िदनांक 01.04.2020 स े6 वषŎ कì 

अविध के िलए क¤ þीय ±ेý कì योजना अटल भूजल योजना का कायाªÆवयन िकया जा रहा है।  

(ख): अटल भूजल योजना भूजल के संर±ण के िलए सूàम िसंचाई, फसल िविवधीकरण, पाइपलाइनŌ 

के उपयोग आिद जैसे मांग प± उपायŌ पर Åयान क¤ िþत करने वाली एक िविशĶ योजना है। úाम 

पंचायत-वार जल सरु±ा योजनाए ं(डÊÐयूएसपी) िजनम¤ जल बजट और ÿÖतािवत मांग प± के उपायŌ  

जैसे सूàम िसंचाई, फसल िविवधीकरण, पाइपलाइनŌ का उपयोग आिद और चेक डैम, फामª तालाब, 

åरचाजª शाÉट और अÆय कृिýम पुनभªरण/जल संर±ण सरंचनाओ ंजैसे आपूितª प± के उपायŌ के 
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संबंध म¤ िववरण शािमल ह§, को चालू योजनाओ ंके अिभसरण के माÅयम से तैयार और िनÕपािदत 

िकया जाता है। अटल भूजल योजना के तहत िकए गए ÿमुख पहल / िनÕकषª िनÌनिलिखत ह§: 

i. समुदायŌ को यथोिचत िनणªय लेने म¤ स±म बनाने के िलए भागीदार राºयŌ Ĭारा सूचना 

ÿकटीकरण के िविभÆन उपायŌ जैसे क¤ þ/राºय वेब पोटªल, ÿÂयेक úाम पंचायत म¤ िडÖÈल े

बोडª, सोशल मीिडया, वॉल प¤िटंग, पÌैफलेट/āोशर का िवतरण, सावªजिनक बैठक¤ , ³यूआर 

कोड और अटल जल मोबाइल एिÈलकेशन के उपयोग के माÅयम से सभी अटल जल úाम 

पंचायतŌ म¤ भूजल संबंधी आकड़Ō को सवª सलुभ बनाया गया है। 

ii. राºयŌ Ĭारा सभी अटल जल úाम पंचायतŌ के िलए जल बजट और समदुाय आधाåरत जल 

सरु±ा योजनाए ंतैयार कì गई है। 

iii. सहभागी राºयŌ Ĭारा जल आपूितª के अंतगªत यथा ÿÖतािवत आपूितª प± और मांग प± उपायŌ 

के कायाªÆवयन के िलए चालू/नई ÖकìमŌ के माÅयम से 4,600 करोड़ Łपए कì रािश एकिýत 

कì गई है। 

iv. भागीदार राºयŌ म¤ लगभग 6.7 लाख हे³टेयर ±ýे को िűप, िÖÿंकलर, मिÐचंग, फसल 

िविवधीकरण आिद सिहत कुशल जल उपयोग ÿथाओ ंके तहत शािमल िकया गया है। 

v. 77,000 से अिधक कृिýम पुनभªरण/जल संर±ण संरचनाओ ंका िनमाªण िकया गया है। 

vi. वषª 2024 म¤ 1,333 úाम पंचायतŌ और 61 ÊलॉकŌ के जल Öतर म¤ विृĦ हòई है। 

(ग): हाल ही म¤ भारतीय गुणव°ा पåरषद (³यूसीआई) को अटल भूजल योजना के समú ÿभाव 

आकलन अÅययन के िलए िनयĉु िकया गया है। 

राÕůीय राजमागª-7 का चौड़ीकरण 

3439. ®ी उºजवल रमण िसहं: 

³या सड़क पåरवहन और राजमागª मýंी यह बताने कì कृपा कर¤गे िक:  
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(क) ³या सरकार के पास िमजाªपरु और ÿयागराज को जोड़ने वाले राÕůीय राजमागª 07 (एनएच-07) 

को चार लेन या छह लेन वाले राजमागª के łप म¤ िवÖताåरत करने का कोई ÿÖताव है और यिद 

हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या सरकार ने एनएच-07 के चौड़ीकरण के िलए िनिवदाए ंजारी कì ह§ और यिद हां, तो तÂसंबंधी 

Êयौरा ³या है; और 

(ग) इस पåरयोजना पर िकतना Óयय अनमुािनत है? 

सड़क पåरवहन और राजमागª मýंी  (®ी िनितन जयराम गडकरी): 

(क) से (ग): उÂ तर ÿदेश राº य म¤ रारा (एनएच) सिहत राÕůीय राजमागŎ (एनएच) का िवकास और 

अनरु±ण एक सतत् ÿिøया है। राÕůीय राजमागŎ पर िनमाªण कायª यातायात सघनता, संपकª ता कì 

आवÔयकता, पारÖपåरक ÿाथिमकता, पीएम गित शिĉ राÕůीय माÖटर Èलान के साथ तालमेल और 

िनिधयŌ कì उपलÊ धता के आधार पर राÕůीय राजमागŎ (एनएच) को यातायात योµ य िÖ थित म¤ बनाए 

रखने के िलए िकए जाते ह§। 

 ÿयागराज रारा-35 Ĭारा िमजाªपरु से जुड़ा हòआ है। सरकार ने ÿयागराज और िमजाªपरु के बीच 

रारा-35 के 4-लेन एनएच मानकŌ के अनुसार उÆ नयन हेत ु िवÖ तृत पåरयोजना åरपोटª (डीपीआर) 

तैयार करने का कायª ÿारंभ कर िदया है।  

 वाराणसी और हनमुना (उ.ÿ./म. ÿ. सीमा) वाया िमजाªपरु को जोड़ने वाले राÕůीय राजमागª 

(पुराना रारा-07) को 4-लने रारा िवÆ यास (कॉिÆ फगरशेन) म¤ पहले ही उÆ नत कर िदया गया है।   

 

CLEANING OF YAMUNA RIVER 

3440.  SHRI KALYAN BANERJEE: 

Will the Minister of JAL SHAKTI be pleased to state: 
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(a) the details of action taken/proposed to be taken to address the cleaning and 

other issues of Yamuna River particularly in National Capital Territory 

Region; and 

(b) the status of implementation of recommendations in the Report of the 

Standing Committee on Water Resources on 'River Bed Management in 

Delhi' for controlled dredging to remove debris and heavy metals from the 

river bed for revival and cleaning of Yamuna River? 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ 

BHUSHAN CHOUDHARY): 

(a):   The Government of India (GoI) launched the Namami Gange Programme 

(NGP) in 2014-15 for the rejuvenation of river Ganga and its tributaries (including 

Yamuna) for five years, up to March 2021 and has been further extended to 

March 2026. Under NGP for River Yamuna, 33 projects have been sanctioned 

for the creation of a sewerage treatment capacity of 2,130 million litres per day 

(MLD) at a cost of ₹ 5,911 crores. The list of projects is given in the enclosed 

Statement. 

In addition, Central Pollution Control Board (CPCB), regularly monitors 

river water quality parameter, inspection of Sewage Treatment Plants (STPs), 

and has issued directions dated 12.11.2024 to Delhi Pollution Control Committee 

under Section 18(1) (B) of the Water (Prevention and Control of Pollution) Act, 

1974 regarding non-compliance status of Sewage Treatment Plants (STPs) 

installed in Delhi. 
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The Government of National Capital Territory (NCT) of Delhi is working on 

the following sewage infrastructure enhancement projects: - 

a. Rehabilitation of existing 3 STPs at Kondli Phase II, Rithala Phase I, and 

Yamuna Vihar Phase –II; 

b. Upgradation and increasing capacity of existing STPs; 

c. Construction of New STPs at Sonia Vihar; 

d. Interceptor sewer projects.        

All the operational STPs of Delhi Jal Board (DJB) are being monitored by 

DPCC every month and analysis reports are available on the website of Delhi 

Pollution Control Committee (DPCC). DPCC issues communication with the DJB 

to meet prescribed standards on a regular basis. 

Delhi Jal Board has informed that each contract has provision of penalty 

in case of non-achievement of guaranteed parameters of treated effluent, etc. 

and, payment is withheld/recovered time to time for non-compliances. In case 

the agencies do not respond properly even after repeated communication there 

is a provision to blacklist/debar from DJB tendering.  DJB has taken action on 

defaulting firms at various sites.  

(b):    The controlled dredging in the river bed is managed by Irrigation and Flood 

Control Department, Government of Delhi.  In this regard, Delhi Government has 

taken expert services of the  institution Central Water and Power Research 

Station (CWPRS), Pune . 
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STATEMENT 
The list of projects sanctioned under Namami Gange Programme for 

rejuvenation of river Yamuna: 

Sl.No Name of Project  
Treatment 
Capacity 
(MLD) 

Sanctioned 
Cost (₹ In 
crore) 

Status 

Uttar Pradesh 

1 

Rehabilitation of  Sewerage 
Infrastructure and 
Augmentation/Upgradation  of STP (4 
MLD) in Vrindavan 

4 42.82 Completed 

2 
Rehabilitation/Renovation of Mathura 
sewerage scheme at Masani  

67.8 460.45 Completed 

3 
Interception and Diversion with 
Rehabilitation work in Agra 

177.6 842.25 
Under 
Progress 

4 
Interception and Diversion and STP 
works Baghpat                     

14 77.36 Completed 

5 
Interception and Diversion works in 
Firozabad               

0 51.08 Completed 

6 
Interception and Diversion works in 
Etawah 

44.94 140.6 Completed 

7 
Interception and Diversion works in 
Muzaffarnagar 

54.50 234.03 
Under 
Progress 

8 
Interception and Diversion works in 
Budhana 

10 48.76 Completed 

9 

Upgradation of Infrastructure of Existing 
CETP for Textile Printing Units at 
Mathura Industrial Area, Muthura 
(6.25MLD) 

6.25 13.87 Completed 

10 
IandD and STP Works for balance drains 
in Mathura 

60 292.56 
Under 
Progress 

11 
Interception and Diversion works in 
Kairana 

15 78.42 Completed 

12 IandD and STP Works in Chhata 6 56.15 
Under 
Progress 

13 IandD and STP Works in Kosi 12 66.59 
Under 
Progress 
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14 IandD and STP Works in Vrindavan 13 77.7 
Under 
Progress 

15 IandD and STP works in Hathras 24 128.91 
Under 
Progress 

16 IandD and STP works in Saharanpur 135 577.23 
Under 
Progress 

17 IandD and STP works in Banat 5 48.71 
Under 
Progress 

18 
IandD and STP works in Babri 
andBantikhera 

5 55.47 
Under 
Progress 

19 IandD and STP works in Thanabhawan 10 97.19 
Under 
Progress 

20 IandD and STP works in Shamli 40 206.02 
Under 
Progress 

21 IandD and STP works in Deoband 20 134.71 Tendering 
Delhi 

1 Rehabilitation of Trunk Sewer No.4  0 87.43 Completed 
2 Rehabilitation of Trunk Sewer No.5 0 83.4 Completed 

3 
Rehabilitation and upgradation of Kondli 
Phase-I STP (45 MLD), Phase-II STP 
(114 MLD) and Phase-III STP (45 MLD)  

204 239.11 Completed 

4 Rehabilitation of Rising Mains 0 59.13 Completed 
5 Rehabilitation of Trunk Sewers 0 43.92 Completed 
6 Rehabilitation of Rising Main     0 45.4 Completed 

7 
Rehabilitation and up-gradation of 
Phase-I STP (182 MLD)    

182 211.79 Completed 

8 
Construction of 564 MLD (124 MGD) 
Waste Water Treatment Plant (WWTP)  

564 665.78 
Under 
Progress 

9 
Construction of 318 MLD (70 MGD) at 
Coronation Pillar, Delhi 

318 515.07 Completed 

Himachal Pradesh 

1 
Sewerage scheme for Zone II and III of 
Paonta Sahib 

3.16 11.57 Completed 

Haryana 

1 
Sewerage and Sewage Treatment Plant 
(STP) in Panipat 

90 129.51 
Completed 
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2 
Sewerage and Sewage Treatment Plant 
(STP) in Sonipat 

55 88.36 
Completed 

  

PRICE OF LPG CYLINDERS 

3441. SHRI ANAND BHADAURIA: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state: 

(a) whether the Government has announced to provide cylinders to LPG 

consumers at Rs. 500/- per cylinder in various States; 

(b) if so, the details thereof; 

(c) the details of the consumers who are being provided LPG cylinders at Rs. 

500/ per cylinder, State/UT-wise; and 

(d) the details where the Government is planning to provide cylinders at the said 

rate during 2025-26, State/UT-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

(a) to (d):  India imports about 60% of the domestic LPG consumed. Price of LPG 

in the country is linked to its price in the international market. While the average 

Saudi CP (international benchmark for LPG pricing) rose by 63% (from US$ 

385/MT in July 2023 to US$ 629/MT in February 2025), the effective price for 

Pradhan Mantri Ujjwala Yojana (PMUY) consumers for domestic LPG was 

reduced by 44% (from Rs. 903 in August 2023 to Rs. 503 in February 2025).  
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The retail selling price of a 14.2 Kg domestic LPG cylinder is currently Rs. 

803 (Delhi). After a targeted subsidy of Rs. 300/cylinder to PMUY consumers, 

Government of India is providing 14.2 Kg LPG cylinders at an effective price of 

Rs.503 per cylinder (Delhi price). This is available to more than 10.33 crore 

Ujjwala beneficiaries, across the country. A few State Governments are providing 

some additional subsidy on LPG refills and bear the additional cost from their 

respective budgets. 

 

इलेि³ůक वाहनŌ के िलए सावªजिनक चािज«ग Öटेशन  

3442. ®ी सजंय उ°मराव देशमुख:    

 ³या िवīुत मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने सावªजिनक और िनजी ±ेýŌ म¤ िविभÆन संकटúÖत िवīतु पåरयोजनाओ ंकì 

पहचान कì ह§;  

(ख) यिद हां तो राºय/संघ राºय ±ेý, कंपनी, पåरयोजना और ±मतावार तÂसबंधंी Êयौरा ³या है;  

(ग) िपछले तीन वषŎ और चालू वषŎ के दौरान अÆय सावªजिनक और िनजी ±ýे कì कंपिनयŌ Ĭारा 

अिधúहीत ऐसी पåरयोजनाओ ंकì सं´या, कंपनी और पåरयोजनावार िकतनी ह§; 

(घ) ³या ब§कŌ से साथ–साथ नकदी कì ÿचुरता वाली सावªजिनक ±ेý कì कंपिनयŌ को ऐसी 

संकटúÖत िवīतु कंपिनयŌ के शेयर खरीदने के िलए िनिधयŌ का पनुगªठन करने हेतु िनद¥श जारी 

करने के िलए कहा गया है; और  

(ङ) यिद हा,ं तो तÂसंबंधी Êयौरा ³या है और इन ब§कŌ/कंपिनयŌ कì ÿितिøया ³या है?  

िवīुत मýंालय म¤ राºय मýंी; तथा नवीन और नवीकरणीय ऊजाª मýंालय म¤ राºय मýंी  (®ी 

®ीपाद येसो नाईक): 
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(क) और (ख): 49 िवīतु पåरयोजनाओ ंकì पहचान संकटúÖत पåरसंपि°यŌ के łप म¤ कì गई थी, 

िजनकì कुल ±मता ~47.5 गीगावाट है। इन पåरयोजनाओ ंका Êयौरा, उनकì वतªमान िÖथित को 

दशाªते हòए, संलµन िववरण-I पर िदया गया है। 

(ग): इन 49 संकटúÖत पåरयोजनाओ ंम¤ से 30 पåरयोजनाओ ंका समाधान कर िदया गया है, िजसम¤ 

अÆय सावªजिनक और िनजी ±ेý कì कंपिनयŌ Ĭारा िपछले तीन वषŎ और वतªमान वषª म¤ अिधúिहत 

15 पåरयोजनाए ं शािमल ह§, जैसा िक संलµन िववरण-II पर िदया गया है। इसके अलावा, 9 

पåरयोजनाए ंसमाधान कì ÿिøया म¤ ह§। 

(घ) और (ङ): िवīतु मýंालय ने संकटúÖत िवīतु पåरसंपि°यŌ को अपने िनयंýणाधीन के िलए 

राÕůीय कंपनी कानून Æयायािधकरण (एनसीएलटी) कì कॉपōरेट िदवाला समाधान ÿिøया 

(सीआईआरपी) म¤ भाग लेने के िलए सभी राºयŌ/उÂपादन कंपिनयŌ को िदनांक 01.11.2023 को 

एक एडवाइजरी जारी कì थी।  

िववरण-I 
सकंटúÖत पåरयोजनाओ ंका Êयौरा  

øम 
स.ं  

पåरयोजना का नाम राºय 
±मता 

(मेगावाट) 
(I) समाधान हो चुकé पåरयोजनाए-ं     

1 िसÌहापरुी एनजê िलिमटेड आňं ÿदेश 600 

2 
कांित िबजली उÂपादन िनगम िलिमटेड -
एनटीपीसी 

िबहार 
390 

3 डीबी पावर िलिमटेड छ°ीसगढ़ 1200 
4 कोरबा वÖेट पावर कंपनी िलिमटेड छ°ीसगढ़ 600 
5 जीएमआर छ°ीसगढ़ छ°ीसगढ़ 1370 
6 आरकेएम पॉवरजेन िलिमटेड छ°ीसगढ़ 1440 
7 एथेना छ°ीसगढ़ पावर िलिमटेड छ°ीसगढ़ 1200 
8 आधिुनक पावर िलिमटेड झारखंड 540 
9 एÖसार पावर महान िलिमटेड मÅय ÿदेश 1200 
10 जेपी बीना एमपी  मÅय ÿदेश 500 
11 जेपी िनगरी मÅय ÿदेश 1320 
12 अवंथ झाबआु पावर िलिमटेड मÅय ÿदेश 600 
13 अदानी पावर महाराÕů िलिमटेड महाराÕů 3300 
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øम 
स.ं  

पåरयोजना का नाम राºय 
±मता 

(मेगावाट) 
14 जीएमआर वरोरा एनजê िलिमटेड महाराÕů 600 
15 जीएमआर कमलांगा िलिमटेड ओिडशा 1050 
16 िजंदल इंिडया थमªल पावर िलिमटेड ओिडशा 1200 
17 इंडÖůीज़ बाराथ उÂकल िलिमटेड ओिडशा 700 
18 ल§को अनपरा उ°र ÿदेश 1200 
19 ÿयागराज पावर जेन कापōरशेन िलिमटेड उ°र ÿदेश 1980 
20 डीवीसी रघुनाथपुर पिĲम बंगाल 1200 
21 जीवीके गोइंदवाल सािहब पावर Èलांट पंजाब 540 
22 मोनेट पावर कंपनी िलिमटेड ओिडशा 1050 
23 केएसके महानदी पावर कंपनी िलिमटेड छ°ीसगढ़ 3600 
24 ल§को अमरकंटक पावर िलिमटेड छ°ीसगढ़ 1920 
25 एसकेएस पावर िलिमटेड छ°ीसगढ़ 1200 
26 अमतृ जल व¤चसª ÿाइवेट िलिमटेड आňं ÿदेश 1 
27 वीएस िलµनाइट पावर ÿाइवेट िलिमटेड राजÖथान 135 
28 मीना±ी एनजê ÿाइवेट िलिमटेड आňं ÿदेश 1000 
29 नागई पावर ÿाइवेट िलिमटेड तिमलनाडु 150 
30 कॉपōरटे पावर िलिमटेड झारखंड 540 
  कुल योग 32326 

(II) सभंािवत समाधान वाली पåरयोजनाए ं(एनसीएलटी के अंतगªत या बाहर) - 

1 
र°न इंिडया पावर िलिमटेड - नािसक [िसÆनर 
टीपीपी] 

महाराÕů 
1350 

2 कोÖटल एनज¥न ÿाइवेट िलिमटेड तिमलनाडु 1200 
3 टीआरएन एनजê ÿाइवेट िलिमटेड छ°ीसगढ़ 600 
4 िहरणमय एनजê िलिमटेड पिĲम बंगाल 450 
5 भþेĵर िवīतु ÿाइवेट िलिमटेड गजुरात 300 
6 µलोबल मेटल एडं एनजê ÿाइवेट िलिमटेड महाराÕů 10 
7 ®ीकांत एनजê महाराÕů 2 

8 
भावनगर बायोमास पावर ÿोजे³ट्स ÿाइवेट 
िलिमटेड 

गजुरात 
10 

9 ®ी महेĵर हाइडल पावर कंपनी िलिमटेड मÅय ÿदेश 400 
  कुल योग 4322 

(III) अÓयवहायª पåरयोजनाए/ंपåरसमापनाधीन   

1 ईÖट कोÖट एनजê ÿा. िलिमटेड (एथेना) आňं ÿदेश 1320 
2 एÖसार पावर झारखंड िलिमटेड झारखंड 1200 
3 ल§को बबांध ओिडशा 1320 
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øम 
स.ं  

पåरयोजना का नाम राºय 
±मता 

(मेगावाट) 
4 वंदना िवīतु िलिमटेड छ°ीसगढ़ 270 
5 वीज़ा पावर िलिमटेड छ°ीसगढ़ 1200 
6 केवीके नीलांचल पावर िलिमटेड ओिडशा 1050 
7 ल§को िवदभª पावर िलिमटेड महाराÕů 1320 
8 इंडÖůीज़-बराथ पावर (मþास) िलिमटेड तिमलनाडु 660 
9 जस इÆĀाÖů³चर कैिपटल ÿाइवेट िलिमटेड िबहार 1320 
10 कोनसीमा गैस पावर िलिमटेड आňं ÿदेश 445 
  कुल योग  10105 
  कुल  47563 

 

िववरण-II 
िपछले तीन वषŎ और इस वषª के दौरान अÆय सावªजिनक और िनजी ±ेý कì कंपिनयŌ Ĭारा 
अिधúिहत संकटúÖत पåरयोजनाओ ंका Êयौरा  

øम 
स.ं  

पåरयोजना  कंपनी  

सावªजिनक ±ेý कì कंपिनयŌ Ĭारा अिधúिहत 
1  झाबआु पावर िलिमटेड एनटीपीसी िलिमटेड  
2 जीवीके गोइंदवाल सािहब पावर 

Èलांट 
पंजाब राºय िवīतु िनगम िलिमटेड (पीएसपीसीएल) 

िनजी ±ेý कì कंपिनयŌ Ĭारा अिधúिहत 
1 एसकेएस पावर िलिमटेड सारदा एनजê एडं िमनरÐस िलिमटेड (एसईएमएल) 
2 इंडÖůीज़ बरथ उÂकल िलिमटेड जेएसडÊÐयू एनजê िलिमटेड 
3 केएसके महानदी पावर कंपनी 

िलिमटेड 
जेएसडÊÐयू एनजê िलिमटेड 

4 मोनेट पावर कंपनी िलिमटेड िजंदल Öटील एडं पावर 
5 एथेना छ°ीसगढ़ पावर िलिमटेड वेदांता िलिमटेड 
6 िसÌहापरुी एनजê िलिमटेड िजंदल पावर िलिमटेड 
7 एÖसार पावर महान िलिमटेड अडानी पावर िलिमटेड 
8 ल§को अनपरा मेघा इंजीिनयåरगं एडं इĀंाÖů³चर िलिमटेड 
9 अमतृ जल व¤चसª ÿाइवेट िलिमटेड ®ी अशोक सरुाना, Ôयामाली िस³योåरटी एडं 

कंसÐट¤सी ÿाइवेट िलिमटेड और ®ी नागेश गोयनका 
का कॉÆसॉिटªयम 

10 वीएस िलµनाइट पावर ÿाइवेट 
िलिमटेड 

शेरीशा टे³नोलॉजीज 
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11 मीना±ी एनजê ÿाइवेट िलिमटेड वेदांता िलिमटेड 
12 ल§को अमरकंटक पावर िलिमटेड अदानी पावर िलिमटेड 
13 नागाई पावर ÿाइवेट िलिमटेड Öमाटªजेन इंĀा ÿाइवेट िलिमटेड 

 

MSME CENTRE IN ROURKELA 

3443.  SHRI BALABHADRA MAJHI: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a) whether the MSME Centre in Rourkela has not yet been set up even after six 

years of approval by the Cabinet Committee on Economic Affairs, if so, the 

details therof; 

(b) whether an amount of Rupess two hundred crore has already been allocated 

for this purpose by the Government and about fifteen acres of land has also 

been earmarked and if so,the details thereof; 

(c) the complete details and the current status of this project; 

(d) the steps being taken by the Government to expedite completion of this 

project; and 

(e) the timeline targeted for its completion? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a): The Cabinet Committee on Economic Affairs (CCEA) had approved the 

scheme “Establishment of New Technology Centres/ Extension Centres” on 

01.11.2018, under which 20 Technology Centres are to be established. Rourkela 
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as one of the locations for establishment of Technology Centre under the scheme 

was approved on 05.11.2019. 

Land for establishment of Technology Centre is to be provided by the State 

Government. State Government of Odisha gave advance possession of land 

measuring 14.45 acres for Technology Centre Rourkela on 10.06.2022. 

As per the direction of CCEA, the Technology Centres are to be 

established in Public Private Partnership (PPP) mode, failing which, the 

Technology Centres will be established in autonomous mode. Land parcels for 

projects, which are necessary to initiate pre-project activities for PPP Projects, 

were received from State Governments majorly during the year 2023 and 2024 

for 09 other Technology Centres. 

Accordingly Detailed Project Reports (DPRs) and bidding documents for 

13 Technology Centres, where land was in possession of Ministry of MSME, 

have been prepared as per the guidelines for PPP projects issued by Department 

of Economic Affairs, Ministry of Finance with the approval of Competent 

Authority. Bids have been floated on 11.11.2024 inviting proposals from private 

player for establishment of Technology Centre in 13 locations, including 

Technology Centre Rourkela. 

(b) and (c): As per the approval of CCEA, the budgeted allocation for the scheme 

was Rs. 6,000 crores. Technology Centres were to be established at an 

estimated cost of Rs.200 crore each. While approving the extension of the 

scheme in July 2022, the allocated budget for the scheme was revised to Rs 

3,500 crores on basis of expected fund flow from private players for PPP 
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projects. This includes revised estimated cost of Rs.125 crores for each 

Technology Centre.  

The State Government of Odisha has provided 14.45 acre of land for 

establishment of Technology Centre at Rourkela. 

(d) and (e): The bids for 13 Technology Centres including Technology Centre 

Rourkela have been invited on 11.11.2024. In case there is no response from 

private player the Technology Centre will be established in autonomous mode. 

The construction period for Technology Centre Rourkela is approximately 2 

years.  

ईएमआरएस कì Öथापना 

3444. ®ी राजेश रजंन: 

³या जनजातीय कायª मýंी यह बताने कì कृपा कर¤गे िक : 

(क) ³या यह सच है िक सरकार देशभर म¤ एकलÓय मॉडल आवासीय िवīालय (ईएमआरएस) 

Öथािपत कर रही है और यिद हां, तो राºय/संघ राºय±ेýवार तÂसंबंधी Êयौरा ³या है; 

(ख) अब तक िनिमªत िकए गए और िनमाªणाधीन ईएमआरएस का राºय / सघं राºय±ेýवार और 

िजलावार Êयौरा ³या ह;ै 

(ग) उĉ उĥेÔय के िलए अब तक कुल Óयय कì गई धनरािश और भिवÕय म¤ िकए जाने वाले संभािवत 

Óयय का Êयौरा ³या है; और 

(घ) सरकार Ĭारा उĉ ईएमआरएस म¤ शै±िणक कायªकलाप कब तक शłु िकए जाने कì संभावना 

ह?ै 

जनजातीय कायª मýंालय म¤ राºय मýंी (®ी दुगाª दास उइके):  

(क): जनजातीय ब¸चŌ को उनके अपने पåरवेश म¤ नवोदय िवīालय के समान गणुव°ापूणª िश±ा 

ÿदान करने के िलए वषª 2018-19 म¤ एकलÓय आदशª आवासीय िवīालय (ईएमआरएस) कì क¤ þीय 
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±ेý योजना शłु कì गई थी। नई योजना के तहत, सरकार ने 440 ईएमआरएस Öथािपत करने का 

िनणªय िलया, 50% से अिधक अजजा आबादी और कम से कम 20,000 जनजातीय ÓयिĉयŌ 

(जनगणना 2011 के अनुसार) वाले ÿÂयेक Êलॉक म¤ एक ईएमआरएस होगा। 2019 से पहल,े शłु म¤ 

288 ईएमआरएस ÖकूलŌ को संिवधान के अनु̧ छेद 275 (1) के तहत अनदुान के अÆतगªत िव°पोिषत 

िकया गया था। तदनसुार, मýंालय ने दशे भर म¤ लगभग 3.5 लाख अजजा छाýŌ को लाभािÆवत करने 

के िलए कुल 728 ईएमआरएस Öथािपत करने का लàय रखा है। 

राºय/संघ राºय ±ेý-वार Êयौरा िनÌनानुसार है:- 

øम सं. राºय/संघ राºय±ेý Öवीकृत िवīालय  
1 आňं ÿदेश 28 
2 अŁणाचल ÿदेश 11 
3 असम 17 
4 िबहार 3 
5 छ°ीसगढ़ 75 
6 दादरा और नगर हवेली और दमन और दीव 1 
7 गजुरात 47 
8 िहमाचल ÿदेश 4 
9 जÌमू एवं कÔमीर 6 

10 झारखंड 91 
11 कनाªटक 12 
12 केरल 4 
13 लĥाख 3 
14 मÅय ÿदेश 71 
15 महाराÕů 39 
16 मिणपरु 21 
17 मेघालय 38 
18 िमजोरम 17 
19 नागाल§ड 22 
20 ओिडशा 114 
21 राजÖथान 31 
22 िसि³कम 4 
23 तिमलनाडु 8 
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24 तेलंगाना 23 
25 िýपरुा 21 
26 उ°र ÿदेश 4 
27 उ°राखंड 4 
28 पिĲम बंगाल 9 

  कुल योग 728 
(ख) : ईएमआरएस कì Öथापना के िलए राºय सरकार Ĭारा सभी बाधाओ ंसे मĉु 15 एकड़ भूिम 

उपलÊध कराया जाना आवÔयक है, तािक गुणव°ापूणª िश±ा ÿदान करने के िलए अनुकूल वातावरण 

का िनमाªण िकया जा सके तथा खेल और पाठ्येतर गितिविधयŌ के िलए बिुनयादी ढांचे का ÿावधान 

िकया जा सके।  728 ईएमआरएस म¤ से 07 ईएमआरएस के िलए संबंिधत राºय सरकारŌ Ĭारा उपयĉु 

भूिम उपलÊध नहé कराई गई है। शेष 721 Öवीकृत ईएमआरएस कì राºय-वार और िजला-वार िनमाªण 

िÖथित संलµन िववरण म¤ दी गई है। 

(ग) : 2019 म¤ ईएमआरएस क¤ þीय ±ेý योजना शłु होने से पहल,े 288 ईएमआरएस Öकूल संिवधान 

के अनु̧ छेद 275(1) के तहत अनुदान का एक घटक थे। 2019 म¤, ईएमआरएस कì योजना को 

Öथािपत, ÿबंिधत और कायाªिÆवत करने के िलए जनजातीय कायª मýंालय के तहत एक Öवाय° 

िनकाय के łप म¤ राÕůीय आिदवासी छाý िश±ा सिमित (एनईएसटीएस) कì Öथापना कì गई। जैसा 

िक एनईएसटीएस Ĭारा åरपोटª िकया गया, ईएमआरएस कì क¤ þीय ±ेý योजना के तहत वषª-वार Óयय 

इस ÿकार है: 

वषª लाख łपये म¤ 

2020-21        93,627.50  

2021-22     1,32,277.67  

2022-23     2,01,494.59  

2023-24     2,44,624.32  

2024-25 (अनुमािनत)     4,74,892.00  

कुल   11,46,916.08  

 इसके अलावा, एनईएसटीएस ने िव°ीय वषª 2025-26 म¤ 7338.36 करोड़ Łपये के आवंटन कì 

मांग कì है।   
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(घ) : देश भर म¤ सभी िøयाशील ईएमआरएस म¤ शै±िणक गितिविधयां पहले ही शłु हो चकुì ह§। 

सरकार अ¸छी तरह से ससुिºजत क±ाए,ं िव²ान और कंÈयूटर ÿयोगशालाए,ं पÖुतकालय और 

िडिजटल िश±ण सिुवधाए ंÿदान करके इन ÖकूलŌ के सचुाł संचालन को सुिनिĲत करने के िलए 

ÿितबĦ है। छाýŌ कì आवासीय आवÔयकताओ ंकì पूितª के िलए लड़कŌ और लड़िकयŌ के िलए 

अलग-अलग छाýावासŌ सिहत आवासीय सिुवधाए ंउपलÊध ह§। ईएमआरएस समú िवकास के िलए 

खेल, पाठ्येतर गितिविधयŌ और Óयावसाियक ÿिश±ण पर भी जोर दतेे ह§। इसके साथ, िश±ण 

गणुव°ा बढ़ाने के िलए एनसीईआरटी, एनआईईपीए और सीबीएसई जैसी संÖथाओ ंके सहयोग से 

ÿधानाचायŎ, िश±कŌ और कमªचाåरयŌ के िलए िनयिमत ÿिश±ण कायªøम आयोिजत िकए जाते ह§। 

छाýŌ के िलए उ¸च िश±ा के अवसरŌ को बेहतर बनाने के िलए जेईई और एनईईटी के िलए कोिचंग 

शłु कì गई है। उपयोिगता (वैÐयू) िश±ा और कåरयर मागªदशªन कायªøम छाýŌ को सिुव² कåरयर 

िवकÐप बनाने म¤ सहायता करते ह§। सीखने के अवसरŌ को और बढ़ाने के िलए, जेएवाईएकेएआर 

(जयकार) अंतåर± िश±ा कायªøम शłु िकया गया है। इस पहल का उĥेÔय युवा मानस (िवचारŌ) को 

अंतåर± संबंधी िश±ा ÿदान करना, अंतåर± अÆवेषण म¤ उनकì Łिच को बढ़ावा दनेा और अंतåर± 

िव²ान और ÿौīोिगकì के ±ेý म¤ भिवÕय के कåरयर के िलए ÿेåरत करना है। कåरयर मागªदशªन और 

मनोवै²ािनक परी±ण पहल के िलए तलाश कायªøम छाýŌ को उनकì ±मता, ŁिचयŌ और योµयता 

कì पहचान करने म¤ मदद करता है, और उÆह¤ उपयुĉ कåरयर पथ कì ओर मागªदशªन करता है। 

इसके अलावा, सभी ईएमआरएस म¤ शै±िणक गितिविधयŌ को सÓुयविÖथत करने के िलए एक 

क¤ þीय łप से संरिचत शै±िणक कैल¤डर लागू िकया गया है। पाठ्यøम म¤ एकłपता सिुनिĲत करने 

के िलए, मानकìकृत पाठ्यøम िवतरण (िडलीवरी) और मÐूयांकन सिुनिĲत करने के िलए अिधकतम 

ÖकूलŌ को सीबीएसई बोडª से संबĦ िकया गया है। 
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िववरण 
ईएमआरएस का राºय-वार एवं िजला-वार सारांश 

ø. स.ं  िजला िववरण सिहत राºय   िनिमªत िनमाªणाधीन 
    पूरा हòआ   ÿगित 

पर  
िनमाªण-पूवª 

चरण 
1 आňं ÿदेश- कुल 21 7   
1 अÐलूरी सीतारामा राजू 11 6   
2 एलŁु 1 0   
3 मÆयम पावªतीपुरम 4 1   
4 ÿकाशम 1 0   
5 एसपीएस नÐेलोर 1 0   
6 ®ीकाकुलम 1 0   
7 ितŁपित 2 0   
2 अŁणाचल ÿदेश- कुल 7 3   
1 पूवê काम¤ग 1 1   
2 कुŁंग कुमेय 1 0   
3 लोिहत 1 0   
4 िनचली िदबांग घाटी 1 0   
5 िनचला सबुनिसरी   1   
6 पापुम पार े   0   
7 तवांग 1 0   
8 ितरप 1 0   
9 पिĲम िसयांग 1 1   
3 असम- कुल 6 5 6 
1 ब³सा 2 0 1 
2 बारपेटा 1 0   
3 धेमाजी 1 0   
4 दीमा हसाओ 1 1 2 
5 गोलपाड़ा   0 1 
6 कामłप   1   
7 काबê आंगलŌग 1 2   
8 कोकराझार   1   
9 उदलगड़ुी   0 1 
10 पिĲम काबê आंगलŌग   0 1 
4 िबहार- कुल 2 1   
1 जमईु 1 0   
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2 कैमूर (भभआु)   1   
3 पिĲमी चंपारण 1 0   
5 छ°ीसगढ़- कुल 31 21 23 
1 बालोद 1 0   
2 बलौदाबाजार 1 0   
3 बलरामपरु 1 2 3 
4 बÖतर 2 0 4 
5 बीजापुर 1 3   
6 दंतेवाड़ा 1 1 2 
7 धमतरी 1 0   
8 गåरयाबंद 1 1   
9 गौरेला प¤űा मरवाही 2 1   
10 जांजगीर चांपा 1 0   
11 जशपरु 2 2 2 
12 कबीरधाम 1 0   
13 कांकेर 2 2 1 
14 कŌडागांव 1 0 4 
15 कोरबा 1 1 1 
16 कोåरया 1 0 2 
17 महासमुंद 1 0   
18 मुंगेली 1 0   
19 नारायणपरु 1 0 1 
20 रायगढ़ 2 2   
21 राजनंदगांव 2 0 1 
22 सकुमा 1 1 1 
23 सूरजपुर 1 2 1 
24 सरगजुा 2 3   
6 दादरा और नगर हवेली और दमन और दीव- कुल   1   
1 दादरा एवं नगर हवेली    1   
7 गुजरात- कुल 25 11 11 
1 अरवÐली 2 0   
2 बनास कंठा 2 0 1 
3 भłच 1 0 1 
4 छोटा उदेपुर 2 2   
5 दाहोद 3 3 1 
6 मिहसागर 1 0 1 
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7 नमªदा 2 3   
8 नवसारी 1 0 1 
9 पंचमहल 1 0   
10 साबर कंठा 1 2   
11 सूरत 1 1 2 
12 तापी 3 0 2 
13 डांग 2 0 1 
14 वडोदरा 1 0   
15 वलसाड 2 0 1 
8 िहमाचल ÿदेश- कुल 1 0 3 
1 चंबा   0 2 
2 िकÆनौर 1 0   
3 लाहौल और Öपीित   0 1 
9 जÌमू और कÔमीर- कुल 2 3 1 
1 अनंतनाग 1 0   
2 बांदीपरुा   0 1 
3 कुलगाम 1 0   
4 पंूछ   1   
5 राजौरी   2   
10 झारखंड- कुल 41 38 11 
1 चतरा 1 0   
2 धनबाद 1 0   
3 दमुका 2 3   
4 पूवê िसंहभूम 2 3   
5 गढ़वा 1 0   
6 िगåरडीह 1 0   
7 गोड्डा 1 0   
8 गमुला 1 8 3 
9 जामताड़ा 1 0   
10 खूंटी 2 4   
11 लातेहार 3 1   
12 लोहरदगा 5 0 1 
13 पाकुर 2 0 1 
14 पलामू 1 0   
15 रांची 4 4 1 
16 साहेबगंज 1 2 2 
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17 सरायकेला खरसावां 1 2   
18 िसमडेगा 3 5 1 
19 पिĲमी िसंहभूम 8 6 2 
11 कनाªटक- कुल 12 0   
1 बÐलारी 1 0   
2 बेलगावी 1 0   
3 चामराजनगर 1 0   
4 िच³कामगलŁु 1 0   
5 िचýदगुª 1 0   
6 कलबगुê 1 0   
7 कोडागू 1 0   
8 कोलार 1 0   
9 मैसूर 1 0   
10 रायचूर 1 0   
11 तुमकुŁ 1 0   
12 यादगीर 1 0   
12 केरल- कुल 2 1 1 
1 इडु³कì 1 0   
2 कासरगोड   1   
3 पल³कड़   0 1 
4 वायनाड 1 0   
13 लĥाख- कुल     0 3 
1 कारिगल   0 2 
2 लेह   0 1 
14 मÅय ÿदेश- कुल 42 23 6 
1 आलीराजपरु 3 1   
2 अनपुपुर 1 0 1 
3 बालाघाट 1 1   
4 बड़वानी 3 2 1 
5 बेतलु 1 3   
6 भोपाल   1   
7 बरुहानपरु   1   
8 िछंदवाड़ा 4 0   
9 धार 3 4   
10 िडंडोरी 2 2   
11 गनुा 1 0   
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12 हरदा   1   
13 होशंगाबाद 1 0   
14 इंदौर 1 1   
15 जबलपुर 2 1   
16 झाबआु 4 0   
17 खंडवा 1 0   
18 खरगोन 2 2   
19 मंडला 2 0 3 
20 रतलाम 1 1   
21 सतना 2 0   
22 सीहोर 1 0   
23 िसवनी 1 0 1 
24 शाहडोल 1 2   
25 Ôयोपुर 1 0   
26 सीधी 1 0   
27 िसंगरौली 1 0   
28 उमåरया 1 0   
15 महाराÕů- कुल 15 18 6 
1 अहमदनगर 1 0   
2 अमरावती 1 1   
3 चþंपुर 1 0   
4 धुले   2   
5 गड़िचरोली 1 4 2 
6 गŌिदया 1 0   
7 नागपरु 1 0   
8 नांदेड़ 1 0   
9 नंदरुबार 1 4 1 
10 नािसक 5 3   
11 पालघर 1 3 3 
12 थान े 1 0   
13 यवतमाल   1   
16 मिणपुर- कुल 5 12 4 
1 चंदेल   2   
2 चुराचांदपुर 1 2 1 
3 कामजŌग 1 0   
4 कांगपोकपी 1 1 1 
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5 िफ़रज़ॉल   1   
6 सेनापित   3   
7 ताम¤गलांग 1 1 2 
8 ट¤गनौपाल 1 0   
9 उखłल   2   
17 मेघालय- कुल 1 14 22 
1 पूवê गारो िहÐस   1 2 
2 पूवê ज§ितया िहÐस   0 2 
3 पूवê खासी िहÐस   1 6 
4 उ°री गारो िहÐस   1 1 
5 री भोई 1 0 2 
6 दि±णी गारो िहÐस   3 1 
7 दि±ण पिĲम गारो िहÐस   1 1 
8 दि±ण पिĲम खासी िहÐस   1 1 
9 पिĲम गारो िहÐस   1 4 
10 पिĲम ज§ितया िहÐस   1 2 
11 पिĲम खासी िहÐस   4   
18 िमजोरम- कुल 8 3 6 
1 आइजोल   2 1 
2 चÌफाई 1 0 2 
3 कोलािसब 1 0   
4 लॉÆगÂलाई 2 0   
5 लुंगलेई 1 0 2 
6 मािमत   1 1 
7 सेरिछप 1 0   
8 िसयाहा  2 0   
19 नागाल§ड- कुल 3 19   
1 मोन 1 1   
2 दीमापरु 1 1   
3 िकिफर े   1   
4 कोिहमा   3   
5 लŌगल¤ग   1   
6 मोकोकचुंग   5   
7 पेरने   2   
8 फ़ेक   1   
9 तुएनसांग 1 2   
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10 वोखा   1   
11 जÆुहेबोटो   1   
20 ओिडशा- कुल 50 43 18 
1 बलांगीर 1 0   
2 बालासोर 1 0   
3 देवगढ़ 1 0   
4 ढ¤कनाल   1   
5 गजपित 2 1 2 
6 जाजपरु 1 0   
7 झारसुगडुा 1 1   
8 कालाहांडी 2 0   
9 कंधमाल 2 3 5 
10 क¤ दझुार 4 4   
11 कोरापटु 5 4 3 
12 मÐकानिगरी 3 2 1 
13 मयूरभंज 16 7   
14 नबरगंपुर 1 7   
15 नआुपाड़ा 1 0   
16 रायगढ़ 2 5 2 
17 संबलपरु 1 2 1 
18 सुंदरगढ़ 6 6 4 
21 राजÖथान- कुल 27 4   
1 अलवर 2 0   
2 बांसवाड़ा 6 0   
3 बारां 1 0   
4 डूंगरपरु 3 1   
5 जयपरु 1 1   
6 करौली 1 0   
7 ÿतापगढ़ 3 1   
8 सवाई माधोपरु 1 0   
9 िसरोही 1 0   
10 टŌक 1 0   
11 उदयपुर 7 1   
22 िसि³कम- कुल 4 0   
1 गेिजंग 1 0   
2 मंगम 1 0   
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3 नामची 1 0   
4 पा³यŌग 1 0   
23 तिमलनाडु- कुल 7 0 1 
1 कÐलाकुåरची (िवÐलपुरुम) 1 0   
2 कांचीपरुम (च¤गलपĘó) 1 0   
3 नम³कल 1 0   
4 सलेम 1 0 1 
5 नीलिगरी 1 0   
6 िथŁवÆनमलाई 1 0   
7 ितŁप°ूर 1 0   
24 तेलंगाना- कुल 18 5   
1 आिदलाबाद 3 0   
2 भþािþ कोठागडेुम 3 4   
3 कामारड्ेडी 1 0   
4 खÌमम 1 0   
5 कोमाराम भीम आिसफाबाद 1 0   
6 महबबुाबाद 4 1   
7 महबूबनगर 1 0   
8 नगरकुरनूल 1 0   
9 िनजामाबाद 1 0   
10 राजÆना िसरिसला 2 0   
25 िýपुरा- कुल 7 12 2 
1 धलाई 1 3   
2 गोमती 3 3   
3 खोवाई 1 1 1 
4 उ°री िýपुरा   2 1 
5 िसपाहीजला   1   
6 उनाकोिट 1 0   
7 पिĲम िýपरुा 1 2   
26 उ°र ÿदेश- कुल 4 0   
1 बहराईच 1 0   
2 खीरी 1 0   
3 लिलतपरु 1 0   
4 सोनभþ 1 0   
27 उ°राखंड- कुल 2 2   
1 देहरादून 1 1   
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2 उदम िसंह नगर 1 1   
28 पिĲम बंगाल- कुल  7 0 1 
1 बांकुड़ा 1 0   
2 बीरभूम 1 0   
3 दि±ण िदनाजपरु 1 0   
4 जलपाईगुड़ी 1 0   
5 झारúाम 1 0   
6 किलÌपŌग   0 1 
7 पिĲम बधªमान 1 0   
8 पŁुिलया 1 0   

  कुल योग (721) 350 246 125 
 

MSME UNITS IN ASSAM 

3445.  SHRI PHANI BHUSAN CHOUDHURY: 

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 

pleased to state: 

(a) the number of Micro, Small and Medium Enterprises (MSMEs) units 

registered in the country since the year 2016, State and year-wise; 

(b) the number of MSME units currently operational in Assam; 

(c) the details of loans sanctioned to MSME units by banks in Assam from the 

year 2016-17 to the year 2024-25, Bank-wise; 

(d) the details of MSME units assisted by the Government in Assam, district-

wise; 

(e) whether the Government has infused equity of Rs. 50,000 crores under the 

MSME Self- Reliant India Fund and if so, the State-wise distribution with a 

focus on Assam; and 
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(f) the status and progress of the Emergency Credit Line Guarantee Scheme 

(ECLGS) for MSMEs with specific emphasis on Assam? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) and (b):  Udyam Registration Portal was launched on 01.07.2020. As on 

15.03.2025, the total number of MSMEs registered in the country and Assam 

State on the Udyam Registration (UR) Portal and Udyam Assist Platform was 

6.13 Crore and 10.82 Lakh respectively. State-wise and Year-Wise details are 

given in the enclosed Statement-I. 

(c): The credit disbursed by the Scheduled Commercial Banks (SCBs) to MSMEs 

in the state of Assam from FY 2017 is given in the enclosed Statement-II. 

(d): Under Prime Minister’s Employment Generation Programme, the number of 

units assisted in the state of Assam during 2021-22, 2022-23 and 2023-24 were 

3,855; 2,596 and 2,417 respectively. The district wise details are given in the 

enclosed Statement-III. 

(e): The Government of India has announced Fund of Funds with the 

nomenclature Self Reliant India (SRI) Fund to infuse Rs. 50,000 crore as equity 

funding in those MSMEs which have the potential and viability to grow and 

become large units. Out of the total fund of Rs. 50,000 Crore, there is a provision 

of Rs.10,000 Crore from Government of India and Rs.40,000 Crore through 

Private Equity / Venture Capital funds. This initiative is aimed at providing growth 
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capital to the deserving and eligible units of MSME sector. This is Central Sector 

Scheme, under which funds are not released to the State Government. 

As reported by NSIC Venture Capital Fund Limited (NVCFL), as on 

28.02.2025, total 60 Daughter Funds have been empanelled with NVCFL (Mother 

Fund) and by way of investing more than Rs. 10,979 Cr, 577 potential MSMEs 

have been assisted. The State-wise details are is given in the enclosed 

Statement-IV. 

(f): The Emergency Credit Line Guarantee Scheme (ECLGS) was launched in 

May, 2020 as part of Aatmanirbhar Bharat Abhiyaan to support eligible MSMEs 

and business enterprises in meeting their operational liabilities in view of 

disruption caused by COVID-19 pandemic. The Scheme was operational till 

31.03.2023. Beneficiaries’ details of ECLGS are given below. 

State 
Total No of 
Guarantees 

Issued 

Total Amount 
Guaranteed (Rs. In 

Cr) 

Assam 544,917 3,052.27 
All India 11,375,919 242,768.69 

 

STATEMENT-I 

State-wise total enterprises registered under Udyam Registration and Udyam Assist 
Platform* since 01.07.2020 to 15.03.2025 

Sl. 
No. 

State Name 
01/07/2020 

to 
31/03/2021 

FY 2021-
22 

FY 2022-
23 

FY 2023-
24 

FY 2024-25 
(01/04/2024 

- 
15/03/2025) 
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1 
ANDAMAN AND 
NICOBAR 
ISLANDS 

1,794 2,911 3,846 5,398 4,195 

2 
ANDHRA 
PRADESH 

64,744 146,408 244,253 1,315,893 1,369,552 

3 
ARUNACHAL 
PRADESH 

724 2,256 6,950 11,027 14,034 

4 ASSAM 17,178 72,295 133,434 403,404 455,689 
5 BIHAR 89,607 220,092 321,999 1,632,193 1,091,175 
6 CHANDIGARH 5,751 9,515 10,100 22,414 16,587 
7 CHHATTISGARH 32,817 68,410 108,174 474,722 379,663 
8 DELHI 89,376 134,552 178,735 419,247 303,102 
9 GOA 6,001 8,579 15,448 46,142 30,719 

10 GUJARAT 244,350 395,147 519,909 1,389,298 947,212 
11 HARYANA 102,788 179,405 236,685 518,539 521,086 

12 
HIMACHAL 
PRADESH 

12,729 26,770 47,037 88,252 97,300 

13 
JAMMU AND 
KASHMIR 

26,323 74,151 103,601 292,195 214,853 

14 JHARKHAND 42,802 82,665 141,811 614,095 364,222 
15 KARNATAKA 151,323 313,286 421,479 1,537,846 1,673,239 
16 KERALA 71,390 117,190 179,791 622,569 489,688 
17 LADAKH 728 2,291 3,200 7,184 4,060 
18 LAKSHADWEEP 39 207 332 395 1,115 

19 
MADHYA 
PRADESH 

111,082 244,747 842,831 1,372,227 1,337,234 

20 MAHARASHTRA 642,351 967,499 1,210,797 2,731,222 2,472,775 
21 MANIPUR 10,325 13,652 21,121 46,940 44,153 
22 MEGHALAYA 697 2,226 6,671 15,792 19,736 
23 MIZORAM 1,113 3,533 7,841 16,459 13,810 
24 NAGALAND 712 3,316 7,293 25,899 17,652 
25 ODISHA 49,164 105,577 171,315 1,043,615 565,445 
26 PUDUCHERRY 3,832 8,171 11,494 35,698 30,297 
27 PUNJAB 100,871 182,869 269,854 594,653 559,154 
28 RAJASTHAN 234,233 391,154 516,868 1,133,157 1,208,274 
29 SIKKIM 346 1,779 3,150 8,085 12,722 
30 TAMIL NADU 310,261 538,622 728,467 1,771,979 1,615,220 
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31 TELANGANA 97,019 160,641 230,268 1,022,717 860,603 

32 

THE DADRA 
AND NAGAR 
HAVELI AND 
DAMAN AND 
DIU 

3,034 4,141 5,065 9,501 7,202 

33 TRIPURA 1,675 6,702 16,580 168,615 66,077 

34 
UTTAR 
PRADESH 

217,266 413,221 1,469,903 2,519,835 1,925,371 

35 UTTARAKHAND 22,506 49,489 72,885 210,161 148,821 
36 WEST BENGAL 62,795 169,360 277,965 2,766,160 1,062,284 

Total:- 2,829,746 5,122,829 8,547,152 24,893,528 19,944,321 
        * Udyam Assist Portal launched on 11.01.2023 

STATEMENT-II 

Credit Disbursement by SCBs to MSMEs  in 
the state of Assam 
(Amount in crore) 
Sl. 
No. 

Financial Year Amount disbursed  

1 Mar-24 19,437.90 
2 Mar-23 14,483.37 
3 Mar-22 8,127.84 
4 Mar-21 12,943.83 
5 Mar-20 13,443.11 
6 Mar-19 13,926.73 
7 Mar-18 10,571.60 
8 Mar-17 7,339.13 
Source : Priority Sector Returns submitted by 
SCBs (excluding Regional Rural Banks) 
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STATEMENT-III 

District-wise PMEGP performance in Assam in terms of no. of units 
assisted 

Sr. 
No. 

District  No. of Units Assisted 
 2021

-22 
2022-

23 
2023-

24 
1 Bajali  0 6 49 
2 Baksa  109 34 67 
3 Barpeta  409 319 205 
4 Biswanath  45 36 17 
5 Bongaigaon  79 43 54 
6 Cachar  176 102 107 
7 Charaideo  31 10 5 
8 Chirang  42 36 31 
9 Darrang  107 52 60 

10 Dhemaji  146 96 73 
11 Dhubri  274 112 94 
12 Dibrugarh  161 145 136 
13 Dima Hasao  38 36 28 
14 Goalpara  74 26 30 
15 Golaghat  113 34 51 
16 Hailakandi  159 89 145 
17 Hojai  76 73 46 
18 Jorhat  90 54 50 
19 Kamrup  137 217 143 
20 Kamrup Metropolitan  150 122 146 
21 Karbi Anglong  82 47 43 
22 Karimganj  132 52 44 
23 Kokrajhar  137 89 77 
24 Lakhimpur  114 82 90 
25 Majuli  31 27 15 
26 Marigaon  59 39 32 
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27 Nagaon  161 131 136 
28 Nalbari  129 62 53 
29 Sivsagar  158 115 84 
30 Sonitpur  95 93 113 
31 South Salmara - 

Mankachar 
 23 29 14 

32 Tinsukia  214 144 158 
33 Udalguri  104 42 19 
34 West Karbi Anglong  0 2 2 

Total  3,85
5 

2,596 2,417 

 

STATEMENT-IV 

  State-wise details of Self Reliant India (SRI) Fund 
Scheme since inception as on 28.02.2025 

 Sl. 
No. 

Name of State No of Investee 
Companies 

1 Andhra Pradesh 3 
2 Assam 1 
3 Bihar 2 
4 Chandigarh 3 
5 Chhattisgarh 1 
6 Delhi 69 
7 Dadra and Nagar Haveli 1 
8 Goa 2 
9 Gujarat 23 
10 Haryana 49 
11 Himachal Pradesh 1 
12 Jharkhand 1 
13 Kerala 7 
14 Karnataka 151 
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15 Madhya Pradesh 7 
16 Maharashtra 144 
17 Odisha 9 
18 Puducherry 2 
19 Punjab 2 
20 Rajasthan 7 
21 Tamilnadu 27 
22 Tripura 1 
23 Telangana 39 
24 Uttarakhand 5 
25 Uttar Pradesh 15 
26 West Bengal 5 
  Total 577 

 

PROMOTION OF DOMESTIC FOOD PROCESSING MACHINERY  

3446. SHRI ARUN NEHRU:  

 Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to 

state:  

(a) the details of the measures taken/being taken by the Government to 

modernize India's food processing sector and promote domestic food 

processing machinery; 

(b) whether the Government has proposed to establish a dedicated mechanism 

to attract investments and standardize locally produced machinery and if so, 

the details thereof; 
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(c) whether the Government has any plan to address challenges in raw material 

access, regulations and technology transfer for the industry and if so, the 

details thereof; 

(d) the role of Research and Development (RandD) in enhancing the efficiency 

and competitiveness of domestic machinery; and 

(e) the initiatives taken/being undertaken by the Government to develop and 

enforce standards for locally manufactured food processing equipments? 

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING 

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS 

(SHRI RAVNEET SINGH):  

(a) : In order to promote and ensure overall development of Food Processing 

Industries, Ministry of Food Processing Industries (MoFPI) has been 

incentivizing setting up/expansion of related infrastructure through its Central 

Sector schemes namely Pradhan Mantri Kisan SAMPADA Yojana (PMKSY) 

Scheme, Production Linked Incentive Scheme for Food Processing Industry 

(PLISFPI) and Centrally Sponsored – Pradhan Mantri Formalization of Micro 

Food Processing Enterprises (PMFME) Scheme across the country. These 

schemes are not region or state specific but demand driven.  

Under Research and Development (RandD) component of the PMKSY 

Scheme, MoFPI extends financial assistance as grant-in-aid to Private 

organizations/ universities/institutions, Public funded organizations and 

recognized RandD laboratories both in public and private sector to promote and 

undertake demand driven RandD work in food processing sector for product and 
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process development, design and development of equipment, improved 

storage, shelf-life, packaging etc.   

Under the PMFME Scheme, financial assistance is being provided to 

micro food processing enterprises for acquiring new technologies and upgrading 

equipment. In addition, handholding support is provided to the beneficiary for 

project formulation, execution, access to credit, linkages to machine/equipment 

manufacturers, maintenance of hygiene and quality control etc.    

(b): MoFPI is incentivizing establishment of such facilities through its schemes of 

PMKSY, PMFME and PLIS, which are demand driven in nature and implemented 

across the country Apart from this, with the objective to boost investments and 

sourcing of Indian food products, MoFPI organized 3rd edition of a Mega Event, 

called “World Food India” during 19th to 22nd September 2024 at Bharat 

Mandapam, New Delhi to showcase domestic Industry and provide it with 

collaborative opportunities with international stakeholders. The event brought 

global food processing companies, innovators, supply chain stakeholders, 

equipment manufacturers, etc. on a collaborative platform and provide foreign 

companies with tie-up/ business opportunities with its Indian counterparts.  

(c): In order to promote local industries, One District One Product (ODOP) 

approach under PMFME Scheme has been adopted to reap the benefit of scale 

in terms of procurement of inputs, availing common services and marketing of 

products. It provides the framework for value chain development and alignment 
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of support infrastructure. The ODOP are identified by States / UTs based on the 

agriculture production, raw material availability, perishability of the product etc.  

In order to promote use of technology in Food Processing Sector, MoFPI 

extends Grant-in-Aid to educational and research institutions including Council 

of Scientific and Industrial Research (CSIR) recognized Research and 

Development (RandD) units in private sector for related demand driven RandD 

projects through its RandD scheme under PMKSY.   

In addition, National Institute of Food Technology, Entrepreneurship and 

Management (NIFTEM) Kundli and NIFTEM, Thanjavur, under administrative 

control of MoFPI, are also engaged in transfer of technology to industries, farmer 

producer organizations, startups, and others. Also, NIFTEM-T undertakes 

several consultancy services and industry sponsored research projects. The 

need for these projects originate from the industry and the technology developed 

by NIFTEM-T will be used by the industry after completion of the project. 

(d): Research and development (RandD) plays a crucial role in boosting the 

efficiency and competitiveness of domestic machinery. By fostering innovation, 

RandD helps improve product quality, reduce manufacturing costs, and enhance 

performance. It enables companies to stay ahead of market trends, adopt 

advanced technologies, and meet evolving consumer demands effectively. Thus, 

Research and Development (RandD) component of the PMKSY Scheme has 

been considered by Ministry.   
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(e): Schemes of MoFPI are, inter alia, intended to develop value-added products, 

bringing innovative technologies, enhancing productivity, enhancing product 

quality and safety standards etc.  

Based on the demand from the food industry, FPOs, MSMEs, etc, 

NIFTEMs design and develop identified machinery for food processing and 

transfer the designs to the manufacturers for large scale production and 

commercial sale of such machinery for end users. 

 

IMPLEMENTATION OF FRA IN TELANGANA  

3447. SHRI VAMSI KRISHNA GADDAM:  

Will the Minister of TRIBAL AFFAIRS be pleased to state:   

(a) the number of applications received for land titles under the Forest Rights Act 

(FRA), 2006 during the last five years, State-wise, specifically in Telangana, 

along with the status of their processing;   

(b) whether the Union Government has received any proposals or requests from 

the State Government of Telangana for expediting the resolution of podu land 

disputes and land title distribution in Chennur;   

(c) if so, the details thereof including the dates of such requests and the action 

taken thereon;   

(d) the details of the funds allocated and disbursed to Telangana for the 

implementation of the Forest Rights Act (FRA) during the last five years; and   
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(e) the timeline set by the Government for resolving all pending podu land 

disputes in Telangana and the reasons for delays, if any?  

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI 

DURGA DAS UIKEY): 

(a): As per the Scheduled Tribes and Other Traditional Forest Dwellers 

(Recognition of Forest Rights) Act, 2006 and Rules made thereunder, State 

Governments are responsible for implementation of various provisions of the Act 

while the Ministry of Tribal Affairs seeks Monthly Progress Report from  the 

States / UTs. FRA is being implemented in 20 States (including Telangana) and 

1 UT.    

As reported by States/UTs, cumulatively across the country till 28th February, 

2025, a total of 51,04,904 claims filed at Gram Sabha Level comprising 

48,99,903 individual and 2,05,001 community claims and a total of 25,03,453 

titles have been distributed, comprising 23,85,334 individual and 1,18,119 

community titles. The state wise details (including Telangana) are given in the 

enclosed Statement-I. The details of number of claims filed at Gram Sabha 

(individual and community), the number of claims accepted (Titles distributed), 

state wise for more than last five years, are available at this Ministry’s website- 

on FRA- Monthly Progress Report-  https://tribal.nic.in/FRA.aspx.  

(b), (c) and (e): Since implementation of the Act is the prerogative of the State 

Government, this Ministry has not received any proposal or request from any 

State including Telangana for land distribution. With regard to podu land 
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disputes, State Government of Telangana has informed that there are no Podu 

land disputes.  

(d): The details of approved activities along with approved funds for 

implementation of Forest Rights Act, 2006 for the State of Telangana under the 

scheme of ‘Support to TRIs’ of Ministry of Tribal Affairs are given in the enclosed 

Statement-II. Further, Government of India in the current year has launched the 

Dharti Aaba Janjatiya Gram Utkarsh Abhiyan (DAJGUA). The Abhiyan envisions 

saturation of critical gaps in social infrastructure, health, education, livelihood, 

through 25 interventions implemented by 17-line ministries of Govt. of India by 

convergence and outreach; and ensures holistic and sustainable development 

of tribal areas and communities. One of the interventions is related to 

comprehensive implementation of FRA and under this intervention, all States 

including Telangana inter alia are to be supported with financial assistance for 

setting up of FRA cells and also digitalisation of data and claim process. 

STATEMENT-I 

State wise details of claims filed and titles distributed, as per information 
received from States/ UT upto 28.02.2025: 

S. 
No. 

States No. of Claims filed  No. of Titles Distributed  

Individual Community Total Individual Community Total 

1 Andhra 
Pradesh 

285,087 3,294 288,381 226,651 1,822 228,473 

2 Assam 148,965 6,046 155,011 57,325 1,477 58,802 
3 Bihar 4,696 0 4,696 191 0 191 
4 Chhattisgarh 888,028 53,949 941,977 478,563 49,270 527,833 
5 Goa 9,757 379 10,136 856 15 871 
6 Gujarat 182,869 7,187 190,056 98,289 4,791 103,080 
7 Himachal 

Pradesh 
4,880 539 5,419 513 146 659 
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8 Jharkhand 107,032 3,724 110,756 59,866 2,104 61,970 
9 Karnataka 288,549 5,940 294,489 14,981 1,345 16,326 
10 Kerala 44,455 991 45,446 29,139 261 29,400 
11 Madhya 

Pradesh 
585,326 42,187 627,513 266,901 27,976 294,877 

12 Maharashtra 397,897 11,259 409,156 199,667 8,668 208,335 
13 Odisha 691,948 31,893 723,841 461,475 8,634 470,109 
14 Rajasthan 113,162 5,213 118,375 49,215 2,551 51,766 
15 Tamil Nadu 33,119 1,548 34,667 15,442 1,066 16,508 
16 Telangana 651,822 3,427 655,249 230,735 721 231,456 
17 Tripura 200,557 164 200,721 127,931 101 128,032 
18 Uttar 

Pradesh 
92,972 1,194 94,166 22,537 893 23,430 

19 Uttarakhand 3,587 3,091 6,678 184 1 185 
20 West Bengal 131,962 10,119 142,081 44,444 686 45,130 

21 Jammu and 
Kashmir 

33,233 12,857 46,090 429 5,591 6,020 

TOTAL 4,899,903 205,001 5,104,904 2,385,334 118,119 2,503,453 

 

STATEMENT-II 

List of approved activities along with approved funds for implementation of Forest 
Rights Act, 2006 for the State of Telangana under the scheme of ‘Support to TRIs’ 

Sl 
No. 

Year Activity 
Amount 
Approved 
(Rs. in lakh) 

Remarks of APEX 
Committee 

1. 2024-25 

Making revised edition 
of Training modules on 
Tribal Status 
verification, RoFR, LTR, 
PESA and STSDF 

5.00 
Approved @ 1 lakh for 5 

domains. 

2. 2023-24 

Evaluation of 
Rythubandhu Scheme 
extended to RoFR 
lands 

5.00 

Approved. Ways to improve 
agricultural productivity of 
FRA lands should be 
provided. 
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3. 2023-24 
CFR training at cluster 
level 

20.00 

Approved. Value addition 
should be aimed at 
marketing linkage should be 
explored through the 
programme. 

4. 2023-24 

Training to DTDOs and 
FROs on Rythubandhu- 
RoFR portal of GoT and 
FRA portal of GoI 

3.00 Approved. 

5. 2021-22 

Capacity building to the 
field functionaries on 
LTR, RoFR and 
issuance of community 
certificate to STs-Virtual 
mode. 

2.00 Approved. 

6. 2020-21 
Community resources 
mapping under FRA 

12.00 

The documentation will be 
uploaded on document 
repository. 

  

7. 2020-21 

Training on polygon 
mapping of RoFR 
Individual and 
community claims and 
taking up of activities in 
convergence with line 
departments. 

48.00 

Approved 
TRI Telangana to discuss 
project with FRA division of 
MoTA and to share the best 
practices with other TRIs. 

 

पारपंåरक उīोगŌ को बढ़ावा देना 

3448.  ®ी बृजेÆþ िसहं ओलाः  

³या सूàम, लघु और मÅयम उīम मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या सरकार राजÖथान के झुंझुनू िजले सिहत पूरे देश म¤ पारंपåरक उīोगŌ के उÆनयन और 

संवधªन के िलए परपंरागत उīोगŌ के पुनः सृजन हेतु िनिध (Öफूितª) योजना को िøयािÆवत कर 

रही है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) इस योजना के अब तक के पåरणामŌ का Êयौरा ³या है; 



20.03.2025  1050 
 

 
 

(ग) ³या सरकार ने झुंझुनू िजले सिहत राजÖथान के शेखावाटी ±ेý म¤ बंधेज जैसे पारंपåरक उīोगŌ 

को बढ़ावा देने के िलए ÿयास िकए ह§ और यिद हां, तो झुंझुनू िजले और राजÖथान के अÆय 

िजलŌ म¤ उīोगŌ और संगिठत कारीगर समूहŌ कì सं´या िकतनी है; और 

(घ) ³या सरकार úामीण ±ेýŌ म¤ कारीगरŌ को िनरंतर रोजगार उपलÊध कराने के िलए ÿयास कर रही 

है और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय 

मýंी (कुमारी शोभा काराÆ दलाजे): 

(क): जी हां।  सरकार राजÖथान के झुंझुनू िजले सिहत पूरे देश म¤ पारंपåरक उīोगŌ के उÆनयन और 

संवधªन के िलए Öफूितª Öकìम को कायाª िÆवत कर रही है। अब तक, भारत सरकार कì  275.6 लाख 

Łपये कì िवतीय सहायता के साथ, इस Öकìम के अंतगªत राजÖथान के झुंझुनू िजले म¤ कोलिसया 

टाई एडं डाई ³लÖटर सिहत 513 ³लÖटर को Öवीकृित दी गई है, िजससे 349 कारीगर लाभािÆवत 

हòए ह§। 

(ख): अब तक, Öफूितª Öकìम के अंतगªत भारत सरकार कì कुल 1,334 करोड़ Łपये कì िवतीय 

सहायता के साथ 513 ³लÖटरŌ को Öवीकृित दी गई है, िजससे लगभग 3.00 लाख कारीगर सीधे 

तौर पर लाभािÆवत हòए ह§। 513 Öवीकृत ³लÖटरŌ म¤ से, 68 ³लÖटर पूणªतः मिहला कारीगर ³लÖटर 

ह§, 62 ³लÖटर पूणªतः अनसुूिचत जाित/अनसूुिचत जनजाित कारीगर ³लÖटर ह§ तथा 87 ³लÖटर 

पूवō°र ±ेý (एनईआर) म¤ ह§। Öवीकृत ³लÖटरŌ म¤ से 376 ³लÖटर सिøय ह§।  

(ग):  जी हां। सरकार ने राजÖथान के शेखावाटी ±ेý के सीकर, झुंझुनू और चłु िजलŌ म¤ बंधेज सिहत 

पारपंåरक उīोगŌ को बढ़ावा देने के ÿयास िकए ह§। तीन ³लÖटरŌ, सीकर, झुंझनूु और चूł िजलŌ 

ÿÂयेक म¤ एक, के माÅयम से कुल 1034 पारंपåरक कारीगरŌ को सहायता ÿदान कì गई है, इसके 

अितåरĉ उīिमता और कौशल िवकास कायªøम (ईएसडीपी) सिहत सॉÉट इÆटरवेनशन भी 

आयोिजत िकए गए ह§। राजÖथान के सभी िजलŌ म¤ Öवीकृत ³लÖटरŌ का Êयौरा संलµन िववरण म¤ 

िदया गया है। 
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(घ):  जी, हां। सरकार देश-भर के úामीण ±ेýŌ म¤ 513 Öवीकृत ³लÖटरŌ म¤ पारंपåरक कारीगरŌ को 

िनरंतर रोजगार ÿदान करने के िलए ÿयासरत है। 

िववरण- I 

राजÖथान म¤ Öफूितª ³लÖटरŌ का िजला-वार िववरण: 

ø.स.ं ³लÖटर का नाम िजला कारीगरŌ 
कì 

सं́ या 

भारत 
सरकार कì 
सहायता 

(Łपये लाख 
म¤) 

1. अनमोल मधुम³खी पालन ³लÖटर हनुमानगढ़ 250 229.15 
2. बांस आधाåरत ³लÖटर बांसवाड़ा 331 185.32 
3. बांधनी और बंधेज टाई एडं डाई 

³लÖटर, चूł, राजÖथान 
चłु 360 225.062 

4. बाड़मेर हÖतिशÐप ³लÖटर बाड़मेर 890 229.88 
5. बरोली मधुम³खी पालन ³लÖटर सवाई माधोपुर 345 229.88 
6. बायत ुÖटोन न³काशी ³लÖटर बाड़मेर 290 235 
7. मधमु³खी पालन ³लÖटर कोटा कोटा 702 429.62 
8. भरतपरु मधुम³खी पालन ³लÖटर भरतपरु 670 435.12 
9. दीप हÖत िशÐप लकड़ी के िखलौने 

³लÖटर 
उदयपुर 250 150.01 

10. लहसनु ÿसÖंकरण और मÐूय संवधªन 
³लÖटर 

झालावाड़ 710 363.7 

11. µवार गम और इसबगोल ÿसÖंकरण 
³लÖटर 

नागौर 744 390 

12. हÖत कढ़ाई और एिÈलक ³लÖटर जोधपरु 937 353.43 
13. हÖत कढ़ाई और िशÐप ³लÖटर जैसलमेर 726 243.6 
14. हÐदीघाटी फूल ÿसÖंकरण ³लÖटर राजसमंद 403 243.92 
15. िकशनगढ़ संगमरमर और úेनाइट 

³लÖटर 
अजमेर 281 201.1 

16. कोलिसया टाई एडं डाई ³लÖटर झुंझनूु 349 275.6 
17. चमड़ा िशÐप ³लÖटर बारन बारन 337 249.27 
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ø.स.ं ³लÖटर का नाम िजला कारीगरŌ 
कì 

सं́ या 

भारत 
सरकार कì 
सहायता 

(Łपये लाख 
म¤) 

18. चमड़ा िशÐप ³लÖटर सीकर सीकर 325 248.96 
19. धातु िशÐप ³लÖटर जोधपरु 657 305.1 
20. खाī तेल पर माइटी एúो ³लÖटर ®ीगंगानगर 265 236.48 
21. िमलेट ÿसÖंकरण और मÐूय संवधªन 

³लÖटर 
अजमेर 800 325 

22. नमदा ऊन कला और हÖतिशÐप 
³लÖटर टŌक 

टŌक 756 376.46 

23. िपपलांýी मधुम³खी पालन ³लÖटर, 
राजसमंद, राजÖथान 

राजसमंद 300 229.79 

24. दलहन ÿसÖंकरण ³लÖटर बांसवाड़ा 685 311.9 
25. रणथंभौर कÂथा कायª ³लÖटर सवाई माधोपुर 440 199.196 
26. सांचोर चमड़ा ³लÖटर जयपरु 200 115.21 
27. बीज मसाला ÿसÖंकरण और मÐूय 

संवधªन ³लÖटर 
पाली 965 424 

28. िसकंदरा Öटोन न³काशी ³लÖटर दौसा 160 110.5 
29. Öटोन न³काशी ³लÖटर करौली 825 351.51 
30. ितजारा फल और सÊजी ³लÖटर अलवर 640 233.2 
31. पारपंåरक भारतीय कपड़ा आधाåरत 

िखलौने ³लÖटर 
®ीगंगानगर 819 291.66 

32. उरमुल ÿाकृितक रगंाई ³लÖटर बीकानेर 650 229.245 
33. लकड़ी न³काशी ³लÖटर उदयपुर 258 180.26 
34. लकड़ी िशÐप ³लÖटर जोधपरु 889 395.23 
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STRENGTHENING OF STRATEGIC PETROLEUM RESERVES 

3449. SHRIMATI PRATIMA MONDAL:    

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 

state   

(a) the manner in which the Government is strengthening Strategic Petroleum 

Reserves (SPR) to mitigate the risks from geopolitical uncertainties, global 

supply chain disruptions and price volatility;  

(b) the steps being taken to diversify crude oil and LNG import sources and the 

manner in which the Government plans to negotiate more favourable long-

term contracts with international suppliers; and   

(c) the manner in which the Government plans to balance fossil fuel reliance with 

renewable energy integration, ensuring a smooth transition to cleaner energy 

sources without disrupting economic growth? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM 

(SHRI SURESH GOPI): 

(a):   Government, through a Special Purpose Vehicle called Indian Strategic 

Petroleum Reserve Limited (ISPRL), has established Strategic Petroleum 

Reserves (SPR) facilities with total capacity of 5.33 Million Metric Tonnes (MMT) 

of crude oil at 3 locations namely (i) Vishakhapatnam (1.33 MMT), (ii) Mangaluru 

(1.5 MMT) and (iii) Padur (2.5 MMT) capacity.  

To further augment the SPR capacity, Government, in July 2021, had also 

approved the establishment of two additional commercial-cum-strategic 
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petroleum reserve facilities with total storage capacity of 6.5 MMT at Chandikhol 

(4 MMT) in Odisha and Padur (2.5 MMT) in Karnataka, on a Public Private 

Partnership mode. Government and OMCs evaluate, from time to time, the 

possibility of augmentation of storage capacities based on technical and 

commercial feasibility. Assessment of new sites for establishing additional 

petroleum reserves is a continuous process. 

(b):    To ensure security of crude supplies and to mitigate the risk of dependence 

on crude oil from single region, Indian Oil Public Sector Undertakings (PSUs) 

have diversified their crude basket and are procuring crude from countries 

located at various geographical locations viz. Middle East, Africa, North America, 

South America etc. Further, Government has already diversified the import of 

LNG by adding Australia, USA and UAE as sourcing destinations. India has also 

signed various long term agreements for procurement of LNG for ensuring 

uninterrupted supplies and safeguearding from price volatility. 

 (c): To counter the reliance on fossil fuels, Government has adopted a multi-

pronged strategy to promote clean energy which, inter alia, include: 

  Demand substitution by promoting usage of natural gas as fuel/feedstock 

across the country towards increasing the share of natural gas in 

economy and moving towards gas based economy. 

  Promotion of renewable and alternate fuels like ethanol, second 

generation ethanol, compressed bio gas, biodiesel, Green Hydrogen and 

Evs. 
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  Refinery process improvements, promoting energy efficiency and 

conservation, 

  Efforts for increasing production of oil and natural gas through various 

policies initiatives, etc. For promoting the use of Compressed Bio Gas 

(CBG) as automotive fuel, Sustainable Alternative Towards Affordable 

Transportation (SATAT) initiative has also been launched.  

  To promote the use of biofuels across the country, various programmes, 

such as Ethanol Blended Petrol (EBP) Programme, wherein Oil Marketing 

Companies (OMCs) sell petrol blended with ethanol, Biodiesel blending 

programme wherein biodiesel is blended with diesel, have been taken up. 

 

 पीएमकेएसवाई के अंतगªत ऑपरेशन úीÆ स योजना                        

3450. ®ी दरोगा ÿसाद सरोज:  

 ³ या खाī ÿसÖं करण उīोग मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ÿधानमंýी िकसान संपदा योजना (पीएमकेएसवाई) के तहत शुł कì गई ऑपरेशन úीÆ स योजना 

के ÿभाव का Ê यौरा ³ या है तथा इसम¤ शािमल उÂ पादŌ और ÿदान कì गई िवÂ तीय सहायता का 

उÂ तर ÿदेश सिहत राº यवार Ê यौरा ³ या है;  

(ख) ³ या उ³ त योजना का िवÖ तार कर इसम¤ अितåर³ त खाī उÂ पाद शािमल करने का कोई ÿÖ ताव 

है और यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है;  

(ग)  14व¤ िवÂ त आयोग कì अविध के दौरान देश म¤ िवशेषकर उÂ तर ÿदेश म¤ लाभािÆवत िकसानŌ कì 

कुल सं́  या िकतनी है तथा 15व¤ िवÂ त आयोग कì अविध के दौरान इस योजना को जारी रखने 

के िलए िकतना बजट पåरÓ यय और आवंटन िकया गया है;   
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(घ) पीएमकेएसवाई के अंतगªत शुł कì गई नई योजनाओ ं और मौजूदा योजनाओ ं कì मु́  य 

िवशेषताओ ंका Ê यौरा ³ या है; और 

(ङ)  िवगत तीन वषŎ और चालू वषª के दौरान उ³ त योजना से लाभािÆवत िकसानŌ कì सं́  या 

िकतनी है?  

खाī ÿसÖंकरण उīोग मýंालय म¤ राºय मýंी; तथा रले मýंालय म¤ राºय मýंी (®ी रवनीत 

िसहं): 

(क): खाī ÿसÖंकरण उīोग मýंालय (एमओएफपीआई) ÿधान मýंी िकसान संपदा योजना के 

अंतगªत एक क¤ þीय ±ेý योजना- "ऑपरशेन úीÆस" (ओजी) को वषª 2018-19 से िकसानŌ कì मÐूय 

ÿािĮ को बढ़ाने और फसलो°र नकुसान को कम करने के उĥेÔय से लागू कर रहा है। इसके अलावा, 

क¤ þीय बजट 2021-22 के बजट भाषण म¤, मूल łप से टमाटर, Èयाज और आलू (टॉप) फसलŌ तक 

लागू ऑपरेशन úीÆस योजना के अंतगªत दीघªकािलक रणनीित यानी एकìकृत मूÐय ®ृंखला िवकास 

पåरयोजनाओ ंऔर Öट§डअलोन पोÖट-हाव¥Öट इंĀाÖů³चर पåरयोजनाओ ं का दायरा 22 िवकारी 

फसलŌ तक बढ़ा िदया गया था िजसम¤ 10 फल, 11 सिÊजयां और ि®Ìप शािमल ह§। योजना Öवłप 

म¤ मांग आधाåरत ह;ै इस योजना के अंतगªत ÿÖताव उ°र ÿदेश राºय सिहत पूरे भारत से खाī 

ÿसÖंकरण इकाइयŌ कì Öथापना के िलए अिभŁिच कì अिभÓयिĉ (ईओआई) के माÅयम से आमंिýत 

िकए जाते ह§ । सामाÆय ±ेýŌ म¤ पåरयोजनाओ ंके िलए पाý पåरयोजना लागत के 35% कì दर से और 

दगुªम ±ेýŌ तथा एससी/एसटी, एफपीओ (िकसान उÂपादक संगठन) और एसएचजी (Öवयं सहायता 

समूह) म¤ पåरयोजनाओ ंके िलए 50% कì दर से िव°ीय सहायता ÿदान कì जाती है पीएमकेएसवाई 

कì िकसी भी घटक योजना के अंतगªत राºयवार िनिधयŌ का आवंटन नहé िकया जाता है। इस योजना 

के अंतगªत, देश भर म¤ 44 पåरयोजनाओ ंको मंजूरी दी गई है, िजसम¤ उ°र ÿदेश म¤ पाý फसलŌ के 

िलए पहचाने गए उÂपादन ³लÖटरŌ म¤ 4 पåरयोजनाए ंशािमल ह§, िजसम¤ 545.11 करोड़ Łपये कì 

Öवीकृत अनुदान सहायता है, िजसकì कुल पåरयोजना लागत 2102.54 करोड़ Łपये है। इन 

पåरयोजनाओ ंकì Ö वीकृत ÿसÖंकरण और पåरर±ण ±मता 12.64 लाख मीिůक टन ÿित वषª है। 
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(ख): ऑपरशेन úीÆस योजना का िवÖतार कर इसम¤ अितåरĉ खाī उÂपादŌ को शािमल करने का 

कोई ÿÖताव नहé है । 

(ग): 14 व¤ िव° आयोग कì अविध के दौरान देश म¤ ऑपरेशन úीÆस योजना के अंतगªत 6 

पåरयोजनाओ ंको सहायता दी गई। इन पåरयोजनाओ ंने 10064 लोगŌ के िलए रोजगार सिृजत िकया 

है और देश म¤ 16580 िकसानŌ को लाभ पहòचँाया है। इनम¤ से कोई भी पåरयोजना उ°र ÿदेश म¤ 

Öवीकृत नहé कì गई है। इसके अलावा, 15 व¤ िव° आयोग चø के दौरान, इस योजना के िलए 

794.60 करोड़ Łपये का बजट पåरÓयय है । इसम¤ से 470.76 करोड़ Łपये िव° वषª 2021-22 स े

2024-25 तक योजना के कायाªÆवयन के िलए आवंिटत िकए गए ह§। 

(घ):  खाī ÿसÖंकरण उīोग मंýालय ( एमओएफपीआई ) वषª 2017-18 से देश भर म¤"ÿधानमंýी 

िकसान संपदा योजना (पीएमकेएसवाई)” " नामक क¤ þीय ±ेý कì एक अÌāेला योजना को लागू कर 

रहा है। इस योजना का मूल उĥेÔय देश म¤ खाī ÿसÖंकरण ±ेý का समú िवकास सिुनिĲत करना है। 

इस योजना का लàय देश म¤ खाī ÿसÖंकरण और पåरर±ण अवसंरचना के िनमाªण के िलए ÿोÂसाहन 

ÿदान करके उĥेÔय को ÿाĮ करना है। पीएमकेएसवाई म¤ कृिष ÿसÖंकरण ³लÖटर (एपीसी) के िलए 

अवसंरचना का िनमाªण, एकìकृत शीत शृंखला और मूÐयवधªन अवसंरचना(आईसीसी), खाī 

ÿसÖंकरण और पåरर±ण ±मता का िनमाªण / िवÖतार (सीईएफपीपीसी), ऑपरशेन úीÆस (ओजी) 

और खाī परी±ण ÿयोगशालाओ ंकì Öथापना / उÆनयन (एफटीएल योजना) नामक  5 चालू घटक 

योजनाए ंह§ जो देश म¤ खाī ÿसÖंकरण अवसंरचना कì Öथापना के िलए िव°ीय सहायता ÿदान 

करती ह§। पीएमकेएसवाई के अंतगªत कोई नई योजना शłु नहé कì गई है। 

एपीसी योजना के अंतगªत सामाÆय ±ेýŌ म¤ पåरयोजनाओ ंके िलए पाý पåरयोजना लागत कì 

35% कì दर से और दगुªम ±ेýŌ के साथ-साथ एससी/एसटी, एफपीओ और एसएचजी कì 

पåरयोजनाओ ंके िलए पाý पåरयोजना लागत कì 50% कì दर से िव°ीय सहायता ÿदान कì जाती 

ह,ै जो ÿित पåरयोजना अिधकतम 10 करोड़ Łपये तक कì सीमा के अÅयधीन है। इस योजना का 

उĥेÔय सामाÆय अवसंरचना का िवकास करना है जसैे खाī परी±ण ÿयोगशाला, सफाई, úेिडंग, 
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छंटाई और पैिकंग सिुवधाए,ं Öटीम जेनरशेन बॉयलर, űाई वेयरहाउस, कोÐड Öटोरेज, ÿी-कूिलंग 

च§बर, राइपिनंग च§बर, आई³यूएफ, िवशेष पैकेिजंग, औīोिगक भूखंडŌ का िवकास, चारदीवारी, 

सड़क¤ , जलिनकासी, जलापूितª, पावर बैकअप सिहत िबजली आपूितª, अपिशĶ उपचार संयýं, पािक« ग 

Öथल, तौल पलु आिद। इससे उīिमयŌ को ³लÖटर ŀिĶकोण के आधार पर खाī ÿसÖंकरण 

इकाइयां Öथािपत करने के िलए ÿोÂसािहत िकया जा सकेगा। िजसस ेअिधशेष उपज कì हािन म¤ कमी 

करने और बागवानी/कृिष उपज के मूÐ यवधªन म¤ मदद िमलेगी । िजससे िकसानŌ कì आय म¤ विृĦ और 

Ö थानीय Ö तर पर रोजगार सजृन होगा ।  

सीईएफपीपीसी योजना के अंतगªत सामाÆय ±ेýŌ म¤ पåरयोजनाओ ंके िलए पाý पåरयोजना 

लागत के  35% कì दर से और दगुªम ±ेýŌ के साथ-साथ एससी/एसटी कì पåरयोजनाओ ंके िलए 

पाý पåरयोजना लागत का 50% कì दर से िव°ीय सहायता ÿदान कì जाती है, जो ÿित पåरयोजना 

अिधकतम 5.00 करोड़ Łपये तक होती है। सीईएफपीपीसी योजना का मु́ य उĥेÔय कृिष खाī 

उÂपादŌ के ÿसÖंकरण/पåरर±ण को बढ़ावा देना और खाī ÿसÖंकरण इकाइयŌ का 

आधिुनकìकरण/±मता बढ़ाना है, िजससे ÿसÖंकरण, मूÐय संवधªन के Öतर को बढ़ाने म¤ मदद िमलेगी 

और बबाªदी म¤ कमी आएगी। 

शीत शृंखला घटक योजना के अंतगªत, सामाÆय ±ेýŌ म¤ पåरयोजनाओ ंके िलए पाý पåरयोजना 

लागत के 35% कì दर से तथा दगुªम ±ेýŌ के साथ-साथ अनुसूिचत जाित/अनुसूिचत जनजाित कì 

पåरयोजनाओ ंके िलए पाý पåरयोजना लागत के 50% कì दर से अनदुान के łप म¤ िव°ीय सहायता 

ÿदान कì जाती है, जो ÿित पåरयोजना अिधकतम 10 करोड़ Łपये तक है। यह सहायता समþुी         

उÂपाद /मछली (झéगा को छोड़कर) उÂपादŌ कì फसलो°र हािनयŌ को कम करने के िलए खेत से 

उपभोĉा तक िबना िकसी Łकावट के एकìकृत कोÐड चेन, पåरर±ण और मÐूय संवधªन अवसंरचना 

सिुवधाओ ंकì Öथापना के िलए ÿदान कì जाती है।  

मýंालय Ĭारा ऑपरेशन úीन योजना के अंतगªत अÆय बातŌ के साथ-साथ सामाÆय ±ेý म¤ 

पåरयोजनाओ ंके िलए पाý पåरयोजना लागत के 35% और दगुªम ±ेýŌ के साथ-साथ अनुसूिचत 
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जाित/अनुसूिचत जनजाित, एफपीओ और एसएचजी कì पåरयोजनाओ ंके िलए तथा एकìकृत मÐूय 

®ृंखला िवकास पåरयोजनाओ ंऔर झéगा के िलए एकल पोÖट-हाव¥Öट अवसंरचना पåरयोजनाओ ंके 

िलए पाý पåरयोजना लागत के 50% कì दर से अनुदान के łप म¤ िव°ीय सहायता ÿदान कì जाती 

ह।ै एकìकृत मÐूय ®ृंखला िवकास पåरयोजनाओ ं के िलए, अिधकतम अनुदान सहायता ÿित 

पåरयोजना ₹15 करोड़ होगी; और एकल पोÖट-हाव¥Öट अवसंरचना पåरयोजनाओ ंके िलए, अिधकतम 

अनदुान सहायता ÿित पåरयोजना ₹10 करोड़ होगी। 

एफ.टी.एल. योजना के अंतगªत, सरकारी संगठनŌ के िलए पाý पåरयोजना लागत के 100% 

कì दर से अनदुान सहायता के łप म¤ िव°ीय सहायता ÿदान कì जाती है तथा िनजी संगठनŌ के 

िलए सामाÆय ±ेýŌ म¤ पाý लागत के 50% कì दर से तथा दगुªम ±ेýŌ तथा अनसुूिचत जाित/अनुसूिचत 

जनजाित के आवेदकŌ के िलए पाý पåरयोजना लागत के 70% कì दर से िव°ीय सहायता ÿदान कì 

जाती है। घरेलू तथा अंतराªÕůीय खाī सुर±ा मानकŌ के अनपुालन को सुिनिĲत करने तथा खाī 

नमूनŌ के िवĴेषण म¤ लगने वाले समय को कम करने के िलए खाī गणुव°ा िनयýंण अवसंरचना को 

मजबूत करने के िलए िव°ीय सहायता ÿदान कì जाती है।  

(ङ):  पीएमकेएसवाई योजनाओ ंसे ÿचालनरत पåरयोजनाओ ंसे 33.31 लाख िकसान लाभािÆवत 

हòए ह§ । 

 

माननीय अÅय± : सदन कì कायªवाही आज बारह बज ेतक के िलए Öथिगत कì जाती है । 

11.02 hrs 

The Lok Sabha then adjourned till Twelve of the Clock. 

________ 
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12.00 hrs 

The Lok Sabha re-assembled at Twelve of the Clock. 

(Shri Krishna Prasad Tenneti in the Chair) 

… (Interruptions) 

HON. CHAIRPERSON: Hon. Members, you cannot come like this.  

… (Interruptions) 

HON. CHAIRPERSON: You cannot come like this.  

… (Interruptions) 

HON. CHAIRPERSON: Please read Rule 349.  

… (Interruptions) 

HON. CHAIRPERSON: The House is adjourned till 2 p.m.  

12.01 hrs  

The Lok Sabha then adjourned till Fourteen of the Clock. 

________ 
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14.00 hrs 

The Lok Sabha re-assembled at Fourteen of the Clock 

(Shri Krishna Prasad Tenneti in the Chair) 

… (Interruptions) 

HON. CHAIRPERSON: I am requesting you to please come back to the House in 

proper shape.  

…(Interruptions) 

HON. CHAIRPERSON: This request was already made by the hon. Speaker in the 

morning.  

… (Interruptions) 

HON. CHAIRPERSON: When I occupied the Chair, I also made the same request. 

…(Interruptions) 

SHRI A. RAJA (NILGIRIS): What is wrong with this, Sir? 

… (Interruptions) 

HON. CHAIRPERSON: What is wrong with this was already told to you, Sir. 

… (Interruptions) 

HON. CHAIRPERSON: You know it.  

… (Interruptions) 

HON. CHAIRPERSON: Please understand, we have a discussion. 

… (Interruptions) 

HON. CHAIRPERSON: We have a discussion on agriculture. It is such an 

important topic for the country. 

… (Interruptions) 
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HON. CHAIRPERSON: On such an important topic like agriculture, you are not 

allowing any discussion to take place. 

… (Interruptions) 

HON. CHAIRPERSON: I am requesting you once again, please cooperate. 

… (Interruptions) 

HON. CHAIRPERSON: I am requesting you once again, please cooperate and let 

the proceedings go on. 

… (Interruptions) 

माननीय सभापित : सभा कì कायªवाही शøुवार, िदनांक 21 माचª, 2025 को ÿात: 11 बज ेतक के 

िलए Öथिगत कì जाती ह ै।   

14.01 hrs 

The Lok Sabha then adjourned till Eleven of the Clock  
on Friday, March 21, 2025/ Phalguna 30, 1946 (Saka). 

________  
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ANNEXURE-I 
(i)  Member-wise Index to Starred Questions 

 
Sl No. Member's Name Question Number 

1 Adv. Chandra Shekhar 298 
2 Ms. Bansuri Swaraj 297 
3 Prof. Varsha Eknath Gaikwad 299 
4 Shri Chhotelal 298 
5 Shri Darshan Singh Choudhary 287 
6 Shri Dharambir Singh 284 
7 Shri Dineshbhai Makwana 284 
8 Shri Eswarasamy K 296 
9 Shri Gajendra Singh Patel 281 
10 Shri Hasmukhbhai Somabhai Patel 295 
11 Shri Janardan Mishra 282 
12 Shri Jashubhai Bhilubhai Rathva 281 
13 Shri Lumba Ram Chaudhary 294 
14 Shri Mitesh Patel Bakabhai 297 
15 Shri Pushpendra Saroj 286 
16 Shri Raja A 283 
17 Shri Raja Ram Singh 300 
18 Shri Rao Rajendra Singh 293 
19 Shri Sachithanantham R 290 
20 Shri Sukhdeo Bhagat 291 
21 Shri Vijay Kumar Dubey 282 
22 Shri Virendra Singh 289 
23 Shri Yaduveer Wadiyar 292 
24 SHRIMATI Bijuli Kalita Medhi 295 
25 SHRIMATI Kamlesh Jangde 294 
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26 SHRIMATI Roopkumari Choudhary 285 
27 SHRIMATI Sandhya Ray 288 
28 SHRIMATI Supriya Sule 299 
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(ii) Member-wise Index to Unstarred Questions 

 
Sl No. Member's Name Question Number 

1 Adv Dean Kuriakose 3338 
2 Adv Gowaal Kagada Padavi 3421, 3298 
3 Adv. Adoor Prakash 3275 
4 Dr. Alok Kumar Suman 3244 
5 Dr. Amar Singh 3430 
6 Dr. Amol Ramsing Kolhe 3242, 3241 
7 Dr. Anand Kumar 3230 
8 Dr. Angomcha Bimol Akoijam 3309 
9 Dr. Bhola Singh 3318 
10 Dr. Byreddy Shabari 3346, 3223 
11 Dr. C M Ramesh 3357 
12 Dr. D Ravi Kumar 3385 
13 Dr. D. Purandeswari 3222 
14 Dr. Dharamvira Gandhi 3253 
15 Dr. Ganapathy Rajkumar P 3233 
16 Dr. Hemant Vishnu Savara 3288, 3226 
17 Dr. Indra Hang Subba 3410 
18 Dr. K Sudhakar 3433, 3226 
19 Dr. Kadiyam Kavya 3372 
20 Dr. Kakoli Ghosh Dastidar 3437 
21 Dr. Kalanidhi Veeraswamy 3282 
22 Dr. Kirsan Namdeo 3330 
23 Dr. Lata Wankhede 3390 
24 Dr. M K Vishnu Prasad 3281 
25 Dr. M P Abdussamad Samadani 3225 
26 Dr. Manna Lal Rawat 3370, 3261 
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27 Dr. Mohammad Jawed 3286 
28 Dr. Nishikant Dubey 3237 
29 Dr. Prashant Yadaorao Padole 3253 
30 Dr. Rajeev Bharadwaj 3398 
31 Dr. Rajesh Mishra 3288, 3227 
32 Dr. Rajkumar Sangwan 3369 
33 Dr. Sambit Patra 3295 
34 Dr. Sanjay Jaiswal 3360 
35 Dr. Shashi Tharoor 3255 
36 Dr. Shivaji Bandappa Kalge 3407, 3393, 3241 
37 Dr. Shrikant Eknath Shinde 3388, 3284 
38 Dr. T Sumathy Alias Thamizhachi 

Thangapandian 
3349 

39 Km. Sudha R 3412 
40 Md. Rakibul Hussain 3306 
41 Mr Pathan Yusuf 3356 
42 Ms Sayani Ghosh 3257, 3398 
43 Ms. Bansuri Swaraj 3327 
44 Ms. S Jothimani 3326, 3253 
45 Prof. Sougata Ray 3289 
46 Prof. Varsha Eknath Gaikwad 3242, 3241 
47 Shri Selvaganapathi T.M. 3302 
48 Shri Abhay Kumar Sinha 3423 
49 Shri Abhishek Banerjee 3283 
50 Shri Adhikari Deepak Dev 3268 
51 Shri Aditya Yadav 3303 
52 Shri Ajay Bhatt 3419 
53 Shri Alok Sharma 3226 
54 Shri Amar Sharadrao Kale 3242, 3241 
55 Shri Amra Ram 3331 
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56 Shri Amrinder Singh Raja Warring 3314 
57 Shri Anand Bhadauria 3441 
58 Shri Anil Yeshwant Desai 3266 
59 Shri Anoop Pradhan Valmiki 3279 
60 Shri Anto Antony 3297 
61 Shri Anup Sanjay Dhotre 3259 
62 Shri Anurag Sharma 3226 
63 Shri Anurag Singh Thakur 3265 
64 Shri Appalanaidu Kalisetti 3418 
65 Shri Arun Bharti 3278 
66 Shri Arun Govil 3348, 3229 
67 Shri Arun Kumar Sagar 3340 
68 Shri Arvind Dharmapuri 3304 
69 Shri Arvind Ganpat Sawant 3308, 3247 
70 Shri Asaduddin Owaisi 3249 
71 Shri Ashok Kumar Rawat 3382 
72 Shri Azad Kirti Jha 3228 
73 Shri B K Parthasarathi 3436 
74 Shri Baijayant Panda 3341 
75 Shri Bajrang Manohar Sonwane 3391, 3368, 3241 
76 Shri Balabhadra Majhi 3443 
77 Shri Balashowry Vallabhaneni 3272 
78 Shri Balwant Baswant Wankhade 3399 
79 Shri Balya Mama Suresh Gopinath 

Mhatre 
3236 

80 Shri Basavaraj Bommai 3362 
81 Shri Bhartruhari Mahtab 3288, 3227 
82 Shri Bhaskar Murlidhar Bhagare 3242, 3241 
83 Shri Bhausaheb Rajaram Wakchaure 3377 
84 Shri Bhojraj Nag 3251, 3227, 3226 
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85 Shri Bhumare Sandipanrao Asaram 3393, 3231, 3241 
86 Shri Bibhu Prasad Tarai 3310, 3327, 3250 
87 Shri Bidyut Baran Mahato 3405, 3229 
88 Shri Biplab Kumar Deb 3427, 3327 
89 Shri Brijendra Singh Ola 3448 
90 Shri Brijmohan Agrawal 3329 
91 Shri C N Annadurai 3404, 3238 
92 Shri Captain Brijesh Chowta 3226 
93 Shri Chamala Kiran Kumar Reddy 3408 
94 Shri Chandra Prakash Choudhary 3371 
95 Shri Chandra Prakash Joshi 3431, 3419 
96 Shri Charanjit Singh Channi 3292 
97 Shri Chavan Ravindra Vasantrao 3300, 3394 
98 Shri Chavda Vinod Lakhamshi 3226 
99 Shri Chhatrapal Singh Gangwar 3262 
100 Shri Chintamani Maharaj 3239 
101 Shri Daggumalla Prasada Rao 3342 
102 Shri Damodar Agrawal 3324, 3261, 3227 
103 Shri Daroga Prasad Saroj 3450 
104 Shri Devesh Shakya 3243 
105 Shri Devusinh Chauhan 3327 
106 Shri Dhairyasheel Sambhajirao Mane 3394, 3300 
107 Shri Dharambir Singh 3227 
108 Shri Dharmendra Yadav 3386 
109 Shri Dhaval Laxmanbhai Patel 3413, 3294 
110 Shri Dileshwar Kamait 3327 
111 Shri Dilip Saikia 3229 
112 Shri Dineshbhai Makwana 3229 
113 Shri Dulu Mahato 3411 
114 Shri Durai Vaiko 3351 
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115 Shri Dushyant Singh 3235 
116 Shri Eatala Rajender 3434 
117 Shri G Kumar Naik 3400 
118 Shri G Lakshminarayana 3375, 3223 
119 Shri G M Harish Balayogi 3293 
120 Shri Gajendra Singh Patel 3226 
121 Shri Gaurav Gogoi 3352, 3403 
122 Shri Giridhari Yadav 3397 
123 Shri Gopal Jee Thakur 3396 
124 Shri Gurjeet Singh Aujla 3319 
125 Shri Gurmeet Singh Meet Hayer 3301 
126 Shri Gyaneshwar Patil 3231, 3393, 3241 
127 Shri Hanuman Beniwal 3383 
128 Shri Haribhai Patel 3337 
129 Shri Harish Chandra Meena 3420 
130 Shri Hasmukhbhai Somabhai Patel 3235 
131 Shri Hibi Eden 3378 
132 Shri Imran Masood 3246 
133 Shri Isha Khan Choudhury 3429 
134 Shri Jagannath Sarkar 3422 
135 Shri Jagdambika Pal 3327, 3235 
136 Shri Jai Prakash 3353 
137 Shri Janardan Mishra 3226 
138 Shri Janardan Singh Sigriwal 3317 
139 Shri Jashubhai Bhilubhai Rathva 3226, 3227 
140 Shri Jaswantsinh Sumanbhai Bhabhor 3227, 3226, 3229 
141 Shri Jitendra Kumar Dohare 3402 
142 Shri Jugal Kishore 3235 
143 Shri K C Venugopal 3271 
144 Shri K Radhakrishnan 3313 
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145 Shri K Sudhakaran 3240 
146 Shri Kalyan Banerjee 3440 
147 Shri Kamakhya Prasad Tasa 3232 
148 Shri Kanwar Singh Tanwar 3288, 3368, 3227 
149 Shri Kesineni Sivanath 3342 
150 Shri Khagen Murmu 3229, 3226 
151 Shri Kodikunnil Suresh 3320 
152 Shri Kota Srinivasa Poojary 3354 
153 Shri Kripanath Mallah 3274 
154 Shri Krishna Prasad Tenneti 3290, 3346 
155 Shri Kuldeep Indora 3403 
156 Shri Lavu Sri Krishna Devarayalu 3299 
157 Shri Lumba Ram Chaudhary 3226 
158 Shri M K Raghavan 3305 
159 Shri Maddila Gurumoorthy 3256 
160 Shri Madhavaneni Raghunandan Rao 3235 
161 Shri Magunta Sreenivasulu Reddy 3285, 3248 
162 Shri Malaiyarasan D 3316 
163 Shri Mani A 3277 
164 Shri Manickam Tagore B 3367, 3364 
165 Shri Manish Jaiswal 3310, 3250 
166 Shri Manish Tewari 3366 
167 Shri Manoj Tiwari 3350, 3288, 3227, 3226 
168 Shri Matheswaran V S 3270 
169 Shri Mian Altaf Ahmad 3406 
170 Shri Mitesh Patel Bakabhai 3235 
171 Shri Mohite Patil Dhairyasheel Rajsinh 3241, 3242 
172 Shri Muhammed Hamdullah Sayeed 3287 
173 Shri Mukeshkumar Chandrakaant 

Dalal 
3426 
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174 Shri Murari Lal Meena 3363, 3252, 3257 
175 Shri N K Premachandran 3416 
176 Shri Naba Charan Majhi 3261 
177 Shri Narayan Tatu Rane 3358 
178 Shri Naresh Ganpat Mhaske 3284, 3388 
179 Shri Navaskani K 3273, 3238, 3404 
180 Shri Naveen Jindal 3355, 3276 
181 Shri Nilesh Dnyandev Lanke 3242, 3241 
182 Shri Omprakash Bhupalsinh Alias 

Pavan Rajenimbalkar 
3247 

183 Shri P C Mohan 3264, 3227, 3226 
184 Shri P P Chaudhary 3227 
185 Shri P V Midhun Reddy 3323 
186 Shri Parshottambhai Rupala 3435, 3275 
187 Shri Patel Umeshbhai Babubhai 3389 
188 Shri Phani Bhusan Choudhury 3445 
189 Shri Prabhakar Reddy Vemireddy 3332 
190 Shri Pradeep Purohit 3258 
191 Shri Pradyut Bordoloi 3254 
192 Shri Praveen Patel 3226, 3227 
193 Shri Putta Mahesh Kumar 3248 
194 Shri Radheshyam Rathiya 3261 
195 Shri Rahul Gandhi 3325 
196 Shri Rahul Kaswan 3344 
197 Shri Raja Ram Singh 3325 
198 Shri Rajeev Rai 3307 
199 Shri Rajesh Naranbhai Chudasama 3267 
200 Shri Rajesh Ranjan 3444 
201 Shri Rajesh Verma 3284, 3388 
202 Shri Rajiv Pratap Rudy 3409 
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203 Shri Rajkumar Chahar 3424 
204 Shri Rajkumar Roat 3224 
205 Shri Rajmohan Unnithan 3269 
206 Shri Raju Bista 3280 
207 Shri Ramasahayam Raghuram Reddy 3380 
208 Shri Ramashankar Rajbhar 3392 
209 Shri Ramesh Awasthi 3226 
210 Shri Ramvir Singh Bidhuri 3322 
211 Shri Ravindra Dattaram Waikar 3388, 3284 
212 Shri Ravindra Shukla Alias Ravi 

Kishan 
3415, 3262, 3288 

213 Shri Rudra Narayan Pany 3432 
214 Shri S Jagathratchakan 3374 
215 Shri Sanjay Dina Patil 3241, 3242 
216 Shri Sanjay Haribhau Jadhav 3245 
217 Shri Sanjay Uttamrao Deshmukh 3442, 3308 
218 Shri Santosh Pandey 3373 
219 Shri Satpal Brahamchari 3343 
220 Shri Saumitra Khan 3291 
221 Shri Selvam G 3238, 3273 
222 Shri Shafi Parambil 3379, 3398 
223 Shri Shivmangal Singh Tomar 3226 
224 Shri Shrirang Appa Chandu Barne 3368, 3381, 3227 
225 Shri Shyamkumar Daulat Barve 3359 
226 Shri Sribharat Mathukumilli 3347 
227 Shri Sudama Prasad 3311 
228 Shri Sudhakar Singh 3425 
229 Shri Sudheer Gupta 3394, 3300 
230 Shri Sukanta Kumar Panigrahi 3384 
231 Shri Sunil Kumar 3234 
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232 Shri Suresh Kumar Kashyap 3417 
233 Shri Suresh Kumar Shetkar 3408 
234 Shri T R Baalu 3414 
235 Shri Tanuj Punia 3335 
236 Shri Tatkare Sunil Dattatrey 3387 
237 Shri Tharaniventhan M S 3339 
238 Shri Ujjwal Raman Singh 3439 
239 Shri Ummeda Ram Beniwal 3252 
240 Shri Utkarsh Verma Madhur 3221 
241 Shri V K Sreekandan 3260 
242 Shri Vamsi Krishna Gaddam 3447 
243 Shri Vijay Baghel 3298, 3274 
244 Shri Vijay Kumar Dubey 3227 
245 Shri Vijayakumar Alias Vijay Vasanth 3364 
246 Shri Vishaldada Prakashbapu Patil 3263 
247 Shri Vishnu Datt Sharma 3333 
248 Shri Vishnu Dayal Ram 3250 
249 Shri Vishweshwar Hegde Kageri 3235 
250 Shri Y S Avinash Reddy 3312 
251 Shri Yaduveer Wadiyar 3235 
252 Shri Yogender Chandolia 3395, 3229 
253 Shri Zia Ur Rehman 3336 
254 SHRIMATI Aparajita Sarangi 3262, 3227 
255 SHRIMATI Bharti Pardhi 3381, 3368, 3229 
256 SHRIMATI D K Aruna 3223 
257 SHRIMATI Delkar Kalaben Mohanbhai 3231, 3393, 3241 
258 SHRIMATI Geniben Nagaji Thakor 3294 
259 SHRIMATI Harsimrat Kaur Badal 3361 
260 SHRIMATI Hema Malini 3438 
261 SHRIMATI Himadri Singh 3261 
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262 SHRIMATI Jyotsna Charandas 
Mahant 

3275 

263 SHRIMATI Kamaljeet Sehrawat 3235 
264 SHRIMATI Kamlesh Jangde 3229 
265 SHRIMATI Kanimozhi Karunanidhi 3325 
266 SHRIMATI Lovely Anand 3401 
267 SHRIMATI Mahima Kumari Mewar 3315, 3261 
268 SHRIMATI Mala Roy 3376 
269 SHRIMATI Manju Sharma 3365 
270 SHRIMATI Poonamben Hematbhai 
Maadam 

3276 

271 SHRIMATI Pratima Mondal 3449 
272 SHRIMATI Rachna Banerjee 3321 
273 SHRIMATI Roopkumari Choudhary 3226 
274 SHRIMATI Sangeeta Kumari Singh 
Deo 

3334 

275 SHRIMATI Sanjna Jatav 3428 
276 SHRIMATI Shambhavi 3388, 3284 
277 SHRIMATI Shobhanaben 

Mahendrasinh Baraiya 
3250 

278 SHRIMATI Smita Uday Wagh 3227, 3261 
279 SHRIMATI Supriya Sule 3242, 3241 
280 SHRIMATI Vijaylakshmi Devi 3345 
281 Thiru Arun Nehru 3446 
282 Thiru D M Kathir Anand 3328 
283 Thiru Dayanidhi Maran 3296 
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ANNEXURE-II 

(i)  Ministry-wise Index to Starred Questions 
 
Civil Aviation 

 
: 

 
282, 290, 299 

 
Food Processing Industries 

 
: 

 

 
Housing and Urban Affairs 

 
: 

 
283, 296, 300 

 
Jal Shakti 

 
: 

 
285, 286, 287, 292, 293, 297 

 
Micro, Small and Medium 
Enterprises 

 
: 

 
294, 298 

 
Petroleum and Natural Gas 

 
: 

 
295 

 
Power 

 
: 

 
281 

 
Road Transport and Highways 

 
: 

 
284, 288, 289 

 
Tribal Affairs 

 
: 

 
291 
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(ii) Ministry-wise Index to Unstarred Questions 
 

 
Civil Aviation 

  
: 3269, 3270, 3295, 3313, 3314, 3315, 3318, 
3324, 3344, 3345, 3349, 3350, 3351, 3354, 3356, 

  3360, 3366, 3369, 3370, 3374, 3396, 3397, 3403, 
  3409, 3411, 3426, 3431 

 
Food Processing Industries  : 3228, 3233, 3237, 3256, 3258, 3286, 3288, 

3289, 3294, 3312, 3316, 3327, 3341, 3390, 3446, 
  3450 

 
Housing and Urban Affairs  : 3221, 3230, 3231, 3247, 3259, 3262, 3264, 

3266, 3267, 3268, 3273, 3299, 3302, 3319, 3322, 
  3347, 3358, 3371, 3375, 3388, 3395, 3404, 3407, 
  3415, 3417, 3423, 3430, 3434 

 
Jal Shakti 

  
: 3222, 3229, 3236, 3238, 3249, 3251, 3257, 
3260, 3274, 3277, 3279, 3284, 3287, 3292, 3293, 

  3307, 3321, 3328, 3331, 3334, 3340, 3343, 3346, 
  3348, 3361, 3367, 3368, 3373, 3377, 3385, 3399, 
  3401, 3402, 3405, 3418, 3421, 3422, 3425, 3428, 
  3429, 3433, 3438, 3440 

 
Micro, Small and Medium 
Enterprises 

  
: 3227, 3235, 3241, 3242, 3248, 3253, 3263, 
3271, 3282, 3296, 3326, 3337, 3338, 3339, 3342, 

  3357, 3362, 3364, 3379, 3382, 3398, 3420, 3443, 
  3445, 3448 

 
Petroleum and Natural Gas  : 3225, 3226, 3232, 3243, 3244, 3275, 3280, 

3281, 3285, 3298, 3300, 3303, 3309, 3310, 3329, 
  3333, 3353, 3376, 3386, 3412, 3419, 3435, 3436, 
  3441, 3449 
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Power  : 3250, 3255, 3278, 3291, 3301, 3336, 3352, 

3365, 3387, 3410, 3437, 3442 
 

Road Transport and Highways  : 3234, 3245, 3252, 3254, 3272, 3283, 3290, 
3297, 3304, 3305, 3306, 3308, 3311, 3317, 3320, 

  3323, 3330, 3335, 3355, 3363, 3372, 3378, 3380, 
  3381, 3383, 3391, 3392, 3393, 3394, 3408, 3414, 
  3416, 3424, 3432, 3439 

 
Tribal Affairs 

  
: 3223, 3224, 3239, 3240, 3246, 3261, 3265, 
3276, 3325, 3332, 3359, 3384, 3389, 3400, 3406, 

  3413, 3427, 3444, 3447 
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